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ORAL ANSWER TO QUESTION 
Starred Question No. 141 

 
 

माननीय सभापित : ÿĳ काल । ÿĳ सं´या 141, स®ुी इकरा चौधरी । 

 

ANIMAL HUSBANDRY INFRASTRUCTURE DEVELOPMENT FUND 

*141.  SUSHRI IQRA CHOUDHARY: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a) the sanctioned versus released amount under the realigned Animal 

Husbandry Infrastructure Development Fund (AHIDF) in Uttar Pradesh till 

January 2026 and the reasons for delays or shortfalls in the 3% interest 

subvention;  

(b) the number of dairy cooperatives in Uttar Pradesh that have successfully 

availed the 3% interest subvention since February 2024 and those unable to 

access it;  

(c) the details of operational dairy processing projects and their audit-verified 

impact on daily milk price realisation for small and landless farmers, district-

wise;  

(d) the number of Micro, Small, and Medium Enterprises (MSMEs) projects 

denied 25% National Bank for Agriculture and Rural Development (NABARD) 

credit guarantee due to the two crore loan ceiling, and steps taken by the 

Government to remove this bottleneck; and  
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(e) the plan for AHIDF under the XVI Finance Commission cycle and whether 

3% interest subvention will continue for five years and if so, the details 

thereof? 

मÂÖयपालन, पशुपालन और डेयरी मýंालय म¤ राºय मýंी; तथा पंचायती राज मýंालय म¤ 
राºय मýंी (ÿो. एस. पी. िसहं बघेल): 

(क) से (ङ) िववरण सभा पटल पर रख िदया गया है। 

िववरण 

(क) उ°र ÿदेश राºय म¤, पनुस«रेिखत (realigned) पशपुालन अवसंरचना िवकास िनिध 

(AHIDF) के तहत, भारत सरकार के पशपुालन और डयेरी िवभाग न े जनवरी 2026 तक 

1629.25 करोड़ Łपये कì पåरयोजना लागत वाली 36 पåरयोजनाओ ंको संÖवीकृित दी है। 34 

पåरयोजनाओ ं के िलए 32.81 करोड़ Łपये का Êयाज सबव¤शन जारी िकया गया है। दो 

पåरयोजनाओ ंके िलए 3% Êयाज सबव¤शन जारी नहé िकया गया है, ³यŌिक संबंिधत ब§कŌ Ĭारा 

साविध ऋण का िवतरण अभी शेष है।  

(ख) AHIDF एक मांग आधाåरत योजना है और पåरयोजना के िदशािनद¥शŌ के अनुसार होने पर 

यह डेयरी सहकारी सिमितयŌ सिहत सभी पाý संÖथाओ ं के िलए उपलÊध है। साविध ऋण के 

संिवतरण के अधीन, केवल एक डेयरी सहकारी पåरयोजना को Êयाज सबव¤शन के िलए अनुमोदन 

िदया गया है। चूंिक साविध ऋण का संिवतरण अभी तक नहé हòआ है, इसिलए Êयाज सबव¤शन अब 

तक जारी नहé िकया गया है।  

(ग) डेयरी ÿसÖंकरण और मÐूयवधªन ®ेणी के अंतगªत उ°र ÿदेश राºय म¤ 18 पåरयोजनाओ ंको 

सÖंवीकृित दी गई थी, िजनम¤ से 12 पåरयोजनाओ ंने अपना वािणिºयक पåरचालन शłु कर िदया 

है। िवÖतृत पåरयोजना åरपोटŎ के अनसुार, इन 12 पåरयोजनाओ ंसे सामूिहक łप से 17.86 लाख 

लीटर/िदन कì उÂपादन ±मता सृिजत हòई है िजससे 64,800 िकसानŌ को लाभ िमला है। उ°र 

ÿदेश म¤ कायªरत पåरयोजनाओ ंका िजलावार Êयौरा संलµन अनुबंध म¤ िदया गया है। 
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(घ) AHIDF के अंतगªत राÕůीय कृिष एवं úामीण िवकास ब§क (NABARD) Ĭारा चलायी जा रही 

øेिडट गारटंी योजना के तहत ऋण रािश पर 2 करोड़ Łपये कì कोई सीमा नहé है। 

(ङ) िदशा-िनद¥शŌ के अनसुार, AHIDF के तहत सÖंवीकृत पåरयोजनाओ ंको आठ वषª कì अविध 

या साविध ऋण कì पूरी अविध, जो भी पहले हो, के िलए Êयाज सबव¤शन ÿाĮ होगा।  

 

अनुबंध 

उ°र ÿदशे म¤ एएचआईडीएफ के अंतगªत सचंािलत डेयरी ÿसÖंकरण पåरयोजनाओ ंका 
िजलावार Êयौरा 

 
िजला पåरयोजनाओ ं

कì सं́ या 
पåरयोजना लागत 
(करोड़ Łपये म¤) 

±मता (LLPD) लाभािÆवत िकसान 

बागपत 1 31.59 2.50 12500 
बलुÆदशहर 1 24.77 1.00 5000 
हापडु 2 42.83 3.20 16000 
हाथरस 1 65.75 0.88 4000 
झांसी 1 4.61 0.01 100 
कानपरु नगर 1 69.91 0.40 4200 
लखनऊ 1 20.40 4.00 3000 
मैनपुरी 1 39.82 2.71 2500 
मथुरा 2 85.08 3.16 17000 
ÿयागराज 1 3.04 0.00 500 
कुल 12 387.80 17.86 64800 
LLPD- लाख लीटर ÿित िदन 

 

… (Óयवधान) 

माननीय सभापित : माननीय सदÖ या, सÈ लीम¤ůी ÿÔ न पूिछए ।  

… (Óयवधान)  

सु®ी इकरा चौधरी : महोदय, उÂ तर ÿदेश म¤ अब तक केवल एक ही डेयरी सहकारी सिमित 

पåरयोजना कì Ö वीकृित िमली है । … (Óयवधान) ³ या सरकार यह Ö वीकार करती है िक 
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एएचआईडीएफ योजना के अंतगªत सहकारी सिमितयŌ को पहòचँ ÿाÈ त करने म¤ बाधाए ंह§? यिद हां, 

तो सहकारी सिमितयŌ कì भागीदारी बढ़ाने के िलए सरकार Ĭारा ³ या ठोस कदम उठाए जा रहे ह§? 

… (Óयवधान) 

11.01 hrs 

At this stage, Shri Imran Masood, Shri Saptagiri Sankar Ulaka and some other 
hon. Members came and stood on the floor near the Table. 

 
… (Interruptions) 

HON. CHAIRPERSON: Question Hour is Question Hour. 

… (Interruptions) 

ÿो. एस. पी. िसहं बघले: महोदय, जहां तक उÂ तर ÿदेश का सवाल है, उÂ तर ÿदेश म¤ 

एएचआईडीएफ के िøयाÆ वयन के िलए … (Óयवधान) 

________ 

 

WRITTEN ANSWERS TO QUESTIONS 
(i)   Starred Question Nos. 142 to160 

 

úीनफìÐड औīोिगक नोड्स  

*142  ®ी गोपाल जी ठाकुरः 
®ीमती कमलजीत सहरावतः  

 ³या वािणºय और उīोग मýंी यह बताने कì कृपा कर¤गे िक: 

(क)  वषª 2024 म¤ अनमुोिदत 12 नए úीनफìÐड औīोिगक शहरŌ/नोड्स' कì वतªमान िÖथित 

³या है;  
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(ख) ³या उĉ योजना के अंतगªत ओिडशा राºय के नबरंगपरु और मलकानिगरी के आकां±ी 

और जनजाित बहòल िजलŌ और दरभगंा शहर को इसम¤ शािमल करने का कोई ÿÖताव है, 

यिद हां, तो तÂसंबंधी Êयौरा ³या है;  

(ग)  जनवरी, 2026 तक ÿÖतािवत शहरŌ म¤ से िकतने शहरŌ ने िनमाªण कायŎ के िलए 

 सफलतापूवªक संिवदाए ंद ेदी ह§;  

(घ)  सरकार Ĭारा उĉ नए शहरŌ, औīोिगक शहरŌ/’नोड्स' म¤ सड़क, िबजली, पानी और 

सीवरजे आिद सिहत बिुनयादी अवसंरचना कì उपलÊधता सिुनिĲत करने के िलए ³या 

कदम उठाए जा रहे ह§ तािक िनवेशक िबना िकसी िवलंब के उÂपादन शुł कर सक¤ ;  

(ङ)  ऐसी ÿमुख वैिĵक अथवा घरलूे कंपिनयŌ कì सं́ या िकतनी है िजÆहŌने उĉ औīोिगक 

नोड्स म¤ अब तक कारखाना इकाइयां Öथािपत करने हेतु औपचाåरक łप से समझौतŌ पर 

हÖता±र िकए ह§ अथवा ÿितबĦता Óयĉ कì है;   

(च)  ³या िवशेष łप से झारखंड म¤ औīोिगक ±ेýŌ के भीतर िकफायती आवास, िश±ा, ®िमकŌ 

और कमªचाåरयŌ के िलए ÖवाÖÃय देखभाल, उनके ब¸चŌ के िलए िवīालय और अÆय 

सामािजक अवसंरचना के िनमाªण के िलए एक Óयापक कायª योजना तैयार कì गई है और 

³या नवरंगपरु और मलकानिगरी सिहत आकां±ी और जनजातीय िजलŌ को ÿाथिमकता 

दी जा रही है, यिद हां, तो तÂसंबंधी Êयौरा ³या है; और  

(छ)  पहले पांच कायªशील ई-कॉमसª िनयाªत क¤ þ (ईसीईएच) का कायª-िनÕपादन ³या है िजसम¤ 

अब तक िकए गए िनयाªत कì माýा, वषª 2025-26 के िलए अिधसूिचत ईसीईएच, कारीगरŌ 

और एमएसएमई को दी गई सहायता िकतनी है और िकसी सामान के क¤ þ म¤ पहòंचने स े

उसकì िनयाªत के िलए रवानगी के बीच औसतन िकतना समय लगता है? 

वािणºय और उīोग मýंी (®ी पीयूष गोयल): 

(क) से (ग) वषª 2024 म¤ अनमुोिदत 12 नए úीनफìÐड औīोिगक शहरŌ/नोड्स [(i) एकìकृत 

िविनमाªण ³ लÖ टर (आईएमसी), खुरिपया (ii) आईएमसी, राजपरुा-पिटयाला (iii) िदघी प°न 
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औīोिगक ±ेý (iv) पल³ कड़ औīोिगक ±ेý (v) जोधपरु पाली मारवाड़ औīोिगक ±ेý (vi) 

आईएमसी, िहसार (vii) आईएमसी, आगरा (viii) आईएमसी, ÿयागराज (ix) आईएमसी, गया (x) 

ओवªकल औīोिगक ±ेý (xi) कोÈ पाथê औīोिगक ±ेý (xii) जहीराबाद औīोिगक ±ेý] कì 

वतªमान िÖथित िनÌनानुसार है: 

 पåरयोजनाओ ंको शłु करने के िलए िवशेष ÿयोजन माÅयम (एसपीवी) को िनगिमत  करना: 

12 पåरयोजनाओ ंके िलए पूरा कर िलया गया है। 

 एसपीवी को िनिधयां जारी करना: 9 पåरयोजनाओ ंके िलए इि³वटी जारी कर दी गई। 

 पåरयोजना के समú कायª िनÕपादन कì मॉनीटåरंग करन,े िविभÆन िहतधारकŌ के बीच 

सामंजÖय और समÆवय सिुनिĲत करने के िलए नए शहरŌ हेत ुकायªøम ÿबंधक (पीएमएनसी) का 

चयन करना: 9 पåरयोजनाओ ंके िलए पीएमएनसी को ऑनबोडª िकया गया। 

 अवसंरचना संबंधी कायŎ के िडजाइन, िनमाªण, परी±ण, कमीशिनंग और ÿचालन एवं रख-

रखाव हेत ुइंजीिनयåरंग, खरीद और िनमाªण (ईपीसी) ठेकेदार का चयन करना: 9 पåरयोजनाओ ंके 

िलए ईपीसी ठेकेदार िनय³ु त कर िदए गए है, और 1 पåरयोजना के िलए मूÐयांकन कायª पूरा कर 

िलया गया है तथा इसके िलए ठेकेदार का अंितम łप से चयन कर िलया गया है। 

 पयाªवरण मंजूरी: 11 पåरयोजनाओ ंके िलए ÿाĮ कर िलया गया। 

 आधारिशला: 2 पåरयोजनाओ ंके िलए आधारिशला रखी गई। 

जनवरी 2026 कì िÖथित के अनुसार, आंतåरक मु́ य अवसंरचना कायŎ के िलए कुल 8 

शहरŌ को सफलतापूवªक ईपीसी संिवदा ÿदान कर िदए गए। इसके बाद, एक और पåरयोजना के 

िलए ईपीसी संिवदा ÿदान कì गई है तथा एक अÆय पåरयोजना को अंितम łप िदया गया है। 

         इसके अलावा, ओिडशा राºय के नबरगंपुर और मलकानिगरी के आकां±ी तथा जनजाित 

बहòल िजलŌ और दरभंगा शहर को इसम¤ शािमल करने का कोई ÿÖताव मýंालय के िवचाराधीन 

लंिबत नहé है। 
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(घ)औīोिगक शहर/नोड के िवकास के भाग के łप म¤ सड़कŌ, जल आपूितª, सीवरजे और िवīतु 

िवतरण सिहत आंतåरक मु́ य अवसंरचना उपलÊध कराई जाती है। बाĻ सपंकª  अवसंरचना जैस े

बÐक म¤ जल आपूितª, िबजली, दूरसंचार और सड़क—का पीएम गितशिĉ राÕůीय माÖटर Èलान 

(एनएमपी) पोटªल पर Óयापक मानिचýण िकया गया और इसकì जांच कì गई और शेयरधारक 

समझौता (एसएचए)/राºय सहायता समझौता (एसएसए) कì शतŎ के अनुसार संबंिधत राºय 

एसपीवी Ĭारा ÿदान कì गई है। 

(ङ)4 पणूª हो चकेु औīोिगक शहरŌ (धोलेरा िवशेष िनवेश ±ेý, श¤þा िबदिकन औīोिगक ±ेý, úेटर 

नोएडा म¤ एकìकृत औīोिगक टाउनिशप, िवøम उīोगपुरी म¤ एकìकृत औīोिगक टाउनिशप) म¤ 

कुल 434 घरेलू और वैिĵक कंपिनयŌ को 4,641 एकड़ के भूखंड आबंिटत िकए गए ह§। िजन ÿमुख 

घरेलू/वैिĵक कंपिनयŌ को भूखंड आबंिटत िकए गए ह§ उनम¤ Ļोसुंग (दि±ण कोåरया), एनएलएमके 

(łस), टाटा केिमकÐस, टोयोटा िकलōÖकर (जापान), åरÆयू पावर, कोआटल िफÐÌस (यूएस 

सहयोग), Éयूजी िसÐवरटेक (जापानी), ज-ेवÐडª (दि±ण कोåरया) और अमूल आिद शािमल ह§। 

अगÖत, 2024 म¤ भारत सरकार Ĭारा अनमुोिदत 12 नए úीनफìÐड औīोिगक शहर इस समय 

िवकास के िविभÆन चरणŌ म¤ ह§।  

(च) एनआईसीडीपी के तहत अनुमोिदत सभी पåरयोजनाओ ंके िलए, Óयापक िवकास योजनाओ ंम¤ 

औīोिगक ±ेýŌ के भीतर पयाªĮ आवासीय और अÆय सामािजक अवसंरचना का िनमाªण कायª 

शािमल है। 

 संबंिधत राºय कì औīोिगक नीितयŌ और राÕůीय िदशा-िनद¥शŌ के अनुसार, एनआईसीडीपी 

के तहत औīोिगक टाउनिशप कì आयोजना पयाªĮ आवासीय और सामािजक अवसंरचना जैसे 

Öकूल, ÖवाÖÃय सेवा आिद के साथ तैयार कì गई है तािक औīोिगक ±ेýŌ म¤ िनयोिजत ®िमकŌ के 

िलए आस-पास आवास और अिनवायª सेवाओ ंतक सिुवधाजनक पहòंच सिुनिĲत हो सके, िजससे 

वॉक-टु-वकª  कì अवधारणा को ÿोÂसाहन ÿाĮ हो सके और आवागमन संबधंी चुनौितयŌ को कम 
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िकया जा सके। इस सामािजक अवसंरचना म¤ औīोिगक टाउनिशप के भीतर िकफायती और 

®िमक आवास िवकिसत करने के आवासीय एसपीवी मॉडल का पता लगाना और साथ ही 

ÖवाÖÃय, िश±ा, वािणिºयक और अÆय आवÔयक नागåरक सिुवधाओ ं सिहत ®िमकŌ के िलए 

आवासीय सुिवधा उपलÊध कराना शािमल है। 

 इस Āेमवकª  के तहत, कुल पåरयोजना ±ेý का 20% से 30% भाग को गैर-औīोिगक उपयोग 

के िलए िनधाªåरत िकया गया है, िजसम¤ आवासीय, वािणिºयक, सÖंथािनक और हåरत ±ेý शािमल 

ह§, तािक ®िमकŌ कì आवासीय, नागåरक सिुवधाओ ं और सामािजक अवसंरचना को सहायता 

ÿदान कì जा सके। 

 सामािजक अवसंरचना के िलए भूिम आबंटन, अनमुोिदत भूिम आबंटन नीित के अनłुप 

संबंिधत एसपीवी Ĭारा शुł िकया गया है, जो औīोिगक ±ेý के िलए अिनवायª आवासीय, 

सÖंथािनक और नागåरक सुिवधाओ ंके िलए पाýता, भूिम उपयोग मानदडं और आबंटन ÿिøया 

को ÿशािसत करती है। 

(छ)ÿायोिगक ई-कॉमसª िनयाªत हब (ईसीईएच), सीमा पार ई-कॉमसª िनयाªत ईकोिसÖटम को सŀुढ़ 

करने के िलए सरकार कì पहल के तहत ÿचालन के िविभÆन चरणŌ म¤ ह§। िनयाªतकŌ के िलए, 

िनयाªत ÿिøयाओ ं को सÓुयविÖथत करने, लॉिजिÖट³स द±ता बढ़ाने और सÖंथागत सहायता 

ÿदान करने के िलए अवसंरचना िनमाªण, िविनयामक समÆवय और िडिजटल एकìकरण के उपाय 

िकए जा रहे ह§। 

 

FIRE SAFETY PROVISIONS UNDER NATIONAL BUILDING CODE 

*143. SHRI LAVU SRI KRISHNA DEVARAYALU: 
          SHRI PUTTA MAHESH KUMAR: 

Will the Minister of HOME AFFAIRS be pleased to state:  
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(a) whether any review or assessment has been conducted on the 

effectiveness of fire safety provisions under Part 4 (Fire & Life Safety) of the 

National Building Code (NBC) 2016, particularly in hospitals, commercial 

complexes, industrial units, and residential buildings; 

(b) if so, the details and findings thereof during the last five years, State and 

year-wise; 

(c) the total number and causes of fire-related incidents and fatalities reported 

including smoke inhalation, electrical faults, flammable materials and 

negligence during the last five years, State-wise; 

(d) the number of buildings audited for fire safety annually and the proportion 

found non-compliant or partially compliant during the said period; 

(e) whether the Government proposes to incorporate provisions for smoke 

management systems, periodic audits, electrical fire prevention and digital 

compliance tracking in future revisions of the NBC; 

(f) whether NBC standards have been benchmarked with international fire 

safety norms and gaps identified; and 

(g) the steps taken to strengthen accountability, enforcement, inspections and 

penalties by States and local bodies? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 
NITYANAND RAI): 

(a) to (g)Fire Services is a State subject and has been included as a Municipal 

function in the XII Schedule of the Constitution of India under Article 243 (W).  

It is the primary responsibility of the State Governments to take necessary 



10.02.2026  19 
 

measures for strengthening and equipping Fire Services and to avert the fire 

incidences in the area of their jurisdiction.  

Role of Central Government is to advise and support in policy matters to 

State Governments for undertaking prevention and fire safety measures.  The 

Central Government does not maintain data related to fire accidents / incidents 

in the States and the buildings audited centrally.  However, as per the data 

reported by the States/Union Territories to National Crime Record Bureau 

(NCRB) during 2023, a total of 7,054 cases of fire accidents were reported in 

the country which rendered 6,891 deaths and injuries to 284 persons. 

Bureau of Indian Standards had published National Building Code of 

India (NBC), 2016.  It covers the detailed guidelines for construction, 

maintenance and fire safety of the structures.  The current version of the NBC, 

2016 includes the aspects regarding smoke management, periodic audits, 

electrical   fire   prevention,   building   management   system,   sensors   for  

firefighting and fire prevention, etc.  The international best practices in building 

construction including fire safety were also considered in revising the 

respective chapter of NBC, 2016. 

The Ministry of Housing and Urban Affairs have framed Model Building 

Bye Laws 2016, for guiding the States / UTs for revising their respective 

Building Bye Laws.  It also contains a Chapter on fire protection and fire safety 

requirements which prescribes the norms and standards for fire protection. Its 

effective enforcement is in the domain of the States / UTs. 
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National Fire Service College (NFSC), Nagpur conducts regular training 

in advanced techniques of firefighting and rescue etc. for Sub Fire Officers, 

Station Officers and Divisional Officers. The College also conducts a four-year 

B.Tech. degree program in science of Fire Engineering which is recognized by 

AICTE and affiliated to R.T.M. Nagpur University. NFSC, Nagpur has trained 

4049 Fire Services Officers and produced 329 B. Tech Engineers during last 

five years. 

Recognizing the need for expansion and modernization of fire services 

in the States, Fifteenth Finance Commission recommended a provision of Rs. 

5000 crore for strengthening the fire services at a state level. The Central 

Government has launched a “Scheme for Expansion and Modernization of 

Fire Services in the States” on 04.07.2023 from the Preparedness and 

Capacity Building Funding Window under the National Disaster Response 

Fund for strengthening fire services in the States with a total Central outlay of 

Rs. 5,000 Crore.   

The measures included in the scheme provides setting up of new fire 

stations, strengthening of State Training Centres and capacity building, 

provisions for modern fire-fighting equipment, strengthening of State 

Headquarters and Urban Fire Stations, technological upgradation and 

installation and augmentation of online system etc. 

Enforcement of fire safety regulations, inspections, accountability 

mechanisms and penalties are also governed by the respective State Fire 

Service Acts/Rules and local statutory provisions.   
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CROP LOSS RELIEF UNDER PMFBY 

*144. DR. AMOL RAMSING KOLHE: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased 

to state:  

(a) the details of the total amount of crop loss relief disbursed to farmers in 

Maharashtra under the Pradhan Mantri Fasal Bima Yojana (PMFBY) and the 

State Disaster Response Fund (SDRF) during the last three years, district-

wise, with a specific breakdown for the Shirur Lok Sabha Constituency; 

(b) the number of applications received from farmers in the said constituency 

for crop loss relief and insurance claims, along with the number of claims 

successfully processed and paid out under each scheme; 

(c) whether the Government is aware of delays in settlement of claims under 

PMFBY and SDRF; 

(d) if so, the reasons therefor along with the specific steps being taken to 

streamline the process, including the use of modern technology such as 

satellite imagery, drones and mobile applications to ensure timely and 

transparent compensation; and 

(e) whether the Government proposes to undertake a comprehensive review 

of the PMFBY to address farmer grievances and if so, the details thereof? 

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH 
CHOUHAN): 
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(a) and (b) District-wise details of number of farmer applications enrolled, 

claims paid and number of farmer applications benefitted during last three 

years i.e. 2022-23 to 2024-25 in Maharashtra under Pradhan Mantri Fasal 

Bima Yojana (PMFBY) are given in the enclosed Statement. 

 Further, as per the National Policy on Disaster Management (NPDM), 

the State Government is primarily responsible for providing necessary relief 

measures on ground level in the wake of notified calamities. The State 

Governments undertake relief measures in the wake of natural calamities from 

funds available in the form of the State Disaster Response Fund (SDRF) in 

accordance with the Government of India approved items and norms. 

Additional financial assistance, over and above SDRF, is considered from the 

National Disaster Response Fund (NDRF), as per laid down procedure, in 

case of disaster of ‘severe nature’, which includes an assessment based on 

the visit of an Inter-Ministerial Central Team (IMCT). The financial assistance 

provided under SDRF and NDRF is by way of relief and not for compensation.  

Details of allocation including Central and State Government share and 

Central Government share released under SDRF in Maharashtra State during 

the last three years is given below: 
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(Rs. in crore) 
Year Allocation under SDRF including 

Central and State Share 
Central Govt. share of SDRF 

Released  
2022-23 3608.80 2706.40 
2023-24 3788.80 2841.60 
2024-25 3978.40 2984.00 

 

(c) and (d)  Majority of the claims under PMFBY are settled  within the 

stipulated timelines under the Operational Guidelines of the scheme i.e within 

21 days of the receipt requisite yield data from the concerned State 

Government, by the insurance companies.However, during the implementation 

of PMFBY, some complaints were received in the past about payment of 

claims which are primarily on account of companies (a) delay in providing 

State Government share of subsidy  (b) non-payment/delayed payment or 

under payment of claims on account of incorrect/delayed submission of 

insurance proposals by banks (c) discrepancy in yield data & consequent 

disputes between State Government and insurance etc.  The pending claims 

on account of these issue are settled after their resolution as per provisions of 

the scheme. 

Government has taken various steps to strengthen implementation of 

PMFBY, bring transparency and ensure timely settlement of claims :  

 Government has undertaken development of National Crop Insurance Portal 

(NCIP) as a single source of data ensuring subsidy payment, co-ordination, 

transparency, dissemination of information and delivery of services including 

direct online enrollment of farmers, uploading/obtaining individual insured 
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famer’s details for better monitoring and to ensure transfer of claim amount 

electronically to the individual farmer’s Bank Account.   

 In order to rigorously monitor claim disbursal process, a dedicated module 

namely ‘Digiclaim Module’ has been operationalized for payment of claims 

from Kharif 2022 onwards.  It involves integration of National Crop Insurance 

Portal (NCIP) with Public Finance Management System (PFMS) and 

accounting system of Insurance Companies to provide timely & transparent 

processing of all claims w.e.f. Kharif 2024, in case payment is not made timely 

by Insurance Company, penalty of 12% is auto-calculated and levied through 

NCIP.    

 Delinking of Central Government share of premium subsidy from that of State 

Governments has been implemented so that farmers can get proportionate 

claims relating to the Central Government share.  

 Opening of ESCROW Account by the State Government concerned for 

deposit of their premium share in advance as per provisions of the scheme 

has been made mandatory w.e.f. Kharif 2025 season.   

 Also, towards leveraging technology in implementation of the scheme, various 

steps like capturing of yield data/Crop Cutting Experiments (CCEs) data 

through CCE-Agri App & uploading it on the NCIP, allowing insurance 

companies to witness the conduct of CCEs, integration of State land records 

with NCIP etc. have already been taken to improve timely settlement of the 

claims to farmers.   
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 Tranche based claim settlement has been initiated w.e.f. Rabi 2024-25. 

Following technologies for Objective Crop Damage & Loss Assessment 

and transparency have also been implemented recently w.e.f. 2023-24 under 

the scheme:  

(a) YES-TECH (Yield Estimation System Based on Technology) for gradual 

migration to Remote-Sensing based yield estimation to help assess yields as 

well as fair and accurate Crop Yield Estimation. This initiative has been 

launched for paddy & wheat crops from Kharif 2023 wherein 30% weightage to 

yield estimation will mandatorily be assigned to YES-TECH derived yield. 

Soybean crop has been added from Kharif 2024 season.   

(b) WINDS (Weather Information Network and Data System) for setting up of 

Network of Automatic Weather Stations (AWS) & Automatic Rain-Gauges 

(ARG) to the tune of 5 times of existing  network for collecting hyper-local 

weather data at GP & Block level.  This will be fed into a National database 

with interoperability & sharing of data in coordination with India Meteorological 

Department (IMD).  WINDS provides data not only for YES-TECH but also for 

effective drought & disaster management, accurate weather prediction and 

offering better parametric insurance products.  

(e)Since the scheme is implemented by the State Government, therefore, in 

order to resolve the grievances/complaints including those related to claims of 

insured farmers, provision of Stratified Grievance Redressal Mechanism viz. 

District Level Grievance Redressal Committee (DGRC), State Level Grievance 

Redressal Committee (SGRC) has been made in the Revised Operational 
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Guidelines of the Scheme.    These committees have been given the detailed 

mandate as outlined in the Operational Guidelines for hearing the complaints/ 

grievances   and to dispose them as per the stipulated procedure.    

To further improve the grievance redressal mechanism, Krishi Rakshak 

Portal and Helpline (KRPH) has been developed.  A single Pan-India toll free 

number 14447 has been deployed and linked to the insurance companies 

database, where farmers can raise their grievances/issues.  Timelines to 

resolve these grievances/issues has also been fixed.   

The review/revisions / rationalization / improvements in the crop 

insurance schemes is a continuous process and decision on suggestion/ 

representations/ recommendations of the stakeholders/studies are taken from 

time to time.   Based on the experience gained, views of various stakeholders 

and with a view to ensure better transparency, accountability, timely payment 

of claims to the farmers and to make the scheme more farmer friendly, 

Government has periodically revised the Operational Guidelines of the PMFBY 

comprehensively to ensure that the eligible benefits under the scheme reach 

the farmers timely and transparently.  

Department is regularly monitoring the functioning of insurance 

companies, including timely settlement of claims through weekly video 

conferences of all stakeholders, one to one meeting as well as National 

Review Conferences.  
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STATEMENT 

PMFBY & RWBCIS: District wise details of number of farmer applications 
enrolled, claims paid and Number of Application benefitted Coverage 

and Claims Report of Maharashtra from  
2022-23 to 2024-25 under PMFBY as on 31.12.2025. 

Districts (Maharashtra) Farmer 
Applications 

Paid Claims Application 
Benefitted  

(In No.) (Rs. In 
Crore) 

(In No.) 

Ahmednagar 38,17,306 1,532.83 14,04,005 
Akola 15,09,375 547.27 7,20,544 
Amravati 13,28,986 448.78 4,99,859 
Beed 69,76,040 1,312.31 30,15,153 
Bhandara 6,62,669 10.12 24,750 
Buldhana 24,98,998 1,347.02 10,18,832 
Chandrapur 7,77,444 273.65 1,75,973 
Chhatrapati 
Sambhajinagar 

36,63,271 957.52 17,02,264 

Dharashiv 10,48,783 291.37 4,50,650 
Dhule 7,02,292 216.37 2,75,695 
Gadchiroli 2,42,253 10.80 15,079 
Gondia 4,72,895 14.46 35,154 
Hingoli 17,37,824 418.64 9,51,867 
Jalgaon 14,88,432 2,261.07 9,04,804 
Jalna 39,36,861 1,239.87 18,11,797 
Kolhapur 1,54,563 12.49 19,785 
Latur 36,20,229 1,035.08 14,65,479 
Nagpur 6,43,104 222.76 1,84,494 
Nanded 44,19,454 1,408.35 29,18,368 
Nandurbar 2,84,900 195.67 1,21,700 
Nashik 17,32,501 1,198.43 7,66,693 
Osmanabad 21,96,566 944.40 10,68,572 
Palghar 1,36,440 79.06 22,109 
Parbhani 31,63,696 1,177.23 17,61,316 
Pune 6,93,420 82.61 1,76,860 
Raigarh 1,30,512 74.56 27,528 
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Ratnagiri 1,42,480 289.92 99,895 
Sangli 9,31,201 236.05 3,35,404 
Satara 7,17,918 116.63 2,29,422 
Sindhudurg 1,97,003 250.17 1,20,369 
Solapur 22,08,381 732.58 7,88,639 
Thane 2,22,134 57.73 50,207 
Wardha 6,01,219 276.36 2,45,610 
Washim 14,64,487 542.47 7,79,575 
Yavatmal 24,30,726 805.32 14,54,098 

Total (Maharashtra) 5,69,54,363 20,619.92 2,56,42,549 
 

STATUS OF PHASE-IV OF PMGSY 

*145. SHRI BALABHADRA MAJHI: 
          SHRI DINESHBHAI MAKWANA: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the status of roads sanctioned for the targeted 25,000 unconnected 

habitations under Phase-IV of the Pradhan Mantri Gram Sadak Yojana 

(PMGSY), State and district-wise including Nabarangpur, Baptala and 

Shahdol Parliamentary Constituencies; 

(b)  the total number of roads sanctioned, length of roads completed and 

works executed along with the cost thereof under the scheme, State and 

district-wise including Udaipur, Salumber, Dungarpur and Pratapgarh 

districts of Rajasthan; 

(c)  the physical and financial progress achieved so far in the construction of 

all-weather rural roads under PMGSY-IV since its approval in 

September 2024 in the country, State and district-wise, in Himachal 
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Pradesh and in Nabarangpur, Baptala, Hazaribagh, Ramgarh, Shahdol 

Parliamentary Constituencies; 

(d)  the manner in which the impact of road upgradation undertaken under 

PMGSY-II and PMGSY-III on access to schools, health centres and 

transport facilities has been assessed in the country, State and district-

wise including Baptala Lok Sabha Constituency of Andhra Pradesh; 

(e)  the criteria adopted for identification of ‘Growth Centres’ under PMGSY-

IV, State and district-wise including the said Lok Sabha Constituencies 

and whether any priority has been accorded to the tribal areas of 

Shahdol therein, if so, the details thereof; and 

(f)  the manner in which the e-MARG platform is being utilized for 

monitoring, quality control and maintenance of rural roads constructed 

under PMGSY particularly in Nabarangpur, Dumka, Hazaribagh and 

Ramgarh Lok Sabha Constituencies? 

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH 
CHOUHAN): 

(a)The Pradhan Mantri Gram Sadak Yojana (PMGSY) was launched in 2000, 

as a one time special dispensation, for providing connectivity to eligible 

unconnected habitations in the country. The new phase, PMGSY-IV has been 

launched for construction of 62,500 km of all-weather roads (single lane) to 

provide connectivity to about 25,000 unconnected habitations of population 

size 500+ in plains, 250+ in NE & Hill states/UTs, special category areas 

(Tribal Schedule V, Aspirational Districts/ Blocks, Desert areas) and 100+ in 
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Left Wing Extremism (LWE) affected districts (areas notified by MHA) in 9 

States, as per Census 2011. PMGSY Phase-IV is being implemented from 

Financial Years 2024–2025 to 2028–2029. The Central Government is 

working in close coordination with the States to facilitate submission of 

proposals under PMGSY IV. 

So far under PMGSY-IV, 2882 road works covering a length of 

10,577.70 km have been sanctioned. The district wise details of road length 

sanctioned under PMGSY -IV is given in the enclosed Statement-I.  

For the State of Odisha under PMGSY-IV, an Empowered Committee 

meeting was held on 24.12.2025 to consider 827 roads covering a total length 

of 1701.84 km. The proposal is presently under consideration in the Ministry of 

Rural Development. This includes proposals from Nabarangpur district 

comprising 138 road works covering a length of approximately 324 km, which 

were placed before the Empowered Committee. 

For the state of Andhra Pradesh, Pre-Empowered Committee meeting 

to examine the proposals will be scheduled soon. So far the state has 

uploaded Detailed Project Reports for road works totalling around 477 km on 

OMMAS. The details of habitations surveyed by the state under PMGSY-IV 

are given in the enclosed Statement-II. 

For the state of Madhya Pradesh, Pre-Empowered Committee meeting 

was held on 28.10.25 for 868 road works covering a length of 1849 km. The 

compliance report from the state is awaited.    
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Under PMGSY-IV, the Detailed Project Report proposals from the State 

of Jharkhand are still awaited. The Ministry has been coordinating with the 

state to facilitate the submission of eligible proposals under this Phase at the 

earliest. 

(b)Under PMGSY-IV for the state of Rajasthan, 1216 road works covering a 

length of 3218.97 km and one bridge have been sanctioned. The details of 

roads sanctioned in Udaipur, Salumber, Dungapur and Pratapgarh districts of 

Rajasthan are given in the enclosed Statement-III.  

 (c)Under PMGSY-IV, works covering a total road length of 10,577.70 km, 

comprising 2,880 roads and one bridge, have been sanctioned so far. 

Tendering of the sanctioned works is presently at various stages across the 

states/UTs. So far, the UT of Jammu & Kashmir has begun awarding the 

works and in remaining states/UTs it is under process. Hence, the physical 

and financial progress will start getting reported after finalisation of tendering 

process by the states/UTs. The current status of PMGSY-IV is given below:- 

 Sr.No. Name of 
State/UT 

No. of Road works 
Sanctioned 

Road Length 
Sanctioned (km) 

No. of Bridge 
Works Sanctioned  

1 Chhattisgarh 774 2,426.875 0 
2 Himachal 

Pradesh 
294 1,538.058 0 

3 Jammu And 
Kashmir 

316 1,781.334 0 

4 Rajasthan 1,216 3,218.971 1 
5 Sikkim 96 384.267 0 
6 Uttarakhand 184 1,228.198 0 
  Total 2,880 10,577.703 1 
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District-wise details may be accessed at programme website 

https://pmgsy.dord.gov.in ->Progress Monitoring->State MPR Abstract Report. 

 (d)  Various independent evaluation studies on PMGSY conducted by NITI 

Aayog, Indian Institute of Management, Ahmedabad (IIM-A), World Bank, 

International Labour Organization (ILO), and Birla Institute of Technology & 

Science (BITS), Pilani have concluded that PMGSY has improved access to 

education and health care facilities, facilitated employment generation in both 

farm and non-farm sectors, helped farmers in getting better farm prices and so 

on. PMGSY roads have provided better education opportunities to children, 

particularly the girl child to continue their education beyond the elementary 

school level. Health facilities are being made accessible to people. Women 

have been the major beneficiaries, with higher numbers of childbirth taking 

place in government hospitals and also their participation in financial decision-

making has increased which is reflected in their enhanced market 

accessibility. 

  Under PMGSY, road access has been provided to about 6,96,620 

facilities of which 1,38,637 are agricultural markets, 1,46,784 are educational 

centres, 82,806 are medical centres and 3,28,393 are connected to 

transportation hubs (including Bapatla Lok Sabha Constituency of Andhra 

Pradesh), and so on.  

Under PMGSY-II, as against the target of 50,000 km, 49,777.70 km and 

759 bridges have been sanctioned out of which 49,093.10 km and 750 bridges 
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have been completed. In Bapatla district, 6 road works covering a length of 53 

km have been sanctioned and all the road works have been completed. 

  Under PMGSY-III, as against the target of 1,25,000 km, 1,22,322.5 km 

and 3211 bridges have been sanctioned out of which 1,03,554.80 km and 

1776 bridges have been completed. In Bapatla district, 12 road works covering 

a length of 82 km and 3 bridges have been sanctioned out of which 8 road 

works covering a length of 54.9 km have been completed.  

(e)The primary objective of PMGSY-IV is to provide all-weather road 

connectivity to about 25,000 unconnected habitations of population size 500+ 

in plains, 250+ in Hill States/UTs and North-Eastern Region (NER), Special 

Category Areas (Tribal Schedule-V Areas, Desert Areas, Aspirational Blocks/ 

Districts) and 100+ in LWE affected Districts (areas notified by MHA) in 9 

States as per Census 2011. 

  Under PMGSY-IV, a mobile application, named "PMGSY Gram Sadak 

Survey App”, has been developed to identify possible alignments of roads to 

unconnected eligible habitations. PM Gati Shakti portal with a wider database 

is available for detailed analysis of data received from the transect walk and 

facilitates developing the preliminary Detailed Project Reports. The data 

captured is then verified at the State level before uploading on Geo Sadak. 

The State Rural Roads Development Agencies are to ensure that the vetted 

proposals meet the objectives of PMGSY-IV. 

The unconnected habitations to be covered under PMGSY-IV are to be 

prioritized as per details given below: 
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Priority 
No. 

Population Size 

I (a) Under Dharti Aaba Janjatiya Gram Utkarsh Abhiyan 
-500 or more population  and 50% or more ST population as per census 2011  
- 50 or more ST population in 250 + population category in Aspirational Districts as 
per census 2011 

I (b) Under Pradhan Mantri Anusuchit Jaati Abhyuday Yojna (PM-AJAY) 
-500 or more population and 40% or more SC population as per census 2011 

II Eligible population size as per PMGSY-IV and under convergence schemes of 
Central Government with rural road component (as specified by DoRD from time-to-
time) 

III 1000+ 
IV 500-999 
V 250-499 
VI 100-249 
  

The details of survey of habitations conducted for Nabarangpur, 

Baptala, Hazaribag, Ramgarh and Shahdol districts under PMGSY-IV are 

given in the enclosed Statement-IV. 

 (f)The Electronic Maintenance of Rural Roads (e-MARG) platform is an end-

to-end e-governance system used for monitoring, quality control and 

maintenance of rural roads constructed under the Pradhan Mantri Gram 

Sadak Yojana (PMGSY) across the country, including in Nabarangpur Lok 

Sabha Constituency of Odisha and Dumka, Hazaribagh and Ramgarh Lok 

Sabha Constituencies of Jharkhand. The platform primarily covers the five-

year Defect Liability Period (DLP) and subsequent maintenance through 

Performance-Based Maintenance Contracts. 

Under e-MARG, road inspections are carried out digitally using mobile 

applications by field engineers and quality monitors, with geo-tagged and time-
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stamped photographs uploaded to the system. Inspection findings are updated 

in real time, enabling Project Implementation Units and state authorities to 

continuously monitor road condition and maintenance quality. The platform 

uses automated performance evaluation based on inspection data to assess 

compliance with prescribed maintenance standards, thereby, ensuring 

transparency and uniformity in quality control. 

Further, the system links maintenance payments to verified 

performance, with online processing of bills based on inspection outcomes. e-

MARG also provides centralized dashboards and geo-referenced data for 

district, state and national-level monitoring and integrates citizens’ feedback 

through QR codes and grievance redressal mechanisms, thereby, enhancing 

transparency, accountability and sustained upkeep of rural roads. 

Under the Defect Liability Period (DLP), an expenditure of Rs. 7.07 

crore covering 285 roads has been incurred through e-MARG in Dumka 

district, Rs. 6.24 crore covering 315 roads in Hazaribagh district, and Rs. 56 

lakhs covering 51 roads in Ramgarh district of Jharkhand. In Nabarangpur 

district of Odisha, an expenditure of Rs. 13.54 crore covering 329 roads has 

been incurred under DLP through e-MARG. 

STATEMENT-I 

Districtwise details of road length sanctioned in Uttarakhand under 
PMGSY-IV 

Sr.No. Name of 
District 

No of Road works 
Sanctioned 

Road Length 
Sanctioned 

No of Bridge works 
Sanctioned  

1 Almora 29 203.535 0 
2 Bageshwar 23 125.316 0 
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3 Chamoli 11 59.075 0 
4 Dehradun 5 52.875 0 
5 Haridwar 1 3.175 0 
6 Nainital 17 94.085 0 
7 Pauri 32 204.792 0 
8 Pithoragarh 13 101.135 0 
9 Rudraprayag 7 49.175 0 

10 Tehri 31 215.510 0 
11 Uttarkashi 15 119.525 0 
  TOTAL 184 1,228.198 0 

 

 

District wise details of road length sanctioned in Chhattisgarh under 
PMGSY-IV 

Sr.No. Name of District  No of Road works 
Sanctioned 

Road Length 
Sanctioned 

No of Bridge works 
Sanctioned  

1 Bastar 87 236.950 0 
2 Bijapur 44 158.740 0 
3 Bilaspur 27 81.540 0 
4 Dantewada 12 43.160 0 
5 Dhamtari 2 11.450 0 
6 Jashpur 77 197.260 0 
7 Kanker 40 115.060 0 
8 Kawardha 48 104.055 0 
9 Korba 55 162.810 0 

10 Koria 83 396.470 0 
11 Mahasamund 44 96.495 0 
12 Raigarh 14 42.850 0 
13 Rajnandgaon 5 13.800 0 
14 Surguja 26 65.560 0 
15 Sukma 12 56.280 0 
16 Bemetra 2 3.500 0 
17 Balod 6 7.420 0 
18 Balodabazar 1 3.360 0 
19 Gariaband 7 18.080 0 
20 Balrampur 58 142.545 0 
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21 Surajpur 76 314.640 0 
22 Kondagaon 33 119.800 0 
23 Mungeli 6 9.650 0 
24 Gaurella Pendra 

Marwahi 
9 25.400 0 

  TOTAL 774 2,426.875 0 
 

 

District wise details of road length Sanctioned in Himachal Pradesh 
under PMGSY-IV 

Sr.No. Name of 
District 

No of Road works 
Sanctioned 

Road Length 
Sanctioned 

No of Bridge works 
Sanctioned  

1 Bilaspur 4 18.210 0 
2 Chamba 65 326.640 0 
3 Hamirpur 2 7.143 0 
4 Kangra 12 28.480 0 
5 Kinnaur 8 63.970 0 
6 Kullu 65 404.220 0 
7 Lahul And 

Spiti 
2 29.645 0 

8 Mandi 23 114.370 0 
9 Shimla 97 473.515 0 
10 Sirmaur 11 58.070 0 
11 Solan 3 8.695 0 
12 Una 2 5.100 0 
  TOTAL 294 1,538.058 0 

 

 

District wise details of road length sanctioned in Jammu & Kashmir 
under PMGSY-IV 

Sr.No. Name of 
District 

No of Road works 
Sanctioned 

Road Length 
Sanctioned 

No of Bridge works 
Sanctioned  

1 Anantnag 7 19.500 0 
2 Baramula 13 41.940 0 
3 Budgam 14 47.897 0 
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4 Doda 31 239.105 0 
5 Jammu 6 36.300 0 
6 Kathua 15 129.569 0 
7 Kupwara 14 46.810 0 
8 Poonch 40 204.403 0 
9 Pulwama 14 54.220 0 
10 Rajouri 41 256.963 0 
11 Udhampur 20 133.931 0 
12 Bandipora 9 47.935 0 
13 Ganderbal 8 22.550 0 
14 Kishtwar 20 93.210 0 
15 Kulgam 13 30.900 0 
16 Ramban 24 155.620 0 
17 Reasi 21 181.881 0 
18 Samba 3 29.500 0 
19 Shopian 3 9.100 0 
  TOTAL 316 1,781.334 0 

 
District wise details of road length sanctioned in Rajasthan under 

PMGSY-IV 
Sr.No. Name of 

District 
No of Road works 

Sanctioned 
Road Length 
Sanctioned 

No of Bridge works 
Sanctioned  

1 Ajmer 5 7.060 0 
2 Alwar 2 2.135 0 
3 Banswara 50 90.100 0 
4 Baran 12 35.970 0 
5 Barmer 261 748.100 0 
6 Bhilwara 4 5.600 0 
7 Bikaner 57 213.240 0 
8 Dungarpur 50 82.770 0 
9 Hanumangarh 1 2.120 0 
10 Jaipur 2 4.700 0 
11 Jaisalmer 28 94.550 0 
12 Jalor 117 284.930 0 
13 Jhalawar 4 6.675 0 
14 Jodhpur 113 276.270 0 
15 Nagaur 4 8.550 0 
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16 Pali 15 31.665 0 
17 Pratapgarh 11 17.420 1 
18 Rajsamand 1 1.000 0 
19 Sikar 8 15.750 0 
20 Sirohi 60 146.600 0 
21 Sri Ganganagar 1 3.000 0 
22 Udaipur 84 171.355 0 
23 Balotra 161 487.410 0 
24 Beawar 3 4.800 0 
25 Didwana 

Kuchaman 
9 15.850 0 

26 Kotputli Behror 1 1.200 0 
27 Phalodi 113 383.870 0 
28 Salumbar 39 76.281 0 
  TOTAL 1,216 3,218.971 1 

 

 

District wise details of road length sanctioned in Sikkim under  
PMGSY-IV 

Sr.No. Name of 
District 

No of Road works 
Sanctioned 

Road Length 
Sanctioned 

No of Bridge works 
Sanctioned  

1 East 20 63.070 0 
2 North 8 57.483 0 
3 South 25 88.209 0 
4 West Sikkim 13 66.010 0 
5 Pakyong 15 58.296 0 
6 Soreng 15 51.199 0 
    96 384.267 0 
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STATEMENT-II 
 

Details of habitations surveyed by the state of Andhra Pradesh under PMGSY-IV 
 

Sr.No Name of State Name Of 
District  

Approval 
(Status 

 By NRIDA) 

Total 
Survey 

Connected 
Survey 

Un-
Connected 

Survey 

Approved Un-
Connected 

Survey By State 

Pending Un-
Connected  

Survey  
By State 

Rejected Un-
Connected 
Survey By 

State 

Eligible 
Total 

Grand Total 4391 413 3978 475 24 3479 413 

Approved 1826 0 1826 236 0 1590 201 

Pending 1643 413 1230 22 24 1184 0 

Verification 922 0 922 217 0 705 212 

1 Andhra Pradesh Anantapur Approved 31 0 31 17 0 14 17 

2 Andhra Pradesh Anantapur Pending 26 9 17 0 0 17 0 

3 Andhra Pradesh Anantapur Verification 33 0 33 22 0 11 22 

4 Andhra Pradesh Chittoor Approved 30 0 30 3 0 27 1 

5 Andhra Pradesh Chittoor Pending 328 37 291 2 0 289 0 

6 Andhra Pradesh Chittoor Verification 34 0 34 4 0 30 4 

7 Andhra Pradesh Y S R Kadapa Approved 37 0 37 10 0 27 8 
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8 Andhra Pradesh Y S R Kadapa Pending 11 11 0 0 0 0 0 

9 Andhra Pradesh Y S R Kadapa Verification 16 0 16 1 0 15 0 

10 Andhra Pradesh East Godavari Approved 1 0 1 0 0 1 0 

11 Andhra Pradesh East Godavari Pending 1 0 1 0 0 1 0 

12 Andhra Pradesh Guntur Pending 1 0 1 0 0 1 0 

13 Andhra Pradesh Guntur Verification 1 0 1 0 0 1 0 

14 Andhra Pradesh Krishna Approved 9 0 9 2 0 7 2 

15 Andhra Pradesh Krishna Pending 38 4 34 0 0 34 0 

16 Andhra Pradesh Krishna Verification 19 0 19 3 0 16 3 

17 Andhra Pradesh Kurnool Approved 19 0 19 4 0 15 4 

18 Andhra Pradesh Kurnool Pending 13 3 10 0 0 10 0 

19 Andhra Pradesh Kurnool Verification 16 0 16 5 0 11 5 

20 Andhra Pradesh Nellore Approved 22 0 22 5 0 17 5 

21 Andhra Pradesh Nellore Pending 57 2 55 0 0 55 0 

22 Andhra Pradesh Nellore Verification 16 0 16 9 0 7 9 

23 Andhra Pradesh Prakasam Approved 51 0 51 7 0 44 7 
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24 Andhra Pradesh Prakasam Pending 24 8 16 0 10 6 0 

25 Andhra Pradesh Prakasam Verification 80 0 80 30 0 50 29 

26 Andhra Pradesh Srikakulam Approved 284 0 284 12 0 272 12 

27 Andhra Pradesh Srikakulam Pending 18 11 7 0 0 7 0 

28 Andhra Pradesh Srikakulam Verification 97 0 97 9 0 88 9 

29 Andhra Pradesh Visakhapatnam Approved 4 0 4 0 0 4 0 

30 Andhra Pradesh Visakhapatnam Verification 1 0 1 0 0 1 0 

31 Andhra Pradesh Vizianagaram Approved 80 0 80 9 0 71 9 

32 Andhra Pradesh Vizianagaram Pending 16 14 2 0 0 2 0 

33 Andhra Pradesh Vizianagaram Verification 37 0 37 4 0 33 4 

34 Andhra Pradesh West Godavari Approved 9 0 9 0 0 9 0 

35 Andhra Pradesh West Godavari Pending 2 1 1 0 0 1 0 

36 Andhra Pradesh West Godavari Verification 2 0 2 0 0 2 0 

37 Andhra Pradesh Parvathipuram 
Manyam 

Approved 194 0 194 41 0 153 13 

38 Andhra Pradesh Parvathipuram 
Manyam 

Pending 218 35 183 11 11 161 0 

39 Andhra Pradesh Parvathipuram Verification 61 0 61 18 0 43 17 



10.02.2026  43 
 

Manyam 

40 Andhra Pradesh Anakapalli Approved 5 0 5 1 0 4 1 

41 Andhra Pradesh Anakapalli Pending 70 3 67 4 0 63 0 

42 Andhra Pradesh Anakapalli Verification 6 0 6 1 0 5 0 

43 Andhra Pradesh Alluri Sitharama 
Raju 

Approved 675 0 675 91 0 584 91 

44 Andhra Pradesh Alluri Sitharama 
Raju 

Pending 188 138 50 0 2 48 0 

45 Andhra Pradesh Alluri Sitharama 
Raju 

Verification 279 0 279 61 0 218 61 

46 Andhra Pradesh Kakinada Approved 3 0 3 3 0 0 1 

47 Andhra Pradesh Kakinada Pending 19 0 19 0 0 19 0 

48 Andhra Pradesh Kakinada Verification 4 0 4 1 0 3 1 

49 Andhra Pradesh Eluru Approved 18 0 18 5 0 13 5 

50 Andhra Pradesh Eluru Pending 79 8 71 2 0 69 0 

51 Andhra Pradesh Eluru Verification 18 0 18 13 0 5 12 

52 Andhra Pradesh Ntr Approved 1 0 1 1 0 0 0 

53 Andhra Pradesh Ntr Pending 3 2 1 1 0 0 0 
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54 Andhra Pradesh Ntr Verification 6 0 6 1 0 5 1 

55 Andhra Pradesh Bapatla Approved 2 0 2 0 0 2 0 

56 Andhra Pradesh Bapatla Pending 8 0 8 0 0 8 0 

57 Andhra Pradesh Bapatla Verification 4 0 4 0 0 4 0 

58 Andhra Pradesh Palnadu Approved 8 0 8 1 0 7 1 

59 Andhra Pradesh Palnadu Pending 18 10 8 0 0 8 0 

60 Andhra Pradesh Palnadu Verification 4 0 4 4 0 0 4 

61 Andhra Pradesh Tirupati Approved 150 0 150 9 0 141 9 

62 Andhra Pradesh Tirupati Pending 32 31 1 0 0 1 0 

63 Andhra Pradesh Tirupati Verification 81 0 81 2 0 79 2 

64 Andhra Pradesh Annamayya Approved 28 0 28 2 0 26 2 

65 Andhra Pradesh Annamayya Pending 440 68 372 2 1 369 0 

66 Andhra Pradesh Annamayya Verification 9 0 9 3 0 6 3 

67 Andhra Pradesh Sri Sathya Sai Approved 135 0 135 7 0 128 7 

68 Andhra Pradesh Sri Sathya Sai Pending 12 12 0 0 0 0 0 

69 Andhra Pradesh Sri Sathya Sai Verification 54 0 54 22 0 32 22 
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70 Andhra Pradesh Nandyal Approved 7 0 7 0 0 7 0 

71 Andhra Pradesh Nandyal Pending 7 3 4 0 0 4 0 

72 Andhra Pradesh Nandyal Verification 3 0 3 0 0 3 0 

73 Andhra Pradesh Dr BR 
Ambedkar 
Konaseema 

Approved 23 0 23 6 0 17 6 

74 Andhra Pradesh Dr BR 
Ambedkar 
Konaseema 

Pending 14 3 11 0 0 11 0 

75 Andhra Pradesh Dr BR 
Ambedkar 
Konaseema 

Verification 41 0 41 4 0 37 4 
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STATEMENT-III 

Details of road works sanctioned in Udaipur district of Rajasthan under PMGSY-IV  

Sl.No District Block Package 
Number 

Year Road Name Pavement 
Length 

(in Kms.) 

Total 
Cost 

(in lakhs) 
1 Udaipur Bargaon RJ32P4-16 2025 - 2026 L023-GHODAN KALAN 

TO GEL 
0.7 47.44 

2 Udaipur Devla RJ32P4-06 2025 - 2026 L022-AR KYARIYA 2.1 157.35 

3 Udaipur Devla RJ32P4-06 2025 - 2026 L023-AR HALDURA 
PHALLA 

3.2 228.56 

4 Udaipur Devla RJ32P4-06 2025 - 2026 L027-AR THAMLA BERI 1.5 118.36 

5 Udaipur Devla RJ32P4-06 2025 - 2026 L025-AR HULRI GHATI 3.2 233.06 

6 Udaipur Girwa RJ32P4-03 2025 - 2026 L037-AR Upla Kheda 2 149.96 

7 Udaipur Girwa RJ32P4-03 2025 - 2026 L036-AR Naliya Fala 1.1 85.44 

8 Udaipur Girwa RJ32P4-01 2025 - 2026 L021-AR Dagliya Fala 1.8 138.15 

9 Udaipur Girwa RJ32P4-04 2025 - 2026 L026-AR Solanki Fala 1.8 134.21 

10 Udaipur Girwa RJ32P4-04 2025 - 2026 L027-AR Umariya Kand 0.6 42.03 

11 Udaipur Girwa RJ32P4-03 2025 - 2026 L034-AR Gawadi 1.5 134.78 

12 Udaipur Girwa RJ32P4-02 2025 - 2026 L033-AR Segawaton ka 
Fala 

1.8 142.07 

13 Udaipur Girwa RJ32P4-02 2025 - 2026 L028-AR Nichali Himali 1.3 116.11 

14 Udaipur Girwa RJ32P4-02 2025 - 2026 L030-AR Sonawaton ka 
Fala 

1.1 85.91 

15 Udaipur Girwa RJ32P4-02 2025 - 2026 L029-AR Upali Himali 2.3 180.18 

16 Udaipur Girwa RJ32P4-01 2025 - 2026 L022-AR Talai Fala 1.3 98.08 

17 Udaipur Girwa RJ32P4-03 2025 - 2026 L024-AR Khed 4.8 383.56 

18 Udaipur Girwa RJ32P4-01 2025 - 2026 L023-AR Bindra Fala 1.1 96.32 
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19 Udaipur Girwa RJ32P4-04 2025 - 2026 L025-AR Ratliya Kheda 1.5 122.48 

20 Udaipur Girwa RJ32P4-02 2025 - 2026 L032-AR Hakriya Fala 2.2 175.1 

21 Udaipur Gogunda RJ32P4-16 2025 - 2026 L040-AR Bheelwara 0.575 43.45 

22 Udaipur Gogunda RJ32P4-16 2025 - 2026 L027-obra kalan to 
bheelwara 

0.8 50.74 

23 Udaipur Gogunda RJ32P4-16 2025 - 2026 L034-Amba road km 1 to 
solmakiya ka was 

2.1 156.25 

24 Udaipur Gogunda RJ32P4-16 2025 - 2026 L022-AR Dang 1.5 105.53 

25 Udaipur Jhadol RJ32P4-08 2025 - 2026 L029-AR BHANWARIA 2.21 170.9 

26 Udaipur Jhadol RJ32P4-08 2025 - 2026 L025-AR KUNDAL 2.6 185.36 

27 Udaipur Jhadol RJ32P4-07 2025 - 2026 L023-AR SAHIWARA 2.1 150.91 

28 Udaipur Jhadol RJ32P4-07 2025 - 2026 L021-AR DUNGARIYA 
PHALLA 

2.21 176.37 

29 Udaipur Jhadol RJ32P4-08 2025 - 2026 L042-AR Gati Vasala 2.2 165.66 

30 Udaipur Jhadol RJ32P4-07 2025 - 2026 L027-AR KAMLI BADLI 1.5 113.49 

31 Udaipur Jhadol RJ32P4-08 2025 - 2026 L022-AR GADRIYAWAS 1.5 117.46 

32 Udaipur Jhadol RJ32P4-07 2025 - 2026 L028-AR HITRI PHALLA 2 149.9 

33 Udaipur Jhadol RJ32P4-08 2025 - 2026 L033-AR KOLYARA 2.5 188.93 

34 Udaipur Jhadol RJ32P4-07 2025 - 2026 L026-AR NICCHALA 
PHALLA 

1.34 101.2 

35 Udaipur Kherwara RJ32P4-12 2025 - 2026 L035-AR karchha kalan 0.9 62 

36 Udaipur Kherwara RJ32P4-12 2025 - 2026 L023-AR Meethimahuri 1.7 126.48 

37 Udaipur Kherwara RJ32P4-12 2025 - 2026 L024-AR Palia 2 150.83 

38 Udaipur Kherwara RJ32P4-12 2025 - 2026 L033-AR Suberi 3.7 286.83 

39 Udaipur Kherwara RJ32P4-19 2025 - 2026 L029-AR Khanmeen 1.5 109.55 

40 Udaipur Kherwara RJ32P4-12 2025 - 2026 L031-AR Samited Fala 1.2 90.47 
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41 Udaipur Kherwara RJ32P4-12 2025 - 2026 L028-AR Kandal 1.34 105.61 

42 Udaipur Kotra RJ32P4-09 2025 - 2026 L023-AR JALIBORE 3 227.41 

43 Udaipur Kotra RJ32P4-09 2025 - 2026 L025-AR SADATON KA 
PHALA 

2 149.22 

44 Udaipur Kotra RJ32P4-09 2025 - 2026 L022-AR CHAMPAWAS 2.1 156.45 

45 Udaipur Kurabad RJ32P4-05 2025 - 2026 L025-AR Patookhera 1.5 112.53 

46 Udaipur Kurabad RJ32P4-05 2025 - 2026 L022-AR RamajKheda 
Rigliya Fala 

1.4 108.06 

47 Udaipur Kurabad RJ32P4-05 2025 - 2026 L023-AR Dhimda 0.8 59.65 

48 Udaipur Kurabad RJ32P4-05 2025 - 2026 L024-AR Kakodiya 2.5 192.1 

49 Udaipur Nayagaon RJ32P4-15 2025 - 2026 L027-AR Maliphala 3.79 292.6 

50 Udaipur Nayagaon RJ32P4-15 2025 - 2026 L037-AR Kharkaya 1.73 147.42 

51 Udaipur Nayagaon RJ32P4-15 2025 - 2026 L029-AR Nai Sukhapada 
Mangali Fala 

0.8 60.85 

52 Udaipur Nayagaon RJ32P4-15 2025 - 2026 L035-AR Suraj Pura 0.93 69.9 

53 Udaipur Nayagaon RJ32P4-15 2025 - 2026 L028-AR Matai Fala 1.3 98.55 

54 Udaipur Nayagaon RJ32P4-15 2025 - 2026 L032-AR Ramdeoji 
Temple 

0.9 50.4 

55 Udaipur Nayagaon RJ32P4-15 2025 - 2026 L021-AR Aamli Fala 1 75.95 

56 Udaipur Phalasiya RJ32P4-10 2025 - 2026 L032-AR SHISHAV 
PHALLA 

5.9 445.75 

57 Udaipur Phalasiya RJ32P4-10 2025 - 2026 L033-AR UPALI 
GORANWAS 

3 227.05 

58 Udaipur Phalasiya RJ32P4-11 2025 - 2026 L031-AR PATIYA 2 151.27 

59 Udaipur Phalasiya RJ32P4-11 2025 - 2026 L026-AR AMBA PHALLA 2 151.3 

60 Udaipur Phalasiya RJ32P4-11 2025 - 2026 L025-AR TINDORI 3 226.88 

61 Udaipur Phalasiya RJ32P4-10 2025 - 2026 L028-AR PAN TALAI 
PHALLA 

2.5 189.3 
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62 Udaipur Phalasiya RJ32P4-11 2025 - 2026 L030-AR UPLA PHALLA 2.5 188.78 

63 Udaipur Phalasiya RJ32P4-11 2025 - 2026 L024-AR RANA BORA 2 150.88 

64 Udaipur Phalasiya RJ32P4-11 2025 - 2026 L022-AR KHADRA 3 227.31 

65 Udaipur Phalasiya RJ32P4-10 2025 - 2026 L027-AR GORNA 
PHALLA 

3 227.34 

66 Udaipur Rishbhdeo RJ32P4-13 2025 - 2026 L030-AR Nai Basti 3 224.47 

67 Udaipur Rishbhdeo RJ32P4-13 2025 - 2026 L031-AR Bhagora Fala 3.5 262.12 

68 Udaipur Rishbhdeo RJ32P4-13 2025 - 2026 L026-AR Garada Fala 5 346.56 

69 Udaipur Rishbhdeo RJ32P4-14 2025 - 2026 L029-AR Rapeta 2.5 199.75 

70 Udaipur Rishbhdeo RJ32P4-13 2025 - 2026 L027-AR Pagara 0.81 45.22 

71 Udaipur Rishbhdeo RJ32P4-14 2025 - 2026 L033-Barna to Ahari Fala 3 214.47 

72 Udaipur Rishbhdeo RJ32P4-14 2025 - 2026 L024-AR Parji Fala 2.05 157.77 

73 Udaipur Rishbhdeo RJ32P4-13 2025 - 2026 L034-AR Gogan Fala 0.67 49.53 

74 Udaipur Rishbhdeo RJ32P4-14 2025 - 2026 L025-AR Pagatfala 2 152.44 

75 Udaipur Rishbhdeo RJ32P4-14 2025 - 2026 L032-Balewadi to Ahari 
Fala 

2.2 165.03 

76 Udaipur Rishbhdeo RJ32P4-13 2025 - 2026 L022-AR Kopcha 2 139.71 

77 Udaipur Rishbhdeo RJ32P4-14 2025 - 2026 L028-AR Boojh Fala 3.5 259.14 

78 Udaipur Sayra RJ32P4-18 2025 - 2026 L026-Brahamno ka 
Kalwana to Bheelwara 

via Chanderi 

3.4 257.91 

79 Udaipur Sayra RJ32P4-17 2025 - 2026 L027-Palidana baguni 
road to Dang 

2 145.37 

80 Udaipur Sayra RJ32P4-17 2025 - 2026 L021-MDR 147 to 
Chhapara 

1.8 129.17 

81 Udaipur Sayra RJ32P4-18 2025 - 2026 L023-Visma Hayla Road 
to Mamadev 

1.9 151.28 

82 Udaipur Sayra RJ32P4-17 2025 - 2026 L028-MDR 147 to Sathi 
Ka Hoda 

0.7 49.85 
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83 Udaipur Sayra RJ32P4-17 2025 - 2026 L032-DHOL PUNAWALI 
ROAD TO PARTA JI KI 

BHAGAL 

1.4 101.21 

84 Udaipur Sayra RJ32P4-18 2025 - 2026 L024-Jemli Road to 
Jogidas Ji Ka Guda 

2.9 212.44 

     
Grand Total: 171.355 12927.43 

  

  

Details of road works sanctioned in Salumbar district of Rajasthan under PMGSY-IV 

Sl.No District Block Package 
Number 

Year Road Name Pavement 
Length 

(in Kms.) 

Total Cost 
(in lakhs) 

1 Salumbar Jaisamand RJ48P4-09 2025 - 2026 L026-AR renth 
guriya 

2.4 172.16 

2 Salumbar Jaisamand RJ48P4-01 2025 - 2026 L025-AR kaviti 
kheda 

0.9 69.31 

3 Salumbar Jaisamand RJ48P4-01 2025 - 2026 L028-SH 32 to 
khakhal 

1 70.42 

4 Salumbar Jaisamand RJ48P4-01 2025 - 2026 L023-AR wadi fala 4 288.6 

5 Salumbar Jaisamand RJ48P4-01 2025 - 2026 L024-oda to damar 2 154.84 

6 Salumbar Jaisamand RJ48P4-02 2025 - 2026 L027-kantora to 
ghanchopad 

2.5 184.03 

7 Salumbar Jaisamand RJ48P4-01 2025 - 2026 L022-AR hawna 
pani 

2.5 185.53 

8 Salumbar Jaisamand RJ48P4-01 2025 - 2026 L029-bobus to 
limbawali 

1.3 93.04 

9 Salumbar Jhallara RJ48P4-03 2025 - 2026 L024-Sajnot to 
Nayaghar 

2.1 165.65 

10 Salumbar Jhallara RJ48P4-03 2025 - 2026 L033-AR Dhaora to 
Bada Dolpura 
Adivasi Basti 

0.501 38.78 

11 Salumbar Jhallara RJ48P4-03 2025 - 2026 L025-Lauwa to 
Meena Basti 

1.15 84.06 
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12 Salumbar Jhallara RJ48P4-03 2025 - 2026 L029-Jhallara 
Dhariyawad Road to 

Damor Fala 

1 72.14 

13 Salumbar Jhallara RJ48P4-03 2025 - 2026 L030-Payra Gated 
Road to Chudawala 

Sagar Fala 

1.15 90.09 

14 Salumbar Jhallara RJ48P4-03 2025 - 2026 L023-Bori Gated 
Road to Salotara 

1.93 153.87 

15 Salumbar Jhallara RJ48P4-03 2025 - 2026 L032-Sheshpur 
Kenar Road to Budel 

Fala Prabhu 

1.25 93.04 

16 Salumbar Jhallara RJ48P4-03 2025 - 2026 L028-AR Hadmatiya 
Kalan to Dhala Fala 

0.8 60.65 

17 Salumbar Lasadiya RJ48P4-04 2025 - 2026 L023-AR dholiya to 
Nimadi Negad fala 

4 309.2 

18 Salumbar Lasadiya RJ48P4-05 2025 - 2026 L036-AR Bhanawat 
pura 

3 205.4 

19 Salumbar Lasadiya RJ48P4-04 2025 - 2026 L033-AR pipla pani 2 148.5 

20 Salumbar Lasadiya RJ48P4-06 2025 - 2026 L028-Kun Panund 
Road to Ghati fala 

3 243.14 

21 Salumbar Lasadiya RJ48P4-04 2025 - 2026 L029-Lasadiya 
Dhariyawad Road to 

Bharbhada 

3 214.49 

22 Salumbar Lasadiya RJ48P4-04 2025 - 2026 L021-Gundawat 
ghati to dangela 

Road 

3 211.35 

23 Salumbar Lasadiya RJ48P4-05 2025 - 2026 L024-Salumber 
Bansi Road KM 6 to 

kaladata 

2.6 198.13 

24 Salumbar Lasadiya RJ48P4-05 2025 - 2026 L034-AR gangari 3 220.23 

25 Salumbar Lasadiya RJ48P4-06 2025 - 2026 L035-AR Paoti 0.9 65.72 

26 Salumbar Lasadiya RJ48P4-06 2025 - 2026 L025-mader tiraha 
road to palota 

1 77.44 

27 Salumbar Lasadiya RJ48P4-05 2025 - 2026 L022-AR Karnagarh 
to Bibi fala 

2 147.44 

28 Salumbar Lasadiya RJ48P4-05 2025 - 2026 L032-Shobhji ka 1.55 118.96 
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guda school to 
khejadiya fala 

29 Salumbar Lasadiya RJ48P4-05 2025 - 2026 L031-Bor ka pani 
Road to Nalmohadi 

2 147.96 

30 Salumbar Salumbar RJ48P4-07 2025 - 2026 L031-AR Jhalar Fala 0.65 48.73 

31 Salumbar Salumbar RJ48P4-07 2025 - 2026 L025-AR Bhagal 1.5 111.67 

32 Salumbar Salumbar RJ48P4-07 2025 - 2026 L022-AR jaitpura 3.85 284.83 

33 Salumbar Salumbar RJ48P4-07 2025 - 2026 L026-AR Dhaniria 0.7 51.94 

34 Salumbar Salumbar RJ48P4-07 2025 - 2026 L028-AR Suron ka 
Kua 

0.6 41.3 

35 Salumbar Salumbar RJ48P4-07 2025 - 2026 L024-AR Baman 
Magari 

3 224.53 

36 Salumbar Sarada RJ48P4-08 2025 - 2026 L022-Main road 
khodi mahudi to 

bangla fala 

1.8 121.39 

37 Salumbar Sarada RJ48P4-08 2025 - 2026 L021-khodi mahudi 
school to rijudarra 

2.45 195.39 

38 Salumbar Semari RJ48P4-08 2025 - 2026 L022-Palodara 
kalyanppur Road to 

Bhopa fala 

2.2 162.23 

39 Salumbar Semari RJ48P4-08 2025 - 2026 L023-AR Dol fala 2 142.41 
     

Grand Total: 76.281 5668.59 
 

   

Details of road works sanctioned in Dungarpur district of Rajasthan under PMGSY-IV 

Sl.no District Block Package 
Number 

Year Road Name Pavement 
Length 

(in Kms.) 

Total 
Cost 

1 Dungarpur Aspur RJ14P4-01 2025 - 2026 L366-AR Bhagela 1.3 96.35 

2 Dungarpur Aspur RJ14P4-01 2025 - 2026 L367-AR Kayda Fala 1.15 86.91 

3 Dungarpur Aspur RJ14P4-01 2025 - 2026 L368-AR Era Fala 1.55 109.35 
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4 Dungarpur Aspur RJ14P4-01 2025 - 2026 L369-AR Vannaliya 
Fala 

1.4 85.98 

5 Dungarpur Bichhiwara RJ14P4-02 2025 - 2026 L024-AR to Nayatalab 
(Chundawara) 

1.05 95.66 

6 Dungarpur Bichhiwara RJ14P4-02 2025 - 2026 L021-AR to Kherapal 2 170.24 

7 Dungarpur Chikhali RJ14P4-03 2025 - 2026 L023-AR Udardiya to 
sathiya fala 

2.5 198.48 

8 Dungarpur Chikhali RJ14P4-03 2025 - 2026 L039-Main Road 
doongarsaran to Dholi 

0.725 45.08 

9 Dungarpur Chikhali RJ14P4-03 2025 - 2026 L031-CHIKHALI 
AMBARA MAIN 

ROAD TO 
BAMANIYA FALA 

1.66 120.2 

10 Dungarpur Chikhali RJ14P4-03 2025 - 2026 L041-Main Road 
Dariyati Bansiya to 

Mali 

1.5 104.63 

11 Dungarpur Chikhali RJ14P4-04 2025 - 2026 L026-AR Katarapada 
to mandir fala 

0.99 60.22 

12 Dungarpur Chikhali RJ14P4-04 2025 - 2026 L036-AR chack 
chadiyala to kaliyari 

1.625 68.78 

13 Dungarpur Chikhali RJ14P4-03 2025 - 2026 L038-Main Road 
doongarsaran to 

Kolani 

1.8 117.1 

14 Dungarpur Chikhali RJ14P4-04 2025 - 2026 L035-Nai basti 
badgama bujwara 

road to bhadar 

1.4 93.53 

15 Dungarpur Chikhali RJ14P4-03 2025 - 2026 L037-Main Road Sira 
wali mangari to 

gudiya fala 

2 140.01 

16 Dungarpur Chikhali RJ14P4-04 2025 - 2026 L040-AR Salakhadi 
se kehodiafala tak 

sampark sadak 

1.8 126.27 

17 Dungarpur Chikhali RJ14P4-03 2025 - 2026 L021-CHIKHALI 
AMBARA MAIN 

ROAD TO MAHUDI 
FALA 

0.89 72.2 
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18 Dungarpur Chikhali RJ14P4-04 2025 - 2026 L033-kunwa 
doongarsaran road to 

bujwara 

1.85 117.99 

19 Dungarpur Chikhali RJ14P4-04 2025 - 2026 L034-AR Galalpura se 
ahari fala tak sampark 

sadak 

0.675 46 

20 Dungarpur Chikhali RJ14P4-04 2025 - 2026 L022-DARIYATI 
BANSIYA TO 

BANJARA BASTI 

1.88 119.32 

21 Dungarpur Chikhali RJ14P4-03 2025 - 2026 L025-AR debra to 
bamaniya 

2 137.14 

22 Dungarpur Dovada RJ14P4-05 2025 - 2026 L028-AR to Dharuda 
(Khara) 

1.35 110.09 

23 Dungarpur Dovada RJ14P4-05 2025 - 2026 L025-AR to Dungra 
Fala (Veeri With Chak 

3 231.89 

24 Dungarpur Dovada RJ14P4-05 2025 - 2026 L027-AR to Ray Fala 
(Dara) 

1.8 128.65 

25 Dungarpur Dovada RJ14P4-05 2025 - 2026 L026-AR to Suthariya 
(Manpur) 

1.25 94.62 

26 Dungarpur Dovada RJ14P4-05 2025 - 2026 L023-AR to Katara 
Ghati (Lolakpur With 

Chak) 

3 218.55 

27 Dungarpur Dovada RJ14P4-05 2025 - 2026 L022-AR to Uta Fala 
(Selaj) 

1.7 141.32 

28 Dungarpur Dovada RJ14P4-05 2025 - 2026 L024-AR to Bhukhara 
Fala (Selaj) 

1.25 100.49 

29 Dungarpur Dovada RJ14P4-05 2025 - 2026 L021-AR to Lambired 
(Baiyora) 

2.7 200.01 

30 Dungarpur Galiyakoat RJ14P4-06 2025 - 2026 L024-Bhura Ghati to 
Deva Bhai House 
Road to Garasiya 

1 66.18 

31 Dungarpur Galiyakoat RJ14P4-06 2025 - 2026 L023-AR 
MAHUWARA TO 
DOLARIYA FALA 

1.5 100.12 

32 Dungarpur Galiyakoat RJ14P4-06 2025 - 2026 L026-AR MODRA 
DOULATPURA TO 
GARASIYA FALA 

0.55 39.04 
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33 Dungarpur Gamdi Ahara RJ14P4-07 2025 - 2026 L022-AR to Ramali 1.4 92.59 

34 Dungarpur Gamdi Ahara RJ14P4-07 2025 - 2026 L021-AR to Gadidi 
Fala 

2.9 297.67 

35 Dungarpur Jothari RJ14P4-08 2025 - 2026 L025-AR to Valkunda 
(Bheelwa Pachela) 

1.4 119.68 

36 Dungarpur Jothari RJ14P4-08 2025 - 2026 L021-AR to Vadli 
(Mal) 

1.1 98.41 

37 Dungarpur Jothari RJ14P4-08 2025 - 2026 L028-AR to Bhitiya 
Fala (Balwanya) 

1.75 127.75 

38 Dungarpur Jothari RJ14P4-08 2025 - 2026 L024-AR to Dungri 
(Pagara Surata) 

1.2 94.96 

39 Dungarpur Jothari RJ14P4-08 2025 - 2026 L027-AR to Jundi 
Fala (Ariwat) 

0.85 72.63 

40 Dungarpur Jothari RJ14P4-08 2025 - 2026 L026-AR to New Basti 
Fala (Ariwat) 

1.65 118.65 

41 Dungarpur Jothari RJ14P4-08 2025 - 2026 L023-AR to Suthariya 
(Mal) 

1.9 148.27 

42 Dungarpur Paldeval RJ14P4-09 2025 - 2026 L021-AR to Harizen 
Basti (Dewal khas) 

1.75 122.97 

43 Dungarpur Paldeval RJ14P4-09 2025 - 2026 L022-AR to Koted 
Fala (Tari Obri) 

2.05 156.39 

44 Dungarpur Paldeval RJ14P4-09 2025 - 2026 L023-AR to Dara Fala 
(Tari Obri) 

2 142.72 

45 Dungarpur Paldeval RJ14P4-09 2025 - 2026 L024-AR to Ahari Fala 
(Tari Obri) 

1.5 111.52 

46 Dungarpur Sabla RJ14P4-10 2025 - 2026 L416-AR Hilawadi 3 168.5 

47 Dungarpur Sabla RJ14P4-10 2025 - 2026 L417-AR Chhaplawa 
Dhani 

1.6 93.93 

48 Dungarpur Sabla RJ14P4-10 2025 - 2026 L418-AR Hamiya Fala 1.8 121.06 

49 Dungarpur Sagwara RJ14P4-11 2025 - 2026 L026-SAMPARK 
SADAK HADPALIYA 

FALA 

2.2 183.01 

50 Dungarpur Simalwara RJ14P4-11 2025 - 2026 L036-Danvadli to ran 
bhatiya 

1.875 103.73 

     
Grand Total: 82.77 6016.84 
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Details of road works sanctioned in Pratapgarh district of Rajasthan  
under PMGSY-IV 

Sl.No District Block 
Package 
Number 

Year Road Name 
Pavement 

Length 
(in Kms.) 

Total 
Cost 

1 Pratapgarh Dhariawad RJ33P4-01 2025 - 2026 L023-AR Aamli Fala 0.68 52.95 

2 Pratapgarh Dhariawad RJ33P4-01 2025 - 2026 L025-AR Bodi Magri 1.84 134.85 

3 Pratapgarh Dhariawad RJ33P4-01 2025 - 2026 
L026-AR Meghwal 
Fala 

1 66.86 

4 Pratapgarh Dhariawad RJ33P4-01 2025 - 2026 L027-AR Khedi Fala 3.5 238.39 

5 Pratapgarh Dhariawad RJ33P4-01 2025 - 2026 L031-AR Kundi Fala 0.6 54.25 

6 Pratapgarh Dhariawad RJ33P4-01 2025 - 2026 
L034-AR Kutada 
Fala 

1.2 135.67 

7 Pratapgarh Dhariawad RJ33P4-01 2025 - 2026 L035-AR Jagalwa 0.65 126.75 

8 Pratapgarh Dhariawad RJ33P4-01 2025 - 2026 L037-AR Medi Fala 1 64.64 

9 Pratapgarh 
Peepal 
Khoont 

RJ33P4-02 2025 - 2026 L022-Umbada 4.85 469.45 

10 Pratapgarh 
Peepal 
Khoont 

RJ33P4-02 2025 - 2026 L021-Barovonpara 1.1 100.42 

11 Pratapgarh 
Peepal 
Khoont 

RJ33P4-02 2025 - 2026 L023-jhapapara 1 80.38 

          Grand Total: 17.42 1524.62 
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STATEMENT-IV 
 

Details of survey of habitations conducted for Nabarangpur, Baptala, Hazaribag, Ramgarh and Shahdol districts 
 under PMGSY-IV 

  
Sr.No State Name District 

Name 
Approval 

(Status By 
NRIDA) 

Total 
Survey 

Connected 
Survey 

Un-Connected 
Survey 

Approved Un-
Connected 

Survey 
By State 

Pending Un-
Connected 

Survey 
By State 

Rejected Un-
Connected 

Survey 
By State 

Eligible 
Total 

Grand Total 14 0 14 0 0 14 0 

Approved 2 0 2 0 0 2 0 

Pending 8 0 8 0 0 8 0 

Verification 4 0 4 0 0 4 0 

1 Andhra Pradesh Bapatla Approved 2 0 2 0 0 2 0 

2 Andhra Pradesh Bapatla Pending 8 0 8 0 0 8 0 

3 Andhra Pradesh Bapatla Verification 4 0 4 0 0 4 0 
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Sr.No State Name District 
Name 

Approval 
(Status 

By NRIDA) 

Total 
Survey 

Connected 
Survey 

Un-
Connected 

Survey 

Approved Un-
Connected 

Survey 
By State 

Pending Un-
Connected 

Survey 
By State 

Rejected Un-
Connected 

Survey 
By State 

Eligible 
Total 

Grand Total 79 0 79 79 0 0 78 
Approved 77 0 77 77 0 0 77 
Pending 1 0 1 1 0 0 0 

Verification 1 0 1 1 0 0 1 
1 Madhya Pradesh Shahdol Approved 77 0 77 77 0 0 77 
2 Madhya Pradesh Shahdol Pending 1 0 1 1 0 0 0 
3 Madhya Pradesh Shahdol Verification 1 0 1 1 0 0 1 
  
 
 
 

Sr.No State 
Name 

District 
Name 

Approval 
(Status 

By NRIDA) 

Total Survey Connected 
Survey 

Un-Connected 
Survey 

Approved Un-
Connected 

Survey 
By State 

Pending Un-
Connected 

Survey 
By State 

Rejected Un-
Connected 

Survey 
By State 

Eligible 
Total 

Grand Total 451 15 436 431 0 5 330 
Approved 178 0 178 178 0 0 175 
Pending 104 15 89 84 0 5 0 

Verification 169 0 169 169 0 0 155 
1 Odisha Nawarangpur Approved 178 0 178 178 0 0 175 
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2 Odisha Nawarangpur Pending 104 15 89 84 0 5 0 
3 Odisha Nawarangpur Verification 169 0 169 169 0 0 155 
  
  
 
 

Sr.No State Name District 
Name 

Approval 
(Status By 

NRIDA) 

Total 
Survey 

Connected 
Survey 

Un-
Connected 

Survey 

Approved Un-
Connected 

Survey By State 

Pending 
Un-Connected 

Survey By 
State 

Rejected Un-
Connected 
Survey By 

State 

Eligible 
Total 

Grand Total 243 0 243 242 0 1 208 
Approved 209 0 209 209 0 0 184 
Pending 3 0 3 2 0 1 0 

Verification 31 0 31 31 0 0 24 
1 Jharkhand Hazaribagh Approved 209 0 209 209 0 0 184 
2 Jharkhand Hazaribagh Pending 3 0 3 2 0 1 0 
3 Jharkhand Hazaribagh Verification 31 0 31 31 0 0 24 
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Sr.No State 

Name 
District 
Name 

Approval 
(Status 

By NRIDA) 

Total 
Survey 

Connected 
Survey 

Un-Connected 
Survey 

Approved Un-
Connected 

Survey By State 

Pending Un-
Connected 

Survey 
By State 

Rejected 
Un-

Connected 
Survey By 

State 

Eligible 
Total 

Grand Total 3 0 3 3 0 0 3 
Approved 1 0 1 1 0 0 1 
Pending 0 0 0 0 0 0 0 

Verification 2 0 2 2 0 0 2 
1 Jharkhand Ramgarh Approved 1 0 1 1 0 0 1 
2 Jharkhand Ramgarh Verification 2 0 2 2 0 0 2 
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INFRASTRUCTURE OF ICAR-NISST 

*146. SHRI RAJEEV RAI: 

 Will the Minister of AGRICULTURE AND FARMERS WELFARE be   

pleased to state: 

(a) whether it is a fact that ICAR–National Institute of Seed Science & 

Technology (ICAR-NISST), Mau, is functioning in a dilapidated building 

posing a threat to the life of trainee engineers and faculty staff; 

(b) if so, the steps taken/being taken by the Government for development 

of the dilapidated building of ICAR-NISST; 

(c) the time by which the development work is likely to be completed; and 

(d) whether the Government is considering to upgrade the infrastructure of 

the ICAR-NISST and if so, the amount allocated by the Government for the 

upgradation of infrastructure of ICAR-NISST? 

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH 
CHOUHAN): 

(a) to (c) ICAR-National Institute of Seed Science & Technology (ICAR-

NISST), Mau occupied the building which was earlier constructed during 

1988-89 for the National Institute of Sugarcane & Sugar Technology under 

the Ministry of Consumer Affairs, Food and Public Distribution, Govt. of India 

and taken over by Indian Council of Agricultural Research (ICAR) during 

2004, is in fully safe and workable condition. Regular repairs and 

maintenance work of the building is undertaken to keep, restore or improve 

the facilities of the building, ensuring safety of the occupants or the public at 
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large, for preserving the building and services in good operating and 

habitable conditions and is regularly renovated following the specifications 

and standards of the Central Public Works Department (CPWD).  

 The Seed Quality Testing Laboratory and Seed Godown are the 

additions after 2013 to the existing building, and this Laboratory is being 

expanded vertically for the construction of the first floor as per the norms of 

CPWD at the estimated cost of Rs.1.28 crores with completion date of 

October 2026.  In addition, the Conference Hall of the Institute is also being 

renovated with total expected expenditure of Rs. 51.98 lakhs with targeted 

completion of March 2026.   

 In the same premises, another premier institute of ICAR viz., ICAR - 

National Bureau of Agriculturally Important Microorganisms (ICAR- NBAIM), 

Mau is also functioning in another portion of the building since 2004. 

(d)Yes, Rs. 10.994 crores were allocated to ICAR-NISST, Mau under capital 

head during 2021 - 22 to 2025 - 26, including Rs. 3.02 crores for building and 

original works. Moreover, out of Rs. 11.2 crores proposed under the capital 

head during 2026-27 to 2030-31 for ICAR-NISST, Mau a total of Rs. 5.4 

crores have been earmarked for building and original works. 

 

ONE DISTRICT ONE PRODUCT 

*147.  SHRI SANJAY DINA PATIL: 
PROF. VARSHA EKNATH GAIKWAD: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 
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(a)  whether the Government has effectively implemented the One District 

One Product (ODOP) Districts as Export Hubs initiative in 

Maharashtra, with particular reference to Mumbai as the State’s 

principal export, logistics and financial hub; 

(b)  if so, the role played by the Government in supporting ODOP 

implementation across all 36 districts of Maharashtra and the extent to 

which Mumbai’s ports, airport and trade facilitation infrastructure have 

been leveraged; 

(c)  the details of central financial assistance, technical and policy support 

provided for preparation and execution of District Export Action Plans 

by District Export Promotion Committees in districts; 

(d)  the measurable outcomes achieved in terms of export growth, new 

exporters, employment and MSME participation for ODOP products; 

(e)  whether inter-district disparities, branding gaps and logistics 

constraints persist despite proximity to Mumbai, if so, the details 

thereof; and 

(f)  the corrective measures, timelines and monitoring framework 

proposed to ensure balanced export growth across Maharashtra? 

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH 
GOYAL): 

(a) to (f)The Districts as Export Hubs initiative is an enabling framework of 

Directorate General of Foreign Trade (DGFT), Department of Commerce, 

Ministry of Commerce & Industry with no financial outlay. The initiative 
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functions through the convergence and coordination of existing schemes, 

programmes, and institutional efforts of the Central and State 

Governments (including Maharashtra), as well as other stakeholders, to 

promote export potential at the district level. Further, One District One 

Product (ODOP) of the Department for Promotion of Industry and Internal 

Trade (DPIIT) is an initiative to promote the products from each district of the 

country. The idea is to select, brand, and promote at least one Product from 

each District (One District – One Product) of the country for enabling holistic 

socioeconomic growth across all regions.  

Several steps have been undertaken to promote and enhance the 

visibility of products and services identified under the ODOP and Districts as 

Export Hubs (DEH) initiative including the products identified from 

Maharashtra. These steps include, facilitating participation in domestic and 

international exhibitions, capacity building initiatives in collaboration with 

various agencies; e-commerce on-boarding drives for Government e-

Marketplace (GeM)- ODOP Bazaar which showcases and stocks India’s best 

ODOP products. For promoting ODOP at international level, engagement 

with Indian Missions abroad, virtual buyer sellers meets and participation in 

international exhibitions have been undertaken. Also, various ODOP 

Products have been included as part of gifting during multilateral and 

bilateral meetings in India to popularize these products internationally.  

Mumbai, as the State’s export, logistics, and financial hub; facilitates 

exports through its ports, international airport, SEZs, and trade infrastructure. 
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As per the information received from the Government of Maharashtra, for 

promoting ODOP from Mumbai, different interventions have been 

undertaken. As Gems and Jewellery is the identified ODOP product from 

Mumbai; Government of India has facilitated the establishment of the India 

Jewellery Park Mumbai (IJPM) at Mahape, Navi Mumbai. Spread across 

approximately 21.3 acres, the project is being developed by the Gems and 

Jewellery Export Promotion Council (GJEPC) in partnership with the 

Government of Maharashtra. In addition, Government of India has supported 

the establishment of a Common Facility Centre (CFC) at SEEPZ Special 

Economic Zone, thereby strengthening trade facilitation infrastructure linked 

to Mumbai. 

Under the District as Export Hub (DEH) initiative of DGFT, 

identification of the products and services with export potential in all the 

districts of the country is done in consultation with all stakeholders including 

the States/UTs. Further, under DEH, institutional mechanism has been set 

up in all States/UTs by forming the State Export Promotion Committee 

(SEPC) and District Export Promotion Committee (DEPC) at the district level. 

In Maharashtra, the State Export Promotion Committee (SEPC) as well as 

District Export Promotion Committees (DEPCs) in all the 36 districts have 

been constituted. The district-wise products identified in Maharashtra under 

ODOP initiative is given in the enclosed Statement. 

The Government of Maharashtra has proactively undertaken the 

preparation and implementation of District Action Plans through District 
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Export Promotion Committees by organising promotional initiatives such as 

IGNITE (Industrial Growth Networking for Inclusive Transformation and 

Empowerment), Maharashtra Exports Awards and through convergence of 

existing schemes related to industrial clusters MSI- CDP (Maharashtra State 

Industrial- Cluster Development Programme), CMEGP (Chief Minister 

Employment Generation Programme), Logistics policy and allied sectors. 

Further, Government of Maharashtra has earmarked a part of the 

export promotion budget under the Maharashtra State Export Policy 2023, 

for the promotion of ODOP products. To monitor and execute the District 

Export Action Plans prepared by the respective District Export Promotion 

Committees, it has been uploaded on the MAITRI portal of the Government 

of Maharashtra. As a result of the above policy interventions, Maharashtra’s 

total exports in the year 2024- 2025 was increased to INR 5,57,271 Cr. as 

compared to INR 5,56,400 Cr. in the year 2023-2024 (source DGCIS portal). 

 

STATEMENT 

Products from Maharashtra under One District One Product (ODOP) 

S. 
No. 

State/ UT District Product Category Sector 

1 Maharashtra Ahmednagar Cane Sugar Primary Manufacturing 
2 

Maharashtra Ahmednagar 
Dairy Products 
(Milk based 
products) 

Secondary Manufacturing 

3 
Maharashtra Akola 

Cotton Ginning and 
pressing 

Primary Textile 

4 Maharashtra Akola Pulses (Daal) Secondary Food Processing 
5 Maharashtra Amravati Textile Primary Textile 



10.02.2026  67 
 

6 Maharashtra Amravati Mandarin Orange Secondary Agriculture 
7 

Maharashtra Aurangabad 
Marathwada Kesar 
Mango 

Primary Agriculture 

8 Maharashtra Aurangabad Auto components Secondary Manufacturing 
9 

Maharashtra Beed 
Cotton and cotton 
seed oil 

Primary Manufacturing 

10 
Maharashtra Beed 

Beed Custard 
Apple 

Secondary Agriculture 

11 Maharashtra Bhandara Rice Primary Agriculture 
12 

Maharashtra Bhandara 
Mineral based 
products 

Secondary Others 

13 
Maharashtra Buldhana 

Cotton Related 
Products  

Primary Agriculture 

14 Maharashtra Buldhana Seeds for planting Secondary Agriculture 
15 Maharashtra Chandrapur Rice Primary Agriculture 
16 Maharashtra Chandrapur Bamboo Products Secondary Handicraft 
17 Maharashtra Dhule De-Oiled Cake Primary Food Processing 
18 Maharashtra Dhule Textile Secondary Textile 
19 Maharashtra Gadchiroli Rice Primary Agriculture 
20 Maharashtra Gadchiroli Forest products Secondary Agriculture 
21 Maharashtra Gondia Rice Primary Agriculture 
22 Maharashtra Gondia Bamboo Articles Secondary Handicraft 
23 Maharashtra Hingoli Turmeric Primary Agriculture 
24 

Maharashtra Hingoli 
Soyabean and 
Soyabean based 
products 

Secondary Food Processing 

25 Maharashtra Jalgaon Jalgaon Banana Primary Agriculture 
26 Maharashtra Jalgaon Plastic PVC Pipes Secondary Manufacturing 
27 Maharashtra Jalna Sweet Orange Primary Agriculture 
28 Maharashtra Jalna TMT Steel Bars Secondary Manufacturing 
29 

Maharashtra Kolhapur 
Kolhapur Jaggery 
(Sugarcane 
Products etc) 

Primary Food Processing 

30 Maharashtra Kolhapur Engineering Secondary Manufacturing 
31 

Maharashtra Latur 
Soya bean and 
Soya bean-based 
products 

Primary Food Processing 

32 Maharashtra Latur Pulses Secondary Food Processing 
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33 Maharashtra Mumbai City Gems & Jewellery Primary Manufacturing 
34 Maharashtra Mumbai City Leather Secondary Handicraft 
35 

Maharashtra 
Mumbai 
Suburban 

Gems & Jewellery Primary Manufacturing 

36 
Maharashtra 

Mumbai 
Suburban 

Marine Produce Secondary Marine 

37 Maharashtra Nagpur Nagpur Orange Primary Agriculture 
38 Maharashtra Nagpur Engineering Secondary Manufacturing 
39 

Maharashtra Nanded 
Soya bean and 
soya bean products 

Primary Food Processing 

40 Maharashtra Nanded Spices Secondary Agriculture 
41 Maharashtra Nandurbar Chilli powder Primary Food Processing 
42 Maharashtra Nandurbar Textile Secondary Textile 
43 Maharashtra Nashik Grapes/ Raisins Primary Agriculture 
44 Maharashtra Nashik Paithani Sarees Secondary Handloom 
45 Maharashtra Osmanabad Pulses Primary Food Processing 
46 Maharashtra Osmanabad Sugar Secondary Food Processing 
47 

Maharashtra Palghar 
Dahanu Gholvad 
Chikoo (Sapota) 

Primary Agriculture 

48 Maharashtra Palghar Marine Produce Secondary Marine 
49 

Maharashtra Parbhani 
Grams (Hara 
bhara) 

Primary Agriculture 

50 Maharashtra Parbhani Jaggery Secondary Agriculture 
51 Maharashtra Pune Engineering Goods Primary Manufacturing 
52 Maharashtra Pune Frozen Food Secondary Food Processing 
53 Maharashtra Raigad Marine Produce Primary Marine 
54 Maharashtra Raigad Iron and Steel Secondary Manufacturing 
55 Maharashtra Ratnagiri Alphonso Mangoes Primary Agriculture 
56 Maharashtra Ratnagiri Marine Produce Secondary Marine 
57 Maharashtra Sangli Turmeric Primary Agriculture 
58 Maharashtra Sangli Pump Spares Secondary Manufacturing 
59 Maharashtra Satara Strawberries Primary Agriculture 
60 Maharashtra Satara Jaggery Secondary Agriculture 
61 Maharashtra Sindhudurg Vengurla Cashew Primary Agriculture 
62 

Maharashtra Sindhudurg 
Devgad Alphonso 
Mango 

Secondary Agriculture 

63 
Maharashtra Solapur 

Solapur Terry 
Towel 

Primary Textile 
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64 Maharashtra Solapur Pomegranate Secondary Agriculture 
65 

Maharashtra Thane 
Garments & 
Textiles 

Primary Textile 

66 Maharashtra Thane Millets Secondary Agriculture 
67 Maharashtra Wardha Cotton Yarn Primary Textile 
68 Maharashtra Wardha Waigaon Turmeric Secondary Agriculture 
69 

Maharashtra Washim 
Soya bean and 
soya bean products 

Primary Food Processing 

70 
Maharashtra Washim 

Cotton related 
products & Textiles 

Secondary Textile 

71 
Maharashtra Yavatmal 

Cotton Ginning & 
pressing 

Primary Textile 

72 
Maharashtra Yavatmal 

Dolomite & 
Limestone 

Secondary Manufacturing 

 

 

ÿधान मýंी सामािजक उÂथान एवं रोजगार आधाåरत जनकÐयाण 

*148. ®ी अनूप ÿधान वाÐमीिक : 
®ीमती कमलेश जांगड़े: 

³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ÿधान मंýी सामािजक उÂथान एवं रोजगार आधाåरत जनकÐयाण (पीएम-सरुाज) योजना 

का Êयौरा और िÖथित ³या है; 

(ख)  िव°ीय वषª 2024-25 के दौरान देश म¤ उĉ योजना के अंतगªत लि±त एक लाख 

उīिमयŌ कì तलुना म¤ ऋण ÿदान िकए गए लाभाथê उīिमयŌ कì कुल सं́ या और 

Öवीकृत तथा संिवतåरत ऋण रािश का राºय-वार और िजला-वार तथा िवशेष łप स े

उ°र ÿदेश के हाथरस लोक सभा िनवाªचन ±ेý और मÅय ÿदेश के िछंदवाड़ा िजले और 

िबहार के दरभगंा िजले से संबंिधत Êयौरा ³या है; 

(ग)  उपरोĉ उīिमयŌ कì सं´या म¤ से िवमĉु, घुमंतू और अधª-घमुंतू जनजाितयŌ (डीएनटी) 

के लाभािथªयŌ कì सं´या िकतनी है; 
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(घ)  उĉ योजना के अंतगªत ऋण के िलए ऑनलाइन आवेदन िकए जाने से लेकर ऋण 

Öवीकृत करने कì ितिथ तक लगने वाला औसत समय राºय-वार और िजला-वार, 

िवशेषकर हाथरस लोक सभा िनवाªचन ±ेý म¤ िकतना है; और 

(ङ)  पीएम-सरुाज पोटªल के अंतगªत 15 लाख Łपए तक के Óयावसाियक ऋणŌ के संिवतरण 

(उÂपादन, सेवा और Óयापार) का राºय, ±ेý और ±ýेक-वार िवशेष łप से िबहार और 

हाथरस लोक सभा िनवाªचन ±ेý सिहत उ°र ÿदेश राºय और िछंदवाड़ा, भोपाल और 

सीहोर लोक सभा िनवाªचन ±ेý सिहत मÅय ÿदेश तथा हजारीबाग और रामगढ़ िजलŌ 

सिहत झारखंड के संबंध म¤ Êयौरा ³या है? 

सामािजक Æयाय और अिधकाåरता मýंी ( डॉ. वीरÆेþ  कुमार): 

(क) और (ख) ÿधान मýंी - सामािजक उÂथान एवं रोजगार आधाåरत जनकÐयाण (पीएम-

सूरज) िवभाग Ĭारा कायाªिÆवत कì जा रही åरयायती ऋण सहायता योजनाओ ंको समेिकत करने 

के िलए एक एकìकृत िडिजटल पोटªल है। इस पोटªल के माÅयम स,े एनएसएफडीसी, 

एनएसकेएफडीसी, और एनबीसीएफडीसी को राºय चैनलाइिजंग एज¤िसयŌ और भागीदार ब§कŌ 

के साथ एकìकृत िकया गया है। इसका उĥेÔय अनुसूिचत जाितयŌ, सफाई कमªचाåरयŌ, और 

िपछड़े वगŎ जैसे लाभवंिचत समदुायŌ से आने वाले लोगŌ के आिथªक सशिĉकरण को बढ़ावा 

देना है। िव°ीय वषª 2024-25 के दौरान, एक लाख लाभािथªयŌ के लàय के मुकाबल,े तीनŌ 

िनगमŌ Ĭारा कुल 1,39,467 लाभाथê उīिमयŌ को 1,389.61 करोड़ Łपये कì रािश का ऋण 

ÿदान िकया गया। राºयवार और िजलावार Êयौरा सलंµन िववरण-I म¤ िदया गया है। 

(ग) िवमĉु, घमुतूं और अधª-घुमंतू जनजाितयŌ (डीएनटी) से संबंिधत पाý आवेदकŌ के िलए भी 

राÕůीय अनुसूिचत जाित िव° और िवकास िनगम (एनएसएफडीसी), राÕůीय सफाई कमªचारी 

िव° और िवकास िनगम (एनएसकेएफडीसी) और राÕůीय िपछड़ा वगª िव° और िवकास िनगम 

(एनबीसीएफडीसी) कì åरयायती ऋण सहायता योजनाओ ंकì सुिवधाए ंउपलÊध ह§; हालांिक, 

®ेणी-वार िविशĶ Êयौरे नहé बनाए रखे जाते ह§। 
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(घ)ऑनलाइन आवेदन जमा करने कì तारीख से लेकर ऋण Öवीकृत करने कì तारीख तक 

औसत टनªअराउंड समय 2 सĮाह से 4 सĮाह तक होता है। हाथरस लोकसभा ±ेý म¤ औसत 

टनªअराउंड समय 17 िदन है। राºयवार और िजलावार Êयौरा संलµन िववरण-I म¤ िदया गया है। 

(ङ) िव°ीय वषª 2024-25 के दौरान हाथरस, िछंदवाड़ा, भोपाल और सीहोर लोकसभा 

िनवाªचन ±ेýŌ और हजारीबाग और रामगढ़ िजलŌ म¤ पीएम-सूरज पोटªल के तहत 15 लाख Łपये 

तक के Óयावसाियक ऋण के िवतरण का Êयौरा नीचे िदया गया है। 

ø. स.ं  
िनवाªचन ±ेý/ 

राºय 
िजला ±ेý 

लाभाथê 
(वाÖतिवक) 

सिंवतåरत 
रािश 

(लाख Łपए 
म¤) 

1. झारखंड 

हजारीबाग  कृिष और संबĦ ±ेý 1 1.68 
लघु Óयवसाय और पारपंåरक 

Óयवसाय 
11 26.87 

सेवा ±ेý 4 17.62 
रामगढ़  कृिष और संबĦ ±ेý 1 0.67 

लघु Óयवसाय और पारपंåरक 
Óयवसाय 

4 16.63 

पåरवहन ±ेý 1 0.61 
सेवा ±ेý 5 27.10 

2. 

िछंदवाड़ा 
लोक सभा 

िनवाªचन ±ेý, 
मÅय ÿदेश 

िछंदवाड़ा  कृिष और संबĦ ±ेý 3 8.68 
लघु Óयवसाय और पारपंåरक 

Óयवसाय 
7 2.91 

सेवा ±ेý 8 47.20 

भोपाल लोक 
सभा िनवाªचन 

±ेý, मÅय ÿदेश 

भोपाल  कृिष और संबĦ ±ेý 6 24.00 
लघु Óयवसाय और पारपंåरक 

Óयवसाय 
4 27.80 

सेवा ±ेý 17 37.34 
सीहोर  कृिष और संबĦ ±ेý 10 32.82 

लघु Óयवसाय और पारपंåरक 
Óयवसाय 

2 1.47 

सेवा ±ेý 6 5.13 

3.  

हाथरस लोक 
सभा िनवाªचन 

±ेý, 

हाथरस  कृिष और संबĦ ±ेý 22 34.64 
लघु Óयवसाय और पारपंåरक 

Óयवसाय 
32 36.02 
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उ°र ÿदेश सेवा ±ेý 43 40.47 
अलीगढ़ कृिष और संबĦ ±ेý 18 30.64 

लघु Óयवसाय और पारपंåरक 
Óयवसाय 

28 26.17 

सेवा ±ेý 40 47.13 
कुल 296 549.42 

 

      इसके अितåरĉ, राºयवार, िजलावार और ±ेýवार Êयौरा संलµन िववरण-II म¤ िदया गया है। 

िववरण-I 

िव° वषª 2024-25 के िलए राºयवार और िजलावार ऋण सिंवतरण, लाभाथê कवरजे और 
टनªअराउंड समय (एनएसएफडीसी, एनएसकेएफडीसी और एनबीसीएफडीसी) 

 

राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

अंडमान और िनकोबार उ°र और मÅय अंडमान 1 0.23 28 
अंडमान और िनकोबार दि±ण अंडमान 2 12.40 3 

आňं ÿदेश अÐलूरी सीताराम राजू 1 1.35 7 
आňं ÿदेश अनकापÐली 480 429.46 55 
आňं ÿदेश अनंतपुर 986 851.94 18 
आňं ÿदेश अÆनामÍया 582 620.93 9 
आňं ÿदेश बापटला 974 874.92 11 
आňं ÿदेश िच°ूर 1310 1590.50 11 

आňं ÿदेश 
डॉ. बी.आर. अÌबेडकर 

कोनासीमा 
767 776.52 49 

आňं ÿदेश पूवê गोदावरी 410 404.18 25 
आňं ÿदेश एलŁु 1062 1195.32 10 
आňं ÿदेश गुंटूर 1386 1209.97 9 
आňं ÿदेश काकìनाडा 73 87.01 23 
आňं ÿदेश कृÕणा 1247 1991.36 12 
आňं ÿदेश कुरनूल 193 147.88 70 
आňं ÿदेश नांदयाल  153 148.82 40 
आňं ÿदेश एनटीआर 925 1168.25 14 
आňं ÿदेश पलनाडु 165 164.21 8 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

आňं ÿदेश पावªतीपरुम माÆयम 47 33.08 13 
आňं ÿदेश ÿकाशम 387 295.53 16 
आňं ÿदेश एसपीएसआर नÐेलोर 106 93.78 35 
आňं ÿदेश ®ी सÂय साई ं 235 217.34 23 
आňं ÿदेश ®ीकाकुलम 137 146.71 10 
आňं ÿदेश ितŁपित 409 469.53 9 
आňं ÿदेश िवशाखाप°नम 60 55.94 7 
आňं ÿदेश िवजयनगरम 14 12.75 10 
आňं ÿदेश पिĲम गोदावरी 98 111.51 28 
आňं ÿदेश वाई.एस.आर. 209 189.12 33 

अŁणाचल ÿदेश पापुम पार े 2 1.29 7 
अŁणाचल ÿदेश पिĲम काम¤ग 1 7.00 3 

असम बजाली 1 6.00 3 
असम बŌगाईगांव 6 16.19 57 
असम कछार 22 76.88 9 
असम दरांग 1 6.00 3 
असम धेमाजी 5 33.90 3 
असम िडāूगढ़ 12 35.83 44 
असम दीमा हसाओ 2 13.50 3 
असम गोलपारा 5 30.92 57 
असम गोलाघाट 10 39.04 57 
असम हैलाकांडी 16 19.95 17 
असम होजाई 1 3.50 28 
असम जोरहाट 12 38.70 34 
असम कामłप 8 42.55 57 
असम कामłप मůेो 16 42.71 57 
असम काबê आंगलŌग 3 5.60 57 
असम करीमगंज 2 8.91 6 
असम लखीमपरु 7 21.17 57 
असम माजुली 1 6.00 3 
असम मोरीगांव 3 18.90 3 
असम नगांव 39 252.15 57 
असम नलबाड़ी 3 12.85 6 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

असम िशवसागर 23 75.38 33 
असम सोिनतपरु 13 54.66 57 
असम ितनसिुकया 21 102.32 24 
असम पिĲमी काबê आंगलŌग 1 2.79 18 
िबहार अरåरया 19 72.77 57 
िबहार अरवल 4 24.90 7 
िबहार औरगंाबाद 11 35.83 57 
िबहार बांका 19 22.65 57 
िबहार बेगूसराय 14 69.91 57 
िबहार भागलपरु 12 39.45 57 
िबहार भोजपरु 58 82.82 57 
िबहार ब³सर 2 6.65 4 
िबहार दरभगंा 23 55.81 57 
िबहार गया 31 145.75 61 
िबहार गोपालगंज 3 8.22 57 
िबहार जमईु 11 27.73 43 
िबहार जहानाबाद 7 27.88 63 
िबहार कैमूर (भभआु) 2 2.12 57 
िबहार किटहार 5 35.60 3 
िबहार खगिड़या 3 5.01 57 
िबहार िकशनगंज 6 13.77 57 
िबहार लखीसराय 5 34.10 3 
िबहार मधेपरुा 2 2.14 57 
िबहार मधुबनी 21 55.94 48 
िबहार मुंगेर 6 35.92 3 
िबहार मजुÉफरपरु 24 46.23 57 
िबहार नालंदा 10 32.50 57 
िबहार नवादा 4 21.85 57 

िबहार 
पिĲम 

चंपारण 
9 27.21 57 

िबहार पटना 35 88.28 49 
िबहार पूवê चंपारण 7 20.33 57 
िबहार पूिणªया 7 32.63 57 
िबहार रोहतास 10 46.41 77 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

िबहार सहरसा 1 5.70 3 
िबहार समÖतीपरु 17 50.38 45 
िबहार सारण  24 29.86 63 
िबहार शेखपरुा 5 5.08 34 
िबहार िशवहर 11 15.13 57 
िबहार सीतामढ़ी 12 18.94 41 
िबहार िसवान 4 27.53 3 
िबहार सपुौल 1 6.28 3 
िबहार वैशाली 15 77.63 57 

चंडीगढ़ चंडीगढ़ 4 36.78 7 
छ°ीसगढ़ बालोद 68 111.66 52 
छ°ीसगढ़ बलौद बाजार 8 16.38 57 
छ°ीसगढ़ बलरामपरु 2 16.44 34 
छ°ीसगढ़ बÖतर 14 24.46 55 
छ°ीसगढ़ बेमेतरा 40 48.34 69 
छ°ीसगढ़ बीजापुर 5 4.83 53 
छ°ीसगढ़ िबलासपरु 26 85.01 19 
छ°ीसगढ़ दंतेवाड़ा 5 6.64 20 
छ°ीसगढ़ धमतरी 71 149.36 53 
छ°ीसगढ़ दगुª 79 194.96 33 
छ°ीसगढ़ गåरयाबंद 22 40.14 50 
छ°ीसगढ़ जांजगीर-चांपा 44 187.99 46 
छ°ीसगढ़ जशपरु 12 53.22 18 
छ°ीसगढ़ कबीरधाम 43 80.03 55 
छ°ीसगढ़ कांकेर  27 98.72 39 
छ°ीसगढ़ खैरगढ़ छुईखदान गंडई 32 49.70 63 
छ°ीसगढ़ कŌडागांव 9 21.56 30 
छ°ीसगढ़ कोरबा 24 98.19 22 
छ°ीसगढ़ कोåरया 8 16.58 23 
छ°ीसगढ़ महासमुंद 13 33.64 77 

छ°ीसगढ़ 
मन¤þगढ़ िचåरिमरी 

भरतपरु 
8 32.33 23 

छ°ीसगढ़ 
मोहला मानपुर अंबागढ़ 

चौकì 
35 50.96 54 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

छ°ीसगढ़ मुंगेली 6 21.98 50 
छ°ीसगढ़ नारायणपरु 5 8.07 57 
छ°ीसगढ़ रायगढ़ 35 141.49 28 
छ°ीसगढ़ रायपरु 99 320.78 68 
छ°ीसगढ़ राजनांदगांव 107 213.67 41 
छ°ीसगढ़ शिĉ 5 24.18 14 
छ°ीसगढ़ सारंगढ़ िबलाईगढ़ 6 10.66 20 
छ°ीसगढ़ सकुमा 4 9.91 14 
छ°ीसगढ़ सूरजपुर 10 20.17 29 
छ°ीसगढ़ सरगजुा 28 102.86 36 

िदÐली क¤ þीय 7 15.51 7 
िदÐली पूवª 1 0.20 10 
िदÐली नई िदÐली 10 13.97 7 
िदÐली उ°र 6 7.05 10 
िदÐली उ°र पूवª  3 5.90 7 
िदÐली उ°र पिĲम 14 98.40 7 
िदÐली दि±ण 3 14.94 57 
िदÐली दि±ण पिĲम 10 11.40 7 
िदÐली पिĲम 24 80.13 7 
गोवा उ°री गोवा 12 90.53 35 
गोवा दि±ण गोवा 4 23.75 46 

गजुरात अहमदाबाद 55 100.10 67 
गजुरात अमरलेी 12 14.91 76 
गजुरात आनंद 75 112.06 44 
गजुरात अरावली 539 865.20 16 
गजुरात बनास कांठा 39 56.51 43 
गजुरात भłच 5 10.76 57 
गजुरात भावनगर 11 18.16 76 
गजुरात बोटाद 12 6.36 57 
गजुरात छोटा उदयपुर 2 1.57 57 
गजुरात डांग 3 4.93 11 
गजुरात देवभूिम Ĭारका 86 81.27 35 
गजुरात दोहद 2 1.95 5 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

गजुरात गांधीनगर 41 108.21 49 
गजुरात िगर सोमनाथ 1 0.20 10 
गजुरात जामनगर 67 67.28 33 
गजुरात जूनागढ़ 4 6.82 6 
गजुरात क¸छ 15 22.68 76 
गजुरात खेड़ा 12 40.46 29 
गजुरात मेहसाणा 65 137.40 57 
गजुरात मिहसागर 2 2.82 5 
गजुरात मोरबी 13 6.95 46 
गजुरात नमªदा 2 4.19 57 
गजुरात नवसारी 11 40.06 16 
गजुरात पंच महल 1 3.04 7 
गजुरात पाटन 61 88.96 35 
गजुरात पोरबदंर 9 13.42 51 
गजुरात राजकोट 6 14.22 21 
गजुरात साबर कांठा  93 155.91 54 
गजुरात सूरत 20 134.92 38 
गजुरात सरु¤þनगर 122 204.99 50 
गजुरात वडोदरा 5 11.79 64 
गजुरात वलसाड 9 14.99 14 
हåरयाणा अंबाला 73 89.56 18 
हåरयाणा िभवानी 59 47.39 10 
हåरयाणा चरखी दादरी 12 9.44 18 
हåरयाणा फरीदाबाद 36 43.09 12 
हåरयाणा फतेहाबाद 62 62.46 11 
हåरयाणा गŁुúाम 38 69.91 18 
हåरयाणा िहसार 76 89.97 17 
हåरयाणा झºजर 19 22.93 12 
हåरयाणा जéद 39 32.85 13 
हåरयाणा कैथल 57 39.83 14 
हåरयाणा करनाल 102 114.89 22 
हåरयाणा कुŁ±ेý 55 56.39 15 
हåरयाणा मह¤þगढ़ 71 85.30 12 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

हåरयाणा नूह 65 59.45 12 
हåरयाणा पलवल 24 22.85 22 
हåरयाणा पंचकुला 25 39.90 15 
हåरयाणा पानीपत 69 56.60 10 
हåरयाणा रवेाड़ी 61 59.18 11 
हåरयाणा रोहतक 30 32.14 13 
हåरयाणा िसरसा 109 109.73 19 
हåरयाणा सोनीपत 47 57.94 15 
हåरयाणा यमनुानगर 70 123.31 27 

िहमाचल ÿदेश िबलासपरु 37 114.10 19 
िहमाचल ÿदेश चंबा 74 206.98 11 
िहमाचल ÿदेश हमीरपरु 73 121.86 15 
िहमाचल ÿदेश कांगड़ा 478 993.91 16 
िहमाचल ÿदेश िकÆनौर 1 1.90 12 
िहमाचल ÿदेश कुÐलू 76 132.66 10 
िहमाचल ÿदेश लाहौल और Öपीित 1 2.85 12 
िहमाचल ÿदेश मंडी 192 589.26 18 
िहमाचल ÿदेश िशमला 24 64.70 11 
िहमाचल ÿदेश िसरमौर 30 64.02 19 
िहमाचल ÿदेश सोलन 29 114.10 11 
िहमाचल ÿदेश ऊना 35 93.76 18 
जÌमू-कÔमीर अनंतनाग 841 210.40 22 
जÌमू-कÔमीर बांदीपोरा 5 15.80 22 
जÌमू-कÔमीर बारामूला 7 20.10 22 
जÌमू-कÔमीर बडगाम 18 50.85 22 
जÌमू-कÔमीर डोडा 4 12.40 39 
जÌमू-कÔमीर गांदरबल 1 3.00 46 
जÌमू-कÔमीर जÌमू 17 92.07 57 
जÌमू-कÔमीर कठुआ 6 31.60 17 
जÌमू-कÔमीर कुलगाम 21 60.75 23 
जÌमू-कÔमीर कुपवाड़ा 14 43.90 32 
जÌमू-कÔमीर पलुवामा 48 136.55 22 
जÌमू-कÔमीर राजौरी 6 6.80 39 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

जÌमू-कÔमीर åरयासी 4 14.30 32 
जÌमू-कÔमीर सांबा 8 31.44 7 
जÌमू-कÔमीर शोिपयां 16 44.40 22 
जÌमू-कÔमीर ®ीनगर 34 100.40 23 
जÌमू-कÔमीर उधमपरु 12 44.43 34 

झारखंड बोकारो 13 34.21 46 
झारखंड देवघर 9 14.75 57 
झारखंड धनबाद 26 61.11 57 
झारखंड दमुका 1 0.39 57 
झारखंड पूवê िसंहभूम 7 11.15 57 
झारखंड िगåरडीह 12 25.23 44 
झारखंड गोड्डा 5 20.95 57 
झारखंड गमुला 3 9.03 57 
झारखंड हजारीबाग 16 46.16 57 
झारखंड जामताड़ा 11 13.10 57 
झारखंड खूंटी 2 4.27 5 
झारखंड कोडमाª  8 18.49 57 
झारखंड लातेहार 2 3.17 57 
झारखंड लोहरदµगा 1 1.29 57 
झारखंड पाकुड़ 4 3.99 57 
झारखंड पलामू 1 0.20 10 
झारखंड रामगढ़ 11 45.81 49 
झारखंड रांची 29 114.44 45 
झारखंड साहेबगंज 1 0.96 5 
झारखंड सरायकेला खरसावां 11 23.21 46 
झारखंड िसमडेगा 3 8.12 4 
झारखंड पिĲम िसंहभूम 12 19.97 57 
कनाªटक बागलकोट 432 610.57 9 
कनाªटक बÐेलारी 186 136.18 57 
कनाªटक बेलगावी 718 1102.60 11 
कनाªटक ब¤गलŁु úामीण 37 39.96 24 
कनाªटक ब¤गलŁु शहरी 1 0.20 10 
कनाªटक बीदर 8 13.46 28 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

कनाªटक चामराजनगर 62 29.07 47 
कनाªटक िच³काबÐलापरुा 32 28.91 31 
कनाªटक िच³कमगलŁु 25 31.01 72 
कनाªटक िचýदगुª 320 267.09 47 
कनाªटक दि±ण कÆनड़ 176 197.43 31 
कनाªटक दावनगेर े 89 86.10 28 
कनाªटक धारवाड़ 70 106.41 35 
कनाªटक गदग 539 849.79 12 
कनाªटक हासन 118 104.59 64 
कनाªटक हवेरी 455 681.04 11 
कनाªटक कलबगुê 6 8.66 28 
कनाªटक कोड्गू  13 13.79 12 
कनाªटक कोलार 300 259.92 39 
कनाªटक कोÈपल 98 66.04 28 
कनाªटक मांड्या 157 150.92 46 
कनाªटक मैसूर 36 38.02 54 
कनाªटक रायचूर 114 92.05 21 
कनाªटक रामनगर 80 80.05 63 
कनाªटक िशवमोµगा 103 121.31 46 
कनाªटक तुमकुŁ 24 39.21 46 
कनाªटक उडुपी 241 307.92 30 
कनाªटक उ°र कÆनड़ 411 445.19 14 
कनाªटक िवजयनगर 441 332.85 57 
कनाªटक िवजयपरुा 473 800.85 9 
कनाªटक यादगीर 9 10.97 25 
केरल अलÈपुझा 5275 3318.39 39 
केरल एनाªकुलम 6739 4479.03 27 
केरल इडु³कì 3205 2713.00 19 
केरल कÆनूर 3522 2173.62 21 
केरल कासरगोड 5954 4004.53 22 
केरल कोÐलम 5813 4188.00 35 
केरल कोĘायम 1799 1334.60 44 
केरल कोिझकोड 8846 5541.83 37 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 
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समय (टीएटी) 
(िदनŌ म¤) 

केरल मलÈपरुम 2573 1887.49 20 
केरल पल³कड़ 1898 1454.52 21 
केरल पथनामिथĘा 6938 5089.34 19 
केरल ितŁवनंतपुरम 6231 5397.63 21 
केरल िýशूर 7860 4591.81 29 
केरल वायनाड 1686 1606.41 20 

मÅय ÿदेश अगर मालवा 30 154.12 7 
मÅय ÿदेश अनूपपुर 2 0.83 57 
मÅय ÿदेश अशोकनगर 27 59.66 57 
मÅय ÿदेश बालाघाट 1 4.50 18 
मÅय ÿदेश बैतूल 5 35.30 18 
मÅय ÿदेश िभंड 11 66.35 57 
मÅय ÿदेश भोपाल 27 89.14 18 
मÅय ÿदेश बरुहानपरु 1 6.43 6 
मÅय ÿदेश छतरपरु 10 21.34 57 
मÅय ÿदेश िछंदवाड़ा 18 58.79 57 
मÅय ÿदेश दमोह 5 5.07 57 
मÅय ÿदेश दितया 22 79.92 50 
मÅय ÿदेश देवास 8 38.76 18 
मÅय ÿदेश धार 6 23.75 19 
मÅय ÿदेश िडंडोरी 8 22.24 59 
मÅय ÿदेश पूवê िनमाड़ 2 13.05 28 
मÅय ÿदेश गनुा 17 23.59 44 
मÅय ÿदेश µवािलयर 28 61.39 57 
मÅय ÿदेश हरदा 3 4.89 18 
मÅय ÿदेश होशंगाबाद 15 39.88 57 
मÅय ÿदेश इंदौर 13 22.11 18 
मÅय ÿदेश जबलपुर 30 146.18 45 
मÅय ÿदेश झाबआु 4 5.87 5 
मÅय ÿदेश कटनी 17 11.89 57 
मÅय ÿदेश खरगोन 3 9.71 28 
मÅय ÿदेश मंडला 5 37.60 3 
मÅय ÿदेश मंदसौर 5 9.98 61 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

मÅय ÿदेश मरुनैा 38 251.42 57 
मÅय ÿदेश नरिसंहपरु 21 79.96 59 
मÅय ÿदेश नीमच 6 6.14 57 
मÅय ÿदेश पÆना 2 0.28 57 
मÅय ÿदेश रायसेन 15 23.16 47 
मÅय ÿदेश राजगढ़ 3 10.16 28 
मÅय ÿदेश रतलाम 18 28.01 47 
मÅय ÿदेश रीवा 2 13.40 3 
मÅय ÿदेश सागर 37 108.55 64 
मÅय ÿदेश सतना 7 9.31 7 
मÅय ÿदेश सीहोर 18 39.42 21 
मÅय ÿदेश िसवनी 6 46.88 28 
मÅय ÿदेश शहडोल 2 0.75 57 
मÅय ÿदेश शाजापरु 7 34.58 28 
मÅय ÿदेश Ôयोपुर 2 5.27 61 
मÅय ÿदेश िशवपरुी 13 26.13 57 
मÅय ÿदेश सीधी 3 16.80 7 
मÅय ÿदेश िसंगरौली 5 5.87 57 
मÅय ÿदेश टीकमगढ़ 3 16.42 57 
मÅय ÿदेश उºजैन 14 45.97 57 
मÅय ÿदेश िविदशा 38 102.57 57 
महाराÕů अहमदनगर 141 595.57 21 
महाराÕů अकोला 33 41.50 50 
महाराÕů अमरावती 57 74.53 75 
महाराÕů छýपित संभाजीनगर 36 55.49 36 
महाराÕů बीड 42 48.36 36 
महाराÕů भंडारा 9 10.50 39 
महाराÕů बलुढाणा 22 29.07 19 
महाराÕů चþंपुर 13 21.19 57 
महाराÕů धुले 44 106.30 57 
महाराÕů गढ़िचरौली 1 1.49 7 
महाराÕů गŌिदया 15 16.17 47 
महाराÕů िहंगोली 52 87.28 32 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

महाराÕů जलगांव 76 143.20 71 
महाराÕů जालना 69 98.28 27 
महाराÕů कोÐहापुर 60 193.99 57 
महाराÕů लातूर 139 195.17 28 
महाराÕů मुंबई 26 75.23 55 
महाराÕů मुंबई उपनगरीय 47 155.06 57 
महाराÕů नागपरु 17 26.79 10 
महाराÕů नांदेड़ 139 165.81 33 
महाराÕů नंदरुबार 17 27.43 40 
महाराÕů नािसक 105 362.79 26 
महाराÕů उÖमानाबाद 57 86.80 16 
महाराÕů पालघर 29 57.49 28 
महाराÕů परभणी 64 114.37 17 
महाराÕů पणेु 108 383.59 43 
महाराÕů रायगढ़ 8 12.86 7 
महाराÕů रÂनािगरी 7 15.88 57 
महाराÕů सांगली 53 176.07 56 
महाराÕů सतारा 5 6.43 57 
महाराÕů िसंधुदगुª 14 14.34 69 
महाराÕů सोलापरु 139 508.47 50 
महाराÕů ठाणे 19 28.90 27 
महाराÕů वधाª  10 11.75 64 
महाराÕů वािशम 14 16.86 57 
महाराÕů यवतमाल 21 26.84 44 
मिणपरु िबÕणुपरु 12 88.65 3 
मिणपरु चुराचांदपुर 5 29.25 10 
मिणपरु इÌफाल पूवª  4 19.67 57 
मिणपरु इÌफाल पिĲम 8 45.76 57 
मिणपरु कांगपोकपी 3 4.28 6 
मिणपरु थौबल 9 50.57 7 
मेघालय पूवê जयंितया िहÐस 1 0.47 6 
मेघालय पूवê खासी िहÐस 2 9.20 7 
मेघालय री भोई 1 6.00 3 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

मेघालय दि±ण पिĲम गारो िहÐस 1 0.35 6 
मेघालय वेÖट गारो िहÐस 4 3.47 6 
िमजोरम आइजोल 55 145.39 7 
िमजोरम चÌफाई 1 0.90 28 
नागाल§ड मोन 1 1.66 57 
नागाल§ड दीमापरु 5 74.57 10 
नागाल§ड कोिहमा 64 266.45 9 
ओिडशा अनगुलु 18 107.14 57 
ओिडशा बलांगीर 32 59.17 48 
ओिडशा बालĵेर 13 41.96 59 
ओिडशा बरगढ़ 7 28.97 57 
ओिडशा भþक 16 62.94 57 
ओिडशा बौध 4 16.13 7 
ओिडशा कटक 24 56.52 72 
ओिडशा देवगढ़ 2 8.06 7 
ओिडशा ढ¤कानल  27 54.34 57 
ओिडशा गजपित 4 19.02 57 
ओिडशा गंजम 81 107.92 11 
ओिडशा जगतिसंहपरु 13 23.23 17 
ओिडशा जाजापुर 10 27.55 57 
ओिडशा झारसुगडुा 7 48.04 7 
ओिडशा कालाहांडी 5 15.61 57 
ओिडशा कंधमाल 9 16.37 57 
ओिडशा क¤ þपाड़ा 20 51.94 47 
ओिडशा क¤ दझुार 24 69.35 47 
ओिडशा खोरधा 26 58.11 48 
ओिडशा कोरापटु 6 20.07 7 
ओिडशा मलकानिगरी 3 14.46 5 
ओिडशा मयूरभंज 22 65.15 46 
ओिडशा नबरगंपुर 8 39.60 57 
ओिडशा नयागढ़ 8 17.75 68 
ओिडशा परुी 18 59.83 77 
ओिडशा रायगढ़ 3 6.35 56 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

ओिडशा संबलपरु 20 69.93 46 
ओिडशा सोनपरु 12 48.69 50 
ओिडशा सुंदरगढ़ 13 49.02 57 
पडुुचेरी कराईकल 552 436.50 66 
पडुुचेरी माहे 4 5.53 5 
पडुुचेरी पांिडचेरी 2442 2685.39 57 
पडुुचेरी यानम 26 22.11 5 
पंजाब अमतृसर 270 483.53 9 
पंजाब बरनाला 70 81.33 9 
पंजाब बिठंडा 154 237.12 8 
पंजाब फरीदकोट 127 168.12 9 
पंजाब फतेहगढ़ सािहब 149 239.76 11 
पंजाब फािजÐका 247 307.10 11 
पंजाब िफरोजपरु 138 216.20 7 
पंजाब गरुदासपरु 310 617.24 9 
पंजाब होिशयारपरु 906 1876.00 9 
पंजाब जालंधर 513 1155.64 7 
पंजाब कपूरथला 428 657.01 8 
पंजाब लिुधयाना 279 558.39 8 
पंजाब मालेरकोटला 26 35.35 13 
पंजाब मनसा 51 61.24 13 
पंजाब मोगा 684 848.46 9 
पंजाब पठानकोट 300 553.48 10 
पंजाब पिटयाला 475 851.02 9 
पंजाब łपनगर 632 925.85 8 
पंजाब एस.ए.एस. नगर 622 1243.44 11 
पंजाब संगłर 181 272.03 10 
पंजाब ®ी मĉुसर सािहब 171 242.57 9 
पंजाब तरन तारन 83 122.64 8 

राजÖथान अजमेर 35 50.29 49 
राजÖथान अलवर 7 33.22 6 
राजÖथान बांसवाड़ा 2 3.03 57 
राजÖथान बरन 34 46.11 57 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

राजÖथान बाड़मरे 21 14.41 57 
राजÖथान Êयावर 1 1.70 5 
राजÖथान भरतपरु 11 30.68 5 
राजÖथान भीलवाड़ा 32 69.53 57 
राजÖथान बीकानेर 55 46.49 5 
राजÖथान बंूदी 54 96.01 57 
राजÖथान िच°ौड़गढ़ 16 35.67 5 
राजÖथान चłु 36 73.64 57 
राजÖथान दौसा 13 11.83 7 
राजÖथान धौलपरु 9 55.63 3 
राजÖथान डूंगरपरु 11 19.08 57 
राजÖथान गंगानगर 151 199.13 57 
राजÖथान गंगापरु िसटी 9 11.41 5 
राजÖथान हनुमानगढ़ 122 127.51 57 
राजÖथान जयपरु 27 146.41 18 
राजÖथान जयपरु úामीण 1 7.00 7 
राजÖथान जैसलमेर 26 21.10 3 
राजÖथान जालोर 30 50.73 2 
राजÖथान झालावाड़ 9 9.37 56 
राजÖथान झुंझुनू 60 99.96 57 
राजÖथान जोधपरु 13 62.55 5 
राजÖथान करौली 8 13.04 7 
राजÖथान केकडी 7 10.80 5 
राजÖथान कोटा 7 9.50 57 
राजÖथान नागौर 26 33.50 57 
राजÖथान नीम का थाना 11 13.67 5 
राजÖथान पाली 45 24.51 21 
राजÖथान राजसमंद 18 26.34 2 
राजÖथान सवाई माधोपरु 71 141.50 57 
राजÖथान शाहपरुा 7 10.09 5 
राजÖथान सीकर 20 107.54 28 
राजÖथान िसरोही 19 20.92 2 
राजÖथान टŌक 39 69.90 57 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

राजÖथान उदयपुर 6 29.02 5 
िसि³कम पूवê िजला 19 85.39 21 
िसि³कम पा³यŌग 1 1.60 10 
िसि³कम दि±ण िजला 6 19.33 57 
तिमलनाडु अåरयालुर 974 417.86 18 
तिमलनाडु च¤गलपĘó  387 199.08 20 
तिमलनाडु चÆेनई 252 403.86 22 
तिमलनाडु कोयंबटूर 791 530.52 19 
तिमलनाडु कुड्डालोर 1321 743.75 16 
तिमलनाडु धमªपरुी 323 278.76 21 
तिमलनाडु िडंडीगलु 862 609.17 15 
तिमलनाडु इरोड 558 344.83 16 
तिमलनाडु कÐलाकुåरची 485 421.89 19 
तिमलनाडु कांचीपरुम 792 519.44 17 
तिमलनाडु कÆयाकुमारी 485 552.44 10 
तिमलनाडु कłर 615 511.77 16 
तिमलनाडु कृÕणािगरी 1366 1194.23 16 
तिमलनाडु मदरुै 444 351.59 16 
तिमलनाडु मियलादथुुराई 652 357.31 17 
तिमलनाडु नागपåĘनम 440 303.09 18 
तिमलनाडु नम³कल 1788 1434.35 19 
तिमलनाडु पेरÌबलूर 1215 795.76 15 
तिमलनाडु पदु³ुकोĘई 459 319.34 11 
तिमलनाडु रामनाथपरुम 1306 1162.01 19 
तिमलनाडु रानीपेट 309 210.18 19 
तिमलनाडु सलेम 1285 954.54 19 
तिमलनाडु िशवगंगा 361 361.24 20 
तिमलनाडु तेनकासी 384 327.04 15 
तिमलनाडु तंजावरु 498 430.33 24 
तिमलनाडु नीलिगरी 120 105.23 20 
तिमलनाडु थेनी 258 268.64 21 
तिमलनाडु ितŁवÐलूर 196 209.88 18 
तिमलनाडु ितŁवłर 606 355.58 10 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

तिमलनाडु ितŁिचरापÐली 1260 754.20 21 
तिमलनाडु ितŁनेलवेली 388 392.69 8 
तिमलनाडु ितŁपथुर 203 163.03 23 
तिमलनाडु ितŁपरु 988 696.87 18 
तिमलनाडु ितŁवÆनमलई 576 504.54 20 
तिमलनाडु तूतीकोåरन 590 473.89 7 
तिमलनाडु वेÐलोर 205 187.02 16 
तिमलनाडु िवÐलपुरुम 666 588.51 19 
तिमलनाडु िवŁधुनगर 563 540.00 8 
तेलंगाना आिदलाबाद 16 60.48 12 
तेलंगाना भþाþी कोठागडेुम 9 10.43 56 
तेलंगाना हैदराबाद 30 25.12 46 
तेलंगाना जगितयल 21 22.67 13 
तेलंगाना जंगोअन 7 18.92 28 
तेलंगाना जयशंकर भूपालपÐली 1 3.50 7 
तेलंगाना जोगलुÌबा गडवाल 8 4.52 7 
तेलंगाना कामारड्ेडी 10 17.40 7 
तेलंगाना करीमनगर 26 71.83 31 
तेलंगाना खÌमम 24 26.69 39 

तेलंगाना 
कुमरुाम भीम 
आिसफाबाद 

2 1.27 7 

तेलंगाना महबूबाबाद 5 5.72 7 
तेलंगाना महबूबनगर 18 24.76 44 
तेलंगाना मंचेåरयल 3 5.77 56 
तेलंगाना मेडक 24 54.19 38 
तेलंगाना मेडचल मलकाजिगरी 2 3.74 50 
तेलंगाना नगरकुरनूल 21 20.40 23 
तेलंगाना नलगŌडा 117 126.58 10 
तेलंगाना नारायणपेट 2 1.92 7 
तेलंगाना िनमªल 22 233.57 8 
तेलंगाना पĥेापÐली 14 17.77 6 
तेलंगाना राजÆना िसरिसÐला 7 14.93 6 
तेलंगाना रगंा रड्ेडी 25 66.25 33 
तेलंगाना संगारेड्डी 21 34.19 14 



10.02.2026  89 
 

राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

तेलंगाना िसĥीपेट 34 50.77 7 
तेलंगाना सूयाªपेट 5 2.48 57 
तेलंगाना िवकाराबाद 56 42.93 42 
तेलंगाना वानापथê 4 3.55 24 
तेलंगाना वारगंल 10 24.41 26 
तेलंगाना वारगंल úामीण 6 10.45 57 
तेलंगाना यदाþी भुवनिगरी 11 20.51 25 
िýपरुा धलाई 31 118.55 9 
िýपरुा गोमती 20 59.72 9 
िýपरुा खोवाई 2 2.30 9 
िýपरुा उ°री िýपुरा 35 73.28 9 
िýपरुा सेपाहीजाला 9 23.36 9 
िýपरुा दि±ण िýपरुा 33 129.71 9 
िýपरुा उनाकोटी 2 5.54 9 
िýपरुा पिĲम िýपरुा 66 317.29 9 

उ°र ÿदेश आगरा 97 201.01 18 
उ°र ÿदेश अलीगढ़ 86 103.94 17 
उ°र ÿदेश अÌबेडकर नगर 47 60.91 57 
उ°र ÿदेश अमेठी 48 53.62 71 
उ°र ÿदेश अमरोहा 7 17.09 20 
उ°र ÿदेश औरयैा 20 25.84 20 
उ°र ÿदेश अयोÅया 131 223.05 23 
उ°र ÿदेश आजमगढ़ 135 276.70 17 
उ°र ÿदेश बागपत 20 30.30 25 
उ°र ÿदेश बहराइच 161 246.44 15 
उ°र ÿदेश बिलया 28 92.99 64 
उ°र ÿदेश बलरामपरु 5 6.29 34 
उ°र ÿदेश बांदा 96 141.18 14 
उ°र ÿदेश बाराबंकì 699 1041.35 17 
उ°र ÿदेश बरलेी 61 72.76 22 
उ°र ÿदेश बÖती 13 27.98 72 
उ°र ÿदेश भदोही 25 31.72 7 
उ°र ÿदेश िबजनौर 21 40.74 26 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

उ°र ÿदेश बदायूं 17 39.87 28 
उ°र ÿदेश बलंुदशहर 20 55.30 18 
उ°र ÿदेश चंदौली 21 29.91 24 
उ°र ÿदेश िचýकूट 197 250.96 15 
उ°र ÿदेश देवåरया 11 19.86 70 
उ°र ÿदेश एटा 122 188.03 16 
उ°र ÿदेश इटावा 71 85.33 10 
उ°र ÿदेश फŁª खाबाद 68 93.87 15 
उ°र ÿदेश फतेहपुर 44 68.74 28 
उ°र ÿदेश िफरोजाबाद 118 211.26 15 
उ°र ÿदेश गौतम बĦु नगर 5 8.52 11 
उ°र ÿदेश गािजयाबाद 15 51.38 60 
उ°र ÿदेश गाजीपरु 56 103.70 57 
उ°र ÿदेश गŌडा 20 38.91 28 
उ°र ÿदेश गोरखपरु 118 196.17 48 
उ°र ÿदेश हापड़ु 14 58.67 37 
उ°र ÿदेश हरदोई 265 312.37 57 
उ°र ÿदेश हाथरस 97 111.13 17 
उ°र ÿदेश जालौन 117 134.98 44 
उ°र ÿदेश जौनपरु 35 57.46 10 
उ°र ÿदेश झांसी 13 16.50 77 
उ°र ÿदेश कÆनौज 146 194.48 16 
उ°र ÿदेश कानपरु देहात 70 66.83 47 
उ°र ÿदेश कानपरु नगर 79 110.36 47 
उ°र ÿदेश कासगंज 22 33.14 17 
उ°र ÿदेश कौशाÌबी 13 22.74 33 
उ°र ÿदेश खीरी 70 104.12 60 
उ°र ÿदेश कुशी नगर 81 196.93 33 
उ°र ÿदेश लखीमपरु खीरी 39 51.29 13 
उ°र ÿदेश लिलतपरु 1 1.07 27 
उ°र ÿदेश लखनऊ 197 452.66 20 
उ°र ÿदेश महाराजगंज 78 104.11 7 
उ°र ÿदेश महोबा 61 104.84 18 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

उ°र ÿदेश मैनपुरी 76 117.73 12 
उ°र ÿदेश मथुरा 50 83.63 14 
उ°र ÿदेश मऊ 87 115.97 27 
उ°र ÿदेश मेरठ 32 90.82 16 
उ°र ÿदेश िमजाªपुर 146 243.02 21 
उ°र ÿदेश मरुादाबाद 6 18.75 41 
उ°र ÿदेश मजुÉफरनगर 418 620.06 21 
उ°र ÿदेश पीलीभीत 118 174.38 28 
उ°र ÿदेश ÿतापगढ़ 25 40.51 30 
उ°र ÿदेश ÿयागराज 38 54.53 24 
उ°र ÿदेश रायबरेली 50 74.83 19 
उ°र ÿदेश रामपुर 31 58.54 11 
उ°र ÿदेश सहारनपरु 79 101.08 8 
उ°र ÿदेश संभल 25 58.45 14 
उ°र ÿदेश संत कबीर नगर 37 44.49 45 
उ°र ÿदेश शाहजहांपरु 150 139.45 24 
उ°र ÿदेश शामली 26 39.06 8 
उ°र ÿदेश ®ावÖती 71 96.48 16 
उ°र ÿदेश िसĦाथª नगर 8 14.51 26 
उ°र ÿदेश सीतापुर 236 319.85 18 
उ°र ÿदेश सोनभþ 21 30.96 61 
उ°र ÿदेश सÐुतानपरु 90 78.87 57 
उ°र ÿदेश उÆनाव 167 252.09 18 
उ°र ÿदेश वाराणसी 118 152.90 43 
उ°राखंड अÐमोड़ा 1 9.24 18 
उ°राखंड बागĵेर 16 51.04 5 
उ°राखंड चमोली 7 32.72 9 
उ°राखंड चंपावत 13 31.80 7 
उ°राखंड देहरादून 23 112.54 17 
उ°राखंड हåरĬार 48 199.49 19 
उ°राखंड नैनीताल 34 114.60 76 
उ°राखंड पौड़ी गढ़वाल 3 18.02 12 
उ°राखंड िपथौरागढ़ 13 22.81 15 
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राºय/संघ राºय ±ेý  िजला 
कवर िकए गए 

लाभाथê 
(सं́ या म¤) 

सिंवतरण  
(लाख Łपये म¤) 

औसत 
टनªअराउंड 

समय (टीएटी) 
(िदनŌ म¤) 

उ°राखंड Łþ ÿयाग 7 24.94 5 
उ°राखंड िटहरी गढ़वाल 21 100.89 15 
उ°राखंड उधम िसंह नगर 20 47.99 7 
उ°राखंड उ°र काशी 17 69.47 15 

पिĲम बंगाल उ°र 24 परगना  30 177.52 28 
पिĲम बंगाल दि±ण 24 परगना  37 192.85 57 
पिĲम बंगाल अलीपरुĬार 1 1.56 5 
पिĲम बंगाल बांकुरा 18 115.29 9 
पिĲम बंगाल बीरभूम 35 224.37 64 
पिĲम बंगाल कूच िबहार 34 209.46 7 
पिĲम बंगाल दािजªिलंग 10 50.92 57 
पिĲम बंगाल िदनाजपरु दि±ण 6 35.02 57 
पिĲम बंगाल िदनाजपरु उ°र 9 61.29 9 
पिĲम बंगाल हòगली 14 97.69 6 
पिĲम बंगाल हावड़ा 11 38.79 57 
पिĲम बंगाल जलपाईगुड़ी 50 327.45 57 
पिĲम बंगाल किलÌपŌग 2 2.89 28 
पिĲम बंगाल कोलकाता 21 120.65 77 
पिĲम बंगाल मालदा 16 114.61 3 
पिĲम बंगाल मेिदनीपुर पूवª  11 71.98 8 
पिĲम बंगाल मेिदनीपुर पिĲम 30 180.30 7 
पिĲम बंगाल मिुशªदाबाद 24 146.56 71 
पिĲम बंगाल नािदया 47 304.63 57 
पिĲम बंगाल पिĲम बधªमान 1 0.53 57 
पिĲम बंगाल पूवª बधªमान 7 42.81 11 
पिĲम बंगाल पŁुिलया 12 83.16 57 

कुल 1,39,467 1,38,960.89 30 
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िववरण- II 

िव° वषª 2024-25 के िलए राºय, िजला और ±ेýवार ऋण िवतरण, लाभाथê कवरजे (एनएसएफडीसी, एनएसकेएफडीसी और 
एनबीसीएफडीसी) 

 
/सघं राºय ±ेý िजला कृिष और सबंĦ सेवा ±ेý लघु Óयवसाय और 

पारपंåरक Óयवसाय 
पåरवहन ±ेý कुल 

कवर 
िकए गए 
लाभाथê 

सिंवतरण 
(लाख Łपये 

म¤) 

कवर 
िकए गए 
लाभाथê 

सिंवतरण 
(लाख Łपये 

म¤) 

लाभकारी 
एस 

ढका हòआ 

सिंवतरण 
(लाख Łपये 

म¤) 

लाभकारी 
एस 

ढका हòआ 

सिंवतरण 
(लाख Łपये 

म¤) 

कवर िकए 
गए लाभाथê 

सिंवतरण 
(Ł. लाखŌ 

म¤) 
अंडमान और िनकोबार उ°र और मÅय 

अंडमान 
1 0.23 

      
1 0.23 

अंडमान और िनकोबार दि±ण अंडमान 
  

1 7.00 1 5.40 
  

2 12.40 
आňं ÿदेश अÐलूरी सीताराम 

राजू 
1 1.35 

      
1 1.35 

आňं ÿदेश अनकापÐली 397 395.02 70 63.00 13 11.44 
  

480 469.46 
आňं ÿदेश अनंतपुर 691 594.11 271 228.07 24 29.76 

  
986 851.94 

आňं ÿदेश अÆनामÍया 412 460.64 155 142.18 15 18.10 
  

582 620.93 
आňं ÿदेश बापटला 746 673.38 221 194.35 7 7.19 

  
974 874.92 

आňं ÿदेश िच°ूर 1,078 1,353.85 186 168.38 46 68.26 
  

1,310 1590.50 
आňं ÿदेश डॉ. बी.आर. 

अÌबेडकर 
कोनासीमा 

572 532.88 177 206.76 18 36.88 - - 767 776.52 
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आňं ÿदेश पूवê गोदावरी 304 286.39 91 92.15 15 25.64 
  

410 404.18 
आňं ÿदेश एलŁु 859 982.66 165 163.94 38 48.72 

  
1,062 1195.32 

आňं ÿदेश गुंटूर 772 699.97 591 529.91 23 20.09 
  

1,386 1249.97 
आňं ÿदेश काकìनाडा 56 55.25 6 15.64 11 16.11 

  
73 87.01 

आňं ÿदेश कृÕणा 1,175 1,906.20 29 33.21 43 51.94 
  

1,247 1991.36 
आňं ÿदेश कुरनूल 73 40.49 101 94.63 19 22.76 

  
193 157.88 

आňं ÿदेश नांदयाल 50 56.51 79 71.62 24 20.69 
  

153 148.82 
आňं ÿदेश एनटीआर 811 1,026.82 46 39.73 68 107.70 

  
925 1174.25 

आňं ÿदेश पलनाडु 158 156.67 6 5.92 1 1.62 
  

165 164.21 
आňं ÿदेश पावªतीपरुम माÆयम 43 27.02 1 1.91 3 4.29 

  
47 33.22 

आňं ÿदेश ÿकाशम 259 202.80 123 109.06 5 3.68 
  

387 315.53 
आňं ÿदेश एसपीएसआर 

नÐेलोर 
23 23.57 80 78.36 3 1.85 

  
106 103.78 

आňं ÿदेश ®ी सÂय साई ं 169 161.62 56 42.37 10 13.34 
  

235 217.34 
आňं ÿदेश ®ीकाकुलम 132 143.30 3 2.58 2 0.83 

  
137 146.71 

आňं ÿदेश ितŁपित 350 401.78 46 38.44 13 29.31 
  

409 469.53 
आňं ÿदेश िवशाखाप°नम 59 54.15 1 1.79 

    
60 55.94 

आňं ÿदेश िवजयनगरम 11 10.89 3 1.86 
    

14 12.76 
आňं ÿदेश पिĲम गोदावरी 77 88.65 5 9.66 16 13.21 

  
98 111.51 

आňं ÿदेश वाई.एस.आर. 109 96.70 83 70.51 17 21.91 
  

209 189.12 
अŁणाचल ÿदेश पापुम पार े

  
2 1.29 

    
2 1.29 

अŁणाचल ÿदेश पिĲम काम¤ग 
  

1 7.00 
    

1 7.00 
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असम बजाली 
  

1 6.00 
    

1 6.00 
असम बŌगाईगांव 4 4.19 2 12.00 

    
6 16.19 

असम कछार 10 26.59 7 39.29 5 11.00 
  

22 76.88 
असम दरांग 

    
1 6.00 

  
1 6.00 

असम धेमाजी 
  

4 27.90 1 6.00 
  

5 33.90 
असम िडāूगढ़ 4 10.25 4 11.09 4 14.48 

  
12 35.83 

असम दीमा हसाओ 
  

2 13.50 
    

2 13.50 
असम गोलपारा 

  
4 26.50 1 4.42 

  
5 30.92 

असम गोलाघाट 
  

4 17.60 5 20.19 1 1.26 10 39.04 
असम हैलाकांडी 11 13.45 5 6.49 

    
16 19.95 

असम होजाई 1 3.50 
      

1 3.50 
असम जोरहाट 4 3.93 6 28.34 2 16.44 

  
12 48.70 

असम कामłप 3 13.79 4 26.91 1 1.85 
  

8 42.55 
असम कामłप मůेो 

  
13 37.43 3 5.28 

  
16 42.71 

असम काबê आंगलŌग 
    

3 5.60 
  

3 5.60 
असम करीमगंज 1 1.40 1 7.51 

    
2 8.91 

असम लखीमपरु 3 4.43 3 15.02 1 1.72 
  

7 21.17 
असम माजुली 

  
1 6.00 

    
1 6.00 

असम मोरीगांव 
  

3 18.90 
    

3 18.90 
असम नागांव 1 7.60 28 185.52 10 59.03 

  
39 252.15 

असम नलबाड़ी 2 6.20 1 6.65 
    

3 12.85 
असम िशवसागर 15 27.43 6 37.75 2 10.20 

  
23 75.38 
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असम सोिनतपरु 
  

9 39.48 3 14.42 1 0.77 13 54.66 
असम ितनसिुकया 5 11.36 14 83.71 2 7.26 

  
21 102.32 

असम पिĲम काबê 
आंगलŌग 

1 2.79 
      

1 2.79 

िबहार अरåरया 
  

8 50.21 11 22.55 
  

19 72.77 
िबहार अरवल 1 1.20 3 23.70 

    
4 24.90 

िबहार औरगंाबाद 
  

5 24.25 6 11.57 
  

11 35.83 
िबहार बांका 

  
2 2.54 17 20.11 

  
19 22.65 

िबहार बेगूसराय 1 7.00 10 51.25 3 11.66 
  

14 69.91 
िबहार भागलपरु 

  
2 14.50 10 24.95 

  
12 39.45 

िबहार भोजपरु 1 7.60 10 20.20 16 23.38 31 31.64 58 82.82 
िबहार ब³सर 

  
2 6.65 

    
2 6.65 

िबहार दरभगंा 4 11.93 9 29.18 10 14.71 
  

23 55.81 
िबहार गया 4 10.97 15 92.50 12 42.28 

  
31 145.75 

िबहार गोपालगंज 
  

1 6.00 2 2.22 
  

3 8.22 
िबहार जमईु 6 16.34 2 7.60 3 3.79 

  
11 27.73 

िबहार जहानाबाद 2 5.46 1 7.76 3 13.73 1 0.93 7 27.88 
िबहार कैमूर (भभआु) 

    
2 2.12 

  
2 2.12 

िबहार किटहार 
  

3 22.06 2 13.54 
  

5 35.60 
िबहार खगिड़या 

    
3 5.01 

  
3 5.01 

िबहार िकशनगंज 
  

1 1.57 5 12.20 
  

6 13.77 
िबहार लखीसराय 

  
4 28.40 1 5.70 

  
5 34.10 
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िबहार मधेपरुा 
    

2 2.14 
  

2 2.14 
िबहार मधुबनी 2 7.10 7 33.28 12 15.57 

  
21 55.94 

िबहार मुंगेर 1 0.22 4 26.70 1 9.00 
  

6 35.92 
िबहार मजुÉफरपरु 3 2.15 4 16.06 17 28.03 

  
24 46.23 

िबहार नालंदा 1 0.22 3 9.89 4 19.69 2 2.71 10 32.50 
िबहार नवादा 

  
1 6.65 3 15.20 

  
4 21.85 

िबहार पिĲम चंपारण 
  

4 22.60 5 4.61 
  

9 27.21 
िबहार पटना 2 1.39 7 37.89 25 46.26 1 2.74 35 88.28 
िबहार पूवê चंपारण 

  
2 7.69 5 12.64 

  
7 20.33 

िबहार पूिणªया 
  

5 30.21 2 2.42 
  

7 32.63 
िबहार रोहतास 1 1.44 6 40.37 1 0.82 2 3.78 10 46.41 
िबहार सहरसा 

  
1 5.70 

    
1 5.70 

िबहार समÖतीपरु 3 5.39 7 25.74 7 19.25 
  

17 50.38 
िबहार सारण 7 2.73 3 3.24 6 14.08 8 9.82 24 29.86 
िबहार शेखपरुा 4 3.70 

  
1 1.38 

  
5 5.08 

िबहार िशवहर 
  

5 6.62 6 8.52 
  

11 15.13 
िबहार सीतामढ़ी 4 1.87 4 8.74 4 8.33 

  
12 18.94 

िबहार सीवान 
  

3 21.83 1 5.70 
  

4 27.53 
िबहार सपुौल 

    
1 6.28 

  
1 6.28 

िबहार वैशाली 
  

6 33.13 9 44.49 
  

15 77.63 
चंडीगढ़ चंडीगढ़ 

  
3 29.75 1 7.03 

  
4 36.78 

छ°ीसगढ़ बालोद 1 1.40 12 23.17 34 35.60 21 51.49 68 111.66 
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छ°ीसगढ़ बलौदा बाजार 3 7.34 3 7.84 2 1.20 
  

8 16.38 
छ°ीसगढ़ बलरामपरु 

      
2 16.44 2 16.44 

छ°ीसगढ़ बÖतर 
  

7 12.22 5 6.42 2 5.81 14 24.46 
छ°ीसगढ़ बेमेतरा 

  
8 9.81 22 22.83 10 15.70 40 48.34 

छ°ीसगढ़ बीजापुर 
  

2 0.83 3 4.00 
  

5 4.83 
छ°ीसगढ़ िबलासपरु 2 0.40 13 56.92 6 10.37 5 17.32 26 85.01 
छ°ीसगढ़ दंतेवाड़ा 

  
3 1.11 2 5.53 

  
5 6.64 

छ°ीसगढ़ धमतरी 5 10.15 17 34.06 23 44.40 26 60.75 71 149.36 
छ°ीसगढ़ दगुª 1 3.67 25 71.29 22 39.76 31 80.24 79 194.96 
छ°ीसगढ़ गåरयाबंद 1 1.36 9 13.03 5 7.83 7 17.93 22 40.14 
छ°ीसगढ़ जांजगीर-चांपा 3 4.43 29 137.06 8 29.00 4 17.51 44 187.99 
छ°ीसगढ़ जशपरु 

  
4 16.04 4 17.81 4 19.37 12 53.22 

छ°ीसगढ़ कबीरधाम 2 1.86 15 29.52 23 44.65 3 4.00 43 80.03 
छ°ीसगढ़ कंकेर 

  
12 29.83 5 10.12 10 58.77 27 98.72 

छ°ीसगढ़ खैरगढ़ छुईखदान 
गंडई 

  
7 8.42 17 28.39 8 12.89 32 49.70 

छ°ीसगढ़ कŌडागांव 1 0.83 3 7.54 2 1.57 3 11.61 9 21.56 
छ°ीसगढ़ कोरबा 1 0.73 10 45.50 7 25.37 6 26.59 24 98.19 
छ°ीसगढ़ कोåरया 1 1.14 1 0.89 4 11.12 2 3.43 8 16.58 
छ°ीसगढ़ महासमुंद 

  
3 1.60 7 16.22 3 15.82 13 33.64 

छ°ीसगढ़ मन¤þगढ़ िचåरिमरी 
भरतपरु 

- - 2 6.75 4 8.71 2 16.87 8 32.33 

छ°ीसगढ़ मोहला मानपुर 2 1.02 11 16.37 12 19.87 10 13.71 35 50.96 
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अंबागढ़ चौकì 
छ°ीसगढ़ मुंगेली 3 2.51 3 19.48 

    
6 21.98 

छ°ीसगढ़ नारायणपरु 
  

3 6.98 2 1.09 
  

5 8.07 
छ°ीसगढ़ रायगढ़ 

  
22 77.46 6 20.07 7 43.96 35 141.49 

छ°ीसगढ़ रायपरु 5 13.37 47 215.18 26 51.87 21 40.37 99 320.78 
छ°ीसगढ़ राजनांदगांव 1 1.29 32 52.02 17 30.13 57 130.24 107 213.67 
छ°ीसगढ़ शिĉ 

  
1 4.73 1 7.42 3 12.03 5 24.18 

छ°ीसगढ़ सारंगढ़ िबलाईगढ़ 
  

3 2.77 1 1.79 2 6.11 6 10.66 
छ°ीसगढ़ सकुमा 

  
1 2.86 1 2.20 2 4.84 4 9.91 

छ°ीसगढ़ सूरजपुर 1 0.20 4 3.79 2 4.60 3 11.58 10 20.17 
छ°ीसगढ़ सरगजुा 2 1.80 7 17.98 5 12.52 14 70.56 28 102.86 

िदÐली क¤ þीय 
  

7 15.51 
    

7 15.51 
िदÐली पूवª 

  
1 0.20 

    
1 0.20 

िदÐली नई िदÐली 
  

10 13.97 
    

10 13.97 
िदÐली उ°र 

  
6 7.05 

    
6 7.05 

िदÐली उ°र पूवª  
  

3 5.90 
    

3 5.90 
िदÐली उ°र पिĲम 

  
14 98.40 

    
14 98.40 

िदÐली दि±ण - - 2 14.38 1 0.56 - - 3 14.94 
िदÐली दि±ण पिĲम 

  
9 2.40 1 9.00 

  
10 11.40 

िदÐली पिĲम 
  

24 80.13 
    

24 80.13 
गोवा उ°री गोवा 

  
3 11.97 1 12.75 8 65.81 12 90.53 

गोवा दि±ण गोवा 
    

1 0.66 3 23.09 4 23.75 
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गजुरात अहमदाबाद 7 22.23 34 59.03 14 18.85 
  

55 100.10 
गजुरात अमरलेी 2 5.30 3 4.42 7 5.20 

  
12 14.91 

गजुरात आनंद 7 17.22 28 43.60 40 51.23 
  

75 112.06 
गजुरात अरवÐली 326 452.56 12 13.98 201 398.67 

  
539 865.20 

गजुरात बनास कांठा 5 7.87 7 14.45 27 34.19 
  

39 56.51 
गजुरात भłच 1 1.76 3 5.34 

  
1 3.66 5 10.76 

गजुरात भावनगर 1 1.61 5 9.42 5 7.13 
  

11 18.16 
गजुरात बोटाद 

  
3 1.22 9 5.14 

  
12 6.36 

गजुरात छोटा उदयपुर 1 0.80 
  

1 0.77 
  

2 1.57 
गजुरात डांग 2 2.78 

  
1 2.15 

  
3 4.93 

गजुरात देवभूिम Ĭारका 75 72.58 6 3.94 5 4.75 
  

86 81.27 
गजुरात दोहद 

  
2 1.95 

    
2 1.95 

गजुरात गांधीनगर 15 20.11 7 39.83 19 48.27 
  

41 108.21 
गजुरात िगर सोमनाथ 

  
1 0.20 

    
1 0.20 

गजुरात जामनगर 59 58.43 5 6.67 3 2.18 
  

67 67.28 
गजुरात जूनागढ़ 1 0.42 3 6.40 

    
4 6.82 

गजुरात क¸छ 3 9.91 2 7.36 10 5.41 
  

15 22.68 
गजुरात खेड़ा 4 14.75 1 4.59 7 21.13 

  
12 40.46 

गजुरात मेहसाणा 8 15.39 19 30.68 38 91.33 
  

65 137.40 
गजुरात मिहसागर 

  
2 2.82 

    
2 2.82 

गजुरात मोरबी 1 1.31 5 2.73 7 2.91 
  

13 6.95 
गजुरात नमªदा 

    
1 0.69 1 3.50 2 4.19 
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गजुरात नवसारी 4 10.88 
  

7 29.18 
  

11 40.06 
गजुरात पंच महल 1 3.04 

      
1 3.04 

गजुरात पाटन 29 44.28 5 4.71 27 39.97 
  

61 88.96 
गजुरात पोरबदंर 6 9.84 

  
3 3.58 

  
9 13.42 

गजुरात राजकोट 1 1.57 2 3.72 3 8.93 
  

6 14.22 
गजुरात साबर कांठा 31 34.04 25 25.34 37 96.54 

  
93 155.91 

गजुरात सूरत 1 0.97 
  

19 133.95 
  

20 134.92 
गजुरात सरु¤þनगर 38 43.58 33 59.07 48 95.93 3 6.41 122 204.99 
गजुरात वडोदरा 1 1.44 2 7.87 2 2.48 

  
5 11.79 

गजुरात वलसाड 7 9.13 
  

2 5.86 
  

9 14.99 
हåरयाणा अंबाला 28 43.18 9 22.30 36 24.08 

  
73 89.56 

हåरयाणा िभवानी 39 29.11 3 1.70 17 16.58 
  

59 47.39 
हåरयाणा चरखी दादरी 5 3.49 

  
7 5.95 

  
12 9.44 

हåरयाणा फरीदाबाद 2 1.96 6 16.90 28 24.23 
  

36 43.09 
हåरयाणा फतेहाबाद 47 34.37 7 19.86 8 8.23 

  
62 62.46 

हåरयाणा गŁुúाम 7 6.24 6 43.58 25 20.09 
  

38 69.91 
हåरयाणा िहसार 43 32.80 6 31.68 27 25.50 

  
76 89.97 

हåरयाणा झºजर 1 0.83 1 1.28 17 20.83 
  

19 22.93 
हåरयाणा जéद 18 13.57 2 1.05 19 18.23 

  
39 32.85 

हåरयाणा कैथल 9 6.81 4 2.10 44 30.93 
  

57 39.83 
हåरयाणा करनाल 48 50.56 31 44.55 23 19.78 

  
102 114.89 

हåरयाणा कुŁ±ेý 23 18.82 8 17.55 24 20.03 
  

55 56.39 
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हåरयाणा मह¤þगढ़ 22 17.08 1 10.00 48 58.23 
  

71 85.31 
हåरयाणा नूह 22 22.90 1 1.28 42 35.28 

  
65 59.45 

हåरयाणा पलवल 10 8.71 1 1.50 13 12.64 
  

24 22.85 
हåरयाणा पंचकुला 3 2.85 2 19.20 20 17.85 

  
25 39.90 

हåरयाणा पानीपत 52 38.52 1 0.73 16 17.36 
  

69 56.60 
हåरयाणा रवेाड़ी 22 17.08 3 12.45 36 29.65 

  
61 59.18 

हåरयाणा रोहतक 5 5.09 3 1.98 22 25.08 
  

30 32.14 
हåरयाणा िसरसा 63 66.92 11 7.57 35 35.24 

  
109 109.73 

हåरयाणा सोनीपत 2 1.19 1 5.50 44 51.25 
  

47 57.94 
हåरयाणा यमनुानगर 17 28.54 9 51.82 44 42.96 

  
70 123.31 

िहमाचल ÿदेश िबलासपरु 
  

37 114.10 
    

37 114.10 
िहमाचल ÿदेश चंबा 3 2.60 71 204.38 

    
74 206.98 

िहमाचल ÿदेश हमीरपरु 5 4.60 66 108.34 2 8.93 
  

73 121.86 
िहमाचल ÿदेश कांगड़ा 25 29.09 392 710.12 59 239.23 2 15.47 478 993.91 
िहमाचल ÿदेश िकÆनौर 

  
1 1.90 

    
1 1.90 

िहमाचल ÿदेश कुÐलू 1 1.00 75 131.66 
    

76 132.66 
िहमाचल ÿदेश लाहौल और Öपीित 

  
1 2.85 

    
1 2.85 

िहमाचल ÿदेश मंडी 13 15.44 177 566.17 2 7.65 
  

192 589.26 
िहमाचल ÿदेश िशमला 

  
23 63.70 1 1.00 

  
24 64.70 

िहमाचल ÿदेश िसरमौर 3 3.00 19 31.39 8 29.63 
  

30 64.02 
िहमाचल ÿदेश सोलन 5 5.00 23 107.10 1 2.00 

  
29 114.10 

िहमाचल ÿदेश ऊना 6 6.42 28 78.84 
  

1 8.50 35 93.76 
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जÌमू-कÔमीर अनंतनाग 1 3.00 807 107.00 33 100.40 
  

841 210.40 
जÌमू-कÔमीर बांदीपोरा 

  
2 6.80 3 9.00 

  
5 15.80 

जÌमू-कÔमीर बारामूला 
  

2 5.10 5 15.00 
  

7 20.10 
जÌमू-कÔमीर बडगाम 

  
7 17.85 11 33.00 

  
18 50.85 

जÌमू-कÔमीर डोडा 
  

4 12.40 
    

4 12.40 
जÌमू-कÔमीर गांदरबल 

    
1 3.00 

  
1 3.00 

जÌमू-कÔमीर जÌमू 
  

15 85.19 2 6.88 
  

17 92.07 
जÌमू-कÔमीर कठुआ 1 2.55 5 29.05 

    
6 31.60 

जÌमू-कÔमीर कुलगाम 
  

6 15.30 15 45.45 
  

21 60.75 
जÌमू-कÔमीर कुपवाड़ा 

  
7 23.35 7 20.55 

  
14 43.90 

जÌमू-कÔमीर पलुवामा 2 5.10 17 45.35 29 86.10 
  

48 136.55 
जÌमू-कÔमीर राजौरी 

  
6 6.80 

    
6 6.80 

जÌमू-कÔमीर åरयासी 1 2.55 3 11.75 
    

4 14.30 
जÌमू-कÔमीर सांबा 

  
8 31.44 

    
8 31.44 

जÌमू-कÔमीर शोिपयां 1 2.55 6 15.30 9 26.55 
  

16 44.40 
जÌमू-कÔमीर ®ीनगर 

  
4 10.20 29 87.65 1 2.55 34 100.40 

जÌमू-कÔमीर उधमपरु 1 2.55 8 34.23 3 7.65 
  

12 44.43 
झारखंड बोकारो 1 1.44 4 19.03 7 12.21 1 1.53 13 34.21 
झारखंड देवघर 1 7.00 4 4.13 4 3.62 

  
9 14.75 

झारखंड धनबाद 
  

14 45.53 12 15.59 
  

26 61.11 
झारखंड दमुका 

    
1 0.39 

  
1 0.39 

झारखंड पूवê िसंहबम 
  

3 3.45 4 7.70 
  

7 11.15 
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झारखंड िगåरडीह 1 1.08 7 17.60 3 2.88 1 3.67 12 25.23 
झारखंड गोड्डा 

  
2 15.00 2 4.71 1 1.24 5 20.94 

झारखंड गमुला 
  

1 7.00 2 2.03 
  

3 9.03 
झारखंड हजारीबाग 1 1.68 4 17.62 11 26.87 

  
16 46.16 

झारखंड जामताड़ा 
  

3 3.66 8 9.44 
  

11 13.10 
झारखंड खूंटी 

  
2 4.27 

    
2 4.27 

झारखंड कोडमाª  1 0.39 3 13.16 4 4.94 
  

8 18.49 
झारखंड लातेहार 

  
1 1.93 1 1.24 

  
2 3.17 

झारखंड लोहरदगा 1 1.29 
      

1 1.29 
झारखंड पाकुड़ 

    
4 3.99 

  
4 3.99 

झारखंड पलामू 
  

1 0.20 
    

1 0.20 
झारखंड रामगढ़ 1 0.67 5 27.90 4 16.63 1 0.61 11 45.81 
झारखंड रांची 2 1.08 14 90.45 12 19.21 1 3.70 29 114.44 
झारखंड साहेबगंज 

  
1 0.96 

    
1 0.96 

झारखंड सरायकेला 
खरसावां 

3 10.26 3 4.34 4 5.01 1 3.60 11 23.21 

झारखंड िसमडेगा 
  

3 8.12 
    

3 8.12 
झारखंड पिĲम िसंहभूम 2 2.21 3 11.11 7 6.65 

  
12 19.97 

कनाªटक बागलकोट 38 48.19 112 228.29 279 329.90 3 4.20 432 610.57 
कनाªटक बÐेलारी 22 15.36 151 108.44 13 12.38 

  
186 136.18 

कनाªटक बेलगावी 89 121.57 256 493.99 369 481.19 4 5.84 718 1102.60 
कनाªटक ब¤गलŁु úामीण 32 35.84 3 2.35 2 1.76 

  
37 39.96 
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कनाªटक ब¤गलŁु शहरी 
  

1 0.20 
    

1 0.20 
कनाªटक बीदर 8 13.46 

      
8 13.46 

कनाªटक चामराजनगर 9 5.97 3 2.54 50 20.56 
  

62 29.07 
कनाªटक िच³काबÐलापरुा 29 25.25 2 2.16 1 1.50 

  
32 28.91 

कनाªटक िच³कमगलŁु 10 18.78 3 2.05 12 10.17 
  

25 31.01 
कनाªटक िचýदगुª 65 60.60 230 178.10 24 24.88 1 3.52 320 267.09 
कनाªटक दि±ण कÆनड़ 4 5.15 27 33.67 144 157.67 1 0.93 176 197.43 
कनाªटक दावनगेर े 14 21.79 73 63.42 2 0.90 

  
89 86.10 

कनाªटक धारवाड़ 3 4.51 29 50.99 37 49.11 1 1.79 70 106.41 
कनाªटक गदग 23 30.54 206 432.10 306 381.64 4 5.50 539 849.79 
कनाªटक हासन 62 64.65 4 2.68 50 33.23 2 4.03 118 104.59 
कनाªटक हवेरी 41 54.72 122 233.95 289 387.72 3 4.65 455 681.04 
कनाªटक कलबगुê 3 6.79 3 1.87 

    
6 8.66 

कनाªटक कोडग ु 13 13.79 
      

13 13.79 
कनाªटक कोलार 137 113.34 150 124.44 12 18.27 1 3.87 300 259.92 
कनाªटक कोÈपल 14 13.10 84 52.94 

    
98 66.04 

कनाªटक मांड्या 52 52.45 2 2.42 103 96.05 
  

157 150.93 
कनाªटक मैसूर 26 23.78 2 6.56 8 7.69 

  
36 38.02 

कनाªटक रायचूर 17 17.33 89 68.17 8 6.55 
  

114 92.05 
कनाªटक रामनगर 41 46.34 

  
39 33.71 

  
80 80.05 

कनाªटक िशवमोµगा 48 52.94 31 33.78 24 34.58 
  

103 121.31 
कनाªटक तुमकुŁ 13 16.92 5 3.86 6 18.43 

  
24 39.21 
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कनाªटक उडुपी 29 33.04 37 50.00 170 217.35 5 7.53 241 307.92 
कनाªटक उ°र कÆनड़ 130 130.77 45 61.00 235 252.82 1 0.60 411 445.19 
कनाªटक िवजयनगर 78 58.17 356 269.99 7 4.69 

  
441 332.85 

कनाªटक िवजयपरुा 27 51.46 187 400.05 253 343.35 6 5.99 473 800.85 
कनाªटक यादगीर 8 10.04 1 0.92 

    
9 10.97 

केरल अलÈपुझा 3,236 1,850.88 275 413.06 1,764 1,054.45 
  

5,275 3318.39 
केरल एनाªकुलम 3,134 2,061.29 964 848.65 2,641 1,669.09 

  
6,739 4579.03 

केरल इडु³कì 2,385 1,954.14 389 364.00 431 395.07 
  

3,205 2713.21 
केरल कÆनूर 2,059 1,038.25 728 627.83 735 507.54 

  
3,522 2173.62 

केरल कासरगोड 3,732 2,426.53 926 731.25 1,296 846.75 
  

5,954 4004.53 
केरल कोÐलम 2,718 1,671.61 1,431 1,233.79 1,664 1,282.60 

  
5,813 4188.00 

केरल कोĘायम 839 524.82 308 410.36 652 399.42 
  

1,799 1334.60 
केरल कोिझकोड 3,499 2,131.41 1,284 1,043.15 4,063 2,367.28 

  
8,846 5541.83 

केरल मलÈपरुम 756 526.17 987 706.68 830 654.64 
  

2,573 1887.49 
केरल पल³कड़ 1,001 587.31 378 439.67 519 427.54 

  
1,898 1454.52 

केरल पथनमिथĘा 4,285 3,131.72 605 671.41 2,048 1,286.21 
  

6,938 5089.34 
केरल ितŁवनंतपुरम 3,075 2,270.09 1,378 1,610.58 1,778 1,516.96 

  
6,231 5397.63 

केरल िýशूर 3,235 1,914.77 1,386 974.71 3,239 1,702.33 
  

7,860 4591.81 
केरल वायनाड 1,282 1,161.85 186 227.65 218 216.91 

  
1,686 1606.41 

मÅय ÿदेश अगर मालवा 10 13.03 18 127.32 2 13.78 
  

30 154.12 
मÅय ÿदेश अनूपपुर 

    
2 0.83 

  
2 0.83 

मÅय ÿदेश अशोकनगर 
  

17 42.90 10 16.75 
  

27 59.66 
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मÅय ÿदेश बालाघाट 
    

1 4.50 
  

1 4.50 
मÅय ÿदेश बैतूल 1 5.00 4 30.30 

    
5 35.30 

मÅय ÿदेश िभंड 1 9.00 6 43.54 4 13.81 
  

11 66.35 
मÅय ÿदेश भोपाल 6 24.00 17 37.34 4 27.80 

  
27 89.14 

मÅय ÿदेश बरुहानपरु 
  

1 6.43 
    

1 6.43 
मÅय ÿदेश छतरपरु 

  
4 8.28 6 13.06 

  
10 21.34 

मÅय ÿदेश िछंदवाड़ा 3 8.68 8 47.20 7 2.91 
  

18 58.79 
मÅय ÿदेश दमोह 1 0.61 2 2.43 2 2.03 

  
5 5.07 

मÅय ÿदेश दितया 3 13.05 15 50.02 4 16.85 
  

22 79.92 
मÅय ÿदेश देवास 2 7.59 3 15.98 3 15.18 

  
8 38.76 

मÅय ÿदेश धार 2 5.35 4 18.40 
    

6 23.75 
मÅय ÿदेश िडंडोरी 2 0.61 3 21.13 3 0.50 

  
8 22.24 

मÅय ÿदेश पूवê िनमाड़ 1 4.05 
  

1 9.00 
  

2 13.05 
मÅय ÿदेश गनुा 7 15.72 9 6.23 1 1.64 

  
17 23.59 

मÅय ÿदेश µवािलयर 3 0.95 21 58.82 4 1.62 
  

28 61.39 
मÅय ÿदेश हरदा 3 4.89 

      
3 4.89 

मÅय ÿदेश होशंगाबाद 1 0.90 13 30.48 1 8.50 
  

15 39.88 
मÅय ÿदेश इंदौर 2 3.81 10 12.30 1 6.00 

  
13 22.11 

मÅय ÿदेश जबलपुर 6 29.01 20 115.95 4 1.22 
  

30 146.18 
मÅय ÿदेश झाबुआ 

  
4 5.87 

    
4 5.87 

मÅय ÿदेश कटनी 
  

4 6.80 13 5.09 
  

17 11.89 
मÅय ÿदेश खरगोन 2 8.10 

  
1 1.61 

  
3 9.71 
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मÅय ÿदेश मंडला 
  

5 37.60 
    

5 37.60 
मÅय ÿदेश मंदसौर 2 5.10 1 2.03 

  
2 2.85 5 9.98 

मÅय ÿदेश मरुनैा 3 21.00 30 218.00 5 12.42 
  

38 251.42 
मÅय ÿदेश नरिसंहपरु 3 7.54 11 58.10 7 14.32 

  
21 79.96 

मÅय ÿदेश नीमच 
  

4 2.16 
  

2 3.99 6 6.14 
मÅय ÿदेश पÆना 1 0.18 

  
1 0.10 

  
2 0.28 

मÅय ÿदेश रायसेन 5 6.13 1 0.82 7 11.96 2 4.25 15 23.16 
मÅय ÿदेश राजगढ़ 1 4.05 1 5.70 1 0.41 

  
3 10.16 

मÅय ÿदेश रतलाम 2 5.47 6 10.40 
  

10 12.14 18 28.01 
मÅय ÿदेश रीवा 

  
2 13.40 

    
2 13.40 

मÅय ÿदेश सागर 14 35.01 10 48.81 11 20.05 2 4.67 37 108.55 
मÅय ÿदेश सतना 6 3.61 1 5.70 

    
7 9.31 

मÅय ÿदेश सीहोर 10 32.82 6 5.13 2 1.47 
  

18 39.42 
मÅय ÿदेश िसवनी 2 5.50 4 41.38 

    
6 46.88 

मÅय ÿदेश शहडोल 
  

1 0.31 1 0.44 
  

2 0.75 
मÅय ÿदेश शाजापरु 4 20.75 3 13.83 

    
7 34.58 

मÅय ÿदेश Ôयोपुर 1 3.51 
  

1 1.76 
  

2 5.27 
मÅय ÿदेश िशवपरुी 2 5.20 7 12.47 4 8.46 

  
13 26.13 

मÅय ÿदेश सीधी 1 0.20 1 9.00 1 7.60 
  

3 16.80 
मÅय ÿदेश िसंगरौली 

  
3 5.70 2 0.17 

  
5 5.87 

मÅय ÿदेश टीकमगढ़ 
  

2 15.66 1 0.75 
  

3 16.42 
मÅय ÿदेश उºजैन 3 9.12 10 34.70 

  
1 2.15 14 45.97 
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मÅय ÿदेश िविदशा 3 1.77 10 41.32 25 59.48 
  

38 102.57 
महाराÕů अहमदनगर 34 114.20 107 481.37 

    
141 595.57 

महाराÕů अकोला 6 9.08 24 28.90 3 3.51 
  

33 41.50 
महाराÕů अमरावती 9 8.76 32 43.55 15 19.67 1 2.56 57 74.53 
महाराÕů छýपित 

संभाजीनगर 

  
12 13.34 24 42.16 

  
36 55.49 

महाराÕů बीड 1 1.85 22 25.66 19 20.84 
  

42 48.36 
महाराÕů भंडारा 6 6.54 

  
3 3.96 

  
9 10.50 

महाराÕů बलुढाणा 7 10.32 15 18.75 
    

22 29.07 
महाराÕů चþंपुर 

  
6 7.46 7 13.74 

  
13 21.19 

महाराÕů धुले 15 29.11 13 43.08 15 30.03 1 4.09 44 106.30 
महाराÕů गढ़िचरौली 1 1.49 

      
1 1.49 

महाराÕů गŌिदया 2 2.41 1 0.73 11 10.29 1 2.75 15 16.17 
महाराÕů िहंगोली 2 2.17 21 27.02 29 58.09 

  
52 87.28 

महाराÕů जलगांव 22 42.22 8 26.48 45 71.96 1 2.54 76 143.20 
महाराÕů जालना 40 52.59 12 15.89 17 29.81 

  
69 98.28 

महाराÕů कोÐहापुर 18 62.29 38 119.79 4 11.92 
  

60 193.99 
महाराÕů लातूर 2 11.69 105 134.81 32 48.66 

  
139 195.17 

महाराÕů मुंबई 
  

19 45.42 5 25.65 2 4.17 26 75.23 
महाराÕů मुंबई उपनगरीय 1 3.75 34 125.76 2 5.79 10 19.76 47 155.06 
महाराÕů नागपरु 11 12.57 6 14.21 

    
17 26.79 

महाराÕů नांदेड़ 4 5.54 77 102.15 58 58.11 
  

139 165.81 
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महाराÕů नंदरुबार 6 10.94 1 3.75 10 12.73 
  

17 27.43 
महाराÕů नािसक 4 8.73 97 329.98 4 24.08 

  
105 362.79 

महाराÕů उÖमानाबाद 5 11.30 16 19.81 36 55.69 
  

57 86.80 
महाराÕů पालघर 

  
3 5.42 26 52.07 

  
29 57.49 

महाराÕů परभणी 3 6.09 20 24.87 41 83.41 
  

64 114.37 
महाराÕů पणेु 11 42.39 91 333.26 6 7.93 

  
108 383.59 

महाराÕů रायगढ़ 1 1.24 6 10.02 1 1.60 
  

8 12.86 
महाराÕů रÂनािगरी 

  
1 2.94 6 12.94 

  
7 15.88 

महाराÕů सांगली 27 89.43 20 68.20 6 18.44 
  

53 176.07 
महाराÕů सतारा 2 1.75 1 2.07 2 2.60 

  
5 6.43 

महाराÕů िसंधुदगुª 4 5.13 3 2.07 7 7.14 
  

14 14.34 
महाराÕů सोलापरु 29 103.47 108 399.42 2 5.58 

  
139 508.47 

महाराÕů ठाणे 
  

12 17.00 7 11.90 
  

19 28.90 
महाराÕů वधाª  2 2.14 4 3.54 3 4.17 1 1.90 10 11.75 
महाराÕů वािशम 

  
13 16.35 1 0.51 

  
14 16.86 

महाराÕů यवतमाल 2 2.25 4 2.76 15 21.83 
  

21 26.84 
मिणपरु िबÕणुपरु 12 88.65 

      
12 88.65 

मिणपरु चुराचांदपुर 
  

5 29.25 
    

5 29.25 
मिणपरु इÌफाल पूवª  

  
2 18.00 2 1.67 

  
4 19.67 

मिणपरु इÌफाल पिĲम 1 7.50 4 26.78 3 11.48 
  

8 45.76 
मिणपरु कांगपोकपी 2 3.51 1 0.77 

    
3 4.28 

मिणपरु थौबल 
  

7 37.83 2 12.74 
  

9 50.57 
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मेघालय पूवê जयंितया 
िहÐस 

  
1 0.47 

    
1 0.47 

मेघालय पूवê खासी िहÐस 
  

2 9.20 
    

2 9.20 
मेघालय री भोई 

  
1 6.00 

    
1 6.00 

मेघालय दि±ण पिĲम 
गारो िहÐस 

    
1 0.35 

  
1 0.35 

मेघालय पिĲम गारो िहÐस 
    

4 3.47 
  

4 3.47 
िमजोरम आइजोल 6 8.60 49 136.79 

    
55 145.39 

िमजोरम चÌफाई 1 0.90 
      

1 0.90 
नागाल§ड सोमवार 

    
1 1.66 

  
1 1.66 

नागाल§ड दीमापरु 
  

5 74.57 
    

5 74.57 
नागाल§ड कोिहमा 5 22.00 59 244.45 

    
64 266.45 

ओिडशा अनगुलु 
  

15 93.95 3 13.19 
  

18 107.14 
ओिडशा बलांगीर 3 3.01 7 19.09 22 37.08 

  
32 59.17 

ओिडशा बालĵेर 2 2.60 6 27.58 5 11.78 
  

13 41.96 
ओिडशा बरगढ़ 

  
4 17.74 3 11.22 

  
7 28.97 

ओिडशा भþक 
  

7 41.94 9 21.00 
  

16 62.94 
ओिडशा बौध 1 1.20 3 14.93 

    
4 16.13 

ओिडशा कटक 6 4.36 12 45.45 6 6.70 
  

24 56.52 
ओिडशा देवगढ़ 1 1.06 1 7.00 

    
2 8.06 

ओिडशा ढ¤कनाल 2 0.97 9 29.60 16 23.77 
  

27 54.34 
ओिडशा गजपित 1 1.45 2 15.91 1 1.66 

  
4 19.02 

ओिडशा गंजम 67 56.17 9 40.97 5 10.78 
  

81 107.92 
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ओिडशा जगतिसंहपरु 10 13.23 2 9.35 1 0.65 
  

13 23.23 
ओिडशा जाजापुर 2 7.13 3 10.26 5 10.16 

  
10 27.55 

ओिडशा झारसुगडुा 1 1.59 6 46.45 
    

7 48.04 
ओिडशा कालाहांडी 1 2.25 1 7.13 3 6.23 

  
5 15.61 

ओिडशा कंधमाल 1 0.55 6 12.68 2 3.14 
  

9 16.37 
ओिडशा क¤ þपाड़ा 3 8.05 5 15.24 12 28.65 

  
20 51.94 

ओिडशा क¤ दझुार 2 6.91 10 36.31 12 26.12 
  

24 69.35 
ओिडशा खोरधा 2 1.72 7 22.05 17 34.35 

  
26 58.11 

ओिडशा कोरापटु 1 0.89 4 18.07 1 1.11 
  

6 20.07 
ओिडशा मलकानिगरी 

  
3 14.46 

    
3 14.46 

ओिडशा मयूरभंज 2 2.35 12 48.67 8 14.13 
  

22 65.15 
ओिडशा नबरगंपुर - - 5 33.30 3 6.30 - - 8 39.60 
ओिडशा नयागढ़ 2 1.66 1 7.03 5 9.06 

  
8 17.75 

ओिडशा परुी 4 16.73 3 20.00 10 21.99 1 1.11 18 59.83 
ओिडशा रायगढ़ 

  
1 0.84 2 5.52 

  
3 6.35 

ओिडशा संबलपरु 5 15.54 10 32.39 5 21.99 
  

20 69.93 
ओिडशा सोनपरु 3 2.38 5 40.58 4 5.74 

  
12 48.69 

ओिडशा सुंदरगढ़ 3 2.56 9 40.46 1 6.00 
  

13 49.02 
पडुुचेरी कराईकल 152 120.27 89 79.80 311 236.44 

  
552 436.50 

पडुुचेरी माहे 3 3.13 
  

1 2.40 
  

4 5.53 
पडुुचेरी पांिडचेरी 982 1,032.96 603 660.68 857 991.74 

  
2,442 2685.39 

पडुुचेरी यानम 18 17.25 8 4.86 
    

26 22.11 
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पंजाब अमतृसर 28 39.77 223 392.67 19 51.09 
  

270 483.53 
पंजाब बरनाला 6 8.34 56 59.24 8 13.75 

  
70 81.33 

पंजाब बिठंडा 23 38.96 107 166.06 24 32.10 
  

154 237.12 
पंजाब फरीदकोट 30 32.01 88 122.51 9 13.60 

  
127 168.12 

पंजाब फतेहगढ़ सािहब 26 47.14 115 180.07 8 12.55 
  

149 239.76 
पंजाब फािजÐका 12 22.06 152 167.30 82 116.83 1 0.90 247 307.10 
पंजाब िफरोजपरु 13 43.40 111 146.77 14 26.03 - - 138 216.20 
पंजाब गरुदासपरु 17 25.09 222 448.58 71 143.57 

  
310 617.24 

पंजाब होिशयारपरु 43 96.67 799 1,605.66 63 172.23 1 1.44 906 1876.00 
पंजाब जालंधर 26 54.87 448 1,028.52 39 73.12 

  
513 1156.51 

पंजाब कपूरथला 16 23.76 378 581.19 34 52.06 
  

428 657.01 
पंजाब लिुधयाना 39 88.74 233 444.64 7 25.01 

  
279 558.39 

पंजाब मालेरकोटला 7 9.40 16 21.95 3 4.00 
  

26 35.35 
पंजाब मनसा 10 8.80 27 32.48 14 19.96 

  
51 61.24 

पंजाब मोगा 45 77.64 562 659.15 75 108.77 2 2.90 684 848.46 
पंजाब पठानकोट 4 7.15 247 437.32 49 109.01 

  
300 553.48 

पंजाब पिटयाला 49 107.93 312 516.58 114 226.51 
  

475 851.02 
पंजाब łपनगर 36 81.66 531 742.50 65 101.69 

  
632 925.85 

पंजाब एस.ए.एस. नगर 19 58.01 555 1,054.59 48 130.84 
  

622 1243.44 
पंजाब संगłर 27 40.24 113 160.75 41 71.04 

  
181 272.03 

पंजाब ®ी मĉुसर सािहब 15 30.50 131 171.36 25 40.71 
  

171 242.57 
पंजाब तरन तारन 17 52.11 63 64.93 3 5.60 

  
83 122.64 
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राजÖथान अजमेर 1 2.61 11 23.53 23 24.15 
  

35 50.29 
राजÖथान अलवर 2 13.50 5 19.72 

    
7 33.22 

राजÖथान बांसवाड़ा 
  

1 2.45 1 0.58 
  

2 3.03 
राजÖथान बरन 

  
1 0.46 33 45.64 

  
34 46.11 

राजÖथान बाड़मरे 11 7.68 6 5.17 4 1.57 
  

21 14.41 
राजÖथान Êयावर 

  
1 1.70 

    
1 1.70 

राजÖथान भरतपरु 5 10.53 6 20.15 
    

11 30.68 
राजÖथान भीलवाड़ा 2 11.00 15 35.23 15 23.30 

  
32 69.53 

राजÖथान बीकानेर 
  

54 41.32 1 5.17 
  

55 46.49 
राजÖथान बंूदी 1 1.04 16 52.00 37 42.96 

  
54 96.01 

राजÖथान िच°ौड़गढ़ 1 0.55 15 35.13 
    

16 35.67 
राजÖथान चłु 

  
25 47.06 11 26.58 

  
36 73.64 

राजÖथान दौसा 7 7.69 5 3.64 1 0.50 
  

13 11.83 
राजÖथान धौलपरु 1 5.64 7 44.86 1 5.13 

  
9 55.63 

राजÖथान डूंगरपरु 
  

7 15.28 4 3.79 
  

11 19.08 
राजÖथान गंगानगर 16 46.90 111 121.16 24 31.06 

  
151 199.13 

राजÖथान गंगापरु िसटी 
  

9 11.41 
    

9 11.41 
राजÖथान हनुमानगढ़ 8 44.39 110 80.15 4 2.98 

  
122 127.51 

राजÖथान जयपरु 
  

23 127.81 4 18.60 
  

27 146.41 
राजÖथान जयपरु úामीण 

  
1 7.00 

    
1 7.00 

राजÖथान जैसलमेर 1 4.51 25 16.59 
    

26 21.10 
राजÖथान जालोर 

  
29 42.73 1 8.00 

  
30 50.73 



10.02.2026  115 
 

 
 

राजÖथान झालावाड़ 3 3.29 2 2.67 4 3.41 
  

9 9.37 
राजÖथान झुंझुनू 

  
21 45.28 38 51.86 1 2.83 60 99.96 

राजÖथान जोधपरु 1 8.67 12 53.87 
    

13 62.55 
राजÖथान करौली 3 3.26 5 9.78 

    
8 13.04 

राजÖथान केकरी 
  

7 10.80 
    

7 10.80 
राजÖथान कोटा 

  
4 8.07 3 1.42 

  
7 9.50 

राजÖथान नागौर 
  

23 29.75 3 3.75 
  

26 33.50 
राजÖथान नीम का थाना 

  
11 13.67 

    
11 13.67 

राजÖथान पाली 8 7.22 36 16.69 1 0.60 
  

45 24.51 
राजÖथान राजसमंद 6 8.06 10 15.43 2 3.03 

  
18 26.52 

राजÖथान सवाई माधोपरु 6 14.37 28 68.96 37 58.17 
  

71 141.50 
राजÖथान शाहपरुा 

  
7 10.09 

    
7 10.09 

राजÖथान सीकर 3 9.72 16 92.30 1 5.52 
  

20 107.54 
राजÖथान िसरोही 

  
19 20.92 

    
19 20.92 

राजÖथान टŌक 3 1.42 11 28.73 24 35.38 1 4.36 39 69.90 
राजÖथान उदयपुर 

  
5 23.02 1 6.00 

  
6 29.02 

िसि³कम पूवê िजला 7 10.41 12 74.98 
    

19 85.39 
िसि³कम पा³यŌग 1 1.60 

      
1 1.60 

िसि³कम दि±ण िजला 1 0.66 2 12.24 3 6.44 
  

6 19.33 
तिमलनाडु अåरयालुर 689 255.02 107 87.42 178 75.42 

  
974 417.86 

तिमलनाडु च¤गलपĘó  92 66.40 42 26.49 253 106.20 
  

387 199.08 
तिमलनाडु चÆेनई 4 2.48 88 180.55 160 220.83 

  
252 403.86 
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तिमलनाडु कोयंबटूर 210 160.92 141 92.61 439 276.56 1 0.43 791 530.52 
तिमलनाडु कुड्डालोर 651 345.17 301 214.18 368 183.95 1 0.45 1,321 743.75 
तिमलनाडु धमªपरुी 180 165.44 27 23.89 115 88.43 1 1.00 323 278.76 
तिमलनाडु िडंडीगलु 309 235.09 136 113.67 417 260.42 

  
862 609.17 

तिमलनाडु इरोड 137 111.21 121 82.25 299 149.38 1 2.00 558 344.83 
तिमलनाडु कÐलाकुåरची 226 194.16 137 131.84 122 95.89 

  
485 421.89 

तिमलनाडु कांचीपरुम 73 53.53 193 218.12 526 247.79 
  

792 519.44 
तिमलनाडु कÆयाकुमारी 146 191.02 160 150.75 178 208.37 1 2.30 485 552.44 
तिमलनाडु कłर 172 131.87 241 240.95 202 138.96 

  
615 511.77 

तिमलनाडु कृÕणािगरी 803 708.87 159 147.51 402 337.12 2 0.73 1,366 1194.23 
तिमलनाडु मदरुै 207 181.42 81 60.78 156 109.38 

  
444 351.59 

तिमलनाडु मियलादथुुराई 296 133.22 120 79.67 236 144.42 
  

652 357.31 
तिमलनाडु नागपåĘनम 170 123.29 78 59.83 192 119.97 

  
440 303.09 

तिमलनाडु नम³कल 867 803.32 432 340.35 486 288.56 3 2.12 1,788 1434.35 
तिमलनाडु पेरÌबलूर 450 289.04 165 183.70 600 323.03 

  
1,215 795.76 

तिमलनाडु पदु³ुकोĘई 273 173.80 70 52.95 115 91.79 1 0.81 459 319.34 
तिमलनाडु रामनाथपरुम 313 287.13 825 769.65 167 104.19 1 1.05 1,306 1162.01 
तिमलनाडु रानीपेट 63 48.44 25 19.18 221 142.56 

  
309 210.18 

तिमलनाडु सलेम 520 491.36 251 182.26 513 279.92 1 1.00 1,285 954.54 
तिमलनाडु िशवगंगा 96 101.24 206 215.46 58 43.79 1 0.75 361 361.24 
तिमलनाडु तेनकासी 45 52.03 130 128.37 209 146.64 

  
384 327.04 

तिमलनाडु तंजावरु 100 68.36 112 100.69 286 261.27 
  

498 430.33 
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तिमलनाडु नीलिगरी 55 48.36 14 18.92 49 33.46 2 4.49 120 105.23 
तिमलनाडु थेनी 78 106.80 113 126.06 66 35.28 1 0.50 258 268.64 
तिमलनाडु ितŁवÐलूर 15 17.15 60 93.77 121 98.97 

  
196 209.88 

तिमलनाडु ितŁवłर 307 170.12 123 63.93 175 121.09 1 0.43 606 355.58 
तिमलनाडु ितŁिचरापÐली 358 213.05 177 107.71 725 433.44 

  
1,260 754.20 

तिमलनाडु ितŁनेलवेली 113 109.47 181 193.34 93 89.07 1 0.81 388 392.69 
तिमलनाडु ितŁपथुर 70 51.78 19 27.87 114 83.39 - - 203 163.03 
तिमलनाडु ितŁपरु 160 119.49 246 183.09 581 392.19 1 2.10 988 696.87 
तिमलनाडु ितŁवÆनामलाई 191 159.63 24 25.58 361 319.34 

  
576 504.54 

तिमलनाडु तूतीकोåरन 162 134.85 293 244.99 133 93.08 2 0.98 590 473.89 
तिमलनाडु वेÐलोर 61 54.02 31 28.23 112 102.10 1 2.66 205 187.02 
तिमलनाडु िवÐलपुरुम 420 328.20 126 157.12 119 102.89 1 0.30 666 588.51 
तिमलनाडु िवŁधुनगर 129 115.88 323 310.80 110 112.47 1 0.85 563 540.00 
तेलंगाना आिदलाबाद 10 17.15 5 35.33 1 8.00 

  
16 60.48 

तेलंगाना भþाþी कोठागडेुम 7 6.31 
  

2 4.12 
  

9 10.43 
तेलंगाना हैदराबाद 14 11.03 6 4.73 10 9.36 

  
30 25.12 

तेलंगाना जगितयल 19 20.37 1 0.50 1 1.80 
  

21 22.67 
तेलंगाना जंगोअन 7 18.92 

      
7 18.92 

तेलंगाना जयशंकर 
भूपालपÐली 

1 3.50 
      

1 3.50 

तेलंगाना जोगलुÌबा गडवाल 4 1.83 3 1.36 1 1.33 
  

8 4.52 
तेलंगाना कामारड्ेडी 10 17.40 

      
10 17.40 
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तेलंगाना करीमनगर 11 19.45 5 37.23 10 15.15 
  

26 71.83 
तेलंगाना खÌमम 17 18.00 1 0.92 6 7.76 

  
24 26.69 

तेलंगाना कुमरुाम भीम 
आिसफाबाद 

2 1.27 
      

2 1.27 

तेलंगाना महबूबाबाद 3 1.77 
  

2 3.94 
  

5 5.72 
तेलंगाना महबूबनगर 13 19.05 2 1.55 3 4.16 

  
18 24.76 

तेलंगाना मंचेåरयल 
    

3 5.77 
  

3 5.77 
तेलंगाना मेडक 15 24.78 5 24.53 4 4.89 

  
24 54.19 

तेलंगाना मेडचल 
मलकाजिगरी 

1 0.87 
  

1 2.87 
  

2 3.74 

तेलंगाना नागरकुरनूल 15 11.35 2 0.26 4 8.79 
  

21 20.40 
तेलंगाना नलगŌडा 99 98.15 5 3.10 13 25.33 

  
117 126.58 

तेलंगाना नारायणपेट 2 1.92 
      

2 1.92 
तेलंगाना िनमªल 20 16.92 1 0.58 1 2.67 

  
22 20.17 

तेलंगाना पĥेापÐली 10 7.77 4 10.23 
    

14 18.00 
तेलंगाना राजÆना िसरिसÐला 4 7.85 1 2.82 2 4.26 

  
7 14.93 

तेलंगाना रगंा रड्ेडी 16 21.18 5 37.19 4 7.87 
  

25 66.25 
तेलंगाना संगारेड्डी 18 21.04 2 11.45 1 1.70 

  
21 34.19 

तेलंगाना िसĥीपेट 32 49.77 2 1.00 
    

34 50.77 
तेलंगाना सूयाªपेट 3 1.26 1 0.81 1 0.42 

  
5 2.48 

तेलंगाना िवकाराबाद 45 24.18 6 2.64 5 16.12 
  

56 42.93 
तेलंगाना वानापथê 3 2.68 1 0.87 

    
4 3.55 

तेलंगाना वारगंल 8 15.70 1 7.36 1 1.35 
  

10 24.41 
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तेलंगाना वारगंल úामीण 3 2.77 
  

3 7.68 
  

6 10.45 
तेलंगाना यादाþी भुवनिगरी 10 20.20 1 0.31 

    
11 20.51 

िýपरुा धलाई 1 8.50 11 67.40 19 42.65 
  

31 118.55 
िýपरुा गोमती 1 3.19 4 32.70 15 23.83 

  
20 59.72 

िýपरुा खोवाई 
    

2 2.30 
  

2 2.30 
िýपरुा उ°री िýपुरा 

  
4 29.30 31 43.98 

  
35 73.28 

िýपरुा सेपाहीजाला 
  

2 8.90 7 14.46 
  

9 23.36 
िýपरुा दि±ण िýपरुा 1 0.44 13 94.48 19 34.80 

  
33 129.71 

िýपरुा उनाकोटी 
    

2 5.54 
  

2 5.54 
िýपरुा पिĲम िýपरुा 8 42.95 37 217.01 21 57.34 

  
66 317.29 

उ°र ÿदेश आगरा 35 48.37 40 97.88 22 54.76 
  

97 201.01 
उ°र ÿदेश अलीगढ़ 18 30.64 40 47.13 28 26.17 

  
86 103.94 

उ°र ÿदेश अÌबेडकर नगर 8 12.83 28 36.30 11 11.78 
  

47 60.91 
उ°र ÿदेश अमेठी 6 8.91 29 30.34 11 12.30 2 2.06 48 53.62 
उ°र ÿदेश अमरोहा 1 1.00 4 11.20 2 4.89 

  
7 17.09 

उ°र ÿदेश औरयैा 2 5.50 15 17.50 3 2.84 
  

20 25.84 
उ°र ÿदेश अयोÅया 14 27.68 17 19.91 99 173.47 1 2.00 131 223.05 
उ°र ÿदेश आजमगढ़ 56 109.52 54 103.58 25 63.59 

  
135 276.70 

उ°र ÿदेश बागपत 20 30.30 
      

20 30.30 
उ°र ÿदेश बहराइच 9 15.39 52 73.51 99 156.54 1 1.00 161 246.44 
उ°र ÿदेश बिलया 8 53.25 10 17.02 10 22.72 

  
28 92.99 

उ°र ÿदेश बलरामपरु 1 0.44 2 2.60 2 3.25 
  

5 6.29 
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उ°र ÿदेश बांदा 
  

24 27.92 72 113.26 
  

96 141.18 
उ°र ÿदेश बाराबंकì 15 24.26 232 326.79 452 690.29 

  
699 1041.35 

उ°र ÿदेश बरलेी 10 15.35 47 49.74 4 7.67 
  

61 72.76 
उ°र ÿदेश बÖती 3 7.40 7 15.88 3 4.70 

  
13 27.98 

उ°र ÿदेश भदोही 11 10.58 14 21.14 
    

25 31.72 
उ°र ÿदेश िबजनौर 11 22.16 5 8.88 5 9.70 

  
21 40.74 

उ°र ÿदेश बदायूं 9 21.11 4 9.62 4 9.15 
  

17 39.87 
उ°र ÿदेश बलंुदशहर 9 21.60 7 24.70 4 9.00 

  
20 55.30 

उ°र ÿदेश चंदौली 11 16.23 7 7.42 3 6.25 
  

21 29.91 
उ°र ÿदेश िचýकूट 

  
86 97.89 111 153.07 

  
197 250.96 

उ°र ÿदेश देवåरया 1 1.71 6 11.30 4 6.85 
  

11 19.86 
उ°र ÿदेश एटा 18 35.38 25 35.78 78 116.36 1 0.50 122 188.03 
उ°र ÿदेश इटावा 60 75.79 7 3.60 4 5.93 

  
71 85.33 

उ°र ÿदेश फŁª खाबाद 5 8.80 26 30.75 37 54.32 
  

68 93.87 
उ°र ÿदेश फतेहपुर 10 25.27 26 26.39 7 15.59 1 1.50 44 68.74 
उ°र ÿदेश िफरोजाबाद 8 14.46 48 92.19 62 104.62 

  
118 211.26 

उ°र ÿदेश गौतम बĦु नगर 1 4.69 4 3.83 
    

5 8.52 
उ°र ÿदेश गािजयाबाद 2 7.14 12 42.45 1 1.79 

  
15 51.38 

उ°र ÿदेश गाजीपरु 5 10.75 44 89.13 7 3.82 
  

56 103.70 
उ°र ÿदेश गŌडा 8 17.62 7 12.50 5 8.79 

  
20 38.91 

उ°र ÿदेश गोरखपरु 14 23.75 55 96.66 49 76.57 
  

118 196.98 
उ°र ÿदेश हापड़ु 5 15.18 8 41.99 1 1.50 

  
14 58.67 



10.02.2026  121 
 

 
 

उ°र ÿदेश हरदोई 8 15.58 132 145.84 125 150.95 
  

265 312.37 
उ°र ÿदेश हाथरस 22 34.64 43 40.47 32 36.02 

  
97 111.13 

उ°र ÿदेश जालौन 2 1.14 57 59.46 58 74.38 
  

117 134.98 
उ°र ÿदेश जौनपरु 13 16.18 21 39.28 1 2.00 

  
35 57.46 

उ°र ÿदेश झांसी 3 4.73 1 1.70 9 10.07 
  

13 16.50 
उ°र ÿदेश कÆनौज 8 8.30 40 46.58 98 139.60 

  
146 194.48 

उ°र ÿदेश कानपरु देहात 15 21.10 44 34.36 11 11.38 - - 70 66.83 
उ°र ÿदेश कानपरु नगर 18 18.11 37 61.29 23 28.63 1 2.34 79 110.36 
उ°र ÿदेश कासगंज 6 10.14 3 4.00 13 19.00 

  
22 33.14 

उ°र ÿदेश कौशाÌबी 1 1.13 9 17.11 3 4.50 
  

13 22.74 
उ°र ÿदेश खीरी 2 10.90 37 47.08 31 46.14 

  
70 104.12 

उ°र ÿदेश कुशी नगर 16 35.67 31 74.00 34 87.26 
  

81 196.93 
उ°र ÿदेश लखीमपरु खीरी 

  
1 1.70 38 49.59 

  
39 51.29 

उ°र ÿदेश लिलतपरु 
    

1 1.07 
  

1 1.07 
उ°र ÿदेश लखनऊ 21 34.01 81 217.28 92 195.77 3 5.60 197 452.66 
उ°र ÿदेश महाराजगंज 2 4.97 75 96.48 1 2.66 

  
78 104.11 

उ°र ÿदेश महोबा 2 4.60 23 37.73 35 60.51 1 2.00 61 104.84 
उ°र ÿदेश मैनपुरी 23 33.45 18 28.34 35 55.94 

  
76 117.73 

उ°र ÿदेश मथुरा 22 28.13 3 14.50 25 41.01 
  

50 83.63 
उ°र ÿदेश मऊ 50 60.43 26 41.23 11 14.30 

  
87 115.97 

उ°र ÿदेश मेरठ 23 46.52 5 38.10 4 6.20 
  

32 90.82 
उ°र ÿदेश िमजाªपुर 11 21.94 51 87.62 77 121.94 7 11.52 146 243.02 
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उ°र ÿदेश मरुादाबाद 1 1.20 4 16.55 1 1.00 
  

6 18.75 
उ°र ÿदेश मजुÉफरनगर 154 260.20 224 313.51 40 41.35 

  
418 615.06 

उ°र ÿदेश पीलीभीत 14 32.03 97 122.45 7 19.91 
  

118 174.38 
उ°र ÿदेश ÿतापगढ़ 6 4.94 13 22.69 6 12.88 

  
25 40.51 

उ°र ÿदेश ÿयागराज 9 19.23 26 28.83 3 6.47 
  

38 54.53 
उ°र ÿदेश रायबरेली 5 8.12 41 53.74 4 12.97 

  
50 74.83 

उ°र ÿदेश रामपुर 13 21.70 14 27.94 4 8.90 
  

31 58.54 
उ°र ÿदेश सहारनपरु 69 72.70 9 26.38 1 2.00 

  
79 101.08 

उ°र ÿदेश संभल 11 28.67 3 6.00 11 23.77 
  

25 58.45 
उ°र ÿदेश संत कबीर नगर 4 5.26 18 21.92 15 17.31 

  
37 44.49 

उ°र ÿदेश शाहजहांपुर 7 17.71 137 109.90 6 11.84 
  

150 139.45 
उ°र ÿदेश शामली 25 37.56 1 1.50 

    
26 39.06 

उ°र ÿदेश ®ावÖती 1 0.50 13 16.35 56 79.13 1 0.50 71 96.48 
उ°र ÿदेश िसĦाथª नगर 

  
3 3.20 5 11.31 

  
8 14.51 

उ°र ÿदेश सीतापुर 18 35.43 101 115.99 113 165.67 4 2.75 236 319.85 
उ°र ÿदेश सोनभþ 4 4.25 6 10.37 9 12.34 2 4.00 21 30.96 
उ°र ÿदेश सÐुतानपरु 4 6.03 27 22.41 20 21.06 39 29.38 90 78.87 
उ°र ÿदेश उÆनाव 9 12.02 77 102.26 81 137.81 

  
167 252.09 

उ°र ÿदेश वाराणसी 8 10.05 103 128.28 7 14.56 
  

118 152.90 
उ°राखंड अÐमोड़ा 

  
1 9.24 

    
1 9.24 

उ°राखंड बागĵेर 9 13.11 7 37.93 
    

16 51.04 
उ°राखंड चमोली 3 5.62 4 27.10 

    
7 32.72 
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उ°राखंड चंपावत 11 18.80 2 13.00 
    

13 31.80 
उ°राखंड देहरादून 6 9.31 14 94.50 2 2.66 1 6.07 23 112.54 
उ°राखंड हåरĬार 11 19.39 31 161.56 6 18.53 

  
48 199.49 

उ°राखंड नैनीताल 11 29.48 17 60.01 6 5.11 
  

34 94.60 
उ°राखंड पौड़ी गढ़वाल 

  
3 18.02 

    
3 18.02 

उ°राखंड िपथौरागढ़ 10 9.32 
  

1 2.81 2 10.68 13 22.81 
उ°राखंड Łþ ÿयाग 3 3.92 4 21.02 

    
7 24.94 

उ°राखंड िटहरी गढ़वाल 7 4.11 12 87.57 2 9.22 
  

21 100.89 
उ°राखंड उधम िसंह नगर 16 16.99 4 31.00 - - - - 20 47.99 
उ°राखंड उ°र काशी 8 9.05 8 56.28 1 4.13 

  
17 69.47 

पिĲम बंगाल उ°र 24 परगना 5 24.70 20 118.82 5 34.00 
  

30 177.52 
पिĲम बंगाल दि±ण 24 परगना 1 6.00 29 150.29 7 36.56 

  
37 192.85 

पिĲम बंगाल अलीपरुĬार 
  

1 1.56 
    

1 1.56 
पिĲम बंगाल बांकुरा 1 9.00 17 106.29 

    
18 115.29 

पिĲम बंगाल बीरभूम 5 32.55 25 171.74 5 20.08 
  

35 224.37 
पिĲम बंगाल कूचिबहार 2 7.38 31 196.38 1 5.70 

  
34 209.46 

पिĲम बंगाल दािजªिलंग 
  

8 40.58 2 10.33 
  

10 50.92 
पिĲम बंगाल िदनाजपरु दि±ण 

  
3 24.40 3 10.62 

  
6 35.02 

पिĲम बंगाल िदनाजपरु उ°र 
  

7 45.29 2 16.00 
  

9 61.29 
पिĲम बंगाल हòगली 1 8.84 12 83.55 1 5.30 

  
14 97.69 

पिĲम बंगाल हावड़ा 1 7.00 9 30.87 1 0.92 
  

11 38.79 
पिĲम बंगाल जलपाईगुड़ी 5 32.90 39 263.29 6 31.26 

  
50 327.45 



10.02.2026  124 
 

 
 

पिĲम बंगाल किलÌपŌग 1 1.26 1 1.63 
    

2 2.89 
पिĲम बंगाल कोलकाता 2 7.44 15 102.53 4 10.68 

  
21 120.65 

पिĲम बंगाल मालदा 
  

16 114.61 
    

16 114.61 
पिĲम बंगाल मेिदनीपुर पूवª  2 14.00 8 52.28 1 5.70 

  
11 71.98 

पिĲम बंगाल मेिदनीपुर पिĲम 1 7.50 29 172.80 
    

30 180.30 
पिĲम बंगाल मिुशªदाबाद 3 17.44 14 95.17 7 33.95 

  
24 146.56 

पिĲम बंगाल नािदया 6 44.80 32 219.61 9 40.22 
  

47 304.63 
पिĲम बंगाल पिĲम बधªमान 

    
1 0.53 

  
1 0.53 

पिĲम बंगाल पूवª बधªमान 1 0.56 6 42.20 
    

7 42.76 
पिĲम बंगाल पŁुिलया 

  
9 66.30 3 16.86 

  
12 83.16 

कुल 60,172 49,830.26 36,695 50,808.66 42,092 37,101.61 508 1,220.35 1,39,467 138960.89 
 

 

िव°ीय वषª 2024-25 के दौरान, तीनŌ िनगमŌ Ĭारा िविभÆन ऋण योजनाओ ंके तहत कुल 139,467 लाभािथªयŌ को 1,38,960.89 लाख Ł. 

कì िव°ीय सहायता ÿदान कì गई। इसम¤ से कृिष और संबĦ ±ेýŌ म¤ 60,172 लाभािथªयŌ को 49,830.26 लाख Ł.; सेवा ±ेý म¤ 36,695 लाभािथªयŌ को 

50,808.66 लाख Ł.; लघ ुÓयवसाय और पारपंåरक ÓयवसायŌ म¤ 42,092 लाभािथªयŌ को 37,101.61 लाख Ł.; और पåरवहन ±ेý म¤ 508 लाभािथªयŌ 

को 1,220.35 लाख Ł. संिवतåरत िकए गए। 
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Æयूनतम समथªन मÐूय (एमएसपी) के िलए कानूनी गारटंी 

*149. ®ी हनुमान बनेीवालः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार िविभÆन राºयŌ िवशेषकर राजÖथान म¤ Æयूनतम समथªन मूÐय (एमएसपी) पर कì 

जाने वाली खरीद कì समी±ा करती है; 

(ख) यिद हां, तो िवगत तीन वषŎ के दौरान पहचान कì गई किमयŌ का Êयौरा ³या है और इनको दूर 

करने के िलए ³या सधुाराÂमक उपाय िकए गए ह§; 

(ग) ³या सरकार का िवचार Æयूनतम समथªन मूÐय पर खरीद के िलए कानूनी गारंटी ÿदान करने के 

िलए िकसी कानून को बनाने का है, यिद हां, तो इसे कब तक अिधिनयिमत िकए जाने कì संभावना 

है और यिद नहé, तो इसके ³या कारण ह§; 

(घ) ³या सरकार ने Æयूनतम समथªन मÐूय को कानूनी ढांचे के अंतगªत लाने के िलए एक सिमित का 

गठन िकया है; और 

(ङ) यिद हां, तो उĉ सिमित Ĭारा अब तक कì गई बैठकŌ का Êयौरा ³या है और Æयूनतम समथªन 

मूÐय कì कानूनी िÖथित के संबंध म¤ सिमित Ĭारा ³या सझुाव और िसफाåरश¤ ÿÖतुत कì गई ह§? 

कृिष और िकसान कÐयाण मýंी; तथा úामीण िवकास मýंी (®ी िशवराज िसहं चौहान): 

(क) और (ख) ÿÂयेक वषª, सरकार संबंिधत राºय सरकारŌ और क¤ þीय मýंालयŌ/िवभागŌ के 

अिभमतŌ पर िवचार करने के पĲात कृिष लागत और मूÐय आयोग (सीएसीपी) कì िसफाåरशŌ के 

आधार पर संपूणª देश के िलए 22 अिधदेिशत कृिष फसलŌ के Æयूनतम समथªन मूÐय (एमएसपी) 

िनधाªåरत करती है।  

  वषª 2018-19 के क¤ þीय बजट म¤ एमएसपी को उÂपादन लागत के कम से कम डेढ़ गुना के 

Öतर पर रखने के पूवª-िनधाªåरत िसĦांत कì घोषणा कì गई थी। तदनसुार, सरकार ने वषª 2018-19 

से सभी अिधदेिशत खरीफ, रबी और अÆय वािणिºयक फसलŌ के िलए एमएसपी म¤ अिखल 
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भारतीय भाåरत औसत उÂपादन लागत पर कम से कम 50 ÿितशत लाभ के साथ विृĦ कì ह ै

िजससे दशे भर के िकसान लाभािÆवत हòए ह§। 

  एमएसपी नीित के उĥेÔयŌ को ÿाĮ करने के िलए, एमएसपी कì घोषणा के पĲात, सरकार 

िकसानŌ को मÐूय समथªन ÿदान करने के िलए भारतीय खाī िनगम (एफसीआई) और अÆय नािमत 

राºय एज¤िसयŌ के माÅयम से अनाज और मोटे अनाज कì खरीद करती है। जब कभी दलहन, 

ितलहन और कोपरा का बाजार मूÐय एमएसपी से कम हो जाता है, तब संबिंधत राºय सरकारŌ के 

परामशª से इन उÂपादŌ कì खरीद, ÿधानमंýी अÆनदाता आय संर±ण अिभयान (पीएम-आशा) कì 

समú योजना के अंतगªत मूÐय समथªन योजना के तहत कì जाती है। पीएम-आशा योजना के तहत 

खरीद एज¤िसयां नेशनल एúीकÐचरल को-ऑपरिेटव माक¥ िटंग फेडरशेन ऑफ इंिडया (नेफेड) और 

नेशनल को-ऑपरिेटव कंºयूमसª फेडरशेन ऑफ इंिडया िलिमटेड (एनसीसीएफ) ह§। सरकार Ĭारा 

कपास और पटसन कì खरीद भी øमशः भारतीय कपास िनगम (सीसीआई) और भारतीय पटसन 

िनगम (जेसीआई) के माÅयम से एमएसपी पर कì जाती है। 

  िवगत तीन वषŎ के दौरान कì गई अिखल भारतीय खरीद के आंकड़Ō और िकसानŌ को दी 

गई एमएसपी रािश के िनÌनिलिखत िववरण से ÖपĶ है िक बढ़ी हòई एमएसपी से राजÖथान सिहत 

देश के िकसान लाभािÆवत हòए ह§:  

एमएसपी फसलŌ कì खरीद और एमएसपी मूÐय 

सभी एमएसपी फसल 2022-23 2023-24 2024-25 

कुल खरीद  (लाख िमिůक टन म¤) 1,118 1,089 1,223 

             कुल एमएसपी मूÐय  (लाख करोड़ म¤) 2.47 2.63 3.47 

 

    घरेलू उÂपादन को ÿोÂसािहत करने और िकसानŌ को लाभकारी मूÐय सुिनिĲत करने के 

िलए, दलहन आÂमिनभªरता िमशन के अंतगªत वषª 2030-31 तक पूवª-पंजीकृत िकसानŌ से उनकì 
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पेशकश के अनुसार तुअर, उड़द और मसूर कì खरीद क¤ þीय नोडल एज¤िसयŌ के माÅयम से कì 

जाती है। 

  वषª 2024-25 सीजन से, सरकार ने िकसानŌ के िहत म¤ बाजार हÖत±ेप योजना के तहत 

एक और घटक को शािमल िकया है िजसके तहत उÂपादक राºय स ेउपभोĉा राºयŌ तक पåरवहन 

के िलए क¤ þीय नोडल एज¤िसयŌ और राºय Ĭारा नािमत एज¤िसयŌ को टीओपी फसलŌ (टमाटर, 

Èयाज और आलू) के भंडारण और पåरवहन लागत कì ÿितपूितª कì जाएगी।  

(ग) स े(ङ) मूÐय समथªन योजना (एमएसपी) को अिधक ÿभावी और पारदशê बनाने के िलए सरकार 

Ĭारा 12 जलुाई, 2022 को एक सिमित का गठन िकया गया है। इस सिमित कì िवषय-वÖतु म¤ 

िनÌनिलिखत भी शािमल ह§: (i) कृिष लागत और मÐूय आयोग (सीएसीपी) को अिधक Öवाय°ता 

ÿदान करने कì Óयावहाåरकता पर सझुाव और इसे और अिधक व²ैािनक बनाने के उपाय, और (ii) 

देश कì पåरवतªनशील आवÔयकताओ ंके अनुसार कृिष िवपणन ÿणाली को सŀुढ़ करना तािक घरलूे 

और िनयाªत अवसरŌ का लाभ उठाकर िकसानŌ को उनकì उपज के िलए लाभकारी मूÐय उपलÊध 

कराने के माÅयम से उÆह¤ अिधक मूÐय कì ÿािĮ सिुनिĲत कì जा सके। इस सिमित कì बैठक¤  

िनयिमत łप से आयोिजत कì जा रही ह§ और अब तक 6 बठैक¤  आयोिजत कì जा चकुì ह§। इसके 

अितåरĉ, िविभÆन उप-सिमितयŌ कì 39 बैठक¤  भी आयोिजत कì जा चकुì ह§।  

FODDER DEFICIT 

*150 SHRIMATI PRIYANKA GANDHI VADRA: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING 

be pleased to state: 

(a) whether the Government has a long-term plan to address the persistent 

fodder deficit in the country, if so, the details thereof; 

(b) the details of fodder production and deficit during the last five years, 
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State-wise; 

(c) whether the Government has assessed the impact of rising fodder cost 

on dairy farmers,especially in Kerala and if so, the details thereof; and 

(d) whether the Government proposes to provide subsidies to farmers to 

help meet the rising cost of fodder and if so, the details thereof? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) to (d)To supplement the efforts of the State Governments for increasing 

availability of fodder, Department of Animal Husbandry & Dairying, 

Government of India, through the restructured National Livestock Mission 

(NLM), aims to enhance quality seed production, promote fodder 

entrepreneurship and utilize non-arable land through the following activities : 

(i) Assistance for Quality Fodder Seeds Production:The main objectives 

are to establish effective seed production chain and capacity building of State 

functionaries and livestock owners in forage production, conservation and 

utilization. Under the activity, the Government provides financial incentives for 

producing Breeder,Foundation, and Certified seeds (up to Rs.250,150 and 100 

Rs/kg) thereby strengthening fodder seed chain. Under this, 141194.60 tonnes 

of quality fodder seed (53.00 tons breeder, 6230 tons foundation and 134910 

tonnes of certified) of Guar, Maize, Sorghum, Cowpea, Pearl millet, Oat, 

Berseem and Lucerne have been produced during 2021-22, 2022-23, 2023-24 

and 2024-25,for which an amount of Rs.864.61 crores have been released. 
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(ii) Entrepreneurship in feed and fodder: The main objectives are to 

develop Entrepreneurship in the field of Feed and fodder and to make 

available quality fodder with affordable price at the local level. A 50% subsidy 

(up to Rs. 50 lakh) is offered for establishing infrastructure like 

Hay/Silage/Total Mixed Ration (TMR) blocks and setting up 

processing/grading units. Under this, 129 projects have been approved with a 

project cost of Rs.120.62 crores and approved subsidy of Rs. 52.86 crores. 

(iii) Fodder Production Expansion: In order to increase the area under 

fodder cultivation, the Government of India has introduced two components 

under National Livestock Mission viz., Fodder production from Non-forest 

wasteland/rangeland/non-arable land and Fodder Production from degraded 

Forest lands in March 2024.  

(iv) Fodder -Centric FPOs: 100 dedicated Fodder Plus Farmer Producer 

Organisations (FPOs) promoted by the National Dairy Development Board to 

boost local production and supply under Central Sector Scheme “Formation 

and Promotion of 10,000 Farmer Producer Organisations (FPOs)” are 

supported for various activities under the National Livestock Mission. 

(v)Technological Interventions: The Indian Council of Agricultural Research- 

Indian Grassland and Fodder Research Institute (IGFRI) Jhansi has 

developed State-specific fodder plans for 28 States and one UT, which include 

an area-specific strategy to be adopted to overcome the deficiency of green 

and dry fodder of the region. The States/UTs have been advised to prepare 

their Fodder Resource Development Plans accordingly.  
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(vi) Creation of Task force in the States/UTs:The Department of Animal 

Husbandry and Dairying, GoI has requested all the States and Union 

Territories to establish fodder task force to increase the fodder cultivation 

areas and convergence of other schemes of the States and Central 

Government. These efforts will increase the fodder availability in the 

respective States and Union Territories. 

(vii) Animal Husbandry Infrastructure Development Fund: The Animal 

Husbandry Infrastructure Development Fund (AHIDF) incentivizes investments 

by individual entrepreneurs, private companies, MSME, Farmers Producers 

Organizations (FPOs), Section 8 companies and Dairy Cooperatives to 

establish various infrastructure activities including animal feed plants with 3% 

interest subvention, under which 204 Animal Feed Plants have been approved 

with a capacity of 146 Lakh Metric Tons (LMT) per year and investment of 

Rs.3973 crores.  

The State-wise fodder production and deficit, as provided by Indian 

Council of Agricultural Research - Indian Grassland Fodder Research Institute, 

Jhansi, is given in the enclosed Statement.  

As per the information received from the Government of Kerala, the 

State has taken all possible measures to reduce the cost of milk production by 

providing subsidized green fodder, silage, hay and Total Mixed Ration (TMR) 

and also fodder slips to dairy farmers.The Government of Kerala is allocating 

annual budget of Rs. 8.5 crore for fodder cultivation through Dairy 
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Development Department and Rs. 200.00 lakh under State Plan as 

Kudumbasree linked forage and establishment of fodder demonstration units. 

STATEMENT 

State-wise fodder production and deficit, as provided by Indian Council 
of Agricultural Research - Indian Grassland Fodder Research Institute, 

Jhansi, 
In ‘000 tonnes 

State/ UT Total Green 
Fodder 
Availability 

Total Green 
Fodder 
Requirement 

Percent 
Availability 

Percent 
Deficit (-)/ 
Surplus (+) 

A & N Island 115.4 144.1 80.1 -19.90 
Chandigarh 1.9 87.4 2.1 -97.90 
Dadra & Nagar 
Haveli 

26.2 101.2 25.9 -74.10 

Daman & Diu 2.1 6.6 32.5 -67.50 
Lakshadweep 2.4 23.2 10.5 -89.50 
NCT of Delhi 167.4 869.5 19.3 -80.70 
Puducherry 18.8 170.9 11 -89.00 
Arunachal Pradesh 1634.8 1387.8 117.8 17.80 
Assam 17988.1 22735.7 79.1 -20.90 
Manipur 445.4 759.4 58.6 -41.40 
Meghalaya 1037.6 1873.7 55.4 -44.60 
Mizoram 272.8 97.3 280.3 180.30 
Nagaland 577.6 692.6 83.4 -16.60 
Tripura 805.2 1916.1 42 -58.00 
Sikkim 190.1 369.6 51.5 -48.50 
Himachal Pradesh 12060.6 8383.3 143.9 43.90 
Jammu & Kashmir 5261.2 11194.4 47 -53.00 
Uttarakhand 3819.2 8580.3 44.5 -55.50 
Bihar 35399.1 49406.6 71.6 -28.40 
Jharkhand 7856.8 24358.6 32.3 -67.70 
Odisha 15277.7 27700.6 55.2 -44.80 
West Bengal 22211.7 35915.8 61.8 -38.20 
Gujarat 60720.3 58371.6 104.00 4.00 
Rajasthan 54504.3 80980.5 67.3 -32.70 
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Goa 163.2 248.1 65.8 -34.20 
Maharashtra 69700 57992.1 120.2 20.20 
Haryana 46841.1 24074.5 194.6 94.60 
Punjab 67234.08 24873.3 270.3 170.30 
Chhattisgarh 16339 24430.8 66.9 -33.10 
Madhya Pradesh 99184.5 67264.6 147.5 47.50 
Uttar Pradesh 114499.5 149959.2 76.4 -23.60 
Andhra Pradesh 26628.8 71799.5 37.1 -62.90 
Karnataka 31879.9 38959.3 81.8 -18.20 
Kerala 3591.6 3761.3 95.5 -4.50 
Tamil Nadu 17735.4 27699.8 64 -36.00 
 

 

बाढ़ के कारण फसल का नुकसान 

*151. ®ी जय ÿकाशः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या हाल ही म¤ आई बाढ़ से िहसार संसदीय िनवाªचन ±ेý म¤ खरीफ और रबी कì फसलŌ को 

भारी नकुसान पहòंचा है; 

(ख) ³या ÿभािवत िकसानŌ को हòए उĉ नुकसान का समय पर आकलन नहé िकया गया है िजसके 

कारण ÿधान मýंी फसल बीमा योजना (पीएमएफबीवाई) के अंतगªत बीमा भगुतानŌ के िनपटान म¤ 

अनावÔयक िवलंब हो रहा है; 

(ग) वषª 2023-24 के दौरान उĉ संसदीय िनवाªचन ±ेý म¤ बाढ़ के कारण कुल िकतने हे³टेयर ±ेý 

म¤ उपज म¤ कमी दजª कì गई है; 

(घ) उĉ अविध के दौरान कुल िकतने िकसानŌ के फसल बीमा दावŌ को Öवीकृित ÿदान कì गई 

और ऐसे दावŌ कì कुल सं´या िकतनी है जो अभी भी लंिबत ह§ और दावŌ के इस ÿकार लंिबत 

रहने के ÿमुख कारण ³या ह§; और 
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(ङ) ³या सरकार Ĭारा समय पर सव¥±ण िकए जाने, बीमा दावŌ को एक िनधाªåरत समय-सीमा म¤ 

िनपटाने और िकसानŌ को तÂकाल राहत सिुनिĲत करने के िलए कोई िवशेष िनद¥श जारी िकए गए 

ह§ अथवा कायª योजनाए ंकायाªिÆवत कì गई ह§? 

कृिष और िकसान कÐयाण मýंी; तथा úामीण िवकास मýंी (®ी िशवराज िसहं चौहान): 

(क) ÿधानमंýी फसल बीमा योजना (PMFBY) देश म¤ खरीफ वषª 2016 सीजन से शłु कì गई 

थी। PMFBY संबंिधत राºय सरकार Ĭारा अिधसूिचत फसलŌ और ±ेýŌ के िलए बवुाई-पूवª से 

लेकर कटाई-पĲात तक फसल ±ित के िवŁĦ Óयापक जोिखम बीमा ÿदान करती है। यह योजना 

न केवल बाढ़, जलभराव आिद जैसी अÿितरोÅय ÿाकृितक आपदाओ ं और चरम जलवाय ु

आपदाओ ं के कारण होने वाले Óयापक उपज नकुसान स े बिÐक Öथानीय जोिखमŌ (जैसे 

जलभराव, बादल फटना आिद) के कारण खेत Öतर पर उपज नुकसान और चøवात, 

चøवाती/बेमौसम बाåरश एवं ओलाविृĶ और बवुाई म¤ Łकावट के कारण फसलोपरांत नुकसान से 

भी सुर±ा ÿदान करती है। यह योजना राºयŌ के साथ-साथ िकसानŌ के िलए भी Öवैि¸छक है। सभी 

इ¸छुक िकसान इस योजना के अंतगªत नामांकन कराने के िलए पाý ह§। 

     हåरयाणा राºय वषª 2016 म¤ इस योजना कì शुŁआत से ही इसे कायाª िÆवत करती रही है। 

राºय सरकार Ĭारा दी गई जानकारी के अनुसार, खरीफ 2025 सीजन म¤ आई बाढ़ स े िहसार 

संसदीय िनवाªचन ±ेý म¤ नकुसान हòआ। तथािप, रबी 2025-26 सीजन म¤ फसलŌ को कोई बड़ा 

नुकसान नहé हòआ। 

(ख) राºय सरकार ने यह सूिचत िकया है िक ÿधानमýंी फसल बीमा योजना के तहत ÿभािवत 

िकसानŌ को हòए नकुसान का समय पर आकलन िकया गया है और खरीफ 2025 के िलए िहसार 

संसदीय िनवाªचन ±ेý म¤ बाढ़ और जलभराव के कारण Öथानीय आपदाओ ंसे ÿभािवत िकसानŌ 

को 41.09 करोड़ Łपये कì रािश पहले ही जारी कì जा चकुì है। 

     इसके अितåरĉ, राÕůीय आपदा ÿबंधन नीित (NPDM) के अनुसार, राºय सरकार¤ भारत 

सरकार Ĭारा अनुमोिदत मदŌ और मानदडंŌ के अनłुप राºय आपदा मोचन िनिध (SDRF) के 
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łप म¤ उपलÊध फंड से अिधसूिचत आपदाओ ंके मĥेनजर जमीनी Öतर पर राहत उपाय करती ह§। 

हåरयाणा राºय सरकार को िव°ीय वषª 2025-26 के िलए एसडीआरएफ म¤ 636.80 करोड़ Łपये 

(क¤ þ सरकार का िहÖसा 477.6 करोड़ Łपये + राºय सरकार का िहÖसा 159.2 करोड़ Łपये) 

आवंिटत िकए गए थ,े िजसम¤ से क¤ þ सरकार ने वषª के दौरान राºय सरकार को 477.6 करोड़ 

Łपये का अपना पूरा िहÖसा जारी कर िदया। 

     यह उÐलेखनीय है िक PMFBY के तहत अिधकांश दावŌ का िनपटारा योजना के ÿचालन 

िदशािनद¥शŌ के तहत िनधाªåरत समय सीमा के भीतर, अथाªत् संबंिधत राºय सरकार से बीमा 

कंपिनयŌ Ĭारा आवÔयक उपज डेटा ÿाĮ होने के 21 िदनŌ के भीतर िकया जाता है। तथािप, 

PMFBY के कायाªÆवयन के दौरान, दावŌ के भगुतान के संबंध म¤ अतीत म¤ कुछ िशकायत¤ ÿाĮ हòई 

थé, जो मु́ य łप से (क) राºय सरकार Ĭारा सिÊसडी के िहÖसे के िवतरण म¤ दरेी (ख) ब§कŌ Ĭारा 

बीमा ÿÖतावŌ को गलत/देरी से ÿÖतुत करने के कारण दावŌ का भगुतान न होना/देरी से भगुतान 

होना या कम भगुतान होना (ग) उपज आंकड़Ō म¤ िवसंगित और राºय सरकार एवं बीमा कंपिनयŌ 

के बीच पåरणामी िववादŌ  आिद के कारण थé। इन मुĥŌ के कारण लंिबत दावŌ का िनपटारा योजना 

के ÿावधानŌ के अनसुार उनके समाधान के बाद िकया जाता है। 

(ग) PMFBY के अंतगªत, कायाªÆवयन के िलए िजलŌ को अिधसूिचत करना राºय सरकार का 

िवशेषािधकार है। हåरयाणा राºय Ĭारा खरीफ 2023 और रबी 2023-24 के दौरान िहसार िजले म¤ 

PMFBY कायाªिÆवत नहé कì गई थी। 

(घ) ÿĳ नहé उठता। 

(ड.) सरकार न ेइस योजना के कायाªÆवयन को सŀुढ़ करन,े पारदिशªता लाने और दावŌ के समय 

पर िनपटान को सिुनिĲत करने के िलए िविभÆन कदम उठाए ह§: 

 सरकार ने राÕůीय फसल बीमा पोटªल (NCIP) को सिÊसडी भगुतान, समÆवय, 

पारदिशªता, सूचना के ÿसार और िकसानŌ के डायर³ेट ऑनलाइन नामांकन, बेहतर 
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िनगरानी के िलए बीिमत िकसानŌ के वैयिĉक िववरण को अपलोड/ÿाĮ करने तथा 

िकसानŌ को उनके ब§क खाते म¤ सीधे इले³ůॉिनक łप से दावा रािश का अंतरण करने 

सिहत सेवाओ ंके िवतरण को सिुनिĲत करने हेत ुडेटा के िसंगल सोसª के łप म¤ िवकिसत 

िकया है।   

 दावŌ के भगुतान कì ÿिøया कì स´ती से िनगरानी हेत ु खरीफ 2022 से ‘िडिज³लेम 

मॉड्यूल’ नामक एक समिपªत मॉड्यूल आरभं िकया गया है। इसम¤ राÕůीय फसल बीमा 

पोटªल (NCIP) को सावªजिनक िव° ÿबंधन ÿणाली (PFMS) और बीमा कंपिनयŌ कì 

लेखा ÿणाली के साथ एकìकृत करना शािमल है तािक खरीफ 2024 से सभी दावŌ का 

समय पर और पारदशê तरीके से िनपटान सिुनिĲत िकया जा सके। यिद बीमा कंपनी Ĭारा 

भगुतान समय पर नहé िकया जाता है, तो NCIP के माÅयम से 12% का जुमाªना Öवतः 

गणना करके लगाया जाएगा। 

 ÿीिमयम सिÊसडी म¤ केÆþ सरकार के िहÖसे को राºय सरकारŌ के िहÖसे से पथृक कर 

िदया गया ह,ै तािक िकसानŌ को केÆþ सरकार के िहÖसे से संबंिधत आनपुाितक दावे िमल 

सक¤ । 

 योजना के ÿावधानŌ के अनुसार संबिंधत राºय सरकार Ĭारा अिúम łप से अपने ÿीिमयम 

िहÖसे को जमा करने के िलए ESCROW खाता खोलना खरीफ 2025 सीजन से 

अिनवायª कर िदया गया है।  

 इसके अितåरĉ, योजना के कायाªÆवयन म¤ ÿौīोिगकì का लाभ उठाने कì िदशा म¤, CCE-

Agri ऐप के माÅयम से उपज डेटा/फसल कटाई ÿयोग øॉप किटंग ए³सपåेरम¤ट्स- 

(CCE) डेटा को कैÈचर करने और इसे NCIP पर अपलोड करने, बीमा कंपिनयŌ को 

CCE के संचालन को देखने कì अनुमित देन,े NCIP के साथ राºय भूिम åरकॉडª को 
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एकìकृत करने आिद जैसे िविभÆन कदम पहले ही उठाए जा चुके ह§ तािक िकसानŌ के दावŌ 

का समय पर िनपटान हो सके। 

 वषª 2025-26 से ůांच बÖेड दावा भगुतान कì ÓयवÖथा शłु कर दी गई है।     

 

MULTI-STATE COOPERATIVE SOCIETIES AT THE NATIONAL LEVEL 

*152.  DR. NISHIKANT DUBEY: 
SHRI SURESH KUMAR KASHYAP: 

Will the Minister of COOPERATION be pleased to state: 

(a) the steps being taken to link maximum number of Primary Agricultural 

Credit Societies (PACS) with "Bharat Beej" brand under National Cooperative 

Exports Limited (NCEL) and Bharatiya Beej Sahakari Samiti Limited (BBSSL) 

and to Bharat Organics' brand under National Cooperative Organics Limited 

(NCOL) across the country, particularly in the Shimla Lok Sabha Constituency 

of Himachal Pradesh; 

(b) the number of Primary Agricultural Credit Societies (PACS) linked so far 

particularly in the Shimla Lok Sabha Constituency of Himachal Pradesh; 

(c) whether any special/fast-track scheme is proposed to connect small and 

marginal farmers in the country, particularly in the Shimla Lok Sabha 

Constituency with the said cooperative institutions by 2026, if so, the details 

thereof; 

(d) the measures being taken by NCOL to set-up more accredited laboratories 

at the district level to support quality certification under the "Bharat Organics" 

brand particularly in Himachal Pradesh; and 
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(e) the timeline for the nationwide rollout of "Bharat Beej" brand under BBSSL 

and "Bharat Organics" under NCOL? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 
(SHRI AMIT SHAH): 

(a)and (b) With the approval of the Union Cabinet, the Ministry of Cooperation 

has established three national-level multi-state cooperative societies: National 

Cooperative Exports Limited (NCEL) for exports, National Cooperative 

Organics Limited (NCOL) for organic produce, and Bharatiya Beej 0Sahakari 

Samiti Limited (BBSSL) for quality seeds. These societies are registered under 

the Multi-State Cooperative Societies (MSCS) Act, 2002. Cooperative 

societies at all levels- from PACS to Apex- are eligible to become their 

members. 

These societies are undertaking coordinated efforts with all States to 

enhance awareness in the identified sectors and to facilitate the enrolment of 

all cooperative societies, including PACS, as members. Under this initiative, 

NCEL, BBSSL, and NCOL have enrolled a total of 15,790, 34,078, and 11,822 

members, respectively, across the country.  

A total of 140, 451 and 139 PACSs have become members of NCEL, 

BBSSL and  NCOL, respectively, in the State of Himachal Pradesh. Out of 

these 15 PACSs from NCEL, 12 PACSs from BBSSL and 04 PACSs from 

NCOL are from Shimla. 

(c) At present, no separate or special fast-track scheme for connecting small 

and marginal farmers has been notified. However, these three cooperative 
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societies are working to expand membership and activities through 

Memoranda of Understanding (MoUs) with nodal agencies nominated by all 

States, thereby ensuring that small and marginal farmers who become 

members derive direct benefits 

(d) Establishment and accreditation of laboratories are being undertaken by 

APEDA and FSSAI, and NCOL, in coordination with the concerned Ministries 

and agencies, is facilitating the further empanelment and utilization of these 

laboratories, including at the district level, to support organic certification under 

NPOP standards. 

(e) BBSSL and NCOL are working through nodal agencies in the States/UTs 

to promote and expand ‘Bharat Beej’ and ‘Bharat Organics’ products, 

respectively. Nodal agencies have been nominated by 31 States for NCOL 

and by 26 States for BBSSL. Out of these, Memoranda of Understanding 

(MoUs) have been signed with 22 nodal agencies for NCOL and 14 nodal 

agencies for BBSSL. Efforts are ongoing to onboard cooperative societies 

from the remaining States and UTs. 

 

FARMER CLUSTERS UNDER ORGANIC FARMING 

*153.  SHRI Y. S. AVINASH REDDY: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased 

to state: 
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(a) the number of farmer clusters formed and the total area brought under 

organic farming   in the State of Andhra Pradesh under the Paramparagat 

Krishi Vikas Yojana since 2024; 

(b) the funds sanctioned, released, and utilized by the State during this period; 

(c) the number of farmers awaiting certification under the Participatory 

Guarantee System (PGS-India) due to delays or lack of market recognition; 

(d) whether any steps have been taken by the Government to ensure 

procurement support, fair price realization and market linkages for certified 

organic farmers in the State of Andhra Pradesh; and 

(e) if so, the details thereof? 

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH 
CHOUHAN): 

(a) and (b)  As per the information received from State Government of Andhra 

Pradesh, 5300 cluster have been formed since inception of Paramparagat 

Krishi Vikas Yojana (PKVY) till 31.12.2025.  Since 1st April, 2024 in Andhra 

Pradesh, 91,753 farmers (area of 38097 ha) have been covered till 

31.12.2025.  During this period, ₹57.46 cr. has been released to the State. Out 

of this  ₹ 28.00 cr has been utilized by the State. 

(c) Participatory Guarantee System (PGS)-India Organic Certification 

Programme is through mandated process that involves meeting/training of 

local group, peer inspection, online verification by Regional Councils and then 

certificate generation. As per the information received from the State of 
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Andhra Pradesh, 33,300 farmers who are under PKVY are registered under 

PGS-India Organic Certification. Out of these, 15,433 farmers have been 

issued PGS Certification.  Additionally, 17,867 organic farmers are at various 

steps of the certification process. 

(d) and (e)  Procurement for foodgrains is implemented by Department of 

Food and Public Distribution, Ministry of Consumer Affairs, with objectives of 

ensuring Minimum Support Price (MSP)  to the farmers and availability of food 

to the weaker sections. Also Price Support Scheme (PSS) under Pradhan 

Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA) provides for 

procurement of pulses, oilseeds and copra at Minimum Support Scheme 

(MSP). However, there is no separate procurement programme for organic 

farming produces. 

Under PKVY scheme, assistance of Rs. 31,500 per ha is provided over 

3 years for promotion of organic farming. Out of this, assistance of Rs. 15,000 

per ha is provided to farmers through Direct Benefit Transfer for on- farm /off –

farm organic inputs, financial assistance of ₹4,500 per hectare for marketing 

and branding, ₹3,000 per hectare for certification, and ₹9,000 per hectare for 

training and capacity building. The State of Andhra Pradesh has been taking 

steps such as strengthening farmer’s skills to establish enterprises in 

aggregation, value addition, branding and packaging for promoting market 

linkages of organic produces.  Free space is allocated for Organic Farming 

farmers in Rythu Bazaars, Government offices and primary health center 

premises to encourage promotion and marketing of organic produce.  Trade 
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Fairs, mela and haats (weekly markets) are regularly organized at State and 

regional levels connecting the organic farming farmers with institutional buyers 

such as National Co-operative organic limited (NCOL), AP MARKFED etc. 

 

OUTSTANDING LOAN PER AGRICULTURAL HOUSEHOLD 

*154.  SHRI KALIPADA SAREN KHERWAL: 

 Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased 

to state: 

(a) the details (in Rs.) of outstanding loan per agricultural household, State-

wise; 

(b) the details of national average outstanding loan per agricultural household 

as of 1st February 2026; and 

(c) the outstanding amount (in Rs.) on Kisan Credit Card as on date? 

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH 
CHOUHAN): 

(a) and (b) The average amount of outstanding loan per agricultural household 

in rural areas of the country is estimated through the “Situation Assessment 

Survey (SAS) of Agricultural Households”, conducted by the National 

Statistical Office (NSO), Ministry of Statistics and Programme Implementation 

(MoSPI), during 77th round of the Survey (January, 2019 – December, 2019). 

As per the latest SAS, the State/UT-wise average amount of outstanding loan 

per agricultural household during agricultural year July, 2018- June, 2019 is 
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given in the enclosed Statement. Since the last survey of agricultural 

households was conducted in 2019, the extent of amount of outstanding loan 

per agricultural household as of 1st February 2026 is not available.   

(c)As on 30.09.2025, the outstanding amount under the Kisan Credit Card 

(KCC) is ₹10.39 lakh crore. 

STATEMENT 

State/UT-wise average amount of outstanding loan per agricultural 
household during July, 2018- June, 2019 

Sl.No. State/Group of NE  
States/ Group of UTs 

Average amount (Rs.) of outstanding 
loan per agricultural household 

1 Andhra Pradesh 2,45,554 
2 Arunachal Pradesh 3,581 
3 Assam 16,407 
4 Bihar 23,534 
5 Chhattisgarh 21,443 
6 Gujarat 56,568 
7 Haryana 1,82,922 
8 Himachal Pradesh 85,825 
9 Jammu & Kashmir 30,435 

10 Jharkhand 8,415 
11 Karnataka 1,26,240 
12 Kerala 2,42,482 
13 Madhya Pradesh 74,420 
14 Maharashtra 82,085 
15 Manipur 5,551 
16 Meghalaya 2,237 
17 Mizoram 23,485 
18 Nagaland 1,750 
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19 Odisha 32,721 
20 Punjab 2,03,249 
21 Rajasthan 1,13,865 
22 Sikkim 32,185 
23 Tamil Nadu 1,06,553 
24 Telangana 1,52,113 
25 Tripura 23,944 
26 Uttarakhand 48,338 
27 Uttar Pradesh 51,107 
28 West Bengal 26,452 

 Group of N E States 10,034 

 Group of UTs 25,629 

 All India 74,121 

Source: NSS Report No. 587: Situation Assessment of Agricultural 
Households and Land and Livestock Holdings of Households in Rural India, 
2019 

 

ODOP CLUSTERS IN UTTAR PRADESH 

*155.  ADV. PRIYA SAROJ: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the number of ODOP-identified districts in Uttar Pradesh whose 

products have not entered formal export channels as reflected in DGFT, 

APEDA or Ministry review data, despite Central promotional support; 

(b)  the employment generated by ODOP clusters, classified by artisan, 

MSME and support staff roles, district-wise; 

(c)  the specific constraints identified in such districts, including quality  

          compliance,certification, scale limitations or logistics barriers; 
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(d)  whether cluster-specific export readiness assessments were undertaken 

prior to promotional interventions and the outcomes thereof; and 

(e)  the measures taken to convert ODOP identification into actual export 

realisation and market access in Uttar Pradesh? 

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSHGOYAL): 

(a) One District One Product (ODOP) is an initiative by the Department for 

Promotion of Industry and Internal Trade (DPIIT) with the aim to select, brand, 

and promote at least one product from each district of the country for enabling 

holistic growth across all regions.  

As of date, more than 1,200 products have been identified across 773 

districts in the country under the ODOP framework. The selection of ODOP 

products is undertaken by the respective State/Union Territory (UT) 

Governments.  

The Government of Uttar Pradesh has identified 110 products 

(75 Primary, 28 Secondary, 7 Tertiary category products) from 75 districts (List 

is given in the enclosed Statement-I) and undertaken multiple activities for the 

promotion and empowerment of ODOP stakeholders within the State. 

As per the information received from Government of Uttar Pradesh, the 

state has divided ODOP products broadly into 14 categories—carpets and 

durries, engineering products, food products, glassware, handicrafts, 

handloom and textiles, leather products, metal crafts and metalware, various 

musical instruments, sports goods, utensils, and wooden products—and 

initiatives have been undertaken to increase their exports. 
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ODOP from the state under all these categories are being exported. 

However, ODOP from certain districts such as Auraiya (dairy products), 

Ayodhya (jaggery), Etah (chicory), Ballia (sattu and bindi), Amethi (moonj 

products), Bahraich (wheat stalk craft), Banda (shazar stone craft), Deoria 

(decorative products), Jalaun (handmade paper), Jhansi (soft toys), Lakhimpur 

(tribal craft and jaggery), Mahoba (gaurastone craft), Mainpuri (tarkashi, etc.) 

have been identified as traditionally challenged products, whose exports are 

low. 

To bring these identified products into the mainstream exports initiatives 

such as facilitating participation in various international trade fairs and 

exhibitions, organizing skill development workshops, etc. through DICs to 

make them export-oriented have been initiated to promote export of these 

products. Besides, efforts are being made to onboard MSME/ODOP units of 

the state on various e-commerce platform through dedicated handholding 

support. 

(b)As per the information received from Government of Uttar Pradesh,  four 

schemes viz ODOP Margin Money Scheme, Skill Development & Toolkit 

Distribution Scheme, Common Facility Centre (CFC) Scheme and Market 

Development Assistance Scheme have been formulated under “One District 

One Product (ODOP)” to provide support to ODOP stakeholders. The details 

and progress including employment generated under these schemes are given 

in the enclosed Statement-II. 



10.02.2026  146 
 

 
 

(c)As per the information received from Government of Uttar Pradesh, 

Diagnostic Study Reports were prepared for all districts with support from 

various consultancy agencies. The study reports identified key gaps such as 

limited access to credit, quality and standardisation issues, skill gaps, 

inadequate packaging, and weak market linkages. Based on these findings, 

targeted ODOP schemes were designed to address the identified gaps. 

Further, UP ODOP has partnered with various organisations/institutions such 

as the Quality Council of India (QCI), Indian Institute of Packaging (IIP), and 

Flipkart—to strengthen quality, packaging, compliance, and market access. 

Logistics gaps are addressed through the Common Facility Centre (CFC) 

Scheme, which includes provision for shared infrastructure such as packaging, 

warehousing, aggregation, and transportation support. 

(d)As per the information received from Government of Uttar Pradesh, District 

Industry Promotion and Entrepreneurship Development Centres have been 

established and are operational as Export Facilitation Centres in all 75 districts 

of the State. Further, a District Export Promotion Committee (DEPC) has been 

constituted in every district under the chairmanship of the District Magistrate, 

with the Deputy Commissioner (Industries) as Member Secretary and 

representatives from relevant line departments included as members. These 

committees serve as institutional platforms for coordinated deliberation to 

strengthen local export and ODOP cluster-specific ecosystems. District Export 

Action Plans have also been prepared and approved for all districts by the 

respective DEPCs. 
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As a result of these sustained efforts, Uttar Pradesh has witnessed 

consistent growth in exports, increasing from ₹1.21 lakh crore in 2020–21 to 

₹1.86 lakh crore in 2024–25. 

(e)Several steps have been undertaken for promotion and exports of all ODOP 

products including products from Uttar Pradesh. For promoting ODOP at 

international level, engagement with Indian Missions abroad, virtual buyer 

sellers meets and participation in international exhibitions have been 

undertaken. Also, various ODOP Products have been included as part of 

gifting during G-20 meetings in India to popularize these products 

internationally. Further, APEDA has undertaken a series of initiatives to 

promote and enhance exports of Agri-commodities falling under the APEDA 

basket. These initiatives include organization of sensitization programmes, 

providing technical guidance to FPOs dealing with high-potential produce, 

facilitating the linkage of FPOs with international markets, facilitating exposure 

visits of FPO delegations, promotion of key Agri-produce and showcasing 

them and linkage of commodities to the international market.  

As per information received from the Government of Uttar Pradesh, the 

State has notified the Uttar Pradesh New Export Promotion Policy 2025–30 to 

strengthen MSMEs, develop the local industrial and export ecosystem, 

accelerate export growth, and create an export-oriented environment across 

all districts, including support for ODOP units. Further, with the aim of making 

exporters, artisans and entrepreneurs of Uttar Pradesh more competitive at 

the international level and ensuring their access to new global markets, the 
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State Government has been organising the Uttar Pradesh International Trade 

Show every year since 2023.  

 

STATEMENT-I 

UP ODOP Product List 

District Product Category Sector 
Agra Leather Products Primary Handicraft 
Agra Handicrafts- Stone & Marble Secondary Handicraft 
Aligarh Lock & Hardware Primary Manufacturing 
Aligarh Metal Handicraft Secondary Handicraft 
Ambedkar Nagar Textile Products Primary Textile 
Amethi Moonj products Primary Handicraft 
Amethi Food Processing Secondary Food Processing 
Amroha Musical Instruments (Dholak) Primary Manufacturing 
Amroha Readymade Garments Secondary Textile 

Auraiya 
Milk Processing (Desi Ghee) and 
Milk Products 

Primary Dairy 

Ayodhya (Faizabad) Jaggery Products Primary Food Processing 
Azamgarh Black Pottery Artefacts Primary Handicraft 
Azamgarh Textile Products (Reshmi Sari) Secondary Handloom 
Baghpat Home Decorative Goods Primary Manufacturing 
Bahraich (Wheat Stalk) Handicrafts Primary Handicraft 
Bahraich Food Processing Secondary Food Processing 
Ballia Bindi (Tikuli) Primary Handicraft 
Balrampur Food Processing (Pulses) Primary Food Processing 
Banda Shazar Stone Craft Primary Handicraft 

Barabanki 
Handloom Products and Textile 
Products 

Primary Textile 

Bareilly Zari and Zardozi Primary Handicraft 
Bareilly Bamboo Products Secondary Handicraft 
Bareilly Goldsmith Industry Tertiary Handicraft 
Basti Wooden Crafts Primary Handicraft 
Basti Vinegar Products Secondary Food Processing 
Bhadohi (Sant Ravidas Carpet (Dari) Primary Handicraft 



10.02.2026  149 
 

 
 

Nagar) 
Bijnor Wood Craft Primary Manufacturing 
Budaun Zari and Zardozi Primary Handicraft 
Bulandshahar Ceramic Products Primary Manufacturing 
Chandauli Zari-Zardozi Primary Handicraft 
Chandauli Black Rice Secondary Agriculture 

Chitrakoot 
Wooden Toys and Wood Art 
Products 

Primary Handicraft 

Deoria Decorative Products Primary Handicraft 

Deoria 
Embroidery and Weaving 
(Knitting) Products 

Secondary Handloom 

Deoria Readymade Garments Tertiary Textile 

Etah 
Ankle Bells (Ghungroo), Bells and 
Brass Products 

Primary Manufacturing 

Etawah 
Textile Products, Tailoring and 
Garment Embroidery 

Primary Textile 

Farrukhabad Textile Printing Primary Textile 
Farrukhabad Zari Zardozi Secondary Handicraft 
Fatehpur Bedsheets Primary Textile 
Fatehpur Iron Fabrication Work Secondary Manufacturing 
Firozabad Glassware Primary Manufacturing 

Gautam Buddh Nagar 
Readymade Garments and 
Textile Products 

Primary Textile 

Ghaziabad Engineering goods Primary Manufacturing 
Ghazipur Jute Wall hangings Primary Handicraft 
Gonda Food Processing Primary Food Processing 
Gorakhpur Terracotta Primary Handicraft 
Gorakhpur Readymade Garments Secondary Textile 
Hamirpur Shoes Primary Manufacturing 
Hapur Home Decorative Goods Primary Manufacturing 

Hardoi 
Handloom Products and Textile 
Products 

Primary Handloom 

Hathras Hing (Asafoetida) Processing Primary Agriculture 
Hathras Ready Made Garments Secondary Textile 
Jalaun Handmade Paper Art Primary Handicraft 
Jalaun Peas Processing Secondary Food Processing 
Jaunpur Woollen Carpets (Dari) Primary Textile 
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Jhansi Soft Toys Primary Manufacturing 
Jhansi Textile Products Secondary Manufacturing 

Kannauj 
Perfume (Attar), Incense Sticks 
and Products 

Primary Manufacturing 

Kanpur Dehat Zinc Utensils Primary Manufacturing 
Kanpur Dehat Plastic Products Secondary Manufacturing 
Kanpur Nagar Leather Products Primary Handicraft 
Kanpur Nagar Hosiery and Textile Products Secondary Textile 
Kasganj Zari Zardozi Primary Handicraft 

Kaushambi 
Food Processing (Banana and 
Guava) 

Primary Food Processing 

Kushinagar 
Banana Fiber Products and 
Banana Products 

Primary Agriculture 

Lakhimpur Kheri Tribal craft Primary Handicraft 
Lakhimpur Kheri Jaggery Products Secondary Food Processing 
Lalitpur Zari Silk Sarees Primary Handloom 
Lalitpur Food Processing Secondary Food Processing 

Lalitpur 
School Dress (Readymade 
Garments/Hosiery) 

Tertiary Textile 

Lucknow Chikankari & Zari Zardozi Primary Textile 
Maharajganj Furniture Primary Manufacturing 

Mahoba 
Gaura Stone Craft and Metal 
Crafts 

Primary Handicraft 

Mainpuri Tarkashi Art Primary Handicraft 
Mainpuri Textile Sewing Secondary Manufacturing 
Mainpuri Zari Zardozi Tertiary Handicraft 
Mathura Sanitary Fittings Primary Manufacturing 
Mathura Costume of Thakurji Secondary Handicraft 

Mathura 
Shrinagar Sculpture and Kanthi 
Mala 

Tertiary Handicraft 

Mau Powerloom Textile Primary Textile 
Meerut Sports Goods Primary Manufacturing 
Mirzapur Carpets Primary Textile 
Mirzapur Metal Industry (Brass) Secondary Handicraft 
Moradabad Metal Craft Primary Manufacturing 
Muzaffarnagar Jaggery Products Primary Food Processing 
Pilibhit Flute and Wooden Products Primary Manufacturing 
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Pratapgarh 
Food Processing (Aamla 
Products) 

Primary Food Processing 

Prayagraj Moonj products Primary Handicraft 
Prayagraj Food Processing Secondary Food Processing 
Raebareli Wood Work Primary Handicraft 

Rampur 
Applique Work along with Patch 
Work, Zari Patch work, and 
Mentha 

Primary Handicraft 

Saharanpur Wood Carving Primary Handicraft 
Sambhal Handicraft (Horn-Bone Products) Primary Handicraft 
Sant Kabir Nagar Brass Utensils Primary Manufacturing 
Sant Kabir Nagar Hosiery Products Secondary Manufacturing 
Shahjahanpur Zari and Zardozi Primary Handicraft 
Shamli Rim and Axle and Iron Work Primary Handicraft 
Shravasti Tribal craft and Furniture Primary Handicraft 
Siddharthnagar Kala namak Rice Primary Food Processing 
Sitapur Carpets (Dari) Primary Textile 
Sonbhadra Carpets Primary Textile 
Sultanpur Moonj Products Primary Handicraft 
Sultanpur Iron and Steel Fabrication Secondary Manufacturing 
Unnao Zari Zardozi Primary Handicraft 
Unnao Leather Products Secondary Manufacturing 
Varanasi Silk Products Primary Textile 
Varanasi Pink Enamel (Gulaabi Minakari) Secondary Handicraft 
Varanasi Wooden Lacquer Ware Tertiary Handicraft 
Varanasi Toys Others Handicraft 

 

STATEMENT-II 

The details and progress including employment generated under these 
schemes are as below: 
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I. ODOP Margin Money Scheme: 

Under the scheme, credit taken from banks for setting up a 

manufacturing or business enterprise is subsidised to the extent of 25% 

up to a ceiling of Rs 20 lacs.  

Progress – 

 Till now, 20,260 projects worth Rs 6,931.10 Cr  having subsidy of  

Rs 897.05 Cr have been sanctioned under ODOP Margin Money 

scheme through which 3,16,976 employment generated. 

II. Skill Development & Toolkit Distribution Scheme: 

This Scheme aims at fulfilling current and future requirements of skilled 

work force in the entire value chain of ODOP products through free 

bridge courses of 10 days. Additionally, artisans participating in the 

training programme are provided modern toolkits, free-of-cost.  

Progress – 

 Till now total 1,33,472 ODOP artisans have been trained, and 

1,31,372 artisans have been provided with ODOP toolkit, through 

the scheme.  

III. Common Facility Centre (CFC) Scheme:  

This Scheme aims at developing Common facilities viz. Common 

Processing/Production Center, Raw Material Bank, Testing Facility, 

Logistics center, R&D center etc for the clusters which artisans are not 

able to create on their own. CFCs aims to address common issues of 
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the ODOP artisans/ units including design issues, raw material issues, 

packaging issues, among others. Under the scheme, the State 

Government provides financial assistance ranging from 60%-90% of the 

project cost as grant. Below is the current status of CFC scheme:-  

Progress – 

 Till now, 15 CFCs (total project cost Rs 112.29 Cr) have been 

completed.  in these CFCs Approx 259 no of employment are 

generated, and around 3620 number of users are utilizing the 

facilities of these CFCs. 

 15 more CFC proposals (total project cost Rs 105.82 Cr) have 

been provided with final approval by GoUP, and these projects 

are under implementation stage.   

IV. Market Development Assistance Scheme: 

This Scheme aims at providing market access & thereby creating brand 

at national and international platforms. Under this scheme participation 

of ODOP artisans/ units in local, national and international melas/ 

exhibitions is promoted by offering them lodging, travel and stall fee 

reimbursement. The department has shortlisted over 450 national and 

international exhibitions/ melas (fairs) wherein ODOP artisans/ units can 

participate and claim assistance, under the scheme. Additionally, the 

scheme provides financial assistance to ODOP artisans/ units for 
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onboarding to E-commerce platforms & creating space in the form of 

showrooms at major urban centres. 

Progress –  

 Till now 8435 artisans have participated in various fairs under the 

scheme and a total subsidy of Rs 80.48 Crs have been provided.  

 E-commerce platforms like ODOPMART, Amazon.in, Flipkart & 

YUUKKE have been associated with for marketing of ODOP products. 

 

CLOSURE OF JUTE MILLS 

*156. PROF. SOUGATA RAY: 

 Will the Minister of TEXTILES be pleased to state: 

(a) the details of jute mills closed due to various reasons in the country during 

the last three years, State-wise;  

(b) whether the Government has ascertained the reasons behind the closure 

of jute mills and if so, the details including the reasons therefor;  

(c) the steps taken by the Government to ensure enough raw material for the 

functioning of existing jute mills in the country; and  

(d) whether the Government has any proposal to rehabilitate large number of 

employees who lost their livelihood due to the closure of jute mills and if so, 

the details thereof? 

THE MINISTER OF TEXTILES (SHRI GIRIRAJ SINGH): 
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(a) and (b) Jute mills provide details of closure to the concerned State 

Government under the provisions of the Industrial Disputes Act, 1947. After 

informing the State Government, jute mills also inform the office of the Jute 

Commissioner so that no orders for the production of jute bags are issued to 

them. Under the provisions of the Industrial Disputes Act, 1947, detail of jute 

mills in the country that have been closed for various reasons during the past 

three years and have informed the office of the Jute Commissioner is given in 

the enclosed Statement. The main reason for the closure of the mills is 

management-related problems of the company.  

(c) and (d)The Government makes every possible effort to ensure the 

availability of raw jute to jute mills through the Stock Control Order and 

authorises officers of the State Police (Enforcement Branch) to take action, as 

and when required, to enforce the Stock Control Order. In addition, the office 

of the Jute Commissioner also carries out search and seizure operations. 

Further, under the provisions of the Industrial Disputes Act, 1947, the primary 

responsibility for the rehabilitation of workers rests with the State Government. 

STATEMENT 

Mill/Mills Declaring Permanent Closure 

S.N Closed Mills State 

1 Mahabir Jute Mill U.P. 

   

असम म¤ कृिष िव²ान क¤ þ   

*157. ®ी रजंीत द°ा :  
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 ³ या कृिष और िकसान कÐ याण मýंी यह बताने कì कृपा कर¤गे िक :  

(क) ³ या असम के िबÔ वनाथ िजल,े जो मु́  यत: कृिष ÿधान ±ेý ह,ै म¤ Ö थानीय िकसानŌ के 

िलए कृिष योजनाओ,ं आधिुनक कृिष तकनीकŌ के ÿिश±ण और ÿचार-ÿसार के िलए एक 

समिपªत कृिष िव²ान क¤ þ (केवीके) कì आवÔ यकता है;  

(ख) ³ या उ³ त िजले म¤ कृिष िव²ान केÆ þ कì Ö थापना के िलए असम राº य सरकार/संबंिधत 

एज¤सी से कोई ÿÖ ताव ÿाÈ त हòआ है अथवा िवचाराधीन है;      

(ग) यिद हां, तो उ³ त ÿÖ ताव कì वतªमान िÖथित ³ या है और ³ या वतªमान अथवा आगामी 

िव°ीय वषª म¤ इस ÿयोजनाथª कोई बजटीय ÿावधान िकए गए ह§; और   

(घ)  यिद हां, तो उ³ त केÆ þ के अनुमोदन और िनमाªण कì संभािवत समय-सीमा ³ या है और 

यिद नहé, तो इसके ³ या कारण ह§? 

कृिष और िकसान कÐयाण मýंी; तथा úामीण िवकास मýंी (®ी िशवराज िसहं चौहान): 

(क)  िबÖ वनाथ, असम का एक नवसृिजत िजला है िजसे सोिनतपरु िजले से िवभािजत िकया गया 

ह ैऔर यह मु́ यतः एक कृिष ÿधान िजला है। यहा ँ कृषक समदुायŌ के लाभ के िलए आधिुनक 

कृिष तकनीकŌ के ÿसार कì आवÔयकता है। वतªमान म¤ सोिनतपुर िÖथत कृिष िव²ान क¤ þ 

िबÖवनाथ िजले म¤ भी अपनी गितिविधया ँसंचािलत कर रहा है।   

(ख) और  (ग)  असम के िबÖ वनाथ िजले म¤ कृिष िव²ान केÆ þ कì Ö थापना के िलए असम राº य 

सरकार/संबंिधत एजÆे सी से ऐसा कोई ÿÖ ताव नहé िमला है। हालांिक, इस िजले को कृिष िव²ान 

केÆ þ (KVK) कì Ö थापना के िलए ईएफसी (2021-26) दÖ तावेज म¤ शािमल िकया गया है।  

(घ)  िकसी नवसृिजत िजले म¤ नए कृिष िव²ान क¤ þ को खोला जाना िनधाªåरत कायªिविध और 

िदशा-िनद¥शŌ के अनसुार एक सतत ÿिøया है। िजले म¤ कृिष िव²ान क¤ þ कì Ö थापना कì ÿिøया 

पर वांिछत अनुमोदन ÿाÈ त होन,े आवÔ यक मानदडं पूरे होने और िनिध कì उपलÊ धता होने पर ही 

िवचार िकया जाता है।   
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खाīाÆन और कृिष उÂपादन के नुकसान को कम करने के उपाय 

*158. डॉ. िशवाजी बंडाÈपा कालगेः 
         ®ी िनलेश ²ानदेव लंकेः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) मानसून म¤ होने वाले बदलावŌ और चøवाती िव±ोभ के कारण महाराÕů और अÆय राºयŌ म¤ 

िकसानŌ को खाīाÆनŌ और कृिष उÂपादन म¤ हो रहे नकुसान को रोकने के िलए सरकार Ĭारा ³या 

कदम उठाए जा रहे ह§; 

(ख) ³या सरकार ने िवशेषकर महाराÕů के लातूर और अिहÐयानगर (अहमदनगर) संसदीय 

िनवाªचन ±ेýŌ म¤ िकसानŌ को राहत ÿदान करने और फसल कटाई के बाद होने वाले नकुसान को 

रोकने के िलए úाम पंचायत या Êलॉक Öतर पर आधिुनक भंडारण सिुवधाओ/ंगोदामŌ के िनमाªण के 

िलए कोई योजना बनाई है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या सरकार का िवचार भिवÕय म¤ ऐसी ÿाकृितक आपदाओ ं कì रोकथाम और खाīाÆनŌ के 

संर±ण के िलए िनरतंर ÿिश±ण, तकनीकì सहायता और िव°ीय सहायता ÿदान करने का है; और 

(घ) यिद हां, तो महाराÕů सिहत तÂसंबंधी राºय-वार Êयौरा ³या है? 

कृिष और िकसान कÐयाण मýंी; तथा úामीण िवकास मýंी (®ी िशवराज िसहं चौहान): 

(क) वषª 2024-25 के दौरान महाराÕů राºय म¤ कुल खाīाÆन उÂपादन 184.69 लाख टन रहने का 

अनमुान है, जो वषª 2023-24 के 145.09 लाख टन से अिधक है। देश म¤ कुल खाīाÆन उÂपादन, 

åरकॉडª 3577.32 लाख मीिůक टन (एलएमटी) रहने का अनमुान है, जो वषª 2023-24 के 

3322.98 एलएमटी खाīाÆन उÂपादन से 7.65% अिधक है। 

  इसके अलावा, वषª 2025-26 के ÿथम अिúम अनमुान (केवल खरीफ) के अनुसार, वषª 

2025-26 के िलए महाराÕů म¤ कुल खरीफ खाīाÆन उÂपादन 101.51 लाख टन रहने का अनुमान 

ह,ै जो वषª 2024-25 के 95.33 लाख टन खरीफ खाīाÆन उÂपादन से अिधक है। 
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  राÕůीय खाī सरु±ा एवं पोषण िमशन (एनएफएसएनएम) के तहत, ÿाकृितक आपदाओ ं

और सूखा एवं बाढ़ जसैी अÿÂयािशत पåरिÖथितयŌ के दौरान िकसानŌ कì बीज कì आवÔयकता को 

पूरा करने के िलए अÐप और मÅयम अविध कì िकÖमŌ के बीज आरि±त/संरि±त रखे जाते ह§। 

  सरकार ने राºयŌ को क¤ þ ÿायोिजत Öकìम के अंतगªत 25% धनरािश को Éले³सी फंड के 

łप म¤ िनधाªåरत करने कì अनुमित दी है, तािक राºय ÿाकृितक आपदाओ ं कì िÖथित म¤ 

राहत/पनुÖथाªपन गितिविधयŌ के िलए इस Éले³सी  फंड का उपयोग कर सक¤ । 

  कृिष एवं िकसान कÐयाण िवभाग म¤ सूखा ÿबंधन हेत ु फसल मौसम िनगरानी समूह 

(सीडÊÐयूडÊÐयूजीडीएम) गिठत ह,ै िजसका उĥेÔय वषाª कì िÖथित, खरीफ फसलŌ कì बवुाई कì 

ÿगित, जलाशयŌ के जल Öतर और अÆय मापदडंŌ कì समी±ा करके सूखे कì िÖथित का 

िनधाªरण/मूÐयांकन करना और दि±ण-पिĲम मानसून के मौसम (जून स े िसतंबर) के दौरान राºय 

सरकारŌ/अÆय िहतधारकŌ के साथ साĮािहक वीिडयो कॉÆĀ¤ स के माÅयम से सूखे जैसी िकसी भी 

िÖथित म¤ राºयŌ कì तैयाåरयŌ के बारे म¤ ÿÂय± जानकारी ÿाĮ करना है। 

सूखे के िलए øाइिसस मैनेजम¤ट Èलान (सीएमपी) लागू है। यह संकट के समय आवÔयक 

सूखा ÿबंधन उपायŌ पर क¤ िþत है। इसम¤ आपदा ÿबंधन म¤ क¤ þ और राºय सरकारŌ तथा उनकì 

एज¤िसयŌ सिहत िविभÆन िहतधारकŌ कì भूिमकाओ ंऔर िजÌमेदाåरयŌ का ÖपĶ वणªन है। सीएमपी 

संकट के िविभÆन चरणŌ और ÿÂयेक चरण के अनुłप कायªनीितक ÿितिøया कì पहचान करने के 

िलए øाइिसस मैनेजम¤ट Āेमवकª  ÿदान करती है। Öकìम म¤ कायªनीितक गितिविध योजनाकार भी 

शािमल है, जो वषª के िविभÆन समयŌ म¤ सूखे से िनपटने कì तैयारी, सूखा åरपोिट«ग और सूखे स े

िनपटने कì कारवाई तथा इन गितिविधयŌ के िलए िजÌमेदार एज¤िसयŌ से संबंिधत महÂवपूणª कदमŌ 

के िलए एक Âवåरत मागªदिशªका के łप म¤ कायª करता है। 

(ख) कृिष एवं िकसान कÐयाण मýंालय, भारत सरकार इंिटúटेड एúीकÐचर माक¥ िटंग Öकìम 

(आईएसएएम) कì उप-Öकìम " एúीकÐचर माक¥ िटंग इÆĀाÖů³चर (एएमआई)" नामक क¤ þीय ±ेý 

Öकìम को कायाªिÆवत कर रहा है िजसका उĥेÔय फसलोपरांत होने वाले नुकसान और मजबूरन 
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िबøì को कम करने के िलए भंडारण इÆĀाÖů³चर सिहत समú माक¥ िटंग इÆĀाÖů³चर के िवकास 

को बढ़ावा देना और सŀुढ़ करना है; िकसानŌ के िलए माक¥ िटंग ए³सेस बढ़ाना है। इस Öकìम को 

महाराÕů के लातूर और अिहÐयानगर (अहमदनगर) सिहत पूर ेदेश म¤ कायाªिÆवत िकया जा रहा है। 

आईएसएएम कì एएमआई उप-Öकìम के तहत, महाराÕů राºय म¤ 95,70,046 मीिůक टन 

भंडारण ±मता वाली कुल 4,499 भंडारण इÆĀाÖů³चर पåरयोजनाओ ंको ÿारभं से लेकर िदनांक 

31.01.2026 तक 35,444.09 लाख Łपये कì सिÊसडी के साथ सहायता ÿदान कì गई है। 

  एúीकÐचर इÆĀाÖů³चर फंड (एआईएफ) फसलोपरांत ÿबंधन इÆĀाÖů³चर और 

सामदुाियक कृिष पåरसंपि°यŌ के िवकास के िलए मÅयम और दीघªकािलक ऋण िव°पोषण जुटान े

हेतु एक क¤ þीय ±ेý Öकìम है। इस Öकìम के अंतगªत, भारत सरकार 3% ÿित वषª Êयाज अनुदान के 

माÅयम स ेऋण सहायता ÿदान करती है। सूàम एवं लघ ुउīम ऋण गारटंी कोष (सीजीटीएमएसई) 

और एनएबीएस संर±ण के तहत ₹2 करोड़ तक के ऋणŌ के िलए ऋण गारंटी कवरजे भी उपलÊध है। 

जलुाई 2020 म¤ Öकìम कì शुŁआत से लेकर िदनांक 04.02.2026 तक, महाराÕů राºय म¤ 

15,637 पåरयोजनाओ ंके िलए ₹9483.71 करोड़ कì ऋण रािश Öवीकृत कì गई है। 

खाī एवं सावªजिनक िवतरण िवभाग, भंडारण ±मता का िनरंतर आकलन और िनगरानी करता 

है और भंडारण अंतर आकलन के आधार पर, महाराÕů राºय म¤ िनÌनिलिखत ÖकìमŌ के माÅयम स े

भंडारण ±मताए ंसिृजत/िकराए पर ली जाती ह§: 

i. िनजी उīमी गारटंी (पीईजी) Öकìम 

ii. सीडÊलूसी/एसडÊलूसी /राºय एज¤िसयŌ से गोदामŌ को िकराया पर लेना 

iii. िनजी भंडारण Öकìम (पीडÊÐयूएस) के माÅयम से गोदामŌ को िकराया पर लेना 

iv. पåरसंपि° मþुीकरण के तहत गोदामŌ का िनमाªण 

v. कवडª एडं िÈलंथ (सीएपी) हायåरंग Öकìम - 2025 

vi. पूवō°र और पहाड़ी राºयŌ के िलए संशोिधत पीईजी Öकìम, िजसम¤ 15 वषª कì लंबी गारंटी 

अविध शािमल है 
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  िदनांक 01.01.2026 तक, भारतीय खाī िनगम (एफसीआई) कì 19.08 लाख मीिůक 

टन कì कवडª स¤ůल पूल भडंारण ±मता है, िजसम¤ 9.23 लाख मीिůक टन कì ÖवािमÂव वाली 

±मता और 9.85 लाख मीिůक टन कì िकराये पर ली गई ±मता शािमल है। इसके अितåरĉ, 

महाराÕů राºय म¤ स¤ůल वेयरहाउिसंग कॉपōरेशन (सीडÊÐयूसी) कì 8.74 लाख मीिůक टन कì 

कवडª भडंारण ±मता है, िजसम¤ 6.84 लाख मीिůक टन कì ÖवािमÂव वाली और 1.9 लाख मीिůक 

टन कì िकराये पर ली गई ±मता शािमल है। 

(ग) और (घ) इसके अलावा, भारतीय कृिष अनसुंधान पåरषद (आईसीएआर) जलवाय ुपåरवतªन स े

िनपटने के िलए अनुकूल ÿौīोिगकì को िवकिसत और बढ़ावा देने के उĥेÔय से 151 िजलŌ म¤ 448 

जलवाय ु अनुकूल गांवŌ के िलए राÕůीय नवाचार जलवाय-ुअनकूुल कृिष (एनआईसीआरए) 

पåरयोजना कायाª िÆवत कर रही है। 

अंतरसरकारी जलवाय ु पåरवतªन पैनल (आईपीसीसी) के ÿोटोकॉल के अनुसार, 

एनआईसीआरए के तहत 651 कृिष िजलŌ के िलए जलवाय ुपåरवतªन के जोिखम और संवेदनशीलता 

का आकलन िकया गया है। इनम¤ से 310 िजलŌ को संवेदनशील के łप म¤ िचिĹत िकया गया है, 

िजनम¤ से 109 िजलŌ को 'अिधक संवेदनशील' और 201 िजलŌ को 'अÂयिधक संवेदनशील' ®ेणी म¤ 

रखा गया है। महाराÕů म¤, एनआईसीआरए पåरयोजना को सूखा, शÕुक मौसम, लू, तीĄ वषाª और 

शीत संकट जैसी िÖथितयŌ का सामना करने वाले नंदरुबार, अहमदनगर, बीड, उÖमानाबाद, लातूर 

और जालना िजलŌ म¤ केवीके के माÅयम से कायाªिÆवत िकया गया है। 

एनआईसीआरए के माÅयम से इन िजलŌ के िकसानŌ के खेतŌ म¤ जलवाय ु पåरवतªन के 

अनकूुल िसĦ ÿौīोिगकì का ÿदशªन िकया गया है। इनम¤ से कुछ ÿौīोिगकì  म¤ सूखा, गमê और बाढ़ 

के ÿित सहनशील िकÖमŌ का संवधªन, वषाª जल सचंयन संरचनाए,ं मृदा और जल संर±ण उपाय, 

चावल कì सतत खेती के तरीके, हरी खाद, कृिष वािनकì, उÆनत चारा िकÖम¤, नÖल¤ और पशधुन के 

िलए आ®य और आहार पूरक आिद शािमल ह§। जलवाय ुपåरवतªन के ÿभाव को कम करने और 

समय पर सचंालन के िलए कÖटम हायåरंग स¤टर, चारा और बीज ब§कŌ के माÅयम से úाम Öतरीय 



10.02.2026  161 
 

 
 

सÖंथाए ंभी Öथािपत कì गई ं। एनआईसीआरए के अनुभवŌ और सफलता कì कहािनयŌ को महाराÕů 

सरकार ने जलवाय ुअनकूुल कृिष पåरयोजना (पीओसीआरए) के माÅयम से िवĵ ब§क कì धनरािश से 

5,000 गांवŌ म¤ इन कायªकलापŌ को िवÖताåरत करने के िलए आगे बढ़ाया। 

एनआईसीआरए पåरयोजना के तहत नंदरुबार, अहमदनगर, बीड, उÖमानाबाद, लातूर और 

जालना िजलŌ म¤ जलवाय ुपåरवतªनशीलता और सूखे, बाढ़ और लू जैसी चरम मौसम िÖथितयŌ से 

िनपटने म¤ िकसानŌ कì मदद के िलए िविशĶ ±ेýŌ के अनłुप ÿौīोिगिकयŌ का िवकास और ÿदशªन 

िकया जाता है। इन िजलŌ म¤ सूखा, शÕुक जलवाय,ु भीषण गमê, भारी बाåरश और कभी-कभी शीत 

ऋत ुजैसी समÖयाए ंभी होती ह§। एनआईसीआरए पåरयोजना के अनुभव और सफलता कì कहािनयŌ 

को अ¸छी तरह स ेदजª िकया गया ह ैऔर आग ेिवÖतार के िलए राºय सरकारŌ के साथ साझा िकया 

गया है। 

एनआईसीआरए पåरयोजना के अंतगªत, जलवाय ु पåरवतªन स े िनपटने म¤ स±म कृिष 

अनसुंधान और उसके Óयावहाåरक अनÿुयोग म¤ िकसानŌ और वै²ािनकŌ कì ±मता बढ़ान ेके िलए 

ÿौīोिगकì ÿदशªन, ÿिश±ण और जागłकता कायªøम आयोिजत करना एक महÂवपूणª घटक है। 

िपछल े15 वषŎ म¤, देश भर म¤ लगभग 25,000 ÿिश±ण कायªøम आयोिजत िकए गए ह§, िजनसे 

7.57 लाख िकसानŌ को लाभ हòआ है। महाराÕů म¤, अब तक 12,000 िकसानŌ को ÿाकृितक 

संसाधन ÿबंधन, फसल आधाåरत और पशुधन जलवाय ुपåरवतªन स ेिनपटने म¤ स±म ÿौīोिगिकयŌ 

पर लगभग 550 ÿिश±ण िदए गए ह§। 

 

RISING AGRICULTURAL INPUTS COST 

*159. SHRIMATI PRATIMA MONDAL: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased 

to state: 
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(a) whether MSP procurement remains regionally skewed and crop-limited, 

leaving a majority of farmers outside effective price support; 

(b)  the steps that are being taken to address rising fertilizer, seed, and 

pesticide costs that are eroding farm viability; and 

(c)  the evidence-based assessment that supports recent agri-marketing 

reforms and the manner in which these have improved price realization for 

farmers? 

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE; AND 
MINISTER OF RURAL DEVELOPMENT (SHRI SHIVRAJ SINGH 
CHOUHAN): 

(a) Government  of India announces Minimum Support Prices (MSP) for 22 

major agricultural commodities of Fair Average Quality (FAQ) each year in 

both the Crop seasons on the basis of recommendations of Commission for 

Agricultural Costs & Prices (CACP), after considering the views of State 

Governments and Central Ministries/Departments concerned & other relevant 

factors. In addition, MSP for toria and de-husked coconut is also fixed on the 

basis of MSPs of rapeseed & mustard and copra respectively. While 

recommending MSPs, CACP considers important factors like cost of 

production, overall demand-supply conditions, domestic and international 

prices, inter-crop price, terms of trade between agricultural and non-

agricultural sectors, the likely effect on the rest of the economy, besides 

ensuring rational utilization of land, water and other production resources and 

a minimum of 50 percent as the margin over cost of production in case of 
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MSPs. Government also extends remunerative price to farmers through its 

various interventions schemes. Besides, the overall market also responds to 

declaration of MSP and Government’s procurement operations which results 

in private procurement on or above the MSP for various notified crops. 

Government extends price support for paddy and wheat through the 

Food Corporation of India (FCI) and State Agencies which purchase at MSP, 

whatever food grains offered by farmers within the stipulated period & 

conforming to the specifications prescribed. Further, different types of nutri-

cereals and maize are procured by State Governments in consultation with 

FCI to the extent that the concerned State Government may utilise the same 

for distribution under Targeted Public Distribution System (TPDS) as well as 

Other Welfare Schemes (OWS).  

 Oilseeds, pulses and copra of Fair Average Quality (FAQ) are procured 

from registered farmers under Price Support Scheme under Umbrella Scheme 

of Pradhan Mantri Annadata Aay SanraksHan Abhiyan (PM-AASHA), as per 

its prescribed guidelines at MSP in consultation with the concerned State 

Government as and when market price of these produce fall below the MSP. 

Under PM-AASHA, States / UTs are offered to choose either Price Support 

Scheme (PSS) or Price Deficiency Payment Scheme (PDPS) in a given 

procurement season with respect to particular oilseeds crop for the entire 

State. Further, to encourage domestic production & ensure remunerative 

prices to farmers, procurement of Tur, Urad and Masur from the pre-registered 

farmers is undertaken as much as offered by them through the Central Nodal 
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Agencies under Mission for Aatmanirbharta in Pulses till 2030-31.Cotton and 

Jute are also procured by Government at MSP through Cotton Corporation of 

India (CCI) and Jute Corporation of India (JCI) respectively. If farmers get 

better price than notified MSP, they are free to sell their produce anywhere. 

(b) The maximum retail price (MRP) of urea is constant since 2018. 

Similarly, MRP of Diammonium Phosphate (DAP) is constant for the last three 

years i.e. 2023-24 to 2025-26. The actual expenditure on urea varies with 

fluctuation in price of natural gas and other raw material used for urea 

production and international import prices of urea. However, in order to keep 

the price constant, Government of India is bearing the subsidy on both the 

urea and Phosphatic & Potassic (P& K) fertilizers.  

Government has taken several steps to make seeds available at 

affordable prices to farmers, which includes, financial assistance to the 

States/UTs and public sector implementing agencies for seed-related activities 

including purchase of breeder seeds, distribution of quality seeds, 

strengthening seed infrastructure, National Seed Reseve and free distribution 

of minikits of new High Yielding Varieties (HYVs) of pulses and Nutri-cereals 

etc.These interventions enhance productivity and reduce cost of cultivation. 

Production of seeds in public sector is encouraged to ensure availability of 

quality seeds at affordable prices to farmers. 

The pricing of pesticides does not come under the purview of 

Insecticides Act, 1968 and Insecticides Rules, 1971. However, to provide the 
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affordable pesticides to farmers, Registration Committee (RC) also grants 

registration of pesticides under section 9(4) ‘me-too’ category. 

 (c) Agricultural Marketing is a state subject. However, in order to improve 

the market access to farmers,  create a competative marketing ecosystem and 

encourage investment in development of post-harvest management and 

marketing infrastructure with the objective of providing a competitive and 

remunerative prices to the farmers, Government  coordinates with states for 

adoption of reforms in agricultural marketing. 

 

COTTON IMPORTS 

*160. SHRI G. KUMAR NAIK: 

 Will the Minister of TEXTILES be pleased to state : 

(a) the details of cotton imported by the country and details of top ten 

importing countries during each of the last five years;  

(b) whether the Government has exempted import duties on cotton for the 

current financial year and, if so, the details thereof;  

(c) whether any assessment or survey has been conducted by the 

Government regarding the impact of cotton import duty exemption on domestic 

cotton farmers and if so, the findings thereof, especially for the State of 

Karnataka; and  

(d) the measures being proposed by the Government to protect the interest of 

cotton farmers while simultaneously addressing the requirements of the textile 
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industry; and the details of the impact of cotton duty exemption on 

Government revenue? 

THE MINISTER OF TEXTILES (SHRI GIRIRAJ SINGH): 

(a) Details of cotton import in India, country-wise during the last 5 years, is 

given in the enclosed Statement. 

(b)In the current financial year 2025-26, the 11% import duty on cotton (5% 

BCD, 5% AIDC, 1% SWC) was exempted vide Department of Revenue 

notification dated 18.08.2025, effective from 19.08.2025 to 

30.09.2025. Subsequently, vide Department of Revenue Notification dated 

28.08.2025, the exemption of import duty on cotton was further extended up to 

31.12.2025.   Thereafter, the standard 11 % import duty on cotton was 

reinstated from 1 January 2026. 

(c) and (d) The Government of India protects cotton farmers by announcing 

Minimum Support Prices (MSP) annually, based on Commission for 

Agricultural Cost and Prices (CACP) recommendations, State and Central 

inputs, and production costs, ensuring that farmers receive a minimum of 1.5 

times the cost of production (A2+FL) for their produce.  For the 2025–26 

cotton season, MSP for Fair Average Quality cotton has been fixed at ₹7,710 

per quintal for Medium Staple and ₹8,110 per quintal for Long Staple, an 

increase of ₹589 per quintal over the previous year. The Cotton Corporation of 

India (CCI), as the central nodal agency, undertakes procurement under MSP 

whenever market prices fall below MSP.  For the 2025–26 cotton season, CCI 
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opened 571 procurement centers across 149 districts in 11 cotton-growing 

states, and has procured over 90.54 lakh bales so far. 

In Karnataka, MSP operations have shown significant growth from the 

2024-25 to the 2025-26 cotton season. In 2024-25, CCI procured 25.61 lakh 

quintals of seed cotton (5.22 lakh bales), valued at ₹1,892 crore, across 26 

centres. In 2025-26, so far, procurement increased to 34.10 lakh quintals (6.82 

lakh bales), valued at ₹2,725 crore, across 37 centres, indicating a notable 

increase in both procurement and farmer outreach. 

Procured cotton is sold through an independent online e-auction portal, 

providing transparency and competitive access for the textile industry. This 

system ensures a balanced approach, protecting farmers’ incomes while 

meeting the raw material requirements of domestic textile units. 

Duty exemptions on cotton imports ensure sufficient availability of 

quality raw material, supporting value addition, boosting employment, and 

enhancing exports, thereby generating higher indirect revenue. 

  

STATEMENT 

Statement showing details of cotton import in India during the last 5 
years 

 
(Qty. in bales, value in Crores) 

CY- 1st October to 30th September  
Sr. 
No. 

Country 
2020-21 2021-22 2022-23 2023-24     2024-25 

Quantity Value Quantity Value Quantity Value Quantity Value Quantity Value 
1 USA 4,30,718 1,501 7,73,164 4,069 4,57,027 2,174 2,68,728 1,361 8,56,298 2,908 
2 Brazil 52,228 109 1,10,065 506 75,722 227 67,805 152 8,54,622 2,131 
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 C.Y.(Crop Year) 
Source: DGCIS, Kolkata 

 
_________ 

 
 
 

(ii)  Unstarred Question Nos. 1611 to 1840 
 
 

GROWTH IN ELECTRONICS AND STRENGTHENING INDIA'S  
ELECTRONICS SUPPLY CHAIN 

1611.SHRI TEJASVI SURYA: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:  

(a)  the details of the value of India’s electronics exports in the year 2025, 

including the year-on-year growth compared to 2024 and the major product 

categories contributing  to this growth; 

3 Australia 1,14,847 300 3,94,518 1,746 4,45,672 1,709 3,58,726 1,131 8,49,268 2,367 
4 Mali 3,221 8 27,660 103 5,725 20 57,180 156 2,91,969 770 
5 Egypt  3,42,818 1161 1,06,337 719 2,18,141 853 2,07,729 1,028 1,41,917 687 

6 
Cote D 
'Ivoire 

7,584 17 84,255 378 16,326 72 61,751 176 1,02,278 267 

7 Tanzania  2,894 9 50,844 192 37,855 115 1,07,121 288 72,030 189 
8 Israel 26,425 80 13,972 90 8,760 61 10,115 62 24,132 120 
9 Greece 27,705 67 27,316 111 16,888 61 11,214 40 9,567 35 
10 Sudan 632 2 11,214 43 3,834 12 - - 5,273 10 

11 
Other 
Countries 

93,566 227 5,13,929 2,399 1,73,445 727 3,69,307 1,089 9,32,588 2,504 

Total 11,02,637 3,481 21,13,274 10,354 14,59,396 6,029 15,19,675 5,483 41,39,941 11,989 
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(b)  the specific export destinations where Indian electronics exports have 

shown significant increases, and the contribution of products such as mobile 

phones, components, and accessories to these exports; 

(c)  the key policy measures, incentive programmes, and production-linked 

initiatives Introduced by the Government that have supported the scaling up of 

electronics production and export competitiveness in recent years; 

(d)  the extent to which the development of the semiconductor manufacturing 

ecosystem,  including the commissioning of new plants, is expected to further 

boost electronics exports and reduce import dependence over the next few 

years; and 

(e)  the targets set by the Government for electronics exports by 2030 and 

the strategies planned to achieve such targets, particularly in high-value 

technology segments? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) In calendar year 2025, India’s electronics export was USD 47.7 billion, 

observing year on year growth of 36.6%. Smart Phone, Populated loaded or 

stuffed Printed Circuit Board, Photovoltaic Cell assembled in modules are the 

major contributors in this growth. 

(b) Indian electronic exports have shown significant growth in USA, UAE 

and China. Smartphone, Photovoltaic Cell assembled in modules, Personal 
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Computer and populated loaded or stuffed Printed Circuit Board are the major 

contributing products in these countries. 

(c) To increase exports, reduce import dependency and generate 

employment, Government has undertaken various initiatives ensuring 

development of electronics manufacturing ecosystem, which include: 

a. Electronics Component Manufacturing Scheme (ECMS) 

b. Scheme for Promotion of Manufacturing of Electronic Components and  

    Semiconductors (SPECS) 

c. Electronics Manufacturing Clusters (EMC and EMC 2.0) Scheme 

d. Semicon India Programme 

e. Modified Special Incentive Package Scheme (M-SIPS) 

f. Public Procurement (Preference to Make in India) Order 2017  

g. Reforms in taxation including rationalization of tariff structure, 

exemption  

     on  basic custom duty on capital goods, etc. 

h. Allowing 100% FDI in electronics manufacturing, subject to applicable 

laws/ regulations 

(d) Development of India’s semiconductor manufacturing ecosystem is 

expected to strengthen electronics exports over time and reduce import 

dependence in critical components. Government has approved 10 projects 

with envisaged investments of about Rs. 1.6 Lakh Crore which includes 2 fabs 

and 8 packaging units. These projects are in various stages of implementation 

and are expected to become operational in 3-6 years’ timeframe. 
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(e) As per Niti Aayog report, there is a potential to achieve USD 500 billion in 

electronics manufacturing in India by 2030. This will also cater to increase in 

exports. Export volumes are influenced by various factors, such as global 

demand, supply & price trends, improvements in quality and compliance with 

various domestic & international standards. 

 

 
INDIA'S ELECTRONICS EXPORT CLAIMS AND  

EMPLOYMENT OUTCOMES 
 

1612. SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH: 

  Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) whether the Minister categorically assured that India’s electronics 

export growth,  mobile phone production, and semiconductor initiatives will 

deliver promised  employment, technology transfer, and economic benefits or 

whether the Government is  overstating achievements, if so, the details 

thereof, if not, the reasons therefor; 

(b) the measures that are being taken to prevent excessive concentration of 

electronics production in certain States or regions, ensuring equitable 

economic benefits  and job opportunities across India, if so, the details thereof, 

if not, the reasons therefor; 

(c) whether the Government has assessed dependency on foreign 

companies, like Apple,  for exports exposes India to global supply chain 
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vulnerabilities, and if so, what mitigation strategies are in place, if not, the 

reasons therefor; and  

(d) the number of monitoring and reporting mechanisms exist to track whether 

export growth is translating into real employment, skill development, and local 

industry benefits  and whether such reports be presented to Parliament, if so, 

the details thereof, if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) To increase electronics production & exports, promote indigenization 

and generate employment, Government has undertaken various initiatives 

ensuring further development of electronics manufacturing ecosystem in the 

last 11 years which includes: 

 Electronics Component Manufacturing Scheme (ECMS) 

 PLI scheme for Large Scale Electronics Manufacturing 

 PLI Scheme for IT Hardware 

 Scheme for Promotion of Manufacturing of Electronic Components and   

    Semiconductors (SPECS) 

 Electronics Manufacturing Clusters (EMC and EMC 2.0) Scheme 

 Semicon India Programme 

 Modified Special Incentive Package Scheme (M-SIPS) 

 Public Procurement (Preference to Make in India) Order 2017 
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 Reforms in taxation including rationalization of tariff structure, 

exemption  

    on basic custom duty on capital goods, etc. 

 Allowing 100% FDI in electronics manufacturing, subject to applicable  

    laws / regulations 

As a result of these initiatives, Electronics manufacturing in India has 

expanded significantly in the last 11 years, as can be seen from the following 

statistics:                                                             

# 2014-15 2024-25 Remarks 

Production of electronics goods (Rs.)* ~1.9 Lakh Cr ~11.3 Lakh Cr Increased 6 times 

Production of mobile phones (Rs.)* ~0.18 Lakh Cr ~5.5 Lakh Cr Increased 28 times

*As per industry estimates 

Manufacturing is inherently labour-intensive — particularly in segments 

such as mobile phones, EMS, components, testing, packaging, logistics, and 

ancillary services. As new manufacturing lines, supplier ecosystems, and 

industrial clusters come up under these schemes, demand has risen for shop-

floor workers, technicians, engineers, quality professionals and supply-chain 

personnel, alongside jobs in services such as logistics, maintenance, design 

and compliance. As per industry estimates, electronics sector has generated 

around 25 lakhs of employment in the country. 

(b)  The Government of India initiatives are pan-India in nature.  Location of the 

manufacturing units is decided by the industry, keeping in view the supporting 
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policy and other ease of doing business measures implemented by the State 

Government. 

(c)  Electronics production in India and exports from India are being done by 

the companies registered in India. It may be noted that more than 75% of 

global electronics trade is through Global Value Chains (GVCs). Manufacturing 

of electronic products involves domestic sourcing as well as imports of various 

components from different countries depending on competitive advantages, 

availability of raw materials for that intermediaries, parts, or price or 

technologies. The Government periodically reviews the status of electronics 

manufacturing in the country and brings in necessary policies to build domestic 

capacity and capability, so as to strengthen supply chain resilience.   

(d)  The Government has robust monitoring and reporting mechanisms to track 

production, exports, investment commitments and scheme-wise outcomes, 

including employment and capability creation. Relevant Ministries and 

implementing agencies periodically review performance indicators and engage 

industry stakeholders to assess progress and identify gaps. The Government 

continues to strengthen these monitoring systems to ensure that the growth in 

manufacturing and exports translates into tangible benefits for employment, 

skilling and domestic industry development. 

 

CAREER PROGRESS OF AGNIVEERS 

1613.   SHRI RAHUL GANDHI: 

Will the Minister of HOME AFFAIRS be pleased to state:  
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(a) whether the Ministry of Home Affairs has been tasked to coordinate the 

career progression of Agniveers after their term from the armed forces ends; 

(b) if so, the details thereof along with the rationale behind assigning this 

responsibility to the Ministry of Home Affairs instead of the Ministry of Defence, 

given that Agniveers serve in the armed forces; 

(c) whether the Government has assessed the potential overlap or 

coordination challenges between the Ministry of Home Affairs and the Ministry 

of Defence in managing the transition and career progression of ex-Agniveers; 

and 

(d) the specific activities and programmes that the Ministry of Home Affairs will 

coordinate for ex-Agniveers? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 
NITYANAND RAI): 

(a) to (c)   The distribution of subjects among Ministries/Departments has been 

specified in the Government of India (Allocation of Business) Rules,1961. As 

per amendment issued by Cabinet Secretariat notification No.S.O.2701(E) 

dated 16.06.2025, the subject “Coordinating activities for further progress of 

Ex-Agniveers” is allocated to MHA. 

(d) A dedicated Ex-Agniveer wing   and an Ex-Agniveer cell under Ministry 

of Home Affairs have been created for smooth coordination, monitoring and 

formulation of rehabilitation policies for Ex-Agniveers. 
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FUNDS ALLOCATION AND CAPACITY BUILDING OF  
PANCHAYATI RAJ INSTITUTIONS IN KERALA 

 1614. SHRI KODIKUNNIL SURESH: 

 Will the Minister of PANCHAYATI RAJ be pleased to state: 

 (a) the details of funds allocated, released and utilised by Kerala under the 

15th Finance Commission for local self-governments during the last three 

years, along with sector-wise; 

 (b) whether any special capacity-building, training or digital governance 

programmes have been implemented for Panchayati Raj Institutions in Kerala, 

and if so, the details and outcomes thereof; and 

 (c) the steps taken or proposed to be taken by the Government to strengthen 

the fiscal autonomy of Panchayati Raj Institutions, including measures to 

enhance own-source revenue, timely fund devolution and reduction of 

conditionalities in fund utilisation? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) The details of funds allocated, released to the State of Kerala under the 

15thFinance Commission for Rural Local Bodies during the last three years are 

as under: 

 (Rs. in Crore) 

Financial Year Allocation Release 

2022-23 1246.00 1246.00 

2023-24 1260.00 1260.00 

2024-25 1334.00 1334.00 
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  The 15thFinance Commission (XV FC) Grants have two components— 

Untied and Tied. The untied grant, 40% of the total grant, under the 

15thFinance Commission can be used by Rural Local Bodies (RLBs) for 

location-specific felt needs under 29 subjects enshrined in the Eleventh 

Schedule of the Constitution, except for salary or other establishment 

expenditure. 

The tied grants, 60% of total grants, can be used for the basic services 

of (a) sanitation and maintenance of ODF status, which includes management 

and treatment of household waste, human excreta and faecal sludge 

management and (b) supply of drinking water, rainwater harvesting and water 

recycling. If any local body has fully saturated the needs of one category, it can 

utilise the funds for the other category. 

As per data available on e-GramSwaraj Portal as on 03.02.2026, the 

sector-wise expenditure reported through the said Portal by the State of Kerala 

for the period from FY 2022-23 to 2024-25 is given in the enclosed Statement. 

(b) The Ministry of Panchayati Raj is implementing a Centrally Sponsored 

Scheme of Revamped Rashtriya Gram Swaraj Abhiyan (RGSA) w.e.f. financial 

year 2022-23 with the main objective to support capacity building of 

Panchayati Raj institutions (PRIs) through imparting training to Elected 

Representatives (ERs) and other stakeholders to develop their governance 

capabilities for leadership roles to enable the Gram Panchayats to function 

effectively, across all States/UTs including Kerala. 
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  Under the scheme, support is provided for capacity building and training 

of Elected Representatives, Panchayat Functionaries and other stakeholders, 

along with creation and strengthening of Panchayat infrastructure such as 

Gram Panchayat Bhawans and computers, including co-location of Common 

Service Centres (CSCs) in Gram Panchayat Bhawans on a limited scale. 

However, the major component of RGSA is capacity building and training of 

elected representatives, functionaries and officials of PRIs on the areas like, 

local governance, financial planning, sustainable development goals (SDGs), 

e-governance tools, service delivery, Panchayat level planning with special 

focus on integration ofother government programme based on local needs. 

 In addition, online training facilities have been provided under RGSA to 

enable States, including Kerala, to conduct training programmes through video 

conferencing, thereby reducing logistical constraints and ensuring wider 

participation. E-enablement of Panchayats is a core component of RGSA 

which helps PRIs to adopt digital systems for planning, monitoring and 

delivering services to the citizens. 

Further, various specialized modules have been developed and 

initiatives undertaken by the Ministry of Panchayati Raj like Module for Women 

Elected Representatives, Module on Generation of Own Source Revenue 

(OSR)  by Gram Panchayat and Model Youth Gram Sabha initiative which has 

been replicated by Kerala Local Self Governance Department into their 

capacity building training programme. In the Annual Action Plan for FY 2025-

26, under Specialized Training Component, Rs 2.65 Crore has been approved 
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to Kerala State to provide training to 7500 ERs, Panchayat Functionaries and 

other Stakeholders. The status of fund released under RGSA to Kerala  and 

utilization in the last three years is given below:  

 

 Financial Year Fund released  
(Rs. in crore) 

Fund utilized* 
(Rs. in crore) 

2022-23 30.40 23.13 
2023-24 10.00 37.04 
2024-25 10.00 32.65 

* Includes unspent balance of previous years and State share. 
  

            The Ministry is implementing the e-Panchayat Mission Mode Project 

(MMP) under RGSA, which has significantly enhanced transparency, 

efficiency, and governance at the grassroots level. The eGramSwaraj 

application, developed as part of the e-Panchayat MMP, has facilitated digital 

planning, accounting, monitoring, and online payments at the Panchayat level. 

The integration of eGramSwaraj with the Public Financial Management System 

(PFMS) enables real-time payments to vendors and service providers, 

ensuring seamless fund flow and reducing delays. In FY 2024-25, over 2.55 

lakh Gram Panchayats across the country, including Kerala, uploaded their 

Gram Panchayat Development Plans (GPDPs), and over ₹61,000 crore was 

transferred to vendors through the eGramSwaraj-PFMS interface. 

 (c) The Government has taken significant steps to enhance the revenue-

generating capabilities of Panchayats, enabling them to become self-sufficient 
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and less dependent on external funding. The 73rdConstitutional Amendment 

Act, 1992, mandates the devolution of powers and responsibilities to 

Panchayats. The Ministry of Panchayati Raj has been actively advocating for 

states to fully implement these provisions, emphasising the need for states to 

empower Panchayats with adequate functions, finances, and functionaries. 

  In collaboration with the Indian Institute of Management-Ahmedabad 

(IIM-A), Ministry has developed specialised modules on the generation of Own 

Source Revenue (OSR) by the Panchayats to provide training to State Level 

Master Trainers (SLMTs) of 31 States/UTs by IIMA. 

 In 2025, the Ministry of Panchayati Raj has launched the Atma Nirbhar 

Panchayat Special Award (ANPSA) to promote Atmanirbharta through the 

augmentation of Own Source Revenue (OSR) by Panchayats. 

The Ministry of Panchayati Raj (MoPR) has also undertaken a significant 

step to digitise the OSR collection of the Panchayats by developing the 

“SAMARTH Panchayat portal”, a dedicated digital platform that facilitates the 

generation of tax & non-tax demands and collection thereof, maintenance of 

tax registers, and online tracking of revenue. This digital empowerment is 

designed to bring transparency, efficiency, and scalability to local financial 

administration. 

 The Ministry had entrusted the National Institute of Public Finance and 

Policy (NIPFP) with a study on “Preparation of a Viable Financial Model for 

Generation of Own Sources of Revenue (OSR),” and the Study Report was 

published in March 2025. 
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 Panchayat, being “Local Self Government”, is a State subject. Thus the 

primary responsibility of strengthening grassroots level governance lies with 

States. Further, the 15thFinance Commission grants are recommended and 

released to the States on fulfillment of the mandatory eligibility conditions as 

laid down in the Operational Guidelines on the subject issued by the 

Department of Expenditure, Ministry of Finance. Advisories to the States are 

issued by this Ministry from time to time to ensure transparency and 

accountability in the disbursal and utilisation of Central Finance Commission 

grants by Panchayati Raj Institutions in the States. 

STATEMENT 

Details of sector-wise expenditure reported through eGramSwaraj Portal 
by the State of Kerala for the period from FY 2022-23 to 2024-25 

 (as on 03.02.2026) 

(Rs. in crore) 
Sl. 

No. 

Focus Area/FY 2022-23 2023-2024 2024-2025 

1 Administrative & Technical 

Support 

6.52 4.83 6.64 

2 Adult and non-formal education 0.38 0.13 0.01 

3 Agriculture 6.06 2.55 2.27 

4 Animal husbandry 2.78 0.25 0.39 

5 Cultural activities 4.24 2.26 0.71 

6 Drinking water 238.30 184.90 255.14 

7 Education 28.78 21.83 24.98 

8 Family welfare 1.62 0.15 0.07 

9 Fisheries 0.39 0.17 0.04 
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10 Fuel and fodder 0.05 0.00 0.00 

11 GP Office Infrastructure 28.91 12.25 6.43 

12 Health 14.63 28.12 30.19 

13 Khadi 0.01 0.00 0.00 

14 Land improvement 4.41 5.79 12.08 

15 Libraries 2.51 1.16 1.20 

16 Maintenance of community 

system 

10.59 32.58 76.33 

17 Markets and fairs 2.28 1.46 0.04 

18 Minor forest produce 0.14 0.00 0.00 

19 Non-conventional energy sources 2.55 2.87 10.79 

20 Poverty allevation programme 13.81 3.55 3.02 

21 Public distribution system 1.48 0.55 3.71 

22 Roads 162.01 140.89 184.30 

23 Rural electrification 63.90 37.98 26.53 

24 Rural housing 25.13 18.21 31.93 

25 Sanitation 277.77 232.07 318.62 

26 Small-scale industries 1.51 0.22 0.00 

27 Social welfare 13.92 5.51 5.56 

28 Technical training and vocational 

education 

0.56 1.31 2.95 

29 Tribal Welfare 0.07 0.00 0.00 

30 Water Conservation 5.12 4.57 3.16 

31 Welfare of the weaker sections 2.00 0.84 0.70 

32 Women and child development 17.91 17.82 32.68 

  Grand Total 940.34 764.82 1040.47 
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OPEN-END SPINNING MILLS 

1615. SHRI SASIKANTH SENTHIL: 

Will the Minister of TEXTILES be pleased to state: 

(a) the details of Open-End Spinning mills that have reduced production during 

the last year, State wise including Tamil Nadu;  

(b) whether rising prices of cotton waste and falling yarn prices have affected 

the profitability of these mills, if so, the details thereof;  

(c) the impact of this situation on employment and allied sectors such as 

powerloom and handloom industries;  

(d) the challenges being faced by mills due to electricity costs and raw material 

price volatility; and  

(e) whether the Government has examined the issue of export of cotton waste 

and if so, the steps taken by the Government to stabilise the sector and 

support affected mills? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 
PABITRA MARGHERITA): 

(a) No such information is available with this Ministry as no report has been 

received from the mills or from any recognized industry association about their 

reduced production during the last year. 

(b) to (d)Data on the export of cotton waste and its corresponding value for the 

last three cotton years (Oct-Sept) i.e., from 2022-23 to 2024-25 is given below: 
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Sr. 
No. 

Year Export of Cotton waste 
Tons Value 

(in Rs. Lakh) 
Rs. Per Kg. 

1.  2022-2023 52,431.52 67,641.28 129.01 

2.  2023-2024 56,190.10 61,917.24 110.19 

3.  2024-2025 51,856.32 54,486.98 105.07 

Source: Monthly Statistics of the Foreign Trade of India, DGCIS, Kolkata 

On perusal of the above data, it may be observed that prices have come 

down from Rs. 129.01 per kg in 2022-23 to Rs. 105.07 per kg in 2024-2025. 

Thus, there is no rising trend in prices of cotton waste. The available data does 

not suggest any adverse impact on the profitability of Open-End Spinning Mills 

on account of cotton waste prices. 

Further, no adverse impact on employment or allied sectors such as 

powerloom and handloom industries has been reported to this Ministry. 

Available data indicates stability in raw material prices relevant to Open-End 

Spinning Mills, while electricity costs are determined by the respective State 

Electricity Regulatory Authorities in accordance with applicable regulations. 

(e) Cotton waste (ITC HS 5202) is a freely exportable commodity. The 

Government has examined DGCI&S export data, which indicates that exports 

of cotton waste declined by 7.71 per cent in 2024–25 as compared to the 

previous year. Thus, there is no significant change warranting immediate 

government intervention.  

 

MODERNISING PARKING LOTS 

1616.   SHRI MANISH TEWARI: 
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Will the Minister of HOME AFFAIRS be pleased to state:  

(a) the details of the project by Municipal Corporation of Chandigarh (MCC) in 

August 2022 to modernise 89 paid parking lots in Chandigarh through 

FASTag-enabled, cashless payments and real-time monitoring; 

(b) the original timeline for implementation of this project and the reasons for 

delay so far, including any disputes over taxes and contractual terms; 

(c) the current status of the Request for Proposal process, and whether the 

contract has been awarded, along with the amount of projected annual 

revenue from the project and the actual monthly revenue since July 2024; 

(d) whether the MCC has been asked by the UT administration to present a 

status report before moving ahead, the date on which such presentation is to 

be made, and the estimated time by which the project will begin full operations; 

and 

(e) the measures put in place to ensure transparency in the contract and 

implementation once the system goes live? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 
NITYANAND RAI): 

(a) to (e) The UT Administration of Chandigarh has informed that the 

Municipal Corporation of Chandigarh (MCC) has implemented a single parking 

pass namely MCOnePass across all paid parking sites with effect from 

27.01.2026.  
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Transparency in the contract is ensured through digital payments, 

electronic receipts, real-time monitoring, centralized dashboard-based 

reporting and bank-led digital infrastructure. 

The total revenue generated from paid parking operations w.e.f. July 

2024 is Rs. 22,43,90,681/- and the net actual revenue stands at Rs. 

10,21,71,097/- after deducting the operational cost. 

पोत िनगरानी ÿणाली 

1617. ®ी उमेषभाई बाबभूाई पटेल:  

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िक:  

(क) ³या सरकार Ĭारा पसª सीन नेट और बलु ůॉिलंग जैसे मछली पकड़ने के ÿितबंिधत ÿचलनŌ 

पर अंकुश लगाने के िलए कोई पोत िनगरानी ÿणाली (वीएमएस) या उपúह- आधाåरत िनगरानी तंý 

कायाªिÆवत िकया गया है;  

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§;  

(ग) सरकार के उĉ तंý को कायाªिÆवत करने के िलए ³या ÿÖताव ह§ और जमीनी Öतर पर इसके 

कायाªÆवयन के िलए िनधाªåरत समयसीमा ³या है; और  

(घ) मछली पकड़ने के ÿितबंिधत ÿचलनŌ को रोकने के िलए िपछले एक वषª म¤ तटर±क बल और 

मÂÖय िवभाग Ĭारा कì गई संयĉु गÔतŌ कì सं́ या िकतनी है और ऐसी गÔतŌ के दौरान पकड़े गए 

अवैध पोतŌ कì सं́ या िकतनी है और उन पर लगाए गए जमुाªने का Êयौरा ³या है, साथ ही उनके 

िवŁĦ कोई कारªवाई न िकए जाने के ³या कारण ह§ और यिद हां, तो तÂसंबंधी Êयौरा ³या है?   

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 

(क)  से (ग)  ÿधानमंýी मÂÖय संपदा योजना (PMMSY) के तहत मÂÖयपालन िवभाग, भारत 

सरकार ने 364 करोड़ Łपए के पåरÓयय से सभी 13 तटीय राºयŌ और क¤ þ शािसत ÿदेशŌ के 
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मैकेनाईÛड और मोटोराईÛड वेसÐस को कवर करते हòए एक लाख मरीन िफिशंग वेसÐस पर 

Öवदेशी łप से िवकिसत ůांसपŌडरŌ कì Öथापना हेतु “वेÖसल कÌयिुनकेशन एडं सपोटª िसÖटम 

(VCSS) के िलए नेशनल रोलआउट Èलान"  पåरयोजना को Öवीकृित दी है। वेÖसल कÌयिुनकेशन 

एडं सपोटª िसÖटम (VCSS) को भारतीय अंतåर± अनुसंधान संगठन (ISRO) के तकनीकì 

सहयोग से लागू िकया जा रहा है।  VCSS एक उपúह आधाåरत टू-वे कÌयिुनकेशन िसÖटम है, जो 

समþु म¤ मछुआरŌ को समþुी सरु±ा  और बचाव म¤ सहायता ÿदान करती है, ÿितकूल मौसम 

पåरिÖथितयŌ के दौरान अलटª देती है, ‘नो िफिशंग ज़ोन’ और अंतराªÕůीय समþुी सीमा रखेा/ 

इंटरनेशनल मैरीटाइम बाउűंी लाइन (IMBL) के िलए िजयो-फ¤ िसंग सुिवधा ÿदान करती है और 

इसे Nabhmitra App. के साथ एकìकृत िकया गया है। VCSS पåरयोजना का लàय एक लाख 

वेसÐस को कवर करना और पूर ेदशे म¤ कवरजे सिुनिĲत करना है। अब तक, इस पåरयोजना के 

तहत तटीय राºयŌ/क¤ þ शािसत ÿदेशŌ म¤ 49,000 से अिधक ůांसपŌडर लगाए जा चुके ह§। 

भारत सरकार ने ए³स³लूिसव इकोनोिमक ज़ोन  (EEZ) म¤ मÂÖयन के 

हािनकारक पĦितयŌ जैसे बुल ůॉिलंग या पेयर ůॉिलंग और आिटªिफिशयल लाइट या LED लाइट 

के उपयोग पर रोक लगा दी है।  हालांिक कुछ तटीय राºयŌ/क¤ þ शािसत ÿदेशŌ ने अपने ±ेýीय जल 

(टेåरटोåरयल वाटसª)  म¤ पसª सीन िफिशंग पर ÿितबंध लगाया हòआ है, कुछ अÆय राºयŌ/क¤ þ 

शािसत ÿदेशŌ ने अपने ±ýेीय जल म¤ िफिशंग कì इस िविध कì अनुमित दी है। जहा ँतक ±ेýीय जल 

से आगे  के EEZ  म¤  िफिशंग का ÿĳ है, िवशेष² सिमित कì िसफाåरशŌ के आलोक म¤, EEZ ±ेý 

म¤ पसª सीन िफिशंग को ÿितबंिधत नहé िकया गया है। 

(घ)  मछली पकड़ने से सबंिंधत िनयमŌ का ÿवतªन, िजसम¤ िनिषĦ मछली पकड़ने कì पĦितयŌ  के 

िखलाफ कारªवाई करना भी शािमल है, मु́ य łप से राºय/क¤ þ शािसत ÿदेश सरकारŌ Ĭारा संबंिधत 

मरीन िफशरीज़ रगेलुशेन ए³ट (MFRAs) के तहत िकया जाता है। सभी समþुी राºयŌ/क¤ þ शािसत 

ÿदेशŌ को आवÔयक उपाय करने कì सलाह दी गई है, िजसम¤ िफिशंग वेसÐस कì हाबªर-आधाåरत 

मॉिनटåरंग, ÿादेिशक जल±ेý के भीतर और बाहर हािनकारक िफिशंग को रोकने के िलए आवÔयक 
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सरकारी आदशे जारी करना, पůेोल वÖेसल और űोन Ĭारा िनगरानी करना और अपने-अपने राºय 

के MFRA के ÿावधानŌ के अनुसार उÐलंघनकताªओ ंके िखलाफ दडंाÂमक कारªवाई करना शािमल 

है। राºय मािÂÖयकì िवभागŌ और तटर±क बल (कोÖट गाडª) Ĭारा कोई संयĉु पůेोिलंग नहé कì 

जाती है। हालांिक, कोÖट गाडª के िशप अपने िनयिमत पůेोिलंग के माÅयम से  समþु म¤ िफिशंग 

बोट्स Ĭारा कì जाने वाली ÿितबंिधत िफिशंग कì गितिविधयŌ कì िनगरानी करते ह§ और आवÔयक 

कारªवाई करने के िलए संबंिधत राºय मािÂÖयकì अिधकाåरयŌ को åरपोटª करते ह§। अवैध िफिशंग 

गितिविधयŌ के िखलाफ कारªवाई म¤ िफिशंग बोट्स, उपकरणŌ कì जÊती, जमुाªना लगाना या 

अिभयोजन शािमल है, और यह कारªवाई स±म राºय अिधकाåरयŌ Ĭारा MFRAs और अÆय लागू 

कानूनŌ के अनसुार कì जाती है। 

FIRE PRUNE ELECTRICAL VEHICLES 

1618. SHRI ANIL YESHWANT DESAI:  

Will the Minister of HEAVY INDUSTRIES be pleased to state:  

(a) whether it is not a fact that there are a large number of fire incidents in 

Electric Vehicles (EVs) in the recent past, if so, the number of such fire 

incidents in the country during the last three years;  

(b) the root cause for these incidents along with the outcome of investigation 

done by the Government and industry experts;  

(c) whether such fire incidents are common in EVs in other countries also; and  

(d) whether it is not desirable to stop its manufacture and use in our country 

taking into account the loss of lives due to fire incidents? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 
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(a) The Government is cognizant of fire incidents involving electric vehicles. 

While specific, centralized data solely tracking battery-fire incidents across the 

country is not available, the Ministry of Road Transport and Highways 

(MoRTH) has implemented the eDAR (Electronic Detailed Accident Report) 

portal to monitor road accidents. As per data available on the eDAR portal, 

which began capturing a dedicated field for Motorized Electric Vehicles from 

14.11.2022 onwards, a total of 23,865 accidents involving electric vehicles 

have been recorded across various States over the last three years, as 

detailed in the table below. Of these, 26 incidents involving fire in electric 

vehicles have been reported across various States during the same period, as 

indicated below. 

Sr. 
No. 

Year Number of Accidents 
Involving Electric 
Vehicles 

Number of Accidents Involving 
Fire in Electric Vehicles 

1 2023 5,594 8 
2 2024 7,817 9 
3 2025 10,454 9  

Total 23,865 26 
  

(b) To determine the root causes of these incidents, MoRTH constituted an 

investigating team of independent experts from the Defence Research and 

Development Organisation (DRDO), the Indian Institute of Science (IISC) 

Bengaluru, and the Naval Science & Technological Laboratory (NSTL) 

Visakhapatnam. Based on the recommendations of this committee and a 
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subsequent committee of experts, the Government implemented the following 

outcomes: 

(i) Safety Standard Amendments: Ministry of Road Transport and 

Highways (MoRTH) had constituted a committee of experts to suggest the 

formulation of safety standards for the battery and its components, as well as 

BMS and related systems in electric vehicles. Based on the recommendation 

of the committee, MoRTH vide S.O. 4567 (E) dated 28.09.2022 has brought 

amendment to the Automotive Industry Standards, AIS:156 [Specific 

requirements for L (a motor vehicle less than four wheels and quadricycle) 

category electric power train vehicles] and AIS:038 (Rev 2) [Specific 

Requirements for M Category, (a motor vehicle with at least four wheels used 

for carrying passenger) N Category (a motor vehicle with at least four wheels 

used for carrying goods) Electric Power Train Vehicles] to prescribe Technical 

Requirements for Traction Battery of L, M and N Category of Electric Power 

Train Vehicles. The said Amendments are applicable from 01.12.2022. 

(ii) Conformity of Production (COP): MoRTH had issued a notification, vide 

G.S.R 888(E) dated 19.12.2022, for the requirements of Conformity of 

Production (COP), in respect of all categories of Electric vehicles including 

Quadricycles, E-rickshaws, two wheelers and four wheelers. 

(c)   No such study has been carried out by the Ministry of Heavy Industries 

(MHI). 

(d) The Government has no proposal or intention to stop the manufacture or 

use of electric vehicles in the country. Instead of halting production, the 
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Government’s strategy is to strengthen the safety ecosystem through more 

rigorous testing standards and regulatory oversight while continuing to promote 

adoption to meet greenhouse gas mitigation targets and reduce dependency 

on fossil fuels. 

 

ÿधान मýंी आवास योजना-úामीण के अंतगªत ÿाĮ आवेदन 

1619. ®ी राजकुमार रोत:   

³या úामीण िवकास मýंी यह बताने कì कृपा कर¤गे िक: 

(क) िवगत पांच वषŎ म¤ ÿÂयेक वषª के दौरान ÿधान मýंी आवास योजना-úामीण (पीएमएवाई-जी) 

के अंतगªत राजÖथान के अनुसूिचत ±ेýŌ से ÿाĮ आवेदनŌ का Êयौरा ³या है और उनकì सं́ या 

िकतनी है; 

(ख) इससे िकतने लोग लाभािÆवत हòए ह§ और िकतने आवेदन अÖवीकृत िकए गए ह§ और िकतने 

आवेदन लंिबत ह§; 

(ग) ³या केÆþ सरकार ने उस िÖथित के संबंध म¤ कोई कदम उठाए ह§ जहां अनुसूिचत ±ेýŌ म¤ जब 

कोई लाभाथê मिहला जनजातीय परपंराओ ं(सामािजक तलाक) के अनुसार तलाक ÿाĮ करती है 

और कहé और पनुिवªवाह करती है तो कई गरीब जनजातीय पåरवार पीएमएवाई-जी के लाभŌ से 

वंिचत हो जाते ह§ ³यŌिक मिहलाए ंपåरवार कì मुिखया होती ह§; और 

(घ) ³या सरकार इस तÃय को Åयान म¤ रखते हòए िक आिदवािसयŌ म¤ ÿचिलत उĉ ÿथागत 

िववाह ÿथा म¤ तलाक का कोई कानूनी दÖतावेज नहé है और ऐसे मामलŌ म¤ यिद िकसी मिहला ने 

पनुिवªवाह कर िलया है और उसके पित या ब¸चŌ को घर कì आवÔयकता है, तो उÆह¤ िविभÆन 

िवभागŌ के च³कर लगाने पड़ते ह§ और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

úामीण िवकास मýंालय म¤ राºय मýंी; तथा सचंार मýंालय म¤ राºय मýंी (डॉ. चþं शेखर 
पेÌमासानी): 
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(क) और (ख) úामीण िवकास मýंालय 1 अÿैल, 2016 स े ÿधानमंýी आवास योजना-úामीण 

(पीएमएवाई-जी) का कायाªÆवयन कर रहा है तािक "सभी के िलए आवास" के लàय को ÿाĮ करने 

के िलए बिुनयादी सुिवधाओ ंके साथ पाý úामीण पåरवारŌ को सहायता ÿदान करके माचª 2029 

तक 4.95 करोड़ आवास (िपछले चरण के लàय अथाªत 2.95 करोड़ आवासŌ सिहत) का िनमाªण 

िकया जा सके। úामीण िवकास मýंालय ने पीएमएवाई-जी के तहत राºयŌ/संघ-राºय ±ेýŌ को 4.14 

करोड़ मकानŌ का लàय आवंिटत िकया है, िजसके साप±े राºयŌ Ĭारा 3.87 करोड़ से अिधक 

आवासŌ को Öवीकृित दी गई है और 05.02.2026 तक 2.95 करोड़ स ेअिधक आवास पूर ेहो चुके 

ह§। 

पीएमएवाई-जी के तहत शािमल करने के िलए पåरवारŌ से िकसी आवेदन कì आवÔयकता 

नहé है ³यŌिक लाभािथªयŌ कì पहचान एसईसीसी 2011 और अंितम łप दी गई आवास+ 2018 

सूची के आधार पर पीएमएवाई-जी कì Öथायी ÿती±ा सूची (पीडÊÐयूएल) से कì जाती है। 

राजÖथान के अनुसूिचत ±ेýŌ म¤ (08 िजलŌ म¤) पीएमएवाई-जी के तहत लाभािÆवत ÓयिĉयŌ कì 

सं́ या 3,96,503 है। 

इसके अलावा, क¤ þीय मंिýमंडल ने 2 करोड़ और आवासŌ के िनमाªण के िलए माचª, 2029 

तक पीएमएवाई-जी कì िनरतंरता को मंजूरी दी है। भारत सरकार ने संशोिधत बिहÕकरण मानदडंŌ 

का उपयोग करते हòए योजना के तहत लाभ ÿाĮ करने के िलए अितåरĉ पाý úामीण पåरवारŌ कì 

पहचान करने हेत ुआवास+ 2018 सूची को अīतन करने कì ÿिøया के आयोजन को मंजूरी दी 

है। भारत सरकार कì Öवीकृित के अनुसार योजना के तहत अितåरĉ पाý úामीण पåरवारŌ कì 

पहचान के िलए आवास+ 2024 मोबाइल ऐप के माÅयम से सव¥±ण िकया गया। ऐप म¤ पूवª-पंजीकृत 

सव¥±णकताªओ ंके माÅयम से Öव-सव¥±ण और सहायता ÿाĮ सव¥±ण दोनŌ का ÿावधान था। 

आवास+ 2024 सव¥±ण को पूरा करने कì ÿारिंभक समय सीमा 31.03.2025 थी िजसे 

सभी राºयŌ/संघ-राºय ±ýेŌ के िलए 30 अÿैल 2025 तक और िफर 15 मई, 2025 तक बढ़ाया 

गया। इसके बाद, िजन राºयŌ/संघ-राºय ±ेýŌ ने समय सीमा म¤ िवÖतार का अनरुोध िकया, उÆह¤ 



10.02.2026  193 
 

 
 

सव¥±ण ÿिøया पूरा करन े के िलए अितåरĉ समय िदया गया। वतªमान म¤, राºय/संघ-राºय ±ेý 

Öव-सव¥±ण मामलŌ कì पिुĶ और ÿणाली Ĭारा िचिĹत सव¥±ण मामलŌ के सÂयापन और िवलोपन 

का संचालन कर रहे ह§। यह कदम आवास+ 2024 घरेलू सव¥±ण से úाम पंचायत-वार ÿाथिमकता 

सूिचयŌ के िनमाªण से पहले पूरा िकया जाना है। इसके बाद, úाम सभा कì बैठकŌ के आयोजन और 

अपीलीय ÿिøया को पूरा करके Öथायी ÿती±ा सूची (पीडÊÐयूएल) को अंितम łप देने के िलए 

पीएमएवाई-जी के मौजूदा कायाªÆवयन ढांचे (एफएफआई) म¤ िनधाªåरत ÿिøया का पालन िकया 

जाता है। 

(ग) और (घ) वतªमान म¤, मýंालय के पास ऐसा कोई ÿÖताव लंिबत नहé है। पीएमएवाई-जी िदशा-

िनद¥श िवधवा, अलग हòई, अिववािहत, या ůांसज¤डर ÓयिĉयŌ से जड़ेु मामलŌ को छोड़कर, 

मिहलाओ ंके नाम पर या उनके पितयŌ के साथ संयĉु łप से मकान कì Öवीकृित का ÿावधान 

करते ह§। यह सिुनिĲत करने के िलए िक सहायता उन लोगŌ को लि±त है जो वाÖतव म¤ वंिचत ह§, 

एसईसीसी 2011 डेटा और आवास+ सूची म¤ आवास मापदडंŌ का उपयोग पåरवारŌ कì पहचान के 

िलए िकया जाता है और िफर úाम सभाओ ंĬारा सÂयािपत िकया जाता है। 

GRAM PANCHAYAT ABHIYAN 

1620.   SHRIMATI SMITA UDAY WAGH: 
SHRI PRATAP CHANDRA SARANGI: 
SHRI DEVESH SHAKYA: 
SHRIMATI HIMADRI SINGH: 
SHRI ALOK SHARMA: 
SHRI JASWANTSINH SUMANBHAI BHABHOR: 
SHRI MANISH JAISWAL: 
SHRI LAVU SRI KRISHNA DEVARAYALU: 
SHRI ANANTA NAYAK: 
SHRI ANUP SANJAY DHOTRE: 
DR. BHOLA SINGH: 
SHRIMATI SHOBHANABEN MAHENDRASINH BARAIYA: 
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SHRI NEERAJ MAURYA: 
DR. VINOD KUMAR BIND: 
SHRI RAHUL SINGH LODHI: 
SHRI BUNTY VIVEK SAHU: 
SHRI TRIVENDRA SINGH RAWAT: 
SHRI BIBHU PRASAD TARAI: 
SHRI TAPIR GAO: 
SHRIMATI KAMALJEET SEHRAWAT: 

Will the Minister of PANCHAYATI RAJ be pleased to state: 

(a) the criteria and methodology adopted for identifying, benchmarking and 

conducting cross-State peer reviews of the 1,000 high-performing Panchayats 

under the Suposhit Gram Panchayat Abhiyan in the country; 

(b) the number of Gram Panchayats selected under the said scheme, State 

and district-wise particularly in Madhya Pradesh Chhindwara district; 

(c) the ranking of the Panchayats on the basis of the criteria set under the said 

scheme, State and district-wise including Uttar Pradesh particularly Etah, 

Kasganj, Badaun, Shahjahanpur and Aonla Lok Sabha Constituencies; 

(d) the details of the incentives, recognition or other support including financial, 

technical and special assistance being provided to selected Panchayats under 

Etah, Kasganj, Dahol and Sahdol parliamentary Constituencies, State and 

district-wise; 

(e) the details of measurable improvements recorded in various indices related 

to the areas of nutrition levels, Anganwadi services and basic infrastructure 

through the said initiative so far and outcome, State/UT and district-wise; 

(f) whether the Government proposes to take any concrete steps to replicate 
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and expand the best practices of the high-performing Panchayats in other 

areas particularly Aspirational Districts and other tribal areas to accelerate the 

achievement of the goal of a malnutrition-free India and if so, the details 

thereof, State-wise; 

(g) whether any State and district-wise analysis has been undertaken and if so, 

the details thereof, State and district-wise particularly Maharashtra and 

Jalgaon Lok Sabha Constituency; and  

(h) whether any Gram Panchayats from Bulandshahr district have been 

identified or benchmarked under this initiative and if so, the details thereof ? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) to (h) As per information provided by Ministry of Women Child & 

Development (MoWCD), the Suposhit Gram Panchayat Abhiyaan was 

launched by MoWCD on 26th December 2024 with the objective of 

accelerating progress towards a malnutrition-free Bharat. States and Union 

Territories nominated top performing Gram Panchayats (GPs) based on data 

available on the Poshan Tracker Application, subject to a ceiling of 10% of the 

total GPs in each State/UT. 

Eligibility conditions for nomination are as below: 

(i) Anganwadi Centres (AWCs) functional for at least 21 days per month during 

the last quarter; 
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(ii) A minimum of 50 registered beneficiaries per GP across all categories 

(Pregnant Women, Lactating Mothers and children aged 0–6 years); 

(iii) At least 80% AWCs with drinking water facilities; 

(iv) At least 70% AWCs with toilet facilities; 

(v) At least 90% growth measurement efficiency across all AWCs in the GP. 

The Suposhit Gram Panchayat Incentive has a grant of Rs.1 lakh per GP to 

the top 1000 qualified GPs to utilize the incentive money for the following: 

(i) 25% to Anganwadi Workers & Helpers. 

(ii) 25% to GP for community mobilization & increasing beneficiary enrolment 

in AWCs. 

(iii) 50% for nutrition related activities at the AWCs including development of 

PoshanVatikas, value addition to Supplementary Nutrition Programme(SNP), 

etc 

The assessment framework under the guidelines of Suposhit Gram 

Panchayat Abhiyaan is outcome-oriented and data-driven, using indicators in 

the Poshan Tracker Application. Assessment criterion for Measurable 

improvements are as follows: 

(i) Reduction in Severe Acute Malnutrition (SAM), Moderate Acute Malnutrition 

(MAM), severe stunting and severe underweight among children; 

(ii) Improved nutritional status of pregnant women and lactating mothers. 

(iii) Increased regularity in supplementary nutrition coverage for pregnant 

women, lactating mothers and children aged 6 months to 6 years; 
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(iv) Improved infrastructure availability, including functional toilets, drinking 

water and electricity in Anganwadi Centres; 

(v) Enhanced efficiency of measurement for height and weight of the 

Anganwadi beneficiaries. 

The guidelines for the awards were published with detailed methodology 

to ensure proper representation of the GPs which have done commendable 

work in reducing malnutrition.The significance of the Suposhit Gram Panchayat 

Abhiyaan extends far beyond mere recognition of achievements. It serves as a 

powerful catalyst for change, inspiring communities to embrace sustainable 

practices and innovative approaches in their fight against malnutrition through 

positive competition.  The GPs which have achieved the set milestones as per 

the methodology and have also been reported by the respective States/UTs on 

Poshan Tracker, are entitled to get the award under the Abhiyaan. The award 

has not been declared yet. 

Detailed guidelines are available at: 

https://wcd.gov.in/documents/uploaded/1735534720_aP3UWRtx9R.pdf. 

 
पीएमएफबीवाई दावŌ के िनपटान म¤ िवलंब 

1621. ®ी Ôयामकुमार दौलत बव¥ः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ÿधानमंýी फसल बीमा योजना के अंतगªत िपछले तीन वषŎ के दौरान लंिबत बीमा दावŌ वाले 

िकसानŌ कì सं́ या िकतनी है और इन दावŌ कì कुल रािश का राºयवार/सघं राºय±ेýवार Êयौरा 

³या है; 
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(ख) ³या बीमा कंपिनयŌ Ĭारा िकसानŌ के दावŌ के िनपटान म¤ अÂयिधक िवलंब िकया जा रहा ह,ै 

यिद हां, तो योजना के ÿावधानŌ के अनुसार दडंाÂमक Êयाज सिहत बीमा कंपिनयŌ से वसूल कì गई 

और िकसानŌ को भगुतान कì गई रािश का राºयवार/संघ राºय±ेýवार Êयौरा ³या है; 

(ग) ³या सरकार का Öथानीय आपदा कì सूचना देने के िलए िनधाªåरत 72 घंटे कì समय सीमा को 

बढ़ाने और दावा ÿिøया को अिधक Óयावहाåरक बनाने का िवचार है; और 

(घ) ³या फसल ±ित के पारदशê और सटीक आकलन को सुिनिĲत करने के िलए उपúह और 

űोन ÿौīोिगकì के उपयोग को अिनवायª बनाने के िलए कोई समयबĦ योजना है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) और (ख) ÿधानमंýी फसल बीमा योजना (PMFBY) के अंतगªत िपछले तीन वषŎ अथाªत वषª 

2022-23 से 2024-25 के दौरान दजª िकए गए दावŌ, भगुतान िकए गए दावŌ और लंिबत दावŌ का 

राºयवार संचयी Êयौरा सलंµन िववरण म¤ िदया गया है।  

ÿधानमंýी फसल बीमा योजना (PMFBY) के तहत Öवीकायª दावŌ का अिधकांश िहÖसा 

बीमा कंपिनयŌ Ĭारा योजना के पåरचालन िदशािनद¥शŌ के अनुसार िनधाªåरत समय सीमा के भीतर 

कर िदया जाता है। हालांिक, योजना के कायाªÆवयन के दौरान अतीत म¤ दावŌ के भगुतान के संबंध 

म¤ कुछ िशकायत¤ ÿाĮ हòई ह§, जो मु́ य łप से (क) राºय सरकार Ĭारा सिÊसडी के िहÖसे के 

भगुतान म¤ देरी (ख) ब§कŌ Ĭारा बीमा ÿÖतावŌ को गलत/िवलंब स ेÿÖतुत करने के कारण दावŌ का 

भगुतान न होना/देरी से भुगतान होना या कम भगुतान होना (ग) उपज आंकड़Ō म¤ िवसंगित और 

पåरणामÖवłप राºय सरकार और बीमा कंपिनयŌ के बीच िववाद आिद के कारण ह§। इन मĥुŌ के 

कारण लंिबत दावŌ का िनपटारा योजना के ÿावधानŌ के अनुसार उनके समाधान के बाद िकया 

जाता है। 

(ग) वतªमान म¤ ऐसा कोई ÿÖताव िवचाराधीन नहé है।   

(घ) कृिष एवं िकसान कÐयाण िवभाग के अंतगªत महालनोिबस राÕůीय फसल पूवाªनुमान क¤ þ 

(MNCFC) Ĭारा संचािलत िविभÆन पायलट अÅययनŌ कì िसफाåरशŌ के आधार पर, वÖतुिनķ 
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फसल ±ित एवं नुकसान आकलन और पारदिशªता हेतु िनÌनिलिखत ÿौīोिगिकयŌ को योजना के 

अंतगªत वषª 2023-24 से कायाªिÆवत िकया जा रहा है:  

i. YES-TECH (ÿौīोिगकì आधाåरत उपज आकलन ÿणाली) के तहत åरमोट स¤िसंग 

आधाåरत उपज आकलन कì ओर øिमक łप से अपनाना तािक उपज आकलन के साथ-

साथ उिचत और सटीक फसल उपज अनुमान म¤ सहायता िमल सके। यह पहल धान और 

गेहóं कì फसलŌ के िलए खरीफ 2023 से शुł कì गई है, िजसम¤ उपज आकलन म¤ YES-

TECH से ÿाĮ उपज आकलन को अिनवायª łप से 30% भारांश िदया जाएगा। खरीफ 

2024 से सोयाबीन कì फसल को इसम¤ शािमल िकया गया है। 

ii. WINDS (मौसम सूचना नेटवकª  और डेटा ÿणाली) के तहत úाम पंचायत और Êलॉक 

Öतर पर अित-Öथानीय मौसम डेटा एकý करने के िलए मौजूदा नेटवकª  से 5 गनुा अिधक 

Öवचािलत मौसम ÖटेशनŌ (AWS) और Öवचािलत वषाªमापी यýं (एआरजी) का नेटवकª  

Öथािपत िकया जाएगा। यह डेटा भारतीय मौसम िव²ान िवभाग (IMD) के समÆवय से 

अंतरÿचालनीयता और डेटा साझाकरण के साथ एक राÕůीय डेटाबेस म¤ दजª िकया 

जाएगा। WINDS न केवल YES-TECH के िलए डेटा ÿदान करता ह,ै बिÐक सूखा और 

आपदा को ÿभावी ÿबंधन, सटीक मौसम पूवाªनुमान और बेहतर पैरामीिůक बीमा उÂपाद 

उपलÊध कराने के िलए भी डेटा उपलÊध कराता है। 

िववरण 

ÿधानमýंी फसल बीमा योजना के अंतगªत िपछले तीन वषŎ अथाªत वषª 2022-23 स े 
2024-25 के दौरान दजª िकए गए दावŌ, भुगतान िकए गए दावŌ और लिंबत दावŌ का  

राºयवार संचयी Êयौरा 
 

राºय/क¤ þ शािसत ÿदेश दजª िकए गए दावे भुगतान िकए गए 
दाव े

लंिबत दावे 

(Ł. करोड़ म¤) 
अंडमान और िनकोबार Ĭीप 0.05 0.05 0.00 
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समूह 
आňं ÿदेश 3,793.60 751.94 3,041.66 

असम 176.26 173.39 2.87 
छ°ीसगढ़ 1,394.06 1,392.68 1.37 

गोवा 0.01 0.01 0.00 
हåरयाणा 3,190.63 3,149.98 40.65 

िहमाचल ÿदेश 219.70 214.16 5.54 
जÌमू एवं कÔमीर 69.78 67.56 2.22 

झारखंड 27.28 - 27.28 
कनाªटक 8,630.78 8,564.92 65.86 
केरल 357.38 346.68 10.70 

मÅय ÿदेश 3,341.31 3,309.07 32.24 
महाराÕů 21,031.87 20,780.47 251.41 
मिणपुर 5.45 5.29 0.16 
मेघालय 24.23 24.01 0.21 
ओिडशा 978.41 967.85 10.56 
पुदुचेरी 11.32 9.71 1.61 

राजÖथान 10,283.13 9,929.69 353.44 
िसि³कम 0.02 0.01 0.01 

तिमलनाडु 2,491.01 2,446.69 44.31 
िýपुरा 4.57 4.46 0.11 

उ°र ÿदेश 1,920.85 1,882.33 38.53 
उ°राखंड 911.14 862.33 48.81 

कुल 58,862.84 54,883.28 3,979.55 
 

 

UREA DISTRIBUTION BY KRIBHCO AND IFFCO TO COOPERATIVES 

1622. SHRI DUSHYANT SINGH: 

Will the Minister of COOPERATION be pleased to state: 

(a) the present mechanism for allocation and supply of urea to cooperative 

societies through KRIBHCO and IFFCO, including the criteria used for 

distribution across States and districts; 
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(b) the total quantity of urea supplied by KRIBHCO and IFFCO to Primary 

Agricultural Credit Societies (PACS), cooperative marketing societies and 

other cooperative institutions during the last three years, State and district-wise 

for the State of Rajasthan; 

(c) the steps taken by the Government to ensure timely, adequate and 

uninterrupted availability of urea to farmers particularly those in aspirational 

and underserved districts such as Jhalawar–Baran, especially during peak 

sowing periods; and 

(d) the measures being taken to strengthen the cooperative distribution 

network to ensure easy access to urea for small and marginal farmers?  

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 
(SHRI AMIT SHAH): 

(a) State-wise allocation of urea is made by the Department of Fertilizers, 

Ministry of Chemicals and Fertilizers, Government of India. The intra-State 

distribution of urea to cooperative societies, dealers and retailers is carried out 

in accordance with the fertilizer distribution policy of the respective State 

Government. Urea is allocated to the State on a monthly basis by the 

Department of Fertilizers. Upon receipt of the monthly allocation, the 

Department of Agriculture of respective State Government issues necessary 

instructions for onward distribution within the State. 

(b) The district wise details of the total quantity of urea supplied by KRIBHCO 

and IFFCO to the State of Rajasthan during the last three years, is given in the 
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enclosed Statement. The distribution of fertilizers within the State is done by 

the respective State Government. 

(c) Following measures are taken by the Government every season for 

ensuring timely and adequate availability of fertilizers across the States, 

including in aspirational and underserved districts such as Jhalawar–Baran: 

i. Before the commencement of each cropping season, Department of 

Agriculture and Farmers Welfare (DAandFW), in consultation with all the State 

Governments, assesses the state-wise and month-wise requirement of 

fertilizers. 

ii. On the basis of requirement projected by DAandFW, D/o Fertilizers allocates 

adequate quantities of fertilizers to States by issuing monthly supply plan and 

continuously monitors the availability. 

iii. The movement of all major subsidized fertilizers is monitored throughout the 

country by an on-line web-based monitoring system called integrated Fertilizer 

Management System (iFMS).            

iv. Regular Weekly Video Conference is conducted jointly by DAandFW and 

D/o Fertilizers with State Agriculture Officials and corrective actions are taken 

to dispatch fertilizers as indicated by the State Governments. 

(d) The Government is implementing several structural, digital, and financial 

measures to strengthen the cooperative distribution network and ensure that 

small and marginal farmers have easy access to urea: 
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i) Fertilizer retail outlets, including PACS, are being transformed into 

Pradhan Mantri Kisan Samriddhi Kendras (PMKSKs) to function as 

one-stop centres for fertilizers, seeds, pesticides, soil testing and 

advisory services; over 38,000 PACS are functioning as PMKSKs.  

ii)  To streamline distribution and eliminate brand confusion, all 

subsidized fertilizers (Urea, DAP, NPK, and MOP) are now supplied 

under a single brand name, "Bharat," and a unified logo under the 

Pradhan Mantri Bhartiya Janurvarak Pariyojna (PMBJP). 

iii) Monitoring the flow of subsidized fertilizers through the Integrated 

Fertilizers Monitoring System (iFMS).  

iv) Cooperative Education Conferences and Empowerment 

Campaigns to enhance the operational efficiency of the network at 

the grassroots level. 

 

STATEMENT 

Details of the total quantity of urea supplied by KRIBHCO and IFFCO to 

the State of Rajasthan during the last three years 

(in MT) 

IFFCO 

Year Wise Urea Supply 

S.NO. DISTRICT 2022-23 2023-24 2024-25 2025-26 (till 31-
01-2026) 

1 Ajmer 21,835 18,102 18,730 17,255 
2 Alwar 17,118 15,412 15,677 25,492 
3 Banswara 18,227 17,752 17,208 14,308 
4 Baran 15,599 13,906 26,172 24,802 
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5 Barmer 10,361 11,553 11,995 12,718 
6 Bharatpur 10,086 10,611 11,811 15,913 
7 Bhilwara 22,210 21,035 30,265 30,357 

      8 Bikaner 33,094 35,596 39,046 22,705 
9 Bundi 21,324 18,897 23,746 23,269 

10 Chittorgarh 19,285 17,859 21,290 24,878 
11 Churu 13,521 12,413 15,039 9,440 
12 Dausa 7,354 5,138 8,281 7,259 
13 Dhaulpur 4,847 4,987 8,383 7,001 
14 Dungarpur 2,221 2,033 2,233 2,070 
15 Ganganagar 36,612 39,711 33,480 28,388 
16 Hanumangarh 24,585 21,084 19,683 25,230 
17 Jaipur 24,543 19,522 19,839 25,817 
18 Jaisalmer 6,154 7,175 5,014 5,227 
19 Jalor 8,917 10,010 6,969 11,093 
20 Jhalawar 11,062 9,816 13,600 15,878 
21 Jhunjhunu 5,689 6,357 7,347 7,407 
22 Jodhpur 14,851 17,522 21,330 19,108 
23 Karauli 8,114 5,647 3,795 10,376 
24 Kota 21,031 17,129 22,709 26,585 
25 Nagaur 20,096 18,887 24,465 28,035 
26 Pali 11,379 13,433 13,950 11,711 
27 Pratapgarh 8,241 8,488 9,986 7,366 
28 Rajsamand 5,151 6,019 6,379 6,770 
29 Sawai Madhopur 13,547 9,106 14,047 13,735 
30 Sikar 10,666 7,151 10,503 11,297 
31 Sirohi 10,625 14,336 9,326 9,956 
32 Tonk 13,687 8,395 8,912 14,187 
33 Udaipur 8,923 6,376 5,992 7,646 
 Grand Total 4,80,956 4,51,459 5,07,200 5,23,278 

 

(in MT) 
KRIBHCO 

Year Wise Urea Supply to RAJASTHAN 

District 

Year 

2023-24 2024-25 
2025-26 

UPto 31 January 

Ajmer 1,183.590 2,116.035 2,873.700 



10.02.2026  205 
 

 
 

Alwar 2,635.740 7,740.315 6,348.780 

Banswara 1,088.955 1,114.650 198.000 

Baran 3,440.520 2,585.250 972.000 

Barmer 5,923.035 5,918.985 2,618.865 

Bharatpur 2,900.340 1,322.235 129.600 

Bhilwara 13,019.400 10,965.555 3,808.350 

Bikaner 8,112.420 7,856.460 7,813.035 

Bundi 9,120.465 9,036.135 5,168.250 

Chittorgarh 9,060.750 6,958.395 4,680.450 

Churu 5,433.930 3,852.405 3,623.085 

Dausa 524.700 547.650 1,172.700 

Dungarpur 801.450 803.025 114.075 

Ganganagar 8,340.930 6,226.380 9,255.510 

Hanumangarh 22,560.300 14,538.060 9,911.745 

Jaipur 13,171.185 10,179.990 7,667.775 

Jaisalmer 2,838.330 5,202.315 1,676.475 

Jalore 2,886.570 3,841.695 3,755.970 

Jhalawar 1,706.940 1,441.800 936.900 

Jhunjhunu 1,081.350 472.950 374.850 

Jodhpur 12,861.495 9,642.600 6,887.205 

Karauli 66.375 - - 

KBSK-Suratgarh 1,487.700 1,365.570 1,996.155 

Kota 9,342.270 9,002.835 6,599.070 

Nagaur 6,883.830 7,633.710 6,035.940 

Pali 455.850 1,992.150 1,994.850 

Pratapgarh 1,386.000 1,968.525 868.050 

Rajsamand 2,281.815 1,789.065 278.865 

Sawai Madhopur 422.550 132.750 - 

Sikar 1,406.115 2,172.600 1,512.900 
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Sirohi 367.650 2,848.725 1,918.350 

Tonk 962.550 2,538.495 1,595.115 

Udaipur 5,372.145 4,090.455 252.900 

Grand Total 1,59,127.245 1,47,897.765 1,03,039.515 

 

 

नशीले पदाथŎ का सेवन एवं तÖकरी 

1623.   ®ी कुलदीप इंदौरा 

³ या गृह मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार को इस बात कì जानकारी है िक राजÖथान के ®ीगंगानगर-हनुमानगढ़ संसदीय 

िनवाªचन ±ेý म¤ यवुाओ ं म¤ नशीले पदाथŎ के सेवन कì तेजी से बढ़ती समÖया के साथ-साथ 

सीमापार से नशीले पदाथŎ कì तÖकरी, ÿितबंिधत या ÿितबंिधत űµस जैस ेÿीगाबािलन (िलåरका), 

गैबाप¤िटन, ³लोनाजेपाम, अÐÿाजोलम (जना³स), एिटजोलम, डायजेपाम और ůामाडोल जैस े

नशीले पदाथŎ के सेवन म¤ तेजी से विृĦ हो रही  है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या सरकार के पास इस संबंध म¤ कोई आंकड़े उपलÊध ह§; 

(घ) सरकार Ĭारा इन दवाओ ं कì आसान उपलÊधता पर Åयान देने, मेिडकल ÖटोरŌ पर कड़ा 

िनयंýण सिुनिĲत करने, अवैध िबøì को रोकने, कड़ी िनगरानी रखने, सीमावतê ±ेýŌ म¤ िवशेष 

अिभयान चलाने और यवुाओ ंके िलए जागłकता कायªøम चलाने के िलए अब तक ³या कदम 

उठाए गए ह§; और  

(ङ) ³या सरकार इस समÖया को रोकने के िलए उĉ संसदीय िनवाªचन ±ेý म¤ इस समÖया को दूर 

करने के िलए कोई एकìकृत कायªयोजना या िवशेष अिभयान शुł करने पर िवचार कर रही है और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है 
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गृह मýंालय म¤ राºय मýंी (®ी िनÂयानÆ द राय): 

(क) से (ग) राजÖथान राºय म¤, वषª 2023 से 2025 कì अविध के दौरान, िविभÆन मादक पदाथª 

िविध ÿवतªन एज¤िसयŌ (डीएलईए) Ĭारा Öवापक िनयंýण Êयूरो (एनसीबी) को åरपोटª िकए गए 

फामाªÖयिुटकल से संबंिधत Öवापक औषिधयŌ एवं मनःÿभावी पदाथŎ (एनडीपीएस) से जड़ेु 

मामलŌ, जÊत कì गई माýा और िगरÉतार िकए गए ÓयिĉयŌ का Êयोरा िनÌनानुसार है: 

वषª कुल जÊती (िकúा म¤) कुल मामले कुल िगरÉताåरयां 

2023 249 367 437 

2024 1,252 330 393 

2025 187 268 339 

           ąोतः एनसीबी 

राजÖथान सरकार के गृह िवभाग से ÿाĮ सूचना अनुसार वषª 2023 से 2025 कì अविध के 

दौरान ÿितबंिधत दवाओ ं (फामाªÖयूिटकÐस) के दŁुपयोग के संबंध म¤ दजª मामलŌ और 

िगरÉताåरयŌ कì सं´या िनÌनानुसार है:- 

िजला वषª दजª मामलŌ कì 

सं́ या 

िगरÉतार ÓयिĉयŌ 

कì सं́ या 

जÊत िकए गए नशीले 

पदाथŎ का िववरण 

®ीगंगानगर 2023 16 16 14146 गोिलयां/कैÈसूल 

2024 118 144 237231 गोिलयां/कैÈसूल 

2025 136 161 708465 गोिलयां/कैÈसूल 

हनुमानगढ़ 2023 10 24 18840 ůामाडोल, 

7200 अÐÿाजोलम 

2024 11 16 8518 ůामाडोल,  

1160 ÿीगेबिलन,  

1310 अÐÿाजोलम 

2025 42 62 17717 ůामाडोल, 274655 

ÿीगेबिलन 
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(घ) और (ङ) राºय सरकार Ĭारा िनयुĉ राºय लाइस¤िसंग ÿािधकरणŌ (एसएलए) Ĭारा लाइस¤स 

िदए जाने और िनरी±ण करने कì ÿणाली के माÅयम से दवाओ ंकì िबøì और िवतरण पर िनयामक 

िनयंýण िकया जाता है। एसएलए को औषिध एवं ÿसाधन सामúी अिधिनयम, 1940 और िनयम 

1945 के िनयामक ÿावधानŌ के उÐलंघन के मामले म¤ कारªवाई करने का अिधकार है। शेड्यूल 

‘एच’ के अंतगªत सूचीबĦ दवाओ ंकì िबøì के िलए डॉ³टरŌ के पच¥ अिनवायª ह§, जबिक शेड्यूल 

‘एच1’ के अंतगªत सूचीबĦ दवाओ ंपर स´त िनयामक िनयंýण लागू होते ह§, िजनम¤ इनके दŁुपयोग 

को रोकने और जन ÖवाÖÃय जोिखम को कम करने के िलए डॉ³टर के पच¥ कì बढ़ी हòई 

आवÔयकताए,ं åरकॉडŎ के अिनवायª रखरखाव और िवशेष लेबिलंग के ÿावधान शािमल ह§। इसके 

अलावा, शेड्यूल ‘एच’ कì दवाओ ंके लेबल पर यह चेतावनी अंिकत होनी चािहए: "केवल पंजीकृत 

िचिकÂसक के पच¥ पर ही खदुरा िबøì हेत।ु" और शेड्यूल ‘एच1’ कì दवाओ ंके लेबल पर लाल 

बॉ³स म¤ यह चेतावनी अंिकत होनी चािहए: "शेड्यूल एच1 दवा - चेतावनी: िचिकÂसकìय सलाह के 

िबना इस दवा का सेवन करना खतरनाक है। पंजीकृत िचिकÂसक के पच¥ के िबना खुदरा िबøì के 

िलए नहé।" समय-समय पर दवाइयŌ कì िबना पच¥ के िबøì के संबंध म¤ िछटपुट िशकायत¤ ÿाĮ होती 

ह§, िजÆह¤ उिचत कारªवाई के िलए संबंिधत राºय लाइस¤िसंग ÿािधकरणŌ (एसएलए) को भेज िदया 

जाता है। सभी राºय औषिध िनयंýकŌ और अÆय ÖटेकहोÐडरŌ को औषिध एवं ÿसाधन सामúी 

अिधिनयम तथा उसके अंतगªत बनाए गए िनयमŌ का कड़ाई से अनपुालन सिुनिĲत करने और 

जनता को दवाओ ं के दŁुपयोग के दÕुÿभावŌ के बारे म¤ जागłक करने के िलए िविभÆन 

नोिटस/परामशª/पý जारी िकए गए ह§। 

सरकार ने राजÖथान राºय सिहत, देश म¤, मादक पदाथŎ कì तÖकरी को रोकने और 

उनकì मांग को कम करने के िलए कई कदम उठाए ह§, िजनम¤ से कुछ िनÌनानुसार ह§:- 

(i) क¤ þ और राºय कì एज¤िसयŌ के बीच समÆवय Öथािपत करने के िलए चार Öतरीय नाकō-

समÆवय क¤ þ (एनसीओआरडी) तंý का गठन िकया गया है। 
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(ii) सभी राºयŌ/संघ राº य ±ेýŌ म¤ एटंी-नारकोिट³ स टाÖ क फोसª (एएनटीएफ) कì Öथापना कì 

गई है, जो Öथानीय Ö तर पर ÿवतªन के िलए एनकॉडª सिचवालय के łप म¤ भी कायª करती 

है। 

(iii) नशीले पदाथŎ कì जÊती कì महÂवपूणª जांचŌ कì िनगरानी के िलए केÆþ और राºय Öतर 

पर संयĉु समÆवय सिमित (जेसीसी) का गठन िकया गया है। 

(iv) सीमा सरु±ा बलŌ को Öवापक औषिध एवं मनःÿभावी पदाथª (एनडीपीएस) अिधिनयम 

1985 के तहत अंतरराÕůीय सीमा पर मादक पदाथŎ कì अवैध तÖकरी को रोकने के िलए 

तलाशी, जÊती और िगरÉतारी करने का अिधकार िदया गया है। 

(v) Öवापक िनयंýण Êयूरो, नौसेना, तटर±क बल, सीमा सरु±ा बल, राºय एएनटीएफ आिद 

जैसी अÆय एज¤िसयŌ के साथ समÆवय करके मादक पदाथŎ कì तÖकरी को िनयंिýत करने 

के िलए संयĉु अिभयान चलाता है। 

(vi) सीमा पार हवाई िनगरानी/रकेì/सचª/डोिमनेशन आिद के िलए űोन आधाåरत ±मताओ ंको 

सÖंथागत łप देना। 

(vii) अÆय देशŌ के साथ, िनयिमत łप स,े आसूचना का आदान-ÿदान िकया जाता है और 

कंůोÐड िडलीवरी (सीडी) ऑपरेशन चलाए जा रहे ह§। 

(viii) एनसीबी ने मादक पदाथŎ कì मांग को कम करने के िलए, िमशन Öपंदन शłु िकया है और 

जागłकता तथा सामूिहक ÿयास के माÅयम से इनके दŁुपयोग और मनःÿभावी पदाथŎ कì 

लत से िनपटने के िलए 5 आÅयािÂमक संगठनŌ के साथ समझौता ²ापन (एमओयू) पर 

हÖता±र िकए गए ह§। 

(ix) पूरे दशे म¤ जागłकता कायªøम चलाए जाने के िलए गैर सरकारी संगठनŌ के सहयोग से 

िनयिमत łप से रिैलयां और नाटक आयोिजत िकए जाते ह§। 

(x) िवशेष अवसरŌ पर, मोबाइल सेवा ÿदाताओ ं के माÅयम से मादक पदाथŎ के ÿित 

जागłकता से संबंिधत एसएमएस अलटª भेजे जाते ह§। 
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(xi) कॉल, एसएमएस, चैटबॉट, ईमेल या वेब के माÅयम से मादक पदाथŎ से संबंिधत मामलŌ कì 

सूचना देने के िलए 24x7 टोल-Āì हेÐपलाइन (1933) Öथािपत कì गई है। 

(xii) सामािजक Æयाय और अिधकाåरता िवभाग, एक क¤ þ ÿायोिजत योजना 'नेशनल ए³शन 

Èलान फार űग िडमांड åरड³शन' (एनएपीडीडीआर) को राजÖथान राºय सिहत पूरे दशे म¤ 

लागू कर रहा ह,ै िजसके तहत अúिलिखत उĥेÔयŌ हेत ुिव°ीय सहायता ÿदान कì जाती है: 

(i) राºय सरकारŌ/संघ राºय ±ेýŌ ÿशासनŌ को िनवारक िश±ा और जागłकता सजृन, 

±मता िनमाªण के िलए, राºयŌ/संघ राºय ±ेýŌ Ĭारा नशीली दवाओ ंकì मांग म¤ कमी लाने 

के िलए चलाए जाने वाले कायªøमŌ आिद के िलए; (ii) गैर सरकारी संगठनŌ/Öवैिछक 

संगठनŌ को नशा मिुĉ क¤ þŌ (आईआरसीए), िकशोरŌ म¤ नशीली दवाओ ं के उपयोग कì 

ÿारिंभक रोकथाम हेत ु समदुाय आधाåरत पीयर लडे इंटव¥शन (सीपीएलआई) के िलए, 

आउटरीच और űॉप इन क¤ þŌ (ओडीआईसी) तथा िजला नशामिुĉ क¤ þŌ (डीडीएसी) के 

संचालन और रखरखाव के िलए; एवं (iii) सरकारी अÖपतालŌ को Óयसन उपचार 

सिुवधाओ ं(एटीएफ) के िलए। 

(xiii) राजÖथान राºय के महािनदेशक, जयपरु के िनद¥शानसुार, मादक पदाथŎ और मनःÿभावी 

पदाथŎ के दŁुÿयोग कì रोकथाम के िलए ®ीगंगानगर और हनमुानगढ़ िजलŌ म¤ मादक 

पदाथª-रोधी बल चौिकयां Öथािपत कì गई ह§। 

(xiv) राजÖथान पिुलस ®ीगंगानगर म¤ मादक पदाथŎ कì तÖकरी पर अंकुश लगाने के िलए 

Óहाट्सएप अिभयानŌ, सेिमनारŌ, रैिलयŌ, बैनरŌ, वॉल प¤िटंगŌ और नशामुिĉ कì ÿित²ा जैसे 

िनरंतर जागłकता कायªøमŌ के माÅयम से “ऑपरशेन सीमा संकÐप” चला रही है। इसके 

साथ ही, िजला ÿशासन के “नशामĉु ®ीगंगानगर” अिभयान के अंतगªत नशामुिĉ क¤ þ और 

जागłकता कायªøम आिद चलाए जा रहे ह§। इसके अितåरĉ, मादक पदाथŎ के दŁुपयोग 

को रोकने के िलए, मादक पदाथª िनयýंण िवभाग ने 641 मेिडकल ÖटोरŌ के िलए एक 
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पंजीकृत पोटªल Öथािपत िकया है। हनुमानगढ़ िजला ÿशासन भी इसी तजª पर “नशामĉु 

हनुमानगढ़” अिभयान चला रहा है। 

 

PLI-ACC SCHEME 

1624. DR. HEMANT VISHNU SAVARA:  
SHRI KOTA SRINIVASA POOJARY:  
SUSHRI KANGNA RANAUT:  
SHRI P. C. MOHAN:  
SHRI P. P. CHAUDHARY:  

Will the Minister of HEAVY INDUSTRIES be pleased to state:  

(a) whether the Government has conducted any assessment of the 

manufacturing footprint of the Production Linked Incentives for Advanced 

Chemistry Cell (PLI-ACC) for Battery Storage including its linkage with major 

Electric Vehicle (EV) manufacturing clusters, if so, the details thereof, State-

wise;  

(b) the details of the capital investment made by the beneficiary firms in each 

State and the corresponding employment figures achieved against the 

projected targets, State and district-wise including Maharashtra and Palghar 

district, Karnataka and Bengaluru;  

(c) the number of direct and indirect jobs created as a result of the PLI scheme 

for ACC particularly in the Pali Parliamentary Constituency;  

(d) whether the PLI Scheme for ACC Battery Storage progressing as planned 

within its seven year implementation timeline;  
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(e) if so, the details of the selected companies from the first and second rounds 

of bidding made in setting up ACC manufacturing plants; and  

(f) the extent to which the scheme has reduced the dependence of the country 

on imported battery cells for electric mobility and energy storage? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 

(a) to (c) and (e) The Ministry of Heavy Industries is administering the 

Production Linked Incentive (PLI) scheme on “National Programme on 

Advanced Chemistry Cell (ACC) Battery Storage”, approved in May 2021, with 

an outlay of ₹18,100 Crore for 50 GWh capacity.  

 Out of the total targeted capacity of 50 GWh, 40 GWh capacity has been 

awarded in two rounds to four beneficiary firms. The round-wise details of 

beneficiary firms along with their location, investment made, and employment 

generated are as under: 

Biddin
g 

Round 

Current project/ 
Company Name 

Capacity 
(in GWh) 

Location Investment* 
Direct 

Employment 

Round 1 

ACC Energy Storage Pvt. Ltd. 5 
Dharwad, 
Karnataka  

262 184 

Ola Cell Technologies Pvt. Ltd 20 
Krishnagiri, 
Tamil Nadu  

1,503 634 

Reliance New Energy Battery 
Storage Ltd. 

5 
Jamnagar, 

Gujarat 

793 241 

Round 2 
Reliance New Energy Battery 
Ltd. 

10 679 59 

TOTAL 40  3,237 1,118 
* As reported by beneficiary firms, as on 31.12.2025. 
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One of the beneficiary firm i.e. M/s Ola Cell Technologies Pvt. Ltd., has 

established a Giga-Scale ACC manufacturing plant with an installed capacity 

of 1 GWh.  Since March 2024, the firm has commenced pilot production and is 

presently working toward stabilizing operations for full-scale commercial 

production. 

The PLI ACC scheme, being a national programme, does not define or 

mandate particular locations for setting up cell manufacturing units.  

Beneficiary firms can choose their preferred locations based on strategic 

business needs, infrastructure and resource availability, ensuring flexibility in 

establishing facilities across India.  

(d) The progress under the PLI ACC scheme has been delayed because 

beneficiary firms are facing several operational and implementation-related 

challenges, which are as follows: 

1. Unavailability of technology. 

2. Skilled manpower gap. 

3. Import of critical equipment and machineries. 

4. Non-availability of upstream components.  

(f) The PLI ACC scheme is designed to build indigenous manufacturing 

capacity to reduce the dependency on imported ACCs.  However, at present, 

the domestic demand continues to be met largely through imports. 

The scheme has acted as a catalyst for Indian cell manufacturers to 

setup cell manufacturing units.  Besides the PLI ACC scheme applicants, at 
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least 10 manufacturers have announced a cumulative capacity of about 178 

GWh in the country. 

 
EXPANSION OF HEAVY INDUSTRY 

1625. SHRI UMMEDA RAM BENIWAL:  

Will the Minister of HEAVY INDUSTRIES be pleased to state:  

(a) whether the Ministry has undertaken any studies on employment 

generation through heavy industry expansion in western Rajasthan;  

(b) if so, the findings thereof; and  

(c) whether similar assessments have been conducted in other industrially 

emerging regions of the country, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 

(a) Since Industry is a State Subject as per the Seventh Schedule to the 

Constitution of India, the Ministry of Heavy Industry (MHI) does not maintain 

any centralized data relating to generation of new employment through 

expansion of heavy industry in any part of the country including western 

Rajasthan. 

(b) and (c) Does not arise. 

 
AI-DRIVEN GOVERNANCE PLATFORM  

1626. SHRI PRATAP CHANDRA SARANGI: 

SHRI ANURAG SHARMA: 
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DR. VINOD KUMAR BIND: 

SHRI SUKHJINDER SINGH RANDHAWA: 

SHRI KOTA SRINIVASA POOJARY: 

SHRI BALABHADRA MAJHI: 

CAPTAIN BRIJESH CHOWTA: 

SHRI P. C. MOHAN: 

SHRI RADHESHYAM RATHIYA: 

SHRI PARBHUBHAI NAGARBHAI VASAVA: 

DR. NISHIKANT DUBEY: 

SHRI SURESH KUMAR KASHYAP: 

SHRI BUNTY VIVEK SAHU: 

SHRI CHANDRA PRAKASH JOSHI: 

SHRI KHAGEN MURMU: 

SHRI PRAVEEN PATEL: 

SHRI NALIN SOREN: 

Will the Minister of PANCHAYATI RAJ be pleased to State:   

(a) the key features of the AI-driven governance platform “SabhaSaar”; 

(b) the number of Gram Panchayats across the country and the details of 

Karnataka and district-wise details of Dakshina Kannada and Nabarangpur 

Lok Sabha constituency of Odisha, Himachal Pradesh including Shimla 

parliamentary constituencies, State-wise; 

(c) the steps taken to improve the accuracy of AI-based transcription of Gram 

Sabha proceeding including Kannada and other regional languages; 

(d) whether microphones, cameras and other recording equipments are being 

provided to Gram Panchayats in the Country particularly in Himachal 

Pradesh under the said initiative, if so, the details thereof; 
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(e) whether secure digital and cyber-security mechanisms have been put in 

place for the longterm storage and preservation of records of Panchayat 

and Gram Sabha meetings, if so, the details thereof; and 

(f) the manner in which the Ministry is ensuring that all data generated through 

SabhaSaar relating to grassroots governance remains strictly within 

Government systems and servers and is not shared with any private or 

third-party entities including Himachal Pradesh? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 

ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 

ALIAS LALAN SINGH): 

(a) and (b) The Ministry of Panchayati Raj launched SabhaSaar, an AI-enabled 

voice-to-text meeting summarisation tool, on 14th August 2025. The 

SabhaSaar platform enables structured capture and summarisation of Gram 

Sabha proceedings and supports monitoring of key parameters such as 

frequency/ type of Gram Sabha meetings and participation.  SabhaSaar has 

been made available to all States/UTs, and Gram Panchayats are 

progressively adopting it for routine Gram Sabha and Panchayat meetings. As 

on 04.02.2026, a total of 1,15,115 Gram Panchayats have used the 

SabhaSaar tool for automated meeting summarisation across States/UTs. 

State wise adoption status of SabhaSaar is given in the enclosed Statement-I. 

District Panchayat-wise data of Dakshina Kannada (Karnataka), Nabarangpur 

(Odisha) and Shimla (Himachal Pradesh) Parliamentary Constituencies, are 

given in the enclosed Statement-II. 
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(c) The Ministry has taken multiple steps to improve the accuracy of AI-based 

transcription of Gram Sabha proceedings, including in Kannada and other 

regional languages. SabhaSaar uses the Automatic Speech Recognition 

(ASR) service provided by BHASHINI for voice-to-text transcription. Further, 

the platform allows Panchayat functionaries to review, validate and edit the 

draft minutes prior to final acceptance.  

(d)  The SabhaSaar tool transcribes audio/ video input acquired through readily 

available devices such as mobile phone, camera etc. The Ministry encourages 

the use of appropriate audio-visual recording arrangements to enhance the 

quality and accuracy of AI-based transcription. Further, Standard Operating 

Procedures, user guidelines and training sessions have been issued by the 

Ministry, along with a dedicated SOP for recording Gram Sabha proceedings 

covering infrastructure requirements and procurement under Finance 

Commission grants. 

(e) and (f) The AI model used in SabhaSaar operates on AI and cloud 

infrastructure provisioned through the IndiaAI Compute Portal under the 

IndiaAI Mission of MeitY. Data is processed within the Government framework 

and is not shared with any external third-party service provider. The IndiaAI 

Mission under MeitY serves as the nodal agency for governance of the 

underlying AI infrastructure and the data generated, thereof. All matters 

pertaining to data privacy and storage are regulated as per the extant rules 

namely Digital Personal Data Protection (DPDP) issued vide the Gazette of 

India No. CG-DL-E-14112025-267650, Part II—Section 3—Sub-section (i), 
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dated 13th November 2025. However, it is to mention that SabhaSaar 

facilitates recording and documentation of proceedings of Gram Sabha 

meetings, which are public forums, and the platform is used solely to support 

accurate and transparent documentation of such proceedings. 

 

STATEMENT-I 

State wise adoption status of SabhaSaar 

S.No State Name Total GPs and 
Equivalents 

No of GPs and Equivalents 
with MoM Generated 

Percentage of GPs and 
Equivalents with MoM 
Generated 

1 Tamil Nadu 12482 12451 99.75 % 
2 Odisha 6794 6751 99.37 % 
3 The Dadra And Nagar 

Haveli And Daman 
And Diu 

42 41 97.62 % 

4 Ladakh 193 182 94.3 % 
5 Tripura 1194 1086 90.95 % 
6 Jharkhand 4345 3468 79.82 % 
7 Bihar 8054 6385 79.28 % 
8 Chhattisgarh 11688 8864 75.84 % 
9 Andhra Pradesh 13327 9353 70.18 % 
10 Uttarakhand 7801 5245 67.23 % 
11 Uttar Pradesh 57695 32784 56.82 % 
12 Kerala 941 528 56.11 % 
13 Karnataka 5949 3045 51.19 % 
14 Haryana 6227 3101 49.8 % 
15 Jammu And Kashmir 4291 1553 36.19 % 
16 Andaman And 

Nicobar Islands 
70 20 28.57 % 

17 Rajasthan 11206 3132 27.95 % 
18 Gujarat 14611 3415 23.37 % 
19 Maharashtra 27964 6529 23.35 % 
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20 Telangana 12849 2283 17.77 % 
21 Madhya Pradesh 23011 3100 13.47 % 
22 Himachal Pradesh 3615 376 10.4 % 
23 Punjab 13236 1175 8.88 % 
24 Goa 191 12 6.28 % 
25 Arunachal Pradesh 2108 91 4.32 % 
26 West Bengal 3339 62 1.86 % 
27 Mizoram 855 12 1.4 % 
28 Nagaland 1312 15 1.14 % 
29 Assam 2664 27 1.01 % 
30 Manipur 3175 28 0.88 % 
31 Sikkim 199 1 0.5 % 
32 Lakshadweep 10 0 0 % 
33 Meghalaya 6859 0 0 % 
34 Puducherry 108 0 0 % 

 Total 268599 115115 42.86% 
Data as on 04th February 2026 

  

STATEMENT-II 

District Panchayat-wise data of Dakshina Kannada (Karnataka), 

Nabarangpur (Odisha) and Shimla (Himachal Pradesh) Parliamentary 

Constituencies 
S.No State Name Parliamentary 

Constituencies 
District 
Panchayat 

Total GPs 
and 
Equivalents 

No of GPs and 
Equivalents with 
MoM Generated 

Percentage of 
GPs and 
Equivalents with 
MoM Generated 

1 Karnataka 
Dakshina 
Kannada 

Dakshin 
Kannada 

223 138 62% 

2 Odisha Nabarangpur 
Nabarangpur 189 189 100% 
Malkangiri 111 111 100% 
Koraput 240 240 100% 

3 
Himachal 
Pradesh 

Shimla 
Sirmaur 259 7 3% 
Solan 240 47 20% 
Shimla 412 11 3% 
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STATE ANIMAL WELFARE BOARDS 

1627. SHRI G. LAKSHMINARAYANA:  

SHRI TANGELLA UDAY SRINIVAS:  

SHRI APPALANAIDU KALISETTI: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a) the total number of State Animal Welfare Boards (SAWBs) established 

across the country, State/UT-wise; 

(b) the current functional status of each SAWB, indicating whether fully 

operational, partially functional or inactive, State-wise; 

(c) the sanctioned strength of officials and staff, number in position and 

number of vacancies in each SAWB, State/UT-wise; 

(d) the number of pet shops and dog breeders registered by these Boards, 

year-wise since inception of scheme, year and State-wise; 

(e) the number of reports submitted by each SAWB to the Ministry and the 

details thereof; 

(f) the number of meetings held, frequency of meetings and details of the most 

recent meeting, including key decisions taken in this regard; 

(g) whether there are any reported challenges in operationalising SAWBs and 

if so, the details thereof; State/UT-wise; and 

(h) the steps taken or proposed to be taken by the Government to strengthen 

SAWBs, including budgetary support, capacity building and monitoring 

mechanisms? 
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THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) 35 States and UTs across the Country except the UT of Lakshadweep have 

formed the State Animal Welfare Boards in compliance of the order of the 

Hon’ble Supreme Court of India. 

(b) The State-wise details of current functional status of each SAWB, indicating 

whether fully operational, partially functioning or inactive, is given in the 

enclosed Statement. 

(c) State Animal Welfare Boards (SAWBs) have been constituted by the 

respective State Governments/Union Territory Administrations in compliance 

with the directions of the Hon’ble Supreme Court of India in W.P.(C) No.440 of 

2000 dated 6.8.2008 and in W.P(C) No.881 of 2014 dated 13.7.2015, to 

effectively implement animal welfare laws and policies. The manpower 

engaged by the various State Government as per the need, is not maintained.  

(d) There is no separate scheme for registration of pet shops and dog 

breeders. However, the Central Government has notified the Prevention of 

Cruelty to Animals (Dog Breeding and Marketing) Rules, 2017 and the 

Prevention of Cruelty to Animals (Pet Shop) Rules, 2018, under which the 

State Animal Welfare Boards are authorized to register pet shops and dog 

breeders operating within their respective States/Union Territories. The details 

of number of pet shops and dog breeders registered by the SAWBs are 

maintained by the respective States/Union Territories.  



10.02.2026  222 
 

 
 

(e) and (f) At present, there is no statutory or legal provision mandating the 

State Animal Welfare Boards (SAWBs) to submit reports and reporting of 

meetings to the Animal Welfare Board of India (AWBI) or to the Ministry. 

(g) No such information received. 

(h) The Department of Animal Husbandry and Dairying and Animal Welfare 

Board of India (AWBI) has held regular meetings with the officials of the State 

Animal Welfare Boards to review animal welfare issues, to strengthen the 

implementation of the provisions of the Prevention of Cruelty to Animals Act, 

1960 and the Rules made thereunder, and to ensure prevention of 

unnecessary pain or suffering to animals.  

However, there is no provision for budgetary support to the State Board. 

The State Board are working independently and the necessary budgetary 

arrangements are made by the State Government for their functioning.  

 

STATEMENT  

Details of current functional status of each SAWB 

S. 
No 

State 
Fully 

Operational 
Partially 

functional 
Inactive 

1 
Andaman and Nicobar 
Islands 

 Yes  

2 Assam  Yes  
3 Andhra Pradesh Yes   
4 Arunachal Pradesh   Yes 
5 Bihar Yes   
6 Chandigarh  Yes  
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7 Chhattisgarh  Yes  

8 
Dadra and Nagar Haveli 
(Diu and Daman) 

  Yes 

9 Goa Yes   
10 Gujarat Yes   
11 Himachal Pradesh  Yes  
12 Haryana  Yes  
13 Jharkhand   Yes 
14 Jammu and Kashmir Yes   
15 Kerala Yes   
16 Karnataka Yes   
17  Maharashtra Yes   
18 Meghalaya  Yes  
19  Mizoram  Yes  
20 Madhya Pradesh Yes   
21 Manipur   Yes 
22 Delhi Yes   
23 Nagaland   Yes 
24  Odisha Yes   
25 Punjab Yes   
26 Puducherry   Yes 
27 Rajasthan Yes   
28 Sikkim   Yes 
29  Tamil Nadu Yes   
30 Telangana Yes   
31 Tripura Yes   
32 Uttarakhand Yes   
33 Uttar Pradesh  Yes  
34 West Bengal  Yes  
35 Ladakh   Yes  
36 Lakshadweep   Yes 
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िनयाªत-आयात कì िÖथित 

1628. ®ीमती गनीबेन नागाजी ठाकोर: 

³या वािणºय और उīोग मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार ने देश म¤ िनयाªत-आयात और औīोिगक िवकास कì वतªमान िÖथित का 

आकलन िकया है; 

(ख) यिद हां, तो इसके मु́ य पåरणाम ³या िनकले; 

(ग) ³या सरकार ‘मेक इन इंिडया’ और ‘आÂमिनभªर भारत’ पहल के अंतगªत घरेलू उīोगŌ को 

बढ़ावा दे रही है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(घ) इस संबंध म¤ अब तक ³या कदम उठाए गए ह§? 

वािणºय और उīोग मýंालय म¤ राºय मýंी; तथा  इल³ेůॉिनकì और सूचना ÿौīोिगकì 
मýंालय म¤ राºय मýंी (®ी िजितन ÿसाद): 

(क) से (घ) सरकार देश म¤ िनयाªत और आयात का åरकाडª रखती है। िनयाªत और आयात का 

िववरण https://niryat.gov.in/ पर उपलÊध है। 

इसके अितåरĉ, मेक इन इंिडया पहल कì शुłआत 25 िसतÌबर 2014 को िनवेश को 

सरल बनाने, नवाचार को बढ़ावा दनेे, सवō°म ®ेणी का ढांचा बनाने और भारत को िविनमाªण, 

िडजाइन और नवाचार का केÆþ बनाने के िलए कì गई थी। वतªमान म¤, मेक इन इंिडया 2.0 म¤ 15 

िविनमाªण ±ेýŌ सिहत 27 ±ेýŌ पर Åयान केिÆþत िकया गया है, िजसे िविभÆन मýंालयŌ तथा 

िवभागŌ और राºय सरकारŌ Ĭारा लागू िकया गया है। मेक इन इंिडया 2.0 के अंतगªत शािमल ±ेýŌ 

कì सूची संलµन िववरण  म¤ दी गई है। 

इसके अितåरĉ, भारत सरकार आÂमिनभªर भारत, राÕůीय अवसंरचना पाइपलाइन 

(एनआइपी), राÕůीय मþुीकरण पाइपलाइन (एनएमपी), इंिडया इंडÖůीयल ल§ड ब§क 

(आइआइएलबी), इंडिÖůयल पाकª  रिेटंग िसÖटम (आइपीआरएस) के माÅयम से िविनमाªण को 

ÿोÂसाहन देती है और िविनमाªण को बढ़ावा देने हेत ु नेशनल िसंगल िवंडो िसÖटम 



10.02.2026  225 
 

 
 

(एनएसडÊÐयूएस) कì शłुआत कì। केÆþीय बजट 2025-26 म¤ 100 करोड़ łपये कì अिúम रािश 

के साथ राÕůीय िविनमाªण िमशन (एनएमएम) कì घोषणा कì गई, जो मेक इन इंिडया का भाग है। 

यह Óयापार म¤ सुगमता लाने, भिवÕय के िलए तैयार कायªबल, गितशील एमएसएमई, तकनीकì पंहòच 

और गणुव°ा उÂपादŌ पर केिÆþत है। इन उपायŌ ने साथ म¤ चल रही ÖकìमŌ के साथ घरलूे और 

िवदेशी िनवेश को बढ़ाया है। 

केÆþ सरकार के सभी मंýालयŌ/िवभागŌ और िविभÆन राºय सरकारŌ Ĭारा मेक इन इंिडया 

पहल के तहत कायª-कलाप िकए जा रहे ह§। मýंालयŌ Ĭारा संचािलत ±ेýŌ के िलए कायª योजनाओ,ं 

कायªøमŌ, ÖकìमŌ और नीितयŌ का िनमाªण मýंालयŌ Ĭारा ही िकया जाता है, जबिक आकषªक 

िनवेश हेतु राºयŌ कì अपनी Öकìम¤ भी ह§। 

भारत को 'आÂमिनभªर' बनाने को Åयान म¤ रखते हòए सरकार Ĭारा उठाए गए महÂवपूणª 

कदमŌ म¤ से एक, भारत कì िविनमाªण ±मताओ ंऔर िनयाªत को बढ़ाने के िलए 1.97 लाख करोड़ 

Łपये के पåरÓयय के साथ 14 ÿमुख ±ेýŌ के िलए उÂपादन-िलं³ड ÿोÂसाहन (पीएलआइ) ÖकìमŌ 

कì घोषणा कì गई है। पीएलआइ ÖकìमŌ कì घोषणा के साथ, अगले पांच और उससे अिधक वषŎ 

म¤ उÂपादन, कौशल, रोजगार, आिथªक िवकास और िनयाªत म¤ महÂवपूणª सधुार कì संभावना है। 

अब तक देश भर म¤ 14 ±ýेŌ म¤ 806 आवेदन Öवीकृत िकए गए ह§। 

िववरण 

मेक इन इंिडया 2.0 के अतंगªत शािमल ±ेýŌ कì सूची 

िविनमाªण ±ेý 

I. अतंåर± और र±ा 

II. ऑटोमोिटव और ऑटो कÌपोन¤ट 

III. फामाªÖयूिटकÐस औऱ िचिकÂसा उपकरण 

IV. बायो-टे³नोलॉजी 
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V. पूंजीगत माल 

VI. वľ और पåरधान  

VII. रसायन और पेůो रसायन 

VIII. इल³ेůािन³स िसÖटम िडज़ाइन औऱ िविनमाªण (इएūडीएम) 

IX. चमड़ा और जूते 

X. खाī ÿसÖंकरण 

XI. रÂन औऱ आभूषण 

XII. नौपåरवहन 

XIII. रेल 

XIV. िनमाªण 

XV. नवीन और नवीकरणीय ऊजाª 

सेवा ±ेý 

i. सूचना ÿौīोिगकì एवं सूचना ÿौīोिगकì स±म सेवाए ं(आइटी एडं आटीईएस) 

ii. पयªटन और आितÃय सेवाए ं

iii. िचिकÂसा मूÐय माýा 

iv. पåरवहन और लॉिजिÖटक सेवाए ं

v. लेखा और िव° सेवाए ं

vi. ŀÔय ®Óृय सेवाए ं

vii. कानूनी सेवाए ं

viii. संचार सेवाए ं

ix. िनमाªण और संबंिधत इंजीिनयåरंग सेवाए ं

x. पयाªवरण सेवाए ं



10.02.2026  227 
 

 
 

xi. िव°ीय सेवाए ं

xii. िश±ा सेवाए ं

 

NATIONAL LIVESTOCK MISSION 

1629.  SHRI P. P. CHAUDHARY: 
SHRIMATI MALA RAJYALAXMI SHAH: 
SHRI KOTA SRINIVASA POOJARY: 
SHRI TAPIR GAO: 
SHRI VISHWESHWAR HEGDE KAGERI: 
SHRIMATI HIMADRI SINGH: 
SHRI JUGAL KISHORE: 
SHRI NABA CHARAN MAJHI: 
SHRI BIBHU PRASAD TARAI: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a) the manner by which the National Livestock Mission (NLM) create new 

livelihood opportunities in arid and hilly regions of Rajasthan and particularly 

in Pali Parliamentary Constituency; 

(b) the objective of including camels, horses and donkeys first time under the 

NLM; 

(c) the number of women-led Self Help Groups (SHGs) out of the existing 

beneficiaries; 

(d) the average time taken for entrepreneurs to receive the central subsidy;              

(e) the steps taken by the Government to ensure banks provide the credit 

without collateral-related issues; 



10.02.2026  228 
 

 
 

(f) the total number of farmers, particularly small and marginal farmers, who 

have benefited under the NLM during the last three years, particularly in 

Rajasthan; and  

(g) the steps being taken by the Government to increase livestock insurance 

coverage from the current level of about 0.98% towards the target of 5%?                                                     

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a)  Under the National Livestock Mission (NLM) Scheme, NLM-

Entrepreneurship Development Programme (NLM-EDP) is a key component 

which helps to generate new livelihood opportunity across the country 

including arid and hilly regions of Rajasthan. Under NLM-EDP, 50% capital 

subsidy up to Rs.50.00 lakh is provided to individuals, Farmer Producer 

Organizations (FPOs), Self-Help Groups (SHGs), Joint Liability Groups(JLGs), 

Farmer Cooperative Organizations (FCOs) and Section 8 companies to 

support establishment of rural poultry breeding farms, sheep/goat, pig, camel, 

horse, donkey breeding farms, as well as fodder value-addition units such as 

hay, silage, Total Mixed Ration (TMR),fodder blocks and fodder seed 

processing, grading and storage units. The entire scheme is fully end to end 

digitized through nlm.udyamimitra.in. For Rajasthan State and Pali district, 

following projects have been approved. 
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Rajasthan State Profile 

Sl 
No 

Approved 
Projects 

Total 
Project 

Cost  
(Rs. in 

Cr) 

Approved 
subsidy 

(Rs. In Cr) 

No. of 
applicants 
received 

1st 
instalment 

1st 
Instalme

nt 
Amount 
released 
(Rs. In 

Cr) 

No. of 
applica

nts 
receive
d 2nd 

instalm
ent 

2nd 
Instalment 

Amount 
released 

(Rs. In Cr) 

Total 
released 
Subsidy 
(Rs. In 

Cr) 

1 170 89.65 38.73 136 16.56 23 2.90 19.46 
 

Pali District Profile 

S. 
No. 

No. of 
approved 
Projects 

Category Proj
ect 

Cost 
(Cr) 

Appro
ved 

Subsi
dy (Cr) 

No. of 
1st 

Install
ment 

Releas
ed 

Amoun
t of 1st 
Install
ment 

release
d (Cr) 

No. of 2nd 
Installment 
Released 

Amount 
of 2nd 

Installme
nt 

released 
(Cr) 

Total 
Subsidy 
Released 

1 1 Goat  0.20 0.10 1 0.05 0 0 0.05 
 

 (b) The Department of Animal Husbandry and Dairying (DAHD), GoI has 

included the camel, horse and donkey under the NLM scheme in order to bring 

these animals from unorganized farming sector into the organized sector, while 

promoting entrepreneurship in the fields of equine, donkey and camel rearing 

for sustainable breed improvement and popularizing various indigenous 

breeds. 

(c) A total of 858 projects led by women have been approved under the NLM-

EDP. Out of these, 2 projects are from  Joint Liability Groups and 1 project is 

women led Self Help Group (SHG) in the Raisen district of Madhya Pradesh, 

while the remaining projects are attributed to individual women entrepreneurs. 
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(d) The NLM-EDP subsidy disbursement process involves multiple stages of 

scrutiny at the State Government, banks and Central levels. The beneficiary is 

eligible to get the first and the second installment of subsidy when the 

beneficiary comply all the norms and submit requisite documents as per 

guidelines.  

(e) Under NLM-Entrepreneurship Development Programme (NLM-EDP) 

sanction and disbursal of loans is undertaken by banks and other lending 

institutions as per their internal guidelines. It is the prerogative of the bank to 

evaluate each loan application based on parameters such as the applicant's 

CIBIL score, creditworthiness, collateral security, repayment capacity, and 

other due diligence measures.  

(f) Total No of farmers benefited under NLM-Entrepreneurship Development 

Programme (NLM-EDP) in last three year is 60872, while in Rajasthan the total 

farmer benefitted is 1158. 

(g)The DAHD, GoI is implementing the Livestock Insurance initiative under the 

Centrally Sponsored National Livestock Mission (NLM) across all districts of 

the country. In order to increase coverage, the DAHD, GoI has increased 

subsidy benefits from 5 cattle unit to 10 cattle units per household for all 

animals except pigs and rabbits, where the limit is 5 cattle units (with 1 cattle 

unit equaling 10 small animals). To improve affordability, the farmer’s share of 

the insurance premium has been simplified and reduced from the earlier 20 to 

50% range to a uniform 15%. The remaining 85% of the premium is jointly 

funded by the Centre and States in a 60:40 ratio for most states, and 90:10 for 
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the Himalayan and North-Eastern regions. Over the past five years, 

Rs.161.07Cr.has been released under the scheme, insuring a total of 60.80 

lakh animals. 

 

NAMO DRONE DIDI SCHEME 

1630.  SHRIMATI MALA RAJYALAXMI SHAH: 

SHRIMATI SMITA UDAY WAGH: 

SHRI G. M. HARISH BALAYOGI: 

SHRI JASWANTSINH SUMANBHAI BHABHOR: 

SHRI JAGDAMBIKA PAL: 

SHRI DULU MAHATO: 

SHRI VISHWESHWAR HEGDE KAGERI: 

DR. NISHIKANT DUBEY: 

SHRI ANUP SANJAY DHOTRE: 

SHRI PARBHUBHAI NAGARBHAI VASAVA: 

SHRI CHANDRA PRAKASH JOSHI: 

DR. RAJESH MISHRA: 

SHRI ANURAG SINGH THAKUR: 

SHRI MUKESH RAJPUT: 

SHRIMATI SANJNA JATAV: 

SHRI KALI CHARAN SINGH: 

SHRI PRATAP CHANDRA SARANGI: 

DR. VINOD KUMAR BIND: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the total number of agricultural drones distributed to Women Self-Help 

Groups (SHGs) under the Namo Drone Didi Scheme in  the country as of 

January 2026 State and district-wise including Maharashtra, Uttar 
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Pradesh and Andhra Pradesh especially Dahod and Konaseema 

districts; 

(b)  the number of women beneficiaries who have been officially transitioned 

into the “Lakhpati Didi” category through income earned from drone 

rental and spraying services during 2024–25 

including Jalgaon Lok Sabha Constituency, State and district-wise  

including Maharashtra, Uttar Pradesh and Andhra Pradesh especially 

Dahod and Konaseema districts; 

(c)  the number of women who have completed the mandatory  fifteen days 

Drone Pilot Training and five days Drone Assistant Training during the 

current financial year, State and district-wise  including Maharashtra, 

Uttar Pradesh and Andhra Pradesh especially Dahod and Konaseema 

districts; 

 (d)  the number of women who have been imparted the said trainings along 

with the number of women who have obtained authorized license, State-

wise including Bharatpur Lok Sabha Constituency; 

(e)  the success rate of trained women in obtaining Directorate General of 

Civil Aviation (DGCA) authorised drone pilot licenses and the reasons for 

any shortfall, State-wise including Maharashtra, Uttar Pradesh and 

Andhra Pradesh especially Dahod and Konaseema districts; and 

(f)  the support mechanisms in place to ensure sustainable livelihoods, 

maintenance support and assured demand for drone services post 

training? 



10.02.2026  233 
 

 
 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; 
AND  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS 
(DR. CHANDRA SEKHAR PEMMASANI): 

(a)The Government has approved ‘Namo Drone Didi’ as Central Sector 

Scheme for providing drones to the Women Self Help Groups (SHGs) with an 

outlay of Rs. 1261 Crores for the period from 2023-24 to 2025-26. 

Lead Fertilizer Companies (LFCs) have distributed 1094 drones to drone 

didis of SHGs in 2023-24. Out of these 1094 drones, 500 drones have been 

distributed under the Namo Drone Didi Scheme for providing rental services to 

the farmers for spraying Nano fertilizers. The details of State-wise distribution 

of 1094 drones including Maharashtra, Uttar Pradesh and Andhra Pradesh 

State is given at Statement-I. The district-wise information of drone didis in the 

States of Maharashtra, Uttar Pradesh and Andhra Pradesh is given at 

Statement-II, III and IV respectively. 

(b)There is no study or assessment has been conducted to ascertain the 

number of women beneficiaries who have been officially transitioned into the 

“Lakhpati Didi” category specifically through income earned from drone rental 

and spraying services under the Namo Drone Didi Scheme during 2024–25. 

(c) and (d) The drone  didis provided with the drones have been trained as 

drone pilots at various Remote Pilot Training Organizations (RPTOs) 

authorized by Directorate General of Civil Aviation (DGCA). All these  drone 

didis have secured the drone pilot licences. The State and district-wise details 
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of drone didis in the States of Maharashtra, Uttar Pradesh and Andhra 

Pradesh is given in the enclosed Statement-I, II, III and IV respectively.  

(e) Agricultural Development and Rural Transformation Centre (ADRTC), 

Bangalore have carried out a study on economics and business viability of 

drone operations on the 500 drones provided by LFCs under Namo Drone Didi 

scheme. The study indicates that the SHGs earlier were primarily engaged in 

agriculture and allied activities and the drones provided to them has expanded 

their niche to modern agricultural practices through drone technology, 

enhancing their efficiency and productivity. Overall, the adoption of drones has 

diversified SHG activities, improved agricultural practices, and increased 

income opportunities for women in rural communities. 

(f) The Committee at State level  with members drawn from Department of 

Agriculture/Agricultural Engineering of the State, Rural Development, State 

Mission Directorate of DAY-NRLM, State Cooperative Department, Lead 

Banks/ National Bank for Agriculture and Rural Development (NABARD), 

representatives of LFC nominated for the State, Indian Council of Agricultural 

Research (ICAR)/State Agricultural Universities (SAUs)/Krishi Vigyan Kendras 

(KVKs) is responsible for selection of appropriate clusters for drone usage, 

selection of the progressive women SHGs under DAY - NRLM in the States in 

the identified clusters for providing drones, selection of members of the women 

SHGs for drone pilot and drone assistant training, assessment of district-wise 

drone usage, identification of existing gap, availability and future requirements 
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of drone usage, providing/ensuring business to selected Women SHGs in 

coordination with the LFCs and Pesticide companies etc. 

  

STATEMENT-I 

State -wise details of drone didis  
 

S. No State Name  No. of SHGs provided with the Drones by LFCs 

and No. of members of Women SHGs trained as 

drone pilot  

1. Andhra Pradesh  108 

2. Assam  28 

3. Bihar  32 

4. Chhattisgarh  15 

5. Goa  1 

6. Gujarat  58 

7. Haryana  102 

8. Himachal Pradesh  4 

9. Jammu and 

Kashmir 

2 

10. Jharkhand  15 

11. Karnataka  145 

12. Kerala  51 

13. Madhya Pradesh  89 

14. Maharashtra  60 

15. Odisha  16 

16. Punjab  57 

17. Rajasthan  40 

18 Tamil Nadu  44 
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19. Telangana  81 

20. Uttar Pradesh  128 

21. Uttarakhand  3 

22. West Bengal  15 

Total 1094 

  

STATEMENT-II 

District-wise details of drone didis in the State of Maharashtra 
 

S. 

No. 

Name of District of 

Maharashtra State 

No. of SHGs provided with the Drones by LFCs and 

No. of members of Women SHGs trained as drone 

pilot 

1. Ahmednagar 6 

2. Akola 2 

3. Amravati  1 

4. Beed 3 

5. Bhandara 1 

6. Buldhana 1 

7. Chandrapur 1 

8. Chatrapati Sambhaji 

Nagar 

1 

9. Dharashiv 1 

10. Dhule 2 

11. Gadchiroli 1 

12. Hingoli 1 

13. Jalgaon 1 

14. Jalna 2 

15. Kolhapur 5 
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16. Latur 1 

17. Nandurbar 1 

18. Nashik 4 

19. Osmanabad 2 

20. Palghar 1 

21. Parbhani 2 

22. Pune 5 

23 Raigad 1 

24 Sangli 4 

25 Satara 3 

26. Sindhudurg 1 

27. Solapur 4 

28. Wardha 1 

29. Washim 1 
 

Total 60 

  

STATEMENT-III 

District-wise details of drone didis in the State of Uttar Pradesh  
 

S. 

No. 

Name of District No. of SHGs provided with the 

Drones by LFCs and No. of  

members of Women SHGs trained 

as drone pilot 

1.  Agra  4 

2.  Aligarh  2 

3.  Ambedkar Nagar   2 

4.  Amethi  4 

5.  Ayodhya  6 
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6.  Badaun  1 

7.  Balia  2 

8.  Barabanki  5 

9.  Bareili   4 

10.  Basti  1 

11.  Bijnore   1 

12.  Bulandshahr   2 

13.  Chandauli  1 

14.  Deoria  2 

15.  Etah   2 

16.  Gonda  2 

17.  Gorakhpur  8 

18.  Hardoi  3 

19.  Hathras  1 

20.  Jalaun  1 

21.  Jaunpur  5 

22.  Jhansi  3 

23.  Kanpur Nagar 1 

24.  Kushinagar   2 

25.  Lakhimpur Kheri  3 

26.  Maharajganj  2 

27.  Mahoba   1 

28.  Mainpuri  4 

29.  Meerut  3 

30.  Moradabad  4 

31.  Pratapgarh  3 

32.  Prayagraj   16 

33.  Raebareli   3 

34.  Sant Kabeer Nagar   2 
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35.  Shahjahanpur  4 

36.  Sitapur   4 

37.  Sonbhadra   1 

38.  Sultanpur  2 

39.  Unnao   2 

40. Varanasi   9 

  Total  128 

 

STATEMENT-IV 

District-wise details of drone didis in the States of Andhra Pradesh 

S. 

No. 

District No. of SHGs provided with the Drones by LFCs 

and No. of  members of Women SHGs trained 

as drone pilot 

1 Anakapalle 1 

2 Alluri Seetharamaraju 1 

3. Ananthapuram 5 

4. Annamayya 5 

5. Bapatla 6 

6. Chitoor 6 

7. Dr B R Konaseema 1 

8. Eluru 6 

9. Guntur 1 

10. Kakinada 4 

11. Krishna 7 

12. Kurnool 10 

13. Nandyal 9 

14. NTR 3 
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15. Palnadu 4 

16. Prakasam 6 

17. SPSR Nellore 5 

18. Sr. Satya Sai 1 

19. Srikakulam 11 

20. Tirupathi 2 

21. West Godavari 6 

22. YSR Kadapa 8 

  Total 108 

  

  

PROPOSALS FOR ENHANCING BACKWARD CLASSES RESERVATIONS 

1631. SHRI EATALA RAJENDER: 

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) whether the Government of Telangana has sent any proposals for 

enhancing Backward Classes reservations to 42% which need Centre’s 

approval in a process to enhance the reservations in education, employment 

and local body polls in the State; and  

(b) if so, the details thereof and the current status thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 
FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. 
VERMA): 
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(a) and (b)   As informed, two Bills have been received from the Secretary to 

State Legislature, Telangana for consideration and assent of the Hon'ble 

President of India which are under examination. 

 

जैिवक ÿमाणन 

1632. ®ी गजेÆþ िसहं पटेलः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) वषª 2010 से अब तक खरगोन संसदीय िनवाªचन ±ेý के खरगोन और बड़वानी िजलŌ म¤ 

िविभÆन ÿमाणन िनकायŌ (सीबी) Ĭारा जैिवक ÿमाणन के अंतगªत िकए गए कायŎ का वषª-वार, 

सÖंथा-वार और ÿमाणन िनकाय-वार Êयौरा ³या है; 

(ख) पåरयोजनाओ ंम¤ पåरयोजना िनदेशकŌ का Êयौरा ³या है और भागीदार िकसानŌ कì ±ेý-वार 

सूची ³या है और ÿÂयेक पåरयोजना के अंतगªत शािमल कì गई फसलŌ का ±ेý-वार और वषª-वार 

Êयौरा ³या है; 

(ग) तÂसंबंधी वषª-वार, उÂपादन-वार और पåरयोजना-वार Êयौरा ³या है; 

(घ) ³या िकÆहé ÿमाणन िनकायŌ (सीबी) या पåरयोजनाओ ंको िनलंिबत कर िदया गया है अथवा 

उÆह¤ िनिषĦ काली सूची कì ®ेणी म¤ रखा गया है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ङ) वषª 2010 से अब तक िनलंिबत अथवा काली सूची म¤ डाली गई ÿमाणन 

िनकायŌ/पåरयोजनाओ ंका पåरयोजना, सÖंथा, ±ेý, उÂपादन और िकसान-वार Êयौरा ³या है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) सरकार, कृिष एवं िकसान कÐयाण मýंालय के अधीन राÕůीय जिैवक एवं ÿाकृितक खेती क¤ þ 

के माÅयम से ऑग¥िनक ÿमाणन कायªøम नामतः सहभागी गारंटी ÿणाली (पीजीएस-इंिडया) और 

वािणºय एवं उīोग मýंालय के अधीन कृिष एवं ÿसÖंकृत खाī उÂपाद िनयाªत िवकास ÿािधकरण 

(एपीडा) के माÅयम से राÕůीय जैिवक उÂपादन कायªøम (एनपीओपी) कायाªिÆवत कर रही है। 
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खरगोन और बड़वानी िजलŌ म¤ पीजीएस-इंिडया और एनपीओपी के तहत जिैवक ÿमाणन का 

Êयौरा और ÿमाणन िनकायŌ कì सं´या संलµन िववरण-I म¤ दी गई है। 

(ख) और (ग) वषª 2024-25 के दौरान, एनपीओपी के अंतगªत माÆयता ÿाĮ ÿमाणन िनकायŌ Ĭारा 

ÿमािणत 2184807 िकसानŌ को कवर करने वाले 5566 जैिवक उÂपादक समूह थे। ÿमािणत 

संचालकŌ का Êयौरा  संबंिधत ÿमाणन िनकाय कì वेबसाइट पर सावªजिनक łप से उपलÊध है। 

िलंक िववरण-II पर संलµन ह§।                                                           

(घ) और (ङ) एनपीओपी के तहत जैिवक ÿमाणीकरण ÿणाली म¤ जैिवक ÿिøयाओ ंऔर जैिवक 

उÂपादŌ का थडª-पाटê ÿमाणीकरण ÿणाली शािमल ह,ै िजसे सरकारी या िनजी ÿमाणन िनकायŌ 

Ĭारा आपूितª ®ृंखला म¤ ÿमािणत िकया जाता है। 

ÿमाणन िनकायŌ को माÆयता, एनपीओपी के अंतगªत कायªरत राÕůीय ÿÂयायन िनकाय 

(एनएबी) Ĭारा ÿदान कì जाती है। राÕůीय ÿÂयायन िनकाय ÿमाणन िनकायŌ के संचालन और 

कायªÿणाली कì िनगरानी करता है और ÿमाणन िनकायŌ के ÿमाणन कायªøम म¤ िकसी भी ÿकार 

कì अिनयिमतता/उÐलंघन पाए जाने पर उिचत कारªवाई करता है। 

वषª 2013 स ेउपलÊध åरकॉडª के अनसुार, एनपीओपी के तहत 06 ÿमाणन िनकायŌ को 

समाĮ कर िदया गया है और 10 ÿमाणन िनकायŌ को िनलंिबत कर िदया गया है। 

ÿमाणन िनकाय अपने ÿमािणत संचालकŌ का वािषªक िनरी±ण करते ह§, जो एक Óयिĉगत 

उÂपादक, ÿसÖंकरणकताª, Óयापारी या उÂपादक समूह हो सकते ह§। इसके अितåरĉ, एनपीओपी 

के अंतगªत ÿमाणन िनकाय और मÐूयांकन सिमित Ĭारा औचक िनरी±ण भी िकए जाते ह§। िनयमŌ 

के उÐलंघन कì गंभीरता के आधार पर, संबंिधत उÂपादक समूहŌ के िवŁĦ उनके ÿमाणन िनकायŌ 

Ĭारा उिचत कारªवाई कì जाती है। 
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िववरण-I 

पीजीएस-इंिडया और एनपीओपी के तहत जैिवक ÿमाणन का Êयौरा  
ø.स.ं िववरण बड़वानी खरगोन 

 
1 वषª 2015-16 स े िदनांक 

31.01.2026 तक कुल 

िकसान और ±ेýफल 

(हे³टेयर म¤) 

5539 िकसानŌ को कवर करते हòए 

3092.74 ह³ेटेयर ±ेý 

शूÆय 

2 Öथानीय समूह (िकसान 

समूह) 

289 - 

 

3 

±ेýीय पåरषद 

 

ůेस एÔयोर, अिखल गजुरात 

िवकास ůÖट 

- 

 

 
मÅय ÿदेश के खरगोन और बड़वानी िजलŌ म¤ एनपीओपी के तहत ऑग¥िनक ÿमाणीकरण 

सबंधंी Êयौरा  
 

ø.स.ं िववरण बड़वानी िजला खरगोन िजला  
1 िव°ीय वषª 2024-

25 म¤ कुल कृिष ±ेý 
(हे³टेयर म¤) 

89,303.49 1,09,675.23 

2 िव°ीय वषª 2024-
25 म¤ कुल कृिष 
उÂपादन (एमटी म¤) 

1,25,512.47 1,75,476.42 

3 

ÿमािणत उÂपाद 

क¸चा कपास,  
गेहó,ँ  
सोयाबीन/ सफेद सोयाबीन,  
गैर बासमती धान,  
म³का अनाज,  
काबलुी चना,  
चना (िससर एरीिटनम),  
तुअर दाल/अरहर साबुत,  

क¸चा कपास, 
गैर बासमती धान, 
बीजयĉु कपास, 
सोयाबीन/सफेद सोयाबीन, 
तुअर दाल/साबुत अरहर, 
अमरनाथ बीज/राम धना, 
गेहóं, 
अलसी, 
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ø.स.ं िववरण बड़वानी िजला खरगोन िजला  
मसूर,  
ितल आिद  

रेपसीड/राई, 
काबलुी चना (गरबंजोस) आिद 

4 िव°ीय वषª 2024-
25 म¤ संचालकŌ कì 
सं́ या 

110 239 

5 

ÿमाणन िनकाय 
(सिøय) 

1. अिदित ऑग¥िनक 
सिटªिफकेशÆस ÿाइवेट िलिमटेड 
2. Êयूरो वेåरटास (इंिडया) 
ÿाइवेट िलिमटेड 
3. सटª आईडी इंिडया ÿाइवेट 
िलिमटेड 
4. ईकोसटª - इंिडया ÿाइवेट 
िलिमटेड 
5. úीनसटª बायोसॉÐयूशंस 
ÿाइवेट िलिमटेड 
6. भारतीय जैिवक उÂपाद 
ÿमाणन सोसायटी 
(आईएससीओपी) 
7. मÅय ÿदेश राºय जैिवक 
ÿमाणन एज¤सी 
8. वनसटª इंटरनेशनल ÿाइवेट 
िलिमटेड 
9. राजÖथान राºय जैिवक 
ÿमाणन एज¤सी 
(आरएसओसीए) 
10. एसजीएस इंिडया ÿाइवेट 
िलिमटेड 
11. उ°र ÿदेश राºय जैिवक 
ÿमाणन एज¤सी 

1. अिदित ऑग¥िनक 
सिटªिफकेशÆस ÿाइवेट 
िलिमटेड 
2. िबहार राºय बीज एवं 
जैिवक ÿमाणन एज¤सी 
(बीएसएसओसीए) 
3. Êयूरो वेåरटास (इंिडया) 
ÿाइवेट िलिमटेड 
4. सटª आईडी इंिडया ÿाइवेट 
िलिमटेड 
5. छ°ीसगढ़ राºय बीज एवं 
जैिवक ÿमाणन एज¤सी 
(सीजीएसएसओसीए) 
6. ईकोसटª - इंिडया ÿाइवेट 
िलिमटेड 
7. úीनसटª बायोसॉÐयूशंस 
ÿाइवेट िलिमटेड 
8. भारतीय जैिवक ÿमाणन 
एज¤सी 
(आईएनडीओसीईआरटी) 
9. मÅय ÿदेश राºय जैिवक 
ÿमाणन एज¤सी 
10. वनसटª इंटरनेशनल 
ÿाइवेट िलिमटेड 
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ø.स.ं िववरण बड़वानी िजला खरगोन िजला  
12. उ°राखंड राºय जैिवक 
ÿमाणन एज¤सी (यूएसओसीए) 

 

11. राजÖथान राºय जैिवक 
ÿमाणन एज¤सी 
(आरएसओसीए) 
12. एसजीएस इंिडया ÿाइवेट 
िलिमटेड 
13. उ°र ÿदेश राºय जैिवक 
ÿमाणन एज¤सी 
14. उ°राखंड राºय जैिवक 
ÿमाणन एज¤सी (यूएसओसीए)  

ąोत: ůेसनेट पर एनपीओपी के तहत माÆयता ÿाĮ ÿमाणन िनकायŌ Ĭारा ÿदान कì गई 
जानकारी 

 

िववरण-II 

ÿमािणत संचालकŌ का Êयौरा और सबंिंधत ÿमाणन िनकाय कì वेबसाइट 

ø.सं. ÿमाणन एज¤सी का नाम संपकª  हेतु पता 
 

वेबसाइट 

1 Êयूरो वेåरटास (इंिडया) ÿाइवेट 
िलिमटेड 

मुंबई, महाराÕů www.bureauveritas.co.in 

2 ईकोसटª इंिडया ÿाइवेट 
िलिमटेड 

ब¤गलŁु, कनाªटक www.ecocert.in 
 

3 आईएमओ कंůोल ÿाइवेट 
िलिमटेड 

ब¤गलŁु, कनाªटक  www.imocontrol.in 

4 इंडोसटª  एणाªकुलम, केरल www.indocert.org 

5 लैकॉन ³वािलटी सिटª िफकेशन 
ÿाइवेट िलिमटेड 

ितŁवÐला, केरल www.laconindia.com 
 

6 वनसटª इंटरनेशनल ÿाइवेट 
िलिमटेड जयपरु, राजÖथान  

 
www.onecertinternational.co
m 
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ø.सं. ÿमाणन एज¤सी का नाम संपकª  हेतु पता 
 

वेबसाइट 

7 एसजीएस इंिडया ÿाइवेट 
िलिमटेड 

गड़ुगांव, हåरयाणा www.sgsgroup.in 

8 सीयू इÆसप³ेशÆस इंिडया 
ÿाइवेट िलिमटेड 

नवी मुंबई, महाराÕů www.controlunion.com 

9 उ°राखंड राºय जिैवक 
ÿमाणन एज¤सी (यूएसओसीए) 

देहरादून, उ°राखंड www.usoca.org 
 

10 राजÖथान राºय जैिवक 
ÿमाणन एज¤सी 
(आरएसओसीए) 

जयपरु, राजÖथान 

https://agriculture.rajasthan.
gov.in/rssoca/ 
 

11 भारतीय जैिवक उÂपाद 
ÿमाणीकरण सोसायटी 
(आईएससीओपी) 

कोयंबटूर, तिमलनाडु 

www.iscop.org 

12 अिदित ऑग¥िनक 
सिटªिफकेशÆस ÿाइवेट 
िलिमटेड 

ब¤गलŁु, कनाªटक 

www.aditicert.net 
 

13 छ°ीसगढ़ ÿमाणन सोसायटी,  
भारत (सीजीसीईआरटी) 

रायपुर, छ°ीसगढ़ www.cgcert.com 

14 तिमलनाडु जैिवक ÿमाणन 
िवभाग (टीएनओसीडी) 

चÆेनई, तिमलनाडु www.tnocd.net 

15 मÅय ÿदेश राºय जैिवक 
ÿमाणन एज¤सी 
(एमपीएसओसीए) 

भोपाल, मÅय ÿदेश 

https://mpsoca.org/ 
 

16 ओिडशा राºय जिैवक ÿमाणन 

एज¤सी (ओएसओसीए) 
भवुनĵेर, ओिडशा 

www.ossopca.nic.in 
 

17 फेयरसटª सिटªिफकेशन 

सिवªसेज ÿाइवेट िलिमटेड 
अहमदाबाद, गजुरात 

www.faircert.com  

18 गजुरात जैिवक उÂपाद ÿमाणन 

एज¤सी (जीओपीसीए) 
अहमदाबाद, गजुरात 

www.gopca.in 

19 उ°र ÿदेश राºय जिैवक 

ÿमाणन एज¤सी 
लखनऊ, उ°र ÿदेश 

www.upsoca.org 
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ø.सं. ÿमाणन एज¤सी का नाम संपकª  हेतु पता 
 

वेबसाइट 

(यूपीएसओसीए) 

20 कनाªटक राºय जैिवक ÿमाणन 

एज¤सी (केएसओसीए) ब¤गलŁु, कनाªटक 

https://kssoca.karnataka.gov
.in/english 
 

21 úीनसटª बायोसॉÐयूशंस 

ÿाइवेट िलिमटेड 
पणुे, महाराÕů 

www.greencertindia.in 
 

22 तेलंगाना राºय जिैवक ÿमाणन 

ÿािधकरण (टीजीओसीए) हैदराबाद, तेलंगाना 

https://scadev.seedsgrower
p.com/Organiccerti.php 
 

23 िबहार राºय बीज और जिैवक 

ÿमाणन एज¤सी 

(बीएसएसओसीए) 
पटना, िबहार 

https://bssca.co.in/ 
 

24 छ°ीसगढ़ राºय बीज और 

जैिवक ÿमाणन एज¤सी 

(सीजीएसएसओसीए) 
रायपुर, छ°ीसगढ़ 

https://cgocert.com/ 
 

25 जीएससीआई सिवªस ÿाइवेट 

िलिमटेड 
मुंबई, महाराÕů 

www.gsciservices.com 

26 एमएस एúोल§ड सिवªसेज 

ÿाइवेट िलिमटेड 

सेवक पाकª , नई 

िदÐली 

https://agrolandgroup.com/ 
 

27 सटª आईडी इंिडया ÿाइवेट 

िलिमटेड 
मुंबई, महाराÕů 

www.foodchainid.com 

28 आňं ÿदेश राºय जैिवक 

उÂपाद ÿमाणन ÿािधकरण 

(एपीएसओपीसीए) 
गुंटूर, आňं ÿदेश 

https://apsopca.org/ 
 

29 गेटसटª ÿाइवेट िलिमटेड नांदेड़, महाराÕů www.getcert.co.in 

30 जीसीएल इंटरनेशनल 

असेसम¤ट ÿाइवेट िलिमटेड 
कोयंबटूर, तिमलनाडु 

https://gcl-intl.co.in 
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NATIONAL TURMERIC BOARD 

1633. SHRI K. E. PRAKASH: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) whether the Government has approved or is considering the establishment 

of a regional office of the National Turmeric Board along with an accredited   

turmeric testing laboratory at Erode, Tamil Nadu; 

(b) if so, the present status of approval, allocation of funds, implementing 

agency and timeline for commencement of operations; 

(c) the objectives and scope of activities proposed for the said regional office 

and testing laboratory; and 

(d) whether the Government has examined the absence of representation from 

Tamil Nadu one of the leading turmeric producing States with strong agricultural 

ø.सं. ÿमाणन एज¤सी का नाम संपकª  हेतु पता 
 

वेबसाइट 

31 िशवािलक ÿाकृितक संसाधन 

ÿबंधन सोसायटी 

(एसएनआरएमएस) 
देहरादून, उ°राखंड 

www.snrms.org 

32 मेघालय राºय जिैवक ÿमाणन 

िनकाय 

पूवê खासी िहÐस, 

मेघालय 

https://msocb.org/ 
 

33 टी³यू सटª सिवªसेज ÿाइवेट 

िलिमटेड 
िसकंदराबाद, तेलंगाना www.tqcert.in  

34 बािÐटक टेिÖटंग इंिडया 

ÿाइवेट िलिमटेड 
मुंबई, महाराÕů https://balticcontrol.com  
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performance on the National Turmeric Board, despite representations made in 

this regard and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (c) The Spices Board has a regional office at Erode, Tamil Nadu and a 

Quality Evaluation Laboratory at Chennai which caters to the testing 

requirements of all spices, including turmeric and its value-added products in 

the state of Tamil Nadu. Further, the National Turmeric Board has been 

undertaking various activities inter alia including awareness and training 

programmes, buyer-seller meets etc., across the country, including in the state 

of Tamil Nadu. However, presently, no such specific proposal on establishment 

of regional office of the National Turmeric Board along with an accredited 

turmeric testing laboratory at Erode, Tamil Nadu is under consideration in this 

department. 

(d) The composition of the National Turmeric Board inter alia includes three 

members to represent turmeric producing States, on rotation basis, three 

members to represent turmeric growers and two members to represent 

exporters of turmeric and turmeric products. Currently one of the members 

representing turmeric growers is from Tamil Nadu. 
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गÆना ÿौīोिगकì िमशन 

1634. ®ी नीरज मौयªः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार को जानकारी है िक उ°र ÿदेश, िवशेषकर आंवला संसदीय िनवाªचन ±ेý देश के 

ÿमुख गÆना उÂपादक ±ेýŌ म¤ से एक ह,ै जहां बड़े पैमाने पर गÆने कì खेती कì जाती है और लाखŌ 

िकसान इससे ÿÂय± łप से जुड़े हòए ह§; 

(ख) ³या गÆना ÿौīोिगकì िमशन वतªमान म¤ देश के केवल कुछ चिुनंदा राºयŌ/±ेýŌ म¤ ही 

कायाªिÆवत िकया जा रहा है और उ°र ÿदेश म¤ अभी तक कायाªिÆवत नहé िकया गया है; 

(ग) यिद हां, तो इसके ³या कारण ह§, इस तÃय के बावजूद िक उ°र ÿदेश देश का सबस ेबड़ा 

गÆना उÂपादक राºय है और आंवला जैस े ±ेýŌ म¤ उÂपादकता वृिĦ, जल उपयोग द±ता, रोग 

िनयंýण और मशीनीकरण म¤ ÿौīोिगकìय हÖत±ेपŌ कì तÂकाल आवÔयकता है; और 

(घ) ³या सरकार का राÕůीय कृिष िवकास योजना (आरकेवीवाई) के अंतगªत अथवा एक पूरक 

पहल के łप म¤ उ°र ÿदेश म¤, िवशेषकर आंवला संसदीय िनवाªचन ±ेý म¤ गÆना ÿौīोिगकì िमशन 

को कायाª िÆवत करने का िवचार है और यिद हा,ं तो तÂसंबंधी Êयौरा ³या है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) आंवला संसदीय ±ेý सिहत उ°र ÿदेश म¤ गÆने कì खेती कì जाती है। उ°र ÿदेश सरकार ने 

सूिचत िकया है िक वषª 2025-26 के दौरान आंवला संसदीय ±ेý म¤ 39,644 िकसानŌ Ĭारा 

22,330.75 ह³ेटेयर ±ेý म¤ गÆने कì खेती कì गई।  

(ख) से (घ) इसके अितåरĉ, उ°र ÿदेश म¤ नई उÂपादन तकनीकŌ को बढ़ावा देने के िलए क¤ þ 

सरकार कì िविभÆन योजनाए ंजैसे िक राÕůीय खाī सरु±ा एवं पोषण िमशन (एनएफएसएनएम), 

ÿित बूंद अिधक फसल (पीडीएमसी), ÿधानमंýी-राÕůीय िवकास कृिष योजना (पीएम-आरकेवीवाई) 

गÆना िकसानŌ के िलए कायाªिÆवत कì जा रही ह§। इन योजनाओ ंके तहत ÿदशªन, िűप िसंचाई और 

फाउंडेशन कम ÿाइमरी सीड, सूàम पोषक तÂव, कìटनाशक, जैव उवªरक और िकसान समूहŌ एवं 
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मिहला Öवयं सहायता समहूŌ Ĭारा िसंगल बड िविध से उÂपािदत पौध के िवतरण के िलए सहायता 

ÿदान कì जा रही है। आंवला संसदीय ±ेý के गÆना िकसानŌ को भी इन योजनाओ ंके तहत िविभÆन 

लाभ ÿदान िकए गए ह§।   

 

VACANT POSTS 

1635.  SHRI JAGDISH CHANDRA BARMA BASUNIA: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a) the number of sanctioned posts, in position and the number of vacancies, 

including reserved posts across categories in the Ministry of Fisheries, Animal 

Husbandry and Dairying; 

(b) the number of vacancies in the Ministry and Department, including to 

reserved posts since 2014, year and category-wise; and 

(c) the number of contractual employees hired by the Government since 2014, 

year and category-wise? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) The Ministry of Fisheries, Animal Husbandry and Dairying comprises of two 

Departments, namely the Department of Fisheries and the Department of 

Animal Husbandry and Dairying.  

The details of sanctioned, in position and number of vacancies including 

reserved posts for which the recruitment is carried out by the Department of 
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Fisheries and the Department of Animal Husbandry and Dairying, as on 

06.02.2026, are as under: - 

Name of 
the 
Department 

No. of 
Sanctioned 
Post 

No. of 
Posts in 
position 

No. of 
vacancy 

Category-wise vacancies 
UR SC ST OBC EWS 

Department 
of Fisheries 

37 29 8* 2 - 1 1 2 

Department 
of Animal 
Husbandry 
and 
Dairying 

137 110 27 
(23+04**) 

11 1 2 4 5 

*02 vacant posts belong to vacancies to be filled up on Deputation basis. 
**04 vacant posts belong to vacancies to be filled up on Deputation basis. 
 

(b)As the Ministry of Fisheries, Animal Husbandry and Dairying was 

established in May, 2019, the details of the number of vacancies in the 

Department of Fisheries and the Department of Animal Husbandry and 

Dairying, including reserved posts since 2020, year and category wise is as 

under :- 

(i) Department of Fisheries 

S. 
No 

Year No. of 
vacancy 

Category-wise vacancies 
UR SC ST OBC EWS 

1. 2020 9 4 1 1 2 1 
2. 2021 10 4 1 1 3 1 
3. 2022 13 4 2 1 3 3 
4. 2023 12 3 2 1 3 3 
5. 2024 10 4 1 1 2 2 
6. 2025 6 2 0 1 1 2 
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7. 2026 6 2 0 1 1 2 
 

(ii) Department of Animal Husbandry and Dairying  

S. No Year 
No. of 

vacancy 
Category-wise vacancies 

UR SC ST OBC EWS 
1.        2020 22 9 3 3 5 2 
2.        2021 21 9 3 3 4 2 
3.        2022 18 9 3 2 2 2 
4.        2023 22 10 3 2 3 4 
5.        2024 17 9 1 1 3 3 
6.        2025 22 11 1 2 3 5 
7.        2026 23 11 1 2 4 5 
 

(c) The contractual manpower is engaged through outsourcing agencies/ 

Government e-Marketplace (GeM) empanelled service providers, based on the 

functional requirements of both the Departments in the Ministry. Further, such 

manpower is provided by the vendor as per the qualifications and proficiencies 

required by the Departments. The numbers of outsourced manpower may vary 

from time to time, hence, category-wise roster is not maintained. 

 

NATIONAL AGRICULTURAL INFRASTRUCTURE FUND 

1636.     SHRI TANUJ PUNIA:   

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 
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(a) the details of beneficiaries of National Agricultural Infrastructure Fund 

(NAIF) in the country, State-wise;  

(b) whether the NAIF has achieved targeted aims and objectives; 

(c) if so, the details thereof and if not, the reasons therefor; 

(d) whether the NAIF also helps in community farming assets and 

infrastructure; and 

(e) if so, the details of farmer societies and the amount that has been 

sanctioned to them so far in the country, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (e) The Agriculture Infrastructure Fund (AIF) is Central Sector Scheme to 

mobilize medium and long-term debt financing for the development of post-

harvest management infrastructure and community farming assets. Under the 

scheme, Government of India provides credit support through 3% per annum 

interest subvention. Credit guarantee coverage for loans up to ₹ 2 crore is also 

supported under Credit Guarantee Fund Trust for Micro and Small 

Enterprises (CGTMSE) and NABSanrakshan. Since inception of the scheme 

in July 2020 till 26.01.2026,  ₹ 80,224.15 crore loan amount has been 

sanctioned for 1,50,431 projects,  mobilizing investment of ₹ 1,27,508 crore. 

Major projects sanctioned include 43,324 custom hiring centres, 25,538 

primary processing units, 17,683 warehouses, 4,154 sorting and grading units, 

2,805 cold store projects, around 56,927 other kinds of post-harvest 

management projects and community farming assets. As per the third party 
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evaluation conducted by Indian Institute of Management (IIM), Ahmedabad, 

AIF scheme has emerged as a strong platform for accelerating agri-

infrastructure development across states. Beneficiaries reported better price 

realisation driven by mechanisation. 

The State/UT wise details of the all beneficiaries under AIF including 

farmer societies and amount sanctioned to these societies is given in the 

enclosed  Statement. 

STATEMENT 

State/UT wise details of the all beneficiaries under AIF 

S. 
No. 

State Total No. of 
Beneficiaries* 

Total no. of 
Benefitted Farmer 

Societies** 

Loan Amount 
Sanctioned to 

Farmers Societies 
(₹  in crore) 

1 Andhra Pradesh 5,812 2381 670.00 

2 
Arunachal 
Pradesh 5 - 

- 

3 Assam 685 19 31.00 
4 Bihar 2,222 20 6.00 
5 Chandigarh 6 0 0.00 
6 Chhattisgarh 3,621 51 19.00 
7 Delhi 16 0 0.00 
8 Goa 39 3 2.00 
9 Gujarat 5,575 165 86.00 

10 Haryana 9,639 94 75.00 

11 
Himachal 
Pradesh 1,013 30 

11.00 

12 
Jammu and 
Kashmir 345 4 

2.00 

13 Jharkhand 637 5 0.38 
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14 Karnataka 4,962 1036 397.00 
15 Kerala 4,519 323 357.00 
16 Madhya Pradesh 21,123 345 155.00 
17 Maharashtra 15,637 955 686.00 
18 Manipur 4 1 0.22 
19 Meghalaya 5 - - 
20 Nagaland 6 1 1.00 
21 Odisha 4,954 54 7.00 
22 Puducherry 11 0 0.00 
23 Punjab 31,897 360 81.00 
24 Rajasthan 5,166 243 94.00 
25 Tamil Nadu 9,213 5190 462.00 
26 Telangana 3,970 527 260.00 
27 Dadra and Nagar 

Haveli and 
Daman and Diu 

1 - 
- 

28 Tripura 11 1 2.00 
29 Uttar Pradesh 13,835 1154 255.00 
30 Uttarakhand 703 12 5.00 
31 West Bengal 7,982 199 85.00 

 TOTAL 153614 13173 3749.60 
*Includes Farmers, Agri-entrepreneur, Start-up, APMC, Central/State/Local 
sponsoring PPP projects, State Agencies including Farmers societies. 
**Farmer Societies includes FPO, Federation of FPO, Federation of SHG, JLG, 
Marketing Cooperative Society, PACS, SHG, and State Federation of 
Cooperative 

 

EVALUATION OF PM-KISAN SCHEME 

1637. DR. KALANIDHI VEERASWAMY: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:  
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(a) whether the Government has conducted any evaluation of Pradhan Mantri 

Kisan Samman Nidhi (PM-KISAN) scheme and Pradhan Mantri Fasal Bima 

Yojana (PMFBY) with regard to efficiency of Direct Benefit Transfer (DBT) 

mechanisms, particularly in identifying and eliminating delays in transfer of 

benefits to farmers;  

(b) the details of pending and delayed PM-KISAN payments State-wise, 

including Tamil Nadu, during last three years and reasons for such delays;  

(c) whether large numbers of eligible small and marginal farmers remain 

excluded from PMKISAN benefits due to issues related to land records, 

Aadhaar authentication failures, or banking related mismatches and if so, 

the corrective measures taken to resolve these gaps;  

(d) the number of farmers in Tamil Nadu and other States who have faced 

delays or denial of crop-insurance claim settlements under PMFBY; and  

(e) the steps taken to ensure transparent and time-bound settlement of claims 

by insurance companies? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) The PM-KISAN scheme is a central sector scheme launched in February 

2019 by the Hon’ble Prime Minister to supplement the financial needs of 

farmers with cultivable land-holding. Under the scheme, a financial benefit of ₹ 

6,000/- per year is transferred in three equal instalments, into the Aadhaar 

seeded bank accounts of farmers through Direct Benefit Transfer (DBT) mode. 

Under the PM-KISAN Scheme, cultivable landholding is primary eligibility 
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criteria to receive benefit of the Scheme subject to certain exclusions relating 

to higher economic status. 

A farmer-centric digital infrastructure has ensured the benefits of the 

scheme reach all the farmers across the country without involvement of any 

intermediaries. Maintaining absolute transparency in registering and verifying 

beneficiaries, the Government of India has disbursed over ₹ 4.09 lakh Cr. 

through 21 installments since inception of the Scheme.  

There have been multiple impact evaluation assessments of the PM-

KISAN scheme that highlight its impact on farmers’ income and rural economy. 

Their findings are as follows: 

(i) An independent study conducted by the International Food Policy 

Research Institute (IFPRI) in 2019 analyzed how the cash transfers under the 

scheme were being utilized by farmers. The findings of the study suggest that 

the funds provided under PM-KISAN have significantly contributed to rural 

economic growth, alleviated credit constraints, and increased investments in 

agricultural inputs. Additionally, the funds have improved farmers' risk-taking 

capacity, enabling them to make productive yet riskier investments. Besides 

agricultural needs, the funds were also used to meet other expenses such as 

education, medical, and marriage costs. 

(ii) The Department of Agriculture and Farmers Welfare has also 

implemented a comprehensive feedback mechanism using Kisan Call Centres 

(KCC), and surveys conducted have shown that more than 92% of the 
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beneficiaries are satisfied with the scheme, with more than 93% of the farmers 

utilising the benefits for agricultural activities. 

(iii) The Development Monitoring and Evaluation Office (DMEO) of NITI 

Aayog conducted an impact evaluation study on the Pradhan Mantri Kisan 

Samman Nidhi (PM-KISAN) scheme. The study's findings demonstrate that the 

scheme is successfully fulfilling its primary function of providing direct financial 

assistance to farmers holding agricultural land, thereby enhancing their 

economic stability and agricultural productivity. The study also shows that over 

92 percent of beneficiary farmers utilized the financial assistance for essential 

agricultural inputs such as seeds, fertilizers, and pesticides, which are 

particularly important in the face of rising input costs and weather-related 

uncertainties. 

Additionally, approximately 85 percent of beneficiary farmers reported an 

increase in agricultural income, and a significant reduction in reliance on 

informal credit during crop failures or medical emergencies. This study 

demonstrates the scheme's contribution to India's progress toward the 

Sustainable Development Goals related to poverty reduction, food security, 

gender equity, and institutional transparency. It also emphasizes that the PM-

KISAN scheme has become an important pillar of the direct benefit transfer 

ecosystem, with transaction failures significantly reduced due to the Aadhaar-

enabled payment system and continuous improvements in the system. 

Government has introduced yield based Pradhan Mantri Fasal Bima 

Yojana (PMFBY) and weather index based Restructured Weather Based Crop 



10.02.2026  260 
 

 
 

Insurance Scheme (RWBCIS) from Kharif 2016 to provide financial support to 

farmers suffering crop loss/damage arising out of natural calamities, adverse 

weather incidence and to stabilize the income of farmers etc.    

Under PMFBY, Government has undertaken development of National 

Crop Insurance Portal (NCIP) as a single source of data ensuring subsidy 

payment, co-ordination, transparency, dissemination of information and 

delivery of services including direct online enrollment of farmers, 

uploading/obtaining individual insured famer’s details for better monitoring and 

to ensure transfer of claim amount electronically to the individual farmer’s Bank 

Account.   

Further, in order to rigorously monitor claim disbursal process, a 

dedicated module namely ‘Digiclaim Module’ has been operationalized for 

payment of claims from Kharif 2022 onwards.  It involves integration of 

National Crop Insurance Portal (NCIP) with Public Finance Management 

System (PFMS) and accounting system of Insurance Companies to provide 

timely and transparent processing of all claims w.e.f. Kharif 2024, in case 

payment is not made timely by Insurance Company, penalty of 12% is auto-

calculated and levied through NCIP. 

(b) and (c) PM-Kisan is an entitlement based scheme and each eligible 

farmer is entitled to receive the benefit of the scheme. Under the PM-KISAN 

Scheme, States/UTs are mandated to identify and verify the eligible 

beneficiaries under the scheme and upload the data of eligible farmers 

including land records, linking of Aadhaar with their bank accounts and e-KYC 
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for successful transfer of the benefits. The registration of farmers and their 

verification under the Scheme is an ongoing process. The farmers can register 

themselves through PM-KISAN Portal and Common Service Centers (CSCs). 

All such applications are approved by the concerned States/UTs after due 

verification. Thereafter, benefit is processed immediately by the Department 

and the same is released in the subsequent instalment.  

 Further, Land seeding, Aadhaar-based payments, and e-KYC have 

been made mandatory under the scheme. Farmers are intimated through SMS 

to complete the mandatory requirements to ensure the uninterrupted 

disbursement of benefits under PM-KISAN. As and when these farmers 

complete their mandatory requirements, their benefits under the Scheme 

resume from the subsequent instalment.  

Under the PM-KISAN, 100% payments are released through Aadhaar 

based payment directly into the bank account seeded with beneficiaries’ 

Aadhaar. This payment process does not use the bank account numbers or 

other bank account related information. 

(d) Pradhan Mantri Fasal Bima Yojana (PMFBY) is voluntary for States as 

well as farmers. All willing farmers are eligible to enroll under the scheme. The 

State of Tamil Nadu has been implementing the scheme since its inception in 

2016. 

State-wise details of claims reported, claims paid and pending claims 

under PMFBY from 2020-21 to 2024-25 (as on 31.12.2025) are given in the 

enclosed Statement. 
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(e) In addition to NCIP and Digiclaim Module, Government has taken 

various steps to strengthen implementation of PMFBY, bring transparency and 

ensure timely settlement of claims under the scheme, such as:  

 Delinking of Central Government share of premium subsidy from that 

of State Governments has been implemented so that farmers can get 

proportionate claims relating to the Central Government share.  

 Opening of ESCROW Account by the State Government concerned 

for deposit of their premium share in advance as per provisions of the 

scheme has been made mandatory w.e.f. Kharif 2025 season.   

 Also, towards leveraging technology in implementation of the scheme, 

various steps like capturing of yield data/Crop Cutting Experiments 

(CCEs) data through CCE-Agri App and uploading it on the NCIP, 

allowing insurance companies to witness the conduct of CCEs, 

integration of State land records with NCIP etc. have already been 

taken to improve timely settlement of the claims to farmers.   

 Tranche based claim settlement has been initiated w.e.f. Rabi 2024-

25.” 

STATEMENT 

State-wise details of claims reported, claims paid and pending claims 
under PMFBY from 2020-21 to 2024-25 (as on 31.12.2025) 

State/UT 

Name 

Reported Claims Paid Claims Pending Claims 

(Rs. In Crore) 

A and N 0.05 0.05 0.00 
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Islands 

Andhra 

Pradesh 3,793.60 751.94 3,041.66 

Assam 639.85 617.84 22.01 

Chhattisgarh 3,713.87 3,712.42 1.44 

Goa 0.01 0.01 0.00 

Haryana 6,015.02 5,966.52 48.49 

Himachal 

Pradesh 385.62 376.79 8.83 

Jammu and 

Kashmir 122.53 120.28 2.24 

Jharkhand 27.28 - 27.28 

Karnataka 11,251.80 11,182.78 69.02 

Kerala 587.24 574.54 12.70 

Madhya 

Pradesh 13,923.73 13,877.83 45.90 

Maharashtra 27,115.96 26,812.78 303.18 

Manipur 6.90 6.74 0.16 

Meghalaya 24.30 24.08 0.21 

Odisha 2,594.33 2,583.67 10.67 

Puducherry 14.81 13.20 1.61 

Rajasthan 19,374.25 18,994.26 379.99 

Sikkim 0.04 0.03 0.01 

Tamil Nadu 5,961.62 5,917.27 44.35 

Tripura 9.78 9.67 0.11 

Uttar Pradesh 3,354.45 3,315.66 38.79 

Uttarakhand 1,168.26 1,119.45 48.81 

Total 1,00,085.31 95,977.84 4,107.48 
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ARREARS OF WAGES UNDER MGNREGS 

1638. SHRI K. SUDHAKARAN: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether the Government is aware that as of early 2026, Kerala faces 

wage arrears of over Rs. 248 crore under Mahatma Gandhi National 

Rural Employment Guarantee Scheme (MGNREGS), causing severe 

distress to 26 lakh active workers; 

(b)  the reasons of the Government for notifying a daily wage of Rs. 369–Rs. 

370 for Kerala in financial year 2025-26, which is less than half the actual 

market rate for rural labour in the State, leading to a mass exodus of 

workers from the scheme; 

(c)  whether the introduction of the Viksit Bharat Guarantee for Rozgar and 

Ajeevika Mission (Gramin) Bill, 2025, which mandates a 60:40 funding 

pattern, effectively penalizes efficient States like Kerala by shifting a Rs. 

1,600 crore annual financial burden onto the State exchequer; and 

(d)  whether the new provision to "pause" work for 60 days during agricultural 

seasons violates the rights-based "demand-driven" essence of the 

original 2005 Act? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) Under Mahatma Gandhi National Rural Employment Guarantee Scheme 

(Mahatma Gandhi NREGS), the Wage payments are directly credited by the 

Central Government to the accounts of the beneficiaries through Direct Benefit 
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Transfer protocol. As Sanction for payment of Wages are issued by Ministry 

daily through PFMS (Public Finance Management System), after receipt of 

funds transfer orders from States/UTs after following the due procedures, the 

fund release status keeps updating on a daily basis. At the beginning of each 

financial year, admissible pending liabilities of the previous years, if any, are 

duly reimbursed by the Government of India. Accordingly, all due and 

admissible pending wage liabilities upto FY 2024-25 have already been 

cleared. 

  The pending liabilities for the wage component under Mahatma Gandhi 

NREGS in respect of Kerala as on 09.02.2026 are Rs 209.32 crore. 

Further, it is also stated that during the current financial year 2025-26 

(as on 08.02.2026), an amount of Rs. 2617.69 crore has been released for the 

wage component to Kerala. 

(b)  Mahatma Gandhi NREGS is a demand driven wage employment Scheme. 

It provides livelihood security, i.e. fall back options for livelihood for the rural 

households, when no better employment opportunity is available. As per 

Section 6 (1) of Mahatma Gandhi National Rural Employment Guarantee Act 

(Mahatma Gandhi NREGA), 2005, the Central Government may, by 

notification, specify the wage rate for unskilled work for its beneficiaries. 

Accordingly, the Ministry of Rural Development notifies Mahatma Gandhi 

NREGA wage rate for every financial year for States/UTs including Kerala. To 

compensate the Mahatma Gandhi NREGA workers against inflation, the 

Ministry of Rural Development revises the Wage rate every year based on 
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change in Consumer Price Index for Agricultural Labour (CPI-AL). The wage 

rate is made applicable from 1st April of each financial year. 

In case of Kerala, the notified wage rate for the State of Kerala for 

unskilled workers under Mahatma Gandhi NREGS for the financial year 2024-

25 was Rs. 346, which has been revised to Rs. 369 for the financial year 2025-

26. This reflects an increase of approximately 6.65% in the wage rate. 

Further, it is also submitted that State Governments can provide wages 

over and above the wage rate notified by the Central Government from their 

own sources. 

(c)  The concern that a 60:40 Centre–State financial sharing pattern would 

impose an excessive burden on States is not borne out by the historical and 

policy context of rural employment programmes in India. 

Historically, many major rural employment schemes in the country have 

operated on shared funding models between the Centre and the States. For 

example: 

- The National Rural Employment Programme (NREP) followed a 75:25 

sharing pattern. 

- The Rural Landless Employment Guarantee Programme (RLEGP) adopted a 

50:50 model. 

- The Jawahar Rozgar Yojana (JRY) operated on an 80:20 basis. 

- Schemes such as SGRY, EAS, and JGSY were also implemented on a 

Centre–State sharing pattern, generally in the ratio of 75:25. 
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Presently, almost all Centrally Sponsored Schemes (CSS) across 

sectors are being implemented on the 60:40 sharing model. The 60:40 pattern 

adopted under this Act is therefore consistent with the broader framework of 

Centrally Sponsored Schemes. 

This model promotes cooperative federalism by making States active 

partners in rural development. The journey from Viksit Gram Panchayats to a 

Viksit Bharat requires strong State ownership and accountability, and the 

shared funding framework reinforces this partnership approach. 

Further, special protective provisions have been made for North-Eastern 

and Himalayan States and Union Territory (Himachal Pradesh, Uttarakhand 

and Jammu and Kashmir), where a 90:10 Centre–State sharing pattern 

applies, ensuring that financially constrained States are not placed under 

undue stress. 

In addition, the Act clearly provides that in the event of natural disasters, 

pandemics, or other extraordinary circumstances, State Governments may 

recommend special operational relaxations to the Centre. The Central 

Government is empowered to allow expansion of permissible works, relaxation 

in documentation procedures, and temporary enhancement of employment 

provisions in such situations. The framework is thus not rigid, but responsive, 

flexible, and sensitive to emerging needs. 

Overall, the funding pattern is designed to balance fiscal responsibility, 

State participation, and national rural development priorities. 
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(d)The provision regarding a pause of an aggregate of 60 days during peak 

agricultural seasons has been introduced to maintain balance in the rural 

economy and to support agricultural operations, which remain the primary 

source of livelihood in rural India. 

Nearly 86% of farmers in the country belong to the small and marginal 

categories. During peak sowing and harvesting periods, these farmers require 

labourers for timely agricultural operations. The provision has therefore been 

designed keeping these ground realities in view. 

Under this framework, States are empowered to notify, based on local 

agro-climatic conditions, a cumulative period of an aggregate of 60 days during 

peak sowing and harvesting seasons when works under the programme may 

be temporarily paused. This is intended to ensure that agricultural activities are 

not adversely affected due to labour shortages. 

It is important to clarify that the statutory guarantee of 125 days of 

employment remains fully intact. The provision relates only to timing and 

sequencing of works, not to any reduction in the employment entitlement. The 

objective is to strengthen both rural livelihoods and agricultural productivity in a 

complementary manner. 

Thus, the measure is aimed at harmonising wage employment with the 

needs of the agricultural sector so that both can grow together, ultimately 

benefiting rural households. 
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REGISTERED STARTUPS 

1639.  SHRI V. K. SREEKANDAN: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  whether it is a fact that nearly 44,000 startups registered with the 

Government in 2025; 

(b)  whether it is also true that this was the highest annual spike since the 

launch of Startup in the country; 

(c)  whether it is also true that the Startups in the country have grown to over 

2,00,000 in the country; 

(d)  whether it is also a fact that more than Rs. 25,000 crore has been 

invested through the Fund of Funds for startups that had been created; 

and 

(e)  if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) and (b)As per eligibility conditions prescribed under G.S.R. notification 127 

(E) dated 19th February 2019, entities are recognised as ‘startups’ under the 

Startup India initiative by the Department for Promotion of Industry and Internal 

Trade (DPIIT). 

In 2025, a total of 49,429 entities were recognized as startups, the 

highest during a year since the launch of the Startup India initiative. 
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(c) As on 31st December 2025, a total of 2,07,135 entities have been 

recognised as startups under the Startup India initiative by DPIIT. 

(d) and (e)  The Fund of Funds for Startups (FFS) has been established to 

catalyze venture capital investments and is operationalized through Small 

Industries Development Bank of India (SIDBI), which provides capital to 

Securities and Exchange Board of India (SEBI)-registered Alternative 

Investment Funds (AIFs) which in turn invest in startups through equity and 

equity-linked instruments. As on 31st December 2025, supported AIFs under 

the Scheme have invested Rs. 25,547.98 crore in 1,371 selected startups. 

 

कपास उÂपादन िमशन 

1640. ®ी अमर शरदराव कालेः 

³या कृिष और िकसान कÐयाण मýंी यह बतान ेकì कृपा कर¤गे िकः 

(क) ³या कìटनाशकŌ के ÿयोग म¤ बार-बार विृĦ और ÿितकूल जलवाय ुपåरिÖथितयŌ के कारण 

कपास के उÂपादन म¤ िगरावट आ रही ह ै और ³या मýंालय का इस मĥेु के समाधान के िलए 

उपयĉु नीितगत उपाय करन ेका िवचार ह ैऔर यिद हां, तो तÂसंबंधी Êयौरा ³या ह;ै 

(ख) ³या सरकार का बीज उīोग के िलए अनसुंधान आधाåरत ÿोÂसाहन योजना सिहत उÂपादन 

संबĦ ÿोÂसाहन (पीएलआई) योजना लागू करन ेका िवचार ह ैऔर यिद हां, तो तÂसंबंधी Êयौरा 

³या ह;ै 

(ग) यिद नहé, तो ÿÖतािवत पंचवषêय कपास उÂपादन िमशन के अंतगªत कौन-कौन सी िविशĶ 

योजनाए ंकायाªिÆवत कì जानी ह§; 
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(घ) ³या महाराÕů राºय म¤ कपास उÂपादकता स े संबंिधत परी±णŌ के िलए कम कपास 

उÂपादकता वाल ेिजलŌ का चयन िकया गया ह ैऔर यिद हां, तो तÂसंबंधी राºय-वार Êयौरा ³या ह;ै 

और 

(ङ) कपास कì उ¸च उÂपादकता वाल ेिजलŌ कì राºय-वार सूची ³या ह?ै 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) िवगत पांच वषŎ के दौरान कपास का उÂपादन ±ेý, कुल उÂपादन और उपज िनÌनानुसार ह-ै 
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वषª 2020-21 2021-22 2022-23 2023-24 2024-25 

राºय ±ेý उÂपादन उपज ±ेý उÂपादन उपज ±ेý उÂपादन उपज ±ेý उÂपादन उपज ±ेý उÂपादन उपज 

सकल योग 132.85 352.48 451 123.71 311.17 428 129.27 336.60 443 126.88 325.22 436 114.84 297.24 440 
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कìटनाशी के उपयोग म¤ लगातार बढ़ो°री के कारण कपास उÂपादन म¤ िगरावट स ेसंबंिधत 

कोई िविशĶ जानकारी उपलÊध नहé है। तथािप, भारतीय कृिष अनसुंधान पåरषद (आईसीएआर) 

के अनसुार कपास उÂपादन म¤ िगरावट के कुछ कारण िनÌनानुसार ह§ -  

i.कìटनाशक के कारण िपंक बॉलवमª (पीबीडÊÐयू) कì ÿितरोधक ±मता पर ÿभाव और 

कपास उगान ेवाल ेÿमुख राºयŌ म¤ िपंक बॉलवमª का Óयापक łप स ेपनपना।    

ii.उ°री ±ेý (पंजाब, हåरयाणा और राजÖथान) म¤ ÓहाइटÉलाई का ÿकोप और कॉटन लीफ 

कलª वायरस कì घटनाए ंऔर मÅय व दि±णी ±ेý म¤ बॉल-रोट और टोबैको Öůीक वायरस 

(टीएसवी) कì घटनाए।ं   

फसल हािन को कम करन ेके िलए कुछ नीितयां शुł कì गई ह§ जैसे िपंक बॉलवमª म¤ बीटी 

ÿितरोध को कम करन े के िलए åरÉयूज-इन-बैग (आरआईबी), लघ ु स े मÅयम अविध के बीटी 

हाइिāड कì खेती, अिखल भारतीय समिÆवत अनसुंधान कायªøम के तहत नए बीटी हाइिāड का 

अिनवायª मूÐयांकन।   

कपास के उÂपादन और उÂपादकता को बढ़ान ेके िलए, कृिष एवं िकसान कÐयाण िवभाग वषª 

2014-15 स े महाराÕů सिहत 15 कपास उÂपादक ÿमुख राºयŌ म¤ राÕůीय खाī सरु±ा और 

पोषण िमशन (एनएफएसएनएम) (पूवªवतê एनएफएसएम) के तहत कपास िवकास कायªøम  

कायाªÆवयन कर रहा है। 

कपास कì उÂपादकता बढ़ान े के िलए वषª 2023-24 और 2024-25 के दौरान 

एनएफएसएनएम के तहत आईसीएआर-क¤ þीय कपास अनसुंधान सÖंथान (सीआईसीआर), नागपरु 

कì 'कपास उÂपादकता बढ़ान ेके िलए एúो-ईकोलॉिजकल जोÆस के िलए ÿौīोिगिकयŌ को लि±त 

करना एवं सवō°म पĦितयŌ का बड़े पैमान ेपर ÿदशªन' शीषªक स ेकपास पर एक िवशेष पåरयोजना 

महाराÕů और महाराÕů सिहत आठ अÆय कपास उÂपादक ÿमुख राºयŌ म¤ कायाªिÆवत कì गई है। 
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इसके अलावा, भारतीय कृिष अनसुंधान पåरषद कपास म¤ कìटनाशकŌ के ÿयोग को कम करन ेके 

िलए िनगरानी करन े और समय पर सलाह ÿदान करन े के िलए कìटनाशी ÿितरोध िनगरानी 

(आईआरएम) िपंक बॉलवमª ÿबंधन कायªनीितयŌ का ÿसार नामक एक पåरयोजना का भी 

कायाªÆवयन कर रहा है।  

(ख) वतªमान म¤, ऐसा कोई ÿÖताव िवचाराधीन नहé है। 

(ग) माननीय केÆþीय िव° मýंी Ĭारा वषª 2025 के बजट भाषण म¤ कपास उÂपादकता िमशन कì 

घोषणा कì गई है। कृिष अनसुंधान और िश±ा िवभाग (डीएआरई) िमशन को कायाªिÆवत करन ेके 

िलए नोडल िवभाग ह,ै िजसम¤ कपड़ा मýंालय एक भागीदार के łप म¤ है। इस पंचवषêय िमशन कì 

पåरकÐपना कपास कì खेती कì उÂपादकता और िÖथरता म¤ महÂवपूणª सधुार कì सिुवधा ÿदान 

करन ेऔर अितåरĉ लंब ेरेशे के कपास िकÖमŌ को बढ़ावा देने के िलए कì गई है। िमशन का लàय 

ह-ै   

i. अनसुंधान, िवÖतार और मानव संसाधन िवकास सिहत कायªनीितक हÖत±ेपŌ के माÅयम स े

कपास कì मांग, उÂपादन और अपेि±त आवÔयकता के बीच के अंतर को कम करके कपास 

उÂपादकता बढ़ाना।   

ii. भारत के ÿीिमयम कॉटन úेड कÖतूरी स ेमेल खाने वाली िकÖमŌ को िवकिसत करके ईएलएस 

और कÖतूरी कॉटन को बढ़ाना, िजसम¤ øमशः 33 स े 35 िमलीमीटर फाइबर कì लंबाई और 

मजबूती होती है।   

iii. उÆनत उ¸च उपज देने वाली िकÖमŌ/हाइिāडŌ को लि±त िवÖतार/उÆनत सवō°म ÿबंधन 

पĦितयां। उ¸च घनÂव रोपण ÿणाली (एचडीपीएस), कम दूरी पर रोपण, मिÐचंग सह िűप िसंचाई 

ÿौīोिगिकयां जो िविभÆन कपास उगान ेवाल े±ेýŌ म¤ उपयĉु हŌ।  

(घ) और (ङ) कपास उÂपादकता स े संबंिधत परी±णŌ के िलए महाराÕů राºय म¤ कम कपास 

उÂपादकता वाल ेिजलŌ के चयन के संबंध म¤ सूचना उपलÊध नहé ह,ै तथािप, कपास उÂपादन के 

अधीन, कुल उÂपादन और उपज का राºय-वार Êयौरा संलµन िववरण म¤ िदया गया है।  
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िववरण 
कपास उÂपादन के अधीन, कुल उÂपादन और उपज का राºय-वार Êयौरा 

 

वषª 2020-21 2021-22 2022-23 2023-24 2024-25 
राºय ±ेý उÂपादन उपज ±ेý उÂपादन उपज ±ेý उÂपादन उपज ±ेý उÂपादन उपज ±ेý उÂपादन उपज 
पंजाब 2.52 10.23 690 2.51 6.46 438 2.49 4.44 303 2.14 6.29 500 1.60 4.14 440 

हåरयाणा 7.40 18.23 419 6.36 13.16 352 5.75 10.01 296 5.78 15.09 444 3.98 11.77 503 
राजÖथान 8.07 32.07 676 7.56 24.81 558 8.15 27.74 579 10.04 26.22 444 6.27 17.86 484 
गजुरात 22.7

0 
72.18 541 22.84 75.09 559 24.84 87.95 602 26.83 90.57 574 23.72 71.57 513 

महाराÕů 45.4
4 

101.05 378 44.10 82.49 318 41.82 83.16 338 42.34 80.45 323 41.23 73.73 304 

मÅय ÿदेश 5.88 13.38 387 5.60 14.20 431 5.95 14.33 409 6.30 18.01 486 5.37 15.35 486 
तेलंगाना 23.5

8 
57.97 418 18.89 48.78 439 19.73 57.45 495 18.18 50.80 475 18.12 57.89 543 

आňं ÿदेश 6.06 16.00 449 5.54 17.08 524 7.04 15.41 372 4.22 7.37 297 4.04 11.31 476 
कनाªटक 8.20 23.20 481 6.74 19.55 493 9.49 25.68 460 7.43 20.59 471 6.78 22.73 570 

तिमलनाडु 1.12 2.43 369 1.48 3.02 347 1.73 3.19 313 1.30 2.52 330 1.02 2.11 352 
ओिडशा 1.71 5.51 548 1.93 6.26 551 2.16 7.05 555 2.16 7.05 555 2.39 8.23 585 

अÆय 0.17 0.23 230 0.16 0.27 287 0.12 0.19 269 0.16 0.26 276 0.32 0.55 292 
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सहकारी चीनी िमलŌ का सुŀढ़ीकरण 

1641. ®ी सजंय हåरभाऊ जाधवः 
®ी बजरगं मनोहर सोनवणेः 
®ी अिनल यशवंत देसाईः 
®ी ओमÿकाश भूपालिसंह उफª  पवन राजेिनबंालकरः 

³या सहकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क) सरकार Ĭारा देश भर म¤, िवशेषकर महाराÕů के बीड लोक सभा िनवाªचन ±ेý म¤ सहकारी चीनी 

िमलŌ को सŀुढ़ करने के िलए ³या ठोस कदम उठाए गए ह§; 

(ख) बीड लोक सभा िनवाªचन ±ेý सिहत महाराÕů म¤ उन सहकारी चीनी िमलŌ कì सूची ³या है 

िजÆह¤ िवगत पांच वषŎ के दौरान िवशेषकर िव° वषª 2022-23 से अब तक एनसीडीसी 

अनदुानŌ के माÅयम से सहकारी चीनी िमलŌ के सŀुढ़ीकरण के िलए केÆþीय ±ेý कì योजना के 

अंतगªत सहायता ÿाĮ हòई ह;ै 

(ग) उĉ अविध के दौरान इन िमलŌ को िकस ÿयोजन (एथेनॉल संयंý, सह-उÂपादन और 

कायªशील पंूजी) के िलए सहायता ÿदान कì गई थी और इन िमलŌ को अलग-अलग िकतनी 

िनिध संÖवीकृत और जारी कì गई थी; 

(घ)  िवगत पांच वषŎ के दौरान महाराÕů को, िवशेषकर बीड ±ेý म¤ ÿदान कì गई उĉ सहायता 

के माÅयम से एथेनोल उÂपादन ±मता (केएलपीडी म¤) और सह-उÂपादन ±मता (मेगावाट म¤) 

म¤ िकतनी विृĦ हòई ह;ै और 

(ङ)  ³या कायªशील पंूजी सहायता से िकसानŌ को गÆने के भगुतान कì समय-सीमा म¤ सुधार 

हòआ है और इसके पåरणामÖवłप उनके आिथªक उÂथान पर भी इसका ÿभाव पड़ा है और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

गृह मýंी; तथा सहकाåरता मýंी (®ी अिमत शाह): 

(क) सहकाåरता मýंालय ने सहकारी चीनी िमलŌ के पåरचालन और िव°ीय सकंट को कम 

करने के िलए "सहकारी चीनी िमलŌ (सीएसएम) के सशĉìकरण के िलए एनसीडीसी को सहायता 
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अनदुान" नामक एक योजना तैयार कì थी ।  इस योजना के अंतगªत, राÕůीय सहकारी िवकास 

िनगम को िव°ीय वषª 2022-23 और िव°ीय वषª 2024-25 म¤ 500.00 करोड़ Łपये कì दो 

िकÖतŌ म¤ कुल 1000.00 करोड़ Łपये का एकमÔुत अनदुान ÿदान िकया गया था, तािक बाजार से 

अितåरĉ धनरािश उधार लेकर सहकारी चीनी िमलŌ को इथेनॉल Èलांट/को-जेनरशेन Èलांट कì 

Öथापना और उनकì कायªशील पूजँी कì आवÔयकताओ ंको पूरा करने के िलए 10,000 करोड़ 

Łपये का ऋण ÿदान िकया जा सके । इस योजना के अंतगªत, एनसीडीसी  ने िदनांक 

31.03.2025 तक देश कì 56 सहकारी चीनी िमलŌ (सीएसएम) को 10,005 करोड़ Łपये 

संिवतåरत िकए है। इसके अितåरĉ, मýंालय संबिंधत राºयŌ के परामशª से Óयवहायª अकायªशील 

िमलŌ के पनुŁĦार के िलए काम कर रहा है ।   

(ख) और (ग) महाराÕů कì सहकारी चीनी िमलŌ कì सूची, उनके ऋण के उĥेÔय के साथ िजÆह¤ 

क¤ þीय ±ेýक योजना 'सहकारी चीनी िमलŌ के सशĉìकरण के िलए एनसीडीसी को सहायता 

अनदुान' के अंतगªत सहायता ÿाĮ हòई ह,ै िजसका Êयौरा संलµन िववरण म¤ िदया गया है। 

(घ) उपयुªĉ योजना के अंतगªत, महाराÕů म¤ केवल एक सहकारी चीनी िमल, िजसका नाम 

लोकनेते माŁतराव घुले पािटल ²ानेĵर एसएसके िलिमटेड जो िज़ला अहमदनगर, महाराÕů ह,ै 

उसने ज़ीरो िलि³वड िडÖचाजª ÿाĮ करने के िलए 'इंिसनरशेन बॉयलर' और 'कंडेनसेट पॉिलिशंग 

यूिनट' के साथ अपने मौजूदा इथेनॉल Èलांट कì ±मता को 45 िकलो लीटर ÿितिदन (केएलपीडी) 

से बढ़ाकर 100 िकलो लीटर ÿितिदन (केएलपीडी) िकया है । इसके अितåरĉ, उपयुªĉ योजना के 

तहत बीड िनवाªचन ±ेý से इथनेॉल और को-जेनरशेन  के िवÖतार के िलए कोई अÆय ÿÖताव ÿाĮ 

नहé हòआ है। 

(ङ)मýंालय ने इस योजना के ÿभाव का आकलन करने के िलए एक तृतीय प± से मÐूयांकन 

करवाया। इसम¤ यह पाया गया िक एनसीडीसी Ĭारा दी गई सहायता अÆय समक± सÖंथानŌ कì 

तुलना म¤ अप±ेाकृत कम Êयाज दर पर उपलÊध थी साथ ही, इसने पारदिशªता, दÖतावेज़ीकरण 

और आसान पहòचँ के मामले म¤ अÆय ब§कŌ और िव°ीय सÖंथानŌ के िलए एक ब¤चमाकª  Öथािपत 
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िकया, िजससे सहकारी चीनी िमलŌ  के िलए िव° तक पहòचँ आसान हो गई है । पåरणामÖवłप, 

गÆने के बकाया िबलŌ म¤ काफì कमी आई, जो सुचाł Óयावसाियक पåरचालन और िकसानŌ एवं 

®िमकŌ को समय पर भगुतान िकए जाने का संकेत है। िकसानŌ को गÆने का समय पर भुगतान होने 

से पेराई के िलए पयाªĮ गÆने कì उपलÊधता और (िमलŌ कì) ±मता का इĶतम उपयोग भी 

सिुनिĲत हòआ है, िजससे सहकारी चीनी िमलŌ (सीएसएम) कì उÂपादकता और द±ता म¤ सुधार 

हòआ है। 

 

िववरण 

सहकारी चीनी िमलŌ के सशĉìकरण के िलए एनसीडीसी को सहायता अनुदान 
(करोड़ Łपये म¤)

øम. 
स.ं 

सहकारी चीनी िमल का नाम ÿयोजन जारी कì गई रािश 

 महाराÕů   
1 राजारामबापू पािटल सहकारी साखर कारखाना िलिमटेड, िजला 

सांगली, महाराÕů 
कायªशील पूंजी 795.31 

2 øांितअúणी डॉ. जी.डी.बापू लाड सहकारी साखर कारखाना 
िलिमटेड, िजला सांगली, महाराÕů 

कायªशील पूंजी 350.00 

3 सहकार महिषª िशवाजीराव नागवाडे एसएसके िलिमटेड, िजला 
अहमदनगर, महाराÕů 

कायªशील पूंजी 103.40 

4 के.ए. जवाहर एसएसके िलिमटेड, िजला कोÐहापुर, महाराÕů कायªशील पूंजी 303.46 
5 िवĵासराव नाईक सहकारी साखर कारखाना िलिमटेड, िज़ला 

सांगली, महाराÕů 
कायªशील पूंजी 301.77 

6 ®ी द°ा शेतकरी सहकारी श³कर कारखाना िलिमटेड, 
कोÐहापुर, महाराÕů 

कायªशील पूंजी 548.80 

7 डॉ. डी.वाई. पािटल एसएसके िलिमटेड, िज़ला कोÐहापुर, 
महाराÕů 

कायªशील पूंजी 187.37 

8 िवęलराव िशंदे एसएसके िलिमटेड, िजला सोलापरु, महाराÕů कायªशील पूंजी 450.01 
9 भीमाशंकर एसएसके िलिमटेड, िजला पुणे, महाराÕů कायªशील पूंजी 287.29 

10 ®ी पांडुरगं एसएसके िलिमटेड, िजला सोलापरु, महाराÕů कायªशील पूंजी 308.78 
11 भीमा एसएसके िलिमटेड, िज़ला सोलापुर, महाराÕů कायªशील पूंजी 126.38 
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12 कमªयोगी शंकरराव पािटल एसएसके िलिमटेड, इंदापरु, िज़ला 
पणु,े महाराÕů 

कायªशील पूंजी 150.00 

13 नीरा भीमा एसएसके `िलिमटेड, िज़ला पणु,े महाराÕů कायªशील पूंजी 75.00 
14 ®ी रामेĵर एसएसके िलिमटेड, िज़ला जालना, महाराÕů कायªशील पूंजी 34.74 
15 शेतकरी एसएसके िलिमटेड, िकÐलारी, िज़ला लातूर, महाराÕů कायªशील पूंजी 72.97 
16 ®ी शंकर एसएसके िलिमटेड, िज़ला सोलापरु, महाराÕů कायªशील पूंजी 113.42 
17 लोकनेते सÆुदररावजी सोलंके एसएसके िलिमटेड, िज़ला बीड, 

महाराÕů 
कायªशील पूंजी 97.76 

18 ®ी संत दामाजी एसएसके िलिमटेड, िज़ला सोलापरु, महाराÕů कायªशील पूंजी 94.00 
19 ®ी वĦेृĵर एसएसके िलिमटेड, िज़ला अहमदनगर, महाराÕů कायªशील पूंजी 93.00 

20 लोकनेते माŁतराव घलेु पािटल ²ानेĵर एसएसके िलिमटेड, 
िज़ला अहमदनगर, महाराÕů 

कायªशील पूंजी 362.79 
कायªशील पूंजी 123.36 

21 िकसानवीर सातारा एसएसके िलिमटेड, िज़ला सातारा, महाराÕů कायªशील पूंजी 327.00 
22 िकसानवीर खंडाला एसएसके िलिमटेड, िज़ला सातारा, महाराÕů कायªशील पूंजी 140.00 
23 आगÖती एसएसके िलिमटेड, िज़ला अहमदनगर, महाराÕů कायªशील पूंजी 94.00 
24 एसएमएस कोÐह ेएसएसके िलिमटेड, िजला अहमदनगर, 

महाराÕů. 
कायªशील पूंजी 142.00 

25 ®ी ताÂयासाहेब कोर ेवारणा एसएसके िलिमटेड, िज़ला 
कोÐहापुर, महाराÕů 

कायªशील पूंजी 527.00 

26 ®ी िवęलसाई एसएसके िलिमटेड, धारािशव, िजला उÖमानाबाद, 
महाराÕů 

कायªशील पूंजी 94.00 

27 अंबाजोगाई एसएसके िलिमटेड, िजला बीड, महाराÕů कायªशील पूंजी 80.00 
28 ®ी िवęल एसएसके िलिमटेड, गरुसाले, िजला सोलापरु, 

महाराÕů 
कायªशील पूंजी 347.67 

29 अशोक एसएसके िलिमटेड, िजला अहमदनगर, महाराÕů कायªशील पूंजी 90.30 
30 पीकेडीएनएन हòताÂमा एसएसके िलिमटेड, िजला सांगली, 

महाराÕů 
कायªशील पूंजी 214.95 

31 रेना एसएसके िलिमटेड िजला लातूर, महाराÕů कायªशील पूंजी 35.00 
32 वीवीडी मंजरा एसएसके िलिमटेड, िजला लातूर, महाराÕů कायªशील पूंजी 70.00 
33 िवलास एसएसके िलिमटेड, िजला लातूर, महाराÕů कायªशील पूंजी 35.00 
34 िवलास एसएसके िलिमटेड, िजला लातूर, महाराÕů (यूिनट 2) कायªशील पूंजी 35.00 
35 एसबी थोराट एसएसके िलिमटेड, िजला अहमदनगर, महाराÕů कायªशील पूंजी 216.42 
36 ®ी िव¶न एसएसके िलिमटेड, िजला पुणे, महाराÕů कायªशील पूंजी 268.25 
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37 एसएमएस मोिहते पािटल एसएसके िलिमटेड, िजला सोलापरु, 
महाराÕů 

कायªशील पूंजी 80.00 

38 ®ी दूधगंगा वेदगंगा एसएसके, कोÐहापुर, महाराÕů कायªशील पूंजी 100.00 
39 छýपित शाहó एसएसके, िजला, कोÐहापुर, महाराÕů कायªशील पूंजी 21.00 
40 शरद एसएसके िलिमटेड, िजला कोÐहापुर, महाराÕů कायªशील पूंजी 288.46 
41 सदािशवराव मंडिलक एसएसके िलिमटेड, िजला कोÐहापुर, 

महाराÕů 
कायªशील पूंजी 139.00 

42 कंुभी कसारी एसएसके िलिमटेड, िजला कोÐहापुर, महाराÕů कायªशील पूंजी 153.44 
43 छýपित राजाराम एसएसके िलिमटेड, िजला कोÐहापुर, महाराÕů कायªशील पूंजी 165.00 
44 अिज³ंयतारा एसएसके िलिमटेड, िजला सतारा, महाराÕů कायªशील पूंजी 39.00 
45 वसंतराव देसाई आजरा एसएसके िलिमटेड, िजला कोÐहापुर, 

महाराÕů 
कायªशील पूंजी 122.68 

46 गणेश एसएसके िलिमटेड, िजला अहमदनगर, महाराÕů कायªशील पूंजी 74.00 
47 ®ी एसएस माŁित महाराज एसएसके िलिमटेड, िजला लातूर, 

महाराÕů 
कायªशील पूंजी 109.00 

48 कडवा एसएसके िलिमटेड, िजला नािसक, महाराÕů कायªशील पूंजी 15.00 
49 कमªवीर शंकरराव काले एसएसके िलिमटेड, 

कोपरगांव, िजला अहमदनगर, महाराÕů 
कायªशील पूंजी 80.72 

50 पĪ®ी डॉ. िवखे पािटल एसएसके िलिमटेड, िजला अहमदनगर, 
महाराÕů 

कायªशील पूंजी 296.00 

51 ®ी मकाई एसएसके िलिमटेड, िजला सोलापरु, महाराÕů कायªशील पूंजी 140.00 
  कुल 9519.49 

 
 

पीएमजीएसवाई के अंतगªत नई सड़कŌ का िनमाªण 

1642. ®ी बजरगं मनोहर सोनवणे: 

³या úामीण िवकास मýंी यह बताने कì कृपा कर¤गे िक: 

(क) िवगत दस वषŎ के दौरान ÿधानमंýी úाम सड़क योजना (पीएमजीएसवाई) के अंतगªत महाराÕů 

सिहत िविभÆन राºयŌ को आवंिटत कì गई कुल िनिध का राºय-वार और वषª-वार Êयौरा ³या है; 
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(ख) उĉ अविध के दौरान उĉ िनिध से िनिमªत नई सड़कŌ का राºय-वार Êयौरा ³या है और 

उनकì सं´या िकतनी है; 

(ग) िवशेषकर महाराÕů के बीड संसदीय िनवाªचन ±ेý और मराठवाड़ा ±ेý म¤ Öवीकृत, िनिमªत और 

वतªमान म¤ िनमाªणाधीन सड़कŌ का Êयौरा ³या है; 

(घ) महाराÕů के िविभÆन िजलŌ, िवशेषकर उĉ िनवाªचन ±ेý म¤ िकतनी úामीण सड़कŌ का िनमाªण 

िकया गया है; 

(ङ) ³या सरकार को जानकारी है िक ÿधानमंýी úाम सड़क योजना के अंतगªत आकां±ी िजले और 

कम आबादी वाले गांव अ³सर बारहमासी सड़क संपकª  से वंिचत रह जाते ह§; और 

(च) ³या सरकार िवशेषकर उĉ िनवाªचन ±ेý म¤ िकसी िवशेष उपबंध, लचीले मानकŌ या Æयूनतम 

जनसं́ या मानक म¤ छूट देने पर िवचार कर रही है?  

úामीण िवकास मýंालय म¤ राºय मýंी (®ी कमलशे पासवान): 

(क)   ÿधानमंýी úाम सड़क योजना (पीएमजीएसवाई) के तहत िपछले दस वषŎ और चाल ूवषª के 

दौरान महाराÕů सिहत िविभÆन राºयŌ को जारी कì गई कुल क¤ þीय िनिधयŌ का राºय-वार Êयौरा 

संलµन िववरण-I म¤ िदया गया है।   

(ख) पीएमजीएसवाई के िविभÆन कायªकलापŌ के तहत, िपछले दस वषŎ और चालू वषª के दौरान 

महाराÕů राºय (9,721.58 िकलोमीटर लंबाई कì 1,367 सड़क¤  और 461 पलु) सिहत देश भर म¤ 

3,71,088.81 िकलोमीटर लंबाई कì कुल 71,406 सड़क¤  और 9,228 पलुŌ का िनमाªण िकया 

गया है। राºय-वार िववरण कायªøम कì वेबसाइट https://pmgsy.dord.gov.in -> Progress 

Monitoring-> Monthly Progress Report -> Financial Year-wise Achievement पर 

देखा जा सकता है। 

(ग) और (घ) महाराÕů के बीड ससंदीय िनवाªचन ±ेý म¤, योजना कì शुŁआत से लेकर 

05.02.2026 तक, पीएमजीएसवाई के िविभÆन कायªकलापŌ के तहत कुल 1,180.27 िकलोमीटर 

लंबाई कì 272 सड़क¤  और 43 पलु Öवीकृत िकए गए ह§। इनम¤ स े1,082.53 िकलोमीटर लंबाई कì 
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258 सड़क¤  और 42 पलु पहले ही पूर े हो चुके ह§। पीएमजीएसवाई-III के तहत केवल 84.75 

िकलोमीटर लंबाई कì 14 सड़क¤  और 1 पलु िनÕपादन के िविभÆन चरणŌ म¤ ह§। पीएमजीएसवाई-III 

के तहत कायŎ को पूरा करने कì समय सीमा माचª 2026 तक है।  

मराठवाड़ा ±ेý म¤ औरंगाबाद (अब छýपित संभाजीनगर), जालना, बीड, परभणी, लातूर, 

नांदेड़, उÖमानाबाद और िहंगोली िजले शािमल ह§। पीएमजीएसवाई के िविभÆन कायªकलापŌ के 

तहत महाराÕů के िजलŌ म¤ योजना कì शŁुआत से लेकर अब तक Öवीकृत, पूणª और शेष कायŎ का 

Êयौरा संलµन िववरण-II म¤ िदया गया है।   

कायªकलाप-वार/िज़ला-वार िववरण कायªøम कì वेबसाइट https://pmgsy.dord.gov.in 

-> Progress Monitoring-> Monthly Progress Report -> State MPR Abstract 

Report पर भी देखा जा सकता है। इसम¤ पीएमजीएसवाई के तहत Öवीकृत úामीण सड़कŌ और 

पीएमजीएसवाई के अÆय घटकŌ से संबंिधत िववरण शािमल है। 

(ङ) और (च) पीएमजीएसवाई-IV का ÿाथिमक उĥेÔय 2011 कì जनगणना के अनुसार मैदानी 

±ेýŌ म¤ 500 से अिधक आबादी वाले, पहाड़ी राºयŌ /संघ राºय ±ेýŌ और उ°र-पूवê ±ेý, िवशेष 

®ेणी ±ेýŌ (जनजातीय अनुसूची-5 ±ेý, रेिगÖतानी ±ेý, आकां±ी Êलॉक/िजले) म¤ 250 से अिधक 

आबादी वाले और एलडÊÐयूई ÿभािवत 9 राºयŌ के िजलŌ म¤  (गहृ मýंालय Ĭारा अिधसूिचत ±ेý) 

म¤ 100 से अिधक आबादी वाले ±ेýŌ कì लगभग 25,000 सड़क संपकª  रिहत बसावटŌ को 

बारहमासी सड़क संपकª  ÿदान करना है। 

पीएमजीएसवाई को एक ±ेý िवकास कायªøम के łप म¤ तैयार िकया गया है, िजसम¤ 

'बसावट' इकाई है और इसका उĥेÔय पाý बसावटŌ को बारहमासी सड़क संपकª  ÿदान करना है, 

तािक कृिष और गैर-कृिष उÂपादन क¤ þŌ म¤ और उसके आसपास रहने वाली पूरी आबादी के िलए 

पहòंच सुिनिĲत हो सके। िपछड़े और उपेि±त ±ेýŌ म¤ समावेशी और समान पहòंच सुिनिĲत करने के 

िलए, पीएमजीएसवाई-IV को दो लि±त पहल के साथ समÆ वय म¤ लागू िकया जा रहा है, जो 

िनÌनानुसार ह§: 
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(i) धरती आबा जनजातीय úाम उÂकषª अिभयान (डीए-जेजीयूए): पीएमजीएसवाई-IV के तहत वषª 

2011 कì जनगणना के अनसुार 500+ आबादी और 50% या इससे अिधक अनुसूिचत जनजाित 

कì आबादी वाली बसावटŌ, या आकां±ी िजलŌ म¤ 250+ ®ेणी म¤ 50+ अनसूुिचत जनजाित कì 

आबादी वाली बसावटŌ को ÿाथिमकता दी गई है। 

(ii) ÿधानमंýी अनुसूिचत जाित अËयदुय योजना (पीएम-अजय): पीएमजीएसवाई-IV के तहत 

500+ कì आबादी वाली और 40% या अिधक अनसूुिचत जाित कì आबादी वाली बसावटŌ को 

ÿाथिमकता दी जाती है। 

वतªमान म¤  पीएमजीएसवाई IV िदशािनद¥शŌ को इसी łप म¤ जारी रखा गया है। 
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िववरण-I 

महाराÕů सिहत िविभÆन राºयŌ को जारी कì गई कुल क¤ þीय िनिधयŌ का राºय-वार Êयौरा  

       (Ł करोड़ म¤ ) 

ø.स.ं राºय 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 2024-25 

2025-26  

(on 

5.2.2026) 

1 अंडमान और 

िनकोबार 

0.00 0.00 5.00 0.00 0.00 0.00 9.22 12.22 12.22 0.05 0.00 

2 आňं ÿदेश 379.20 197.59 226.16 243.88 476.27 53.20 50.00 644.13 140.64 507.32 29.83 

3 अŁणाचल ÿदेश 375.00 205.92 700.00 1350.00 1123.00 952.31 1090.60 1018.74 339.90 609.00 247.76 

4 असम 347.82 475.76 575.58 2542.76 2401.88 2516.62 1591.50 664.91 391.29 79.24 143.26 

5 िबहार 2781.00 2958.34 1592.26 140.00 286.70 49.13 375.00 1443.23 963.37 1195.44 0.00 

6 छ°ीसगढ़ 498.00 449.81 508.66 664.39 1614.60 924.48 394.41 995.87 401.77 325.24 127.30 

7 गोवा 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 

8 गजुरात 474.10 31.04 0.00 0.00 0.00 79.08 195.50 266.63 298.41 220.65 38.14 

9 हåरयाणा 304.70 44.01 0.00 13.20 16.03 0.00 353.23 168.25 74.01 27.38 0.00 

10 िहमाचल ÿदेश 268.40 396.61 399.56 703.37 1284.89 745.24 517.45 624.76 617.56 634.82 603.83 
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ø.स.ं राºय 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 2024-25 

2025-26  

(on 

5.2.2026) 

11 जÌमू और 

कÔमीर 

488.00 755.61 1400.00 590.77 695.50 1727.30 1328.34 717.00 1304.17 1028.25 121.17 

12 झारखंड 865.00 819.59 1381.70 757.32 214.41 293.50 0.00 332.63 752.80 961.77 0.00 

13 कनाªटक 140.80 331.95 5.00 47.19 534.24 49.29 704.25 720.47 72.25 100.58 7.47 

14 केरल 151.00 179.45 169.13 105.88 48.64 89.97 0.00 106.76 54.25 122.27 78.07 

15 मÅय ÿदेश 1122.00 1979.48 1308.45 1057.49 1308.97 1099.54 1392.25 1557.47 599.42 703.29 100.07 

16 महाराÕů 553.30 606.00 330.63 6.75 150.00 0.00 0.00 743.00 1110.80 854.93 206.28 

17 मिणपुर 299.80 412.19 231.50 293.63 263.85 420.66 742.00 744.98 161.29 2.81 15.07 

18 मेघालय 150.70 211.99 50.04 196.42 357.00 355.29 483.92 405.89 122.59 219.62 182.67 

19 िमजोरम 50.90 93.36 200.00 51.32 576.06 1.59 74.34 584.20 141.37 87.50 44.38 

20 नागाल§ड 4.00 8.05 8.80 149.63 88.89 72.89 145.31 183.15 161.29 2.25 3.12 

21 ओिडशा 1382.70 1925.67 2249.99 2535.18 798.11 774.29 404.12 1235.88 1262.55 712.39 134.75 

22 पडुुचेरी 0.00 0.00 0.00 0.00 0.00 0.00 11.66 24.72 0.27 25.00 0.00 

23 पंजाब 221.10 275.66 339.15 0.00 0.00 0.00 68.59 231.06 265.10 319.87 64.23 

24 राजÖथान 559.90 559.41 1120.26 150.05 184.74 237.15 917.51 199.90 404.79 450.46 169.59 



10.02.2026  286 
 

 
 

ø.स.ं राºय 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 2024-25 

2025-26  

(on 

5.2.2026) 

25 िसि³कम 68.60 138.16 337.00 199.40 4.39 195.50 107.28 263.33 94.37 70.00 65.85 

26 तिमलनाडु 205.00 309.58 636.39 619.14 308.46 265.38 440.00 613.70 411.36 638.66 309.36 

27 िýपरुा 274.83 392.27 135.38 73.31 10.64 69.57 73.88 267.59 185.03 172.75 36.19 

28 तेलंगाना 273.73 146.03 242.87 112.77 267.38 0.00 86.38 321.43 296.963 132.57 68.91 

29 उ°र ÿदेश 1110.35 1234.87 910.30 370.17 78.07 123.90 1418.55 2068.57 2679.63 1968.60 7.10 

30 उ°राखंड 409.20 550.20 702.21 988.23 554.90 1536.27 787.00 1297.16 551.05 815.50 202.25 

31 पिĲम बंगाल 1427.58 819.18 1058.35 1426.98 348.25 969.31 49.94 381.03 99.275 225.00 230.25 

32 लĥाख 0.00 0.00 0.00 0.00 0.00 50.00 140.79 109.97 37.50 113.81 59.57 

कुल 15186.71 16507.78 16824.37 15389.23 13995.87 13651.46 13952.99 18948.61 14007.29 13327.03 3296.47 
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िववरण-II 

पीएमजीएसवाई के िविभÆन कायªकलापŌ के तहत महाराÕů के िजलŌ म¤ योजना कì शुŁआत से लेकर अब तक Öवीकृत, पणूª और 
 शेष कायŎ का Êयौरा 

 
ø.स.ं िजले का नाम Öवीकृत पूणª शेष *  

सड़क 
कायŎ कì 
सं́ या 

सड़क कì लंबाई 
(िकमी म¤)) 

पुलŌ कì 
सं́ या 

सड़क 
कायŎ कì 
सं́ या 

सड़क कì लंबाई 
(िकमी म¤)) 

पुलŌ कì 
सं́ या 

सड़क 
कायŎ 
कì 

सं́ या 

सड़क कì लंबाई 
(िकमी म¤)) 

पुलŌ कì 
सं́ या 

1 अहमदनगर 281 1,818.19 22 250 1,641.15 19 31 125.43 3 
2 अकोला 140 782.20 20 140 767.10 20 0 0.00 0 
3 अमरावती 160 838.26 50 159 818.15 30 1 2.67 20 
4 औरगंाबाद 213 960.67 63 205 908.27 49 8 35.83 14 
5 बीड 272 1,180.27 43 258 1,082.53 42 14 84.75 1 
6 भंडारा 171 717.47 9 170 710.70 9 1 0.20 0 
7 बलुढाना 158 711.22 25 156 703.19 19 2 5.06 6 
8 चþंपरु 166 1,037.83 65 164 1,010.35 54 2 19.00 11 
9 धुल े 188 969.93 63 183 900.98 56 5 45.18 7 

10 गडिचरोली 341 1,923.94 120 315 1,699.31 111 26 152.37 9 
11 गŌिदया 285 1,126.41 16 284 1,090.31 16 1 0.80 0 
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ø.स.ं िजले का नाम Öवीकृत पूणª शेष *  
सड़क 

कायŎ कì 
सं́ या 

सड़क कì लंबाई 
(िकमी म¤)) 

पुलŌ कì 
सं́ या 

सड़क 
कायŎ कì 
सं́ या 

सड़क कì लंबाई 
(िकमी म¤)) 

पुलŌ कì 
सं́ या 

सड़क 
कायŎ 
कì 

सं́ या 

सड़क कì लंबाई 
(िकमी म¤)) 

पुलŌ कì 
सं́ या 

12 िहंगोली 192 633.15 24 192 629.07 21 0 0.00 3 
13 जलगांव 219 1,100.50 21 208 1,042.59 21 11 51.33 0 
14 जलना 210 1,017.18 89 205 997.43 70 5 9.35 19 
15 कोÐहापुर 191 851.73 10 183 821.35 9 8 23.58 1 
16 लातूर 228 854.64 69 222 836.52 66 6 15.44 3 
17 नागपरु 196 967.36 33 193 931.71 15 3 9.66 18 
18 नांदेड़ 164 966.06 28 148 850.01 25 16 81.38 3 
19 नंदरुबार 220 1,387.59 29 209 1,330.51 29 11 32.23 0 
20 नािसक 303 1,783.60 41 270 1,541.91 34 33 116.91 7 
21 उÖमानाबाद 166 700.76 61 156 685.39 53 10 14.20 8 
22 परभनी 188 638.34 26 177 555.49 24 11 60.69 2 
23 पणु े 325 1,875.66 17 298 1,745.27 16 27 105.04 1 
24 रायगढ़ 125 471.95 2 106 431.56 2 19 30.44 0 
25 रÂनािगåर 207 809.95 7 183 689.07 7 24 119.39 0 
26 सांगली 251 948.57 8 244 909.73 8 7 21.46 0 
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ø.स.ं िजले का नाम Öवीकृत पूणª शेष *  
सड़क 

कायŎ कì 
सं́ या 

सड़क कì लंबाई 
(िकमी म¤)) 

पुलŌ कì 
सं́ या 

सड़क 
कायŎ कì 
सं́ या 

सड़क कì लंबाई 
(िकमी म¤)) 

पुलŌ कì 
सं́ या 

सड़क 
कायŎ 
कì 

सं́ या 

सड़क कì लंबाई 
(िकमी म¤)) 

पुलŌ कì 
सं́ या 

27 सतारा 211 1,240.32 2 191 1,121.39 2 20 88.96 0 
28 िसंधुदगुª  189 722.80 10 150 596.12 10 39 129.84 0 
29 सोलापरु 348 1,678.74 21 341 1,632.22 19 7 31.15 2 
30 थाइन 65 235.38 0 54 203.85 0 11 22.50 0 
31 वधाª 159 1,123.03 28 159 1,103.59 15 0 0.00 13 
32 वािशम 127 623.07 18 122 601.46 12 5 8.88 6 
33 यवतमाल 190 1,236.94 68 189 1,238.09 47 1 1.35 21 
34 पालघर 209 542.51 2 203 491.81 2 6 27.33 0 

कुल 7,058 34,476.16 1,110 6,687 32,318.16 932 371 1,472.37 178 
(*) सभी शेष सड़क लंबाई कायª िनÕपादन के िविभÆन चरणŌ म¤ ह§। सड़क कì Öवीकृत और पूणª लंबाई के अंतर से कम शेष सड़क कì लंबाई इसिलए है 
³यŌिक कुछ पåरयोजनाए ंसड़क कì लंबाई म¤ कमी, संरेखण म¤ बदलाव, अÆय एज¤िसयŌ Ĭारा आंिशक लंबाई के िनमाªण आिद के कारण Öवीकृत लंबाई से 
कम के साथ पूरी कì गई थé।   
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EASE OF DOING BUSINESS 

1643.  DR. SHRIKANT EKNATH SHINDE: 
SHRIMATI BHARTI PARDHI: 
SHRI SHRIRANG APPA CHANDU BARNE: 
SHRI VISHALDADA PRAKASHBAPU PATIL: 
SHRI NARESH GANPAT MHASKE: 
SHRI RAVINDRA DATTARAM WAIKAR: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the details of the India’s latest performance in global Ease of Doing 

Business benchmarks or comparable investment climate indices along 

with the details of the ranking and performance trend under the Business 

Reforms Action Plan (BRAP) index since its inception, State-wise; 

(b)  the details of the compliances that have been reduced or eliminated 

under the Ease of Doing Business initiatives in the last five years; 

(c)  the details of the measures that have been undertaken by the 

Government to promote decriminalisation of minor business offences, 

reduce regulatory overlaps, and eliminate redundant compliances; 

(d)  the details of the steps that have been taken by the Government under 

the Business Reforms Action Plan (BRAP) to promote competitive 

federalism and support State-level business reforms; and 

(e)  whether the Government is considering to introduce a National Ease of 

Doing Business (EoDB) Dashboard integrating investor grievance 

redressal and real-time approval tracking, if so, the details thereof? 

 



10.02.2026  291 
 

 
 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) In the last 5 years, India have improved by 79 ranks in EoDB rankings 

published by World Bank Group as Doing Business Report. As per the latest 

DBR ranking published in 2019, India ranked at 63. 

Following the discontinuation of the DBR Report in 2020, the World 

Bank launched the B-Ready Assessment in 2024 to evaluate 180+ countries 

over three years across 10 topics spanning the entire business lifecycle: 

Business Entry, Business Location, Utility Services, Labor, Financial Services, 

International Trade, Taxation, Dispute Resolution, Market Competition, and 

Business Insolvency. India is to be part of the Third B-Ready Report, schedule 

to release in 2026. 

With a view to improve India's business climate, attract investments, and 

foster economic growth, Department for Promotion of Industry and Internal 

Trade (DPIIT) has launched several initiatives including Business Reforms 

Action Plan (BRAP) under the overall umbrella initiative of Ease of Doing 

Business. 

BRAP initiative was launched in 2014 by the Department for Promotion 

of Industry and Internal Trade (DPIIT). It focuses on streamlining regulations, 

reducing compliance burdens, and implementing digital solutions to improve 

the business environment in India. Key reforms include establishing single 

window systems, simplifying building permissions, enhancing inspection 
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procedures, and digitizing various business processes. These reforms aim to 

make India a more attractive destination for both domestic and foreign 

investment. 

So far, seven editions of BRAP (2015, 2016, 2017-18, 2019, 2020, 2022 

and 2024) have been completed, wherein States/UTs have been assessed. 

The seventh edition, BRAP 2024, is currently in progress. Over 9,700 reforms 

have been carried out across States and Union Territories. State/UT Ranking 

on Ease of Doing Business since inception are given in the enclosed 

Statement. 

(b) Under the Regulatory Compliance Burden (RCB) initiative, launched by 

the Government of India in 2020, Central Ministries/Departments and 

States/UTs undertook a self-identification exercise to reduce burdensome 

compliances for businesses and citizens. As a result, over 47,000 compliances 

have been reduced during the last five years. 

Of the total compliances reduced: 

 16,109 compliances were simplified,  22,287 compliances were 

digitized, 

 4,623 compliances were decriminalized, and 

 4,270 compliances were eliminated by removal of redundant and 

duplicative requirements. 
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Further, under the RCB+ initiative, 4,846 compliances have been 

reduced out of 6,262 identified compliances across 23 Acts commonly 

implemented by States/UTs. 

(c) The Jan Vishwas (Amendment of Provisions) Act, 2023 was passed in 

both Houses of the Parliament (Lok Sabha on 27th July 2023, Rajya Sabha on 

02nd August 2023) and received President's Assent on 11th August 2023. The 

Act decriminalizes 183 provisions under 42 Acts administered by 19 Ministries/ 

Departments. 

The Act employs various approaches to decriminalization, including the 

removal of both imprisonment and fines, conversion of imprisonment and/or 

fine into penalties, and the introduction of compounding of offenses in certain 

cases. DPIIT on recommendations of the Joint Parliamentary Committee 

initiated the process of further identifying minor criminal provisions to be 

compiled for another common amendment bill. 

The Jan Vishwas (Amendments of Provisions) Bill, 2025 was approved 

by the Union Cabinet on 12.08.2025 and was subsequently laid before the 

Lok Sabha on 18 August 2025. Thereafter, the Bill was referred to the Select 

Committee constituted under the Chairmanship of Shri Tejasvi Surya. At 

present, the Bill is under examination by the said Committee. 

This exercise builds on the success of the Jan Vishwas (Amendment of 

Provisions) Act, 2023 by expanding the reform agenda to cover 16 Central 

Acts administered by 10 Ministries/Departments. A total of 355 provisions are 

proposed to be amended 288 provisions decriminalized to foster Ease of Doing 
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Business, and 67 provisions proposed to be amended to facilitate Ease of 

Living. 

To systematically reduce regulatory overlaps and eliminate redundant 

compliances, the Government adopted a multi-stage institutional and analytical 

approach under the RCB initiative. Key measures undertaken include: 

 Conducting self-identification exercises by Central 

Ministries/Departments and States/UTs to identify overlapping, 

obsolete and duplicative compliances, which led to the identification 

of over 47,000 compliances for review. 

 Analytical mapping by DPIIT of more than 42,000 reduced 

compliances across over 670 unique Acts to identify common 

regulatory provisions and overlapping compliance requirements 

across States/UTs. 

 Identification of 23 Acts under which more than 10 States/UTs had 

undertaken compliance reduction, and inclusion of these Acts under 

the RCB+ initiative for focused harmonisation and rationalisation. 

 Review of 6,262 compliances under these Acts, resulting in the 

reduction of 4,846 compliances, thereby addressing inter-State and 

intra-regulatory duplication. 

These measures have enabled elimination of redundant compliances, 

reduction of regulatory overlaps, and harmonisation of regulatory frameworks 

across jurisdictions. 
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(d) The Government of India has undertaken a series of comprehensive 

reforms under the Business Reform Action Plan (BRAP), which cut across 

critical areas such as Labour, Environment, Land Administration, and Taxation. 

These measures have significantly reduced both turnaround time and cost for 

setting up and operating businesses in the country. The intent of the 

Government is clear—to create a favorable and enabling environment for 

enterprises, thereby strengthening India’s position as an attractive investment 

destination. 

BRAP, true to its dynamic nature, has continuously evolved to 

incorporate additional reforms, focus sectors, and the adoption of Information 

and Communication Technology (ICT) for delivering quality and efficient 

services to businesses. The reforms include initiatives such as online delivery 

of services through single-window systems, simplified environmental 

clearances, digitized registrations and renewals, and streamlined processes for 

utility connections. Furthermore, digital integration has been extended to the 

creation of land banks and Geographic Information Systems (GIS) for industrial 

parks, integrated with the India Industrial Land Bank (IILB), which provides 

comprehensive investor-related information. 

In addition to BRAP, the Government has introduced key initiatives such 

as Reducing Compliance Burden (RCB), Decriminalization of business laws, 

and the National Single Window System (NSWS). These initiatives are 

designed to provide further impetus to ease of doing business in India. The 

Government remains determined to build an investment-friendly ecosystem 
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that supports both domestic and foreign investments, with a strong focus on 

removing sectoral hurdles and establishing multiple investment hubs across 

the nation. 

(e) The Department for Promotion of Industry and Internal Trade (DPIIT) 

has operationalized the National Single Window System (NSWS) to facilitate 

clearances and approvals for businesses. At present, registered businesses 

are able to track the status of their applications through the Investor 

Dashboard, which provides visibility into approval status and enables 

monitoring of progress in a transparent and time bound manner. 

Currently, 32 Central Ministries/Departments and 33 States/UTs have 

been integrated with NSWS for facilitating and streamlining G2B approvals 

with access to 300+ G2B approvals of Central Departments and 3000+ G2B 

approvals of States/UTs. The NSWS helpline can be reached over call and 

email by business users for any grievances or support required for any issue 

related to NSWS. Daily grievance call mechanism is also in place for users 

requiring support to resolve their issues 

This initiative is aimed at strengthening transparency, accountability, and 

efficiency in regulatory processes, thereby enhancing investor confidence and 

contributing to the Government’s ongoing efforts to improve the ease of doing 

business in the country. 
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STATEMENT 

State/UT Ranking on Ease of Doing Business since inception 

BRAP 2015 

Leaders NONE 
Aspiring Leaders Andhra Pradesh, Chhattisgarh, Gujarat, Jharkhand, 

Madhya Pradesh, Odisha, Rajasthan,  
Acceleration 
Required 

Haryana, Maharashtra, Punjab, Telangana, 
Karnataka, Uttar Pradesh, West Bengal, Delhi, 
Tamil Nadu,  

Jump Start Needed Uttarakhand, Bihar, Himachal Pradesh, Andaman 
and Nicobar, Arunachal Pradesh, Assam, 
Chandigarh, Jammu and Kashmir, Meghalaya, 
Nagaland, Puducherry, Sikkim, Tripura and  Goa, 
Kerala  

 

BRAP 2016 

Leaders Andhra Pradesh, Chhattisgarh, Gujarat, Haryana, 
Jharkhand, Madhya Pradesh, Maharashtra, 
Odisha, Punjab, Rajasthan, Telangana, and 
Uttarakhand 

Aspiring Leaders Bihar, Karnataka, Uttar Pradesh and West Bengal. 
Acceleration 
Required 

Delhi, Himachal Pradesh and Tamil Nadu 

Jump Start Needed Andaman and Nicobar, Arunachal Pradesh, Assam, 
Chandigarh, Dadra Dadra and Nagar Haveli, 
Daman and Diu, Goa, Jammu and Kashmir, Kerala, 
Lakshadweep, Manipur, Meghalaya, Mizoram, 
Nagaland, Puducherry, Sikkim and Tripura. 
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BRAP 2017-2018 

Top Achievers Andhra Pradesh, Telangana, Haryana, Jharkhand, 
Gujarat, Chhattisgarh, Madhya Pradesh, Karnataka and 
Rajasthan 

Achievers West Bengal. Uttarakhand, Uttar Pradesh, Maharashtra, 
Odisha and Tamil Nadu 

Fast Movers Himachal Pradesh, Assam and Bihar 
Aspirers Goa, Punjab, Kerala, Jammu and Kashmir, Delhi, Damn 

and Diu, Tripura, Dadra and Nagar Haveli, Puducherry, 
Nagaland, Chandigarh, Mizoram, Andaman and 
Nicobar, Manipur, Sikkim, Arunachal Pradesh and 
Lakshadweep 

 

BRAP-2019  

Sl. No. Ranking of States 
1. Andhra Pradesh 
2. Uttar Pradesh 
3. Telangana 
4. Madhya Pradesh 
5. Jharkhand 
6. Chhattisgarh 
7. Himachal Pradesh 
8. Rajasthan 
9. West Bengal 
10. Gujarat 
11. Uttarakhand 
12. Delhi 
13. Maharashtra 
14. Tamil Nadu 
15. Lakshadweep 
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16. Haryana 
17. Karnataka 
18. Daman and Diu 
19. Punjab 
20. Assam 
21. Jammu and Kashmir 
22. Andaman and Nicobar 
23. Dadra and N. Haveli 
24. Goa 
25. Mizoram 
26. Bihar 
27. Puducherry 
28. Kerala 
29. Arunachal Pradesh 
30. Chandigarh 
31. Manipur 
32. Meghalaya 
33. Nagaland 
34. Odisha 
35. Sikkim 
36. Tripura 

 

BRAP 2020 

Top Achievers Andhra Pradesh, Gujarat, Haryana, Karnataka, Punjab, 
Tamil Nadu and Telangana 

Achievers Himachal Pradesh, Madhya Pradesh, Maharashtra, 
Odisha, Uttarakhand, Uttar Pradesh 

Aspirers Assam, Chhattisgarh, Goa, Jharkhand, Kerala, 
Rajasthan, West Bengal 

Emerging 
Business 
Ecosystems 

Andaman and Nicobar, Bihar, Chandigarh, Dadra and 
Nagar Haveli and Daman and Diu, Delhi, Jammu and 
Kashmir, Manipur, Meghalaya, Nagaland, Puducherry, 
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Tripura 
 

BRAP 2022 

Y Category 
B2G 

Category                               States/ UTs 
Fast Mover Gujarat 

Aspirers 

Andhra Pradesh, Telangana, Maharashtra, Haryana, Uttar 
Pradesh, Uttarakhand, Odisha, Himachal Pradesh, Punjab, 
Madhya Pradesh, Tamil Nadu, Kerala, Karnataka, 
Chhattisgarh, West Bengal, Bihar, Goa, Jharkhand, Rajasthan, 
Assam, Delhi, JandK 

C2G 
Category                                  States/ UTs 

Aspirers 

Kerala, Gujarat, Telangana, Maharashtra, Tamil Nadu, 
Uttarakhand, Haryana, Madhya Pradesh, Odisha, Karnataka, 
Rajasthan, Himachal Pradesh, Andhra Pradesh, Uttar 
Pradesh, Goa, Bihar, Delhi, West Bengal, Assam, 
Chhattisgarh, JandK, Jharkhand, Punjab 

X Category 
B2G 

Category                         States/ UTs 

Aspirers 
Dadar and Nagar Haveli and Daman and Diu, Tripura, 
Chandigarh, Meghalaya, Manipur, Mizoram, Puducherry, 
Andaman and Nicobar Islands, Arunachal Pradesh 

C2G 
Category                            States/ UTs 

Aspirers 
Chandigarh, Dadar and Nagar Haveli and Daman and Diu, 
Meghalaya, Andaman and Nicobar Islands, Tripura, 
Puducherry, Mizoram, Arunachal Pradesh, Manipur 
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 Category X includes northeastern states (excluding Assam) and UTs 

(excluding Delhi), and 

 Category Y encompasses states and UTs with established business 

and citizen-centric systems. 

 Remarks: States are categorized as "Top Achievers" (above 90%), 

"Achievers" (80–90%), "Fast Movers" (70–80%), and "Aspirers" (below 

70%) based on their compliance with the action plan, reflecting the 

government's commitment to creating a business-friendly environment. 

 B2G indicates Business Centric reforms  

 C2G indicates Citizen Centric reforms 

 

BRAP 2024 

 EODB Categories (BRAP including RCB) 

Y Category 
Category                               States/UTs 
Fast Movers Odisha, Punjab, Andhra Pradesh, Rajasthan, Madhya 

Pradesh, Kerala, Assam, Uttarakhand, Jammu and Kashmir, 
Karnataka 

Aspirers West Bengal, Tamil Nadu, Maharashtra, Gujarat, Uttar 
Pradesh, Chhattisgarh, Haryana, Telangana, Jharkhand, 
Himachal Pradesh, Goa, Bihar, Delhi 
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X Category 
Category                                States/UTs 
Aspirers Tripura, Meghalaya, Chandigarh, Dadra and Nagar Haveli and 

Daman and Diu, Andaman and Nicobar Islands, Puducherry,, 
Nagaland, Arunachal Pradesh, Mizoram, Sikkim, 
Lakshadweep, Manipur 

 Category X includes northeastern states (excluding Assam) and UTs 

(excluding Delhi), and 

 Category Y, which encompasses states and UTs with established 

business centric systems.  

 States are categorized as "Top Achievers" (above 95%), "Achievers" 

(90–95%), "Fast Movers" (80–90%), and "Aspirers" (below 80%) based 

on their compliance with the action plan, reflecting the government's 

commitment to creating a business-friendly environment. 

 EODB Categories (BRAP excluding RCB) 

Y Category 
Category States/UTs 
Achievers Andhra Pradesh, Punjab 
Fast 
Movers 

Rajasthan, Odisha, Madhya Pradesh, Kerala, West Bengal, 
Maharashtra, Jammu and Kashmir, Assam, Tamil Nadu, 
Uttarakhand, Gujarat 

Aspirers Karnataka, Uttar Pradesh, Chhattisgarh, Haryana, Jharkhand, 
Telangana, Himachal Pradesh, Goa, Bihar, Delhi 

X Category 
Category                                         States/UTs 
Aspirers Tripura, Meghalaya, Chandigarh, Dadra and Nagar Haveli and 
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Daman and Diu, Andaman and Nicobar Islands, Puducherry, 
Arunachal Pradesh, Nagaland, Mizoram, Sikkim, Lakshadweep, 
Manipur 

 

 Category X includes northeastern states (excluding Assam) and UTs 

(excluding Delhi), and 

 Category Y, which encompasses states and UTs with established 

business centric systems. 

 States are categorized as "Top Achievers" (above 95%), "Achievers" 

(90–95%), "Fast Movers" (80–90%), and "Aspirers" (below 80%) based 

on their compliance with the action plan, reflecting the government's 

commitment to creating a business-friendly environment. 

 

MISSION FOR AATMANIRBHARTA IN PULSES 

1644. SHRI KESINENI SIVANATH: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

State: 

(a) the details regarding the key components and target outcomes of the 

Mission for Aatmanirbharta in Pulses;  

(b) the details regarding the number of post-harvest infrastructure projects 

approved and training programs conducted under the Mission including 

interventions related to seed distribution, productivity enhancement, 
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research and development, State-wise and particularly district-wise for 

Andhra Pradesh; 

(c) the details regarding the number of beneficiaries supported, State-wise 

and particularly district-wise for Andhra Pradesh; and 

(d) the amount of financial assistance sanctioned and released under the 

Mission, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (d) The Union Cabinet has approved a centrally sponsored scheme 

namely ‘Mission for Aatmanirbharta in Pulses’ on 1st October, 2025 aimed at 

boosting domestic production and achieving self-sufficiency (Aatmanirbharta) 

in pulses over a six-year period, from 2025-26 to 2030-31, with a financial 

outlay of Rs. 11,440 Crore. The mission is being implemented in 28 States 

including Andhra Pradesh. 

 The objective of the Pulses Mission is to enhance pulses production with 

a special focus on Tur, Urad, Masoor, promoting production and availability of 

climate resilient seeds for farmers, increase area under pulses cultivation, 

promote post-harvest storage and management technology. The Mission also 

supports for assured procurement of Tur, Urad, Masoor by National 

Agricultural Cooperative Marketing Federation of India (NAFED) and the 

National Cooperative Consumers’ Federation (NCCF) for next four years as 

per the norms of Price Support Scheme (PSS) under Pradhan Mantri 

Annadata Aay Sanrakshhan Abhiyan (PM-AASHA). The production of pulses 
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targeted under the mission by the end of 2030-31, is 350 lakh tonnes from an 

area of 310 lakh ha with an average productivity of 1130 kg/ha. 

The Department of Agriculture and Farmers Welfare (DAandFW) is 

providing assistance under ‘Mission for Aatmanirbharta in Pulses’ for 

production and distribution of breeder seed and certified seed of notified 

varieties, demonstrations of latest crop production and protection technologies, 

seed kits, capacity building, post-harvest infrastructure etc.  

Further, Under the Pulses Mission during 2025-26, 528 Pulse 

processing and packaging units are allocated and state-wise allocation is given 

in the enclosed Statement-I. The details regarding the number of beneficiaries 

supported, particularly district-wise for Andhra Pradesh given in the enclosed 

Statement-II and III and the State-wise allocation under the Pulses Mission for 

2025-26 is given in the enclosed Statement- IV. 

 

STATEMENT-I 

State-wise allocation of  processing units under post-harvest  
infrastructure component under Mission for Aatmanirbharta in Pulses 

during 2025-26 
(in Numbers) 

S.No States Processing Units (Dall Mills) 

1 Andhra Pradesh 22 

2 Arunachal Pradesh 10 

3 Assam 25 

4 Bihar 37 

5 Chhattisgarh 22 
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6 Goa 5 

7 Gujarat 28 

8 Haryana 5 

9 Himachal Pradesh 5 

10 Jammu and Kashmir 5 

11 Jharkhand 22 

12 Ladakh 5 

13 Karnataka 30 

14 Kerala 5 

15 Madhya Pradesh 55 

16 Maharashtra 34 

17 Manipur 5 

18 Meghalaya 5 

19 Mizoram 5 

20 Nagaland 11 

21 Odisha 16 

22 Punjab 5 

23 Puducherry 5 

24 Rajasthan 30 

25 Sikkim 5 

26 Tamil Nadu 21 

27 Telangana 16 

28 Tripura 8 

29 Uttar Pradesh 56 

30 Uttarakhand 9 

31 West Bengal 16 

  Total 528 
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STATEMENT-II 

Details of district-wise, intervention -wise physical and financial targets 
for Andhra Pradesh 

 

S.No. District 

Block demonstrations Trainings 

Physical 
(Nos) 

Financial 
Allocation 

(Lakhs) 

Physical 
(Nos) 

Financial 
 Allocation 

(Lakhs) 
1 Srikakulam 49 49 58 5.22 
2 Vizianagaram 45 45 64 5.76 
3 Parvatipuram Manyam 31 31 30 2.7 
4 Alluri Sita Ramaraju 20 20 69 6.21 
5 Visakhapatnam 5 5 4 0.36 
6 Anakapallli 30 30 20 1.8 
7 Kakinada 40 40 36 3.24 
8 East Godavari 10 10 6 0.54 
9 Eluru 40 40 39 3.51 
10 Krishna 204 204 129 11.61 
11 NTR 5 5 59 5.31 
12 Guntur 36 36 64 5.76 
13 Bapatla 120 120 84 7.56 
14 Palnadu 36 36 64 5.76 
15 Prakasam 120 120 84 7.56 
16 SPSR Nellore 20 20 51 4.59 
17 Chittoor 4 4 11 0.99 
18 Tirupati 4 4 3 0.27 
19 YSR  216 216 84 7.56 
20 Annamaya 5 5 64 5.76 
21 Anantapuram 144 144 129 11.61 
22 Sri Satyasai 95 95 84 7.56 
23 Kurnool 112 112 84 7.56 
24 Nandyal 169 169 128 11.52 
  Total 1560 1560 1448 130.32 
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STATEMENT-III 

Details regarding the number of beneficiaries supported, particularly 
district-wise for Andhra Pradesh 

 

S.No. District 
No.of Beneficiaries 

Cluster 
Demonstrations 

Trainings 

1 Srikakulam 588 1740 
2 Vizianagaram 540 1920 
3 Parvatipuram Manyam 372 900 
4 Alluri Sita Ramaraju 240 2070 
5 Visakhapatnam 60 120 
6 Anakapallli 360 600 
7 Kakinada 480 1080 
8 East Godavari 120 180 
9 Eluru 480 1170 

10 Krishna 2448 3870 
11 NTR 60 1770 
12 Guntur 432 1920 
13 Bapatla 1440 2520 
14 Palnadu 432 1920 
15 Prakasam 1440 2520 
16 SPSR Nellore 240 1530 
17 Chittoor 48 330 
18 Tirupati 48 90 
19 YSR  2592 2520 
20 Annamaya 60 1920 
21 Anantapuram 1728 3870 
22 Sri Satyasai 1140 2520 
23 Kurnool 1344 2520 
24 Nandyal 2028 3840 
  Total 18720 43440 
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STATEMENT-IV 

State-wise allocation under the Pulses Mission for 2025-26 as on 04.02.26 

(Rs. In Lakh) 

S. No. States 
Allocation  

(Central Share) 

1 Tamil Nadu 582.240 
2 Madhya Pradesh 7429.670 
3 Karnataka 1997.460 
4 Chhattisgarh 642.010 
5 Odisha 3356.860 
6 Bihar 5176.440 
7 Uttarakhand 188.510 
8 Jharkhand 638.560 
9 Maharashtra 3965.129 
10 West Bengal 3480.870 
11 Rajasthan 7204.370 
12 Uttar Pradesh 3008.780 
13 Assam 6528.250 
14 Telangana 337.900 
15 Andhra Pradesh 1665.13 
16 Tripura 373.940 
17 Meghalaya 22.780 
18 Himachal Pradesh 156.680 
19 UT of Jammu and Kashmir 95.03 
20 Arunachal Pradesh 48.79 
21 Punjab 109.380 
22 Sikkim 1.460 
23 Nagaland 284.80 
24 Haryana 435.300 
25 Gujarat 601.40 
26 Kerala 29.340 
27 Goa 1.43 
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IMPACT OF AI ON INTELLECTUAL PROPERTY RIGHTS IN INDIA 

1645.  SHRI G. M. HARISH BALAYOGI: 
SHRI PRABHAKAR REDDY VEMIREDDY: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  whether the Government has conducted or commissioned any studies, 

expert committee reviews, or stakeholder consultations to assess the 

impact of artificial intelligence on intellectual property rights in India over 

the last five years; 

(b)  If so, details regarding the assessment, if any, of potential economic, 

legal, or commercial losses suffered by creators, innovators, rights 

holders, and assignees in India on account of AI-generated or AI-

assisted content and technologies; 

(c)  whether the Government is considering or has proposed any 

amendments, policy reforms, or regulatory guidelines to India’s 

intellectual property rights framework in light of the evolving impact of 

artificial intelligence; and 

(d)  if so, the details thereof and if not reasons therefore? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) and (b) Nil. 

(c) and (d) An eight-member committee has been constituted by DPIIT on 

April 28, 2025 to study and analyze the emerging issues related to 
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generative AI and its implications on Copyright law. The Committee has 

finalized a working paper on the issue of use of copyrighted content in AI 

training. It has been published for stakeholders' feedback. The Terms of 

Reference (ToR) of the Committee was: 

i. To identify and analyse the legal and policy issues arising from the 

use of Artificial Intelligence in the context of copyright. 

ii. To examine the adequacy of existing provisions of the Copyright Act, 

1957 in addressing these issues 

iii. To make recommendations, if any, basis the above 

iv. To prepare and finalize a working paper based on the above 

analysis, which will be published by the Department. 

 

MANUFACTURING UNDER ATMANIRBHAR BHARAT 

1646. SHRI DEEPENDER SINGH HOODA: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

 (a) the total value of India’s imports from and exports to China each year 

since  2014, and the percentage of total trade this constitutes in India’s 

overall import-export balance; 

(b) the key product categories and sectors where India remains most 

dependent on Chinese imports, including electronics, pharmaceuticals, 

solar equipment, and telecom; 
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(c) whether any Government Ministries, Departments, or Public Sector 

 Undertakings have directly procured goods, parts, or services from 

Chinese companies since 2014, and if so, the details thereof; 

(d) the measures taken to reduce dependence on Chinese imports and 

promote domestic manufacturing under the “Atmanirbhar Bharat” 

initiative; and 

(e) the targets and timelines fixed, if any, for indigenization or diversification 

of such imports? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) The total value of India’s imports from and exports to China each year since 

2014, and the percentage of total trade this constitutes in India’s overall import-

export balance is as under: 

(values in USD billion) 

Year 
India’s total trade 
with China (imports 
and exports) 

% share of India’s total trade with 
China in India's global trade 
(imports and exports) 

2014-15 72.34 9.54 
2015-16 70.72 10.99 
2016-17 71.45 10.82 
2017-18 89.71 11.66 
2018-19 87.07 10.31 
2019-20 81.87 10.39 
2020-21 86.4 12.59 
2021-22 115.83 11.19 
2022-23 113.82 9.75 
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2023-24 118.41 10.62 
2024-25 127.71 11.02 

2025-26 (April-Dec) 110.2 12.12 
(Source: DGCIS) 

 

It may be noted that India’s exports to China in FY 2025-26 (April-

December) have shown growth of 36.68% over corresponding period in FY 

2024-25. 

(b) The major principal commodities imported from China are electronics 

components, telecom instruments, computer hardware and peripherals, 

Industrial machinery for dairy etc, organic chemicals, electronics instruments, 

electric machinery and equipment etc.  

Most of the goods imported from China are capital goods, intermediate 

goods and raw materials like Active Pharmaceutical Ingredients, auto 

components, electronic parts and assemblies, mobile phone parts, etc. which 

are used for making finished products which are also exported out of India. 

These goods are imported for meeting the demand of fast expanding sectors 

like electronics, pharma, telecom and power in India. The rise in import of 

electronic components, computer hardware and peripherals, telephone 

components, etc. can be attributed to transformation of India into a digitally 

empowered society and a knowledge economy. 

(c) The Government has issued  ‘Public Procurement (Preference to Make in 

India) Order 2017’ (PPP-MII Order),   to promote domestic industry   in public 

procurement of Goods, Works and Services. The Order is applicable to all 
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Ministries or Departments or attached or subordinate Offices or autonomous 

body controlled by the Government of India and includes Government 

companies as defined in the Companies Act. The Order mandates that 

eligibility conditions, including on matters like turnover, production capability 

and financial strength do not result in unreasonable exclusion of ‘Class-I local 

supplier’/ ‘Class-II local supplier’ from bidding process. Also, specifying foreign 

certifications/ unreasonable technical specifications/brands/ models in the bid 

document is considered restrictive and discriminatory practice against local 

suppliers. 

Further, in order to promote self-reliance, make in India and Micro, Small 

and Medium Enterprises, Government of India (Ministry of Finance) has 

mandated that no Global Tender Enquiry (GTE) shall be invited for tenders 

upto Rs. 200 Crores or such limits, as may be prescribed from time to time. 

Further, the Government has issued guidelines that any bidder from a country 

which shares a land border with India will be eligible to bid in any procurement 

whether of goods, services or works only if the bidder is registered with the 

competent authority.   

No details of data on procurement of goods, parts, or services by 

Government Ministries, Departments or PSUs from the Chinese companies are 

maintained centrally by Government of India.  

 (d) and (e)  To enhance domestic supply and reduce dependency on imports, 

the Government has taken several initiatives. ‘Make in India’ initiative was 

launched on 25th September, 2014 to promote India’s manufacturing domain in 
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the world. Presently, ‘Make in India’ 2.0 focuses on 27 sectors   implemented 

across various Ministries/Departments and State Governments. 

Keeping in view India’s vision of becoming ‘Atmanirbhar’, the 

Government has launched Production Linked Incentives (PLI) Schemes with 

financial outlay of Rs. 1.97 lakh crore in 14 key sectors like electronics, 

pharmaceuticals, white goods, telecom and Networking products, High- 

Efficiency Solar PV Modules, etc., where there is a substantial dependency on 

imports. For development of semiconductors and display manufacturing 

ecosystem, the Government has approved Semicon India Programme with 

financial outlay of Rs. 76,000 crores.    

The Government   encourages Indian business establishments to 

explore alternative suppliers and to diversify their supply chains to reduce 

dependency on single sources of supply.  

Also, the Government monitors the surge in imports on a regular basis 

and takes appropriate action. Further, the Directorate General of Trade 

Remedies (DGTR) is empowered to initiate and recommend trade remedial 

actions against unfair trade practices.  

The initiatives taken by the Government have led to decline in 

dependency on imports in several sectors. For example, the import of mobile 

phones has decreased from Rs 48,609 cr in 2014-15 to Rs 3,710 cr in 2024-25. 

On the other hand, the export of mobile phones has increased from Rs. 1,566 cr 

in 2014-15 to more than Rs. 2,05,017 cr in 2024-25.   
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In 2024–25, a decline in imports from China was observed across 

several sectors compared to the previous year. For example, imports fell sharply 

in fertilizers (61.4%), followed by residual chemicals and allied products 

(19.7%), iron and steel (10.3%), and man-made yarn (9.5%). 

The indigenization and strengthening of manufacturing capacity is a 

continuous process and the Government remains committed to ensuring that 

domestic industry remain competitive and resilient.   

  

JUTE INDUSTRY 

1647. SHRI KALYAN BANERJEE: 

Will the Minister of TEXTILES be pleased to state : 

(a) whether it is a fact that the jute industries in the country are fully dependent 

on the Government order and due to decline in orders, the industries and 

workers are facing of serious production crisis;  

(b) if so, the details of the action taken by the Government to rescue the raw 

jute market and protect the farmers of West Bengal, Assam, Bihar and Odisha; 

and  

(c) the steps proposed to be taken by the Government to rescue and protect 

the ailing jute industries of West Bengal, which contributes the maximum area 

to the tune of about 80.7% and 83.7% of total national area and production, 

respectively? 
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 
PABITRA MARGHERITA): 

(a) to (c) The Government, under Jute Packaging Material (Compulsory 

Use in Packing Commodities) Act 1987, extends  support to jute industry 

through procurement of B.Twill jute bags for packaging of food grains which 

constitutes 80% of total production of the industry.  

Apart from this, the Government of India announces Minimum Support 

Price for raw jute every year to protect jute farmers throughout the country 

including farmers of West Bengal, Assam, Bihar and Odisha. Further, Jute-

Improved Cultivation and Advanced Retting Exercise (Jute-ICARE) scheme is 

implemented to provide High Yield Variety certified jute seeds and retting 

powder to Jute farmers, to help increase the productivity and improve quality of 

Raw Jute and farmers’ income. 

 

INDIA’S RISE IN GLOBAL FDI RANKINGS 

1648.  SHRI BAIJAYANT PANDA: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  whether the Government has identified the key factors that have 

contributed to India’s rise in the global FDI rankings as reported in the 

United Nations Conference on Trade and Development (UNCTAD) 

World Investment Report 2025; 

(b)  if so, the details thereof; and 
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(c)  the details of sectors and States that have attracted the highest FDI 

growth? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) and (b)  As per United Nations Conference on Trade and 

Development's(UNCTAD) World Investment Report 2025, India moved up to 

15th position among global Foreign Direct Investment (FDI) recipients in 2024 

from 16th position in 2023. 

The Government reviews the FDI policies on an ongoing basis and 

makes changes from time to time to ensure that India remains an attractive 

and investor- friendly destination. Between 2014 and 2019, significant reforms 

included increased FDI caps in Defence, Insurance, and Pension sectors, and 

liberalized policies for Construction, Civil Aviation, and Single Brand Retail 

Trading. From 2019 to 2024, notable measures included allowing 100% FDI 

under the automatic route in coal mining, contract manufacturing, and 

insurance intermediaries. 

The Government of India always strives to attract larger FDI by removing 

regulatory barriers, streamlining processes, developing infrastructure, bettering 

logistics and improving the business environment by enhancing the Ease of 

Doing Business (EoDB). 

The Government of India released Business Reforms Action Plan 

(BRAP) 2024 rankings and Logistics Ease Across Different States (LEADS) 
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2024 report to inter-alia communicate to potential investors examples of 

positive business ecosystem as well as logistics performance undertaken by 

various States and UTs. The Regulatory Compliance Burden (RCB) initiative 

has resulted in over 42,000 compliance reductions, under 670 acts nationwide. 

Through the Jan Vishwas (Amendment of Provisions) Act, 2023, the 

Government has decriminalised 183 provisions across 42 Central Acts from 19 

Ministries/Departments. 

The Government also provides an enabling environment for industrial 

development through policy interventions and initiatives such as Make in India, 

Start-up India, PM GatiShakti, National Industrial Corridor Programme, PLI 

schemes, Indian Footwear and Leather Development Programme, National 

Single Window System (NSWS), India Industrial Land Bank and Project 

Monitoring Group (PMG). 

To simplify tax compliance for Startups and foreign investors, the 

Income Tax Act, 1961 has been amended in 2024 to abolish angel tax and to 

reduce income tax rate chargeable on income of a foreign company. The GST 

reforms introduced in September 2025 represent a landmark step in reshaping 

India’s taxation system to better serve the aspirations of its youth. These 

reforms streamline tax structures, reduce rates, and correct existing anomalies 

to promote entrepreneurship, job creation, and affordable living. Priority has 

been given to sectors with high youth participation, including education, 

automobiles, technology, handicrafts, footwear, healthcare, food processing, 

and textiles, to strengthen innovation and competitiveness. 
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Further, a simplified GST structure with reduced rates across key 

sectors such as leather, footwear, paper, textiles, handicrafts, toys, packaging, 

and logistics is expected to support existing businesses, encourage startups, 

and ease compliance for traders. By lowering GST slabs to 5% on several 

goods and rationalising rates in transport and allied sectors, the reforms aim to 

reduce costs for consumers, ease compliance for traders and enhance 

competitiveness for Indian businesses. 

(c)The details of Sectors and States that have attracted FDI growth in Financial 

Year 2024-25 compared to Financial Year 2023-24 are given in the enclosed 

Statement-I and II respectively. 

 

STATEMENT-I 

Details of Sectors registering growth in FDI equity 
 

Amount (In USD Million) 
Sr. 
No. 

Sector 2023-24 2024-25 Increase in 
24-25 over 
23-24 

% Growth 

1 2 3 4 5 6 
1 SERVICES SECTOR (Fin., 

Banking, Insurance, Non 
Fin/Business, Outsourcing, 
RandD, Courier, Tech. Testing 
and Analysis, Other) 

6,640.24 9,347.25 2,707.01 41% 

2 TRADING 3,864.88 4,175.54 310.66 8% 
3 NON-CONVENTIONAL ENERGY 3,764.06 4,011.86 247.80 7% 
4 ELECTRONICS 695.74 2,043.04 1,347.30 194% 
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5 CEMENT AND GYPSUM 
PRODUCTS 

613.44 1,812.56 1,199.12 195% 

6 AUTOMOBILE INDUSTRY 1,524.22 1,586.31 62.09 4% 
7 HOSPITAL and DIAGNOSTIC 

CENTRES 
1,530.06 1,558.83 28.77 2% 

8 AIR TRANSPORT (INCLUDING 
AIR FREIGHT) 

97.38 1,349.25 1,251.87 1286% 

9 HOTEL and TOURISM 511.1 1,307.48 796.38 156% 
10 CONSULTANCY SERVICES 734.65 1,061.03 326.38 44% 
11 CHEMICALS (OTHER THAN 

FERTILIZERS) 
843.97 1,060.33 216.36 26% 

12 METALLURGICAL INDUSTRIES 286.21 950.99 664.78 232% 
13 TELECOMMUNICATIONS 281.66 746.2 464.54 165% 
14 MEDICAL AND SURGICAL 

APPLIANCES 
482.83 626.99 144.16 30% 

15 MISCELLANEOUS INDUSTRIES 462.25 539.78 77.53 17% 
16 CONSTRUCTION 

DEVELOPMENT: 
Townships, housing, built-up 
infrastructure and construction- 
development projects 

254.65 528.55 273.90 108% 

17 INDUSTRIAL MACHINERY 406.52 509.65 103.13 25% 
18 EDUCATION 344.01 468.24 124.23 36% 
19 RETAIL TRADING 165.51 204.76 39.25 24% 
20 FERMENTATION INDUSTRIES 107 191.79 84.79 79% 
21 DIAMOND, GOLD ORNAMENTS 37.97 157.7 119.73 315% 
22 SOAPS, COSMETICS and 

TOILET 
PREPARATIONS 

75.16 92.5 17.34 23% 

23 SCIENTIFIC INSTRUMENTS 70.54 85.53 14.99 21% 
24 EARTH-MOVING MACHINERY 22.62 69.37 46.75 207% 
25 VEGETABLE OILS AND 

VANASPATI 
59.35 62.21 2.86 5% 
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26 TEA AND COFFEE 
(PROCESSING and 
WAREHOUSING COFFEE and 
RUBBER) 

10.28 38.84 28.56 278% 

27 CERAMICS 35.25 35.49 0.24 1% 
28 TIMBER PRODUCTS 8.89 30.59 21.70 244% 
29 GLASS 18.05 23.66 5.61 31% 
30 AGRICULTURAL MACHINERY 2.22 17.08 14.86 669% 
31 SUGAR 1.65 2.13 0.48 29% 
32 BOILERS AND STEAM 

GENERATING PLANTS 
0.06 1.19 1.13 1883% 

Note: Total FDI inflow includes equity inflow, equity capital of unincorporated bodies, 
re- invested earnings, and other capital. Sector/State/Country-wise details are 
maintained only for equity component of FDI inflow. 

 

STATEMENT-II 

Details of States registering growth in FDI equity inflow 
 

Amount (In USD Million) 
Sr. 
No. 

State Name 2023-24 2024-25 Increase in 24-25 
over 23-24 

(%age Growth) 

1 2 3 4 5 6 
1 MAHARASHTRA 15,115.54 19,588.92 4,473.38 30% 
2 KARNATAKA 6,570.62 6,618.57 47.95 1% 
3 TAMIL NADU 2,436.33 3,681.36 1,245.03 51% 
4 HARYANA 1,907.79 3,147.35 1,239.56 65% 
5 UTTAR PRADESH 333.61 435.83 102.22 31% 
6 KERALA 196.7 396.5 199.80 102% 
7 RAJASTHAN 265.43 374.48 109.05 41% 
8 WEST BENGAL 181.49 298.38 116.89 64% 
9 ANDHRA 

PRADESH 
92.13 233.14 141.01 153% 

10 HIMACHAL 
PRADESH 

55.55 112.56 57.01 103% 
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11 CHHATTISGARH 50.5 81.27 30.77 61% 
12 MADHYA 

PRADESH 
23.59 59.61 36.02 153% 

13 PUDUCHERRY 4.76 7.92 3.16 66% 
14 ASSAM 0.23 2.88 2.65 1152% 
15 BIHAR 0.16 1.19 1.03 644% 
16 TRIPURA 0.19 0.47 0.28 47% 
17 JAMMU AND 

KASHMIR 
0.003 0.25 0.25 8233% 

18 MEGHALAYA 0.003 0.11 0.11 3567% 
Note: Total FDI inflow includes equity inflow, equity capital of unincorporated bodies, re- 
invested earnings, and other capital. Sector/State/Country-wise details are maintained 
only for equity component of FDI inflow. 

 

CROP DIVERSIFICATION PROGRAMMES  

1649. SHRIMATI SHAMBHAVI: 
  SHRI RAJESH VERMA: 
  DR. LATA WANKHEDE: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the data on the area covered under crop diversification programmes since 

2018 along with the percentage reduction in paddy/wheat cultivation area 

and the increase in area under oilseeds, pulses, and millets in water-

stressed and high-input zones, State and year-wise; 

(b) the data on the funds allocated, sanctioned, disbursed and expended for 

the crop diversification initiatives over the last five years, State and year 

wise; 
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(c) the details of the key steps have been taken by the Government to promote 

horticulture, pulses, oilseeds, and coarse cereals in traditionally 

paddy/wheat-dominated areas; 

(d) the details of the key measures which have been undertaken by the 

Government to promote crop diversification as a strategy for sustainable 

agriculture and risk mitigation; and 

(e) whether the Government is considering to incentivize high-value crops like 

medicinal plants, floriculture, or organic vegetables in peri-urban and tribal 

regions? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (e) The Department of Agriculture and Farmers Welfare (DAandFW) 

is implementing the Crop Diversification Programme (CDP), which is a 

centrally sponsored scheme under the Pradhan Mantri- Rashtriya Krishi Vikas 

Yojana (PM-RKVY) in the Original Green Revolution States viz; Haryana, 

Punjab and Uttar Pradesh since 2013-14 to divert the area of water guzzling 

paddy crop to alternative crops like pulses, oilseeds, coarse cereals, nutri 

cereals, etc. The primary objective of the scheme is to demonstrate and 

promote improved production technologies of alternate crops for diversion of 

paddy cultivation as well as to restore soil fertility through cultivation of 

leguminous crops that generate heavy biomass and consume lesser nutrients. 

Under CDP, assistance is given for alternative crop demonstration, farm 

mechanization and value addition items, for site specific activities and for 
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awareness, training etc. CDP was extended for replacing tobacco crop in the 

major tobacco growing states of Andhra Pradesh, Bihar, Gujarat, Karnataka, 

Maharashtra, Odisha, Tamil Nadu, Telangana, Uttar Pradesh and West Bengal 

from 2015-16. From 2018-19 to 2024–25, Alternate Crop Demonstrations were 

conducted over a total area of 186546 hectares for paddy and tobacco 

replacement under the CDP. Area diverted from paddy and tobacco under 

CDP through alternative crop demonstrations is given in the enclosed 

Statement-I. The financial Assistance under CDP is provided and the cost 

norms are given in the enclosed Statement-II.  

   Further, DA&FW has approved a pilot project on “Crop Diversification” 

for five years (2023-24 to 2027-28) under NFSNM through the Indian Council 

of Agricultural Research (ICAR) - Indian Institute of Farming Systems 

Research (ICAR-IIFSR), Modipuram with a total outlay of Rs.1326.60 lakhs.  

   The Government of India is further encouraging crop diversification 

among farmers through the state governments to grow crops such as coarse 

cereals, nutri cereals (Shree Anna) under the National Food Security and 

Nutrition Mission (NFSNM), pulses under Mission for Aatmanirbharata on 

Pulses, oilseeds under the National Mission on Edible Oil (NMEO)-Oilseeds 

and horticultural crops under the Mission for Integrated Development of 

Horticulture (MIDH). The Government of India also provides flexibility to the 

states, for state specific needs/priorities under the Pradhan Mantri – Rashtriya 

Krishi Vikas Yojana (PM-RKVY). The states can promote crop diversification 

under the PM-RKVY with the approval of State Level Sanctioning Committee 
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(SLSC). Prime Minister Dhan-Dhaanya Krishi Yojana (PMDDKY) scheme 

covers 100 selected aspirational districts across the country, through 

convergence of 36 existing schemes across 11 Departments, other State 

schemes and local partnerships with the private sector. Under PMDDKY, Crop 

diversification is one of the main objectives which is addressed through their 

interventions and convergence policies. During the period 2018-19 to 2024-25, 

the area under food grains cultivation in the country had increased by 127.72 

lakh ha. This includes the area under millets’ cultivation, which had also 

increased by 5.13 lakh ha. Similarly, the area under Oilseeds in the country 

has also increased by 56.46 lakh ha during the said period. 

    To promote sustainable agriculture practices in the country, several 

schemes are being implemented to encourage farmers such as Paramparagat 

Krishi Vikas Yojana (PKVY), National Mission on Natural Farming (NMNF), Per 

Drop More Crop (PDMC), etc.  The PDMC scheme increases water use 

efficiency at the farm level through micro irrigation technologies i.e. drip and 

sprinkler irrigation. PKVY and NMNF are implemented for promotion of organic 

farming and natural farming respectively among the farmers. 

 
STATEMENT-I 

Area diverted from paddy and tobacco under CDP through alternative 
crop demonstrations 

 
Year Alternative Crop Demonstrations (ha.) 

2013-14 109723 
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2014-15 196821 

2015-16 98537 

2016-17 39406 

2017-18 65014 

2018-19 35345 

2019-20 13604 

2020-21 73758 

2021-22 40593 

2022-23 5747 

2023-24 14019 

2024-25 3480 

Total 696047 

 

STATEMENT-II 

Pattern of Assistance under Crop Diversification Programme(CDP) 

a) CDP in Original Green Revolution States 

Sl. 
No. 

Component/Intervention Rate of Assistance  

1. Alternate crop demonstrations  
i. Pulses Pulse Mission cost norms (Rs.10000/ha) 
ii. Oilseeds NMEO-Oilseed norms 

(Groundnut @ Rs.14,000/ha, Soybean @ 
Rs.10,000/ha, Sunflower @ Rs.9,000/ha, 
Sesame/Castor/Niger @ Rs.8000/ha) 

iii. Coarse/Nutri cereals  NFSNM norms  
(i) For variety Rs.7500/ha 
(ii)For Hybrid of Maize Rs.11500/ha 

iv. Cotton NFSNM norms 
Demonstration on Integrated Crop 
Management (ICM)/ intercropping/ natural 
colour cotton @ Rs.8000/ha, on Desi and 
ELS Cotton @ Rs.9000/ha, on HDPS 
@10000/ha)  
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v. Agro forestry system as sole crop Rs. 10,000/ha 
vi. Plantation of trees on farm bunds Cost of saplings limited to Rs.2000/ha 
vii. Inter cropping  with agro forestry 

system 
Rs. 5000/ha 

2. Farm Mechanization andValue 
Addition 

According to norms approved under Sub-
Mission on Agricultural Mechanization / 
any Centrally Sponsored Scheme / State 
scheme 

3. Site Specific Activities (like 
underground pipe line, maize dryer, 
seeds for green manuring, etc.) 

According to norms approved under any 
Centrally Sponsored Scheme / State 
scheme 

4. For awareness training, etc. According to norms approved under any 
Centrally Sponsored Scheme / State 
scheme 
 

b) CDP for replacing tobacco farming with alternate crops/cropping 

system 

 Tobacco growing States may take up suitable activities/interventions for 

replacing the tobacco to alternate crops/cropping system as per the cost norms 

approved under any Centrally Sponsored Scheme/State Scheme. 

 

ORGANIC FARMING 

1650. SHRI PRABHAKAR REDDY VEMIREDDY: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be 

pleased to state: 

(a)   whether the Government is providing subsidy to the farmers for taking up 

organic cultivation in the country; 
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(b)  if so, the details of subsidy provided to the farmers in Andhra Pradesh for 

taking up organic farming during the last five years and the current year, 

year and district-wise, with a particular reference to Nellore district; 

(c)  the details of the market assistance provided by the Government to the 

organic farmers under Paramparagat Krishi Vikas Yojana in Andhra 

Pradesh during the last five years and the current year, year and district-

wise; and 

(d)  the details of training programme provided to the farmers in organic 

farming in Andhra Pradesh, district-wise, so far? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (c) Organic farming is being promoted through Paramparagat Krishi 

Vikas Yojana (PKVY) in all the States/UTs including Andhra Pradesh except 

North Eastern States and Mission Organic Value Chain Development for North 

Eastern Region (MOVCDNER) for the North Eastern States since 2015-16. 

Both schemes stress on end-to-end support to farmers engaged in organic 

farming i.e. from production to processing, certification and marketing. Primary 

focus of the schemes is to form organic clusters, with preference to small and 

marginal farmers, to create a supply chain. Both the schemes are implemented 

through States /UT Governments.  

Under PKVY scheme, assistance of Rs. 31,500 per ha is provided over 

3 years for promotion of organic farming. Out of this, assistance of Rs. 15,000 

per ha is provided to farmers through Direct Benefit Transfer for on- farm /off –
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farm organic inputs, financial assistance of ₹4,500 per hectare for marketing 

and branding, ₹3,000 per hectare for certification, and ₹9,000 per hectare for 

training and capacity building.  

Under MOVCDNER, assistance of Rs. 46,500 per ha is provided over 3 

years for creation of Farmers Producer Organization, support to farmers for 

organic inputs etc. Out of this, assistance @ Rs. 32,500 per ha is provided to 

farmers for off -farm /on –farm organic inputs under the scheme including Rs. 

15,000 as Direct Benefit Transfer to the farmers. Financial assistance of Rs 

10,000 per ha is provided over 3 years for activities of Internal Control System 

(ICS) management, training and certification. Financial assistance of Rs 4,000 

per ha is provided over 3 years for value chain marketing.  

The district wise data relating to subsidy provided to the states is not 

maintained centrally.  

The details of funds released to Andhra Pradesh under PKVY is as under: 

 

Year Fund released (Rs. in 
Lakhs) 

2020-21 10004.83 
2021-22 0.00 
2022-23 0.00 
2023-24 970.00 
2024-25 2800.00 
2025-26 2946.00 
Total 16720.83 
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(d) Under PKVY scheme, in Andhra Pradesh, till 2024-25, 8,564 

Community Resource Persons (CRPs)/Farmers were trained intensively which 

in turn trained 11,29,931 farmers under Organic Farming.  Also, under 

Participatory Guarantee System (PGS)-India Organic Certification Programme, 

5,146 Training Programs has been conducted by National Center for Organic 

and Natural Farming (NCONF), a subordinate office under Department of 

Agriculture and Farmers Welfare.  The District Wise Training Programs 

conducted in Andhra Pradesh under PGS-India Organic Certification 

programme is given in the enclosed Statement. 

 

STATEMENT 

District wise Training Programs conducted in Andhra Pradesh 
under PGS-India Organic Certification programme in Andhra 

Pradesh 

S. No. District 
Total Trainings 

conducted 
1. ALLURI SITHARAMA RAJU 160 
2 ANAKAPALLI 305 
3 ANANTHAPURAMU 19 
4 ANNAMAYYA 95 
5 BAPATLA 164 
6 CHITTOOR 161 
7 DR. B.R. AMBEDKAR KONASEEMA 219 
8 EAST GODAVARI 388 
9 ELURU 160 

10 GUNTUR 316 
11 KAKINADA 122 
12 KRISHNA 166 
13 KURNOOL 233 
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14 NANDYAL 146 
15 NTR 89 
16 PALNADU 112 
17 PARVATHIPURAM MANYAM 184 
18 PRAKASAM 301 
19 SRIKAKULAM 248 
20 SRI POTTI SRIRAMULU NELLORE 712 
21 SRI SATHYA SAI 3 
22 TIRUPATI 249 
23 VISAKHAPATNAM 9 
24 VIZIANAGARM 364 
25 WEST GODAVARI 55 
26 Y.S.R. 166 

  TOTAL 5146 

 

NEW FISHERIES CLUSTERS 

1651.  SHRI DHAIRYASHEEL SAMBHAJIRAO MANE: 
SHRI SUDHEER GUPTA: 
SHRI RAVINDRA VASANTRAO CHAVAN: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a) whether the Government has launched new fisheries clusters under the 

Pradhan Mantri Matsya Sampada Yojana (PMMSY) and if so, the details 

thereof, State-wise and location-wise; 

(b) the details of total expenditure likely to be incurred on the construction of 

these fisheries clusters and the time by which the work will start; 

(c) the key features of these new fisheries clusters launched; and 
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(d) the details of other key fisheries initiatives launched/announced by the 

Government to foster the growth of fisheries in the country? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) to (d) The Department of Fisheries, Ministry of Fisheries, Animal Husbandry 

and Dairying is implementing Pradhan Mantri Matsya Sampada Yojana 

(PMMSY) from Financial Year 2020-21 with an estimated investment of 

Rs.20,750 crore for holistic development of fisheries sector in the country. 

PMMSY inter-alia provides adoption of a cluster-based approach to enhance 

the competitiveness of the fisheries sector, facilitate economies of scale, 

generate higher incomes and accelerate the growth of fisheries and 

aquaculture in an organized manner.The cluster approach aim to address 

critical gaps in fisheries value chain, maximize the sector’s potential, private 

sector participation, leveraging of budgetary resources and directing financial 

resources for addressing the critical gaps at the identified clusters. To continue 

and sustain the sectoral growth momentum of fisheries sector, the Department 

of Fisheries, Ministry of Fisheries, Animal Husbandry and Dairying has notified 

34 fisheries clusters under PMMSY.  The State-wise and location-wise details 

of the fisheries clusters notified are given in the enclosed Statement.  

  The details of the other key fisheries initiatives/schemes implemented by 

the Department of Fisheries, Government of India are as below:  
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(i) The Centrally Sponsored Scheme on Blue Revolution: Integrated 

Development and Management of Fisheries implemented for a period of 

5 years from FY 2015-16 to FY 2019-20 with a central outlay of Rs.3000 

crore and this scheme mobilized an investment of about Rs 5000 crore 

into the fisheries sector. 

(ii) In order to address the infrastructure requirement for fisheries sector, 

Fisheries and Aquaculture Infrastructure Development Fund (FIDF) was 

launched in the year 2018-19 with a total funds size of Rs 7522.48 crore. 

FIDF provides concessional finance to the Eligible Entities (EEs), 

including State Governments/Union Territories for development of 

identified fisheries infrastructure facilities. The Department of Fisheries, 

Government of India provides interest subvention up to 3% per annum 

for the repayment period of 12 years inclusive of moratorium of 2 years 

for providing the concessional finance by the Nodal Loaning Entities 

(NLEs) at the interest rate not lower than 5% per annum.  

(iii) To make the fisheries sector resilient and incentivize adoption of 

efficiencies in fisheries value chain, the Department of Fisheries, 

Government of India has been implementing a Central Sector Sub-

scheme "Pradhan Mantri Matsya Kisan Samridhi Sah Yojana 

(PMMKSSY)" a sub-scheme under the Pradhan Mantri Matsya Sampada 

Yojana (PMMSY) with an investment of Rs. 6000 crore. PMMKSSY aims 

at formalization of the fisheries sector, incentivizing the aquaculture 
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insurance, fisheries micro and small enterprises value chain efficiency, 

adoption of safety and quality system for safe fish production etc. 

(iv) Additionally, the Government of India with effect from the financial year 

2018-19 has extended the Kisan Credit Card (KCC) facility to fishers and 

fish famers to help them to meet their working capital requirements. 

 

STATEMENT 

State-wise and location-wise details of the fisheries clusters notified 
under Pradhan Mantri Matsya Sampada Yojana 

Sl. 
No. 

Name of the 
State/UT 

Name of the 
Cluster 

Leading 
District 

Partnering District 

(i) (ii) (iii) (iv) (v) 
1.  Jammu and 

Kashmir 
Coldwater Fisheries Anant Nag Kulgam and Shopian 

2.  Haryana Saline Water 
Aquaculture 

Sirsa Rohtak, Hissar and 
Fatehabad 

3.  Madhya 
Pradesh 

Reservoir Fisheries Bhopal (Halali 
Dam) 

Khandwa (Indira Sagar 
Dam) 

4.  Chhattisgarh Tilapia Cluster Raipur Dhamtri and Kanker 

5.  Bihar Wetland Fisheries Siwan Gopalganj and Chapra 

6.  Uttar Pradesh Pangasius Cluster Sidarth Nagar Maharajganj and 
Kabir Nagar, Basti 

7.  Odisha Scampi Cluster Balasore Mayurbhanj and 
Bhadrakh 

8.  Andhra Pradesh Brackish water  
Aquaculture 

West Godavari 
(Bhimavaram) 

Krishna, Elluru and 
Nellore 

9.  Karnataka Sea Cage Cluster Uttara Kannada Badkal and Kumtta 

10.  Sikkim Organic Fisheries 
cluster 

Soreng - 

11.  Jharkhand Pearl Cluster Hazaribagh - 
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Sl. 
No. 

Name of the 
State/UT 

Name of the 
Cluster 

Leading 
District 

Partnering District 

(i) (ii) (iii) (iv) (v) 
12.  Tamil Nadu Ornamental 

Fisheries Cluster 
Madurai - 

13.  Lakshadweep 
Islands 

Seaweed Cluster - - 

14.  Andaman and 
Nicobar Islands 

Tuna Cluster -- -- 

15.  Telangana Murrel Cluster Mancherial Peddapalli 

16.  Kerala Pearl Spot Cluster Kollam Kottayam 

17.  Gujarat Fishing Harbour Veraval 
Gir Somnath 

Mangrol fishing 
Harbour 

18.  Punjab Saline water 
Aquaculture 

Muktsar Sahib Fazilka 

19.  Uttarakhand Cold water Fisheries Pithoragarh Chamoli Bageswar 

20.  West Bengal Dry Fish Cluster Purba Mednipur Sagar Island 

21.  Puducherry Fishing Harbour Karaikal Fishing 
Harbour 

Thengaithitu Fishing 
Harbour 

22.  Nagaland Integrated fish 
farming 

Mokokchung Chumoukedima 

23.  Manipur Pengba fish cluster Bishnupur Loktak Lake 

24.  Assam Riverine Fisheries Goalpara Kamrup and Darang 

25.  Mizoram Paddy cum fish 
cluster 

Kolasib Serchhip 

26.  Arunachal 
Pradesh 

Aqua-tourism cluster Ziro Tawang, West 
Kameng and Shi-Yomi 

27.  Ladakh Coldwater fisheries Kargil Leh 

28.  Goa Estuarine cage 
culture 

North Goa South Goa 

29.  Himachal 
Pradesh 

Coldwater Fisheries Kullu District Mandi 

30.  Tripura Pabda fisheries 
cluster 

Unakoti North Tripura 

31.  Rajasthan Saline water 
aquaculture 

Churu Hanumangarh 
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Sl. 
No. 

Name of the 
State/UT 

Name of the 
Cluster 

Leading 
District 

Partnering District 

(i) (ii) (iii) (iv) (v) 
32.  Maharashtra Fisheries 

Cooperatives 
Raigad Ratnagiri 

33.  Dadar and 
Nagar Haveli 

and Daman Diu 

Fishing Harbour Diu (Vanakbara) -- 

34.  Meghalaya Organic fish farming West Khasi Hills East Khasi Hills 

 

 

RASHTRIYA GRAM SWARAJ ABHIYAN 

 1652.SHRI DHAIRYASHEEL RAJSINH MOHITE- PATIL: 
SHRI BHASKAR MURLIDHAR BHAGARE: 
SHRIMATI SUPRIYA SULE: 
DR. AMOL RAMSING KOLHE: 
PROF. VARSHA EKNATH GAIKWAD: 
SHRI SANJAY DINA PATIL:       

Will the Minister of PANCHAYATI RAJ be pleased to state: 

(a) the role of the Union Government in implementing the Rashtriya Gram 

Swaraj Abhiyan (RGSA) in the States and the funds sanctioned, released 

and utilised during the last three years, State-wise including Maharashtra;  

(b) the support provided by the Union Government for capacity building and 

training of elected representatives and Panchayat functionaries in the 

State, State-wise including Maharashtra;  

(c) the measures taken by the Union Government to promote digital 

governance in Maharashtra under RGSA, including rollout of the eGram 

Swaraj platform and assistance for computerisation of Gram Panchayats, 



10.02.2026  338 
 

 
 

State-wise, including Maharashtra;  

(d) the manner in which the Union Government is ensuring effective 

convergence of RGSA with other Central schemes and alignment with 

Sustainable Development Goals (SDGs) at the Panchayat level; and  

(e) the outcomes achieved in Maharashtra in terms of improved planning, 

transparency and service delivery, along with the monitoring and evaluation 

mechanism adopted by the Union Government to assess RGSA 

implementation, State-wise ? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) and (b)Panchayat, being “Local Self Government”, is a State subject and 

part of the State list of the Seventh Schedule of the Constitution of India. Thus, 

providing support to strengthen Panchayat capacity is primarily the 

responsibility of States/UTs. However, the Ministry is implementing a Centrally 

Sponsored Scheme called Revamped Rashtriya Gram Swaraj Abhiyan 

(RGSA) w.e.f. financial year 2022-23, with the main objective of supporting the 

capacity building of Panchayati Raj institutions (PRIs) by imparting training to 

Elected Representatives (ERs) and other stakeholders to develop their 

governance capabilities for leadership roles, enabling Gram Panchayats to 

function effectively across all States/UTs, including Maharashtra.   

 Under the scheme, capacity building and training for elected 

representatives, functionaries, and other stakeholders of Panchayats are 
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supported under different categories, viz. basic orientation and refresher 

training, thematic training, specialized training, Panchayat development plan 

training, etc. Additionally, the scheme also supports exposure visits, 

development of training modules and materials, etc.  

 Further, under the scheme, multiple training interventions have been 

undertaken to strengthen the capacities of Panchayati Raj Institutions. 

Capacity building of elected representatives and functionaries has been rolled 

out through institutes of excellence such as IIMs/IITs under the 

Leadership/Management Development Programme (MDP). To enhance 

financial self-reliance of Gram Panchayats, a dedicated Own Source Revenue 

(OSR)training module developed in collaboration with IIM Ahmedabad. 

Additionally, the Ministry has launched a Specialized Training Module for the 

capacity building of Women Elected Representatives (WER) of Panchayati Raj 

Institutions. The scheme is demand-driven in nature, and funds are released to 

the States/UTs against the total amount of Annual Action Plans (AAPs) 

approved by the Central Empowered Committee. 

 In addition to training interventions, the scheme supports institutional 

strengthening and the creation of basic infrastructure for capacity building at 

the Panchayat level. This includes support for establishing institutional 

mechanisms for training and capacity building, and for creating Panchayat 

infrastructure such as Gram Panchayat Bhawans, computer facilities, and the 

co-location of Common Service Centres (CSCs) in panchayat office premises, 

on a limited scale.  
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 State/UT-wise details of funds released and utilized, and participants 

trained during the last three years under the scheme, including Maharashtra, 

are given in the enclosed Statement-I and II, respectively. 

 (c)  The Ministry is implementing the e-Panchayat Mission Mode Project 

(MMP) under RGSA, which has significantly enhanced transparency, 

efficiency, and governance at the grassroots level. The eGramSwaraj 

application, developed as part of the e-Panchayat MMP, has facilitated digital 

planning, accounting, monitoring, and online payments at the Panchayat level. 

The integration of eGramSwaraj with the Public Financial Management System 

(PFMS) enables real-time payments to vendors and service providers, 

ensuring seamless fund flow and reducing delays. During FY 2025–26, 

2,53,992 Gram Panchayats across the country, including those in 

Maharashtra, uploaded their Gram Panchayat Development Plans (GPDPs). 

During the same period, Panchayati Raj Institutions (PRIs) transferred more 

than Rs. 44,000 crore to vendors through the eGramSwaraj–PFMS interface. 

The state-wise adoption status of eGramSwaraj for the XV Finance 

Commission is given in the enclosed Statement-III.  

The Ministry has also introduced SabhaSaar, an AI-enabled voice-to-text 

and meeting summarisation platform, to support accurate and timely 

documentation of Gram Sabha and Panchayat meetings. SabhaSaar is 

intended to enhance transparency, efficiency and follow-up in grassroots 

governance. As on date, a total of 1,15,115 Gram Panchayats across States 
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and Union Territories have used the SabhaSaar platform for automated 

summarisation of Gram Sabha and Panchayat meetings. 

  The Ministry is encouraging the Panchayats to adopt their own Citizens’ 

Charter for successful delivery of services for which the Ministry has 

formulated the model Citizens’ Charter and shared with the States. Adoption of 

such Citizens’ Charter by the States is being monitored through dedicated 

portal. So far, Citizen Charter has been uploaded by 2.15 lakh Gram 

Panchayats (GPs) and offering 954 services. 

 Further, applications developed by the Ministry like Meri Panchayat has 

endeavoured to bring transparency in Panchayat Governance by making 

information on planning, activities and progress of works in Panchayat 

accessible to public. Similarly, Panchayat NIRNAY is anonline application aims 

at bringing transparency and better management in conduct of Gram Sabhas 

by Panchayats. 

 Furthermore, an application of ‘AuditOnline’ has been developed for 

online audits of Panchayat accounts and their financial management. 

AuditOnline for transparent auditing of Central Finance Commission funds 

utilization to strengthen financial management of Panchayats launched in April 

2020.  

 For the e-enablement of Panchayats, procurement of computers has 

also been approved under the Rashtriya Gram Swaraj Abhiyan (RGSA) 

scheme. State/UT-wise computers approved including Maharashtra under the 

scheme are given in the enclosed Statement-IV. 
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(d) The Ministry has been rolling out the People’s Plan Campaign (PPC), also 

known as “Sabki Yojana, Sabka Vikas,” since 2018 to prepare Panchayat 

Development Plans (PDPs) at the grassroots level. The campaign is 

conducted in a structured manner from 2nd October each year until the end of 

the financial year, to prepare plans for the ensuing financial year. The planning 

process emphasizes convergence of Central Government schemes 

implemented at the grassroots level to achieve the Localization of Sustainable 

Development Goals (LSDGs) in Panchayats, which, in turn, contributes to the 

attainment of the Sustainable Development Goals (SDGs). The State/UT-wise 

Gram Panchayat Development Plan of 2025-26, prepared and uploaded, is 

given in the enclosed Statement-V. 

  In addition, the Ministry has developed the Panchayat Advancement 

Index (PAI) to assess and measure the progress of grassroots-level institutions 

in achieving localized Sustainable Development Goals (LSDGs), thereby 

contributing to the attainment of SDG 2030. PAI is a multi-domain and multi-

sectoral index designed to holistically assess the development, performance, 

and progress of Gram Panchayats. By capturing scores across various LSDG 

themes, the PAI helps identify development gaps at the Panchayat level and 

promotes convergence of resources, schemes, and interventions of different 

Ministries/Departments. This facilitates the preparation of convergent plans by 

Gram Panchayats for effective utilization of schemes and funds at the 

grassroots level. 
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(e) In Maharashtra, 28,326 Panchayats have been onboarded on the 

eGramSwaraj portal to enhance transparency and accountability. Further, 

28,295 Panchayats have prepared and uploaded their Panchayat 

Development Plans for FY 2025–26 on the portal. 

  A real-time monitoring of trainings is undertaken through the Training 

Management Portal (TMP) for all States/ UTs including Maharashtra. Apart 

from this, the implementation of RGSA is regularly reviewed through meetings/ 

video conferences, field visits by the Ministry’s officials, as well as pre-CEC 

meetings. The Central Empowered Committee also reviews the 

implementation of RGSA, while approving the Annual Action Plans of 

States/UTs. Further, third party evaluation of revamped RGSA has been 

carried out by the Ministry through Institute of Rural Management, Anand 

(IRMA)and NITI Aayog through Sambodhi for various states. 
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STATEMENT-I 

State/UT-wise details of funds released and utilized during the last three years under the scheme during last three 
years (2022-23 to 2024-25) 

 
Sl. 
No. 

States/ UTs 2022-23 2023-24 2024-25 
AAP 

Approved 
Funds 

Released 
Fund 

utilized^  
AAP 

Approved 
Funds 

Released 
Fund 

utilized^ 
AAP 

Approved 
Funds 

Released 
Fund 

utilized^  

1 Andaman and 
Nicobar Islands 

5.15 0.00 1.03 2.98 0.79 1.28 4.53 2.12 1.18 

2 Andhra Pradesh 440.52 0.00 5.62 353.54 0.00 21.35 215.80 2.52 59.64 
3 Arunachal 

Pradesh 
287.27 108.69 132.45 184.34 72.09 89.97 235.02 70.00 77.94 

4 Assam 192.35 55.29 95.15 215.15 77.70 91.41 209.02 60.00 71.87 
5 Bihar 423.59 33.37 70.07 341.05 25.00 51.81 232.40 0.00 75.08 
6 Chhattisgarh 78.19 0.00 29.52 64.14 17.57 22.25 88.03 16.50 34.12 
7 Dadra and Nagar 

Haveli and 
Daman and Diu 

8.02 1.14 4.50 6.31 1.00 0.38 6.72 1.00 0.24 

8 Goa 3.53 0.00 1.12 2.42 0.89 1.00 4.00 1.35 1.29 
9 Gujarat 58.05 0.00 0.01 74.54 0.00 1.28 120.36 0.00 15.48 

10 Haryana 279.51 0.00 3.06 53.84 0.00 8.84 37.03 5.00 8.22 
11 Himachal 194.60 60.65 37.49 95.19 19.31 69.30 82.13 27.21 42.94 
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Pradesh 
12 Jammu and 

Kashmir 
234.82 40.00 57.75 290.03 65.00 98.61 327.12 65.00 57.89 

13 Jharkhand 127.34 0.00 18.44 125.68 31.00 25.95 127.41 0.00 26.47 
14 Karnataka 204.32 36.00 25.67 157.70 20.00 39.02 169.26 16.25 49.53 
15 Kerala 126.97 30.40 23.13 115.03 10.00 37.04 72.15 10.00 32.65 
16 Ladakh 14.12 0.00 1.52 14.69 1.00 0.80 16.09 0.00 0.58 
17 Madhya Pradesh 416.76 28.00 145.17 559.48 32.17 74.16 238.26 40.00 96.82 
18 Maharashtra 261.88 37.84 129.03 337.21 116.12 194.26 379.74 80.00 134.79 
19 Manipur 50.65 8.63 3.31 40.43 9.56 8.34 33.58 0.00 3.91 
20 Meghalaya 49.09 0.00 6.41 54.96 6.00 6.26 48.70 8.00 7.60 
21 Mizoram 79.45 14.27 25.48 100.17 10.00 15.64 103.11 12.00 19.63 
22 Nagaland 43.11 0.00 0.00 64.02 10.00 5.46 45.37 10.00 15.32 
23 Odisha 88.73 11.40 24.83 79.56 27.33 44.22 102.40 20.00 60.15 
24 Punjab 144.35 34.25 42.91 104.10 10.00 23.06 74.74 5.00 23.89 
25 Rajasthan 158.97 0.00 32.53 139.96 21.72 40.12 162.95 15.00 30.88 
26 Sikkim 28.29 6.01 4.98 26.26 6.00 7.90 25.91 7.00 7.19 
27 Tamil Nadu 104.69 25.42 8.53 180.60 0.00 25.98 211.42 45.00 63.69 
28 Telangana 322.48 0.00 3.19 269.44 20.00 20.47 199.01 0.00 8.99 
29 Tripura 35.73 9.80 3.76 40.23 7.43 10.96 43.82 10.00 20.24 
30 Uttar Pradesh 514.69 85.05 96.33 368.95 84.13 158.95 360.85 38.77 180.84 
31 Uttarakhand 116.72 42.48 57.15 244.96 64.67 66.29 190.40 50.00 63.72 
32 West Bengal 120.03 4.28 50.89 137.10 33.69 57.32 140.08 52.68 82.56 
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  Sub-Total   672.97     800.17     670.40   
  Other 

Implementing 
Agency 

  10.01   - 14.69     23.77   

  Total 5213.97 682.98 1141.03 4844.06 814.86 1319.68 4307.41 694.17 1375.34 
^ Includes unspent balance of previous year and State share. 

   

Note: The scheme is demand-driven in nature. The Annual Action Plan (AAP) approved by Central Empowered 

Committee (CEC) based on the proposal submitted by the States, and the release of funds depends upon various aspects 

like approval of AAP, unspent balance of previous year, pace of utilisation, submission of requisite documents alongwith 

Utilization Certificates comply with DoE guidelines etc.   
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STATEMENT-II 

Year-wise and State/UT-wise details of participants provided training 
under revamped RGSA 

 
Sl. 
No 

States 2022-23 2023-24 2024-25 

1 Andaman and Nicobar 
Islands 

1874 2865 5221 

2 Andhra Pradesh 649156 165001 325643 
3 Arunachal Pradesh 3,711 6138 12344 
4 Assam 227733 348183 144936 
5 Bihar 404406 163809 435896 
6 Chhattisgarh 121099 163292 90559 
7 Dadra and Nagar Haveli 

and Daman and Diu 
575 1000 1073 

8 Goa 1777 3548 4519 
9 Gujarat 250 1938 90368 

10 Haryana 4859 12431 11909 
11 Himachal Pradesh 9531 92458 120455 
12 Jammu and Kashmir 284138 350026 82534 
13 Jharkhand 8302 54056 135817 
14 Karnataka 213467 363317 321380 
15 Kerala 179478 149153 129632 
16 Ladakh 0 0 26 
17 Lakshadweep 0 0 0 
18 Madhya Pradesh 281610 86884 242279 
19 Maharashtra 1041165 984321 363111 
20 Manipur 894 5591 195 
21 Meghalaya 11,588 74410 78537 
22 Mizoram 2659 9800 9841 
23 Nagaland 1832 3435 4725 
24 Odisha 79116 160774 279505 
25 Puducherry 0 0 0 
26 Punjab 36378 13359 122848 
27 Rajasthan 2481 96389 71795 
28 Sikkim 13,552 11249 6709 
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29 Tamil Nadu 106560 101513 78490 
30 Telangana 14506 2441 1701 
31 Tripura 7743 63715 54228 
32 Uttarakhand 48241 144374 22342 
33 Uttar Pradesh 263409 82712 76302 
34 West Bengal 174974 272762 228081 
35 NIRDPR and Others  5229 1438 1941 

  Total 4202293 3992382 3554942 
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STATEMENT-III 

state-wise adoption status of eGramSwaraj for the XV Finance Commission for FY 2025-26 

S.No State Name Total 
Number of 

Village 
Panchayats 

and 
Equivalent 

Village 
Panchayat 
onboard 

Village 
Panchayats 

and 
Equivalent 
With Online 

Payment 

Total 
Number of 

Block 
Panchayats 

and 
Equivalent 

Block 
Panchayat 
onboard 

Block 
Panchayats 
With Online 

Payment 

Total 
Number of 

Zila 
Panchayats 

and 
Equivalent 

Zila 
Panchayat 
onboard 

Zila 
Panchayats 
With Online 

Payment 

1 Andhra 
Pradesh 

13327 13320 12991 660 660 648 13 13 13 

2 Arunachal 
Pradesh 

2108 2108 1467 0 0 0 27 26 22 

3 Assam 2663 2164 2027 182 182 177 30 29 27 
4 Bihar 8054 8054 8038 534 534 527 38 38 38 
5 Chhattisgarh 11692 11687 11209 146 146 146 33 33 27 
6 Goa 191 191 107 0 0 0 2 2 2 
7 Gujarat 14619 14593 13493 248 248 248 33 33 33 
8 Haryana 6227 6227 5949 143 143 139 22 22 22 
9 Himachal 

Pradesh 
3615 3615 3546 81 81 81 12 12 12 

10 Jharkhand 4345 4345 4080 264 264 261 24 24 24 
11 Karnataka 5949 5949 5939 238 232 88 31 31 23 
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12 Kerala 941 941 934 152 152 152 14 14 14 
13 Madhya 

Pradesh 
23011 23011 21950 313 313 309 52 52 52 

14 Maharashtra 27977 27941 25880 351 351 254 34 34 33 
15 Manipur 3175 161 113 - - - 12 6 4 
16 Meghalaya 6828 NA NA - - - 3 3 2 
17 Mizoram 855 841 811 - - - 0 0 0 
18 Nagaland 1312 984 0 - - - 0 0 0 
19 Odisha 6794 6794 6782 314 314 313 30 30 28 
20 Punjab 13236 13233 11674 155 151 148 23 23 21 
21 Rajasthan 11185 11183 10653 361 353 351 33 33 33 
22 Sikkim 199 199 196 -- - - 6 6 6 
23 Tamil Nadu 12482 12482 12413 388 388 388 36 36 36 
24 Telangana 12849 12629 2232 570 540 377 32 32 26 
25 Tripura 1194 1194 1192 75 75 75 9 9 9 
26 Uttarakhand 7817 7771 5816 95 95 94 13 13 12 
27 Uttar 

Pradesh 
57695 57693 57369 826 826 817 75 75 74 

28 West 
Bengal 

3339 3339 3337 345 345 345 22 21 21 

Total 263679 252649 230198 6441 6393 5938 659 650 614 
Source: eGram Swaraj Portal as on 04.02.2026 
(-) Meghalaya, Mizoram, Manipur, Sikkim and Nagaland - no Intermediate Panchayat,  
    ADC of Meghalaya have started the payment on eGS  
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STATEMENT-IV 

State/UT-wise computers approved including Maharashtra under 
revamped RGSA 

 
Sl. No. State/ UTs 2022-23 2023-24 2024-25 

1 Andhra Pradesh 500 0 1422 
2 Arunachal Pradesh 800 0 400 
3 Assam 500 0 687 
4 Bihar 267 0 2000 
5 Chhattisgarh 0 600 5896 
6 Goa 0 0 0 
7 Gujarat 0 0 0 
8 Haryana 0 0 1363 
9 Himachal Pradesh 334 0 0 
10 Jammu and Kashmir 318 1000 0 
11 Jharkhand 240 0 2066 
12 Karnataka 0 0 0 
13 Kerala 0 0 0 
14 Madhya Pradesh 0 0 289 
15 Maharashtra 0 0 945 
16 Manipur 60 0 81 
17 Meghalaya 1177 500 0 
18 Mizoram 591 0 0 
19 Nagaland 244 0 151 
20 Odisha 0 50 100 
21 Punjab 0 0 8334 
22 Rajasthan 1554 0 0 
23 Sikkim 185 50 0 
24 Tamil Nadu 0 0 1594 
25 Telangana 1812 0 1640 
26 Tripura 475 0 0 
27 Uttar Pradesh 3145 0 0 
28 Uttarakhand 0 500 3760 
29 West Bengal 0 0 112 
30 Andaman and Nicobar 0 0 0 
31 The Dadra and Nagar 0 0 4 
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Haveli And Daman and 
Diu 

32 Lakshadweep 0   0 
33 Ladakh 63 60 4 
34 Puducherry 0 0 0 

Total 12265 2760 30848 
 

STATEMENT-V 

State/UT-wise Gram Panchayat Development Plan (GPDP) of 2025-26, 
Uploaded on e-GramSwaraj 

 
Sl. No. States/UTs Total Number of Gram 

Panchayats and Equivalent 
GPDP 

uploaded 
1 Andaman And Nicobar Islands 70 69 
2 Andhra Pradesh 13326 13320 
3 Arunachal Pradesh 2108 2093 
4 Assam 2664 2255 
5 Bihar 8053 8053 
6 Chhattisgarh 11693 11647 
7 Goa 191 191 
8 Gujarat 14619 14563 
9 Haryana 6230 6221 
10 Himachal Pradesh 3615 3608 
11 Jammu And Kashmir 4291 4291 
12 Jharkhand 4347 4343 
13 Karnataka 5949 5941 
14 Kerala 941 941 
15 Ladakh 193 191 
16 Lakshadweep 10 0 
17 Madhya Pradesh 23011 22978 
18 Maharashtra 27994 27909 
19 Manipur 3810 161 
20 Meghalaya 0 0 
21 Mizoram 855 812 
22 Nagaland 1327 0 
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23 Odisha 6794 6793 
24 Puducherry 108 0 
25 Punjab 13236 13172 
26 Rajasthan 13129 11173 
27 Sikkim 199 199 
28 Tamil Nadu 12482 12441 
29 Telangana 12849 10548 
30 The Dadra And Nagar Haveli 

And Daman And Diu 
50 38 

31 Tripura 1194 1193 
32 Uttarakhand 7817 7763 
33 Uttar Pradesh 57695 57691 
34 West Bengal 3339 3337 

Total Count  264189 253935 
Source: As per eGS Portal as on 29thJanuary, 2026 (http://egramswaraj.gov.in 

 

VISUALLY IMPAIRED PERSONS 

 1653. SHRI NAVEEN JINDAL:  

 Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state: 

 (a) the number of visually impaired persons in the Country as on 31st 

december, 2025, State-wise; 

(b) the details of various schemes being implemented by the various Ministries 

and Departments of the Government for the welfare of the visually impaired 

persons; and 

(c) the target set and achieved, the outlay earmarked and actual expenditure in 

respect of each of these scheme and the targets set and outlay earmarked for 
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each of the scheme in the ongoing fiscal scheme and year-wise, during each 

of the last five years? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 
FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. 
VERMA):  

(a)  As per the last Census held in 2011, the number of visually impaired 

persons in the country was 50,33,431. State-wise details of the number of 

visually impaired persons are given in the enclosed Statement -I.  

(b) The Department of Empowerment of Persons with Disabilities is 

implementing various schemes for the welfare of visually impaired persons. 

The details of some of the schemes are as under: 

i) DDRS:- The Deendayal Divyangjan Rehabilitation Scheme (DDRS) is a 

Central Sector Scheme of the Department of Empowerment of Persons with 

Disabilities (DEPwD) under which  grant-in-aid is released for the projects 

providing rehabilitation to persons with disabilities including visually impaired, 

with the objective of enabling them to attain and maintain optimal physical, 

sensory, intellectual, psychiatric and socio-functional levels. The District 

Disability Rehabilitation Centres are also a part of this scheme. 

(ii) ADIP:- The Department is implementing the Scheme of ‘Assistance to 

Persons with Disabilities for Purchase/Fitting of Aids and Appliances (ADIP)’ 

under which funds are released to various Implementing Agencies to assist the 

eligible  persons with disabilities including persons with visual disabilities in 

procuring durable, sophisticated, and scientifically manufactured, modern, 
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standard aids and appliances that can promote their physical, social and 

psychological rehabilitation by reducing the effects of disabilities and 

enhancing their economic potential throughout the country. 

iii) Scholarship: - The Department of Empowerment of Persons with 

Disabilities is implementing an Umbrella Scheme titled ‘Scholarships for 

Students with Disabilities (Divyangjan)’ which comprises six components viz;  

 Pre-matric (Classes IX and X),   

 Post-matric (Classes XI to Post graduate Degree and Diploma),  

 Top Class Education (Graduate and Post graduate Degree/Diploma in 

notified institutes of excellence in education),  

 National Overseas Scholarship (Masters Degree/ Ph.D in Foreign 

Universities),  

 National Fellowship for PwDs (M Phil and Ph.D in Indian Universities),  

 Free Coaching (for competitive exams for group A and B posts and 

entrance examinations for admission to technical and professional 

courses). 

 iv) SIPDA:- The Scheme for Implementation of Rights of Persons with 

Disabilities Act, 2016 (SIPDA) is an umbrella scheme comprising the 

following sub-schemes: 

(i) Creation of Barrier Free Environment (BFE) for Persons with Disabilities 

(ii) Cross Disability Early Intervention Centre (CDEIC) 

(iii) Unique Disability IDentification (UDID) Project 

(iv) National Action Plan (NAP) for Skill Development for PwDs 
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(v) Awareness Generation and Publicity (AGP) with In-service Training 

(vi) Assistance to Spinal Injury Centers 

(vii) Research on Disability for empowerment of PwDs related Technology, 

Product and Issues 

(viii) Sub-scheme as ‘Projects under SIPDA’: 

 a. Project for financial assistance for the development of Accessible 

Learning  Materials(DALM Project) 

 b. Assistance to existing Deaf Colleges 

(ix) Central Project Monitoring (CPMU) cum Data Strategy Unit (DSU) 

(c)  The details of the outlay earmarked and actual expenditure incurred in 

respect of the various schemes being implemented by the DEPwD for PwDs 

including visually impaired persons are given in the enclosed Statement -II. 

 

STATEMENT- I 

Number of Disabled Persons with Visual Disability as per Census 2011 

S.No. State Number of Disabled Persons with Visual 
Disability 

1 Andhra Pradesh 398144 
2 Arunachal Pradesh 5652 
3 Assam 80553 
4 Bihar 549080 
5 Chhattisgarh 111169 
6 Delhi 30124 
7 Goa 4964 
8 Gujarat 214150 
9 Haryana 82702 
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10 Himachal Pradesh 26076 
11 JandK 66448 
12 Jharkhand 180721 
13 Karnataka 264170 
14 Kerala 115513 
15 Madhya Pradesh 270751 
16 Maharashtra 574052 
17 Manipur 19194 
18 Mizoram 2035 
19 Meghalaya 6980 
20 Nagaland 4150 
21 Odisha 263799 
22 Punjab 82199 
23 Rajasthan 314618 
24 Sikkim 2772 
25 Tamil Nadu 127405 
26 Tripura 10828 
27 Uttar Pradesh 763988 
28 Uttarakhand 29107 
29 West Bengal 424473 
30 AandN Islands 1084 
31 Chandigarh 1774 
32 Daman and Diu 382 
33 Dand N Haveli 429 
34 Lakshadweep 337 
35 Puducherry 3608 

Total  5033431 
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STATEMENT-II 

Details of the outlay earmarked and actual expenditure incurred in respect of the various schemes being 
implemented for PwDs including visually impaired persons 

Rs. in crore 
S.
N.  

Scheme BE  
2021-22 

RE 
2021-22 

AE 
2021-22 

BE 
2022-23 

RE 
2022-

23 

AE 
2022-

23 

BE 
2023-24 

RE 
2023-

24 

AE 
2023-

24 

BE 
2024-25 

RE 
2024-25 

AE  
2024-25 

BE  
2025-

26 

RE 
2025-26 

AE 
as on 
6.2.26 

1 Assistance to 
Disabled Persons 
for purchase of 
Fitting Devices 
(ADIP) 

220.00 180.00 198.70 235.00 230.00 242.29 245.00 305.00 290.60 315.00 350.00 348.81 316.70 330.60 291.05 

2 Deen Dayal 
Divyangjan 
Rehabilitation 
Scheme (DDRS) 

125.00 105.00 100.90 125.00 105.00 114.69 130.00 130.00 129.98 165.00 139.00 139.39 165.00 145.00 76.94 

3 Scheme for 
Implementation of 
Rights of Persons 
with Disabilities 
Act 2016 (SIPDA) 

209.77 147.31 108.44 240.39 100.00 65.59 150.00 67.00 76.79 135.33 80.00 89.71 115.10 200.00 98.71 

4 Scholarships for 
Students with 
Disabilities 

125.00 110.00 120.32 105.00 145.00 142.00 155.00 155.00 130.07 142.68 111.00 44.16 145.00 135.00 75.57 

 
Total Scheme 679.77 542.31 528.36 705.39 580.00 564.57 680.00 657.00 627.44 758.01 680.00 622.07 741.80 810.60 542.27 

BE- Budget Estimates; RE- Revised Estimates; AE- Actual Expenditure 
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कोसी-सीमांचल ±ेý म¤ उīोगŌ कì Öथापना 

1654. ®ी राजेश रजंनः 

³या भारी उīोग मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार इस बात से अवगत है िक िबहार के कोसी-सीमांचल ±ेý म¤ आज तक कोई बड़ा 

औīोिगक संकुल, औīोिगक पाकª  या िनयाªत उÆमुख औīोिगक इकाई Öथािपत नहé कì गई है;  

(ख) यिद हा,ँ तो इसके ³या कारण है और सरकार Ĭारा इस ±ेý के औīोिगक िवकास के िलए 

³या ठोस कदम उठाए गए ह§; 

(ग) ³या कोसी-सीमांचल ±ेý म¤ मÐटीमॉडल लॉिजिÖट³स पाकª , भांडागारŌ और अंतद¥शीय कंटेनर 

िडपो (आईसीडी) कì Öथापना का कोई ÿÖताव सरकार के िवचाराधीन है; और 

(घ) यिद हां, तो इसके िलए ³या समय-सीमा िनधाªåरत कì गई है? 

भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राजू 
®ीिनवास वमाª): 

(क) और (ख)   भारी उīोग मýंालय "भारतीय पूंजीगत वÖतु ±ेý म¤ ÿितÖपधाªÂमकता संवधªन 

Öकìम– चरण II" कायाªिÆवत कर रहा है। यह Öकìम अिखल भारतीय Öतर पर मांग आधाåरत 

Öकìम है, िजसके तहत पåरयोजना कायाªÆवयन संगठन (पीआईओ) देश के िकसी भी राºय/संघ 

राºय ±ेý के उīोग भागीदार के साथ िमलकर पåरयोजना ÿÖतुत कर¤गे। इसके अलावा, िबहार के 

कोसी-सीमांचल ±ेý से इस Öकìम के तहत कोई ÿÖताव ÿाĮ नहé हòआ है। 

(ग) और (घ)   वािणºय िवभाग, सड़क पåरवहन और राजमागª मýंालय और भारत के खाī और 

सावªजिनक िवतरण िवभाग से िमली जानकारी के अनुसार, कोसी-सीमांचल ±ेý म¤ मÐटीमॉडल 

लॉिजिÖट³स पाकª , भांडागारŌ और अÆ तद¥शीय कंटेनर िडपो (आईसीडी) Öथािपत करने के िलए 

कोई ÿÖताव िवचाराधीन नहé है।  
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आम कì खेती 

1655. डॉ. आनÆद कुमार गŌड: 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या देश म¤ आम कì खेती म¤ िĬवािषªक फसल कì समÖया (एक वषª म¤ उ¸च उपज और अगल े

वषª म¤ कम उपज, जो िकसानŌ कì आय और उÂपादन कì िÖथरता को ÿभािवत करती है) होती है; 

(ख) ³या सरकार ने आम कì उपज म¤ िĬवािषªक फलन कì ÿविृ°, इसके कारणŌ और ±ेýीय 

ÿभावŌ के वै²ािनक मूÐयांकन के संबधं म¤ कोई अÅययन िकया है और यिद हां, तो इस अÅययन के 

मु́ य िनÕकषŎ का Êयौरा ³या है; और 

(ग) ³या सरकार संकर/उÆनत आम कì िकÖमŌ के िवकास और अनसुंधान के संवधªन, िकसानŌ 

तक उनका ÿसार, बागवानी ÿबंधन तकनीकŌ और अÆय व²ैािनक उपायŌ के माÅयम से इस 

समÖया का समाधान करने के िलए कोई ठोस कदम उठा रही है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) और (ख) पूरा देश आम कì खेती कì िĬवािषªक (एकांतर) उपज कì समÖया से ÿभािवत नहé 

है। यह उ°र भारत के कुछ ±ेýŌ म¤ पाई जाती है और दि±ण भारत म¤ इसका ÿभाव कम है। आम म¤ 

िĬवािषªक उपज होने पर, इसके कारणŌ और ±ेýीय ÿभावŌ सिहत, भारतीय कृिष अनसुंधान पåरषद 

(आईसीएआर) के सÖंथानŌ जैसे आईसीएआर-भारतीय कृिष अनसंुधान संÖथान (आईएआरआई), 

नई िदÐली, आईसीएआर-भारतीय बागवानी अनुसंधान सÖंथान (आईआईएचआर), ब¤गलŁु और 

आईसीएआर-क¤ þीय उपोÕणकिटबंधीय बागवानी संÖथान (सीआईएसएच), लखनऊ Ĭारा 

वै²ािनक अÅययन िकए गए ह§। अÅययनŌ से पता चलता है िक दशहरी, लंगड़ा, चौसा, फजली और 

अÐफŌसो जैसी िकÖम¤ मु́ य łप से िĬवािषªक उपज ÿकृित वाली होती ह§। िĬवािषªक उपज के 

मु́ य कारण आनुवंिशक कारकŌ से ÿभािवत वंशानगुत शारीåरक ल±ण, नाइůोजन और काबªन 

भंडार, पÕुप िनमाªण का हामōनल िनयंýण, जलवाय ुकारक, कृिष पĦितया ँऔर फसल भार ह§। 



10.02.2026  361 
 

 

(ग) आईसीएआर ने आम म¤ िĬवािषªक उपज कì समÖया के समाधान हेतु िविभÆन कदम उठाए 

ह§। इनम¤ आम कì िनयिमत फल दनेे वाली िकÖमŌ और संकरŌ जैसे आăपाली, मिÐलका, पूसा 

अŁिणमा, पूसा लािलमा, पूसा ÿितभा, पूसा ®ेķा, पूसा मनोहरी, अकाª उदय, अकाª सÿुभात, 

अवध अभया, सीआईएसएच-अŁिणका, सीआईएसएच-अंिबका, अवध समृिĦ, नीलम, तोतापुरी, 

बंगनपÐली और सोनपरी आिद का ÿजनन और संवधªन शािमल है। इन िकÖमŌ/ संकरŌ कì 

गणुव°ापूणª पौध सामúी का िवतरण आईसीएआर सÖंथानŌ और पंजीकृत नसªåरयŌ के माÅयम से 

िकसानŌ तक िकया जाता है। एकìकृत बागवानी िवकास िमशन ने रोगमĉु गुणव°ापूणª पौध सामúी 

के उÂपादन हेतु Öव¸छ पौध कायªøम कì शुŁआत कì है। अÆय उपायŌ म¤ बेहतर बागवानी ÿबंधन 

पĦितयŌ का िवकास और ÿचार-ÿसार शािमल है, जैसे िक कैनॉपी ÿबंधन, उ¸च घनÂव रोपण, 

संतुिलत पोषक तÂव और जल ÿबंधन, जलवाय-ुअनकूुल तकनीक जैसे िक छंटाई के साथ-साथ 

िनयिमत पÕुपन को ÿेåरत करने के िलए नैनोÉलोåरन का ÿयोग और अगले मौसम म¤ फल आने म¤ 

सहायक नई कŌपलŌ के ÿÖफुटन के िलए मटर के आकार कì अवÖथा म¤ प³ैलोबůुाज़ोल का ÿयोग 

शािमल ह§। 

 
PRADHAN MANTRI KISAN MAANDHAN YOJANA SCHEME 

1656.  KUMARI SUDHA R.: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased  

to state:  

(a)  the number of farmers enrolled under the Pradhan Mantri Kisan 

Maandhan Yojana (PMKMY) scheme since 2020, State-wise;  

(b)  the financial allocation made towards the monthly contribution for the 

pension scheme meant for the most vulnerable farmer families, State-

wise;  
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(c)  the number of farmers covered under the scheme in Mayiladuthurai 

Parliamentary Constituency and the amounts allocated or spent on them 

since 2020; and  

(d)  the number of complaints received from farmers since 2020, the nodal 

officer empowered to hear the complaints and the action taken 

thereupon, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (c) Pradhan Mantri Kisan Maan Dhan Yojana (PM-KMY), a central 

sector scheme, is a voluntary and contributory pension scheme for the entry 

age group of 18 to 40 years with a provision of minimum monthly assured 

pension of ₹3000/- on attaining the age of 60 years, subject to exclusion 

criteria. The Scheme aims to create a social security net for the small and 

marginal farmers during their old age. The amount of the monthly contribution 

ranges between ₹55 to ₹200 per month depending upon the entry age of the 

farmers into the Scheme. Govt. of India also provides matching contribution in 

the pension account of the farmers. The Life Insurance Corporation (LIC) of 

India is the fund manager for the Scheme. There is no State-wise allocation of 

funds under the PM-KMY Scheme. However, since 2019, a total amount of Rs. 

540.66 Crore has been utilized for PMKMY across the nation.  

As on 06.02.2026, 24.96 lakh farmers have been enrolled in the PMKMY 

Scheme, out of which farmers enrolled in the districts of Mayiladuthurai and 

Thanjavur are as follows: 
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District Enrolled Farmers 
Mayiladuthurai 12 

Thanjavur 4939 
  

State-wise details of enrolment of farmers under PM-KMY since 

inception is given in the enclosed Statement. 

(d) Under PM-KMY, enrolments are done by Common Service Centres 

(CSCs) and the Life Insurance Corporation (LIC) of India is the fund manager 

for the Scheme. The farmers can lodge their grievances either with the 

respective stakeholders or on CPGRAMS portal of the Government. The year-

wise details of grievances received on the CPGRAMS portal is as follows: 

Sr. 
No. 

Financial Year 
Total 

Grievances 
Grievances 
Resolved 

Pending  
Grievances 

1 2019-20 2 2 - 

2 2020-21 1 1 - 

3 2021-22 1 1 - 

4 2022-23 1 1 - 

5 2023-24 2 2 - 

6 2024-25 12 12 - 

7 2025-26 12 12 - 

 

STATEMENT 

State-wise details of enrolment of farmers under PM-KMY since inception 
(as on 06.02.2026) 

 
Sl No. State Count 

1 ANDAMAN AND NICOBAR ISLANDS 522 
2 ANDHRA PRADESH 32,426 
3 ARUNACHAL PRADESH 2,379 
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4 ASSAM 13,664 
5 BIHAR 3,46,326 
6 CHANDIGARH 530 
7 CHHATTISGARH 2,02,913 
8 DELHI 372 
9 GOA 151 
10 GUJARAT 66,687 
11 HARYANA 5,74,510 
12 HIMACHAL PRADESH 3,582 
13 JAMMU AND KASHMIR 1,27,019 
14 JHARKHAND 2,53,459 
15 KARNATAKA 73,662 
16 KERALA 1,366 
17 LADAKH 115 
18 LAKSHADWEEP 72 
19 MADHYA PRADESH 1,17,738 
20 MAHARASHTRA 80,769 
21 MANIPUR 591 
22 MEGHALAYA 751 
23 MIZORAM 306 
24 NAGALAND 1,186 
25 ODISHA 1,57,785 
26 PUDUCHERRY 150 
27 PUNJAB 13,062 
28 RAJASTHAN 39,115 
29 SIKKIM 39 
30 TAMIL NADU 1,10,669 
31 TELANGANA 9,928 
32 THE DADRA AND NAGAR HAVELI AND DAMAN AND DIU 287 
33 TRIPURA 855 
34 UTTAR PRADESH 2,52,528 
35 UTTARAKHAND 2,176 
36 WEST BENGAL 8,562 

 Total 24,96,252 
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पारपंåरक वÖ ý एकक 

1657. ®ी दामोदर अúवाल: 
®ी तािपर गाव: 
®ी िवनोद लखमशी चावड़ा: 
®ी चÆ þ ÿकाश जोशी: 
®ी अनुराग शमाª:  

³या वľ मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या सरकार ने वषª 2022 म¤ हÖता±åरत मĉु Óयापार समझौते (एफटीए) का लाभ उठाते 

हòए िवशेषकर झांसी और लिलतपरु सिहत बुंदेलखंड ±ेý के उÂपादन संकुलŌ को लाभ 

पहòंचाने हेत ुसंयĉु अरब अमीरात और ऑÖůेिलया जैस ेउभरते बाजारŌ म¤ िनयाªत बढ़ाने के 

िलए कोई कायªनीित बनाई है; 

(ख) यिद हां, तो ऐसी कायªनीित का Êयौरा ³ या है और सूàम, लघु और मÅयम उīमŌ तथा 

पारपंåरक वÖ ý इकाइयŌ के िलए उÂपाद िविवधीकरण, बाजार-िविशĶ ÿोÂसाहन, Óयापार 

सगुमता उपाय और ±मता िनमाªण पहल¤ ³या ह§; 

(ग) सरकार Ĭारा इस संबंध म¤ झांसी और लिलतपुर िजलŌ सिहत बुंदेलखंड ±ेý के उÂपादन 

संकुलŌ को लाभ पहòंचाने के िलए ³ या कदम उठाए गए ह§; 

(घ) सरकार Ĭारा अंतरराÕůीय हåरत और पयाªवरण सतत मानकŌ का अनुपालन करने म¤ 

भारतीय वľ िनयाªतकŌ कì सहायता के िलए नवीकरणीय ऊजाª के उपयोग, जल का 

बेहतर ÿसÖंकरण, अपिशĶ ÿबंधन और ÿमाणन लागतŌ के िलए सहायता सिहत ³या 

कदम उठाए जा रहे ह§; 

(ङ) ³या उĉ एफटीए के अंतगªत िपछड़े और आकां±ी िजलŌ के छोटे िनयाªतकŌ और बुनकरŌ 

को वैिĵक मूÐय ®ृंखलाओ ंम¤ ÿभावी łप से एकìकृत करने के िलए कोई लि±त सहायता, 

िव°ीय ÿोÂसाहन ÿदान िकया जा रहा है या कोई मागªदशªन तंý मौजूद है और यिद हां, तो 

तÂसंबंधी Êयौरा ³या है; और 
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(च) ³ या सरकार ने वľ उīोग पर अमåेरकì ÿशÐुक के ÿभाव का आकलन करने के िलए कोई 

कदम उठाए ह§ और यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या 

कारण ह§?  

िवदेश मýंालय म¤ राºय मýंी; तथा  वÖ ý मýंालय म¤ राºय मýंी (®ी पिबýा माग¥åरटा): 

(क) भारत-ऑÖůेिलया आिथªक सहयोग और Óयापार समझौता (भारत-ऑÖ ůेिलया 

ईसीटीए), िजसम¤ ऑÖůेिलया ने सभी उÂपादŌ पर अपने टैåरफ को समाĮ कर िदया, जो 29 

िदसंबर 2022 से ÿभावी हòआ। भारत-यूएई (संयĉु अरब अमीरात) सीईपीए (Óयापक आिथªक 

भागीदारी समझौता), 1 मई 2022 से लागू िकया गया है, अिधकांश लाइनŌ को अिधमाÆ य 

बाजार पहòंच ÿदान करता है। वषª 2024-25 म¤ यूएई को भारत के वľ और अपैरल 

(हÖतिशÐप सिहत) का िनयाªत 2156.24 िमिलयन अमåेरकì डॉलर रहा, जो वषª 2023-24 

म¤ 2019.41 िमिलयन अमåेरकì डॉलर कì तलुना म¤ 6.8% कì विृĦ दशाªता है और वषª 

2024-25 म¤ ऑÖůेिलया को भारत के वľ और अपैरल (हÖतिशÐप सिहत) का िनयाªत 

732.06 िमिलयन अमåेरकì डॉलर रहा, जो वषª 2023-24 म¤ 659.99 िमिलयन अमåेरकì 

डॉलर कì तुलना म¤ 10.9% कì विृĦ दशाªता है। झासँी और लिलतपुर िजलŌ सिहत 

बुंदेलखंड ±ेý ने उĉ अविध म¤ हÖतिशÐप सिहत वैिĵक वľ और अपरैल म¤ वृिĦ ÿदिशªत 

कì है।  

(ख) से (ङ) सरकार भारतीय वľ और अपैरल ±ेý को बढ़ावा देने और देश म¤ इसकì 

ÿितÖपधाªÂमकता बढ़ाने के िलए िविभÆन योजनाओ/ंपहलŌ का िøयाÆ वयन कर रही है।  

ÿमुख योजनाओ/ंपहलŌ म¤ आधुिनक, एकìकृत, िवĵ Öतरीय वÖ ý बिुनयादी ढांचे के िनमाªण 

के िलए पीएम मेगा इंटीúेटेड टे³सटाइल रीजन और अपैरल (पीएम िमý) पाकª  योजना; बड़ े

पैमाने पर िविनमाªण को बढ़ावा दनेे और ÿितÖपधाªÂमकता बढ़ाने के िलए मानव िनिमªत 

फाइबर (एमएमएफ) फैिāक, एमएमएफ पåरधान और तकनीकì वľŌ पर फोकस करने के 

िलए उÂपादन सÌ बĦ ÿोÂसाहन (पीएलआई) योजना; अनसुंधान नवाचार और िवकास, 
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संवधªन और बाजार िवकास पर फोकस करने के िलए राÕůीय तकनीकì वľ िमशन; मांग 

आधाåरत, रोजगार उÆमुखी, कौशल कायªøम ÿदान करने के उĥेÔय से वÖ ý ±ेý म¤ ±मता 

िनमाªण के िलए समथª योजना; रेशम मÐू य ®ृंखला के Óयापक िवकास के िलए िसÐक समú-

2; हथकरघा ±ेý के िलए एडं टू एडं सहायता के िलए राÕůीय हथकरघा िवकास कायªøम 

शािमल है। वľ मýंालय हÖतिशÐप को बढ़ावा देने के िलए राÕůीय हÖतिशÐप िवकास 

कायªøम और Óयापक हÖतिशÐप ³लÖटर िवकास योजना भी कायाªिÆवत कर रहा है। सरकार 

पåरधान/गारमÆे ट्स और मेड-अप के िलए राºय और क¤ þीय करŌ और लेवी कì छूट 

(आरओएससीटीएल) और अÆय वľ उÂपादŌ के िलए िनयाªितत उÂपादŌ पर शÐुक और करŌ 

कì छूट (आरओडीटीईपी) योजना नामक दो छूट योजनाओ ंका भी संचालन कर रही है। 

  मýंालय ने उīोग के िहतधारकŌ के साथ िवचार-िवमशª करने के िलए पयाªवरण, 

सामािजक और शासन (ईएसजी) कायª बल का गठन िकया है तािक सतत उÂपादन मॉडल 

अपनाने म¤ वतªमान िÖथित और समÖयाओ ं का पता लगाया जा सके। सरकार, राÕůीय 

हथकरघा िवकास कायªøम के तहत ÿाकृितक/वनÖपित रगंŌ के ÿचार और डाई हाउस कì 

Öथापना के िलए िव°ीय सहायता ÿदान कर रही है। सरकार ने पयाªवरण पर जीरो िडफे³ ट 

जीरो इफे³ ट के साथ उ¸च गणुव°ा वाले हथकरघा उÂपादŌ कì āांिडंग के िलए इंिडया 

ह§डलूम āांड (आईएचबी) पहल कì शłुआत कì है।  

  वľ उīोग को पयाªवरण के अनुकूल ÿसÖंकरण मानकŌ और ÿौīोिगकì का उपयोग 

करके आवÔयक पयाªवरणीय मानकŌ को पूरा करने म¤ सिुवधा ÿदान करने और िवशेष łप से 

तटीय ±ेýŌ म¤ मौजूदा ÿसÖंकरण कलÖ टरŌ के साथ नए ÿसÖंकरण पाकŎ म¤ नए कॉमन 

एÉलएुटं ůीटम¤ट Èलांट (सीईटीपी)/सीईटीपी के उÆनयन को सहायता ÿदान करने के िलए, 

मýंालय 12व¤ िव° वषª से एकìकृत ÿसÖंकरण िवकास योजना (आईपीडीएस) का 

कायाªÆवयन कर रहा है। मंýालय ने कुछ संशोधनŌ के साथ उĉ योजना को जारी रखने का 
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भी िनणªय िलया है। पीआईबी ने 275 करोड़ Łपये के पåरÓयय से चल रही पåरयोजनाओ ंको 

पूरा करने के िलए योजना को मंजूरी दी है।    

सरकार लगभग 20 करोड़ Łपये के पåरÓयय के साथ बुंदेलखंड ±ेý सिहत कलÖ टरŌ 

को लाभ पहòंचाने के िलए एक मेगा ³लÖटर पåरयोजना को लागू कर रही है। यह पåरयोजना 

बुंदेलखंड के सभी 07 िजलŌ म¤ फैली हòई है, िजससे 2,000 स ेअिधक कारीगर लाभािÆवत 

हŌगे। सरकार िविभÆन मुĉ Óयापार समझौतŌ (एफटीए) के तहत वैिĵक मÐूय ®ृंखलाओ ंम¤ 

उनके ÿभावी एकìकरण के िलए िपछड़े और महÂवाका±ंी िजलŌ म¤ छोटे िनयाªतकŌ और 

बनुकरŌ को सहायता ÿदान करने के िलए लि±त सहायता, िव°ीय ÿोÂसाहन और समिपªत 

ह§ड होिÐडंग तंý भी ÿदान कर रही है। हथकरघा के िनयाªत संवधªन के िलए, अिखल भारतीय 

Öतर पर हथकरघा िनयाªतकŌ/बनुकरŌ कì भागीदारी, िजसम¤ छोटे िनयाªतकŌ, िपछड़े और 

आकां±ी िजलŌ के बनुकर शािमल ह§, को िविभÆन अंतराªÕůीय िवपणन कायªøमŌ/मेलŌ, भारत 

अंतराªÕůीय Óयापार मेला, øेता िवøेता बैठक, åरवसª øेता िवøेता बैठक, िबग िटकट 

कायªøम, भारत टे³स म¤ शािमल िकया जाता है, िजÆ ह¤ हथकरघा िनयाªत संवधªन पåरषद के 

माÅयम से आयोिजत िकए जाते ह§। 

(च) मýंालय संयĉु राºय अमåेरका और िवĵ के अÆय देशŌ को हÖतिशÐप सिहत वľ 

और पåरधान के भारत के िनयाªत कì मॉनीटåरंग कर रहा है। मंýालय भारत के वľ और 

अपैरल िनयाªत पर अमåेरकì टैåरफ के ÿभाव और अÆय चुनौितयŌ का आकलन करने के िलए 

सूàम, लघु और मÅयम उīमŌ (एमएसएमई) सिहत िनयाªतकŌ के साथ िनयिमत परामशª 

करता है। जनवरी-िदसंबर 2025 के दौरान, िवĵ म¤ वľ और अपैरल (हÖतिशÐप सिहत) का 

भारत का कुल िनयाªत 37.6 िबिलयन अमåेरकì डॉलर था, िजससे वैिĵक चुनौितयŌ के बीच 

उतार-चढ़ाव पåरलि±त होते ह§।   
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SMEC SCHEME 

1658. DR. VINOD KUMAR BIND:  
SHRI LAVU SRI KRISHNA DEVARAYALU:  
SHRI SHIVMANGAL SINGH TOMAR:  
SHRI KRISHNA PRASAD TENNETI:  
CAPTAIN BRIJESH CHOWTA:  
DR. NISHIKANT DUBEY:  
SHRI VIJAY BAGHEL:  
SHRI TEJASVI SURYA:  
SHRI RAMESH AWASTHI:  
SHRIMATI KAMALJEET SEHRAWAT:  
SHRI JUGAL KISHORE:  
SHRIMATI SMITA UDAY WAGH:  
SHRI YADUVEER WADIYAR:  
SHRI PRATAP CHANDRA SARANGI:  
SHRI RAJIV PRATAP RUDY:  

Will the Minister of HEAVY INDUSTRIES be pleased to state:  

(a) the total number of global Electrical Vehicles (EV) manufacturers along with 

the origin of the country that have applied under the Scheme to Promote 

Manufacturing of Electric Passenger Cars (SMEC Scheme) in the country 

since March, 2024, State and UT-wise including Jammu and Kashmir;  

(b) the number of approved companies that have already commenced land 

acquisition, site development, plant construction or any other such projects 

proposed or initiated in the country along with the present stage of 

implementation, district-wise including Dakshina Kannada district of Karnataka;  

(c) the States that are emerging as the primary EV hubs under the said 

scheme, State-wise with particular reference to State of Maharashtra, Andhra 

Pradesh and Karnataka;  
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(d) the monitoring mechanism adopted to ensure that the approved companies 

achieve the mandatory 25 per cent Domestic Value Addition (DVA) by the end 

of the third year and 50 per cent by the end of fifth year; and  

(e) the steps taken by the Government to link SMEC approved companies with 

domestic MSMEs including vendor development, ancillary manufacturing, 

localisation support and potential benefits for MSMEs in Jalgaon Lok Sabha 

Constituency, Andhra Pradesh and Dakshina Kannada district? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 

(a) to (e)  Scheme to Promote Manufacturing of Electric Passenger Cars in 

India (SPMEPCI) was notified on 15.03.2024 to attract global investments, 

promote India as a manufacturing hub for electric vehicles (e-4Ws) and boost 

domestic value addition (DVA).  As per the scheme guidelines, approved 

applicant is required to achieve a DVA of minimum 25% by end of 3rd year 

and minimum 50% by end of 5th year for the e-4W manufactured in its 

facilities.  The monitoring of DVA certificate obtained by approved applicant is 

done by Testing Agencies of Ministry of Heavy Industries. The scheme portal 

was launched on 24.06.2025 and application window was open till 

21.10.2025, however no applications were received. 

 

SUPPORT FOR WOMEN IN DAIRY SECTOR 

1659.  DR. GUMMA THANUJA RANI:  

Will the Minister of COOPERATION be pleased to state: 
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 (a) whether ‘White Revolution 2.0’ includes a significant focus on empowering 

women engaged in dairy farming; 

 (b) whether the initiative addresses issues of malnutrition and provides 

budgetary support for women in the dairy sector; and 

 (c) if so, the details thereof, including the manner the Government plans to 

implement these measures and monitor their impact on women farmer? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 
(SHRI AMIT SHAH): 

(a) The Ministry of Cooperation has launched cooperative-led "White 

Revolution 2.0” aimed at expanding cooperative coverage, employment 

generation and women's empowerment with an objective "To increase the milk 

procurement of dairy cooperatives by 50% from the present level over next five 

years by providing market access to dairy farmers in uncovered areas and 

increasing the share of dairy cooperatives in organised sector. 

         In absolute terms, by the end of fifth year i.e 2028-29, the milk 

procurement by dairy cooperatives is expected to reach 1007 lakh kg per day. 

The target will be achieved through two pronged strategies: 

i. Expanding the coverage by dairy cooperatives. 

ii. Deepening the reach of dairy cooperatives.  

(b)The initiative addresses issues of malnutrition through the following 

activities involve in White Revolution 2.0: -  
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i. Setting up and strengthening of around 1,20,000 new/existing Dairy 

Cooperative Societies (DCS)/Multipurpose-DCS (M-DCS)/Multipurpose-

PACS (M-PACS). 

ii. Linking these cooperatives with milk routes either by expansion of existing 

milk routes or by creating new milk routes. 

iii. Providing enabling infrastructure e.g. Automatic Milk Collection Units, Data 

Processing Milk Collection Units, testing equipment, Bulk Milk Coolers, 

etc., as per the requirement, for carrying out dairy activities. 

        The activities envisaged under White Revolution 2.0 are funded under 

the National Dairy Development Program 2.0 (NPDD 2.0) of the Department of 

Animal Husbandry and Dairying, Government of India. The NPDD2.0 will be 

implemented as per the guidelines issued by the Department of Animal 

Husbandry and Dairying. 

(c) Under the initiative, 75,000 new DCSs are proposed to be set up in 

uncovered areas and 46,422 existing DCSs are to be strengthened to enhance 

market access, income opportunities and nutritional availability. Women play 

an indispensable role in India’s dairy sector, performing important work related 

to milking, feeding, managing cattles and ensuring animal health. Nearly 70% 

of the workforce in dairy farming consists of women, yet their contribution often 

remains undervalued due to the unorganized nature of the sector. Women led 

dairy cooperatives have emerged as a powerful tool for their empowerment. By 

setting up DCS in every uncovered panchayat/village under white revolution 
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2.0, more women dairy farmers will be brought under organized dairy 

cooperative sector for empowerment of women.  

 

FUNDS ALLOCATION 

1660. SHRI SUNIL BOSE:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) the details of funds allocated for the department of Social Justice and 

Empowerment during the year 2018-19 to 2025-26 including estimated budget, 

estimate revised and actual expenditure; and 

(b) whether there is a reduction, year after year in the allocation of funds and if 

so, the reasons therefor? 

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (DR. 
VIRENDRA KUMAR): 

(a) The year-wise details of Budget Estimates (BE), Revised Estimates (RE) and 

Actual Expenditure (AE) of the Department of Social Justice and Empowerment 

for the period 2018-19 to 2025-26 are given in the enclosed  Statement. 

(b)  No. There has been no year after year reduction in the budget allocation of 

funds.  
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STATEMENT 

Year-wise details of Budget Estimates (BE), Revised Estimates (RE) and 
Actual Expenditure (AE)  

 
Amount in Rs. in Crore 

Year Budget Estimate Revised Estimate Actual Expenditure 
2018-19 7750.00 9963.25 10070.76 
2019-20 8885.00 8885.00 8738.41 
2020-21 10103.57 8207.56 8236.88 
2021-22 10517.62 10180.00 7459.99 
2022-23 11922.51 11659.94 7420.75 
2023-24 12847.02 9853.32 9510.93 
2024-25 13000.20 10026.40 9994.83 
2025-26 

 
13611.00 

 
11402.74 

 
7206.22 

(As on 5/2/2026) 
 

 

सहकारी ±ेý म¤ ÿसÖंकरण इकाइयां 

1661.  ®ी गणेश िसहंः 

³या सहकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार का ÖवाÖÃय सिÈलम¤ट्स और डेयरी उप-उÂपादŌ के िलए कम लागत वाले 

ÿोटीन उÂपादŌ जैसे Óहे और ÿोबायोिटक कÐचर के थोक उÂपादन हेत ु सहकारी ±ेý म¤ 

संकुल-आधाåरत ÿसÖंकरण इकाइयŌ को बढ़ावा देने के िलए िकसी िविशĶ योजना का 

िवचार ह;ै 

(ख) ³या सरकार ए2 दूध और इसके उÂपादŌ कì बढ़ती वैिĵक मांग के मĥेनजर, मिहला नेतÂृव 

वाली úाम Öतरीय सहकारी सिमितयŌ के माÅयम से दµुध शीतलन क¤ þŌ, ए2 āांिडंग और 

गणुव°ा ÿमाणीकरण म¤ सहयोग कर दधू कì ÿÂय± िनयाªत आपूितª ®ृंखला िवकिसत करने 

के िलए कोई पहल कर रही है; 
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(ग) ³या सरकार का इस सहकारी मॉडल को िजला-आधाåरत डेयरी और मÐूयवधªन संकुल के 

łप म¤ िवकिसत करने का िवचार ह;ै 

(घ) ³या सरकार इस सहकारी मॉडल और िजला-आधाåरत डेयरी और मÐूयवधªन संकुल 

िवकिसत करने कì योजना पर िवचार कर रही है; 

(ङ) ³या मÅय ÿदेश के सतना और िवंÅय ±ेý का ÿायोिगक िजलŌ के łप म¤ चयन करने का कोई 

ÿÖताव िवचाराधीन है; और 

(च) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

गृह मýंी; तथा सहकाåरता मýंी (®ी अिमत शाह): 

(क)  Ö वाÖ Ã य सिÈलम¤ट्स और डेयरी उपोÂ पादŌ जैसे Óहे और ÿोबायोिटक कÐचर के िलए कम 

लागत वाले ÿोटीन उÂ पादŌ के थोक िविनमाªण हेतु सहकारी ±ेý म¤ ³ लÖ टर आधाåरत ÿसÖं करण 

इकाइयŌ को ÿोÂ सािहत करने कì कोई िवशेष योजना का अभी िवचार नहé है । तथािप, सरकार ने 

िनÌ निलिखत के माÅ यम से मूÐ य विधªत ÿसÖं करण म¤ उÐ लेखनीय िनवेश िकया है: 

i) एनपीडीडी घटक ख: िदनांक 31 िदसंबर, 2025 कì िÖथित के अनुसार 9 राº यŌ म¤ 

42 पåरयोजनाए ं Ö वीकृत कì गई ह§ िजससे 262 एमपीटीडी (मीिůक टन ÿित िदन) 

मूÐ य-विधªत ÿसÖं करण ±मता का िनमाªण हòआ है ।  

ii) सरदार पटेल कोऑपरेिटव डेयरी फेडरेशन (एसपीसीडीएफ): इस नवÖ थािपत 

बहòराº य सिमित का लà य सरुि±त और Ö व¸ छ डेयरी उÂ पादŌ कì बढ़ती मांगŌ के 

समथªन म¤ कुशल ÿसÖं करण सिुवधाओ ंम¤ िनवेश करना है ।  

iii) एनसीडीसी सहायता: राÕ ůीय सहकारी िवकास िनगम (एनसीडीसी) मूÐ य-विधªत डेयरी 

पåरयोजनाओ ंकì अवसंरचना के िनमाªण, आधिुनकìकरण और िवÖ तार के िलए िव°ीय 

सहायता ÿदान करता है।  

(ख) सरकार मौजूदा पहलŌ के माÅ यम से डयेरी िनयाªत इकोिसÖ टम को सश³ त कर रही है । 

राÕ ůीय सहकारी िनयाªत िलिमटेड (एनसीईएल) सहकारी ±ेý से अिधशेष उपज के ÿÂय± िनयाªत 
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कì सुिवधा के िलए एक अāेंला संगठन के łप म¤ कायª करता है, तािक ÿाथिमक सहकारी 

सिमितयŌ कì वैिĵक बाजार पहòंच स±म कì जा सके । Ô वेत øांित 2.0 और नंिदनी सहकार 

योजना के अधीन मिहलाओ ंके नेतÂृ व वाली सहकारी सिमितयŌ को उनकì उīमशीलता ±मता म¤ 

विृĦ के िलए åरयायती िव°, ±मता िनमाªण और ÿिशà ण के माÅ यम से सहयता ÿदान कì जाती है 

। इसके अलावा, शीत ®ृंखला क¤ þŌ और गणुव°ा मानकŌ को सŀुढ़ करन ेके िलए राÕůीय डेयरी 

िवकास कायªøम (एनपीडीडी) और डेयरी िवकास के िलए िवशेष पैकेज 

(एसपीडीडी/एसपीसीडीएफ) के अंतगªत दूध शीतालन क¤ þŌ जैसी अवसंरचना और गणुव°ा सधुार 

उपायŌ को सहायता ÿदान कì जाती है। तथािप, वतªमान म¤ ए-2 दूध कì āांिडंग के िलए िवशेष łप 

स ेकोई अलग योजना अिधसूिचत नहé कì गई है।   

(ग) और (घ)सरकार िनÌनिलिखत पहलŌ Ĭारा िवक¤ þीकृत ³लÖटरŌ के मॉडल कì ओर बढ़ रही है: 

(i) मýंालय प³ै स को भंडारण, ÿसÖं करण और िवपणन सेवाए ंÿदान करने वाले बहò-सेवा 

क¤ þŌ म¤ łपांतåरत कर रहा है ।  

(ii) राÕ ůीय सहकारी ऑग¥िन³स िलिमटेड (एनसीओएल) िनिविĶ लागत को कम करन ेऔर 

ÿाथिमक उÂपादकŌ के िलए बाजार िलंकेज म¤ सधुार करन ेके िलए ³लÖटर-आधाåरत 

जैिवक खेती मॉडल को बढ़ावा देता है ।   

(iii) सरदार पटेल कोऑपरिेटव डेयरी फेडरेशन को 20 राºयŌ के 20,000 स ेअिधक गांवŌ 

को एक संगिठत सहकारी संरचना के łप म¤ एकìकृत करन ेके िलए बनाया िकया गया 

ह ैजो पशुधन के पोषण और आधिुनक डेयरी ÿथाओ ंपर जोर देता ह ै। 

(ङ) और (च)  इस मýंालय Ĭारा अभी तक मÅय ÿदेश के सतना और िवंÅय ±ेý को पायलट 

िजलŌ के łप म¤ चयिनत करने के िकसी ÿÖताव पर अभी तक कोई िवचार नहé िकया गया है । 

 
TRAINING LINKED TO HEAVY INDUSTRIES SECTOR 

1662. MD. RAKIBUL HUSSAIN:  
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Will the Minister of HEAVY INDUSTRIES be pleased to state:  

(a) whether the Government has launched any initiative to support industrial 

skill development for youth in Assam, if so, the details thereof;  

(b) the number of people trained under centrally sponsored programmes linked 

to the heavy industries sector;  

(c) whether any industry–skill linkage centres have been established, if so, the 

details thereof; and  

(d) the steps taken by the Government to promote local employment through 

such training initiatives? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 

(a), (c) and (d) As per the information received from Ministry of Skill 

Development and Entrepreneurship (MSDE), Directorate General of Training 

(DGT) is implementing the Craftsmen Training Scheme (CTS) through a 

nationwide network of Industrial Training Institutes (ITIs) to skill youth across 

the country, including Assam.  DGT is also implementing the Flexi MoU 

Scheme and the Dual System of Training (DST) to provide trainees with an 

industrial training environment, strengthen industry linkages, and familiarize 

them with the latest technologies and industry practices. 

Ministry of Heavy Industries (MHI) is implementing the Scheme for 

'Enhancement of Competitiveness in the Indian Capital Goods Sector- II' (CG 

Scheme) which is a pan India demand driven Scheme. MHI has sanctioned the 

following projects for skill development in the capital goods sector: 
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i. Development of 23 Qualification Packs by Automotive Skills 

Development Council (ASDC), New Delhi for the automotive sector; 

ii. Development of 23 Qualification Packs by Capital Goods Skill Council, 

New Delhi for the Capital Goods sector;  

iii. Development of 12 Qualification Packs by Instrumentation Automation 

Surveillance and Communication (IASC) Sector Skill Council, New 

Delhi for the Capital Goods Sector. 

These Skill Councils have been entrusted with the task for development 

of Qualification packages (QPs) for skill levels 6 and above thus creating 

standardized, industry-relevant skill competencies that can be deployed for 

upskilling workforce thereby promoting local employment across India 

including Assam. 

(b) As far as MHI is concerned, no such data is maintained. 

 

CULTIVATION OF MAIZE 

1663. DR. BYREDDY SHABARI:  

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:  

(a) the total number of farmers engaged in maize cultivation during the last five 

years, with State-wise and year-wise break-up;  

(b) the top maize-producing regions and districts in terms of area under maize 

cultivation and productivity during the last five years, State-wise and year-wise;  
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(c) the Union and State Government schemes providing financial assistance, 

subsidies, or other support to maize farmers including amounts allocated, 

released and utilised, year-wise;  

(d) the number of farmers benefitting from such schemes annually, State-wise 

and district-wise; and  

(e) the steps taken to promote Maize cultivation, improve productivity, and 

ensure market access for small and marginal farmers including any extension 

or capacity-building programmes?  

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (b) The data on farmers engaged in cultivation of Maize is not 

maintained centrally. However, the state-wise number of operational holdings 

engaged in cultivation of Maize as per latest agriculture census, 2015-16 is 

given in the enclosed Statement- I. Further, the top maize-producing regions 

in terms of area under maize cultivation and productivity during the last five 

years is given in the enclosed Statement -II. 

(c) to (e) The Department of Agriculture and Farmers Welfare (DA&FW) is 

implementing the National Food Security and Nutrition Mission (NFSNM) in the 

28 States and 2 Union Territories (UTs) with the objective to increase 

production of Rice, Wheat, Coarse Cereals (Maize and Barley), Nutri-Cereals 

(Shree Anna) and Commercial Crops (Cotton, Jute and Sugarcane) through 

area expansion and productivity enhancement. 
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The Allocation, Release and Expenditure of funds (Central Share) under 

NFSNM-Coarse Cereals (Maize and Barley) from 2020-21 to 2024-25 are 

given below: 

(Rs In crores) 
Year Allocation Release Expenditure 

2020-21 72.03 50.48 43.95 
2021-22 66.21 23.55 28.90 
2022-23 44.57 19.51 18.06 
2023-24 68.68 39.32 28.76 
2024-25 92.57 73.48 61.70 
   

  Under NFSNM-Coarse (Maize and Barley), the assistance is being 

provided to the farmers, through the States/UTs, for demonstration on crop 

production and protection technologies, for distribution of certified seeds, for 

Integrated Nutrient and Pest Management measures, for capacity building of 

farmers through cropping system-based trainings etc. 

The Government provides Minimum Support Prices (MSP) of maize 

over the years to encourage farmers for cultivation of maize and ensure 

remunerative prices. During the year 2025-26, MSP of maize has been 

increased to Rs. 2400/- quintal, which is 7.8% higher than previous year. State 

governments assisting maize farmers through central sector scheme, 

National Agriculture Market (e-NAM) for facilitating maize trading and 

ensuring better price at Regulated Market Committees (RMC).  

Ministry of Food Processing Industries (MoFPI) has been 

implementing schemes like Pradhan Mantri Formalization of Micro Food 
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Processing Enterprises (PMFME) and Pradhan Mantri Kisan Sampada 

Yojana (PMKSY) to promote maize-based value addition, processing 

clusters and market linkages in the country. Ministry extends financial 

support to prospective entrepreneurs for setting up of different kinds of 

food processing industries including maize based processing units, as per 

respective scheme guidelines. 

Further, to improve production and productivity of maize three projects of 

ICAR-Indian Institute of Maize Research (IIMR), Ludhiana and one project of 

International Maize and Wheat Improvement Centre (CIMMYT) have been 

approved under NFSM. Besides, research efforts of Indian Council of 

Agricultural Research (ICAR) has led to the development and release of high 

yielding and stress tolerant varieties/hybrids of maize. 

Besides, the various centres of the ICAR-All India Co-ordinated 

Research Project (AICRP) on Maize are also engaged in the RandD of Maize 

in different states and are contributing significantly in development of location 

specific high yielding climate resilient varieties/hybrids for improving production 

of Maize. As far as steps taken to promote Maize cultivation, improve 

productivity and extension or capacity building programmes are concerned, 

during 2014-25, a total of 315 maize varieties/hybrids have been released by 

Central Variety Release Committee for cultivation on farmers field in different 

agro-ecologies of country. 
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STATEMENT- I 

State-wise number of operational holdings engaged in cultivation of 
Maize 

Sl. No State Name 2015-16 
1 A and N ISLANDS                    2 
2 ANDHRA PRADESH         3,20,522 
3 ARUNACHAL PRADESH           87,814 
4 ASSAM           68,474 
5 BIHAR      43,17,309 
6 CHANDIGARH                  70 
7 CHATTISGARH         3,32,217 
8 D and N HAVELI                    5 
9 DAMAN and DIU                   -   
10 DELHI                414 
11 GOA                   -   
12 GUJARAT         3,05,931 
13 HARYANA           17,973 
14 HIMACHAL PRADESH         6,50,011 
15 JAMMU and KASHMIR         5,27,215 
16 JHARKHAND         7,67,875 
17 KARNATAKA      12,91,432 
18 KERALA             3,021 
19 LAKSHADWEEP                   -   
20 MADHYA PRADESH      14,78,284 
21 MAHARASHTRA      10,66,819 
22 MANIPUR           29,851 
23 MEGHALAYA         1,06,445 
24 MIZORAM           13,555 
25 NAGALAND         1,17,525 
26 ODISHA         4,05,415 
27 PUDUCHERRY                   -   
28 PUNJAB         1,20,888 
29 RAJASTHAN      15,05,234 
30 SIKKIM           53,677 
31 TAMIL NADU         6,28,958 
32 TELENGANA         8,17,667 
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33 TRIPURA           11,309 
34 UTTAR PRADESH      13,69,224 
35 UTTARAKHAND         2,92,318 
36 WEST BENGAL         2,22,812 

ALL INDIA 1,69,30,266 
Source:- As per Agriculture Census,2015-16  

 

STATEMENT II 

Top State under maize cultivation during the last five years 
(In terms of Area and Productivity) 

2020-21 
Sr. 
No. 

State Area 
(In thousand Ha) 

State Productivity/Yield 
(In Kg/Ha) 

1 Karnataka 1,726 Telangana 6,782 
2 Madhya Pradesh 1,405 West Bengal 6,752 
3 Maharashtra 1,182 Tamil Nadu 6,408 
4 Rajasthan 993 Andhra 

Pradesh 
5,917 

5 Uttar Pradesh 773 Delhi 5,091 
2021-22 

1 Karnataka 1,592 Tamil Nadu 7,066 
2 Madhya Pradesh 1,400 West Bengal 6,989 
3 Maharashtra 1,251 Andhra 

Pradesh 
5,553 

4 Rajasthan 952 Telangana 5,403 
5 Uttar Pradesh 747 Delhi 5,100 

2022-23 
1 Karnataka 1,912 Andhra 

Pradesh 
7,138 

2 Madhya Pradesh 1,448 Tamil Nadu 7,007 
3 Maharashtra 1,345 West Bengal 6,285 
4 Rajasthan 957 Bihar 5,854 
5 Uttar Pradesh 891 Telangana 5,557 

2023-24 
1 Karnataka 1,972 West Bengal 6,633 
2 Madhya Pradesh 1,543 Tamil Nadu 6,239 
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3 Maharashtra 1,326 Andhra 
Pradesh 

6,225 

4 Uttar Pradesh 1,104 Bihar 5,975 
5 Bihar 956 Telangana 5,671 

2024-25 
1 Madhya Pradesh 2,303 West Bengal 6,999 
2 Karnataka 1,914 Andhra 

Pradesh 
6,510 

3 Maharashtra 1,625 Bihar 6,101 
4 Rajasthan 1,007 Telangana 5,860 
5 Bihar 896 Tamil Nadu 5,487 

Source : DAandFW 

 

PDNA REPORT 

1664.  SHRI K. C. VENUGOPAL: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether the Government has received the Post-Disaster Needs 

Assessment (PDNA) report submitted by the State Government of Kerala in 

connection with the Wayanad (Meppadi–Chooralmala) landslide disaster; 

(b) the total financial assistance sought by the State based on the PDNA, and 

the amount sanctioned and released so far under the National Disaster 

Response Fund or any other head; 

(c) the balance amount pending, if any, along with the reasons for delay; 

(d) the steps taken or proposed to ensure time-bound release of remaining 

assistance for rehabilitation, reconstruction and livelihood restoration of 

affected families; and 
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(e) whether disaster assistance to Kerala is proposed to be released as grant 

instead of loan? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 
NITYANAND RAI): 

(a) to (e) The assistance under Recovery and Reconstruction (RandR) 

funding Window of National Disaster Response Fund (NDRF) is governed by a 

duly approved guidelines issued on 14.08.2024.  

These guidelines provide details of items and norms and the procedural 

requirement for financial assistance against the damages.  As per the 

guidelines, the Post Disaster Needs Assessment (PDNA) report received by 

the Central Government from the State is processed for financial assistance in 

terms of the provisions contained in the said guidelines. 

In the aftermath of landslide at Wayanad (Meppadi-Chooralmala) on 30 

July 2024, Post-Disaster Needs Assessment (PDNA) report submitted by State 

of Kerala claiming a central assistance of Rs 2221.029 Crore from Recovery 

and Reconstruction funding window of NDRF was received by the Central 

Government on 13.11.2024.  

After examining the proposal of the State, Central Government has 

approved central financial assistance of Rs 260.56 Crore for recovery and 

reconstruction activities as per the guidelines and has also advised the State to 

seek financial assistance for some activities related to Disaster Risk Reduction 

and Livelihood as per applicable guidelines.  As per Recovery and 

Reconstruction guidelines, assistance sanctioned from Recovery and 
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Reconstruction Window of NDRF is released in three installments of 30%, 40% 

and 30% subject to utilization of 75% of previously released amount.  

Accordingly, first installment of Rs 76.16 Crore (30% of approved amount of 

260.56 Crore) has been released on 17.11.2025.  

For release of subsequent installments the State Government has to 

furnish utilization certificate of 75% of previously released amount.  As on date, 

the Utilization Certificate from Government of Kerala has not been received. 

In addition, for the reconstruction and recovery activities for Wayanad 

landslide, amount of Rs. 529.50 crore has also been made available to the 

State Government under ‘Special Assistance to States for Capital Investment 

(SASCI)’ and Rs 153.47 Crore from Relief and Response funding Window as 

per SDRF/NDRF norms.  Further, Rs. 72 Crore has been allotted for the State 

under National Landslide Risk Mitigation Project (NRMP).   

 

INDIAN CAPITAL GOODS SECTOR SCHEME 

1665. SHRI ATUL GARG:  

Will the Minister of HEAVY INDUSTRIES be pleased to state:  

(a) the details of the projects sanctioned under the 'Enhancement of 

Competitiveness in the Indian Capital Goods Sector' scheme in Uttar Pradesh;  

(b) the status of the Common Engineering Facility Centres (CEFCs) 

established to support the local industries;  

(c) the measures taken to promote the manufacturing of high-end machinery 

and robotics in the industrial estates of Ghaziabad;  
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(d) the details of the skill development programs conducted for the workforce in 

the heavy engineering sector; and  

(e) the steps taken to reduce the import dependence for capital goods? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 

(a) to (c) The details of the projects sanctioned under the Scheme for 

'Enhancement of Competitiveness in the Indian Capital Goods Sector- Phase I 

and II' (CG Scheme) in Uttar Pradesh is as under: 

S.N. Name of the Project Total Project 
Cost 

(in Rs Crores) 
1. TAFP by Industrial Processors and Metallizers Pvt Limited, 

Ghaziabad on Robotic Laser Cladding Technology for 
Hydro Turbines using Tungsten Carbide Powder 

4.97 

2. Projects under the Impacting Research Innovation and 
Technology (IMPRINT) Scheme of Ministry of Human 
Resource Development at IIT Kanpur 

16.82 

3. Setting up of Centre of Excellence (CoE) by IIT 
BHU,Varanasi 

45 

 

Four Common Engineering Facility Centres (CEFCs) established under the 

Phase II of the CG Scheme are as under: 

S.N. Name of the Project Status of 
the 

Project 
1. Setting up of CEFC at ARAI, Pune Ongoing 
2. Setting up of CEFC by BHEL for skilling in advanced welding 

technologies 
Ongoing 
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3. Augmentation of Common Engineering Facility Centre by C4i4, 
Pune 

Ongoing 

4. Augmentation of CEFC at Smart Factory, Indian Institute of 
Science (IISc), Bengaluru 

Ongoing 

 

(d) Ministry of Heavy Industries (MHI) under the CG Scheme- Phase II has 

sanctioned the following projects for skill development in the capital goods 

sector: 

i.    Development of 23 Qualification Packs by Automotive Skills  

     Development Council (ASDC), New Delhi for the automotive sector; 

ii. Development of 23 Qualification Packs by Capital Goods Skill Council, 

New Delhi for the Capital Goods sector;  

iii. Development of 12 Qualification Packs by Instrumentation Automation 

Surveillance and Communication (IASC) Sector Skill Council, New 

Delhi for the Capital Goods Sector; 

iv. Setting up of CEFC at Welding Research Institute (WRI), BHEL, 

Trichy; 

v. Augmentation of CEFC by C4i4 Lab Pune. 

(e) In order to encourage innovation and technology development and to 

augment the indigenous manufacturing in the Capital Goods sector to reduce 

import dependency, MHI is implementing the Scheme for “Enhancement of 

Competitiveness in the Indian Capital Goods Sector- Phase II”.  Under Phase 

II of the Scheme, 29 projects have been sanctioned so far.  These include 7 

Centres of Excellence (CoEs), 4 Common Engineering Facility Centres 
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(CEFCs), 6 Testing and Certification Centres, 9 Industry Accelerators for 

Technology Development and 3 projects for Creation of Qualification Packs for 

skill level 6 and above. 

 
अनुसूिचत जाितयŌ के िवŁĦ अपराध 

1666. ®ीमती अिनता नागरिसहं चौहान: 

³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क)  ³या सरकार इस बात से अवगत है िक देश के िविभÆन राºयŌ, िवशेषकर úामीण, 

जनजातीय और िपछड़े ±ýेŌ, म¤ अनसुूिचत जाित, अनसुूिचत जनजाित और अÆय कमजोर 

वगŎ के ÓयिĉयŌ के अिधकारŌ का उÐलंघन, उनके साथ भेदभाव और उÂपीड़न जारी है, 

िजससे समाज म¤ समानता और Æयाय सिुनिĲत करने म¤ बाधा उÂपÆन हो रही है; 

(ख)  यिद हां, तो 2021 से अब तक राÕůीय Öतर पर सूिचत ऐसे मामलŌ कì िजला-वार और 

राºय-वार सं´या िकतनी है और राºय-वार िकतने मामलŌ म¤ कानूनी कारªवाई कì गई है; 

(ग)  ³या सरकार ने समाज म¤ समानता और Æयाय सिुनिĲत करने के िलए सामािजक समावेशन 

संबंधी कायªøम, जागłकता अिभयान, िशकायत िनवारण तंý और सरु±ाÂमक उपाय लागू 

िकए ह§; और 

(घ)  यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 

सामािजक Æयाय और अिधकाåरता मýंालय म¤ राºय मýंी (®ी रामदास अठावल)े: 

(क) िसिवल अिधकार संर±ण अिधिनयम, 1955 तथा अनसुूिचत जाित और अनसुूिचत जनजाित 

(अÂयाचार िनवारण) अिधिनयम, 1989, मैनअुल Öकैव¤जसª के łप म¤ रोजगार का िनषेध और 

उनका पनुवाªस अिधिनयम, 2013, उभयिलंगी Óयिĉ (अिधकारŌ का संर±ण) अिधिनयम, 2019 

जैसे िविभÆन अिधिनयम सरकार Ĭारा अिधिनयिमत िकए गए ह§ और इÆह¤ सामािजक Æयाय और 

अिधकाåरता िवभाग Ĭारा लागू िकया जा रहा है। य ेअिधिनयम सभी राºयŌ और संघ राº य ±ेýŌ पर 
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लागू ह§, िजनम¤ उनके úामीण, िपछड़े और जनजातीय ±ेý शािमल ह§। ऐसी ®ेिणयŌ के कुछ ÓयिĉयŌ 

के अिधकारŌ के उÐलंघन, भेदभाव और उÂपीड़न के मामलŌ कì सूचना िमली है लेिकन सरकार 

समाज म¤ समानता और Æयाय सिुनिĲत करने के िलए ÿितबĦ है।  

(ख) सूिचत िकए गए अपराधŌ के सांि´यकìय आंकडे़ राÕůीय अपराध åरकाडª Êयूरो 

(एनसीआरबी), गहृ मýंालय Ĭारा संकिलत िकए जाते ह§ और उनके ÿकाशन भारत म¤ अपराध म¤ 

वषªवार ÿकािशत िकए जाते ह§। ÿकािशत åरपोट¦ वषª 2023 तक उपलÊध ह§। वषª 2023 के िलए 

एनसीआरबी के आंकड़Ō के अनुसार, अनसुूिचत जाित के िवŁĦ अपराध/अÂयाचार से संबंिधत 

57,789 मामले दजª िकए गए ह§ और अनसुूिचत जनजाित के िवŁĦ अपराध/अÂयाचार के संबंध म¤ 

12,960 मामले दजª िकए गए ह§। अनुसूिचत जाित और अनुसूिचत जनजाित के िवŁĦ 

अपराध/अÂयाचार के अंतगªत वषª 2021, 2022 और 2023 म¤ दजª िकए गए राºय/संघ राº य 

±ेýवार कुल मामले øमशः िववरण -I और II म¤ िदए गए ह§। वषª 2021 से 2023 के दौरान 

अनसुूिचत जाितयŌ और अनसुूिचत जनजाितयŌ के िवŁĦ अपराधŌ के संबंध म¤ दजª िकए गए 

िजलेवार/एज¤सीवार मामले िववरण-III म¤ िदए गए ह§। 

(ग) और (घ) सामािजक Æयाय और अिधकाåरता िवभाग का अिधदेश समाज के सामािजक, 

शै±िणक और आिथªक łप से लाभवंिचत वगŎ का सशĉìकरण करना है, िजसम¤ (i) अनसुूिचत 

जाितयां, (ii) अÆय िपछड़ा वगª, (iii) वåरķ नागåरक, (iv) शराब और नशीले पदाथŎ के दŁुपयोग से 

पीिडत Ó यिĉ, (v) ůांसज¤डर Óयिĉ (vi) िभ±कु (vii) िवमĉु और घुमंतू जनजाितयां (डीएनटी), 

(viii) आिथªक łप से िपछड़ा वगª (ईबीसी) और (ix) आिथªक łप से कमजोर वगª (ईडÊÐयूएस) 

शािमल ह§।  

तदनसुार, सामािजक Æयाय और अिधकाåरता िवभाग अपने िविभÆ न कायªøमŌ और 

योजनाओ ंके माÅयम से एक समावेशी समाज का िनमाªण करने का ÿयास करता है िजसम¤ लि±त 

समूहŌ के सदÖयŌ को उनकì विृĦ और िवकास के िलए पयाªĮ सहायता ÿदान कì जाती है। समाज 

म¤ समानता और Æयाय सुिनिĲत करने के िलए सामािजक Æयाय और अिधकाåरता िवभाग के साथ-
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साथ राºयŌ/संघ राºय ±ýेŌ Ĭारा जागłकता अिभयान और सुर±ाÂमक उपायŌ कì भी ÓयवÖथा 

कì जाती है। केÆþीकृत लोक िशकायत िनवारण एवं िनगरानी ÿणाली (सीपीúाम) पर ÿाĮ 

िशकायतŌ का भी सामािजक Æयाय और अिधकाåरता िवभाग Ĭारा उपलÊध िशकायत िनवारण तंý 

के अनुसार िनवारण िकया जाता है। 

 
िववरण-I 

अनुसूिचत जाित और अनुसूिचत जनजाित के िवŁĦ अपराध/अÂयाचार के अंतगªत वषª 
2021, 2022 और 2023 म¤ दजª िकए गए राºय/सघं राº य ±ेýवार कुल मामल े

 

राºय/सघं राºय ±ेý 
2021 2022 2023 

सीआर सीसीएस सीआर सीसीएस सीआर सीसीएस 

आňं ÿदेश 2014 1915 2315 1571 2027 1496 

अŁणाचल ÿदेश 0 0 0 0 0 0 

असम 15 3 14 3 5 4 

िबहार 5842 4588 6509 5135 7064 8371 

छ°ीसगढ़ 330 337 323 358 250 252 

गोवा 4 3 8 7 4 4 

गजुरात 1201 1144 1279 1182 1373 1287 

हåरयाणा 1628 738 1633 744 1539 806 

िहमाचल ÿदेश 244 144 210 148 229 130 

झारखंड 546 460 674 318 604 296 

कनाªटक 1673 1556 1977 1636 1923 1718 

केरल 948 1111 1050 957 1128 957 

मÅय ÿदेश 7214 7236 7733 7588 8232 8029 

महाराÕů 2503 2357 2743 2371 3024 2790 

मिणपरु 0 0 0 0 0 0 

मेघालय 0 0 0 0 0 0 

िमजोरम 0 0 5 5 0 0 

नागाल§ड 0 0 0 0 0 0 

ओिडशा 2327 2032 2902 3090 2696 2778 

पंजाब 200 96 162 69 116 108 
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राजÖथान 7524 3726 8752 4031 8449 3480 

िसि³कम 2 1 3 0 0 2 

तिमलनाडु 1377 1050 1761 1297 1921 1502 

तेलंगाना 1772 1550 1787 1979 1709 1154 

िýपरुा 3 0 2 1 0 0 

उ°र ÿदेश 13146 11358 15368 12996 15130 13560 

उ°राखंड 123 87 114 99 102 78 

पिĲम बंगाल 108 122 104 123 102 87 

अंडमान और िनकोबार 

Ĭीप समूह 
0 0 0 0 0 0 

चंडीगढ़ 0 0 4 1 3 1 

दादरा और नगर हवेली 

तथा दमन और दीव 
0 1 0 0 1 0 

िदÐली 136 100 130 99 128 115 

जÌमू-कÔमीर 13 3 11 6 26 10 

लĥाख 0 0 0 0 0 0 

ल±Ĭीप 0 0 0 0 0 0 

पदुचुेरी 7 6 9 13 4 2 

कुल (सपंूणª भारतीय) 50900 41724 57582 45827 57789 49017 

ąोत: एनसीआरबी, गृह मýंालय 

 

िववरण-II 

अनुसूिचत जाित और अनुसूिचत जनजाित के िवŁĦ अपराध/अÂयाचार के अंतगªत वषª 
2021, 2022 और 2023 म¤ दजª िकए गए राºय/सघं राº य ±ेýवार कुल मामल े

 

राºय/सघं राºय ±ेý 
2021 2022 2023 

सीआर सीसीएस सीआर सीसीएस सीआर सीसीएस 

आňं ÿदेश 361 346 396 280 361 296 

अŁणाचल ÿदेश 1 0 0 0 0 0 

असम 16 9 9 7 2 8 

िबहार 103 66 146 102 114 124 

छ°ीसगढ़ 506 512 516 546 336 342 
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गोवा 5 4 1 1 2 1 

गजुरात 341 328 330 286 307 297 

हåरयाणा 0 0 0 0 0 0 

िहमाचल ÿदेश 7 6 4 4 7 6 

झारखंड 250 144 283 121 308 152 

कनाªटक 361 346 438 341 434 403 

केरल 133 112 172 174 185 172 

मÅय ÿदेश 2627 2547 2979 2913 2858 2727 

महाराÕů 628 557 742 591 773 682 

मिणपरु 0 0 1 0 3399 5 

मेघालय 0 0 0 0 0 0 

िमजोरम 0 0 29 29 21 19 

नागाल§ड 0 0 0 0 0 0 

ओिडशा 676 647 773 807 662 696 

पंजाब 0 0 0 0 0 0 

राजÖथान 2121 950 2521 1109 2453 942 

िसि³कम 1 1 4 1 2 0 

तिमलनाडु 39 18 67 59 48 45 

तेलंगाना 512 505 545 575 575 401 

िýपरुा 0 0 3 0 9 4 

उ°र ÿदेश 4 3 5 4 6 5 

उ°राखंड 6 4 1 1 2 1 

पिĲम बंगाल 92 73 90 101 90 94 

अंडमान और िनकोबार 

Ĭीप समूह 
3 4 3 3 2 1 

चंडीगढ़ 0 0 0 0 0 0 

दादरा और नगर हवेली 

तथा दमन और दीव 
3 1 5 4 2 3 

िदÐली 5 3 0 1 2 1 

जÌमू-कÔमीर 1 0 1 1 0 0 

लĥाख 0 0 0 0 0 0 

ल±Ĭीप 0 0 0 1 0 0 

पदुचेुरी 0 0 0 0 0 0 
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कुल (सपंूणª भारतीय) 8802 7186 10064 8062 12960 7427 

ąोत: एनसीआरबी, गृह मýंालय 

 

िववरण -III 

वषª 2021 से 2023 के दौरान अनुसूिचत जाितयŌ और अनुसूिचत जनजाितयŌ के िवŁĦ 
अपराधŌ के सबंधं म¤ दजª िकए गए िजलवेार/एज¤सीवार मामल े

 

ø. स.ं  िजला 

अनुसूिचत जाितयŌ के िवŁĦ 

अपराध/अÂयाचार 

अनुसूिचत जनजाितयŌ के 

िवŁĦ अपराध/अÂयाचार 

2021 2022 2023 2021 2022 2023 

राºय: आňं ÿदेश       

1 अÐलूरी सीताराम राजू 0 1 4 0 25 16 

2 अनकापÐली 0 75 70 0 16 15 

3 अनंतपुरम ु 131 98 107 31 19 23 

4 अÆनामÍया 0 27 24 0 6 2 

5 बापटला 0 43 154 0 12 41 

6 िच°ूर 98 115 87 26 8 4 

7 कडÈपा 111 0 0 3 0 0 

8 डॉ. बीआर अÌबेडकर कोनासीमा 0 83 48 0 0 0 

9 पूवê गोदावरी 136 110 64 36 4 2 

10 एलŁु 0 142 117   28 11 

11 गुंटकल रेलवे 0 2 0 0 0 0 

12 गुंटूर 87 136 100 28 33 22 

13 गुंटूर शहरी 74 0 0 17 0 0 

14 काकìनाडा 0 75 46 0 6 6 

15 कृÕणा 70 81 64 11 8 6 

16 कुरनूल 233 141 141 26 10 13 

17 नंदयाल 0 136 108 0 19 18 

18 एनटीआर 0 83 62   16 30 

19 पलनाडु 0 70 39   15 14 

20 पावªतीपरुम माÆयम 0 30 20   11 16 

21 ÿकाशम 184 176 185 26 35 35 
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22 राजमुंदरी 86 0 0 5 0 0 

23 ®ी पोĘी ®ीरामलु ुनेÐलोर 98 96 94 28 38 30 

24 ®ी सÂय साई ं 0 59 80   19 26 

25 ®ीकाकुलम 76 57 64 14 7 6 

26 ितŁपित 81 84 88 18 20 9 

27 िवजयवाड़ा शहर 61 0 0 7 0 0 

28 िवयावाड़ा रलेवे 0 0 1 0 0 0 

29 िवशाखा úामीण 64 0 0 20 0 0 

30 िवशाखाप°नम 135 105 65 9 9 3 

31 िवजयनगरम 133 94 25 33 16 3 

32 पिĲम गोदावरी 156 67 90 23 2 1 

33 वाईएसआर 0 129 80 0 14 9 

  कुल मामले  2014 2315 2027 361 396 361 

                

राºय: अŁणाचल ÿदेश       

1 अंजॉ 0 0 0 0 0 0 

2 चांगलांग 0 0 0 0 0 0 

3 अपराध शाखा 0 0 0 0 0 0 

4 िदबांग घाटी 0 0 0 0 0 0 

5 काम¤ग पूवª 0 0 0 0 0 0 

6 काम¤ग पिĲम 0 0 0 0 0 0 

7 कुŁंग कुमे 0 0 0 0 0 0 

8 लोिहत 0 0 0 0 0 0 

9 लॉÆगिडंग 0 0 0 0 0 0 

10 लोअर िदबांग वैली 0 0 0 0 0 0 

11 पापुम पार ेिसटी 0 0 0 0 0 0 

12 पापुम पार ेúामीण 0 0 0 0 0 0 

13 िसयांग पूवª  0 0 0 0 0 0 

14 िसयांग ऊपरी 0 0 0 0 0 0 

15 िसयांग पिĲम 0 0 0 0 0 0 

16 सबुनिसरी लोअर 0 0 0 0 0 0 

17 सबुनिसरी अपर 0 0 0 0 0 0 

18 तवांग 0 0 0 0 0 0 
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19 ितरप 0 0 0 0 0 0 

20 नामसाई 0 0 0 1 0 0 

21 िसयांग 0 0 0 0 0 0 

22 कमले 0 0 0 0 0 0 

23 øा दादी 0 0 0 0 0 0 

24 लोअर िसयांग 0 0 0 0 0 0 

25 लेपराडा 0 0 0 0 0 0 

26 िशयोमी 0 0 0 0 0 0 

27 पाकेसांग 0 0 0 0 0 0 

  कुल मामले  0 0 0 1 0 0 

                

राºय: असम       

1 बीआईईओ 0 0 0 0 0 0 

2 बारपेटा 0 0 0 0 0 0 

3 ब³सा 0 0 0 0 0 0 

4 बŌगाईगांव 0 0 0 0 0 0 

5 सीआईडी 0 0 0 0 0 0 

6 कछार 0 0 0 0 0 0 

7 िचरांग 0 0 0 0 0 0 

8 दरांग 0 1 0 0 0 0 

9 धेमाजी 2 1 0 0 0 0 

10 धुबरी 0 1 0 0 0 0 

11 िडāूगढ़ 1 0 0 1 1 0 

12 जीआरपी 0 0 0 0 0 0 

13 गोलपारा 0 0 0 0 0 0 

14 गोलाघाट 2 2 1 0 2 0 

15 गवुाहाटी शहर 3 0 0 2 0 0 

16 हैलाकांडी 0 0 0 0 0 0 

17 हैमरेन 0 0 0 0 0 0 

18 जोरहाट 5 0 0 1 0 1 

19 कामłप 0 0 0 0 0 0 

20 काबê आंगलŌग 0 0 0 0 0 0 

21 करीमगंज 0 5 3 1 0 0 
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22 कोकराझार 0 0 1 5 1 0 

23 लखीमपरु 1 0 0 0 0 0 

24 मोरीगांव 0 0 0 1 0 0 

25 दीमा हसाओ 0 0 0 0 0 1 

26 नागांव 0 0 0 0 0 0 

27 नलबाड़ी 1 0 0 0 0 0 

28 आरपीओ 0 0 0 0 0 0 

29 एसओयू 0 0 0 0 0 0 

30 एसटीएफ 0 0 0 0 0 0 

31 िसबसागर 0 0 0 3 4 0 

32 सोिनतपरु 0 0 0 0 0 0 

33 ितनसिुकया 0 3 0 2 1 0 

34 उदलगरुी 0 0 0 0 0 0 

35 सािदया 0 0 0 0 0 0 

36 माजुली 0 0 0 0 0 0 

37 िबĵनाथ 0 1 0 0 0 0 

38 होजाई 0 0 0 0 0 0 

39 दि±ण सलमारा 0 0 0 0 0 0 

40 चराइदेव 0 0 0 0 0 0 

41 बजाली 0 0 0   0 0 

42 तमलुपरु 0 0 0 0 0 0 

  कुल मामले  15 14 5 16 9 2 

                

राºय: िबहार       

1 अरåरया 75 77 125 29 37 0 

2 अरवल 34 63 51 0 0 0 

3 औरगंाबाद 171 181 192 0 0 0 

4 बगहा 90 102 121 0 0 0 

5 बांका 69 71 78 3 6 4 

6 बेगूसराय 130 115 194 0 0 0 

7 बेितया 146 163 207 0 0 0 

8 कैमूर (भभआु) 78 85 158 0 0 0 

9 भागलपरु 122 160 180 0 0 0 
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10 भोजपरु 205 198 186 0 0 0 

11 ब³सर 110 125 146 0 0 0 

12 दरभगंा 159 144 130 0 0 0 

13 गया 443 495 576 0 0 0 

14 गोपालगंज 218 263 198 0 0 0 

15 जमालपुर रेलवे 0 0 0 0 0 0 

16 जमईु 94 115 127 0 0 0 

17 जहानाबाद 57 80 95 0 0 0 

18 किटहार 83 121 76 16 57 34 

19 किटहार रलेवे 0 1 1 0 0 0 

20 खगिड़या 95 97 143 0 0 0 

21 िकशनगंज 30 24 47 10 8 12 

22 लखीसराय 66 89 99 0 0 0 

23 मधेपरुा 96 110 118 0 0 0 

24 मधुबनी 179 155 196 0 0 0 

25 मोितहारी 283 293 325 0 0 0 

26 मुंगेर 35 78 79 45 17 15 

27 मजुÉफरपरु 304 268 323 0 0 0 

28 मजुÉफरपरु रलेवे 0 1 0 0 0 0 

29 नालंदा 226 280 281 0 0 0 

30 नौगािचया 39 54 51 0 0 0 

31 नवादा 170 217 211 0 0 0 

32 पटना 300 410 452 0 0 0 

33 पटना रलेवे 1 1 1 0 0 0 

34 पूिणªया 160 143 126 0 21 49 

35 रोहतास 188 165 243 0 0 0 

36 सहरसा 88 87 102 0 0 0 

37 समÖतीपरु 242 293 310 0 0 0 

38 सरन 331 347 304 0 0 0 

39 शेखपरुा 83 109 92 0 0 0 

40 िशवहर 25 34 23 0 0 0 

41 सीतामढ़ी 142 168 190 0 0 0 

42 सीवान 156 147 214 0 0 0 
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43 सपुौल 126 166 94 0 0 0 

44 वैशाली 193 214 199 0 0 0 

45 आिथªक अपराध इकाई 0 0 0 0 0 0 

46 आतंकवाद िवरोधी दÖता 0 0 0 0 0 0 

  कुल मामले  5842 6509 7064 103 146 114 

                

राºय: छ°ीसगढ़       

1 बालोद 14 7 9 21 1 12 

2 बलोदबाजार 28 26 17 10 19 7 

3 बलरामपरु 7 6 4 53 66 30 

4 बेमेůा 13 7 6 3 4 5 

5 िबलासपरु 8 5 6 7 5 7 

6 बीजापुर 0 1 0 8 4 2 

7 दंतेवाड़ा 0 0 0 7 13 3 

8 धमतरी 12 9 13 16 22 17 

9 दगुª 14 26 14 2 5 5 

10 गåरयाबंद 13 19 19 32 18 24 

11 जीआरपी रायपरु 0 0 0 0 0 0 

12 जगदलपरु 1 0 0 4 18 6 

13 जांजगीर 61 69 46 17 31 9 

14 जशपरु 4 8 2 44 35 19 

15 कबीरधाम 16 13 11 2 19 13 

16 कंकेर 7 2 4 22 37 23 

17 कŌडागांव 7 2 2 19 16 9 

18 कोरबा 23 7 4 15 14 9 

19 कोåरया 13 3 2 26 8 7 

20 महासमुंद 18 17 12 21 18 15 

21 मुंगली 7 9 11 7 2 3 

22 नारायणपरु 0 2 0 4 6 8 

23 रायगढ़ 16 15 1 24 18 2 

24 रायपरु 0 22 31 31 13 7 

25 राजनांदगांव 27 0 0 25 0 8 

26 सरगजुा 3 7 5 22 27 21 
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27 सकुमा 1 3 0 7 0 3 

28 सूरजपुर 14 18 9 54 54 39 

29 गौरेला-प¤űा-मारवाड़ी 3 2 0 3 11 0 

30 खैरागढ़ - छुईखादान-गंडई 0 1 0 0 3 1 

31 मन¤þगढ़-िचरिमरी-भरतपुर 0 5 6 0 26 14 

32 मोहला-मानपरु-अंबागढ़ चौकì 0 1 0 0 3 1 

33 शिĉ 0 0 15 0 0 7 

34 सारंगगढ़-िबलाईगढ़ 0 11 1 0 0 0 

  कुल मामले  330 323 250 506 516 336 

                

राºय: गोवा       

1 उ°री गोवा 3 8 1 0 0 0 

2 दि±ण गोवा 1 0 3 5 1 2 

3 सीआईडी 0 0 0 0 0 0 

  कुल मामले  4 8 4 5 1 2 

                

राºय: गजुरात       

1 अहमदाबाद शहर 168 189 177 17 18 18 

2 अहमदाबाद úामीण 39 70 53 1 4 5 

3 अमरलेी 51 48 66 2 0 2 

4 आनंद 45 27 21 4 0 2 

5 अरवÐली 10 5 6 10 5 1 

6 बनासकांठा 68 72 74 9 21 22 

7 भłच 18 19 21 48 40 40 

8 भावनगर 58 37 64 1 1 0 

9 बोटाद 27 24 40 3 3 1 

10 छोटा उदयपुर 4 2 1 21 1 12 

11 सीआईडी अपराध 0 0 0 0 0 0 

12 दाहोद 7 3 4 19 6 12 

13 डांग 0 0 0 1 2 1 

14 देवभूिम Ĭारका 15 17 25 0 0 2 

15 गांधीनगर 47 47 45 6 11 7 

16 िगर सोमनाथ 25 28 20 2 2 0 
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17 जामनगर 32 30 41 1 1 2 

18 जूनागढ़ 39 34 19 1 0 0 

19 क¸छ पूवª (जी) 69 19 69 4 0 2 

20 क¸छ पिĲम (B) 24 69 61 0 1 3 

21 खेड़ा 18 66 57 0 5 7 

22 मिहसागर 6 3 18 2 4 2 

23 मेहसाणा 36 44 58 0 1 2 

24 मोरबी 27 29 36 4 0 5 

25 नमªदा 0 1 3 18 12 11 

26 नवसारी 1 2 0 8 9 7 

27 पंचमहल 15 9 14 29 39 32 

28 पाटन 27 29 39 4 4 2 

29 पोरबदंर 29 28 28 3 1 0 

30 राजकोट शहर 44 65 85 1 12 4 

31 राजकोट úामीण 71 56 51 4 7 2 

32 साबरकांठा 25 31 19 11 16 6 

33 सूरत शहर 22 34 38 19 16 18 

34 सूरत úामीण 10 12 9 22 24 20 

35 सरु¤þनगर 55 50 42 6 4 7 

36 तापी 1 0 0 1 2 4 

37 वडोदरा शहर 33 33 50 15 9 11 

38 वडोदरा úामीण 32 41 18 38 37 27 

39 वलसाड 2 2 1 5 10 7 

40 डÊÐयू रलेवे अहमदाबाद 0 2 0 1 0 0 

41 डÊÐयू रलेवे वडोदरा 0 2 0 0 2 1 

42 साइबर अहमदाबाद र¤ज 1 0 0 0 0 0 

43 साइबर भावनगर र¤ज 0 0 0 0 0 0 

44 साइबर बॉडªर र¤ज 0 0 0 0 0 0 

45 साइबर गांधीनगर र¤ज 0 0 0 0 0 0 

46 साइबर जूनागढ़ र¤ज 0 0 0 0 0 0 

47 साइबर पंचमहल र¤ज 0 0 0 0 0 0 

48 साइबर राजकोट र¤ज 0 0 0 0 0 0 

49 साइबर सूरत र¤ज 0 0 0 0 0 0 
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50 साइबर वडोदरा र¤ज 0 0 0 0 0 0 

  कुल मामले  1201 1279 1373 341 330 307 

                

राºय: हåरयाणा       

1 अंबाला 25 51 35 0 0 0 

2 िभवानी 88 72 61 0 0 0 

3 फरीदाबाद 57 74 87 0 0 0 

4 फतेहाबाद 51 80 90 0 0 0 

5 जीआरपी 4 5 4 0 0 0 

6 गŁुúाम 66 56 44 0 0 0 

7 िहसार 342 319 248 0 0 0 

8 झºजर 76 60 49 0 0 0 

9 जéद 67 47 51 0 0 0 

10 कैथल 68 52 62 0 0 0 

11 करनाल 100 90 90 0 0 0 

12 कुŁ±ेý 111 79 76 0 0 0 

13 मह¤þगढ़ 56 57 44 0 0 0 

14 नूह 19 23 23 0 0 0 

15 पलवल 66 103 88 0 0 0 

16 पंचकुला 18 20 14 0 0 0 

17 पानीपत 38 67 54 0 0 0 

18 रवेाड़ी 68 61 79 0 0 0 

19 रोहतक 56 58 51 0 0 0 

20 िसरसा 48 53 57 0 0 0 

21 सोनीपत 36 51 72 0 0 0 

22 यमनुानगर 84 62 50 0 0 0 

23 िसंचाई और िबजली 0 0 0 0 0 0 

24 चरखी दादरी 20 34 39 0 0 0 

25 हांसी 64 59 71 0 0 0 

  कुल मामले  1628 1633 1539 0 0 0 

                

राºय: िहमाचल ÿदेश       

1 बĥी 4 6 5 3 1 2 
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2 िबलासपरु 19 14 13 0 0 1 

3 चंबा 2 1 3 0 1 2 

4 सीआईडी 0 0 0 0 0 0 

5 जीआरपी 0 0 0 0 0 0 

6 हमीरपरु 24 37 50 0 0 0 

7 कांगड़ा 38 30 19 1 0 1 

8 िकÆनौर 1 3 2 0 0 0 

9 कुÐलू 19 14 10 1 1 1 

10 लाहौल और Öपीित 0 0 0 0 1 0 

11 मंडी 71 51 51 0 0 0 

12 िशमला 29 18 24 1 0 0 

13 िसरमौर 6 8 8 0 0 0 

14 सोलन 12 7 6 0 0 0 

15 ऊना 19 21 23 1 0 0 

16 साइबर 0 0 0 0 0 0 

17 नूरपरु 0 0 15 0 0 0 

  कुल मामले  244 210 229 7 4 7 

                

राºय: झारखंड       

1 बोकारो 70 89 54 0 6 10 

2 चाईबासा 2 6 3 6 5 4 

3 चतरा 14 25 17 0 1 0 

4 देवघर 23 61 27 4 7 9 

5 धनबाद 87 63 35 18 9 11 

6 धनबाद रेलवे 0 0 0 0 0 0 

7 दमुका 11 14 17 9 20 0 

8 गढ़वा 38 55 68 9 14 21 

9 िगåरडीह 51 74 59 9 7 9 

10 गोड्डा 21 22 27 12 14 11 

11 गमुला 3 0 5 9 9 5 

12 हजारीबाग 75 81 89 9 13 30 

13 जमशेदपुर 13 19 11 20 29 28 

14 जमशेदपुर रलेवे 0 0 0 0 0 0 
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15 जामताड़ा 3 8 8 0 3 4 

16 खूंटी 0 0 0 4 0 3 

17 कोडमाª  38 25 25 0 0 0 

18 लातेहार 4 13 15 9 15 13 

19 लोहरदµगा 0 0 0 0 18 19 

20 पाकुड़ 7 9 6 6 11 12 

21 पलामू 40 70 63 2 9 10 

22 रामगढ़ 15 5 11 12 6 3 

23 रांची 29 29 39 101 83 92 

24 साहेबगंज 0 0 9 0 0 8 

25 सरायकेला 2 5 14 5 2 0 

26 िसमडेगा 0 1 2 6 2 6 

  कुल मामले  546 674 604 250 283 308 

                

राºय: कनाªटक       

1 बागलकोट 61 58 37 10 17 9 

2 ब¤गलŁु शहर 166 231 285 12 16 16 

3 ब¤गलŁु िजला 60 88 88 11 4 11 

4 बेलगावी िजला 57 78 70 16 23 25 

5 बÐेलारी 39 20 19 18 16 10 

6 बीदर 19 37 35 6 15 8 

7 िवजयपरुा 74 71 67 7 3 3 

8 िच³काबÐलापरुा 55 62 55 18 18 20 

9 चामराजनगर 16 21 32 7 4 15 

10 िच³कमगलŁु 83 97 75 13 10 9 

11 िचýदगुª 35 52 36 13 13 16 

12 दि±ण कÆनड़ 38 31 26 8 15 23 

13 दावणगेर े 35 52 65 22 15 26 

14 धारवाड़ 27 28 27 11 13 10 

15 गदग 19 35 26 10 10 14 

16 कलबगुê 70 61 50 5 4 4 

17 हसन 118 101 80 7 6 3 

18 हावेरी 33 42 33 20 23 27 
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19 हòबली धारवाड़ शहर 16 44 26 8 3 10 

20 केजीएफ 14 21 19 2 3 5 

21 कोडाग ु 24 24 32 4 9 11 

22 कोलार 54 67 55 2 8 7 

23 कोÈपल 30 29 17 18 26 17 

24 मांड्या 52 60 68 2 4 6 

25 मंगलŁु शहर 17 17 33 6 3 4 

26 मैसूर शहर 14 17 20 6 4 4 

27 मैसूर िजला 35 42 66 6 9 10 

28 रायचूर 50 60 47 27 30 34 

29 केरलेवेज़ 2 0 0 0 0 0 

30 रामनगर 48 68 93 6 6 1 

31 िशमोगा 85 102 92 10 20 15 

32 तुमकुŁ 70 84 81 19 26 17 

33 उडुपी 31 44 35 7 15 11 

34 उ°र कÆनड़ 29 16 31 5 6 3 

35 यादिगरी 44 40 22 12 10 12 

36 बेलगावी शहर 14 17 13 6 13 5 

37 कलबगुê शहर 39 42 41 1 3 1 

38 िवजयनगर 0 18 26 0 15 12 

  कुल मामले  1673 1977 1923 361 438 434 

                

राºय: केरल       

1 सभी िजले  0 63 0 0 0 0 

2 अलापझुा 63 77 109 1 2 5 

3 एनाªकुलम कॉमर 13 22 43 2 5 3 

4 एनाªकुलम úामीण 66 88 123 3 3 10 

5 इडु³कì 39 61 62 12 26 21 

6 कÆनूर शहर 12 10 8 2 2 2 

7 कासरगोड 12 13 10 7 17 15 

8 कोÐलम कॉम 44 53 42 0 0 0 

9 कोÐलम úामीण 70 83 66 2 2 1 

10 कोĘायम 49 66 68 6 6 12 
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11 कोिझकोड कॉम 31 27 30 1 3 2 

12 कोिझकोड úामीण 46 53 55 2 8 5 

13 मलÈपरुम 77 66 64 6 13 13 

14 पल³कड़ 76 86 112 20 33 18 

15 पथनमिथĘा 52 53 53 5 2 4 

16 रलेवे 2 1 1 1 0 0 

17 िýशूर कॉमर 51 0 33 3 0 1 

18 िýशूर úामीण 74 49 58 1 3 2 

19 िýव¤þम कॉमर 44 40 51 0 1 1 

20 िýव¤þम úामीण 102 117 108 8 6 10 

21 वायनाडु 17 15 22 32 35 45 

22 अपराध शाखा 0 0 0 0 0 0 

23 कÆनूर úामीण 8 7 10 19 5 15 

  कुल मामले  948 1050 1128 133 172 185 

                

राºय: मÅय ÿदेश       

1 अगर 107 26 119 9 2 8 

2 अलीराजपरु 0 1 2 12 9 9 

3 अनूपपुर 42 56 36 91 82 60 

4 अशोक नगर 132 146 131 52 37 28 

5 बालाघाट 94 77 57 93 93 59 

6 बड़वानी 26 35 22 64 68 57 

7 बैतूल 69 76 97 44 60 81 

8 िभंड 220 240 225 0 0 0 

9 भोपाल किमĳरटे 48 119 104 6 19 13 

10 भोपाल रलेवे 1 0 0 0 0 0 

11 बरुहानपरु 29 23 38 22 17 20 

12 छतरपरु 309 329 315 29 28 34 

13 िछंदवाड़ा 64 71 133 82 109 149 

14 दमोह 232 155 219 58 75 63 

15 दितया 137 141 178 4 7 5 

16 देवास 206 176 251 68 50 81 

17 धार 71 69 80 155 152 114 
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18 िडंडोरी 7 16 17 64 58 59 

19 गनुा 193 220 265 48 68 80 

20 µवािलयर 461 492 569 27 25 30 

21 हरदा 78 81 79 58 72 53 

22 नमªदापरुम 232 224 189 87 81 88 

23 इंदौर किमĳरेट 103 47 46 33 9 16 

24 इंदौर रलेवे 1 2 3 2 0 0 

25 जबलपुर 192 249 208 93 146 122 

26 जबलपुर रलेवे 0 0 0 0 0 1 

27 झाबआु 1 2 0 10 10 1 

28 कटनी 85 101 79 64 64 41 

29 खंडवा 99 112 145 89 142 123 

30 खरगोन 118 111 86 101 99 86 

31 मंडला 27 28 37 52 72 89 

32 मंदसौर 186 192 192 19 11 11 

33 मरुनैा 292 219 272 4 3 5 

34 नरिसंहपरु 101 95 67 71 52 35 

35 नीमच 55 65 60 6 24 20 

36 पÆना 113 130 111 37 25 48 

37 रायसेन 199 230 187 68 89 65 

38 राजगढ़ 282 340 263 26 45 32 

39 रतलाम 114 181 143 56 74 85 

40 रीवा 154 180 211 86 75 75 

41 सागर 509 527 666 120 175 172 

42 सतना 139 130 174 46 46 53 

43 िसवनी 80 67 66 88 125 105 

44 शहडोल 36 40 43 92 78 91 

45 शाजापरु 147 157 206 20 17 12 

46 Ôयोपुर 42 67 60 26 30 30 

47 िशवपरुी 428 465 404 99 95 96 

48 सीधी 46 78 83 64 83 76 

49 सीहोर 171 200 200 23 25 41 

50 िसंगरौली 35 38 58 43 73 65 
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51 टीकमगढ़ 122 116 159 8 17 13 

52 उºजैन 216 220 246 27 39 31 

53 उमåरया 31 14 19 44 40 36 

54 िविदशा 274 344 345 30 36 40 

55 साइबर øाइम सले 0 0 0 0 0 0 

56 िनवाड़ी 58 55 56 7 8 6 

57 भोपाल úामीण 0 83 102 0 6 11 

58 इंदौर úामीण 0 75 109 0 34 34 

  कुल मामले  7214 7733 8232 2627 2979 2858 

                

राºय: महाराÕů       

1 अहमदनगर 133 174 203 48 74 59 

2 अकोला 56 57 60 10 11 8 

3 अमरावती कॉमर 38 37 41 2 5 6 

4 अमरावती úामीण 43 46 57 26 33 31 

5 छýपित संभाजीनगर कॉमर 15 22 27 2 2 1 

6 छýपित संभाजीनगर úामीण 67 60 69 18 24 25 

7 बीड 148 112 163 22 18 21 

8 भंडारा 37 38 37 5 7 5 

9 बलुढाणा 88 95 89 15 16 14 

10 चþंपुर 26 42 50 23 28 33 

11 धुले 25 22 14 11 18 13 

12 गढ़िचरौली 9 10 8 9 11 14 

13 गŌिदया 35 31 40 17 3 28 

14 िहंगोली 54 76 68 16 18 16 

15 जलगांव 53 47 59 30 42 35 

16 जालना 86 125 109 13 16 15 

17 कोÐहापुर 101 93 100 0 2 0 

18 लातूर 87 98 130 4 4 8 

19 मुंबई कॉम 47 58 52 3 2 5 

20 मुंबई रेलवे 1 1 1 0 0 0 

21 नागपरु कॉम 35 35 40 7 12 6 

22 नागपरु रेलवे 0 2 1 0 0 0 
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23 नागपरु úामीण 33 42 51 10 23 14 

24 नांदेड़ 123 106 121 21 22 28 

25 नंदरुबार 4 4 5 7 5 6 

26 नािसक कॉम 8 11 35 1 12 7 

27 नािसक úामीण 40 34 45 32 41 37 

28 नवी मुंबई 44 54 54 6 3 5 

29 धरािशव 67 81 114 11 12 32 

30 पालघर 5 3 7 9 20 24 

31 परभणी 100 90 91 18 11 8 

32 पणेु कॉम 32 61 70 2 0 3 

33 पणेु रेलवे 0 0 3 0 0 0 

34 पणेु úामीण 159 182 212 41 37 46 

35 रायगढ़ 19 20 34 10 14 26 

36 रÂनािगरी 15 16 10 0 3 1 

37 सांगली 96 111 142 2 3 8 

38 सतारा 117 136 112 7 10 11 

39 िसंधुदगुª 9 9 18 1 2 0 

40 सोलापरु कॉम 21 25 27 1 3 3 

41 सोलापरु úामीण 188 172 160 21 34 29 

42 ठाणे कॉम 42 45 61 7 5 7 

43 ठाणे úामीण 17 23 30 28 33 39 

44 वधाª  23 25 14 18 10 13 

45 वािशम 42 53 36 5 9 11 

46 यवतमाल 72 99 111 75 67 67 

47 िपंपरी िचंचवाड़ शहर 28 38 30 3 3 1 

48 छýपित संभाजीनगर रलेवे 1 0 2 0 0 0 

49 मीरा भायंदर वसई िवरार कॉम 14 22 11 11 14 4 

  कुल मामले  2503 2743 3024 628 742 773 

                

राºय: मिणपरु       

1 िबÕणुपरु 0 0 0 0 0 238 

2 चंदेल 0 0 0 0 0 20 

3 चुराचांदपुर 0 0 0 0 0 675 
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4 सीआईडी 0 0 0 0 0 0 

5 इÌफाल पूवª  0 0 0 0 0 409 

6 इÌफाल पिĲम 0 0 0 0 1 514 

7 सेनापित 0 0 0 0 0 0 

8 ताम¤गलŌग 0 0 0 0 0 0 

9 थौबल 0 0 0 0 0 10 

10 उखŁल 0 0 0 0 0 0 

11 काकिचंग 0 0 0 0 0 994 

12 कामजŌग 0 0 0 0 0 2 

13 कांगपोकपी 0 0 0 0 0 483 

14 िजåरबाम 0 0 0 0 0 0 

15 कोई नहé 0 0 0 0 0 0 

16 फेरज़ॉल 0 0 0 0 0 0 

17 ट¤µनौपाल 0 0 0 0 0 54 

18 शमनकारी औषिध 0 0 0 0 0 0 

  कुल मामले  0 0 0 0 1 3399 

                

राºय: मघेालय       

1 गारो िहÐस ईÖट 0 0 0 0 0 0 

2 गारो िहÐस नॉथª 0 0 0 0 0 0 

3 गारो िहÐस साउथ 0 0 0 0 0 0 

4 गारो िहÐस दि±ण पिĲम 0 0 0 0 0 0 

5 गारो िहÐस वेÖट 0 0 0 0 0 0 

6 जयंितया िहÐस वेÖट 0 0 0 0 0 0 

7 जयंितया िहÐस ईÖट 0 0 0 0 0 0 

8 खासी िहÐस ईÖट 0 0 0 0 0 0 

9 खासी िहÐस दि±ण पिĲम 0 0 0 0 0 0 

10 खासी िहÐस वेÖट 0 0 0 0 0 0 

11 री-भोई 0 0 0 0 0 0 

12 साइबर सेल 0 0 0 0 0 0 

13 खासी िहÐस ईÖटनª वÖेट 0 0 0 0 0 0 

  कुल मामले  0 0 0 0 0 0 
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राºय: िमजोरम       

1 आइजोल 0 0 0 0 0 0 

2 चÌफाई 0 0 0 0 0 0 

3 कोलािसब 0 5 0 0 14 15 

4 लॉगंटलाई 0 0 0 0 0 0 

5 लुंगलेई 0 0 0 0 0 0 

6 मैिमट 0 0 0 0 0 0 

7 साइहा 0 0 0 0 0 0 

8 सेरिछप 0 0 0 0 0 0 

9 िवशेष नारकोिटक 0 0 0 0 0 0 

10 हनािथयाल 0 0 0 0 0 0 

11 ´वाज़ॉल 0 0 0 0 15 0 

12 सैथुअल 0 0 0 0 0 6 

13 साइबर 0 0 0 0 0 0 

14 अपराध और ईओयू 0 0 0 0 0 0 

  कुल मामले  0 5 0 0 29 21 

                

राºय: नागाल§ड       

1 दीमापरु 0 0 0 0 0 0 

2 िकिफर े 0 0 0 0 0 0 

3 कोिहमा 0 0 0 0 0 0 

4 लॉÆगल¤ग 0 0 0 0 0 0 

5 मोकोकचुंग 0 0 0 0 0 0 

6 सोमवार 0 0 0 0 0 0 

7 पेरने 0 0 0 0 0 0 

8 फेक 0 0 0 0 0 0 

9 तुएनसांग 0 0 0 0 0 0 

10 वोखा 0 0 0 0 0 0 

11 ज़Æुहेबोटो 0 0 0 0 0 0 

12 नोकलाक 0 0 0 0 0 0 

13 शमाटर 0 0 0 0 0 0 

14 ÂसेिमÆयु 0 0 0 0 0 0 

15 अपराध 0 0 0 0 0 0 
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16 साइबर सुर±ा 0 0 0 0 0 0 

17 नारकोिट³स 0 0 0 0 0 0 

  कुल मामले  0 0 0 0 0 0 

                

राºय: ओिडशा       

1 अंगलु 121 118 59 11 23 14 

2 बालासोर 92 74 91 20 26 27 

3 बारागढ़ 77 99 91 34 38 37 

4 बेरहामपरु 32 75 51 5 7 2 

5 भþक 118 206 157 7 13 11 

6 बोलंगीर 78 98 134 65 79 90 

7 बौध 18 28 36 4 12 9 

8 कटक 156 246 211 5 10 6 

9 डीसीपी बीबीएसआर 116 139 112 5 4 9 

10 डीसीपी सीटीसी 56 92 94 0 2 1 

11 देवगढ़ 14 13 13 3 14 14 

12 ढ¤कनाल 117 146 115 23 29 26 

13 गजपित 14 18 11 18 20 9 

14 गंजम 154 183 149 6 5 4 

15 जगतिसंहपरु 106 165 144 2 1 7 

16 जाजपरु 195 276 253 15 13 5 

17 झारसुगडुा 37 30 32 21 9 12 

18 कालाहांडी 70 77 73 44 45 51 

19 कंधमाल 21 28 29 15 22 22 

20 क¤ þपाड़ा 167 214 266 1 3 1 

21 ³यŌझर 37 64 64 68 68 49 

22 खदुाª 52 48 47 0 4 1 

23 कोरापटु 15 24 24 17 34 21 

24 मलकानिगरी 12 3 9 11 1 3 

25 मयूरभंज 48 49 45 92 116 95 

26 नयागढ़ 46 47 57 5 9 2 

27 नबरगंपुर 27 19 10 61 25 23 

28 नआुपाडा 31 25 27 18 7 10 
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29 पूरी 146 142 140 0 0 0 

30 रायगढ़ 12 26 14 13 16 13 

31 राउरकेला 18 16 15 18 22 19 

32 संबलपरु 43 48 47 20 31 23 

33 सोनपरु 49 41 45 13 11 11 

34 एसआरपी (कटक) 0 2 0 0 0 0 

35 एसआरपी (राउरकेला) 0 0 0 1 0 2 

36 सुंदरगढ़ 32 23 31 35 54 33 

37 सीआईडी सीबी 0 0 0 0 0 0 

  कुल मामले  2327 2902 2696 676 773 662 

                

राºय: पजंाब       

1 अमतृसर úामीण 7 15 1 0 0 0 

2 बरनाला 3 4 0 0 0 0 

3 बटाला 7 7 3 0 0 0 

4 बिठंडा 7 7 9 0 0 0 

5 सीपी अमृतसर 11 6 6 0 0 0 

6 सीपी जालंधर 13 7 6 0 0 0 

7 सीपी लिुधयाना 8 5 4 0 0 0 

8 फरीदकोट 1 0 4 0 0 0 

9 फतेहगढ़ सािहब 2 3 3 0 0 0 

10 फािजÐका 10 9 5 0 0 0 

11 िफरोजपरु 11 5 3 0 0 0 

12 जीआरपी 0 0 0 0 0 0 

13 गरुदासपरु 2 4 1 0 0 0 

14 होिशयारपरु 5 7 5 0 0 0 

15 जालंधर úामीण 17 17 10 0 0 0 

16 कपूरथला 5 8 3 0 0 0 

17 खÆना 4 1 6 0 0 0 

18 लिुधयाना úामीण 4 1 0 0 0 0 

19 मनसा 14 4 9 0 0 0 

20 मोगा 5 12 12 0 0 0 

21 मĉुसर 16 8 1 0 0 0 
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22 पठानकोट 2 3 1 0 0 0 

23 पिटयाला 13 7 8 0 0 0 

24 रोपड़ 3 0 4 0 0 0 

25 संगłर 10 10 10 0 0 0 

26 एसएएस नगर 2 0 0 0 0 0 

27 एसबीएस नगर 3 3 0 0 0 0 

28 तरन तारन 12 7 2 0 0 0 

29 जांच Êयूरो 1 1 0 0 0 0 

30 इंटेिलज¤स िवंग 0 0 0 0 0 0 

31 एनआरआई िवंग 0 0 0 0 0 0 

32 िवशेष कायª बल 0 0 0 0 0 0 

33 मालेरकोटला 2 1 0 0 0 0 

34 साइबर अपराध िवंग 0 0 0 0 0 0 

  कुल मामले  200 162 116 0 0 0 

                

राºय: राजÖथान       

1 अजमेर 258 391 188 37 44 19 

2 अलवर 349 466 464 135 158 163 

3 बांसवाड़ा 13 14 10 31 28 15 

4 बरन 144 142 122 76 88 96 

5 बाड़मरे 314 333 173 99 94 51 

6 भरतपरु 491 557 363 56 53 69 

7 भीलवाड़ा 228 302 251 52 56 70 

8 बीकानेर 271 322 384 4 3 7 

9 बंूदी 114 125 122 93 94 89 

10 िच°ौड़गढ़ 133 160 162 47 57 56 

11 चłु 255 269 269 11 12 11 

12 दौसा 141 167 160 111 141 121 

13 धौलपरु 225 212 220 10 24 19 

14 डूंगरपरु 16 14 22 28 26 40 

15 जीआरपी अजमेर 4 3 3 0 3 0 

16 जीआरपी जोधपुर 1 1 3 1 1 1 

17 गंगानगर 351 481 293 3 1 3 
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18 हनुमानगढ़ 274 339 382 2 4 4 

19 जयपरु पूवª 105 98 131 55 83 88 

20 जयपरु उ°र 46 57 76 13 27 35 

21 जयपरु úामीण 209 291 142 101 112 55 

22 जयपरु दि±ण 90 90 141 58 43 52 

23 जयपरु पिĲम 120 136 141 29 61 53 

24 जैसलमेर 118 111 109 36 52 54 

25 जालोर 179 168 100 79 80 45 

26 झालावाड़ 133 191 160 51 97 69 

27 झुंझुनू 311 213 201 50 16 17 

28 जोधपरु पूवª 80 100 95 8 24 23 

29 जोधपरु पिĲम 111 127 166 21 19 26 

30 जोधपरु úामीण 201 202 141 49 37 13 

31 करौली 188 229 147 86 110 71 

32 कोटा शहर 125 144 155 37 53 46 

33 कोटा úामीण 101 105 112 50 41 66 

34 नागौर 347 417 258 6 16 2 

35 पाली 267 282 235 49 61 49 

36 ÿतापगढ़ 31 33 20 65 58 40 

37 राजसमंद 114 134 110 48 87 57 

38 सवाई माधोपरु 155 160 88 62 100 63 

39 सीकर 298 409 277 100 73 49 

40 िसरोही 68 89 90 62 72 64 

41 टŌक 174 215 179 77 140 88 

42 उदयपुर 118 178 163 114 152 125 

43 जयपरु मेůो 0 0 0 0 0 0 

44 एससीआरबी 0 0 0 0 0 0 

45 एटीएस और एसओजी 0 0 0 0 0 0 

46 एसएसबी 0 0 0 0 0 0 

47 जयपरु øाइम 0 0 0 0 0 0 

48 िभवाड़ी 253 275 19 19 20 8 

49 Êयावर 0 0 115 0 0 7 

50 िडडवाना-कुचमन 0 0 135 0 0 3 
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51 केकरी 0 0 73 0 0 24 

52 शाहपरुा 0 0 87 0 0 21 

53 डीग 0 0 141 0 0 11 

54 गंगापरु शहर 0 0 79 0 0 51 

55 अनूपगढ़ 0 0 183 0 0 0 

56 डूडू 0 0 42 0 0 14 

57 खैरताल-ितजारा 0 0 42 0 0 11 

58 कोटपुतली-बहरोड़ 0 0 173 0 0 64 

59 बालोýा 0 0 89 0 0 46 

60 फलोदी 0 0 46 0 0 19 

61 जोधपरु अपराध 0 0 0 0 0 0 

62 सांचौर 0 0 73 0 0 31 

63 नीम का थाना 0 0 116 0 0 37 

64 सलÌबर 0 0 8 0 0 22 

  कुल मामले  7524 8752 8449 2121 2521 2453 

                

राºय: िसि³कम       

1 गंगटोक (पूवª) 1 1 0 0 0 1 

2 मंगन (उ°र) 0 0 0 0 0 0 

3 नामची (दि±ण) 0 0 0 0 0 0 

4 सोर¤ग (पिĲम) 1 0 0 1 0 0 

5 सीआईडी 0 0 0 0 0 0 

6 पाकयŌग (पूवª) 0 0 0 0 0 1 

7 µयालिशंग (पिĲम) 0 0 0 0 0 0 

  कुल मामले  2 1 0 1 0 2 

                

राºय: तिमलनाडु       

1 अåरयालुर 36 40 36 0 0 0 

2 चÆेनई 23 25 24 0 0 0 

3 कोयंबटूर 22 44 36 2 3 1 

4 कोयंबटूर शहर 18 21 8 0 1 0 

5 कुड्डालोर 48 77 52 1 5 5 

6 धमªपरुी 13 22 29 2 5 2 
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7 िडंडीगलु 54 48 66 0 3 0 

8 अप±åरत करना 24 43 32 0 0 0 

9 कांचीपरुम 0 7 13 0 0 0 

10 कÆयाकुमारी 9 18 11 0 0 0 

11 कłर 0 36 33 0 1 0 

12 कृÕणािगरी 20 27 39 0 1 0 

13 मदरुै 78 92 123 0 0 1 

14 मदरुै शहर 36 37 21 0 0 0 

15 नागपåĘनम 27 35 8 1 0 0 

16 नम³कल 50 40 31 1 1 0 

17 नीलिगरी 2 7 4 0 2 1 

18 पेरÌबलूर 0 0 27 0 0 0 

19 पडुुकोĘई 67 103 93 0 0 0 

20 रामनाथपरुम 58 48 54 0 0 0 

21 रलेवे चेÆनई 0 0 1 0 0 0 

22 रलेवे िýची 0 0 0 0 0 0 

23 सलेम 54 65 36 6 8 4 

24 सलेम िसटी 15 32 28 0 0 1 

25 िशवगंगई 66 82 62 0 0 0 

26 तंजावरु 91 109 130 0 0 2 

27 थेनी 58 87 117 0 2 0 

28 िथŁनेलवेली 82 49 87 0 3 0 

29 िथŁनेलवेली शहर 16 25 35 0 0 0 

30 ितŁवÐलूर 15 11 17 0 0 0 

31 ितŁवÆनामलाई 47 60 55 6 11 8 

32 ितŁवłर 21 16 29 0 0 0 

33 थूथुकुडी 45 51 62 0 0 0 

34 ितŁपरु 14 33 36 0 0 0 

35 ितŁपरु शहर 11 6 9 0 0 0 

36 िýची 72 90 59 0 1 2 

37 िýची शहर 11 18 13 0 0 0 

38 वेÐलोर 6 22 17 1 0 1 

39 िवÐलपुरुम 30 33 58 17 19 17 
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40 िवŁधुनगर 42 48 137 0 0 0 

41 साइबर सेल 0 0 0 0 0 0 

42 अÆय इकाइया ँ 0 0 0 0 0 0 

43 च¤गलपĘó  12 4 11 1 0 1 

44 कÐलाकुåरची 23 48 34 0 0 1 

45 रानीपेट 15 12 7 1 0 0 

46 ितŁÈप°ूर 11 15 14 0 1 0 

47 तेनकासी 35 59 78 0 0 1 

48 मियलादथुुराई 0 0 24 0 0 0 

49 अवाडी 0 12 18 0 0 0 

50 तांबरम 0 4 7 0 0 0 

  कुल मामले  1377 1761 1921 39 67 48 

                

राºय: तेलंगाना       

1 साइबराबाद किमĳरटे 164 131 119 42 42 35 

2 हैदराबाद किमĳरटे 104 113 134 28 31 30 

3 करीमनगर किमĳरेट 100 99 113 9 9 15 

4 खÌमम आयĉुालय 70 48 55 25 21 35 

5 िनजामाबाद किमĳरटे 48 90 72 16 27 25 

6 राचकŌडा किमĳरटे 243 274 242 69 74 75 

7 रामागुंडम किमĳरेट 122 109 110 22 20 18 

8 िसĥीपेट किमĳरटे 66 75 63 6 7 10 

9 वारगंल किमĳरेट 96 120 117 37 57 58 

10 आिदलाबाद 21 36 23 11 21 28 

11 भþाþी कोठागडेुम 48 37 40 68 44 49 

12 जगÂयाल 99 90 101 14 10 16 

13 जयशंकर भूपालपÐली 25 22 23 5 9 12 

14 जोगलुÌबा गडवाल 23 33 22 6 1 3 

15 कामारड्ेडी 54 31 27 11 3 3 

16 कुमारम भीम आिसफाबाद 18 15 15 12 21 9 

17 महबूबाबाद 24 19 21 16 25 35 

18 महबूबनगर 30 40 31 15 14 20 

19 मेडक 39 27 26 11 7 8 
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20 नागरकुरनूल 47 43 38 11 12 13 

21 नलगŌडा 50 57 66 11 10 17 

22 िनमªल 25 12 16 6 3 5 

23 राजÆना िसåरिसला 54 61 63 9 7 9 

24 संगारेड्डी 39 50 55 13 17 9 

25 सूयाªपेट 62 72 46 13 18 22 

26 िवकाराबाद 47 31 22 6 8 5 

27 वानापथê 22 12 19 8 5 0 

28 रलेवे पिुलस िसकंदराबाद 0 1 0 0 0 0 

29 मलुगु 12 6 4 8 15 6 

30 नारायणपेट 20 33 26 4 7 5 

  कुल मामले  1772 1787 1709 512 545 575 

                

राºय: िýपुरा       

1 धलाई 0 0 0 0 0 0 

2 गोमती 0 0 0 0 0 1 

3 जीआरपी 0 0 0 0 0 0 

4 कोवई 0 0 0 0 0 0 

5 उ°र 2 0 0 0 0 2 

6 िसपाहीजाला 0 0 0 0 0 1 

7 दि±ण 0 0 0 0 1 1 

8 उनाकोटी 0 0 0 0 0 1 

9 पिĲम 1 2 0 0 2 3 

  कुल मामले  3 2 0 0 3 9 

                

राºय: उ°र ÿदेश       

1 आगरा 239 157 149 0 0 0 

2 अलीगढ़ 212 234 266 0 0 0 

3 ÿयागराज 393 567 383 0 0 0 

4 अÌबेडकर नगर 177 288 269 0 0 0 

5 अमेठी 346 267 214 0 0 0 

6 अमरोहा/औरैया 79 221 93 0 0 0 

7 औरयैा 192   229 0   0 
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8 आजमगढ़ 198 290 321 4 3 4 

9 बदायूं 108 168 172 0 0 0 

10 बागपत 53 70 45 0 0 0 

11 बहराइच 323 347 348 0 0 0 

12 बिलया 122 163 160 0 0 0 

13 बलरामपरु 97 150 128 0 0 2 

14 बांदा 171 181 199 0 0 0 

15 बाराबंकì 394 519 396 0 0 0 

16 बरलेी 170 227 355 0 0 0 

17 बÖती 163 177 158 0 0 0 

18 िबजनौर 97 127 165 0 0 0 

19 बलंुदशहर 184 137 151 0 0 0 

20 चंदोली 143 75 75 0 0 0 

21 िचýकूट 92 104 106 0 0 0 

22 देवåरया 102 189 181 0 0 0 

23 एटा 134 147 145 0 0 0 

24 इटावा 136 109 113 0 0 0 

25 अयोÅया 199 222 236 0 0 0 

26 फतेहगढ़ 100 192 39 0 0 0 

27 फतेहपुर 190 81 37 0 0 0 

28 िफरोजाबाद 178 278 209 0 0 0 

29 जीआरपी 5 7 11 0 2 0 

30 गौतमबĦु नगर 56 47 50 0 0 0 

31 गािजयाबाद 80 134 134 0 0 0 

32 गाजीपरु 195 249 188 0 0 0 

33 गŌडा 200 257 295 0 0 0 

34 गोरखपरु 286 428 465 0 0 0 

35 हमीरपरु 145 129 165 0 0 0 

36 हापड़ु 76 95 82 0 0 0 

37 हरदोई 59 434 373 0 0 0 

38 हाथरस 95 117 131 0 0 0 

39 जालौन 94 90 141 0 0 0 

40 जौनपरु 253 267 270 0 0 0 
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41 झांसी 230 240 223 0 0 0 

42 कÆनौज 168 136 170 0 0 0 

43 कानपरु देहात 236 214 188 0 0 0 

44 कानपरु किमĳरेट 165 376 263 0 0 0 

45 कासगंज 97 111 114 0 0 0 

46 कौशाÌबी 129 190 203 0 0 0 

47 खीरी 446 317 370 0 0 0 

48 कुशी नगर 199 237 287 0 0 0 

49 लिलतपरु 144 22 113 0 0 0 

50 लखनऊ किमĳरेट 268 420 514 0 0 0 

51 महाराजगंज 108 149 190 0 0 0 

52 महोबा 140 119 80 0 0 0 

53 मैनपुरी 154 163 184 0 0 0 

54 मथुरा 193 208 200 0 0 0 

55 मऊ 98 145 91 0 0 0 

56 मेरठ 182 183 197 0 0 0 

57 िमजाªपुर 104 113 129 0 0 0 

58 मरुादाबाद 116 133 111 0 0 0 

59 मजुÉफरनगर 76 107 112 0 0 0 

60 पीलीभीत 133 150 150 0 0 0 

61 ÿतापगढ़ 408 459 398 0 0 0 

62 रायबरेली 282 338 357 0 0 0 

63 रामपुर 73 69 71 0 0 0 

64 सहारनपरु 143 203 182 0 0 0 

65 संभल 66 109 136 0 0 0 

66 संत कबीरनगर 165 198 178 0 0 0 

67 शाहजहांपरु 313 263 248 0 0 0 

68 शामली 24 53 36 0 0 0 

69 ®ावÖती 107 131 157 0 0 0 

70 िसĦाथªनगर 73 184 180 0 0 0 

71 सीतापुर 393 412 511 0 0 0 

72 सोनभþ 117 300 173 0 0 0 

73 भदोही 10 94 81 0 0 0 
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74 सÐुतानपरु 333 307 346 0 0 0 

75 उÆनाव 360 388 381 0 0 0 

76 वाराणसी किमĳरेट 92 186 159 0 0 0 

77 लखनऊ úामीण 8 0 0 0 0 0 

78 कानपरु आउटर 167 0 0 0 0 0 

79 वासनासी देहात 90 0 0 0 0   

  कुल मामले  13146 15368 15130 4 5 6 

                

राºय: उ°राखंड       

1 अÐमोड़ा 1 9 6 0 0 0 

2 बागĵेर 0 2 5 0 0 0 

3 चमोली 3 1 0 0 1 1 

4 चंपावत 1 2 2 0 0 0 

5 देहरादून 13 21 23 0 0 0 

6 हåरĬार 37 22 25 0 0 0 

7 नैनीताल 15 16 7 0 0 1 

8 पौड़ी गढ़वाल 9 3 2 0 0 0 

9 िपथौरागढ़ 6 6 3 2 0 0 

10 Łþ ÿयाग 0 2 0 0 0 0 

11 िटहरी गढ़वाल 6 8 6 0 0 0 

12 उधमिसंह नगर 28 17 21 4 0 0 

13 उ°रकाशी 4 5 2 0 0 0 

14 जीआरपी 0 0 0 0 0 0 

15 साइबर सेल 0 0 0 0 0 0 

  कुल मामले  123 114 102 6 1 2 

                

राºय: पिĲम बंगाल       

1 अलीपरुĬार 0 0 1 2 2 1 

2 आसनसोल-दगुाªपरु पीसी 9 5 5 8 4 3 

3 बांकुरा 1 1 1 5 4 3 

4 बैरकपरु पीसी 7 6 6 1 1 2 

5 िबधाननगर पीसी 2 3 3 1 2 1 

6 बीरभूम 3 5 5 4 5 3 
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7 कूचिबहार 0 0 2 0 0 1 

8 दि±ण िदनाजपरु 1 1 1 7 7 3 

9 दािजªिलंग 2 0 2 4 6 5 

10 हòगली úामीण पुिलस 1 1 2 2 2 2 

11 हावड़ा जीआरपी 0 0 0 0 0 0 

12 हावड़ा पीसी 3 10 5 0 0 0 

13 हावड़ा úामीण 1 5 3 1 1 0 

14 जलपाईगुड़ी 2 1 1 7 3 5 

15 झारúाम 2 4 4 4 9 5 

16 खड़गपरु जीआरपी 0 0 1 0 0 0 

17 कोलकाता 18 10 10 0 2 2 

18 मालदा 3 3 2 5 3 4 

19 मिुशªदाबाद पिुलस िजला 0 2 1 1 1 0 

20 पिĲम मेिदनीपुर 6 5 6 9 10 11 

21 पूरब मेिदनीपरु 14 10 6 3 1 3 

22 पŁुिलया 4 0 4 2 0 6 

23 िसयालदह जीआरपी 0 0 0 0 0 0 

24 िसलीगड़ुी जीआरपी 0 0 0 0 0 0 

25 िसलीगड़ुी पीसी 3 3 1 8 1 2 

26 बŁईपरु पिुलस 2 6 3 1 6 3 

27 चंदननगर पीसी 2 5 2 0 1 0 

28 डायमंड हाबªर पिुलस 0 0 1 0 2 0 

29 किलÌपŌग 0 1 2 1 2 3 

30 पूवª बधªमान 3 6 5 2 2 2 

31 सुंदरबन पिुलस 2 1 0 0 0 0 

32 बारासात 5 3 2 2 0 1 

33 बशीरहाट 2 0 0 1 0 1 

34 बनगांव 1 1 1 0 0 1 

35 इÖलामपरु 0 0 0 2 2 9 

36 जंगीपरु पिुलस िजला 1 0 1 0 0 1 

37 कृÕणानगर 0 3 9 1 3 1 

38 रायगंज 7 3 3 8 8 5 

39 राणाघाट 1 0 1 0 0 1 
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  कुल मामले  108 104 102 92 90 90 

                

राºय: अंडमान और िनकोबार Ĭीप समूह       

1 दि±ण अंडमान 0 0 0 3 3 2 

2 उ°र और मÅय अंडमान 0 0 0 0 0 0 

3 िनकोबार 0 0 0 0 0 0 

  कुल मामले  0 0 0 3 3 2 

                

राºय: चंडीगढ़       

1 चंडीगढ़ 0 4 3 0 0 0 

  कुल मामले  0 4 3 0 0 0 

                

राºय: दादरा और नगर हवेली तथा दमन और दीव       

1 दादरा और नगर हवेली 0 0 0 3 5 2 

2 दमन 0 0 0 0 0 0 

3 दीव 0 0 1 0 0 0 

  कुल मामले  0 0 1 3 5 2 

                

                

राºय: िदÐली       

1 क¤ þीय 3 2 3 0 0 0 

2 अपराध शाखा 0 1 0 0 0 0 

3 पूवª 6 3 4 0 0 0 

4 ईओडÊÐयू 0 0 0 0 0 0 

5 आईजीआई हवाई अड्डा 0 0 0 0 0 0 

6 मůेो 0 0 0 0 0 0 

7 नई िदÐली 1 5 4 0 0 0 

8 उ°र 12 14 9 0 0 0 

9 उ°र-पूवª 6 5 1 0 0 0 

10 उ°र-पिĲम 2 6 3 0 0 0 

11 बाहरी 9 7 7 1 0 0 

12 समú रले-तंý 0 0 0 0 0 0 

13 दि±ण 7 12 10 1 0 0 
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14 दि±ण-पूवª 22 19 22 0 0 0 

15 दि±ण- पिĲमी 7 5 8 1 0 0 

16 एसपीएल सेल 0 0 0 0 0 0 

17 एसपीयूडÊÐयूएसी 0 0 0 0 0 0 

18 सतकª ता 0 0 0 0 0 0 

19 पिĲम 10 5 5 0 0 0 

20 रोिहणी 8 12 21 1 0 1 

21 शाहदरा 5 5 5 0 0 0 

22 Ĭारका 34 21 23 1 0 1 

23 बाहरी उ°र 4 8 3 0 0 0 

  कुल मामले  136 130 128 5 0 2 

                

राºय: जÌमू-कÔमीर       

1 अनंतनाग 0 0 0 0 0 0 

2 अवंतीपोरा 0 0 0 0 0 0 

3 बांदीपोरा 0 0 0 0 0 0 

4 बारामूला 0 0 0 0 0 0 

5 बडगाम 0 0 0 0 0 0 

6 िवशेष अपराध शाखा जÌमू 0 0 0 0 0 0 

7 Öपेशल øाइम िवंग कÔमीर 0 0 0 0 0 0 

8 डोडा 1 0 2 0 0 0 

9 गांदरबल 0 0 0 0 0 0 

10 हंदवाड़ा 0 0 0 0 0 0 

11 जÌमू 0 4 11 0 1 0 

12 कठुआ 4 1 1 0 0 0 

13 िकÔतवाड़ 1 0 3 0 0 0 

14 कुलगाम 0 0 0 0 0 0 

15 कुपवाड़ा 0 0 0 0 0 0 

16 पुंछ 0 0 0 1 0 0 

17 पलुवामा 0 0 0 0 0 0 

18 रलेवे जÌमू 0 0 0 0 0 0 

19 रलेवे कÔमीर 0 0 0 0 0 0 

20 रलेवे कटरा 0 0 0 0 0 0 
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21 राजौरी 0 1 1 0 0 0 

22 रामबन 0 0 3 0 0 0 

23 åरयासी 1 1 1 0 0 0 

24 सांबा 0 0 1 0 0 0 

25 शोिपयां 0 0 0 0 0 0 

26 सोपोर 0 0 0 0 0 0 

27 ®ीनगर 0 0 0 0 0 0 

28 उधमपरु 6 4 3 0 0 0 

29 साइबर अपराध जÌमू 0 0 0 0 0 0 

30 साइबर अपराध कÔमीर 0 0 0 0 0 0 

31 एटंी नारकोिटक टाÖक फोसª जÌमू 0 0 0 0 0 0 

32 
एटंी नारकोिटक टाÖक फोसª 

कÔमीर 
0 0 0 0 0 0 

33 ईओडÊÐयू जÌमू 0 0 0 0 0 0 

34 ईओडÊÐयू कÔमीर 0 0 0 0 0 0 

35 सीआईई जÌमू 0 0 0 0 0 0 

36 सीआईसीई कÔमीर 0 0 0 0 0 0 

  कुल मामले  13 11 26 1 1 0 

                

राºय: लĥाख       

1 कारिगल 0 0 0 0 0 0 

2 लेह 0 0 0 0 0 0 

  कुल मामले  0 0 0 0 0 0 

                

राºय: ल±Ĭीप       

1 ल±Ĭीप 0 0 0 0 0 0 

  कुल मामले  0 0 0 0 0 0 

                

राºय: पडुुचेरी       

1 कराईकल 0 0 0 0 0 0 

2 पडुुचेरी 7 9 4 0 0 0 

  कुल मामले  7 9 4 0 0 0 

ąोत: भारत म¤ अपराध, एनसीआरबी, गहृ मýंालय 
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सहकारी सिमितयŌ को एफएफपीओ म¤ बदलना 

1667. डॉ. भोला िसहं:  
®ी सतीश कुमार गौतमः  
®ी बालाशौरी वÐलभनेनी:  

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िक :  

(क) ³या मÂÖयपालन िवभाग ने 1,000 मौजूदा मÂÖय सहकारी सिमितयŌ को 'मÂÖय िकसान 

उÂपादक संगठनŌ' (एफएफपीओ) म¤ बदलने का कायª राÕůीय सहकारी िवकास िनगम (एनसीडीसी) 

को आवंिटत िकया है और यिद हा,ँ तो तÂसंबंधी Êयौरा ³या है;  

(ख) ³या एनसीडीसी उĉ एफएफपीओ को åरयायती िव° या तकनीकì सहायता ÿदान करता है 

और यिद हा,ँ तो उĉ एफएफपीओ/एफपीओ को ÿदान कì गई कुल िव°ीय और तकनीकì 

सहायता का राºय-वार Êयौरा ³या है;  

(ग): एनसीडीसी Ĭारा इन सहकारी सिमितयŌ को एफएफपीओ म¤ बदलने म¤ िकतना समय लगेगा;  

(घ) ³या एनसीडीसी ने मछुआरŌ को बाजार संपकª  और ÿसÖंकरण सिुवधाए ंÿदान करने के िलए 

70 मÂÖय िकसान उÂपादक संगठन पंजीकृत िकए ह§ और यिद हा,ँ तो आňं ÿदेश म¤ तÂसंबंधी 

Êयौरा ³या है; और  

(ङ) एनसीडीसी Ĭारा अब तक ÿवितªत, गिठत और समिथªत एफएफपीओ का राºय-वार Êयौरा 

और सं́ या ³या है और आंň ÿदेश का िजला-वार Êयौरा ³या है? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 

(क) स े(ग) मÂÖयपालन िवभाग, मÂÖयपालन, पशुपालन और डेयरी मýंालय Ĭारा कायाªिÆवत 

ÿधान मंýी मÂÖय सÌपदा योजना (PMMSY) के अंतगªत अÆय बातŌ के साथ-साथ मछुआरŌ और 

मÂÖय िकसानŌ को आिथªक łप से सशĉ बनाने और उनकì बाग¥िनंग पावर को बढ़ाने के िलए 

िफश फामªसª ÿोड्यूसर ऑगªनाइज़ेशन/कंपिनयŌ (FFPOs/Cs) कì Öथापना का ÿावधान िकया 

गया है। मÂÖयपालन िवभाग, भारत सरकार ने माचª, 2023 म¤ ÿधानमंýी मÂÖय सÌपदा योजना 
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(PMMSY) के तहत 100 ÿितशत क¤ þीय िव°ीय सहायता के साथ 225.50 करोड़ Łपए कì कुल 

लागत पर तटीय राºयŌ/क¤ þ शािसत ÿदेशŌ म¤ 1000 मौजूदा ÿाथिमक मािÂÖयकì सहकारी 

सिमितयŌ को मÂÖय िकसान उÂपादक संगठन/ िफश फामªर ÿोड्यूसर ऑगªनाइजेशन (FFPOs) म¤ 

बदलने के िलए राÕůीय सहकारी िवकास िनगम/ नेशनल कोऑपरिेटव डेवलपम¤ट कॉपōरेशन 

(NCDC) के ÿÖताव को Öवीकृित दी है। PMMSY के तहत FFPOs के łप म¤ गठन के िलए 

आवंिटत 1000 ÿाथिमक मािÂÖयकì सहकारी सिमितयŌ (PFCS) का राºय/केÆþ शािसत ÿदेश-

वार िववरण नीच ेिदया गया ह:ै 

øम 

सं́ या 

राºय/क¤ þ शािसत ÿदेश FFPO के łप म¤ गठन हतेु आवंिटत 
मािÂÖयकì सहकारी सिमितयाँ  

1 आňं ÿदेश 182 

2 गोवा 4 

3 महाराÕů 316 

4 गजुरात 146 

5 कनाªटक 62 

6 केरल 124 

7 ओिडशा 21 

8 तिमलनाडु 105 

9 पिĲम बंगाल 40 
 

कुल 1000 

 

ÿधानमंýी मÂÖय सÌपदा योजना (PMMSY) के तहत ÿÂयेक मÂÖय िकसान उÂपादक संगठन 

(FFPO) को संगठन बनाने और इन³यूबेशन लागत, ÿबंधन लागत और इि³वटी अनुदान के łप 

म¤ क¤ þीय सहायता ÿदान कì जाती है। इसके अितåरĉ, NCDC FFPO को åरयायती िव° और 

तकनीकì सहायता भी ÿदान करता है। NCDC Ĭारा दी गई जानकारी अनसुार NCDC Ĭारा 

FFPOs को ÿदान कì गई कुल िव°ीय सहायता का Êयौरा संलµन िववरण- I म¤ ÿÖतुत िकया गया 

ह ै
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(घ) और (ङ)  इसके अलावा, माचª, 2023 म¤ मÂÖयपालन िवभाग, भारत सरकार ने 100% 

क¤ þीय अनुदान के साथ 37.80 करोड़ Łपए कì लागत से देश भर म¤ 70 नए मÂÖय िकसान 

उÂपादक संगठन/िफश फामªसª ÿोड्यूसर ऑगªनाइज़ेशन (FFPOs) के गठन के िलए NCDC के 

एक अÆय ÿÖताव को भी Öवीकृित दी है। इसम¤ आňं ÿदेश म¤ सात नए FFPO का गठन शािमल है। 

आňं ÿदेश सिहत पंजीकृत 70 नए FFPO का राºय-वार Êयौरा संलµन िववरण- II म¤ ÿÖतुत 

िकया गया है। आňं ÿदेश म¤ एनसीडीसी Ĭारा ÿवितªत, गिठत और सहायता ÿाĮ एफएफपीओ कì 

सं́ या का िजला-वार Êयौरा संलµन िववरण-III म¤ िदया गया है। 

िववरण- I 

NCDC Ĭारा FFPOs को ÿदान कì गई कुल िव°ीय सहायता का Êयौरा 

ø.स.ं पåरयोजना का नाम सगंठन का नाम NCDC-±ेýीय 

कायाªलय 

क¤ þीय शेयर कì 

पाýता (Ł. लाख 

म¤) 

1 िबहार के मोितहारी िजले म¤ ब°ख 

और बकरी के साथ इंटीúेटेड 

िफश फािम«ग यूिनट कì Öथापना 

(Êलॉक लागत 96.48 लाख 

Łपए) 

मÂÖय िकसान उÂपादक 

संगठन  

सहकारी सिमित िलिमटेड 

पटना, िबहार 38.79 

2 मÂÖय का वैÐयू एिडशन और 

आपूितª ®ृंखला िवपणन का 

िवकास, िबबवेवाड़ी, पणेु, 

महाराÕů (Êलॉक लागत 88.12 

लाख Łपए) 

यूिनवसªल शेड्यूल काÖट 

मÂÖय शेतकरी उÂपादक 

सहकारी सÖंथा िलिमटेड 

पणेु, महाराÕů 50.00 

3 इंटीúेटेड åरज़वॉªयर डेवलपम¤ट, 

सोलधारा, नवसारी, गुजरात 

(Êलॉक लागत 48.74 लाख 

Łपए) 

गजुरात मÂÖय िकसान 

उÂपादक सहकारी सिमित 

िलिमटेड 

गांधीनगर, 

गजुरात 

48.74 

4 मÂÖय का वैÐयू एिडशन और 

आपूितª ®ृंखला िवपणन का 

िवकास, अनाªला, पालघर, 

महाराÕů िजला एकवीरा 

मािÂÖयकì और कृिष 

संगठन 

पणेु, महाराÕů 50.00 
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महाराÕů (Êलॉक लागत 88.34 

लाख Łपए) 

5 पीएमएमएसवाई योजना के क¤ þीय 

घटक कì Öटाटª-अप गितिविधयŌ 

के तहत 77.00 लाख कì Êलॉक 

लागत पर मÂÖय मूÐय संवधªन 

और कोÐड चेन आपूितª बाजार के 

िवकास हेतु Öटाटª-अप गितिविध 

का ÿÖताव 

काशी सजृन बहòउĥेशीय 

सहकारी सिमित िलिमटेड 

लखनऊ, 

उ°र ÿदेश 

38.50 

 

िववरण- II 

पीएमएमएसवाई के तहत नए 70 एफएफपीओ के गठन/पंजीकरण का राºय/क¤ þ शािसत 
 ÿदेश -वार Êयौरा  

 
ø.स.ं राºय/क¤ þ शािसत ÿदेश का नाम पंजीकृत एफएफपीओ कì सं́ या 

 
1 मÅय ÿदेश 5 
2 झारखंड 1 
3 ओिडशा 6 
4 उ°र ÿदेश 2 
5 महाराÕů 5 
6 जÌमू और कÔमीर 2 
7 िहमाचल ÿदेश 1 
8 लĥाख 1 
9 छ°ीसगढ 1 

10 गजुरात 4 
11 दमन और दीव 2 
12 िबहार 6 
13 मिणपरु 2 
14 मेघालय 1 
15 असम 1 
16 िमजोरम 1 
17 िýपरुा 1 
18 तेलंगाना 2 
19 आňं ÿदेश 7 
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20 तिमलनाडु 6 
21 उ°राखंड 5 
22 पिĲम बंगाल 1 
23 केरल 4 
24 कनाªटक 3 

कुल 70 
 

िववरण-III 

आňं ÿदेश म¤ एनसीडीसी Ĭारा ÿवितªत, गिठत और समिथªत FFPO कì सं́ या का िजलावर 
Êयौरा  

 
I. 70 FFPOs के तहत आňं ÿदेश म¤ िजला और Êलॉक के साथ 7 FFPOs का िजलावार 

Êयौरा  
 

øम 

सं́ या 

आňं ÿदेश म¤ FFPO का नाम िज़ला Êलॉक 

1 कुरनूल ®ी मÂÖयनारायण मÂÖय िकसान उÂपादक MACS 

िलिमटेड। 

कुरनूल गडूुर 

2 नīंाला ®ी मÂÖयनारायण मÂÖय िकसान उÂपादक MACS 

िलिमटेड।  

नīंाला पÆयम 

3 अनंतपुरम ®ी मÂÖय नारायण मÂÖय िकसान उÂपादक 

MACS िलिमटेड। 

अनंतपुर पािमडी 

4 जलापÕुपा मÂÖय िकसान उÂपादक MACS िलिमटेड  SPSR 

नÐेलोर 

कवाली 

5 ÿकाशम तटीय समþुी मÂÖय िकसान उÂपादक MACS  

िलिमटेड 

ÿकाशम िसंगरायकŌडा 

6 िशव शिĉ मÂÖय िकसान उÂपादक पारÖपåरक सहायता 

सहकारी सिमित िलिमटेड 

®ी बालाजी थडा 

7 जय सूयाª मÂÖय िकसान उÂपादक पारÖपåरक सहायता ÿाĮ 

सहकारी सिमित िलिमटेड 

बापतला बापतला 
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II. आňं ÿदेश म¤ 1000 PFCS के तहत FFPOs कì िज़लावार सं́ या 

øंम.सं́ या िजला का नाम 
 

PFCS कì सं́ या 

1 अनकापÐली 2 
2 अनंतपुरम 4 
3 बापतला 11 
4 िच°ूर 2 
5 कोनासीमा 34 
6 पूवê गोदावरी 12 
7 एलŁु 18 
8 गुंटूर 6 
9 काकìनाडा 10 

10 कृÕणा 7 
11 कुरनूल 3 
12 नांदयाल 1 
13 एनटीआर 1 
14 पलनाडु  2 
15 पीवीपी माÆयम 5 
16 ÿकाशम 3 
17 एसपीएसआर नÐेलोर 6 
18 ®ी सÂय साई ं 1 
19 ®ीकाकुलम 19 
20 ितŁपित 5 
21 िवशाखाप°नम 3 
22 िवजयनगरम 6 
23 पिĲम गोदावरी 20 
24 YSR कडÈपा 1 
25 ASR 0 
26 अÆनमÍया  0 

 कुल 182 
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AGRICULTURAL UNIVERSITIES 

1668.  SHRI ANUP SANJAY DHOTRE: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the number of Agricultural Universities functioning in the country along 

with the norms/criteria laid down for opening of new Agricultural 

University in the country, State-wise;  

(b) whether the Government has allocated any funds for the 

improvement/upgradation of Agricultural Universities in the country, 

State-wise particularly in Akola, Maharashtra;  

(c) if so, the details thereof along with funds sanctioned by the Government 

during the last three years and the current year, State-wise particularly in 

Akola, Maharashtra; and  

(d)  whether it is also a fact that the teaching in agriculture and animal 

husbandry sectors in agricultural universities severely affected due to a 

shortage of staff and if so, the details thereof and the corrective steps 

taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI BHAGIRATH CHOUDHARY): 

(a) There are 80 agricultural universities in the country, which includes 69 

State Agricultural Universities (SAUs), 03 Central Agricultural Universities 

(CAUs) and 04 Deemed Universities (DUs), 04 Central Universities with 

Agricultural Faculty. Details are given in the enclosed Statement-I.  
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 The agriculture including agricultural education is a state subject, 

therefore, state governments establish agricultural universities as per their 

requirement. 

 Indian Council of Agricultural Research (ICAR) has developed ‘ICAR 

Model Act (Revised 2023)’ for Higher Agricultural Educational Institutions in 

India and ‘Minimum Requirements for Establishing the Agricultural Colleges’. 

(b) Under the plan scheme of Indian Council of Agricultural Research (ICAR) 

“Strengthening and Development of Higher Agricultural Education in India” the 

financial assistance is provided to accredited Agricultural Universities in the 

Country for strengthening and upgradation. The funding support to accredited 

universities during the 5 years of the current Plan Period is Rs.  1869.61 crore.  

 ICAR provides need based financial assistance in critical areas to the 

agricultural universities under Plan Scheme to upgrade, strengthen, modernize 

and enhance the amenities and infrastructure pertaining to teaching, learning, 

supports student research, provision for scholarships and for quality assurance 

of higher agricultural education. 

(c) The details of the funding support under the scheme during last three 

years and current year, state wise is given in the enclosed Statement-II. 

 Under the scheme funding support is provided to Dr. Panjabrao 

Deshmukh Krishi Vidyapeeth (PDKV), Akola in Maharashtra during last three 

years and current year is Rs. 9.59 Crore and year-wise details are given in the 

enclosed Statement-III.    
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(d) As per information collected from agricultural universities, overall about 

47% of total positions of faculty/teaching are vacant in the agricultural 

universities. Agriculture Education being state subject, creation and filling up of 

the posts in State Agricultural Universities (SAUs) is the responsibility of State 

Governments. 

 

STATEMENT-I 

State-wise agricultural universities functioning in the country 

S.No. State Name of the University 
1.  Andhra Paresh Acharya NG Ranga Agricultural University, Guntur 
2.  Sri Venkateswara Veterinary University, Tirupati 
3.  Dr. YSR Horticulture University, Venkataramannagudem 
4.  Andhra Pradesh Fisheries University, Narasapur, West Godavari 
5.  

Assam 
Assam Agricultural University, Jorhat 

6.  Assam Veterinary and Fishery University (AVFU), Khanapara, 
Guwahati 

7.  
Bihar 

Bihar Agricultural University, Sabour, Bhagalpur 
8.  Dr. R.P. Central Agricultural University, Pusa, Samstipur, Bihar 
9.  Bihar Animal Sciences University, Patna 
10.  Chhattisgarh Indira Gandhi Krishi Viswa Vidhyalaya, Raipur 
11.  Chhattisgarh Kamdhenu Visvavidyalaya, Durg 
12.  Mahatma Gandhi University of Horticulture and Forestry, Durg 
13.  Delhi Indian Agricultural Research Institute, New Delhi 
14.  

Gujarat 

Anand Agricultural University, Anand 
15.  Junagadh Agricultural University, Junagadh 
16.  Sardar Krushinagar Dantiwada Agricultural University, Dantiwada 
17.  Gujrat Natural Farming Sciences University, Sultanpura 
18.  Navsari Agricultural University, Navsari 
19.  Kamdhenu University, Amreli 
20.  Haryana Chaudhary Charan Singh Haryana Agricultural University, Hisar 
21.  Lala Lajpat Rai University of Veterinary and Animal Sciences, 

Hisar 
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S.No. State Name of the University 
22.  National Dairy Research Institute, Karnal 
23.  Haryana State University of Horticultural Sciences, Karnal 
24.  Himachal Pradesh Ch. Sarwan Kumar Himachal Pradesh Krishi Viswavidyalaya, 

Palampur 
25.  Dr. Yaswant Singh Parmar University of Horticulture and Forestry, 

Solan 
26.  Jammu and 

Kashmir 
Sher-e-Kashmir University of Agricultural Science and 
Technology, Jammu 

27.  Sher-e-Kashmir University of Agricultural Science and 
Technology, Srinagar 

28.  Jharkhand Birsa Agricultural University, Ranchi 
29.  Karnataka University of Agricultural Sciences, Bangalore 
30.  University of Agricultural Sciences, Raichur 
31.  University of Agricultural Sciences, Dharwad 
32.  Keladi Shivappa Nayaka University of Agricultural and 

Horticultural Sciences, Shimoga 
33.  Karnataka Veterinary, Animal and Fisheries Sciences, Bidar 
34.  University of Horticulture Sciences, Bagalkot 
35.  University of Agricultural Sciences, Mandya 
36.  Kerala Kerala Agricultural University, Thrissur 
37.  Kerala Veterinary   and Animal Sciences University, Pookode, 

Wayanand, Kerala 
38.  Kerala University of Fisheries and Ocean Studies, Panangad, 

Kochi 
39.  Madhya Pradesh Jawaharlal Nehru Krishi Viswa Vidyalaya, Jabalpur 
40.  Rajmata Vijayaraje Scindia Krishi Vishwa Vidyalaya, Gwalior 
41.  Nanaji Deshmukh Pashu Chikitsa VisvaVidyalaya, Jabalpur 
42.  Maharashtra  Vasantrao Naik Marathwada Krishi Vidyapeeth, Parbhani 
43.  Matatam Phule Krishi Vidyapeeth, Rahuri 
44.  Dr. Punjabrao Deshmukh Krishi Viswa Vidyalaya, Akola 
45.  Dr. Balaesahib Sawant Kokan Krishi Vidyapeeth, Dapoli 
46.  Maharashtra Animal and Fisheries. Sciences University, Nagpur 
47.  Central Institute of Fisheries Education, Mumbai 
48.  Manipur Central Agricultural University, Imphal 
49.  Nagaland Nagaland University, Medziphema 
50.  Orissa Orissa University of Agricultural and Technology, Bhubaneswar 
51.  Punjab Punjab Agricultural University, Ludhiana 
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S.No. State Name of the University 
52.  Guru Angad Dev Veterinary and Animal Sciences University, 

Ludhiana 
53.  Rajasthan Agriculture University, Kota 
54.  Maharana Pratap University of Agriculture and Technology, 

Udaipur 
55.  Swami Keshwanand Rajasthan Agricultural University, Bikaner 
56.  SKN Agriculture University, Jobner 
57.  Agriculture University, Jodhpur 
58.  Rajasthan University of Veterinary and Animal Sciences, Bikaner 
59.  Rajasthan University of Veterinary and Animal Sciences, Jaipur 
60.  Tamil Nadu Tamil Nadu Agricultural University, Coimbatore 
61.  Tamil Nadu Veterinary and Animal Sciences University, Chennai 
62.  Tamil Nadu Dr J Jayalalithaa Fisheries University, Nagapattinam 
63.  Telangana Professor Jayashankar Telangana State Agricultural University, 

Hyderabad 
64.  Sri PV Narsimha Rao Telangana Veterinary University, 

Hyderabad 
65.  Sri Konda Laxman Telangana State Horticultural, University, 

Hyderabad 
66.  Uttar Pradesh Chandra Shekhar Azad University of Agricultural and Technology, 

Kanpur 
67.  Sardar Vallabhbhai Patel University of Agriculture and 

Technology, Meerut 
68.  Rani Laxami Bai Central Agricultural University, Jhansi 
69.  Acharya Narendra Deva University of Agriculture and Technology, 

Kumarganj, Ayodhya 
70.  Banda University of Agricultural and Technology, Banda 
71.  Aligarh Muslim University, Aligarh 
72.  Banaras Hindu University, Varanasi 
73.  Uttar Pradesh Pandit Deen Dayal Upadhyaya Pashu Chikitsa 

Vigyan Vishwavidyalaya, Mathura  
74.  Indian Veterinary Research Institute, Bareilly 
75.  Uttarakhand 

  
G.B. Pant University of Agriculture and Technology, Pantnagar 

76.  VCSG Uttarakhand University of Horticulture and Forestry, 
Bharsar 

77.  West Bengal Uttar Banga Krishi Viswavidhyalaya, Cooch Behar 
78.  Bidhan Chandra Krishi Viswa Vidhyalaya, Mohanpur 
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S.No. State Name of the University 
79.  Vishva Bharti, Santiniketan 
80.  West Bengal University of Animal and Fishery Sciences, Kolkata 
 

STATEMENT-II 

Details of the funding support to the agricultural universities under the 
scheme, State-wise grant for the last three years of the Plan, and current 

year(2022-23 to 2025-26 till date) 
 Amount (Rs.in crore)                                                            

S. No. State Agricultural 
Universities 

2022-23  2023-24  2024-25  2025-26 
(till date) 

Total  

1. Andhra Pradesh 5.78 9.02 15.48 1.83 32.11 
2. Assam 11.64 6.76 13.35 3.23 34.98 
3. Bihar 5.65 6.08 15.29 0.74 27.76 
4. Chhattisgarh 8.46 9.10 9.18 1.37 28.11 
5. Delhi 23.83 29.67 72.38 99.50 225.38 
6. Gujarat 10.97 11.15 24.33 2.65 49.1 
7. Haryana 8.27 10.77 29.53 0.61 49.18 
8. Himachal Pradesh 4.70 9.45 11.49 0.88 26.52 
9. Jharkhand 0.55 0.29 0.51 0.08 1.43 
10. Jammu and Kashmir 8.12 4.72 19.30 3.49 35.63 
11. Karnataka 19.42 26.77 35.21 12.01 93.41 
12. Kerala 6.41 6.34 10.85 1.50 25.1 
13. Madhya Pradesh 7.44 9.69 17.03 0.94 35.1 
14. Maharashtra 22.44 16.59 39.23 4.93 83.19 
15. Manipur 14.42 16.75 13.14 6.20 50.51 
16. Nagaland 0.13 0.32 4.70 0.10 5.25 
17. Orissa 3.68 2.78 5.40 0.06 11.92 
18. Punjab 7.10 4.78 11.93 1.01 24.82 
19. Rajasthan 9.77 10.53 19.36 0.71 40.37 
20. Telangana 5.94 11.81 12.56 0.65 30.96 
21. Tamil Nadu 4.98 10.43 19.88 4.95 40.24 
22. Uttarakhand 3.35 6.15 27.06 0.66 37.22 
23. Uttar Pradesh 15.26 14.46 52.30 2.01 84.03 
24. West Bengal 4.10 5.22 9.66 1.17 20.15 
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STATEMENT-III 

Financial assistance for Dr. Panjabrao Deshmukh Krishi Vidyapeeth 
(PDKV), Akola, for the last 3 years and current year of the Plan scheme 

 

 

 

OUTCOME OF DIGITAL AGRICULTURE INITIATIVES 

1669.  DR. SAMBIT PATRA: 
SHRIMATI POONAMBEN MAADAM: 
SHRI JASHUBHAI BHILUBHAI RATHVA: 
SHRI RAO RAJENDRA SINGH: 
SHRI SHASHANK MANI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government has evaluated the outcomes of digital agriculture 

initiatives undertaken or continued in 2025, including AgriStack, Digital 

Crop Survey, Namo Drone Didi Scheme, Kisan e-Mitra and others; 

(b)  if so, the details thereof, including farmer coverage, integration with land 

records and improvements in access to credit, insurance and real-time 

advisory services; 

(c)  whether the Government has assessed the impact of these initiatives on 

productivity, income levels and market linkages for farmers; and 

Name of the 
Universities 

2022-23 2023-24 2024-25 2025-26 till 
date 

Total Rs. in 
crore 

PDKV, Akola 3.38 2.92 2.11 1.18 9.59 
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(d)  if so, the details thereof, including State-wise coverage and measurable 

outcomes? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (d)Yes, the Government consistently evaluates the outcomes of digital 

agriculture initiatives undertaken or continued during 2025. Some of the major 

initiatives are as under: 

I. AgriStack: The AgriStack is a Digital Public Infrastructure (DPI) which 

consists of three foundational registries or databases associated with the 

agriculture sector, i.e., the Farmers Registry, Geo-Referenced Village 

Maps, and Crop Sown Registry, all created and maintained by the State 

Governments/ Union Territories. It establishes a single source of truth for 

farmer identity, land, and their crops. 

Farmer ID enables seamless integration of Direct Benefit Transfer 

(DBT) schemes such as Pradhan Mantri Kisan Samman Nidhi Yojna 

(PM Kisan), Pradhan Mantri Fasal Bima Yojna (PMFBY), Minimum 

Support Price (MSP) based procurement, access to credit delivery, input 

distribution, and disaster relief. As of 04.02.2026, more than 8.48 Crore 

Farmer IDs have been generated across the country. 

Digital Crop Survey has enabled plot-level visibility of crops and 

better estimation of sowing patterns across seasons, which in turn 

supports evidence-based planning for procurement, input supply and 

logistics. In Kharif 2025, the Digital Crop Survey (DCS) has been 
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conducted in 604 Districts covering more than 28.5 crores plots across 

the country.  

Maharashtra has successfully leveraged AgriStack for scheme 

delivery, disaster relief, Artificial Intelligence (AI)-based advisory, and 

providing credit access, including the transfer of over ₹14,000 crore to 89 

lakh farmers for Kharif 2025 crop losses. Chhattisgarh has 

institutionalized Farmer ID and Digital Crop Survey for MSP-based 

paddy procurement, covering over 32 lakh farmers in a single season, 

significantly improving transparency, crop verification, and timeliness of 

MSP payments. 

II. Krishi Decision Support System: Krishi Decision Support System is a 

geo-spatial platform that integrates satellite imagery, weather, soil, and 

crop data using Geographic Information System (GIS) to support 

agricultural planning and decision-making. This acts as an analytical 

platform (web-portal) for developing targeted advisories on crop, weather 

and soil.  

III. Kisan e-Mitra: It is a voice-based Artificial Intelligence (AI)-powered 

chatbot developed to assist farmers with responses to their queries on 

the PM Kisan Samman Nidhi scheme. This solution supports 11 regional 

languages and is evolving to assist with other government programs. At 

present, it handles over 8,000 farmer queries on an average daily and so 

far, more than 95 lakh queries have been answered. 
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IV. National Pest Surveillance System: The National Pest Surveillance 

System, for tackling the loss of produce due to climate change, utilizes 

AI and Machine Learning to detect pest infestation in crop issues, 

enabling timely intervention for healthier crops. This tool, currently used 

by over 10,000 extension workers, allows farmers to capture images of 

pests to help them mitigate pest attacks and reduce crop losses. At 

present, it supports 65 crops and over 400 pests. 

V. Namo Drone Didi: The Government has approved ‘Namo Drone Didi’ a 

Central Sector Scheme for providing 15,000 drones to the Women Self 

Help Groups (SHGs) with an outlay of Rs. 1261 Crores for the period 

from 2023-24 to 2025-26. The major objectives of the scheme are to 

promote advanced technology in agriculture for improved efficiency, 

enhanced crop yield and reduced cost of operation and to empower 

SHGs as drone service providers for increasing their income and 

providing livelihood support. Lead Fertilizer Companies (LFCs) have 

distributed 500 drones under the Namo Drone Didi Scheme. Agricultural 

Development and Rural Transformation Centre (ADRTC), Bangalore 

have carried out a study on the economics and business viability of 

drone operations on these 500 drones. The study indicates that the 

adoption of drones has diversified SHG activities, improved agricultural 

practices, and increased income opportunities for women in rural 

communities. 
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VI. Seed Authenticity Traceability and Holistic Inventory (SATHI): It provides 

a digital platform that streamlines the holistic management of seed 

production, quality certification, distribution, and traceability pan-India. 

This endeavor establishes a National Seed Grid (NSG), integrating all 

seed stakeholders within a unified national digital platform. 

 

GI TAG FOR MURSHIDABAD SILK THAAN 

1670.  SHRI YUSUF PATHAN: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the status of the application for Geographical Indication (GI) tag for 

Murshidabad Silk Thaan and the details thereof; 

(b)  the duration for which the application has been pending before the 

Geographical Indications Registry and the reasons for the pendency; 

and 

(c)  the timeline by which the GI tag is expected to be granted and the 

details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (c) The Geographical Indications Registry received an application for 

the Geographical Indication “Murshidabad Silk,” filed by Chandrakanta 

Lalitmohan Resham Khadi Samity, Village: Islampur, Post: Khagra, District: 
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Murshidabad, West Bengal, on 13 January 2023. The application has been 

assigned Application No. 1044. 

A Preliminary Examination Report was issued to the applicant on 07 

February 2023, calling upon the applicant to rectify the deficiencies contained 

in the application within one month from the date of receipt of the Report. The 

reply to the Preliminary Examination Report was submitted on 30 September 

2024 by the applicant. 

Accordingly, a Consultative Group Meeting under Rule 33 of the 

Geographical Indications of Goods (Registration and Protection) Rules, 2002, 

was held on 20 November 2024 for evaluation of the application by the 

Committee of Experts and the Examination Report was issued on 22 

November 2024. 

The application has now been advertised in the Geographical Indications 

Journal No. 210 dated 26 November 2025, inviting opposition from the public 

within four months from the date of advertisement which will end on 25 March, 

2026. If no opposition is filed within this period, the GI application will proceed 

for registration. 

 

PROCESSED FOOD EXPORT COMPANIES 

 1671.  SHRIMATI DAGGUBATI PURANDESWARI: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) the details of measures being taken by the Government to promote the 

growth of processed food export companies, including shrimp and seafood 
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exporters particularly from Andhra Pradesh, following the strong performance of 

firms; 

(b) whether the Government has assessed the impact of global demand, 

export incentives, and regulatory frameworks on small and medium-sized food 

 processing companies, if so, the details thereof, if not, the reasons therefor; 

(c) the steps being taken to ensure sustainable growth, quality standards and 

market access for Indian food exporters; and 

(d)  the manner in which these initiatives expected to enhance exports, 

employment and competitiveness of India’s processed food sector? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (d) The Government, through the Ministry of Food Processing 

Industries, the Department of Fisheries under the Ministry of Fisheries, Animal 

Husbandry and Dairying, and the Department of Commerce, is implementing 

multiple initiatives to promote the growth, competitiveness, and sustainability 

of the processed food and seafood export sector, including exporters in 

Andhra Pradesh. 

  Schemes of the Ministry of Food Processing Industries, namely the 

Pradhan Mantri Kisan SAMPADA Yojana, Pradhan Mantri Formalisation of 

Micro Food Processing Enterprises Scheme, and the Production Linked 

Incentive Scheme for Food Processing Industries, provide demand-driven 

financial assistance for development of modern processing and supply chain 
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infrastructure across the country, including for Micro, Small and Medium 

Enterprises. 

  For fisheries and seafood exports, including shrimp, the Pradhan Mantri 

Matsya Sampada Yojana is being implemented across all States and Union 

Territories. The scheme supports fisheries infrastructure, value chains, post-

harvest and cold-chain facilities, and capacity building, and includes 

interventions such as quality fish production, diversification of aquaculture, 

promotion of export-oriented species, disease management, traceability, 

mandatory use of Turtle Excluder Devices, stock assessment of marine 

resources, and modern post-harvest infrastructure, with the objective of 

promoting sustainable growth and compliance with international norms. 

  To promote exports of agricultural and processed food products, the 

Department of Commerce, through the Agricultural and Processed Food 

Products Export Development Authority, provides financial assistance under 

its Financial Assistance Scheme for development of export infrastructure, 

quality development, and market development. APEDA has extended 

assistance to registered exporters in Andhra Pradesh, undertaken training and 

capacity-building programmes, facilitated participation in international and 

domestic trade fairs and Buyer–Seller Meets, promoted branding of Indian 

value-added and geographical indication products, launched BHARATI to 

support agri-export start-ups, conducted a study on the processed food 

sector, and disseminated market intelligence through the Agri-Exchange 

platform. 
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Further, the Export Promotion Mission, announced in the Union Budget 

2025–26, provides a unified, outcome-oriented framework to strengthen 

export competitiveness, particularly for Micro, Small and Medium Enterprises, 

first-time exporters, and labour-intensive sectors. 

The Government regularly monitors global demand trends. Exports of 

processed food products increased from USD 8,895.50 million in 2023 to USD 

9,267.18 million in 2024, with India’s share in global exports at about 1.35 per 

cent. 

The Ministry of Food Processing Industries has also undertaken a study 

titled “Assessment of Export Potential of Seafood Products in the Emerging 

Global Economy”. Collectively, these initiatives are intended to enhance 

exports, improve market access and quality standards, promote sustainable 

growth, generate employment across the value chain, and strengthen the 

competitiveness of India’s processed food sector, including seafood. 

  

INLAND CONTAINER DEPOTS 

1672.  SUSHRI S. JOTHIMANI: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  whether the Government has undertaken any assessment to identify the 

need for Inland Container Depots (ICDs) or dry ports in non-coastal 

export hubs of Tamil Nadu, particularly Karur, Tiruppur and Dindigul, to 

reduce logistics costs and improve export clearance; 
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(b)  the number and locations of operational ICDs in Tamil Nadu at present 

and the details of new ICD or dry port proposals approved or under 

consideration during the last three years; 

(c)  the measures taken to improve inland access to container handling, 

warehousing, cold storage and testing facilities for MSMEs, women-led 

enterprises and small exporters in the State; and 

(d)  whether the Ministry is coordinating with State Governments and private 

sector partners to develop multi-modal logistics parks, ICDs, or sector-

specific logistics infrastructure for exports such as textiles, agro-products 

and natural fibre-based goods and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) The development of Inland Container Depot (ICD) or Container Freight 

Station (CFS) is a demand driven process based on the export import cargo 

potential. Any agency, private players or public sector entities, willing to 

establish an ICD/CFS at a particular location based on its’ internal assessment 

can submit their proposal seeking Licence to operate the same. All such 

proposals are evaluated through an Inter Ministerial Committee, coordinated 

by Department of Revenue, as per the guidelines issued by that Department 

in this regard and the approval is granted accordingly. 
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(b) The list of locations in Tamil Nadu where ICDs have been notified is given 

in the enclosed Statement. Currently, no new proposal for setting up of ICDs 

in the State of Tamil Nadu is under consideration. 

(c) To create a cohesive, cost-effective, and technology-driven, integrated 

logistics ecosystem, the States are encouraged to formulate their State 

Logistics Policy aligning with the National Logistics Policy (NLP) 2022. Under 

the Tamil Nadu Logistics Policy 2023, the State has promoted development of 

inland container handling infrastructure, warehouses, cold storages and other 

facilities for MSMEs (Micro, Small, and Medium Enterprises). Moreover, the 

Tamil Nadu Warehousing Policy 2026 also provides incentive packages for 

warehousing and cold storage infrastructure development in the State, with a 

special focus on the hinterland districts. 

(d) Planning and development of MMLPs (Multi Modal Logistics Parks), 

Inland Container Depots (ICDs) or sector-specific logistics infrastructure for 

exports are demand driven initiatives. The respective State Governments and 

private entities are developing these facilities as per their demand assessment 

and plans. The Government of India also approved 35 MMLP locations across 

the country, including MMLPs in Chennai and Coimbatore in the State of Tamil 

Nadu. 
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STATEMENT 

List of locations in Tamil Nadu where ICDs have been notified 

S. No. ICD Locations 
1 Coimbatore 
2 Madurai 
3 Salem 
4 Singnallur 
5 Tirupur 
6 Pullichappallam Village, Vanur Taluk 
7 Karur 
8 Melapakkam, Arakkonam 
9 Coimbatore 

10 Inland Container Depots, Tuticorin 
11 Irugur Village, Distt. Coimbatore 
12 SIPCOT Industrial Park, Irungattukottai, Kattrambakkam Village, 

Sriperumbudur Taluk, Kancheepuram District 
13 Tondiarpet (TNPM), Chennai 
14 Hosur 

 

 

UNCONNECTED HABITATIONS UNDER PMGSY 

1673. SHRI JASWANTSINH SUMANBHAI BHABHOR: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the number of unconnected habitations in the Dahod Lok Sabha 

Constituency have been sanctioned for road construction under Pradhan 

Mantri Gram Sadak Yojana (PMGSY), Phase-IV; and 
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(b)  whether any specific assessment been conducted on the impact of 

PMGSY-III in improving access to schools and health centres in the 

remote and hilly areas of Dahod Lok Sabha Constituency? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) The Government of India has approved Phase IV of Pradhan Mantri 

Gram Sadak Yojan (PMGSY) in September 2024 to provide all-weather 

connectivity to 25,000 unconnected habitations of population size 500+ in 

plains, 250+ in NE and Hill Sates/UTs, special category areas (Tribal Schedule 

V, Aspirational Districts/Blocks, Desert areas) and 100+ in LWE affected 

districts, as per Census 2011. The timeline for completion of PMGSY-IV is 

March 2029.  

The proposals received from the States are scrutinized by the Ministry in 

the Pre-Empowered and Empowered Committee meetings. The 

recommendations of the Empowered Committee are submitted to the Minister 

of Rural Development and in case the proposals meet the programme 

requirements, the same is sanctioned for the State. As far as Dahod Lok 

Sabha Constituency in Gujarat is concerned, no proposal has been received 

yet from the State for sanction under PMGSY-IV. The Detailed Project Reports 

(DPRs) for the state under PMGSY-IV are at scrutiny stage with State 

Technical Agency (STA). The details of survey of habitations conducted in 

Gujarat for the Dahod Lok Sabha constituency under PMGSY-IV are as 

under:- 
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Districts of Dahod 
Lok Sabha 

Constituency 

Total 
Survey 

Unconnected 
habitations 

approved by State 

Eligible 
habitation 

Verified 
by NRIDA 

Pending 
Verification 

Dahod 1381 1310 950 682 268 
Mahisagar 431 415 108 100 8 

Grand Total 1812 1725 1058 782 276 
  

(b) PMGSY-III was launched in 2019 for consolidation of the existing rural 

road network by upgradation of existing Through Routes and Major Rural Links 

that connect habitations, inter-alia, to Gramin Agricultural Markets (GrAMs), 

Higher Secondary Schools and Hospitals. The program focused on 

upgradation of existing Through Routes and Major Rural Links based on 

priority giving importance to critical facilities like the rural markets, education 

and health facilities. 

  Under PMGSY-III, 298 roads covering a length of 2,955.87 km and 191 

bridges were sanctioned to the State of Gujarat. Out of which, 13 roads 

covering a length of 161.48 km and 9 bridges were sanctioned for Dahod 

district and 11 roads covering a length of 96.96 km and 1 bridge were 

sanctioned for the Mahisagar district. 

No specific assessment has been conducted on the impact of PMGSY-

III in respect of Dahod Lok Sabha Constituency. However, various independent 

evaluation studies conducted by NITI Aayog, Indian Institute of Management, 

Ahmedabad (IIM-A), and World Bank for PMGSY have concluded that it has 

had positive impact on education, access to health care facilities, employment 

generation, better farm prices and so on. PMGSY has provided new 
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opportunities of employment such as in nearby urban areas where people can 

commute daily. 

  

DISABLED PEOPLE REGISTERED UNDER MGNREGS 

1674. SHRIMATI JUNE MALIAH: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether it is a fact that West Bengal had the highest number of disabled 

people registered under Mahatma Gandhi National Rural Employment 

Guarantee Scheme (MGNREGS), if so, the details thereof; 

(b)  whether it is a fact that none of the disabled people were able to avail 

work under MGNREGS; 

(c)  whether it is a fact that the Supreme Court and Calcutta High Court had 

ordered resumption of MGNREGS in West Bengal; 

(d) the date by which Union Government with clear all dues to the state of 

West Bengal under MGNREGS/VB-G RAM G; and 

(e)  the total number of workers under MGNREGS/VB-G RAM G who could 

not connect to Aadhaar Based Payment System? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) to (d)   Mahatma Gandhi National Rural Employment Guarantee Scheme 

(Mahatma Gandhi NREGS) is a demand driven wage employment Scheme. It 

provides livelihood security, i.e. fall back options for livelihood for the rural 

households, when no better employment opportunity is available.  The 
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responsibility for implementation of the Scheme is vested with the 

Governments of the concerned States/UTs. Details of disabled persons 

registered and number of persons who availed employment in West Bengal 

under Mahatma Gandhi NREGS during the financial year 2021-22 is given 

below: 

 Financial 

Year 

Number of Persons 

Registered 

Number of persons who availed 

employment 

2021-22 409149 71196 

 As per NREGASoft 

Here it is stated that the release of funds to the State of West Bengal 

under the Mahatma Gandhi National Rural Employment Guarantee Scheme 

(Mahatma Gandhi NREGS) was stopped with effect from 09.03.2022 by 

invoking the provisions of Section 27 of the Mahatma Gandhi National Rural 

Employment Guarantee Act, 2005, owing to continued non-compliance with 

the directives of the Central Government by the State. 

  However, in compliance with the order of the Hon’ble Calcutta High 

Court dated 18.06.2025, this Department has issued orders dated 06.12.2025 

for the resumption of the implementation of the Mahatma Gandhi NREGS in 

the State of West Bengal, which is subject to mandatory compliance with the 

special conditions, so as to facilitate the effective and lawful implementation of 

the Scheme in the State. Accordingly, State Government has been requested 

to submit the Labour Budget proposal for the current Financial Year 2025-26 

for consideration of the Empowered Committee, Mahatma Gandhi NREGS, 

which is still awaited.   
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  As per NREGASoft, the total pending liability pertaining to the State of 

West Bengal (as on 08.03.2022) stands at ₹3082.52 crore, comprising 

₹1457.22 crore under the wage component, ₹1607.68 crore under the Material 

component, and ₹17.62 crore under the Administrative component. The 

admissibility of this liability is subject to verification by the Central 

Government.  

 (e) To ensure timely payment of wages to the beneficiaries under Mahatma 

Gandhi National Rural Employment Guarantee Scheme (Mahatma Gandhi 

NREGS) and to address the issues arising due to frequent changes in bank 

account numbers of the beneficiaries and subsequent non-updation, it was 

decided to implement Aadhar Payment Bridge System (APBS). This has been 

made mandatory with effect from 1st January 2024.  

APBS helps in improving the transparency and accountability of Wage 

distribution under the scheme and ensure faster crediting of wages in the 

account of beneficiaries. Aadhar Authentication also reduces leakage and 

corruption and ensures that only legitimate beneficiaries with verified identities 

receive wages.  In case of failure in payment through APBS, an alternative 

route to make payment is available through account-based payment that is 

National Automated Clearing House. As of now out of   total of 12.17 crore 

active workers in the country Aadhaar seeding  of 99.67% have already been 

completed and APBS conversion has been completed for 98.35% 

workers. State/UTs are continuously being monitored by the Central 
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Government for achieving 100% Aadhaar Seeding and APBS conversion in 

NREGASoft. 

 

ल±Ĭीप संघ राºय±ेý म¤ मछली पकड़ना 

1675.  ®ी सुधाकर िसहं:  
®ी जनादªन िसहं सीúीवाल:  

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िक:  

(क) ल±Ĭीप संघ राºय±ेý म¤ वतªमान म¤ पंजीकृत मछुआरŌ कì कुल सं´या और उनके पास 

उपलÊध पारंपåरक और मशीनीकृत नावŌ सिहत मछली पकड़ने वाली नौकाओ/ंनावŌ कì कुल 

सं́ या का Êयौरा ³या है;  

(ख) िपछले तीन िव°ीय वषŎ के दौरान ल±Ĭीप म¤ कुल मछली उÂपादन, वषª-वार और ÿजाित-वार 

िकतना है;  

(ग) ³या सरकार ल±Ĭीप म¤ मछुआरŌ कì आजीिवका बढ़ाने और मछली पकड़ने वाली आधुिनक 

नौकाओ ंऔर बाजार तक पहòंच को मजबूत करने के िलए कोई िविशĶ योजना लागू कर रही है और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है; और  

(घ) ³या सरकार ने संघ राºय±ेýŌ के ĬीपŌ म¤ मÂÖयपालन और Êलू इकोनॉमी को बढ़ावा देने के 

िलए कोई कदम उठाए ह§ और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 

(क) ल±Ĭीप ÿशासन Ĭारा दी गई सूचना के अनसुार संघ राºय ±ेý म¤ 3,257 मछुआरे पंजीकृत ह§ 

और पारपंåरक और मेकेनाईÛड़ बोट्स, दोनŌ को िमलाकर 1,747 िफिशंग वेसÐस उपलÊध ह§।  

इनम¤ शािमल ह§:- (i) 1,538 पारपंåरक OBM  बोट्स  जो मोटोराईÛड़ नॉन मकेेिनकल ह§ (ii) 192 

पारपंåरक øाÉट्स जो नॉन मोटोराईÛड़ ह§, और  (iii) 17 मोटोराईÛड़ मेकेिनकल बोट्स ह§ ।  
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 (ख) ल±Ĭीप ÿशासन Ĭारा दी गई सूचना के अनुसार, गत तीन िव°ीय वषŎ के दौरान ल±Ĭीप म¤ 

मÂÖय  उÂपादन का वषª-वार और ÿजाित-वार Êयौरा संलµन िववरण  म¤  िदया  गया है ।  

(ग) और (घ)  मÂÖयपालन िवभाग, मÂÖयपालन, पशुपालन और डेयरी मýंालय, भारत सरकार 

Ĭारा वषª 2020-21 से ल±Ĭीप क¤ þ शािसत ÿदेश सिहत सभी राºयŌ और क¤ þ शािसत ÿदेशŌ म¤ 

ÿधानमंýी मÂÖय संपदा योजना (PMMSY) कायाªिÆवत कर रहा है। इसके अलावा, क¤ þ शािसत 

ÿदेश ÿशासन आजीिवका सहायता, मÂÖय संचालन के आधुिनकìकरण और बाजार म¤ सधुार के 

उĥेÔय से अपनी Öवयं कì योजना संचािलत करता है। ÿधान मंýी मÂÖय संपदा योजना 

(PMMSY)  के तहत, 2020-21 और 2025-26 के दौरान, मÂÖयपालन िवभाग, भारत सरकार न े

क¤ þ शािसत ÿदेश ल±Ĭीप के िलए 62.43 करोड़ Łपए  के पåरयोजना ÿÖतावŌ को Öवीकृित दी है, 

िजसम¤ क¤ þीय शेयर 44.20 करोड़ Łपए है। 

  Öवीकृत पåरयोजनाओ ंम¤ 5-टन, 10-टन और 20-टन कì ±मता वाले कोÐड Öटोरेज और 

आईस Èलांट  कì Öथापना शािमल है; Öथानीय रीटेल इनĀाÖů³चर  म¤ सधुार के िलए िफश  

िकयोÖक का िनमाªण और मछली के Öव¸छ पåरवहन को बढ़ाने के िलए आईस बॉ³स लगे हòए Ňी 

वीलर  और मोटरसाइिकलŌ का ÿावधान िकया गया है । िफश वÐैयू एडीशन यूिनट्स, पारंपåरक 

मछुआरŌ के िलए डीप सी िफिशंग वेसÐस का अिधúहण, और मनोरजंक मÂÖयपालन 

(रकेरीएशनल िफशरीस)  एवं घर के पीछे सजावटी मÂÖय पालन (बैकयाडª ओनªम¤टल िफश 

åरयåरंग)  को बढ़ावा देने के िलए भी सहायता ÿदान कì गई है। समþु म¤ सुर±ा और द±ता बढ़ाने के 

िलए, VHF सेट, DAT, NAVIC åरसीवर और ůांसपŌडर सिहत संचार और ůैिकंग उपकरणŌ के 

साथ-साथ सरु±ा िकट और पारपंåरक नावŌ और जाल कì रीÈलेसम¤ट  के िलए सहायता ÿदान कì 

जा रही है। समþुी शैवाल संवधªन (सी वीड़ कÐचर) को वैकिÐपक आजीिवका गितिविध के łप म¤ 

भी बढ़ावा िदया गया है, िजसम¤ मोनो-लाइन, ट्यूब-नेट और राÉट-आधाåरत खेती के तरीकŌ को 

अपनाने के िलए िव°ीय सहायता ÿदान कì गई है। इसके अितåरĉ, संघ शािसत ÿदेश कì  योजना 

के तहत, िफिशंग बोट्स के िनमाªण के िलए िव°ीय सहायता ÿदान कì जाती है, िजससे ĬीपŌ म¤ 
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िफिशंग इनĀाÖů³चर और आजीिवका सरु±ा को सŀुढ़  िकया जाता है। इसके अलावा, सवा«गीण  

मािÂÖयकì िवकास और मछुआरŌ कì आय म¤ वृिĦ के िलए सरकार के ³लÖटर-आधाåरत ŀिĶकोण 

के अनłुप और ल±Ĭीप के समú आिथªक िवकास के िलए समþुी शैवाल ±ेý कì महÂवपूणª ±मता 

को पहचानते हòए, भारत सरकार ने क¤ þ शािसत ÿदेश म¤ एक समिपªत सी वीड़ ³लÖटर अिधसूिचत 

िकया है। 

 

िववरण 

गत तीन िव°ीय वषŎ के दौरान ल±Ĭीप म¤ मÂÖय उÂपादन का वषª-वार और ÿजाित-वार Êयौरा 

                                                             कुल िकलो म¤ 
øम 

सं́ या 
ÿजाितयां 2022-23 2023-24 2024-25 

 पेलािजक मछिलया ँ       
1 येलो िफन टूना - थुÆनुस अÐबाकारेस 3213411 2968937 6659057 
2 िÖकप जेक  - कैट्सुवोनस पेलािमस 6426825 5623091 8019846 
3 कावा कावा - यूिथÆनस अिफ़िनस 838281 608600 1301748 
4 िĀगेट टूना -  ऑि³सस थाज़डª 428293 399516 245175 
5 िबग आई  - थुÆनुस ओबसेस 409989 268903 95081 
6 डॉग टूÃड़ टूना  - िजÌनोसाडाª  यूिनकलर  97800 105997 68681 

 कुल 11414599 9975044 16389588 
7 सेल िफश - इिÖटयोफोरस Èलैिटपेरस (ओला मीन) 111771 139972 181757 
8 मािलªन - मकैरा  एसपी (कुिथरा मीन) 1397 10335 29855 
9 Öवोडª िफश  - िजयोिहयास  एसपी.  (कोÌबन चूरा) 2794 23133 22299 

 कुल 115962 173440 233911 
10 कैरिेÆजड्स – ůेवेली (कुलवुाल) 261264 349662 283785 
11 बराकुडा – िÖफ़राएना एसपी (िथरथ³किडयन) 27943 29669 73210 
12 डॉिÐफ़न िफ़श – कोåरफ़ेना एसपी. (अमानूस) 125740 143767 83210 
13 रनेबो रनर – एलागैिटस िबिपÆनुलाटा (शमीन) 139714 218920 157186 
14 Üलाइंग िफ़श – ए³सोसेटस एसपी. (परवा) 14998 48928 69288 
15 गार िफ़श – बेलोिनडी एसपी. (कŁथोन) 279427 315679 230338 
16 हाफ़ बीक – हेिमरैÌपस एसपी. (कुडु³का) 140987 123646 94651 
17 वाहó – अक§ थोसाइिबयम एसपी. (अय³कुरा) 129914 232575 209939 
18 िविवध  279427 320808 357939 
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 कुल 1399414 1783654 1559546 
 कुल पेलािजक िफन िफश  12929975 11932138 18183045 

 डेमसªल मछिलयाँ 0 0 0 
19 लुटजेनस िगबस (शÌमाली) 150020 158333 171712 
20 लुटजेनस बोहर (फुलाåरयम) 129135 140440 85674 
21 úपुर - एिपनेफेलस एस पी (चेÌमम) 136792 184877 112885 
22 लेिŇिनडे - एÌपरर एस पी  (मेĘी) 113920 235477 133937 
23 गेåरडे (फुराची) 104145 43734 61563 
24 मिुलडे – गोट िफश  (मन³कम) 99655 174045 137727 

 कुल  733667 936906 703498 
24 शाकª  (शूरव) 41914 48174 56999 
25 रसे (िथरडंी/कोटर) 55885 59667 37646 

 कुल 97799 107841 94645 
26 ऑ³टोपस (अÈपल) 69857 51923 31198 
27 िविवध   140060 184086 91533 

 कुल 209917 236009 122731 
 कुल िडमसªल मछिलयाँ (5)+(6)+(7) 1041383 1280756 920874 
 कुल योग (4) + (8) 13971358 13212894 19103919 
 सवªयोग (टन)  13971.3  13213  19104 

 

 

PM-KISAN IN MANIPUR 

1676.  DR. ANGOMCHA BIMOL AKOIJAM: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE  be pleased  

to state:  

(a) the total number of beneficiaries covered under the Pradhan Mantri Kisan 

Samman Nidhi (PM-KISAN) scheme in the State of Manipur; and  

(b) the total amount sanctioned and released under PM-KISAN to beneficiaries 

in Manipur during the last five years, year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 
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(a) and (b)  The PM-KISAN scheme is a central sector scheme launched in 

February 2019 by the Hon’ble Prime Minister to supplement the financial 

needs of farmers with cultivable land-holding. Under the scheme, a financial 

benefit of ₹ 6,000/- per year is transferred in three equal instalments, into the 

Aadhaar seeded bank accounts of farmers through Direct Benefit Transfer 

(DBT) mode. Under the PM-KISAN Scheme, cultivable landholding is primary 

eligibility criteria to receive benefit of the Scheme subject to certain exclusions 

relating to higher economic status. 

A farmer-centric digital infrastructure has ensured the benefits of the 

scheme reach all the farmers across the country without involvement of any 

intermediaries. Maintaining absolute transparency in registering and verifying 

beneficiaries, the Government of India has disbursed over ₹ 4.09 lakh Cr. 

through 21 installments since inception of the Scheme.  

The eligible beneficiaries are identified and verified by the State after 

their registration on the PM-KISAN System. Again, at the time of release of 

every instalment, the States are given the opportunity to verify the list of 

beneficiaries and ensure that no eligible beneficiary is left out. Only after this 

exercise is done by the State and a signed RFT (Request for Fund Transfer) is 

submitted by the State, the funds are transferred to the beneficiaries of the 

State. The instalment-wise details of farmers benefited and amount released to 

them according to the RFT signed by the State of Manipur since inception is as 

follows: 
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Instalment 
No. 

Instalment Period 
No. of 

Beneficiaries 
Amount Disbursed 

(Rs. in Cr.) 
1st FY 2018-2019 (Dec-Mar) 31,354 6.27 
2nd FY 2019-2020 (April-July) 29,245 5.85 
3rd FY 2019-2020 (Aug-Nov) 90,305 24.35 
4th FY 2019-2020 (Dec-Mar) 2,71,293 56.51 
5th FY 2020-2021 (April-July) 4,54,134 95.16 
6th FY 2020-2021 (Aug-Nov) 3,50,676 70.78 
7th FY 2020-2021 (Dec-March) 3,56,367 72.30 
8th FY 2021-2022 (April-July) 2,87,292 58.81 
9th FY 2021-2022 (Aug-Nov) 2,77,913 56.84 

10th FY 2021-2022 (Dec-March) 2,80,147 61.52 
11th FY 2022-2023 (April-July) 3,64,833 105.95 
12th FY 2022-2023 (Aug-Nov) 3,66,207 86.95 
13th FY 2022-2023 (Dec-March) - - 
14th FY 2023-2024 (April-July) 3,711 1.72 
15th FY 2023-2024 (Aug-Nov) 5,871 2.53 
16th FY 2023-2024 (Dec-March) 1,04,367 70.44 
17th FY 2024-2025 (April-July) 79,198 28.01 
18th FY 2024-2025 (Aug-Nov) 85,936 42.79 
19th FY 2024-2025 (Dec-March) 1,80,263 146.88 
20th FY 2025-2026 (April-July) 74,094 17.87 
21st FY 2025-2026 (Aug-Nov) 955 0.21 

 Total  1,011.74 
 

 

िजला-आधाåरत वľ łपांतरण 

1677. ®ीमती मिहमा कुमारी मेवाड़: 
®ीमती कमलजीत सहरावत: 
®ी तेजÖ वी सूयाª: 
®ीमती िहमाþी िसहं: 
®ी रमेश अवÖथी: 
®ी बलभþ माझी: 
®ी भतृªहåर महताब: 
®ी जुगल िकशोर: 
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®ी नव चरण माझी: 
®ी कृÕण ÿसाद टेÆनेटी: 
®ी िबभु ÿसाद तराई:  

³या वľ मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या िजला-आधाåरत ÿौīोिगकì łपांतरण (डीएलटीटी) के अंतगªत िजला-वार ŀिĶकोण 

अपनाने का उĥेÔय जÌमू-कÔमीर और नबरंगपरु लोक सभा िनवाªचन ±ेý सिहत संतुिलत 

±ेýीय िवकास सिुनिĲत करने के िलए है और इसकì वतªमान िÖथित ³ या है; 

(ख) यिद हां, तो डेटा-आधाåरत Öकोåरंग ÿणाली िकस ÿकार यह सिुनिĲत करती है िक 

पारपंåरक और आिदवासी िशÐप समूह और छोटे उÂपादन समूह ओिडशा के नबरंगपरु और 

आňं ÿदेश के बापतला जैसे बड़े औīोिगक क¤ þŌ से िपछड़ न जाए;ं 

(ग)  उīोग 4.0 ÿौīोिगिकयŌ और मेगा कॉमन फैिसिलटी स¤टरŌ के साथ 100 उ¸च ±मता 

वाले अúणी िजलŌ का उÆनयन करने कì समय-सीमा ³ या है और ³या नबरंगपरु िजले को 

इसम¤ शािमल िकया गया है; और 

(घ)  ओिडशा के नबरगंपुर, राजÖथान के भीम और कंुभलगढ़ तथा आňं ÿदेश के बापतला 

सिहत पूवō°र और जनजातीय ±ेýŌ के जीआई-टैग वाले जनजातीय हÖतिशÐपŌ को 

डीएलटीटी ढांचे के माÅयम स े अúणी वैिĵक बाजारŌ तक पहòंच ÿदान करने के िलए 

सरकार Ĭारा पूवōदय योजना के तहत ³या कदम उठाए जा रहे ह§?  

िवदेश मýंालय म¤ राºय मýंी; तथा  वÖ ý मýंालय म¤ राºय मýंी (®ी पिबýा माग¥åरटा): 

(क) से (ग) जी हा,ँ िजला आधाåरत टे³सटाइÐस ůांसफॉम¥शन (DLTT) का एक मु́ य उĥेÔय 

वÖ ý ±ेý म¤ ±ेýीय असमानता को दूर करके संतुिलत ±ेýीय िवकास सिुनिĲत करना है। जÌमू और 

कÔमीर सिहत राºयŌ/क¤ þ शािसत ÿदेशŌ के कुल 777 िजलŌ का मूÐयांकन एक वेटेड Öकोåरंग 

मॉडल (0-100) के आधार पर िकया गया, िजसम¤ तीन संकेतकŌ अथाªत् टे³सटाइल और अपरैल 

िनयाªत, उīम पोटªल के तहत पंजीकृत वÖ ý और अपैरल इकाइयŌ कì सं́ या, और ई-®म पोटªल 
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के तहत पंजीकृत Ó यिĉयŌ कì सं´या का ÿयोग है। इसका िनÕ पादन योजनाबĦ łप से तीन चरणŌ 

म¤ है 1) ए³सपोजर िविजट 2) लि±त इंटरव¤शन और 3) मÐूयांकन और डॉ³यूम¤टेशन। 

(घ) DLTT के तहत पूवōदय कÆवज¦स का उĥेÔ य देश के पूवê और पूवōÂ तर ±ेýŌ के िजलŌ म¤ 

±ेýीय असमानताओ,ं इĀंाÖů³चर कì समÖ याओ ंआिद को दूर करना है, िवशेष łप स ेइसका 

कवरेज पूवê (िबहार, झारखंड, ओिडशा, पिĲम बंगाल) और पूवōÂ तर (अŁणाचल ÿदेश, असम, 

मिणपुर, मेघालय, िमजोरम, नागाल§ड, िसि³कम, िýपुरा) राºयŌ म¤ है। 

 

IRREGULARITIES UNDER RURAL SCHEMES 

1678. SHRIMATI MALA ROY: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether the Government has sent any central team to States after report 

of financial irregularities under rural development schemes during the 

last three years; 

(b)  if so, the details thereof, State-wise; 

(c)  the kinds of irregularities found, State-wise; and 

(d)  the details of action taken by the Government in this regard, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) to (d) Ministry of Rural Development (MoRD) is implementing a number 

of welfare schemes/programmes such as Mahatma Gandhi National Rural 

Employment Guarantee Scheme (MGNREGS), Pradhan Mantri Awaas 

Yojana-Gramin (PMAYG), Pradhan Mantri Gram Sadak Yojana (PMGSY), 

Deendayal Antyodaya Yojana - National Rural Livelihoods Mission (DAY-
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NRLM), Deen Dayal Upadhyaya Grameen Kaushalya Yojana (DDUGKY), 

Rural Self Employment Training Institutes(RSETIs), National Social Assistance 

Programme (NSAP) and Watershed Development Component (WDC) of the 

Pradhan Mantri Krishi Sinchayee Yojana (WDC-PMKSY) for overall 

development of rural areas of the country. All these schemes/programmes are 

implemented with active cooperation with the States/Union Territories (UTs). 

Transparency and accountability are the prime focus of the various 

schemes/ programmes of the Ministry. MoRD has put in place detailed 

mechanisms to ensure transparency and accountability. Whenever any 

shortcoming is observed such as misappropriation of funds, non-existence of 

works on ground, use of labour-replacing machinery or mismatch in 

expenditure reported and actual work done on ground, remedial measures are 

promptly addressed. The Monitoring mechanisms include Special and Regular 

Monitoring by National Level Monitors (NLMs) empanelled by MoRD, as well 

as deputation of NLMs/Central Teams whenever a complaint is received or an 

enquiry is considered necessary. In addition to the same, Special Monitoring 

Teams are also deployed to States/UTs to conduct spot inspections of 

worksites. The Central Monitoring Teams visits conducted by the Ministry 

under MGNREGS in the last three years are given in the enclosed Statement. 

Similarly, under PMAY-G, inspections are conducted by central teams 

comprising Area Officers and National Level Monitors (NLMs) with monitoring 

also undertaken through multiple institutional mechanisms, including the 

District Development Coordination and Monitoring (DISHA) Committee headed 
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by the Hon'ble Member of Parliament and Social Audits. The NLM system of 

MoRD functions as a third-party monitoring and reporting mechanism, aimed at 

regular assessment of the implementation of Rural Development 

schemes/programmes, including PMAY-G, across the country. As part of this 

framework, central teams were deployed to two States, namely (i) West Bengal 

and (ii) Odisha 

(i) West Bengal: Under PMAY-G, cumulative target of 45.69 lakh houses has 

been allocated to the State Government of West Bengal against which the 

State has given sanctions to 45.69 lakh houses. The Ministry has already 

released 25,798 crore as Central share since 2016-17 till 2021-22 to the State 

of West Bengal for implementation of the PMAY-G. 

However, post allocation of target to the State from the finalized Awaas+ 

2018 survey lists in November, 2022 (FY 2022-23), complaints regarding 

irregularities in implementation of PMAY-G, including selection of ineligible 

households; removal of eligible households and renaming of scheme in the 

State as "Bangla Awaas Yojana" were received.  

The Ministry had taken various steps for verification of the houses 

constructed under PMAY-G and inspection of the complaints through visits by 

2 Central teams in 2 districts and National Level Monitoring (NLM) teams in 10 

districts of the State during January 2023 (FY 2022-23), followed by visits of 

Senior Officers’ teams of the Ministry to the same 10 districts for sample 

checks of Action Taken Reports (ATRs) submitted by the State Government 

during April-May 2023 (FY 2023-24), and subsequently visits by NLM teams to 
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the remaining districts of the State for verification during December 2023-

January 2024 (FY 2023-24). 

Complaints of irregularities in PMAY-G implementation in West Bengal 

were verified by National Level Monitoring (NLM) teams and Senior Officers’ 

teams. Their observations were shared with the State Government for ATRs. 

No Central funds have been released to the State of West Bengal under 

PMAY-G, with the approval of the competent authority in the Ministry, during 

FY 2022-23 to FY 2025-26 (till date) for targets of FY 2022-23 from the 

finalized Awaas+ 2018 survey lists, due to non-submission of satisfactory 

ATRs on the observations of the Central teams. 

(ii) Odisha: A central team was sent to Odisha in 9th to 11th February, 2021 

and 2nd -4th March, 2022 to examine inadequate action on irregularities such 

as  use of LOGO, poor quality of houses, Awaas+ survey, poor monitoring by 

states and no social audit. 

Grievance redressal is an integral and important part in the 

implementation of the programme and being resolved as per guidelines of the 

schemes on priorities. There is a procedure of lodging complaints on the 

Centralized Public Grievance Redressal and Monitoring System (CPGRAMS) 

portal (pgportal.gov.in). The complaints received in the Ministry through 

CPGRAMs or otherwise, are forwarded to the respective State Governments 

for redressal of the grievance and furnishing the ATRs to the Ministry under 

intimation to the complainant within one month of receipt of the complaint.  
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  The Ministry regularly reviews the performance of the States/UTs with 

respect to the proper implementation of the scheme through various forums 

such as Performance Review Committee meetings, Mid-term Reviews, 

Common Review Missions, NLMs, Empowered Committee meetings, Monthly 

Reviews, Video conferences etc. To prevent financial irregularities, under 

PMGSY the Online Management, Monitoring and Accounting System 

(OMMAS) is utilised as a digital platform that ensures payments to contractors 

are made only after verifying physical progress and quality. Any procedural 

deviations identified during inspections are referred to the respective State 

Government for immediate corrective action and where necessary, recovery of 

funds or disciplinary action against the concerned officials.  

Similarly, under NSAP, measures like Aadhaar authentication, Direct 

Benefit Transfer (DBT), and Aadhaar Payment Bridge (APB) have been 

implemented to prevent pilferage and ensure transparency. States/UTs are 

continuously encouraged to achieve 100% Aadhaar seeding and DBT-based 

payments. In addition to this, a Digital Life Certificate (DLC) mobile application 

has been developed for Aadhaar-based biometric or facial verification, 

enabling real-time generation of life certificates. This reduces exclusion errors, 

particularly among senior citizens, and ensures continuity of pension benefits. 
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STATEMENT 

Details of Central Monitoring Teams visits conducted by the 
Ministry under MGNREGS in the last three years 

 
Sl. No. Name of the 

State  
Duration of 
Monitoring  

Total Districts covered  

1.   Jharkhand August 2024 8 Districts (Ranchi, Latehar, Giridih, Chhatra, 
Gumla, Garhwa, Hazaribagh, Jamtara) 

2.   Karnataka August 2024 5 Districts (Bellary, Bidar, Chitradurga, Haveri, 
Raichur) 

3.   Rajasthan August 2024 5 Districts (Dungarpur, Barmer, Nagaur, 
Pratapgarh, Jhalor) 

4.   Chhattisgarh August 2024 5 Districts (Kawardha, Mahasamund, Balod, 
Raipur, Korba) 

5.   Andhra Pradesh April 2025 Srikakulam 
6.   Andhra Pradesh June 2025 Anantpur 
7.   Andhra Pradesh June 2025 Kakinada 
8.   Andhra Pradesh June 2025 Tirupati 
9.   

Assam 
September 

2025 
South Salamara Mankachar, Dhubri 

10.   Bihar May 2025 Darbhanga 
11.   Chhattisgarh April 2025 Kawardha 
12.   Gujarat May 2025 Dahod 
13.   Haryana June 2025 Hisar 
14.   JandK June 2025 Kathua 
15.   Jharkhand May 2025 Deoghar 
16.   Karnataka April 2025 Raichur 
17.   Karnataka August 2025 Kalaburagi 
18.   Kerala April 2025 Thiruvananthapuram 
19.   Kerala April 2025 Thrissur 
20.   Kerala April 2025 Palakkad 
21.   Kerala April 2025 Kozhikode 
22.   Kerala April 2025 Alappuzha 
23.   Kerala May 2025 Mallapuram 
24.   Madhya Pradesh April 2025 Morena 
25.   Maharashtra April 2025 Chhatrapati Sambhaji Nagar 
26.   Maharashtra May 2025 Pune 
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27.   Maharashtra August 2025 Beed 
28.   Meghalaya May 2025 South West Garo Hills 
29.   Mizoram May 2025 Lawngtlai 
30.   Nagaland May 2025 MON 
31.   Odisha April 2025 Mayurbhanj 
32.   Punjab April 2025 Gurdaspur 
33.   Punjab May 2025 Muktsar 
34.   Punjab June 2025 Tarn Taran 
35.   Punjab June 2025 Fazilka 
36.   Punjab June 2025 Bhatinda 
37.   Rajasthan April 2025 Barmer 
38.   Tamil Nadu April 2025 Tiruvannamalai 
39.   Tamil Nadu April 2025 Villupuram 
40.   Tamil Nadu April 2025 Salem 
41.   Tamil Nadu April 2025 Dindigul 
42.   Tamil Nadu April 2025 Thanjavur 
43.   Tamil Nadu April 2025 Tiruchirappalli 
44.   Tamil Nadu April 2025 Cuddalore 
45.   Tamil Nadu April 2025 Pudukkottai 
46.   Tamil Nadu April 2025 Tiruvallur 
47.   Tamil Nadu April 2025 Madurai 
48.   Telangana April 2025 Vikarabad 
49.   Telangana June 2025 Siddipet 
50.   Telangana June 2025 Adilabad 
51.   Telangana June 2025 Nirmal 
52.   Telangana May 2025 Sangareddy 
53.   Tripura May 2025 Dhalai 
54.   Uttar Pradesh April 2025 Basti 
55.   Uttar Pradesh July 2025 Jalaun 
56.   Uttarakhand June 2025 Dehradun 
57.   Madhya Pradesh April 2025 Morena 

 

NARCOTICS COORDINATION MECHANISM 

1679.  DR. K. SUDHAKAR: 

Will the Minister of HOME AFFAIRS be pleased to state: 
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(a) the current status of the 4-tier Narco-Coordination Centre (NCORD) 

mechanism and its effectiveness in facilitating real-time data sharing between 

Central and State enforcement agencies; 

(b) the details of the steps taken for inter-agency coordination between the 

Narcotics Control Bureau (NCB), State Anti-Narcotics Task Forces (ANTF) and 

Border Guarding Forces to curb cross-border and inter-state drug smuggling; 

(c) whether the Government has implemented a centralized digital database 

like NIDAAN (National Integrated Database on Arrested Narco-offenders) to 

track repeat offenders across State lines; 

(d) whether any financial or technical assistance is being provided to States 

reporting an 'alarming' rise in cases to modernize their narcotic wings and 

forensic laboratories; and 

(e) the measures taken to integrate the  ‘Nasha Mukt Bharat Abhiyaan’ with 

law enforcement drives to ensure that the crackdown on users does not 

adversely affect the de-addiction and rehabilitation goals? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 
NITYANAND RAI): 

(a) Government has strengthened inter-ministerial and inter-agency 

coordination through Narco-Coordination (NCORD) mechanism. It provides a 

structured,    institutionalized   platform   for   coordination   among   Central 

Ministries, State Governments and enforcement agencies for monitoring drug 

trafficking, precursor diversion, demand reduction and rehabilitation, resulting 

in improved enforcement outcomes and intelligence-sharing. NCORD has 
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been consistently active and functional at the Apex, Executive, State and 

District levels. So far, 9 Apex NCORD meetings and 6 Executive NCORD 

meetings have been held to guide policy formulation, enhance inter-ministerial 

coordination and review the overall narcotics control framework. At the 

operational level, 253 State NCORD meetings and 12,471 District NCORD 

meetings have been conducted across the country, enabling coordinated 

enforcement action, intelligence sharing and regular monitoring of drug 

trafficking trends at the grassroots level. These meetings have strengthened 

cooperation among agencies, facilitated joint operations and supported 

focused interventions against drug trafficking networks operating across 

States.  

(b) Government has taken various steps for inter-agency coordination 

between the Narcotics Control Bureau (NCB), State Anti-Narcotics Task 

Forces (ANTF) and Border Guarding Forces to curb cross-border and inter-

state drug smuggling, some of which are as under: - 

(i) Anti-Narcotics Task Force (ANTF) has been established in all 

States/UTs, which also serves as NCORD secretariats for local 

enforcement. 

(ii) Joint Coordination Committee (JCC) has been set up at the Centre 

and State level to oversee significant drug seizure investigations. 

(iii) NCB collaborates with other agencies like Navy, Coast Guard, Border 

Security Force, and State ANTFs to carry out joint anti-drug 

operations. 
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(iv) A task force on Darknet and Crypto-Currency has been set up under 

the MAC mechanism with a focus on monitoring all platforms 

facilitating Narco-trafficking, sharing of inputs on drug trafficking 

amongst Agencies/MAC members, interception of drug networks, 

continuous capturing of trends, modus operandi and nodes with 

regular database updates and review of related rules and laws.  

(v) To enhance coordination with State Authorities, facilitate real-time 

intelligence sharing, for ensuring effective operational efficiency and 

to improve the geographical footprint of the bureau, NCB has 

established Zonal Units in key border areas such as Srinagar, 

Siliguri, Agartala and Itanagar. 

(vi) The Government has approved establishment of Field Units of the 

NCB at Bareilly (Uttar Pradesh), Ferozepur (Punjab), Mandi 

(Himachal Pradesh), Port Blair (Andamans and Nicobar Island), 

Dimapur (Nagaland), Aizwal (Mizoram), Sriganganagar (Rajasthan), 

Madurai (Tamilnadu), Mangalore (Karnataka) and Nagpur 

(Maharashtra) for proactive enforcement and effective coordination. 

 Furthermore, 4 Regional Office headed by Deputy Director General 

(Joint Secretary Level) has been established at Amritsar, Guwahati, 

Chennai and Ahmadabad to facilitate the coordination among Central 

and State agencies, Border Guarding Forces, etc. 
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(vii) Border Guarding Forces and Railway Protection Force are 

empowered under the NDPS Act for enforcement at borders and rail 

routes. 

(c) The Government has implemented a centralized digital database, 

namely National Integrated Database on Arrested Narco-Offenders (NIDAAN), 

developed by the NCB in collaboration with the Inter-Operable Criminal Justice 

System (ICJS). 

The NIDAAN portal integrates data of Narcotic Drugs and Psychotropic 

Substances (NDPS) offenders arrested by all Drug Law Enforcement Agencies 

across the country, including information such as identity details, photographs, 

fingerprints, case particulars and court-related information. NIDAAN picks its 

data from all India E Prisons and the database of NCB. The database currently 

has 9.50 lakh searchable data of arrested and convicted persons under NDPS 

Act. This database is accessible up to the Police Station level and to 

authorized users of State/ UT Police and Crime Law Enforcement     Agencies     

(CLEAs).    NIDAAN     facilitates     and    assists investigating agencies in 

opposing bail, seeking cancellation of bail, monitoring habitual offenders, and 

supports preparation of proposals under the Prevention of Illicit Traffic in 

Narcotic Drugs and Psychotropic Substances (PITNDPS) Act, 1988, thereby 

strengthening coordinated and proactive enforcement action. 

(d) The Government has approved a scheme for Modernization of Forensic 

Capacities under which Rs. 420 crores have been approved for the component 

of Modernization/ Upgradation of Forensic Science Laboratories (FSLs) in 
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States/ Union territories. Further, under the scheme “Assistance to States and 

UTs for Narcotics Control”, financial assistance is being provided to eligible 

States for strengthening enforcement capabilities for combating illicit trafficking 

in NDPS substances. 

(e) Ministry of Social Justice and Empowerment (MoSJandE) is the Nodal 

Ministry for Drug Demand Reduction in the country. Nasha Mukt Bharat 

Abhiyaan (NMBA) and National Action Plan for Drug Demand Reduction 

(NAPDDR) is being implemented by MoSJandE throughout the country in 

close coordination with State Government/ Union Territories/ Non-Government 

Organisations and Voluntary Organisations, Government Hospitals etc. Some 

of the measures  taken under NMBA  and NAPDDR  and other agencies for 

public awareness, rehabilitation support for citizens affected by the growing 

menace of substance use are as under: -  

(i) NMBA being implemented in all districts of the country. Through various 

activities undertaken on ground has reached out to more-than 25.87 crore 

people including 9.32 crore youth, 6.35 crore women and 16.07 lakh 

educational institutions. 

(ii) Memorandum of Understanding (MoU) have been signed with Spiritual 

organizations to support NMBA and conduct mass awareness activities. 

(iii) Government is providing financial assistance to 349 Integrated 

Rehabilitation Centers for Addicts (IRCAs), 45 Community based Peer Led 

Intervention (CPLI) Centers, 76 Outreach and Drop In Centers (ODICs), 154 
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Addiction Treatment Facilities (ATFs), 145 District De-addiction Centres 

(DDACs) across the country. 

(iv) A Toll-free Helpline No.14446 for de-addiction is operated for providing 

primary counseling and immediate assistance to persons seeking help. 

(v) Madak-Padarth Nished Asoochna Kendra (MANAS)- A 24x7 toll-free 

helpline (1933) has been established to report drug-related issues via calls, 

SMS, chatbot, email, or web. 

(vi) To reduce demand, NCB has initiated Mission SPANDAN. MoU has 

been signed with 05 organizations to tackle drug abuse and addiction to 

Psychotropic substance through spiritual awareness and collective action.  

(vii) NCB signed a MoU with Central Board of Secondary Educationon 

03.09.2025. The objective of the MoU is to strengthen cooperation in the field 

of awareness program against drug abuse in CBSE affiliated schools. 

 

FISCAL INCENTIVES UNDER PM E-DRIVE SCHEME 

1680. SHRI P. V. MIDHUN REDDY:  

Will the Minister of HEAVY INDUSTRIES be pleased to state:  

(a) whether fiscal incentives are provided under the PM E-DRIVE scheme to 

promote electric two-wheelers;  

(b) if so, the details of these incentives including financial subsidies, tax 

exemptions and support measures for manufacturers and consumers;  

(c) whether there are any specific national targets for electric two-wheeler 

adoption under this scheme and if so, the details thereof;  
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(d) whether measures are in place to ensure equitable distribution of incentives 

between urban and rural regions; and  

(e) if so, the details thereof including data on the effectiveness of these 

incentives in increasing electric two-wheeler adoption across different States, 

State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA  VARMA): 

(a)   Yes.  

(b) and (c) Under the PM Electric Drive Revolution in Innovative Vehicle 

Enhancement (PM E-DRIVE) Scheme, an outlay of Rs.1,772 crore has been 

earmarked for incentivising the deployment of 24,79,120 electric two-wheelers 

(e-2Ws) registered during the period 1 April, 2024 to 31 March 2026. The 

incentives are provided to eligible e-2W buyers in the form of an upfront 

reduction in the purchase price, which is subsequently reimbursed to the 

Original Equipment Manufacturers (OEMs) by the Ministry of Heavy Industries 

(MHI). 

The scheme does not provide any tax exemptions to EV manufacturers. 

While the direct incentives under PM E-DRIVE are targeted at consumers, 

manufacturers are supported through the Production Linked Incentive (PLI) 

Scheme for Automobile and Auto Components, which offers incentives in the 

range of 13% to 18% of the determined sales value for eligible Advanced 

Automotive Technology (AAT) products. 
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Further, as a condition for availing benefits under the PM E-DRIVE 

Scheme, manufacturers are required to comply with a Phased Manufacturing 

Programme (PMP), which mandates progressive localisation of specified 

electric vehicle components with the objective of strengthening the domestic 

EV manufacturing ecosystem. 

(d) The scheme is implemented on a pan-India basis, ensuring that 

incentives are available in urban and rural areas alike. 

(e) As on 05.02.2026, a total incentive amount of 1,182.32 crore has been 

reimbursed to the OEMs by the Ministry for 14,39,224 e-2Ws under the PM E-

DRIVE Scheme.  The State/UT-wise details of the number of e-2Ws 

incentivised under the PM E-DRIVE Scheme during 01.04.2024 to 05.02.2026 

are provided below:- 

 

Sl. No. State No. of e-2Ws incentivized 
1 Maharashtra 2,71,849 
2 Karnataka 1,57,534 
3 Tamil Nadu 1,43,914 
4 Uttar Pradesh 1,15,246 
5 Rajasthan 94,004 
6 Madhya Pradesh 88,869 
7 Kerala 87,524 
8 Odisha 74,804 
9 Andhra Pradesh 72,372 

10 Gujarat 70,427 
11 Telangana 51,085 
12 Chhattisgarh 36,317 
13 West Bengal 30,423 
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14 Delhi 30,287 
15 Punjab 29,092 
16 Bihar 22,982 
17 Haryana 18,784 
18 Jharkhand 10,232 
19 Goa 9,235 
20 Uttarakhand 8,938 
21 Puducherry 4,273 
22 Assam 3,827 
23 Jammu and Kashmir 2,741 
24 Chandigarh 1,641 
25 Himachal Pradesh 1,050 
26 Mizoram 625 
27 Tripura 529 
28 Meghalaya 179 
29 Manipur 162 
30 Daman and Diu 106 
31 Dadra and Nagar Haveli 78 
32 Arunachal Pradesh 32 
33 Andaman and Nicobar Islands 31 
34 Sikkim 14 
35 Lakshadweep 9 
36 Nagaland 9  

Total 14,39,224 

 
 

SALIENT FEATURES OF DIGITAL AGRICULTURE MISSION 

1681.  SHRI MALAIYARASAN D.: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 
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(a)  the salient features of the Digital Agriculture Mission; 

(b)  the manner in which the Government plans to include and train farmers 

from rural and vernacular backgrounds to effectively use the digital tools 

introduced under the Mission; 

(c)  the current status of fund allocation and utilization under the Digital 

Agriculture Mission in the country, State-wise particularly in Tamil Nadu; 

(d)  whether the Government plans to set up local digital help desks or 

training entres in the country particularly in Tamil Nadu villages to assist 

farmers in using the Mission’s digital platforms; 

(e)  the way in which the Government monitor data privacy compliance and 

safeguard sensitive farmer information; and 

(f)  whether there are any plans to provide offline or low-tech solutions for 

farmers in regions with limited internet connectivity? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) Digital Agriculture Mission envisages the creation of a Digital Public 

Infrastructure (DPI) for Agriculture, Such as AgriStack, Krishi Decision Support 

System, a Comprehensive Soil Fertility and Profile Map and other IT initiatives 

undertaken by the Central Government/State Government to enable a robust 

digital agriculture ecosystem in the country. This, in turn, would drive 

innovative farmer-centric digital solutions and make them reliable. Crop-related 

information is available to all farmers on time. The AgriStack DPI consists of 

three foundational registries or databases associated with the agriculture 
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sector, i.e., Geo-Reference Village Maps, Crop Sown Registry, and the 

Farmers Registry, all created and maintained by the State Governments/ 

Union Territories. As of 04.02.2026, more than 8.48 Crore Farmer IDs have 

been generated. Further, in Kharif 2025, the Digital Crop Survey (DCS) has 

been conducted in 604 Districts covering more than 28.5 crores plots.  

(b) Plans include training local youth, agricultural extension workers, Krishi 

Sakhis to assist farmers to use the Digital tools, and other portals related to 

agriculture in vernacular languages at village levels.  

(c) In 2025-26, Government has allocated a total Rs. 1200 Crore to 

states/UTs for conducting Digital Crop Survey across the country. The details 

of country wise allocation are given in the enclosed Statement. Tamil Nadu 

has allocated Rs. 49.89 Crore and as on 06.02.2026, state has utilized Rs. 

7.31 Crore. Further, in FY 2024-25, the Government has released Rs. 58.45 

Crore to Tamil Nadu as a Special Central Assistance for generation of farmer 

IDs to utilize the fund for their capital projects and has also approved Rs.87.68 

Crore in 2025-26 for the same.  

(d) The Government is providing administrative and technical support to all 

the states for implementation of the Mission. State have been asked to set up 

Help Desk to assist the farmers to redress their grievances. Further, the 

Government has advised the States to adopt a Camp-mode approach, under 

which financial assistance of Rs. 15,000 per camp has been provisioned to the 

States to encourage States to organize field-level camps and mobilise local 

administration.  
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(e) State Farmer Registry, is built in a federated architecture, which means 

the ownership of the data is with the respective States. The Ministry of 

Agriculture and Farmers Welfare has developed the Agri Stack in accordance 

with the Digital Personal Data Protection Act, 2023, to ensure the complete 

privacy of farmers' data by ensuring that farmers' data is collected only with 

their consent and farmers have full control over their data for sharing with 

authorized entities for specific purposes. The Government of India also 

ensures robust data security in the Agri Stack, which is fully compliant with the 

cybersecurity guidelines of the Ministry of Electronics and Information 

Technology (MeitY) and the Indian Computer Emergency Response Team 

(CERT-In). Agri Stack maintains farmers' information in an encrypted manner 

so that only the designated system can read it. Secure APIs and token-based 

authentication govern all data exchanges, ensuring controlled access to data. 

In addition, the government conducts regular security audits of all these IT 

systems to protect the data stored in them. 

(f) Although internet penetration has increased in rural areas, additional 

steps have been taken to ensure digital inclusion of farmers who do not have 

mobile phones, they can use existing support structures like Farmer Producer 

Organizations (FPOs), Krishi Sakhis, and Common Service Centres (CSCs), to 

get them registered on Agristack and access services and benefits. Further, 

states are organizing the camps so that no farmer is left out from getting the 

benefits of Agristack. 
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STATEMENT 
Details of country wise allocation 

 

Sr.no. Name of State/UT 
Allocated Fund  
(Rs. in Crores) 

Central Share  

1 Andhra Pradesh 46.78 28.068 
2 Arunachal Pradesh 0.88 0.792 
3 Assam 25.31 22.779 
4 Bihar 138.6 83.16 
5 Chhattisgarh 40.56 24.336 
6 Goa 0.31 0.186 
7 Gujarat 21.97 13.182 
8 Haryana 11.4 6.84 
9 Himachal Pradesh 25.16 22.644 
10 Jammu and Kashmir 18.29 18.29 
11 Jharkhand 18.31 10.986 
12 Karnataka 42.84 25.704 
13 Kerala 33.25 19.95 
14 Madhya Pradesh 127.2 76.32 
15 Maharashtra 91.62 54.972 
16 Manipur 0.61 0.549 
17 Meghalaya 1.07 0.963 
18 Mizoram 0.32 0.288 
19 Nagaland 1.43 1.287 
20 Odisha 32.64 19.584 
21 Punjab 7.77 4.662 
22 Rajasthan 94.68 56.808 
23 Sikkim 0.26 0.234 
24 Tamil Nadu 49.89 29.934 
25 Telangana 30.42 18.252 
26 Tripura 3.89 3.501 
27 Uttar Pradesh 210.15 126.09 
28 Uttarakhand 11.64 10.476 
29 West Bengal 112.04 67.224 

30 
Andaman and Nicobar 

Islands 
0.09 0.09 
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31 Chandigarh 0.01 0.01 
32 Dadra & Nagar Haveli 0.11 0.11 
33 Daman & Diu 0.1 0.1 
34 Delhi 0.1 0.1 
35 Lakshadweep 0.1 0.1 
36 Puducherry 0.2 0.2 
 

पीएम द± योजना 

1682. ®ीमती कलाबेन मोहनभाई देलकर:  
 ®ी सिंदपनराव आसाराम भुमर:े 

®ी िनलेश ²ानदेव लंके: 
डॉ. िशवाजी बंडाÈपा कालगे: 
®ी ²ानेĵर पाटील 

³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क)  िपछले पांच वषŎ म¤ से ÿÂयेक वषª के दौरान पीएम-द± योजना के अंतगªत ÿिश±ण ÿाĮ 

करने वाले लाभािथªयŌ कì सं́ या राºय-वार िकतनी है; 

(ख)  उĉ अविध के ÿÂयेक िव°ीय वषª के दौरान महाराÕů और मÅय ÿदेश राºयŌ तथा दादरा 

और नगर हवेली संघ राºय±ेý म¤ पीएम-द± योजना के अंतगªत आवंिटत, जारी और 

उपयोग कì गई कुल धनरािश का राºय-वार Êयौरा ³या है; और 

(ग)  उĉ योजना के अंतगªत ÿिश±ण पूणª करने के बाद सफलतापूवªक रोजगार ÿाĮ करने वाल े

ÿिशि±त लाभािथªयŌ कì सं́ या, वषª-वार और महाराÕů और मÅय ÿदेश तथा दादरा और 

नगर हवेली सिहत राºय एवं संघ राºय±ेý-वार िकतनी है? 

उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक 
Æयाय और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी. एल. वमाª): 

(क) ÿधानमंýी द±ता और कुशलता संपÆन िहतúाही योजना (पीएम-द±) पैनलबĦ ÿिश±ण 

सÖंथानŌ के माÅयम से अनुसूिचत जाितयŌ, अÆय िपछड़ा वगŎ, ईडÊÐयूएस, िवमĉु, घुमंतू और 
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अधª-घुमंतू जनजाितयŌ (डीएनटी), कचरा बीनने वालŌ सिहत सफाई कमªचाåरयŌ को कौशल 

िवकास ÿिश±ण ÿदान करने के िलए एक क¤ þीय ±ýे कì योजना है। पीएम-द± योजना के तहत, 

राÕůीय अनसुूिचत जाित िव° और िवकास िनगम (एनएसएफडीसी) अनसुूिचत जाित के 

लाभािथªयŌ के िलए ÿिश±ण आयोिजत करता है, राÕůीय िपछड़ा वगª िव° और िवकास िनगम 

(एनबीसीएफडीसी) ओबीसी/ईडÊÐयूएस/डीएनटी लाभािथªयŌ के िलए ÿिश±ण आयोिजत करता है 

तथा राÕůीय सफाई कमªचारी िव° और िवकास िनगम (एनएसकेएफडीसी) कचरा बीनने वालŌ 

सिहत सफाई कमªचाåरयŌ के िलए ÿिश±ण आयोिजत करता है।  

वषª 2021-22 से 2023-24 तक एनएसएफडीसी, एनबीसीएफडीसी और 

एनएसकेएफडीसी के संबंध म¤ योजना के तहत ÿिशि±त और रोजगार ÿाĮ करने वाले उÌमीदवारŌ 

कì राºयवार सं´या िववरण म¤ दी गई है। 2024-25 से पीएम-द± योजना को कौशल िवकास और 

उīमशीलता मýंालय (एमएसडीई) कì ÿधानमंýी कौशल िवकास योजना (पीएमकेवीवाई) के साथ 

िवलय करने का िनणªय िलया गया है।  

(ख) चूंिक पीएम-द± योजना एक केÆþीय ±ेý कì योजना है, इसिलए िनिधयां राºय-वार आबंिटत 

नहé कì जाती ह§। इस योजना के अंतगªत, कायाªÆवयन एज¤िसयŌ Ĭारा संघ राºय ±ेý दादरा और 

नगर हवेली, महाराÕů और मÅय ÿदेश राºयŌ म¤ जारी कì गई िनिधयŌ का Êयौरा िनÌनानुसार ह ै- 

 ø.स.ं  
राºय/सघं राºय ±ेý का 

नाम 

2021-22 2022-23 2023-24 
जारी/उपयोग कì 

िनिध   
(Łपये लाख म¤) 

जारी/उपयोग कì 
िनिध   

 (Łपये लाख म¤) 

जारी/उपयोग कì 
िनिध   

(Łपये लाख म¤) 

1 
दादरा और नगर हवेली तथा 

दमन और दीव 
0.00 0.00 0.00 

2 मÅय ÿदेश 517.98 552.70 2397.95 
3 महाराÕů 253.72 136.09 1625.03 

कुल 771.70 688.79 4022.98 
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(ग) योजना के अंतगªत रोजगार ÿाĮ करने वाले उÌमीदवारŌ कì राºय-वार सं́ या ÿĳ के भाग 

(क) के उ°र म¤ दे दी गई है।  

 िववरण 

राºयवार िववरण- राÕůीय िपछड़ा वगª िव° एवं िवकास िनगम 
 

वषª 2021-22 2022-23 2023-24 

राºय/संघ राºय ±ेý 

ÿिश±ण 

ÿाĮ करने 

वाले 

Óयिĉ  

रोजगार 

ÿाĮ करने 

वाले 

Óयिĉ 

ÿिश±ण ÿाĮ 

करने वाले 

Óयिĉ  

रोजगार 

ÿाĮ करने 

वाले Óयिĉ 

ÿिश±ण 

ÿाĮ करने 

वाले Óयिĉ  

रोजगार 

ÿाĮ करने 

वाले Óयिĉ 

आňं ÿदेश 675 555 429 337 190 40 

असम 250 171 633 437 1198 637 

िबहार 1187 897 424 204 841 57 

चंडीगढ़ 0 0 110 78 0 0 

छ°ीसगढ़ 243 181 75 57 153 0 

िदÐली 111 60 191 148 143 42 

गोवा 0 0 100 70 0 0 

गजुरात 514 404 170 149 266 76 

हåरयाणा 545 409 315 235 669 232 

िहमाचल ÿदेश 210 142 359 235 300 189 

जÌमू-कÔमीर 270 211 527 352 180 42 

झारखंड 300 161 230 169 373 30 

कनाªटक 843 639 350 272 925 49 

केरल 313 247 90 66 25 25 

लĥाख 0 0 0 0 30 0 

मÅय ÿदेश 1247 1009 1605 1158 6231 2210 

महाराÕů 753 531 417 311 3773 1807 

मिणपरु 109 73 143 92 0 0 

ओिडशा 555 410 90 70 385 0 

पडुुचेरी 17 13 0 0 30 0 

पंजाब 1124 885 1189 907 1038 327 
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पंजाब 798 597 495 380 2989 438 

तिमलनाडु 505 398 235 177 1415 469 

तेलंगाना 279 145 60 51 510 303 

िýपरुा 90 63 80 64 202 16 

उ°र ÿदेश 3749 2655 947 667 8144 1897 

उ°राखंड 309 206 187 113 570 164 

पिĲम बंगाल 1399 1021 923 640 80 60 

कुल योग 16,395 12,083 10,374 7,439 30,660 9,110 

 

राºयवार िववरण- राÕůीय िपछड़ा वगª िव° एवं िवकास िनगम 
 

राºय/सघं राºय ±ेý का 

नाम 

2021-22 2022-23 2023-24 

ÿिश±ण 

ÿाĮ करने 

वाले Óयिĉ 

रोजगार ÿाĮ 

करने वाले 

Óयिĉ 

ÿिश±ण 

ÿाĮ करने 

वाले Óयिĉ  

रोजगार ÿाĮ 

करने वाले 

Óयिĉ 

ÿिश±ण ÿाĮ 

करने वाले 

Óयिĉ  

रोजगार ÿाĮ 

करने वाले 

Óयिĉ 

आňं ÿदेश 653 422 690 85 120 22 

असम 1332 1013 724 490 1896 232 

िबहार 1399 848 1400 543 882 536 

छ°ीसगढ़ 390 279 324 237 440 23 

िदÐली 179 132 136 100 55 30 

गोवा 0  25 16 0 0 

गजुरात 854 618 450 297 295 58 

हåरयाणा 419 267 427 257 740 434 

िहमाचल ÿदेश 120 93 380 241 360 268 

जÌमू-कÔमीर 495 366 446 260 770 445 

झारखंड 515 362 531 340 415 285 

लĥाख 50 21 0 0 30 27 

कनाªटक 508 361 260 219 959 123 

केरल 546 269 263 165 85 77 

मÅय ÿदेश 1115 854 1289 953 7815 2547 

महाराÕů 1117 736 364 247 5029 3009 

मिणपरु 407 309 200 122 0 0 

मेघालय 30 23 140 100 0 0 
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ओिडशा 413 262 610 507 549 150 

पांिडचेरी 34 19 0 0 0 0 

पंजाब 471 326 480 251 839 369 

राजÖथान 1129 814 799 483 3456 772 

िसि³कम 155 132 25 18 25 25 

तिमलनाडु 632 474 347 276 615 515 

तेलंगाना 441 264 130 46 410 244 

िýपरुा 419 310 210 157 285 22 

उ°र ÿदेश 3109 2325 2177 1383 10730 2589 

उ°राखंड 180 132 325 198 497 172 

पिĲम बंगाल 1044 482 223 166 110 107 

कुल 18,156 12,513 13,375 8,157 37,407 13,081 

 

राºयवार िववरण- राÕůीय सफाई कमªचारी िव° एवं िवकास िनगम 
राºय/सघं राºय ±ेý का नाम 2021-22 2022-23 2023-24 

 

ÿिश±ण  

ÿाĮ करने 

वाले 

Óयिĉ  

रोजगार 

ÿाĮ करने 

वाले 

Óयिĉ 

ÿिश±ण 

ÿाĮ करने 

वाले 

Óयिĉ  

रोजगार 

ÿाĮ करने 

वाले Óयिĉ 

ÿिश±ण 

ÿाĮ करने 

वाले Óयिĉ 

रोजगार ÿाĮ 

करने वाले 

Óयिĉ 

आňं ÿदेश 839 0 850 0 15 0 

असम 488 101 0 0 539 114 

िबहार 446 97 216 0 390 0 

छ°ीसगढ़ 377 115 242 0 0 0 

िदÐली 47 0 0 0 0 0 

गजुरात 415 0 290  62 24 

हåरयाणा 0 0 728 0 479 317 

िहमाचल ÿदेश 568 0 0 0 225 168 

जÌमू-कÔमीर 0 0 319 0 90 77 

झारखंड 426 297 29 0 320 22 

कनाªटक 0 0 180 134 210 0 

केरल 0 0 0 0 88 72 

मÅय ÿदेश 898 167 1328 155 3146 889 

महाराÕů 93 26 480 71 1244 125 
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ओिडशा 49 42 604 275 298 55 

पंजाब 782 295 1215 123 245 133 

राजÖथान 0 0 89 56 1489 392 

तिमलनाडु 0 0 429 0 110 27 

तेलंगाना 0 0 676 145 135 0 

िýपरुा 0 0 180 111 0 0 

उ°र ÿदेश 929 647 1043 762 2430 236 

उ°राखंड 190 93 0 0 180 0 

पिĲम बंगाल 904 94 374 163 423 51 

कुल 7,451 1,974 9,272 1,995 12,118 2,702 

 

IMPORT OF COMPOUND RUBBER 

1683. SHRI ANTO ANTONY: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) whether the Government has any statistics regarding import of 

compound rubber; 

(b) if so, the details of import of compound rubber taken place during the 

last ten years, year and country-wise; 

(c) the details of revenue generated through the import of compound rubber 

during the above period, year and country-wise;  

(d) whether the Government has noticed that the misuse of HSN Code 4005 

for import of compound rubber by importers including tyre 

manufacturers; 

(e) if so, the details thereof; 
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(f) whether the Government has noticed that the revenue loss due to 

misuse of HSN Code 4005; and 

(g) if so, the details thereof alongwith the steps taken by the Government to 

stop such misuse? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) and (b) The details of year-wise and country-wise quantity of compound 

rubber (HS 4005) imported by the country since the year 2015-16 are given in 

the enclosed Statement-I. 

(c)The details of country and year-wise duty value on the import of compound 

rubber are given in the enclosed Statement -II. 

(d) to (g) As per Central Board of Indirect Taxes and Customs (CBIC), 

Department of Revenue, during the financial year 2022–23, one case of 

misuse of HSN Code 4005 for the import of compounded rubber was booked 

by Customs, with duty amounting to Rs. 1.98 lakh. DRI and Customs field 

formations keep a constant vigil and take operational measures, inter alia, 

based on intelligence and non-intrusive inspection measures like container 

scanning to prevent misuse of HSN Code 4005. On detection of such misuse, 

action is taken in accordance with the relevant provisions of Customs Act, 

1962. 
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STATEMENT-I 

Import of Compound Rubber HS 4005 (Quantity in tonnes) 
Country 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 2024-25 
Malaysia 838 492 787 3604 18422 23147 27588 28922 42251 100740 
Thailand 3415 15305 18125 26691 33154 26125 28363 39320 61156 78714 
USA 8439 9973 16300 21264 19924 20996 29822 30632 24129 25357 
Italy 3880 3348 1811 2002 3058 2969 2645 1980 1650 1639 
Germany 2343 2800 3550 3599 3047 2731 2715 2791 2345 1871 
Belgium 117 1324 202 658 1529 1869 1783 1811 2177 1613 
Canada 708 862 679 2380 7408 4874 2885 9401 14663 13630 
Indonesia 98 81 87 152 411 2356 5779 5378 7872 4841 
Others 7233 10022 12888 12718 14750 10499 13058 16782 13577 17002 

(Source: Rubber Board) 

 

STATEMENT-II 

Import data for HS 4005 for last 10 year 

S. No. 
Financial 

Year Country of origin Duty Value (in Rs.) 
1 2015 - 2016 Austria 28013.90 
2 2015 - 2016 Bangladesh 239860.00 
3 2015 - 2016 Belgium 3435055.20 
4 2015 - 2016 Canada 10487675.00 
5 2015 - 2016 China 37210800.02 
6 2015 - 2016 Costa Rica 819.60 
7 2015 - 2016 Czech Republic 3368.20 
8 2015 - 2016 Finland 5422203.39 
9 2015 - 2016 France 17353484.30 

10 2015 - 2016 Georgia 6672.10 
11 2015 - 2016 Germany 62024991.99 
12 2015 - 2016 Hong Kong 8359.80 
13 2015 - 2016 Hungary 260754.30 
14 2015 - 2016 India 239764.80 
15 2015 - 2016 Indonesia 8443783.80 
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16 2015 - 2016 Israel 8257.30 
17 2015 - 2016 Italy 198437448.95 
18 2015 - 2016 Japan 29418359.50 
19 2015 - 2016 Korea,Republic of 31757652.29 
20 2015 - 2016 Malaysia 4932787.00 
21 2015 - 2016 Malta 4191898.90 
22 2015 - 2016 Netherlands 2374810.80 
23 2015 - 2016 Netherlands Antilles 16129.30 
24 2015 - 2016 Poland 40921.20 
25 2015 - 2016 Portugal 1269551.90 
26 2015 - 2016 Romania 6934221.70 
27 2015 - 2016 Russia 56786.70 
28 2015 - 2016 Singapore 1855093.70 
29 2015 - 2016 Slovak Republic 106324.60 
30 2015 - 2016 South Africa 5221976.98 
31 2015 - 2016 Spain 2506398.00 
32 2015 - 2016 Sri Lanka 851102.10 
33 2015 - 2016 Sweden 7218018.30 
34 2015 - 2016 Switzerland 806490.80 
35 2015 - 2016 Taiwan 976470.90 
36 2015 - 2016 Thailand 95936853.80 
37 2015 - 2016 United Arab Emirates 508794.10 
38 2015 - 2016 United Kingdom 40017600.91 
39 2015 - 2016 United States 191056399.82 
40 2015 - 2016 Vietnam, Democratic Rep. of 499835.90 
41 2016 - 2017 Australia 3427.30 
42 2016 - 2017 Bangladesh 125732.70 
43 2016 - 2017 Belgium 23683647.80 
44 2016 - 2017 Canada 12881242.89 
45 2016 - 2017 China 43335118.00 
46 2016 - 2017 Czech Republic 708321.60 
47 2016 - 2017 Denmark 245488.80 
48 2016 - 2017 Finland 4797145.70 
49 2016 - 2017 France 26666224.80 
50 2016 - 2017 Germany 78762483.74 
51 2016 - 2017 Hong Kong 454664.90 
52 2016 - 2017 India 0.00 
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53 2016 - 2017 Indonesia 8238536.50 
54 2016 - 2017 Israel 24.40 
55 2016 - 2017 Italy 171760670.00 
56 2016 - 2017 Japan 22426998.93 
57 2016 - 2017 Korea,Republic Of 37566625.60 
58 2016 - 2017 Kuwait 36886.80 
59 2016 - 2017 Malaysia 3412691.40 
60 2016 - 2017 Malta 5542928.90 
61 2016 - 2017 Netherlands 8786099.30 
62 2016 - 2017 Norway 712011.70 
63 2016 - 2017 Romania 5730303.90 
64 2016 - 2017 Russia 1350783.50 
65 2016 - 2017 Singapore 7272290.50 
66 2016 - 2017 South Africa 6377990.30 
67 2016 - 2017 Spain 3922951.70 
68 2016 - 2017 Sri Lanka 247605.00 
69 2016 - 2017 Sweden 13879871.90 
70 2016 - 2017 Switzerland 1145107.20 
71 2016 - 2017 Taiwan 2321836.70 
72 2016 - 2017 Thailand 245593349.10 
73 2016 - 2017 Turkey 1560144.30 
74 2016 - 2017 United Arab Emirates 642749.10 
75 2016 - 2017 United Kingdom 79552246.79 
76 2016 - 2017 United States 206906253.13 
77 2016 - 2017 Vietnam, Democratic Rep. of 5254181.80 
78 2017 - 2018 Australia 62949.80 
79 2017 - 2018 Belgium 12528551.81 
80 2017 - 2018 Canada 10799793.00 
81 2017 - 2018 China 83473184.10 
82 2017 - 2018 Czech Republic 608750.40 
83 2017 - 2018 Finland 1857765.70 
84 2017 - 2018 France 4900460.10 
85 2017 - 2018 Germany 136998442.76 
86 2017 - 2018 Hong Kong 2837175.20 
87 2017 - 2018 Hungary 175210.40 
88 2017 - 2018 India 5990.20 
89 2017 - 2018 Indonesia 8926030.00 
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90 2017 - 2018 Ireland 0.00 
91 2017 - 2018 Israel 51.40 
92 2017 - 2018 Italy 138826034.00 
93 2017 - 2018 Japan 32321940.74 
94 2017 - 2018 Korea,Republic of 34982305.80 
95 2017 - 2018 Malaysia 16587496.47 
96 2017 - 2018 Malta 5141413.70 
97 2017 - 2018 Mexico 89940.70 
98 2017 - 2018 Netherlands 25970699.70 
99 2017 - 2018 Philippines 89319.90 
100 2017 - 2018 Poland 893.10 
101 2017 - 2018 Portugal 91488.70 
102 2017 - 2018 Romania 9911308.00 
103 2017 - 2018 Russia 1716656.90 
104 2017 - 2018 Seychelles 361906.30 
105 2017 - 2018 Singapore 5457591.00 
106 2017 - 2018 South Africa 12986348.03 
107 2017 - 2018 Spain 7956377.70 
108 2017 - 2018 Sri Lanka 113668.30 
109 2017 - 2018 Sweden 11983343.80 
110 2017 - 2018 Switzerland 6860.90 
111 2017 - 2018 Taiwan 1736623.30 
112 2017 - 2018 Thailand 520037785.90 
113 2017 - 2018 Turkey 4762854.00 
114 2017 - 2018 Ukraine 25597.30 
115 2017 - 2018 United Arab Emirates 1559312.40 
116 2017 - 2018 United Kingdom 94705461.20 
117 2017 - 2018 United States 335715996.91 
118 2017 - 2018 Vietnam, Democratic Rep. of 1377907.10 
119 2018 - 2019 Australia 17039.20 
120 2018 - 2019 Belgium 8654469.80 
121 2018 - 2019 Canada 13286545.00 
122 2018 - 2019 China 40364973.80 
123 2018 - 2019 Czech Republic 136986.90 
124 2018 - 2019 Denmark 64231.60 
125 2018 - 2019 Finland 2867683.30 
126 2018 - 2019 France 10421061.30 
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127 2018 - 2019 Gabon 32566.20 
128 2018 - 2019 Germany 133963992.60 
129 2018 - 2019 Hong Kong 527431.10 
130 2018 - 2019 Hungary 676592.40 
131 2018 - 2019 India 131533.00 
132 2018 - 2019 Indonesia 13346677.10 
133 2018 - 2019 Ireland 0.00 
134 2018 - 2019 Israel 48681.10 
135 2018 - 2019 Italy 134148497.60 
136 2018 - 2019 Japan 59256227.70 
137 2018 - 2019 Korea,Republic of 32544497.10 
138 2018 - 2019 Malaysia 78321648.90 
139 2018 - 2019 Malta 3878691.50 
140 2018 - 2019 Mexico 0.00 
141 2018 - 2019 Netherlands 48952594.70 
142 2018 - 2019 Netherlands Antilles 48615.10 
143 2018 - 2019 Pakistan 21.10 
144 2018 - 2019 Poland 1499862.90 
145 2018 - 2019 Romania 16006791.20 
146 2018 - 2019 Russia 6098806.40 
147 2018 - 2019 Saudi Arabia 1757737.00 
148 2018 - 2019 Singapore 1745303.00 
149 2018 - 2019 Slovak Republic 442302.90 
150 2018 - 2019 South Africa 9958969.80 
151 2018 - 2019 Spain 9990515.60 
152 2018 - 2019 Sri Lanka 985128.20 
153 2018 - 2019 Sweden 29491523.00 
154 2018 - 2019 Switzerland 588042.90 
155 2018 - 2019 Taiwan 8621393.60 
156 2018 - 2019 Thailand 755066708.20 
157 2018 - 2019 Turkey 2609113.20 
158 2018 - 2019 Ukraine 492157.10 
159 2018 - 2019 United Arab Emirates 1607996.60 
160 2018 - 2019 United Kingdom 94428004.70 
161 2018 - 2019 United States 453623117.80 
162 2019 - 2020 Austria 51498.40 
163 2019 - 2020 Belgium 31672569.80 
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164 2019 - 2020 Brazil 7093.40 
165 2019 - 2020 Canada 59300486.30 
166 2019 - 2020 China 30036514.60 
167 2019 - 2020 Costa Rica 519875.50 
168 2019 - 2020 Czech Republic 577957.10 
169 2019 - 2020 Denmark 0.00 
170 2019 - 2020 Egypt 1296.60 
171 2019 - 2020 Finland 5836973.50 
172 2019 - 2020 France 17761622.80 
173 2019 - 2020 Germany 94534172.00 
174 2019 - 2020 Hong Kong 84859.80 
175 2019 - 2020 Hungary 640402.50 
176 2019 - 2020 India 26816.00 
177 2019 - 2020 Indonesia 23350070.80 
178 2019 - 2020 Israel 0.00 
179 2019 - 2020 Italy 128335183.90 
180 2019 - 2020 Japan 63469613.90 
181 2019 - 2020 Korea,Republic of 31949551.00 
182 2019 - 2020 Malaysia 404040243.60 
183 2019 - 2020 Malta 3808690.00 
184 2019 - 2020 Mexico 112416.80 
185 2019 - 2020 Netherlands 54874269.30 
186 2019 - 2020 Norway 4419.90 
187 2019 - 2020 Philippines 32880.30 
188 2019 - 2020 Poland 4082561.80 
189 2019 - 2020 Portugal 10493.60 
190 2019 - 2020 Romania 9247955.90 
191 2019 - 2020 Russia 2926329.80 
192 2019 - 2020 Serbia 41971.80 
193 2019 - 2020 Singapore 1783723.90 
194 2019 - 2020 Slovak Republic 313441.00 
195 2019 - 2020 South Africa 11488337.60 
196 2019 - 2020 Spain 11513880.40 
197 2019 - 2020 Sri Lanka 199492.60 
198 2019 - 2020 Sweden 28223474.00 
199 2019 - 2020 Switzerland 1378225.60 
200 2019 - 2020 Taiwan 5523502.10 
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201 2019 - 2020 Thailand 904246792.80 
202 2019 - 2020 Turkey 3351011.80 
203 2019 - 2020 Ukraine 42686.70 
204 2019 - 2020 United Arab Emirates 2633589.70 
205 2019 - 2020 United Kingdom 61247767.80 
206 2019 - 2020 United States 407519381.90 
207 2019 - 2020 Vietnam, Democratic Rep. of 421428.60 
208 2020 - 2021 Austria 51155.60 
209 2020 - 2021 Belgium 27400205.20 
210 2020 - 2021 Brazil 26225.90 
211 2020 - 2021 Canada 56156306.70 
212 2020 - 2021 China 38827878.10 
213 2020 - 2021 Costa Rica 684937.70 
214 2020 - 2021 Czech Republic 698094.90 
215 2020 - 2021 Denmark 62669.60 
216 2020 - 2021 Finland 1598666.70 
217 2020 - 2021 France 17700053.50 
218 2020 - 2021 Germany 103690404.30 
219 2020 - 2021 Hong Kong 50984.80 
220 2020 - 2021 Hungary 67617.00 
221 2020 - 2021 Indonesia 63256032.00 
222 2020 - 2021 Italy 82496270.70 
223 2020 - 2021 Japan 60982943.70 
224 2020 - 2021 Korea,Republic Of 39441793.90 
225 2020 - 2021 Lithuania 3113.50 
226 2020 - 2021 Malaysia 561715478.50 
227 2020 - 2021 Malta 5686237.40 
228 2020 - 2021 Netherlands 13728249.60 
229 2020 - 2021 Poland 254773.90 
230 2020 - 2021 Portugal 13762.70 
231 2020 - 2021 Romania 9087842.60 
232 2020 - 2021 Russia 7559789.60 
233 2020 - 2021 Serbia 0.00 
234 2020 - 2021 Singapore 5660316.60 
235 2020 - 2021 Slovak Republic 123387.70 
236 2020 - 2021 Slovenia 406301.40 
237 2020 - 2021 South Africa 2400696.10 
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238 2020 - 2021 Spain 6640005.30 
239 2020 - 2021 Sri Lanka 0.00 
240 2020 - 2021 Sweden 10006966.60 
241 2020 - 2021 Switzerland 323510.00 
242 2020 - 2021 Taiwan 3437300.40 
243 2020 - 2021 Thailand 818707268.80 
244 2020 - 2021 Turkey 3861828.50 
245 2020 - 2021 Ukraine 2410089.30 
246 2020 - 2021 United Arab Emirates 338155.30 
247 2020 - 2021 United Kingdom 67298077.30 
248 2020 - 2021 United States 362385562.20 
249 2020 - 2021 Vietnam, Democratic Rep. of 1389831.00 
250 2021 - 2022 Australia 724507.90 
251 2021 - 2022 Austria 74783.80 
252 2021 - 2022 Belgium 22718170.20 
253 2021 - 2022 Canada 11040409.00 
254 2021 - 2022 China 72746557.00 
255 2021 - 2022 Czech Republic 1736353.20 
256 2021 - 2022 Denmark 12925.40 
257 2021 - 2022 France 22233442.70 
258 2021 - 2022 Germany 82760468.40 
259 2021 - 2022 Hong Kong 26644.80 
260 2021 - 2022 India 277168.30 
261 2021 - 2022 Indonesia 148808759.50 
262 2021 - 2022 Ireland 21702.30 
263 2021 - 2022 Italy 129692015.00 
264 2021 - 2022 Japan 59686548.80 
265 2021 - 2022 Korea,Republic of 32557456.80 
266 2021 - 2022 Lithuania 28847105.30 
267 2021 - 2022 Malaysia 720232174.60 
268 2021 - 2022 Malta 7002181.70 
269 2021 - 2022 Netherlands 14428325.50 
270 2021 - 2022 Netherlands Antilles 311479.40 
271 2021 - 2022 Philippines 114732.10 
272 2021 - 2022 Poland 1118216.00 
273 2021 - 2022 Portugal 7789.20 
274 2021 - 2022 Romania 13691247.40 
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275 2021 - 2022 Russia 9328096.30 
276 2021 - 2022 Singapore 11191701.60 
277 2021 - 2022 Slovenia 4194652.20 
278 2021 - 2022 South Africa 11710147.30 
279 2021 - 2022 Spain 7881095.00 
280 2021 - 2022 Sri Lanka 595463.70 
281 2021 - 2022 Sweden 103600.70 
282 2021 - 2022 Switzerland 364449.30 
283 2021 - 2022 Taiwan 4848990.00 
284 2021 - 2022 Thailand 986824253.60 
285 2021 - 2022 Turkey 16811863.70 
286 2021 - 2022 Ukraine 2482738.70 
287 2021 - 2022 United Arab Emirates 1907476.20 
288 2021 - 2022 United Kingdom 100577847.90 
289 2021 - 2022 United States 475017472.30 
290 2021 - 2022 Vietnam, Democratic Rep. of 94245.30 
291 2022 - 2023 Argentina 283370.90 
292 2022 - 2023 Austria 8426.80 
293 2022 - 2023 Belgium 25028908.00 
294 2022 - 2023 Canada 9086010.80 
295 2022 - 2023 China 73637352.70 
296 2022 - 2023 Costa Rica 505436.60 
297 2022 - 2023 Czech Republic 739809.10 
298 2022 - 2023 Denmark 0.00 
299 2022 - 2023 France 33738496.00 
300 2022 - 2023 Germany 67032615.70 
301 2022 - 2023 Hong Kong 14083.20 
302 2022 - 2023 Hungary 34846.50 
303 2022 - 2023 Indonesia 173578059.40 
304 2022 - 2023 Israel 1435054.80 
305 2022 - 2023 Italy 137764383.20 
306 2022 - 2023 Japan 51721186.70 
307 2022 - 2023 Korea,Republic of 40695844.60 
308 2022 - 2023 Latvia 9721.50 
309 2022 - 2023 Lithuania 27654074.20 
310 2022 - 2023 Malaysia 879800899.60 
311 2022 - 2023 Malta 11281446.90 



10.02.2026  499 
 

 

312 2022 - 2023 Mexico 657.60 
313 2022 - 2023 Netherlands 29050217.00 
314 2022 - 2023 New Zealand 43611.70 
315 2022 - 2023 Philippines 118215.90 
316 2022 - 2023 Poland 1632450.90 
317 2022 - 2023 Romania 18761229.10 
318 2022 - 2023 Russia 7609418.10 
319 2022 - 2023 Serbia 282226.10 
320 2022 - 2023 Singapore 12736024.90 
321 2022 - 2023 Slovak Republic 256360.20 
322 2022 - 2023 Slovenia 5848673.50 
323 2022 - 2023 South Africa 11113314.80 
324 2022 - 2023 Spain 20796216.60 
325 2022 - 2023 Sri Lanka 1817849.30 
326 2022 - 2023 Sweden 1704423.10 
327 2022 - 2023 Switzerland 639344.50 
328 2022 - 2023 Taiwan 3202360.00 
329 2022 - 2023 Thailand 1320548548.20 
330 2022 - 2023 Turkey 1643372.10 
331 2022 - 2023 United Arab Emirates 1107986.50 
332 2022 - 2023 United Kingdom 166935042.50 
333 2022 - 2023 United States 750270210.70 
334 2022 - 2023 Vietnam, Democratic Rep. of 197570.70 
335 2023 - 2024 Austria 53410.70 
336 2023 - 2024 Bangladesh 72234.80 
337 2023 - 2024 Belgium 55163816.20 
338 2023 - 2024 Brazil 155.60 
339 2023 - 2024 Canada 13075097.10 
340 2023 - 2024 China 31465593.30 
341 2023 - 2024 Czech Republic 2177991.70 
342 2023 - 2024 Finland 73475.60 
343 2023 - 2024 France 57176110.30 
344 2023 - 2024 Germany 110507847.60 
345 2023 - 2024 India 835997.50 
346 2023 - 2024 Indonesia 203332791.80 
347 2023 - 2024 Italy 118981116.80 
348 2023 - 2024 Japan 43992649.50 
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349 2023 - 2024 Korea,Republic of 76535924.70 
350 2023 - 2024 Lithuania 31429093.90 
351 2023 - 2024 Malaysia 956812212.90 
352 2023 - 2024 Malta 15252907.50 
353 2023 - 2024 Mexico 6577.80 
354 2023 - 2024 Netherlands 22394919.50 
355 2023 - 2024 Poland 124595.80 
356 2023 - 2024 Portugal 1821660.90 
357 2023 - 2024 Romania 15136397.70 
358 2023 - 2024 Russia 1713051.10 
359 2023 - 2024 Serbia 958066.80 
360 2023 - 2024 Singapore 5762879.00 
361 2023 - 2024 Slovak Republic 401253.90 
362 2023 - 2024 Slovenia 1374841.10 
363 2023 - 2024 South Africa 6993120.70 
364 2023 - 2024 Spain 16808498.30 
365 2023 - 2024 Sri Lanka 721493.00 
366 2023 - 2024 Sweden 7305324.10 
367 2023 - 2024 Switzerland 193362.20 
368 2023 - 2024 Taiwan 3306120.10 
369 2023 - 2024 Thailand 1675605794.90 
370 2023 - 2024 Turkey 718072.20 
371 2023 - 2024 United Arab Emirates 170745.30 
372 2023 - 2024 United Kingdom 151882310.00 
373 2023 - 2024 United States 709558180.60 
374 2023 - 2024 Vietnam, Democratic Rep. of 21148300.50 
375 2024 - 2025 Australia 288987.60 
376 2024 - 2025 Bangladesh 1114463.80 
377 2024 - 2025 Belgium 16114544.70 
378 2024 - 2025 Canada 64171748.90 
379 2024 - 2025 China 29029174.00 
380 2024 - 2025 Colombia 35172.30 
381 2024 - 2025 Croatia 625252.50 
382 2024 - 2025 Czech Republic 20431.80 
383 2024 - 2025 Denmark 3814.50 
384 2024 - 2025 Finland 73.90 
385 2024 - 2025 France 41144430.90 
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386 2024 - 2025 Germany 125007640.80 
387 2024 - 2025 Hungary 356875.10 
388 2024 - 2025 India 50498.10 
389 2024 - 2025 Indonesia 148196436.00 
390 2024 - 2025 Israel 0.00 
391 2024 - 2025 Italy 92289169.10 
392 2024 - 2025 Japan 51109091.10 
393 2024 - 2025 Korea,Republic of 217627961.80 
394 2024 - 2025 Latvia 384.70 
395 2024 - 2025 Lithuania 59782470.00 
396 2024 - 2025 Malaysia 2923996718.30 
397 2024 - 2025 Malta 7516979.60 
398 2024 - 2025 Mexico 306589.80 
399 2024 - 2025 Netherlands 64840111.30 
400 2024 - 2025 Netherlands Antilles 290033.60 
401 2024 - 2025 Poland 3630264.30 
402 2024 - 2025 Portugal 18022.00 
403 2024 - 2025 Romania 21989720.40 
404 2024 - 2025 Russia 123684.50 
405 2024 - 2025 Saudi Arabia 68931.20 
406 2024 - 2025 Serbia 0.00 
407 2024 - 2025 Singapore 3210416.80 
408 2024 - 2025 Slovak Republic 2197914.60 
409 2024 - 2025 Slovenia 168460.20 
410 2024 - 2025 South Africa 12143521.40 
411 2024 - 2025 Spain 15219277.20 
412 2024 - 2025 Sweden 3981276.80 
413 2024 - 2025 Switzerland 1166033.70 
414 2024 - 2025 Taiwan 4226248.80 
415 2024 - 2025 Thailand 2809258728.30 
416 2024 - 2025 Turkey 2699759.80 
417 2024 - 2025 United Arab Emirates 9155.10 
418 2024 - 2025 United Kingdom 176819070.40 
419 2024 - 2025 United States 699186450.80 
420 2024 - 2025 Vietnam, Democratic Rep. of 39722623.00 

(Source: Central Board of Indirect Taxes and Customs) 
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CENTRAL SILK BOARD 

1684. SHRI NAVASKANI K.:  
          SHRI C. N. ANNADURAI:  
          SHRI G. SELVAM: 

Will the Minister of TEXTILES be pleased to state : 

(a) whether the Government of India, through the Central Silk Board is 

implementing schemes such as Silk Samagra-2 for the overall development of 

the sericulture sector, including provision of financial assistance to sericulture 

farmers in Tamil Nadu during the last three years and if so, the details thereof;  

(b) the funds allocated and released to the State of Tamil Nadu, under 

sericulture-related schemes such as Silk Samagra and Silk Samagra-2 during 

the said period; and  

(c) whether the Government has assessed the scope and potential for 

development and promotion of sericulture and its allied industries, particularly 

in view of Tamil Nadu being a major mulberry silk producing State, and if so, 

the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 
PABITRA MARGHERITA): 

(a) and (b) The Government of India, through the Central Silk Board (CSB), is 

implementing the Silk Samagra-2 scheme for the overall development of the 

sericulture sector in the country, including Tamil Nadu. During the last three 

years an amount of Rs.126.71 crore has been released to Tamil Nadu State as 

central assistance.  
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(c) Tamil Nadu is a major traditional mulberry silk-producing State and 

ranks second in bivoltine silk production in the country. Sericulture is practiced 

by about 28,000 farm families across several districts of the State. The state 

has multiple silk reeling and weaving clusters. The Central Government has 

extended support for establishment of 18 Automatic Reeling Machine (ARM) 

units in the State under the Silk Samagra-2 scheme since 2021-22. 

 

PRADHAN MANTRI ANUSUCHIT JAATI ABHYUDAY YOJANA 

1685. SHRI ARUN BHARTI:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state: 

(a) whether the Government has approved/sanctioned new 'Adarsh Grams' in 

Jamui district during Financial Year 2025–26 under the Pradhan Mantri 

Anusuchit Jaati Abhyuday Yojana (PMAJAY), if so, the block-wise status and 

timeline;  

(b) the physical and financial progress of the construction of the SC/ST Post-

Matric Hostel in Jamui town as on January 1, 2026;  

(c) whether the funds released and utilised under the Pre-Matric Scholarship 

scheme for cleaning-prone occupations in Jamui during Financial Year 2025–

26;  

(d) whether shortfall identified in the disbursement of scholarships to SC 

students in Jamui due to portal glitches and remedial timeline; and  
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(e) whether any new approvals proposed for Jamui under the Venture Capital 

Fund for SC Entrepreneurs in Financial Year 2026–27, if so, the details 

thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI RAMDAS ATHAWALE): 

(a)   In the Jamui district, 68 villages have been selected during 2025-26 

under  the Adarsh Gram component of the Pradhan Mantri Anusuchit Jaati 

Abhyuday Yojana (PM-AJAY). However, as the State Government of Bihar is 

not yet implementing the Adarsh Gram component,  no village in Jamui district 

has been sanctioned/approved as an Adarsh Gram during Financial Year 

2025-26. 

(b)  No SC/ST Post-Matric Hostel has been sanctioned in Jamui district, Bihar. 

(c) The Department of Social Justice and Empowerment administers the 

Centrally Sponsored  Pre-Matric Scholarships Scheme for SCs and Others and 

Post-Matric Scholarships Scheme for SC Students, which is being 

implemented through the States/UTs. The objective of Pre-Matric Scholarships 

Scheme for SCs and Others is to promote literacy and uninterrupted education 

at the Pre-Matric level for children belonging to  Scheduled Castes 

(Component I) and children of parents/guardian who are engaged in unclean 

and hazardous occupations (Component-II) and to provide financial 

assistance. The details of physical and financial achievements during the 

current Academic Year (AY) 2025-26 (as on 05.02.2026) in the State of Bihar, 

in respect of the Pre-Matric Scholarships Scheme for SCs and Others under 
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Component-I, are as follows. The district-wise data under the scheme is not 

maintained on a Financial Year basis. 

A.Y. Central Share released (In Rs.) Beneficiaries 
2025-26 7,09,800 338 

  

The Pre-Matric Scholarships Scheme for SCs and Others (Component-

II) is not yet being implemented by the State Government of Bihar. 

(d) The Pre-Matric and Post-Matric Scholarship Scheme is open-ended and 

demand-driven for the eligible students of all the recognised institutions across 

India. The released Central share is contingent upon States/UTs transmitting 

their State/UT share paid data to the National Scholarship Portal (NSP). 

(e) No application has been received from the Jamui District, Bihar, under the 

Venture Capital Fund for SC Entrepreneurs for the Financial Year 2026-27.   

  

IMPACT ON TEXTILE INDUSTRY 

1686. DR. MOHAMMAD JAWED: 

Will the Minister of TEXTILES be pleased to state : 

(a) whether the Indian textile industry has been affected due to the imposition 

of trade restrictions or disruptions in trade with Bangladesh;  

(b) the percentage of the Indian textile industry that is dependent on 

Bangladesh for raw materials, intermediate goods, manufacturing, or export-

related activities;  
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(c) whether, in view of internal disturbances and disruptions in Bangladesh 

adversely affecting its industrial output; and  

(d) whether India has been able to leverage the situation to enhance its share 

in the global textile export market and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 
PABITRA MARGHERITA): 

(a) and (b) No sir, there is no information available to indicate that the Indian 

textile industry has been affected by the measures.  Due to several reforms 

undertaken to enhance the competitiveness of the domestic textile and apparel 

industry, India’s import dependency in the Textile and Apparel sector, including 

Ready-Made Garments, has reduced by 13.9% during April–December 2025 

as compared to the corresponding period of the previous year. During the said 

period, India’s imports of textiles and apparel, including Ready-Made 

Garments, from Bangladesh stood at USD 705.4 million. 

(c) and (d) India is the world’s sixth-largest exporter of textiles and apparel in 

2024 and it has recorded exports of USD 27312.7 million during April–

December 2025.  Indian textile and apparel exports have recorded growth in 

more than 100 export destinations during the said period, reflecting enhanced 

market penetration and export diversification. The Government of India has 

undertaken several key policy and programmatic initiatives to boost textile and 

apparel exports and enhance the global competitiveness of the sector.  

Further, India has signed 16 Free Trade Agreements (FTAs), including 

the recently signed India–Oman FTA, and has concluded FTA negotiations 
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with New Zealand and the European Union. These FTAs aim to reduce tariff 

and non-tariff barriers, simplify trade procedures, and address structural 

constraints, thereby improving market access and making Indian exports more 

competitive in partner markets. 

The major schemes/initiatives include PM Mega Integrated Textile 

Regions and Apparel (PM MITRA) Parks Scheme to create a modern, 

integrated, world class textile infrastructure; Production Linked Incentive (PLI) 

Scheme focusing on MMF Fabric, MMF Apparel and Technical Textiles to 

boost large scale manufacturing and enhancing competitiveness; National 

Technical Textiles Mission focusing on Research Innovation and Development, 

Promotion and Market Development; SAMARTH – Scheme for Capacity 

Building in Textile Sector with the objective providing demand driven, 

placement oriented, skilling program; Silk Samagra-2 for comprehensive 

development of sericulture value chain; National Handloom Development 

Program for end to end support for handloom sector. Ministry of Textiles is also 

implementing National Handicrafts Development Programme and 

Comprehensive Handicrafts Cluster Development Scheme for promotion of 

handicrafts. The Government has approved Credit Guarantee Scheme for 

Exporters (CGSE) for providing 100% credit guarantee coverage by National 

Credit Guarantee Trustee Company Limited (NCGTC) to Member Lending 

Institutions (MLIs) for extending additional credit facilities to eligible exporters, 

including MSMEs. 
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EXPORT OF TRIBAL MANUFACTURED GOODS 

1687. SHRI SUNIL DATTATREY TATKARE: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)    whether the Government has taken or is planning to take initiatives to 

boost the exports of goods manufactured by tribal people, if so, the 

details thereof; 

(b)    whether the Ministry has any data regarding export of goods made in   

        tribal areas; 

(c)     if so, the currency value of goods exported and major types of goods  

        being exported; and 

(d)    whether any initiatives have been taken to make it convenient for tribal 

     entrepreneurs to access credit and investor networks specific to the   

          State of Maharashtra; if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a)The Government of India continues to monitor and take initiatives to 

promote India’s exports. The details of initiatives taken in this regard are as 

follows:-  

A. The Tribal Cooperative Marketing Development Federation of India 

(TRIFED), under Ministry of Tribal Affairs has been implementing “Pradhan 

Mantri Janjatiya Vikas Mission” (PMJVM) scheme. Under PMJVM, TRIFED 

is engaged in marketing, providing infrastructure development, research 
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and development, etc. for tribal products. It is also taking initiatives for 

promoting tribal products in international markets by setting up 

‘Aatmanirbhar Bharat Corners’ in Indian embassies and consulates across 

more than 65 countries. TRIFED has been organizing promotional events 

with Indian missions in other countries.  

B. Further, the Department of Commerce is actively engaged with all 

stakeholders — including State Governments, Exporters, Export Promotion 

Councils (EPCs), Industry, Traders, Manufacturers to boost exports. 

Following export promotion initiatives have been taken by the Government 

to boost India’s exports : 

i. New Foreign Trade Policy was launched on 31st March, 2023 and it came 

into effect from 1st April, 2023. 

ii. Export Promotion Mission (EPM): The Mission will provide a 

comprehensive, flexible, and digitally driven framework for export 

promotion, with a total outlay of Rs. 25,060 crore for FY 2025–26 to FY 

2030–31. EPM marks a strategic shift from multiple fragmented schemes to 

a single, outcome- based, and adaptive mechanism that can respond 

swiftly to global trade challenges and evolving exporter needs. The Mission 

will operate through two integrated sub-schemes: 

a. NIRYAT PROTSAHAN – focuses on improving access to affordable trade 

finance for MSMEs through a range of instruments such as interest 

subvention, export factoring, collateral guarantees, credit cards for e-
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commerce exporters, and credit enhancement support for diversification 

into new markets. 

b. NIRYAT DISHA – focuses on non-financial enablers that enhance market 

readiness and competitiveness, including export quality and compliance 

support, assistance for international branding, packaging, and participation 

in trade fairs, export warehousing and logistics, inland transport 

reimbursements, and trade intelligence and capacity-building initiatives.  

The Mission is designed to directly address structural challenges that 

constrain Indian exports, including: 

 limited and expensive trade finance access,  

 high cost of compliance with international export standards,  

 inadequate export branding and fragmented market access, 

and  

 logistical disadvantages for exporters in interior and low-

export intensity regions.  

iii. Assistance provided through several schemes to promote exports, namely, 

Trade Infrastructure for Export Scheme (TIES). 

iv. Rebate of State and Central Levies and Taxes (RoSCTL) Scheme to 

promote labour oriented sector export has been implemented since 

07.03.2019. 

v. Remission of Duties and Taxes on Exported Products (RoDTEP) scheme 

has been implemented since 01.01.2021. 
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vi. Leveraging Free Trade Agreements: The Government aims for promotion 

of Export Diversification and has signed 15 Free Trade Agreements (FTAs) 

and 6 Preferential Trade Agreements (PTAs) with its trading partners. 

Government is working with all stakeholders to enable our exporters to 

better utilize the benefits of India’s FTAs with major markets such as 

Japan, Korea, UAE etc. and effectively utilize the opportunities that have 

been created with the recent concluded FTAs such as with the EFTA 

countries, UK, Oman and New Zealand. The Government has also recently 

signed India- EU FTA also. 

vii. Common Digital Platform for Certificate of Origin has been launched to 

facilitate trade and increase Free Trade Agreement (FTA) utilization by 

exporters. 

viii. Districts as Export Hubs initiative has been launched by identifying 

products with export potential in each district, addressing bottlenecks for 

exporting these products and supporting local exporters/manufacturers to 

generate employment in the district. 

ix. Regular monitoring of export performance with Commercial Missions 

abroad, Export Promotion Councils, Commodity Boards/ Authorities and 

Industry Associations and taking corrective measures from time to time. 

(b) and (c)  India’s total merchandise exports during FY 2024-25 was USD 

437.70 Billion. The Department of Commerce, Ministry of Commerce and 

Industry does not maintain any specific data with respect to export of goods 

made in tribal areas. 
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(d)  Details of the initiatives taken to make it convenient for tribal entrepreneurs 

to access credit and investor networks are as follows:- 

1. National Scheduled Tribes Finance and Development Corporation 

(NSTFDC), under the Ministry of Tribal Affairs is an apex organisation 

set up exclusively for economic development of Scheduled Tribes. 

NSTFDC extends concessional loans to the eligible Scheduled Tribe 

persons for undertaking income generation activities/ self-employment 

including education loan scheme through its implementing agencies. 

Some of the Schemes are as under: 

 Term Loan Scheme: NSTFDC provides Term Loan for viable projects 

costing upto ₹50.00 lakh per unit. Under the scheme, financial 

assistance is extended upto 90% of the cost of the project and the 

balance is met by way of subsidy/ promoter contribution/ margin money. 

 Adivasi Mahila Sashaktikaran Yojana (AMSY): Under the scheme, 

NSTFDC provides loan upto 90% for projects costing upto ₹2 lakh 

Scheduled Tribes women.  

 Micro Credit Scheme for Self Help Groups (MCF): This is an exclusive 

scheme for Self Help Groups for meeting small loan requirement of ST 

member. Under the scheme, the Corporation provides loans upto 

₹50,000/- per member and maximum ₹5 lakh per Self Help Group 

(SHG).  
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2. Credit Guarantee Scheme for Exporters has also been approved by 

the Government to provide 100% credit guarantee coverage by National 

Credit Guarantee Trustee Company Limited (NCGTC) to Member 

Lending Institutions (MLIs) for extending additional collateral free credit 

facilities up to Rs. 20,000 crore to eligible exporters, including MSMEs. 

The Scheme is expected to enhance the global competitiveness of 

Indian exporters and support diversification into new and emerging 

markets.  

3. ECGC Ltd. (formerly Export Credit Guarantee Corporation of India Ltd.) 

is providing credit insurance covers to exporters against non-payment 

risks by the overseas buyers, empowering Indian exporters, including 

tribal entrepreneurs, to venture into global markets with confidence. 

ECGC also provides Export Credit Insurance Covers for Banks (ECIB) 

against risks in export credit lending to the exporter-borrowers. The ECIB 

covers facilitate the availability of affordable and adequate credit to the 

exporters. The Company is headquartered in Mumbai with four regional 

offices and 46 branch offices pan-India including five in Maharashtra. 

 

PROGRESS ACHIEVED UNDER DIGITAL AGRICULTURE MISSION 

1688. SHRI ARVIND DHARMAPURI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 
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(a) the details of the progress achieved under Digital Agriculture Mission in 

2025 including AgriStack, Digital Crop Survey, Kisan e-Mitra and Namo 

Drone Didi in the country, State-wise; 

(b) the number of farmers onboarded and authenticated and the extent of 

integration with land records, State-wise, specifically in Telangana; 

(c)  whether measurable improvements have been recorded in access to 

credit, crop insurance and real-time advisory as compared to pre-rollout 

period; 

(d)  if so, the details thereof; and 

(e)  the steps taken to accelerate rollout in Telangana particularly in the 

districts with high population of small and marginal farmers? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (e) Progress achieved under Digital Agriculture Mission in 2025, 

including AgriStack, Digital Crop Survey, Kisan e-Mitra and Namo Drone Didi 

in the country, are as follows: 

I. AgriStack: The AgriStack is a Digital Public Infrastructure (DPI) which 

consists of three foundational registries or databases associated with the 

agriculture sector, i.e., the Farmers Registry, Geo-Referenced Village Maps, 

and Crop Sown Registry, all created and maintained by the State 

Governments/ Union Territories. It establishes a single source of truth for 

farmer identity, land, and their crops. 
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 Farmer ID enables seamless integration of Direct Benefit Transfer (DBT) 

schemes such as Pradhan Mantri Kisan Samman Nidhi Yojna (PM Kisan), 

Pradhan Mantri Fasal Bima Yojna (PMFBY), Minimum Support Price (MSP) 

based procurement, access to credit delivery, input distribution, and disaster 

relief. As of 04.02.2026, more than 8.48 Crore Farmer IDs have been 

generated across the country. The details of farmer ID generated across the 

country, including the State of Telangana is given in the enclosed Statement. 

Telangana has utilized their Agriculture Extension Officers (AEOs) to cover all 

categories of Farmers including Small and Marginal Farmers. Telangana has 

provided the service in their Mee Seva Centres for enrolment of Farmers in 

Farmer Registry. 

 Digital Crop Survey has enabled plot-level visibility of crops and better 

estimation of sowing patterns across seasons, which in turn supports 

evidence-based planning for procurement, input supply and logistics. In Kharif 

2025, the Digital Crop Survey (DCS) has been conducted in 604 Districts 

covering more than 28.5 crores plots across the country, including the state of 

Telangana.  

 Maharashtra has successfully leveraged AgriStack for scheme delivery, 

disaster relief, Artificial Intelligence (AI)-based advisory, and providing credit 

access, including the transfer of over ₹14,000 crore to 89 lakh farmers for 

Kharif 2025 crop losses. Chhattisgarh has institutionalized Farmer ID and 

Digital Crop Survey for MSP-based paddy procurement, covering over 32 lakh 
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farmers in a single season, significantly improving transparency, crop 

verification, and timeliness of MSP payments. 

II. Krishi Decision Support System: Krishi Decision Support System is a geo-

spatial platform that integrates satellite imagery, weather, soil, and crop data 

using Geographic Information System (GIS) to support agricultural planning 

and decision-making. This acts as an analytical platform (web-portal) for 

developing targeted advisories on crop, weather and soil.  

III. Kisan e-Mitra: It is a voice-based Artificial Intelligence (AI)-powered 

chatbot developed to assist farmers with responses to their queries on the PM 

Kisan Samman Nidhi scheme. This solution supports 11 regional languages 

and is evolving to assist with other government programs. At present, it 

handles over 8,000 farmer queries on an average daily and so far, more than 

95 lakh queries have been answered. 

IV. National Pest Surveillance System: The National Pest Surveillance 

System, for tackling the loss of produce due to climate change, utilizes AI and 

Machine Learning to detect pest infestation in crop issues, enabling timely 

intervention for healthier crops. This tool, currently used by over 10,000 

extension workers, allows farmers to capture images of pests to help them 

mitigate pest attacks and reduce crop losses. At present, it supports 65 crops 

and over 400 pests. 

V. Namo Drone Didi: The Government has approved ‘Namo Drone Didi’ a 

Central Sector Scheme for providing 15,000 drones to the Women Self Help 

Groups (SHGs) with an outlay of Rs. 1261 Crores for the period from 2023-24 
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to 2025-26. The major objectives of the scheme are to promote advanced 

technology in agriculture for improved efficiency, enhanced crop yield and 

reduced cost of operation and to empower SHGs as drone service providers 

for increasing their income and providing livelihood support. Lead Fertilizer 

Companies (LFCs) have distributed 500 drones under the Namo Drone Didi 

Scheme. Agricultural Development and Rural Transformation Centre (ADRTC), 

Bangalore have carried out a study on the economics and business viability of 

drone operations on these 500 drones. The study indicates that the adoption of 

drones has diversified SHG activities, improved agricultural practices, and 

increased income opportunities for women in rural communities. 

VI. Seed Authenticity Traceability and Holistic Inventory (SATHI): It provides 

a digital platform that streamlines the holistic management of seed production, 

quality certification, distribution, and traceability pan-India. This endeavor 

establishes a National Seed Grid (NSG), integrating all seed stakeholders 

within a unified national digital platform. 

STATEMENT 

Farmers’ Registry : Present Status as on 04.02.2026 

S.No. State Count of Farmer IDs  
1 Andhra Pradesh 4600703 

2 Assam 1186105 

3 Bihar 3195225 

4 Chhattisgarh 3230335 

5 Gujarat 5948260 
6 Haryana 1042867 

7 Himachal Pradesh 529507 
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8 Karnataka 4514824 

9 Kerala 2249894 

10 Madhya Pradesh 10179309 

11 Maharashtra 13127493 

12 Odisha 1432091 
13 Punjab 257 
14 Rajasthan 8181707 
15 Tamil Nadu 3294405 

16 Telangana 4046409 

17 Tripura 59258 

18 Uttar Pradesh 18069061 

19 Uttarakhand 26114 

                                                              

 

IMPLEMENTATION OF ATAL VAYO ABHYUDAYA YOJANA 

1689. SHRI KARAN BHUSHAN SINGH:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) the amount of funds raised through Corporate Social Responsibility (CSR) 

funding for elderly care projects under Atal Vayo Abhyudaya Yojana during the 

last two financial years, State wise;  

(b) the categorisation of different entities that gave funds during the last two 

financial years sector-wise;  
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(c) the steps taken to select reputed institutions through a transparent 

mechanism for taking up CSR Advocacy on behalf of the elderly segment and 

the details thereof;  

(d) whether any steps are being taken to prepare an advocacy statement and 

reaching out to Corporates who are in the CSR bracket to encourage them to 

take up funding of the elderly care projects already appraised and placed in the 

shelf; and  

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 
FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. 
VERMA): 

(a) The Atal Vayo Abhyudaya Yojana (AVYAY) is funded through Senior 

Citizens' Welfare Fund (SCWF), established under the Finance Act, 2015, to 

promote the welfare of senior citizens. No funds have been raised through 

Corporate Social Responsibility (CSR) funding for elderly care projects under 

AVYAY, till date. 

(b) to (e) Does not arise.  

 
बाढ़ से ÿभािवत िकसानŌ को ±ितपूितª 

1690. ®ी नारायण तातू राणेः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क)  महाराÕů म¤ हाल ही म¤ आई बाढ़ के कारण िकसानŌ कì फसलŌ और कृिष संपि°यŌ को हòए 

नुकसान कì ±ितपूितª के िलए सरकार Ĭारा ³या कदम उठाए गए ह§; 
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(ख)  ³या सरकार का राÕůीय आपदा राहत कोष या ÿधानमंýी फसल बीमा योजना के तहत 

इस संबंध म¤ िवशेष ±ितपूितª देने का िवचार है; और  

(ग)  ³या सरकार कì भिवÕय म¤ िकसानŌ को ऐसी ÿाकृितक आपदाओ ं से बचाने के िलए कोई 

Öथायी नीित बनाने कì योजना है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) से (ग) राÕůीय आपदा ÿबंधन नीित (एनपीडीएम) के अनसुार, अिधसूिचत आपदाओ ं के 

कारण जमीनी Öतर पर आवÔयक राहत उपाय ÿदान करने कì ÿाथिमक िजÌमेदारी राºय सरकार 

कì है। राºय सरकार¤ भारत सरकार Ĭारा अनुमोिदत मदŌ और मानदडंŌ के अनुसार राºय आपदा 

ÿितिøया कोष (एसडीआरएफ) के łप म¤ उपलÊध िनिधयŌ से ÿाकृितक आपदाओ ं के अनłुप 

राहत उपाय करती ह§। ‘गंभीर ÿकृित’ कì ÿाकृितक आपदाओ ंके िलए राÕůीय आपदा ÿितिøया 

कोष (एनडीआरएफ) से एसडीआरएफ के अलावा, अितåरĉ िव°ीय सहायता पर िवचार िकया 

जाता है और राºय सरकार से ÿाĮ ²ापन के आधार पर Öथािपत ÿिøयाओ ं के अनसुार इस े

अनमुोिदत िकया जाता है। एसडीआरएफ और एनडीआरएफ के तहत ÿद° कì जाने वाली िव°ीय 

सहायता मआुवजे के łप म¤ नही होकर राहत के łप म¤ होती है।  

 राºय सरकार स े²ापन ÿाĮ हो जाने पर, एक अंतर-मýंालयी क¤ þीय दल (आईएमसीटी) 

का गठन िकया जाता है और उस े मौजूदा मदŌ और मानदडंŌ के अनुसार ±ित का मौके पर 

आकलन करने और राहत कायŎ के िलए आवÔयक धनरािश का आकलन करने के िलए भेजा 

जाता है। आईएमसीटी कì åरपोटª पर गृह मýंालय के सिचव/कृिष एवं िकसान कÐयाण िवभाग के 

सिचव कì अÅय±ता वाली राÕůीय कायªकारी सिमित कì उप-सिमित (एससी-एनईसी) Ĭारा िवचार 

िकया जाता है। तÂपĲात, गहृ मंýी कì अÅय±ता म¤ गिठत उ¸च Öतरीय सिमित (एचएलसी), िजसम¤ 

िव° मýंी, कृिष मंýी और नीित आयोग के उपाÅय± शािमल होते ह§, एससी-एनईसी कì िसफाåरशŌ 

के आधार पर राºय सरकार के अनुरोध पर िवचार करती है। एचएलसी एनडीआरएफ से राºय को 
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उपलÊध कराई जाने वाली अितåरĉ सहायता कì रािश को मंजूरी देती है, जो राºय के 

एसडीआरएफ म¤ उपलÊध शेष रािश के समायोजन के अधीन होती है। 

महाराÕů राºय को एसडीआरएफ के तहत वषª 2025-26 के दौरान 4176.80 करोड़ Łपये 

(क¤ þीय िहÖसा 3132.80 करोड़ Łपये और राºय का िहÖसा 1044.00 करोड़ Łपये) आवंिटत 

िकए गए ह§। िजसम¤ से क¤ þीय िहÖसे कì दोनŌ िकÖत¤, ÿÂयेक 1566.40 करोड़ Łपये, राºय को 

जारी कì जा चुकì ह§। 

वषª 2025 कì बाढ़ के कारण, ±ित का मौके पर आकलन करने के िलए राºय के ÿभािवत 

±ेýŌ का दौरा करने हेतु िदनांक 16.10.2025 को एक अंतर-मýंालयी क¤ þीय दल (आईएमसीटी) 

का गठन िकया गया था। आईएमसीटी ने िदनांक 03.11.2025 से 05.11.2025 तक ÿभािवत 

±ेýŌ का दौरा िकया। आईएमसीटी से ÿाĮ åरपोटª के आधार पर, िनधाªåरत ÿिøया के अनुसार, 

राÕůीय आपदा राहत कोष (एनडीआरएफ) से अितåरĉ िव°ीय सहायता पर िवचार िकया जा रहा 

है। 

महाराÕů सरकार Ĭारा दी गई जानकारी के अनुसार, जून से िसतंबर 2025 कì अविध के 

दौरान भारी वषाª और बाढ़ के कारण कुल 98.44 लाख हे³टेयर ±ेý ÿभािवत हòआ, िजससे 34 

िजलŌ के 120.83 लाख िकसान ÿभािवत हòए। राºय सरकार ने ÿभािवत ±ेýŌ का सव¥±ण िकया 

और ÿभािवत िकसानŌ के िलए राहत और मआुवजे के łप म¤ 9700.87 करोड़ Łपये अनुमोिदत 

िकए। इसके अितåरĉ, रबी सीजन के िलए बीज और अÆय संबंिधत कृिष सामúी के िलए ÿित 

ह³ेटेयर 10,000 Łपये कì सहायता रािश, अिधकतम 3 ह³ेटेयर तक ÿदान कì गई है। इस 

ÿयोजनाथª, कुल 9611.17 करोड़ Łपये कì रािश उपलÊध कराई गई है। 

सरकार ने खरीफ 2016 से उपज आधाåरत ÿधानमंýी फसल बीमा योजना 

(पीएमएफबीवाई) और मौसम सूचकांक आधाåरत पुनगªिठत मौसम आधाåरत फसल बीमा योजना 

(आरडÊÐयूबीसीआईएस) ÿारभं कì है, िजसका उĥेÔय ÿाकृितक आपदाओ,ं ÿितकूल मौसम कì 

घटनाओ ंसे फसल ±ित से ÿभािवत िकसानŌ को िव°ीय सहायता ÿदान करना और िकसानŌ कì 
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आय को िÖथर करना है। इस योजना के तहत बआुई पूवª से लेकर फसलोपरांत तक कì ±ित के 

िलए Óयापक जोिखम बीमा ÿदान िकया जाता है। 

देश भर के िकसानŌ से बहòत कम ÿीिमयम िलया जाता है, जो खरीफ फसलŌ के िलए बीमा 

रािश का अिधकतम 2%, रबी फसलŌ के िलए बीमा रािश का अिधकतम 1.5% और 

वािÁजियक/बागवानी फसलŌ के िलए बीमा रािश का अिधकतम 5% है। शेष बीमा ÿीिमयम क¤ þ 

और राºय सरकार Ĭारा 50:50 के अनुपात म¤ पवूō°र राºयŌ (खरीफ 2020 से) और िहमालयी 

राºयŌ (खरीफ 2023 से) को छोड़कर साझा िकया जाता ह ैजहां यह 90:10 के अनुपात म¤ साझा 

िकया जाता है। 

िव°ीय वषª 2020-21 से िव°ीय वषª 2024-25 तक (31.12.2025 कì िÖथित के 

अनसुार) पीएमएफबीवाई और आरडÊÐयूबीसीआईएस के तहत भगुतान िकए गए दावŌ का वषªवार 

िववरण िनÌनानुसार है: 

राºय 
भुगतान िकए गए दावे (Łपये करोड़ म¤) 

2020-21 2021-22 2022-23 2023-24 2024-25 

महाराÕů 1,323.5 4,708.8 5,419.3 9,586.4 5,774.8 

 

EXPORTS OF KALANAMAK RICE 

 1691. SHRI JAGDAMBIKA PAL: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) the details of the exports of Kalanamak rice since the declaration of 

Geographical Indication (GI) tag in 2012; 

(b) the steps taken by the Government to promote Kalanamak rice in the 

international market; and 
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(c) whether the Government is considering granting GI tags to other 

indigenous cereal, pulse or grain varieties, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) In India, the products are classified into tariff items at 8-digit, notified under 

the Customs Tariff Act, 1975. There was no separate HS code for other GI 

varieties of rice, including Kalanamak rice, till 30th April 2025, except for 

Basmati rice. Accordingly, the export data for non-basmati rice from 2011-12 to 

2024-25 is as below: 

Year 
Export value 
(US$ Million ) 

Export value (Rs. 
Crore) Qty in MT 

2011-12 to 2024-25 52615.1 377647.7 134006142.7 
Source: DGCIS 

With effect from 1st May 2025, Government has created new tariff items 

for rice recognised by the Geographical Indication Registry, which includes 

Kalanamak rice. Accordingly, export data of rice recognized by the Geographic 

Indication Registry, available from the months of April 2025 to November 2025, 

is as under: 

HS Code Products 
Export value 
(US$ Million) 

Export value 
(Rs. Crore) 

Quantity in MT 

10063091 
Other Rice, GI Recognized 
(Non-Basmati) 

40.20 347.11 46267.80 

10063011 Parboiled Rice, GI Recognized  36.75 316.82 46417.20  
Total for GI recognized non-basmati rice 76.95 663.93 92685.00  

Source: DGCIS 
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(b) The Department of Commerce through the Agricultural and Processed 

Food Products Export Development Authority (APEDA) provides financial 

support to its member exporters for export promotion of its Scheduled 

products, including Kalanamak rice, through its Financial Assistance Scheme 

(FAS). The scheme has three components viz., Development of Export 

Infrastructure, Quality Development and Market Development The scheme 

guidelines are available at APEDA’s website www.apeda.gov.in under the 

“Scheme” tab.  

In addition to the above, following steps have been taken for the promotion of 

exports of Kalanamak rice: 

i. Kalanamak rice has been showcased at major international food trade 

fairs in India, including World Food India (Delhi) and Indus Food (Noida), 

and at multiple editions of Gulfood, Dubai—one of the largest global food 

fairs and a key export destination for Indian rice. Promotion included 

providing exhibition space to FPOs and stakeholders and sampling of 

Kalanamak rice–based dishes to facilitate buyer connect. 

ii. A research project on comprehensive grain and nutritional quality 

profiling of non-basmati rice varieties, including Kalanamak rice, and the 

development of value-added rice and rice-based food products was 

awarded to the International Rice Research Institute (IRRI). The project 

has been completed, and the report and associated know-how were 

disseminated to stakeholders at an industry event held in Raipur on 9 

January 2026. 
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iii. APEDA, in association with the Government of Uttar Pradesh, 

organized a Capacity Building Programme-cum-Buyer Seller Meet for 

Kalanamak rice at Siddharthnagar in November 2025, with participation 

of over 1,200 farmers and stakeholders; additionally, since 2022, 17 

training and capacity-building programmes have been conducted in Uttar 

Pradesh for Kalanamak rice stakeholders, covering around 6,500 

participants. 

iv. Two Kalanamak rice supply-chain startups have been selected 

among the top 100 startups under APEDA’s BHARATI—Export 

Enablement Acceleration Program. 

(c) Granting a GI tag to a product is guided by Geographical Indications of 

Goods (Registration and Protection) Act, 1999 and Geographical Indications of 

Goods (Registration and Protection) Rules, 2002. Accordingly, a product found 

eligible as per the specified criteria under above mentioned Act and Rules is 

granted status as a Geographical Indication. 

 

SALIENT FEATURES AND OBJECTIVES OF PMDDKY 

1692. SHRI ANURAG SINGH THAKUR:   

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a)  the salient features and objectives of the Pradhan Mantri Dhan-Dhaanya 

Krishi Yojana (PMDDKY) including its emphasis on crop diversification, 

post-harvest infrastructure, institutional credit access along with the 
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details of the 36 existing schemes across 11 Ministries selected for 

convergence under the Yojana; 

(b)  the details of funds allocated for Bilaspur district in Himachal Pradesh, 

with component wise break-up; 

(c)  the composition of the District Dhan Dhaanya Samiti (DDDS) along with 

the details of guidelines ensuring impartial selection of members including 

progressive farmers and women representatives and the role of the 

District Collector as Chairperson; 

(d)  whether the DDDS has been constituted in Bilaspur district, if so, the date 

of constitution and present members thereof and if not, the proposed 

timeline therefor; and 

(e)  the status of implementation of PMDDKY in Bilaspur, the number of 

farmers benefited across the 100 identified districts, key challenges and 

measures taken to address them for achieving agricultural self-

sufficiency? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (b)  The Prime Minister Dhan-Dhaanya Krishi Yojana (DDKY) aims to 

enhance agricultural productivity, increase adoption of crop diversification and 

sustainable agricultural practices, augment post-harvest storage at the 

panchayat and block levels, improve irrigation facilities, and facilitate 

availability of long-term and short-term credit. 
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The Scheme is being implemented through convergence of 36 existing 

schemes across 11 Departments, other State schemes and local partnerships 

with the private sector. The list of these schemes is given in the enclosed 

Statement. Funds will be earmarked as per the concerned scheme under 

convergence and no separate budget provision has been made for DDKY. 

(c) Composition District Dhan Dhaanya krishi Yojana Samiti as per the 

guidelines of DDKY is given below: 

1. District Collector - Chairperson 

2. CEO Zila Panchayat (PD.DRDA)  

3. District Agriculture Officer/Deputy Director (Agriculture) - Member 

Secretary 

4. District level officer of Horticulture department 

5. District level officer of Fisheries department 

6. District level officer of Animal Husbandry department 

7. District Registrar Cooperative Societies  

8. District Panchayati Raj officer or equivalent  

9. Executive Engineer, Irrigation 

10. Lead bank Officer 

11. NABARD representative 

12. KVK head scientist 

13. Two progressive farmers 

14. Representative of Kisan Samriddhi Kendra 
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15. Other relevant department specific as district level officers as decided 

by State Government 

District Action Plan (DAPs) of DDKY districts are formulated based on 

local challenges and potential. The plan is formulated with stakeholder 

consultation and approved by the District Dhan-Dhaanya Krishi Yojana Samiti 

headed by the district collector. The Guidelines of the scheme are available at 

the weblink given below.   

https://www.agriwelfare.gov.in/en/GuideAgriMkt 

(d)  The District Dhan-Dhaanya Krishi Yojana Samiti has been constituted in 

Bilaspur district of Himachal Pradesh on 15.10.2025 and the present 

composition of the Samiti is given below: 

1. Deputy Commissioner, Bilaspur  Chairperson 

2. Chief Executive Officer, Zila Parishad (PD, DRDA), 
Bilaspur  

Member  

3. Deputy Director of Agriculture, Bilaspur Member Secretary  
4. Deputy Director (Horticulture), Bilaspur  Member  

5. Assistant Director (Fisheries), Bilaspur Member  

6. Deputy Director (Animal Husbandry), Bilaspur Member  

7. Assistant Registrar, Cooperative Societies, Bilaspur Member  

8. Executive Engineer, JSV Division, Bilaspur Member  

9. Lead District Manager, UCO Bank Member  

10. 
District Development Manager (DDM), NABARD, 
Hamirpur 

Member  

11. Head Scientist, KVK Bilaspur at Berthin Member  

12. Two progressive farmers  Member (yet to be 
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nominated) 

13. The Dakhyut Agri. Service Cooperative Society Ltd., 
(KSK) Dangar, Tehsil Ghumarwin, District Bilaspur 

Member  

14. District Panchayat Officer Member  

 

(e) 96 DDKY districts, including Bilaspur district in Himachal Pradesh, have 

formulated the DAPs and uploaded the same on the DDKY dashboard. DDKY 

targets enhancing agricultural productivity, crop diversification and sustainable 

agricultural practices. Activities as proposed in the DAPs have been initiated in 

the districts. 

STATEMENT 

List of schemes for convergence under PMDDKY 

1.  Department of Agriculture and Farmers Welfare 

i. Pradhan Mantri Kisan Samman Nidhi (PM-KISAN)  

ii. Pradhan Mantri Fasal Bima Yojana (PMFBY)/ Restructured Weather 

Based Crop Insurance Scheme (RWBCIS) 

iii. Modified Interest Subvention Scheme (MISS)  

iv. Agriculture Infrastructure Fund (AIF)  

v. Integrated Scheme for Agriculture Marketing (ISAM)  

vi. Formation and Promotion of 10,000 new Farmer Producers 

Organizations (FPOs)  

vii. Pradhan Mantri Annadata Aay SanraksHan Abhiyan (PM-AASHA)  
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viii. National Mission on Natural Farming (NMNF)  

ix. Paramparagat Krishi Vikas Yojana (PKVY)  

x. Per Drop More Crop (PDMC) 

xi. Sub-Mission on Agriculture Mechanization (SMAM)  

xii. Namo Drone Didi 

xiii. Soil Health and Fertility (SHandF)  

xiv. National Food Security and Nutrition Mission (NFSNM)  

xv. Mission for Integrated Development of Horticulture (MIDH)  

xvi. National Mission on Edible Oils (NMEO)-Oilseeds  

xvii. National Mission on Edible Oils (NMEO)-Oil Palm  

xviii. Mission Organic Value Chain Development for North Eastern Region  

xix. Digital Agriculture Mission 

2.  Department of Agricultural Research and Education 

i. Strengthening of KVKs  

3.  Department of Fisheries 

i. Pradhan Mantri Matsya Sampada Yojana 

ii. Pradhan Mantri Matsya Kisan SamridhiSah Yojana 

4.  Department of Animal Husbandry and Dairying 

i. Livestock Health and Disease Control Program  

ii. Dairy Development 

iii. Rashtriya Gokul Mission 

iv. National Livestock Mission 
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5.  Ministry of Cooperation 

i. Computerization of Primary Agriculture Cooperative Societies (PACS) 

ii. World’s largest grain storage plan in the Cooperative sector  

6.  Department of Water Resources, River Development and Ganga 

Rejuvenation 

i. Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) 

a. Accelerated Irrigation Benefit Programme and National Projects 

(Major and Medium irrigation project development) 

b. Command Area Development and Water Management 

c. Har Khet Ko Pani (Surface Minor irrigation projects Development) 

7.  Ministry of Food Processing Industries 

i. Prime Minister Formalization of Micro Food Processing Enterprises 

Scheme (PMFME) 

ii. Pradhan Mantri Kisan Sampada Yojana (PMKSY) 

8.  Department of Rural Development 

i. Deendayal Antyodaya Yojana-National Rural Livelihoods Mission (DAY-

NRLM) 

9.  Department of Land Resources 

i. Watershed Development component (WDC) of Pradhan Mantri Krishi 

Sinchayee Yojana (PMKSY) 

ii. Digital India Land Records Modernization Programme (DILRMP) 
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10. Ministry of Skill Development and Entrepreneurship 

i. Skill India Programme - Pradhan Mantri Kaushal Vikas Yojana (PMKVY) 

11. Ministry of Micro, Small and Medium Enterprises 

i. Gramodyog Vikas Yojana (GVY) 

 

MSP AND AGRICULTURAL REFORMS 

1693.  ADV. GOWAAL KAGADA PADAVI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

 state:  

(a) whether the Government is aware that despite record agricultural 

production, farmers are demanding MSP reforms and income security 

measures; 

(b) the details regarding the status of PM-Kisan instalments scheduled for 

2026 and reasons for any reported delays; 

(c) whether steps are being taken to promote climate-smart agriculture and 

digital farming technologies; 

(d) whether the Government has assessed the impact of adverse winter 

weather conditions on crops and horticulture in hill and drought-prone regions; 

(e) the data on MSP procurement, crop insurance claims, Farmer ID 

implementation and price stabilisation measures State-wise; and 

(f) the timeline for implementing new agricultural reforms and when the likely 

date for releaseof first performance review report for 2025–26? 
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) Every year, Government fixes Minimum Support Prices (MSPs) for 22 

mandated agricultural crops for the country as a whole, based on the 

recommendations of the Commission for Agricultural Costs and Prices 

(CACP), after considering the views of the State Governments and Central 

Ministries/Departments concerned. 

 The Union Budget for 2018-19 had announced the pre-determined 

principle to keep MSPs at levels of at least one and half times of the cost of 

production. Accordingly, Government had increased MSPs for all mandated 

Kharif, Rabi and other commercial crops with a minimum return of 50 percent 

over all India weighted average cost of production from year 2018-19 onwards, 

which has benefitted farmers across the country. 

        Government’s price policy is to ensure remunerative prices to farmers by 

offering to procure their produce at MSP. To realize the objectives of MSP 

Policy, after announcement of MSP, Government procures cereals and coarse 

cereals through Food Corporation of India (FCI) and other designated State 

Agencies to provide price support to the farmers. Procurement of pulses, 

oilseeds and copra is done under Price Support Scheme under Umbrella 

Scheme of Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA), 

in consultation with the concerned State Government as and when market 

price of these produce fall below the MSP. Procurement agencies under PM-

AASHA Scheme are National Agricultural Cooperative Marketing Federation of 
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India Ltd (NAFED) and National Co- operative Consumers' Federation of India 

Ltd. (NCCF). Cotton and Jute are also procured by Government at MSP 

through Cotton Corporation of India (CCI) and Jute Corporation of India (JCI), 

respectively. 

 Increased MSP has benefitted farmers of the country which is evident 

from details of all India MSP amount paid to farmers during last three years, 

given below: 

All MSP Crops 2022-23 2023-24 2024-25 

Total MSP Value 

 (in lakh crore) 
2.47 2.63 3.47 

   

To provide remunerative price to the farmers, Government implements 

Market Intervention Scheme (MIS) across the country for procurement of 

agricultural and horticultural commodities, which are perishable in nature and 

are not covered under the Minimum Support Price regime. The objective is to 

protect the farmers from distress sale in the event of a bumper crop during the 

peak arrival, when the prices tend to fall below economic levels and the cost of 

production. 

To encourage domestic production and ensure remunerative prices to 

farmers, procurement of Tur, Urad and Masur from the pre-registered farmers 

is undertaken as much as offered by them through the Central Nodal Agencies 

under Mission for Aatmanirbharta in Pulses till 2030-31. 
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From 2024-25 season, Government added another component under 

Market intervention scheme for reimbursing the Storage and Transportation 

cost of TOP crops (Tomato, Onion and Potato) to central nodal agencies and 

state designated agencies for transporting them from the producing state to 

consuming states in the interest of the farmers . 

(b) In FY 2025-26, the two instalments of the Pradhan Mantri Kisan Samman 

Nidhi (PM-Kisan) Scheme i.e. 20th and 21st instalment of PM-Kisan has 

already been released in August, 2025 and November, 2025 respectively. The 

22nd instalment of PM-Kisan for Quarter (December 2025 - March 2026) in 

current Financial Year 2025-26 to be released as per schedule. 

(c) and (d) ICAR in consultation with state governments has developed District 

Agriculture Contingency Plans (DACPs) for 651 districts in India to address 

weather aberrations like drought (early, mid and late-season droughts), floods, 

unseasonal rains and extreme weather events such as heat wave, cold wave, 

frost, hailstorm and cyclone etc. ICAR also developed drought resistant crop 

varieties and management practices, which are being promoted through KVKs 

and transferred to State departments. 

Several schemes have also been initiated under National Mission for 

Sustainable Agriculture (NMSA), to promote sustainable agriculture practices. 

Per Drop More Crop (PDMC) scheme increases water use efficiency at the 

farm level through micro irrigation technologies i.e. drip and sprinkler irrigation. 

Rainfed Area Development focuses on Integrated Farming System for 

enhancing productivity and minimizing risks associated with climatic variability. 
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The Soil Health and Fertility scheme promotes integrated nutrient management 

through judicious use of chemical fertilizers. Mission for Integrated 

Development of Horticulture, Agroforestry and National Bamboo Mission also 

promote climate resilience in agriculture. Further, Pradhan Mantri Fasal 

BimaYojana (PMFBY) along with weather index based Restructured Weather 

Based Crop Insurance Scheme provide a comprehensive insurance cover 

against crop failure by providing financial support to farmers suffering crop 

loss/damage arising out of unforeseen natural calamities.  

Additionally, the Government has approved the Digital Agriculture 

Mission in September 2024. The Mission envisages the creation of a Digital 

Public Infrastructure (DPI) for Agriculture, Such as AgriStack, Krishi Decision 

Support System, a Comprehensive Soil Fertility and Profile Map and other IT 

initiatives undertaken by the Central Government/State Government to enable 

a robust digital agriculture ecosystem in the country.  

(e)  All India procurement of MSP cops during last three years are given below: 

All MSP Crops 2022-23 2023-24 2024-25 

Total Procurement 

(in lakh metric tonnes) 
1,118 1,089 1,223 

 

State-wise details of farmers benefitted and claims paid under Pradhan 

Mantri Fasal BimaYojna (PMFBY) since the inception of the scheme in 2016 

until 2024-25 are given in the enclosed Statement. 
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(f) Government of India has identified following integrated strategy for 

enhancing 

the farmers income and comprehensive growth of agriculture sector:- 

(i) Increase crop production/ productivity 

(ii) Reduce cost of production 

(iii) Remunerative returns of farmers’ produce to enhance their 

incomes. 

(iv) Agricultural diversification 

(v) Developing post harvest value addition 

(vi) Adaptation to climate change for sustainable agriculture and 

mitigate against crop losses 

 To achieve these objectives, Government has taken several initiatives 

which include Pradhan Mantri Kisan Samman Nidhi (PM-KISAN), Pradhan 

Mantri Kisan Maan Dhan Yojana (PM-KMY), Pradhan Mantri Fasal Bima 

Yojana (PMFBY) , Modified Interest Subvention Scheme (MISS), Pradhan 

Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA) and other such 

schemes. In this regardThe Government has substantially enhanced the 

budget allocation of Department of Agriculture and Farmers 

Welfare(DAandFW) from Rs. 21,933.50 crore BE during 2013-14 to Rs. 

1,27,290.16 crore BE during 2025-26. 
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STATEMENT 

State-wise details of farmers benefitted and claims paid under Pradhan 
Mantri Fasal BimaYojna (PMFBY) since its inception 

State/UT Paid Claims 
(Rs.Crore) 

Farmer Applications Benefitted 
(lakh) 

A and N Islands 0.3 0.0 
Andhra Pradesh 5,580.5 60.3 

Assam 736.6 10.9 
Bihar 811.1 4.7 

Chhattisgarh 7,655.1 111.9 
Goa 0.1 0.0 

Gujarat 5,751.2 29.4 
Haryana 9,015.2 82.8 

Himachal Pradesh 609.4 11.4 
Jammu and Kashmir 157.3 2.7 

Jharkhand 857.3 8.7 
Karnataka 18,654.5 131.7 

Kerala 743.5 5.8 
Madhya Pradesh 31,737.1 304.8 

Maharashtra 45,449.2 624.1 
Manipur 10.5 0.3 

Meghalaya 24.5 0.3 
Odisha 7,183.9 113.3 

Puducherry 21.2 0.5 
Rajasthan 31,554.5 502.5 

Sikkim 0.2 0.0 
Tamil Nadu 15,575.5 181.6 
Telangana 1,906.4 12.2 

Tripura 12.3 1.3 
Uttar Pradesh 5,805.2 91.6 
Uttarakhand 1,362.0 10.7 
West Bengal 1,262.8 19.1 

GRAND TOTAL 1,92,477.3 2,322.7 
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RESERVATION POLICY FOR OBCs 

1694. DR. GANAPATHY RAJKUMAR P.:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state: 

(a) whether the Ministry has undertaken any steps for formulation and 

implementation of Reservation Policy for OBCs in recruitment for various posts 

and services under the Government and Union Territories, if so, the details 

thereof;  

(b) whether the Ministry has undertaken any welfare measures for OBCs, if so, 

the details thereof;  

(c) the total number of OBCs were recruited and appointed in various 

posts/services during the last five years;  

(d) whether the Ministry has any proposal to review of the various schemes 

earmarked for the welfare of Other Backward Classes, if so, the details thereof; 

and  

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 
FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. 
VERMA): 

(a) and (c)   The Government of India has a reservation policy through OM 

dated 8.9.1993 of the Department of Personnel and Training and other 

instructions issued from time to time, under which 27% of vacancies in direct 

recruitment to civil posts and services under the Government are reserved for 
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OBCs (Socially and Educationally Backward Classes - SEBCs).  The 

implementation of the reservation policy is being done by the Department of 

Personnel and Training.   

(b), (d) and (e) The Ministry is taking the following measures for the welfare of 

OBCs : 

The Umbrella Scheme of PM Young Achievers’ Scholarship Award Scheme for 

Vibrant India for OBCs and others (PM –YASASVI) for the welfare of Other 

Backward Classes with the following components. 

(i)   Pre-Matric Scholarship for OBC, EBC and DNT Students 

(ii)  Post-Matric Scholarship for OBC, EBC and DNT Students 

(iii) Top Class Education in Schools for   OBC, EBC and DNT Students 

(iv) Top Class Education in Colleges for OBC, EBC and DNT Students 

(v)  Construction of Hostel for OBC Boys and 

Umbrella Scheme “Scholarships for Higher Education for Young Achievers 

Scheme (SHREYAS-OBC)", which has two sub-schemes namely- 

(i) National Fellowship for OBCs 

(ii) Dr. Ambedkar Central Sector Scheme of Interest Subsidy on Educational 

Loans for Overseas Studies for Other Backward Classes (OBCs) and 

Economically Backward Classes (EBCs) 

The revision of the Schemes for OBCs is undertaken from time to time in 

consultations with all stake holders and the concerned Ministries and 

Departments.    
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LAND AND REVENUE ISSUE 

1695. SHRI MADDILA GURUMOORTHY: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a) whether the Government proposes to establish a *National Revenue 

Grievance Redressal Portal* to provide a uniform, transparent and time-bound 

mechanism for citizens to lodge and resolve revenue-related complaints 

online; and 

 (b) if so, the details of the proposed framework including integration with State 

land records, timelines for resolution and measures to ensure accountability of 

revenue officials to reduce litigation and improve ease of Governance in rural 

and urban areas? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; 
AND  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS 
(DR. CHANDRA SEKHAR PEMMASANI): 

(a)  No .  

(b)  Does not arise. 

  

िनयाªत सवंधªन िमशन 

1696. ®ी िदलĵेर कामैत: 

³या वािणºय और उīोग मýंी यह बताने कì कृपा कर¤गे िक: 

(क) िनयाªत संवधªन िमशन वैिĵक बाजारŌ म¤ िनयाªत ÿितÖपधाª को बढ़ावा देने के िलए िनयाªतकŌ 

को िकस ÿकार सहायता ÿदान करता है; 

(ख) उĉ िमशन को लागू करने के िलए कुल िकतनी िनिध Öवीकृत कì गई है; 
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(ग) ‘िनयाªत ÿोÂसाहन’ नामक उप-योजना के माÅयम से सूàम, लघु एवं मÅयम उīमŌ को Óयापार, 

िव° तथा अÆय सहायता उपायŌ तक पहòंच िकस ÿकार सुिनिĲत कì जाती है; और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

वािणºय और उīोग मýंालय म¤ राºय मýंी; तथा  इल³ेůॉिनकì और सूचना ÿौīोिगकì 
मýंालय म¤ राºय मýंी (®ी िजितन ÿसाद): 

(क) केÆþीय मंिýमंडल ने 12 नवÌबर 2025 को िनयाªत सवंधªन िमशन (ईपीएम) Öकìम को मंजूरी 

ÿदान कì है िजसका उĥेÔय भारत कì िनयाªत ÿितÖपधाªÂमकता को मजबूत करना और वैिĵक 

बाजारŌ म¤ िनयाªतकŌ, िवशेष łप से सूàम, लघ ु और मÅयम उīम (एमएसएमई) को लि±त 

सहायता ÿदान करना है।  

िनयाªत संवधªन िमशन दो एकìकृत उप-ÖकìमŌ के माÅयम से संचािलत होगा: 

 िनयाªत ÿोÂसाहन, Êयाज सहायता, िनयाªत फै³टåरंग, िनयाªत ऋण के िलए आनुषंिगक 

गारटंी, ई-कॉमसª िनयाªतकŌ के िलए ऋण और िनयाªत िविवधीकरण के िलए ऋण ÿोÂसाहन 

सहायता जैसे साधनŌ के माÅयम से Óयापार हेत ु िव° तक पहòंच बनाने म¤ सुधार पर Åयान 

क¤ िþत करती है; और 

 िनयाªत िदशा- िनयाªत गुणव°ा और अनुपालन सहायता, अंतरराÕůीय āांिडग और 

पैकेिजंग, बाजार पंहòच पहल, िनयाªत लॉिजिÖट³स तथा भंडारण, अंतद¥शीय पåरवहन 

सहायता और Óयापार आसूचना जैसे अÆय Óयापार एनेबलसª पर Åयान केिÆþत करती है। 

(ख) िनयाªत संवधªन िमशन को िव°ीय वषª 2025-26 से 2030-31 तक छह वषŎ के िलए कुल 

25,060 करोड़ łपये के बजटीय पåरÓयय के साथ मंजूरी दी गई है। यह पूर ेभारत म¤ िनयाªतकŌ के 

िलए उपलÊध है। 

(ग) और (घ) िनयाªत ÿोÂसाहन उप-Öकìम िवशेष łप से सूàम, लघु और मÅयम उīम 

(एमएसएमई) िनयाªतकŌ के िलए Êयाज सहायता, िनयाªत फै³टåरंग, िनयाªत ऋण के िलए आनषुिंगक 

गांरटी, ई-कॉमसª िनयाªतकŌ के िलए ऋण सहायता और िनयाªत िविवधीकरण के िलए ऋण म¤ विृĦ 
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करने संबंधी सहायता को कवर करने वाली पांच िविशĶ मÅयÖथताओ ंके माÅयम से Óयापार िव° 

तक पहòंच म¤ सधुार करने पर Åयान केिÆþत करती है। 

अब तक, एमएसएमई के िलए िनयाªत ÿोÂसाहन के अंतगªत पूवª और पĲ पोतलदान िनयाªत 

ऋण के िलए Êयाज सहायता और िनयाªत ऋण मÅयÖथताओ ं के िलए आनुषंिगक सहायता को 

संचिलत िकया गया है।  

 
IMPACT OF LIMITED INVOLVEMENT OF PANCHAYATI RAJ 

INSTITUTIONS 

1697.  DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN:  

Will the Minister of PANCHAYATI RAJ be pleased to state: 

(a) whether the Government has assessed the impact of limited involvement of 

Panchayati Raj Institutions in centrally sponsored schemes such as PM-

KISAN and PMAY in Tamil Nadu, if so, the details thereof; 

(b) whether it is a fact that delays in central releases, including under 

MGNREGS and watershed programmes, have affected rural employment 

and service delivery; 

(c) the details of NABARD rural development funds allocated and released to 

Tamil Nadu for 2024–25; 

(d) whether the Government has considered concerns regarding migration and 

beneficiary identification issues arising from bypassing Panchayats, if so, 

the details thereof; and 

(e) the steps taken to strengthen the role of local bodies through adequate 

funding and autonomy? 
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THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) The role of the Panchayati Raj Institutions (PRIs) in the implementation of 

central and centrally sponsored schemes like Pradhan Mantri Kisan Samman 

Nidhi (PM-KISAN) and Pradhan Mantri Awas Yojana-Gramin (PMAY-G) are 

defined and delineated in the scheme guidelines of the respective 

implementing Ministries/Departments. For the implementation of PMAY-G, as 

per the information provided by the Ministry of Rural Development (MoRD), 

PRIs play a vital role in identification and selection of beneficiaries through the 

forum like Gram Sabhas or Village Sabhas of the local self-governments as 

recognised by the respective State Panchayati Raj Acts including the State of 

Tamil Nadu. The MoRD has allocated a total target of 4.15 crore houses, of 

which 3.87 crore have been sanctioned and 2.95 crore have been completed. 

For the next phase (2024-25 to 2028-29) of PMAY-G, a nation-wide survey 

was conducted using Awaas+2024 mobile App for identification of additional 

eligible households for providing the benefits under the PMAY-G scheme.  The 

State of Tamil Nadu did not participate in the survey. 

As per the information provided by the Ministry of Agriculture and 

Farmers’ Welfare, as per operational guidelines of the PM-KISAN Scheme, 

due to the nature of the scheme the role of PRIs in implementation of the 

Scheme is limited. As per guidelines of the scheme, beneficiary lists are to be 

displayed at Panchayats to ensure greater transparency and information by the 

State/UT Government concerned. 
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(b) Timely release of funds under the scheme such as Mahatma Gandhi 

NREGS and Watershed Development programmes is contingent upon 

fulfilment of conditions, compliance of procedure and submission of documents 

like utilisation certificates etc.. As informed by the MoRD, under Mahatma 

Gandhi NREGS, States/UTs furnish funds release proposals to the 

Government of India. The Ministry releases funds periodically in two tranches 

with each tranche consisting of one or more installments, keeping in view the 

“agreed to” Labour Budget, demand for works, opening balance, pace of 

utilization of funds, pending liabilities, overall performance and subject to 

submission of relevant documents by the States/UTs. First instalment of the 

first tranche is released in the first half of April after adjusting unspent balance 

available with the States and considering the pending liabilities, if any. The 

second tranche is released on submission of proposal in the prescribed format 

by the State and subject to fulfilment of all the prescribed conditions. The 

proposal can be submitted after a State has utilized 60 percent of the total 

available funds. This has been revised to 75% of the total funds this financial 

year. If the proposal for second tranche is submitted after 1st October, then the 

Audit Report and Audited Utilization Certificate (UC) of the previous financial 

year are also required. Quantum of funds to be released as part of second 

tranche depends upon the performance of the State/UT and compliance of 

others conditions towards fund released.  

 Further, as has been informed by the Department of land Resources 

(DoLR), MoRD, under their Watershed Development Component of Pradhan 
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Mantri Krishi Sinchayee 2.0 (WDC-PMKSY2.0), DoLR has sanctioned 34 

watershed projects covering an area of 1.66 lakh ha with total project cost of 

Rs. 368.66 crore (Central share Rs. 221.20 crore) in Tamil Nadu. During 2020-

21 to 2025-26, central share of Rs.190.43 crore has been released to the State 

and an expenditure of Rs.305.95 crore has been reported by the State that 

includes state share and unspent balances. Moreover, under the new 

dispensation of fund release under SNA-SPARSH, during the 2025-26, so far 

an amount of Rs. 32.42 crore as Central share has been issued to State as 

Mother Sanction, out of which Rs.23.04 crore has been utilized as on 

31.12.2025. There is thus sufficient fund available with Tamil Nadu. 

(c) As per information furnished by the NABARD through Department of 

Financial Services, Ministry of Finance, the details of NABARD rural 

development funds disbursed to Tamil Nadu during 2024–25 is given in the 

enclosed  Statement.  

(d)  Question does not arise in view of part (a) of the reply. 

(e) Panchayat is a State subject and the Ministry of Panchayati Raj (MoPR) 

supplements and complements the efforts of State Governments, including 

financial support under its schemes towards strengthening and efficient 

functioning of the Panchayati Raj Institutions (PRIs) on a continuous basis. In 

order to strengthen the financial autonomy and technical supports to 

Panchayats to enable them to undertake local development projects 

effectively, all Finance Commission grants are deposited directly into the 

accounts of Panchayats by the States. These funds are spent by Panchayats 
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from their own accounts, without the involvement of the States, through the 

Public Financial Management System (PFMS) system in accordance with the 

norms prescribed by the Finance Commission in respect of tied and untied 

grants. In order to ensure end-to-end tracking of funds—from receipt to 

expenditure—and effectively prevent any misuse or misappropriation, it has 

been made mandatory to record all transactions on PFMS and eGramSwaraj 

portal. A total of Rs.47764 crore was allocated for the PRIs in Tamil Nadu 

under the Fifteenth Finance Commission grants, of which Rs.43837.96 crore 

has been released as so far.  

  The Ministry has been focusing on the capacity building of the PRIs in 

various areas with due emphasis on mobilisation of own sources of revenue 

towards attaining financial independence and self-sufficiency.   

Further, the Ministry undertakes periodical studies to compile the Panchayat 

Devolution Index (PDI) which reviews the status of devolution to the 

Panchayats by the States/UTs in the areas of funds, functions and 

functionalities to foster competitiveness among the States to devolve more and 

more powers to the Panchayats for their autonomy. As per the latest 

devolution study, PDI score for Tamil Nadu is 68.38.  

On technical front, particularly for promotion of eGovernance in the 

Panchayats, under the Digital India initiative, the MoPR have developed 

various digital platforms and applications. The eGramSwaraj application has 

been designed to facilitate planning, accounting, monitoring, and online 

payments at the Panchayat level. The integration of eGramSwaraj with the 
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PFMS enables real-time payments to vendors and service providers, ensuring 

seamless fund flow and reducing delays. The eGramSwaraj application has 

been integrated with the Government e-Marketplace (GeM) to bring 

transparency in Panchayat procurement. This integration allows Panchayats to 

procure goods and services through GeM via the eGramSwaraj platform. 

Further, applications developed by the Ministry like Meri Panchayat have 

endeavoured to bring transparency in Panchayat Governance by making 

information on planning, activities, and progress of works in Panchayat 

accessible to public. Panchayat NIRNAY is an online application which aims to 

bring transparency and better management in conduct of Gram Sabhas by 

Panchayats. Further, the ‘AuditOnline’ application developed under the e-

Panchayat Mission Mode Project (MMP) facilitates online audits of Panchayat 

accounts and supports improved financial management. 

STATEMENT 

Details of NABARD rural development funds disbursed to Tamil Nadu 
during 2024–25 

 

Fund/ 
Programme 

 Grant 
disbursement 
during 2024-25 
(in ₹ lakh)  

Brief description of the Fund/  
Programme 

Financial 
Inclusion Fund 
(FIF) 

1,111.81 

Supports financial literacy, digital onboarding, 
financial inclusion infrastructure, and bridging 
regional gaps by assisting banks/communities to 
adopt digital and inclusive financial services. 

Gramya Vikas 
Nidhi (GVN) 

371.37 
Promotes rural innovation, offfarm livelihood 
activities, cluster development, capacity building, and 
skill training for rural youth and artisans to enhance 



10.02.2026  549 
 

 

sustainable rural employment. 

Watershed 
Development 
Fund 

1,212.99 

Supports participatory watershed development 
focusing on soil and water conservation, climate 
resilience, groundwater recharge, livelihood 
enhancement, and sustainable natural resource 
management. 

Tribal 
Development 
Fund (TDF) 

343.92 

Aims at holistic tribal development through the “Wadi 
model,” horticulturebased livelihoods, soil/ water 
conservation, animal husbandry, SHG promotion, and 
improved quality of life for tribal families. 

Farm Sector 
Promotion Fund 
(FSPF) 

176.98 

Facilitates adoption of innovative farm technologies, 
climateresilient agriculture, valueadded processing, 
capacity building, and market linkages to enhance 
farm productivity and incomes.  

Farmer 
Producer 
Organization 
(FPO) 

810.95 

Supports formation and strengthening of FPOs 
through seed funding, capacity building, market 
linkage support, infrastructure creation, valueaddition 
activities, and working capital assistance. 

 

 

PMMSY IN TELANGANA 

1698.  DR. KADIYAM KAVYA: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a)  the details of funds sanctioned and released to Telangana under Pradhan 

Mantri Matsya Sampada Yojana (PMMSY) during the last three years and 

the current year, year-wise; 

(b)  the details of fisheries infrastructure created/strengthened in Telangana 

under the scheme, district-wise, including hatcheries, feed mills, cold chain, 

fish landing centres and other facilities;  
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(c)  the number of beneficiaries covered under  the Scheme  in Telangana, year 

and  district-wise; and  

(d)  the steps taken by the Government to increase  productivity, reduce input 

costs and strengthen market linkages to improve incomes of fish farmers in 

Telangana? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) and (b) The Department of Fisheries (DoF), Ministry of Fisheries, Animal 

Husbandry and Dairying (MoFAHandD), Government of India (GoI) is 

implementing Pradhan Mantri Matsya Sampada Yojana (PMMSY) in all States 

and UTs, including the State of Telangana since 2020-21. The DoF, GoI, has 

approved proposals from the Government of Telangana at a total cost of Rs. 

196.80 crore, with a central share of Rs. 68.14 crore, for the development of 

fisheries and aquaculture, including infrastructure, in the State under PMMSY. 

The year-wise details of funds sanctioned and released for the last three years 

under PMMSY to Telangana is given in the enclosed Statement-I, and the 

fisheries infrastructure created/strengthened in Telangana under PMMSY is 

given in the enclosed Statement-II. 

(c) The Government of Telangana has reported that 4,54,432 beneficiaries 

across all 33 districts have been covered under the PMMSY Scheme.  

(d) The DoF, GoI under the PMMSY has approved a range of activities to the 

Government of Telangana, aimed at enhancing the production, productivity 

and reducing input costs. These include (i) establishment of 21 new freshwater 
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finfish hatcheries, (ii) development of 824 hectares of grow‑out ponds with 

input support, (iii) stocking of fingerlings across 1.4 lakh hectares of reservoirs, 

(iv) establishment of 11 Recirculatory Aquaculture System (RAS) units, and (v) 

installation of 89 cage culture units in reservoirs. Further, for strengthening the 

market linkages, the DoF, GoI has approved various activities to the 

Government of Telangana that includes (i) establishment of a state of art-whole 

sale fish market at Hyderabad, (ii) setting up of 185 units of fish kiosks, (iii) 

establishment of live fish vending centres – 2 units, (iv) provision of insulated 

vehicles – 6 units and (v) Provision of 500 motor cycle with ice boxes. 

Additionally, the DoF, GoI has notified a dedicated murrel production and 

processing cluster in Mancherial District, Telangana, to enhance murrel 

production, improve productivity, and reinforce market connectivity. 

 

STATEMENT-I 

Year-wise details of funds sanctioned and released for the last three 
years under PMMSY to Telangana 

                                                                                                        (Rupees in Lakh) 

Sl. No Year 
Total 

Project 
Cost 

Central 
Share 

Fund Released 

(i) (ii) (iii) (iv) (v) 
1 2022-23 8276.01 3759.63 0.00 
2 2023-24 7252.88 1979.99 397.36 
3 2024-25 4151.5 1075.2 937.18 
 Total 19680.39 6814.82 1334.54 
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STATEMENT-II 

Fisheries infrastructure created/strengthened in Telangana under PMMSY 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

TEXTILE AND APPAREL MANUFACTURING UNITS 

1699. DR. KALYAN VAIJINATHRAO KALE:  
          DR. NAMDEO KIRSAN:  
          SHRI SAPTAGIRI SANKAR ULAKA:  
          SHRI CHARANJIT SINGH CHANNI: 

Will the Minister of TEXTILES be pleased to state : 

(a) the total number of textile and apparel manufacturing units that have been 

opened, closed, and remain operational during the last ten years, year-

wise and State/UT-wise;  

Sl. No. Activity District Unit 
(i) (ii) (iii) (iv) 
1 Establishment of Fish 

Seed Hatchery 
Hanumakonda 1 
Jagityal 1 
Peddapalli  1 
Nalgonda  2 
Nirmal   2 

2 Re-Circulatory 
Aquaculture 
System/Bio-Floc. 

Adilabad 1 
Medak  1 
Nalgonda  1 
Sngareddy  1 
Suryapet  1 
Yadadri  1 

3 Mini Fish Feed Mills Jayashanker 1 
Bhupallapally 1 
Suryapet  1 

4 Live Fish Vending 
Centres 

Nalgonda  2 
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(b) the employment generated by the textile sector during the said period, 

including State and gender-wise distribution;  

(c) whether the Government has identified any key barriers to global 

competitiveness; and  

(d) if so, the measures is being taken by the Government to support Medium, 

Small and Micro Enterprises (MSME) units in the textile sector? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 
PABITRA MARGHERITA): 

(a) As per Annual Survey of Industries (ASI), M/o Statistics and Programme 

Implementation (MoSPI), the State/UT-wise total number of units, number of 

operational units and other units (Factories with fixed assets but not 

maintaining its staff and not having production for 3 years, or non-existence, or 

de-registration, or out of coverage etc.) under Textiles and Apparels sector 

during the period 2019-2023 is given in the enclosed Statement. 

(b) The textile industry is one of the largest sources of employment 

generation in the country, estimated to be directly employing more than 45 

million people.  As per unit level dataset of Periodic Labour Force Survey, M/o 

Statistics and Programme Implementation, more than 50% estimated women 

are in the textile and apparel sector. 

(c) and (d) The Government continuously engages with stakeholders to 

identify and resolve key trade barriers affecting Indian exports and to support 

MSMEs. In this context, the Government has taken several steps including 

following to address key barriers for global competitiveness. 
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  i. The Government of India prioritises trade negotiations with several 

countries to get market access and tariff advantages for improving India’s 

global competitiveness through improved access to international markets 

under mutually beneficial trade agreements for India’s textiles exports including 

textiles. 

  ii. To provide access in the different country India has signed 16 FTAs 

including India-UK, India-Oman CEPA which was signed on December 2025 

and India has recently concluded FTA with New Zealand and EU. 

   iii. The Interest Subvention for Pre- and Post-Shipment Export Credit 

intervention has been launched under the Export Promotion Mission – Niryat 

Protsahan to facilitate improved access to pre- and post-shipment rupee export 

credit for MSME exporters by reducing the cost of such credit and providing a 

rules-based and transparent interest-relief mechanism, with the objective of 

enhancing liquidity for MSME exporters and enabling them to meet working-

capital requirements efficiently. 

  iv. Government is also implementing Rebate of State and Central Taxes 

and Levies (RoSCTL) scheme for Apparel/Garments and Made-ups in order to 

enhance competitiveness by adopting principle of zero-rated exports. Further, 

textiles products not covered under the RoSCTL scheme are covered under 

Remissions of Duties and Taxes on Exported Products (RoDTEP) along with 

other products. 

  v. The Government of India implements various schemes/initiatives to 

encourage and promote the textile sector including support to MSME. The 
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major schemes/initiatives include PM Mega Integrated Textile Regions and 

Apparel (PM MITRA) Parks Scheme; Production Linked Incentive (PLI) 

Scheme focusing on MMF Fabric, MMF Apparel and Technical; National 

Technical Textiles Mission (NTTM) focusing on Research Innovation and 

Development, Promotion and Market Development; SAMARTH-Scheme for 

Capacity Building in Textile Sector with the objective providing demand driven, 

placement oriented, skilling program; Silk Samagra-2 for comprehensive 

development of sericulture value chain; National Handloom Development 

Programme and Raw Material Supply Scheme to promote handloom sector 

and welfare of handloom weavers across the country; National Handicraft 

Development Program, etc. 

  vi.Ministry of Micro, Small and Medium Enterprises (MSME) also 

implements various schemes and programmes aimed at promotion and 

development of MSME Sector, including Textiles sector. These schemes/ 

programmes include Prime Minister’s Employment Generation Programme 

(PMEGP), Credit Guarantee Scheme for Micro and Small Enterprises 

(CGTMSE), PM Vishwakarma etc.  
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STATEMENT  

State/UT-wise total number of units, number of operational units and other units under Textiles and Apparels 
sector during the period   2019-2023 

 

 2014-15 2015-16 2016-17 2017-18 2018-19 

State 
Factories 

 in  
Operation 

Number 
 of 

Factories 
Others* 

Factories 
 in  

Operation 

Number  
of  

Factories 
Others* 

Factories 
in  

Operation 

Number  
of  

Factories 
Others* 

Factories 
 in  

Operation 

Number  
of  

Factories 
Others* 

Factories 
 in  

Operation 

Number  
of  

Factories 
Others* 

All India 20,204 28,600 8,396 20,417 27,866 7,449 21,039 27,762 6,723 21,546 28,456 6,910 22,184 29,030 6,846 
Andhra Pradesh 494 563 69 423 536 113 477 569 92 450 552 102 522 611 89 
Assam 29 30 1 27 28 1 35 35 0 35 35 0 42 49 7 
Bihar 24 25 1 25 26 1 25 26 1 25 26 1 23 25 2 
Chhattisgarh 11 12 1 20 20 0 20 21 1 19 20 1 20 20 0 
Dadra and Nagar  
Haveli 

228 308 80 170 319 149 236 317 81 243 301 58 183 263 80 

Dadra & Nagar  
Haveli & 
Daman & Diu 

  0   0   0   0   0 

Daman and Diu 62 131 69 82 121 39 69 126 57 96 123 27 55 88 33 
Delhi 467 690 223 409 682 273 457 603 146 337 569 232 434 547 113 
Goa 8 8 0 12 12 0 10 12 2 9 9 0 10 10 0 
Gujarat 1,970 3,038 1,068 2,026 3,094 1,068 1,884 3,309 1,425 2,136 3,287 1,151 2,168 3,217 1,049 
Haryana 1,084 1,418 334 1,036 1,371 335 1,147 1,458 311 1,183 1,563 380 1,448 2,326 878 
Himachal Pradesh 113 117 4 99 115 16 84 96 12 84 104 20 64 93 29 
Jammu & Kashmir 38 41 3 36 38 2 34 38 4 38 38 0 34 35 1 
Jharkhand 4 4 0 4 4 0 4 4 0 5 5 0 8 9 1 
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Karnataka 844 1,195 351 837 1,238 401 844 1,272 428 937 1,269 332 894 1,252 358 
Kerala 404 453 49 413 441 28 450 456 6 441 472 31 420 471 51 
Madhya Pradesh 163 210 47 198 205 7 210 228 18 207 216 9 187 206 19 
Maharashtra 2,158 2,954 796 2,161 2,941 780 1,901 2,859 958 1,843 2,809 966 1,712 2,751 1,039 
Manipur   0 3 3 0 3 3 0 3 3 0 3 3 0 
Mizoram   0   0   0   0   0 
Nagaland 2 4 2   0   0   0   0 
Odisha 42 43 1 42 42 0 37 38 1 36 36 0 35 37 2 
Puducherry 40 41 1 28 30 2 25 26 1 25 26 1 23 26 3 
Punjab 1,173 1,630 457 1,197 1,699 502 1,362 1,640 278 1,263 1,625 362 1,289 1,645 356 
Rajasthan 1,281 1,487 206 1,288 1,486 198 1,344 1,455 111 1,336 1,515 179 1,407 1,516 109 
Tamil Nadu 7,382 11,363 3,981 7,500 10,411 2,911 8,039 10,143 2,104 8,394 1,0511 2,117 8,916 10,700 1,784 
Telangana 284 291 7 286 305 19 233 309 76 268 325 57 239 304 65 
Tripura 3 3 0 3 3 0 4 4 0 4 4 0 3 3 0 
Uttar Pradesh 1,259 1,787 528 1,399 1,899 500 1,392 1,887 495 1,411 2,159 748 1,360 2,013 653 
Uttarakhand 61 63 2 47 49 2 47 51 4 51 52 1 28 31 3 
West Bengal 575 687 112 648 747 99 662 776 114 665 799 134 654 773 119 

Grand Total 40,407 57,196 16,789 40,836 55,731 14,895 42,074 55,523 13,449 43,090 56,909 13,819 44,365 58,054 13,689 

 

 2019-20 2020-21 2021-22 2022-23 2023-24 

State 
Factories 

in  
Operation 

Number  
of  

Factories 
Others* 

Factories 
in  

Operation 

Number  
of  

Factories 
Others* 

Factories 
in  

Operation 

Number 
of  

Factories 
Others* 

Factories 
in 
 

Operation 

Number 
of 

Factories 
Others* 

Factories 
in  

Operation 

Number  
Of 

 
Factories 

Others* 

All India 22,137 29,569 7,432 22,412 29,999 7,587 22,774 30,210 7,436 23,101 30,672 7,571 23,838 31,176 7,338 
Andhra 473 583 110 385 546 161 357 524 167 368 477 109 356 451 95 
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Pradesh 
Assam 37 38 1 34 36 2 33 36 3 31 31 0 33 36 3 
Bihar 24 25 1 21 22 1 21 22 1 17 22 5 18 20 2 
Chhattisgarh 22 22 0 25 25 0 27 27 0 27 27 0 30 31 1 
Dadra and 
Nagar Haveli 

185 278 93   0   0   0   0 

Dadra & Nagar 
Haveli and 
Daman & Diu 

  0 259 353 94 265 356 91 236 400 164 241 328 87 

Daman and Diu 87 119 32   0   0   0   0 

Delhi 383 511 128 321 511 190 336 478 142 266 466 200 325 400 75 

Goa 9 10 1 9 9 0 9 9 0 10 10 0 9 9 0 

Gujarat 2,485 3,450 965 2,478 3,439 961 2,347 3,318 971 2,544 3,481 937 2,736 3,806 1,070 

Haryana 1,261 1,905 644 1,422 2,014 592 1,351 1,979 628 1,242 1,811 569 1,336 1,790 454 

Himachal 
Pradesh 

74 92 18 87 87 0 67 91 24 80 110 30 62 91 29 

Jammu and 
Kashmir 

35 36 1 35 41 6 34 35 1 30 35 5 34 35 1 

Jharkhand 12 13 1 25 26 1 18 20 2 22 22 0 20 22 2 

Karnataka 861 1,290 429 871 1,247 376 887 1,190 303 853 1,260 407 887 1,293 406 
Kerala 476 495 19 445 501 56 465 479 14 447 498 51 458 471 13 
Madhya 
Pradesh 

218 227 9 226 250 24 230 247 17 224 237 13 215 230 15 

Maharashtra 1,686 2,692 1,006 1,843 2,774 931 1,823 2,762 939 1,899 2,760 861 1,924 2,675 751 

Manipur 3 3 0 4 4 0 4 4 0 6 6 0 6 6 0 
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Mizoram 60 60 0 60 60 0 60 60 0 58 58 0 58 58 0 

Nagaland   0   0   0   0   0 

Odisha 35 35 0 35 35 0 33 38 5 30 35 5 30 32 2 

Puducherry 27 31 4 33 33 0 30 31 1 27 34 7 27 29 2 

Punjab 1,277 1,634 357 1,246 1,646 400 1,337 1,659 322 1,440 1,722 282 1,423 1,717 294 

Rajasthan 1,463 1,608 145 1,466 1,648 182 1,571 1,725 154 1,633 1,779 146 1,597 1,839 242 

Tamil Nadu 8,498 11,075 2,577 8,586 11,293 2,707 8,771 11,460 2,689 8,483 11,432 2,949 8,503 11,467 2,964 

Telangana 172 279 107 203 285 82 153 194 41 168 198 30 203 264 61 

Tripura 3 3 0 1 3 2   0   0   0 

Uttar Pradesh 1,481 2,149 668 1,465 2,142 677 1,830 2,551 721 2,081 2,764 683 2,546 3,091 545 

Uttarakhand 52 53 1 28 37 9 31 37 6 44 46 2 43 51 8 

West Bengal 740 851 111 797 928 131 678 869 191 828 945 117 715 926 211 

Grand Total 44,276 59,136 14,860 44,822 59,994 15,172 45,542 60,411 14,869 46,195 61,338 15,143 47,673 62,344 14,671 

Source : Annual Survey of Industries (E-Sankhyiki Portal), MoSPI; 
Note-1: Others* - Factories with fixed assets but not maintaining its staff and not having production for 3 years, or non-
existence, or de-registration, or out of coverage etc. 
Note-2: The above data pertains to the data coverage of the Annual Survey of Industries which extends to the entire 
Factory Sector comprising industrial units (called factories) registered under the Sections 2(m)(i) and 2(m)(ii) of the 
Factories Act, 1948, wherein a ‘Factory’, which is the primary statistical unit of enumeration for the ASI, 
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FISHERIES AND AQUACULTURE IN MAHARASHTRA  

1700. SUSHRI PRANITI SUSHILKUMAR SHINDE: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a)  the steps taken by the Government to promote sustainable fisheries and 

aquaculture in Maharashtra, particularly in Solapur and adjoining 

districts, including support given by the Government to inland fisheries;  

(b)  the financial assistance, subsidies, and capacity-building programmes 

provided by the Government to fish farmers and fisherfolk in the State 

during the last three years;  

(c)  whether the Government has assessed the challenges faced by inland 

and reservoir based fisheries, such as low productivity, inadequate 

infrastructure and lack of market access; and  

(d)  the steps proposed to be taken by the Government to enhance fish 

production, improve value chains, ensure livelihoods for fisherfolk, and 

promote exports from the inland fisheries sector? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) and (b) The Department of Fisheries, Government of India (DoF, GoI) 

through its schemes, policies and programs has been taking several initiatives 

towards holistic development of both marine and inland fisheries in all 

States/UTs including Maharashtra. Under the Pradhan Mantri Matsya 

Sampada Yojana’ (PMMSY), during last 3 years and current year Department 
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has approved fisheries development projects of Government of Maharashtra 

amounting to Rs. 981.72 Crore. The approved activities include financial 

assistance towards establishment of fish brood banks, fish/prawn hatcheries 

towards quality seed, technology infused activities like cages in reservoirs, Re-

circulatory Aquaculture Systems (RAS), biofloc units, deep sea fishing vessels, 

up gradation of existing fishing vessels for export competency, Integrated 

Modern Fish Landing Centres, State of art whole sale fish markets, ice 

plant/cold storages, fish transportation facilities etc. In addition, ornamental fish 

rearing units, seaweed cultivation, recreational fisheries units, fish kiosks, fish 

value added enterprise towards alternate livelihood, livelihood support during 

fish ban period and installation of artificial reefs along the coast towards 

sustainable management of resources are also approved.  

Under the PMMSY, the beneficiaries are identified by the respective 

State Governments/UTs. Government of Maharashtra has informed that 

fisheries and aquaculture is being developed under the PMMSY and state level 

district planning schemes. The main activities include enhancing fish 

production, infrastructure development, livelihood support to fishers, stocking 

of fish fingerlings, capacity building programmes etc. Government of 

Maharashtra has informed that under PMMSY, 1,138 projects have been 

sanctioned in Solapur, Pune, Satara, Sangli, Dharashiv and Ahilyanagar 

districts, with a total project cost of Rs.207.72 crore. In addition, under the 

District Planning Schemes, financial assistance amounting to Rs.8.99 crore 

has been sanctioned to 8,139 beneficiaries in Solapur and adjoining districts. 
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575 Kisan Credit Cards have been issued in Solapur and adjoining districts for 

meeting the short term credit requirement.  

The Department of Fisheries, GoI also provides need based capacity 

building programmes through National Fisheries Development Board (NFDB) 

based on proposals submitted by the States/UTs. Government of Maharashtra 

has informed that 11 training programmes under the Capacity Building 

Programme were conducted during the period from 2023–24 to 2025–26, 

benefiting 1,367 participants in various fisheries-related skills. 

(c) and (d) The Department of Fisheries, Government of India works in close 

coordination with the respective State Governments/UTs towards addressing 

the ground level challenges in fisheries including inland and reservoir fisheries. 

Under the PMMSY, interventions like ranching, stocking of fingerlings in 

reservoirs, integrated development of reservoirs are taken up towards reservoir 

fisheries development. In addition, need based interventions towards 

strengthening inland fisheries like establishment of hatcheries for quality seed, 

feed mills, establishment of fish markets, fish kiosks, fish vending centres, 

transportation facilities, promoting species diversification, productive utilization 

of land and water, use of technology infused culture practices are taken up 

thereby enhancing production, productivity, promoting exports and doubling 

fishers and fish farmers incomes.  

Government of Maharashtra has informed that requisite policy guidelines 

have been issued to ensure optimal fish stocking and sustainable exploitation 

of inland waters. Further, ICAR institutes are supporting these efforts through 
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research on species diversification, fish health management, genetic 

improvement, responsible fishing practices, processing and value addition, 

along with outreach and extension programmes to strengthen livelihoods and 

market integration of inland fisheries. 

 

राÕůीय इÖपात नीित 2017  

1701.  ®ी आलोक शमाªः 
®ी निलन सोरनेः 
®ी मनीष जायसवालः 
डॉ. राजेश िम®ाः 
®ी तेजÖवी सूयाªः 
®ी नव चरण माझीः 
®ी चÆ þ ÿकाश चौधरीः  

³ या इÖ पात मýंी यह बताने कì कृपा कर¤गे िक:  

(क) दशे म¤, िवशेषकर झारखंड और मÅय ÿदेश के िलए वतªमान इÖपात उÂपादन ±मता और साथ 

ही ÿÂयेक राºय कì संबंिधत िहÖसेदारी/भागीदारी का राºयवार Êयौरा ³या है; 

(ख) देश म¤ इÖपात उÂपादन कì विृĦ म¤ राÕůीय इÖपात नीित (एनएसपी) 2017 कì ³या भूिमका 

ह;ै 

(ग) वषª 2030 तक झारखंड सिहत उĉ वृिĦ दर को बनाए रखने के िलए łपरेखा का Êयौरा ³या 

ह;ै 

(घ) ³या 'मेक इन इंिडया' कायªøम के अंतगªत एनएसपी 2017 देश म¤ र±ा और एयरोÖपेस ±ेýŌ म¤ 

रणनीितक उपयोग के िलए िवशेष इÖपात और िम® धातओु ं के Öवदेशी उÂपादन को सुिनिĲत 

करती है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ङ) ³या सीधी लोक सभा िनवाªचन ±ेý म¤ िकसी इÖपात संयंý को Öथािपत करने का कोई ÿÖताव 

ह?ै 
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भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राजू 
®ीिनवास वमाª): 

(क)  देश म¤ वतªमान øूड इÖपात कì ±मता 218.89 िमिलयन टन है। इसम¤ झारखंड और मÅय 

ÿदेश कì िहÖसेदारी øमशः 10.82 और 0.82 ÿितशत है। 

(ख) से (ङ) इÖपात एक िनयंýणमĉु ±ेý है और सरकार झारखंड तथा मÅय ÿदेश सिहत दशे के 

सभी राºयŌ म¤ इÖपात ±ýे के िवकास के िलए अनुकूल नीितगत माहौल सिृजत कर सिुवधाकताª  

कì भूिमका िनभाती है। िनवेश, ±मता विृĦ, रोजगार, इÖपात संयýं कì Öथापना आिद जैसे िनणªय 

कंपिनयŌ Ĭारा ÿौīो-वािणिºयक िवĴेषण के आधार पर िलए जाते ह§। राÕůीय इÖपात नीित 

(एनएसपी), 2017 सरकार और इÖपात ±ेý को एक तकनीकì łप से उÆनत तथा वैिĵक Öतर पर 

ÿितÖपधê उīोग के तौर पर िवकिसत करने कì िदशा म¤ नीितगत मागªदशªन ÿदान करती ह,ै जो 

आिथªक िवकास को समथªन दतेी है। सरकार ने र±ा और एयरोÖपेस ±ेýŌ म¤ रणनीितक अनÿुयोग 

हेतु िवशेष इÖपात और िम® धातुओ ंके Öवदेशी उÂपादन को बढ़ावा देने के िलए उÂपादन संबĦ 

ÿोÂसाहन योजना (पीएलआई योजना) ÿारभं कì है। 

 

PROMOTING STARTUP ECOSYSTEM IN TAMIL NADU 

1702.  SHRI THARANIVENTHAN M. S.: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the total number of start-ups registered and recognized under the Start-

up India initiative in Tamil Nadu so far; 

(b)  the specific measures taken to promote start-up ecosystems in Tamil 

Nadu, especially in tier-2 and tier-3 cities; 

(c)  the steps the Government has taken to ensure adequate access to 

funding, mentorship, and infrastructure for start-ups from Tamil Nadu; 
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(d)  the manner in which the Government plan to support start-ups in 

traditional sectors and rural areas to generate employment and inclusive 

growth; and 

(e)  whether the Government proposes any new schemes or incentives to 

encourage innovation and entrepreneurship among youth in Tamil Nadu, 

if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (e) As per eligibility conditions prescribed under G.S.R. notification 

127 (E) dated 19th February 2019, entities are recognised as ‘startups’ under 

the Startup India initiative by the Department for Promotion of Industry and 

Internal Trade (DPIIT). 

As on 31st  December 2025, a total of 13,780 entities have been 

recognized as startups in the State of Tamil Nadu. 

 Under the Startup India initiative, the Government unveiled an action 

plan for startups comprising of schemes and incentives envisaged to create a 

vibrant startup ecosystem in the country. The Action Plan comprises of 19 

action items spanning across areas such as “Simplification and handholding”, 

“Funding support and incentives” and “Industry-academia partnership and 

incubation”. 

The Government also implements periodic exercises and programs 

including States’ Startup Ranking, National Startup Awards, and Innovation 
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Week which play an important role in the holistic development of the startup 

ecosystem. The Government also encourages and supports ecosystem-led 

initiatives such as Startup Mahakumbh which serve as a vibrant platform for 

stakeholders to network and collaborate. Initiatives to improve market access 

and enable public procurement support startups in growing and scaling up their 

businesses. These measures are complemented by regulatory reforms and 

other ecosystem development events and programs. Specific measures 

undertaken to promote the startup ecosystem across States/Union Territories 

(UTs), cities, towns, and rural areas are given in the enclosed Statement-I. 

Further, specifically in the State of Tamil Nadu, recognised startups have 

availed funding and incubation support through the flagship funding schemes 

under the Startup India initiative. As of 31st December 2025, Alternative 

Investment Funds (AIFs) supported under the Fund of Funds for Startups 

(FFS) have invested Rs. 1394.19 crore in startups from Tamil Nadu. Under the 

Startup India Seed Fund Scheme (SISFS), supported incubators have 

approved Rs. 54.87 crore to startups from Tamil Nadu. Additionally, under the 

Credit Guarantee Scheme for Startups (CGSS), startups from the State have 

been guaranteed loans amounting to Rs. 84.6 crore. 312 startups from Tamil 

Nadu have also received certificate of eligibility under Section 80-IAC of the 

Income Tax Act 1961, to claim a deduction of an amount equal to 100% of the 

profits and gains derived from eligible business for three consecutive 

assessment years. 
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 Additionally, the Government has undertaken several measures to 

support startups across sectors and regions, including traditional sectors and 

rural areas, and to foster a culture of innovation and entrepreneurship among 

youth across the country, including in the State of Tamil Nadu. Details of such 

measures are given in the enclosed Statement-II. 

 

STATEMENT-I 

The details of various measures being undertaken to promote the startup 
ecosystem across States/Union Territories (UTs), cities, towns, and rural 
areas are as follows:  
 
1. Capacity Building and Handholding 

Capacity building workshops are undertaken throughout the year across regions 

including non-metro cities under the States’ Startup Ranking (‘SRF’) exercise to 

promote and handhold States and UTs in developing regional ecosystems. 

Monitoring, capacity development, and handholding sessions are also conducted 

specifically for incubators beyond metro cities and regions. 

2. Outreach and Awareness 

Outreach and awareness activities for startups are organized across the country 

including in areas beyond metropolitan cities. These activities include 

encouraging entrepreneurs from non-metropolitan cities and enabling 

opportunities for funding, incubation, mentorship and business linkages in 

collaboration with State/UT administrations. Various startup showcases are also 

organised where startups pitch their business proposals to investors and 
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participate in capacity building activities. The programs implemented under the 

Startup India initiative are also propagated through various social media 

platforms. 

3. Ecosystem Development Events and Programs 

Various national ecosystem development events and programs are held such as 

the Startup Mahakumbh, which fosters innovation and entrepreneurship by 

bringing the ecosystem together from various parts of the country; ASCEND 

(Accelerating Startup Caliber and Entrepreneurial Drive) sensitization workshops 

on startups and entrepreneurship are conducted across North Eastern States to 

support upcoming entrepreneurs from the region; and the Startup India Innovation 

week is held around the National Startup Day i.e., 16th January, to celebrate 

entrepreneurship and promote innovation with stakeholders from across India. 

4. International Exposure and Linkages 

The Startup20 Engagement Group was institutionalised under India’s G20 

Presidency to facilitate harmonisation and cross collaboration amongst the largest 

global economies. The meetings and engagements of Startup20 Engagement 

Group under India’s G20 Presidency were held across the country providing 

access to global market, visibility and resources of India’s regionals startup 

ecosystems. International linkages are further developed through international 

Government to Government partnerships, participation in international forums, 

hosting of global events, and international bridges with different countries that aid 

in promoting cross collaboration. 
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5. Encouraging Ecosystem Collaboration 

The Government launched the Startup India Hub portal for stakeholders of the 

entrepreneurial ecosystem in India to discover resources, information, and various 

benefits under the Startup India initiative on a common digital platform. This portal 

enables various programs and initiatives to be accessed digitally, improving 

accessibility for entrepreneurs and startups even from non-metro cities and 

regions. 

 

STATEMENT-II 

Key measures undertaken by the Government to promote entrepreneurship 

across the country including rural areas, and among the youth across the 

country, including in the State of Tamil Nadu, are as follows: 

1. The Ministry of Skill Development and Entrepreneurship (MSDE) through its 

autonomous organizations, namely National Institute for Entrepreneurship and 

Small Business Development (NIESBUD) and Indian Institute of 

Entrepreneurship (IIE) has taken various initiatives to promote 

entrepreneurship development amongst all sections of the society. These 

initiatives include, Swavalambini programme, Entrepreneurship Awareness 

Programmes (EAP), Entrepreneurship Development Programmes (EDP), 

Pradhan Mantri Janjati Adivasi Nyaya Maha Abhiyaan (PMJANMAN), 

Entrepreneurship Development Centres (EDC) in North East Region’s 

Educational Institutions, Dharti Aaba Janjatiya Gram Utkarshh Abhiyan 



10.02.2026  570 
 

 

(DAJGUA), Pradhan Mantri Surya Ghar Muft Bijli Yojana Scheme (PM SGMBY 

Scheme), and Capacity Building Programme for Fair Price Shop Owners. 

2. Ministry of Micro Small and Medium Enterprises (MSME) is implementing the 

Entrepreneurship and Skill Development Programme (ESDP) which aims to 

motivate the youth/aspiring entrepreneurs to consider self-employment or 

entrepreneurship as one of the career options. 

3. The All India Institute of Ayurveda (AIIA), an autonomous body under the 

Ministry of Ayush, has established the AIIA- Incubation Centre for Ayurveda 

Innovation and Entrepreneurship (AIIA-iCAINE) to nucleate a cluster of new 

age ventures and to promote entrepreneurship leveraging the academic 

knowledge. 

4. The Atal Innovation Mission (AIM) of NITI Aayog fosters innovation and 

entrepreneurship among India’s youth through flagship programs like Atal 

Tinkering Labs (ATLs) and the Community Innovator Fellowship (CIF). 

5. The Ministry of Education’s Innovation Cell (MIC) and All India Council for 

Technical Education (AICTE) promotes innovation and entrepreneurship 

across educational institutions. 

6. Youth-centric initiatives have been introduced by the Ministry of Youth Affairs 

and Sports such as setting up of the autonomous body called Mera Yuva 

Bharat (MY Bharat), the purpose of it, is to provide an over-arching institutional 

mechanism powered by technology for youth development and youth-led 

development through Experiential Learning Programs (ELPs), volunteering 

opportunities, mentorship programme, etc. 
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7. Under the Ministry of Defence the Scheme for Innovations for Defence 

Excellence (iDEX) and Acing Development of Innovative Technologies with 

iDEX (ADITI) are fostering innovation and technology development in defence 

and aerospace by engaging startups. 

8. Under the Department of Science and Technology, the Research, 

Development, and Innovation (RDI) Scheme has been approved to incentivize 

private sector participation in research and development (RandD). Further, 

DST is implementing the National Initiative for Developing and Harnessing 

Innovations (NIDHI) to promote innovation and entrepreneurship among the 

youth. The initiative comprises NIDHI-PRAYAS (prototype grant support), 

NIDHI-EIR (Entrepreneur-in-Residence fellowships), NIDHI-iTBI (Inclusive 

TBIs in Tier-II and Tier-III regions). The DST is also implementing the National 

Quantum Mission (NQM), under which four thematic hubs (T-Hubs) have been 

established. 

9. The Anusandhan National Research Foundation (ANRF) has initiated the 

program, Mission for Advancement in Highimpact Areas (MAHA) to address 

priority-driven, solution-focused research in mission-mode. 

10. The Council of Scientific and Industrial Research (CSIR) through its constituent 

laboratories/institutes, is implementing the “Integrated Skill Initiative Program”, 

intending to equip young minds with the necessary technological skills through 

conducting training programs and workshops. 

11. The Department of Biotechnology (DBT) has established biotechnology 

incubation and pre-incubation centres across States and Union Territories 
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(UTs) under the BioNEST (Bioincubators Nurturing Entrepreneurship for 

Scaling Technologies) and E-YUVA (Encouraging Youth for Undertaking 

Innovative Research Activities) schemes. 

12. Ministry of Electronics and Information Technology (MeitY) is undertaking 

initiatives such as GENESIS (Gen-Next Support for Innovative Startups) 

Scheme, TIDE 2.0 (Technology Incubation and Development of 

Entrepreneurs) Scheme, and IndiaAI Mission to promote the startup 

ecosystem. 

13. Under the Government’s Skill India Mission (SIM), MSDE provides skill, re-skill 

and up-skill training through an extensive network of skill development 

centres/institutes etc. under various schemes, viz. Pradhan Mantri Kaushal 

Vikas Yojana (PMKVY), Jan Shikshan Sansthan (JSS), National 

Apprenticeship Promotion Scheme (NAPS) and Craftsman Training Scheme 

(CTS) through Industrial Training Institutes (ITIs), across the country. 

14. Under the Ministry of Rural Development, the Deendayal Antyodaya Yojana-

National Rural Livelihoods Mission (DAY-NRLM) through Start-up Village 

Entrepreneurship Programme (SVEP) supports Self-Help Groups (SHGs) and 

their family members to set-up small enterprises in the non-farm livelihoods 

sector. 

15. The Ministry of Minority Affairs (MoMA) implements various skill development 

schemes namely ‘Seekho Aur Kamao’, ‘Upgrading the Skills and Training in 

Traditional Arts/Crafts for Development (USTTAD)’, ‘Nai Roshni’ and ‘Nai 

Manzil’ for socio-economic development of youth from minority communities. 
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These schemes and initiatives have now been converged into an integrated 

Scheme called ‘Pradhan Mantri Virasat Ka Samvardhan’ (PM VIKAS). 

16. The Stand-up India Scheme was launched with an objective to provide loans 

from Scheduled Commercial Banks (SCBs) of value between Rs.10 lakh and 

Rs.1 crore to at least one Scheduled Caste (SC) or Scheduled Tribe (ST) 

borrower and one woman borrower per bank branch for setting up a greenfield 

enterprise in the manufacturing, services or trading sector and also for 

activities allied to agriculture. 

17. The Department of Agriculture and Farmers’ Welfare (DAandFW), Government 

of India is implementing “Innovation and Agri-Entrepreneurship Development” 

programme under Rashtriya Krishi Vikas Yojana (RKVY) from 2018-19 

onwards with an objective to promote innovation and agri-entrepreneurship by 

providing financial support and nurturing an incubation ecosystem in the 

country. 

 

डेयरी अवसरंचना िवकास िनिध 

1703. ®ी ओमÿकाश भूपालिसंह उफª  पवन राजेिनबंालकरः 
 ®ी सिसकांत स¤िथलः 
 ®ी सजंय उ°मराव देशमुखः 
 ®ी अरिवंद गणपत सावंतः 
 ®ी सजंय हåरभाऊ जाधवः 

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िकः 

(क) सरकार Ĭारा मÂÖयपालन, पशुपालन और डेयरी उīोगŌ के उÂथान के िलए ³या कदम उठाए 

गए ह§; 
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(ख) िवगत पांच वषŎ के दौरान डेयरी अवसंरचना िवकास िनिध (डीआईडीएफ) के अंतगªत 

पåरयोजनाओ ंके नाम ³या ह§ और पåरयोजनाओ ंका घटक-वार/महाराÕů सिहत राºय-वार और 

िजलावार Êयौरा ³या है; 

(ग) िवगत पांच वषŎ के दौरान राÕůीय डेयरी िवकास बोडª (एनडीडीबी) के माÅयम स ेडीआईडीएफ 

के अंतगªत Öवीकृत, संिवतåरत और उपयोग कì गई िनिध का महाराÕů सिहत राºयवार और 

पåरयोजनावार Êयौरा ³या है; 

(घ) िवगत पांच वषŎ के दौरान ÿÂयेक पåरयोजना के िलए Öवीकृत, जारी और उपयोग कì गई िनिध 

का महाराÕů सिहत राºयवार Êयौरा ³या है; 

(ङ) सरकार Ĭारा उĉ योजना के अंतगªत िवशेषकर महाराÕů के यवतमाल लोक सभा िनवाªचन 

±ेý म¤ कì गई पहल का Êयौरा ³या है; 

(च) ³या सरकार Ĭारा डीआईडीएफ के अंतगªत कोई मूÐयांकन िकया गया है और यिद हां, तो 

तÂसंबंधी Êयौरा ³या है और राºयवार ÿमुख िनÕकषª ³या ह§; 

(छ) उĉ योजना के अंतगªत Öवीकृत और पूणª कì गई पåरयोजनाओ ं कì सं́ या तथा दµुध 

ÿसÖंकरण के संबंध म¤ सिृजत कì गई अितåरĉ ±मता महाराÕů सिहत राºयवार िकतनी है; 

(ज) ³या उĉ योजनाओ ंके अंतगªत कोई पåरयोजना िवलंिबत या लंिबत है और यिद हा,ं तो इसके 

राºयवार ³या कारण ह§; 

(झ) सरकार Ĭारा डीआईडीएफ पåरयोजनाओ ं कì ÿभावी िनगरानी और समय पर कायाªÆवयन 

सिुनिĲत करने के िलए ³या कदम उठाए गए ह§; और 

(ञ) दशे म¤ डेयरी कì Öवीकृित के िलए सरकार Ĭारा िनधाªåरत मानदडं ³या ह§ और उĉ ढांचे के 

अंतगªत वतªमान म¤ Öवीकृत महाराÕů सिहत राºयवार और िजलावार डयेåरयŌ कì सं́ या िकतनी 

ह?ै 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 
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(क) भारत सरकार का मÂÖयपालन, पशुपालन और डेयरी मंýालय (MoFAHD) मÂÖयपालन, 

पशुपालन और डेयरी उīोगŌ के उÂथान के िलए राºय सरकारŌ के ÿयासŌ को अनुपूåरत और 

संपåूरत करने हेतु िनÌनिलिखत योजनाए ंकायाªिÆवत कर रहा है: 

I. पशुपालन और डेयरी िवभाग (DAHD): 

i. राÕůीय गोकुल िमशन (RGM) 

ii. राÕůीय डेयरी िवकास कायªøम (NPDD) 

iii. डेयरी कायªकलापŌ म¤ लगी डेयरी सहकारी सिमितयŌ और िकसान उÂपादक 

संगठनŌ को सहायता (SDCFPO) 

iv. पशुपालन अवसंरचना िवकास िनिध (AHIDF) 

v. राÕůीय पशधुन िमशन (NLM) 

vi. पशुधन ÖवाÖÃय और रोग िनयंýण कायªøम (LHDCP) 

II. मÂÖयपालन िवभाग (DoF): 

i. ÿधानमंýी मÂÖय संपदा योजना (PMMSY) 

ii. ÿधानमंýी मÂÖय िकसान समृिĦ सह-योजना (PM-MKSSY) 

iii. मÂÖयपालन और जलीय कृिष अवसंरचना िवकास िनिध (FIDF) 

उपरोĉ के अितåरĉ, भारत सरकार ने िव°ीय वषª 2018-19 से डेयरी और मछली 

िकसानŌ को उनकì कायªशील पूंजीगत आवÔयकताओ ंको पूरा करने म¤ सहायता के िलए िकसान 

øेिडट काडª (KCC) सिुवधा ÿदान कì है। 

(ख) से (घ) डेयरी ÿसÖंकरण अवसंरचना िवकास िनिध (DIDF) को िदनांक 01.02.2024 स े

पशुपालन अवसंरचना िवकास िनिध (AHIDF) के अंतगªत शािमल कर िलया गया है, और अब 

डेयरी सहकारी सिमितयां पåरचालन िदशािनद¥शŌ के अनुसार AHIDF के माÅयम से सहायता ÿाĮ 

करने के िलए पाý ह§। 
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DIDF के अतंगªत महाराÕů सिहत राºय-वार/पåरयोजना वार सÖंवीकृत पåरयोजनाओ ंऔर िव°ीय 

ÿगित का Êयौरा संलµन िववरण-I म¤ िदया गया है। 

(ङ)  पूवªवतê DIDF और वतªमान AHIDF म¤ यवतमाल से िकसी भी पåरयोजना को सÖंवीकृित 

नहé दी गई है। 

(च) कृिष, पशुपालन और मÂÖयपालन ±ेý कì योजनाओ ंपर नीित आयोग कì वषª 2020 म¤ 

ÿÖतुत मूÐयांकन अÅययन åरपोटª म¤, DIDF का मूÐयांकन िकया गया था और िनÕकषª यह था िक 

"DIDF योजना को ÿसÖं करण अवसंरचना के िनमाªण पर फो³ स करते हòए जारी रखने कì 

अनशुंसा कì गई है और योजना को Âवåरत गित से लागू िकया जाना चािहए"। Óयय िवभाग और 

नीित आयोग ने िवभाग को DIDF को AHIDF म¤ िवलय करने का सुझाव िदया। तदनुसार, योजना 

को AHIDF के अंतगªत शािमल कर िलया गया है और ऑनलाइन पोटªल 

(ahidf.udyamimitra.in) के माÅयम से आवेदन आमंिýत िकए जाते ह§।    

(छ) और (ज) योजना के अंतगªत महाराÕů सिहत राºयवार अनमुोिदत और पूरी कì गई 

पåरयोजनाओ ंकì सं́ या तथा सिृजत अितåरĉ दधू ÿसÖंकरण ±मता, संलµन िववरण-I म¤ दी गई 

है। मैसूर, हसन, तुमकुर, तंजावरु, िýची और साबरकांठा (रोहतक म¤ पåरयोजना) के दµुध संघŌ और 

तिमलनाडु पåरसंघ कì पåरयोजनाए ं िनधाªåरत िसिवल कायŎ के कायाªÆवयन और संयंý तथा 

मशीनरी कì आपूितª और Öथापना म¤ ÿिøयाÂमक देरी के कारण िवलंिबत ह§। 

(झ) AHIDF के अंतगªत पåरयोजनाओ ं कì िनगरानी पåरयोजना सÖंवीकृित सिमित (PSC), 

पåरयोजना अनमुोदन सिमित (PSC) और पåरयोजना ÿबंधन एज¤सी (PMA) Ĭारा संयĉु łप स े

कì जाती ह,ै PSC/PAC अनमुोिदत पåरयोजनाओ ंकì समी±ा के िलए ýैमािसक बैठक¤  आयोिजत 

करगेी, जबिक PMA वाÖतिवक और िव°ीय उपलिÊधयŌ के संबंध म¤ EE और ब§कŌ से ÿगित डेटा 

एकý करगेी और PSC को ÿÖतुत करगेी। पशुपालन और डेयरी िवभाग राºयŌ और संबंिधत 

िहतधारकŌ के साथ समी±ा बैठकŌ के माÅयम से योजना के कायाªÆवयन कì िनयिमत łप से 

समी±ा करता है।    
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(ञ) AHIDF योजना के अंतगªत दµुध ÿसÖंकरण और मÐूयवधªन अवसंरचना के िलए लाभ ÿाĮ 

करने के िलए पाý संÖथाए ं िकसान उÂपादक संगठन (FPO), िनजी कंपिनयां, Óयिĉगत उīमी, 

धारा 8 कंपिनयां, सूàम, लघु और मÅयम उīम, और डेयरी सहकारी सिमितयां ह§। AHIDF के 

अंतगªत महाराÕů सिहत 161 पåरयोजनाओ ं को संÖवीकृित दी गई है। डेयरी ÿसÖंकरण और 

मूÐयवधªन अवसंरचना के िलए AHIDF के अंतगªत सÖंवीकृत पåरयोजनाओ ंकì िजला-वार सं́ या 

संलµन िववरण -II म¤ दी गई है।   
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िववरण-। 

DIDF के अंतगªत महाराÕů सिहत राºय-वार/पåरयोजना वार सÖंवीकृत पåरयोजनाओ ंऔर िव°ीय ÿगित का Êयौरा 

ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
 NDDB कì पåरयोजनाए ँ   

1 आňं ÿदेश 1 

संगम िमÐक 
ÿोड्यूसर कंपनी 

4 LLPD से 8 LLPD 
तक डेयरी का 
िवÖतार, 100 MTPD 
िकिÁवत दूध उÂपाद 
(दही, म³खन, घी) के 
Êलॉक का 250 
MTPD िवÖतार, 50 
TLPD और 10 
EMAT ±मता वाले 
कंस¤िसंग संयंý का 
िवÖतार। 

िदनांक 
10.01.2019 

97.75  78.20 34.73 

पूरी हòई  4.00 

उप-योग     97.75  78.20  34.73   

2 िबहार 1 

देशरÂन डॉ. राज¤þ 
ÿसाद दµुध 
उÂपादक सहकारी 
संघ िल 

िबहार के बरौनी िजले 
म¤ िÖथत बरौनी डेयरी 
म¤ 2.07 LLPD दूध 
हैडिलंग ±मता वाले 
दµुध उÂपाद संयýं कì 

िदनांक 
24.08.2021 

113.27  78.80 77.24 
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ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
Öथापना। 

कुल योग     113.27  78.80  77.24   

3 गुजरात 5 

बनासकांठा िजला 
सहकारी दूध 
उÂपादक संघ 
िलिमटेड। 

सनादर म¤ 30 LLPD 
±मता (50 LLPD 
तक िवÖतार योµय) के 
नए डेयरी संयंý कì 
Öथापना, बनास डेयरी 
पालनपुर म¤ मौजूदा 
डेयरी संयंý म¤ 
सिुवधाओ ंका 
आधुिनकìकरण/सŀुढ़ी
-करण और बनास 
डेयरी पालनपुर म¤ 
मूÐयविधªत उÂपादŌ के 
िविनमाªण सिुवधाओ ं
का सजृन/िवÖतार। 

िदनांक 
07.12.2018 

िदनांक 
26.03.2021 

599.83  479.87 474.20 

पूरी हòई 40.00 

साबरकांठा िजला 
सहकारी दूध 
उÂपादक संघ 
िलिमटेड 

िहÌमतनगर म¤ 100 
MTPD के पाउडर 
संयंý और 10 LLPD 
का डेयरी संयंý 
Öथािपत करना। 

िदनांक 
07.12.2018 

361.14  288.42 184.48 

पूरी हòई 

गांधीनगर िजला गजुरात के गांधीनगर िदनांक 109.39  54.30 51.29 पूरी हòई 
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ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
सहकारी दµुध 
उÂपादक संघ 
िलिमटेड 

िजले के दशेला म¤ 
250 TLPD, 500 
TLPD तक िवÖतार 
योµय नए डेयरी संयंý 
कì Öथापना। 

25.11.2020 

साबरकांठा दµुध 
संघ 

िहÌमतनगर म¤ 30 
MTPD चीज़ और 45 
MTPD Ó हे पाउडर 
संयंý Öथािपत करना। 

िदनांक 
03.01.2023 

600.00  480.00 420.86 

 

साबरकांठा दµुध 
संघ 

गजुरात के िहÌमतनगर 
िजले के हाजीपरु म¤ 
800 MTPD गोपशु 
आहार संयंý और 25 
MTPD खिनज 
िम®ण संयýं कì 
Öथापना। 

िदनांक 
10.03.2023 

208.75  167.00 187.78 

 

कुल योग     1879.11  1469.59  1318.61  

4 हåरयाणा 4 

िहसार-जéद 
सहकारी सिमित 

दµुध संयंý का 
नवीनीकरण 

िदनांक 
19.07.2018 

िदनांक 
16.06.2021 

15.63  12.50 7.81 

  

िसरसा सहकारी दµुध संयंý का िदनांक 7.15  5.72 2.88  
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ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
सिमित नवीनीकरण 19.07.2018 

िदनांक 
12.08.2012 

साबरकांठा दµुध 
संघ 

रोहतक म¤ 20 LLPD 
±मता तक ETP का 
सŀुढ़ीकरण और 
िवÖ तार  

िदनांक 
03.01.2023 

23.13  18.50 15.47 

 

साबरकांठा दµुध 
संघ 

रोहतक म¤ उÂपाद 
संयंý सुिवधाओ ं
सिहत 10 LLPD से 
16 LLPD तक दूध 
ÿसÖं करण संयंýŌ का 
िवÖ तार।  

िदनांक 
10.03.2023 

374.28  299.42 201.78 

 

कुल योग 
 

  420.19  336.14  227.94   

5 कनाªटक 10 

चÆनरायप-टना म¤  
KMF 

चÆनरायपटना म¤ 30 
MTD पाउडर संयंý 
का 60 MTD तक 
िवÖ तार और दµु ध 
ÿसÖं करण का 4 
LLPD से 7 LLPD 
तक िवÖ तार   

िदनांक 
26.05.2018 

109.41  87.53 58.08 

पूरी हòई 37.50 

दि±णा कÆनड़ उडुपी िजले के उÈपूर िदनांक 86.42  55.00 51.76 पूरी हòई 
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ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
िजला सहकारी 
सिमित 

म¤ 2.5 LLPD का  
नया डेयरी संयंý। 

26.05.2018 
िदनांक 

20.12.2019 
KMF रामनगर रामनगर म¤ 100 

MTPD पाउडर संयंý 
के साथ 12 LLPD 
±मता वाले दµु ध  
ÿसÖंकरण संयंý कì 
Öथापना। 

िदनांक 
26.05.2018 

300.00  210.00 205.29 

पूरी हòई 

कोलार-
िच³काबÐलापरु 
िजला सहकारी 
सिमित 

िच³काबÐलारपुर म¤ 5 
LLPD के साथ मेगा 
डेयरी, कोलार म¤  
िवīमान डेयरी संयंý 
का सŀुढ़ीकरण, 
BMC कì संÖ थापना। 

िदनांक 
26.05.2018 

158.90  103.18 83.94 

पूरी हòई 

मैसूर िजला 
सहकारी सिमित 

अलनहÐ ली म¤ 8 
LLPD तक िवÖ तार 
योµ य 6 LLPD ±मता 
के नये डेयरी संयंý कì 
Öथापना। 

िदनांक 
26.05.2018 

121.66  63.87 63.87 

पूरी हòई 

ब¤गलŁु िजला 
सहकारी सिमित 

10 LLPD तक 
िवÖ तार योµ य 6 

िदनांक 
27.11.2018 

499.73  200.00 191.39 
पूरी हòई 
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ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
LLPD ±मता का नया 
डेयरी संयंý, साथ ही 
0.50 LKGPD ±मता 
वाला दही संयýं, 35 
MTPD पनीर संयंý 
और űाईगं (Drying) 
संयंý (45 MTPD/ 
Ó हे पाउडर / 35 
MTPD MSP) 
Öथािपत करना। 

चामराजनगर िजला 
सहकारी सिमितयाँ 

चामराजनगर िजले के 
कुडेł म¤ 5 LLPD 
तक िवÖ तार योµ य 3 
LLPD ±मता वाला 
नया डेयरी संयंý और 
2 LLPD के UHT 
संयंý कì Öथापना। 

िदनांक 
27.11.2018 

124.72  60.00 55.83 

पूरी हòई 

हसन िजला 
सहकारी सिमित 

(क) 30000 बोतल 
ÿित घंटे कì ±मता 
वाली PET बोतल 
इकाई कì Öथापना 
(ख) मौजूदा UHT 

िदनांक 
27.11.2018 

िदनांक 
15.12.2021 

810.00  350.00 297.63 
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ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
संयंý कì ±मता को 2 
LLPD से बढ़ाकर 4 
LLPD करना और 
(ग) मौजूदा डेयरी 
संयंý कì ±मता को 3 
LLPD से बढ़ाकर 5 
LLPD का िवÖ तार 
करना। 

तुमकुर सहकारी 
दµुध उÂपादक संघ 
िलिमटेड 

15 LLPD तक 
िवÖ तार योµ य 10 
LLPD ±मता वाला 
एक नया डेयरी संयंý, 
1.5 LKPD ±मता 
वाला दही संयýं और 
3 LLPD ±मता वाला 
केड¤िसंग संयंý 
Öथािपत करना। 

िदनांक 
15.12.2021 

154.03  123.22 55.63 

 

मैसूर िजला 
सहकारी दµुध 
उÂपादक संघ 
िलिमटेड - UHT 
संयंý 

अलानाहÐली, मैसूर म¤ 
200 TLPD तक 
िवÖ तार योµ य 1.50 
TLPD ±मता वाले 
UHT संयंý कì 

िदनांक 
07.11.2022 

115.03  92.03 41.98 
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ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
Ö थापना। 

उप-योग     2479.90  1344.83  1105.39  

6 केरल 1 

एनाªकुलम दµु ध संघ केरल के कोि¸च 
िÖथत एडापÐली 
डेयरी उÂपादŌ का 
सŀुढ़ीकरण 

िदनांक 
03.07.2018 

िदनांक 
25.08.2021 

15.25  12.20 10.20 

  

उप-योग     15.25  12.20  10.20   

7 मÅ य ÿदेश 1 

पंचमहल िजला 
सहकारी दµुध 
उÂपादक संघ 
िलिमटेड 

मÅय ÿदेश के उºजैन 
म¤ 3 LLPD के नये 
डेयरी संयंý और (5 
LLPD तक 
िवÖताåरत) 50 
TLPD के (100 
TLPD तक 
िवÖताåरत)  
आइसøìम संयंý 
Öथािपत करना। 

िदनांक 
03.01.2023 

338.00  270.40 252.64 

  

उप-योग     338.00  270.40  252.64   

8 महाराÕ ů  2 

पंचमहल िजला 
सहकारी सिमित 

महाराÕů के तालोजा 
म¤ 7.5 LLPD के (13 
LLPD तक िवÖतार 
योµ य) ±मता वाले नए 

िदनांक 
11.06.2019 

319.08  155.26 131.03 

पूरी हòई 7.50 
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ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
डेयरी संयंý कì 
Öथापना, िजसम¤ 20 
MTPD दही, 100 
TLPD छाछ और 5 
MTPD पनीर 
सिुवधाओ ंकì 
Ö थापना। 

पंचमहल िजला 
सहकारी सिमित 

महाराÕů के तालोजा 
म¤ मौजूदा डेयरी सयंंý 
म¤ 1 LLPD (1.50 
LLPD तक िवÖतार 
योµ य) आइसøìम 
ÿसÖंकरण और पैिकंग 
संयंý कì Öथापना।  

िदनांक 
03.01.2023 

169.25  135.40 116.10 

 

उप-योग     488.33  290.66  247.13  

9 पंजाब 4 

लिुधयाना िजला 
सहकारी सिमित  

5 LLPD ±मता वाले 
नए डेयरी संयंý कì 
Öथापना और मौजूदा 
बटर स³ेशन का 7.5 
TPD से 10 TPD 
तक िवÖ तार। 

िदनांक 
26.05.2018 

िदनांक 
11.09.2019 

104.54  79.88 73.25 

पूरी हòई 9.95 

रोपड़ िजला 3.70 LLPD ±मता िदनांक 109.01  87.21 59.78 पूरी हòई 
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ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
सहकारी सिमित वाले नये िकिÁवत 

उÂपाद डेयरी संयंý 
कì Öथापना 

26.05.2018 

दोआबा िजला 
सहकारी सिमित 

125 TLPD ±मता 
वाले िकिÁवत उÂपाद 
संयंý कì Öथापना 

िदनांक 
26.05.2018 

िदनांक 
16.06.2021 

िदनांक 
01.11.2021 

84.01  66.01 62.68 

पूरी हòई 

पिटयाला िजला 
सहकारी सिमित 

मौजूदा डेयरी संयंý 
का आधुिनकìकरण 
और उÆनयन 

िदनांक 
26.05.2018 

20.85  16.68 10.02 
पूरी हòई 

उप-योग     318.41  249.77  205.73  

10 राजÖ थान 1 

भीलवाड़ा दµुध संघ भीलवाड़ा म¤ 500 
TLPD के नये डेयरी 
संयंý कì Öथापना 

िदनांक 
09.09.2019 

िदनांक 
24.06.2021 

79.33  59.77 55.35 

पूरी हòई 5.00 

उप-योग 
 

  79.33  59.77  55.35   

11 तेलंगाना 3 
नालगŌडा-रगंा 
रड्ेडी दµु ध संघ, 
तेलंगाना 

हयात नगर म¤ 20 
TLPD ±मता वाले 
दही संयंý कì Öथापना 

िदनांक 
16.07.2019 

3.25  2.60 0.00 
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ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
मलुकुानूर मिहला 
दµुध संघ, तेलंगाना 

मौजूदा डेयरी संयंý 
का 0.5 LLPD से  
1.00 LLPD तक 
िवÖ तार (1.50 LLPD 
तक िवÖ तार योµ य) 
और दूध उÂपाद संयंý 
का सŀुढ़ीकरण। 

िदनांक 
16.07.2019 

12.00  9.60 9.60 

पूरी हòई  

लालापेट म¤ 
तेलंगाना राºय 
डेयरी फेडरशेन  

लालापेट म¤ 8 LLPD 
तक िवÖ तार योµ य 5 
LLPD ±मता वाले 
नये डेयरी संयंý, 5 
TLPD के आइसøìम 
संयंý और 1 LLPD 
के UHT संयंý 
Öथािपत करना। 

िदनांक 
20.05.2021 

246.26  144.50 142.14 

  

उप-योग     261.51  156.70  151.74   

12 तिमलनाडु 3 

TNCMPF, 
माधवराम 

माधवराम म¤ 10 
LLPD डेयरी संयंý 
(15 LLPD तक 
िवÖ तार योµ य) कì 
Öथापना 

िदनांक 
01.07.2020 

142.19  113.75 13.20 

  

ितŁिचरापÐली 6 KL आइसøìम और िदनांक 43.42  34.73 15.32   



10.02.2026  589 
 

 

ø. 
स.ं 

राºय 
पåरयोजनाओ ं

कì सं́ या 
दूध सघं िववरण 

अनुमोदन कì 
ितिथ 

(करोड़ Ł. म¤)   
कुल 

पåरयोजना 
लागत 

सÖंवीकृत 
ऋण 

सिंवतåरत 
ऋण 

पूणª /जारी  ÿसÖंकरण 
±मता 

(LLPD)  
िजला सहकारी 
दµुध उÂपादक संघ 
िलिमटेड 

10 TLPD िकिÁवत 
दूध उÂपाद कì 
Öथापना। 

01.07.2021 

तंजावरु िजला 
सहकारी दµुध 
उÂपादक संघ 
िलिमटेड 

1 LLPD ±मता वाले 
नए डेयरी संयंý कì 
Öथापना 

िदनांक 
01.07.2021 

53.55  42.84 5.14 

  

उप योग     239.16  191.32  33.66   
  कुल  36       6730.21 4538.39 3720.36   
 NCDC कì पåरयोजनाए ं   

1 तिमलनाडु 1 
थूटुकुडी िजला 
सहकारी दµुध संघ 

50 TLPD वाले नये 
डेयरी संयंý और 
मूÐयविधªत उÂपाद 
िनमाªण सिुवधाओ ंकì 
Öथापना। 

  46.66 37.33 24.83 

पूरी हòई  

कुल योग 37       6776.87 4575.72 3745.19  103.95 
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िववरण-II 

डेयरी ÿसंÖकरण और मूÐयवधªन अवसंरचना के िलए AHIDF के अंतगªत सÖंवीकृत पåरयोजनाओ ंकì 
िजला-वार सं´या

ø. स.ं राºय का नाम 

पåर

योज

नाए ं

1 आňं ÿदेश 11 

  अनंतपुर 2 

  िच°ूर 3 

  ÿकाशम 1 

  

िवशाखाप°न

म 
1 

  पिĲम गोदावरी 1 

  Y.S.R. 3 

2 असम 1 

  काछार 1 

3 िबहार 1 

  गोपालगंज 1 

4 िदÐली 1 

  उ°र 1 

5 गुजरात 12 

  गांधीनगर 1 

  मेहसाणा 4 

  पाटन 1 

  राजकोट 1 

  सरु¤þनगर 2 

  वडोदरा 3 

6 हåरयाणा 9 

  अÌबाला 2 

  फरीदाबाद 1 

  िहसार 2 

ø. स.ं राºय का नाम 

पåर

योज

नाए ं

  झºजर 1 

  जéद 1 

  िसरसा 2 

7 

िहमाचल 

ÿदेश 
2 

  मंडी 1 

  ऊना 1 

8 झारखंड 4 

  रांची 3 

  

सरायकेला 

खरसावां 
1 

9 कनाªटक 5 

  ब¤गलŁु úामीण 1 

  ब¤गलŁु शहरी 1 

  दि±ण कÆनड़ 1 

  मैसूर 1 

  िवजयपरुा 1 

10 केरल 1 

  मलÈपरुम 1 

11 मÅय ÿदेश 14 

  बड़वानी 1 

  भोपाल 1 

  देवास 3 

  इंदौर 1 

  जबलपुर 1 

ø. स.ं राºय का नाम 

पåर

योज

नाए ं

  

खांडवा (पूवê 

िनमाड़) 
1 

  मांडला 1 

  रायसेन 1 

  सीहोर 3 

  Ôयोपुर 1 

12 महाराÕů 39 

  अहमदनगर 6 

  बीड 2 

  

छýपित 

संभाजीनगर 
1 

  कोÐहापुर 5 

  मुंबई 1 

  नागपरु 2 

  नांदेड़ 1 

  उÖमानाबाद 1 

  पणेु 7 

  रायगढ़ 1 

  रÂनािगåर 1 

  सांगली 3 

  सतारा 4 

  सोलापुर 4 

13 ओिडशा 3 

  गंजम 1 

  परुी 1 
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ø. स.ं राºय का नाम 

पåर

योज

नाए ं

  संबलपरु 1 

14 पंजाब 3 

  

फतेहगढ़ 

सािहब 
2 

  पिटयाला 1 

15 राजÖथान 10 

  अजमेर 2 

  अलवर 1 

  बीकानेर 1 

  धौलपरु 1 

  हनुमानगढ़ 1 

  जयपुर 1 

  सवाई माधोपरु 1 

  िसरोही 2 

16 तिमलनाडु 10 

  धमªपरुी 1 

  िडंडीगलु 2 

  इरोड 3 

  कृÕणािगरी 1 

  नम³कल 1 

  सलेम 1 

  ितŁपूर 1 

17 तेलंगाना 8 

  हैदराबाद 1 

  

मेडचल 

मÐकाजिगåर 
2 

  रगंा रड्ेडी 1 

  संगारेड्डी 2 

ø. स.ं राºय का नाम 

पåर

योज

नाए ं

  िसĥीपेट 1 

  िवकाराबाद 1 

18 उ°र ÿदेश 18 

  बागपत 2 

  बुलÆदशहर 2 

  गौतमबुĦनगर 1 

  हापुड 2 

  हाथरस 3 

  झांसी 1 

  कानपुर नगर 1 

  लखनऊ 1 

  मैनपुरी 1 

  मथुरा 2 

  ÿयागराज 1 

  उÆनाव 1 

19 उ°राखंड 1 

  

उधम िसंह 

नगर 
1 

20 पिĲम बंगाल 8 

  

24 परगना 

उ°र 
2 

  बांकुड़ा 1 

  जलपाईगुड़ी 1 

  

पिĲम 

मेिदनीपुर 
2 

  पूवª बधªमान 2 

 कुल 161 
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SCHEMES FOR PROMOTING CROP DIVERSIFICATION  

1704. SHRI APPALANAIDU KALISETTI: 
 DR. BYREDDY SHABARI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a)  the details of the centrally sponsored schemes for promoting crop 

diversification, scheme-wise; 

(b)  the area covered under crop diversification during the last five years, 

indicating the original crops and alternative crops adopted, crop-to-crop, 

State-wise and year-wise; 

(c)  the number of farmer beneficiaries covered under these schemes and 

the financial assistance provided, scheme-wise and State-wise; 

(d) whether the Government provides assured procurement, price support, 

or structured market linkages for alternative crops promoted in identified 

regions, and if so, details including quantity procured and prices offered; 

and 

(e)  the details of the steps taken to encourage adoption of alternative crops 

among small and marginal farmers and to mitigate market and income 

risks? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (e) The Department of Agriculture and Farmers Welfare (DAandFW) 

is implementing the Crop Diversification Programme (CDP), which is a 

centrally sponsored scheme under the Pradhan Mantri - Rashtriya Krishi Vikas 
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Yojana (PM-RKVY) in the Original Green Revolution States viz; Haryana, 

Punjab and Uttar Pradesh since 2013-14 to divert the area of water guzzling 

paddy crop to alternative crops like pulses, oilseeds, coarse cereals, nutri 

cereals, etc. The primary objective of the scheme is to demonstrate and 

promote improved production technologies of alternate crops for diversion of 

paddy cultivation as well as to restore soil fertility through cultivation of 

leguminous crops that generate heavy biomass and consume lesser nutrients. 

Under CDP, assistance is given for alternative crop demonstration, farm 

mechanization and value addition items, for site specific activities and for 

awareness, training etc. The programme is being implemented in the districts 

having more than 50,000-hectare paddy area to give more emphasis to divert 

paddy area.  

   CDP was extended for replacing tobacco crop in the major tobacco 

growing states of Andhra Pradesh, Bihar, Gujarat, Karnataka, Maharashtra, 

Odisha, Tamil Nadu, Telangana, Uttar Pradesh and West Bengal from 2015-

16. In view of the negligible area under tobacco cultivation, the states of Bihar, 

Maharashtra, Telangana and Odisha have not availed this scheme from 2022-

23. From 2022–23 to 2024–25, Alternate Crop Demonstrations were 

conducted over a total area of 23247 hectares for paddy and tobacco 

replacement under the CDP. Areas diverted from paddy and tobacco under 

CDP through alternate crop demonstrations is given in the enclosed 

Statement-I. The financial Assistance under CDP is provided and the cost 

norms are given in the enclosed Statement-II. CDP being a centrally 
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sponsored scheme is implemented by the concerned states covered under the 

program and beneficiary details are not available centrally. 

   The Government of India has been further encouraging crop 

diversification among farmers through the state governments to grow crops 

such as pulses, coarse cereals, nutri cereals (Shree Anna) under the National 

Food Security and Nutrition Mission (NFSNM), oilseeds under the National 

Mission on Edible Oil (NMEO)-Oilseeds and horticultural crops under the 

Mission for Integrated Development of Horticulture (MIDH). Now pulses are 

promoted under the Mission for Aatmanirbharta in Pulses, The Government of 

India also provides flexibility to the states, for state specific needs/priorities 

under the Pradhan Mantri – Rashtriya Krishi Vikas Yojana (PM-RKVY). The 

states can promote crop diversification under the PM-RKVY with the approval 

of State Level Sanctioning Committee (SLSC). Prime Minister Dhan-Dhaanya 

Krishi Yojana (PMDDKY) scheme covers 100 selected aspirational districts 

across the country, through convergence of 36 existing schemes across 11 

Departments, other State schemes and local partnerships with the private 

sector. Under PMDDKY, Crop diversification is one of the main objectives 

which is addressed through their interventions and convergence policies. 

   Further, DAandFW has approved a pilot project on “Crop Diversification” 

for five years (2023-24 to 2027-28) under NFSNM through the Indian Council 

of Agricultural Research (ICAR) - Indian Institute of Farming Systems 

Research (ICAR-IIFSR), Modipuram with a total outlay of Rs.1326.60 lakhs.  
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   The Government fixes minimum support prices (MSPs) for 22 mandated 

agricultural crops including coarse cereals, pulses, oilseeds etc to ensure 

remunerative prices to the growers for their produce. To improve the farmers’ 

market access for agricultural produce, including coarse cereals and oilseed 

crops, the Government has taken many steps, namely (i) expanding outreach 

of e-NAM in the mandis and beyond the mandis and (ii) promoting FPOs, 

specially commodity specific FPOs for oilseed and millets to provide the market 

linkage to the farmer-members of these FPOs. Apart from this, the 

Government is also strengthening post-harvest and marketing infrastructure 

under various schemes namely Agricultural Marketing Infrastructure (AMI) 

under the Integrated Scheme for Agricultural Marketing (ISAM) scheme, 

Agriculture Infrastructure Fund (AIF) and Rashtriya Krishi Vikas Yojana 

(RKVY). 

   As per Guidelines the Department of Food and Public Distribution on 

procurement, allocation, distribution and disposal of coarse grains, States are 

allowed to procure Jowar, Bajra, Maize, Barley, Ragi and six minor millets from 

farmers at MSP under the central pool subject to the prior approval of 

Government of India, in consultation with Food Corporation of India (FCI). 

Further, Government implements Price Support Scheme (PSS) under Pradhan 

Mantri Annadata Aay Sanskaran Abhiyan (PM-AASHA) for procurement of 

pulses, oilseeds and copra at Minimum Support Price (MSP) Scheme across 

the country. Pulses namely, Tur, Urad and masoor are being procured upto 

100 percent under Price support scheme (PSS) of PM-AASHA scheme since 
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2023-24. The procurement of alternate crops like pulses, coarse cereals, 

oilseeds and cotton at MSP are given in the enclosed Statement-III. 

   The Indian Council of Agricultural Research (ICAR) has set up 731 

Krishi Vigyan Kendras (KVKs) in the country to promote adoption of new 

technologies of agriculture and allied sectors through technology assessment, 

demonstration and capacity development among the extension functionaries of 

state governments and farmers (including small and marginal farmers). The 

Agricultural Technology Management Agency (ATMA) Scheme is being 

implemented across the country and is aimed at supporting State 

Government’s efforts in creating awareness among large number of farmers 

(including small and marginal farmers) about new technologies and good 

agricultural practices in different thematic areas of agriculture and allied areas, 

including Crop Diversification, Integrated Farming System, Climate-resilient 

agricultural practices and Natural Farming etc. through different extension 

activities viz; Farmers Training, Demonstrations, Exposure Visits, Kisan Mela, 

Mobilization of Farmers Groups and Organizing Farm Schools etc.  

 

STATEMENT-I 

Areas diverted through alternate crop demonstration under Crop 
Diversification Programme during the year 2013-14 to 2024-25 

  
Year Alternative Crop Demonstrations (ha.) 

2013-14 109723 

2014-15 196821 

2015-16 98537 
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2016-17 39406 

2017-18 65014 

2018-19 35345 

2019-20 13604 

2020-21 73758 

2021-22 40593 

2022-23 5747 

2023-24 14019 

2024-25 3480 

Total 696047 

 

STATEMENT-II 

Pattern of Assistance under CDP  

a) CDP in Original Green Revolution States 

Sl. 

No. 

Component/Intervention Rate of Assistance  

1. Alternate crop demonstrations  

i. Pulses Pulse Mission cost norms (Rs.10000/ha) 

ii. Oilseeds NMEO-Oilseed norms 

(Groundnut @ Rs.14,000/ha, Soybean @ 

Rs.10,000/ha, Sunflower @ Rs.9,000/ha, 

Sesame/Castor/Niger @ Rs.8000/ha) 

iii. Coarse/Nutri cereals  NFSNM norms  

(i) For variety Rs.7500/ha 

(ii)For Hybrid of Maize Rs.11500/ha 

iv. Cotton NFSNM norms 

Demonstration on Integrated Crop 

Management (ICM)/ intercropping/ natural 

colour cotton @ Rs.8000/ha, on Desi and 

ELS Cotton @ Rs.9000/ha, on HDPS 

@10000/ha)  
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v. Agro forestry system as sole crop Rs. 10,000/ha 

vi. Plantation of trees on farm bunds Cost of saplings limited to Rs.2000/ha 

vii. Inter cropping  with agro forestry 

system 

Rs. 5000/ha 

2. Farm Mechanization andValue 

Addition 

According to norms approved under Sub-

Mission on Agricultural Mechanization / 

any Centrally Sponsored Scheme / State 

scheme 

3. Site Specific Activities (like 

underground pipe line, maize dryer, 

seeds for green manuring, etc.) 

According to norms approved under any 

Centrally Sponsored Scheme / State 

scheme 

4. For awareness training, etc. According to norms approved under any 

Centrally Sponsored Scheme / State 

scheme 

 

b) CDP for replacing tobacco farming with alternate crops/cropping 

system 

 Tobacco growing States may take up suitable activities/interventions for 

replacing the tobacco to alternate crops/cropping system as per the cost norms 

approved under any Centrally Sponsored Scheme/State Scheme. 

 

STATEMENT – III 

Details of Minimum Support Price (MSP) 

Source: CACP 

MSP in Rs/Qtl 

      2024-25 2025-26 
Crop Category Crop Season MSP MSP Absolute change % change 
Cereals Bajra Kharif 2625.00 2775.00 150.00 5.71 
  Barley Rabi 1980.00 2150.00 170.00 8.59 

  Jowar-Hybrid Kharif 3371.00 3699.00 328.00 9.73 
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  Jowar-Maldandi Kharif 3421.00 3749.00 328.00 9.59 

  Maize Kharif 2225.00 2400.00 175.00 7.87 

  Paddy Common Kharif 2300.00 2369.00 69.00 3.00 

  Paddy(F)/Grade'A' Kharif 2320.00 2389.00 69.00 2.97 

  Ragi Kharif 4290.00 4886.00 596.00 13.89 
  Wheat Rabi 2425.00 2425.00 0.00 0.00 
Pulses Gram Rabi 5650.00 5650.00 0.00 0.00 

  Lentil (Masur) Rabi 6700.00 6700.00 0.00 0.00 

  Moong Kharif 8682.00 8768.00 86.00 0.99 
  Tur (Arhar) Kharif 7550.00 8000.00 450.00 5.96 
  Urad Kharif 7400.00 7800.00 400.00 5.41 
Oilseeds Groundnut Kharif 6783.00 7263.00 480.00 7.08 
  Nigerseed Kharif 8717.00 9537.00 820.00 9.41 

  
Rapeseed/ 
mustard 

Rabi 5950.00 5950.00 0.00 0.00 

  Safflower Rabi 5940.00 5940.00 0.00 0.00 
  Sesamum Kharif 9267.00 9846.00 579.00 6.25 

  Soyabean Yellow Kharif 4892.00 5328.00 436.00 8.91 

  SunflowerSeed Kharif 7280.00 7721.00 441.00 6.06 

Commercial 
crops 

Long Staple 
Cotton 

Kharif 7521.00 8110.00 589.00 7.83 

  Jute Other   5650.00     

  
Medium Staple 
Cotton 

Kharif   7710.00     

  Sugarcane Other   355.00     
Commercial 
crops 
subsidiary 

Copra (Ball) Other   12100.00     

  Copra (Milling) Other   11582.00     
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                                                            Details of procurement of coarse grains since 2020-21 
 

(Quantity in MT) (Rs. in Crore) 

Commodity/States 2020-21 2021-22 2022-23 

Quantity MSP value Quantity MSP value Quantity MSP value 

Bajra 3,61,871.00 778.02 13,251.00 29.81 1,82,004.84 427.71 

Gujarat 11,515.00 24.76 7,284.00 16.39 57,410.80 134.92 

Haryana 1,50,000.00 322.50 
  

81,147.00 190.70 

Madhya Pradesh 1,95,351.00 420.00 5,400.00 12.15 
  

Maharashtra 5,005.00 10.76 567.00 1.28 9.65 0.02 

Uttar Pradesh 
    

43,437.39 102.08 

Jowar 1,46,472.00 383.76 1,56,574.79 428.70 85,197.09 253.04 

Andhra Pradesh 
    

3,621.00 10.75 

Gujarat 
    

685.00 2.03 

Karnataka 80,722.00 211.49 1,03,919.79 284.53 76,896.50 228.38 

Madhya Pradesh 29,582.00 77.50 32,393.00 88.69 258.15 0.77 

Maharashtra 36,168.00 94.76 20,262.00 55.48 3,736.44 11.10 

Uttar Pradesh 
      

Maize 2,05,315.00 379.83 22,767.00 42.57 13,122.45 25.75 

Gujarat 4,133.00 7.65 389.00 0.73 197.00 0.39 

Maharashtra 94,769.00 175.32 19,615.00 36.68 12,925.45 25.36 
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Uttar Pradesh 1,06,413.00 196.86 2,763.00 5.17 
  

Ragi 4,94,350.00 1,628.88 4,37,338.70 1,476.89 4,56,744.99 1,634.23 

Andhra Pradesh 
    

4.00 0.01 

Gujarat 
      

Karnataka 4,74,098.00 1,562.15 4,04,783.70 1,366.95 4,54,404.00 1,625.86 

Maharashtra 
  

253.00 0.85 636.48 2.28 

Odisha 20,252.00 66.73 32,302.00 109.08 
  

Tamil Nadu 
    

514.60 1.84 

Uttar Pradesh 
      

Uttarkhand 
    

1,185.91 4.24 

 

 

Commodity/States 2023-24 2024-25 2025-26 

Quantity MSP 

value 

Quantity MSP value Quantity MSP 

value 

Bajra 6,96,457.45 1,741.14 3,43,352.00 901.30 2,25,289.00 625.18 

Gujarat 1,10,085.45 275.21 86,041.00 225.86 11,083.00 30.76 

Haryana 2,31,334.00 578.34 1,56,000.00 409.50 233.00 0.65 

Madhya Pradesh 
      

Maharashtra 
      

Uttar Pradesh 3,55,038.00 887.60 1,01,311.00 265.94 2,13,973.00 593.78 
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Jowar 3,23,162.90 1,027.66 4,14,855.00 1,398.48 44,820.00 165.79 

Andhra Pradesh 29,369.00 93.39 35,402.00 119.34 
  

Gujarat 2,946.00 9.37 5,327.00 17.96 
  

Karnataka 1,90,421.00 605.54 1,94,028.00 654.07 
  

Madhya Pradesh 
  

908.00 3.06 379.00 1.40 

Maharashtra 87,086.90 276.94 1,32,248.00 445.81 879.00 3.25 

Uttar Pradesh 13,340.00 42.42 46,942.00 158.24 43,562.00 161.14 

Maize 4,532.00 9.47 19,482.00 43.35 27,367.00 65.68 

Gujarat 
  

118.00 0.26 466.00 1.12 

Maharashtra 81.00 0.17 52.00 0.12 13,692.00 32.86 

Uttar Pradesh 4,451.00 9.30 19,312.00 42.97 13,209.00 31.70 

Ragi 2,30,920.45 888.12 3,94,613.00 1,692.89 4,935.00 24.11 

Andhra Pradesh 376.00 1.45 1,107.00 4.75 
  

Gujarat 0.75 0.00 5.00 0.02 9.00 0.04 

Karnataka 2,26,576.00 871.41 3,46,079.00 1,484.68 
  

Maharashtra 189.00 0.73 233.00 1.00 
  

Odisha 
  

40,000.00 171.60 
  

Tamil Nadu 1,889.00 7.27 4,050.00 17.37 654.00 3.20 

Uttar Pradesh 0.70 0.00 
    

Uttarkhand 1,889.00 7.27 3,139.00 13.47 4,272.00 20.87 
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                                                  Procurement details of Cotton under MSP operations since 2020-21 
 

(Quantity in bales) (Rs. in Crore) 

State 

2020-21 2023-24 2024-25 2025-26 

Quantity 
MSP 
Value 

Quantity 
MSP 
Value 

Quantity 
MSP 
Value 

Quantity 
MSP 
Value 

Punjab 5,36,000.00 1,529.00 38,441.00 128.40 1,710.00 6.14 45,546.00 182.11 

Haryana 10,57,000.00 2,994.00 43,231.00 143.27 62,236.00 219.72 1,94,142.00 776.24 

Rajasthan 9,11,000.00 2,586.00 52,074.00 170.17 50,164.00 181.87 3,39,812.00 1,358.67 

Gujarat 4,15,000.00 1,204.00 91,435.00 316.48 14,12,394.00 5,148.33 15,26,063.00 6,101.66 

Maharashtra 24,95,000.00 7,083.00 2,44,099.00 838.09 29,41,151.00 10,714.29 19,71,025.00 7,880.00 

Madhya Pradesh 4,44,000.00 1,238.00 1,27,400.00 437.38 3,98,915.00 1,441.09 4,82,450.00 1,928.98 

Telangana 34,01,000.00 10,168.00 23,99,692.00 8,642.22 40,38,480.00 15,556.95 28,94,138.00 11,571.63 

Andhra Pradesh 3,42,000.00 1,039.00 1,30,064.00 476.00 3,83,236.00 1,478.13 3,85,539.00 1,541.50 

Karnataka 1,26,000.00 359.00 62,403.00 215.26 5,21,626.00 1,892.38 6,76,112.00 2,703.30 

Odisha 2,06,000.00 622.00 94,531.00 344.25 2,06,150.00 796.90 2,33,171.00 932.29 

West Bengal - - 219.00 0.77 232.00 0.92 247.00 1.00 

Total 99,33,000.00 28,822.00 32,83,589.00 11,712.30 1,00,16,294.00 37,436.73 87,48,245.00 34,977.37 

Note: During cotton season 2021-22 and 2022-23, cotton prices were ruling above MSP. Hence no MSP support required by farmers 

 

   



10.02.2026  604 
 

 

 Procurement details of pulses, oilseeds at MSP under PSS since 2020-21 
 

(Quantity in MT) (Rs. in Crore) 

Year/States 
Oilseeds Pulses Total 

Quantity MSP Value Quantity MSP Value Quantity MSP Value 

2020-21 2,95,212.34 1,585.17 8,17,046.85 4,528.67 11,12,259.19 6,113.84 

Andhra Pradesh 256.87 1.35 10,268.35 52.53 10,525.22 53.89 

Gujarat 2,02,629.85 1,068.87 1,51,999.85 775.71 3,54,629.70 1,844.59 

Haryana 3,715.00 21.85 1,099.65 7.91 4,814.65 29.77 

Karnataka 5,156.14 52.52 30,999.82 166.17 36,155.96 218.70 

Madhya Pradesh 0.68 0.00 3,42,666.05 2,057.09 3,42,666.73 2,057.09 

Maharashtra 3.69 0.01 2,27,305.16 1,161.68 2,27,308.85 1,161.69 

Odisha 2,388.83 12.71 862.35 6.21 3,251.18 18.92 

Rajasthan 74,511.43 393.05 29,474.83 175.52 1,03,986.26 568.57 

Tamilnadu 48.88 0.49 5,626.95 40.45 5,675.83 40.94 

Telangana - - 16,743.84 85.39 16,743.84 85.39 
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Year/States 
Oilseeds Pulses Total 

Quantity MSP Value Quantity MSP Value Quantity MSP Value 

Uttar Pradesh 6,500.97 34.29 - - 6,500.97 34.29 

2021-22 1,51,634.73 842.62 30,30,956.91 16,635.70 31,82,591.64 17,478.31 

Andhra Pradesh - - 72,603.33 384.23 72,603.33 384.23 

Gujarat 95,183.10 528.27 5,57,160.77 2,937.18 6,52,343.87 3,465.45 

Haryana 1,882.45 11.32 2,466.06 15.41 4,348.51 26.73 

Karnataka - - 99,666.05 562.43 99,666.05 562.43 

Madhya Pradesh - - 10,77,921.39 6,201.54 10,77,921.39 6,201.54 

Maharashtra - - 7,67,019.95 4,018.97 7,67,019.95 4,018.97 

Odisha 271.42 1.52 3,800.95 27.65 4,072.37 29.17 

Punjab - - 2,559.20 18.62 2,559.20 18.62 

Rajasthan 53,203.93 295.28 3,55,946.23 1,978.66 4,09,150.16 2,273.94 

Tamilnadu 32.95 0.34 4,292.40 31.20 4,325.35 31.54 

Telangana - - 60,431.03 318.14 60,431.03 318.14 



10.02.2026  606 
 

 

Year/States 
Oilseeds Pulses Total 

Quantity MSP Value Quantity MSP Value Quantity MSP Value 

Uttar Pradesh 1,060.88 5.89 27,089.55 141.68 28,150.43 147.57 

2022-23 11,70,656.63 6,599.51 28,31,401.10 16,128.72 40,02,057.73 22,728.23 

Andhra Pradesh - - 63,132.10 336.81 63,132.10 336.81 

Assam 3,273.30 17.84 - - 3,273.30 17.84 

Gujarat 84,336.97 459.64 3,28,480.43 1,752.52 4,12,817.40 2,212.15 

Haryana 3,41,758.49 1,862.58 812.33 6.30 3,42,570.82 1,868.88 

Karnataka 1,629.68 9.21 1,04,845.35 620.60 1,06,475.03 629.80 

Kerala 255.85 2.71 - - 255.85 2.71 

Madhya Pradesh 1,67,090.96 910.65 11,36,102.96 6,771.04 13,03,193.92 7,681.68 

Maharashtra - - 7,73,077.66 4,124.86 7,73,077.66 4,124.86 

Odisha 204.69 1.25 1,878.88 14.57 2,083.57 15.82 

Punjab - - 2,019.01 15.66 2,019.01 15.66 

Rajasthan 4,86,580.39 2,652.27 3,41,022.24 2,046.12 8,27,602.63 4,698.39 
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Year/States 
Oilseeds Pulses Total 

Quantity MSP Value Quantity MSP Value Quantity MSP Value 

Tamilnadu 40,593.51 429.89 2,135.20 16.56 42,728.71 446.44 

Telangana 6,500.00 41.60 50,296.35 268.47 56,796.35 310.07 

Uttar Pradesh 38,432.79 211.88 27,598.59 155.23 66,031.38 367.11 

2023-24 14,41,356.22 8,953.79 6,93,769.32 5,272.67 21,35,125.54 14,226.46 

Andhra Pradesh 4,035.95 43.83 - - 4,035.95 43.83 

Assam 11,102.05 62.73 - - 11,102.05 62.73 

Gujarat 1,16,561.61 659.35 1,408.85 11.62 1,17,970.46 670.97 

Haryana 3,33,101.09 1,889.97 741.00 6.34 3,33,842.09 1,896.31 

Karnataka 55,310.24 623.95 - - 55,310.24 623.95 

Kerala 1,118.30 12.14 - - 1,118.30 12.14 

Madhya Pradesh 3,58,649.99 2,026.37 5,77,120.98 4,371.79 9,35,770.97 6,398.17 

Maharashtra 769.47 3.54 - - 769.47 3.54 

Odisha 1,398.28 8.94 3,757.57 32.16 5,155.85 41.10 
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Year/States 
Oilseeds Pulses Total 

Quantity MSP Value Quantity MSP Value Quantity MSP Value 

Rajasthan 3,98,299.46 2,284.16 54,294.13 460.76 4,52,593.59 2,744.92 

Tamilnadu 79,003.03 857.97 1,924.15 16.47 80,927.18 874.44 

Telangana 9,812.23 53.19 564.35 3.07 10,376.58 56.26 

Uttar Pradesh 72,194.52 427.64 53,958.29 370.46 1,26,152.81 798.09 

2024-25 44,13,059.41 26,235.70 18,39,504.77 13,796.03 62,52,564.18 40,031.73 

Andhra Pradesh 1,036.80 11.57 86,266.45 657.76 87,303.25 669.33 

Assam 3,133.80 18.65 - - 3,133.80 18.65 

Chhatisgarh 117.85 0.69 2,075.70 11.73 2,193.55 12.42 

Gujarat 13,32,359.49 8,887.83 3,25,202.52 2,190.13 16,57,562.01 11,077.96 

Haryana 3,31,232.88 1,982.62 2,669.45 23.16 3,33,902.33 2,005.78 

Karnataka 94,259.48 963.20 2,43,031.90 1,865.15 3,37,291.38 2,828.34 

Madhya Pradesh 6,72,431.02 3,343.02 7,20,618.89 5,515.84 13,93,049.91 8,858.86 

Maharashtra 11,20,014.50 5,479.11 1,39,310.68 1,042.45 12,59,325.18 6,521.56 
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Year/States 
Oilseeds Pulses Total 

Quantity MSP Value Quantity MSP Value Quantity MSP Value 

Odisha 2,089.85 14.20 10,629.50 91.88 12,719.35 106.08 

Rajasthan 6,07,066.17 3,872.66 2,00,254.92 1,573.83 8,07,321.09 5,446.49 

Tamilnadu 28,189.65 314.60 3,892.60 32.51 32,082.25 347.11 

Telangana 86,379.91 433.77 19,984.22 140.95 1,06,364.13 574.72 

Uttar Pradesh 1,34,748.01 913.78 85,567.94 650.65 2,20,315.95 1,564.43 

2025-26 28,75,400.79 19,368.54 2,38,183.27 1,986.82 31,13,584.06 21,355.36 

Andhra Pradesh - - 24,512.30 196.10 24,512.30 196.10 

Gujarat 18,18,904.12 13,058.95 3,955.15 31.68 18,22,859.27 13,090.63 

Karnataka 51,745.20 297.10 26,471.33 214.49 78,216.53 511.59 

Maharashtra 6,03,342.20 3,214.61 1,845.42 14.39 6,05,187.62 3,229.00 

Rajasthan 3,09,326.94 2,213.04 1,18,132.73 1,035.57 4,27,459.67 3,248.60 

Telangana 43,385.20 231.16 936.65 7.49 44,321.85 238.65 

Uttar Pradesh 48,697.13 353.69 62,329.69 487.10 1,11,026.82 840.79 
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भारत अंतराªÕůीय वÖ ý मेला  

1705. ®ी हरीभाई पटेल:  

³या वľ मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या भारत अंतराªÕůीय वľ मेला सरकार Ĭारा आयोिजत िकया जाता है, और यिद हा,ँ तो 

तÂसंबंधी Êयौरा ³या है; 

(ख) ³ या सरकार ने वľ ±ेý को बढ़ावा देने के िलए उÂपादन-सÌबĦ ÿोÂसाहन योजना को 

मंजूरी दी है और यिद हा,ँ तो तÂसंबंधी Êयौरा ³या है; और 

(ग) ³ या सरकार ने आगामी वषŎ म¤ देश म¤ वľ उīोग को बढ़ावा दनेे के िलए वľ िनयाªत हेतु 

कोई लàय िनधाªåरत िकये ह§ और यिद हा,ँ तो तÂसंबंधी Êयौरा ³या है?  

िवदेश मýंालय म¤ राºय मýंी; तथा  वÖ ý मýंालय म¤ राºय मýंी (®ी पिबýा माग¥åरटा): 

(क) जी, नहé। 

(ख) वÖ ý हेत ुउÂ पादन सÌ बĦ ÿोÂ साहन (पीएलआई) योजना िदनांक 24/09/2021 को 

अिधसूिचत कì गई थी। इसका उĥेÔ य दशे म¤ एमएमएफ अपैरल और फैिā³ स तथा तकनीकì 

वÖ ý उÂ पादŌ के उÂ पादन को बढ़ावा देना था। इससे वÖ ý उīोग को साइज और Ö केल 

हािसल करने, ÿितÖ पधê बनने, लोगŌ के िलए रोजगार के मौके सिृजत करने और एक काम 

करने लायक उīम और ÿितÖ पधê वÖ ý उīोग बनाने म¤ सहायता िमलेगी। इसके िलए 

10,683 करोड़ Łपए के पåरÓ यय का अनुमोदन िदया गया। पीएलआई योजना के मापदडं मे 

अ³ टूबर, 2025 म ेबदलाव िकया गया है, िजसम¤ Æ यूनतम िनवेश सीमा 50% तक कम कर 

दी गई है, दूसर ेवषª से बढ़ोÂ तरी Ó यवसाय मानदडं 25% स ेघटाकर 10% कर िदया गया है, 

एमएमएफ अपैरल और फैिā³ स के 17 नए उÂ पादŌ को शािमल करके ÿोड³ ट बाÖ केट को 

बढ़ाया गया है, साथ ही योजना का लाभ उठाने के िलए नई कंपनी बनाने कì शतª भी हटा दी 

गई है। ये बदलाव संपूणª एमएमएफ मूÐ य ®ृंखला म¤ िनवेश को बढ़ावा देने और एमएमएफ 

अपैरल, फैिā³ स और तकनीकì वÖ ý उÂ पादŌ का उÂ पादन बढ़ाने के िलए िकए गए ह§। 
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(ग) वÖ ý मýंालय ने वषª 2030 तक 9 लाख करोड़ Łपये का िनयाªत हािसल करने का 

लà य रखा है।  

 

ÿाथिमक सहकारी सिमितयŌ का कÌÈयूटरीकरण 

1706. ®ी सतीश कुमार गौतमः 

³या सहकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क)  ³या सरकार ने ÿाथिमक सहकारी सिमितयŌ के कÌÈयूटरीकरण के िलए कोई योजना लागू 

कì है; 

(ख)  यिद हां, तो तÂसंबंधी Êयौरा ³या है और िवगत तीन वषŎ के दौरान िकतनी िनिध आवंिटत 

और उपयोग कì गई है; 

(ग)  कÌÈयूटरीकृत हòई ÿाथिमक सहकारी सिमितयŌ कì राºय-वार सं´या िकतनी है और 

िकतनी सिमितयां अभी तक कÌÈयूटरीकृत नहé हòई ह§; 

(घ)  इन सिमितयŌ के िकतने िनयिमत कमªचाåरयŌ को ÿिशि±त िकया गया है और इसके िलए 

आउटसोिस«ग के माÅयम से िकतने कमªचाåरयŌ को िनयĉु िकया गया है; और 

(ङ)  सरकार Ĭारा कÌÈयूटरीकरण के माÅयम से ÿाथिमक सहकारी सिमितयŌ को सŀुढ़ बनाने 

के िलए ±मता िनमाªण, अवसंरचना िवकास और िडिजटल सा±रता ÿिश±ण हेत ु ³या 

कदम उठाए गए ह§? 

गृह मýंी; तथा सहकाåरता मýंी (®ी अिमत शाह): 

(क)  प³ैस पåरचालनŌ कì द±ता बढ़ान,े शासन और पारदिशªता को सशĉ करने, िजसके 

पåरणामÖवłप ऋण संिवतरण म¤ तेज़ी, लेनदने कì लागत म¤ कमी, भगुतान असंतुलन म¤ Æयूनता 

और िजला क¤ þीय सहकारी ब§कŌ (डीसीसीबी) एवं राºय सहकारी ब§कŌ (एसटीसीबी) के साथ 

िनबाªध लेखांकन सुिनिĲत हो सके, इस हेतु कायªशील ÿाथिमक कृिष øेिडट सिमितयŌ (प³ैस) के 

कंÈयूटरीकरण कì पåरयोजना को 2,516 करोड़ Łपये के कुल िव°ीय पåरÓयय के साथ कायाª िÆवत 
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िकया गया ह,ै िजसे अब बढ़ाकर 2925.39 करोड़ Łपये कर िदया गया है । इसम¤ सभी कायªशील 

प³ैस को ईआरपी (एटंरÿाइज åरसोसª Èलािनंग) आधाåरत कॉमन राÕůीय सॉÉटवेयर पर लाकर 

राºय सहकारी ब§कŌ (एसटीसीबी) और िजला क¤ þीय सहकारी ब§कŌ (डीसीसीबी) के माÅयम से 

नाबाडª के साथ िलंक करना शािमल है । यह कॉमन ईआरपी सॉÉटवेयर देश भर म¤ पåरयोजना के 

सभी पै³स को ÿदान िकया जाता है, तािक øेिडट और गैर-øेिडट दोनŌ तरह के प³ैस कì सभी 

कायªÿणािलयŌ पर डेटा कैÈचर िकया जा सके। इस सॉÉटवेयर को राºयŌ कì िविशĶ 

आवÔयकताओ ंके अनुसार अनकूुिलत  िकया जा सकता है ।  

(ख)  िवगत तीन वषŎ के दौरान प³ैस कÌÈयूटरीकरण पåरयोजना के अंतगªत राºयŌ/संघ 

राºय±ेýŌ को संÖवीकृत कì गई िनिधयŌ का Êयोरा संलµन  िववरण-I म¤ िदया गया है । 

(ग)  देश म¤ 1.06 लाख कायªशील प³ैस ह§, िजनम¤ से 79,630 कायªशील प³ैस को प³ैस 

कंÈयूटरीकरण पåरयोजना' म¤ शािमल िकया गया है, जो सभी कायªशील प³ैस का 75% है । अब 

तक कंÈ यूटरीकृत कì जा चुकì ÿाथिमक सहकारी सिमितयŌ कì सं´या और उन सिमितयŌ का 

Êयोरा िजÆह¤ अभी कंÈ यूटरीकृत िकया जाना बाकì है, संलµन िववरण-II पर िदया गया है ।  

(घ) और (ङ)  प³ैस पदािधकाåरयŌ के ±मता िनमाªण और िडिजटल सा±रता ÿिश±ण के िलए, 

पåरयोजना प³ैस किमªयŌ के ÿिश±ण का ÿावधान करती है । तदनसुार, अब तक 2-िदवसीय 

ईआरपी ÿिश±ण कायªøमŌ के माÅयम स े59,030 प³ैस अिधकाåरयŌ को ÿिशि±त िकया गया ह ै। 

(साथ ही, 18,969 प³ैस को पनुĲयाª ÿिश±ण ÿदान िकया गया है और 41,244 प³ैस को 2 

सĮाह कì ह§डहोिÐडंग भी ÿदान कì गई है )। इसके अितåरĉ, प³ैस  के दिैनक पåरचालन म¤ 

ह§डहोिÐडंग ÿदान करने के िलए 306 सहायता क¤ þ भी  Öथािपत िकए गए ह§ ।   

आउटसोिस«ग के िलए, पåरयोजना ने ÿÂयेक राºय के िलए एक या अिधक िसÖटम 

इंटीúेटसª (एसआई) कì सेवाए ंÿदान कì ह§ जो राºय सरकारŌ/ राºय सहकारी ब§कŌ(एसटीसीबी) 

के साथ िववरण के अंतगªत िडिजटलीकरण के िनÕपादन और सहायता एवं ह§डहोिÐडंग' कì 

िजÌमेदाåरयŌ के िलए अपने ®मबल कì तैनाती करते ह§ । वतªमान म¤ इस पåरयोजना के अंतगªत 31 
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राºयŌ/संघ राºय±ेýŌ म¤ 18 िसÖटम इंटीúेटसª(एसआई) तैनात िकए गए ह§ । तदनसुार, 

िडिजटलीकरण होने तक और उसके बाद प³ैस को सŏपन,े डेटा माइúेशन और समाधान आिद के 

िलए िसÖटम इंटीúेटर (एसआई) कमê िजÌमेदार ह§ । सभी िसÖटम इंटीúेटसª (एसआई) ने औसतन 

लगभग 200 प³ैस के ³लÖटर/ िजला Öतर पर एक सहायता क¤ þ Öथािपत करके एक सहायता 

ÿणाली Öथािपत कì है।  यह पूरी सहायता ÿणाली राºय सरकारŌ के समú पयªवे±ण और िनयýंण 

म¤ होगी और संबंिधत िसÖटम इंटीúेटर (एसआई) Ĭारा संचािलत कì जाएगी । इसके पĲात, दैिनक 

डेटा ÿिविĶ, वाउचर बनाना, दैिनक समाधान और डे एडं के िलए प³ैस  Öवयं िजÌमेदार ह§ ।  

हाडªवेयर के िलए प³ैस को वेब कैमरा यĉु मॉिनटर, िÿंटर, वीपीएन िडवाइस और सीपीयू 

ÿदान करने हेतु ÿित प³ैस 1,22,158/- Łपये का आबंटन िकया गया है । अब तक 31 राºयŌ/संघ 

राºय±ेýŌ म¤ 65,153 प³ैस को यह अवसरचंना ÿदान कì जा चुकì है  । 

िववरण-I 

पै³स कÌÈयूटरीकरण पåरयोजना के अंतगªत राºयŌ/सघं राºय±ेýŌ को सÖंवीकृत कì 
गई िनिधयŌ का Êयोरा 

 

øम 

स.ं 
राºय/संघ राºय±ेý 

िव°ीय वषª 2023-24 

म¤ जारी धनरािश 

िव°ीय वषª 2024-

25 म¤ जारी धनरािश 

िव°ीय वषª 2025-26 

म¤ जारी धनरािश 

1 छ°ीसगढ़ - 10,20,71,627 3,28,49,970 

2 मÅय ÿदेश 25,42,25,000 - 7,77,79,015 

3 आňं ÿदेश 3,74,47,271 14,53,67,195 4,19,88,192 

4 पंजाब - - 7,42,17,848 

5 पिĲम बंगाल - - 15,25,13,088 

6 झारखंड - 15,10,05,236 8,20,75,591 

7 मिणपरु - - 59,38,461 

8 राजÖथान 43,29,86,131 11,00,00,000 6,75,63,030 

9 उ°र ÿदेश 42,30,41,650 - 13,51,48,883 

10 अŁणाचल ÿदेश 12,00,000 9,07,704 86,15,396 

11 महाराÕů 33,64,50,000 - 9,13,70,528 
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12 िýपरुा 1,12,50,000 3,03,30,709 1,09,90,658 

13 िहमाचल ÿदेश 7,32,00,000 3,09,00,132 8,28,12,789 

14 िसि³कम 90,00,000 78,56,659 41,17,730 

15 कनाªटक 15,39,00,000 - 12,19,00,000 

16 गोवा 12,50,000 43,73,086 31,03,388 

17 मेघालय - - 1,11,45,163 

18 िमजोरम - 44,36,418 55,76,489 

19 असम 2,45,25,000 6,39,01,601 1,76,35,359 

20 िबहार - 14,65,77,881 4,15,16,464 

21 नागाल§ड 2,45,68,555 1,59,98,098 1,11,449 

22 हåरयाणा 2,44,16,000 - 1,50,00,000 

23 तिमलनाडु 12,48,20,000 - 6,04,95,261 

24 गजुरात 58,30,00,000 22,18,73,654 13,48,44,609 

25 ओिडशा* - - 18,07,47,384 

26 उ°राखंड 3,68,74,057 - 2,00,00,000 

27 
अंडमान और िनकोबार Ĭीप 

समूह 
68,81,462 - - 

28 लĥाख 12,00,000 - - 

29 जÌमू और कÔमीर 1,51,78,040 1,85,36,744 1,75,21,819 

30 
दादरा और नगर हवेली 

तथा दमन और दीव 
- 12,36,272  

31 पडुुचेरी 16,75,000 - 5,78,181 

उप-योग 2,57,70,88,166 1,05,53,73,016 1,49,81,56,745 

नाबाडª  40,92,18,538 25,00,00,000 - 

कुल 2,98,63,06,704 1,30,53,73,016 1,49,81,56,745 

* ओिडशा हाल ही म¤ इस पåरयोजना म¤ शािमल हòआ है। 
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िववरण-II 

             कंÈ यूटरीकृत हो चुके और अभी कंÈ यूटरीकृत िकए जाने वाले पै³स  कì सं́ या 

øम सं. राºय/संघ राºय±ेý 
कुल सÖंवीकृत 

पै³स 

ईआरपी  पर 

ऑनबोडª िकए गए 

ईआरपी  पर 

ऑनबोिड«ग 

ÿिøयाधीन 

1 महाराÕů 12178 12028 150 

2 िबहार 4495 4478 17 

3 गजुरात 6216 5705 511 

4 आňं ÿदेश 2037 2021 16 

5 छ°ीसगढ़ 2028 2028 0 

6 राजÖथान 8525 6157 2368 

7 झारखंड 2797 1479 1318 

8 पंजाब 3482 3172 310 

9 मÅय ÿदेश 5455 4532 923 

10 जÌमू और कÔमीर 708 537 171 

11 िहमाचल ÿदेश 1885 1376 509 

12 हåरयाणा 710 624 86 

13 उ°र ÿदेश 6257 3061 3196 

14 कनाªटक 5894 4337 1557 

15 असम 850 577 273 

16 िýपरुा 475 267 208 

17 िसि³कम 131 107 24 

18 गोवा 86 51 35 

19 पडुुचेरी 45 45 0 

20 
अंडमान और िनकोबार 

Ĭीप समूह 
46 46 

0 

21 िमजोरम 99 25 74 

22 लĥाख 10 10 0 

23 नागाल§ड 231 102 129 

24 
दादरा और नगर हवेली 

तथा दमन और दीव 
9 4 

5 
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25 अŁणाचल ÿदेश 139 13 126 

26 उ°राखंड 1216 669 547 

27 मिणपरु 308 199 109 

28 मेघालय 330 11 319 

29 तिमलनाडु 4561 4509 52 

30 पिĲम बंगाल 4187 3308 879 

31 ओिडशा* 4240 - 4240 

कुल योग 79630 61478 18152 

* ओिडशा हाल ही म¤ इस पåरयोजना म¤ शािमल हòआ है। 

 

NHDP IN PERAMBALUR, TAMIL NADU 

1707. SHRI ARUN NEHRU: 

Will the Minister of TEXTILES be pleased to state : 

(a) the number of handloom weaver clusters mapped and registered under the 

National Handloom Development Programme (NHDP) in Perambalur district in 

Tamil Nadu during the last three years, block-wise;  

(b) the details of cluster development schemes funded under HMF, Cluster 

Development Scheme and Comprehensive Handloom Cluster Development 

Scheme including financial assistance released, number of beneficiaries 

covered, looms modernized and production sheds constructed, block-wise;  

(c) the status of GI tag applications pending for Perambalur handloom products 

like handloom fabrics and traditional motifs, including stage of processing and 

expected timeline for notification block-wise; and  

(d) the skill upgradation programmes conducted, TUFS loans sanctioned to 

weavers, market promotion activities organised and export linkages 

established for Perambalur handloom clusters during 2023-26, block-wise? 
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 
PABITRA MARGHERITA): 

(a) and (b) Under the Cluster Development Programme (CDP), a component 

of National Handloom Development Programme (NHDP), need based financial 

support is provided through various interventions like upgraded looms and 

accessories, construction of worksheds, solar lighting units, product and 

design development etc., across the country including Tamil Nadu State. 

Based on the requirement of handloom weavers/workers in Tamil Nadu State, 

during last three years, financial assistance of Rs.1329.05 lakh has been 

provided for 28 CDPs covering 6845 beneficiaries. However, the Ministry of 

Textiles has not received any proposal under NHDP pertaining to Perambalur 

district.  

(c) Under Handloom Marketing Assistance (HMA), a component of National 

Handloom Development Programme (NHDP), Geographical Indication (GI) of 

Goods (Registration and Protection) Act 1999 is promoted in respect of 

handloom products of pan India wherein financial assistance is provided for 

meeting the expenses in registering the designs/products, imparting training to 

personnel of Implementing Agency and effective enforcement of G.I. 

registration and organizing seminars, workshops etc. Handloom Producers of 

Perambalur district have not filed any application for GI tag. However, a total 

no. of 10 handloom products of Tamil Nadu State, out of 106 handloom 

products of pan India have been registered under the GI Act, 1999. 
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(d) Ministry of Textiles under SAMARTH (Scheme for Capacity Building in 

Textiles Sector) provides demand driven, placement-oriented skilling 

programmes to supplement the efforts of the industry in creating jobs in the 

organized textile and related sectors, covering the entire value chain of textiles, 

excluding spinning and weaving in organized sector on pan India basis. 

Training in Perambalur distict of Tamil Nadu State has not been conducted 

during 2023-26. 

It is stated that the Amended Technology Up-gradation Fund Scheme 

(ATUFS) was valid only until 31.03.2022 and currently, only previous 

committed liabilities are being processed. Hence, no new proposal has been 

approved post-2022 i.e. during 2023-26.  

To provide the marketing platforms to the handloom agencies/weavers 

to sell their products directly to the customers, expos are organised across the 

country including participation in various crafts melas and Dilli Haat 

programme etc. In addition, an e-commerce portal 

(https://www.indiahandmade.com) has already been launched to support the 

handloom sector for online marketing of handloom products. 

For export promotion of handlooms, participation of handloom 

exporters/weavers of pan India including handloom clusters of Tamil Nadu 

State are organized for various International marketing events/fairs like India 

International Trade Fair, Buyer Seller Meet, Reverse Buyer Seller Meet, Big 

Ticket events, Bharat Tex, through Handloom Export Promotion Council. 

 



10.02.2026  619 
 

 

BANANA PRODUCTION IN TAMIL NADU 

1708.  SHRI A. MANI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government has reviewed the current status of banana 

production in Tamil Nadu particularly in major producing districts such as 

Dharmapuri and the trends in area, yield and output during the last three years; 

(b) the details of the Central schemes and interventions including improved 

planting material distribution, disease-resistant varieties and integrated pest 

management support, extended to address these issues in the State; 

(c) the amount of funds allocated, released and utilised for banana value chain 

support, cold storage and market linkage infrastructure in Tamil Nadu during 

the last three years; and 

(d) the corrective steps being taken to stabilise prices, enhance productivity, 

expand processing and export opportunities and provide direct relief or 

insurance support to affected banana growers in Dharmapuri and other 

vulnerable districts? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) The production of Banana in Tamil Nadu as per the Third Advance 

Estimates of 2024-25 for area and production of horticulture crops stands at 

49.02 lakh tonnes. The area and production of banana in Tamil Nadu State as 
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well as in Dharmapuri district of Tamil Nadu has increased from 2022-23 to 

2024-25. 

The area, yield/productivity and output (production) of banana in Tamil 

Nadu and its major producing districts along with Dharmapuri district over the 

last three years 2022-23 to 2024-25, are given below: 

 

Area, Production and  Yield /Productivity of Banana Crop in Tamil Nadu  
State and its Major Producing Districts along with Dharmapuri District 

 
Area (A) in Hectare (Ha); Production (P) in Metric Tonnes (MT); Productivity (Y) in MT/Ha 

District 
name 

   

2022-23 2023-24 2024-25 

A P Y A P Y A P Y 

Erode 20075 737133 36.7 22053 954669 43.3 22140 774892 35.0 
Thoothukud
i 

8648 370982 42.9 9227 469945 50.9 8777 447605 51.0 

Theni 6732 463093 68.8 6921 317691 45.9 6698 435396 65.0 
Coimbatore 9123 370907 40.7 9784 316904 32.4 9397 406880 43.3 
Trichy 5991 219595 36.7 5919 290782 49.1 5769 282693 49.0 
Thirunelveli 6326 182172 28.8 5064 209782 41.4 5887 241380 41.0 
Dharmapuri 1165 46479 39.9 1392 53239 38.3 1726 65588 38.0 
Tamil Nadu 

State 
109366 4522616 41.4 113861 4719951 41.5 114715* 4901653* 42.7* 

Source: Horticulture Statistics Unit, D/o Agriculture and Farmers Welfare, D/o Horticulture and 
Plantation Crops of Tamil Nadu State; 
Note: ‘*’: Area, production and yield/productivity of Tamil Nadu State for Banana crop is as per Third 
Advance Estimates of 2024-25 of horticulture crops. 
 

(b) to (d) Mission for Integrated Development of Horticulture (MIDH), a 

Centrally Sponsored Scheme is being implemented for holistic growth of the 

horticulture sector covering fruits (including banana), vegetables, root and 
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tuber crops, mushrooms, spices, flowers, aromatic and medicinal plants, 

coconut, cashew and cocoa. All States and UTs are covered under MIDH 

scheme. 

Under MIDH, assistance is provided for area expansion of Banana (both 

sucker and tissue culture) without integration @ 40% of the maximum 

permissible cost for meeting the expenditure on planting material and cost of 

INM/IPM.  

Under MIDH, support is also provided for creation of post-harvest 

management (PHM) and Marketing infrastructure, which includes pack 

houses, cold rooms, pre-cooling units, controlled-atmosphere (CA) storages, 

ripening chambers, reefer transport, rural markets, retail markets, vending 

cart, retail reefer van etc. These facilities are available to all horticulture crops, 

including bananas.  

The details of funds allocated, released and utilized to Government of 

Tamil Nadu under MIDH during the last three years for implementation of 

various interventions including banana value chain support, cold storage and 

market linkage infrastructure is as under: 

(Rs. In Crore) 
Year Allocation (GoI Share) Release (GoI Share) Utilized (GoI Share) 

2022-23 102.50 102.40 103.73 

2023-24 120.00 120.00 101.92 

2024-25 80.00 80.00 58.41 

  Note: Fund utilized reported includes unspent balance of previous years. 
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For promotion of Banana cultivation in Tamil Nadu, back ended subsidy is also 

provided for Banana suckers under Pradhan Mantri Rashtriya Krishi Vikas 

Yojana (PMRKVY). Under the said scheme, during the year, 2024-25 an area 

of 115 hectares was covered with the financial allocation of Rs. 30.19 lakhs at 

the rate of Rs. 26,250 per hectare and in the current year 370 hectares 

covered with an expenditure of Rs. 97.68 lakhs at the rate of Rs. 26,400 per 

hectare under this scheme.  

Apart from the above, the ICAR-National Research Centre for Banana 

(NRCB), Tiruchirappalli has transferred improved production technologies to 

enhance the production and productivity of quality bananas through supply of 

quality planting materials (Certified Tissue Culture plants) to SC/ST under SC-

SP and TSP Schemes, high density planting (HDP) techniques, drip and 

fertigation techniques, Integrated Nutrient Management (INM) practices 

including application of organic manures and micronutrients (Banana Shakti-a 

banana micro-nutrient mixture developed by ICAR-NRCB or Banana Special, a 

technology of ICAR-Indian Institute of Horticulture Research (IIHR), 

Bengaluru), bunch spraying and bunch covering technologies, Integrated Pests 

and Diseases Management (IPDM) through supply of bio-formulations 

developed by the ICAR-NRCB, pre and post harvest handling techniques to 

minimize the post harvest losses etc., through Central Sector Schemes quality 

(disease-free) TCP of Ney Poovan variety is distributed to the beneficiaries to 

enhance the area. Improved hi-tech production technologies are being adopted 
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to enhance the production involving drip/fertigation, Micro-nutrient (Banana 

Shakti of ICAR-NRCB) spray, IPM/IDM strategies. 

The prices of horticulture commodities including banana are influenced 

by factors of demand and supply, perishability, timely marketability etc. 

Government implements Market Intervention Scheme (MIS), a component 

under PM-AASHA, for procurement of agricultural and horticultural 

commodities including banana, which are perishable in nature and are not 

covered under the Price Support Scheme (PSS). The objective of the 

intervention is to protect the growers of these commodities from making 

distress sale in the event of a bumper crop during the peak arrival period when 

the prices tend to fall below economic levels and the cost of production. The 

Price Deficiency Payment Scheme (PDPS) of MIS provides for making Price 

Deficiency Payment for horticulture crops whenever the market prices falls 

below the Market Intervention Price, where the State Government does not 

have to do any physical procurement.  

M/o Food Processing Industries implements Central Sector Umbrella 

Scheme Pradhan Mantri Kisan Sampada Yojana (PMKSY), since 2016-17, 

Production Linked Incentive Scheme for Food Processing Industry (PLISFPI), 

since 2021-22 and Centrally sponsored Pradhan Mantri Formalization of Micro 

Food Processing Enterprises (PMFME) Scheme, since 2020-21.The objective 

of these schematic interventions is to increase the level of processing and 

preservation of agri-produce including that of fruits and vegetables thereby 

reducing the wastage/rotting of the fruits and vegetables. 
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The Pradhan Mantri Fasal Bima Yojana (PMFBY), introduced in the 

countryfrom 2016-17, is voluntary for the States as well as farmers. The 

scheme provides for comprehensive risk insurance against crop damage due 

to non-preventable natural risks from pre-sowing to post-harvest for the 

crops/areas notified by the concerned State Government. In Tamil Nadu, 

banana has been notified under the Pradhan Mantri Fasal Bima Yojana 

(PMFBY) for both Kharif and Rabi seasons from 2016 Rabi season onwards.  

The export of bananas from India, particularly from Tamil Nadu, faces 

issues and challenges such as smaller size of Indian Banana and long transit 

time due to geographic distance to key developed markets makes it difficult to 

maintain quality. These issues and challenges are being resolved through 

development of sea protocols for Bananas, sensitization of stakeholders to 

promote production of globally accepted Cavendish variety of Bananas, 

training and capacity building of farmers in quality requirements and adoption 

of good agricultural practices. 

 

िचकोरी का उÂपादन 

1709. ®ी देवशे शा³यः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क)  ³या उ°र ÿदेश के एटा और कासगंज िजलŌ म¤ िचकोरी, िजसका उपयोग कॉफì और 

कॉफì आधाåरत उÂपादŌ के िनमाªण म¤ िकया जाता है, का बड़े पैमाने पर उÂपादन होता है; 

(ख)  ³या उĉ ±ेý कì जलवाय ुऔर िमĘी िचकोरी कì उ¸च गणुव°ा वाली खेती और कॉफì 

उīोग कì क¸चे माल कì आवÔयकताओ ंके िलए उपयĉु ह§; 
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(ग)  ³या सरकार का एटा और कासगंज िजलŌ म¤ िकसी बड़ी कॉफì/खाī ÿसÖंकरण कंपनी के 

सĻोग से िचकोरी आधाåरत एकìकृत उÂपादन-ÿसÖंकरण संकुल ±ेý या िवशेष ±ेý Öथािपत करने 

का िवचार है; 

(घ)  ³या सरकार का इस ±ेý म¤ िकसानŌ, पीओ और Öथानीय युवाओ ंको िचकोरी कì वै²ािनक 

खेती, ÿसÖंकरण और िवपणन के संबंध म¤ ÿिश±ण देने के िलए कोई ±ेýीय ÿिश±ण 

सÖंथान/कौशल िवकास क¤ þ Öथािपत करने का िवचार है; और 

(ङ)  यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) जी हा।ँ िचकोरी, िजसका उपयोग कॉफì और कॉफì आधाåरत उÂपादŌ के िनमाªण म¤ िकया 

जाता है, कì खेती वषª 2024-25 के दौरान एटा िजले म¤ लगभग 2870.28 ह³ेटेयर और उ°र 

ÿदेश के कासगंज म¤ लगभग 2500 ह³ेटेयर ±ेý म¤ कì गई है। 

(ख) जी हा।ँ उĉ ±ेý कì जलवाय ुऔर िमĘी उ¸च गणुव°ा वाली िचकोरी कì खेती और कॉफì 

उīोग कì क¸चे माल कì आवÔयकताओ ंके िलए उपयĉु ह§। 

(ग) से (ङ) कृिष और िकसान कÐयाण िवभाग के Öतर पर ऐसा कोई ÿÖताव िवचाराधीन नहé है। 

 

AGRICULTURAL GDP 

1710.  SHRIMATI RACHNA BANERJEE: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to

 state: 

(a)  whether it is a fact that agriculture-GDP growth would be reduced from 

4.6% last year to only 3.1% in 2025-26, if so, the details thereof; 

(b)  whether it is a fact that over 46% of the country is engaged in 

agriculture, if so, details thereof; and 
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(c)  the details of average daily wage of male and female agriculture 

labourer in 2025? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) As per the First Advance Estimates of GDP for 2025-26, the Gross 

Value added (GVA) of Agriculture including livestock, Forestry and Fishing was 

estimated at 25,54,071 crores registering a growth of 3.1 % over previous 

year.  

In addition, as per First Advance Estimates, 2025-26 the production of 

kharif foodgrains is estimated at record 1733.30 lakh tonnes registering an 

increase of 38.7 lakh tonnes over previous year kharif foodgrain production of 

1694.60 lakh tonnes.  

(b) and (c) As per the Periodic Labour Force Survey (PLFS) 2023-24, 

agriculture has engaged about 46.1 % of the workforce. Further, as per 

Agriculture wages in India 2023-24, the All India prevailing average daily 

wages of agricultural labourers covering ploughing, sowing, weeding and 

harvesting are ₹419.90 per day for male, and ₹360.45 per day for female. 

 

COTTON PRODUCTION 

1711.  SHRI BASTIPATI NAGARAJU: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 
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(a) the details regarding the total cotton production in the last five years, year, 

State and district-wise for Andhra Pradesh; 

(b) the details regarding the total cottonseed production in the last five years, 

year, State and district-wise for Andhra Pradesh; 

(c) the details regarding the total area under cotton production in the last five 

years, year, State and district-wise for Andhra Pradesh; 

(d) the details regarding the total cotton production and area under cultivation 

in the last five years, year-wise and cotton genetic variety-wise; 

(e) whether the Government is aware of the homogenization of the genetic 

varieties of cotton cultivated in the country; 

(f) if so, whether the Government has conducted any study to assess the long-

term impact of it, and the details of the findings; and 

(g) the details regarding the steps taken by the Government to protect native 

cotton varieties? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) to (d) The details of State-wise area and production of cotton in the 

country, as well as the district-wise area and production of cotton in Andhra 

Pradesh during the last five years, are given in the enclosed Statement-I and 

II, respectively.   

(e) Yes, about 95% area under cotton cultivation is occupied by Bt-cotton 

(Gossypium hirsutum). 

(f) Studies conducted on long-term impact of Bt-cotton in India revealed that: 
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1. Bt-cotton technology replaced large tracts of varietal areas with Bt-hybrids, 

because in India, the technology was available only in the form of hybrids. 

2. Bt-cotton adoption is shown to be a poor indicator of yield trends but a 

strong indicator of initial reductions in pesticide use. 

3. Bt-cotton has continued to control one major cotton pest [American bollworm 

(Helicoverpa armigera)]. However, pink bollworm has developed resistance 

against Bt protein and is becoming a major pest in all cotton growing areas. 

Sucking pests are also surging in the cotton ecosystem over the years. 

4. Farmers now spend more on pesticides than during initial period of Bt-cotton 

introduction. 

(g) The ICAR-Central Institute for Cotton Research (CICR), Nagpur is involved 

in germplasm conservation, documentation and utilization of wild cotton 

species, perennials, and native cotton species. Further, ICAR-CICR has 

dedicated research projects for improvement and popularisation of G. 

arboreum and G. herbaceum species in north and central India, respectively. 
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STATEMENT -I 

State-wise area and production of cotton in the country 
during the last five years 

Source: DA&FW 

State 
Area (Thousand Hectares) Production (Thousand Bales) 

2020-21 2021-22 2022-23 2023-24 2024-25 2020-21 2021-22 2022-23 2023-24 2024-25 

Andhra Pradesh 606.00 554.00 704.00 422.00 404.00 1600.55 1707.62 1540.52 737.26 1131.20 

Gujarat 2270.50 2283.70 2483.73 2683.32 2371.65 7212.18 7509.34 8795.33 9056.99 7156.80 

Haryana 739.60 635.60 574.61 577.68 398.46 1822.90 1316.06 1000.50 1508.76 1176.63 

Karnataka 820.00 674.00 949.00 743.00 678.00 2320.12 1954.60 2567.88 2058.55 2273.29 

Madhya Pradesh 588.00 560.00 595.00 630.00 537.00 1338.56 1419.76 1433.25 1801.06 1535.19 

Maharashtra 4544.60 4409.97 4182.44 4234.47 4122.98 10105.05 8249.24 8315.67 8045.49 7372.86 

Odisha 171.24 193.11 216.31 216.31 238.62 550.99 625.91 704.92 704.92 822.54 

Punjab 251.60 251.30 248.90 213.80 160.40 1022.68 645.99 443.63 628.82 414.21 

Rajasthan 807.84 755.86 814.61 1003.79 627.39 3207.59 2480.99 2774.47 2621.66 1786.22 
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STATEMENT II 

District-wise area and production of cotton in Andhra Pradesh  
during the last five years 

District 
Area (Thousand Hectares) Production (Thousand Bales) 

2020-21 2021-22 2022-23 2023-24 2024-25 2020-21 2021-22 2022-23 2023-24 2024-25 
Alluri Sitharama Raju 0.00 0.00 2.68 1.98 2.01 0.00 0.00 7.61 7.19 7.18 
Anakapalli 0.00 0.00 0.08 0.04 0.10 0.00 0.00 0.23 0.11 0.35 
Anantapur 40.64 43.37 79.06 32.71 28.60 35.37 34.11 89.94 19.53 39.32 
Annamayya 0.00 0.00 0.17 0.05 0.05 0.00 0.00 0.32 0.05 0.08 
Bapatla 0.00 0.00 4.78 1.35 1.75 0.00 0.00 10.26 2.84 3.56 
Chittoor 0.09 0.15 0.03 0.00 0.01 0.26 0.25 0.06 0.00 0.01 

Tamil Nadu 112.05 147.91 173.27 129.73 102.36 243.21 301.91 319.02 251.83 210.74 

Telangana 2358.00 1889.00 1972.90 1818.00 1812.31 5797.91 4878.06 5744.62 5079.71 5788.73 

Others 16.46 17.07 12.03 15.54 30.45 26.61 28.11 20.38 26.97 55.77 

All India 13285.89 12371.52 12926.80 12687.64 11483.62 35248.35 31117.59 33660.19 32522.02 29724.18 

# Cotton Production in Thousand Bales, 1Bale=170 Kg       
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East Godavari 6.96 5.02 0.20 0.04 0.02 16.00 18.53 0.56 0.12 0.08 
Eluru 0.00 0.00 3.79 3.23 3.06 0.00 0.00 11.40 5.89 7.41 
Guntur 162.80 109.59 27.84 18.00 21.87 458.34 383.29 90.43 75.45 103.30 
Kakinada 0.00 0.00 2.06 1.82 2.12 0.00 0.00 7.50 8.02 9.37 
Krishna 47.85 36.17 0.32 0.12 0.39 111.34 137.40 0.90 0.39 1.33 
Kurnool 275.80 266.37 272.56 203.84 197.83 862.96 508.88 615.12 205.69 517.15 
Nandyal 0.00 0.00 33.24 10.44 7.18 0.00 0.00 56.98 16.96 17.71 
Ntr 0.00 0.00 39.21 29.41 30.94 0.00 0.00 131.04 128.36 110.51 
Palnadu 0.00 0.00 104.95 65.60 65.91 0.00 0.00 317.73 208.37 231.91 
Parvathipuram 
Manyam 

0.00 0.00 8.85 5.41 6.31 0.00 0.00 27.23 10.56 14.09 

Prakasam 32.98 41.35 49.07 18.37 12.38 45.66 79.50 86.02 16.56 15.06 
Spsr Nellore 3.37 6.72 15.66 0.26 3.56 9.24 19.91 39.16 0.94 21.31 
Sri Sathya Sai 0.00 0.00 6.05 3.19 3.61 0.00 0.00 3.54 2.23 4.03 
Srikakulam 3.72 3.46 1.38 1.06 1.03 13.49 9.62 3.45 3.79 3.72 
Tirupati 0.00 0.00 0.18 0.09 0.02 0.00 0.00 0.33 0.08 0.04 
Visakhapatanam 0.81 0.27 0.00 0.00 0.00 0.66 0.32 0.00 0.00 0.00 
Vizianagaram 10.07 9.23 2.04 1.84 1.81 21.45 19.28 5.89 4.78 4.88 
West Godavari 4.77 2.93 0.00 0.00 0.00 7.79 8.18 0.00 0.00 0.00 
Y.S.R. 16.55 29.14 49.72 23.13 13.44 16.98 53.66 40.99 19.33 18.80 
# Cotton Production in Thousand Bales, 1Bale=170 Kg        
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उ°र ÿदशे म¤ पंचायती राज सÖंथाओ ंके िलए अनुदान 

1712. ®ी सनातन पांडयेः 

³या पंचायती राज मýंी यह बतान ेकì कृपा कर¤गे िकः 

(क) पंचायती राज मýंालय कì िविभÆन योजनाओ ं के अंतगªत िपछल ेपांच वषŎ के दौरान उ°र 

ÿदेश को जारी िकए गए अनदुानŌ का िजलावार Êयौरा ³या ह;ै 

(ख) ³या उĉ अनदुान उĉ अविध के दौरान समय स ेजारी िकए गए ह§; 

(ग) यिद हां, तो अब तक जारी िकए गए अनदुानŌ का योजनावार/वषªवार और बिलया िजल ेसिहत 

िजलावार Êयौरा ³या ह;ै और 

(घ) उĉ अविध के दौरान उपयोग िकए गए उĉ अनदुानŌ का ±ेýवार Êयौरा ³या ह?ै 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 
(क) स े(ग) िपछल ेपांच वषŎ अथाªत वषª 2020-21 स ेवषª 2024-25 के दौरान उ°र ÿदेश को (i) 

संशोिधत/ राÕůीय úाम Öवराज अिभयान (आरजीएसए), (ii) पंचायतŌ को ÿोÂसाहन (आईओपी) 

और (iii) ÖवािमÂव (गावँ कì आबादी का सव¥±ण और úामीण ±ेýŌ म¤ उÆनत तकनीक के साथ 

मानिचýण) योजनाओ ं के तहत पंचायती राज मýंालय Ĭारा जारी योजना-वार और वषª-वार 

धनरािश िनÌनानुसार ह:ै  

(करोड़ Łपये म¤) 
वषª आरजीएसए ^ आईओपी @  ÖवािमÂव# 

2020-21 32.54 4.79 1.45 
2021-22 83.08 4.78 0.00  

2022-23 85.05 3.83 0.00 

2023-24 84.13 1.75 0.00 

2024-25 38.77 1.01 0.00 
^ धनरािश िजलŌ को सीधे जारी नहé कì जाती है। राºय िजलŌ को धनरािश जारी करते ह§। 
@ धनरािश आवंिटत नहé कì जाती है, परंतु केवल राÕůीय पंचायत पुरÖकार िवजेता पंचायतŌ को जारी कì 
जाती है। 
# योजना वषª 2020-21 स ेकायाªिÆवत कì जा रही है। 
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उ°र ÿदेश म¤ िविभÆन ÖतरŌ पर परुÖकार िवजेता पंचायतŌ के िलए जारी कì गई परुÖकार 

रािश के आधार पर, आईओपी योजना के तहत िजलेवार और वषªवार िनिध Óयय का Êयौरा संलµन 

िववरण म¤ िदया गया है। 

आरजीएसए योजना के अंतगªत अनदुानŌ का åरलीज वािषªक कायª योजना कì समय पर 

ÿािĮ एवं अनमुोदन, (आरजीएसए के िलए) राºय के समतÐुय िहÖ स े का योगदान तथा िपछल े

अनदुानŌ के उपयोिगता ÿमाणपýŌ कì ÿािĮ पर आधाåरत है। आईओपी योजना के अंतगªत 

अनदुानŌ का åरलीज िपछले अनदुानŌ के उपयोिगता ÿमाणपýŌ कì समय पर ÿािĮ पर िनभªर है।  

(घ) राºय Ĭारा आरजीएसए योजना के तहत 790.7 करोड़ Łपय ेकì रािश का उपयोग िकया गया 

ह,ै िजसम¤ राºय का िहÖसा 323.57 करोड़ Łपये, राºय का िमलान िहÖसा 215.71 करोड़ Łपय े

और िपछल ेवषŎ का 251.42 करोड़ Łपये का अÿयĉु शेष शािमल है। यह रािश पंचायती राज 

सÖंथाओ ंके िनवाªिचत ÿितिनिधयŌ और उनके पदािधकाåरयŌ कì ±मता िनमाªण और úाम पंचायत 

भवन, कंÈयूटर और अÆय सहायक उपकरणŌ जैस े बिुनयादी ढांच े के िलए उपयोग कì गई है। 

आईओपी योजना के तहत जारी कì गई ₹16.16 करोड़ कì पूरी धनरािश का ÿयोग राºय कì 

राÕůीय पंचायत परुÖकार ÿितयोिगताओ ंके तहत सवª®ेķ ÿदशªन करन ेवाली चुनी गई पंचायतŌ को 

सेवाओ ंऔर सावªजिनक वÖतुओ ंकì ÿदायगी म¤ सुधार के िलए उनके अ¸छे काम कì माÆयता म¤ 

िदये गए िव°ीय ÿोÂसाहन के łप म¤ िकया गया है।  सूचना, िश±ा और संचार (आईईसी) 

गितिविधयŌ के िलए ÖवािमÂव योजना के तहत जारी िकए गए Rs.1.45 करोड़ Łपये म¤ स,े योजना 

के ÿचार-ÿसार के िलए जागłकता पैदा करन ेऔर राºय पåरयोजना ÿबंधन इकाई कì Öथापना के 

िलए, राºय Ĭारा िकसी भी धनरािश का उपयोग नहé िकया गया ह।ै 
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िववरण 

वषª 2020-21 से 2024-25 के दौरान  उ°र ÿदशे म¤  पंचायतŌ के िविभÆन ÖतरŌ के िलए 
िजलेवार और वषªवार पुरÖकार रािश का Êयौरा 

 
(Łपये लाख म¤) 

िजले का नाम 2020-21 2021-22 2022-23 2023-24 2024-25 

आगरा 8 - 24 - - 
अमेठी - 8 - - - 
औरयैा 8 16 8 - - 
अयोÅया - - 20 - - 
बागपत - 16 - - - 
बांदा 20 - - - - 
बाराबंकì 33 8 - - - 
बरलेी - - 17 - 75 
बÖती - - 16 - - 
िबजनौर - 20 - - - 
चÆदौली 16 - - - - 
देवåरया 37 - 25 - - 
एटा - 8 - - - 
इटावा - 13 - - - 
िफरोजाबाद - 45 - - - 
गािजयाबाद 8 8 - - - 
गोरखपरु 16 16 - - - 
हमीरपरु 16 - - - - 
हापड़ु 50 58 - - - 
जालौन 30 13 63 - - 
झांसी 16 8 41 - - 
कानपरु नगर - 16 - - - 
लखीमपरु खीरी 8 - - - - 
कुशीनगर - - 8 - - 
लखनऊ 16 - - - - 
मैनपुरी 8 - - - - 
मथुरा - 30 33 - - 

िमजाªपुर - - 50 - - 

मरुादाबाद 50 8 16 125 26* 

मजुÉफरनगर 12 8 17 - - 
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ÿतापगढ़ 8 10 - - - 
ÿयागराज 12 - - - - 
रामपुर - 33 - - - 
संभल - 12 - - - 
संत कबीर नग - 8 - - - 
शामली 8 50 12 - - 
िसĦाथª नगर 41 41 33 50 - 

सोनभþ 8 - - - - 
सÐुतानपरु 50 - - - - 
उÆनाव - 25 - - - 
* शेष 24 लाख Łपये कì रािश 2025-26 म¤ जारी कì गई थी। 

 

CONVENTIONS AND PROTESTS AGAINST VBG RAM G 

1713. SHRIMATI HARSIMRAT KAUR BADAL: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether the Government is aware that MGNREGA workers and unions 

in Punjab, particularly in Ludhiana district, have announced a series of 

conventions and protests against changes to the VB G-RAM-G earlier 

Mahatma Gandhi National Rural Employment Guarantee Act 

(MGNREGA); 

(b)  whether it is a fact that workers’ organisations have opposed proposals 

to alter the existing 90:10 Centre–State funding ratio, reduce the role of 

gram panchayats in selecting and planning work rather than a legal 

guarantee of 100 days of work per household, and if so, details thereof; 

and 

(c)  whether VB G-RAM-G/MGNREGA workers in Punjab currently receive 

wages around Rs 346 per day, have reported an actual average of only 
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about 36 days of work annually and are demanding increased wages 

(around Rs 700 per day), full 100 days of employment and timely 

payments ? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) and (b)     The primary objective of the Viksit Bharat-Guarantee for 

Rozgar and Ajeevika Mission (Gramin): VB-G RAM G Act, 2025, is to align the 

rural development framework with the national vision of Viksit Bharat @2047 

by providing an enhanced statutory wage employment guarantee of one 

hundred and twenty-five days in each financial year to such rural households 

whose adult members volunteer to undertake unskilled manual work, thereby 

enabling them to participate more effectively in the expanded livelihood 

security framework. 

Certain expressions of views by stakeholders in Punjab in relation to the 

implementation of VB-G RAM-G have been reported in sections of the media.  

With regards to role of Panchayat in implementation of VB-G RAM-G it is 

stated that in section 16 of the Act, role of the Panchayat Raj Institutions in 

planning and implementation of VB-G RAM G Schemes  has been clearly 

defined,  which are as  follows: - 

(1) The Panchayats at the district, intermediate and village levels shall be the 

principal authorities for planning, implementation and monitoring of the 

Scheme made under the Act.  
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(2) The Panchayat at the district level, shall oversee and coordinate 

implementation of the Scheme in the district, including finalisation and approval 

of the aggregate district level plan, supervision and monitoring of works, 

ensuring convergence, and perform such other functions as may be assigned 

to it by the State Government.  

(3) The Panchayat at the intermediate level, shall prepare and finalise the 

aggregate Block level plan, support Gram Panchayats in planning and 

implementation, supervise works at Gram Panchayat and Block levels, and 

facilitate convergence with line departments.  

(4) The Gram Panchayat shall register households, receive and process 

applications for work, prepare the Viksit Gram Panchayat Plans, execute the 

works assigned to it, maintain such records as may be specified by the State 

Government, and discharge such other responsibilities as may be entrusted to 

it under the Scheme.  

  Additionally, the Gram Panchayat is the primary village-level authority for 

planning, implementation, and execution of works under the Scheme. It is 

responsible for registering rural households and issuing Gramin Rozgar 

Guarantee Cards, receiving and processing applications for work, and 

maintaining all related records.  

  The Gram Panchayat prepares the Viksit Gram Panchayat Plan through 

a participatory process based on recommendations of the Gram Sabha and 

Ward Sabhas, ensuring saturation-based and convergence-oriented planning.  
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It executes works allotted by the Programme Officer and may take up 

any sanctioned work from the approved Viksit Gram Panchayat Plan within its 

jurisdiction, with at least fifty percent of the total works (in cost terms) to be 

implemented through Gram Panchayats. 

  Gram Panchayat is required to maintain muster rolls and other 

prescribed records, ensure that works meet required technical standards and 

measurements, and follow digital and transparency requirements. It must place 

all relevant documents, including muster rolls, bills, vouchers, measurement 

books, sanction orders, and geo-tagged and digital records before the Gram 

Sabha to enable regular social audits and public scrutiny, thereby supporting 

transparency, accountability, and grievance redressal in implementation. 

  Overall, the Act positions the Gram Panchayat as the principal grassroot 

institution responsible for demand registration, participatory planning, 

decentralised execution, worker engagement, and public accountability under 

the Scheme framework. The experience gained through implementation of 

Mahatma Gandhi NREGS has also  been taken into account while framing the 

new Act. 

With regards to altering of existing funding pattern, it is stated that a 

60:40 Centre–State financial sharing pattern would not affect the 

implementation of the scheme and guarantee given therein. Here it is also 

stated that, all major rural employment schemes in the country have operated 

on shared funding models between the Centre and the States. For example: 
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- The National Rural Employment Programme (NREP) followed a 75:25sharing 

pattern. 

- The Rural Landless Employment Guarantee Programme (RLEGP) adopted a 

50:50 model. 

- The Jawahar Rozgar Yojana (JRY) operated on an 80:20 basis. 

- Schemes such as SGRY(Sampoorn Grameen Rozgar Yojana), EAS 

(Employment Assurance Scheme) were also implemented on a Centre–State 

sharing pattern, generally in the ratio of 75:25. 

Further, almost all Centrally Sponsored Schemes (CSS) across sectors 

are being implemented on 60:40 sharing model. The 60:40 pattern adopted 

under this Act is therefore consistent with the broader framework of Centrally 

Sponsored Schemes. 

This model promotes cooperative federalism by making States active 

partners in rural development. The journey from Viksit Gram Panchayats to a 

Viksit Bharat requires strong State ownership and accountability, and the 

shared funding framework reinforces this partnership approach. 

In addition, special protective provisions have been made for North-

Eastern and Himalayan States and Union Territory (Himachal Pradesh, 

Uttarakhand and Jammu and Kashmir), where a 90:10 Centre–State sharing 

pattern applies, ensuring that financially constrained States are not placed 

under undue stress. 

Moreover, the Act clearly provides that in the event of natural disasters, 

pandemics, or other extraordinary circumstances, State Governments may 
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recommend special operational relaxations to the Centre.  The framework is 

thus not rigid, but responsive, flexible, and sensitive to emerging 

needs. Overall, the funding pattern is designed to balance fiscal responsibility, 

State participation, and national rural development priorities. 

 (c) With regard to fixation of wage payment under Mahatma Gandhi  

NREGS it is stated that as per Section 6 (1) of Mahatma Gandhi National Rural 

Employment Guarantee Act (Mahatma Gandhi NREGA), 2005, the Central 

Government may, by notification, specify the wage rate for unskilled work for 

its beneficiaries. Accordingly, the Ministry of Rural Development notifies 

Mahatma Gandhi NREGA wage rate for every financial year for States/UTs. To 

compensate the Mahatma Gandhi NREGA workers against inflation, the 

Ministry of Rural Development revises the Wage rate every year based on 

change in Consumer Price Index for Agricultural Labour (CPI-AL). The wage 

rate is made applicable from 1st April of each financial year. 

In case of Punjab, the notified wage rate for the State of Punjab for 

unskilled workers under Mahatma Gandhi NREGS for the financial year 2024-

25 was Rs. 322, which has been revised to Rs. 346 for the financial year 2025-

26. This reflects an increase of approximately 6.94% in the wage rate. 

  Further, it is also submitted that State Governments can provide wages 

over and above the wage rate notified by the Central Government from their 

own resources. 

  With regard to timely payment of wages, it is stated that as per the 

provisions of the Act, beneficiaries are entitled to receive wage payments 
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within 15 days of work completion. In order to ensure timely payment, the 

Government of India has issued a comprehensive Standard Operating 

Procedure (SOP) to all States/UTs, which defines fixed timelines for each 

stage of the wage payment process from muster roll uploading to FTO 

approval. The Ministry along with the States/UTs has been making concerted 

efforts for improving the timely payment of wages. States/UTs have been 

advised to generate pay orders in time. 

   The Ministry has taken various steps to ensure timely payment of wages 

to workers under the Mahatma Gandhi National Rural Employment Guarantee 

Scheme (Mahatma Gandhi NREGS). These include:  

 Improvement of National Electronic Fund Management System (Ne-

FMS) 

 Intensive consultation with State Governments and other stakeholders 

for ensuring timely payment of wages, verification of pending and delay 

compensation claims etc. 

 Formulation of Standard Operating Procedure for monitoring of timely 

payment and payment of delay compensation. 

 Reviewing the status of timely payment and payment of delay 

compensation with the States/ UTs during periodic meetings, 

Performance Review Committee meetings, Mid-term Reviews etc. 

Further, continued efforts have been undertaken by the Ministry through 

various technological interventions for ensuring timely payments of wages. 

Some of the key interventions include:  
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 Direct Benefit Transfer (DBT): Wages are transferred directly from the 

central account to workers’ bank accounts, minimizing the role of 

intermediaries and reducing fund misappropriation. This has proven to 

be effective in enhancing transparency and preventing leakages. Almost 

100% of the funds are managed electronically with the wage payment 

made entirely through Direct Benefit Transfer (DBT) protocol. 

 Aadhaar Payment Bridge System (APBS): APBS conversion is a 

major reform process where benefits are credited directly into the bank 

accounts based on the Aadhaar of the workers under Mahatma Gandhi 

NREGS, preferably Aadhaar Based Payments, cutting several layers in 

the delivery process. APBS helps in better targeting, increasing the 

efficiency of the system and reducing the delays in payments, ensuring 

greater inclusion by curbing leakages thereby promoting greater 

accountability and transparency. 

 National Mobile Monitoring System (NMMS): Real-time attendance 

capture through geo-tagged photographs at the worksite ensures 

accurate and timely recording of attendance, which helps in  timely 

payment of wages. 

Here it is also stated that Mahatma Gandhi NREGS is a fall-back option 

when no better employment opportunities are available.  Further, States are 

regularly sensitized by this Department to ensure that no demand for work 

goes unmet. 
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SEAWEED FARMING  

1714. SHRI MAGUNTA SREENIVASULU REDDY:  

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a)  the details regarding the present extent of seaweed farming in the 

country including the total area under cultivation, State-wise including 

Andhra Pradesh;  

(b)  the details regarding the list of schemes, missions and policy initiatives 

currently in force to promote seaweed cultivation, value addition and 

market linkages in the country;  

(c)  the details regarding total number of beneficiaries covered under such 

schemes in the country during the last five years, State-wise including 

Andhra Pradesh;  

(d)  the details regarding the total funds allocated, sanctioned, released and 

utilised for development of seaweed farming and allied infrastructure 

across India during the last five years, State-wise including Andhra 

Pradesh;  

(e)  the details regarding the steps taken by the Government to enhance 

domestic utilisation of seaweed and promote demand-led growth of the 

seaweed economy in the country during the last five years; and  

(f)  whether the Government has undertaken any steps to increase 

awareness on seaweed farming in the country and if so, the details 

thereof? 
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THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) India with a coastline of 11,099 km has immense potential for seaweed 

cultivation.  The site identification and mapping are carried out by research 

institutes namely ICAR–Central Marine Fisheries Research Institute (CMFRI) 

and CSIR–Central Salt and Marine Chemicals Research Institute (CSMCRI). 

As on date, total of 384 potential sites covering 24707 ha area have been 

identified for seaweed cultivation across the Coastal States/UTs including 

Andhra Pradesh. The details of the potential area under active seaweed 

cultivation including Andhra Pradesh is given in the enclosed Statement-I.  

(b) The Department of Fisheries, Government of India is promoting 

seaweed cultivation, value addition and market linkages through its schemes, 

initiatives and policy measures. Under the Pradhan Mantri Matsya Sampada 

Yojana (PMMSY) (implemented during 2020-21 to 2025-26) seaweed 

cultivation is supported as an priority activity and assistance is provided 

towards installation of rafts, monolines and tubenets, establishment of 

seaweed seed banks and hatcheries, setting up of a Multipurpose Seaweed 

Park, and support for training, capacity building, research and pre-feasibility 

studies.  

(c) The projects approved under PMMSY are at various stages of 

implementation at the State level. As per the details provided by the State 

Governments/Union Territories and research institutes, the details of 
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beneficiaries covered under various SHGs, Women groups and as individual 

farmers including Andhra Pradesh is given in the enclosed Statement-II.  

(d) Under the PMMSY, during last 5 years (2020-25) the projects worth 

₹198.17 crore have been approved towards seaweed cultivation and its allied 

activities. Out of the approved projects, details of funds allocated, sanctioned 

to States/UTs for development of seaweed farming and allied infrastructure 

across India during the last five years are given in the enclosed Statement-III. 

(e) and (f) The Department of Fisheries, Government of India is taking steps to 

enhance the domestic utilisation of seaweed, promote demand-led growth of 

the seaweed economy and increase awareness on seaweed farming. 

Additionally, Lakshadweep has been designated as a Seaweed Cluster and 

the Mandapam Regional Centre of ICAR-Central Marine Fisheries Research 

Institute (CMFRI) has been notified as a Centre of Excellence for seaweed 

development to strengthen research, technology dissemination and skill 

development.  

The Multipurpose Seaweed Park approved in Tamil Nadu is aimed at 

integrated cultivation, processing and product development, and 

encouragement of seaweed-based products for food, nutraceutical, 

pharmaceutical, cosmetic and agricultural uses. Subsequently, Guidelines for 

importing seaweed germplasm has been issued by the Department. Besides, 

the NITI Ayog has also released a Seaweed Policy Report for the development 

of this sector.  
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Awareness generation and capacity building for seaweed cultivation are 

being carried out through training, demonstrations, exposure visits and master 

trainer development programmes under  Good Management Practices (GMPs) 

organised by the National Fisheries Development Board (NFDB) in association 

with State Fisheries Departments and research institutes such as ICAR-CMFRI 

and CSIR-CSMCRI.  Government of Andhra Pradesh has informed that they 

have undertaken capacity building and skill development programmes for total 

1,440 number of self Help Groups and fisherfolk in 12 Coastal Districts with 

financial assistance of GCF project and AFCOF-CBBO funds. 

 

STATEMENT-I 

Details of the potential area under active seaweed cultivation including 
Andhra Pradesh 

Year 
Area (in Ha) 

2020-2021 2021-2022 2022-2023 2023-2024 2024-2025 

Tamil Nadu 69.26 87.96 99.94 104.18 107.93 

Maharashtra - 0.12 0.21 0.12 - 

Gujarat - 1.41 2.32 3.94 5.86 

Odisha 0.40 0.20 - - - 

Andhra Pradesh  1.01 1.01 1.01 1.01 

Karnataka 0.04 0.04 0.04 - - 

Lakshadweep 0.0016 0.020 0.028 0.008 0.008 
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STATEMENT-II 

Details of beneficiaries covered under various SHGs, Women groups and 
as individual farmers including Andhra Pradesh 

 
Year Members engaged in seaweed cultivation  

Tamil Nadu 7230 

Gujarat 378 

Andhra Pradesh 120 

Lakshadweep 40 

 

STATEMENT-III 

Approved units for Establishment of Seaweed culture rafts  
including inputs 

(Rs. In lakh) 

Sl.N Name of the States 

Total of 2020-25 (till date) 

Physical 
(No.) 

Proj. Cost GoI Share 

1 Andhra Pradesh 26000 390 115 

2 Karnataka 10000 150 45 

3 Lakshadweep 500 9 5 

4 Maharashtra 1000 15 5 

5 Tamil Nadu 9745 146.18 77 

Total 47245 710.18 247 
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Approved units for Establishment of Seaweed culture with Monoline/ 

tubenet Method including inputs 
(Rs. In lakh) 

Sl.N 
Name of the 

States 

Total of 2020-25 (till date) 

Physical 

(No.) 

Proj. 

Cost 

GoI 

Share 

Expected Production 

(tonnes) 

1 Andhra Pradesh 41200 3296 902 18,540 

2 Gujarat 400 32 5 90 

3 Karnataka 21000 1680 509 9,450 

4 Lakshadweep 250 125 75 56 

5 Tamil Nadu 1031 82 30 238.95 

Total 63881 5215.00 1521 28374.95 

 

Approved units of new Seaweed banks 

(Rs. In lakh) 

Sl.N 
Name of the 

States 
2020-21 

Physical (No.) Proj. Cost GoI Share 
1. Daman and Diu* 1 120 120 

Total 1 120 120 
 

Approved Establishment of Seaweed Park under Integrated  
Aquapark Component 

(Rs. In lakh) 

Sl.N 
Name of the 

States 

 2022-23 
Physical (No.) Proj. Cost GoI Share 

1 Tamil Nadu 1 12771 7516 
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सीसीटीएनएस से जुड़े पुिलस Öटेशन 

1715. ®ी िदलीप शइकìयाः 

³ या गृह मýंी यह बताने कì कृपा कर¤गे िक: 

(क) दशे के पुिलस ÖटेशनŌ को अपराध एवं अपराधी ůैिकंग नेटवकª  एवं िसÖटम (सीसीटीएनएस) 

के माÅयम से जोड़ने का महÂव और साथªकता ³या है; 

(ख) वतªमान म¤ देश म¤ सीसीटीएनएस से जड़ेु पुिलस ÖटेशनŌ कì सं´या िकतनी है; और 

(ग) सीसीटीएनएस स े जड़ेु पिुलस ÖटेशनŌ म¤ स े वतªमान म¤ सिøय łप स े सीसीटीएनएस का 

उपयोग करने वाले पिुलस ÖटेशनŌ कì सं´या िकतनी है? 

गृह मýंालय म¤ राºय मýंी (®ी बंिड सजंय कुमार): 

(क) अपराध एवं अपराधी ůैिकंग नेटवकª  एवं िसÖटम (सीसीटीएनएस) अपराध एवं अपरािधयŌ से 

संबंिधत डेटा के संúहण, अīतनीकरण और िवĴेषण कì सिुवधा ÿदान करता है। यह राºय 

पिुलस, क¤ þीय कानून ÿवतªन एज¤िसयŌ और भारत के नागåरकŌ को िविभÆन लाभ ÿदान करता है, 

िजनका िववरण नीचे िदया गया है:  

पिुलस और क¤ þीय एज¤िसयŌ को लाभ: 

 पिुलस ÿिøया का कÌÈयूटरीकरण (िशकायत, एफआईआर, जांच िववरण, आरोप पý, 

Æयायालय िनपटान और अपील, चालान/रिजÖटर) 

 अपराध एवं अपरािधयŌ के राÕůीय/राºय डेटाबेस पर खोज 

 ÿभावी Æयाय ÿदान करने के िलए पिुलस, क¤ þीय जांच एज¤िसयŌ, ÆयायालयŌ, जेल, 

फोर¤िसक और अिभयोजन के बीच डेटा साझा करना  

िडिजटल पुिलस पोटªल और क¤ þीय नागåरक सेवा पोटªल के माÅयम से राÕůीय Öतर पर नागåरकŌ 

को िनÌनिलिखत सवेाए ंÿदान कì गई ह§: 

 गमुशुदा ÓयिĉयŌ कì खोज 
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 वाहन एनओसी जनरेट करना 

 घोिषत अपरािधयŌ कì जानकारी 

 िनकटतम पिुलस थाने का पता लगाना 

इसके अितåरĉ, राºय पुिलस नागåरक पोटªल Ĭारा िनÌनिलिखत 9 अिनवायª नागåरक सेवाए ँÿदान 

कì गई ह§: 

 संबंिधत पिुलस Öटेशन म¤ िशकायत दजª करना 

 िशकायतŌ कì िÖथित ÿाĮ करना  

 एफआईआर कì ÿितयां ÿाĮ करना 

 िगरÉतार ÓयिĉयŌ/वांिछत अपरािधयŌ का िववरण 

 लापता/अपŃत ÓयिĉयŌ का िववरण 

 चोरी/बरामद वाहनŌ, हिथयारŌ और अÆय संपि°यŌ का िववरण 

 िविभÆन एनओसी (जलूुस, कायªøम/ÿदशªन, िवरोध/हड़ताल आिद) जारी 

करने/नवीनीकरण के िलए अनुरोध ÿÖतुत करना 

 नौकरŌ, रोजगार, पासपोटª, वåरķ नागåरक पंजीकरण आिद के िलए सÂयापन अनरुोध 

 सूचना साझा करने और नागåरकŌ को आवÔयक फॉमª डाउनलोड करने म¤ स±म बनाने के 

िलए पोटªल 

(ख) और (ग) 01.01.2026 तक देश भर के सभी 17,792 पिुलस Öटेशन जुड़ चुके ह§ और 

सीसीटीएनएस का उपयोग कर रहे ह§। 
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INDIA–EU FREE TRADE AGREEMENT 

1716. SHRI SRIBHARAT MATHUKUMILLI: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) the latest status of the negotiations on the India–EU Free Trade 

Agreement (FTA) and the expected timeline for its conclusion and 

ratification; 

(b) the major sectors of goods and services identified by the Government 

that are expected to be impacted under the proposed FTA, including the 

benefits for exports and domestic industry competitiveness; 

(c) the estimated benefit to Indian consumers and exporters from tariff 

elimination and improved market access, including expected changes in 

trade volumes and foreign exchange earnings; 

(d) whether the Government has conducted or commissioned any impact 

assessment studies of existing free trade agreements that India is part 

of, comparing projected versus realised benefits, and the key lessons 

drawn relevant to the India–EU FTA; and 

(e) the steps the Government is taking to address non-tariff barriers and 

regulatory challenges identified by stakeholders in order to maximise the 

gains from the India–EU FTA? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 
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(a)India and the European Union (EU) announced the conclusion of 

negotiations for a Free Trade Agreement (FTA) on 27th January 2026 at the 

16th India–EU Summit, held in New Delhi. The agreement is to come into 

force after signing and ratification by both the Parties. The process will be 

carried forward by both the Parties in mutual consultation. 

(b) The proposed FTA is expected to provide benefits to key goods sectors, 

including textiles, apparel, leather, footwear, gems and jewellery, marine 

products, engineering goods, chemicals, plastics and rubber, medical 

devices, and agricultural and processed food products etc., through 

preferential access across 97% of EU tariff lines and more than 99% of 

India’s export value. Improved tariff access is expected to enhance India’s 

export competitiveness, promote value addition, and provide opportunities for 

integration into EU value chains, thereby strengthening domestic 

manufacturing and employment. In the services sector, India has secured 

commitments across 144 services subsectors, including IT/ITeS, professional 

services, education, and other business services. Indian service providers are 

expected to benefit from a stable and predictable regime in the EU market 

and facilitative mobility commitments for professionals, thereby boosting 

India's services exports. EU's strengths in high-technology and capital 

intensive services are expected to support export growth while also 

enhancing the competitiveness of domestic service industries. 

(c) The tariff elimination and preferential market access secured under the 

proposed FTA across 97% of EU tariff lines and more than 99% of India’s 
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export value are expected to enhance the price competitiveness of Indian 

goods, particularly in labour-intensive and MSME-driven sectors, leading to 

expansion of trade volumes and higher foreign exchange earnings over time. 

Indian consumers are also expected to benefit from access to high-

technology and quality goods at competitive prices, reducing input costs and 

supporting integration of domestic industry into European value chains. 

(d) The assessment of impact of Free Trade Agreements (FTAs) is a 

continuous process. A Joint Study Group (JSG) is normally set up to study 

the feasibility of the proposed FTAs, including their impact on the domestic 

industry, especially small and medium enterprises. Stakeholders including 

industry representatives, Apex Chambers of Commerce and Industry, 

Industry Associations as well as the Administrative Ministries and 

Departments are consulted from time to time. The FTA Monitoring Committee 

under the Department of Commerce (DoC) oversees the impact of FTAs 

through regular industry feedback on employment and industrial growth. This 

helps address import-related issues such as rule violations and unfair trade 

practices, as well as export challenges like FTA underutilization and non-

trade barriers. Additionally, the DoC conducts FTA assessment studies as 

needed for review and to guide future negotiations. 

(e) India-EU FTA has specific commitments to facilitate trade, avoid 

unnecessary restrictions and enhance transparency, establishing consultation 

and rapid reaction mechanism to resolve issues and reach a mutually 

acceptable solution, with a view to address non-tariff barriers. 
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EXPORT HUBS 

1717.   SHRI MALVINDER SINGH KANG : 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)   whether the Government has undertaken any review or assessment of 

the Districts as Exports Hubs initiative in semi-urban and rural clusters of 

the Anandpur Sahib Parliamentary Constituency to evaluate its impact on 

MSME exports; 

(b) the details of MSMEs from Rupnagar, Hoshiarpur, SBS Nagar and SAS 

Nagar (Mohali) that have availed support under the Market Access 

Initiative (MAI) or NIRYAT DISHA programmes during the last two financial 

years, district-wise; 

(c)  whether the PM Gati Shakti National Master Plan has identified any 

logistics or connectivity gaps in the Shivalik region of Punjab affecting 

MSME participation in export supply chains; and 

(d) the status of implementation of the 25,600-crore Export Promotion Mission 

in Punjab, including outreach to first-time MSME exporters in the non-

metropolitan districts? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (d) Districts as Export Hubs (DEH) is a capacity-building initiative of the 

Directorate General of Foreign Trade (DGFT), Department of Commerce, 

aimed at promoting exports, manufacturing, and employment generation at the 
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grassroots level, including Rupnagar, Hoshiarpur, SBS Nagar and SAS Nagar 

(Mohali) districts in Anandpur Sahib Parliamentary Constituency. 

Under the DEH initiative, export facilitation, handholding and 

sensitisation support, and onboarding to digital e-commerce and logistics 

platforms are provided, thereby equipping exporters and MSMEs with the 

essential support required to effectively engage in international trade through 

awareness programs.  

An institutional mechanism has been established in all States/UTs, 

including Punjab, by forming the State Export Promotion Committee (SEPC) 

and the District Export Promotion Committee (DEPC) at the district level.  

Under the initiative, District Export Action Plans (DEAP) have been 

prepared for Rupnagar, Hoshiarpur, SBS Nagar, and SAS Nagar (Mohali), 

detailing existing supply chain bottlenecks and identifying possible 

interventions to mitigate these gaps. The DEAPs include details about the 

export potential and key products identified for that district under the DEH 

initiative. 

 The products identified for the districts include: 

 Hoshiarpur - Textiles, Tractor and Parts Thereof, Honey, Potato 

 Roopnagar - Pharmaceuticals 

 Sahibzada Ajit Singh Nagar - Pharmaceuticals and IT Sector, 

Engineering Goods and Pharmaceuticals, Textiles 

 Shaheed Bhagat Singh Nagar - Pulses, Rice, Potato 



10.02.2026  656 
 

 

PM Gati Shakti – National Master Plan (NMP) is an initiative to deliver 

integrated, multimodal, and technology-enabled infrastructure planning across 

the country. It aims to break departmental silos by bringing together multiple 

Ministries, such as Railways, Road Transport and Highways, Civil Aviation, 

Shipping, and State Governments, including Punjab, onto a unified digital 

planning platform to enable coordinated execution of infrastructure projects. 

The Government approved the Scheme for Export Promotion Mission 

(EPM) for the period FY 2025–26 to FY 2030–31 on November 12, 2025, 

aimed at strengthening India’s export competitiveness and supporting 

exporters in global markets, particularly MSMEs. The EPM shall operate 

through two integrated sub-schemes: 

i. NIRYAT PROTSAHAN, focused on improving access to trade finance 

through instruments such as interest subvention, export factoring, 

collateral guarantee for export credit, credit for e-commerce exporters, 

and credit enhancement support for export diversification; and 

ii. NIRYAT DISHA, focused on other trade enablers, including export 

quality and compliance support, international branding and packaging, 

market access initiatives, export logistics and warehousing, and trade 

intelligence. 

EPM would support exporters of all regions, including Punjab. 
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INDIGENOUS BREEDS AND ANIMAL HUSBANDRY PERFORMANCE 

1718.  SHRIMATI SANGEETA KUMARI SINGH DEO: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a) the current date on breed-wise population, productivity indicators and 

geographic spread of recognised indigenous cattle, buffalo, goat, sheep, 

pig, poultry and duck breeds in Odisha, including Binjharpuri, Khariar, 

Chilika buffalo, Black Bengal and Ganjam goat, Bolangir sheep, Hansli 

poultry and indigenous duck breeds, as per the latest available data; 

(b) the share of indigenous and crossbreed livestock in Odisha’s milk, meat 

and egg output during the last five years, including average daily yields and 

the comparative contribution of backyard and commercial systems; 

(c) the status of fodder availability in Odisha, including estimated deficits of 

green and dry fodder, coverage under fodder development programmes 

and adoption of azolla, perennial fodder and crop-residue enrichment 

during the said period, district-wise; and 

(d) the number of livestock-owning households in Odisha benefiting from 

breeding, AI, animal health, vaccination and doorstep veterinary services 

and the outcome indicators tracked in terms of productivity and income 

enhancement? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 
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(a) Details of the latest available population of Indigenous species of cattle, 

buffalo, goat, sheep, pig, poultry and duck including Binjharpuri, Khariar, 

Chilika buffalo, Black Bengal and Ganjam goat, Bolangir sheep, Hansli poultry 

and indigenous duck in entire country viz-a-viz Odisha State and their 

geographical spread is given in the enclosed Statement-I. 

(b) Details of the estimated production of milk (separately for indigenous 

and crossbreed), egg (separately for commercial and backyard) and meat in 

Odisha State is given in the enclosed Statement- II. 

(c) As per information made available by Odisha State the status of district-

wise fodder availability in Odisha including estimated deficit of green and dry 

fodder is given in the enclosed Statement -III. Coverage and fodder production 

of azolla, perennial fodder and seasonal fodder (including crop-residue) are 

given in the enclosed Statement -IV,  V and VI, respectively. 

(d)  The Department of Animal Husbandry and Dairying (DAHD), GoI is 

continuously supporting all the livestock farmers including the farmers of 

Odisha State to increase livestock productivity and augmenting livestock health 

care through the implementation of Livestock Health and Disease Control 

Programme (LHDCP) which is a Centrally Sponsored Scheme (CSS). The 

activities supported in LHDCP are vaccination against Foot and Mouth Disease 

(FMD), Brucellosis, Peste des Petits Ruminants (PPR) and Classical Swine 

Fever (CSF) under 100% central assistance. Assistance to States for Control 

of Animal Disease (ASCAD) for control of state prioritized animal diseases 

including 100% financial assistance to States/UTs for awareness, training and 
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publicity on good Animal husbandry practices and Veterinary care. Similarly, 

Nationwide Artificial Insemination Programme (NAIP) under Rashtriya Gokul 

Mission, a Central Sector Scheme, with an aim to increase milk production and 

improve livestock genetics by providing free doorstep artificial insemination (AI) 

services to the farmers where AI coverage is below 50%. The number of 

livestock farmers benefited from these services in Odisha State during last four 

years and current year is given in the enclosed Statement -VII. As a result, the 

milk production of Odisha State has increased from 2402.06 thousand tonnes 

in 2021-22 to 2700.96 thousand tonnes in 2024-25, a 12.44% increase. 

Similarly, the average yield rate of milk production from Indigenous and Non-

Descript cattle has been increased from 1.50 kg/per day to 1.66 kg/day during 

the same period. For Exotic and Crossbred cattle this number has increased 

from 6.76 kg per day to 7.37 kg/per day. 

 

STATEMENT – I 
 

Population of Indigenous species of cattle, buffalo, goat, sheep, pig, 
poultry and duck in Odisha State viz-a-viz All India 

 
Sl. 
No. 

Livestock species All India 
(number) 

Odisha 
(number) 

Geographical Spread 
(States/UTs) 

1 Indigenous Cattle 
- of which 

14,21,06,466 83,23,590  

(i) Binjharpuri 83,849 83,849 Odisha 
(ii) Khariar 25,021 25,009 Odisha, Kerala, Chhattisgarh 

2 Indigenous 
Buffalo  

15,96,98,510 4,58,324  
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– of which 
(i) Chilika Buffalo 13,658 13,638 Odisha, Kerala, Chhattisgarh, 

Tamil Nadu 
3 Indigenous Goat  

– of which 
14,88,84,786 63,93,452  

(i) Black Bengal 2,76,61,976 21,51,855 Odisha, AandN Islands, Arunachal 
Pradesh, Assam, Bihar, 
Chhattisgarh, Daman and Diu, 
Haryana, Himachal 
Pradesh, Jharkhand, Kerala, 
Manipur, Nagaland, Punjab, 
Sikkim, Tripura, Uttar Pradesh, 
West Bengal 

(ii) Ganjam 2,11,478 2,04,473 Odisha, Maharashtra, 
Chhattisgarh, Kerala 

4 Indigenous Sheep  
– of which 

7,01,72,482 12,72,660  

(i) Balangir Sheep 80,435 80,238 Odisha, Kerala, Chhattisgarh 
5 Indigenous Pig 

 
71,58,544 1,33,767  

6 Poultry  Fowl  
– of which  

80,78,52,983 2,66,83,748  

(i) Hasli Poultry 91,385 75,018 Odisha, Maharashtra, West 
Bengal 

7 Duck 
 

3,35,09,843 3,51,280  

Source: 20th Livestock Census 

STATEMENT – II 

Estimation of milk,meat and egg  production during last 5 years in 
Odisha State 

Items Units 2020-21 2021-22 2022-23 2023-24 2024-25 
I. Milk Production ('000 tonnes)  2,372.81 2,402.06 2,476.42 2,635.99 2,700.96 
(a) Total - Cattle  000 tonnes 2,318.63 2,348.43 2,421.59 2,575.77 2,646.83 

  
Average Yield  
(kg/day/animal) 

3.00 3.07 3.16 3.16 3.37 
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Indigenous 000 tonnes 86.8 87.64 92.89 104.79 101.61 

  
Average Yield 
 (kg/day/animal) 

2.64 2.66 2.81 3.10 3.11 

Non-descript 000 tonnes 716.89 715.26 741.36 771.98 810.30 

  
Average Yield 
 (kg/day/animal) 

1.40 1.42 1.48 1.45 1.57 

Crossbreed 000 tonnes 1,514.94 1,545.53 1,587.34 1,684.35 1,702.37 

  
Average Yield 
 (kg/day/animal) 

6.71 6.76 6.86 6.86 7.34 

Exotic 000 tonnes 0.00 0.00 0.00 14.65 32.55 

  
Average Yield  
(kg/day/animal) 

0.00 0.00 0.00 4.71 9.34 

(b) Total – Buffalo ‘000 tonnes 49.60 49.37 50.45 55.73 35.93 

  
Average Yield 
 (kg/day/animal) 

1.61 1.61 1.65 1.73 1.20 

Indigenous 000 tonnes 20.95 20.83 21.03 24.00 9.99 

  
Average Yield 
(kg/day/animal) 

4.61 4.61 4.63 5.13 5.27 

Non-descript 000 tonnes 28.66 28.55 29.43 31.73 25.94 

  
Average Yield 
(kg/day/animal) 

1.09 1.10 1.13 1.15 0.92 

(c) Total – Goat ‘000 tonnes 4.58 4.26 4.38 4.49 18.20 

  
Average Yield 
(kg/day/animal) 

0.13 0.12 0.12 0.12 0.09 

II. Meat Production ('000 tonnes) 213.10 216.20 226.87 242.30 246.30 
III. Egg Production (lakh numbers) 24,242.67 30,785.18 34,108.18 37,229.33 38,999.85 
Backyard lakh numbers 3,205.12 3,225.71 3,345.87 4,326.43 3,737.30 
Commercial lakh numbers 21,037.55 27,559.47 30,762.31 32,902.90 35,262.55 

Source: Basic Animal Husbandry Statistics 
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STATEMENT – III 

District-wise fodder (dry and green) availability in Odisha  

Sl. 
No. 

District Dry fodder Green fodder 
Available 
(000 MT) 

Requireme
nt (000 MT) 

(% ) 
shortage 

Available 
(000 MT) 

Requireme
nt 

(000 MT) 

( % ) 
shortage 

1 Angul 208 518 59.85 668.35 1254.39 46.72 
2 Balasore 581 509 -14.15 243.88 1231.82 80.20 
3 Bargarh 417 719 42.00 344.75 1742.96 80.22 
4 Bhadrak 354 444 20.27 102.17 1075.81 90.50 
5 Bolangir 220 232 5.17 562.19 562.15 -0.01 
6 Boudh 139 462 69.91 325.46 1119.74 70.93 
7 Cuttack 324 553 41.41 336.27 1341.02 74.92 
8 Deogarh 111 203 45.32 273.18 492.70 44.55 
9 Dhenkanal 152 440 65.45 422.58 1065.88 60.35 
10 Gajapati 137 234 41.45 451.48 565.98 20.23 
11 Ganjam 520 696 25.29 739.02 1687.55 56.21 
12 Jagatsinghp

ur 216 317 31.86 109.48 767.28 85.73 
13 Jajpur 234 461 49.24 187.91 1118.30 83.20 
14 Jharsuguda 92 149 38.26 191.26 361.95 47.16 
15 Kalahandi 603 431 -39.91 608.49 1044.01 41.72 
16 Kandhamal 107 487 78.03 985.15 1179.14 16.45 
17 Kendrapara 228 349 34.67 133.56 845.01 84.19 
18 Keonjhar 539 759 28.99 612.02 1837.54 66.69 
19 Khurda 179 317 43.53 180.1 768.85 76.58 
20 Koraput 433 657 34.09 757.35 1591.91 52.43 
21 Malkangiri 234 423 44.68 628.2 1023.64 38.63 
22 Mayurbhanj 770 987 21.99 913.85 2391.74 61.79 
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Sl. 
No. 

District Dry fodder Green fodder 
Available 
(000 MT) 

Requirement 
(000 MT) 

(% ) 
shortage 

Available 
(000 MT) 

Requirement 
(000 MT) 

( % ) 
shortage 

23 Nabarangpur 549 545 -0.73 520.23 1319.89 60.59 
24 Nayagarh 186 269 30.86 387.69 651.10 40.46 
25 Nuapada 137 274 50.00 298.03 664.75 55.17 
26 Puri 241 469 48.61 188.05 1136.47 83.45 
27 Rayagada 207 412 49.76 626.23 998.84 37.30 
28 Sambalpur 203 366 44.54 655.42 885.37 25.97 
29 Subarnapur 364 209 -74.16 151.62 505.85 70.03 
30 Sundargarh 438 756 42.06 949.39 1832.20 48.18 

 Total State 9123 13647 33.15 13553.4 33063.84 59.01 
Source: Department of Animal Husbandry and Veterinary Services, Government of Odisha. 

 

STATEMENT – IV 

Backyard Azolla Cultivation for the FY 2021-22, 2022-23, 2023-24,  
2024-25 & 2025-26 

 
Sl 
No 

Name of the 
District 

2021-22 2022-23 2023-24 2024-25 2025-26 
Achievement 
(no of pits) 

Achievement 
(no of pits) 

Achievement 
(no of pits) 

Achievement 
(no of pits) 

Achievement 
(no of pits) 

1 Angul 160 200 80 1,000 94 
2 Balasore 240 300 120 1,286 92 
3 Bargarh 240 300 120 1,253 44 
4 Bhadrak 140 175 70 751 44 
5 Bolangir 280 350 140 1,163 85 
6 Boudh 60 75 30 170 0 
7 Cuttack 280 350 140 2,047 289 
8 Deogarh 60 75 30 349 17 
9 Dhenkanal 160 200 80 790 46 

10 Gajapati 140 175 70 343 52 
11 Ganjam 440 247 220 1,316 256 
12 Jagatsinghpur 160 200 80 316 0 
13 Jajpur 200 250 100 1,516 750 
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14 Jharsuguda 100 125 50 407 53 
15 Kalahandi 260 325 130 228 58 
16 Kandhamal 240 300 120 827 114 
17 Kendrapara 180 225 90 273 1 
18 Keonjhar 260 325 130 1233 63 
19 Khordha 200 125 100 0 0 
20 Koraput 280 350 140 1,067 192 
21 Malkangiri 140 0 70 50 27 
22 Mayurbhanj 520 650 260 6 0 
23 Nabarangapur 200 250 100 925 148 
24 Nayagarh 100 200 80 208 0 
25 Nuapada 160 125 50 328 250 
26 Puri 220 275 110 561 88 
27 Rayagada 220 275 110 440 24 
28 Sambalpur 180 225 90 317 8 
29 Subarnapur 120 150 60 386 0 
30 Sundargarh 340 425 170 1257 242 
  Total 6,280 7247 3,140 20,813 3,037 

Source: Department of Animal Husbandry and Veterinary Services, Government of Odisha. 
 

STATEMENT – V 

Perennial fodder production for the FY 2021-22, 2022-23, 2023-24,  
2024-25 & 2025-26 

 

Sl 
No 

Name of the 
District 

2021-22 2022-23 2023-24 2024-25 2025-26 

Area in 
acres 

productio
n in 

quintal 

Area in 
acres 

productio
n in 

quintal 

Area in 
acres 

production 
in quintal 

Area 
in 

acres 

productio
n in 

quintal 

Area 
in 

acres 

productio
n in 

quintal 

1 Angul 64 31,437 68 13,600 77 37,801 280 1,37,816 51 42,925 

2 Balasore 96 47,155 90 15,504 120 59,064 626 3,08,117 132 1,12,413 

3 Bargarh 96 47,155 90 6,390 120 59,064 544 2,67,855 77 65,025 

4 Bhadrak 56 27,507 63 1,140 70 34,454 660 3,24,852 103 87,763 

5 Bolangir 112 55,014 105 43,016 134 66,152 119 58,572 81 68,425 

6 Boudh 24 11,789 24 4,910 25 12,403 328 1,61,343 46 39,100 

7 Cuttack 112 55,014 126 61,866 140 68,908 797 3,92,283 109 92,650 

8 Deogarh 24 11,789 21 20 25 12,403 50 24,610 36 30,175 

9 Dhenkanal 64 31,437 66 8,869 77 37,801 400 1,96,880 36 30,388 
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10 Gajapati 56 27,507 49 14,690 63 31,009 95 46,956 18 15,300 

11 Ganjam 176 86,451 154 75,614 220 1,08,284 483 2,37,831 116 98,813 

12 Jagatsinghpur 64 31,437 60 10,727 80 39,376 673 3,31,054 59 50,150 

13 Jajpur 80 39,296 85 8,075 100 49,220 400 1,96,880 79 66,725 

14 Jharsuguda 40 19,648 40 1,500 45 22,149 83 40,754 76 64,600 

15 Kalahandi 104 51,085 104 9,952 125 61,427 200 98,440 39 33,363 

16 Kandhamal 96 47,155 56 15,750 108 53,158 100 49,220 32 27,413 

17 Kendrapara 72 35,366 8 3,928 90 44,298 297 1,46,183 30 25,500 

18 Keonjhar 104 51,085 91 65,330 125 61,427 343 1,69,021 108 91,375 

19 Khordha 80 39,296 75 36,825 96 47,251 137 67,333 39 33,363 

20 Koraput 100 49,120 98 9,800 126 62,017 300 1,47,660 53 44,625 

21 Malkangiri 56 27,507 48 5,690 63 31,009 174 85,741 52 43,988 

22 Mayurbhanj 208 1,02,170 195 270 250 1,22,853 354 1,74,436 98 83,300 

23 Nabarangapur 80 39,296 64 1,100 90 44,298 147 72,157 16 13,388 

24 Nayagarh 64 31,437 98 9,785 77 37,801 200 98,440 63 53,125 

25 Nuapada 40 19,648 35 17,185 45 22,149 80 39,376 22 18,700 

26 Puri 88 43,226 115 9,650 110 54,142 400 1,97,077 62 52,275 

27 Rayagada 88 43,226 88 16,577 99 48,728 150 73,830 50 42,713 

28 Sambalpur 72 35,366 202 1,500 90 44,298 186 91,746 67 56,525 

29 Subarnapur 48 23,578 75 20,580 58 28,351 140 68,908 60 50,788 

30 Sundargarh 136 66,803 298 82,300 153 75,307 250 1,23,050 85 72,463 

  Total 2,500 12,28,000 2,690 5,72,143 3,000 14,76,600 8,997 44,28,422 1,891 16,07,350 

Source: Department of Animal Husbandry and Veterinary Services, Government of Odisha. 

 

STATEMENT – VI 

Seasonal fodder for the FY 2021-22, 2022-23, 2023-24,  
2024-25 & 2025-26 

 
Sl 

No 

Name of the 

District 

2021-22 2022-23 2023-24 

  

2024-25 2025-26 

Area in 

acres 

producti
on in 

quintal 

Area 
in 

acres 

produc
tion in 

quintal 

Area in 

acres 

product
ion in 

quintal 

Area in 

acres 

producti
on in 

quintal 

Area 
in 

acres 

producti
on in 

quintal 

1 Angul 128 11,802 229 9,805 230 4,301 1,094 33,366 840 26,679 

2 Balasore 192 17,702 285 23,491 480 8,976 1,852 54,396 2,354 42,756 

3 Bargarh 192 17,702 333 22,177 480 8,976 2,200 1,72,236 1,980 1,10,276 
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4 Bhadrak 112 10,326 166 5,770 280 5,236 1,501 78,705 1,800 17,659 

5 Bolangir 224 20,653 326 21,630 420 7,854 2,155 1,15,416 1,920 48,549 

6 Boudh 48 4,426 70 7,605 71 1,332 319 29,294 328 474 

7 Cuttack 224 20,653 546 27,647 560 10,472 3,124 28,013 2,262 60,700 

8 Deogarh 48 4,426 69 5,024 71 1,332 269 10,892 155 2,907 

9 Dhenkanal 128 11,802 255 15,085 240 4,488 1,371 9,742 1,200 29,234 

10 Gajapati 112 10,326 163 10,395 166 3,109 650 14,635 276 547 

11 Ganjam 352 32,454 523 32,140 880 16,456 1,837 7,851 1,503 269 

12 Jagatsinghpur 128 11,802 190 4,340 320 5,984 1,947 37,582 2,100 62,997 

13 Jajpur 160 14,752 238 14,462 388 7,246 1,544 19,955 1,101 10,447 

14 Jharsuguda 80 7,376 134 10,150 119 2,221 437 2,213 271 2,486 

15 Kalahandi 208 19,178 302 21,049 390 7,293 1,043 508 600 11,811 

16 Kandhamal 192 17,702 279 18,480 285 5,330 549 5,061 287 4,943 

17 Kendrapara 144 13,277 214 11,600 360 6,732 1,494 31,680 1,200 18,058 

18 Keonjhar 208 19,178 302 24,025 390 7,293 1,292 20,199 1,201 17,140 

19 Khordha 160 14,752 238 14,503 300 5,610 893 452 375 1,84,402 

20 Koraput 221 20,376 253 8,800 333 6,218 1,145 3,471 900 16,683 

21 Malkangiri 100 9,220 163 7,815 166 3,109 500 33,231 590 2,90,305 

22 Mayurbhanj 407 37,525 638 28,666 780 14,586 1,979 4,807 1,382 26,503 

23 Nabarangapur 160 14,752 254 7,700 238 4,441 626 12,087 510 6,404 

24 Nayagarh 128 11,802 190 23,110 240 4,488 840 36,927 600 17,646 

25 Nuapada 80 7,376 0 0 111 2,080 432 10,280 240 1,18,080 

26 Puri 176 16,227 261 10,450 413 7,714 1,550 20,000 819 1,755 

27 Rayagada 176 16,227 256 14,927 261 4,885 694 704 450 35,129 

28 Sambalpur 144 13,277 232 2,511 360 6,732 770 20,863 570 17,489 
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29 Subarnapur 96 8,851 188 23,810 180 3,366 547 39,216 420 26,473 

30 Sundargarh 272 25,078 444 37,220 489 9,140 1,113 27,030 738 60,259 

  Total 5,000 4,61,000 7,737 4,64,386 10,000 1,87,000 35,767 8,80,812 28,970 12,69,059 

Source: Department of Animal Husbandry and Veterinary Services, Government of Odisha. 

 

STATEMENT – VII 

Number of livestock owners benefited from Artificial insemination and 
vaccination in Odisha  

Year Livestock owner benefitted 
Foot and Mouth 
Disease (FMD) 

 

Brucellosis 
 

Peste des Petits 
Ruminants (PPR) 

Artificial 
Insemination (AI) 

2021-22  5,91,216 3,04,417 401 - 
2022-23  19,65,755 1,74,377 15,303 7,45,504 
2023-24  23,70,186 96,417 4,85,441 7,15,113 
2024-25  18,91,900 1,83,086 2,75,914 7,52,274 
2025-26 
(up to 02.02.26) 

19,69,992 4,007 2,23,044 5,45,192 

  Source: National Digital Livestock Mission – Bharat Pashudhan portal 

 

ECONOMIC DEVELOPMENT OF ISLAND 

1719. SHRI JANARDAN SINGH SIGRIWAL: 

Will the Minister of HOME AFFAIRS be pleased to state:  

(a) the steps taken by the Government for the economic development of the 

Island Union Territory; and  

(b) if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 
NITYANAND RAI): 

(a) and (b) Sir, the Government has taken various steps for the economic 

development of Island Union Territories (UTs) through strategic interventions 

across various sectors, including tourism, digital/telecom connectivity, 

road/air/sea connectivity, infrastructural development, governance reforms, 

etc. 

Tourism has been identified as a key sector due to its multiplier effect in 

the island UTs. UT of Andaman and Nicobar Islands (UT of ANI) has given the 

industry status to tourism and variety of tourism activities/initiatives, such as, 

eco-tourism, cruise tourism, cultural, heritage, adventure tourism and tourist 

circuits are being promoted in the islands. UT Administration has made 

innovative policies for Bird Watching, Caravan Tourism, Luxury Tents, Astro 

Tourism and Houseboat Tourism. Further, to fulfil present and future 

requirement of hotel accommodation, eco-tourism projects at Shaheed Dweep, 

Aves and Long islands and brownfield project of Megapode resort at Sri Vijaya 

Puram are being developed on PPP mode. To attract domestic and 

international tourists, Radhanagar beach at Swaraj Dweep has been certified 

as Blue Flag Beach and 10 more beaches have also been identified for Blue 

Flag certification. 

Similarly, UT of Lakshadweep has taken a lead to develop first of its kind 

lagoon villas at Kadmat and Suheli islands on PPP mode. To address the long 

standing demand of tourists for accommodation at Bangaram island, 50 luxury 
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tented stays have now been made operational. Thundi Beach at Minicoy and 

Kadmat Beach have been certified as Blue Flag beaches and two more 

beaches have also been identified for similar certification. 

To leverage the Information and Communication Technology potential 

and provide its benefits to the citizens, significant steps have been taken for 

enhancing digital/telecom connectivity in UT of ANI by commissioning of the 

Chennai Andaman Nicobar Islands (CANI) Optical Fiber Cable Project. Under  

BharatNet,  all blocks, Gram Panchayats, and Tribal Councils have been 

connected. Similarly, the Kochi Lakshadweep Islands (KLI) Submarine Optical 

Fibre Cable Project (KLI-SOFC Project) has connected the mainland (Kochi) 

and all the inhabited Islands of the UT of Lakshadweep through submarine 

cable. Redundancy through satellite transponders is also maintained for 

internet services in both the island UTs. 

In view of the importance of air connectivity for the islands, UT of ANI 

has operationalised a newly constructed modern terminal building of Veer 

Savarkar International Airport at Sri Vijaya Puram, with a capacity to handle 50 

lakh passengers per year. Helicopter services have been made operational 

from Sri Vijaya Puram to Car Nicobar, Diglipur, Mayabunder, Rangat, Kamorta, 

Katchal, Chowra, Teressa, Shaheed Dweep, Swaraj Dweep and Campbell Bay 

to strengthen the inter-island connectivity. Extending the benefits of UDAN 

scheme to the people of ANI, UT has planned for connecting Diglipur, Car 

Nicobar and Campbell Bay with 19-seater fixed wing aircraft. On similar lines, 

UT of Lakshadweep has ensured regular connectivity by flights from mainland 
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(Kochi, Goa and Bengaluru) to Agatti island. For inter-island connectivity, while 

there are ferry services in island UTs, seaplane services are also planned for 

implementation at multiple islands in these UTs.  

Since, infrastructure lays the foundation for economic development, 

several infrastructural projects, such as roads, ports, jetties, shipping services, 

health services, renewable energy, digital governance, etc. have also been 

undertaken in the island UTs. Further, for promotion of fisheries and blue 

economy in the island UTs, development of infrastructure and logistics, deep 

sea fishing, aquaculture, seaweed cultivation, capacity building, etc. has been 

taken up. 

In both the island UTs, the Government has ensured effective and 

outcome-oriented implementation of flagship schemes with robust monitoring 

mechanism to advance inclusive growth, livelihood generation, infrastructure 

creation and improved quality of life. These schemes are being leveraged to 

strengthen connectivity, drinking water and sanitation coverage, healthcare 

access, housing, fisheries and MSME livelihoods, women’s empowerment and 

digital service delivery. This convergence-based approach has improved last-

mile service delivery, expanded employment opportunities and enhanced 

social welfare outcomes, particularly in remote island habitations.  

To promote industry and business activities, compliance burden has 

been significantly reduced with strong focus on Ease of Doing Business, de-

regulation,   which   has   also   catalyzed   investment   confidence    and 

broadened economic activities. Investment promotion schemes have been 
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formulated to encourage investment by way of providing capital and interest 

subsidy.   

These initiatives of the Government have led to sustainable economic 

growth in the island UTs. It is the endeavour of Government of India to make 

UTs role models of good governance and development. 

 

OPERATIONAL STEEL AND ANCILLARY PLANTS IN  
JHARSUGUDA DISTRICT 

 
1720.  SHRI PRADEEP PUROHIT: 

Will the Minister of STEEL be pleased to state: 

(a) the details and the number of Steel and ancillary plants operational in 

Jharsuguda district along with their production capacity; 

(b) whether environmental pollution, land acquisition disputes and 

displacement issues related to Steel industries have been reported in the 

district, if so, the details thereof; 

(c) the steps taken by the Government to ensure Corporate Social 

Responsibility (CSR) investment in health, education and livelihood for affected 

communities; and 

(d) the details of the amount of CSR funds spent in Jharsuguda during the last 

five years, year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA  VARMA): 
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(a) to (d) As per available information, there are 22 steel and ancillary plants in 

Jharsuguda district, Odisha in the year 2024-25 with approximately 1 million 

tonne (mt) sponge iron capacity, 0.87 mt crude steel capacity, 0.6 mt pellets 

capacity and 0.45 mt re-rolling capacity. 

Steel is a deregulated sector and it is the responsibility of 

companies/units to follow applicable local regulations related to environmental 

pollution, land acquisition and compensation. 

Companies have individual policies while undertaking Corporate Social 

Responsibility (CSR) activities and largely give preference to the local areas 

and communities around their places of operations.  CSR projects are identified 

based on local needs assessment and are implemented through direct 

execution or through implementing agencies. Monitoring mechanisms are in 

place to ensure effective implementation of CSR projects in health, education 

and livelihood sectors for the benefit of affected communities. 

 

FUNDS FOR AGRICULTURAL DEVELOPMENT  

1721. SHRI BALWANT BASWANT WANKHADE: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the funds earmarked on priority basis in the current years’ budget for rural 

sector and agriculture sector; 

(b) the percentage of the total budget allocated for the purpose of agricultural 

development; and 
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(c) whether any priority areas have been identified so far and if so, the details 

thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a)Budgetary allocations for the rural sector and the agriculture sector are made 

annually under various schemes and programmes of the Government, including 

those implemented by the Ministry of Agriculture and Farmers Welfare and 

allied Ministries/Departments. In the current Financial Year 2025-26, for 

development of rural sector and agriculture sector, Ministry of Rural 

Development and Ministry of Agriculture and Farmers Welfare have been 

allocated Rs. 190405.53 crores and Rs. 137756.55 Crore respectively. 

(b)The total budget allocated to Ministry of Agriculture and Farmers Welfare for 

the purpose of agriculture development in terms of percentage to the total 

budget is 2.71%. 

(c):Agriculture is a State subject, however, Government of India supplements 

the efforts of the State Governments through various schemes/programmes. 

The Ministry of Agriculture and Farmers Welfare has identified priority areas to 

guide policy formulation and implementation of its schemes and programmes. 

These priorities areas include enhancement of farmers' income by improving 

productivity, crop diversification, reducing cultivation cost, better access to 

markets, strengthening food and nutritional security, risk mitigation and income 

security of farmers through crop insurance; promotion of mechanisation, digital 

agriculture,  modern technologies; expansion of irrigation coverage and 
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improvement in water use efficiency; capacity building and extension services to 

empower farmers with knowledge and skills. These priority areas are reviewed 

from time to time by the Government in view of emerging challenges and 

sectoral requirements. 

 

FUNCTIONING OF e-NAM PLATFORM 

1722. DR. PRABHA MALLIKARJUN: 

 Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased 

to state: 

(a)  whether the Government has reviewed the functioning of the National 

Agriculture Market (e-NAM) platform and its penetration among smallholder 

farmers; 

(b)  the number of mandis linked to e-NAM and the total volume of agricultural 

produce traded digitally during the last three financial years in the country, 

State-wise; and 

(c)  the details of the measures taken to ensure that farmers get fair prices 

without middlemen intervention, including improvements in grading, storage 

and market transparency? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) Government reviews functioning of the National Agriculture Market (e-

NAM) platform from time to time to monitor performance and penetration 

among farmers, including small and marginal farmers. As on 31.01.2026, 1.79 
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crore farmers are registered on e-NAM platform, including small holder 

farmers.  

(b) As of 31.01.2026, 1522 mandis are integrated with e-NAM across 23 

States and 4 Union Territories. State-wise volume of agricultural produce 

traded through e-NAM during the last three financial years is given in the 

enclosed Statement. 

(c) e-NAM provides access to markets, real-time price information, 

facilitates quality assaying of agri-produce and provides infrastructure for 

cleaning, grading, sorting and packaging. Through the platform, farmers can 

get information of the e-NAM mandis within the vicinity of 100 km along with 

route map and prevailing price, enabling farmers to make informed decision to 

sell their produce. The e-payment system of the platform ensures timely 

payment to the farmers.  Facilities, such as, online farmer registration, 

farmgate and direct participation of FPOs, integration with AGMARKNET for 

price information, and a multilingual mobile application have improved market 

access and transparency. The e-NAM application is available both on web and 

mobile. A toll-free helpline number (1800-270-0224) has been made available 

to resolve the issues faced by e-NAM users. Two training programmes are 

conducted annually for all e-NAM mandis for farmers and other stakeholders to 

promote access to online marketplace. Besides, tutorial videos have also been 

made available through social media platforms. 
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STATEMENT 

State-wise volume of agricultural produce traded through e-NAM 

S. No. States/ Parameters Trade Quantity (in MT) 
2022-23 2023-24 2024-2025 

1 Andhra Pradesh 11,34,003 12,20,259.70 12,01,115.74 
2 Assam 17 0.001 0 
3 Bihar 9 13.25 3,307.73 
4 Chandigarh 1,89,043 2,23,265.99 1,19,813.57 
5 Chhattisgarh 1,34,138 1,19,422.12 2,42,343.44 
6 Goa 3 127.327 195.533 
7 Gujarat 3,31,000 5,36,104.13 4,14,252.42 
8 Haryana 41,37,028 49,91,074.59 44,94,274.80 
9 Himachal Pradesh 60,420 59,130.69 46,713.19 

10 Jammu and Kashmir 9,207 62,871.82 95,113.06 
11 Jharkhand 5,423 4,919.77 3,492.33 
12 Karnataka 40,769 47,110.52 40,870.50 
13 Kerala 271 153.484 85.634 
14 Madhya Pradesh 17,33,450 17,43,815.54 18,04,211.78 
15 Maharashtra 11,01,485 7,76,832.36 11,65,541.47 
16 Nagaland 97 720.79 278.87 
17 Odisha 4,45,876 5,01,962.31 7,08,250.60 
18 Puducherry 14,027 6,667.05 4,348.11 
19 Punjab 4,85,095 4,11,297.91 4,57,712.09 
20 Rajasthan 65,36,247 58,21,688.39 66,09,443.03 
21 Tamil Nadu 5,36,044 8,25,967.20 7,96,990.03 
22 Telangana 8,19,465 9,80,297.71 8,74,138.06 
23 Tripura 1 3.645 19.62 
24 Uttar Pradesh 7,49,865 8,97,625.02 10,89,948.37 
25 Uttarakhand 1,05,887 1,91,283.32 2,71,286.83 
26 West Bengal 10,443 22,540.93 32,123.55 
  Total 1,85,79,313 1,94,45,156 2,04,75,870 

Additionally during the last three financial years, 32.27 crore units of number-
based commodities (such as bamboo, betel leaves, coconut, lemon, sweet corn 
etc.) also traded on the e-NAM platform 
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उ°र ÿदशे के िलए ऋण/राजसहायता योजना 

1723. ®ी लàमीकाÆत पÈपू िनषादः 

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार Ĭारा उ°र ÿदेश म¤ úामीण और आिथªक łप से कमजोर पशुपालकŌ कì 

आजीिवका को सŀुढ़ करने के िलए भ§स/दुधाł पशुओ ंकì खरीद हेत ुकोई ऋण या राजसहायता-

आधाåरत योजना कायाª िÆवत कì जा रही ह§, और यिद हा,ँ तो तÂसंबंधी Êयौरा ³या है; 

(ख) उ°र ÿदेश म¤ इस योजना के अंतगªत िपछल ेपाँच वषŎ के दौरान ऋण/राजसहायता ÿाĮ करने 

वाले पशुपालकŌ कì सं´या वषªवार िकतनी है; 

(ग) उ°र ÿदेश के संत कबीर नगर, अंबेडकर नगर और गोरखपुर िजलŌ म¤ िपछले पाँच वषŎ के 

दौरान लाभािÆवत पशपुालकŌ कì सं´या वषªवार िकतनी है; 

(घ) राºय म¤ उĉ अविध के दौरान अÖवीकृत आवेदनŌ कì कुल सं́ या िकतनी है और अÖवीकृित 

के ÿमुख कारण ³या ह§; 

(ङ) ³या ऋण Öवीकृित या अÖवीकृित संबंधी िशकायतŌ के िनवारण के िलए सरकार का कोई 

िशकायत िनवारण तंý िवīमान है, यिद हा,ँ तो िनवारण कì गई िशकायतŌ का Êयौरा ³या है; और 

(च) ³या सरकार का लाभािथªयŌ और अÖवीकृितयŌ के आकँड़Ō को सावªजिनक करने का िवचार है, 

यिद हा,ँ तो तÂसंबंधी िजलावार Êयौरा ³या है? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 

(क) से (ग) úामीण और आिथªक łप से कमजोर पशुपालकŌ कì आजीिवका को सŀुढ़ करने के 

िलए राºयŌ और संघ राºय ±ेýŌ Ĭारा िकए गए ÿयासŌ को संपूåरत करने के िलए, भारत सरकार 

का पशुपालन और डेयरी िवभाग िनÌनिलिखत ऋण या सिÊसडी आधाåरत योजनाओ/ंघटकŌ को 

िøयािÆवत कर रहा है:  
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(i) पशुपालन अवसंरचना िवकास िनिध (AHIDF) का उĥेÔय िनÌनिलिखत सिुवधाओ ंकì Öथापना 

हेतु िनवेश को ÿोÂसािहत करना है: (i) डेयरी ÿसÖंकरण एवं उÂपाद िविवधीकरण अवसरंचना, (ii) 

मांस ÿसÖंकरण एवं उÂपाद िविवधीकरण अवसंरचना, और (iii) पशु आहार संयýं, (iv) नÖल 

सधुार तकनीक और नÖल वृिĦ फामª, (v) पशु िचिकÂसा टीका एवं औषिध उÂपादन सिुवधाए,ं (vi) 

पशु अपिशĶ से संपि° ÿबंधन (कृिष अपिशĶ ÿबंधन)। AHIDF कì सफलता को देखते हòए, 

पूवªवतê डेयरी अवसंरचना िवकास िनिध को िदनांक 01.02.2024 को AHIDF म¤ शािमल कर 

िदया गया है। अब िनिध का कुल आकार 29110 करोड़ Łपये है। इस योजना के अंतगªत उ°र 

ÿदेश म¤ कायाªÆवयन के िलए संÖवीकृत पåरयोजनाओ ंका Êयौरा संलµन  िववरण-I म¤ िदया गया है। 

(ii) राÕůीय पशधुन िमशन के अंतगªत उīिमता िवकास कायªøम (NLM-EDP) एक ÿमुख घटक 

ह,ै िजसके अंतगªत úामीण पोÐůी ÿजनन फामŎ के साथ-साथ भेड़, बकरी, सूअर, ऊंट, घोड़े और 

गधे के ÿजनन फामŎ कì Öथापना के िलए िविभÆन घटकŌ पर 3 लाख Łपये स े50 लाख Łपये तक 

कì अिधकतम सीमा के साथ 50% पूंजीगत सिÊसडी ÿदान कì जाती है। इसके अितåरĉ, यह 

घटक चारा मÐूयवधªन इकाइयŌ, को भी सहायता ÿदान करता है। इनम¤ घास (Hay), साइलेज, 

संपूणª िमि®त राशन (TMR), चारा Êलॉक और चारा बीजŌ के ÿसÖंकरण, वगêकरण और भंडारण 

कì इकाइया ँशािमल ह§। यह सिÊसडी ÓयिĉयŌ, िकसान उÂपादक संगठनŌ (FPO), Öवयं सहायता 

समूहŌ (SHG), संयĉु दयेता समूहŌ (JLG), िकसान सहकारी संगठनŌ (FCO) और धारा 8 

कंपिनयŌ के िलए उपलÊध है। िपछले 5 वषŎ म¤ उ°र ÿदेश म¤ NLM-EDP योजना के अंतगªत कुल 

158 पशुपालकŌ को लाभ िमला है। िजला-वार Êयौरा संलµन  िववरण-II म¤ िदया गया है। 

(iii) नÖल वृिĦ फामª (BMF) कì Öथापना संबंधी घटक के अंतगªत, िवभाग ने देश भर म¤ 125 

नÖल विृĦ फामŎ कì Öथापना के लàय के मकुाबले 132 नÖल विृĦ फामŎ को Öवीकृित दी है, 

िजनम¤ उ°र ÿदेश के अमरोहा, लखनऊ,गौतम बĦु नगर, जालौन, सहारनपुर, बरलेी म¤ Öवीकृत 7 

BMF शािमल ह§। संशोिधत राÕůीय गोकुल िमशन के अंतगªत इस घटक को बंद कर िदया गया है। 
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(घ) से (च) पूणª पारदिशªता बनाए रखने और लाभािथªयŌ/आवेदकŌ कì सिुवधा के िलए, 

पåरयोजनाओ ं हेतु आवेदन से लेकर अनुमोदन तक कì संपूणª ÿिøया ऑनलाइन है और इस 

उĥेÔय के िलए बनाए गए पोटªलŌ पर उपलÊध है। हालांिक, साविध ऋण (Term loan) अÖवीकृत 

या सÖंवीकृत करना पूणªतः ऋणदाता (lending bank) ब§क का िवशेषािधकार है, जो 

उधारकताªओ ंकì Óयिĉगत और िव°ीय साख पर आधाåरत होता है। 

िववरण-I 

उ°र ÿदशे म¤ AHIDF योजना के अंतगªत सÖंवीकृत पåरयोजनाओ ंका िजला-वार Êयौरा 

ø.स.ं िजले के नाम 
अनुमोिदत 
पåरयोजनाए ँ

पåरयोजना लागत 
(करोड़ Ł. म¤) 

साविध ऋण 
(करोड़ Ł. म¤) 

जारी कì गई Êयाज 
सबव¤शन (करोड़ Ł. म¤) 

1 अमेठी 5 225.58 145.42 10.53 
2 बागपत 2 689.59 608.00 0.39 
3 बरलेी 2 22.33 8.60 0.33 
4 बलुÆदशहर 3 30.55 21.18 1.55 
5 एटा 1 29.00 22.00 0.58 
6 गौतम बĦु नगर 2 33.28 15.50 0.20 
7 गाजीपरु 1 8.15 2.90 0.23 
8 गŌडा 1 4.15 3.12 0.15 
9 गोरखपरु 2 20.85 11.87 1.22 
10 हापडु 2 42.83 30.00 1.53 
11 हरदोई 1 6.50 4.80 0.32 
12 हाथरस 4 243.67 183.00 6.60 
13 झांसी 1 4.61 1.75 0.07 
14 कानपरु नगर 1 69.91 50.00 3.97 
15 लखनऊ 2 37.50 26.82 1.77 
16 मैनपुरी 1 39.82 24.38 1.06 
17 मथुरा 2 85.08 40.00 2.01 
18 ÿयागराज 1 3.04 1.70 0.02 
19 शाहजहांपरु 1 8.07 4.00 0.20 
20 उÆनाव 1 24.74 7.50 0.09 

कुल योग 36 1629.25 1212.54 32.81 
 



10.02.2026  680 
 

 

िववरण-II 

अंबेडकर नगर, गोरखपुर और सतं कबीर नगर म¤ 
NLM-EDP योजना के अंतगªत सÖंवीकृत पåरयोजनाओ ंका Êयौरा 

ø.स.ं िजला  
अनुमोिदत 
पåरयोजनाओ ं कì 
सं́ या 

पåरयोजना लागत 
(करोड़ Ł.म¤) 

अनुमोिदत 
सिÊसडी  
(करोड़ Ł.म¤)  

जारी कì गई कुल सिÊसडी 
(करोड़ Ł. म¤) 

1 अंबेडकर नगर 3 2.27 0.80 0.65 
2 गोरखपरु 14 6.96 2.90 1.23 
3 संत कबीर नगर - - - - 

 

EXTENSION OF REGISTRATION FOR PLI SCHEME 

1724. SHRI VISHALDADA PRAKASHBAPU PATIL:  
          SHRIMATI BHARTI PARDHI:  
          SHRI NARESH GANPAT MHASKE:  
          DR. SHRIKANT EKNATH SHINDE:  
          SHRI SHRIRANG APPA CHANDU BARNE:  
          SHRI RAVINDRA DATTARAM WAIKAR: 

Will the Minister of TEXTILES be pleased to state : 

(a) the reasons for extending the application deadline by the Government for 

the Production-Linked Incentive (PLI) scheme in the textiles sector and the 

objectives sought to be achieved through such extension;  

(b) the specific amendments or relaxations introduced to enhance Micro, Small 

and Medium Enterprises (MSME) participation and ensure broader and more 

equitable access to PLI incentives;  

(c) the expected impact of these measures on domestic manufacturing 

capacity, employment generation and private investment in the textile sector;  
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(d) the mechanisms in place to monitor implementation, assess outcomes and 

ensure transparency and accountability under the PLI scheme; and  

(e) the steps being taken by the Government to promote balanced regional 

development and inclusive growth across large enterprises, MSMEs and 

traditional textile clusters under the scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 
PABITRA MARGHERITA): 

(a) and (b) The Government of India is implementing the Production Linked 

Incentive (PLI) Scheme for Textiles to promote investment and scale in 

manufacturing of Man-Made Fibre (MMF) Apparel, MMF Fabrics, and 

Technical Textiles in India.  With a view to ensure wider participation under the 

Scheme, especially by the MSMEs, the Scheme has been made more 

attractive through amendment Notification dated 9th October 2025, details of 

which are as under:- 

i)    Reduction in minimum investment limit by 50%,  

ii)   Lowering of incremental turnover criteria from 25% to 10%,  

iii) Expansion of notified product basket by inclusion of 17 new products of 

MMF apparel, and fabrics,  

iv) Relaxation of the condition of setting up a new company for availing 

the benefit of the Scheme. 

The Government has reopened the application portal from 01.08.2025 

for acceptance of new applications and the deadline for the same has been 
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extended till 31.03.2026 in view of the significant response received from 

industry as well as to facilitate wider participation of mid-size companies by 

offering additional time to eligible applicants to avail benefit of recent 

amendments.       

(c) The amendments made in the Scheme are designed to stimulate 

investments across the entire MMF value chain and enhance production of 

MMF Apparels, Fabrics and Technical Textile products.  Following these 

revisions, 84 new proposals have been received on the portal as on date, 

envisaging investments of Rs.10,789 crore, turnover of Rs. 44,081 crore, and 

creation of approximately 86,740 new jobs. 

(d) Regular monitoring and review of implementation of PLI Scheme is done 

at the level of Ministry, DPIIT, the nodal Department for all PLI Schemes, and 

Empowered Group of Secretaries (EGoS).  Besides, a Project Management 

Agency (PMA) has been engaged for rigorous ground-level verification. A 

dedicated PLI portal has been created to serve as a centralized repository for 

scheme-related data and performance metrics. In addition, the scheme is 

integrated with the Output-Outcome Monitoring Framework of the NITI Aayog 

for assessing the progress of the scheme on a regular basis. 

(e) With a view to drive balanced regional development and inclusive 

growth, a total of 113 manufacturing units are being set up by 91 companies 

selected under the PLI scheme for Textiles, in 17 States and 1 U.T. to promote 

production of MMF Apparel and Fabrics and, Technical Textiles products in the 

country.  In addition, Government is implementing several schemes relating to 
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infrastructure development, market development, export promotion and skill 

development on Pan-India basis for holistic development of textile sector in the 

country.  

SCHOLARSHIP-BASED SCHEMES 

1725. SHRI VISHNU DATT SHARMA:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) whether the Government is implementing PM-AJAY, PM-DAKSH and 

scholarship-based schemes for socio-economic upliftment of Scheduled 

Castes through education, skills and entrepreneurship; 

(b) whether eligible Scheduled Caste beneficiaries, including those among the 

urban poor, have been accurately identified and covered in the districts of 

Katni, Panna and town of Khajuraho in the Khajuraho Lok Sabha region and 

the district-wise number of beneficiaries assisted during the last three years; 

(c) the employment, self-employment or income outcomes achieved by 

beneficiaries in these districts;  

(d) whether coverage or outcomes remain weak due to beneficiary 

identification or implementation gaps, if so, the reasons therefor and corrective 

measures taken; and  

(e) the steps taken to ensure timely scholarships, post-training handholding, 

access to credit and market linkages to secure sustainable livelihoods for 

Scheduled Caste beneficiaries in these districts? 
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THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI RAMDAS ATHAWALE): 

(a) Yes, the Government is implementing the Pradhan Mantri Anusuchit Jaati 

Abhyuday Yojana (PM-AJAY), Pradhan Mantri –Dakshta Aur Kushalta 

Sampann Hitgrahi(PM-DAKSH) and scholarship-based schemes namely, Post-

Matric Scholarship for SC students, Pre-Matric Scholarship for Scheduled 

Castes and Others, SHREYAS (Scholarships for Higher Education for Young 

Achievers) comprising 4 Central sector sub-schemes namely “Top Class 

Education for SCs”, “Free Coaching Scheme for SCs and OBCs and 

beneficiaries of PM Cares Children”, “National Overseas Scheme for SCs” and 

“National Fellowship for SCs” to ensure integrated socio-economic upliftment 

of Scheduled Castes through education, skill development and 

entrepreneurship support. 

(b) The beneficiaries eligible as per schemes norms are identified and provided 

assistance under various schemes of the Department. The District-wise 

number of beneficiaries assisted during the last three years in the districts of 

Katni, Panna and Chhatarpur (Kahjuraho)  is as under: 

Scheme Districts No. of beneficiaries 

2022-23 2023-24 2024-25 

Post-Matric Scholarship Scheme  

for SC students 

Katni 4473 4265 4432 

Panna 8937 8384 8391 

Chhatarpur 17838 17763 17906 

Pre-matric Scholarships Scheme  Katni 2465 2513 2231 
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for SCs and Others Panna 4088 4270 3750 

Chhatarpur 7726 8197 8076 

PM-AJAY  

(Adarsh Gram component) 

Katni 5089 0 0 

Panna 6447 0 0 

Chhatarpur 4382 0 0 

PM-AJAY  

(Grants-in-aid Component) 

Katni 10 25 25 

Panna 39 88 101 

Chhatarpur 0 61 161 

 

(c) and (d) Ministry of Social Justice and Empowerment launched the Venture 

Capital Fund for Scheduled Castes (VCF-SC) in 2014-15, which provides 

concessional funding (₹ 10 lakh- ₹15 crore at 4% interest) to promote SC 

entrepreneurship, with Industrial Finance Corporation of India (IFCI) as the 

implementing agency. In 2020, the Ambedkar Social Innovation Incubation 

Mission (ASIIM) sub-scheme was introduced to support innovative ideas from 

SC youth with grants up to ₹ 30 lakh. So far, 558 SC entrepreneurs, including 

174 women, have benefited from these initiatives across the country. The 

National Scheduled Castes Finance and Development Corporation (NSFDC) 

provides financial assistance in the form of loan, at a concessional rate of 

interest to persons belonging to Scheduled Castes, having annual family 

income up to ₹ 3.00 lakhs, for income generating activities, to promote self-

employment and support SC persons engaged in small business units, for up-

scaling and making it a profitable venture. Loans amounting ₹ 26,47,849.00 
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has been disbursed by NSFDC to 17 beneficiaries for self-income generating 

activities in the distrcts of Katni, Panna and town of Khajuraho in the Khajuraho 

Lok Sabha region since 2022-23. 

(e)  For simpler and expeditious disbursement and to ensure effective 

targeting of the beneficiaries, the disbursement under the Scholarship 

Schemes is done through the Direct Benefit Transfer (DBT) mode. PM-AJAY 

Scheme is being implemented by the State Governments, the Department 

provides a comprehensive post-training support ecosystem that integrates 

handholding, credit facilitation, and market linkages for SC beneficiaries, 

including those in the Katni, Panna, and Khajuraho in State of Madhya 

Pradesh. Steps have been taken to simplify access to credit through PM 

SURAJ- a digital interface for all financial inclusion Schemes of the 

Department of Social Justice and Empowerment and providing mentorship 

support and market linkages to strengthen the entrepreneurial ecosystem for 

Scheduled Castes and other marginalized communities. 

एमएसपी कवरजे 

 1726. ®ी मरुारी लाल मीनाः 
 डॉ. कÐयाण वैजीनाथराव कालेः 
 ®ी के. सुधाकरनः 
 डॉ. अमर िसहंः 
 ®ी बृजेÆþ िसहं ओलाः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 
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(क) ³या सरकार को जानकारी है िक यīिप ई-एनएएम Èलेटफॉमª पर 200 से अिधक कृिष उÂपादŌ 

का Óयापार होता है, िफर भी Æयूनतम समथªन मूÐय (एमएसपी) का कवरजे केवल 23 फसलŌ तक 

ही सीिमत है और एमएसपी के अंतगªत फसलŌ के चयन के िलए अपनाए गए मानदडं ³या ह§; 

(ख) िपछले पांच वषŎ के दौरान राजÖथान कì ÿमुख फसलŌ के संदभª म¤ कुछ फसलŌ को एमएसपी 

के कवरजे से बाहर रखन ेके ³या कारण ह§ और एमएसपी के कवरजे के िवÖतार कì समय-सीमा 

³या है; 

(ग) िपछले तीन वषŎ के दौरान úामीण और शहरी ±ýेŌ म¤ ÿÂय± लाभ अंतरण (डीबीटी) के माÅयम 

से िकसानŌ/कृषक पåरवारŌ को िकए गए िव°ीय अंतरण का राºयवार और योजनावार Êयौरा ³या 

ह;ै और 

(घ) िपछले तीन फसली वषŎ के दौरान एमएसपी पर अपनी उपज बेचने वाले िकसानŌ का राºयवार 

ÿितशत ³या है और राजÖथान तथा दौसा और झुंझनूु संसदीय िनवाªचन ±ेýŌ म¤ संबिंधत अनपुात 

³या है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) और (ख) ÿÂयेक वषª, सरकार संबंिधत राºय सरकारŌ और क¤ þीय मýंालयŌ/िवभागŌ के 

अिभमतŌ पर िवचार करने के पĲात कृिष लागत और मूÐय आयोग (सीएसीपी) कì िसफाåरशŌ के 

आधार पर सपूंणª दशे के िलए 22 अिधदेिशत कृिष फसलŌ के Æयूनतम समथªन मूÐय (एमएसपी) 

िनधाªåरत करती है। 22 अिधदेिशत फसलŌ म¤ 14 खरीफ फसल¤ यथा; धान, ºवार, बाजरा, म³का, 

रागी, तुअर (अरहर), मूंग, उड़द, मूंगफली, सोयाबीन, सूरजमखुी, ितल, रामितल, कपास और 6 

रबी फसल¤, जैसे गेहóं, जौ, चना, मसूर (दाल), रेपसीड एवं सरसŌ, कुसुम और दो वािणिºयक 

फसल¤, यथा; पटसन और कोपरा शािमल ह§। 

    एमएसपी ढांच ेके तहत फसलŌ को शािमल करना कई कारकŌ पर िनभªर करता ह,ै िजनम¤ 

अप±ेाकृत लंबी शेÐफ लाइफ, Óयापक łप स ेउगाई जान ेवाली फसल¤, बड़े पैमान ेपर उपभोग कì 

जान ेवाली वÖतु, खाī सरु±ा के िलए आवÔयक वÖतुए ंआिद शािमल ह§। 
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  वषª 2018-19 के क¤ þीय बजट म¤ एमएसपी को उÂपादन लागत के कम से कम डेढ़ गुना के 

Öतर पर रखने के पूवª-िनधाªåरत िसĦांत कì घोषणा कì गई थी। तदनुसार, सरकार ने वषª 2018-

19 स ेसभी अिधदेिशत खरीफ, रबी और अÆय वािणिºयक फसलŌ के िलए एमएसपी म¤ अिखल 

भारतीय भाåरत औसत उÂपादन लागत पर कम से कम 50 ÿितशत ÿितलाभ के साथ विृĦ कì है। 

(ग) और (घ) िवगत तीन फसल वषŎ के दौरान कì गई अिखल भारतीय खरीद, िकसानŌ को 

भगुतान कì गई रािश और लाभािÆवत िकसानŌ संबंधी िनÌनिलिखत िववरण से ÖपĶ है िक बढ़ी हòई 

एमएसपी से राजÖथान के दौसा तथा झुंझुनू संसदीय िनवाªचन ±ेý के िकसानŌ सिहत दशे के 

िकसान लाभािÆवत हòए ह§:  

 सभी एमएसपी फसल¤  2022-23 2023-24 2024-25 

कुल खरीद 
(एलएमटी म¤)  

1,118 1,089 1,223 

कुल एमएसपी मूÐय 
(लाख करोड़ म¤)  

2.47 2.63 3.47 

लाभािÆवत िकसान 
(लाख म¤) 

168.12 152.35 196.35 

   

उ°र ÿदशे म¤ फसल िविवधीकरण का आकलन 

1727. ®ी कंवर िसहं तंवरः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार ने उ°र ÿदेश के अमरोहा िजले म¤ फसल िविवधीकरण और मूÐयवधªन कì 

संभावनाओ ंका आकलन िकया है, और अमरोहा, हसनपरु, जोया और धनाउरा जैसे ÿिसĦ ±ेýŌ 

म¤ बागवानी, सÊजी उÂपादन और कृिष संबंधी कायªकलापŌ को अिधक लाभदायक िवकÐपŌ के łप 

म¤ ÿोÂसािहत िकए जाने संबंधी आकलन ³या है; 
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(ख) यिद हां, तो उĉ िजले म¤ फसल िविवधीकरण को ÿोÂसािहत करने और आजीिवका म¤ 

सहायता ÿदान करने के िलए सरकार के कायªøमŌ, ÿदशªनी संकुलŌ, िकसान ÿिश±ण मॉड्यूल 

और सÖंथागत सहायता ÿणाली का Êयौरा ³या है; और 

(ग) यिद नहé, तो इसके ³या कारण ह§? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) से (ग) कृिष एवं िकसान कÐयाण िवभाग (डीएएडंएफडÊÐयू) पानी कì अिधक खपत वाली 

धान कì फसल के ±ेý म¤ दलहन, ितलहन, मोटे अनाज, पोषक अनाज आिद जैसी वैकिÐपक 

फसलŌ कì खेती करने के उĥेÔय से मूल हåरत øांित वाले राºयŌ अथाªत हåरयाणा, पंजाब और 

उ°र ÿदेश म¤ वषª 2013-14 स ेÿधानमंýी-राÕůीय कृिष िवकास योजना (पीएम-आरकेवीवाई) के 

अंतगªत फसल िविवधीकरण कायªøम (सीडीपी) नामक क¤ þ ÿायोिजत योजना को कायाªिÆवत कर 

रहा है। सीडीपी-धान उ°र ÿदेश के 11 िजलŌ जैसे अलीगढ़, बलुदंशहर, बदायू,ं बरेली, िबजनौर, 

मुरादाबाद, पीलीभीत, रामपरु, सहारनपरु, शाहजहांपुर और मैनपुरी म¤ कायाªिÆवत है। सीडीपी 

योजना को वषª 2015-16 से आňं ÿदेश, िबहार, गजुरात, कनाªटक, महाराÕů, ओिडशा, 

तिमलनाडु, तेलंगाना, उ°र ÿदेश और पिĲम बंगाल जैसे ÿमुख तंबाकू उÂपादक राºयŌ म¤ तंबाकू 

कì फसल को ÿितÖथािपत करने के िलए िवÖताåरत िकया गया।    

   राºय सरकारŌ के माÅयम से भारत सरकार िकसानŌ को राÕůीय खाī सरु±ा एवं पोषण 

िमशन (एनएफएसएनएम) के तहत दलहन, मोटे अनाज, पोषक अनाज (®ी अÆन), राÕůीय खाī 

तेल िमशन (एनएमईओ)-ितलहन के तहत ितलहन और एकìकृत बागवानी िवकास िमशन 

(एमआईडीएच) के तहत बागवानी फसलŌ जैसी फसलŌ कì खेती के िलए ÿोÂसािहत कर रही है। ये 

योजनाए ंपूर ेदेश म¤ लागू ह§ और उ°र ÿदेश के अमरोहा िजले म¤ भी कायाªिÆवत कì जा रही ह§। 

    भारत सरकार ÿधानमंýी-राÕůीय कृिष िवकास योजना (पीएम-आरकेवीवाई) के तहत 

राºयŌ को उनकì िविशĶ आवÔयकताओ/ंÿाथिमकताओ ंके िलए लचीलापन भी ÿदान करती है, 

िजसके माÅयम से फसल िविवधीकरण को बढ़ावा िदया जा सकता है। इसके अितåरĉ, दलहन म¤ 



10.02.2026  690 
 

 

आÂमिनभªरता िमशन और ÿधानमंýी धन धाÆय कृिष योजना भी हÖत±ेप और अिभसरण नीितयŌ 

के माÅयम से फसल िविवधीकरण पर Åयान देती है। 

 इसके अितåरĉ, डीएएडंएफडÊÐयू ने भारतीय कृिष अनुसंधान पåरषद (आईसीएआर) - 

भारतीय कृिष ÿणाली अनसुंधान संÖथान (आईसीएआर-आईआईएफएसआर), मोदीपरुम के 

माÅयम से एनएफएसएनएम के तहत 1326.60 लाख Łपये के कुल पåरÓयय के साथ पांच वषŎ 

(2023-24 से 2027-28) के िलए "फसल िविवधीकरण" पर एक पायलट पåरयोजना को मंजूरी दी 

है। भारतीय कृिष अनुसंधान पåरषद (आईसीएआर) ने उ°र ÿदेश के अमरोहा िजले सिहत देश भर 

म¤ 731 कृिष िव²ान क¤ þ (केवीके) Öथािपत िकए ह§ तािक राºय सरकारŌ के िवÖतार पदािधकाåरयŌ 

और िकसानŌ के बीच ÿौīोिगकì मूÐयांकन, ÿदशªन और ±मता िवकास के माÅयम से कृिष और 

संबंिधत ±ेýŌ म¤ नई तकनीकŌ के अनुकूलन को बढ़ावा िदया जा सके। वषª 2024-25 के दौरान 

अमरोहा िजले के केवीके ने फसल िविवधीकरण को ÿोÂसािहत करने के िलए 1850 िकसानŌ को 

तकनीकŌ और पĦितयŌ पर ÿिश±ण ÿदान िकया। इसके अितåरĉ, िकसानŌ कì आजीिवका म¤ 

सहायता देने के िलए केवीके ने 177 िकसानŌ को एकìकृत खेती ÿणाली (आईएफएस) माÅयम म¤ 

िविभÆन उīमŌ पर ÿिश±ण ÿदान िकया है।  

    कृिष ÿौīोिगकì ÿबंधन एज¤सी आÂमा योजना उ°र ÿदेश के अमरोहा िजले सिहत दशे के 

724 िजलŌ म¤ कायाªिÆवत कì जा रही है। इसका उĥेÔय राºय सरकार के उन ÿयासŌ का समथªन 

करना है िजसके तहत कृिष और संबंिधत ±ेýŌ म¤ फसल िविवधीकरण, एकìकृत कृिष ÿणाली, 

जलवाय-ु ÿितरोधक कृिष पĦितयां और ÿाकृितक खेती आिद सिहत िविभÆन िवषयगत ±ेýŌ म¤ नई 

तकनीकŌ और बेहतर कृिष पĦितयŌ के बारे म¤ बड़ी सं́ या म¤ िकसानŌ (छोटे और सीमांत िकसानŌ 

सिहत) को जागłक बनाना है। यह जागłकता िकसान ÿिश±ण, ÿदशªन, ए³सपोजर िविजट, 

िकसान मेला, िकसान समूहŌ को संगिठत करने और कृिष िवīालयŌ का आयोजन आिद जैसे 

िविभÆन िवÖतार िøयाकलापŌ के माÅयम से फैलाई जा रही है। 
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CONSTRUCTION OF PM SHRI EKTA MALL IN GOA 

1728.  CAPTAIN VIRIATO FERNANDES: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  whether the Government is aware of the opposition against the Pradhan 

Mantri Ekta Mall on the Kadamba plateau in Chimbel, Goa; 

(b)  whether the Government is aware that the area where the mall is being 

forcefully pushed for construction is a hotspot of biodiversity and the 

sitting Biodiversity Management Committee of the Village Panchayat has 

staunchly opposed it; 

(c)  whether the Government is aware of damage to the fresh water lake in 

the immediate vicinity and also the aquifers in the property earmarked 

for the mall; 

(d)  whether the Government is likely to seek report from the State 

Government regarding the mall being forcefully built in tribal area; and 

(e)  whether the Government is aware that previously an IT project was also 

scrapped due to the land belonging to tribals and the project would 

damage biodiversity? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (e) Department for Promotion of Industry and Internal Trade (DPIIT) 

has not received any communication on opposition to the Pradhan Mantri Ekta 

Mall in Goa. 
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The PM Ekta Mall aims to strengthen the ‘Make in India’ initiative while 

promoting the ‘One District One Product’ (ODOP). This initiative is designed to 

foster national integration and boost the local economy by providing artisans 

and rural manufacturers with a platform to showcase and sell their unique 

products. As per the ‘Scheme for Special Assistance to States for Capital 

Investment 2023-24 (SASCI)’ issued by Department of Expenditure, Ministry of 

Finance, one Ekta Mall per State to be setup preferably in the State-capital. 

The guidelines also have a provision for considering setting up of the Unity 

Mall in the financial-capital or a prominent tourism Centre of the State. The 

land for the mall is made available by the State Government free of cost or the 

cost of acquisition of the land is borne by the State Government. 

As per the information provided by the Government of Goa, the said 

project of Unity Mall is being taken up by the Department of Tourism, 

Government of Goa in the land owned by the Department of Tourism and it is 

not a tribal land. It has all required permissions from the authorities such as 

Technical Clearance from Town and Country Planning Department, 

Environmental Clearance Order, Forest Permission for Tree cutting, Goa State 

Pollution Control Board (GSPCB), Health etc. The said project is not in the 

hotspot of biodiversity area. The nearest notified wetland is 445 mts. away 

from the said location and in a different catchment area. The said project will 

not affect any fresh water lake or for that matter aquifers in the catchment and 

no water bodies will be affected. Further, scrapping of the IT project is not due 

to the land belonging to tribals or concerns about biodiversity damage. 
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BHARAT TAXI 

1729.  SUSHRI  KANGNA RANAUT: 

Will the Minister of COOPERATION be pleased to state:  

(a) The details of the progress made under the Bharat Taxi App launched on 

1st January, 2026; 

(b) The total number of users registered on the App as on date; 

(c) The total number of rides/trips completed through the App since its launch; 

(d) The number of cities/towns where the app is currently operational, State-

wise; 

(e) Whether any user charges, convenience fees, platform fees or commission 

are being collected from riders and/or drivers and if so, the details thereof; and 

(f) The steps taken by the Government to ensure affordable fares, 

transparency in pricing. driver welfare and wider adoption of the App across 

the country? 

THE MINISTER OF HOME AFFAIRS; AND MINISTER OF COOPERATION 
(SHRI AMIT SHAH): 

(a) (b), (c) and (d)The Ministry of Cooperation remains committed to 

empowering cooperatives as instruments of employment generation, social 

security, and grassroots economic participation. Bharat Taxi is envisaged as a 

transformative intervention in the mobility sector by placing drivers—referred to 

as Sarathis—at the centre of ownership, governance, and value creation, 

thereby offering a sustainable and dignified alternative to aggregator-driven 

models. “Bharat Taxi” is India’s first cooperative-led ride-hailing platform. This 
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is a major milestone in the Government of India’s ongoing efforts to strengthen 

the cooperative sector and promote inclusive, citizen-centric mobility solutions, 

in line with the vision of ‘Sahkar se Samriddhi’. Registered under the Multi-

State Cooperative Societies Act, 2002, Bharat Taxi was established on 6 June 

2025 by 8 national level institutions working in field of cooperatives. The 

platform operates on zero-commission model, with direct distribution of profits 

to drivers, offering a homegrown and indigenous alternative to investment-

driven aggregator platforms.  

As of now the Bharat Taxi service is functional in Delhi NCR – Delhi, 

Gurugram, Noida and in Ahmedabad, Rajkot, Somnath and Dwarka of Gujarat.  

The app has 990,082 registered customers and over 3 lakh registered drivers 

completing 291,665 rides. In due course, Bharat Taxi plans to have phase wise 

rollout having national presence by 2029.  

(e) Currently no charges in form of convenience fees, platform fees or 

commissions. are being collected from the riders or the drivers in-app. 

However, at the airport prepaid booths that are operated by Bharat Taxi, a 7% 

Service Charge is applied on the fare to take care of operational expenses.  

(f) Bharat Taxi prioritises social security for Sarathis through health insurance, 

accident insurance, retirement savings, and a dedicated driver support system. 

It operates help centres at seven key locations in Delhi, provides rapid 

emergency assistance and verified ride data, allows drivers the freedom to 

work on other platforms without exclusivity restrictions, and actively promotes 
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women empowerment through initiatives such as “Bike Didi”, under which over 

150 women drivers have already joined the platform. 

Looking ahead, Bharat Taxi plans nationwide expansion across all 

states and cities, establishment of dedicated help centres in every state, 

further strengthening of driver social security, and deeper integration with 

national digital public infrastructure to deliver a sustainable, inclusive, and 

cooperative-driven mobility ecosystem. 

 

SAANSAD ADARSH GRAM YOJANA 

1730. THIRU DR. S. JAGATHRAKSHAKAN: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the number of villages adopted under Saansad Adarsh Gram Yojana 

(SAGY) in each phase (Phase I, II, and III), State and year-wise; 

(b)  whether all elected representatives have adopted villages under the 

scheme; 

(c)  if not, the reasons furnished by elected representatives or identified by 

the Government for non-participation; 

(d)  the details of the financial allocations and actual expenditure incurred 

under SAGY since its inception, along with the sources of funding for 

developmental works in the adopted villages; and 

(e)  out of the total adopted villages, the details of villages that have achieved 

the standards and objectives set by the scheme and those failed to 

achieve these objectives? 
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) A total of 1440 Gram Panchayats/Villages were adopted under Saansad 

Adarsh Gram Yojana (SAGY) during Phase-I (2014-2016), Phase-II (2016-

2018) and Phase-III (2018-2019). State-wise and year-wise data is given in the 

enclosed Statement. 

(b) and (c) No. It transpired from review studies and reports that some of the 

MPs hesitated to adopt Gram Panchayats under SAGY due to lack of 

dedicated funding and problems being experienced during convergence of 

resources.  

(d) SAGY is a 100% convergence based scheme without allocation of any 

funds for developmental projects undertaken under the scheme. Resources for 

SAGY projects are mobilized from the funds available under Central and State 

Government Schemes, Member of Parliament Local Area Development 

Scheme (MPLADS) and Member of Legislative Assembly 

Development Fund (MLALAD) and CSR fund. 

(e) The Gram Panchayats adopted under SAGY prepare Village 

Development Plans (VDP) through a participatory process under the guidance 

of Hon’ble Members of Parliament to achieve holistic progress of the village 

through convergence of resources.  A total of 924 Gram Panchayats adopted 

during Phase-I, II and III has completed 100% saturation of the activities 

planned under VDPs. 
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STATEMENT 

State-wise and year-wise data Gram Panchayats adopted under Saansad 
Adarsh Gram Yojana (SAGY) during Phase-I, II and III  

S.No State / UT 

GPs Identified under SAGY 

Total Phase-I Phase-II Phase-III 

(2014-2016) (2016-2018) (2018-2019) 

1 Andaman And 

Nicobar Islands 

1 1 1 

3 

2 Andhra Pradesh 32 19 15 66 

3 Arunachal Pradesh 3 1 1 5 

4 Assam 21 7 2 30 

5 Bihar 53 13 6 72 

6 Chandigarh 1 1 0 2 

7 Chhattisgarh 16 16 11 43 

8 Delhi 4 0 0 4 

9 Goa 3 1 0 4 

10 Gujarat 37 29 9 75 

11 Haryana 15 11 7 33 

12 Himachal Pradesh 7 5 3 15 

13 Jammu And Kashmir 9 5 0 14 

14 Jharkhand 20 19 13 52 

15 Karnataka 39 17 2 58 

16 Kerala 31 29 23 83 

17 Ladakh 1 0 0 1 

18 Lakshadweep 1 0 0 1 

19 Madhya Pradesh 37 16 10 63 

20 Maharashtra 70 46 13 129 

21 Manipur 3 4 5 12 

22 Meghalaya 4 2 0 6 

23 Mizoram 2 2 1 5 

24 Nagaland 2 1 1 4 
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25 Odisha 28 12 7 47 

26 Puducherry 2 0 0 2 

27 Punjab 20 4 1 25 

28 Rajasthan 34 31 17 82 

29 Sikkim 2 2 2 6 

30 Tamil Nadu 58 55 45 158 

31 Telangana 22 14 9 45 

32 Tripura 3 0 0 3 

33 UT of Dadra and 

Nagar Haveli and 

Daman and Diu 

1 0 0 

1 

34 Uttar Pradesh 104 99 69 272 

35 Uttarakhand 7 6 3 16 

36 West Bengal 3 0 0 3 

  Grand Total 696 468 276 1440 

 

कृिष और खाī ÿसÖंकृत उÂपादŌ का िनयाªत 

1731.  ®ी अशोक कुमार रावतः  

³या वािणºय और उīोग मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  क¤ þीय बजट 2025-26 म¤ कृिष और खाī ÿसÖंकृत उÂपादŌ के िनयाªत को बढ़ावा देने के 

िलए ³या िवशेष ÿावधान िकए गए ह§;  

(ख)  िवगत तीन वषō के दौरान उĉ उÂपादŌ के िनयाªत म¤ िकतनी विृĦ दजª कì गई है; 

(ग)  ³या सूàम, लघु एवं मÅयम उīमŌ और ÖटाटªअÈस को अंतराªÕůीय बाजारŌ तक पहòंच 

ÿदान करने के िलए कोई नई योजना आरंभ कì गई है और यिद हां, तो तÂसंबंधी Êयौरा 

³या है; और  

(घ)  िनयाªत के दौरान गुणव°ा मानकŌ और संभार तंý संबंधी समÖयाओ ंके समाधान के िलए 

³या कदम उठाए गए ह§?  
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वािणºय और उīोग मýंालय म¤ राºय मýंी; तथा  इल³ेůॉिनकì और सूचना ÿौīोिगकì 
मýंालय म¤ राºय मýंी (®ी िजितन ÿसाद): 

(क) क¤ þीय बजट 2025-26 म¤ कृिष और ÿोसेÖड फूड उÂपादŌ के ए³सपोटª को बढ़ावा देने के िलए 

कई पहल¤ कì गई ह§, जैसे उÂपादकता बढ़ान,े फसल िविवधीकरण, फसल कटाई के बाद के 

इĀंाÖů³चर और øेिडट सहायता के िलए पीएम धन धाÆय कृिष योजना; दालŌ म¤ आÂमिनभªरता 

के िलए िमशन; िबहार म¤ मखाना बोडª कì Öथापना; फलŌ और सिÊजयŌ के िलए Óयापक कायªøम; 

उ¸च उपज वाले बीजŌ पर राÕůीय िमशन; िबहार म¤ राÕůीय खाī ÿौīोिगकì सÖंथान कì Öथापना; 

खराब होने वाली चीज़Ō के िलए एयर कागō इĀंाÖů³चर का अपúेडेशन; और एमएसएमई और 

ÖटाटªअÈस को अंतरराÕůीय बाजारŌ तक पहòंचने म¤ मदद करने के िलए गारटंी कवर के साथ बेहतर 

øेिडट उपलÊधता। 

(ख) िपछले तीन सालŌ के कृिष और ÿोसेÖड खाī उÂपादŌ का ए³सपोटª डेटा संलµन िववरण म¤ 

िदया गया है। 

(ग) ए³सपोटª ÿमोशन िमशन (ईपीएम), िजसकì घोषणा यूिनयन बजट 2025-26 म¤ कì गई थी 

और िजसे यूिनयन कैिबनेट ने मंज़ूरी दी है, इसका मकसद कई योजनाओ ं को एक िसंगल 

आउटकम-बÖेड और अडैिÈटव Āेमवकª  म¤ िमलाकर भारत कì ए³सपोटª कॉिÌपिटिटवनेस को 

मज़बूत करना ह,ै खासकर एमएसएमई, पहली बार ए³सपोटª करने वालŌ और लेबर-इंट¤िसव 

स³ेटसª के िलए। इसके अलावा, Öटाटªअप इंिडया पहल के तहत, सरकार फंिडंग सपोटª देने के 

िलए फंड ऑफ फंड्स फॉर ÖटाटªअÈस (एफएफएस), Öटाटªअप इंिडया सीड फंड Öकìम 

(एसआईएसएफएस) और øेिडट गारटंी Öकìम फॉर ÖटाटªअÈस (सीजीएसएस) जैसी ÿमुख 

योजनाए ं लागू कर रही ह,ै िजसम¤ एफएफएस को एसआईडीबीआई Ĭारा एसईबीआई-रिजÖटडª 

अÐटरनेिटव इÆवेÖटम¤ट फंड्स के ज़åरए चालू िकया जा रहा है जो इि³वटी और इि³वटी-िल³ंड 

इÖंůñम¤ट्स के ज़åरए ÖटाटªअÈस म¤ िनवेश करते ह§। 



10.02.2026  700 
 

 

(घ) ³वािलटी से जुड़ी समÖयाओ ं को दूर करने के िलए, वािणºय िवभाग, एúीकÐचरल एडं 

ÿोसेÖड फूड ÿोड³ट्स ए³सपोटª डेवलपम¤ट अथॉåरटी (एपीडा) के ज़åरए, इंपोटª करने वाले दशे कì 

ज़łरतŌ के िहसाब से फूड सेÉटी, ³वािलटी Öट§डडª और सिटªिफकेशन पर ůेिनंग और कैपेिसटी-

िबिÐडंग ÿोúाम चलाता है, और ए³सपोटª ÿोड³ट्स कì टेिÖटंग के िलए एनएबीएल-माÆयता ÿाĮ 

लैबोरटेरीज़ को माÆयता दतेा है। अंगूर और मूंगफली जैसे ÿोड³ट्स के िलए ůेसेिबिलटी िसÖटम 

लागू िकए गए ह§। लॉिजिÖट³स के मामले म¤, पहलŌ म¤ खराब होने वाली चीज़Ō के िलए एयर कागō 

इĀंाÖů³चर का अपúेडेशन, डेिडकेटेड Āेट कॉåरडोर का िवकास, तटीय और अंतद¥शीय जलमागª 

पåरवहन को बढ़ावा देना, और खराब होने वाले ÿोड³ट्स के िलए समþुी ÿोटोकॉल का िवकास 

शािमल है। 

िववरण 

िपछले तीन सालŌ के कृिष और ÿोसेÖड खाī उÂपादŌ के िनयाªत का Êयौरा  

माýा मीिůक टन म¤; मूÐय िमिलयन अमåेरकì डॉलर म¤
भारत के कृिष एव ंÿसÖंकृत खाī उÂपादŌ का िनयाªत 

उÂपाद का नाम 2022-23 2023-24 2024-25 
माýा मÐूय माýा मÐूय माýा मÐूय 

कुल 67429.70 52493.36 47364.03 48764.13 49338.43 51921.42 
समþुी उÂपाद 1754.20 8077.97 1819.66 7366.98 1720.97 7405.00 
गैर-बासमती चावल 17786.56 6355.75 11116.71 4570.05 14128.96 6527.58 
बासमती चावल 4560.76 4787.50 5242.51 5837.13 6065.46 5944.48 
मसाले 1310.25 3787.08 1415.23 4245.99 1629.11 4451.54 
भ§स का मांस 1175.53 3193.69 1295.60 3740.16 1254.92 4060.54 
चीनी 11754.69 5770.64 4360.62 2822.25 3687.79 2159.40 
कॉफì 316.09 1146.17 297.91 1285.54 302.80 1805.57 
िविवध ÿसÖंकृत वÖतुए ँ 0.00 1418.67 0.00 1652.22 0.00 1680.10 
असंसािधत तंबाकू 256.19 822.23 278.45 1051.30 323.14 1478.22 
ऑयल मीÐस 4183.27 1600.90 4272.89 1712.28 3839.14 1344.39 
तेज फल 1094.11 863.74 1438.73 1145.24 1591.85 1171.08 
अरडंी का तेल 645.82 1265.64 692.96 1070.66 745.62 1152.37 
ÿसÖंकृत फल और रस 620.23 908.09 703.98 970.93 738.08 1028.93 
अनाज उÂपाद 480.41 752.18 534.32 841.79 594.54 933.89 
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चाय 241.05 817.57 260.71 825.42 262.98 923.89 
ताजी सिÊजयां 3375.57 924.91 2686.18 890.57 2150.73 894.31 
क¸चा कपास (शािमल) अपिशĶ 318.49 781.43 573.10 1115.49 458.16 809.72 
मंूगफली 669.11 831.59 680.69 860.70 746.32 794.99 
दाल¤ 762.85 661.59 594.16 644.01 730.73 778.17 
ÿसÖंकृत सिÊजयां 366.56 508.97 445.52 652.42 550.42 776.83 
डेयरी उÂपाद 156.37 588.93 173.75 468.39 217.02 720.67 
आयुष और हबªल उÂपाद 0.00 0.00 106.32 650.53 128.74 689.34 
वनÖपित तेल 201.56 439.56 213.47 421.85 335.37 631.57 
गआुरगम 406.53 617.14 417.69 541.65 453.65 568.97 
उÂपािदत तंबाकू 0.00 391.14 0.00 397.18 0.00 500.79 
ितल 228.69 425.94 240.06 525.07 250.95 491.45 
मादक पेय पदाथª 235.56 324.88 267.92 388.93 221.80 353.17 
काजू 59.58 356.29 65.80 338.88 65.23 338.21 
कोको उÂपाद 34.25 154.54 36.24 183.54 45.49 295.79 
अÆय अनाज 3625.74 1193.47 1596.68 517.65 704.11 270.88 
िपस ेहòए उÂपाद 637.54 288.89 256.46 172.54 267.37 191.83 
मगुê उÂपाद 0.00 134.04 0.00 184.58 0.00 168.77 
फल/सÊजी के बीज 21.13 117.93 16.98 131.73 21.17 157.62 
पÕुप उÂपादन 21.03 88.38 19.79 86.63 21.04 88.58 
भेड़/बकरी का मांस 10.08 67.93 11.03 78.05 11.58 84.96 
शेलैक 5.44 105.62 4.24 67.84 5.17 81.11 
पश ुआंत¤ 12.58 40.87 15.01 48.12 18.41 59.81 
अÆय ितलहन 58.97 70.21 32.90 43.44 38.92 50.69 
गड़ु 1623.54 256.93 773.96 133.09 154.83 29.24 
ÿाकृितक रबर 3700.00 6.40 4199.00 6.65 4839.00 8.84 
काज ूके िछलके का तरल 17.25 14.02 13.22 9.31 8.50 7.20 
नाइजर बीज 7.74 10.21 4.16 6.52 4.53 7.18 
गेहóं 4693.29 1519.69 188.28 56.66 3.57 2.03 
ÿसÖंकृत मांस 0.34 1.59 0.83 2.78 0.24 1.35 
अÆय मांस 0.76 2.45 0.30 1.39 0.05 0.37 
ąोत : डीजीसीआईएस 
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úामीण बुिनयादी ढांचे का सुŀढ़ीकरण 

1732. ®ी आिदÂय यादव: 

³या úामीण िवकास मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार ने उ°र ÿदेश के बदायूं िजले म¤ úामीण सड़कŌ, आवास, सामदुाियक 

पåरसंपि°यŌ और संपकª  सिुवधाओ ंसे संबंिधत अवसंरचनाÂमक किमयŌ कì जांच कì है जो कृिष 

उÂपादकता, बाजार पहòंच और úामीण जीवन Öतर को सीधे ÿभािवत करते ह§, यिद हां, तो 

तÂसंबंधी Êयौरा ³या है; 

(ख) सरकार Ĭारा िजले म¤ úामीण सड़कŌ, आवास ÓयवÖथाओ,ं Öव¸छता सिुवधाओ ंऔर साझा 

अवसंरचना को सŀुढ़ करने के िलए िजला-िविशĶ योजना और लि±त िनवेश के माÅयम से ³या 

कदम उठाए गए ह§; और 

(ग) यिद नहé, तो इसके ³या कारण ह§? 

úामीण िवकास मýंालय म¤ राºय मýंी (®ी कमलशे पासवान): 

(क) और (ख) úामीण सड़कŌ, आवास, सामदुाियक संपि°यŌ और संपकª  सिुवधाओ ंसे संबंिधत 

अवसंरचनाÂमक किमयŌ को दूर करने के उĥेÔय से úामीण िवकास मंýालय उ°र ÿदेश के बदायूं 

िजले सिहत देश के úामीण ±ेýŌ म¤ ÿधानमंýी úाम सड़क योजना (पीएमजीएसवाई), ÿधानमंýी 

आवास योजना - úामीण (पीएमएवाई-जी) और महाÂमा गांधी राÕůीय úामीण रोजगार गारंटी 

योजना (मनरगेा योजना) जैसी योजनाओ/ंकायªøमŌ का कायाªÆवयन कर रहा है। 

पीएमजीएसवाई पाý असंबĦ बसावटŌ को सभी मौसम म¤ सड़क संपकª  ÿदान करने के िलए एक 

बार का िवशेष हÖत±ेप है। वषŎ से, कृिष उÂपादकता और बाजार पहòंच को बढ़ाने के िलए úामीण 

सड़क नेटवकª  के समेकन और उÆनयन पर Åयान क¤ िþत करते हòए यह योजना पीएमजीएसवाई-II, 

पीएमजीएसवाई-III, और वाम पंथी उúवाद ÿभािवत ±ेýŌ के िलए सड़क संपकª  पåरयोजना 

(आरसीपीएलडÊÐयूईए) जैस ेिविभÆन घटकŌ के माÅयम से िवकिसत हòई है। úामीण अवसंरचना को 
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और मजबूत करने के िलए सरकार ने िसतंबर 2024 म¤ वषª 2024-25 से 2028-29 कì अविध के 

िलए पीएमजीएसवाई-IV शłु कì, जो जनगणना 2011 के अनुसार मैदानी ±ेýŌ म¤ 500+ और 

िवशेष ®ेणी वाले ±ेýŌ म¤ 250+ कì आबादी वाली असंबĦ बसावटŌ को लि±त करती है। 

पीएमजीएसवाई के िविभÆन घटकŌ म¤ बदायूं िजले के िलए 810.30 िकलोमीटर कì लंबाई को कवर 

करने वाले कुल 281 सड़क कायŎ को Öवीकृित दी गई है और इन Öवीकृत कायŎ म¤ से 100% परू े

हो चकेु ह§, िजससे िजले कì úामीण आबादी के िलए संपकª  सिुनिĲत हòआ है। 

úामीण िवकास मýंालय आवास कì सिुवधा के िलए úामीण ±ेýŌ म¤ "सभी के िलए आवास" 

के लàय को ÿाĮ करने हेतु 1 अÿैल 2016 से पीएमएवाई-जी का कायाªÆवयन कर रहा है तािक वषª 

2029 तक बिुनयादी सिुवधाओ ंके साथ 4.95 करोड़ प³के आवास बनाने के समú लàय के साथ 

पाý úामीण पåरवारŌ को सहायता ÿदान कì जा सके। क¤ þीय मंिýमंडल ने िव° वषª 2024-25 से 

2028-29 के दौरान 2 करोड़ अितåरĉ úामीण आवासŌ के िनमाªण के िलए पीएमएवाई-जी के 

कायाªÆवयन को मंजूरी दी है। िदनांक 05.02.2026 तक, उ°र ÿदेश के बदायूं िजले म¤ 44,776 

आवासŌ को Öवीकृित दी गई है और 44,610 आवास पूरे हो चुके ह§। लाभािथªयŌ के िलए लाभ को 

अिधकतम करने हेत ुअÆय योजनाओ ंके साथ अिभसरण को ÿोÂसािहत िकया जा रहा है। िदशा-

िनद¥श Öव¸छ भारत िमशन-úामीण (एसबीएम-जी), मनरगेा, या अÆय समिपªत िनिध ąोतŌ के साथ 

अिभसरण के माÅयम स े शौचालय िनमाªण म¤ सहायता करते ह§। इसी ÿकार, पाइप से पेयजल, 

िबजली कन³ेशन, एलपीजी गैस कने³शन, सौर लालटेन, Öव¸छ खाना पकाने कì ऊजाª, सौर 

छतŌ और सरकारी कायªøमŌ के तहत Öवयं सहायता समूहŌ (एसएचजी) मंच के साथ िलंकेज के 

िलए अिभसरण भी िकया जा रहा है। 

  मनरगेा एक मांग संचािलत मजदूरी रोजगार योजना है, िजसका उĥेÔय मांग के अनुसार 

úामीण ±ेýŌ म¤ ÿÂयेक पåरवार को हर िव°ीय वषª म¤ गारंटीकृत रोजगार के łप म¤ कम से कम सौ 

िदनŌ का अकुशल शारीåरक कायª ÿदान करना है। रोजगार सजृन के अलावा, मनरगेा ने úामीण 

अवसंरचना, सूखा ÿितरोध, बाढ़ िनयंýण और सरु±ा, भूिम िवकास, सूàम िसंचाई कायª, पारपंåरक 
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जल िनकायŌ का नवीनीकरण, úामीण संपकª , जल संर±ण और संचयन, और Óयिĉगत भूिम पर 

कायŎ जैसी Öथाई सामदुाियक पåरसंपि°यां बनाई ह§, िजससे úामीण अवसंरचना आधार सŀुढ़ 

हòआ है। उ°र ÿदेश के बदायूं िजले म¤ 2025-26 (5 फरवरी 2026 तक) के दौरान मनरगेा के तहत 

शłु िकए गए कायŎ का ®ेणी-वार Êयौरा संलµन  िववरण म¤ िदया गया है। 

  इसके अलावा, úामीण िवकास मýंालय, दीनदयाल अंÂयोदय योजना - राÕůीय úामीण 

आजीिवका िमशन (डीएवाई-एनआरएलएम) का कायाªÆवयन कर रहा ह,ै िजसका उĥेÔय úामीण 

गरीब मिहला पåरवारŌ को Öवयं सहायता समूहŌ म¤ एकिýत करना और उÆह¤ दीघªकािलक सहायता 

ÿदान करना है तािक वे अपनी आजीिवका म¤ िविवधता लाए,ं अपनी आय म¤ सधुार कर¤ और बेहतर 

जीवन जीए।ं उ°र ÿदेश के बदायूं िजले म¤ उ°र ÿदेश राºय úामीण आजीिवका िमशन 

(यूपीएसआरएलएम) के माÅयम से सहायक पाåरिÖथितकì तंý को सŀुढ़ करने के िलए डीएवाई-

एनआरएलएम के तहत लि±त हÖत±ेप िकए गए ह§। आजीिवका संवधªन ÿयासŌ के तहत, 19,750 

Öवयं सहायता समूहŌ (एसएचजी) का गठन िकया गया है, िजसम¤ 2,01,797 सदÖय आिथªक 

गितिविधयŌ म¤ एकìकृत हòए ह§। 10,007 सदÖयŌ वाले 224 उÂपादक समूहŌ के साथ 6,925 

सदÖयŌ वाले एक उÂपादक उīम का गठन िकया गया है, और कृिष और संबĦ ±ेýŌ म¤ पåरणामŌ म¤ 

सधुार के िलए िजलŌ म¤ एसएचजी Ĭारा संचािलत एफपीओ Öथािपत िकए गए ह§। बाजार पहòंच और 

संपकª  को बढ़ाने के िलए, िजला और Êलॉक ÖतरŌ पर सरस Öटोर Öथािपत िकए गए ह§, और 

एसएचजी सदÖयŌ को देश भर म¤ सरस मेलŌ म¤ भाग लेने के िलए सिुवधा ÿदान कì जा रही है। 

ऑनलाइन िवपणन के िलए ई सरस, अमेज़न, िÉलपकाटª और मीशो पर 100 से अिधक एसएचजी 

उÂपाद पंजीकृत ह§, िजससे बाजार संपकª  और आय के अवसरŌ म¤ सधुार हो रहा है। 

  इन पहलŌ ने उ°र ÿदेश के बदायूं िजले म¤ कृिष उÂपादकता म¤ सधुार, बाजार पहòंच को 

बढ़ाने और úामीण जीवन Öतर को ऊपर उठाने म¤ योगदान िदया है। 

(ग)ÿĳ नहé उठता। 
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िववरण 

उ°र ÿदशे के बदायूं िजले म¤ 2025-26 (5 फरवरी 2026 तक) के दौरान मनरेगा के तहत 
शुł िकए गए कायŎ का ®ेणी-वार Êयौरा 

®ेिणयŌ का नाम 
पूणª िकए गए चल रह े

कायŎ कì सं́ या 
Óयय  

(लाख Łपये म¤) 
कायŎ कì सं́ या 

Óयय  
(लाख Łपये म¤) 

úामीण अवसंरचना 297 94.29 867 197.14 
सूखा ÿितरोध 390 14.17 4,736 179.50 
बाढ़ िनयंýण और सुर±ा 167 20.31 358 83.19 
भूिम िवकास 4,099 653.77 6,585 2,541.22 
सूàम िसंचाई कायª 69 57.31 80 69.82 
पारंपåरक जल िनकायŌ का नवीनीकरण 47 24.55 70 41.32 
úामीण संपकª  645 366.72 3,425 1,629.71 
जल संर±ण और जल संचयन 323 37.90 857 240.80 
Óयिĉगत भूिम पर कायª (®ेणी IV) 3,548 359.89 5,071 353.69 

कुल 9,643 1,628.88 22,252 5,336.34 
 

Ö व¸ छता कमªचाåरयŌ के िलए पुनवाªस योजना 

1733. ®ी बाÐ या मामा सुरशे गोपीनाथ Ì हाýे:    

³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³ या महाराÕ ů म¤ रेलवे Ö टेशनŌ, सरकारी कायाªलयŌ और िवīालयŌ को िन:श³ त Ó यिĉयŌ के 

िलए सुलभ बनाने के संबंध म¤ अप±ेाकृत सीिमत ÿगित हòई है िजसके पåरणामÖ वłप उÆ ह¤ अनेक 

चुनौितयŌ का सामना करना पड़ रहा है;  

(ख) यिद हां, तो ³ या सरकार इस संबंध म¤ एक Ó यापक और ÿभावी योजना या नीित बनाना 

आवÔ यक समझती है;  

(ग) ³ या सरकार महाराÕ ů म¤ सफाई कमªचारी समुदाय के िलए Ö थायी आवास, रोजगार और 

पनुवाªस के िलए िकसी योजना पर कायª कर रही है; यिद हां, तो तÂ सबंंधी िजला-वार Ê यौरा ³ या है; 
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(घ) ³ या महाराÕ ů म¤ चल रहे अनुसूिचत जाित और अनुसूिचत जनजाित के कोई छाýावास जीणª-

शीणª िÖथित म¤ ह§ और बुिनयादी सिुवधाओ ंऔर Ö वाÖ Ã य सवेाओ ंकì कमी जसैी गंभीर समÖ याओ ं

का सामना कर रहे ह§ िजससे छाýŌ का जीवन खतर ेम¤ पड़ रहा है; और 

(ङ) यिद हां, तो सरकार Ĭारा इस संबंध म¤ सधुार लाने के िलए ³ या कदम उठाए जा रहे ह§? 

उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक 
Æयाय और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी. एल. वमाª): 

(क) और (ख)  'राºय म¤ िनिहत या राºय के अिधकार–±ेý वाले िनमाªण कायª, भूिम और भवन' 

‘राºय सूची’ का िवषय है, और िदÓयांगजन अिधकार अिधिनयम, 2016 कì धारा 41, 44 और 45 

के अनसुार, िदÓयांगजनŌ के िलए सुगÌय िनिमªत अवसंरचना, पåरवहन ÿणाली और सगुÌय 

आईसीटी (ICT) सिुनिĲत करने के िलए कदम उठाने हेत ुसमिुचत सरकार िजÌमेदार है तथा साथ 

ही, िनयिमत सामािजक लेखा परी±ा/मूÐयांकन आयोिजत करने कì िजÌमेदारी भी उसी कì है और 

ऐसे आकँड़Ō का रखरखाव क¤ þ Öतर पर नहé िकया जाता है। महाराÕů राºय सरकार ने सूिचत 

िकया है िक महाराÕů के मुंबई शहर, नािसक, पणुे और नागपरु िजलŌ म¤ कुल 137 भवनŌ का 

पनुिनªमाªण पहले ही िकया जा चुका है और उÆह¤ िदÓयांगजनŌ के िलए सगुÌय बना िदया गया है। 

क¤ þ सरकार के िवभागŌ/मýंालयŌ, राºयŌ/संघ राº य ±ेýŌ कì सहायता के िलए, िदÓयांगजन 

सशिĉकरण िवभाग एक Óयापक योजना- 'िदÓयांगजन अिधकार अिधिनयम, 2016 के कायाªÆवयन 

कì योजना' (SIPDA) लागू करता ह,ै िजसम¤ "बाधा मĉु वातावरण के िनमाªण हेतु योजना" 

(CBFE योजना) नामक एक उप-घटक शािमल है। इसके माÅयम स,े पूणª ÿÖताव ÿाĮ होने पर 

मांग के आधार पर राºय/संघ राº य ±ेý सरकारŌ को बाधा मĉु वातावरण िनमाªण के िलए िव°ीय 

सहायता ÿदान कì जाती है। 

यूडीआईएसई+ 2024-25 के अनुसार, देश भर के 14.71 लाख ÖकूलŌ म¤ से: 

i. 11.64 लाख ÖकूलŌ म¤ र§प ह§;  

ii. 8.08 लाख ÖकूलŌ म¤ रेिलगं के साथ र§प ह§; और  
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iii. 5.23 लाख ÖकूलŌ म¤ िवशेष आवÔयकता वाल ेब¸चŌ (CwSN) के अनुकूल शौचालय 

ह§। 

महाराÕů म¤:  

i. 1,01,723 ÖकूलŌ म¤ र§प ह§;  

ii. 88,287 ÖकूलŌ म¤ रेिलंग के साथ र§प ह§; और  

iii.  67,668 ÖकूलŌ म¤ िवशेष आवÔयकता वाले ब¸चŌ (CwSN) के अनुकूल शौचालय ह§। 

इसके अितåरĉ, िवभाग ने 10 जनवरी, 2024 को शै±िणक संÖथानŌ के िलए 'सगुÌयता 

संिहता' (Accessibility Code) अिधसूिचत कì है और इसे िदÓयांगजन अिधकार िनयम, 2017 

के तहत अिधसूिचत िकया गया है। इसम¤ सुगÌयता मानक, सगुÌयता म¤ आने वाली बाधाओ ंकì 

पहचान और मौजूदा भवनŌ कì सगुÌयता लेखा परी±ा करने तथा आगामी/नए िनमाªण कायŎ कì 

योजनाओ ंकì जांच के िलए िदशा-िनद¥श शािमल ह§। 

(ग) जी, नहé । 

(घ) और (ङ)  महाराÕů राºय सरकार Ĭारा यह सूिचत िकया गया है िक, ÿिøया के अनसुार, सभी 

छाýावासŌ कì छोटी और बड़ी किमयŌ कì समय-समय पर िनगरानी कì जाती है। यिद कोई गंभीर 

अपूरणीय कमी देखी जाती है, तो तÂकाल संरचनाÂमक लेखा परी±ा (Öů³चरल ऑिडट) 

आयोिजत कì जाती है। असंतोषजनक ऑिडट पåरणामŌ के मामले म¤, छाýावास म¤ रहने वाले  सभी 

छाýŌ को तरुतं सरुि±त और ÖवÖथ पåरिÖथितयŌ वाले वैकिÐपक ÖथानŌ पर Öथानांतåरत कर 

िदया जाता है। इस बीच, राºय लोक िनमाªण िवभाग (PWD) के माÅयम से ÿाथिमकता के आधार 

पर मरÌमत कायª कराया जाता है। 

पारपंåरक दरी उīोग 

1734.®ी राकेश राठौरः  

³या वľ मýंी यह बताने कì कृपा कर¤गे िकः 
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(क) ³या उ°र ÿदेश के सीतापरु िजला अपने पारंपåरक दरी उīोग के िलए जाना जाता है िजसकì 

आपूितª देश के िविभÆन भागŌ म¤ कì जाती है और साथ ही िवदेशŌ म¤ िनयाªत भी िकया जाता है, 

यिद हां, तो  तÂसंबंधी Êयौरा ³या है; 

(ख) ³या सरकार कुटीर और लघु उīोग के łप म¤ दरी उīोग के संर±ण और संवधªन के िलए कोई 

िवशेष नीित लागू कर रही है अथवा कोई योजना चला रही है, यिद हां, तो तÂसंबंधी Êयौरा ³या 

ह;ै 

(ग) ³या सरकार के पास िवपणन, āांिडंग और िनयाªत संवधªन के माÅयम से दरी उÂपादकŌ के िलए 

राÕůीय और अंतराªÕůीय बाजारŌ तक बेहतर पहòंच ÿदान करने का कोई ÿÖताव है, यिद हां तो 

तÂसंबंधी Êयौरा ³या है; और  

(घ) ³या सरकार के पास दरी उÂपादŌ के व²ैािनक गणुव°ा परी±ण के िलए सीतापरु िजले म¤ एक 

आधिुनक परी±ण ÿयोगशाला Öथािपत करने का कोई ÿÖताव है तािक िनधाªåरत गुणव°ा 

मानकŌ का अनुपालन सुिनिĲत िकया जा सके और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

िवदेश मýंालय म¤ राºय मýंी; तथा  वÖ ý मýंालय म¤ राºय मýंी (®ी पिबýा माग¥åरटा): 

(क) उ°र ÿदेश के सीतापुर िजले कì हÖतिनिमªत दरी एवं अÆय हÖतिनिमªत फशª आवरणŌ के 

उÂपादन के िलए एक िविशĶ पहचान है। िवकास आयुĉ (हÖतिशÐप) कायाªलय Ĭारा सीतुपर िजल े

म¤ दरी, गलीचे एवं कालीन तथा अÆय फशª आवरण िशÐप म¤ कुल 1562 पहचान काडª जारी िकए 

गए ह§।  

(ख)और  (ग) वľ मýंालय के अधीन िवकास आयĉु (हÖतिशÐप) कायाªलय, दरी सिहत िजसम¤ 

कालीन ±ेý भी शािमल है, देश भर के हÖतिशÐप ±ेý के समú िवकास और संवधªन के िलए दो 

योजनाए ं नामशः राÕůीय हÖतिशÐप िवकास कायªøम (एनएचडीपी) और Óयापक हÖतिशÐप 

कलÖटर िवकास योजना (सीएचसीडीएस) कायाªिÆवत करता है। 

एनएचडीपी योजना के िवपणन सहायता एवं सेवाए ं घटक के अंतगªत, उ°र ÿदेश के 

सीतापरु िजले सिहत दशे भर के पारंपåरक िशÐप उÂपादŌ के संवधªन हेत ुपाý एज¤िसयŌ को घरलूे 



10.02.2026  709 
 

 

और अंतराªÕůीय बाजारŌ म¤ िविभÆन िवपणन कायªøम आयोिजत करने के िलए िव°ीय सहायता 

ÿदान कì जाती है।   

(घ) भारतीय कालीन ÿौīोिगकì संÖथान, भदोही म¤ परी±ण ÿयोगशाला के उÆनयन का ÿÖताव 

सीतापरु सिहत दशे के सभी िजलŌ के दरी उÂपादŌ को व²ैािनक गुणव°ा परी±ण ÿदान करता है। 

सीतापरु से अब तक अलग से ÿÖताव ÿाĮ नहé हòआ है।  

 

राÕůीय बागवानी िमशन 

1735. ®ी अŁण कुमार सागरः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार ने उ°र ÿदेश म¤ संभािवत बागवानी िवकास, कृिष जलवाय ु अनुकूलन और 

िवकास को Åयान म¤ रखते हòए शाहजहांपरु लोक सभा िनवाªचन ±ेý के अंतगªत आने वाले सभी 

िवकास खंडŌ म¤ राÕůीय बागवानी िमशन को मंजूरी देने के िलए कोई कदम उठाए ह§; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है और इस ÿÖताव कì अīतन िÖथित ³या है; और 

(ग) इस ÿÖताव को कब तक अंितम łप िदए जाने कì संभावना है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) से (ग) राÕůीय बागवानी िमशन (एनएचएम), समेिकत बागवानी िवकास िमशन (एमआईडीएच) 

कì एक उप-योजना है, िजसे देश म¤ बागवानी के समú िवकास के िलए कृिष एवं िकसान कÐयाण 

मýंालय Ĭारा कायाªिÆवत िकया जा रहा है। एमआईडीएच के ÿचालन संबंधी िदशा-िनद¥शŌ को वषª 

2025 म¤ संशोिधत िकया गया था, िजसके तहत शाहजहापँरु लोकसभा ±ेý के अंतगªत आने वाले 

सभी िवकास खंडŌ सिहत सभी राºयŌ/क¤ þ शािसत ÿदेशŌ को एमआईडीएच के अंतगªत शािमल 

िकया गया है। 

     एमआईडीएच एक क¤ þीय ÿायोिजत योजना है, िजसे राºयŌ Ĭारा उनकì वािषªक कायª योजना 

के आधार पर कायाªिÆवत िकया जाता है। ये कायª योजनाए ँराºयŌ Ĭारा संतुिलत बागवानी िवकास, 
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कृिष-जलवाय ुअनुकूलनशीलता और राºय म¤ िवकास कì संभावनाओ ंके संबंध म¤ उनकì िविशĶ 

आवÔयकताओ ंको Åयान म¤ रखते हòए तैयार कì जाती ह§।  

 वषª 2025-26 के िलए, उ°र ÿदेश के िलए 177.08 करोड़ Łपये कì वािषªक कायª योजना 

को मंजूरी दी गई है, िजसम¤ भारत सरकार का 106.24 करोड़ Łपये का िहÖसा अथाªत् Öवीकृत 

पåरÓयय का 125% शािमल है। यह योजना शाहजहांपरु लोकसभा ±ेý के अंतगªत आने वाले 

िवकास खंडŌ सिहत उ°र ÿदेश म¤ िविभÆन बागवानी गितिविधयŌ को कवर करगेी, िजनम¤ नसªरी, 

±ेý िवÖतार, मशłम, सरंि±त खेती, जैिवक खेती, मधमु³खी पालन, बागवानी मशीनीकरण, 

फसलोपरांत ÿबंधन, उÂकृĶता क¤ þ, बाजार आिद शािमल ह§।  

राÕůीय सहकारी नीित 2025 

1736. डॉ. मÆना लाल रावतः 

³या सहकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क) सरकार Ĭारा राÕůीय सहकारी नीित-2025 के अंतगªत ³या ÿमुख लàय िनधाªåरत िकए गए ह§ 

और इस नीित कì अब तक ³या उपलिÊधयां रही ह§; 

(ख) उĉ नीित के अंतगªत गिठत ÿाथिमक कृिष ऋण सिमितयŌ को कौन-कौन सी िव°ीय, 

तकनीकì और सेवा संबंधी सुिवधाए ंÿदान कì जा रही ह§; 

(ग) ³या सरकार, सहकारी ±ेý म¤ भारत टै³सी नामक कोई योजना चला रही है; 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और उĥेÔय और कायªकरण का Öवłप ³या है; 

(ङ) इस पहल के अंतगªत अब तक िकतने लोगŌ को शािमल िकया गया है और ³या इसके 

िवÖतार के िलए आगामी योजनाए ंबनाई जा रही ह§; 

(च) ³या उĉ ÿणाली को िदÐली के अितåरĉ दशे के अÆय शहरŌ म¤ भी लागू िकए जाने का 

ÿÖताव है; और 

(छ) ³या सरकार, úामीण ±ेýŌ िवशेषकर जनजातीय बहòल ±ेýŌ म¤ ऐसी सहकारी योजनाओ ंको 

कायाªिÆवत करने पर िवचार कर रही है, यिद हां, तो तÂसंबंधी Êयौरा ³या है? 
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गृह मýंी; तथा सहकाåरता मýंी (®ी अिमत शाह): 

(क) राÕ ůीय सहकाåरता नीित म¤ 16 उĥेÔ य/लà य ह§ िजनम¤ से कुछ िनÌ नानुसार ह§: 

(i) समयबĦ सधुारŌ के माÅ यम स े अनुकूल िविधक और िविनयामक माहौल िनिमªत करके 

सहकारी सिमितयŌ म¤ Ö वाय°ता, पारदिशªता, सगुम Ó यवसाय और सशुासन को बढ़ावा दनेा 

और उÆ ह¤ समान अवसर ÿदान करना ।  

(ii) अÆ य आिथªक सÖं थानŌ कì ही तरह उÆ ह¤ सगुम और िकफायती िव° तथा समान 

Ó यावसाियक अवसर ÿदान करना । 

(iii) अंतरराÕůीय बाजारŌ तक पहòचँ सिहत बहòआयामी िवÖतार को ÿोÂसािहत करना तथा 

सदÖयŌ कì आय म¤ विृĦ करना।  

(iv) ÿभावशाली और पारदशê ÿबंधन के िलए ÿौīोिगकì को अपनाना। 

(v) सहकारी सिमितयŌ को सहकारी िसĦांतŌ पर आधाåरत पेशेवर-ÿबंिधत आिथªक इकाइयŌ म¤ 

łपांतåरत होने म¤ सहयोग करना। 

(vi) नए और उभरते ±ेýŌ म¤ सहकारी सिमितयŌ के िवÖतार को ÿोÂसािहत करना ।  

(vii) सततता (sustainability) हेत ु पयाªवरण-अनकूुल आचरणŌ और चøìय अथªÓयवÖथा 

(circular economy) को ÿोÂसािहत करना।  

(viii)  मानकìकृत, उ¸च-कोिट, सहकार-क¤ िþत पाठ्यøमŌ के िवकास को ÿोÂसािहत 

करना और ÿािधकृत िवषयवÖतु का िनमाªण करना ।  

ÿमुख उपलिÊधयां िनÌ नानुसार ह§: 

(i) शहरी सहकारी ब§कŌ के िलए एनयूसीएफडीसी (नेशनल अबªन कोऑपरेिटव फाइन¤स एडं 

डेवलपम¤ट ऑफ कॉरपोरशेन िलिमटेड) के नाम से अāेंला संगठन कì Ö थापना । इसे भारतीय 

åरजवª ब§क से एसआरओ (सेÐ फ रेगुलेटरी संगठन) का दजाª भी ÿाÈ त हो गया है ।  
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(ii) úामीण सहकारी ब§कŌ (राº य सहकारी ब§कŌ और िजला क¤ þीय सहकारी ब§कŌ) को 

िडिजटल ब§िकंग के िलए आईटी इÆ Āा सेवाए ंÿदान करने के िलए सहकारी सारथी िलिमटेड 

नामक इकाई कì Ö थापना  ।  

(iii) उ¸ च कोिट, मानकìकृत और उīोग चािलत िश±ा और ÿिश±ण ÿदान करने और भारत म¤ 

सहकारी िश±ा एवं ÿिश±ण हेतु शीषª Ö तरीय संगठन के łप म¤ कायª करने के िलए “िýभवुन” 

सहकारी िवÔ विवīालय कì Ö थापना ।  

(iv) अंतराªÕ ůीय बाजारŌ म¤ सहकारी ±ेý के उÂ पादŌ के िनयाªत को ÿोÂ सािहत करने के िलए 

राÕ ůीय सहकारी िनयाªत िलिमटेड (एनसीईएल) कì Ö थापना ।  

(v) भारतीय बीज सहकारी सिमित िलिमटेड (बीबीएसएसएल) के नाम से एक सहकारी संगठन 

कì Ö थापना जो सभी दोनŌ पीिढ़यŌ के बीजŌ, अथाªत ्बिुनयादी और ÿमािणत बीजŌ के उÂ पादन, 

परी±ण, ÿमाणन, ÿसÖं करण, भंडारण, āांिडंग, लेबिलंग और पैकेिजंग पर Å यान क¤ िþत करेगा ।   

(vi) जैिवक उÂ पादŌ के संúहण, ÿमाणन, परी±ण, ÿापण, भंडारण, ÿसÖं करण, āांिडंग, 

लेबिलंग, पैकेिजंग, लॉिजिÖटक सिुवधाए ंएवं िवपणन म¤ सÖं थागत सहायता ÿदान करने तथा 

जैिवक खेती करने वाले िकसानŌ को िव°ीय सहायता कì Ó यवÖ था म¤ सुिवधा ÿदान करने के 

िलए अāेंला संगठन के łप म¤ राÕ ůीय सहकारी ऑग¥िन³ स िलिमटेड (एनसीओएल) कì 

Ö थापना।  

(vii) मýंालय Ĭारा Ö कूल िश±ा और सा±रता िवभाग, भारत सरकार से अनुनय के 

पåरणामÖ वłप एनसीईआरटी Ĭारा क±ा 6 के छाýŌ के िलए सहकाåरता पर एक अÅ याय 

शािमल िकया गया है ।  

(viii) लि±त इंटरव¤शंस के िलए मýंालय Ĭारा िवकिसत िकया गया राÕ ůीय सहकारी डेटाबेस म¤ 

ल§िगक और दबुªल वगª के आंकड़Ō का पृथ³ करण ।  

(ix) ऐप आधाåरत टै³ सी सेवा - “भारत टै³ सी” का शुभारंभ ।  
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(x) सशुासन और पारदिशªता को सिुवधाजनक बनाने के िलए बहòराº य सहकारी सोसाइटी 

अिधिनयम, 2002 का वषª 2023 म¤ संशोधन ।  

(xi) डेयरी से³ टर म¤ संधारणीयता और चøìयता के िलए कोऑपरेिटव इनपट्ुस एडं सिवªस 

िडलीवरी मÐ टी Ö टेट िलिमटेड के नाम से एक बहòराº य सहकारी सिमित को िदनांक 

31.12.2025 को पंजीकृत िकया गया।  इस सिमित का लà य िकफायती, गणुव°ापूणª 

िनिविĶयां और अिनवायª सहायक सेवाओ ं कì समयबĦता सिुनिĲत करके डेयरी पशुओ ं कì 

उÂ पादकता म¤ वृिĦ और डेयरी िकसानŌ कì लाभÿदता म¤ सुधार करना है। गोमाय सहकारी 

सिमित मÐ टी-Ö टेड िलिमटेड के नाम से एक अÆ य बहòराº य सहकारी सिमित को भी िदनांक 

31.12.2025 को पंजीकृत िकया गया है । इस सिमित का लà य नवीकरणीय ऊजाª लà यŌ और 

जैिवक उवªरकŌ के संधारणीय उपयोग का समथªन करते हòए ऐसी खाद ÿबंधन ÿथाओ ं को 

बढ़ावा देना है जो úामीण समदुायŌ के िलए रोजगार और आय के अवसर उÂ पÆ न कर¤ ।   

(ख) सरकार ने वषª 2022 म¤ प³ै स कंÈ यूटरीकरण कì क¤ þीय ±ेýक पåरयोजना को लॉÆ च िकया 

था । इस पåरयोजना के अधीन भारत सरकार ने आरभं म¤  ₹2,516 करोड़ के कुल िव°ीय पåरÓ यय 

से 63,000 को अनुमोिदत िकया था, िजसे अब बढ़ाकर 2925.39 करोड़ Łपये करते हòए 79,630 

प³ै स को शािमल िकया गया है िजसम¤ सभी कायªशील प³ै स को ईआरपी (एटंरÿाइज åरसोसª 

È लािनंग) आधाåरत कॉमन राÕ ůीय सॉÉटवेयर पर लाकर राº य सहकारी ब§कŌ (StCBs) और 

िजला क¤ þीय सहकारी ब§कŌ (DCCBs)के माÅ यम से नाबाडª के साथ िलंक िकया जाना है । प³ै स 

कंÈ यूटरीकरण पåरयोजना के अधीन कुल 79,630 ÿाथिमक कृिष øेिडट सिमितयŌ (प³ै स) को 

शािमल िकया गया है िजनम¤ से 61,478 ÿाथिमक कृिष øेिडट सिमितयŌ (प³ै स) को कंÈ यूटरीकृत 

करके एटंरÿाइज åरसोसª È लािनंग (ईआरपी) पर ऑनबोडª िकया गया है िजससे वे ऑनालाइन 

लेखाकरण और सदÖ य सेवाए ंअपनाने म¤ स±म बन गए ह§ ।  

मýंालय Ĭारा प³ै स कंÈ यूटरीकरण पåरयोजना के अधीन जारी क¤ þीय सहायता कì कुल 

धनरािश 1073.98 करोड़ Łपये है िजसम¤ से ÿितभागी राº यŌ/संघ राº य±ेýŌ को 908.06 करोड़ 
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Łपये और नाबाडª को पåरयोजना के अधीन कायाªÆ वयन एज¤सी के łप म¤ 165.92 करोड़ Łपये 

जारी िकए गए ह§ ।  

अनमुान है िक िडिजटल एकìकरण से úामीण सेवा ÿदाय म¤ िनÌ नानुसार तरीकŌ से 

उÐ लेखनीय वृिĦ होगी: 

• पारदिशªता और कुशलता: िडिजटल अिभलेख ýिुटयां घटाता है और लेनदने एवं सेवा 

ÿदायगी कì जवाबदेही म¤ सधुार लाता है ।  

• बहò-Ó यवसाय के साथ बहेतर पहòचं: िकसानŌ को एकल È लेटफॉमª पर øेिडट, िनिविĶ, 

पीडीएस, सीएससी और अÆ य िवपणन सुिवधाए ं जैसी बहò-सेवाओ ं कì पहòंच िमलती है 

िजससे िबचौिलयŌ पर िनभªरता घटती है ।  

• åरयल टाइम िनगरानी: िजला क¤ þीय सहकारी ब§कŌ (DCCBs) और राº य सहकारी ब§कŌ 

(SCBs) के साथ सीबीएस एकìकरण से åरयल टाइम िव°ीय åरपोिट«ग और बेहतर 

िविनयामक पयªवे±ण सिुनिĲत होता है ।   

• िव°ीय समावेशन: िडिजटल È लेटफॉÌ सª ÿÂ य± लाभ अंतरण (DBT), øेिडट और ऋण 

संिवतरण और मोबाइल आधाåरत लेनदेनŌ म¤ सुिवधा ÿदान करते ह§ और úामीण ±ेýŌ म¤ 

िव°ीय पहòंच म¤ सधुार लाते ह§।  

• डाटा-चािलत िनणªयन: िडिजटलीकरण से फसल पĦित, øेिडट उपयोग और मांग 

łझानŌ म¤ अंतŀªिĶ ÿाÈ त होती है िजससे बेहतर आयोजना और सहायता ÿणािलयां स±म 

होती ह§ ।  

(ग), (घ) और (ङ) सहकाåरता मंýालय रोजगार सजृन, सामािजक सुर±ा और जमीनी Öतर 

पर आिथªक भागीदारी के साधन के łप म¤ सहकारी सिमितयŌ को सशĉ बनाने के िलए ÿितबĦ है। 

भारत टै³सी कì पåरकÐपना चालकŌ, िजÆ ह¤ सारथी के łप म¤ संदिभªत िकया गया ह,ै को ÖवािमÂव, 

शासन और मूÐय िनमाªण के क¤ þ म¤ रखकर मोिबिलटी के ±ेý म¤ एक łपांतरणकारी पहल के łप म¤ 
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कì गई ह ैिजसस ेएúीगेटर-चािलत मॉडल के िलए एक संधारणीय और सÌमानजनक िवकÐप ÿदान 

िकया जा सके । "भारत टै³सी" भारत का पहला सहकाåरता आधाåरत राइड-हेिलंग Èलेटफॉमª है । 

यह 'सहकार स ेसमृिĦ' कì पåरकÐ पना के अनłुप सहकारी ±ेý को सश³ त करने और समावेशी, 

नागåरक-क¤ िþत मोिबिलटी समाधानŌ को बढ़ावा देने के िलए भारत सरकार के चल रहे ÿयासŌ म¤ 

एक ÿमुख मील का पÂथर है । बहòराºय सहकारी सोसाइटी अिधिनयम, 2002 के अधीन पंजीकृत 

भारत टै³सी कì Öथापना िदनांक 6 जून 2025 को सहकाåरता के ±ेý म¤ कायªरत 8 राÕůीय Öतर 

के सÖंथानŌ Ĭारा कì गई थी । यह Èलेटफॉमª शूÆय-कमीशन मॉडल पर काम करता ह ै िजसम¤ 

चालकŌ को मुनाफे का सीधा िवतरण होता ह ैजो िनवेश-चािलत एúीगेटर Èलेटफॉमª का एक घरेलू 

और Öवदेशी िवकÐप ÿदान करता ह ै।  

अभी तक भारत टै³सी सेवा िदÐली एनसीआर-िदÐली, गŁुúाम, नोएडा और गजुरात के 

अहमदाबाद, राजकोट, सोमनाथ और Ĭारका म¤ कायªशील है । ऐप म¤ 990,082 पंजीकृत úाहक ह§ 

और 3 लाख स ेअिधक पंजीकृत चालक ह§ जो 291,665 राइड पूरी कर चुके ह§ ।  

(च) और (छ): मांग और बाजार कì िÖथित पर इसका िवÖ तार अÆ य ±ेýŌ म¤ िकया जाएगा ।  

STATUS OF HEAVY INDUSTRIES SECTOR 

1737. DR. ALOK KUMAR SUMAN:  

Will the Minister of HEAVY INDUSTRIES be pleased to state:  

(a) the current status of the heavy industries sector in the country, including 

automobiles, capital goods, engineering and manufacturing industries;  

(b) the details of Central Government schemes and Production Linked 

Incentive (PLI) initiatives implemented to promote domestic manufacturing and 

technological upgradation;  
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(c) the measures taken to attract investment, strengthen supply chains and 

enhance competitiveness of heavy industries;  

(d) the steps undertaken to promote adoption of advanced manufacturing, 

automation, green technologies and Industry 4.0 practices;  

(e) whether any initiatives are in place for skill development, employment 

generation and MSME integration within the heavy industries ecosystem; and  

(f) the details of additional policy, financial and institutional measures proposed 

by the Government to support sustainable growth, self-reliance and global 

competitiveness of the heavy industries sector while ensuring environmental 

compliance and inclusive industrial development nationwide? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 

(a) As per information received from Society of Indian Automobile 

Manufacturers (SIAM), the automobile sector contributes nearly 15% of the 

country's GST Revenue Collections. The sector is also a significant 

employment creator in the country with an estimated 30 million jobs (Direct: 4.2 

Mn, Indirect: 26.5 Mn) across the entire automotive value chain. The 

production, sales and exports of automobiles in India during January to 

December, 2025 is as under :  

Production, Sales and Export of Automobiles in India (January–December 25)                                                                                                                      
(Nos. in lakh) 

Category Production Sales Exports 

Passenger Vehicles 53.8 44.9 8.6 

Commercial Vehicles 11.1 10.3 0.9 
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Three Wheelers 12.2 7.9 4.3 

Two Wheelers 255.0 205.0 49.4 

(Source: SIAM)  

Further, as per present estimates, the Capital Goods Industry 

contributes about 1.9% of GDP.  This sector is crucial for the development of 

domestic manufacturing capabilities from a national self-reliance perspective.  

Production, Import and Export-data of the sector for the financial year 2024-25 

are given as under: - 

(figures in Rs. crore) 
Sl. No. Sub-sectors of Capital 

Goods 
Production Import Export 

1 Machine Tools 14,286 18,686 1,472 
2 Dies, Moulds and Press 

Tools 
18,400 9,400 2,300 

3 Textile Machinery 10,461 16,417 2,242 
4 Printing Machinery 29,716 12,651 2,584 
5 Earthmoving and Mining 

Machinery 
80,750 4,250 6,800 

6 Plastic Processing Machinery 4,827 4,405 2,428 
7 Food Processing Machinery 15,249 10,850 4,562 
8 Process Plant Equipment 31,505 7,645 10,968 

(Source: Industry Associations namely, IMTMA, TAGMA, TMMA, IPAMA, ICEMA, 
PMMAI, AFTPAI, PPMAI) 
(b) and (c) The following schemes are being implemented by the Ministry of 
Heavy Industries (MHI) to promote domestic manufacturing and technological 
upgradation: 
(i) Production Linked Incentive (PLI) Scheme for Automobile and Auto 

Component Industry in India (PLI-Auto): The Government approved this 

scheme on 23.09.2021 for Automobile and Auto Component Industry in India 

for enhancing India's manufacturing capabilities for Advanced Automotive 



10.02.2026  718 
 

 

Technology(AAT) products with a budgetary outlay of Rs. 25,938 crore. The 

scheme proposes financial incentives to boost domestic manufacturing of AAT 

products including EVs with minimum 50% Domestic Value Addition (DVA) and 

attract investments in the automotive manufacturing value chain.  

(ii) Production Linked Incentive Scheme on National Programme on 

Advanced Chemistry Cell (ACC) Battery Storage: The Government on 

12.05.2021 approved PLI Scheme for manufacturing of ACC in the country 

with a budgetary outlay of Rs.18,100 crore. The scheme aims to establish a 

competitive domestic manufacturing ecosystem for 50 GWh of ACC batteries.  

(iii) PM Electric Drive Revolution in Innovative Vehicle Enhancement (PM 

EDRIVE) Scheme: This scheme with an outlay of Rs. 10,900 crore is 

implemented w.e.f. 01.04.2024 till 31.03.2028.  The scheme aims to support 

electric vehicles including e-2W, e-3W, e-Trucks, e-buses and e-Ambulances. 

The scheme also includes support for EV public charging stations and 

upgradation of testing agencies. Under this scheme, demand incentive is 

provided to buyers (consumers/end users) of e-2Ws, e-3Ws (e-rickshaws and 

e-carts), e-3Ws (L5), e-trucks and e-ambulances in the form of an upfront price 

reduction at the time of purchase of the electric vehicle. 

(iv) Scheme for Promotion of Manufacturing of Electric Passenger Cars in 

India (SPMEPCI): This scheme was notified on 15.03.2024 to promote the 

manufacturing of electric cars in India.  

(v) Scheme on Enhancement of Competitiveness in The Indian Capital 

Goods Sector- Phase-II: In order to encourage the technology development 
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and to augment the manufacturing infrastructure in the Capital Goods Sector, 

this demand driven scheme is being implemented on pan India basis. Under 

Phase II of this Scheme, a total of 29 projects have been sanctioned which 

include 7 Centres of Excellence (CoEs), 4 Common Engineering Facility 

Centres (CEFCs), 6 Testing and Certification Centres, 9 Industry Accelerators 

for Technology Development and 3 projects for Creation of Qualification Packs 

for skill level 6 and above. 

(d) Under phase I of the Scheme on Enhancement of Competitiveness in 

The Indian Capital Goods Sector, MHI has set up 4 Smart Advanced 

Manufacturing and Rapid Transformation Hub (SAMARTH) Centres namely 

Centre for Industry 4.0 (C4i4) Lab Pune, IITD-AIA Foundation for Smart 

Manufacturing, IIT Delhi, I-4.0 India @ IISc, Bengaluru, Smart Manufacturing 

Demo and Development Cell, CMTI, Bengaluru. 

(e) Under phase II of the Scheme on Enhancement of Competitiveness in 

The Indian Capital Goods Sector, following projects have been sanctioned for 

Promotion of skilling in Capital Goods Sector– creation of skilling packages 

for skill levels 6 and above: 

(i)  ASDC (Automotive Skills Development Council), 

(ii)  CGSSC (Capital Goods and Strategic Skills Council) 

(iii)  IASC (Instrumentation, Automation, Surveillance and  

       Communication)  

(f) No such proposal is under consideration by the MHI. 
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राजÖ थान म¤ बागवानी िवÔ विवīालय कì Ö थापना 

1738. ®ीमती मंज ूशमाªः 

³ या कृिष और िकसान कÐ याण मýंी यह बताने कì कृपा कर¤गे िक:  

(क) ³या सरकार को राजÖथान राºय सरकार से बागवानी िवĵिवīालय, राजÖथान कì Öथापना 

के िलए कोई ÿÖताव ÿाĮ हòआ है, यिद हां, तो तÂसंबंधी Êयौरा ³या है;  

(ख) ³या उĉ पåरयोजना के िलए केÆþ सरकार Ĭारा राजÖथान राºय सरकार को Öवीकृत 

धनरािश का एक िहÖसा अभी जारी िकया जाना है;   

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(घ) उĉ रािश कब तक जारी िकए जाने कì संभावना है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी भागीरथ चौधरी): 

(क)   वतªमान म¤, राजÖथान म¤ बागवानी िवĵिवīालय Öथािपत करने का ऐसा कोई ÿÖताव नहé है। 

(ख) से (घ)  ÿĳ ही नहé उठता है। 

 

TRAINING FOR FIREFIGHTERS 

1739. SHRI TANGELLA UDAY SRINIVAS: 

Will the Minister of HOME AFFAIRS be pleased to state:  

(a) whether the Government has introduced any scheme for expansion, 

modernization and strengthening of fire services at National and State levels, 

with details of the funding pattern and present status;  

(b) whether any scheme exists for capacity building and training of firefighters, 

including NDRF and SDRF personnel, with funds allocated, released and 
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utilized and number of personnel trained during the last five years, year-wise 

and State/SDRF-wise;  

(c) the total number of sanctioned firefighter posts in the country, existing 

vacancies, State-wise;  

(d) whether the Government has formulated any policy for rehabilitation of fire 

victims and if so, the total compensation paid and number of beneficiaries; and  

(e) the steps being taken to improve continuous compliance, monitoring and 

disaster preparedness at State and local levels? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 
NITYANAND RAI): 

(a) to (b) Recognizing the need for expansion and modernisation of fire 

services in the States, Fifteenth Finance Commission recommended a 

provision  of  Rs. 5000  crore for strengthening  the fire services at a state 

level. Therefore, Central Government has launched the “Scheme for 

Expansion and Modernisation of Fire Services in the States” on 04.07.2023.  

Under the Scheme, the concerned State Governments shall have to 

contribute 25% (except for North-Eastern and Himalayan (NEH) States which 

shall contribute 10%) of the total cost of the projects / proposals from their 

respective States resources. Under the Scheme, the States are undertaking 

expansion of Fire Services by setting up of new fire stations, strengthening of 

state training centres and capacity building of the firefighter, volunteers and 

community and modernisation of Fire Services by procuring modern 

firefightning equipment and strengthening of state headquarters and urban fire 
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stations. Under the Scheme, 5% of the total allocation of fund have been 

earmarked for the Strengthening of State Training Centre and   Capacity 

Building. 

Central Government has approved the proposals of all twenty- 

eight (28) states for financial assistance for their projects on expansion and 

modernisation of fire services in the respective States under the Scheme. As 

on 31.01.2026, a total of Rs.1798.20 crore has been released to the States. 

The State-wise details of the funds approved and released by the Central 

Government under the Scheme are given in the enclosed Statement. 

National Fire Service College (NFSC), Nagpur conducts regular training 

in advanced techniques of firefightning and rescue etc. for Sub Fire Officers, 

Station Officers and Divisional Officers. The College also conducts a four-year 

B.Tech degree program in science of Fire Engineering which is recognized by 

AICTE and affiliated to R.T.M Nagpur University. NFSC, Nagpur has trained 

4049 Fire Services Officers and produced 329 B.Tech Engineers during last 

five years. 

National Disaster Response Force (NDRF), Nagpur also conducts a 

course on “Auxiliary Fire Fighting Course” for personnel of the Armed Forces, 

civil defence trainers and Homeguards, paramilitary organizations, state / 

municipal fire services and industrial safety personnel. 

(c) to (e)  Fire Service is a State subject and has been included as a 

Municipal function in the XII Schedule of the Constitution of India under Article 

243 (W). The Central Government does not maintain any State-wise data 



10.02.2026  723 
 

 

related to sanctioning of firefighters posts, vacancies etc. It is the primary 

responsibility of the State Governments to take necessary steps required for 

rehabilitation of fire victims in the area of their jurisdictions.  

Disaster preparedness is a continuous process. Government of India 

with its continuous efforts has significantly improved its preparedness to deal 

with disaster calamities. The Disaster Management Act, 2005 provides the 

need for mainstreaming Disaster Risk Reduction (DRR) into development 

planning. There have been significant improvements in multi-hazard monitoring 

and preparedness in recent years.  

 

STATEMENT 

State-wise details of the funds approved and released by the Central 
Government under the Scheme 

(Rupees in crores) 
Sl. 

No 

List of States Approved Central 

Share 

State 

Share 

Fund 

released 

1 Andhra Pradesh 252.86 189.65 63.21 132.76 

2 Arunachal Pradesh 63.95 57.56 6.39 34.54 

3 Assam 107.47 96.74 10.73 29.02 

4 Bihar 340.90 255.68 85.22 76.70 

5 Chhattisgarh 147.75 110.81 36.94 33.24 

6 Goa 42.16 31.50 10.66 31.50 

7 Gujarat 339.18 254.13 85.05 76.24 

8 Haryana 117.19 87.47 29.72 26.24 

9 Himachal Pradesh 65.33 58.80 6.53 41.16 

10 Jharkhand 147.97 110.98 36.99 33.29 

11 Karnataka 329.90 247.43 82.47 74.23 
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12 Kerala 162.25 121.07 41.18 36.32 

13 Madhya Pradesh 397.54 297.15 100.39 89.15 

14 Maharashtra 614.09 460.30 153.79 138.09 

15 Manipur 45.00 40.50 4.50 28.35 

16 Meghalaya 44.37 39.94 4.43 11.98 

17 Mizoram 40.00 36.00 4.00 25.20 

18 Nagaland 40.05 36.05 4.00 36.05 

19 Odisha 200.38 150.29 50.09 105.20 

20 Punjab 131.56 98.67 32.89 29.60 

21 Rajasthan 388.94 291.71 97.23 87.51 

22 Sikkim 32.25 29.03 3.22 20.32 

23 Tamil Nadu 373.27 279.95 93.32 195.97 

24 Telangana 190.14 142.61 47.53 99.83 

25 Tripura 42.36 38.12 4.24 26.69 

26 Uttar Pradesh 768.67 576.50 192.17 172.95 

27 Uttarakhand 78.89 71.00 7.89 21.30 

28 West Bengal 376.76 282.57 94.19 84.77 

 

DECARBONISATION OF STEEL SECTOR AND EAF EXPANSION 

1740.  SHRI KALI CHARAN SINGH: 

Will the Minister of STEEL be pleased to state: 

(a) whether the Government has mapped the steel sector’s decarbonisation 

pathways including EAF expansion, scrap policy and hydrogen/DRI options; 

(b) the cost and infrastructure constraints identified including power availability 

and quality scrap access; 

(c) the measures undertaken to mobilise green finance and risk-sharing 

instruments; and 
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(d) the details of the milestones set for emissions-intensity reduction and the 

monitoring mechanisms for implementation? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 

(a)and(b)   The Ministry of Steel has released a report titled “Greening the 

Steel Sector in India: Roadmap and Action Plan”, in line with the 

recommendations of the 14 Task Forces constituted by the Ministry for this 

purpose. The report outlines the roadmap for decarbonisation of the steel 

sector in the various steelmaking routes including Electric Arc Furnace (EAF), 

scrap-based steelmaking, and adoption of hydrogen/DRI-based technologies. 

This report also discusses about cost and infrastructure-related constraints 

including energy efficiency and scrap availability for decarbonization of the 

steel sector. The report is available on the Ministry of Steel’s website.  

            This report also discusses the short-term, medium-term and long-term 

strategy for decarbonization of steel sector. In short term (Financial Year 

2030), reduction of carbon emissions in steel industry through promotion of 

energy and resource efficiency as well as renewable energy is being focused.  

(c)   Ministry of Steel has approved pilot projects for use of green hydrogen in 

steel sector under National Green Hydrogen Mission. 

(d)   Ministry of Steel is aligned with India’s net-zero target by 2070.  
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IMPACT OF DELAY IN SINTER PLANT PROJECT ON BSL 

1741.  SHRI DULU MAHATO: 

Will the Minister of STEEL be pleased to state: 

(a) whether the Government is aware that the Sinter Plant project worth Rs. 

400 crore awarded in 2019 to Bhilai Engineering Corporation, still remains 

incomplete, if so, the details thereof; 

(b) whether the Government acknowledges that the prolonged delay in this 

project has adversely affected the daily production of Blast Furnace‑I, resulting 

in heavy financial losses to Bokaro Steel Limited (BSL); 

(c) whether the Government has received any representations regarding this 

matter and the details of the action in this regard; 

(d) whether the Government can explain the reasons for such an inordinate 

delay in completing the project and indicate the authorities accountable for it, if 

so, the details thereof; 

(e) whether the Government has instituted any effective monitoring mechanism 

for this project and if so, the progress achieved so far; and 

(f) whether the Government will take immediate steps to ensure early 

completion of this project so as to prevent further losses to BSL? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 

(a) to (f)  The contract for the Sinter Plant project at Steel Authority of India 

Limited/Bokaro Steel Plant (SAIL/BSL) was awarded in 2015. However, 
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progress of the project was adversely affected due to non-performance of a 

consortium partner responsible for design, engineering and resource 

deployment; disruptions caused by the COVID-19 pandemic, etc. Due to 

continued poor performance of the defaulting consortium partner, the 

concerned firm was banned from business dealings, and risk and cost action 

was also initiated 

SAIL/ BSL was able to meet the sinter requirement for its current 

operating levels by carrying out by repair and debottlenecking of the existing 

Sinter Plant. SAIL/BSL has awarded the balance works for completion of the 

main package to new agencies in 2025, execution against which has begun. 

For improved execution and monitoring of projects, Digital Project 

Management Solutions and Electronic Drawing Management Systems have 

been introduced. Government has a structured way of monitoring all projects of 

SAIL regularly. 

CENTRAL SCHEMES FOR PERSONS WITH DISABILITIES  

1742. SHRI HAMDULLAH SAYEED: 

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state: 

(a) the Central schemes for persons with disabilities (Divyangjan) being 

implemented in the Union Territory of Lakshadweep; 

(b) the number of beneficiaries covered under these schemes during the last 

three years and the current year; 
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(c) whether the Government has assessed the adequacy of identification, 

disability certification, accessibility and delivery of benefits to differently abled 

persons in the islands, if so, the details thereof; 

(d) whether any gaps or challenges have been identified in effective 

implementation due to the geographical isolation of Lakshadweep and if so, 

the steps taken to address them; and 

(e) the funds allocated, released and utilised for the welfare of persons with 

disabilities in Lakshadweep during the said period? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 
FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. 
VERMA): 

(a) to (e)  Relief to the disabled is a State subject by the virtue of entry 9 of the 

State List of the Constitution of India. the Government of India has undertaken 

several initiatives for the empowerment, upliftment and welfare of Divyangjans. 

The Government has enacted the Rights of Persons with Disabilites Act, 2016 

for empowerment of Persons with Disabilities. The RPwD Act, 2016, effective 

from 19.04.2017, expanded disabilities from 7 to 21, and ensures rights like 

equality, education, employment and accessibility.  

In pursuance of the provisions of this act, the Department of 

Empowerment of Persons with Disabilities (Divyangjan) supports the 

Divyangjan’s welfare, skill development, rehabilitation through its major 

initiatives and schemes which inter alia include: Assistance to Persons with 

Disabilities for Purchase/Fitting of Aids and Appliances (ADIP) Scheme, 
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Deendayal Divyangjan Rehabilitation Scheme (DDRS), Scholarship Schemes 

for Students with Disabilities, and SIPDA-Scheme for implementation of RPwD 

Act, 2016 comprising National Action Plan for Skill Development, Unique 

Disability Indentity Card (UDID) and Creation of Barrier Free Environment etc. 

All these schemes are demand driven in nature. 

The identification of disability through certification and the subsequent 

delivery of benefits to all 21 categories of disabilities in India is largely 

managed through the UDID Portal (https://swavlambancard.gov.in/). The UDID 

Portal has been instituted where hospitals authorized by respective State/UT 

Governments have been on boarded for issuance of disability certificates and 

Unique Disability Identity Card (UDID) to eligible Divyangjan. It is intended to 

be a single document for all government schemes, aimed at eliminating the 

need for separate, repeated documentation for different benefits. As per the 

data available on the UDID Portal the number of UDID Cards issued in 

Lakshadweep in last three years and current year are as below: 

  

S.No.   FY  No. of UDID cards 
1.  2022-23  17 
2.  2023-24  70 
3.  2024-25  186 

4. 
 2025-26 
 (as on 06.02.2026) 

 254 

 

During the last three years and the current year, details of beneficiaries 

covered under the ADIP Scheme are as follows: 
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S.No. FY Number of beneficiaries Fund Utilized (Rs.in Lakhs) 

1. 2022-23 - - 

2. 2023-24 15 1.66 

3. 2024-25 257 18.83 

4. 
2025-26 

(as on 06.02.2026) 

17 1.33 

  Total 289 21.82 

  

िकसानŌ कì आय बढ़ाने के िलए लागू कì गई योजनाए ं

1743. ®ी रामवीर िसहं िबधूड़ीः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) सरकार Ĭारा िकसानŌ कì आय बढ़ाने के िलए ³या ÿभावी उपाय िकए गए ह§; 

(ख) िवगत दस वषŎ के दौरान सरकार Ĭारा इस ÿयोजनाथª कौन-कौन सी योजनाए ंकायाª िÆवत कì 

गई ह§ और तÂसंबंधी Êयौरा ³या है; और 

(ग) इन योजनाओ ंके कायाªÆवयन के बाद िकसानŌ कì आय म¤ िकतनी विृĦ हòई है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) से (ग) कृिष राºय का िवषय है, भारत सरकार उिचत नीितगत उपायŌ, बजटीय आवंटन और 

िविभÆन योजनाओ ंके माÅयम से राºयŌ का समथªन करती है। सरकार ने कृिष एवं िकसान कÐयाण 

िवभाग (डीए एडं एफडÊÐयू) के बजट आवंटन को 2013-14 के दौरान 21,933.50 करोड़ Łपये 

उÐलेखनीय बढ़ोतरी करते हòए वषª 2025-26 के बजट ÿा³कलन के दौरान 1,27,290.16 करोड़ 

Łपये कर िदया है। भारत सरकार ने िकसानŌ कì आय बढ़ाने और कृिष ±ेý के Óयापक िवकास के 

िलए िनÌनिलिखत उपाय/रणनीितया ँिनधाªåरत कì ह§:-  

(i) फसल उÂपादन/उÂपादकता बढ़ाना 

(ii) उÂपादन लागत कम करना 
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(iii) िकसानŌ कì उपज से लाभकारी ÿितफल ÿाĮ करना तािक उनकì आय म¤ विृĦ हो सके। 

(iv) कृिष िविवधीकरण 

(v) फसल कटाई के बाद मूÐयवधªन िवकिसत करना 

(vi) सतत कृिष के िलए जलवाय ुपåरवतªन के साथ अनुकूलन और फसल हािन को कम करना 

इन उĥेÔयŌ को ÿाĮ करने के िलए सरकार Ĭारा िनÌनिलिखत ÿमुख Öकìम¤/कायªøम 

कायाªिÆवत िकए जा रहे ह§; 

1. ÿधानमंýी िकसान सÌमान िनिध (पीएम-िकसान) 

2. ÿधानमंýी िकसान मान धन योजना (पीएम-केएमवाई) 

3. ÿधानमंýी अÆनदाता आय संर±ण अिभयान (पीएम-आशा) 

4. ÿधानमंýी फसल बीमा योजना (पीएमएफबीवाई)/ पनुस«रिचत मौसम आधाåरत 

फसल बीमा योजना (आरडÊÐयूबीसीआईएस) 

5. संशोिधत Êयाज अनुदान योजना (एमआईएसएस) 

6. एúीकÐचर इÆĀाÖů³चर फंड (एआईएफ) 

7. 10,000 नए िकसान उÂपादक संगठनŌ (एफपीओ) का गठन और संवधªन 

8. राÕůीय मधुम³खी पालन और शहद िमशन (एनबीएचएम) 

9. नमो űोन दीदी 

10. Öटाटª-अप और úामीण उīमŌ के िलए कृिष कोष (एúीÔयोर) 

11. राÕůीय ÿाकृितक खेती िमशन (एनएमएनएफ) 

12. राÕůीय कृिष िवकास योजना - िवÖतृत पåरयोजना åरपोटª (आरकेवीवाई-डीपीआर) 

13. ÿित बूंद अिधक फसल (पीडीएमसी) 

14. कृिष यंýीकरण उप-िमशन (एसएमएएम) 

15. परÌपरागत कृिष िवकास योजना (पीकेवीवाई) 
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16. मृदा ÖवाÖÃय एवं उवªरता (एसएच एवं एफ) 

17. वषाª िसंिचत ±ेý िवकास (आरएडी) 

18. कृिष वािनकì 

19. फसल िविवधीकरण कायªøम (सीडीपी) 

20. कृिष िवÖतार उप-िमशन (एसएमएई) 

21. राÕůीय खाī सरु±ा एवं पोषण िमशन (एनएफएसएनएम) 

22. एकìकृत कृिष िवपणन योजना (आईएसएएम) 

23. समेिकत बागवानी िवकास िमशन (एमआईडीएच) 

24. राÕůीय खाī तेल िमशन (एनएमईओ) – ऑयल पाम 

25. राÕůीय खाī तेल िमशन (एनएमईओ) - ितलहन 

26. पूवō°र ±ेý जैिवक मूÐय ®ृंखला िवकास िमशन 

27. िडिजटल कृिष िमशन 

28. राÕůीय बांस िमशन 

29. दलहन आÂमिनभªरता िमशन 

30. ÿधानमंýी धन-धाÆय कृिष योजना (पीएमडीडीकेवाई) 

भारतीय कृिष अनसुंधान पåरषद (आईसीएआर) ने 75,000 िकसानŌ कì सफलता कì 

कहािनयŌ का संकलन जारी िकया है, िजÆहŌने कृिष एवं िकसान कÐयाण िवभाग (डीए एडं 

एफडÊÐयू) और संबĦ मýंालयŌ/िवभागŌ कì ÖकìमŌ के समÆवय से अपनी आय म¤ दो गुना से 

अिधक विृĦ कì है। 

राÕůीय ÿितदशª सव¥±ण कायाªलय (एनएसएसओ), सांि´यकì एवं कायªøम कायाªÆवयन 

मýंालय (एमओएसपीआई) ने राÕůीय ÿितदशª सव¥±ण के 77व¤ चरण (जनवरी 2019 - िदसंबर 

2019) के दौरान कृिष वषª जलुाई 2018 से जून 2019 के संदभª म¤ दशे के úामीण ±ेýŌ म¤ कृिष 

पåरवारŌ का िÖथित आकलन सव¥±ण (एसएएस) िकया। इन सव¥±णŌ के अनसुार, ÿित कृिष 
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पåरवार अनुमािनत औसत मािसक आय वषª 2012-13 (राÕůीय नमूना सव¥±ण का 70वां चरण) म¤ 

₹6,426 से बढ़कर वषª 2018-19 (राÕůीय नमूना सव¥±ण का 77वां चरण) म¤ ₹10,218 हो गई। 

घरेलू उपभोग Óयय पर एनएसएसओ सव¥±ण (2023-24) के अनुसार, अिखल भारतीय 

औसत मािसक ÿित Óयिĉ उपभोग Óयय (एमपीसीई) के अनमुानŌ कì तुलना िनÌन ÿकार है:  

±ेý 

 

िविभÆन अविधयŌ म¤ औसत एमपीसीई (Ł.) 

2011-12 

एनएसएस (68वां दौर) 

2023-2024 

úामीण 1,430 4,122 

शहरी 2,630 6,996 

úामीण एमपीसीई के ÿितशत 

के łप म¤ अंतर 

83.9 69.7 

 

 

STATUS OF INSURANCE CLAIMS  

1744.  CAPTAIN BRIJESH CHOWTA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:  

(a) the details regarding the number of farmers from affected areas in 

Dakshina Kannada district who have raised claims and had their claims settled 

under the Pradhan Mantri Fasal Bima Yojana (PMFBY) so far, along with the 

total quantum of claims approved and disbursed; 

(b) the number of farmers in Dakshina Kannada district whose claims were not 

settled within the prescribed time period under the scheme; 
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(c) whether there has been any delay in disbursal of funds and if so, whether 

the Government proposes to initiate interim relief measures for the affected 

small and marginal farmers of the region; 

(d) the details regarding the number of farmers who claimed crop insurance 

due to the spread of yellow leaf disease affecting arecanut cultivation in 

Dakshina Kannada; and  

(e) whether the Government has undertaken any third-party audits or 

independent verification of crop loss assessment reports to ensure fair 

compensation for farmers? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (b) The details of claims reported, claims paid, claims pending and 

farmer applications benefitted under Pradhan Mantri Fasal Bima Yojana 

(PMFBY) and Restructured Weather Based Crop Insurance Scheme 

(RWBCIS) of Dakshina Kannada District of Karnataka from 2020-21 to 2024-

25 are as under :  

Year Reported 

Claims 

Paid Claims Pending 

Claims 

Application 

Benefitted 

(Rs. In Crore) (In No.) 

2020-21 100.55 100.49 0.06 56114 

2021-22 154.19 154.15 0.03 92238 

2022-23 356.39 356.23 0.16 143693 

2023-24 271.50 270.60 0.89 225772 

2024-25 233.17 228.94 4.23 277747 

Total 1,115.78 1,110.41 5.37 7,95,564 
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(c) Majority of the admissible claims under Pradhan Mantri Fasal Bima Yojana 

(PMFBY)  are settled  within the stipulated timelines under the Operational 

Guidelines of the scheme by the insurance companies.    However, during the 

implementation of the scheme  some complaints were received in the past 

about payment of claims which are primarily on account of (a) delay in 

providing State Government share of subsidy  (b) non-payment/delayed 

payment or under payment of claims on account of incorrect/delayed 

submission of insurance proposals by banks (c) discrepancy in yield data and 

consequent disputes between State Government and insurance companies 

etc.  The pending claims on account of these issue are settled after their 

resolution as per provisions of the scheme. 

(d) The PMFBY and RWBCIS is mainly implemented on ‘Area Approach’ basis 

and comprehensive risk coverage for crops of farmers against all non-

preventable natural risks from pre-sowing to post-harvest stages of the crops 

at very minimum premium for the farmers is provided under the scheme.     

Admissible claims, in this case, are worked out and paid directly to the insured 

farmer’s account by the insurance companies through DigiClaim module on 

National Crop Insurance Portal (NCIP), based on the yield data per unit area 

furnished to the insurance company by the concerned State Government and 

claim calculation formula envisaged in the Operational Guidelines of the 

scheme.    As the claims are being worked out on an average shortfall in yield, 

therefore, specific reasons for crop loss are not recorded. 
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Further, Arecanut crop has been notified in various districts of the State 

under the Restructured Weather Based Crop Insurance Scheme (RWBCIS) for 

the monsoon and post-monsoon seasons, and insurance compensation is 

provided under the said scheme in case of crop loss due to weather 

conditions, details of which are as under :  

Sl. 

No. 

Crop Insurance details under 

RWBCIS for the year 2024-2025 

For Arecanut growing 

districts  in Karnataka 

1 Applications received (Nos)  5,28,705 

2 Area (Covered) in hectares  1,73,060.42 

3 Sum insured (Amount in ₹ Crores) 2,215.17 

4 Claim amount paid (Claim amount in ₹ 

Crores) 
344.45 

5 Number of beneficiaries (Nos) 2,76,742 

 

(e) Review/revisions /rationalization / improvements in the crop insurance 

schemes is a continuous process and decision on suggestion/ representations/ 

recommendations of the stakeholders/studies are taken from time to time.  

Based on the experience gained, views of various stakeholders and with a 

view to ensure better transparency, accountability, timely payment of claims to 

the farmers and to make the scheme more farmer friendly, Government has 

periodically revised the Operational Guidelines of the PMFBY comprehensively 

in 2018, 2020 and 2023 to ensure that the eligible benefits under the scheme 

reach the farmers timely and transparently.   
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MUTHALAPPOZHY FISHING HARBOUR IN KERALA 

1745.  ADV. ADOOR PRAKASH: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a) the current status of the implementation of the project of Rs. 177 crore 

approved by the Union Government in November, 2024 for ensuring safety 

and smooth operation of Muthalappozhy Fishing Harbour in Kerala;  

(b) the details of funds released, utilized and the progress of works till date;  

(c) whether the Government has noticed any delay in the implementation of the 

approved project while the Government have set a deadline of eighteen 

months for the implementation of approved project; and  

(d) whether the Government will take urgent measures for the implementation 

of this project without further delay?  

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a)  The Department of Fisheries, Ministry of Fisheries, Animal Husbandry, and 

Dairying, Government of India has accorded administrative approval on 01st 

November, 2024 for Expansion of Muthalapozhy Fishing Harbour at 

Thiruvananthapuram District in Kerala at an estimated cost of Rs.177 Crore 

with central share of Rs 106.20 Crore under Pradhan Mantri Matsya Sampada 

Yojana (PMMSY). The project is being implemented by the State Government 

of Kerala.  
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(b) During the FY 2025-26, the central funds of Rs 100 Crore in the form of 

Mother Sanction as per latest guidelines of Ministry of Finance has been 

released to the State Government of Kerala towards various 

components/activities approved under PMMSY including Muthalappozhy 

Fishing Harbour project. The State Government of Kerala has reported 

utilisation of funds of Rs 8.23 Crores in this project. The physical progress 

reported is 7.7%.  

(c) and (d) The State Government of Kerala has reported the delay in 

finalisation of tendering and other pre-construction activities and stated that the 

agreement with agency was executed on 15.05.2025 and work commenced on 

25.05.2025. The State Government of Kerala has stated that the due date of 

completion of work is 24.11.2026.  

 

VACANCIES IN MINISTRY OF STEEL 

1746.  DR. SHARMILA SARKAR: 

Will the Minister of STEEL be pleased to state: 

(a) the details of the number of sanctioned posts in position and the number of 

vacancies including reserved posts across all categories the Ministry of Steel; 

(b) the details of the number of vacancies in the Ministry and Department, 

including to 

reserved posts since 2014, year-wise and category-wise; and 
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(c) the details of the number of contractual employees hired since 2014, year-

wise and category-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA  VARMA): 

(a)The Sanctioned Strength, in position and number of vacancies including 

reserved posts across all categories in the Ministry of Steel are as under:- 

Sanctioned 

Strength 

In 

Position 
Vacancy 

Persons In Position Category Wise 

(Reserved posts) 

OBC SC ST EWS PwBD 

244 185 59 45 39 11 4 5 

  

(b)  As regards vacancies in the Ministry since 2014, the occurrence and filling 

up of vacancies in various grades is a continuous process. The vacancies 

reported by this Ministry to the respective Cadre Controlling Authorities, are 

filled up by them, in compliance with the Reservation norms/guidelines of 

Government of India. 

(c) Contractual employees are engaged in the Ministry from time to time as per 

the functional requirement. 

 

 

औīोिगक िवकास  

1747. ®ी सतपाल āĺचारी:  

³या वािणºय और उīोग मýंी यह बताने कì कृपा कर¤गे िक: 
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(क)  ³या सरकार को इस बात कì जानकारी है िक औīोिगक िवकास कì महÂवपूणª संभावना 

के बावजूद सोनीपत लोक सभा िनवाªचन ±ेý म¤ अपेि±त Öतर का िनवेश और औīोिगक 

कायªकलापŌ का िवÖतार नहé िकया जा रहा है;  

(ख)  ³या इस ±ेý म¤ औīोिगक समूहŌ, संभार तंý सिुवधाओ,ं िनयाªत अवसंरचना और कुशल 

मानव संसाधनŌ के िवकास कì आवÔयकता है;  

(ग)  वषª 2019 से सोनीपत संसदीय िनवाªचन ±ेý म¤ वािणºय और उīोग मंýालय के माÅयम से 

िकतनी औīोिगक पåरयोजनाओ ं को Öवीकृित ÿदान कì गई है; इसके िलए िकतनी 

धनरािश आवंिटत कì गई है और िकतनी धनरािश का उपयोग िकया गया है;  

(घ)  ³या औīोिगक पåरयोजनाओ ंके कायाªÆवयन म¤ भूिम कì उपलÊधता, संपकª   अथवा 

ÿिøयाÂमक बाधाओ ंसे संबंिधत मĥुŌ कì समी±ा कì गई है; और 

(ङ)  ³या सरकार ने सोनीपत ±ेý म¤ औīोिगक िवकास, िनवेश संवधªन और रोजगार सजृन के 

िलए कोई िवशेष समयबĦ कायª योजना ÿÖतािवत कì ह;ै यिद हां, तो तÂसंबंधी Êयौरा ³या 

ह?ै 

वािणºय और उīोग मýंालय म¤ राºय मýंी; तथा  इल³ेůॉिनकì और सूचना ÿौīोिगकì 
मýंालय म¤ राºय मýंी (®ी िजितन ÿसाद): 

(क) और (ख) सरकार ने औīोिगक ³लÖटरŌ, लॉिजिÖट³स सहायता, िनयाªत अवसंरचना और 

कुशल मानव ससंाधन के िवकास हेत ुसोनीपत सिहत एक Óयापक, राºय-Óयापी Āेमवकª  तैयार 

िकया है। एमएसएमई को समान सिुवधाओ ंऔर औīोिगक ³लÖटरŌ के सजृन के िलए, ³लÖटर 

Èलग एडं Èले Öकìम और एमएसएमई के उÆनयन हेत ु िवकास म¤ तेजी लाने के िलए कायªøम 

(पĪा) जसैी पहलŌ के माÅयम से ÿदान कì जाती है। लॉिजिÖट³स से संबिंधत आवÔयकताओ ं

को माल ढुलाई सहायता Öकìम के माÅयम से पूरा िकया जाता है। िनयाªत संवधªन और ±मता 

िनमाªण सहयोग, एमएसएमई कायª िनÕपादन को बढ़ावा देना और तेजी लाना (रÌैप) कायªøम के 

तहत वैिĵक सूचना और बाजार सिुवधा टीम (िगÉट) सेल के माÅयम स ेÿदान िकया जाता है, जो 
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एमएसएमई के िलए राºयÓयापी पहल¤ शुł करता है। हåरयाणा उīम और रोजगार नीित, 2020 

के तहत राजकोषीय ÿोÂसाहन ÿदान िकए जाते ह§।  

(ग) िवभाग, नीितगत सहायता, ÿोÂसाहनŌ और िविनयामक मंजूåरयŌ के माÅयम से उīोगŌ को 

सिुवधा ÿदान करता है, यह पåरयोजनाओ ंको िनवाªचन ±ेý-वार अनुमोिदत नहé करता है। उīम 

पंजीकरण आंकड़Ō के अनुसार, जलुाई 2020 के बाद से सोनीपत िजले म¤ 63,373 एमएसएमई 

Öथािपत िकए गए ह§। हåरयाणा उīम संवधªन क¤ þ Ĭारा संचािलत एकल िखड़कì ÿणाली के 

माÅयम से औīोिगक सिुवधा ÿदान कì जाती है, जो आवÔयक अनुमोदन, मंजूरी और िनयामक 

सिुवधा ÿाĮ करने म¤ सहायता ÿदान करती है। हåरयाणा उīम और रोजगार नीित (एचईईपी) 

2020 के तहत सोनीपत म¤ Öथािपत कì गई/Öथािपत कì जा रही अÐůा मेगा और मेगा 

पåरयोजनाओ ंका Êयौरा संलµन  िववरण म¤ िदया गया है। 

(घ) भूिम कì उपलÊधता, सड़क संपकª  और ÿिøयागत आवÔयकताओ ंसे संबंिधत मामलŌ कì 

सÖंथागत तंý और अंतर-िवभागीय समÆवय के माÅयम से िनयिमत łप से समी±ा कì जाती है। 

हåरयाणा राºय औīोिगक एवं अवसंरचना िवकास िनगम िलिमटेड (एचएसआईआईडीसी) Ĭारा 

औīोिगक अवसंरचना िवकास एवं उÆनयन का कायª िकया जाता है। 

(ङ) उīोग और वािणºय िवभाग, हåरयाणा, एमएसएमई को सहायता ÿदान करन ेसिहत राºय 

भर म¤ संतिुलत और सतत औīोिगक िवकास को बढ़ावा देने के िलए िविभÆन नीितयŌ और 

ÖकìमŌ का कायाªÆवयन करता है। हालांिक, इस िवभाग Ĭारा िनवाªचन ±ेý-िविशĶ तथा समयबĦ 

कायª योजना तैयार नहé कì जाती है। 

औīोिगक अवसंरचना के िवकास हेतु नोडल एज¤सी, एचएसआईआईडीसी ने सोनीपत 

संसदीय ±ेý म¤ औīोिगक संपदा, औīोिगक मॉडल टाउनिशप और ³लÖटर-आधाåरत 

औīोिगक पाकª  िवकिसत िकए ह§। सोनीपत, Óयापक łप से औīोिगक ±ýे है और यहां पर 

िवकिसत कì गई औīोिगक अवसंरचनाओ ंका Êयौरा िनÌनानुसार है: 

 



10.02.2026  742 
 

 

 
øम स.ं 

 
औīोिगक ±ेý का नाम 

कुल भूिम 
(एकड़ म¤) 

तैयार िकए गए 
भूखंड 

आबिंटत भूखंड 

1 बरही औīोिगक ±ेý 1255.06 1167 1068 
2 कंुडली औīोिगक ±ेý 1341.90 2003 1852 

3 राई औīोिगक ±ेý 1320.16 2075 1722 

4 आईएमटी खरखौदा 3217.19 2509 1852 

5 ओÐड इंडिÖůयल एåरया, 
सोनीपत 

5 39 39 

6 इंडिÖůयल एåरया, मरुथल 35 186 166 

 

सोनीपत िजले के औīोिगक ±ेýŌ (आईई)/आईएमटी म¤ ÿमुख िनवेशकŌ का Êयौरा िनÌनानुसार है: 

øम 
स.ं 

िनवेशक का नाम आईई/ 
आईएमटी का नाम 

आबिंटत भूिम 
(एकड़ म¤) 

ÿÖतािवत 
िनवेश (करोड़ म¤) 

ÿÖतािवत 
रोजगार 

1 माŁित सजुकुì 
इंिडया िलिमटेड 

आईएमटी 
खरखौदा 

800 18,000 11,000 

2 सजुकुì मोटरसाइिकल 
इंिडया ÿाइवेट िलिमटेड 

100 1,466 2,000 

3 यूनो िमंडा 95 1,122 733 

 

िववरण 

हåरयाणा उīम और रोजगार नीित (एचईईपी) 2020 के तहत सोनीपत म¤ Öथािपत कì 
गई/Öथािपत कì जा रही अÐůा मेगा और मेगा पåरयोजनाओ ंका Êयौरा 

øम  
सं. 

पåरयोजना का नाम Öथान, िजला Êलॉक िनवेश 
(Łपए करोड़ म¤) 

रोजगार 

क. हåरयाणा उīम संवधªन बोडª Ĭारा पूवª म¤ अनुमोिदत मामले 
1 माŁित सुजुकì इंिडया 

िलिमटेड 
खरखौदा, सोनीपत बी 18,000 10,000 

2 सुजुकì मोटरसाइिकल इंिडया 
(ÿाइवेट) िलिमटेड 

खरखौदा, सोनीपत बी 2,000 2,000 

3 एडÊÐयूएल एúी िबजनेस 
िलिमटेड (पूवªवतê अडानी 

मंुडलाना, सोनीपत सी 1,130.68 927 
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िवÐमर 
िलिमटेड) 

4 यूनो िमंडा िलिमटेड आईएमटी खरखौदा, 
सोनीपत 

बी 1,929.81 4,035 

 कुल   23,060.49 16,962 
ख ÿिøयाधीन मामले  
1 बेलसोिनका ÿाइवेट िलिमटेड आईएमटी खरखौदा, 

सोनीपत 
बी 428.14 1,422 

2 जय भारत माŁित िलिमटेड आईएमटी खरखौदा, 
सोनीपत 

बी 225.00 844 

3 कृÕणा माŁित िलिमटेड आईएमटी खरखौदा, 
सोनीपत 

बी 257.27 835 

4 कृÕणा माŁित िलिमटेड आईएमटी खरखौदा, 
सोनीपत 

बी 246.13 1,120 

5 एसकेएच मेटÐस िलिमटेड आईएमटी खरखौदा, 
सोनीपत 

बी 533.97 1,796 

6 सुāोस िलिमटेड खरखौदा, सोनीपत बी 249.81 421 
 कुल   1,940.32 6,438 

 

हåरयाणा उīम और रोजगार नीित (एचईईपी) 2020 के तहत सोनीपत म¤ Öथािपत िवशाल 
औīोिगक इकाइयŌ का िववरण 

øम सं. पåरयोजना का नाम Öथान, िजला रोजगार 

(ÓयिĉयŌ म¤) 

िनवेश 

(Łपए करोड़ म¤) 

1 जेबीएम एनवायरनम¤ट मैनेजम¤ट ÿाइवेट 

िलिमटेड 

मरुथल, 

सोनीपत 

172 190.00 

2 रेल कोच फै³टरी बरही, 

सोनीपत 

105 630.00 

   277 820.00 

 

DAIRY FARMING 

1748. DR. SHASHI THAROOR: 
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Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a) whether Government is aware that dairy farmers in Kerala are reporting 

losses because production costs exceed milk procurement prices 

currently offered, farmers receiving Rs. 42-48 per litre only while actual 

costs around Rs. 52 per litre, this is contributing to a decline in dairy herds 

and farmer exits; 

(b) whether the Government has made any assessment to find the reasons 

for existing Central schemes, including the Revised National Programme 

for Dairy Development aimed at improving milk procurement, processing 

and rural incomes which have not improved remunerative prices or cost 

support at the farm level; 

(c) whether there is any gap between scheme design and actual farm-level 

relief, especially for small and marginal dairy producers and if so, the 

reasons therefor; and  

(d) the steps being taken by the Government in the Union Budget 2026-27 to 

ensure that central dairy development support results in viable economics 

for producers, fair milk prices, reduced dependence on imports and 

sustained rural livelihoods? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) The Department of Animal Husbandry and Dairying (DAHD), 

Government of India (GoI) has not received any such report indicating that 
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dairy farmers in Kerala are incurring losses due to production costs exceeding 

milk procurement prices, or that this has contributed to a decline in dairy herds 

and farmer exits. 

(b) and (c) DAHD, GoI does not regulate the procurement and sale prices of 

milk. These are determined by cooperative and private dairies based on 

factors such as cost of production, stocks of dairy commodities (e.g., white 

butter, skimmed milk powder), and prevailing domestic and international 

market conditions. However, DAHD, GoI is implementing the following 

schemes to supplement the efforts made by the State Government to promote 

sustainable dairy development and support to small and marginal dairy farmers 

across the country including Kerala: 

i. Rashtriya Gokul Mission (RGM). 

ii. National Programme for Dairy Development (NPDD) 

iii. Supporting Dairy Cooperatives and Farmer Producer Organisations 

engaged in dairy activities (SDCFPO) 

iv. Animal Husbandry Infrastructure Development Fund (AHIDF) 

v. National Livestock Mission (NLM) 

vi. Livestock Health and Disease Control Programme (LHDCP) 

These schemes are helping in improving milk productivity of bovines, 

expanding network of dairy cooperatives, strengthening of dairy infrastructure, 

working capital requirement, enhancing availability of feed and fodder and 

providing animal health services. These interventions help to reduce the cost of 
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milk production and also help to enhance income of milk producer from dairy 

farming.  

(d)  In view of (b) and (c) above, does not arise  

 

ENVIRONMENTAL CLEARANCES FOR SAIL PLANTS IN WEST BENGAL 

1749.  SHRI KIRTI AZAD: 

Will the Minister of STEEL be pleased to state: 

(a) the current status of environmental clearances for Steel Authority of India 

Limited (SAIL) plants in West Bengal including inspections, violations, penalties 

and public access to these records; 

(b) the details of technology upgrades using Best Available Technology at SAIL 

plants serving West Bengal, the timelines and expenditure incurred, especially 

for Durgapur Steel Plant; 

(c) the steps taken to ensure SAIL has enough raw material for its plants 

following Mines and Minerals (Development and Regulation) Act amendments 

impacting West Bengal; and  

(d) the Government’s role in monitoring SAIL’s environmental compliance, 

project spending and whether independent audits or inspections are publicly 

accessible? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA  VARMA): 
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(a) to (c)   Steel Authority of India Limited (SAIL) plants in West Bengal are 

presently working with valid Environmental Clearance (EC).  The relevant 

statutory records pertaining to these units are available on PARIVESH portal of 

Ministry of Environment, Forest and Climate Change (MoEFCC), Government 

of India. 

  At the plants of Steel Authority of India Limited (SAIL) serving West 

Bengal, technology upgradation initiatives based on Best Available Technology 

(BAT) have been undertaken as part of modernisation and capacity 

augmentation programmes. 

SAIL has adequate raw materials for its plants. Further measures to 

enhance iron ore production have been taken including accelerated exploration 

and strengthening of mining infrastructure and development of new mining 

areas. 

(d) Environmental compliance at the units of Steel Authority of India Limited 

(SAIL) is monitored by regulatory bodies including MoEFCC, Central Pollution 

Control Board (CPCB), State Pollution Control Boards (SPCBs) and Pollution 

Control Committees (PCCs).  

 

INDIA–IRAN TRADE  

1750. SHRI D. M. KATHIR ANAND: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 
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(a) whether India and Iran share a significant trade relationship, with bilateral 

trade reaching $2 billion in Financial Year 2025-26, driven by key exports 

and imports and strategic projects like the Chabahar port and the INSTC, if 

so, the details of items imported and exported between India and Iran;  

(b) whether India has invested $500 million in Chabahar Port and depends on 

the International North-South Transport Corridor links India to Russia and 

Europe via Iran, reducing transit times and costs compared to traditional 

maritime routes and if so, the details thereof; and 

(c) whether the 25% tariff on countries trading with Iran by US would adversely 

affect India’s trade equation with Iran and if so, the Government action in 

this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) During the current financial year (April–December, 2025), India’s total 

merchandise trade with Iran stood at USD 1,145.29 million, comprising exports 

of USD 883.10 million and imports of USD 262.19 million. India’s trade is 

mostly humanitarian in nature, encompassing agricultural products and 

pharmaceuticals. The details of India’s merchandise imports and exports with 

Iran, item-wise and value-wise, for the period April–November 2025, may be 

accessed at the following link: 

https://tradestat.commerce.gov.in/meidb/country_wise_all_commodities_export 
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https://tradestat.commerce.gov.in/meidb/country_wise_all_commodities_import 

(b) The Chabahar Port project was conceptualized to provide much-needed 

connectivity to Afghanistan for its reconstruction and economic development 

and for boosting trade and economic linkages with Central Asia.An Indian 

company, India Ports Global Limited (IPGL), through its wholly owned 

subsidiary, India Ports Global Chabahar Free Zone (IPGCFZ), has been 

operating the port since 2018. On 13 May 2024, IPGL signed a ten-year 

contract with the Ports and Maritime Organisation of the Islamic Republic of 

Iran for equipping and operating the Shahid Beheshti Terminal of Chabahar 

Port. As per the provisions of the contract, India has fulfilled its commitment of 

USD 120 million for the procurement of port equipment.  

(c) No such communication has been received. 

 

मÂÖयपालन, पशुपालन और डेयरी का कायाªÆवयन 

1751. ®ीमती łपकुमारी चौधरी:  

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िक :  

(क) िवगत तीन वषŎ के दौरान छ°ीसगढ़ राºय म¤ ÿधान मंýी मÂÖय संपदा योजना 

(पीएमएमएसवाई), राÕůीय गोकुल िमशन (आरजीएम), राÕůीय पशुधन िमशन (एनएलएम), 

पशुपालन अवसंरचना िवकास िनिध (एएचआईडीएफ) और डेयरी िवकास कायªøमŌ के अंतगªत 

Öवीकृत पåरयोजनाओ ंकì वाÖतिवक और िव°ीय िÖथित का Êयौरा ³या है;  
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(ख) सरकार Ĭारा उĉ योजनाओ ं के अंतगªत मछुआरŌ और पशुपालकŌ को ÿदान कì गई 

सहायता/राजसहायता का Êयौरा ³या ह ै और अनसूुिचत वगŎ कì मिहला लाभािथªयŌ कì सं́ या 

िकतनी है;  

(ग) इन सहायता/राजसहायता से उÂपादन के ÿितशत और लाभािथªयŌ कì आय म¤ हòई विृĦ का 

Êयौरा ³या है;  

(घ) छ°ीसगढ़ म¤ मछली हैचरी, फìड यूिनट, शीत ˒ंखला और डयेरी ÿसÖंकरण अवसंरचना कì 

वतªमान ±मता िकतनी है और ±मता वृिĦ के िलए िचिĹत िकए गए िविशĶ ±ेýŌ / िजलŌ का Êयौरा 

³या है; और  

(ङ) िनगरानी और मूÐयांकन ÿितवेदनŌ के आधार पर छ°ीसगढ़ म¤ उĉ योजनाओ ंके कायाªÆवयन 

के िलए सरकार Ĭारा ³या कदम उठाए गए ह§ और भिवÕय के िलए ³या नीितगत उपाय िकए जाने 

पर िवचार िकया जा रहा है? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 

(क )और (ख) मÂÖयपालन, पशुपालन और डेयरी मýंालय, भारत सरकार छ°ीसगढ़ राºय सिहत 

देश म¤ मािÂÖयकì, पशुधन और डेयरी ±ेýŌ के समú िवकास के िलए िविभÆन योजनाओ ं और 

कायªøमŌ जैसे ÿधानमंýी मÂÖय संपदा योजना (PMMSY), राÕůीय गोकुल िमशन (RGM), 

राÕůीय पशधुन िमशन (NLM), पशुपालन अवसंरचना िवकास िनिध (AHIDF) और डेयरी िवकास 

कायªøम लागू कर रही है। िवगत तीन वषŎ के दौरान, छ°ीसगढ़ राºय म¤ कायाªिÆवत इन योजनाओ ं

कì भौितक और िव°ीय िÖथित संलµन  िववरण म¤ ÿÖतुत कì गई है। इन योजनाओ ंको लागू करते 

समय, मिहलाओ ं और अनसुूिचत जाित और अनसुूिचत जनजाित से संबंिधत लाभािथªयŌ पर 

िवशेष जोर िदया गया है।  

(ग) ÿधानमंýी मÂÖय संपदा योजना (PMMSY) के पåरणामÖवłप छ°ीसगढ़ राºय सिहत देश म¤ 

मÂÖय उÂपादन म¤ सधुार हòआ। छ°ीसगढ़ सरकार Ĭारा दी गई जानकारी के अनुसार, िफश सीड 
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का उÂपादन वषª 2019-20 म¤ 288 करोड़ से बढ़कर वषª 2024-25 म¤ 583 करोड़ हो गया ह,ै जो 

लगभग 102.43 ÿितशत कì विृĦ दशाªता है, जबिक इसी अविध के दौरान मÂÖय उÂपादन 5.72 

लाख मीिůक टन से बढ़कर 8.73 लाख मीिůक टन हो गया है, जो लगभग 52.62 ÿितशत कì 

विृĦ दशाªता है। इसके अलावा, राÕůीय गोकुल िमशन और संबĦ डेयरी हÖत±ेपŌ के अंतगªत, 

छ°ीसगढ़ म¤ दूध का उÂपादन 2014-15 म¤ 11.82 लाख टन से बढ़कर 2024-25 म¤ 20.76 

लाख टन हो गया है। उÂपादन म¤ वृिĦ ने लाभािथªयŌ कì आय और आजीिवका सरु±ा कì वृिĦ म¤ 

योगदान िदया है;  

(घ) ÿधानमंýी मÂÖय संपदा योजना (PMMSY) के अंतगªत, राºय ने मािÂÖयकì इÆĀाÖů³चर के 

िनमाªण और इसके सŀुढ़ीकरण का कायª िकया है। कुल 25 िफश हैचरी Öवीकृत कì गई ह§, िजनम¤ 

से 21 हैचरी पूरी हो चकुì ह§ और शेष कायाªÆवयन के िविभÆन चरणŌ म¤ ह§। िफश फìड िविनमाªण का 

इÆĀाÖů³चर भी िवकिसत िकया गया है और राºय म¤ वतªमान म¤ 100 टन ÿितिदन ±मता कì एक 

फìड िमल, 20 टन ÿितिदन ±मता के दो फìड संयंý, 8 टन ÿितिदन ±मता के पांच फìड संयंý 

और 2 टन ÿितिदन ±मता कì दो लघु फìड िमल ह§। 

(ङ) Öवीकृत पåरयोजनाओ ं के समय पर और ÿभावी कायाªÆवयन को सिुनिĲत करने के िलए, 

भारत सरकार और छ°ीसगढ़ सरकार ने PMMSY और मÂÖयपालन, पशुपालन और डेयरी 

मýंालय, भारत सरकार Ĭारा कायाªिÆवत अÆय योजनाओ ं के िलए बहò-Öतरीय िनगरानी और 

मूÐयांकन (MandE) तंý Öथािपत िकए ह§, िजसम¤ ÿबंधन सूचना ÿणाली (MIS) पोटªल के माÅयम 

से åरयल टाइम िडिजटल िनगरानी, PFMS पोटªल शािमल है तािक यह सिुनिĲत िकया जा सके 

िक धन का ÿभावी ढंग से उपयोग हो और पåरयोजनाए ं समय पर पूरी हŌ, Öवीकृत पåरयोजनाओ ं

कì वाÖतिवक और िव°ीय ÿगित कì िनयिमत समी±ा/िनगरानी हो। इसके अलावा, संबंिधत िवभाग 

समय पर पåरयोजनाओ ं के कायाªÆवयन को सिुनिĲत करने के िलए राºय सरकारŌ और नोडल 

कायाªÆवयन एज¤िसयŌ के साथ अनुमोिदत पåरयोजनाओ ं कì ÿगित कì िनयिमत łप स े समी±ा 

करते ह§।  भारत सरकार आगे िवÖतार शłु करने से पहले ÿÂयेक योजना का मÅयाविध और पूणª 
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अविध का तृतीय-प± स ेमूÐयांकन अÅययन भी कराती है।  पåरणामŌ और मÐूयांकन åरपोटŎ कì 

िसफाåरशŌ के आधार पर, ÿभावी कायाªÆवयन और भावी नीितगत उपायŌ को सिुनिĲत करने के 

िलए आवÔयक सधुाराÂमक उपाय िकए जाते ह§। 

िववरण  

िवगत 03 वषŎ के दौरान छ°ीसगढ़ राºय म¤ Öवीकृत योजनाओ ंकì वाÖतिवक  
और िव°ीय िÖथित 

 
योजना मिहला 

लाभािथªयŌ 

कì सं́ या 

अनुसूिचत 

®ेणी म¤ 

लाभािथªयŌ 

कì सं́ या 

पåरयोजनाओ ंकì 

वाÖतिवक िÖथित 

िव°ीय िÖथित (केÆþीय/भारत 

सरकार कì सहायता) 

ÿधानमýंी मÂÖय संपदा 

योजना (PMMSY) 

6800 10500 94 पåरयोजनाए ं

Öवीकृत; पåरयोजनाए ं

पूरी हो चकुì ह§ और 

कायाªÆवयन के 

िविभÆन चरणŌ म¤ ह§ 

कुल पåरयोजना लागत 92,478.45 

लाख Łपए; क¤ þीय शेयर जारी 

23,859.24 लाख Łपए; क¤ þीय 

शेयर का उपयोग 22,097.15 

लाख Łपए 

राÕůीय गोकुल िमशन 

(RGM) 

814184 उपलÊध नहé 

है * 

225 MAITRIs को 

ÿिशि±त िकया गया; 

27,08,364 कृिýम 

गभाªधान िकया गया; 

19,66,094 पशुओ ं

को कवर िकया गया; 

NAIP के अंतगªत 

11,63,120 िकसान 

लाभािÆवत हòए। 

िवगत तीन वषŎ और वतªमान वषª के 

दौरान 1,161.69 लाख Łपए जारी 

िकए गए 

राÕůीय पशुधन िमशन 

(NLM) 

6 5 7365 पशुधन को 

शािमल िकया जा 

रहा है और 2400 

मीिůक टन ÿित वषª 

(MTPA) साइलेज 

±मता जोड़ी जा रही 

NLM EDP के अंतगªत 16.50 

करोड़ Łपए कì पåरयोजना लागत 

वाली 27 पåरयोजनाओ ंको मंजूरी 

दी गई है। इन 27 पåरयोजनाओ ंके 

िलए कुल Öवीकृत सिÊसडी 6.19 

करोड़ Łपए है। 1.89 करोड़ Łपए 
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है।  कì सिÊसडी जारी कì गई है। 

पशुपालन अवसंरचना 

िवकास िनिध 

(AHIDF) 

0 0 686.06 करोड़ Łपए 

कì पåरयोजना लागत 

वाली 14 

पåरयोजनाओ ंको 

मंजूरी दी गई। 

3 ÿितशत के Êयाज अनदुान के łप 

म¤ कुल 21.44 करोड़ Łपए जारी 

िकए गए ह§। 

डेयरी िवकास कायªøम ** ** 48.71 करोड़ Łपए 

कì पåरयोजना लागत 

वाली 5 

पåरयोजनाओ ंको 

मंजूरी दी गई, िजसम¤ 

से 34.76 करोड़ 

Łपए का क¤ þीय शेयर 

है 

कुल 19.40 करोड़ Łपए जारी िकए 

गए ह§ 

* NAIP के तहत अनुसूिचत ®ेणी सिहत 1163120 िकसान लाभािÆवत हòए है। 
** लाभाथê योजना नहé है 

                                                      

 

भारतीय वÖतुओ ंपर आयात शुÐक 

1752  ®ी बृजेÆþ िसहं ओला:  

³या वािणºय और उīोग मýंी यह बतान ेकì कृपा कर¤गे िक:  

(क) ³या कुछ ÿमुख Óयापाåरक भागीदार देशŌ ने भारतीय वÖतुओ ंपर आयात शÐुक म¤ विृĦ 

कर दी है, यिद हां, तो तÂसंबंधी देश-वार और उÂपाद-वार Êयौरा ³या है;  

(ख)  उĉ बढ़े हòए शुÐकŌ के ÿभाव को कम करने और वÖतुओ ंऔर सेवाओ ंदोनŌ के िनयाªत को 

बढ़ावा देने के िलए सरकार Ĭारा वतªमान म¤ ³या नीितगत और Óयावहाåरक उपाय िकए जा 

रहे ह§:  

(ग)  ³या सरकार ने भारत कì िनयाªत ÿितÖपधाªÂमकता पर उĉ बढ़े हòए शÐुकŌ के ÿभाव का 

कोई आकलन िकया है, यिद हां, तो इसके मु́ य िनÕकषª ³या ह§; और  
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(घ)  सरकार Ĭारा िनयाªत बाजारŌ म¤ िविवधता लान,े नए बाजारŌ का िवकास करने और अिधक 

मूÐयविधªत उÂपादŌ के िनयाªत को ÿोÂसािहत करने के िलए अÐपाविध म¤ ³या ठोस कदम 

उठाए जा रहे ह§?  

वािणºय और उīोग मýंालय म¤ राºय मýंी; तथा  इल³ेůॉिनकì और सूचना ÿौīोिगकì 
मýंालय म¤ राºय मýंी (®ी िजितन ÿसाद): 

(क) िदनांक 7 अगÖत, 2025 को, भारत के ÿमुख Óयापाåरक भागीदार देशŌ म¤ से एक, संयĉु 

राºय अमåेरका (यूएसए) ने भारत से अमåेरका को िनयाªत कì जाने वाली कुछ वÖतओु ंपर 25% 

का पारÖपåरक टैåरफ लगाया। इसके अलावा, िदनांक 27 अगÖत, 2025 से भारत से िनयाªत कì 

जाने वाली कुछ वÖतुओ ंपर 25% कì अितåरĉ मÐूय-आधाåरत शÐुक दर भी लागू कì गई थी। 

भारत और अमåेरका ने िदनांक 7 फरवरी, 2026 को घोषणा कì िक संयĉु राºय अमåेरका 

(यूनाईटेड Öटेट्स) और भारत पारÖपåरक और पारÖपåरक łप से लाभकारी Óयापार (अंतåरम 

समझौते) के संबंध म¤ एक अंतåरम समझौते के िलए एक कायªढांचे पर सहमत हो गए ह§। मेि³सको ने 

डÊÐयूटीओ के Āेमवकª  कì भीतर उन देशŌ पर लागू होने वाले एमएफएन आयात टैåरफŌ म¤ विृĦ 

को मंजूरी ÿदान कì है िजनका मेि³सको के साथ मĉु Óयापार समझौता नहé है। इस उपाय से 

सामाÆय आयात और िनयाªत कर कानून के तहत लगभग 1,455 टैåरफ लाइनŌ म¤ संशोधन िकया 

गया है, िजससे मु́ य łप से चीन, दि±ण कोåरया, थाईल§ड, इंडोनेिशया और भारत ÿभािवत हŌगे। 

संशोिधत टैåरफ 5% से 50% तक कì र¤ज म¤ हŌग,े िजसम¤ अिधकांश उÂपादŌ पर लगभग 35% 

शÐुक लगने कì संभावना है। 

https://www.pib.gov.in/PressReleasePage.aspx?PRID=2224783andreg=3andl

ang=2 

(ख) से (घ)  सरकार ने घरेलू ±मताओ ंको बढ़ान,े िनयाªत को बढ़ावा दने,े आपूितª ®ृंखलाओ ंम¤ 

िविवधता लाने, आयात के वैकिÐपक ąोतŌ कì खोज करने और वैिĵक कारकŌ के कारण Óयापार 

पर पड़ने वाले ÿितकूल ÿभावŌ को कम करने सिहत आिथªक मजबूती को बढ़ावा देने के उĥेÔय से 
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कई अú-सिøय कदम उठाए ह§। िनयाªत को बढ़ावा देने, िनवेश आकिषªत करने और Óयापार करने 

म¤ सगुमता को बढ़ावा दनेे के िलए सरकार Ĭारा समय-समय पर कई महÂवपूणª पहल और नीितगत 

उपाय िकए गए ह§। भारतीय åरज़वª ब§क के Óयापार राहत उपाय, िनयाªतकŌ के िलए ऋण गारटंी 

योजना, अगली पीढ़ी के वÖतु एवं सेवा कर (जीएसटी) सधुारŌ के माÅयम से घरलूे मांग म¤ वृिĦ, नए 

िनयाªत संवधªन िमशन (ईपीएम) जैसे िनयाªत संवधªन उपाय, ये सभी हमार े िनयाªतकŌ को सहयोग 

और सहायता ÿदान करते ह§। 

  Óयापार समझौते के ÿभाव का आकलन करना एक सतत ÿिøया है। सरकार Óयापार को 

बढ़ावा देने और Óयापार यĦुŌ के ÿभाव को कम करने के िलए उīोग संघŌ, संबंिधत िहतधारकŌ के 

साथ लगातार िनयोिजत है, िजनम¤ िवदेशŌ म¤ भारतीय िमशन, िनयाªत संवधªन पåरषद¤, Óयापार संघ 

और संबंिधत मýंालय/िवभाग शािमल ह§। सरकार का उĥेÔय Óयापार संवधªन, मĉु Óयापार 

समझौतŌ, Óयापार सगुमता और आयात-िनयाªत स े संबंिधत उपचाराÂमक उपायŌ के माÅयम स े

Óयापार और आिथªक िवकास को बढ़ावा देना है। सरकार ने घरेलू ±मताओ ंको बढ़ाने और दशे स े

िनयाªत को बढ़ावा दनेे के िलए समय-समय पर कई पहल और उपाय िकए ह§: 

(i) िदनांक 1 अÿैल, 2023 से ÿभावी िवदेश Óयापार नीित का उĥेÔय भारत को वैिĵक 

बाजार म¤ अिधक ÿभावी ढंग से एकìकृत करने, Óयापार ÿितÖपधाªÂमकता म¤ सधुार करने 

और देश को एक िवĵसनीय और भरोसेमंद Óयापार भागीदार के łप म¤ Öथािपत करने 

के िलए बनाया गया है। 

(ii)  ®म-उÆमुख वľ ±ेý के कुछ वÖतुओ ंके िनयाªत को बढ़ावा दनेे के िलए राºय और 

क¤ þीय लेवी और करŌ कì छूट (आरओएससीटीएल) योजना िदनांक 7 माचª, 2019 स े

कायाªिÆवत है।  

(iii) (iii) िनयाªितत उÂपादŌ पर शÐुक एवं करŌ कì छूट (आरओडीटीपी) योजना िदनांक 1 

जनवरी, 2021 स ेकायाªिÆवत कì गई है। आरओडीटीपी योजना का लाभ इÖपात, फामाª 

और रसायन जैसे ±ेýŌ को भी िदनांक 15 िदसंबर, 2022 से िदया गया है तािक इन 
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±ेýŌ कì िनयाªत ÿितÖपधाªÂमकता को बढ़ाया जा सके। वतªमान म¤, लगभग 10,780 

टैåरफ लाइन¤ (8-अंकìय आईटीसी (एचएस) कोड) इस योजना के अंतगªत शािमल ह§। 

वतªमान िव° वषª 2025-26 के िलए आरओडीटीपी योजना के िलए बजट आवंटन 

18,232 करोड़ Łपये है। आरओडीटीपी योजना का लाभ घरेलू टैåरफ ±ेý (डीटीए)/ 

एए/ ईओयू/ एसईजेड इकाइयŌ से होने वाले िनयाªत पर िदनांक 31 माचª, 2026 तक 

बढ़ाया गया ह§। 

(iv) िनयाªतकŌ Ĭारा मĉु Óयापार समझौते (एफटीए) के उपयोग को बढ़ावा दनेे और Óयापार 

को सुगम बनाने के िलए मूल ÿमाण पý जारी करने हेत ुएक साझा िडिजटल Èलेटफॉमª 

शłु िकया गया है। 

(v) ÿÂयेक िजले म¤ िनयाªत ±मता वाले उÂपादŌ और सवेाओ ंकì पहचान कर, इन उÂपादŌ 

के िनयाªत म¤ आने वाली बाधाओ ंको दूर करके और िजले म¤ रोजगार सिृजत करने के 

िलए Öथानीय िनयाªतकŌ/िनमाªताओ ंको सहायता ÿदान करके 'िजलŌ िनयाªत क¤ þ' पहल 

शłु कì गई है। 

(vi) सरकार ने एमएसएमई सिहत सभी भारतीय िनयाªतकŌ को अंतरराÕůीय Óयापार संबंधी 

जानकारी और सेवाए ंÿदान करने के िलए एक एकìकृत िडिजटल इंटरफेस के łप म¤ 

ůेड कन³ेट ई-Èलेटफॉमª शłु िकया है। यह Èलेटफॉमª सभी भारतीय उÂपादŌ के िलए 

मूल ÿमाण पý जारी करने हेत ुएक एकल मंच के łप म¤ कायª करता है। यह अंतरराÕůीय 

बाजारŌ म¤ भारतीय उÂपादŌ के िलए शÐुक, िवĵ Öतर पर होने वाली Óयापाåरक 

घटनाओ,ं उÂपाद और देश-िविशĶ Óयापार डेटा और अनपुालन, अंतरराÕůीय खरीदार 

डेटा और अंतरराÕůीय Óयापार पर सीखने के संसाधनŌ सिहत िविभÆन ÿकार कì 

जानकारी भी ÿदान करता है। भारतीय दूतावासŌ, िनयाªत संवधªन पåरषदŌ, एि³जम ब§क 

और वािणºय िवभाग के अिधकारी इस Èलेटफॉमª पर मौजूद ह§ िजसम¤ लाख से अिधक 

पंजीकृत उपयोगकताª है (जनवरी 2026 तक)। 
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(vii) िदनांक 12.11.2025 को कैिबनेट Ĭारा अनुमोिदत और क¤ þीय बजट 2025-26 म¤ 

घोिषत िनयाªत संवधªन िमशन (ईपीएम), भारत कì िनयाªत ÿितÖपधाªÂमकता को बढ़ाने 

के िलए िव° वषª 2025-26 से िव° वषª 2030-31 तक 25,060 करोड़ łपये के 

पåरÓयय के साथ एक ÿमुख, पåरणाम-आधाåरत पहल ह,ै िजसका उĥेÔय िवशेष łप से 

एमएसएमई, पहली बार िनयाªत करने वालŌ और ®म-गहन ±ेýŌ के िलए; एक 

सहयोगाÂमक, ईडीआई-संचािलत ढांचे के माÅयम से कायाªिÆवत, यह िविभÆन हÖत±ेपŌ 

को दो उप-योजनाओ ंम¤ समेिकत करता है - िनयाªत ÿोÂसाहन, जो िकफायती Óयापार 

िव° सहायता ÿदान करता ह,ै और िनयाªत िदशा, जो गणुव°ा अनपुालन, āांिडंग, 

लॉिजिÖट³स, बाजार पहòंच और ±मता िनमाªण जसैी गैर-िव°ीय सहायता ÿदान करता 

है। 

(viii) भारत के Óयापार, पयªटन, ÿौīोिगकì और िनवेश लàयŌ को बढ़ावा देने म¤ िवदेशŌ म¤ 

िÖथत भारतीय दूतावासŌ कì सिøय भूिमका को बढ़ाया गया है। िवदेशŌ म¤ िÖथत 

वािणिºयक दूतावासŌ, िनयाªत संवधªन पåरषदŌ, कमोिडटी बोडŎ/ÿािधकरणŌ और उīोग 

संघŌ के साथ िनयाªत कायª-िनÕपादन कì िनयिमत िनगरानी और समय-समय पर 

सधुाराÂमक उपाय िकए जा रहे ह§।  

 

BIOFORTIFIED RICE AND WHEAT 

1753.  SHRI P. C. MOHAN: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 
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(a) whether new varieties of rice and wheat released in recent years have been 

biofortified with iron, zinc or other micronutrients and if so, the research 

undertaken by ICAR and allied institutions in this regard;  

(b) whether any similar biofortified varieties are available or under development 

for maize, ragi and other millets; 

(c) whether these varieties offer agronomic or income advantages to farmers, 

including yield, climate resilience or market value;  

(d) the steps taken to create awareness among farmers and promote their 

adoption; 

(e) the percentage of area under biofortified crop cultivation in Karnataka at 

present and the States leading in their promotion; and  

(f) whether such crops are being integrated into nutrition programmes such as 

POSHAN Abhiyaan and PM-POSHAN to improve dietary outcomes? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI BHAGIRATH CHOUDHARY): 

(a) to (c) Yes, National Agricultural Research System under the aegis of 

Indian Council of Agricultural Research (ICAR) has developed 73 biofortified 

varieties of wheat (rich in iron and zinc and/or protein) and 15 of rice (rich in 

zinc and/or protein) during last ten years. Research on crop biofortification is 

undertaken under the ICAR - Consortium Research Platform on Biofortification 

alongwith other inhouse and externally funded projects, which has led to 

release of 117 other biofortified varieties/hybrids [barley (1), maize (43); ragi 

(7), pearl millet (15), little millet (2), proso millet (1), foxtail millet (1), sorghum 
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(1), lentil (3), chickpea (1), faba bean (1), mustard (9), soybean (8), groundnut 

(3), gobhi sarson (1)] and 20 of horticultural crops [sweet potato (5), potato (4), 

greater yam (2), Amaranthus (3), okra (1), cauliflower (1), grape (1), 

pomegranate (1), banana (1), guava (1)] during 2014 to till now.  

 These cultivars have been improved for essential nutrients viz., iron, zinc, 

calcium, protein, lysine, tryptophan, pro-vitamin-A and E, anthocyanin, vitamin-

C, oleic acid and linoleic acid. The concentration of several anti-nutritional 

factors viz., erucic acid, glucosinolates, phytic acid and trypsin inhibitor has 

also been significantly reduced in some of the cultivars and off-flavor of 

soybean grains. These biofortified cultivars with balanced concentration of 

nutrients are also high yielding and climate resilient; thus ideal for meeting 

country’s food and nutrition security. Apart from quality traits, all these varieties 

are having one or more traits for various biotic and/or abiotic stresses with 

equal or better yield to their conventional counterparts. 

(d) Various steps have been taken for creation of awareness and adoption of 

biofortified varieties through including them in frontline demonstrations (FLDs) 

and cluster front line demonstration (CFLD), mini kits under National Food 

Security and Nutrition Mission (NFSNM) of Department of Agriculture and 

Farmers Welfare conducted by ICAR Institutes, Krishi Vigyan Kendras and 

State Department of Agriculture.  Awareness about biofortified varieties and 

their advantages is made regularly through field days, training programmes, 

Kisan Melas, doordarshan, radio, pamphlets, bulletins, print and electronic 

media. Hon’ble Prime Minister dedicated the biofortified varieties to the nation 
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during three mega farmers’ programmes on 16 October, 2020 (World Food 

Day), 28 September, 2021 and 11 August, 2024 and interacted with the 

farmers; which created mass awareness about biofortified varieties. 

 During the last five years, 62,793.0 quintals of breeder seed of various 

biofortified varieties was produced and supplied by ICAR to various public and 

private sector seed producing agencies for supply to the farmers. For faster 

seed delivery >1500 memorandum of agreement (MoUs) have been signed 

with more than 300 private seed companies for seed production and marketing 

of biofortified varieties.    

(e) Based on the breeder seed indents and their downstream multiplication 

to foundation and certified seed, Karnataka has an estimated area of 0.35 lakh 

ha under biofortified crops, comprising wheat, proso millet and groundnut. 

(f)   Biofortified crops, including nutrient-rich millets are integrated into 

national nutrition-support programs such as POSHAN Abhiyaan and PM-

POSHAN. Department of Food and Public Distribution (DFPD), Ministry of 

Consumer Affairs, Food and Public Distribution under Wheat Based Nutrition 

Programme (WBNP) and Scheme for Adolescent Girls (SAG) is emphasizing 

on the supply of millets for preparation of Hot Cooked Meal (HCM) and Take 

Home Rations (THR) at Anganwadis for pregnant women, lactating mothers, 

adolescent girls and children below 6 years of age, as millets are highly 

nutritious and are known to have high nutrient content which includes protein, 

essential fatty acid, dietary fibre, B-Vitamins, minerals such as calcium, iron, 
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zinc, folic acid and other micro-nutrients thus helping to tackle anaemia and 

other micro-nutrient deficiencies common among women and children.  

 

PROMOTION OF AGRICULTURAL EDUCATION 

1754.  SHRI MANOJ KUMAR: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government is implementing any policy/schemes/programme 

to provide stipend to the students for the promotion of agricultural education in 

the country;  

(b) if so, the details of funds released and number of beneficiaries students, 

Central, State Agricultural Universities and Institutions, during the last five 

years;  

(c) whether the Government is aware that students of B.Tech Food 

Technology Programme at RPCAU, Pusa, Bihar are not getting any stipend 

from the Union and State Governments due to this, students specially from 

poor and weaker section are suffering a lot; and  

(d) if so, whether the Union Government and RPCAU Pusa authority is intend 

to provide stipend to the B.Tech Food Technology students along with their 

arrears from the first semester, if so, the details thereof and the time by which 

students will get stipends and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI BHAGIRATH CHOUDHARY): 
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(a) Yes. To attract students in higher agricultural education and to achieve 

educational excellence in teaching and research in areas of agriculture and 

allied science subjects, Indian Council of Agricultural Research (ICAR) 

provides number of scholarships /fellowships as under: 

1.ICAR–National Talent Scholarship (NTS-UG) 

2.ICAR–National Talent Scholarship (NTS-PG) 

3.ICAR–Postgraduate Scholarship (ICAR-PGS) 

4.ICAR–Junior Research Fellowship (JRF) / Senior Research Fellowship  

    (SRF) 

5. Merit cum Means (MCM) Scholarship 

(b) Following is the details of fellowships / scholarships provided by Indian 

Council of Agricultural Research (ICAR) to students in Central /State 

Agricultural universities and Institutions of the country during last five years.  

S.No. 

Name of 
Scheme 

2021-22 2022-23 
2023-24 2024-25  2025-26 

 

Total 
Beneficiary 

Total 
amount 
disburs
ed (Rs. 
in lakh) 

Total 
Benefici
ary 

Total 
amount 
disburs
ed 
(Rs. in 
lakh) 

Total 
Benefici
ary 

Total 
Amount 
disburse
d 
(Rs. in 
lakh) 
  

Total 
Benefici
ary 

Total 
Amount 
disbursed 
(Rs. in lakh) 
  

Total 
Benefici
ary 

Total 
Amount 
disbursed 
(Rs. in 
lakh) 
  

1.  NTS-UG 6539 1746.87 6734 1892.83 10034 2468.01 8549 2665.35 9162 3413.94 
2. NTS-PG 3683 1237.47 3543 1337.41 3428 1231.64 5369 2105.91 3877 2028.70 
3. ICAR- PGS 1733 1485.91 1690 1656.21 1613 1579.48 1557 1717.59 1179 1638.74 
4. ICAR-JRF/SRF 1123 2673.20 1131 2641.96 1157 3100.63 1039 2978.89 1159 3025.63 

5. MCM 287 29.79 333 37.88 439 37.96 471 42.75 450 58.36 

 



10.02.2026  763 
 

 

(c) The students enrolled in the B. Tech Food Technology programme at Dr. 

Rajendra Prasad Central Agricultural University (RPCAU), Pusa, Bihar are 

receiving financial assistance under National Talent Scholarship (NTS) from 

ICAR and Student Ready Programme subject to eligibility and fulfilment of 

prescribed conditions.  

 Further, students belonging to SC/ST/OBC of Bihar domicile are being 

provided Post Matric Scholarship. 

(d) The question does not arise.  

 

िभलाई इÖपात संयýं (बीएसपी) कì भूिम का राºय सरकार को हÖतांतरण 

1755. ®ी िवजय बघेलः 

³या इÖपात मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या िभलाई इÖपात संयंý (बीएसपी) के ±ेýािधकार के अंतगªत आने वाली नेवई बÖती, 

मरोदा, तहसील और िजला दगुª (छ°ीसगढ़) जैसी घनी आबादी वाली ®िमक कॉलोिनयŌ को 

मूलभूत सिुवधाए ंÿदान करने कì तÂकाल आवÔयकता है जहां जनसं´या म¤ बहòत तेजी से विृĦ हòई 

ह;ै 

(ख) ³या यह आवÔयक है िक बीएसपी कì भूिम सेल बोडª के माÅयम स े राºय सरकार को 

हÖतांतåरत कì जाए ³यŌिक इसके अभाव म¤ आम जनता पĘा िवतरण, ÿधानमंýी आवास और 

जीवन कì बुिनयादी सिुवधाओ ंआिद जैसी महÂवाकां±ी योजनाओ ंका लाभ नहé उठा पा रही है; 

और 

(ग) सेल बोडª और सरकारी ÿशासन के Öतर पर छ°ीसगढ़ सरकार के नेवई बÖती, मरोदा आिद 

घनी आबादी वाली कॉलोिनयŌ कì भूिम को छ°ीसगढ़ सरकार के नगर िनगम åरसाली को 

हÖतांतåरत िकए जाने कì िÖथित ³या है और तÂसंबंधी Êयौरा ³या है? 
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भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राजू 
®ीिनवास वमाª): 

(क) से (ग) Öटील अथॉåरटी ऑफ इंिडया िलिमटेड/िभलाई इÖपात संयंý (सेल/बीएसपी) ने 

290.26 एकड़ भूखंड (जो Łआबांधा, मरोदा, जोरातरई, परुनेा, छावनी और खरुसीपारा गांवŌ म¤ 

िÖथत है) और नेवाई गांव म¤ 151.46 एकड़ भूिम (मौहरी बगीचा, Öटेशन मरोदा, नेवाई 

(एचएससीएल कॉलोनी), नेवाई परुानी बÖती और नेवाई भाटा) छ°ीसगढ़ राºय सरकार को सŏप 

दी है। सेल Ĭारा उपयुªĉ भूिम का मािलकाना हक राºय सरकार को हÖतांतåरत करने के िलए सभी 

ज़łरी औपचाåरकताए ंपूरी कर ली गयी है। 

सेल/बीएसपी और छ°ीसगढ़ राºय सरकार के बीच हÖता±åरत सहमित ²ापन के 

अनसुार, नेवाई बÖती, मरोदा, तहसील और दगुª िज़ला सिहत िभलाई इÖपात संयंý (बीएसपी) के 

अिधकार ±ेý म¤ आने वाले इलाकŌ म¤ सड़क¤ , पेयजल, िबजली और सामुदाियक शौचालय जैसी 

मूलभूत नागåरक सिुवधाए ंÖथानीय ÿािधकरण/राºय सरकार Ĭारा ÿदान कì जाएगंी। 

 

PREVENTION OF ATROCITIES 

1756. DR. MALLU RAVI:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) the number of cases registered under the SC/ST (Prevention of Atrocities) 

Act in Telangana during 2023–24 and 2024–25, district-wise data for 

Nagarkurnool;  

(b) the number of cases in which chargesheets were filed within sixty days, 

trials completed, and convictions secured; 
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(c) the details of conviction rate for such cases in Nagarkurnool compared to 

the State and National averages; and  

(d) the number of Exclusive Special Courts and Special Public Prosecutors 

operational for SC/ST cases covering this constituency? 

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI RAMDAS ATHAWALE): 

(a) National Crime Records Bureau (NCRB) compiles and publishes year wise 

statistical data on crimes in its publication ‘Crime in India’. The published 

reports are available till the year 2023. As per the NCRB data for the year 

2023, number of cases registered in Telangana under Scheduled Castes and 

Scheduled Tribes (Prevention of Atrocities) Act, 1989 is 2284 and in 

Nagarkurnool district is 51.  

(b)  As per NCRB data, 1555 charge sheets have been filed in Telangana 

during 2023 and trials have been completed in 1136 cases.Conviction has 

been secured in 58 cases during the year 2023. 

(c)  As per the information provided by the State of Telengana, no case has 

been secured for conviction in Nagarkurnool district during the year 2023. As 

per NCRB data for 2023, conviction rate of the State of Telegana is 4.2 % for 

SCs and 7.7% for STs. Similarly, at National Level, conviction rate for SCs is 

31.9% and for STs is 24.6%. 

(d)  As per the information received from State of Telengana, no Exclusive 

Special Courts and Special Public Prosecutors in Nagarkurnool district have 

been established, however, IInd Additional District Judge Court, 
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Mahabudnagar and additional public prosecutor (APP) at District court 

Mahabubnagar are there to handle cases under the SC/ST (PoA), Act, 1989. 

 

EMPLOYMENT FOR RURAL WOMEN UNDER MGNREGS 

1757. SUSHRI SAYANI GHOSH: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether it is a fact that Mahatma Gandhi National Rural Employment 

Guarantee Scheme (MGNREGS) has been a major source of paid 

employment for rural women, with women accounting for a high share of 

person-days generated under the Scheme, if so, the details thereof; 

(b)  whether the Government acknowledges concerns that the replacement 

of a demand driven guarantee with conditional and shrinking job 

availability under Viksit Bharat – Guarantee for Rozgar and Ajeevika 

Mission (Gramin) (VB-G RAM-G) may disproportionately exclude 

women, especially from marginalised communities, if so, the details 

thereof; 

(c)  whether any gender impact national assessment has been conducted to 

examine how reduced guaranteed work may affect female labour force 

participation, wage parity and economic independence for States, if so, 

the details thereof, State-wise including West Bengal; 
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(d)  whether the Government has assessed the risk that reduced MGNREGS 

availability may push women into unpaid or informal work with lower 

wages and poorer conditions,  if so, the details thereof; and 

(e)  whether any consultation with MGNREGS workers, women’s groups or 

State Governments, including West Bengal, was undertaken before 

enacting VB-G RAM-G,  if so, the details thereof, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) The participation of women under the Mahatma Gandhi NREGS has 

consistently been more than 50% in the last three financial years and current 

financial year 2025-26 (as on 06.02.2026).  

(b) to (e) The Viksit Bharat-Guarantee for Rozgar and Ajeevika Mission 

(Gramin): VB-G RAM G Act, 2025 strengthens and expands the guarantee 

framework by providing a statutory guarantee of at least 125 days of wage 

employment per rural household per financial year, increased from 100 days, 

thereby enhancing rural income and livelihood security. It includes a stronger 

statutory unemployment allowance, payable if work is not provided within the 

stipulated time, with rates linked to the notified wage rate. Further, by 

increasing guaranteed days and ensuring time-bound wage payments and 

unemployment allowance, the Act strengthens household income stability, 

supporting food security and consumption smoothing for rural families. 

Under the new Act, works are prioritised across four themes—water 

security, core rural infrastructure, livelihood infrastructure, and mitigation of 
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extreme weather events—leading to creation of durable and productive rural 

assets. The Act adopts a forward-looking framework by promoting durable, 

productivity-enhancing assets and, through Viksit Gram Panchayat Plans and 

convergence, links wage employment with asset creation, infrastructure gap 

saturation and long-term livelihood enhancement. Livelihood-related 

infrastructure focuses on productive assets that directly generate income and 

employment, such as rural haats, storage structures, work sheds, and livestock 

or fisheries infrastructure, thereby strengthening agriculture, improving market 

access and promoting local enterprises. 

Thus, rather than shrinking the job availability and employment 

guarantee, the VB-G RAM G Act, 2025 expands the employment guarantee for 

all categories of beneficiaries including women, strengthens legal entitlements 

and aligns rural employment with sustainable livelihood creation and climate-

resilient development. 

Additionally, the VB-G RAM G Act, 2025 is designed to be gender-

inclusive, with several women-centric provisions to support women and 

women-headed households in rural area. These provisions are as follows: 

1. At least one-third participation of women is mandatory, with special 

focus on women-headed households and single women through special 

job cards. 

2. As per the Para 6 of Schedule I of the Act, individual asset shall be 

prioritized for women-headed households. 
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3. The Act prioritises creation of livelihood related infrastructure i.e. SHG 

buildings, work sheds, training and skill centres, compost and vermi-

compost units, nurseries, livestock shelters, fisheries infrastructure, 

storage facilities, rural haats etc. These productive assets directly 

strengthen women and SHGs. 

4. A distinct Schedule of Rates for women to facilitate their productive 

involvement. 

5. Crèche facilities to be provided at worksites where five or more children 

under five years accompany working women. 

6. Women will also be encouraged to take up the role of Mates, supervising 

works, ensuring quality and maintaining transparency. 

7. Their role is further strengthened through active participation in social 

audits, where women help ensure that work is done properly and 

payments reach on time. 

8. In addition to the above, one-third representation of women is mandatory 

in the Central Rojgar Guarantee  Council and the State Rojgar 

Guarantee  Councils to be constituted under the Act. 

9. The Grievance redressal mechanisms shall address  the grievances 

related to applicants, which include; discrimination, harassment or 

violation of worker rights, including women and vulnerable groups.   

 

हथकरघा उīोग 

1758. ®ी धम¥Æþ यादवः 
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®ी आनदं भदौåरयाः 

³या वÖ ý मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार को यह जानकारी है िक दशे म¤, िवशेषकर उ°र ÿदेश म¤, हथकरघा उīोग चीन, 

बांµलादेश और िवयतनाम जैसे दशेŌ से हथकरघा उīोगŌ Ĭारा िनिमªत सÖते आयाितत माल के 

कारण पतन के कगार पर है, यिद हा,ँ तो तÂसंबंधी Êयोरा ³या है; 

(ख) ³या सरकार देश म¤ हथकरघा उīोग एवं हथकरघा बुनकरŌ को बचाने के िलए हथकरघा 

(वÖतुओ ंके उÂपादन के िलए आर±ण) अिधिनयम, 1985 को स´ती से लागू कर रही है; और 

(ग) यिद हा,ँ तो तÂसंबंधी Êयोरा ³या है तथा यिद नहé, तो इसके ³या कारण ह§? 

िवदेश मýंालय म¤ राºय मýंी; तथा  वÖ ý मýंालय म¤ राºय मýंी (®ी पिबýा माग¥åरटा): 

(क) सरकार हथकरघा बनुकरŌ कì सहायता करने, घरेलू उÂपादन को बढ़ावा दनेे और इस ±ेý 

को मज़बूत करने के िलए िविभÆन योजनाए ंकायाª िÆवत कर रही ह ैएवं सहायक उपाय कर रही है। 

इस संदभª म¤, उ°र ÿदेश से 2024-25 म¤ हथकरघा िनयाªत 2022-23 के 270.4 करोड़ łपये स े

लगभग 2% (सीएजीआर) कì विृĦ दजª करते हòए 281.5 करोड़ łपये रहा है, जबिक,  िपछले तीन 

वषŎ म¤ भारत का हथकरघा उÂपादŌ का आयात  घरलूे हथकरघा उīोग पर आयातŌ के सीिमत 

ÿभाव को दशाªते हòए लगभग 14.1 करोड़ łपये के औसत के साथ नाममाý रहा है। 

(ख) और (ग) भारत सरकार, वľ मýंालय पावरलूम िनरी±ण जसैे िविभÆन उपायŌ के माÅयम स े

पावरलूम पर पूवōĉ अिधिनयम के तहत आरि±त वÖतुओ ंके उÂपादन से हथकरघा बनुकरŌ कì 

सरु±ा के िलए, हथकरघा (उÂपादनाथª वÖतुओ ंका आर±ण) अिधिनयम, 1985 कायाªिÆवत कर 

रही है। िपछले 03 वषŎ एवं चालू िव°ीय वषª के दौरान कì गई ÿवतªन कारªवाई का Êयौरा इस ÿकार 

है: 

 
ø.स.ं वषª िनरी±ण िकए गए पावरलूम कì कुल स.ं दजª िकए गए मामलŌ कì 

सं́ या 

 01.  2025-26 2,05,282 34 
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 02.  2024-25 3,97,777 57 

 03.  2023-24 3,84,860 98 

 04.  2022-23 1,88,642 53 

 

 
TEXTILE PARKS IN WEST BENGAL 

1759.  SHRI JAGANNATH SARKAR: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the details of the 10 manufacturing units in West Bengal that have 

benefited under the Production Linked Incentive (PLI) Scheme of the 

Government, including the sector and investment details of each unit; 

(b)  the details of the two textile parks in West Bengal under the Scheme for 

Integrated Textile Parks (SITP), including their location, stage of 

completion and the industries housed therein; and 

(c)  the total funds allocated and disbursed under the SITP scheme for these 

textile parks in West Bengal? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) The details of the manufacturing units in West Bengal under Production 

Linked Incentive (PLI) Schemes of the Government, including the sector and 

investment details are given in the enclosed Statement. 

(b) and (c) With a view to increasing investments, generating employment 

opportunities and boosting exports in textile sector, the Ministry of Textiles is 
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implementing Scheme for Integrated Textile Park (SITP) to provide subsidy for 

setting up textile parks with world-class, state-of-the-art infrastructure in textile 

hubs across the country. The scheme was in implementation up to 31.03.2021. 

Now, this scheme has been subsumed under Textile Cluster Development 

Scheme (TCDS) for committed liabilities only. Under SITP Scheme, following 2 

projects are being implemented in West Bengal. 

Sl. 
No.  

Name of the 
Park  

Location  Project 
Cost 
approved 
under SITP  

Approved 
Gol share  

GoI’s 
share 
released  

Park status  

1 EMIGMEF 
Apparel Park 
Ltd.  

Kolkata  107.55 40.00 31.61 Under 
Implementation  

2 West Bengal 
Hosiery 
Textile Park  

Jagdishpur, 
Howrah  

70.14 28.06 25.25 Under 
Implementation  

 

STATEMENT 

Details of the manufacturing units in West Bengal under Production Linked 
Incentive (PLI) Schemes 

 
Sl. 
No.  

Name  Sector  District  Actual/Reported 
Investment  
(Rs. in Crores) 

1 Parvata Foods Pvt. Ltd.  Category 2 – 
Organic  

Darjeeling  Not applicable* 

2 ITC Limited FandV  Fruits and 
Vegetables  

Howrah  17.96 

3 ITC Limited RTC  RTC/RTE Howrah  30.99 
4 ITC Limited RTC  RTC/RTE Howrah  13.86 
5 Keventer Argo Ltd.  Fruits and Kolkata  78.12 
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Vegetable  
6 Parle Biscuits Pvt Ltd  RTC/RTE  Jalpaiguri 7.16 
7 Prataap Snacks Ltd.  RTC/RTE Howrah  16.99 
8 TATA Consumer 

Products Ltd.  
Fruits and 
Vegetable 

Howrah  10.02 

9 TATA Consumer 
Products Ltd. 

Fruits and 
Vegetable 

Jalpaiguri  7.43 

 
10 

Shyam Metalics Flat 
Product Private Limited 

 
Steel 
 

 
Kolkata  

300 

11 Jindal (India) Limited 
 

Steel Howrah  502 

12 Neo Metaliks Limited 
 

Steel Kolkata  200 

13 Sorin Tech Pvt Ltd. PLI White 
Goods 

Kolkata 13.01 

*The company has applied under category II, a sale based incentive 
mechanism under PLI scheme, by which companies are incentivised to 
manufacture innovative and organic products from their existing plants 

 

PROMOTION OF RENEWAL ENERGY IN RURAL AREAS 

1760. SHRI TAMILSELVAN THANGA: 

Will the Minister of PANCHAYATI RAJ be pleased to state: 

(a) whether it is a fact that the Union Government is implementing Gram Urja 

Swaraj scheme for Promoting Renewable Energy in rural areas by adopting 

renewable energy and using it in their community, reducing carbon emissions 

and establishing sustainable energy practices in rural areas, if so, the details 

thereof; 

(b) the total number of activities/programmes are being implemented under this 

scheme in various rural areas and utilized State-wise; 
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(c) the fund earmarked, released and utilised under such scheme to various 

States as on date, State-wise; and  

(d) whether the incentives being given to gram panchayats for implementing 

this scheme, if so, the details thereof? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) Ministry of Panchayati Raj (MoPR) is not implementing any formal scheme 

having a budgetary allocation for promoting Renewable Energy in rural areas. 

The Gram Urja Swaraj is being implemented as an awareness and 

coordination campaign. Through this campaign, the Ministry seeks to promote 

awareness in Panchayats on renewable energy adoption.  Ministry also 

supports the existing schemes of the Ministry of New and Renewable Energy 

(MNRE) which is the nodal Ministry for all matters relating to new and 

renewable energy. 

(b) and (c) Do not arise, in view of the above. 

(d) Incentivization of Panchayats is one of the components of Centrally 

Sponsored scheme of revamped Rashtriya Gram Swaraj Abhiyan (RGSA) of 

MoPR. Under this scheme, ‘National Panchayat Awards’ are given to the best 

performing Panchayats, annually on 24thApril, which is celebrated as the 

National Panchayati Raj Day to commemorate 73rdConstitution Amendment 

Act, 1992. As a part of this initiative, awards have been given to PRIs, under 2 

special categories including ‘Gram Urja Swaraj Vishesh Panchayat Puraskar’ 

and ‘Carbon Neutral Vishesh Panchayat Puraskar’. The ‘Gram Urja Swaraj 
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Vishesh Panchayat Puraskar’ is given to 3 Gram Panchayats (GPs) for their 

performance regarding adoption and usage of renewable sources of energy 

whereas the ‘Carbon Neutral Vishesh Panchayat Puraskar’ is given to 3 GPs 

who have done exemplary work towards achieving Net-Zero carbon emissions 

similar to Gram Urja Swaraj Puraskar. In 2025, the ‘Gram Urja Swaraj Vishesh 

Panchayat Puraskar’ and the ‘Carbon Neutral Vishesh Panchayat Puraskar’ 

have been merged to form the ‘Climate Action Special Panchayat Award’ with 

an aim to encourage Panchayats to act as climate-responsive local 

governments. The award includes a financial incentive of Rs.1 crore (Rank 1), 

Rs.75 lakh (Rank 2), and Rs.50 lakh (Rank 3) respectively. The awardees are 

also presented with specially designed trophies and certificates. 

  

RULES FOR RESERVATION 

1761. SHRI A. RAJA:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state:  

(a) whether the Supreme Court in its landmark judgment had ruled that 

reserved category candidates must be adjusted against unreserved seats, if 

they secure higher marks (on merit), if so, the details thereof;  

(b) if so, whether the Ministry has issued any direction or office order for 

following strictly the court order in all the establishments, if so, the details 

thereof;  

(c) if not, the reasons therefor; and  
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(d) whether any monitoring mechanism put in place to ensure the order is 

strictly implemented in all Government Departments and undertakings, if so, 

the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 
FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. 
VERMA): 

(a) to (d) In reference to the Hon'ble Supreme Court's judgment dated 

10.02.1995 in the matter of R.K. Sabharwal and Ors. vs State of Punjab and 

Others, DoPT has issued an OM dated 02.07.1997, para 5 of which provides 

that the candidates belonging to SCs/STs/OBCs who were appointed on merit 

(and not due to reservation) are not to be counted towards reservation so far 

as direct recruitment is concerned. Further, vide DoPT OM dated 01.07.1998, 

it is provided that in case of direct recruitment, SC/ST/OBC candidates, who 

are selected on the same standard as applied to general candidates i.e. 

without relaxation in age limit, experience qualification, permitted number of 

chances in written examination, extended zone of consideration larger than 

what is provided to the general category candidates etc., shall not be adjusted 

against reserved vacancies  

 In case of promotion, DoPT OM dated 11.07.2002 provides that the 

SC/ST candidates appointed by promotion on their own merit and not owing to 

reservation or relaxation of qualifications will not be adjusted against the 

reserved points of the reservation roster. However, it is stated that the policy of 

reservation in promotion, including own merit in promotion, is presently sub-
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judice before the Hon'ble Supreme Court in the Jarnail Singh batch of cases 

(SLP No. 30621 of 2011).  

The instructions also provide that each Ministry/Department is required 

to designate an officer, at least of the rank of Deputy Secretary, as a Liaison 

Officer to ensure implementation of the instructions relating to reservations 

  

सहकारी सिमितयŌ को मजबूत बनाना 

1762. ®ी वीरÆेþ िसहंः 

³या सहकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क) देश भर म¤ सहकारी सिमितयŌ को सशĉ, पारदशê एवं जनोÆमुखी बनाने हेतु सरकार Ĭारा 

कौन-कौन सी योजनाए ंिøयािÆवत कì जा रही ह§; 

(ख) ³या यह सच ह ै िक सहकारी ब§कŌ, ÿाथिमक कृिष सहकारी ऋण सिमितयŌ (पीएसीएस) 

तथा डेयरी सहकारी सिमितयŌ के िडिजटलीकरण एवं िव°ीय सŀुढ़ीकरण के िलए एक िवशेष 

कायªøम िøयािÆवत िकया जा रहा है, यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) उ°र ÿदेश के चंदौली िजले म¤ सहकारी सिमितयŌ कì वतªमान िÖथित ³या है और इस 

िजले को अब तक िकतनी सरकारी योजनाओ ंसे लाभ िमला है; 

(घ) ³या चंदौली म¤ सहकारी चैनलŌ के माÅयम से कृिष खरीद क¤ þ, उवªरक िवतरण क¤ þ और 

úामीण ऋण सिुवधाए ंपयाªĮ माýा म¤ उपलÊध ह§, यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ङ) यिद नहé, तो इस संबधं म¤ चंदौली िजले को ÿाथिमकता दनेे के िलए ³या िवशेष कदम 

उठाए जा रहे ह§? 

गृह मýंी; तथा सहकाåरता मýंी (®ी अिमत शाह): 

(क) और (ख) सरकार न ेजलुाई 2021 म¤ सहकाåरता मýंालय कì Öथापना के बाद स ेसहकार से 

समृिĦ कì पåरकÐपना के अंतगªत सहकारी ब§कŌ, ÿाथिमक कृिष øेिडट सिमितयŌ और डेयरी 
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सहकारी सिमितयŌ के िडिजटलीकरण और िव°ीय सशĉìकरण सिहत देश भर म¤ सहकारी 

सिमितयŌ को सशĉ, पारदशê और जन-क¤ िþत बनान े के िलए सधुारŌ और योजनाओ ं का एक 

Óयापक सेट ÿारभं िकया है । ऐसी पहलŌ का Êयौरा संलµन िववरण िदया गया है। 

(ग) सहकाåरता मýंालय कì सभी पहल¤ और अंत:±ेप चंदौली िजले सिहत पूर ेदेश म¤ समान łप से 

लागू ह§, और इन पहलŌ के तहत िमलने वाले लाभ पाý सहकारी सिमितयŌ और उनके सदÖयŌ के 

िलए उपलÊध ह§ । राÕůीय सहकारी डेटाबेस पर उपलÊध जानकारी के अनुसार, उ°र ÿदेश के 

चंदौली िजले म¤ 544 पंजीकृत सहकारी सिमितया ँह§, िजनम¤ से 265 के कायªशील होने कì सूचना 

है । इसके अितåरĉ, चदंौली िजले म¤ सहकारी ब§क, दµुध उÂपादक सहकारी सिमितयां और 

उपभोĉा सहकारी सÖंथान कायªशील ह§ तथा िजला भी िनÌनिलिखत योजनाओ ं से लाभािÆवत 

हòआ ह§: 

 प³ैस कंÈ यूटरीकरण योजना I 

 िकसान øेिडट काडª (केसीसी) योजना। 

 ÿधानमंýी फसल बीमा योजना (पीएमएफबीवाई) के िलए सहकारी चैनल नेटवकª । 

 सहकारी सिमितयŌ के माÅयम से उवªरक िवतरण नेटवकª । 

 नाबाडª Ĭारा समिथªत úामीण अवसरचंना िवकास िनिध (आरआईडीएफ) कì पåरयोजनाए।ं 

 सहकारी ÿिश±ण और ±मता िनमाªण कायªøम ।  

(घ) और (ङ)  सहकारी ±ेý के माÅयम स ेचंदौली िजल ेको ÿाथिमकता देने के िलए उठाए जा रहे 

िविभÆन कदम इस ÿकार ह§: 

(i) िजल ेम¤ 25 नए बहòउĥेशीय प³ैस (बी-प³ैस) कì Öथापना। 

(ii) प³ैस कंÈयूटरीकरण पåरयोजना के अंतगªत 92 प³ैस सÖंवीकृत िकए गए ह§। 

(iii) सहकारी ब§क कì शाखाओ ंके िवÖतार और ब§िकंग कॉरÖेपŌड¤ट कì तैनाती के माÅयम से 

ब§िकंग पहòंच को बढ़ाना, तािक िकसानŌ को डोरÖटेप ब§िकंग सेवाए ंसलुभ कराई जा सक¤ । 
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(iv) आय-सजृन के अवसरŌ को बढ़ान े के िलए सहकारी सिमितयŌ को कृिष-िवपणन 

कायªकलापŌ, िवकेÆþीकृत भंडारण अवसरचंना, खाī ÿसÖंकरण इकाइयŌ और िडिजटल सेवा 

ÿदाय ÈलेटफामŎ स ेिलंक करना । 

(v) वषª 2025-26 म¤ खरीफ सीजन के दौरान, प³ैस के माÅयम से 78 कृिष उपज खरीद क¤ þ 

Öथािपत िकए गए थे । इन क¤ þŌ के माÅयम से 20,954 िकसानŌ से 115,978 मीिůक टन धान कì 

खरीद कì गई। 

(vi) िजले म¤ 85 पूणªतः सिøय उवªरक और बीज िवतरण क¤ þ ह§। खरीफ 2025-26 अिभयान 

म¤, इन क¤ þŌ ने 65,079 िकसानŌ को 9,297 मीिůक टन यूåरया और 6,417 मीिůक टन 

फॉÖफेिटक उवªरक िवतåरत िकया। 

(vii) वतªमान रबी 2025-26 सीजन के िलए 56,679 िकसानŌ को 8,097 मीिůक टन यूåरया 

और 6,183 मीिůक टन फॉÖफेिटक उवªरक पहले ही िवतåरत िकया जा चकुा है। 

(viii) िव°ीय वषª 2025-26 म¤, सहकारी सिमितयŌ और ब§कŌ के माÅयम स े2,292 िकसानŌ को 

कुल 3,115.00 लाख Łपये का अÐपकािलक/दीघªकािलक कृिष ऋण िवतåरत िकया गया I  

िववरण 

सहकाåरता मýंालय Ĭारा कì गई पहल¤ 

“सहकार से समिृĦ” कì पåरकÐ पना को साकार करने और देश म¤ ÿािथ मक स ेलेकर शीषª Ö तर कì 

सहकारी सिमितयŌ म¤ सहकाåरता आंदोलन को सश³ त और सघन करन े के िलए सहकाåरता 

मýंालय ने अनेक पहल¤ कì ह§ । इन पहलŌ कì सूची और उनपर अब तक हòई ÿगित का Ê योरा 

िनÌ नानुसार है: 

क. ÿाथिमक सहकारी सिमितयŌ को आिथªक łप से जीवंत और पारदशê बनाना 

1. ÿाथिमक कृिष øेिडट सिमितयŌ (पै³स) को बहòउĥेशीय, बहòआयामी तथा पारदशê 

सÖं था बनाने के िलए आदशª उपिविधयां: सरकार ने राºयŌ/संघ राºय±ेýŌ, राÕůीय Öतर के 
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पåरसंघŌ, राºय सहकारी ब§कŌ (StCBs), िजला क¤ þीय सहकारी ब§कŌ (DCCBs), आिद सिहत 

सभी िहतधारकŌ के परामशª से प³ैस के िलए आदशª उपिविधयां तैयार कर सभी राºयŌ/संघ 

राºय±ेýŌ को पåरचािलत िकया ह,ै जो प³ैस को 25 से अिधक Óयावसाियक कायªकलाप करन,े 

शासन म¤ सुधार लान,े अपने ÿचालन म¤ पारदिशªता और जवाबदेही लाने हेतु स±म बनाते ह§ l 

मिहलाओ ंऔर अनुसूिचत जाितयŌ/अनसुूिचत जनजाितयŌ को पयाªĮ ÿितिनिधÂव देते हòए प³ैस 

कì सदÖयता को अिधक समावेशी एवं Óयापक बनाने के भी उपबंध िकए गए ह§ । अब तक 32 

राºयŌ/संघ राºय±ेýŌ Ĭारा आदशª उपिविधयां अपनाई गई ह§ या उनकì मौजूदा उपिविधयां, आदशª 

उपिविधयŌ के अनłुप ह§ ।  

2. कंÈ यूटरीकरण Ĭारा पै³स का सश³ तीकरण: प³ैस को सश³ त करने के िलए 2925.39 

करोड़ Łपये के कुल िव°ीय पåरÓयय से कायªशील प³ैस के कंÈ यूटरीकरण कì पåरयोजना को भारत 

सरकार Ĭारा अनुमोिदत िकया गया ह ै िजसम¤ देश के सभी कायªशील पै³स को कॉमन ईआरपी 

(एटंरÿाइज åरसोसª È लािनंग) आधाåरत राÕůीय सॉÉटवेयर पर लाकर राºय सहकारी ब§कŌ 

(StCBs) और िजला क¤ þीय सहकारी ब§कŌ (DCCBs) के माÅयम से नाबाडª के साथ िलंक िकया 

जाना है । इस पåरयोजना के अधीन 31 राº यŌ/संघ राº य±ेýŌ के कुल 79,630 प³ै स अनुमोिदत 

िकए गए ह§ । कुल 61,025 प³ैस को ईआरपी पर ऑनबोडª कर िलया गया है और 30 राºयŌ/संघ 

राºय±ेýŌ Ĭारा हाडªवयेर का ÿापण िकया गया है । 

3. सभी पंचायतŌ को आ¸ छािदत करने के िलए नए बहòउĥेशीय पै³स/डेयरी/मािÂÖयकì 

सहकारी सिमितयŌ कì Ö थापना: भारत सरकार ने आगामी पांच वषŎ म¤ देश कì सभी पंचायतŌ 

और गांवŌ को आ¸ छािदत करने के लà य से नए बहòउĥेशीय प³ैस/डेयरी/मािÂÖयकì सहकारी 

सिमितयां Ö थािपत करने कì योजना को अनुमोिदत िकया है । यह पहल नाबाडª, राÕ ůीय डेयरी 

िवकास बोडª (एनडीडीबी), राÕ ůीय मािÂÖयकì िवकास बोडª (एनएफडीबी), और राº य/संघ 

राº य±ेý कì सरकारŌ Ĭारा समिथªत है । राÕůीय सहकारी डेटाबेस के अनसुार, िदनांक 

15.02.2023 को इस योजना के अनुमोदन के बाद से िदनांक 20.01.2026 तक कुल 32,802 
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नए प³ै स, डेयरी और मािÂÖयकì सहकारी सिमितयŌ को पंजीकृत िकया गया और 15,793 डेयरी 

और मािÂÖयकì सहकारी सिमितयŌ को सश³ त िकया गया है ।  

4. सभी पंचायतŌ को आ¸ छािदत करने के िलए नए बहòउĥेशीय पै³स/डेयरी/मािÂÖयकì 

सहकारी सिमितयŌ कì Ö थापना हते ु मागªदिशªका/मानक ÿचालन ÿिøया (SOP) का 

िवमोचन: योजना के ÿभावी और समयबĦ कायाªÆवयन को सुिनिĲत करने के िलए सहकाåरता 

मýंालय ने राÕ ůीय कृिष और úामीण िवकास ब§क (नाबाडª), राÕ ůीय डेयरी िवकास बोडª 

(एनडीडीबी) और राÕ ůीय मािÂÖयकì िवकास बोडª (एनएफडीबी) के समÆवय से िदनांक 

19.09.2024 को एक मानक ÿचालन ÿिøया (मागªदिशªका) जारी कì है िजसम¤ सभी संबंिधत 

िहतधारकŌ के िलए लàय और समय-सीमा दशाªयी गई है । 

5. सहकारी ±ेý म¤ िवĵ कì सबसे बड़ी िवक¤ þीकृत अÆन भंडारण योजना:  सरकार ने 

कृिष अवसंरचना कोष (AIF), कृिष िवपणन अवसंरचना (AMI), कृिष यांिýकìकरण पर उपिमशन 

(SMAM), ÿधान मंýी सूàम खाī उīोग उÆनयन योजना (PMFME), आिद सिहत भारत 

सरकार कì िविभÆन योजनाओ ं के अिभसरण स े प³ैस Öतर पर अÆन भडंारण के िलए गोदामŌ, 

कÖटम हायåरंग क¤ þŌ, ÿाथिमक ÿसÖंकरण इकाइयŌ तथा अÆय कृिष-अवसंरचनाओ ंके िनमाªण हेत ु

योजना अनमुोिदत कì है । । इससे खाīाÆन कì बबाªदी तथा पåरवहन लागत म¤ कमी आएगी, 

िकसानŌ को उनकì उपज कì बेहतर कìमत ÿाĮ हो सकेगी एवं प³ैस Öतर पर ही िविभÆन कृिष 

आवÔयकताए ंपूरी हो सकेगé। पायलट पåरयोजना के अधीन 11 राºयŌ के 11 प³ैस म¤ गोदाम का 

िनमाªण कायª पूणª हो चकुा है । इसके अलावा, पायलट पåरयोजना का िवÖतार करते हòए देशभर म¤ 

500 स ेअिधक प³ै स को सहकारी ±ेý म¤ िवĵ कì सबस ेबड़ी अÆन भंडारण योजना के अधीन 

गोदामŌ के िनमाªण हेतु िचिĹत िकया गया है ।  

 वतªमान म¤ राºय खाī एवं नागåरक आपूितª िवभाग, भारतीय राÕ ůीय कृिष सहकारी िवपणन 

संघ मयाªिदत (NAFED) तथा भारतीय राÕ ůीय उपभो³ ता सहकारी संघ मयाªिदत (NCCF) न े

287 प³ै स म¤ िनिमªत गोदामŌ का िकराया आĵासन िदया है तथा 208 प³ैस म¤ िनमाªण कायª आरभं 
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हो गया है, िजसम¤ से 109 प³ै स म¤ िनमाªण कायª पूरा हो चुका है (राजÖ थान- 90, महाराÕ ů- 15 

और गजुरात- 4) ।  

6. सहकारी ±ेý म¤ िवĵ कì सबसे बड़ी अÆन भंडारण योजना कì मागªदिशªका/मानक 

ÿचालन ÿिøया (SOP) का िवमोचन: इस योजना के सचुाŁ एवं एकłप कायाªÆ वयन के िलए 

एक Óयापक मानक ÿचालन ÿिøया (SOP) – “मागªदिशªका” तैयार कर राºयŌ/संघ राº य±ेýŌ के 

साथ साझा कì गई है । इस मागªदिशªका म¤ योजना के अधीन िविभÆन सिमितयŌ का गठन, अंतर-

मýंालयी सिमित (IMC) म¤ िलए गए िनणªय, योजना के अधीन अिभसरण कì गई िविभÆन 

योजनाओ ं का पåरचय एवं उनके लाभ, आवेदन ÿिøया, चरणबĦ कायाªÆवयन हेत ु पåरयोजना 

Éलो-चाटª, अनमुािनत पåरणाम और िनधाªåरत समय-सीमा, सहकाåरता मýंालय और अÆय 

िहतधारकŌ कì भूिमकाए ंव िजÌमेदाåरयां, गोदाम िनमाªण हेत ुभांडागारण िवकास और िविनयामक 

ÿािधकरण (डÊ Ð यूडीआरए) के िदशािनद¥श, योजना के अधीन प³ै स के चयन के मानदडं शािमल 

ह§।  

7. सहकारी ±ेý म¤ िवĵ कì सबस ेबड़ी अÆन भंडारण योजना के संबंध म¤ कृिष िवपणन 

अवसंरचना (एएमआई) योजना के अधीन िकए गए सशंोधन: सहकारी ±ेý म¤ िवÔ व कì सबसे 

बड़ी अÆ न भडंारण योजना कì िĬतीय अंतरमýंालयी बैठक (आईएमसी) बैठक, जो िदनांक 

23.10.2024 को आयोिजत हòई थी, म¤ िलए गए िनणªयŌ के आधार पर कृिष और िकसान कÐयाण 

िवभाग Ĭारा कृिष िवपणन अवसंरचना योजना म¤ िनÌनिलिखत संशोधन िकए गए: 

 योजना कì िव°ीय Óयवहायªता बढ़ान ेके िलए मािजªन धनरािश कì आवÔयकता को 20% 

स ेघटाकर 10% िकया गया । 

 िनमाªण लागत को संशोिधत करके मैदानी ±ेýŌ म¤ ₹3000–3500/मीिůक टन स ेबढ़ाकर 

₹7000/ मीिůक टन तथा पूवō°र राºयŌ म¤ ₹4000/मीिůक टन स ेबढ़ाकर ₹8000/मीिůक टन 

िकया गया। 
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 सिÊसडी को 25% स ेबढ़ाकर 33.33% िकया गया (मैदानी ±ेýŌ म¤ ₹875/मीिůक टन से 

बढ़ाकर ₹2333/मीिůक टन तथा पूवō°र राº यŌ म¤ ₹1333.33/मीिůक टन स े बढ़ाकर 

₹2666/मीिůक टन िकया गया)। 

 प³ै स के िलए आंतåरक सड़क, तौल पलु, चाहरदीवारी, आिद सहायक अवसंरचना पर 

कुल अनुमत सिÊसडी का 1/3 अितåरĉ सिÊसडी िदए जान ेका ÿावधान िकया गया । 

8. सहकारी ±ेý म¤ िवĵ कì सबसे बड़ी अÆन भंडारण योजना के अधीन भारतीय खाī 

िनगम (एफसीआई) Ĭारा गोदामŌ कì पहचान एव ंिकराया आĵासन से सबंिंधत ÿगित: िदनांक 

02.06.2025 को माननीय गहृ एवं सहकाåरता मýंी कì अÅय±ता म¤ आयोिजत बैठक म¤ िलए गए 

िनणªयŌ के आधार पर भारतीय खाī िनगम को प³ैस कì पहचान करन,े िकराया आĵासन ÿदान 

करने तथा इन गोदामŌ का वािषªक िकराये पर उपयोग सिुनिĲत करन ेका कायª सŏपा गया है । इसम¤ 

हòई ÿगित िनÌ नानुसार है: 

 ÿथम चरण म¤, भारतीय खाī िनगम न े2500 मीिůक टन एवं उसस ेअिधक (पूवō°र एवं पहाड़ी 

±ेýŌ के िलए 1671 मीिůक टन एवं उससे अिधक) कì ±मता के गोदामŌ को िकराये पर लेने के 

िलए 216 संभािवत ÖथानŌ कì पहचान कì है । 

 भारतीय खाī िनगम Ĭारा 18 राºयŌ/संघ राº य±ेýŌ के इन 216 संभािवत ÖथानŌ म¤ लगभग 

26.03 लाख मीिůक टन भंडारण आवÔयकता का आकलन िकया गया है । 

 राº यŌ Ĭारा 173 प³ै स/सहकारी सिमितयŌ कì पहचान कì गई है और वे अितåर³ त पै³ स/ 

सहकारी सिमितयŌ कì सिøयतापूवªक पहचान कर रहे ह§ ।  

9. ई-सेवाओ ंतक बेहतर पहòचं के िलए कॉमन सेवा क¤ þ (सीएससी) के łप म¤ पै³ स: प³ैस 

के माÅयम से ब§िकंग, बीमा, आधार नामांकन/अīतन, ÖवाÖÃय सेवाए,ं पैन काडª तथा 

आईआरसीटीसी/बस/हवाई िटकट, आिद जैसी 300 से भी अिधक ई-सेवाए ंÿदान करने के िलए 

उÆह¤ स±म बनाने हेतु सहकाåरता मंýालय, इल³ेůॉिनकì एवं सूचना ÿौīोिगकì मýंालय, नाबाडª  

तथा सीएससी ई-गवन¦स सिवªसेज इंिडया िलिमटेड के बीच एक समझौता ²ापन हÖता±åरत िकया 



10.02.2026  784 
 

 

गया है । अब तक 52,018 प³ैस ने úामीण जनता को कॉमन सेवा क¤ þ कì सेवाए ंÿदान करना शłु 

कर िदया है I  

10. पै³स Ĭारा नए िकसान उÂपादक सगंठनŌ (FPOs) कì Ö थापना: 10,000 िकसान 

उÂपादक संगठनŌ कì Ö थापना और संवधªन कì क¤ þीय ±ेýक योजना के अधीन कृिष और िकसान 

कÐयाण िवभाग, कृिष और िकसान कÐयाण मंýालय, भारत सरकार Ĭारा राÕ ůीय सहकारी िवकास 

िनगम (एनसीडीसी) को सहकारी सोसाइटी अिधिनयम के अधीन िकसान उÂ पादक संगठनŌ कì 

Ö थापना और संवधªन के िलए कायाªÆवयन एज¤िसयŌ म¤ से एक एज¤सी के łप म¤ नािमत िकया गया 

है। कृिष और िकसान कÐयाण िवभाग Ĭारा एनसीडीसी को 746 िकसान उÂ पादक संगठनŌ कì 

Ö थापना और संवधªन का लàय सŏपा गया तथा एनसीडीसी Ĭारा सहकारी ±ेý म¤ 746 िकसान 

उÂ पादक संगठनŌ का पंजीकरण िकया गया है । 

तÂ पÔ चात, इस योजना के अधीन प³ै स के सश³ तीकरण के माÅ यम स ेसहकारी ±ेý म¤ 

िकसान उÂ पादक संगठनŌ कì Ö थापना और संवधªन के िलए सहकाåरता मýंालय, भारत सरकार 

कì पहल पर कृिष और िकसान कÐयाण मýंालय, भारत सरकार Ĭारा एनसीडीसी को िकसान 

उÂपादक संगठनŌ कì Ö थापना के अितåरĉ लàय सŏपे गए और उसे 1117 िकसान उÂ पादक 

संगठनŌ का लàय िदया गया । एनसीडीसी ने पै³ स के सदÖयŌ के माÅयम से 1117 िकसान 

उÂ पादक संगठनŌ को पंजीकृत/ऑनबोडª कर इस लà य को ÿाÈ त िकया । यह िकसानŌ को 

आवÔयक बाजार िलंकेज ÿदान करने और उनके उÂपादŌ का उिचत एवं लाभकारी मूÐय िदलाने म¤ 

सहायक होगा । 

एनसीडीसी ने िदनांक 15.01.2026 कì िÖथित के अनुसार इस योजना के अधीन िकसान 

उÂपादक संगठनŌ (FPOs)/³ लÖ टर आधाåरत Ó यवसाय संगठनŌ (CBBOs) को ₹245 करोड़ 

संिवतåरत िकए ह§ ।  

11. खुदरा पेůोल/डीज़ल आउटलेट के िलए पै³स को ÿाथिमकता: सरकार ने प³ै स को 

खुदरा पेůोल/डीज़ल आउटलेट के आबंटन के िलए कंबाइंड कैटेगरी 2 (सीसी-2) म¤ शािमल करने 
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कì अनुमित ÿदान कर दी है । तेल िवपणन कंपिनयŌ (OMCs) Ĭारा साझा कì गई सूचना के 

अनसुार, 28 राº यŌ/संघ राº य±ेýŌ के 394 पै³ स ने खुदरा पůेोल/डीज़ल आउटलेट के िलए 

ऑनलाइन आवेदन िकया है । 

12. पै³ स को थोक उपभो³ ता पेůोल पंप को खुदरा आउटलेट म¤ पåरवितªत करने हतेु 

अनुमित: मौजूदा थोक उपभोĉा लाइस¤स ÿाÈ त पै³स को तेल िवपणन कंपिनयŌ (OMCs) Ĭारा 

खुदरा आउटलेट म¤ पåरवितªत होने के िलए एक बारगी िवकÐप िदया गया है । तेल िवपणन कंपिनयŌ 

Ĭारा साझा कì गई सूचना के अनसुार 5 राºयŌ के 115 थोक उपभो³ ता पेůोल पंप लाइस¤स ÿाÈ त 

प³ै स ने खदुरा आउटलेट म¤ पåरवितªत होने कì सहमित दी है िजसम¤ से 62 प³ै स को इस संबंध म¤ 

तेल िवपणन कंपिनयŌ Ĭारा अनमुित ÿदान कì गई है ।  

13. पै³ स Ĭारा अपने कायªकलापŌ म¤ िविवधता लाने के िलए एलपीजी िडÖůीÊयूटरिशप कì 

पाýता: सरकार ने अब प³ै स को एलपीजी िडÖ ůीÊ यूटरिशप हेत ुआवेदन करने कì अनमुित ÿदान 

कर दी है । इससे प³ै स को अपने आिथªक कायªकलाप को बढ़ाने और अपनी आय ÿवाह के 

िविवधीकरण का एक िवकÐ प ÿाÈ त होगा ।  

14. úामीण Öतर पर जेनेåरक औषिधयŌ तक सुगम पहòचं हतेु ÿधानमýंी भारतीय जन 

औषिध क¤ þ के łप म¤ पै³स: सरकार Ĭारा प³ै स को ÿधानमंýी भारतीय जनऔषिध क¤ þ 

(पीएमबीजेके) के łप म¤ कायª करने कì अनमुित ÿदान कì गई है, िजससे उÆ ह¤ आय के अितåर³ त 

ąोत ÿाÈ त हŌगे और úामीण जनता को गुणव°ापूणª जेनेåरक औषिधयŌ तक सुगम पहòचँ सिुनिĲत 

होगी । अब तक 4,192 प³ै स/सहकारी सिमितयŌ ने ÿधानमंýी भारतीय जनऔषिध क¤ þ के łप म¤ 

कायª करने के िलए ऑनलाइन आवेदन िकया है िजसम¤ से 4,177 प³ै स को फामाªÖ यूिटकÐ स एडं 

मेिडकल िडवाइसेस Ê यूरो ऑफ इंिडया (पीएमबीआई) Ĭारा ÿारिंभक मंजूरी दी गई है और 814 

प³ै स को फामाªÖ यूिटकÐ स एडं मेिडकल िडवाइसेस Ê यूरो ऑफ इंिडया से Öटोर कोड िमल गए ह§ 

जो ÿधानमंýी भारतीय जन औषिध क¤ þ के łप म¤ कायª करन ेके िलए तैयार ह§।  



10.02.2026  786 
 

 

15. ÿधानमýंी िकसान समिृĦ क¤ þ (पीएमकेएसके) के łप म¤ पै³ स: देश म¤ िकसानŌ को 

उवªरक और अÆ य संबंिधत सेवाए ंकì सलुभ पहòंच सिुनिĲत करने हेत ुप³ै स को ÿधानमंýी िकसान 

समृिĦ क¤ þ (पीएमकेएसके) चलाने के िलए स±म िकया गया है । राº यŌ/संघ राº य±ेýŌ Ĭारा साझा 

कì गई सूचना के अनुसार 27 नवंबर, 2025 कì िÖथित के अनुसार 38,190 प³ै स, ÿधानमंýी 

िकसान समिृĦ क¤ þ के łप म¤ कायª कर रहे ह§ ।  

16. पै³ स Ĭारा úामीण नल जलापूितª योजनाओ ं(पीडÊ Ð यूएस) का ÿचालन और रखरखाव 

(ओ एडं एम) कायª: प³ै स को úामीण ±ेýŌ म¤ नल जलापूितª योजनाओ ंके ÿचालन व रख-रखाव 

(ओ एडं एम) कायª करने के िलए पाý बनाया गया है । राº यŌ/संघ राº य±ेýŌ से ÿाÈ त सूचना के 

अनसुार 10 राº यŌ/संघ राº य±ेýŌ Ĭारा पंचायत/गांव के Ö तर पर ÿचालन व रख-रखाव (ओ एडं 

एम) सेवाए ंÿदान करने हेतु 762 प³ै स िचिĹत/चयिनत िकए गए ह§ ।  

17. पै³ स के Ö तर पर PM-KUSUM का अिभसरण: प³ै स से जुड़ े िकसान सौर कृिष जल 

पंप अपना सकते ह§ और अपने खेतŌ म¤ फोटोवोÐ टेइक मॉड्यूल इÖं टॉल करा सकते ह§ । 

18. ÿधानमýंी सूयª घर– मÉुत िबजली योजना (पीएमएसजी–एमबीवाई) का सहकारी 

सिमितयŌ के Öतर पर अिभसरण: यह पहल सहकारी सिमितयŌ कì Óयापक जमीनी पहòंच का 

लाभ उठाते हòए Öव¸छ łफटॉप सौर ऊजाª को अपनाने के उĥेÔय से कì गई है I इस पहल के 

क¤ िþत कायाªÆवयन के िलए 100 नगरŌ का चयन िकया गया है । 

19. डोर-Ö टेप िव°ीय सेवाए ंÿदान करने के िलए ब§क िमý सहकारी सिमितयŌ को माइøो-

एटीएम: डेयरी और मािÂÖयकì सहकारी सिमितयŌ को िजला क¤ þीय सहकारी ब§कŌ (DCCBs) 

और राº य सहकारी ब§कŌ (StCBs) का ब§क िमý बनाया जा सकता है । उनके सगुम Ó यवसाय, 

पारदिशªता और िव°ीय समावेिशता सुिनिĲत करने के िलए नाबाडª के सहयोग स े इन ब§क िमý 

सहकारी सिमितयŌ को ‘डोर-Ö टेप िव°ीय सेवाए”ं ÿदान करने के िलए माइøो-एटीएम िदए जा रह े

ह§ I इस पहल के सफल कायाªÆ वयन के िलए िदनांक 19 िसतंबर, 2024 को मानक ÿचालन 
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ÿिøया (एसओपी) लॉÆ च कì गई है और गजुरात राº य म¤ ब§क िमý सहकारी सहकारी सिमितयŌ 

को 12,624 माइøो एटीम िवतåरत िकए गए ह§ ।  

20. दुµ ध सहकारी सिमितयŌ के सदÖ यŌ को Łपे िकसान øेिडट काडª: िजला क¤ þीय 

सहकारी ब§कŌ (DCCBs) और राº य सहकारी ब§कŌ (StCBs) कì पहòंच का िवÖ तार करने तथा 

डेयरी सहकारी सिमितयŌ के सदÖ यŌ को आवÔ यक िलि³विडटी ÿदान करने और तलुनाÂ मक łप 

से िनÌ नतर Ê याज दरŌ पर ऋण ÿदान करने तथा अÆ य िव°ीय लेनदेनŌ म¤ स±म बनाने हेत ु

सहकारी सिमितयŌ के सदÖ यŌ को Łपे िकसान øेिडट काडª (KCCs) का िवतरण िकया जा रहा है। 

इस पहल के सफल कायाªÆ वयन के िलए िदनांक 19 िसतंबर, 2024 को मानक ÿचालन ÿिøया 

(एसओपी) लॉÆ च कì गई है और गुजरात राº य म¤ 16,48,105 Łपे िकसान øेिडट काडª िवतåरत 

िकए गए ह§ ।  

21. मÂÖय िकसान उÂपादक सगंठनŌ (एफएफपीओ) कì Ö थापना: मछुआरŌ को बाजार 

िलंकेज तथा ÿसÖंकरण सिुवधाए ंÿदान करने हेत ुराÕ ůीय सहकारी िवकास िनगम (एनसीडीसी) ने 

ÿारिंभक चरण म¤ 70 मÂÖय िकसान उÂपादक संगठनŌ का पंजीकरण िकया है । इसके अितåर³ त 

मÂÖयपालन िवभाग, भारत सरकार ने 280.65 करोड़ Łपये के अनुमोिदत पåरÓयय से एनसीडीसी 

को 1000 मौजूदा मािÂÖयकì सहकारी सिमितयŌ को मÂÖय िकसान उÂपादक संगठनŌ के łप म¤ 

पåरवितªत करने का कायª सŏपा है । एनसीडीसी ने 1000 ÿाथिमक मािÂÖयकì सहकारी सिमितयŌ 

को िचिĹत िकया है िजÆ ह¤ 280.65 करोड़ Łपये के अनुमोिदत पåरÓ यय से मÂÖय िकसान उÂपादक 

संगठनŌ के łप म¤ सश³ त िकया जाएगा । चयिनत सिमितयŌ के िलए ³ लÖ टर आधाåरत Ó यवसाय 

संगठनŌ (CBBOs) Ĭारा एक Óयवसाय योजना तैयार कì जा रही है । एनसीडीसी ने योजना के 

अधीन FPOs/CBBOs को ₹105 करोड़ संिवतåरत िकए ह§।  

22. Ô वते øांित 2.0: सहकाåरता मýंालय ने “अगले पांच वषŎ म¤ अना¸ छािदत ±ेýŌ म¤ डेयरी 

िकसानŌ को बाजार पहòंच ÿदान करके और संगिठत ±ेý म¤ डेयरी सहकारी सिमितयŌ कì 

िहÖसेदारी को बढ़ाकर डेयरी सहकारी सिमितयŌ के दµु ध ÿापण को वतªमान Öतर से 50% तक 
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बढ़ान”े के उĥेÔ य से सहकाåरता आधाåरत "Ô वेत øांित 2.0" नामक एक पहल लॉÆ च कì है 

िजसका लàय सहकारी पहòंच का िवÖतार करना, रोजगार सजृन करना और मिहलाओ ंको सशĉ 

बनाना है । माननीय गृह एवं सहकाåरता मýंी Ĭारा माननीय मÂÖय पालन, पशुपालन और डेयरी 

मýंी कì उपिÖथित म¤ िदनांक 19.09.2024 को Ô वेत øांित 2.0 कì “मागªदिशªका” (एसओपी) 

लॉÆच कì गई । माननीय गहृ और सहकाåरता मýंी ने माननीय मÂÖय पालन, पशुपालन और डेयरी 

मýंी कì उपिÖथित म¤ िदनांक 25.12.2024 को 6,600 नवÖथािपत सहकारी डेयरी सिमितयŌ 

(DCSs) का उĤाटन िकया । अब तक 31 राºयŌ/संघ राº य±ेýŌ म¤ 21,768 सहकारी दµु ध 

सिमितयां (DCSs) पंजीकृत हो गई ह§ ।  

23. आÂ मिनभªरता अिभयान: सहकाåरता मýंालय ने आयात िनभªरता घटाने के िलए दलहन 

(तअुर, मसूर और उड़द) के उÂपादन को ÿोÂसािहत करने और एथेनॉल िम®ण कायªøम (ईबीपी) 

के लàय को ÿाÈ त करने के िलए एथेनॉल के उÂपादन के िलए भारतीय राÕůीय उपभोĉा सहकारी 

संघ मयाªिदत (एनसीसीएफ) और भारतीय राÕůीय कृिष सहकारी िवपणन संघ मयाªिदत (नेफेड) के 

माÅयम से म³के के उÂपादन को ÿोÂसािहत करने कì पहल शłु कì है । दोनŌ ने सहकारी 

सिमितयŌ के माÅयम से िकसानŌ के पंजीकरण के िलए øमशः e-samyukti और e-samridhi 

वेब पोटªल का िवकास िकया है । दोनŌ ने तुअर, उड़द, मसूर और म³का के पूवª-पंजीकृत िकसानŌ 

के 100% उपज को Æ यूनतम समथªन मÐू य (एमएसपी) पर खरीद का आÔ वासन िदया है । तथािप, 

बाजार मूÐ य का Æ यूनतम समथªन मूÐ य से अिधक होने पर िकसानŌ को उ¸ चतर लाभ हेत ुअपनी 

उपज को खुले बाजारŌ म¤ बेचने कì आजादी होगी । कुल 42,87,484 िकसान िलए भारतीय 

राÕůीय उपभोĉा सहकारी संघ मयाªिदत के øमशः e-samyukti पोटªल पर पहले ही पंजीकरण 

करा चुके ह§ । इसी ÿकार 13,90,862 िकसानŌ ने भारतीय राÕůीय कृिष सहकारी िवपणन संघ 

मयाªिदत के e-samridhi पोटªल पर अपना पंजीकरण कराया है ।  
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ख) सहकारी ब§कŌ का सशĉìकरण 

24. शहरी सहकारी ब§कŌ (UCBs) को Óयापार िवÖतारण हेतु नई शाखाए ं खोलने कì 

अनुमित: शहरी सहकारी ब§क (UCBs) अब आरबीआई कì पूवाªनुमित के िबना िपछले िव°ीय वषª 

म¤ मौजूदा शाखाओ ंकì सं´या का 15% (अिधकतम 10 शाखाए)ं नई शाखाए ँखोल सक¤ गे ।  

25. भारतीय åरजवª ब§क Ĭारा शहरी सहकारी ब§कŌ (UCBs) को अपने úाहकŌ को डोर-

Öटेप सेवाए ंÿदान करने कì अनुमित: शहरी सहकारी ब§कŌ Ĭारा अब डोर-Öटेप ब§िकंग सिुवधा 

ÿदान कì जा सकती है I इन ब§कŌ के खाताधारक अब अपने घर पर ही िविभÆन ब§िकंग सिुवधाए ं

जैसे नकद िनकासी, नकद जमा, केवाईसी, िडमांड űाÉट और प¤शनभोिगयŌ के िलए जीवन ÿमाण 

पý, आिद का लाभ ÿाĮ कर सक¤ गे ।  

26. शहरी सहकारी ब§कŌ (UCBs) को शािमल करने हते ु शेड्यूिलंग मानदंडŌ कì 

अिधसूचना: शहरी सहकारी ब§क जो Ó यवसाय ÿािधकरण कì पाýता शतŎ का अनुपालन करते ह§ 

तथा िपछले दो वषŎ से िटयर- 3 के łप म¤ वगêकरण हेतु आवÔयक Æयूनतम जमा रािश बरकरार 

रखे हòए ह§, अब भारतीय åरजवª ब§क अिधिनयम,1934 कì अनुसूची-II म¤ शािमल होने के िलए पाý 

ह§ एवं 'अनसुूिचत' का दजाª  ÿाĮ कर सकते ह§ ।  

27.  शहरी सहकारी ब§कŌ (UCBs) के साथ िनयिमत सवंाद हेतु आरबीआई म¤ एक नोडल 

अिधकारी नािमत: सहकाåरता ±ेý कì गहन समÆवय और क¤ िþत संवाद हेत ु काफì समय से 

लंिबत मांग को पूरा करने के िलए भारतीय åरजवª ब§क ने एक नोडल अिधकारी अिधसूिचत िकया 

है। 

28. शहरी सहकारी ब§कŌ के िलए पीएसएल लàय को 75% से घटाकर 60% करने स े

राहत: आरबीआई ने ÿाथिमकता ±ेý ऋण (पीएसएल) लàय को 75% के पूवª Ö तर से घटाकर 

60% कर शहरी सहकारी ब§कŌ (UCBs) को राहत दी है । इस छूट से शहरी सहकारी ब§कŌ पर 

अनपुालन दबावŌ म¤ कमी आई है और उÆ ह¤ अपने ऋण पोटªफोिलयŌ के ÿबंधन म¤ अिधक 

ÿचालनाÂ मक लचीलेपन कì ÿािĮ हòई है ।  
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29. शहरी सहकारी ब§कŌ के िलए आवास ऋण सीमा 10% से बढ़ाकर 25% कì गई: शहरी 

सहकारी ब§कŌ के सदÖ यŌ के िलए आवास ऋण सीमा को उनकì कुल पåरसंपि° का 10% स े

बढ़ाकर उनके ऋण एवं अिúम का 25% (3 करोड़ Łपये तक) कर िदया गया है । 

30. मिहला ऋण पुनभुªगतान के िलए 2 लाख Łपये के लàय को हटाकर 12% (दुबªल वगª) 

कì उप-सीमा म¤ राहत: दबुªल वगŎ के िलए 12% कì उप-सीमा के तहत मिहला उधारकताªओ ंके 

िलए ₹2 लाख के लàय को हटाने से अब ÿाथिमकता ±ेý ऋण (पीएसएल) का अनुपालन सरल हो 

गया है और शहरी सहकारी ब§कŌ को ÿाथिमकता ±ेý ऋण (पीएसएल) के दाियÂवŌ को पूरा करने म¤ 

अिधक ÿचालन Öवतंýता कì ÿािĮ हòई है ।  

31. शहरी सहकारी सÖं थानŌ को राहत देते हòए 50% ऋण सीमा को ₹1 करोड़ से बढ़ाकर 

₹3 करोड़ िकया गया: शहरी सहकारी ब§कŌ (UCBs) के िलए ऋण और अिúमŌ के 50% कì 

सीमा को ₹1 करोड़ स ेबढ़ाकर ₹3 करोड़ िकया गया िजससे उÆह¤ उधारकताªओ ंकì उ¸च ऋण 

मांगŌ को पूरा करने, Óयवसाय वृिĦ म¤ मदद करने और खुदरा और लघु और मÅ यम उīम ऋण 

±ेýŌ म¤ अपनी ÿितÖपधाªÂमकता म¤ सधुार करने म¤ सहायता िमलेगी । 

32. Ö वणª ऋण हतेु भारतीय åरजवª ब§क Ĭारा मौिþक सीमा हटाई गई: भारतीय åरजवª ब§क ने 

शहरी सहकारी ब§कŌ के िलए 2 लाख Łपये कì मौिþक सीमा को हटाकर उÆ ह¤ वािणिºयक ब§कŌ के 

अनłुप िकया । 

33. शहरी सहकारी ब§कŌ के िलए अāेंला सगंठन: भारतीय åरजवª ब§क के अनमुोदन से शहरी 

सहकारी ब§क ±ेý के िलए एक अÌāेला संगठन (यूओ) के łप म¤ नेशनल फेडरशेन ऑफ 

कोऑपरिेटव एडं øेिडट सोसाइटीज िल. (एनएएफसीयूबी) कì Ö थापना कì गई जो लगभग 1,500 

शहरी सहकारी ब§कŌ को आवÔ यक आईटी अवसंरचना और ÿचालनाÂ मक सहयोग ÿदान करना है 

। इसने िडिज लोन और िडिज पे जैसी िविभÆन सेवाए ंलॉÆ च कì ह§ ।  

34. भारतीय åरजवª ब§क Ĭारा ÿितभूित ÿािĮयŌ के µलाइड पथ को िव°ीय वषª 2025-26 से 

िव°ीय वषª 2027-28 तक बढ़ाया गया: भारतीय åरजवª ब§क ने िदनांक 24.02.2025 के पåरपý 
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के माÅ यम से शहरी सहकारी ब§कŌ म¤ पंूजी और तरलता के बेहतर ÿबंधन के िलए गैर-िनÕपािदत 

आिÖतयŌ का पåरसंपि° पनुगªठन कंपनी के माÅयम से दो वषª का अितåरĉ समय ÿदान िकया है 

िजससे ये ब§क संकटúÖ त पåरसंपि°यŌ के नुकसान को कम कर सक¤  । 

35. सहकारी ब§कŌ को वािणिºयक ब§कŌ कì तरह बकाया ऋणŌ का वन टाइम सेटलम¤ट 

करने कì अनुमित: सहकारी ब§क अब बोडª-अनमुोिदत नीितयŌ के माÅयम से तकनीकì राइट-ऑफ 

करने सिहत उधारकताªओ ंके साथ िनपटान कì ÿिøया भी ÿदान कर सक¤ गे । 

36. उ¸चतर आवास ऋण सीमाए-ं भारतीय åरजवª ब§क ने úामीण सहकारी ब§कŌ के िलए 

Óयिĉगत आवासन ऋण कì सीमा को ढाई गुना बढ़ाकर 75 लाख Łपये िकया और उÆ ह¤ åरयल 

एÖटेट को कुल ए³ सपोज़र के 5% तक ऋण देने के िलए स±म िकया ।  

37. सहकारी ब§कŌ म¤ 'आधार स±म भुगतान ÿणाली' (AePS) के िलए लाइस¤स शुÐक 

घटाया गया: सहकारी ब§कŌ को 'आधार स±म भुगतान ÿणाली' (AePS) म¤ ऑनबोडª करने के 

लाइस¤स शÐुक को लेनदने कì सं́ या से िलंक करके घटा िदया गया है । सहकारी िव°ीय संÖथानŌ 

को उÂ पादन-पूवª चरण म¤ अब यह सिुवधा पहले तीन महीनŌ तक िनःशुÐक ÿाĮ होगी । इसस े

ऑनबोडª हòए ब§कŌ के सदÖयŌ को बायोमेिů³ स के माÅ यम से अपने घर पर ही ब§िकंग कì सुिवधाए ं

ÿाĮ हो सक¤ गी ।  

38. भारतीय िविशÕ ट पहचान ÿािधकरण (यूआईडीएआई) ने िदनांक 01.08.2025 को आधार 

समिथªत भुगतान ÿणाली (AePS) म¤ सहकारी सिमितयŌ को ऑनबोडª होने के िलए एक नई 

सरंचना कì शłुआत कì है । अब केवल राº य सहकारी ब§कŌ से ÿामािणकरण उपयोगकताª एज¤सी 

(एयूए)/ईकेवाईसी उपयोगकताª एज¤सी (केयूए) के łप म¤ ऑनबोडª होने कì अप±ेा ह;ै िजला क¤ þीय 

सहकारी ब§कŌ को राº य सहकारी ब§कŌ के माÅ यम से उप- एयूए/केयूए के łप म¤ इसे उपयोग करने 

कì अनमुित होगी ।  

39. ऋण ÿदाय म¤ सहकारी सिमितयŌ कì िहÖसेदारी बढ़ाने के िलए गैर-अनुसूिचत शहरी 

सहकारी ब§कŌ (UCBs), राº य सहकारी ब§कŌ (StCBs) और िजला क¤ þीय सहकारी ब§कŌ 



10.02.2026  792 
 

 

(DCCBs) को CGTMSE योजना म¤ सदÖय ऋण सÖंथान (MLI) के łप म¤ अिधसूिचत 

िकया गया: सहकारी ब§क अब िदए गए ऋणŌ पर 85 ÿितशत तक जोिखम कवरजे का लाभ उठा 

सक¤ गे । सहकारी ±ेý के उīमŌ को भी अब सहकारी ब§कŌ से समपािĵªक- मĉु (कोलेटरल-Āì) 

ऋण िमल सकेगा । योजना के अधीन सदÖ य ऋण संÖ थानŌ (MLIs) के łप म¤ सहकारी ब§कŌ के 

पंजीकरण के िलए सीजीटीएमएसई न े5% सकल एनपीए या उससे कम को 7% सकल एनपीए या 

उससे कम पर यिुĉसंगत िकया है ।  

40. सहकारी ब§कŌ के िनदेशक मंडल के कायªकाल को उसके गठन के अनłुप (अिधकतम 

10 लगातार वषª) करने के िलये ब§ककारी िविनयमन अिधिनयम म¤ संशोधन िकया गया है ।  

41. ÿाथिमकता ±ेý िदशािनद¥शŌ के तहत कृिष सहकारी सिमितयŌ (डेयरी) के िलए सीमा 

₹5 करोड़ से बढ़ाकर ₹10 करोड़ कì गई: आरबीआई ने िदनांक 24.03.2025 के माÖटर िनदशे 

Ĭारा कृिष सहकारी सिमितयŌ (डेयरी) के िलए ÿाथिमकता ±ेý ऋण कì सीमा को ₹5 करोड़ से 

बढ़ाकर ₹10 करोड़ कर िदया है । इससे ब§क Ĭारा कृिष सहकारी सिमितयŌ (डेयरी) को अिधक 

ऋण सहायता ÿदान कì जा सकेगी िजससे कृिष अवसंरचना सश³ त होगी और úामीण ऋण ÿवाह 

को गित िमलेगी ।  

42. सहकार सारथी (साझा सेवा िनकाय): úामीण सहकारी ब§कŌ को तकनीकì सेवाए ंÿदान 

करने और उनके सश³ तीकरण के िलए आरबीआई ने सहकार सारथी (साझा सेवा िनकाय) कì 

Öथापना हेतु नाबाडª को अनुमोदन ÿदान िकया है । इसने úामीण सहकारी ब§िकंग ±ेý के िलए 13 

सेवाए ंलॉÆ च कì ह§ ।  

43. भारतीय åरजवª ब§क ने िदनांक 07.10.2025 कì अपनी अिधसूचना के माÅ यम से úामीण 

सहकारी ब§कŌ को अपने एकìकृत ऑÌ बड्समैन योजना म¤ शािमल िकया है । इससे úामीण 

सहकारी ब§कŌ के कायŎ म¤ अिधक पारदिशªता और जवाबदहेी आएगी ।  

44. भारतीय åरजवª ब§क ने िदनांक 04.12 2025 के माÖ टर िनदेश Ĭारा राº य सहकारी ब§कŌ 

(StCBs) और िजला क¤ þीय सहकारी ब§कŌ (DCCBs) को Ö वचािलत माÅ यम से नई शाखाए ं
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(अिधकतम 10) खोलने कì अनुमित ÿदान कर दी है । पाýता के अÅ यधीन राº य सहकारी ब§क 

और िजला क¤ þीय सहकारी ब§क अब िबना िवलंब के अपनी नई शाखाए ंखोल सक¤ गे और अपने 

Ó यवसाय का िवÖ तार कर सक¤ गे ।  

45. भारतीय åरजवª ब§क ने िदनांक 28.11.2025 के माÖ टर िनदेश Ĭारा úामीण और शहरी 

सहकारी ब§कŌ को आधुिनक ब§िकंग सेवाए ंÿदान करने के िलए िव°ीय मानदंडŌ म¤ िशिथलता 

ÿदान कì है । सकल एनपीए का 7% से कम होना और शĦु एनपीए का 3% से अिधक न होने एवं 

शĦु लाभ कì शतŎ कì पूवाªप±ेाओ ंको हटा िदया गया है । अब सहकारी ब§क अपने úाहकŌ को 

आसानी से आधुिनक ब§िकंग सेवाए ंÿदान कर सक¤ गे ।  

46. भारतीय åरजवª ब§क ने िदनांक 04.12 2025 के माÖ टर िनदेश Ĭारा Ó यवसाय ÿािधकरण 

के िलए पाýता शत¦ मानदंड (ईसीबीए) जारी िकया है जो पूवª के िव°ीय सुŀढ़ और सÿुबंिधत 

(एफएसडÊ Ð यूएम) ÿावधानŌ को अिधøांत कर¤ग े। इन मानदडंŌ से िवगत दो वषŎ म¤ कोई शािÖत 

के न होने से संबिंधत उपबंध को हटा िदया गया है । अब सहकारी ब§क आसानी से नई शाखाए ं

खोल सक¤ गे और अपने Ó यवसाय का िवÖ तार कर सक¤ गे ।  

47. भारतीय åरजवª ब§क ने िदनांक 07.01.2026 के पý के माÅ यम से ब§ककारी िविनयमन 

अिधिनयम कì धारा 20 के संदभª म¤ Ö पÕ टीकरण जारी िकया है िजसके कारण úामीण सहकारी 

ब§कŌ के िनदेशकगण और उनसे सबंिंधत सहकारी सिमितया,ं िविनिदªÕ ट शतŎ के अÅ यधीन 

अपने संबिंधत राº य सहकारी ब§कŌ और िजला क¤ þीय सहकारी ब§कŌ से ऋण लेने के िलए अब 

पाý हो गए ह§ ।  

48. भारतीय åरजवª ब§क ने िदनांक 19.01.2026 कì अिधसूचना के माÅ यम से पीएसएल 

Āेमवकª  के ऑन-ल¤िडंग ÿावधानŌ के अधीन राÕ ůीय सहकारी िवकास िनगम (एनसीडीसी) को 

पाý सÖं था के łप म¤ शािमल िकया है । अब ब§कŌ Ĭारा एनसीडीसी को कृिष, आवासन, 

सामािजक अवंसरचना, इÂ यािद के िलए आगे सहकारी सिमितयŌ को ऑन-ल¤िडंग हेत ु िदया गया 

ऋण पीएसएल कì ®ेणी के अधीन आएगा।  
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49. भारतीय åरजवª ब§क ने इफको जैसे िविनिदªÕ ट उधारकताªओ ंको ब§कŌ से अपनी कायªशील 

पूंजी आवÔ यकताओ ंका 50% से अिधक ऋण लेने कì अनमुित ÿदान कर दी है ।  

50. कैिबनेट सिचव कì अÅ य±ता म¤ सिचवŌ कì सिमित ने भारत सरकार कì िविभÆ न 

योजनाओ ं के अधीन सहकारी ब§कŌ को ÿितभागी सÖं थान के łप म¤ शािमल करन े कì 

िसफाåरश कì है । पशुपालन और डेयरी िवभाग जैसे िविभÆ न मýंालयŌ/िवभागŌ ने सहकारी ब§कŌ को 

शािमल करने के िलए अपनी योजना िदशािनद¥शŌ म¤ भी संशोधन िकए ह§ ।  

51. बीमा Ó यवसाय करने के िलए कॉरपोरटे एज¤टŌ के łप म¤ सहकारी ब§कŌ को ऑनबोडª  

करने हेत ुसहकाåरता मýंालय ने सभी राº यŌ/संघ राº य±ेýŌ और सहकारी ब§कŌ से इफको संय³ु त 

उपøम कंपनी के एज¤ट के łप म¤ जड़ुने का अनुरोध िकया है ।  

52. साइबर धोखाधड़ी कì रोकथाम एवं ÿितिøया कì तÂ काल åरपोिट«ग के िलए सहकाåरता 

मýंालय ने सभी राº यŌ/सघं राº य±ेýŌ और सहकारी ब§कŌ से I4C और एनसीआरपी पोटªलŌ पर 

ऑनबोडª होने का अनुरोध िकया है । 600 से अिधक सहकारी ब§क I4C पर ऑनबोडª हो चकेु ह§ ।  

53. राÕ ůीय सहकाåरता नीित, 2025 के अिधदेश के अनुसरण म¤ नाबाडª के अधीन एक टाÖ क 

फोसª का गठन िकया गया है जो नीित िनमाªण के िलए आवÔ यक इनपुट्स ÿदान करेगा और 

úामीण सहकारी ब§िकंग ±ेý Ĭारा सामना कì जा रही समÖ याओ ं और चनुौितयŌ का समाधान 

करगेा।  

54. मýंालय Ĭारा नेशनल फेडरशेन ऑफ अबªन कोऑपरिेटव ब§³स एडं øेिडट सोसाइटीज 

(NAFCUB) के अधीन ‘शहरी सहकारी ब§कŌ एवं सहकारी ऋण सिमितयŌ के łपांतरण तथा 

सुधार’ पर एक टाÖक फोसª का गठन िकया गया ह ै। इस टाÖक फोसª Ĭारा तीन åरपोट¦ ÿÖतुत कì 

गई ह§ ।  

55. मýंालय के अनरुोध पर राÕůीय कृिष और úामीण िवकास ब§क (NABARD) ने कृिष एव ं

úामीण िवकास ब§कŌ (ARDBs) म¤ सुधार, पनुगªठन एव ंनवाचार स ेसंबंिधत एक åरपोटª ÿÖतुत 

कì है । 
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56. मýंालय ने इंÖटीट्यूट ऑफ łरल मैनेजम¤ट (IRMA) के माÅ यम से नेशनल 

कोऑपरेिटव एúीकÐ चर एडं łरल डेवलपम¤ट ब§³स फेडरशेन िल. (NAFCARD) के िलए एक 

िवÖ तृत अÅ ययन पूरा िकया है िजसका पåरणाम एक अनमुोिदत कायªयोजना है जो ऋण िवÖ तारण 

के िलए मागªदशªन, गैर-फामª से³ टर कायªकलापŌ को ÿोÂ साहन और सहकारी शासन का 

सश³ तीकरण ÿदान करती है ।  

57. मýंालय ने अमतृ काल (2022-2047) म¤ नेशनल फेडरशेन ऑफ Ö टेट कोऑपरेिटव 

ब§³स (NAFSCOB) कì भूिमका को बढ़ाने के िलए एक रणनीितक अÅ ययन पूरा िकया है । यह 

सहकारी ऋण, िडिजटल एकìकरण, िव°ीय सेवाओ ं का िविवधीकरण और सÖं थागत 

सश³ तीकरण म¤ सधुारŌ को दशाªता है । शासन, राº य-Ö तरीय ±मता िनमाªण और समावेशी पहòंच 

पर जोर देते हòए यह रोडमैप, NAFSCOB कì भूिमका को सहकारी ब§िकंग का नेतृÂ व करने और 

भारत भर म¤ संधारणीय úामीण िवकास को गित ÿदान करने के िलए Ö थािपत करता है । 

ग.  सहकारी सिमितयŌ को आयकर अिधिनयम म¤ राहत 

58. एक करोड़ से 10 करोड़ Łपये तक कì आय वाली सहकारी सिमितयŌ के आयकर पर 

अिधभार को 12% से घटाकर 7% कर िदया गया है: इससे सहकारी सिमितयŌ पर आयकर का 

भार कम होगा और उनके पास अपने सदÖयŌ के िहत के िलए कायª करने हेतु अिधक पंूजी उपलÊ ध 

होगी । 

59. सहकारी सिमितयŌ के Æ यनूतम वैकिÐपक कर (MAT) को 18.5% से घटाकर 15% 

िकया गया: इस उपबंध से अब सहकारी सिमितयŌ और कंपिनयŌ के बीच इस संबंध म¤ समłपता 

हो गई है । 

60. आयकर अिधिनयम कì धारा 269ST के तहत नकद लेनदने म¤ राहत: 

आयकरअिधिनयम कì धारा 269ST के अधीन सहकारी समितयŌ Ĭारा नकद लेनदेन म¤ हो रही 

किठनाइयŌ को दूर करने के िलए सरकार ने एक Ö पÕ टीकरण जारी कर यह Ö पÕ ट िकया है िक 
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िकसी सहकारी सिमित Ĭारा अपने िवतरक के साथ िकसी एक िदन म¤ िकए गए 2 लाख Łपये से 

कम के नकद लेनदेन को पृथक माना जाएगा और उस पर आयकर जुमाªना नहé लगाया जाएगा । 

61. नई िविनमाªण सहकारी सिमितयŌ के िलए कर म¤ कटौती: सरकार ने िनणªय िलया है िक 

िदनांक 31 माचª, 2024 तक िविनमाªण कायª शłु करने वाली नई सहकारी सिमितयŌ से अिधभार 

के साथ 30% तक कì पूवª दर कì तलुना म¤ 15% कì सपाट िनÌ न कर-दर लगाई जाएगी । इससे 

िविनमाªण के ±ेý म¤ नई सहकारी सिमितयŌ कì Ö थापना को ÿोÂ साहन िमलेगा । 

62. ÿाथिमक कृिष øेिडट सिमित (पै³स) और ÿाथिमक सहकारी कृिष और úामीण 

िवकास ब§कŌ (PCARDBs) Ĭारा नकद जमा रािश एव ंभुगतान कì सीमा म¤ वृिĦ: सरकार न े

ÿाथिमक कृिष øेिडट सिमितयŌ (प³ैस) और ÿाथिमक सहकारी कृिष और úामीण िवकास ब§कŌ 

(PCARDBs) Ĭारा नकद जमा और एवं भुगतान कì सीमा को ÿित सदÖ य 20,000 Łपये से बढ़ा 

कर 2 लाख Łपये कर िदया है । यह उपबधं उनके कायªकलापŌ को सुिवधाजनक बनाएगा, उनके 

Ó यवसाय को बढ़ाएगा और इन सिमितयŌ के सदÖ यŌ को लाभािÆवत करेगा । 

63. ÿाथिमक कृिष øेिडट सिमित (पै³स) और ÿाथिमक सहकारी कृिष और úामीण 

िवकास ब§क (PCARDBs) Ĭारा नकद ऋण कì सीमा और नकद ऋण चकुौती कì सीमा म¤ 

वृिĦ: 

सरकार ने ÿाथिमक कृिष øेिडट सिमितयŌ और ÿाथिमक सहकारी कृिष और úामीण िवकास ब§कŌ 

(PCARDBs) Ĭारा नकद म¤ िदए जाने वाले नकद ऋण एवं उसकì नकद चुकौती कì सीमा को 

ÿित सदÖय ₹20,000 से बढ़ाकर ₹2 लाख कर िदया है । यह ÿावधान उनके कायªकलापŌ को 

सगुम बनाएगा, उनके Óयवसाय को बढ़ाएगा और सिमितयŌ के सदÖयŌ को लाभ पहòंचा यह उपबंध 

उनके कायªकलापŌ को सिुवधाजनक बनाएगा, उनके Ó यवसाय को बढ़ाएगा और इन सिमितयŌ के 

सदÖ यŌ को लाभािÆवत करगेा। 

64. नकद िनकासी पर ąोत पर कर कटौती (टीडीएस) कì सीमा म¤ वृिĦ: सरकार ने बजट 

2023-24 Ĭारा सहकारी सिमितयŌ के िलए नकद िनकासी पर ąोत पर कर कटौती (टीडीएस) कì 
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सीमा को 1 करोड़ Łपये से बढ़ाकर 3 करोड़ Łपये ÿित वषª कर िदया ह ै। इस ÿावधान से सहकारी 

सिमितयŌ के ąोत पर कर कटौती म¤ बचत होगी िजसका वे अपने सदÖ यŌ के िहताथª कायŎ म¤ 

उपयोग कर सक¤ गे ।  

65. सहकारी सिमितयŌ को िनÌ न या शÆू य ąोत पर कर कटौती (टीडीएस) ÿमाणपý 

ÿाÈ त करने म¤ स±म करना: िदनांक 01.10.2024 से S.194Q को S. 197 के दायर ेम¤ लाया 

गया जो करदाताओ ंको धारा 194Q के अधीन ąोत पर कर कटौती (टीडीएस) अनपुालन कì 

अप±ेा वाले लेनदेन के संबंध म¤ िनÌ न/शूÆ य कटौती ÿमाणपý के िलए आवेदन करने म¤ स±म 

बनाती ह§ ।  

66. धारा S.206C(1H) के अधीन वÖ तुओ ं के िवøय पर टीसीएस को अÿभावी बनाया 

गया: धारा 206C(1H) म¤ एक समापन खंड जोड़ा गया है िजसने उ³ त धारा के उपबधं को िदनांक 

1 अÿैल 2025 से अÿभावी बना िदया है ।  

घ. सहकारी चीनी िमलŌ का पुनŁĦार 

67. सहकारी चीनी िमलŌ को आयकर से राहत: सरकार ने एक Ö पÕ टीकरण जारी कर यह 

Ö पÕ ट िकया है िक सहकारी चीनी िमलŌ को अÿैल, 2016 से गÆ ना िकसानŌ को गÆ न ेके उ¸ ̧  तर 

मूÐ य का भगुतान करने पर उिचत एवं लाभकारी मूÐ य या राº य सलाह मÐू य तक कोई अितåरĉ 

कर नहé देना पड़ेगा ।  

68. सहकारी चीनी िमलŌ के आयकर से सबंिंधत दशकŌ पुराने लंिबत समÖयाओ ं का 

समाधान: सरकार ने अपने क¤ þीय बजट 2023-24 म¤ यह ÿावधान िकया है िक सहकारी चीनी 

सिमितयŌ को आकलन वषª 2016-17 से पूवª कì अविध म¤ गÆ ना िकसानŌ को िकए गए भगुतानŌ को 

Ó यय के łप म¤ दावा करने कì अनुमित होगी िजससे उÆ ह¤ 46,000 करोड़ Łपये से भी अिधक कì 

राहत िमलेगी । 

69. सहकारी चीनी िमलŌ के सशĉìकरण के िलए 10,000 करोड़ Łपय ेकì ऋण योजना: 

सरकार ने एथेनॉल संयंý या कोजेनरशेन संयंý Ö थािपत करने या कायªशील पूंजी के िलए या िफर 
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तीनŌ ÿयोजनŌ के िलए एनसीडीसी के माÅयम से एक योजना आरभं कì है । मýंालय ने इस योजना 

के अधीन एनसीडीसी को 1000 करोड़ Łपये (िव°ीय वषª 2022-23 म¤ 500 करोड़ Łपये और 

िव°ीय वषª 2024-25 म¤ 500 करोड़ Łपये) जारी िकया और एनसीडीसी ने 56 सहकारी चीनी 

िमलŌ को 10,005 करोड़ Łपये के ऋण संिवतåरत िकए ह§। 

70. एथेनॉल कì खरीद म¤ सहकारी चीनी िमलŌ को ÿाथिमकता: भारत सरकार Ĭारा 

एथेनॉल Ê ल¤िडंग कायªøम (ईबीपी) के अधीन एथेनॉल कì खरीद म¤ सहकारी चीनी िमलŌ को िनजी 

कंपिनयŌ के समłप रखा गया है । 

71. शीरा आधाåरत एथेनॉल संयýंŌ को मÐटी-फìड एथेनॉल संयýंŌ मे पåरवितªत करके 

सहकारी चीनी िमलŌ को सश³ त करना: सहकाåरता मýंालय ने नेशनल फेडरेशन ऑफ 

कोऑपरिेटव शुगर फै³ ůीज़ िल. (NFCSFL) के परामशª से सहकारी चीनी िमलŌ (CSMs) के 

मौजूदा शीरा आधाåरत एथेनॉल संयंýŌ को मÐटी-फìड एथेनॉल संयंýŌ म¤ पåरवितªत करने कì पहल 

कì है । सहकारी चीनी िमल¤ एथेनॉल उÂपादन संयंý Öथािपत करके शीरा और शगुर िसरप से भी 

एथेनॉल का उÂपादन करती ह§ । हालािँक, एथेनॉल के उÂपादन के िलए क¸चे माल, अथाªत शीरा 

और शगुर िसरप कì उपलÊधता कई कारणŌ से सीिमत ह§, जैस े शुगर िसरप के डायवजªन पर 

सरकारी नीित, एथेनॉल के उÂपादन के िलए B-heavy शीरा और गÆना पेराई मौसम कì अविध 

तथा वषाª पर िनभªर गÆने कì उपलÊधता, आिद । सीिमत करने वाले इन कारकŌ के चलते एथेनॉल 

संयंý वाली सहकारी चीनी िमल¤ पूरे वषª अपनी पूणª ±मता स े कायª नहé कर पाती ह§ । भारत 

सरकार ने एथेनॉल उÂपादन के िलए म³का को ÿाथिमकता दी ह,ै इसिलए यह सहकारी चीनी 

िमलŌ के िलए उिचत है िक वे अपने मौजूदा एथेनॉल उÂपादन संयंýŌ को मÐटी-फìड एथेनॉल 

उÂपादन संयंýŌ म¤ बदल¤ िजससे वे म³का को क¸चे माल के łप म¤ उपयोग करके एथेनॉल का 

उÂपादन कर सक¤  । जहां एनसीडीसी ने इस उĥेÔय हेत ुऋण ÿदान करने पर सहमित दी है वहé 

खाī और सावªजिनक िवतरण िवभाग (डीएफपीडी) ने िवशेष łप से सहकारी चीनी िमलŌ के िलए 

उनके ऋण पर 6% ÿित वषª या वाÖतिवक Êयाज का 50%, जो भी कम हो, कì दर से 5 वषŎ कì 
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अविध के िलए Êयाज अनदुान ÿदान करने कì एक योजना शłु कì है । इसके अितåरĉ, तेल 

िवपणन कंपिनयां (OMCs) सहकारी चीनी िमलŌ को पहली ÿाथिमकता द¤गे जो एथेनॉल ÿापण म¤ 

Êयाज अनुदान योजना से लाभािÆवत हŌगे और एकल फìडÖटॉक से बहò-फìडÖटॉक कì ओर 

łपांतåरत हो सक¤ गे । 

72. शीरा पर जीएसटी को 28% से घटाकर 5% िकया गया: सरकार ने शीरा पर जीएसटी 

को 28% से घटाकर 5% करने का िनणªय िलया है िजससे सहकारी चीनी िमल¤ िडिÖटलåरयŌ को 

उ¸ चतर दरŌ पर शीरा कì िबøì करके अपने सदÖ यŌ के िलए अिधक लाभ अिजªत कर सक¤ गे । 

73. बंद सहकारी चीनी िमलŌ का पुनŁĦार: सहकाåरता मýंालय के सुझाव पर इंिडयन 

पोटाश िलिमटेड ने बंद सहकारी चीनी िमलŌ के पुनŁĦार कì पहल कì है । िदनांक 08.03.2025 

को माननीय गृह एवं सहकाåरता मýंी ने ®ी िबलेĵर खांड उīोग खेदतु सहकारी मंडली िलिमटेड, 

कोिडनार और ®ी तलाला तालकुा सहकारी खांड उīोग मंडली िलिमटेड, तलाला के पुनŁĦार 

एवं आधुिनकìकरण हेत ु "भूिम पूजन" िकया । इसके अितåरĉ, इंिडयन पोटाश िलिमटेड ®ी 

वलसाड सहकारी खांड उīोग मंडली िलिमटेड, वलसाड के पुनŁĦार के िलए भी कदम उठा रहा 

है । इन कदमŌ से उन ±ेýŌ के हजारŌ िकसान लाभािÆवत हŌगे जहां पर ये सहकारी चीनी िमल¤ 

िÖथत ह§ । 

ङ.  तीन नई राÕ ů-Ö तरीय बहòराº य सहकारी सिमितयां 

74. ÿमािणत बीजŌ के िलए नई राÕůीय बहòराºय सहकारी सिमित: सरकार ने बहòराºय 

सहकारी सोसाइटी अिधिनयम, 2002 के अधीन एक नई शीषª बहòराºय सहकारी बीज सिमित, 

अथाªत् भारतीय बीज सहकारी सिमित िलिमटेड (बीबीएसएसएल) कì Öथापना एक अāेंला संगठन 

के łप म¤ कì है जो भारत सरकार के िविभÆन मýंालयŌ कì योजनाओ ं और नीितयŌ का लाभ 

उठाकर ÿाथिमक कृिष øेिडट सिमितयŌ के माÅयम से दोनŌ पीिढ़यŌ के बीजŌ, अथाªत् बिुनयादी 

(Foundation) और ÿमािणत (Certified) बीजŌ का उÂपादन, परी±ण, ÿमाणन, ÿापण, 

ÿसÖंकरण, भंडारण, āांिडंग, लेबिलंग और पैकेिजंग पर फोकस करेगी । बीबीएसएसएल ने अपने 
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बीज को ‘भारत बीज’ āांड के अंतगªत लॉÆच िकया है। अब तक 33,077 प³ै स/सहकारी सिमितयां 

बीबीएसएसएल कì सदÖय बन चकुì ह§ ।  

75. जैिवक कृिष के िलए नई राÕůीय बहòराºय ऑग¥िनक सहकारी सिमित: सरकार ने 

बहòराºय सहकारी सोसाइटी अिधिनयम, 2002 के अधीन एक नई शीषª बहòराºय सहकारी 

ऑग¥िनक सिमित, अथाªत् राÕ ůीय सहकारी ऑग¥िन³स िलिमटेड (एनसीओएल) कì Öथापना एक 

अāेंला संगठन के łप म¤ कì है जो जैिवक उÂपादŌ का सúंहण, ÿमाणीकरण, परी±ण, ÿापण, 

भंडारण, ÿसÖंकरण, āांिडंग, लेबिलंग, पैकेिजंग, लॉिजिÖटक सिुवधाए,ं िवपणन हेत ु संÖथागत 

सहयोग ÿदान करगेा तथा प³ै स/FPOs सिहत अपने सदÖय सहकारी सिमितयŌ के माÅयम स े

जैिवक िकसानŌ को िव°ीय सहायता उपलÊध कराने म¤ सहायता ÿदान करने के साथ भारत 

सरकार कì िविभÆन योजनाओ ं और एज¤िसयŌ कì मदद से जैिवक उÂपादŌ से संबिंधत 

ÿोÂसाहनाÂमक और िवकासाÂमक कायªकलापŌ को बढ़ावा दगेा । अब तक 11,823 प³ै स/सहकारी 

सिमितयां एनसीओएल कì सदÖय बन चकुì ह§ । एनसीओएल ने अपने उÂपाद "भारत ऑग¥िन³स" 

āांड नाम के तहत लॉÆच िकए ह§ । अब तक भारत ऑग¥िन³स āांड के तहत 28 जैिवक उÂपाद 

(अरहर दाल, भूरा चना, चना दाल, काबलुी चना, मसूर मलका, मसूर टूटा, मसूर साबतु, मूंग धुली, 

मूंग टूटा, मूंग साबतु, राजमा िचýा, उड़द दाल, उड़द गोटा, उड़द टूटा, उड़द साबुत, गेहóं का आटा, 

गड़ु के ³यूब, गड़ु का पाउडर, āाउन शगुर, खांडसारी शगुर, धिनया पाउडर, हÐदी पाउडर, मेथी, 

साबुत धिनया, एÈपल साइडर िसरका, गोवा के जैिवक काजू, जैिवक कÔ मीरी बादाम, जैिवक 

कÔ मीरी अखरोट) िदÐली-राÕ ůीय राजधानी ±ेý और ब¤गलłु म¤ उपलÊध ह§ । भारत ऑग¥िन³स के 

सभी उÂपादŌ का माÆयता ÿाĮ ÿयोगशालाओ ंम¤ 245 से अिधक कìटनाशकŌ के िलए 100% बैच 

परी±ण िकया जाता है ।  

76. िनयाªत को ÿोÂ सािहत करने के िलए नई राÕůीय बहòराºय सहकारी िनयाªत सिमित: 

सरकार ने बहòराºय सहकारी सोसाइटी अिधिनयम, 2002 के अधीन एक नई शीषª बहòराºय 

सहकारी िनयाªत सिमित, अथाªत् राÕ ůीय सहकारी िनयाªत िलिमटेड (एनसीईएल) कì Öथापना एक 
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अāेंला संगठन के łप म¤ कì है जो देश कì भौगोिलक सीमाओ ंसे बाहर Óयापक बाजारŌ तक पहòंच 

बनाकर भारतीय सहकारी उÂपादŌ/ सेवाओ ंकì वैिĵक मांग को बढ़ाएगी और इन उÂपादŌ/सेवाओ ं

हेतु सवª®ेķ मूÐय ÿाĮ करने के िलए भारतीय सहकारी ±ेý म¤ उपलÊध अिधशेष उÂपादŌ का 

िनयाªत करेगी । यह सहकारी सिमितयŌ Ĭारा उÂपािदत सभी ÿकार के वÖतुओ ं एवं सेवाओ ं के 

Óयापार को बढ़ावा देने हेतु ÿापण, भंडारण, ÿसÖंकरण, िवपणन, āांिडंग, लेबिलंग, पैकेिजंग, 

ÿमाणन, अनसुंधान और िवकास, आिद सिहत िविभÆन कायªकलापŌ के माÅयम से िनयाªत को 

ÿोÂसािहत करगेी । अब तक 13,890 प³ै स/सहकारी सिमितयां एनसीईएल कì सदÖय बन चुकì ह§। 

एनसीईएल ने अब तक 29 दशेŌ को लगभग 13.84 लाख मीिůक टन कृिष िजंसŌ जैसे चावल, गेहóं, 

म³का, चीनी, Èयाज, जीरा, आिद का िनयाªत िकया है िजसका कुल अनुमािनत मूÐय ₹5,577.84 

करोड़ है । िव°ीय वषª 2023-24 के दौरान एनसीईएल Ĭारा अपनी सदÖय सहकारी सिमितयŌ को 

20% लाभांश ÿदान कया गया है ।  

77. बीज अनुसधंान क¤ þ (बीएके) कì Öथापना: माननीय गहृ एवं सहकाåरता मंýी ने िदनांक 6 

अÿैल 2025 को कलोल, गजुरात म¤ एक अÂयाधुिनक बीज अनुसंधान क¤ þ कì आधारिशला रखी । 

यह "बीज अनुसंधान क¤ þ" िकसानŌ कì आिथªक समिृĦ को बढ़ाने म¤ एक महÂवपूणª भूिमका िनभाने 

के साथ-साथ कृिष ±ेý म¤ नवाचार और समावेशी िवकास को सिøय łप से ÿोÂसािहत करगेा । 

इंटरनेशनल øॉÈस åरसचª इंÖटीट्यूट फॉर द सेमी-एåरड ůॉिप³स (ICRISAT), इंिडयन फामªसª 

फिटªलाइजर कोऑपरेिटव िलिमटेड (इफको), और भारतीय बीज सहकारी सिमित िलिमटेड 

(बीबीएसएसएल) ने िदनांक 3 जून 2025 को इस क¤ þ कì Öथापना के िलए एक िýप±ीय सेवा 

समझौते पर औपचाåरक łप से हÖता±र िकए ह§ । 

78. केल े के िलए िटÔ यू कÐचर सुिवधाए ं Öथािपत करने कì पहल: केले कì वषªभर 

उपलÊधता, िकफायत, Öवाद, पोषण मूÐय और औषधीय गुणŌ के कारण इसकì देश और िवदेश, 

दोनŌ म¤ उ¸ च मांग है और इसके िनयाªत कì भी अपार संभावनाए ं ह§ । भारतीय बीज सहकारी 

सिमित िलिमटेड (बीबीएसएसएल) ने आंň ÿदेश, महाराÕů और उ°र ÿदेश राºयŌ म¤ केले के िलए 
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िटÔ यू कÐचर सुिवधा (टीसीएफ) Öथािपत करने का िनणªय िलया है । इन सिुवधाओ ंके माÅयम स,े 

बीबीएसएसएल ‘true to the type’ मातृ पौधŌ का अनुर±ण करगेा, िटÔ यू कÐचर से तैयार केले के 

पौधे/रोपण सामúी का उÂपादन करगेा, और िकसानŌ को 100% रोगमĉु पौधे/रोपण सामúी 

िवतåरत करगेा । इससे िकसानŌ को उ¸च गणुव°ा कì रोपण सामúी कì उपलÊधता और उनकì 

आय म¤ संधारणीय विृĦ सिुनिĲत होगी । 

79. आल ूके िलए िटÔ यू कÐचर सुिवधाए ंÖथािपत करने कì पहल: भारतीय बीज सहकारी 

सिमित िलिमटेड (बीबीएसएसएल) और बनस डयेरी के बीच गजुरात और आňं ÿदेश म¤ आल ूके 

िटÔ यू कÐ चर को ÿोÂ सािहत करने के िलए समझौता ²ापन पर हÖ ता±र िकया गया है ।  

80. पारपंåरक ÿाकृितक बीजŌ के सरं±ण और सवंधªन कì पहल: रसायन-मĉु भारतीय 

पारपंåरक ÿाकृितक खेती के ÿित िकसानŌ कì बढ़ती Łिच के चलते पारपंåरक ÿाकृितक बीजŌ कì 

मांग म¤ संभािवत łप से वृिĦ होगी । अतः, इन बीजŌ के संर±ण, पनुŁÂपादन और संवधªन के िलए 

समिÆवत ÿयास कì आवÔयकता है । "भारतीय बीज सहकारी सिमित िलिमटेड (बीबीएसएसएल)" 

ने खाīाÆन, सिÊजयŌ, फलŌ, आिद के बीजŌ तक सीिमत न रहते हòए देशी पौधŌ कì िकÖमŌ के 

ÿाकृितक बीजŌ कì पहचान करने और उनके संर±ण, संवधªन, ÿजनन, उÂपादन, िवतरण, 

ÿोÂ साहन तथा इससे संबंिधत सभी ÿकार के कायªकलापŌ के िलए एक ÿणाली िवकिसत करने कì 

पहल कì है । ÿाकृितक देशी बीजŌ के ÿोÂ साहन के ±ेý म¤ कायªरत राºय सरकारŌ एवं तकनीकì 

सÖंथानŌ से अनुरोध िकया गया है िक वे इस महÂवपूणª कायª को राÕůीय Öतर पर आगे बढ़ाने हेतु 

बीबीएसएसएल को हर संभव ÿशासिनक, सÖंथागत और तकनीकì सहयोग ÿदान कर¤ । 

च. सहकारी सिमितयŌ म¤ ±मता िनमाªण  

81. सहकारी िवÔ विवīालय कì Öथापना: सहकाåरता मýंालय ने इÖं टीट्यूट ऑफ łरल 

मैनेजम¤ट आणंद (इरमा) को पåरवितªत करके सहकारी ±ेý म¤ "िýभवुन” सहकारी यूिनविसªटी 

(टीएसयू) नामक राÕůीय Öतर के एक िवÔ विवīालय कì Öथापना कì है । इसे संसद के एक 

अिधिनयम Ĭारा राÕůीय महÂव के संÖथान के łप म¤ Ö थािपत एवं घोिषत िकया गया है । 
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इस संबंध म¤, "िýभवुन” सहकारी यूिनविसªटी िवधेयक, 2025 को लोकसभा म¤ 26 माचª 2025 

तथा राºयसभा म¤ 1 अÿैल 2025 को पाåरत िकया गया था । तÂ पĲात, अिधिनयम के ÿव°ृ होने 

और िवÔ विवīालय कì Öथापना हेत ुराजपý अिधसूचना िदनांक 4 अÿैल, 2025 को जारी कì गई 

िजसके अनुसार िवÔ विवīालय कì Öथापना 6 अÿैल, 2025 स ेÿभावी मानी गई । 

चूंिक, इस िवÔ विवīालय कì Öथापना एक तÂ कालीन सÖंथान को पåरवितªत करके कì गई 

थी, अतः यह तÂकाल ÿभाव से कायªशील हो गया है । इसके अलावा, इस िवÔ विवīालय के 

कायªवाहक कुलपित, कुलसिचव एवं िव° अिधकारी कì िनयुिĉ कì जा चकुì है । िवĵिवīालय के 

शासी बोडª और कायªकारी पåरषद का गठन भी कर िदया गया है और िवĵिवīालय के पåरिनयम 

मýंालय Ĭारा अिधसूिचत कर िदए गए ह§ । टीएसयू Ĭारा यूिनविसªटी के अÅ यादेश भी अिधसूिचत 

कर िदए गए ह§ । 

इसके अलावा, अितåरĉ अवसंरचना िनमाªण के िलए गजुरात सरकार Ĭारा 50 वषŎ के पĘे 

पर भूिम भी आबंिटत कर दी गई है और िदनांक 5 जलुाई, 2025 को िवÔ विवīालय के नए भवन 

का िशलाÆयास भी कर िदया गया है । 

82. "िýभुवन” सहकारी यूिनविसªटी (TSU) Ĭारा नए पाठ्यøमŌ कì शुłआत और 

सबंĦता: "िýभवुन” सहकारी यूिनविसªटी (टीएसयू) ने चालू शै±िणक वषª से तीन नए एमबीए 

कायªøमŌ (कृिष Ó यवसाय ÿबंधन, सहकारी ÿबंधन तथा सहकारी ब§िकंग और िव°) कì शłुआत 

कì है। 

इस िवÔ विवīालय से संबĦता के संबंध म¤ वैकंुठ मेहता राÕ ůीय सहकारी ÿबंध सÖं थान 

(वैमनीकॉम), पणुे सिहत सात संÖ थानŌ को संबĦ िकया गया है और वतªमान म¤ 25 से अिधक 

आवेदन िवÔ विवīालय Ĭारा समी±ाधीन ह§ ।  

83. सहकाåरता मýंालय ने एúीकÐ चरल फाइन¤स कॉरपोरशेन (एएफसी) इंिडया िल. के माÅ यम 

से नेशनल लेबर कोऑपरेिटव फेडरशेन (एनएलसीएफ) पर एक Ó यापक राÕ ů-Ö तरीय अÅ ययन पूरा 

िकया है िजसके Ĭारा एनएलसीएफ को बेहतर अवसंरचना, िविवध सेवाओ ंऔर मजबूत ÿिश±ण 
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पहलŌ के साथ एक Ó यवसाय-चािलत इकाई के łप म¤ Ö थािपत करने कì रणनीितक िसफाåरश¤ कì 

है । 

84. मýंालय ने अपने Ĭारा िकए गए उपायŌ कì ÿभावशीलता का मÐूयांकन करने के िलए एक 

ÿभाव आकलन अÅययन पूरा कर िलया है, िजससे िलनाक के माÅयम से सहकारी ±ेý कì 

मजबूती और समावेिशता को और बढ़ाने के िलए कारªवाई योµय अंतŀªिĶ उÂपÆन होगी ।  

85. सहकाåरता मýंालय ने अमतृ काल (2022-2047) के दौरान भारतीय राÕ ůीय सहकारी 

संघ (एनसीयूआई) कì िवकास ±मता का आकलन करने के िलए एक रणनीितक अÅययन शłु 

करवाया है िजसे एúीकÐ चरल फाइन¤स कॉरपोरेशन (एएफसी) इंिडया िल. Ĭारा संचािलत िकया 

जाएगा । इस अÅययन का लà य बहòराº य सहकारी सोसाइटी अिधिनयम कì धारा 24 का 

अनपुालन सुिनिĲत करना, सहकारी िश±ा का आधुिनकìकरण करना, 25 वषêय िवकास रोडमैप 

तैयार करना और एनसीयूआई के शासन, आउटरीच, ÿिश±ण अवसंरचना और सहकारी ±ेý के 

देशÓ यापी िवकास म¤ उसकì भूिमका को मज़बूत करना है । 

86. सहकाåरता मýंालय ने अमतृ काल (2022-2047) के दौरान नेशनल फेडरशेन ऑफ 

िफशसª कोऑपरिेटÓ स िलिमटेड (एफआईएसएचसीओपीएफईडी) के Óयवसाय िवकास को बढ़ावा 

देने के िलए एएफसी इंिडया िल. के माÅयम से एक राÕůीय अÅययन शłु िकया है । इसका लà य 

िविवधीकरण, शासन सधुार, िडिजटल पहòंच और सहकारी सश³ तीकरण के माÅयम स े25% कì 

विृĦ ÿाÈ त करना है । छह राºयŌ और िहतधारकŌ के िविभÆन ÖतरŌ को कवर करते हòए यह 

अÅययन मािÂÖयकì सहकारी सिमितयŌ के आधिुनकìकरण और देश भर म¤ उनके सामािजक-

आिथªक ÿभाव को बढ़ाने के िलए रणनीितक योजनाए ंतैयार करगेा । 

87. भारत म¤ सहकाåरता पर िवशेष मॉड्यूल: सहकाåरता मýंालय के मागªदशªन म¤ एवं राÕ ůीय 

शैि±क अनुसंधान और ÿिश±ण पåरषद ्(एनसीईआरटी) के परामशª स,े राÕ ůीय सहकारी ÿिश±ण 

पåरषद (एनसीसीटी) न ेसहकाåरता पर एक िवशेष मॉड्यूल तैयार िकया ह,ै िजसका लà य Ö कूली 

छाýŌ को सहकारी सिमितयŌ कì राÕů िनमाªण म¤ भूिमका स े अवगत कराना ह,ै तािक उÆ ह¤ 
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सहकाåरता ±ेý को कåरयर के एक िवकÐप के łप म¤ अपनान ेके िलए ÿेåरत िकया जा सके । यह 

िवशेष पाठ्यøम एनसीईआरटी Ö कूलŌ के माÅयिमक Öतर के छाýŌ के िलए शłु िकया जाएगा । 

88. िवīालयŌ म¤ सहकाåरता: सहकाåरता मýंालय के िनद¥श पर एनसीसीटी के ÿयासŌ से 

एनसीईआरटी न ेक±ा 6 के पाठ्यøम म¤ सहकाåरता पर एक अÅयाय शािमल िकया ह,ै िजससे 

छाýŌ को संि±È त म¤ सहकारी आंदोलन कì मूलभूत जानकारी ÿाĮ होगी । 

सहकाåरता मंýालय के िनदेश पर एनसीसीटी ने क±ा VI स ेX तक के छाýŌ के िलए सहकाåरता 

पर एनईपी संरेिखत, आयु अनुकूल, úेड िविशÕ ट िवशेष मॉड्यूल तैयार करने के िलए एक सिमित 

का गठन िकया है। 

89. िव° का सश³ तीकरण: सहकाåरता मýंालय Ĭारा एनसीसीटी हेतु एक नया ऑÊज³ेट 

शीषª 'सहायता अनुदान सामाÆ य’ खोला गया ह ै जो िजसस े एनसीसीटी, सहकाåरता को सश³ त 

करने के अपने िमशन को पूरा करने के िलए सहकारी ÿिश±ण एवं िश±ा संबधंी महÂ वपूणª कायŎ को 

िनरंतरतापूवªक कर सकेगा । पूवª म¤ ÿिश±ण ÿयोजन हेतु ÿिश±ण और िवकास फंड (टीडीएफ), जो 

मूलतः भवन मरÌमत एवं अवसंरचना िवकास के िलए ह,ै से अिधकांश िनिध ली जाती थी । चूंिक, 

यह लंब ेसमय तक Óयवहायª नहé था अतः, नए शीषª के खोले जाने से टीडीएफ पर दबाव कम होगा 

और वह अपने मूल उĥेÔय म¤ ÿयĉु होने के िलए उपलÊ ध रहेगा । 

90. एनसीसीटी के ÿÂयेक सÖंथान के िलए भवन अवसंरचना िवकास कायŎ कì समयबĦता 

सिुनिĲत करन ेहेतु भवन उप-सिमित का गठन िकया गया है । 

91. ÿिश±ण िवकास फंड/भवन फंड का उपयोग: िविभÆन सÖंथानŌ को उनके ÿिश±ण 

िवकास फंड/भवन फंड का उपयोग भवन अवसंरचना कì मरÌमत/नवीनीकरण तथा अचल 

संपि°यŌ (कायाªलय उपÖ करŌ, आिद) कì खरीद हेतु Öवीकृत िकया गया ।  

92. वैकंुठ मेहता राÕ ůीय सहकारी ÿबंध सÖं थान (वैमनीकॉम), पणु े के मौजूदा अवसंरचना म¤ 

एक नया तीन मंिजला अंतरराÕůीय छाýावास भवन शािमल िकया गया ह,ै िजसम¤ ÿितभािगयŌ के 

िलए 50 ट्िवन-शेयåरंग कमर े एवं 3 वीआईपी सइुट्स ह§ । छाýावास म¤ रसोईघर, भोजन क±, 
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वाचनालय, 50 सीटŌ कì क±ा, चचाª क±, Óयायामशाला तथा कायाªलय क± भी ह§ । यह भवन 

सहकाåरता मýंालय, भारत सरकार स ेÿाĮ ₹30 करोड़ कì पूंजी अनदुान स ेिनिमªत िकया गया है। 

93. नए पाठ्यøम: वैमनीकॉम Ĭारा शै±िणक सý 2025 के िलए एआईसीटीई, नई िदÐली स े

संबĦ पीजीडीएम- सहकाåरता के एक नए कायªøम कì शłुआत कì ह ैिजसम¤ 30 िवīािथªयŌ कì 

ÿवेश ±मता है ।  

94. पायलट पåरयोजना – पै³स हते ु समú ÿिश±ण: प³ैस के सदÖयŌ, िनदेशक मंडल, 

मु́ य कायªकारी अिधकाåरयŌ/सिचवŌ को ÿिश±ण ÿदान करने के िलए चार राº यŌ के चार िजलŌ, 

अथाªत ऊना (िहमाचल ÿदेश), जोधपरु (राजÖ थान), संबलपरु (ओिडशा) और थनेी (तिमलनाडु) 

म¤ एक पायलट पåरयोजना चलाई गई । इस ÿिश±ण म¤ सहकारी सिमितयŌ कì अवधारणाए ं एवं 

लाभ, उपयुª³ त विणªत सहकारी कािमªकŌ कì ®ेिणयŌ कì भूिमकाए ं एवं उ°रदाियÂ व, आदशª 

उपिविधयां के साथ Ó यवसाय िविवधीकरण के अवसर, इÂ यािद जैसे िवषय शािमल िकए गए । इस 

पåरयोजना के अधीन 4 राº यŌ म¤ 284 प³ै स से संबिंधत कुल 85,219 ÿितभािगयŌ को ÿिशि±त 

िकया गया । इन ÿिश±णŌ के फोटो और सामúी को सभी सोशल मीिडया ÈलेटफॉÌसª पर डालकर 

इसका Óयापक ÿचार-ÿसार िकया गया । 

95. सीएससी पोटªल पर पै³स के िलए ÿिश±ण कायªøम: एनसीसीटी ने सीएससी ई-गवन¦स 

सिवªसेज इंिडया िलिमटेड के सहयोग से सीएससी पोटªल पर ऑनबोडª हòए प³ैस के िलए ÿिश±ण 

कायªøम आयोिजत िकए। इन ÿिश±ण कायªøमŌ का उĥेÔय 30,000 पै³स के सिचवŌ/कंÈयूटर 

ऑपरटेरŌ को सीएससी पोटªल कì 300 सेवाओ ंके माÅयम से ÿाथिमक कृिष सहकारी सिमितयŌ 

के Óयावसाियक कायªकलापŌ म¤ िविवधता लाने के िलए ÿिशि±त करना था । इसके तहत कुल 648 

कायªøम संचािलत िकए गए और 25 राº यŌ के 564 िजलŌ से आए 30210 प³ै स ÿितभािगयŌ को 

ÿिशि±त िकया गया । 

हाल ही म¤ सिचव, सहकाåरता मंýालय ने एक बैठक ली थी िजसम¤ यह िनणªय िलया गया 

िक पहले से ऑनबोडª हòए 9007 प³ै स को सिøय करने के िलए एनसीसीटी के सहयोग से 
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सीएससी एक अÆ य ÿिश±ण कायªøम कराने के साथ-साथ 15,548 पै³ स को सीएससी पोटªल पर 

ऑनबोडª कराने के िलए भी ÿिश±ण कराएगा । यह पहल सीएससी के साथ िवचार-िवमशª के चरण 

पर है, प³ै स कì पहचान कì जा रही है तथा सीएससी के परामशª से ÿिश±ण कायªøमŌ के अÆ य 

तौर-तरीकŌ पर कारªवाई कì जा रही है । 

96. नवÖ थािपत बहòĥेशीय सहकारी सिमितयŌ के िलए ÿिश±ण कायªøम: जुलाई 2025 

माह म¤ सहकाåरता मýंालय के िनदशेानुसार एनसीसीटी ने नवÖ थािपत एम-पै³ स के िलए ÿिश±ण 

कायªøम ÿारभं िकया है । िदनांक 20.06.2025 तक देशभर म¤ कुल 22,283 बहòĥेशीय ÿाथिमक 

सहकारी सिमितयां (एमपीसीएस) Ö थािपत हòई ह§ (एनसीडी पोटªल के अनुसार) और सभी को 

ÿिश±ण के अंतगªत लाया जाएगा। 

िदनांक 31.12.2025 कì िÖथित के अनुसार कुल 222 ÿिश±ण कायªøमŌ का संचालन 

िकया गया है िजनम¤ 10,038 ÿितभािगयŌ को ÿिशि±त िकया गया है । 

97. ÿधानमýंी फसल बीमा योजना (पीएमएफबीवाई)/åरÖ ů³ चडª वेदर-बÖे ड øॉप इंÔ योर¤स 

Ö कìम (आरडÊ Ð यूबीसीआईएस) के अधीन ±मता िनमाªण और ÿिश±ण कायªøम: राÕ ůीय 

सहकारी ÿिश±ण पåरषद (एनसीसीटी) तथा कृिष और िकसान कÐयाण िवभाग, कृिष और िकसान 

कÐ याण मýंालय, भारत सरकार के फसल बीमा ÿभाग के बीच िदनांक 20.01.2025 को एक 

समझौता ²ापन हÖ ता±åरत िकया गया है । इस समझौता ²ापन का उĥेÔय ÿधानमंýी फसल बीमा 

योजना (पीएमएफबीवाई)/åरÖ ů³ चडª वेदर-बÖे ड øॉप इंÔ योर¤स Ö कìम (आरडÊ Ð यूबीसीआईएस) कì 

योजनाओ ंके अधीन ±मता िनमाªण एवं ²ान ÿबंधन संरचना कì Ó यापक łपरेखा तैयार करना है । 

तदनसुार, एनसीसीटी Ĭारा 200 ÿिश±ण कायªøम संचािलत करने और प³ैस के 10,000 

ÿितभािगयŌ को ÿिशि±त करन ेका ÿÖताव कृिष और िकसान कÐयाण मýंालय को ÿÖतुत िकया ह ै

जो वतªमान म¤ उनके पास िवचाराधीन है । कृिष और िकसान कÐ याण मýंालय ने एनसीसीटी के 

ÿÖ ताव को अनुमोिदत कर िदया है िजसे चरणबĦ तरीके से कायाªिÆवत िकया जाएगा । 
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98. शै±िणक जनªल का ÿकाशन – आरआईसीएम, चंडीगढ़ Ĭारा 'सहकाåरता अनसुंधान – 

एक बहòिवषयक सामाज िव²ान जनªल’ शीषªक से एक िĬवािषªक समक±-समीि±त जनªल का 

ÿकाशन सहकाåरता एवं सामािजक िव²ान के ±ेý म¤ अनसुंधान और ²ान ÿसार को बढ़ावा दनेे के 

िलए िकया गया है ।  

इस जनªल का ÿथम सÖं करण अÿैल, 2025 म¤ जारी िकया गया । जनªल का िĬतीय 

सÖं करण िदसंबर, 2025 म¤ जारी होगा । 

99. पीजीडीएम-एबीएम कायªøम का पुन:ÿारभं – आरआईसीएम, चंडीगढ़ Ĭारा एआईसीटीई 

स े िविधवत अनुमोिदत Ö नातको°र ÿबंध िडÈलोमा– कृिष Ó यवसाय ÿबंधन (पीजीडीएम-एबीएम) 

कायªøम को पनुः ÿारभं करन े कì पहल कì गई है । पीजीडीएम-एबीएम कायªøम के ÿथम बचै 

आरभं करने कì ÿिøया जैसे िव²ापन, दािखला, आिद िदसंबर, 2025 म¤ आरभं हो गई है । 

100. हाल ही म¤ आयोिजत एक बैठक म¤ यह िनणªय िलया गया है िक एनसीसीटी के सहयोग से 

फामाªÖ यूिटकÐ स एडं मेिडकल Ê यूरो ऑफ इंिडया (पीएमबीआई); Ö टोर कोड वाले प³ै स के माÅ यम 

से 300 नए ÿधानमंýी जन औषिध क¤ þŌ (पीएमबीजेके) को ÿचालनरत करने के िलए ÿिश±ण 

पåरयोजना का कायª करगेा । एनसीसीटी के Ö तर पर इस िवषय पर आगे कì कारªवाई आरभं कì गई 

है । 

छ. ‘सुगम Ó यवसाय’ के िलए सूचना ÿौīोिगकì का ÿयोग  

101. क¤ þीय पंजीयक के कायाªलय का कंÈ यूटरीकरण : बहòराº य सहकारी सिमितयŌ के िलए 

िडिजटल पåरतंý के िनमाªण हेत ुक¤ þीय पंजीयक के कायाªलय को कंÈ यूटरीकृत िकया गया है जो 

समयबĦ रीित से आवेदनŌ और सेवा अनुरोधŌ कì ÿोसेिसंग म¤ सहायक ह।ै 

102. राº यŌ/सघं राº य±ेýŌ म¤ सहकारी सिमितयŌ के पंजीयक कायªलयŌ के कंÈ यूटरीकरण 

कì योजना: क¤ þीय सरकार ने िदनांक 06 अ³टूबर 2023 को वषª 2023-24 से तीन वषŎ के िलए 

₹94.59 करोड़ के बजटीय पåरÓ यय से राºयŌ/संघ राº य±ेýŌ म¤ सहकारी सिमितयŌ के पंजीयक के 

कायाªलयŌ के कंÈ यूटरीकरण कì एक क¤ þीय ÿायोिजत पåरयोजना अनुमोिदत कì है । यह मýंालय 
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कì "आईटी इंटरव¤शंस के माÅयम स ेसहकारी सिमितयŌ के सशĉìकरण" कì अāेंला योजना का 

िहÖसा ह ै । इस पåरयोजना का लà य सहकारी सिमितयŌ के िलए सुगम Ó यवसाय म¤ वृिĦ करना 

और सभी राºयŌ/संघ राº य±ेýŌ म¤ सहकारी सिमितयŌ तथा आरसीएस कायाªलयŌ के बीच 

पारदशê, कागज़रिहत और िडिजटल पåरतंý का सृजन करना है । पåरयोजना के अधीन राºयŌ/संघ 

राº य±ेýŌ को हाडªवेयर कì ÿापण, सॉÉटवेयर के िवकास, रखरखाव एवं उÆनयन, आिद के िलए 

सहायता अनुदान ÿदान कì जा रही है । इस योजना के अधीन िवकिसत िकया जाने वाला 

सॉÉटवेयर संबिंधत राºयŌ/संघ राº य±ेýŌ के सहकाåरता अिधिनयमŌ के अनłुप होगा । िव°ीय वषª 

2023-24, 2024-25 और 2025-26 (20 जनवरी 2026 तक) के दौरान कुल 35 राºयŌ/संघ 

राº य±ेýŌ ने अपने ÿÖताव ÿÖतुत िकए ह§ तथा राºयŌ/संघ राº य±ेýŌ को भारत सरकार के िहÖसे 

के łप ₹26.82 करोड़ कì रािश जारी कì गई है । 

103. कृिष और úामीण िवकास ब§कŌ (एआरडीबी) का कंÈ यूटरीकरण: दीघªकािलक सहकारी 

ऋण संरचना को सŀुढ़ करने के िलए सरकार Ĭारा 13 राº यŌ/संघ राº य±ेýŌ म¤ फैले कृिष और 

úामीण िवकास ब§कŌ (एआरडीबी) कì 1,867 इकाइयŌ के कंÈ यूटरीकरण कì पåरयोजना को 

अनमुोिदत िकया गया है । नाबाडª इस पåरयोजना कì कायाªÆ वयन एज¤सी है । अब तक 10 

राº यŌ/संघ राº य±ेýŌ से ÿÖ ताव ÿाÈ त हòए ह§ िजÆ ह¤ Ö वीकृत िकया गया है । इसके अलावा, 

हाडªवेयर के ÿापण, िडिजटलीकरण और सपोटª िसÖ टम Ö थािपत करने के िलए िव°ीय वषª 2023-

24, िव°ीय वषª 2024-25 और िव°ीय वषª 2025-26 म¤ 10 राº यŌ/संघ राº य±ेýŌ को भारत 

सरकार के िहÖ स ेके łप म¤ 10.11 करोड़ Łपये जारी िकए गए ह§ । 

ज. राÕ ůीय सहकारी िवकास िनगम (एनसीडीसी) Ĭारा उठाए गए कदम 

104. ऋण संिवतरण म¤ वृिĦ: एनसीडीसी Ĭारा िव°ीय सहायता का संिवतरण िव°ीय वषª 

2020-21 म¤ ₹24,733.20 करोड़ से लगभग चार गुना बढ़कर िव°ीय वषª 2024-25 म¤ 

₹95,182.84 करोड़ हो गया है। एनसीडीसी ने इन चार वषŎ के दौरान संिवतरण म¤ 40% स े

अिधक चøविृĦ वािषªक विृĦ दर (सीएजीआर) हािसल कì है । िव°ीय वषª 2025-26 के दौरान 
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एनसीडीसी ने 1,40,082 करोड़ Łपये Ö वीकृत िकए और िदनांक 15.01.2026 कì िÖथित के 

अनसुार 1,00,000 करोड़ Łपये का संिवतरण िकया है ।  

105. Éलोिटंग Êयाज दर कì शŁुआत: एनसीडीसी ने िव°ीय ÿणाली म¤ एक महÂवपूणª कदम 

उठाते हòए Éलोिटंग Êयाज दर कì शुŁआत कì है । इससे साविध ऋण कì Êयाज दर म¤ लगभग 2% 

कì कमी आई है। Éलोिटंग Êयाज दर का मतलब है िक यह Êयाज दर बाजार के हालात और अÆय 

िव°ीय कारकŌ के आधार पर बदलती रहती है, िजसस ेउधार लेने वालŌ को कम Êयाज दर का 

लाभ िमलता है । 

106. िडफर¤िशयल दर अपनाना: एनसीडीसी ने िडफर¤िशयल दर ÿणाली को अपनाया है 

िजसके तहत िविभÆन ऋण उधारकताªओ ंके िलए अलग-अलग Êयाज दर ÿदान कì जाती है । यह 

ÿणाली उधारकताªओ ं कì िव°ीय िÖथित और ±मता को Åयान म¤ रखते हòए ऋण दर को 

अनकूुिलत करती ह ै िजससे उधारकताªओ ंको अपनी िÖथित के अनसुार बहेतर दरŌ पर िव°ीय 

सहायता ÿाĮ होती है । 

107. सूà म और लघु उīम øेिडट गारटंी फंड ůÖ ट (सीजीटीएमएसई), एफपीओ के िलए 

øेिडट गारटंी योजना (सीजीएसएफपीओ) एवं पशुपालन और डेयरी के िलए øेिडट गारटंी 

फंड ůÖ ट (सीजीएफटी-एएचडी) के तहत पंजीकरण: इस कदम से सहकारी सिमितयŌ को 

एनसीडीसी से संपािĵªक मुĉ (कोलेटरल Āì) ऋण ÿाĮ करने म¤ मदद िमलती है। 

108. राÕůीय डेयरी िवकास बोडª (एनडीडीबी) और एनसीडीसी के बीच समझौता ²ापन: 

एनसीडीसी और राÕůीय डेयरी िवकास बोडª (एनडीडीबी) के बीच िव°पोषण, ÿिश±ण और ±मता 

िनमाªण पर एक समझौता ²ापन हÖ ता±åरत हòआ है । इस समझौता के तहत दोनŌ संÖथान 

िमलकर डेयरी ±ेý म¤ छोटे उÂपादकŌ को सशĉ बनाने के िलए िव°ीय और तकनीकì सहायता 

ÿदान कर¤गे िजससे िकसानŌ कì आय म¤ विृĦ और डेयरी सिमितयŌ का सश³ तीकरण होगा । 

109. एनसीडीसी Ĭारा अÆय ऋणदाताओ ंकì बड़ी पåरयोजनाओ ंका मÐूयांकन: एनसीडीसी 

ने अÆय ऋणदाताओ,ं िजनके पास अपेि±त िवशेष²ता नहé है, कì बड़ी पåरयोजनाओ ं का 
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मूÐयांकन शुł िकया है। जैसे िक, एनसीडीसी ने गुजरात राºय सहकारी ब§क के िलए तीन डेयरी 

पåरयोजनाओ ंका मÐूयांकन िकया, िजसम¤ पåरयोजनाओ ंकì िवÖतृत समी±ा और मूÐयांकन िकया 

गया । 

110. भौगोिलक पहòचं का िवÖ तारण: एनसीडीसी ने अपनी भौगोिलक पहòंच का िवÖ तारण करते 

हòए िवजयवाडा (आňं ÿदेश) म¤ एक नया ±ेýीय कायाªलय और जÌम-ूकÔमीर, लĥाख, िसि³कम, 

मिणपुर, िमजोरम, िýपरुा, अŁणाचल ÿदेश, मेघालय तथा नागाल§ड म¤ 9 नए उप-कायाªलय खोल े। 

111. युवा पेशेवरŌ कì िनयुिĉ: एनसीडीसी ने िविभÆन ±ेýŌ म¤ िवशेष²ता रखने वाले युवा 

पेशेवरŌ (यंग ÿोफेशनÐस) को िनयĉु िकया । इसम¤ 11 सीए/सीएमए/इंटर, 30 एमबीए सिहत अÆय 

यवुा पेशेवर शािमल ह§ । यह कदम िनगम कì कायª±मता म¤ विृĦ करने के िलए उठाया गया है । 

112. सहकार टै³सी कोऑपरिेटव िलिमटेड (भारत का पहला सहकाåरता आधाåरत 

मोिबिलटी Èलेटफॉमª): सहकार टै³सी कोऑपरेिटव िलिमटेड एक नवोÆ मषेी, सहकाåरता-

आधाåरत मोिबिलटी समाधान है िजसे चालकŌ को सशĉ बनाने और जनता को िकफायती, 

िवÔ वसनीय पåरवहन सिुवधा ÿदान करने के िलए तैयार िकया गया है । सहकाåरता, पारदिशªता 

और साझा ÖवािमÂव के िसĦांतŌ पर आधाåरत सहकार टै³सी, पारपंåरक राइड-हेिलंग Èलेटफॉमª 

का एक जन-क¤ िþत िवकÐप ह ै। इस पåरयोजना को राÕůीय सहकारी िवकास िनगम (एनसीडीसी) 

व सात अÆय संगठनŌ- इंिडयन फामªसª फिटªलाइजर कोऑपरिेटव िलिमटेड (इफको), भारतीय 

राÕ ůीय कृिष सहकारी िवपणन संघ मयाªिदत (नेफेड), आणंद िमÐ क यूिनयन िलिमटेड (अमूल), 

कृषक भारती कोऑपरिेटव िलिमटेड (कृभको), राÕ ůीय डेयरी िवकास बोडª (एनडीडीबी), राÕ ůीय 

सहकारी िनयाªत िलिमटेड (एनसीईएल) और राÕ ůीय कृिष और úामीण िवकास ब§क (नाबाडª) Ĭारा 

ÿवितªत िकया गया है । इस पåरयोजना को “भारत टै³सी” नाम िदया गया है । सभी आवÔयक 

ÿिøयाओ ंके पूणª होने पर “भारत टै³सी” को फरवरी 2026 म¤ लॉÆच िकया जाएगा ।  

113. एनसीडीसी को सहायता अनुदान: कैिबनेट ने िदनांक 31.07.2025 को आयोिजत 

अपनी बैठक म¤ एनसीडीसी को ₹2000 करोड़ का अनुदान अनुमोिदत िकया है । सरकार से 4 वषŎ 
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म¤ ÿाĮ ₹2000 करोड़ के आधार पर एनसीडीसी, बाजार से ₹20,000 करोड़ जटुाने म¤ स±म होगा। 

इस िनिध का उपयोग एनसीडीसी Ĭारा डयेरी, पोÐůी, मÂÖय पालन, चीनी, वÖ ý, खाī 

ÿसÖं करण, भंडारण और शीत ®ृंखला, ®िमक सहकारी सिमितयŌ, मिहला सहकारी सिमितयŌ, 

आिद जैसे सहकारी ±ेýŌ के िलए दीघªकािलक और कायªशील पंूजी ऋण देने के िलए िकया जाएगा । 

इस योजना के अधीन एनसीडीसी ÿितÖ पधê दरŌ पर िव°ीय सहायता ÿदान करता है । िदनांक 

16.01.2026 तक मýंालय ने इस योजना के अधीन एनसीडीसी को 375 करोड़ Łपये ÿदान िकए 

ह§ । एनसीडीसी ने उ³ त योजना के अधीन 5700 करोड़ Łपये से भी अिधक का संिवतरण िकया 

है।  

114. सहकारी ÿिश±ु (कोआपरिेटव इंटनª): úामीण सहकारी ब§कŌ (राºय सहकारी ब§कŌ और 

िजला सहकारी ब§कŌ) म¤ 385 ÿिश±ओु ंकì िनयुिĉ कì जा रही है । इस योजना का लà य सहकारी 

संगठनŌ कì समú ±मता का िवकास करना तथा जमीनी Öतर पर िडिजटल और Óयावसाियक 

कौशल को बढ़ावा देना है । चयिनत सहकारी ÿिश± ुको मािसक ₹25,000 पाåर®िमक िदया जा 

रहा है िजसकì ÿितपूितª सहकारी िश±ा कोष (सीईएफ) से होती है । एनसीडीसी इस योजना के 

कायाªÆवयन कì िनगरानी कर रहा है। िदनांक 31.12.2025 कì िÖथित के अनुसार 232 ÿिश± ुने 

कायªभार úहण कर िलया है । 

झ. राÕůीय सहकारी डेटाबेस (एनसीडी) का िनमाªण 

115. ÿामािणक और अīितत डेटा सúंहण हेत ुनया राÕ ůीय सहकारी डेटाबेस: देश भर म¤ 

सहकारी सिमितयŌ से संबिंधत कायªøमŌ/ योजनाओ ं हेतु नीित िनमाªण और कायाªÆ वयन म¤ 

िहतधारकŌ कì सिुवधा के िलए राº य सरकारŌ के सहयोग से देश म¤ सहकारी सिमितयŌ का एक 

डेटाबेस िवकिसत िकया गया है। इस डेटाबेस म¤ अब तक 30 िविभÆन ±ेýकŌ कì लगभग 8.4 लाख 

सहकारी सिमितयŌ के डेटा शािमल ह§, िजनसे लगभग 32 करोड़ सदÖय जड़ेु हòए ह§ । 

116. सहकारी र§िकंग Āेमवकª : सरकार ने सहकारी सिमितयŌ कì राºय-वार और ±ेý-वार 

मूÐयांकन और र§िकंग करने के िलए िदनांक 24 जनवरी 2025 को सहकारी र§िकंग Āेमवकª  लॉÆच 
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िकया । र§िकंग Āेमवकª  राºय के आरसीएस को ÿमुख मापदडंŌ, जैसे ऑिडट अनुपालन, ÿचालन 

कायªकलापŌ, िव°ीय ÿदशªन, अवसंरचना और बिुनयादी पहचान सूचना के आधार पर सहकारी 

सिमितयŌ के ÿदशªन का आकलन करने म¤ स±म बनाता है । राÕůीय सहकारी डेटाबेस पोटªल के 

माÅ यम से राºयŌ/संघ राº य±ेýŌ Ĭारा ÿारभं म¤ 12 ÿमुख ±ेýŌ, अथाªत् प³ैस, डेयरी, मÂÖय पालन, 

शहरी सहकारी ब§क, आवासन, øेिडट और िŇÉट, खादी एवं úाम उīोग, कृिष 

ÿसÖं करण/औīोिगक, हÖ तिशÐ प, हथकरघा, वÖ ý और बुनकर, बहòĥेशीय और चीनी कì सहकारी 

सिमितयŌ कì राº य, िजला और Ê लॉक Ö तर पर र§िकंग जेनरटे कर सकते ह§ । इस र§िकंग ÿणाली 

का लà य सहकारी सिमितयŌ के बीच पारदिशªता, िवÔ वसनीयता और ÿितÖपधाªÂमकता को 

ÿोÂ सािहत कर अंततः उनके िवकास को बढ़ावा देना है । 

117. राº य के आरसीएस पोटªल को एपीआई के माÅयम से एनसीडी पोटªल के साथ 

एकìकरण म¤ राºयŌ/सघं राº य±ेýŌ को सुिवधा ÿदान करना: सहकाåरता मýंालय ने राºय कì 

सहकारी सिमितयŌ के संपूणª डेटा को एनसीडी पोटªल से संबंिधत आरसीएस पोटªल पर ÿाÈ त करने 

हेतु एक मानक एपीआई का िवकास िकया है और इस मानक एपीआई िविनद¥श दÖ तावेज तथा 

डाटाबेस Ö कìमा को राº यŌ के साथ िदनांक 27.05.2025 को साझा िकया है । तदपुरांत, मýंालय 

ने आरसीएस पोटªलŌ से एनसीडी पोटªल पर लाइव, इव¤ट िűवन डेटा पिुशंग के िलए पशु APIs (एडं 

È वॉइंट APIs) पर िदनांक 22.09.2025 को एक दÖ तावेज साझा िकया है िजससे åरयल टाइम 

अīतन और नया पंजीकरण डाटा सुिनिĲत हो सके । इस ÿिøया को और भी Ö पÕ ट करने के िलए 

िदनांक 14.11.2025 को सभी राº यŌ/संघ राºय±ýेŌ को एक परामशê सिहत समú चेक-िलÖ ट 

जारी कì गई । एकìकरण योजना के अनसुार, राºयŌ/संघ राº य±ेýŌ के िलए यह जłरी है िक व े

अपने Ö तर पर åरवसª/पलु एपीआई का िवकास सिुनिĲत कर¤ और एनसीडी पोटªल के साथ सफल 

एकìकरण के िलए चेकिलÖ ट के अनुसार आरसीएस कंÈ यूटरीकरण को पूरा कर¤ । िदनांक 

20.01.2026 कì िÖथित के अनुसार राजÖ थान, छ°ीसगढ़, िबहार और िमजोरम ने एनसीडी 
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पोटªल के साथ एकìकरण पूणª कर िलया है । इस दो-तरफा एकìकरण से िविभÆ न È लेटफॉÌ सª पर 

सहकारी डेटा का िसøंोनाइजेशन सुिनिĲत होगा । 

ञ. नीित और आउटरीच  

118. राÕůीय सहकाåरता नीित (एनसीपी): सहकाåरता मýंालय कì “सहकार से समृिĦ” के 

अिधदेश को पूरा करने के िलए नई राÕůीय सहकाåरता नीित तैयार करने कì पåरकÐ पना कì गई है। 

यह सहकारी ±ेý के Ó यविÖथत और सवा«गीण िवकास का रोडमैप ÿदान करता है । माननीय गहृ 

एवं सहकाåरता मंýी Ĭारा िदनांक 24 जलुाई, 2025 को राÕ ůीय सहकाåरता नीित का अनावरण 

िकया गया । इसम¤ 6 रणनीितक Ö तंभ, 16 उĥेÔ य और 83 िसफाåरश¤ ह§ । माननीय गृह एवं 

सहकाåरता मýंी कì अÅ य±ता म¤ ‘सहकाåरता नीित पर राÕ ůीय संचालन सिमित’ का गठन िकया 

गया है । इसके अलावा सिचव, सहकाåरता मýंालय कì अÅ य±ता म¤ राÕ ů-Ö तरीय ‘नीित 

कायाªÆ वयन और िनगरानी सिमित’ का गठन िकया गया है ।  

119. भारत म¤ अंतराªÕ ůीय सहकाåरता वषª– 2025: आिथªक िवकास, सामािजक समावेशन 

और संधारणीय िवकास म¤ सहकारी सिमितयŌ कì भूिमका पर ÿकाश डालने के उĥेÔ य से संयĉु 

राÕů Ĭारा वषª 2025 को "अंतराªÕůीय सहकाåरता वषª (आईवाईसी 2025)" घोिषत िकया गया । 

सहकाåरता मंýालय ने सहकारी ±ेý के सभी िहतधारकŌ के सहयोग से एक Óयापक कायª योजना 

तैयार कì िजसे िदनांक 24 जनवरी 2025 को माननीय गृह एवं सहकाåरता मýंी Ĭारा लॉÆच कì गई 

थी । समिÆवत योजना और कायाªÆवयन के िलए मýंालय ने राÕůीय, राºय और िजला Ö तर पर 

िविभÆ न सिमितयŌ का गठन िकया था ।  

पारदिशªता और जवाबदहेी बढ़ान,े ÿचालनाÂ मक द±ता म¤ सधुार, सहकाåरता म¤ सहकार को 

बढ़ावा, सहकारी सिमितयŌ म¤ यवुाओ ंऔर मिहलाओ ंको जोड़ने और आदशª उपिविधयŌ के माÅ यम 

से सहकारी शासन के सश³ तीकरण के उĥेÔ य से वषª भर 2500 से भी अिधक कायªøमŌ कì 

Ó यापक ®ृंखला का आयोजन िकया गया । इन कायªøमŌ म¤ िविभÆ न कायªशालाए,ं व±ृारोपण 

अिभयान, ±मता िनमाªण सýŌ, ÿदशªिनयां, खेलकूद कायªøमŌ, वॉकाथॉन और जागłकता 
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अिभयानŌ के आयोजन शािमल ह§ । इन कायªøमŌ का आयोजन िविभÆ न Ö तरŌ पर िकया गया 

िजसम¤ सहकारी सिमितयŌ के Ó यिĉगत Ö तर, िजला Ö तर, राº य Ö तर और राÕ ůीय Ö तर पर इनका 

आयोजन शािमल है ।  

  आईवाईसी -2025 के दौरान Óयापक जागłकता और ÿचार-ÿसार अिभयान भी चलाए 

गए और भारतीय रलेवे कì ई-िटकटŌ, सहकारी उÂपादŌ के पैकेिजंग, आिधकाåरक वेबसाइटŌ और 

सरकारी पýाचार म¤ आईवाईसी के लोगो के माÅयम से राÕůÓ यापी ŀÔ यता सिुनिĲत कì गई । राÕ ů-

Ö तरीय ÿमुख पहलŌ म¤ िदनांक 30 जून, 2025 को राºय सहकाåरता मंिýयŌ के राÕůीय सÌमेलन 

का सफल आयोजन और िदनांक 6 जलुाई, 2025 को सहकाåरता मंýालय के चौथे Öथापना 

िदवस के अवसर पर आणदं, गजुरात म¤ एक राÕůीय कायªøम का आयोजन शािमल है ।  

120. मýंालय कì मीिडया आउटरीच का सश³ तीकरण: िवगत साढ़े चार वषŎ म¤ सहकाåरता 

मýंालय ने सहकारी ±ेý के बारे म¤ जन सहभािगता और जागłकता वधªन के िलए अपनी िडिजटल 

और मीिडया पहòंच को उÐ लेखनीय łप से सश³ त िकया है । पारपंåरक और िडिजटल, दोनŌ ही 

माÅयमŌ का लाभ उठाते हòए मýंालय ने पीआईबी के सहयोग स ेÿेस िव²िĮयां और ÿमुख समाचार 

पýŌ म¤ लेखŌ का लगातार ÿकाशन िकया है और साथ ही सोशल मीिडया पर भी अपनी उपिÖथित 

का िवÖतार िकया है । माननीय ÿधानमýंी और माननीय गहृ एवं सहकाåरता मýंी कì अÅय±ता म¤ 

आयोिजत सभी राÕůीय Öतर के कायªøमŌ का मंýालय के यूट्यूब चैनल पर सीधा ÿसारण िकया 

जाता है । ÿेस िव²िĮयां, समाचार अपडेट और उपलिÊधयां िनयिमत łप से आिधकाåरक 

वेबसाइट पर, Óयापक समावेशन हेत ुबहòभाषी पहòंच के साथ साझा कì जाती ह§ ।  

  ट्िवटर, फेसबकु, इÖंटाúाम, यूट्यूब, िल³ंडइन और Óहाट्सएप सिहत सभी Èलेटफॉमª पर 

मýंालय के आज कुल फॉलोअसª/सÊसøाइबर 6 लाख से अिधक ह§ और यूट्यूब पर कुल वीिडयो 

Óयूअरिशप 1.4 करोड़ से अिधक है । गौरतलब है िक यूट्यूब और वेबसाइट एगंेजम¤ट एवं ůैिफ़क पर 
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सहकाåरता मýंालय सभी मýंालयŌ म¤ शीषª 10 Ö थान पर आता है जो इसके बढ़ते िडिजटल ÿभाव 

को दशाªता है ।  

इसके अितåर³ त, मýंालय अपनी पहलŌ के पोÖ ट्स और सामिúयŌ को राº य सरकारŌ, 

राÕ ůीय सहकारी पåरसंघŌ और अÆ य िहतधारक संगठनŌ के सोशल मीिडया ह§डलŌ के माÅ यम स े

ÿसाåरत करने के िलए उÆ ह¤ सिøयतापूवªक ÿोÂ सािहत कर रहा है िजससे सहकारी पåरतंý म¤ 

Ó यापक एवं अिधक समिÆवत संÿेषण आउटरीच सिुनिĲत हो सके । मýंालय और इसके िहतधारकŌ 

का आईवाईसी कायªकलापŌ और मीिडया आउटरीच कायªकलापŌ के डेटा संúह के िलए िदनांक 24 

िदसंबर 2025 को एक समिपªत पोटªल भी लॉÆ च िकया गया है ।  

121. मािसक ÿकाशन के माÅ यम से सहकारी जागŁकता को ÿोÂसाहन: सहकारी ±ेý म¤ 

आउटरीच, जागłकता और ±मता िनमाªण को बढ़ावा देने के िलए सहकाåरता मýंालय अÿैल 

2023 से दो मािसक पिýकाए—ंसहकार उदय (इफको के माÅयम से) और सहकार जागरण 

(एनसीयूआई के माÅयम से) ÿकािशत कर रहा है । िहंदी, अúेंजी और 11 ±ेýीय भाषाओ ं म¤ 

ÿकािशत ये पिýकाए ंमýंालय कì ÿमुख नीितयŌ, योजनाओ,ं पहलŌ और सफलता कì कहािनयŌ 

और Óयापक सहकारी आंदोलन कì सूचनाए ंÿसाåरत करने के िलए महÂवपूणª मंच के łप म¤ कायª 

करती ह§ । सहकार उदय कì मािसक लगभग 3 लाख ÿितयां ÿकािशत हो रही ह§ जबिक, सहकार 

जागरण कì मािसक पåरचालन लगभग 2.75 लाख ÿितयां ह§ । ये ÿकाशन समयबĦ, ÿासंिगक और 

ÿेरणादायक सामúी ÿदान करके जमीनी Öतर पर सहकारी सदÖयŌ को सूिचत और सशĉ बनाने 

म¤ मदद करते ह§ । 

ट. बहòराº य सहकारी सिमितयां  

122. बहòराº य सहकारी सोसाइटी (सशंोधन) अिधिनयम, 2023: बहòराº य सहकारी 

सिमितयŌ म¤ शासन सश³ त करन,े पारदिशªता व उ°रदाियÂ व बढ़ान,े िनवाªचन ÿिøया म¤ सुधार 

करने और 97व¤ संिवधान संशोधन के उपबधंŌ को अंतिवªÕ ट करने के िलए बहòराº य सहकारी 

सोसाइटी अिधिनयम, 2002 म¤ संशोधन िकया गया है । 
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123. सहकारी ऑÌ बड्समैन: बहòराº य सहकारी सोसाइटी अिधिनयम, 2002 म¤ संशोधन के 

पÔ चात् सहकारी ऑÌ बड्समैन को उ³ त अिधिनयम कì धारा 85क Ĭारा िदनांक 05.03.2024 के 

राजपý अिधसूचना के माÅ यम स े िनय³ु त िकया गया है । ऑÌ बड्समैन कायाªलय पूणªłपणे 

कायªशील है और बहòराº य सहकारी सिमितयŌ के सदÖ यŌ कì जमारािशयŌ, कायªरत बहòराº य 

सहकारी सिमितयŌ के Æ यायोिचत लाभ या संबंिधत सदÖ यŌ के Ó यिĉगत अिधकारŌ को ÿभािवत 

करने वाले िकÆ हé अÆ य मĥुŌ से संबंिधत िशकायतŌ या अपीलŌ पर कायª करता है । 

124. सहकारी िनवाªचन ÿािधकरण (सीईए): बहòराº य सहकारी सोसाइटी अिधिनयम, 2002 

म¤ संशोधन के पÔ चात् सहकारी िनवाªचन ÿािधकरण को शासन सश³ तीकरण और उ°रदाियÂ व के 

िलए Ö थािपत िकया गया है िजसे सभी बहòराº य सहकारी सिमितयŌ म¤ Ö वतंý और िनÕ प± िनवाªचन 

कराने हेतु अिधदेश ÿाÈ त है I िदनांक 31.12.2025 तक 222 स े अिधक  बहòराºय  सहकारी  

सिमितयŌ म¤ सफलतापूवªक िनवाªचन करवाए गए ह§ I  

125. जेम पोटªल पर सहकारी सिमितयŌ को 'øेता' के łप म¤ शािमल करना: सरकार ने 

सहकारी सिमितयŌ को जेम पर ‘øेता’ के łप म¤ पंजीकृत होने कì अनुमित ÿदान कर दी है िजससे 

वे िकफायती खरीद एवं अिधक पारदिशªता के साथ लगभग 102.5 लाख व¤डरŌ से माल और 

सेवाओ ंका ÿापण कर सक¤ गे । जेम पोटªल पर ‘øेता’ के łप म¤ अब तक 727 सहकारी सिमितयां 

ऑनबोडª हो चकुì ह§ । 

126. सहारा समूह कì सिमितयŌ के िनवेशकŌ को åरफंड: सहारा समूह कì सहकारी सिमितयŌ 

के वैध जमाकताªओ ंको पारदशê रीित स ेभुगतान करने हेतु एक पोटªल का शभुारंभ िकया गया है । 

उनकì जमारािश और दावŌ के साà य कì ÿÖ तुित एवं उिचत पहचान के पÔ चात् संिवतरण का कायª 

आरभं हो चकुा है । अब तक 39,28,648 आवेदकŌ को 8340.75 करोड़ Łपये का संिवतरण िकया 

गया है । 
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ठ.  अÆ य पहल¤ 

127. िÖवगी इंÖटामाटª के ि³वक कॉमसª Èलेटफॉमª के माÅयम से सहकारी उÂपादŌ कì बाजार 

पहòचं को बढ़ाना: सहकाåरता मýंालय ने भारतीय सहकारी ±ेý को बढ़ावा दनेे और ‘सहकार से 

समृिĦ’ कì पåरकÐ पना को साकार करने के िलए सहकारी उÂपादŌ के िडिजटल और बाजार 

एकìकरण को बढ़ान,े नीितगत चचाªओ ंको सुिवधाजनक बनाने और उपभोĉा जुड़ाव को गित देने 

हेतु सहयोग के िलए िदनांक 25.04.2025 को िÖवगी िलिमटेड के साथ एक समझौता ²ापन पर 

हÖता±र िकया है । इस समझौता ²ापन का उĥेÔय सहकाåरता मýंालय और िÖवगी के बीच, िवशेष 

łप स ेडेयरी और ऑग¥िनक ±ेýŌ म¤ सहकारी उÂपादŌ के िडिजटल एकìकरण और बाजार पहòंच को 

बढ़ाने और िडिजटल माक¥ िटंग, लॉिजिÖट³स एवं उपभोĉा तकनीक जैसे ±ेýŌ म¤ सहकारी 

सिमितयŌ कì ±मता िनमाªण कì सुिवधा ÿदान करने के िलए एक रणनीितक साझेदारी Öथािपत 

करना है । समझौता ²ापन के कायª±ेý म¤ िनÌनिलिखत शािमल ह§: 

 सहकाåरता मंýालय के सहयोग से िÖवगी, भारत म¤ सहकारी आंदोलन/संगठनŌ/उÂपादŌ के 

िलए जागłकता अिभयान चलाना । 

 सहकारी सिमितयŌ के िलए िÖवगी Ĭारा अपनी इÖं टामाटª È लेटमॉमª के माÅ यम स े

ÿाथिमकता पर ए³ ससे ÿदान करने हेतु सहकारी डेयरी उÂपादŌ और सहायता कì ऑनबोिड«ग को 

ÿोÂ साहन ÿदान करना ।  

 सहकाåरता मंýालय के सहयोग से िÖवगी Ĭारा सहकारी āांडŌ को माक¥ िटंग, ÿचार-ÿसार, 

उपभोĉा ÿौīोिगकì और ±मता िनमाªण के ±ेýŌ म¤ समथªन ÿदान करना । 

 िÖवगी अपने Èलेटफॉमª पर एक अलग सहकारी ®ेणी बनाएगा, िजसम¤ सहकारी संगठनŌ 

Ĭारा ÿोÂसािहत āांड के उÂपादŌ, जैसे िक ऑग¥िनक, डेयरी, ®ीअÆ न (िमलेट्स), हÖतिशÐप, आिद 

पर फोकस िकया जाएगा । 

 यह पहल िडिजटल पहòंच बढ़ाएगी, सहकारी सिमितयŌ के िलए संधारणीय िवकास के 

अवसर सिृजत करेगी, िडिजटल अथªÓयवÖथा म¤ सहकारी संÖथाओ ंका ÿभाव अिधकतम करगेी 
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और आपसी सहमत पåरयोजनाओ ंके माÅयम स ेसहकारी सिमितयŌ कì ±मता िनमाªण को बढ़ावा 

देगी । 

128. सहकाåरता मंýालय जन िशकायतŌ के ÿभावी एवं समयबĦ िनवारण के िलए ÿितबĦ है । 

वषª 2024-2025 के दौरान सहकाåरता मंýालय न ेक¤ þीकृत लोक िशकायत िनवारण और िनगरानी 

ÿणाली (सीपीजीआरएएमएस) पोटªल के माÅयम से ÿाĮ 33,821 से अिधक िशकायतŌ का 

िनपटान िकया है, िजसकì Æ यूनतम औसत िनपटान अविध केवल 2 िदन रही है । 

129. बहòराº य सहकारी सोसाइटी (संशोधन) अिधिनयम, 2023 के अिधिनयमन के पÔ चात् 

सहकाåरता मýंालय ने सहकारी िश±ा िनिध (सीईएफ) खाते को भारतीय राÕ ůीय सहकारी सघं 

(एनसीयूआई) से सहकाåरता मýंालय सफलतापूवªक हÖ तांतåरत िकया है और इसके ÿबंधन और 

उपयोग के िलए एक समिपªत संरचना Ö थािपत कì है । 

130. डेयरी ±ेý म¤ सधंारणीयता और चøìयता: Ô वेत øांित 2.0 म¤ जोड़ा गया एक महÂवपूणª 

उĥेÔय डेयरी ±ेý म¤ संधारणीयता और चøìयता को बढ़ावा देना ह ै। इस उĥेÔय को ÿाĮ करने कì 

रणनीित म¤ जलवाय-ुद± तरीकŌ, संसाधनŌ का कुशल उपयोग और कम उÂसजªन एवं आय सृजन 

करने वाले पåरतंý के िनमाªण के िलए नवीकरणीय समाधानŌ Ĭारा डेयरी मÐूय ®ृंखला म¤ 

संधारणीयता और चøìयता को एकìकृत करना होगा । माननीय गहृ एवं सहकाåरता मýंी Ĭारा 

डेयरी ±ेý म¤ संधारणीयता और चøìयता पर िदनांक 03.03.2025 को एक कायªशाला का उĤाटन 

िकया गया था । डेयरी ±ेý म¤ संधारणीयता और चøìयता कì कारªवाई "कचर ेसे कंचन (Gold out 

of Garbage)" कì पåरकÐपना Ĭारा मागªदिशªत है ।  

131. डेयरी ±ेý म¤ संधारणीयता और चøìयता के अंतगªत िदनांक 31.12.2025 को सहकारी 

िनिविĶयां और सेवा ÿदाय बहòराº य िलिमटेड नामक एक बहòराº य सहकारी सिमित को पंजीकृत 

िकया गया है । इस सिमित का लà य िकफायती, गणुव°ापूणª िनिविĶयŌ और अिनवायª सहयोग 

सेवाओ ं कì समयबĦ पहòंच सिुनिĲत करके डेयरी पशुओ ं कì उÂ पादकता म¤ विृĦ और डेयरी 

िकसानŌ कì लाभÿदता म¤ सुधार करना है ।  
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132. डेयरी ±ेý म¤ संधारणीयता और चøìयता के अंतगªत िदनांक 31.12.2025 को गोमाय 

सहकारी सिमित बहòराº य िलिमटेड नामक एक बहòराº य सहकारी सिमित को पंजीकृत िकया गया 

है । इस सिमित का लà य नवीकरणीय ऊजाª लà यŌ और जैिवक उवªरक के संधारणीय उपयोग का 

समथªन करते हòए úामीण समुदायŌ के िलए रोजगार और आय के अवसर उÂ पÆ न करने हेत ुखाद 

ÿबंधन ÿथाओ ंको ÿोÂ सािहत करना है ।  

133. डेयरी ±ेý म¤ संधारणीयता और चøìयता के अतंगªत मतृ मवेिशयŌ और भ§सŌ कì खाल, 

हड्िडयŌ और सéगŌ के ÿबंधन के िलए एक नई बहòराº य सहकारी सिमित Ö थािपत करने का िवचार 

है ।  

134. सरदार पटेल कोऑपरेिटव डेयरी फेडरशेन िलिमटेड (एसपीसीडीएफ) कì Öथापना: 

माननीय गृह एवं सहकाåरता मýंी Ĭारा िदनांक 06.07.2025 को ₹200 करोड़ कì ÿारिंभक पूंजी 

के साथ सरदार पटेल कोऑपरेिटव डेयरी फेडरेशन िलिमटेड (एसपीसीडीएफ) नामक एक नई 

बहòराºय सहकारी सिमित का शुभारभं िकया गया । एसपीसीडीएफ से 20 राºयŌ (जÌमू और 

कÔमीर, िहमाचल ÿदेश, पंजाब, उ°राखंड, हåरयाणा, राजÖथान, उ°र ÿदेश, िबहार, असम, 

पिĲम बंगाल, झारखंड, ओिडशा, छ°ीसगढ़, मÅय ÿदेश, महाराÕů, आňं ÿदेश, कनाªटक, गोवा, 

तिमलनाडु, तेलंगाना) के 20,000 से अिधक गांवŌ के 20 लाख स े अिधक डेयरी िकसान एक 

संगिठत सहकारी संरचना के ÿÂय± सदÖय बन सक¤ गे । एसपीसीडीएफ के माÅयम से िकसानŌ को 

आÔ वÖ त दµुध ÿापण, बेहतर पशु िचिकÂसा दखेभाल, मवेिशयŌ के पोषण म¤ वृिĦ और आधुिनक 

डेयरी ÿथाओ ंका लाभ ÿाĮ होगा । मजबूत शीत ®ृंखला अवसंरचना, शीतालन क¤ þŌ और कुशल 

ÿसÖंकरण सिुवधाओ ंम¤ िनवेश स ेगुणव°ा मानक सश³ त हŌगे जो सरुि±त, Öव¸छ डेयरी उÂपादŌ 

कì बढ़ती मांग म¤ सहायक होगा । 

135. दुµ ध उÂ पादक संगठनŌ (एमपीओ) के िलए सहकारी दुµ ध उÂ पादक संगठन बहòराº य 

िलिमटेड: िदनांक 31.12.2025 को सहकारी दµु ध उÂ पादक संगठन बहòराº य िलिमटेड के नाम स े

एक नई बहòराº य सहकारी सिमित का पंजीकरण िकया गया है । इस सिमित का लà य सहकारी 
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सिमितयŌ के अधीन 9 राº यŌ (आňं ÿदेश, िबहार, गजुरात, महाराÕ ů, मÅ य ÿदेश, पंजाब, 

राजÖ थान, उ°र ÿदेश और पिĲम बगंाल) के मौजूदा दµु ध संúहण िबंदओु ं को बहòĥेशीय úाम 

सहकारी सिमितयŌ (लगभग 20,000 वीसीएस) के łप म¤ एकìकृत करना है ।  

136. क¤ þीय सावªजिनक ±ेý के उīमŌ (सीपीएसई) के िलए पीईएसबी चयन ÿिøया म¤ 

सहकारी पåरसंघŌ कì भागीदारी स±म बनाना: मýंालय कì पहल पर राÕ ůीय और राº य Ö तरीय 

पåरसंघŌ के आवेदकŌ को, लागू िविहत पाýता शतŎ को पूरा करने के अÅ यधीन, पीईएसबी Ĭारा 

िव²ािपत क¤ þीय सावªजिनक ±ेý के उīमŌ (सीपीएसई) के बोडª-Ö तरीय पदŌ पर “ÿाइवेट ®ेणी” के 

अधीन आवेदन करने कì अब अनुमित है जो उÆ ह¤ अÆ य Ó यावसाियक इकाइयŌ के आवेदकŌ के 

समłप बराबरी का दजाª देता है ।  

137. सहकारी सिमितयŌ के सवंधªन के िलए अंतराªÕ ůीय सहकार: कैिबनेट के अनुमोदन से 

सहकाåरता मýंालय, भारत गणराº य कì सरकार और सूà म, लघु और मÅ यम उīम िवकास 

(MoSMED), जांिबया गणराº य कì सरकार के बीच एक समझौता ²ापन हÖ ता±åरत हòआ ह ै । 

सहकाåरता मýंालय, भारत गणराº य कì सरकार और मंगोिलया सरकार के बीच सहकारी िसĦांतŌ 

के संवधªन और संबिंधत दशेŌ कì सहकारी सिमितयŌ म¤ सहयोग हतेु एक अÆ य समझौता ²ापन 

हÖ ता±åरत हòआ है । इन Ó यवÖ थाओ ंका आशय मैýीपूणª और परÖ पर लाभकारी संबंधŌ को बढ़ावा 

देना और सहकारी सिमितयŌ के बीच Ó यापार गठबंधन िवकिसत करने के िलए आवÔ यक सिुवधाए ं

और ÿणािलयां ÿदान करना है ।  

 

SOIL HEALTH CARD 

1763. SHRI VARUN CHAUDHRY: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state? 



10.02.2026  822 
 

 

(a) the number of sampling, preparation and distribution of Soil Health cards 

during the last five years, year and State-wise; 

(b) the expenditure involved in sampling, preparation and distribution of soil 

health cards; and  

(c) the output of distribution of soil health cards regarding the trend of 

utilisation of urea and other fertilisers in the various States and Union 

Territories during the last five years ? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) The details of number of sample collection, testing and 

generation/distribution of Soil Health Cards (SHCs) during the last five years, 

year-wise and state-wise are given in the enclosed Statement-I. 

(b) Rs. 624.25 crore has been released as Central Share to States and UTs for 

the implementation of the Scheme during the last five years from 2020-21 to 

2024-25. Rs. 300 per SHC is the cost norm under the scheme of Soil Health 

and Fertility provided for sampling, preparation and distribution of soil health 

cards.  

(c) Government promotes judicious use of fertilizer through Soil Health and 

Fertility scheme since 2014-15 to provide SHCs for all farm holdings, to 

promote balanced and integrated nutrient management for improving 

productivity and soil fertility. Since inception of the scheme, till date 25.79 crore 

SHCs have been generated.  
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   National Productivity Council (NPC), New Delhi carried out a study 'Soil 

Testing Infrastructure for Faster Delivery of SHC in India' in 2017 in 76 districts 

of 19 States covering 170 soil testing labs and 1700 farmers. As a result of 

application of fertilizer and micronutrients as per SHC recommendations, there 

has been a decrease of use of chemical fertilizer application in the range of 8-

10% was found. Overall 5-6% increase in the yield of crops was reported, due 

to application of fertilizer and micronutrients as per SHC.  

 An impact study of Soil Health and Fertility Scheme (November 2017) 

was conducted by National Institute of Agricultural Extension Management 

(MANAGE), Hyderabad. As per report, about 62.8% of the farmers use 

fertilizers according to the recommendations on the SHC. The cost per acre 

reduced by 4 to 10 % due to low fertilizer use. Crop yields increased for 

majority of the crops, although moderately.  

  NITI Ayog has conducted schemes evaluation during 2025 and found 

that the SHC has contributed to correcting fertilizer imbalance (by reducing the 

excessive use of urea) and improving productivity. The scheme has also 

helped in achieving the broader objectives of Integrated Nutrient Management 

(INM). About 68.5% of the surveyed farmers reported a clear improvement in 

soil health after using natural inputs, while 25.7% of farmers reported only a 

marginal improvement. 

  The consumption of Urea and other fertilizers depend on various 

interrelated factors like; cropping patterns and area, irrigation, high-

yielding varieties, soil characteristics and its health, climate and weather 
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conditions, etc. The year-wise consumption/sale of urea and other fertilizers 

during the last five years are given in the enclosed Statement-II. 
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STATEMENT-I 

Details of number of sample collection, testing and generation/distribution of Soil Health Cards (SHCs) during the 

last five years, year-wise and state-wise 

(In Numbers) 
State 2020-21 2021-22 2022-23 2023-24 2024-25 Total 

Samples 
collected

Sample 
tested and 

SHCs 
generated 

Samples 
collected 

samples 
collected

Sample 
tested and 

SHCs 
generated 

Samples 
collected

Sample 
tested and 

SHCs 
generated 

Samples 
collected 

Sample 
tested and 

SHCs 
generated 

Samples 
collected 

Sample 
tested and 

SHCs 
generated 

Andaman and Nicobar 3000 3000 

NIL 
 

As SHC 
component 

was not 
implemented  

3000 2850 913 604 10000 9999 16913 16453 

Andhra Pradesh 0 0 0 0 278153 258716 449757 449753 727910 708469 

Arunachal Pradesh 53 53 0 0 2250 2275 100000 100020 102303 102348 

Assam 0 0 0 0 298482 295182 1012370 1011600 1310852 1306782 

Bihar 274158 333359 502852 1510587 200000 250048 500000 500000 1477010 2593994 

Chhattisgarh 5317 5317 0 0 160000 160678 174902 174875 340219 340870 

Dadra and Nagar Haveli And Daman and Diu 0 0 0 0 0 0 0 0 0 0 

Goa 6556 6556 9033 9033 8986 8783 11889 10341 36464 34713 

Gujarat 0 0 179769 88422 178634 178286 623844 623295 982247 890003 

Haryana 18972 18972 600000 600000 299522 297772 599994 583159 1518488 1499903 

Himachal Pradesh 25152 25152 24134 24134 12000 12361 74000 74084 135286 135731 

Jammu and Kashmir 77519 77519 272378 186890 54000 57905 80524 80314 484421 402628 

Jharkhand 0 0 0 0 120511 112024 238073 234959 358584 346983 

Karnataka 105546 105546 177359 177359 221427 221427 268000 268000 772332 772332 
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Kerala 118022 118022 0 0 0 0 110871 107904 228893 225926 

Ladakh 0 0 
 

0 0 3306 931 2897 1898 6203 2829 

Madhya Pradesh 168454 168454 183443 168208 555480 465296 1190918 1144843 2098295 1946801 

Maharashtra 0 0 206153 206153 256553 240246 301000 497012 763706 943411 

Manipur 4147 4147 7800 7800 164 0 411 346 12522 12293 

Meghalaya 10022 14195 
 

0 0 13000 13000 24999 24999 48021 52194 

Mizoram 0 0 2857 2857 5170 5170 29825 29727 37852 37754 

Nagaland 0 0 14800 14800 14800 14752 110977 110977 140577 140529 

Odisha 119093 142078 454062 325484 100012 14163 498835 498763 1172002 980488 

Puducherry 3006 3006 0 0 3000 3002 3000 3000 9006 9008 

Punjab 19196 19196 202826 168745 119626 87944 247777 139485 589425 415370 

Rajasthan 0 0 154429 154429 273004 268578 344818 341022 772251 764029 

Sikkim 0 0 3000 3000 15000 15035 60000 60000 78000 78035 

Tamil Nadu 357000 357000 134050 134050 250400 250264 400000 400000 1141450 1141314 

Telangana 165527 165527 0 0 0 0 142896 141440 308423 306967 

Tripura 6816 6816 20075 20000 16848 15211 36683 36661 80422 78688 

Uttar Pradesh 28109 28109 593449 392257 485035 485022 826000 826000 1932593 1731388 

Uttarakhand 122167 81876 57424 25305 52368 52368 100570 100913 332529 260462 

West Bengal 0 0 0 0 332990 326095 392474 378096 725464 704191 

Total  1637832 1683900 
 

3802893 4222363 4331634 4113138 8968304 8963485 18740663 18982886 

Source: SHC Portal.
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STATEMENT-II 

Year-wise consumption/sale of urea and other fertilizers  
during the last five years 

(In`000 tonnes) 

Year UREA DAP MOP Complex SSP Total 

2020-21 35050.49  11918.45  3431.81  12582.38  4488.92  67472.05  

2021-22 34173.17  9264.26  2392.97  12137.92  5676.43  63644.75  

2022-23 35725.60  10531.04  1631.87  10730.84  5017.76  63637.11  

2023-24 35780.94  10973.03  1645.28  11679.95  4544.29  64623.49  

2024-25 38792.47  9629.04  2202.54  14971.91  4928.49  70524.45  

Source: iFMS portal  

 

REVIEW OF STAKEHOLDERS ON DRAFT FISHERIES/EEZ RULES 

1764. SHRI SUDAMA PRASAD: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a)  whether the Government has reviewed stakeholder and legal 

submissions on the draft fisheries Exclusive Economic Zone (EEZ) rules 

and the penalty clauses flagged as conflicting with existing Acts; 

(b)  the concrete changes (if any) the Government proposes to make to 

address the concerns raised by legal experts and fishing communities; 

and 

(c)  whether a public consultation timeline and finalization schedule can be 

tabled in due time and if so, the details thereof? 
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THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) to (c) The Government of India has notified the Sustainable Harnessing 

of Fisheries in the Exclusive Economic Zone (EEZ) Rules, 2025, on 4th 

November 2025. This landmark initiative aims to empower traditional and 

small-scale fishermen, Fisheries Cooperative Societies, and Fish Farmer 

Producer Organizations (FFPOs) to expand operations, harness untapped 

resources through deep-sea fishing, and access new income streams through 

processing and exports, thereby enhancing livelihoods. The Department of 

Fisheries has conducted a series of meetings from February to September 

2025 with different stakeholders, including Central Government 

Ministries/Departments, coastal security agencies, coastal States/UTs, 

research institutes, fishermen associations, cooperatives, etc., to get their 

inputs and suggestions. Besides, the draft of the EEZ Rules was also placed in 

the public domain for a period of one month, inviting suggestions and 

comments from the general public and stakeholders. The period of public 

consultation was even extended by another 15 days, as requested by some 

states and stakeholders. The Draft Rules were subsequently updated based 

on the relevant inputs received through stakeholder consultations. The Rules 

are framed after extensive stakeholder consultations and legal vetting by the 

Ministry of Law and Justice.  
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राÕůीय गोकुल िमशन 

1765. ®ी बाबू िसहं कुशवाहाः 
®ी भरतभाई मनुभाई सतुाåरयाः 
®ी नीरज मौयªः 

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िकः 

(क) जनवरी, 2026 तक राÕůीय गोकुल िमशन के अंतगªत देशी मवेशी नÖलŌ कì उÂपादकता और 

दµुध उÂपादन म¤ िकतनी विृĦ दजª कì गई है और ³या उ°र ÿदेश के आंवला, शाहजहांपुर, बदायू,ं 

जौनपरु और मछलीशहर के िलए इस संबंध म¤ कोई िवशेष मूÐयांकन िकया गया है; 

(ख) जनवरी, 2026 तक राÕůीय गोकुल िमशन के अंतगªत Öथािपत इन-िवůो फिटªलाइजेशन 

(आईवीएफ) ÿयोगशालाओ ं कì कुल सं´या िकतनी है तथा आंवला, शाहजहांपुर और बदायू,ं 

जौनपरु अथवा मछलीशहर सिहत उ°र ÿदेश म¤ िÖथत/संचािलत ÿयोगशालाओ ंका Êयौरा ³या है; 

(ग) जनवरी, 2006 तक इन आईवीएफ ÿयोगशालाओ ंके माÅयम से उÂपािदत ĂूणŌ, Öथानांतåरत 

ĂूणŌ और इसके पåरणामÖवłप पैदा हòए बछड़Ō कì कुल सं́ या िकतनी है तथा आंवला, 

शाहजहांपुर और बदायूं सिहत इसका िजला-वार Êयौरा ³या है; 

(घ) ³या सरकार का राÕůीय गोकुल िमशन के अंतगªत दशेी बोवाइन कì उÂपादकता बढ़ाने के 

उĥेÔय से उĉ ±ेýŌ म¤ नई/आईवीएफ ÿयोगशालाओ ंका िवÖतार/Öथापना करने का िवचार है; और 

(ङ) इस योजना के अंतगªत जौनपरु और मछलीशहर के िकसानŌ/पशुपालकŌ को िमले लाभŌ का 

Êयौरा ³या है? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 

(क) और (ङ)भारत सरकार के पशुपालन और डेयरी िवभाग Ĭारा राÕůीय गोकुल िमशन और अÆय 

उपायŌ के कायाªÆवयन से िपछले 11 वषŎ के दौरान देश म¤ बोवाइनŌ कì कुल उÂपादकता म¤ 

36.63% कì वृिĦ हòई है, जो िवĵ म¤ िकसी देश Ĭारा हािसल कì गई सबसे अिधक उÂपादकता 

विृĦ है। इसी अविध म¤ देशी और नॉन-िडिÖøÈ ट गोपशुओ ंकì उÂपादकता म¤ 44.89% और भ§सŌ 
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कì उÂपादकता म¤ 25.80% कì विृĦ हòई है। देश म¤ दूध उÂपादन वषª 2014-15 म¤ 146.31 

िमिलयन टन से बढ़कर वषª 2024-25 म¤ 247.87 िमिलयन टन हो गया है, यानी िपछले 11 वषŎ 

के दौरान 69.41% कì विृĦ हòई है। उ°र ÿदेश म¤ िपछले 11 वषŎ के दौरान बोवाइनŌ कì कुल 

उÂपादकता म¤ 41.28% कì विृĦ हòई है। इनम¤ से देशी और नॉन-िडिÖøÈ ट गोपशओु ं कì 

उÂपादकता म¤ 60.76% और भ§सŌ कì उÂपादकता म¤ 30.42% कì वृिĦ हòई है। उ°र ÿदेश म¤ दधू 

उÂपादन वषª 2014-15 म¤ 239.10 लाख टन से बढ़कर वषª 2024-25 म¤ 374.60 लाख टन हो 

गया है, यानी िपछले 11 वषŎ के दौरान 56.67% कì विृĦ हòई है। इस योजना का लाभ, दूध 

उÂपादन और बोवाइनŌ कì उÂपादकता म¤ वृिĦ के łप म¤, पूरे देश के सभी डेयरी िकसानŌ को िमल 

रहा है, िजनम¤ उ°र ÿदेश के आंवला, शाहजहांपुर, बदायू,ं जौनपरु और मछलीशहर के िकसान भी 

शािमल ह§। आंवला, शाहजहांपुर, बदायू,ं जौनपरु और मछलीशहर सिहत उ°र ÿदेश का िजल-ेवार 

दूध उÂपादन संबंधी Êयौरा संलµन  िववरण म¤ िदया गया है। 

(ख) से (घ) जनवरी 2026 तक, भारत सरकार के पशुपालन और डेयरी िवभाग ने राÕůीय गोकुल 

िमशन के अंतगªत देश भर म¤ 24 इन-िवůो फिटªलाइजेशन (IVF) ÿयोगशालाए ँ Öथािपत और 

संचािलत कì ह§ िजनम¤ उ°र ÿदेश के िनÊलेट बाराबंकì म¤ Öथािपत 1 IVF ÿयोगशाला शािमल ह§। 

इन ÿयोगशालाओ ंसे 28,358 Óयवहायª Ăूण उÂपािदत हòए, 16,065 Ăूण Ö थानांतåरत िकए गए 

और 2593 बछड़-ेबछिड़यां पैदा हòई, िजनम¤ से उ°र ÿदेश म¤ 627 Óयवहायª Ăूण उÂपािदत हòए, 

505 Ăूण Ö थानांतåरत िकए गए और 112 बछड़े-बछिड़यां पैदा हòई। IVF ÿयोगशाला का लाभ 

उ°र ÿदेश के आंवला, शाहजहापँुर, बदायू,ं जौनपरु और मछलीशहर के डेयरी िकसानŌ सिहत 

राºय के सभी डेयरी िकसानŌ को िमल रहा है।  
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िववरण  

उ°र ÿदशे का िजल-ेवार दूध उÂपादन संबंधी Êयौरा 

ø.स.ं 
िजले का नाम दूध उÂ पादन ‘000 टन म¤  

वषª 2014-15 वषª 2023-24 
1 रायबरेली 370.025 457.200 
2 गोरखपरु 380.368 496.800 
3 चंदौली 203.991 382.100 
4 कुशीनगर 310.646 352.500 
5 अमेठी - 326.600 
6 अयोÅया 245.337 409.00 
7 बिलया 271.290 427.100 
8 संतकबीरनगर 148.504 197.700 
9 लखनऊ 276.906 488.00 
10 महाराजगंज 264.474 227.700 
11 सीतापुर 523.223 713.100 
12 हरदोई 450.269 843 
13 बाराबंकì 332.341 558.500 
14 पीलीभीत 224.796 236.00 
15 मजुÉफरनगर 980.398 837.700 
16 इटावा 225.760 405.800 
17 सहारनपरु 518.328 810.100 
18 ईटा 744.307 659.00 
19 औरयैा 210.244 296.100 
20 हाथरस 322.183 478.00 
21 शामली - 400 
22 बागपत 363.611 566.800 
23 हापडु - 427.500 
24 मेरठ 734.633 1084.500 
25 गािजयाबाद 662.975 424.600 
26 अंबेडकर नगर 228.554 304.300 
27 बलुÆद शहर 1285.018 1722.500 
28 बहराईच 324.591 582.500 
29 गौतम बĦु नगर 279.942 413.400 
30 मैनपुरी 243.692 502.700 
31 िसĦाथªनगर 323.490 297.100 
32 बÖती 273.605 422.100 
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ø.स.ं 
िजले का नाम दूध उÂ पादन ‘000 टन म¤  

वषª 2014-15 वषª 2023-24 
33 संभल - 474.900 
34 कानपरु देहात 226.488 560.00 
35 कौशांबी 151.498 306.600 
36 अमरोहा 263.054 571.00 
37 बदायूं 579.225 866.400 
38 फŁª खाबाद 202.190 384.500 
39 जौनपरु 534.762 671.800 
40 मऊ 219.567 260.800 
41 ÿयागराज 506.681 806.700 
42 देवåरया 265.161 391.300 
43 वीर सावरकर नगर 513.639 881.100 
44 गŌडा 389.443 598.600 
45 वाराणसी 194.062 469.700 
46 उÆनाव 418.321 608.800 
47 िबजनौर 383.913 669.400 
48 िफरोजाबाद 369.189 659.300 
49 आगरा 685.089 1058.300 
50 कÆनौज 248.653 389.600 
51 मरुादाबाद 633.070 432.500 
52 बलरामपरु 155.758 291.500 
53 रामपुर 328.496 425.000 
54 अलीगढ़ 669.840 1034.900 
55 कानपरु नगर 303.349 502.600 
56 सÐुतानपरु 428.146 489.500 
57 फ़तेहपुर 320.315 635.100 
58 मथुरा 519.067 702.00 
59 ®ावÖती 106.574 205.200 
60 िमजाªपुर 268.071 400.00 
61 ÿतापगढ़ 280.924 642.900 
62 संत रिवदास नगर 101.771 267.700 
63 लखीम परु खीरी 350.584 813.100 
64 कासगंज - 476.800 
65 गाजीपरु 429.376 575.900 
66 शाहजहांपरु 296.182 514.300 
67 सोनभþ 247.349 293.600 
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ø.स.ं 
िजले का नाम दूध उÂ पादन ‘000 टन म¤  

वषª 2014-15 वषª 2023-24 
68 बरलेी 502.290 773.200 
69 जालौन 236.570 318.200 
70 िचýकूट 194.130 278.00 
71 हमीरपरु 144.696 306.700 
72 झांसी 194.047 277.00 
73 बाँदा 269.095 246.100 
74 लिलतपरु 200.828 354.400 
75 महोबा 142.771 149.300 

 

 

WOMEN ENGAGED IN FISHERIES SECTOR  

1766. SHRI B. Y. RAGHAVENDRA: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a)  the details of the fisheries infrastructure projects sanctioned and 

implemented in Karnataka under the Pradhan Mantri Matsya Sampada 

Yojana (PMMSY) since its inception, including the status of physical and 

financial progress, State and district-wise;  

(b)  the total number of beneficiaries in Karnataka under PMMSY, along with 

details of key interventions such as fish processing, cold chain 

development and value chain strengthening, State and district-wise;  

(c)  the total number of women engaged in the fisheries sector in the country 

and the number of women beneficiaries under PMMSY till date, State-

wise; and  
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(d)  the details of the funding mechanism for women beneficiaries and the 

total value of projects sanctioned for women under PMMSY, State-wise 

especially to Karnataka? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) and (b) Under the Pradhan Mantri Matsya Sampada Yojana (PMMSY) 

implemented by the Department of Fisheries, Government of India, during the 

last five years and current year (2020-21 to 2025-26), the Department of 

Fisheries, Government of India has approved fisheries developmental 

proposals of Government of Karnataka amounting to Rs. 1078.12 crore. The 

approved activities also include various infrastructure projects and cold chain 

facilities. Under the PMMSY, the beneficiary selection is done by the 

respective State Governments/UTs. The details of fisheries infrastructure 

projects, post-harvest cold chain facilities and value chain strengthening 

activities sanctioned and implemented in Karnataka under the PMMSY, district 

wise is given in the enclosed Statement-I.  

(c) and (d) Currently about 9,14,011 Nos. of women are engaged in the 

fisheries sector in the country on full time basis. Further, under the PMMSY, to 

encourage participation of women in fisheries, enhanced financial assistance 

at the rate of 60 percent of the unit cost is provided for women beneficiaries. 

During, the last five Financial Years and current year (2020-21 to 2025-26), 

fisheries development proposals amounting to Rs. 4155.97 crore have been 
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sanctioned towards women beneficiary covering a total 1,24,490 women 

beneficiaries. State-wise details of the number of women beneficiaries under 

PMMSY is given in the enclosed Statement-II. 

STATEMENT-I 

Details of fisheries infrastructure projects, post-harvest cold chain 
facilities and value chain strengthening activities sanctioned and 

implemented in Karnataka under the PMMSY 

District Name of the Component No of Units 

Bagalkote Purchase of cycle with icebox 7 

Purchase of Motor cycle with ice box 22 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

6 

Bangalore Rural Fish value add enterprises units 1 

Plant/storage of minimum 50 tonne capacity 2 

Purchase of cycle with icebox 3 

Purchase of Insulated vehicle 1 

Purchase of Motor cycle with ice box 6 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

1 

Bangalore Urban 
 

Construction of Ice plant/Cold Storage 10Ton Capacity 6 

Live Fish Vending Center 18 

Plant/storage of minimum 20 tonne capacity 3 

Plant/storage of minimum 30 tonne capacity 8 

Plant/storage of minimum 50 tonne capacity 5 

Purchase of cycle with icebox 1 

Purchase of Insulated vehicle 14 

Purchase of Motor cycle with ice box 17 

Purchase of Refrigerated Vehicle 6 
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Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

10 

Belagavi 

 

 
 

Purchase of Insulated vehicle 11 

Purchase of Motor cycle with ice box 29 

Purchase of Refrigerated Vehicle 1 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

4 

Bellary Purchase of Insulated vehicle 2 

Purchase of Motor cycle with ice box 10 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

3 

Bidar Purchase of Insulated vehicle 7 

Purchase of Motor cycle with ice box 17 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

5 

Chamarajanagar Purchase of cycle with icebox 5 

Purchase of Motor cycle with ice box 23 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

3 

Chikkaballapur Purchase of cycle with icebox 9 

Purchase of Insulated vehicle 3 

Purchase of Motor cycle with ice box 11 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

3 

Chikkamaglur Purchase of cycle with icebox 2 

Purchase of Motor cycle with ice box 8 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

2 

Chitradurga Construction of Ice plant/Cold Storage 10Ton Capacity 1 

Purchase of Insulated vehicle 2 

Purchase of Motor cycle with ice box 16 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

3 
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Dakshina 

Kannada 

Acquisition Of Deep Sea Fishing For Traditional 

Fishermen 

40 

Modernization of Cold storage/ Ice Plant 11 

Plant/storage of minimum 20 tonne capacity 2 

Plant/storage of minimum 50 tonne capacity 7 

Providing boats(replacement) and nets  136 

Purchase of Insulated vehicle 16 

Purchase of Motor cycle with ice box 15 

Purchase of Refrigerated Vehicle 5 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

7 

Modernization/Upgradation of existing Fishing Harbour 1 

Davangere Purchase of Motor cycle with ice box 9 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

2 

Dharwad Purchase of cycle with icebox 1 

Purchase of Insulated vehicle 2 

Purchase of Motor cycle with ice box 4 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

1 

Gadag Purchase of Insulated vehicle 4 

Purchase of Motor cycle with ice box 9 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

2 

Hassan Live Fish Vending Center 1 

Purchase of Insulated vehicle 2 

Purchase of Motor cycle with ice box 6 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

2 

Haveri Purchase of Insulated vehicle 1 

Purchase of Motor cycle with ice box 6 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

2 
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Kalburgi Plant/storage of minimum 50 tonne capacity 1 

Purchase of cycle with icebox 4 

Purchase of Insulated vehicle 3 

Purchase of Motor cycle with ice box 10 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

3 

Kodagu Live Fish Vending Center 2 

Purchase of cycle with icebox 3 

Purchase of Insulated vehicle 1 

Purchase of Motor cycle with ice box 8 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

5 

Kolar Live Fish Vending Center 3 

Purchase of Insulated vehicle 4 

Purchase of Motor cycle with ice box 21 

Purchase of Refrigerated Vehicle 5 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

1 

Koppal Construction of Ice plant/Cold Storage 10Ton Capacity 1 

Modernization of Cold storage/ Ice Plant 1 

Purchase of Insulated vehicle 2 

Purchase of Motor cycle with ice box 5 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

1 

Mandya 
 

Purchase of cycle with icebox 2 

Purchase of Insulated vehicle 8 

Purchase of Motor cycle with ice box 16 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

5 

Mysore 
 

Providing boats (replacemant)and nets for traditional 

fishermen-FRP 1Lakh 

1 

Purchase of cycle with icebox 4 

Purchase of Insulated vehicle 6 
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Purchase of Motor cycle with ice box 15 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

2 

Raichur Providing boats (replacemant)and nets for traditional 

fishermen-FRP 1Lakh 

1 

Purchase of Refrigerated Vehicle 1 

Ramanagara Live Fish Vending Center 1 

Plant/storage of minimum 30 tonne capacity 1 

Plant/storage of minimum 50 tonne capacity 1 

Purchase of Insulated vehicle 7 

Purchase of Motor cycle with ice box 9 

Purchase of Refrigerated Vehicle 1 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

4 

Shivamogga Plant/storage of minimum 30 tonne capacity 1 

Purchase of Insulated vehicle 6 

Purchase of Motor cycle with ice box 35 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

5 

Tumkur Live Fish Vending Center 8 

Modernization of Cold storage/ Ice Plant 1 

Purchase of Insulated vehicle 4 

Purchase of Motor cycle with ice box 21 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

10 

Udupi Live Fish Vending Center 1 

Modernization of Cold storage/ Ice Plant 13 

Plant/storage of minimum 30 tonne capacity 3 

Plant/storage of minimum 50 tonne capacity 10 

Providing boats(replacement) and nets for traditional 

fishermen 5Lakhs 

8 

Purchase of Insulated vehicle 11 

Purchase of Motor cycle with ice box 1 
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Purchase of Refrigerated Vehicle 3 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

14 

Modernization/Upgradation of existing Fishing Harbour 2 

Uttara Kannada Acquisition Of Deep Sea Fishing For Traditional 

Fishermen 

1 

Modernization of Cold storage/ Ice Plant 5 

Plant/storage of minimum 20 tonne capacity 2 

Plant/storage of minimum 30 tonne capacity 2 

Plant/storage of minimum 50 tonne capacity 1 

Providing boats(replacement) and nets for traditional 

fishermen 5Lakhs 

20 

Purchase of cycle with icebox 1 

Purchase of Insulated vehicle 14 

Purchase of Motor cycle with ice box 16 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

13 

Vijayanagara Purchase of Motor cycle with ice box 5 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

2 

Vijayapura Construction of Ice plant/Cold Storage 10Ton Capacity 1 

Purchase of Motor cycle with ice box 7 

Purchase of Three wheeler with Ice Box including e-

rickshaws for fish vending 

1 

Yadgir Plant/storage of minimum 20 tonne capacity 1 

Plant/storage of minimum 50 tonne capacity 1 

Purchase of Insulated vehicle 2 
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STATEMENT-II 

State-wise details of the number of women beneficiaries under PMMSY 

STATE/UT Women Beneficiaries (Approx) 

Andaman and Nicobar Islands 352 

Andhra Pradesh 974 

Arunachal Pradesh 2 

Assam 4804 

Bihar 6409 

Chhattisgarh 6305 

Delhi 10 

Goa 386 

Gujarat 13024 

Haryana 7327 

Himachal Pradesh 1184 

Jammu and Kashmir 59 

Jharkhand 3849 

Karnataka 14320 

Kerala 715 

Ladakh 7 

Madhya Pradesh 5150 

Maharashtra 14957 

Manipur 1354 

Meghalaya 969 

Mizoram 595 

Nagaland 370 

Odisha 7222 

Puducherry 315 

Punjab 1436 

Rajasthan 673 

Sikkim 460 

Tamil Nadu 13391 
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Telangana 1084 

The Dadra and Nagar Haveli and Daman and 

Diu 2 

Tripura 2179 

Uttar Pradesh 12731 

Uttarakhand 831 

West Bengal 1046 

Total 124490 

 

 
SHORTAGE OF MANPOWER AT ITADC, MALEGAON 

1767. SHRI ASADUDDIN OWAISI: 

Will the Minister of TEXTILES be pleased to state : 

(a) the steps taken by the Government to overcome the decades-old shortage 

of Men and Machines at ITADC in Malegaon, District Nashik, Maharashtra;  

(b) the reasons for the non-initiation of Short Term or Skill Development 

Courses, particularly for Female Workers in it, despite of ample space; and  

(c) the steps taken by the Government, if to provide Free Testing to micro-

scale weavers and Free Training with a stipend to the BPL labourers facing 

joblessness? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 
PABITRA MARGHERITA): 

(a) to (c) The Ministry of Textiles, has revamped the erstwhile Powerloom 

Service Centres, including the PSC at Malegaon, into Institutes of Textile 

Design and Apparel Development Centres (ITADCs) with a revised charter of 
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duties and planned upgradation of facilities and manpower. These include 

cluster-specific facilities, including strengthening of testing infrastructure, 

installation of modern looms and preparatory machines, testing instruments, 

sewing and embroidery machines for garment and apparel development, and 

design development facilities.  

At present, plain powerloom rapier high-speed looms and testing 

equipment are available at ITADC Malegaon to meet the requirements of the 

cluster. There is also provision of Yarn/Fabric testing services at nominal rates. 

Short-term skill development courses are also being conducted at ITADC 

Malegaon, and during the last three years, training has been imparted to 107 

weavers. Further, an amount of ₹1.54 crore has been released over the last 

three years for ITADCs at Malegaon and Nagpur. 

 
राजÖथान म¤ पशु कÐयाण बोडª 

1768. ®ी राहòल कÖवांः 
 ®ीमती सजंना जाटवः 

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िकः 

(क) राजÖथान म¤ भारतीय पशु कÐयाण बोडª के अिधकार ±ेý का Êयौरा ³या है; 

(ख) गत पांच वषŎ के दौरान उĉ बोडª Ĭारा माÆयता ÿाĮ गौशालाओ ंकì सं́ या िकतनी है तथा 

उनको वषª/राºय/िजला-वार िकतनी धनरािश उपलÊध कराई गई ह;ै 

(ग) ³या राजÖथान म¤ गौशालाओ ंको माÆयता एवं सहायता ÿदान करने हेतु आवेदन बोडª के पास 

लंिबत ह§; और 
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(घ) यिद हा,ँ तो उĉ आवेदन िकस तारीख से लंिबत ह§ और इसके ³या कारण ह§, साथ ही चूł 

िज़ले और भरतपुर लोकसभा ±ेý के अंतगªत आने वाले िज़लŌ म¤ गौशालाओ ंका Êयौरा ³या है? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 

(क) भारतीय जीव-जंतु कÐयाण बोडª (AWBI) पश ुøूरता िनवारण अिधिनयम, 1960 के तहत 

गिठत एक वैधािनक सलाहकार िनकाय है तथा इसका अिधकार ±ेý राजÖथान राºय सिहत भारत 

के संपूणª भूभाग तक फैला हòआ है।  

(ख) भारतीय जीव-जंतु कÐयाण बोडª (AWBI), गौशालाओ ंसिहत उन पश ु कÐयाण संगठनŌ 

को माÆयता ÿदान करता है जो बेसहारा/चोिटल/रोगúÖ त पशुओ ं को आ®य देते ह§। AWBI न े

िपछले पाँच वषŎ म¤ दशेभर म¤ 204 पशु कÐयाण संगठनŌ या गौशालाओ ंको माÆयता दी है। अब तक 

भारतीय जीव-जंतु कÐयाण बोडª (AWBI) Ĭारा गौशालाओ ं सिहत कुल 3,607 पशु कÐयाण 

संगठनŌ को माÆयता दी जा चकुì है। 

भारतीय जीव-जंतु कÐयाण बोडª िनÌनिलिखत योजनाओ ं के अंतगªत 

बेसहारा/चोिटल/रोगúÖ त जानवरŌ को आ®य दनेे वाले माÆयता ÿाĮ पश ु कÐयाण 

संगठनŌ/गौशालाओ ंको िव°ीय सहायता ÿदान करता है:  

(i) िनयिमत अनदुान एवं गोपशु बचाव अनुदान  

(ii) पशुओ ंकì देखभाल हेतु आ®य गहृ योजना 

(iii) संकटúÖत पशुओ ंको एÌबलु¤स सेवा उपलÊध कराने कì योजना 

(iv) ÿाकृितक आपदाओ ंके दौरान पशओु ंको राहत ÿदान करने संबंधी योजना 

AWBI Ĭारा िपछले पांच िव°ीय वषŎ (वषª 2020-21 स े वषª 2024-25) के दौरान कायाªिÆवत 

उपरोĉ योजनाओ ंके अंतगªत जारी कì गई िनिध कì वषª वार रािश िनÌनिलिखत है: 
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ø.स.ं योजना 

 

वषª 2020-21 वषª 2021-22 वषª 2022-23 

कुल AWO कुल अनुदान कुल AWO कुल अनुदान कुल AWO कुल अनुदान 
1 आ®य अनदुान 4 3855954 4 3656903 2 1504233 

2 िनयिमत अनुदान 73 3622600 108 7119475 87 10666000 

3 एÌबलु¤स अनदुान 3 1350000 3 1324000 5 2205000 

4 ÿाकृितक आपदा अनुदान 1 50000 0 0 0 0 

 कुल 81 8878554 115 12100378 94 14375233 

 

ø.स.ं योजना वषª 2023-24 वषª 2024-25 

कुल AWO कुल अनुदान कुल AWO कुल अनुदान 
1 आ®य अनदुान 1 1068750 1 888356 

2 िनयिमत अनुदान 117 17178000 10 1245000 

3 एÌबलु¤स अनदुान 0 0 0 0 

4 ÿाकृितक आपदा अनुदान 0 0 0 0 

 कुल 118 18246750 11 2133356 

 

िपछले पांच िव°ीय वषŎ (वषª 2020-21 से वषª 2024-25) के दौरान जारी कì गई िनिधयŌ का 

राºय वार िववरण नीचे िदया गया है: 

ø.स.ं 
राºय आ®य गृह अनुदान,  एÌबुल¤स अनुदान,  ÿाकृितक आपदा 

अनुदान 
िनयिमत अनुदान और 
गोपशु बचाव अनुदान   

 
 

कुल AWO 
 

कुल अनुदान 
 

कुल 
AWO 

 

कुल अनुदान 
 

कुल 
AWO 

 

कुल 
अनुदान 

 

कुल 
AWO 

 

कुल अनुदान 
 

1 आňं ÿदेश 0 0 0 0 0 0 5 478800 

2 
अंडमान और 
िनकोबार 

0 0 0 0 0 0 0 0 

3 अŁणाचल ÿदेश 0 0 0 0 0 0 0 0 



10.02.2026  846 
 

 

4 असम 0 0 0 0 0 0 0 0 
5 िबहार 0 0 0 0 0 0 0 0 
6 छ°ीसगढ़ 0 0 0 0 0 0 3 188000 
7 िदÐली 0 0 0 0 0 0 2 651800 

8 
दादरा एवं नगर 
हवेली 

0 0 0 0 0 0 0 0 

9 गजुरात 1 1125000 0 0 0 0 14 2809450 
10 गोवा 0 0 0 0 0 0 0 0 
11 िहमाचल ÿदेश 0 0 0 0 0 0 0 0 
12 हåरयाणा 11 10411095 10 4492150 1 500000 154 26947050 

13 
जÌमू और 
कÔमीर 

0 0 0 0 0 0 0 0 

14 झारखंड 0 0 0 0 0 0 1 12000 
15 कनाªटक 0 0 0 0 0 0 0 0 
16 केरल 0 0 0 0 0 0 0 0 
17 महाराÕů 1 1068750 0 0 0 0 18 2212625 
18 मÅय ÿदेश 11 10722926 3 1302394 0 0 91 10130750 
19 मिणपरु 0 0 0 0 0 0 0 0 
20 मेघालय 0 0 0 0 0 0 0 0 
21 िमजोरम 0 0 0 0 0 0 0 0 
22 नागाल§ड 0 0 0 0 0 0 0 0 
23 ओिडशा 0 0 0 0 2 150000 0 0 
24 पंजाब 2 2230711 0 0 0 0 1 150000 
25 पदुचेुरी 0 0 0 0 0 0 0 0 
26 राजÖथान 12 10974196 11 4879000 1 50000 395 39831075 
27 िसि³कम 0 0 0 0 0 0 0 0 
28 तिमलनाडु 0 0 0 0 0 0 3 75700 
29 तेलंगाना 0 0 0 0 0 0 0 0 
30 िýपरुा 0 0 0 0 0 0 0 0 
31 उ°राखंड 0 0 0 0 0 0 4 1245000 
32 उÂ तर ÿदेश 7 7717731 8 3540500 0 0 325 37154475 
33 पिĲम बंगाल 0 0 0 450000 0 0 6 332300 

    45 44250409 32 14664044 4 700000 1022 122219025 
 

(ग) और (घ) राजÖथान राºय के पश ुकÐयाण संगठनŌ/गौशालाओ ंसे माÆयता ÿदान करने हेतु 15 

आवेदन ÿाÈ त हòए ह§, जो भारतीय जीव-जंतु कÐयाण बोडª (AWBI) के सम± लंिबत ह§। इनम¤ से, 
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12 आवेदन पूणª दÖतावेज जमा न करने के कारण लंिबत ह§, िजनके संबंध म¤ ऑनलाइन पोटªल के 

माÅयम से पहले ही पूछताछ कì गई है। दो मामलŌ म¤ संबंिधत राºय/संघ राº य ±ेý के पशपुालन 

िवभाग के िनदेशक से िनरी±ण åरपोट¦ ÿतीि±त ह§। बीकानेर िजले से संबिंधत एक आवेदन जाली 

माÆयता ÿमाण पý जमा करने के कारण, कारण बताओ नोिटस जारी होने के पåरणामÖ वłप 

लंिबत है। ये आवेदन िदनांक 20.02.2024 से िदनांक 26.12.2025 कì अविध के दौरान ÿाĮ हòए 

ह§। 

भारतीय जीव-जंतु कÐयाण बोडª (AWBI) कì िविभÆन योजनाओ ं के अंतगªत िव°ीय 

सहायता के िलए माÆयता ÿाĮ पशु कÐयाण संगठनŌ/गौशालाओ ंसे समय-समय पर आवेदन ÿाĮ 

होते ह§ और िनधाªåरत योजना िदशािनद¥शŌ के अनसुार उन पर कारªवाई कì जाती है। 

िव°ीय सहायता केवल उÆहé ÿÖतावŌ के संबंध म¤ जारी कì जाती ह ै जो योजना के 

िदशािनद¥शŌ के अनुसार पाý पाए जाते ह§ और िजनके संबंध म¤ संबंिधत पशपुालन िवभाग से िनिध 

जारी करने कì िसफाåरश करने वाली अनकूुल िनरी±ण åरपोटª ÿाĮ होती है। 

राजÖथान सिहत िकसी भी राºय/संघ राº य ±ेý को िव°ीय सहायता जारी न होने के 

मु́ य कारण संगठनŌ Ĭारा ÿÖताव ÿÖतुत न करना, िपछले अनदुानŌ के उपयोग ÿमाण पý सिहत 

अिनवायª दÖतावेज ÿÖतुत न करना, योजना के िदशािनद¥शŌ का अनपुालन न करना, ÿÖतावŌ कì 

अपाýता, िनरी±ण एज¤सी से अनुकूल िनरी±ण åरपोटª ÿाÈ त न होना और िनिधयŌ कì उपलÊधता 

संबंधी बाधाए ंह§। 

राजÖथान राºय म¤ माÆयता ÿाĮ पश ु कÐयाण संगठनŌ/गौशालाओ ंसे िनयिमत अनुदान, 

आ®य अनुदान, एÌबलु¤स अनुदान और ÿाकृितक आपदा अनुदान योजनाओ ंके अंतगªत ÿाĮ उन 

आवेदनŌ का िववरण नीचे िदया गया है, िजÆह¤ िव°ीय सहायता जारी नहé कì जा सकì: 
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ø.स ं योजना का नाम 
लंिबत ÿÖतावŌ 

कì सं́ या  

वषª 2020-21 से वषª 
2024-25 कì अविध 

के दौरान ÿाĮ 
ÿÖतावŌ कì सं́ या 

कारण  

1 

आ®य गहृ 

7 
िदनांक 21.05.2020 
स ेिदनांक 
15.09.2022 

योजना के िदशािनद¥शŌ के अनुसार 
आवÔयक दÖतावेज जमा न करने के 
कारण 6 आवेदन लंिबत थे और एक 
आवेदन अनदुान जारी करने के िलए 
िवचाराधीन है। 

2 
एÌबलु¤स अनदुान 

1 िदनांक 14.07.2020 
अनदुान जारी करने के िलए आवेदन पर 
िवचार िकया जा रहा है। 

3 
ÿाकृितक आपदा 
अनदुान 

0 - - 

4 

िनयिमत अनुदान 
और बचाव पश ु
अनदुान 

27 
िदनांक 22.02.2021 
स ेिदनांक 
28.10.2024 

िनÌनिलिखत कारणŌ से आवेदन लंिबत 
रहे:- 
क) नीित आयोग आईडी उपलÊध न 
होने के कारण 7 आवेदन लंिबत, 
ख) आवेदन शÐुक जमा न करने के 
कारण 2 आवेदन लंिबत, 
ग) आवÔयक बॉÆड जमा न करने के 
कारण 1 आवेदन लंिबत, 
घ) 3 आवेदन अंितम ितिथ के बाद ÿाĮ 
हòए। 
ङ) िपछले अनुदान के उपयोिगता ÿमाण 
पý जमा न करने के कारण 1 आवेदन 
लंिबत, 
च) 13 आवेदन अनुदान जारी करने के 
िलए िवचाराधीन ह§।  

 

AWBI को चूł िजले और भरतपुर लोकसभा िनवाªचन ±ेý के अंतगªत आने वाले िजलŌ म¤ 

िÖथत िकसी भी पशु कÐयाण संगठन से माÆयता या िव°ीय सहायता ÿदान करने के िलए कोई 

आवेदन ÿाĮ नहé हòआ था। 
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IMPLEMENTATION OF AGRICULTURAL SCHEMES IN ASSAM 

1769. SHRI GAURAV GOGOI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the number of farmer suicides reported in Assam since 2021, year and 

district-wise; 

(b) whether there have been delays in disbursal of crop insurance claims under 

Pradhan Mantri Fasal Bima Yojana (PMFBY) and other schemes in Assam 

and if so, the reasons therefor; 

(c) the current status of Minimum Support Price (MSP) procurement in Assam 

and reasons for any gaps in implementation; 

(d) whether the Financial Data Infrastructure (FDI) framework has been fully 

implemented across all districts of Assam, if not, the reasons for delay and the 

districts where FDI data is still unavailable; 

(e) the timeline for full rollout of FDI coverage in Assam; and 

(f) the steps being taken to improve data availability and institutional 

coordination for farmer-related schemes in the State? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a)The National Crime Records Bureau (NCRB) under the Ministry of Home 

Affairs compiles and disseminates information on suicides in its publication 

titled ‘Accidental Deaths and Suicides in India’ (ADSI). The report till 2023 is 

available on NCRB website (https://ncrb.gov.in).  
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(b) As per information received from Government of Assam, Pradhan Mantri 

Fasal Bima Yojana (PMFBY) claims are paid through the “ Digi Claim Module” 

of the National Crop Insurance portal (NCIP) since Kharif 2022 season. Claims 

up to 2024 (both Kharif and Rabi) have been settled.  

(c) Minimum Support Price (MSP) for Paddy, Mustard and Maize is 

Rs.2369, Rs.6200 and Rs.2400 per quintal respectively. The Government of 

Assam is providing additional support price (top up) for Paddy, Mustard and 

Maize over and above MSP. 5.70 lakh metric tonnes rice were procured from 

66,530 farmers amounting to Rs 1,973.13 crore during Kharif Marketing 

Season 2024-25 in Assam. 

(d) and (e) The term “Financial Data Infrastructure (FDI)” is not a formally 

notified or standalone framework under any Central Sector or Centrally 

Sponsored Scheme of the Ministry of Agriculture and Farmers Welfare for 

implementation at the district level. Therefore, district-wise implementation 

status or availability of “FDI data” in Assam does not arise.  

(f) To improve data availability and institutional coordination for farmer-

related schemes in the State, the following steps are being undertaken: 

• Implementation of digital initiatives such as the Farmer Registry, 

Digital Crop Survey, and Geo-Reference Village Maps Registries under 

the Digital Public Infrastructure (DPI) initiative of Agri Stack. 

• Strengthening inter-departmental coordination among the Agriculture, 

Revenue, and allied departments at the State level. 
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• Adoption of standardised data formats and protocols to improve 

interoperability. 

• Capacity building of State and district officials for the effective use of 

digital systems. 

 

PLI SCHEME 

1770.  SHRI SELVAGANAPATHI T.M.: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  whether it is a fact that various production linked incentives schemes 

active in the country have resulted in actual investment of over Rs.1.88 

lakh crore across 14 sectors as of June, 2025, if so, the details thereof; 

(b)  whether investments through the production linked incentives schemes 

had resulted in incremental production and sales of over Rs.17 lakh 

crore and employment generation of over 12.3 lakh, including both direct 

and indirect employment; 

(c)  whether production linked incentive schemes have witnessed exports 

exceeding Rs.7.5 lakh crore with significant contributions from sectors 

such as electronics, pharmaceuticals, telecom and networking products 

and food processing; and 

(d)  if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (d) The Production Linked Incentive (PLI) schemes have been 

launched for 14 key sectors with an outlay of Rs. 1.97 lakh crore. The 

Schemes incentivize incremental production and sales, thereby facilitating 

fresh investments in identified sectors and promoting expansion of 

manufacturing capacities. The performance- linked nature of the incentives has 

contributed to increased production, higher turnover and improved capacity 

utilization by participating companies. 

The schemes implemented across 14 key sectors in the country have 

generated actual investments exceeding ₹2 lakh crore as of 30th September 

2025. These investments have been reported under all 14 PLI Schemes 

notified by the Government, encompassing sectors such as Large-Scale 

Electronics Manufacturing (LSEM), IT Hardware, Pharmaceuticals, Medical 

Devices, Automobiles and Auto Components, Advanced Chemistry Cell 

Batteries, Telecom and Networking Products, Food Processing, Textiles, 

Specialty Steel, White Goods, Drones and Drone Components, among others. 

The investments made under the PLI Schemes have led to incremental 

production and sales of over ₹18.70 lakh crore, reported under 12 PLI 

Schemes as of 30th September, 2025. Further, the Schemes have 

resulted in an employment generation of over 12.60 lakh (direct and 
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indirect), and 806 applications have been approved across all 14 sectors 

covered under the PLI framework. 

The impact of PLI Schemes has been significant across various sectors 

in India. These schemes have incentivized domestic manufacturing, leading to 

increased production, job creation and a boost in exports. Some of the major 

sectoral impacts include the pharmaceuticals sector which has witnessed 

cumulative sales of ₹2.66 lakh crore out of which exports of ₹1.70 lakh crore 

has been achieved in the first three years of the scheme. The scheme has 

contributed to India becoming a net exporter of bulk drugs (2280 cr.) from net 

importer (-1930 cr.) as was the case in FY 2021-22. It has also resulted in 

significant reduction in gap between the domestic manufacturing capacity and 

demand of critical drugs. 

Similarly, under the PLI Scheme for medical devices, 21 projects have 

started manufacturing of 54 unique medical devices, which include high end 

devices such as Linear Accelerator (LINAC), MRI, CT-Scan, Heart Valve, 

Stent, Dialyzer Machine, C-Arm, Cath Lab, Mammograph, MRI Coils, etc. 

Further in the electronics sector, the production of mobiles in value terms has 

increased by around 146% from INR 2,13,773 Cr in 2020-21 to INR 5,25,000 

crore in 2024-25 as per industry association and DGCIS. During the same 

period, exports of mobile phones in value terms has increased by around 

775% from INR 22,870 crore in 2020-21 to INR 2,00,000 crore in 2024-25. 

The PLI Schemes have witnessed exports exceeding ₹8.2 lakh crore as 

of 30th September, 2025, wherein significant export contributions have been 
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recorded from sectors such as Large Scale Electronics Manufacturing (LSEM), 

Pharmaceuticals, Telecom and Networking Products, and Food Processing, 

among others. The PLI Schemes have contributed substantially towards 

strengthening domestic manufacturing capacity, enhancing exports, generating 

employment and reducing the import dependence across multiple strategic 

sectors. 

EXPORT PROMOTION  

1771. SHRI DHARAMBIR SINGH: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) whether the Government is encouraging participation of MSMEs from non-

metro districts in export promotion schemes; 

(b) whether district-level facilitation centres are being strengthened; 

(c) the nature of capacity-building support provided; and  

(d) the export-linked initiatives extended to enterprises in Bhiwani-

Mahendragarh Lok Sabha Constituency? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) Government has approved the Export Promotion Mission (EPM) on 12 

November 2025 with objective of strengthening India’s export competitiveness 

and providing targeted support to exporters in global markets with a particular 

focus on Micro, Small, and Medium Enterprises (MSMEs) across India. The 

Export Promotion Mission is structured around two integrated sub schemes: 
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 NIRYAT PROTSAHAN, focused on improving access to trade 

finance through instruments such as interest subvention, support 

for export factoring, collateral guarantee for export credit, credit for 

e-commerce exporters, and credit enhancement support for export 

diversification; and  

 NIRYAT DISHA, focused on other trade enablers such as export 

quality and compliance support, international branding and 

packaging, market access initiatives, export logistics and 

warehousing, capacity building and trade intelligence. 

(b) The Ministry of Micro, Small and Medium Enterprises has established 65 

Export Facilitation Centres (EFCs) in its field offices across the country with the 

aim of providing requisite mentoring and handholding support to MSMEs in 

exporting their products and services. Export Facilitation Centres (EFCs) 

support MSME exporters by providing comprehensive assistance across key 

areas. These include the dissemination of information on export-related 

schemes and benefits, training and workshops on export compliance, 

handholding in export documentation and procedures, engagement with 

industry associations, State Governments and Department of Commerce to 

facilitate MSMEs. 

(c) Capacity building initiatives under the Export Promotion Mission includes 

and are not limited to, outreach programs, knowledge dissemination, 

workshops, seminars, and initiatives to strengthen exporter preparedness. 
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(d) The initiatives under the Export Promotion Mission and all other Duty 

Exemption/Remission Schemes under the Foreign Trade Policy are available 

to exporters across India including Bhiwani-Mahendragarh. 

Further, the Ministry of MSME currently operates two Export Facilitation 

Centres (EFCs) in Haryana in its field offices, namely, MSME- Development 

and Facilitation Office, Karnal and Technology Centre, Rohtak. 

Export Facilitation Centres (EFCs) in Haryana have provided 

handholding to MSMEs through Management Development Programmes 

(MDPs) on Export Marketing, National Seminars/ Workshops on Export 

Packaging, Export Credit and Insurance etc. 

PROMOTING HEAVY INDUSTRIES 

1772. SHRI ZIA UR REHMAN:  

Will the Minister of HEAVY INDUSTRIES be pleased to state:  

(a) whether the Government is aware of limited presence of heavy industries 

and manufacturing clusters in Western Uttar Pradesh;  

(b) if so, the details of steps taken to promote industrial investment, technology 

adoption and job creation in the region;  

(c) whether such industrial gaps exist in other parts of the country; and  

(d) if so, the details of the national plan to promote heavy industries and 

manufacturing growth, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 
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(a) Since Industry is a State Subject as per the Seventh Schedule to the 

Constitution of India, the Ministry of Heavy Industries (MHI) does not maintain 

any centralized data relating to the establishment of heavy industries and 

manufacturing clusters in any part of the country including Western Uttar 

Pradesh. 

(b) to (d) Does not arise. 

 

UPSKILLING OF WORKERS IN STEEL INDUSTRY 

1773.  SHRI PRADYUT BORDOLOI: 

Will the Minister of STEEL be pleased to state: 

(a) the details regarding the initiatives undertaken towards skill-based training 

and up-skilling of workers to increase the labour productivity in the steel 

industry; 

(b) the details regarding the extent of automation achieved in the steel industry 

and ongoing and proposed projects towards increased automation for 

improved capacity utilisation and efficiency and to address cost 

competitiveness vis-à-vis global steel producers; and 

(c) the details regarding the incentives given under the ‘PLI Scheme for 

Specialty Steel’, the number of beneficiaries along with the incentives 

availed during the last five years, year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 
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(a) The steel industry is improving labour productivity by focusing on skill 

development and workers training. This includes in-house technical and multi-

skill training, as well as learning in advanced maintenance and automation. 

Companies are also working with technology partners and academic 

institutions to build expertise. Digital learning, skill recognition for contract 

workers, and leadership training help in increasing productivity and efficiency. 

(b) The steel industry is using automation and digital technologies across 

select shop floors through the adoption of artificial intelligence and machine 

learning models. Tools like digital twins, and predictive maintenance are 

helping factories run more efficiently and reduce equipment breakdowns. 

Digital solutions are making supply chain and office work faster and easier. 

Efforts are focussed on using AI-based decision tools, and better connectivity 

to improve performance and cost competitiveness. 

(c) Incentive amounts of ₹48 crore and ₹187.73 crore have been disbursed to 

the participating companies under the Production Linked Incentive (PLI) 

Scheme during Financial Year 2024–25 and Financial Year 2025–26, 

respectively. There are 44 projects from 19 companies under first round of PLI 

and 42 projects from 25 companies under second round of PLI. 

 
BOOM IN AQUACULTURE 

1774. DR. RAJ KUMAR CHABBEWAL: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 
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(a) whether there is a boom in aquaculture in many parts of the country, 

especially in northern States of the country like Punjab; 

(b) if so, the details thereof along with the reasons therefor, State/UT-wise 

especially in Punjab; 

(c) whether the Government is taking any steps to promote aquaculture including 

shrimp farming in these States; and 

(d) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) to (d) The Government of India during last one decade has taken up 

several initiatives including stepping of financial investment of Rs.39,272 crore 

through various Centrally Sponsored and Central Sector Schemes to address 

the critical gaps in fish production, productivity, shrimp farming, quality, 

technology, post-harvest infrastructure, modernization and strengthening of 

fisheries value chain, reduction of post-harvest losses, traceability, establishing 

a robust fisheries management framework and fishers’ welfare in all the States 

and Union Territories (UTs) including the State of Punjab. The schemes 

launched during the above said period for holistic development of the fisheries 

and aquaculture sector in the country including shrimp farming includes; (i) 

Blue Revolution: Integrated Development and Management of Fisheries, (ii) 

Fisheries and Aquaculture Infrastructure Development Fund (FIDF), (iii) 

Pradhan Mantri Matsya Sampada Yojana (PMMSY), (iv) Pradhan Mantri 
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Matsya Kisan Samridhi Sah Yojana (PM-MKSSY) and (v) Kisan Credit Card 

(KCC).  

The schemes and policy initiatives taken up by the Government also 

contributed significantly towards overall growth of fisheries and aquaculture 

sector in the country including enhancement of fish production and 

productivity. Over the past decade, the fisheries sector in India has shown a 

sustained annual average growth rate of 8.74%. The total fish production has 

surged from 95.79 lakh tonnes in 2013-14 to 197.75 lakh tons in 2024-25 

marking a remarkable transformation. Notably, inland fisheries and aquaculture 

production witnessed an impressive 147% growth, rising from 61.36 lakh 

tonnes in 2013-14 to 151.60 lakh tonne in 2024-25. Similarly, the fish 

production in the State of Punjab has registered more than 95% increasing 

with increased from 1.04 lakh tonne in 2013-14 to 2.03 lakh tonne in 2024-25. 

The State/UT-wise details of fish production in the States and UTs including in 

the State of Punjab during 2024-25 is given in the enclosed  Statement. 

Further, the Department of Fisheries, Ministry of Fisheries, Animal 

Husbandry and Dairying during the last five financial years (2020-21 to 2025-

26) has accorded approvals to the fisheries and aquaculture development 

proposals of Government of Punjab at a total cost of Rs. 68.90 crore with the 

central share of Rs. 23.86 crore under the Pradhan Mantri Matsya Sampada 

Yojana (PMMSY).  
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STATEMENT 

State/UT-wise details of fish production during 2024-25 

(in lakhs tonnes) 

Sl.No State/UT's 
2024-25  

Inland Marine Total 

1 Andhra Pradesh 48.88 6.51 55.39 

2 Arunachal Pradesh 0.11 0 0.11 

3 Assam 5.29 0 5.29 

4 Bihar 9.6 0 9.6 

5 Chhattisgarh 8.73 0 8.73 

6 Goa 0.09 1.28 1.37 

7 Gujarat 2.78 7.64 10.43 

8 Haryana 2.32 0 2.32 

9 Himachal Pradesh 0.19 0 0.19 

10 Jammu and Kashmir 0.29 0 0.29 

11 Jharkhand 3.63 0 3.63 

12 Karnataka 4.37 5.26 9.63 

13 Kerala 2.8 6.47 9.27 

14 Madhya Pradesh 4.45 0 4.45 

15 Maharashtra 2.71 4.64 7.35 

16 Manipur 0.37 0 0.37 

17 Meghalaya 0.2 0 0.2 
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18 Mizoram 0.07 0 0.07 

19 Nagaland 0.11 0 0.11 

20 Odisha 9.53 2.39 11.92 

21 Punjab 2.03 0 2.03 

22 Rajasthan 1.14 0 1.14 

23 Sikkim 0.01 0 0.01 

24 Tamil Nadu 2.67 6.81 9.48 

25 Telengana 4.77 0 4.77 

26 Tripura 0.89 0 0.89 

27 Uttarakhand 0.1 0 0.1 

28 Uttar Pradesh 13.31 0 13.31 

29 West Bengal 20.07 3.67 23.74 

30 A and N Islands 0.01 0.52 0.53 

31 Chandigarh 0 0 0 

32 
Daman and Diu andDadar 

and Nagar Haveli 
0 0.31 0.31 

33 Delhi 0.01 0 0.01 

34 Ladakh 0 0 0 

35 Lakshadweep 0 0.19 0.19 

36 Puducherry 0.06 0.43 0.49 

Total  151.6 46.15 197.75 
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दिलतŌ के िवŁĦ अÂयाचार कì घटनाए ं

1775. ®ी भाऊसाहबे राजाराम वाकचौर:े  

³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 

(क)  ³या देश म¤ दिलत समदुायŌ के िवŁĦ अÂयाचार कì घटनाओ ंम¤ तेजी से विृĦ हòई है और 

यिद हां, तो तÂसंबंधी राºय-वार Êयौरा ³या है; 

(ख)  ³या सरकार ने दिलत समदुायŌ कì सुर±ा के िलए उिचत कदम उठाए ह§/उठाने का िवचार 

ह,ै यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ग)  ³या सरकार का अनुसूिचत जाित और अनुसूिचत जनजाित (अÂयाचार िनवारण) 

अिधिनयम को और स´त बनाने और इसके स´त पालन के िलए राºय सरकारŌ को 

िदशािनद¥श जारी करने का ÿÖताव है और यिद हां, तो इसका िववरण ³या है, और यिद 

नहé, तो इसके ³या कारण ह§? 

सामािजक Æयाय और अिधकाåरता मýंालय म¤ राºय मýंी (®ी रामदास अठावल)े: 

(क) राÕůीय अपराध åरकाडª Êयूरो (एनसीआरबी), गहृ मýंालय अपने ÿकाशन 'भारत म¤ अपराध' म¤ 

अपराधŌ पर सांि´यकìय आंकड़Ō का संकलन और ÿकाशन करता है। ÿकािशत åरपोटª वषª 2023 

तक उपलÊध ह§। एनसीआरबी के आंकड़Ō के अनुसार, 2021, 2022 और 2023 के दौरान 

अनसुूिचत जाितयŌ के िवŁĦ हòए अपराध/अÂयाचार के संबंध म¤ दजª मामलŌ कì सं́ या øमशः 

50,900, 57,582 और 57,789 है। वषª 2023 के दौरान अनसुूिचत जाितयŌ के िवŁĦ हòए 

अपराध/अÂयाचार के संबधं म¤ दजª मामलŌ कì राºयवार/संघ राºय ±ेý-वार सं́ या संलµन िववरण 

म¤ दी गई है। 

बढ़ती जागŁकता, Óयापक ÿचार तथा पुिलसकिमªयŌ के ±मता िनमाªण Ĭारा उÆह¤ इस संबंध 

म¤ संवेदनशील बनाया जाना कुछ ऐसे कारण ह§; िजनकì वजह से अनसुूिचत जाित और अनसुूिचत 

जनजाित (अÂयाचार िनवारण) अिधिनयम, 1989 के अंतगªत और अिधक मामले दजª िकए जा रह े

ह§। 
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(ख) अनसुूिचत जाित और अनसुूिचत जनजाित (अÂयाचार िनवारण) अिधिनयम, 1989 

अनसुूिचत जाितयŌ (एससी) और अनुसूिचत जनजाितयŌ (एसटी) के सदÖयŌ के िखलाफ अÂयाचार 

के अपराधŌ को रोकने के िलए अिधिनयिमत िकया गया था, िजसका उĥेÔय अनुसूिचत जाितयŌ 

और अनुसूिचत जनजाितयŌ को अिधक से अिधक Æयाय ÿदान करना था। अनुसूिचत 

जाित/अनुसूिचत जनजाित (पीओए) अिधिनयम, 1989 को अनुसूिचत जाित और अनुसूिचत 

जनजाित (अÂयाचार िनवारण) संशोधन अिधिनयम, 2015 Ĭारा संशोिधत िकया गया था, िजस े

26.01.2016 स ेलागू िकया गया था, तािक अनुसूिचत जाितयŌ और अनसुूिचत जनजाितयŌ कì 

सरु±ा के िलए िनÌनिलिखत अितåरĉ ÿावधान िकए जा सक¤ : 

क. अनसुूिचत जाितयŌ और अनुसूिचत जनजाितयŌ के सदÖयŌ के िवŁĦ अÂयाचार के 

अपराधŌ के Âवåरत िवचारण के िलए अनÆय िवशेष ÆयायालयŌ कì Öथापना। 

ख. अनÆय िवशेष ÆयायालयŌ म¤ अपराधŌ कì सनुवाई के िलए अनÆय लोक अिभयोजक को 

िनिदªĶ करना। 

ग. अÂयाचार के कई नए अपराधŌ को जोड़ा जाना जो अनसुूिचत जाितयŌ और अनुसूिचत 

जनजाितयŌ के सदÖयŌ कì गåरमा के िलए अपमानजनक था, जसैे सामािजक या आिथªक 

बिहÕकार करना, अनुसूिचत जाित/अनुसूिचत जनजाित कì मिहला को देवदासी के łप म¤ 

समिपªत करना आिद। 

घ. "पीिड़तŌ और गवाहŌ के अिधकार" से संबंिधत एक नया अÅयाय जोड़ना।  

ङ. पीिड़तŌ, उनके ÿितवािदयŌ और गवाहŌ कì सुर±ा के िलए आवÔयक ÓयवÖथा करने के िलए 

राºय पर कुछ कतªÓयŌ और िजÌमेदाåरयŌ को लागू िकया जाना।  

उपरोĉ अिधिनयम को 2018 म¤ पनु: संशोिधत िकया गया था, िजसम¤ ÿावधान िकया गया 

िक (क) अिधिनयम के अंतगªत िकसी भी Óयिĉ के िवŁĦ ÿथम सूचना åरपोटª (एफआईआर) के 

पंजीकरण के िलए ÿारिंभक जांच कì आवÔयकता नहé होगी; और (ख) जांच अिधकारी को यिद 

आवÔयक हो, तो िकसी ऐसे Óयिĉ कì िगरÉतारी के िलए अनमुोदन कì आवÔयकता नहé होगी, 
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िजसके िवŁĦ इस अिधिनयम के अधीन अपराध करने का आरोप लगाया गया हो और इस 

अिधिनयम या संिहता के अधीन उपबंिधत ÿिøया के अलावा कोई अÆय ÿिøया लागू नहé होगी। 

इसके अलावा, संिहता कì धारा 438 के ÿावधान इस अिधिनयम के तहत िकसी मामले पर लागू 

नहé हŌगे, भले ही िकसी भी Æयायालय ने ऐसा िनणªय या आदेश या िनद¥श िदया हो।  

(ग) अनसुूिचत जाित और अनुसूिचत जनजाित (पीओए) अिधिनयम, 1989 म¤ संशोधन करने 

का कोई ÿÖताव नहé है ³यŌिक अिधिनयम को पीिड़तŌ और गवाहŌ के िहत म¤ इसके ÿावधानŌ को 

और अिधक कठोर बनाने के िलए वषª 2016 और 2018 म¤ संशोधन िकया गया है। 

सामािजक Æयाय और अिधकाåरता िवभाग अनुसूिचत जाित/अनुसूिचत जनजाित (पीओए) 

अिधिनयम, 1989 के कायाªÆवयन कì िनयिमत łप से िनगरानी करता है और राºयŌ/संघ राºय 

±ेýŌ को एडवाइजरी के माÅयम से िनदेश जारी करता है तथा अिधिनयम के ÿावधानŌ के ÿभावी 

कायाªÆवयन के िलए िचंतन िशिवर और मािसक समी±ा बैठक¤  करता है। 

गहृ मýंालय अपने Öतर पर समय-समय पर राºय सरकारŌ/संघ राºय ±ेý ÿशासनŌ को 

पीओए अिधिनयम और िनयम के उपबधंŌ को इसके मूल भाव के अनुसार कायाªिÆवत करने के िलए 

एडवाइजरी जारी करता है। 

िववरण 

वषª 2023 के दौरान अनुसूिचत जाितयŌ के िवŁĦ हòए अपराध/अÂयाचार के सबंधं म¤ दजª 
मामलŌ कì राºयवार/सघं राºय ±ेý-वार सं́ या 

ø.स.ं राºय/सघं राºय ±ेý 2023 के दौरान दजª मामलŌ कì स.ं 
1 आňं ÿदेश 2027 
2 अŁणाचल ÿदेश 0 
3 असम 5 
4 िबहार 7064 
5 छ°ीसगढ़ 250 
6 गोवा 4 
7 गजुरात 1373 
8 हåरयाणा 1539 
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9 िहमाचल ÿदेश 229 
10 झारखंड 604 
11 कनाªटक 1923 
12 केरल 1128 
13 मÅय ÿदेश 8232 
14 महाराÕů 3024 
15 मिणपरु 0 
16 मेघालय 0 
17 िमजोरम 0 
18 नागाल§ड 0 
19 ओिडशा 2696 
20 पंजाब 116 
21 राजÖथान 8449 
22 िसि³कम 0 
23 तिमलनाडु 1921 
24 तेलंगाना 1709 
25 िýपरुा 0 
26 उ°र ÿदेश 15130 
27 उ°राखंड 102 
28 पिĲम बंगाल 102 
29 अंडमान और िनकोबार Ĭीप समूह 0 
30 चंडीगढ़ 3 
31 दादरा और नगर हवेली तथा दमन और 

दीव 
1 

32 िदÐली 128 
33 जÌमू-कÔमीर 26 
34 लĥाख 0 
35 ल±Ĭीप 0 
36 पदुुचेरी 4 
 कुल (अिखल भारतीय) 57789 
ąोत: एनसीआरबी  
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DETAILS OF UNIQUE DISABILITY ID 

1776. SHRI BAPI HALDAR: 
           SHRI RAJU BISTA:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state: 

(a) the total number of persons with disabilities, along with the category of 

disability as per Census 2011, State and district-wise including West Bengal;  

(b) the total number of Unique Disability ID (UDID) cards issued so far, and the 

reasons for the long delay in issuance of UDID cards in the State along with 

type of disability, State and Gender-wise including West Bengal and in 

Darjeeling and Kalimpong districts;  

(c) the amount of funds released under the UDID scheme and details of works 

undertaken for the implementation UDID scheme, State-wise; and 

(d) whether it is a fact that UDID registration is mandatory for divyangs to avail 

assistance under ADIP scheme and if so, the steps taken by the Government 

to ensure that all divyangs are issued UDID cards for the effective 

implementation of ADIP scheme and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 
FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. 
VERMA): 

(a) As per the data available on official website of the Registrar General and 

Census Commissioner of India 

(https://censusindia.gov.in/nada/index.php/catalog/43469) the total number 
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of persons with disabilities, along with the category of disability as per Census 

2011, State -wise including West Bengal is given in the enclosed Statement-I. 

(b)  As per information available on the Unique Disability Identity (UDID) portal, 

13376684 UDID cards have been issued across the country as on 05.02.2025. 

The issuance of UDID cards is carried out by the notified Hospitals authorized 

by respective State/UT Governments. the reasons and timelines of issuance of 

UDID cards depend upon the availability of medical infrastructure at the 

disposal of the State Governments. The status of issuance of UDID cards and 

Disabilities certificates in West Bengal and Darjeeling and Kalimpong as on 

05.02.2026 is as under: 

S. No. State/District Total no. of UDID cards 

i. West Bengal 2,19,853 

ii. Darjeeling 1,792 

iii. Kalimpong 627 

 

(c)  Under the UDID Sub scheme, one time grant-in-aid is provided to State/UT 

Government towards publicity of UDID project, procurement of Information 

Technology (IT) infrastructure for hospitals and digitization of manual disability 

certificates. Grant at the rate of Rs. 50,000/- (Rupees Fifty Thousand only) per 

month for appointing one State Coordinator per State/UT is also provided. A 

statement indicating State/UT wise fund released during the last three financial 

years and current financial year for the implementation of UDID sub scheme is 

given in the enclosed Statement-II. 
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(d) New Disability assessment guidelines were framed and notified in 

consultation of Directorate General Health Services on 12.03.2024 with 

simplified assessment parameters. Eight zonal training programmes were 

conducted across the country covering more than 6000 disability assessment 

experts across the country.  

Under the Scheme of Assistance to Persons with Disabilities for 

Purchase/Fitting of Aids/Appliances (ADIP Scheme), the beneficiaries shall 

have a UDID Card or enrollment number of UDID card alongwith a disability 

certificate to avail aids and appliances for the first time. In order to avail the 

repeat benefit under ADIP Scheme, the beneficiaries shall have a UDID card. 

     In order to ensure effective implementation of ADIP Scheme, the 

Implementing agencies are encouraged to enroll the beneficiaries for UDID 

card at the time of assessment of beneficiaries for aids and assistive devices. 

 

STATEMENT-I 

DISABLED POPULATION BY TYPE OF DISABILITY - 2011  

State Name 

Total 

PwD Seeing Hearing Speech Movement 

Mental 

Retardation 

Mental 

Illness 

Any 

other 

Multiple 

disability 
 JAMMU and 

KASHMIR 361153 66448 74096 18681 58137 16724 15669 66957 44441 
 HIMACHAL 

PRADESH 155316 26076 26700 8278 32550 8986 5166 29024 18536 

 PUNJAB 654063 82199 146696 24549 130044 45070 21925 165607 37973 

 CHANDIGARH 14796 1774 2475 961 3815 1090 756 2583 1342 

 UTTARAKHAND 185272 29107 37681 12348 36996 11450 6443 30723 20524 

 HARYANA 546374 82702 115527 21787 116026 30070 16191 116821 47250 

 NCT OF DELHI 234882 30124 34499 15094 67383 16338 10046 37013 24385 
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 RAJASTHAN 1563694 314618 218873 69484 427364 81389 41047 199696 211223 

 UTTAR PRADESH 4157514 763988 1027835 266586 677713 181342 76603 946436 217011 

 BIHAR 2331009 549080 572163 170845 369577 89251 37521 431728 110844 

 SIKKIM 18187 2772 5343 1577 2067 516 513 2459 2940 
 ARUNACHAL 

PRADESH 26734 5652 8127 1538 3235 1264 631 3878 2409 

 NAGALAND 29631 4150 8940 2294 3828 1250 995 4838 3336 

 MANIPUR 58547 19194 12891 2661 5315 4846 1459 8628 3553 

 MIZORAM 15160 2035 3354 1163 1976 1585 1050 1914 2083 

 TRIPURA 64346 10828 11695 4567 11707 4307 2909 11825 6508 

 MEGHALAYA 44317 6980 12353 2707 5312 2332 2340 8717 3576 

 ASSAM 480065 80553 101577 39750 76007 26374 18819 87461 49524 

 WEST BENGAL 2017406 424473 315192 147336 322945 136523 71515 402921 196501 

 JHARKHAND 769980 180721 165861 46684 147892 37458 20157 112372 58835 

 ODISHA 1244402 263799 237858 68517 259899 72399 42837 172881 126212 

 CHHATTISGARH 624937 111169 92315 28262 190328 33171 20832 76903 71957 
 MADHYA 

PRADESH 1551931 270751 267361 69324 404738 77803 39513 295035 127406 

 GUJARAT 1092302 214150 190675 60332 245879 66393 42037 197725 75111 

 DAMAN and DIU 2196 382 309 149 620 176 89 264 207 
 DADRA & NAGAR 

HAVELI 3294 429 715 201 682 180 115 483 489 

 MAHARASHTRA 2963392 574052 473271 473610 548418 160209 58753 510736 164343 
 ANDHRA 

PRADESH 2266607 398144 334292 219543 538934 132380 43169 409775 190370 

 KARNATAKA 1324205 264170 235691 90741 271982 93974 20913 246721 100013 

 GOA 33012 4964 5347 5272 5578 1817 1675 5784 2575 

 LAKSHADWEEP 1615 337 224 73 361 112 96 183 229 

 KERALA 761843 115513 105366 41346 171630 65709 66915 96131 99233 

 TAMIL NADU 1179963 127405 220241 80077 287241 100847 32964 238392 92796 

 PUDUCHERRY 30189 3608 6152 1824 9054 2335 853 4137 2226 
ANDAMAN & 

NICOBAR ISLANDS 6660 1084 1219 531 1593 294 364 838 737 

Total 26814994 5033431 5072914 1998692 5436826 1505964 722880 4927589 2116698 
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STATEMENT-II 

State wise and Financial Year wise expenditure under UDID Sub Scheme  

S.No. 

  
2022-23 2023-24 2024-25 2025-26 

Grand 
Total  

States/UTS Fund 
Released 

(Rs. in 
Lakh) 

Fund 
Released 

(Rs. in 
Lakh) 

Fund 
Released 

(Rs. in 
Lakh)  

Fund 
Released 

(Rs. in 
Lakh) 

(Rs. in 
Lakhs) 

1 
ANDAMAN AND  
NICOBAR ISLANDS 

8.04 6.00 6.50 4.38 24.92 

2 ANDHRA PRADESH 5.00 6.00 5.20 5.10 21.30 

3 
ARUNACHAL 
PRADESH 

6.00 3.00 6.00 3.00 18.00 

4 ASSAM 7.13 3.00 4.00 9.44 23.57 
5 BIHAR 5.00 6.00 6.30   17.30 
6 CHANDIGARH 6.75 4.37 6.30 6.58 24.00 
7 CHHATTISGARH 0 0 0 0 0 

8 

DADRA AND NAGAR 
HAVELI and DAMAN 
AND DIU 

0 0 6.00 4.72 10.72 

9 DELHI 4.28 6.00 1.00 0 11.28 
10 GOA 3.00 3.00 3.00 12.75 21.75 
11 GUJARAT 6.00 3.00 4.43 6.72 20.15 
12 HARYANA 0 0 0 0 0 

13 
HIMACHAL 
PRADESH 

4.57 5.78 3.15 6.45 19.95 

14 
JAMMU AND 
KASHMIR 

16.00 0 0 0 16.00 

15 JHARKHAND 0 8.49 3.00 5.41 16.90 
16 KARNATAKA 0 3.00 6.23 5.25 14.48 
17 KERALA 3.00 0 0 0 3.00 
18 LADAKH 0 0 0 0 0 
19 LAKSHADWEEP 0 0 0 0 0 
20 MADHYA PRADESH 0 0 0 0 0 
21 MAHARASHTRA 3.00 5.66 0 7.18 15.84 
22 MANIPUR 18.00 6.00 3.00 3.30 30.30 



10.02.2026  872 
 

 

23 MEGHALAYA 0 0 0 0 0 
24 MIZORAM 6.00 6.00 4.00 5.00 21.00 
25 NAGALAND 3.65 6.00 4.00 2.00 15.65 
26 ODISHA 0 0 0 0 0 
27 PUDUCHERRY 4.00 0 2.70 5.66 12.36 
28 PUNJAB 0 5.09 0 3.15 8.24 
29 RAJASTHAN 3.00 2.91 3.00 3.00 11.91 
30 SIKKIM 6.00 7.50 3.00 3.15 19.65 
31 TAMIL NADU 5.67 3.00 0 0.94 9.61 
32 TELANGANA 0 0 0 0 0 
33 TRIPURA 15.82 0 3.52 1.46 20.80 
34 UTTAR PRADESH 9.76 33.70 1.20 7.83 52.49 
35 UTTARAKHAND 3.00 6.00 3.15 6.15 18.30 
36 WEST BENGAL 6.00 0 0 0 6.00 

Total 158.67 139.50 88.68 118.62 505.47 
 

CROPS COVERED UNDER PMFBY 

1777.  SHRI ARVIND GANPAT SAWANT: 
          SHRI SANJAY UTTAMRAO DESHMUKH: 
          SHRI SANJAY HARIBHAU JADHAV: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state:  

(a) whether all crops in the country are covered under the Pradhan Mantri 

Fasal Bima Yojana, if so, the details thereof; 

(b) the details of crops eligible for insurance coverage under the said schemes, 

State-wise specific details pertaining to Maharashtra; 

(c) whether the Government provides subsidy on premium rates under the 

Pradhan Mantri Fasal Bima Yojana, if so, the details thereof; 
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(d) whether farmers are required to pay the entire premium amount for 

enrolment under the Pradhan Mantri Fasal Bima Yojana, if so, the details 

thereof; 

(e) whether there are any conditions or exclusions under the Pradhan Mantri 

Fasal Bima Yojana with respect to the types of natural calamities, if so, the 

details thereof, specifying the types of incidents or risks; 

(f) whether farmers can avail benefits under the Pradhan Mantri Fasal Bima 

Yojana for both pre-sowing and post-harvest losses; and 

(g) if so, the details thereof and the details of coverage for these specific 

periods? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (b) The Pradhan Mantri Fasal Bima Yojana (PMFBY) envisages 

coverage of all food crops (cereals, millets and pulses), oilseeds and 

commercial/horticultural crops subject to availability of past yield data of 

requisite number of years based on Crop Cutting Experiments (CCEs) as well 

as capacity of the State Government to conduct requisite number of CCEs to 

assess the yield of the crop to calculate claims. However, specific crop is 

notified by the concerned State Government keeping in view the aforesaid 

provision.  

For the crops not meeting the aforesaid conditions, the concerned State 

Government is free to notify them for coverage under Restructured Weather 
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Based Crop Insurance Scheme (RWBCIS) under which claims payment are 

being structured on the basis of weather index parameters. 

State-wise details of crops notified by the State Governments under the 

scheme during 2024-25 are given in the enclosed Statement.  

(c) and (d)The actuarial/bidded/tendered premium rates are charged by 

implementing agencies under PMFBY. However, extremely low premium rate 

across the country for the season is charged from the famers, which is 

maximum 2% of sum insured for Kharif crops, maximum 1.5% of sum insured 

for Rabi crops and maximum 5% of sum insured for commercial/horticultural 

crops.  Remaining part of actuarial premium is shared by the Central and State 

Government on 50:50 basis except North Eastern States (from Kharif 2020) 

and Himalayan States (from Kharif 2023) where it is shared in the ratio of 

90:10.  

Further, Operational guidelines of the scheme further provide for 3 

Alternate Risk Transfer models other than standard PMFBY, namely cup and 

cap model (80:110), cup and cap model (60:130) and profit and loss sharing 

model, under which in case of claims below certain threshold, portion of the 

premium paid by the Government as subsidy will go back to the State treasury. 

States have been given the flexibility to choose the main scheme any one of 

these models.  

(e) to (g) PMFBY provides for comprehensive risk insurance against crop 

damage from pre-sowing to post-harvest for food crops (cereals, millets and 

pulses), oilseeds and annual commercial horticultural crops notified by the 
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concerned State Government.  Risk coverage under the scheme is divided in 

to two parts namely, Basic Cover and Add-on Cover. 

The Basic Cover, which is mandatory cover, safeguards the crops of 

farmers against wide spread yield loss due to non-preventable natural risks viz. 

drought, dry spells, flood, inundation, wide-spread pest and disease attack, 

landslides, natural fire due to lightening, storm, hailstorm, and cyclone on Area 

Approach basis, where claims are worked out and settled based on yield data 

furnished by the State Government concerned. In this case, farmer is not 

required to intimate the losses to the Government or insurance company.  

 However, apart from the mandatory basic cover, the State 

Governments/UT Administrations, with approval of State Level Coordination 

Committee on Crop Insurance (SLCCCI) can choose any or all of the following 

add-on covers, based on the need of the specific crop/area in their State/UT to 

cover different stages of the crop and risks leading to crop loss :  

1. Prevented Sowing/Planting/Germination Risk can be invoked when 

Insured area is prevented from sowing/planting/germination due to deficit 

rainfall or adverse seasonal/climatic conditions.  

2. Mid-Season Adversity can be invoked during loss in case of adverse 

seasonal conditions during the crop season viz. floods, prolonged dry spells 

and severe drought etc., wherein expected yield during the season is likely to 

be less than 50% of the normal yield. This add-on feature facilitates the 

provision for immediate relief to insured farmers in case of occurrence of such 

risks.  
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3. Post-Harvest Losses can be invoked to provide coverage up to a 

maximum period of two weeks from harvesting, for those crops which are 

required to be dried in cut and spread / small bundled condition depending on 

requirement of the crops in that area and left in the field after harvesting, 

against specific perils of hailstorm, cyclone, cyclonic rains and unseasonal 

rains.  

4. Localized Calamities can be invoked in case of loss/damage to notified 

insured crops resulting from occurrence of identified localized risks of 

hailstorm, landslide, inundation, cloud burst and natural fire due to lightening 

affecting isolated farms in the notified area.  

5. Crop loss due to attack by wild animals can also be notified by the State 

Government as per special provisions given in the Operational Guidelines of 

the scheme. 

In case of add on cover, where claims are worked out on individual 

insured farm level, claims are assessed by a joint committee comprising 

representatives of State Government and concerned insurance company. In 

this case, farmers have to intimate the loss within 72 hours of the loss to State 

Government, insurance company, concerned bank/financial institutions, online 

on portal etc. These loss intimations are liable to be scrutinized by the 

concerned insurance companies before finalization of claims and the extent of 

loss is decided by the committee of State Government officials and concerned 

insurance company.  
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Further, under RWBCIS, claims are worked out on the basis of adverse 

weather parameters, such as deficit and excess rainfall, high or low 

temperature, humidity etc. which are deemed to impact adversely the crop 

production. Thus, claims are dependent on weather/climate data received from 

the notified Weather Stations/Rain Gauge Stations.  

Losses arising out of war and nuclear risks, malicious damage and other 

preventable risks are excluded from coverage under the scheme.  

Since inception of the PMFBY in 2016-17 to 2024-25, cumulatively 78.70 

crore farmer applications and 50 crore ha. area has been insured under the 

scheme with a sum insured of Rs. 20.20 lakh crore. Total claims of over Rs. 

1.92 lakh crore have been paid to about 23 crore farmer applications against 

the farmers’ share of premium of Rs. 38,640 crore. 

 

STATEMENT 

State-wise details of crops notified by the State Governments 
under the scheme during 2024-25 

State Name Crops (Kharif 2024) Crops (Rabi 2024-25) 

Pradhan Mantri Fasal Bima Yojana (PMFBY) 

Andaman and 

Nicobar Islands 
Paddy (Dhan) 

Bhindi, Brinjal, Green gram 

(moong), Cowpea, Tomato 

Andhra Pradesh 

Black Gram (Urad), Fingermillet 

(Ragi/Mandika), Green Gram (Moong), 

Groundnut (Pea Nut), Korra, 

Maize (Makka), Onion, Paddy (Dhan), 

Pearl Millet (Bajra), Pigeon Pea (Red 

Gram/Arhar/Tur), Chillies, Sesame 

Bengal Gram (Chana), Black 

Gram (Urad), Fingermillet 

(Ragi/Mandika), 

Green Gram (Moong), 

Groundnut (Pea Nut), Maize 

(Makka), 
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(Gingelly/Til)/Sesamum, Sorghum 

(Jowar/Great Millet), Turmeric 

Onion, Paddy (Dhan) 

Sesame 

(Gingelly/Til)/Sesamum, 

Sorghum (Jowar/Great Millet), 

Sunflower (Suryamukhi) 

Assam 
Black Gram (Urad), Jute, Maize (Makka), 

Paddy (Dhan) 

Maize (Makka), Mustard, 

Paddy (Dhan), Potato, 

Sugarcane 

Chhattisgarh 

Black Gram (Urad), Fingermillet 

(Ragi/Mandika), Green Gram (Moong), 

Groundnut (Pea Nut), Kodo Millet 

(Kodara/Varagu), Little Millet 

(Samai/Kutki/Kodo-Kutki), Maize (Makka), 

Paddy (Dhan), Pigeon Pea (Red 

Gram/Arhar/Tur), Soybean (Bhat) 

Bengal Gram (Chana), Linseed 

(Alsi), Mustard, Wheat 

Goa Paddy (Dhan), Sugarcane Paddy (Dhan), Pulses 

Haryana 

Cotton (Kapas), Green Gram (Moong), 

Maize (Makka), Paddy (Dhan), Pearl Millet 

(Bajra) 

Barley (Jau), Bengal Gram 

(Chana), 

Mustard, Sunflower 

(Suryamukhi), 

Wheat 

Himachal 

Pradesh 
Maize (Makka), Paddy (Dhan) Barley (Jau), Wheat 

Jammu And 

Kashmir 
Maize (Makka), Paddy (Dhan) Mustard, Wheat 

Jharkhand Maize (Makka), Paddy (Dhan) 
Bengal Gram (Chana), Mustard, 

Potato, Wheat 

Karnataka 

Black Gram (Urad), Green Gram (Moong), 

Groundnut (Pea Nut), Horse Gram 

(kulthi/kultha), Maize (Makka), Onion, 

Pearl Millet (Bajra), Pigeon pea (red 

gram/arhar/tur), Chillies, Sesame 

(Gingelly/Til)/Sesamum, 

Groundnut (Pea Nut), Onion, 

Sunflower (Suryamukhi), Paddy 

(Dhan), Tomato, Fingermillet 

(Ragi/Mandika), Sorghum 

(Jowar/Great Millet), 

Bengal Gram (Chana), Maize 
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Sorghum (Jowar/Great Millet), Soybean 

(bhat), Sunflower (Suryamukhi), Turmeric, 

Cotton (Kapas) Navane, Paddy (Dhan), 

Pigeon pea (red gram/arhar/tur), 

Fingermillet (Ragi/Mandika), Cabbage, 

Save,Tomato, Cowpea, Potato 

 

(Makka), Wheat, Horse Gram 

(kulthi/kultha), Safflower 

(Kusum/Kardi), Linseed (Alsi), 

Maize (Makka), Potato, Green 

Gram (Moong), Black Gram 

(Urad) 

Madhya 

Pradesh 

Black Gram (Urad), Cotton (Kapas), 

Green Gram (Moong), Groundnut (Pea 

Nut), Little Millet (Samai/Kutki/Kodo-

Kutki), Maize (Makka), Paddy (Dhan), 

Pearl Millet (Bajra), Pigeon Pea (Red 

Gram/Arhar/Tur), Sesame 

(Gingelly/Til)/Sesamum,Pearl Millet 

(Bajra), Pigeon Pea (Red 

Gram/Arhar/Tur), Sesame 

(Gingelly/Til)/Sesamum, Sorghum 

(Jowar/Great Millet), Soybean (Bhat) 

Bengal Gram (Chana), Lentil 

(Masur), Linseed (Alsi), 

Mustard, Wheat 

Maharashtra 

Black Gram (Urad), Cotton (Kapas), 

Fingermillet (Ragi/Mandika), Green Gram 

(Moong), Groundnut (Pea Nut), Maize 

(Makka), Niger (Ramtil), Onion, Paddy 

(Dhan), Pearl Millet (Bajra), Pigeon Pea 

(Red Gram/Arhar/Tur), Sesame 

(Gingelly/Til)/Sesamum, Sorghum 

(Jowar/Great Millet), Soybean (Bhat) 

Bengal Gram (Chana), 

Groundnut (Pea Nut), Onion, 

Paddy (Dhan), Sorghum 

(Jowar/Great Millet), Wheat 

Manipur Cabbage, Paddy (Dhan) - 

Meghalaya Ginger, Paddy (Dhan) Bengal Gram (Chana) 

Mizoram Paddy, Ginger, Chilli, Cabbage, Brinjal - 

Odisha 

Cotton (Kapas), Fingermillet 

(Ragi/Mandika), 

Ginger, Groundnut (Pea Nut), Maize 

(Makka), Paddy (Dhan), Pigeon Pea (Red 

Black Gram (Urad), Green Gram 

(Moong), Groundnut (Pea Nut), 

Mustard, Onion, Paddy (Dhan), 

Potato, Sugarcane, Sunflower 
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Gram/Arhar/Tur), Turmeric (Suryamukhi) 

Puducherry Banana, Paddy (Dhan) 

Banana, Black Gram (Urad), 

Green Gram (Moong), 

Groundnut (Pea Nut), Paddy 

(Dhan), 

Cotton (Kapas), Sugarcane 

Rajasthan 

Black Gram (Urad), Cotton (Kapas), 

Cowpea, Green Gram (Moong), 

Groundnut (Pea Nut), Guar, Maize 

(Makka), Moth Bean (Kidney Bean/ Deww 

Gram), Paddy (Dhan), Pearl Millet (Bajra), 

Pigeon Pea (Red Gram/Arhar/Tur), 

Sesame (Gingelly/Til)/Sesamum, 

Sorghum (Jowar/Great Millet), Soybean 

(Bhat) 

Barley (Jau), Bengal Gram 

(Chana), 

Coriander, Cumin, Isabgol, 

Lentil (Masur), Maize (Makka), 

Methi (Fenugreek), Mustard, 

Rocket Salad (Taramira), Wheat 

Sikkim 

Black Gram (Urad), Buck Wheat (Kaspat), 

Fingermillet (Ragi/Mandika), Ginger, 

Maize (Makka), Paddy (Dhan), Soybean 

(Bhat) 

Barley (Jau), Buck Wheat 

(Kaspat), 

Mustard, Potato 

Tamil Nadu 

Banana, Bhindi, Black Gram (Urad), 

Brinjal, Cabbage, Carrot, Cotton (Kapas), 

Cowpea, Fingermillet (Ragi/Mandika), 

Garlic, Green Gram (Moong), Groundnut 

(Pea Nut), Horse Gram (Kulthi/Kultha), 

Little Millet (Samai/Kutki/Kodo-Kutki), 

Maize (Makka), Onion, Paddy (Dhan), 

Pearl Millet (Bajra), 

Pigeon Pea (Red Gram/Arhar/Tur), 

Potato, Sesame (Gingelly/Til)/Sesamum, 

Sorghum (Jowar/Great Millet), Tapioca, 

Tomato, Turmeric 

Banana, Bengal Gram (Chana), 

Bhindi, Black Gram (Urad), 

Brinjal,Cabbage, Carrot, 

Coriander, 

Cotton (Kapas), Fingermillet 

(Ragi/Mandika), Garlic, Green 

Gram (Moong), Groundnut (Pea 

Nut), 

Maize (Makka), Onion, Paddy 

(Dhan), Pearl Millet (Bajra), 

Pearl Millet (Bajra), Pigeon Pea 

(Red Gram/Arhar/Tur), Potato, 

Chillies, Sesame 

(Gingelly/Til)/Sesamum, 
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Sorghum (Jowar/Great Millet), 

Sugarcane, Sunflower 

(Suryamukhi), 

Tapioca, Tomato 

Tripura Paddy (Dhan) 

Brinjal, Cauliflower, Paddy 

(Dhan), Potato, Tomato, 

Watermelon 

Uttar Pradesh 

Black Gram (Urad), Green Gram (Moong), 

Groundnut (Pea Nut), Maize (Makka), 

Paddy (Dhan), Pearl Millet (Bajra), 

Pigeon Pea (Red Gram/Arhar/Tur), 

Sesame (Gingelly/Til)/Sesamum, 

Sorghum (Jowar/Great Millet), Soybean 

(Bhat) 

Barley (Jau), Bengal Gram 

(Chana), 

Lentil (Masur), Linseed (Alsi), 

Mustard, Pea, Potato, Wheat 

Uttarakhand 
Fingermillet (Ragi/Mandika), Paddy 

(Dhan) 
Lentil (Masur), Wheat 

 

 

Restructured Weather Based Crop Insurance Scheme (RWBCIS) 

Andhra 

Pradesh 

Acid Lime, Banana, Cotton (Kapas), 

Groundnut (Pea Nut), Mosambi (sweet 

orange), Pomegranate, Tomato 

Cashew, Mango, Tomato 

Chhattisgarh 
Banana, Brinjal, Chillies, Ginger, Guava, 

Papaya, Tomato 

Brinjal, Cabbage, Cauliflower, 

Onion, Potato, Tomato 

Himachal 

Pradesh 

Cabbage, Capsicum, Cauliflower, Ginger, 

Pea, Potato, Tomato 

Apple, Capsicum, Cauliflower, 

Citrus, Garlic, Litchi, Mango, 

Peach, 

Pea, Plum, Pomegranate, 

Potato, Tomato 

Karnataka 

Grape, Pomegranate, Chillies, Mango, 

Cauliflower, Ginger, Arecanut, Pepper, 

Betel Vine, Papaya, Acid Lime 

Chillies, Cauliflower 
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Kerala 

Amarphophallus (Surankand/Elephant 

Foot Yam), Arecanut, Ash Gourd 

(Petha),Amarphophallus 

(Surankand/Elephant Foot Yam), 

Arecanut, Ash Gourd (Petha), 

Banana, Betel Vine, Bhindi, Bitter Gourd, 

Black Gram (Urad), Cabbage, Cardamom, 

Carrot, Cashew, Chillies, Clove, 

Cocoa, Coconut, Colocasia (Arvi, Arbi), 

Cowpea, Cucumber, French Bean - Hills, 

Garlic, Ginger, Greater Yam, Green Gram 

(Moong), Groundnut (Pea Nut), 

Lesser Yam (Rafula), Mango, Nutmeg, 

Paddy (Dhan), Pea, Pepper, Pineapple, 

Potato, Pumpkin, Rubber, Sesame 

(Gingelly/Til)/Sesamum, Snake Gourd, 

Sorghum (Jowar/Great Millet), Sugarcane, 

Sweet Potato, Tapioca, Tea, Tomato, 

Turmeric, Yard Long Bean 

Finger Millet (Ragi/Mandika), 

Amarphophallus 

(Surankand/Elephant Foot 

Yam), 

Arecanut, Ash Gourd (Petha), 

Banana, Betel Vine, Bhindi, 

Bitter Gourd, Black Gram 

(Urad), Cabbage, Cardamom, 

Carrot, Cashew, Chillies, Clove, 

Cocoa, Coconut, Coffee, 

Colocasia (Arvi, Arbi), Cowpea, 

Cucumber, French Beans - Hills, 

Garlic, Ginger, Greater Yam, 

Green Gram (Moong), 

Groundnut (Pea Nut), Lesser 

Yam (Rafula), 

Little Millet (Samai/Kutki/Kodo-

Kutki), Mango, Nutmeg, 

Paddy (Dhan), Pea, Pepper, 

Pineapple, Potato, Pumpkin, 

Rubber, 

Sesame 

(Gingelly/Til)/Sesamum, 

Snake Gourd, Sorghum 

(Jowar/Great Millet), Soybean 

(Bhat), Sweet Potato, Tapioca, 

Tea, Tomato, Turmeric, Yard 

Long Bean 

Maharashtra 

Custard Apple, Grape, Guava, Lemon, 

Mosambi (sweet orange), Orange, 

Pomegranate, Sapota 

Banana, Cashew, Grape, 

Mango, 

Mosambi (sweet orange), 

Orange, 

Papaya, Pomegranate 
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Rajasthan 

Castor (Rehri, Rendi, Arandi), Chillies, 

Indian Squash (Tinda/Round Melon), 

Kinnow, Mehandi/Henna tree, Onion, 

Orange, Pomegranate, Tomato 

Aonla, Brinjal, Cauliflower, 

Fennel, Garlic, Guava, Lemon, 

Mango, Onion, Pea, Potato, 

Tomato, Watermelon 

Uttar Pradesh Banana, Chillies Capsicum, Mango, Pea, Tomato 

Uttarakhand 
Chillies, French Bean - Hills, Ginger, 

Potato, Tomato 

Apple, Citrus, Kiwi Fruit, Litchi, 

Mango, Peach, Pea, Potato, 

Tomato 

 

REVISION OF PMGSY GUIDELINES 

1778. SHRI KUNDURU RAGHUVEER: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether the Government is aware that roads constructed under the 

Pradhan Mantri Gram Sadak Yojana (PMGSY), including in the 

Nalgonda Lok Sabha Constituency are often limited to 5.5 meter 

intermediate lanes, which pose serious safety hazards and contribute to 

frequent road accidents; 

(b)  the number of accidents reported, both fatal and non-fatal during the last 

five years on PMGSY roads in Nalgonda and across the country due to 

narrow road width, State-wise; 

(c)  whether the Government proposes to revise PMGSY guidelines to permit 

double-lane (7-meter wide) roads in high-traffic or accident-prone rural 

areas; 

(d)  the present criteria for determining road width under PMGSY; 
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(e)  whether traffic volume and accident data are considered, if so, the details 

thereof; and 

(f)  the steps being taken to improve road safety, including widening existing 

roads and adding signage, lighting and safety features? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) and (b) As per guidelines of the Pradhan Mantri Gram Sadak Yojana 

(PMGSY), Indian Road Congress (IRC) specifications and provisions in Rural 

Road Manual, carriageway width of roads including the roads in Nalgonda Lok 

Sabha Constituency, is decided based on the projected traffic in terms of 

Passenger Car Unit (PCU) per day plying on the roads, existing carriageway 

width, land availability, etc. The carriageway may be widened to 3.75 m or 5.5 

m depending upon the traffic (PCU/ day) plying on the roads and other site-

specific factors as assessed and proposed by the State Government while 

sending the Detailed Project Report. The works under the scheme are 

sanctioned by the Ministry based on the Detailed Project Reports (DPRs) 

submitted by the respective State Governments and implemented by the State 

Governments. 

Rural Roads is a State subject and roads under PMGSY are constructed 

and maintained by the states. The Ministry does not maintain the data of road 

accidents. However, the State has reported that Director General of Police, 

Telangana identifies black-spots (high-accident zones) on all roads and 

reported that currently there are no black-spots on PMGSY roads in Nalgonda. 
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(c) to (e)  Rural roads under PMGSY are constructed and maintained as 

per the technical specifications and geometric design standards given in the 

Ministry of Rural Development’s Specifications for Rural Roads, Rural Roads 

Manual of the Indian Roads Congress (IRC) (IRC-SP:20) and also, where 

required, the Hill Road Manual (IRC:SP:48) and other relevant IRC Codes and 

Manuals. The works under the scheme are sanctioned by the Ministry based 

on the Detailed Project Reports (DPRs) submitted by the respective State 

Governments and implemented by the State Governments. The DPRs take 

into account the traffic volume in terms of PCU values which is a deciding 

factor in finalization of the road width. The recommended length in IRC: SP: 20 

manuals for Rural Roads is 3.75m and IRC SP 64 1990 manual recommended 

for Plain Low Curvature areas the following PCU values: 

 PCU value Recommended road width 

Up to 2,000 3.75 meter 

Up to 6,000 5.5 meter (Intermediate) 

Up to 15,000 7.5 meter (Double Lane) 

 

(f) Road safety is a multi-disciplinary activity. With the support of Asian 

Development Bank, a Rural Road Safety Manual has been prepared by the 

National Rural Infrastructure Development Agency (NRIDA), a technical arm of 

this Ministry, and have been circulated to all State Rural Road Development 

Agencies (SRRDAs) to construct safer rural roads. The Manual covers 

guidance on safer road design, road safety audit checklists, community 
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awareness and education. Suggestive training modules for PIUs, consultants 

and other stakeholders have also been given.  

Besides, adequate provisions have been made in the programme 

guidelines of PMGSY III, of which States are required to follow while preparing 

the Detailed Project Reports (DPRs) of the road works to be sanctioned under 

the scheme. Safety aspects have to be integral part of road design during the 

preparation of DPR. At the 'transect walk' stage itself, the Programme 

Implementation Units (PIUs) need to engage with the local communities to 

identify hazards, local black-spots and possible rectification measures.  

  Further, the States are required to undertake the design stage audit of 

all PMGSY roads of more than 5 km length in the light of the directions issued 

by the Hon'ble Supreme Court Committee on Road Safety. States have also 

been advised that all rural roads, of more than 5 KM length, on which the work 

is yet to start or is in progress, be audited for safety. Existing rural roads in 

operation were also to be audited/inspected for undertaking remedial 

measures/retrofitting. The Rural Roads constructed under PMGSY-IV shall be 

in compliance of Manuals relating to Road Signs, Pavement Markings, Crash 

Barriers, Safety in construction zones and so on. 

  

EV CHARGING STATIONS 

1779. SHRI RAJA RAM SINGH:  

Will the Minister of HEAVY INDUSTRIES be pleased to state:  
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(a) whether the Government is aware that India’s (EV) transition is being 

constrained by inadequate public charging infrastructure across the country 

particularly in Tier-2 cities and rural areas despite ambitious EV adoption 

targets;  

(b) if so, the details thereof and if not, the reasons for such gaps and the 

measures taken to address them;  

(c) the total number of public EV charging stations installed and operational in 

the country as on date and the estimated shortfall in charging infrastructure 

required to achieve about 30 per cent EV market share by 2030, State and UT-

wise;  

(d) whether the Ministry has assessed regional imbalances in charging 

infrastructure, with concentration in a few States and urban centres, and the 

corrective steps proposed to incentivise deployment in underserved regions; 

and  

(e) the details of financial incentives, targets, timelines and fund utilisation 

under schemes such as FAME and PM E-DRIVE for EV charging 

infrastructure, including private sector participation? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 

(a) and (b) Setting up of Electric Vehicle Charging Stations (EVCS) has been 

notified as an unlicensed activity, and private entities are permitted to install 

EV charging stations in accordance with the Ministry of Power (MoP) 
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Guidelines dated 17.09.2024. Further, Government has taken steps to 

augment public charging infrastructure across the country and made allocation 

of Rs.912.50 crore and Rs.2,000 crore under the FAME-II and PM E-DRIVE 

schemes, respectively for deployment of adequate public EV charging 

infrastructure on pan India basis including Tier-2 cities and rural areas with the 

objective of supporting the growth of electric mobility.  

(c) As per inputs received from Bharat Heavy Electricals Limited (BHEL), a 

total of 29,151 public EV charging stations have been installed in the country. 

The Ministry of Heavy Industries (MHI) has not carried out any 

assessment study for estimation of shortfall in charging infrastructure by 2030. 

(d) No such assessment regarding regional imbalances in the distribution of 

EV charging infrastructure has been carried out by the MHI, however, both 

FAME-II and PM E-DRIVE Schemes for deployment of public EV charging 

stations have been implemented on pan India basis.  

(e) Under the FAME-II scheme, an allocation of Rs. 912.50 crore was made 

for deployment of public charging infrastructure, out of which, Rs.633.44 has 

been expended. Further, under the PM E-DRIVE Scheme, MHI has issued 

operational guidelines for “deployment of EV Public Charging Stations 

(EVPCS)” on 26.09.2025, which provide the framework for implementation of 

charging infrastructure projects, including participation by eligible public and 

private entities. 
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       CERTIFICATION FRAMEWORK UNDER NMNF 

1780. SUSHRI MAHUA MOITRA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether it is true that the certification framework under the National Mission 

on Natural Farming (NMNF) was finalised only in August 2025 and if so, the 

details thereof;  

(b) whether it is true that regional councils were issued a circular in December 

2025, mandatorily requiring them to register between 5000 to 10,000 non-

scheme farmers under natural farming within six months and if so, the details 

thereof;  

(c) whether this circular threatened regional councils with cancellation of 

authorisation if targets are not met; and  

(d) whether the Government is aware that such target-chasing could erode the 

credibility of the certification system and in natural farming itself? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a)  The operational guidelines for National Mission on Natural Farming were 

issued on 26th December, 2024 and the guidelines for Natural Farming 

Certification System (NFCS) were issued in 05th June, 2025. Both the 

documents are available on website (https://naturalfarming.dac.gov.in/). 

(b) to (d)  Natural Farming Certification System (NFCS) has been initiated 

as "PGS-INDIA NATURAL" for certification of natural farming produces in 
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accordance with the Natural Farming Standards. It is an online certification 

system implemented through National Centre for Organic and Natural Farming 

(NCONF). NCONF had issued a circular on 02.12.2025 to encourage Regional 

Councils to proactively register farmers practicing natural farming, within an 

indicative benchmark, so as to ensure timely seasonal certification. 

Certification enables farmers to get premium price for natural products. Large 

number of farmers across the country are practicing natural farming without 

certification coverage. The circular was issued to proactively have the Regional 

Council reach out to such traditionally practitioners of Natural farming. The 

processing and integrity of the certification system has been maintained with 

more than 11.50 lakh farmers registered and more than 4.60 lakh certifications 

issued. 

 
राÕůीय तकनीकì वľ िमशन के अंतगªत सिंवतåरत धनरािश  

1781. ®ी राजपालिसहं मह¤þिसहं जादव: 
®ी सुनील कुमार:  

³या वľ मýंी यह बताने कì कृपा कर¤गे िक: 

(क) राÕůीय तकनीकì वľ िमशन (एनटीटीएम) के अंतगªत आज कì तारीख तक संिवतåरत कì 

गई कुल धनरािश िकतनी ह;ै 

(ख) सरकार Ĭारा अब तक Öवीकृत िवशेष फाइबर और उनके अनÿुयोगŌ से संबंिधत अनसुंधान 

एवं िवकास पåरयोजनाओ ं कì सं´या और उĉ पåरयोजनाओ ं के िलए आवंिटत कुल 

धनरािश िकतनी है; और 
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(ग) ³ या उĉ िमशन के अंतगªत िबहार सिहत राº यवार िवशेषकर पिĲमी चंपारण िजले म¤ िकसी 

Öटाटª-अप को सहायता दी गई है?  

िवदेश मýंालय म¤ राºय मýंी; तथा वÖ ý मýंालय म¤ राºय मýंी (®ी पिबýा माग¥åरटा): 

(क) देश म¤ तकनीकì वÖ ý ±ेý को बढ़ावा देने के उĥेÔ य से, वषª 2020 म¤ राÕ ůीय तकनीकì वÖ ý 

िमशन (एनटीटीएम) शłु िकया गया था, िजसका कुल पåरÓ यय 1,480 करोड़ Łपये था। इस िमशन 

के तहत, जनवरी, 2026 तक 540.24 करोड़ Łपये कì रकम जारी कì जा चुकì है। 

(ख) एनटीटीएम के तहत कुल 184 अनसुंधान पåरयोजनाओ ं को मंजूरी दी गई है, िजनम¤ से 

165.88 करोड़ Łपये कì लागत वाली 39 पåरयोजनाए ं िवशेष फाइबर और उनके अनÿुयोगŌ के 

±ेý म¤ अनमुोिदत कì गई ह§। 

(ग)  एनटीटीएम के तहत, “तकनीकì वľŌ म¤ आकां±ी इनोवेटसª के िलए अनुसंधान और 

उīिमता के िलए अनुदान (úेट)” नामक एक िवशेष पहल िबहार राºय सिहत पूर ेदेश म¤ तकनीकì 

वľŌ के ±ेý म¤ Öटाटª-अप उīमŌ को बढ़ावा देने के उĥेÔय से िøयािÆवत कì गई है। वतªमान म¤, 

एनटीटीएम के तहत कुल 24 Öटाटª-अप को मंजूरी दी गई है। मंज़ूर िकए गए Öटाटª-अÈस कì राºय-

वार जानकारी िनÌ निलिखत है: 

राºय/क¤ þ शािसत 

ÿदेश 

Öवीकृत Öटाटª-अप पåरयोजनाओ ंकì सं́ या 

आňं ÿदेश 1 

िदÐली 5 

गजुरात 3 

कनाªटक 2 

महाराÕů 6 

पंजाब 1 

तिमलनाडु 4 

उÂ तर ÿदेश 1 

उ°राखंड 1 

कुल 24 
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NATIONAL TECHNICAL TEXTILE MISSION 

1782. SHRI BRIJMOHAN AGRAWAL: 

Will the Minister of TEXTILES be pleased to state : 

(a) the description of National Technical Textiles Mission (NTTM);  

(b) the details and list of applications received under various categories under 

NTTM;  

(c) the total funds allocated, released and utilized under fan function 

component of National Technical Textiles Mission (NTTM) since its inception;  

(d) whether there are gaps between the total mission outlay of Rs. 1,480 crore 

and the actual utilization reported as of December 2025 and if so, the reasons 

therefor;  

(e) the steps taken by the Government to ensure that unutilized funds are re-

prioritized for Medium, Small and Micro Enterprise (MSME) technology 

adoption and the establishment of regional testing laboratories; and  

(f) whether the Government has provided any technical or financial assistance 

to MSMEs in Chhattisgarh for the indigenous production of Geotextiles, 

considering their high demand in the State's extensive mining and road 

construction projects? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 
PABITRA MARGHERITA): 

(a) and (b) National Technical Textiles Mission (NTTM) was launched in the 

year 2020 with a fund outlay of Rs. 1,480 crore. The Mission focuses on 
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research and innovation in the field of specialty fibres like Carbon fibre, Aramid 

fibre, Nylon, Composites etc. as well as in different segments of Technical 

Textiles such as geo textiles, agro textiles, medical textiles etc. and indigenous 

development of machinery; promoting awareness amongst users; enhancing 

India’s exports of technical textiles; and creating human resources with 

requisite skills. More than 1100 applications have been received under various 

components of NTTM. 

(c) and (d) Out of the total outlay of Rs. 1,480 crore, projects/interventions 

worth about Rs. 748 core has been allocated, of which Rs. 506.73 crore has 

been released as on December 2025 under various components of NTTM. 

Fund utilization in the research projects is a dynamic process from 

commencement to logical conclusion of defined milestones. The timeline of 

majority of the research projects is 2 to 3 years from date of sanction and 

funds is released in installments based on achieving project milestones as per 

the Detailed Project Report (DPR). 

(e) The interventions under NTTM are structured around four core 

components i.e. Research, Innovation and Development; Promotion and 

Market Development; Export Promotion; Education, Training and Skill 

Development and projects worth Rs. 748 crore has been allotted so far under 

these components. Further, industry stakeholders including MSMEs are 

collaborated in the implementation of research and innovation projects under 

NTTM for technology adoption and commercialization of deliverables of the 

research projects. 
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(f) No. However, in the field of geotextiles, a total of 22 research projects 

have been approved under the Mission. 

NRLM IN WEST BENGAL 

1783. SHRI KHALILUR RAHAMAN: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the details of role played by the National Rural Livelihood Mission 

(NRLM) in enhancing skill development and employment opportunities 

for rural youth in West Bengal; 

(b)  the status of employment of youth under NRLM in West Bengal, district-

wise; and 

(c)  the total amount of fund allocated and spent in the State during the last 

five years? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

 (a)  Ministry of Rural Development is implementing the following two 

Centrally Sponsored Schemes namely Deen Dayal Upadhyaya Grameen 

Kaushalya Yojana (DDU-GKY) and Rural Self Employment Training Institutes 

(RSETI) in the field of skill development for rural poor youth for their gainful 

employment with a view to eradicate poverty in the country under the umbrella 

scheme of Deendayal Antyodaya Yojana - National Rural Livelihoods Mission 

(DAY-NRLM) including in the State of West Bengal. A brief on the Schemes is 

as follows: 



10.02.2026  895 
 

 

  i. Deen Dayal Upadhyaya Grameen Kaushalya Yojana (DDU-GKY): 

DDU-GKY is a placement-linked skill development program for rural poor youth 

in the age group of 15-35 years. It empowers the rural poor youth with 

employable skills and facilitates their participation in regular labour markets, 

thus providing them with jobs having regular monthly wages at or above the 

minimum wages. DDU-GKY guideline provides social inclusion of SC/ST 

(50%), Women (33%), and PwDs (5%). 

ii. Rural Self Employment Training Institutes (RSETIs): RSETI is 

a Bank lead - Ministry of Rural Development (MoRD) funded training 

institutions established by the Sponsoring Banks in their Districts, to provide 

training for skill and entrepreneurship development. MoRD extends financial 

support for the construction of RSETI building and also bears the cost of 

training the 'rural poor' candidates. Any unemployed youth in the age group of 

18-50 years having an aptitude to take up self-employment or wage 

employment can undergo training at RSETI. Some of the trained candidates 

may also seek regular salaried jobs/wage employment. 

(b)  The district-wise details of youth trained and placed/settled under DDU-

GKY and RSETI schemes under NRLM since inception till December, 2025 in 

the State of West Bengal are given in the enclosed Statement-I and II, 

respectively. 

(c)  Both DDU-GKY and RSETI are demand-driven schemes. Hence, funds 

are not allocated State/UT-wise. However, the details of the total amount of 
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fund released in the State during the last five years and the current year till 

December 2025 under DDU-GKY and RSETI are as under: 

  Funds released under DDU-GKY and RSETI during the last 5 years and 

the current year in the State of West Bengal: 

                                                                           (₹ in lakhs) 
 FY DDU-GKY RSETI 

2020-21 125.95 113.29 

2021-22 0.00 0.00 

2022-23 0.00 0.00 

2023-24 16.44 1000.00 

2024-25 0.00 390.66 

2025-26 (till December 2025) 0.00 1207.53 

  

STATEMENT-I 

District-wise details of candidates trained and placed since inception till 
December, 2025 in the State of West Bengal under DDU-GKY  

 S. 

No. 
District Trained Placed 

1 24 Paraganas North 5280 1986 

2 24 Paraganas South 5630 2399 

3 Alipurduar 1031 625 

4 Bankura 2593 1737 

5 Birbhum 2880 1855 

6 Cooch Behar 1471 941 

7 Dakshin Dinajpur 707 403 
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8 Darjiling 616 484 

9 Hooghly 3805 1431 

10 Howrah 1288 439 

11 Jalpaiguri 3182 2156 

12 Jhargram 1877 971 

13 Kalimpong 128 73 

14 Maldah 916 587 

15 Medinipur East 1949 1133 

16 Medinipur West 1499 886 

17 Murshidabad 2293 1411 

18 Nadia 3054 1359 

19 Paschim Bardhaman 1367 835 

20 Purba Bardhaman 4507 1859 

21 Puruliya 1670 1065 

22 Uttar Dinajpur 1438 816 

Source: Data as per Kaushal Bharat till 31.12.2025 
Note: There are no active training centre in the State of West Bengal.  

 

STATEMENT-II 

District-wise details of candidates trained and settled since inception till 
December, 2025 in the State of West Bengal under RSETI  

S. No. District Trained Settled 

1 BANKURA 11337 7463 

2 BIRBHUM 10264 7228 

3 BURDWAN 10642 7253 

4 COOCH BEHAR 6403 4768 

5 DARJEELING 5906 4395 

6 HOOGHLY 10781 7693 

7 HOWRAH 30576 23055 

8 JALPAIGURI 8625 6624 
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9 MALDA 10220 7358 

10 MIDNAPORE (PASCHIM) 9967 7539 

11 MIDNAPORE (PURBA) 10711 7955 

12 MURSHIDABAD 13129 9184 

13 NADIA 8898 6458 

14 NORTH DINAJPUR 8780 6238 

15 NORTH 24 PARGANAS 10984 9023 

16 SOUTH 24 PARGANAS 12066 8429 

17 PURULIA 8208 4607 

18 SOUTH DINAJPUR 9410 6627 

 Source: NACER 

ATM THEFT CASES 

1784. SHRI MATHESWARAN V. S.: 

Will the Minister of HOME AFFAIRS be pleased to state:  

(a) the number of ATM theft cases occurred in the Karur District of Tamil Nadu 

from May 2025 to till date; and  

(b) the number of FIRs are registered in the Karur District of Tamil Nadu from 

May 2025 to till date for cash theft in ATM or Misuse of ATM card and provide 

the stage of case? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 
NITYANAND RAI): 

(a) and (b) National Crime Records Bureau (NCRB) has apprised that it has 

no information on ATM Theft Cases occurred in Karur District of Tamil Nadu. 

Further, 'Police' and 'Public Order' are State subjects as per the Seventh 

Schedule to the Constitution of India and the State Governments are 
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responsible for prevention, detection, registration and investigation of crime 

and for prosecuting the criminals through their law enforcement agencies. 

However, the Ministry of Home Affairs have issued advisories to States and 

UTs, from time to time, to maintain law and order and ensure that any person 

who takes law into his/her own hand is punished promptly as per law. 

BENEFITS OF GENOME EDITED RICE VARIETIES 

1785.  SHRI BALASHOWRY VALLABHANENI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the details of the genome editing;  

(b) whether it is true that India has recently released world’s first genome 

edited rice varieties;  

(c) the way by which the two varieties–DRR Dhan 100 (Kamala) and Pusa 

DST Rice 1–game changer in sustainable agriculture;  

(d)  the quantum of additional Paddy production could be achieved with the 

above varieties, the extent to which water per hectare can be saved and 

to what extent to which these new varieties are climate-resistant; and  

(e) whether it is true that the above varieties are suitable to only selected 

States including Andhra Pradesh, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI BHAGIRATH CHOUDHARY): 

(a) Genome editing is a breeding tool to make targeted and precise editing 

(mutations) in any genome (DNA). This is a refined and improved version of 
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earlier practiced mutation breeding wherein DNA of plants or animals was 

randomly edited or mutated using chemicals and radiations. 

(b) Yes. It is true that India has released world's first rice varieties by 

genome editing viz., DRR Dhan 100 (KAMALA) and Pusa Rice DST1. 

(c) DRR Dhan 100 being a genome edited variety give significant 14.12 % 

enhancement in grain yield over its parent variety, Samba Mahsuri. Pusa Rice 

DST1 variety demonstrates a yield advantage of 14.66%, 9.66%, and 30.36% 

under alkalinity, inland salinity and coastal salinity adaptation zone, 

respectively over MTU1010.  

 Cultivation of DRR Dhan 100 provides higher productivity, reduced crop 

duration, lower water and fertilizer requirements, and reduced methane 

emissions from rice ecosystems. Likewise, Pusa Rice DST1 gives higher 

productivity in salinity affected rice ecosystems. Thus, both these genomes 

edited rice varieties with higher yields can prove game changer for sustainable 

agriculture. 

(d) Following large-scale deployment, it is anticipated that paddy production 

in the regions currently cultivating Samba Mahsuri and MTU1010 will increase 

by 10-15% over time, as the genome-edited varieties DRR Dhan 100 and Pusa 

DST Rice 1 progressively replace their respective parent varieties.  

 Substantial water savings are also projected with the adoption of DRR 

Dhan 100. Assuming a standard rice water requirement of 100,000 litres per 

hectare per day, the replacement of Samba Mahsuri with DRR Dhan 100 over 

1 million hectares is estimated to save approximately 150,000 million litres of 
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water per season. This estimate is based on a conservative reduction of 15 

days in crop duration due to the early maturity of DRR Dhan 100. 

 Both genome-edited varieties are endowed with key climate-resilient 

traits. DRR Dhan 100 combines early maturity and lodging resistance, while 

Pusa DST Rice 1 offers enhanced tolerance to salinity stress. Collectively, 

these attributes position the varieties as high-impact interventions for 

improving productivity, resource-use efficiency, and climate resilience in rice-

based production systems. 

(e) Yes. These two varieties have been identified for selected zones and 

states based on their two-year performance in field evaluation trials conducted 

by AICRPR (All India Coordinated Research Project on Rice). DRR Dhan 100 

and Pusa DST1 have been identified for the states of Andhra Pradesh, 

Telangana, Karnataka, Tamil Nadu, Puducherry and Kerala (Zone VII). 

 

KRISHI VIGYAN KENDRAS IN WEST BENGAL 

1786.  SHRI RAJU BISTA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the details of the services offered by Krishi Vigyan Kendras in West 

Bengal from 2019 till date, district-wise; 

(b) the status on the establishment of new Krishi Vigyan Kendra for 

Darjeeling district;  
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(c) the details of the number of farmers and other persons engaged in 

agricultural activities who benefit from the KVKs in Darjeeling and 

Kalimpong districts;  

(d)  the details of the funds made available to the KVKs and funds provided 

to the farmers in Darjeeling and Kalimpong districts; and  

(e) whether there is any mechanism to assess the quality of services offered 

by Krishi Vigyan Kendras (KVKs)? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI BHAGIRATH CHOUDHARY): 

(a) The Krishi Vigyan Kendras (KVKs) in West Bengal conducted 5256 on-

farm trials (OFTs) and 68023 frontline demonstrations (FLDs) to establish the 

production potential of improved agricultural technologies on the farmers’ fields 

from 2019-20 to 2025-26.  

 The KVKs trained 463053 farmers/farm women/rural youth and 92320 

extension personnel on different aspects of technologies related to agriculture 

and allied sectors for their knowledge and skill upgradation. Besides, a large 

number of extension activities were taken up by the KVKs to make awareness 

of improved agricultural technologies among 124.34 lakh farmers.  

 The KVKs analysed 1.85 lakh soil, water, plant and manures samples 

and provided the suitable advisories to the farmers.  

 The KVKs also produced 0.78 lakh quintals quality seeds of field crops, 

124.82 lakh quality planting materials of horticultural crops and 88.94 lakh 

livestock strains/fingerlings for availability to the farmers.  
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 District-wise details of the above are given in the enclosed Statement. 

(b) Darjeeling district has been included in the EFC (2021-26) document for 

establishment of new KVK. Opening of KVKs in newly created districts is a 

continuous process as per prescribed procedure and guidelines. The process 

of establishment of KVK in the district is considered only after receiving of 

requisite approval, fulfilment of essential criteria and availability of funds.  

(c) In all, 19158 and 44583 farmers were benefitted by the activities of KVK 

from Darjeeling and Kalimpong districts, respectively during 2019-20 to 2025-

26.  

(d) The Indian Council of Agricultural Research provided Rs. 1404.18 lakh to 

KVK, Kalimpong during 2019-20 to 2025-26 for conducting its mandated 

activities.  

(e) There is a strong mechanism for monitoring and review of KVKs including 

those of West Bengal to make vibrant and effective institution of technology 

transfer at district level. Monitoring and review of KVKs are done regularly at 

National, Zonal, University and District level by Indian Council of Agricultural 

Research (ICAR); Agricultural Technology Application Research Institute; 

Agricultural Universities and Scientific Advisory Committee of each KVK, 

respectively. The performance and working of KVKs is also reviewed 

periodically by Quinquennial Review Team (QRT) and Third Party Evaluation. 
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STATEMENT 

District-wise details of activities carried out by the KVKs of West Bengal 
from 2019-20to 2025-26 

District 

No. of 

OFTs and 

FLDs (No) 

No. of 

persons 

trained/made 

aware (lakh) 

No. of 

samples 

tested 

(lakh) 

Seed 

produced 

(lakh 

quintals) 

Planting 

materials 

produced 

(lakh) 

Livestock 

strains/fingerli

ngs produced 

(lakh) 

Bankura 1512 1.810 0.006 0.106 5.937 3.612 

Birbhum 2119 0.545 0.069 0.111 2.276 6.057 

Burdwan 1133 21.059 0.015 0.018 0.943 0.050 

Coochbehar 1472 1.170 0.009 0.027 5.164 0.036 

Dakshin 

Dinajpur 12692 1.794 0.350 0.025 4.390 28.898 

Darjeeling 463 0.135 0.003 0.000 0.530 0.006 

Hooghly 6264 1.711 0.039 0.095 6.526 0.006 

Howrah 5593 1.027 0.220 0.007 0.975 0.023 

Jalpaiguri 4005 0.640 0.081 0.001 7.116 1.581 

Jhargram 108 0.434 0.015 0.001 1.084 0.016 

Kalimpong 1070 0.314 0.007 0.001 1.235 0.013 

Malda 2655 62.232 0.871 0.042 3.807 2.591 

Murshidabad 4913 3.420 0.038 0.048 11.822 5.541 

Nadia 9349 1.264 0.012 0.018 4.090 0.044 

North 24 

Paraganas 5139 0.627 0.018 0.025 3.038 28.601 

Purba 

Medinipur 4233 0.989 0.002 0.014 2.920 0.000 

Purulia 3875 6.184 0.017 0.034 15.207 0.015 

South 24 

Paraganas 4766 23.377 0.010 0.138 43.343 7.500 

Uttar Dinajpur 1918 1.156 0.069 0.016 4.421 4.352 

Total 73279 129.889 1.852 0.727 124.823 88.942 
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घरलूे इÖपात उÂपादन ±मता बढ़ाने हेतु Óयापक नीित 

1787. ®ी हरीश चþं मीनाः 

³या इÖपात मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार देश म¤ बढ़ती अवसरंचना पåरयोजनाओ ं के मĥेनजर घरलूे इÖपात उÂपादन 

±मता बढ़ाने के िलए कोई Óयापक नीित लागू कर रही है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) राजÖथान म¤ वतªमान म¤ कायªरत इÖपात-आधाåरत लघु एवं मÅयम औīोिगक इकाइयŌ कì 

सं́ या िकतनी है और इन इकाइयŌ को क¸चे माल कì िनरंतर आपूितª के िलए उठाए गए िवशेष 

कदमŌ का िजलावार Êयौरा ³या है; 

(ग) ³या टŌक-सवाई माधोपरु ससंदीय िनवाªचन ±ेý म¤ इÖपात संबंधी लघु उīोगŌ/िनमाªण इकाइयŌ 

कì Öथापना के िलए िकसी योजना के तहत सहायता ÿदान कì गई है; और 

(घ) यिद हां, तो रोजगार सजृन का इकाईवार Êयौरा ³या है? 

भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राजू 
®ीिनवास वमाª): 

(क) से (घ) उपलÊध जानकारी के अनुसार, राजÖथान म¤ 26 इÖपात आधाåरत एमएसएमई 

इकाइयां काम कर रही ह§। इÖपात एक िनयýंणमĉु ±ेý है और सरकार राजÖथान सिहत देश के 

सभी राºयŌ म¤ इÖपात ±ेý के िवकास के िलए अनुकूल नीितगत वातावरण सृिजत एक 

सिुवधाÿदाता के łप म¤ कायª करती है। िनवेश, ±मता वृिĦ, रोजगार, इÖपात संयंý कì Öथापना 

आिद जैसे िनणªय कंपिनयŌ के ÿौīो-वािणिºयक िवĴेषण पर आधाåरत होते ह§। 

  राजÖथान सिहत पूर े देश म¤ घरलूे इÖपात उÂपादन ±मता और क¸चे माल कì सुर±ा 

बढ़ाने के िलए सरकार ने कई उपाय िकए ह§ िजनम¤ िनÌनिलिखत शािमल ह§:  

1. सरकारी अिधÿािĮ के िलए ‘मेड इन इंिडया’ इÖपात को ÿोÂसािहत करने के िलए घरलूे Öतर पर 

िविनिमªत लौह एवं इÖपात उÂपाद (डीएमआईएडंएसपी) नीित का कायाªÆवयन।  
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2. देश के भीतर मूÐयविधªत इÖपात िविनमाªण को बढ़ावा दनेे और पूंजी िनवेश आकिषªत करके 

आयात को कम करने हेत ुिवशेष इÖपात के िलए उÂपादन संबĦ ÿोÂसाहन (पीएलआई) योजना का 

शुभारभं। 

3. अवसंरचना िवÖतार के िलए संघ के बजट म¤ जोर िदया जाना, िजसने इÖपात कì खपत बढ़ाने 

म¤ योगदान िदया है।  

4. क¸चे माल जैसे फेरो िनकल और लौह Öøैप के आयात पर बुिनयादी सीमा शुÐक म¤ इनपुट 

लागत को कम करने के िलए अंशाकन (कैिलāेशन)।  

AVERAGE AMOUNT OF OUTSTANDING LOAN 

1788.  SHRIMATI SATABDI ROY BANERJEEE: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether it is a fact that the average amount of outstanding loan per 

agricultural household is Rs. 74,121; 

(b) the details of the five States which have the highest amount of 

outstanding loan per agricultural household as of 1 November 2025; 

and 

(c) the number of farmers, agriculture labourers who committed suicide 

due to high debt in the last ten years, year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

(a) and (b) As per Situation Assessment Survey (SAS) of Agricultural 

Households conducted by Ministry of Statistics and Programme 

Implementation (MoSPI) during NSS 77th round (January, 2019 – 
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December, 2019) in the rural areas of the country, the average amount of 

outstanding loan per agricultural household across the country is Rs. 

74,121. Since the last survey of agricultural households was conducted in 

2019, the extent of amount of outstanding loan per agricultural household as 

of 1 November 2025 is not available. However, as per the latest SAS, the 

five States having the highest average outstanding loan per agricultural 

household during the agricultural year July 2018 to June 2019 are given 

below:  

Sl.No. State  Average amount (Rs.) of outstanding loan per 
agricultural household 

1. Andhra Pradesh 2,45,554 
2. Kerala 2,42,482 
3. Punjab 2,03,249 
4. Haryana 1,82,922 
5. Telangana 1,52,113 

Source: NSS Report No. 587: Situation Assessment of Agricultural 
Households and Land and Livestock Holdings of Households in Rural India, 
2019 

(c) The National Crime Records Bureau (NCRB) under the Ministry of Home 

Affairs compiles and disseminates information on suicides in its publication 

titled ‘Accidental Deaths and Suicides in India’ (ADSI). The report till 2023 is 

available on NCRB website (https://ncrb.gov.in). The reasons for suicides are 

wide ranging and details are not provided in the report.  
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PELLET PLANT PROJECTS  

1789.  DR. NAMDEO KIRSAN: 

Will the Minister of STEEL be pleased to state: 

(a) the status of approvals, cancellations, retendering and mode changes for 

pellet plants at Gua, Dalli and Rourkela since their first approval, year-wise; 

(b) the total financial liability, including arbitration awards, interest payments 

and opportunity costs, arising from delays and contract failures in pellet plant 

projects; 

(c) the shortfall in Coal Dust Injection (CDI) against norms during 2017-24, 

plant-wise; and 

(d) the blast furnace-wise details of unplanned shutdown hours and excess 

capital repair hours during 2017-24? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 

(a) and (b) The Gua Pellet Plant project was initially approved in 2010 and the 

contract was awarded in 2014. However, the project could not be taken 

forward due to non-receipt of the requisite Forest Clearance (FC), and 

consequently, the contract was cancelled in 2019. Subsequently, the proposal 

has been reprocessed under the Build-Own-Operate (BOO) model. 

The proposal for setting up a pellet plant at Dalli Mines under the BOO 

model was initiated in 2021, awarded in 2022, and the plant has been 

operational since September, 2025. 
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The pellet plant at Rourkela Steel Plant was approved in October, 2021 

on a Cost-Ownership-Management (COM) basis and the contract has been 

awarded in February, 2025. 

No financial liability has arisen on account of the pellet plant projects at 

Rourkela Steel Plant and Dalli Mines. However, the contractor has raised a 

claim in respect of the cancelled Gua Pellet Plant contract, which is presently 

sub judice. 

(c) and (d) The usage of Coal Dust Injection (CDI) in steel plants is dependent 

on the design characteristics and operating parameters of individual blast 

furnaces. In recent years, SAIL has undertaken progressive improvements in 

CDI performance, achieving an average level of 106 kg per tonne of hot metal 

(kg/thm) across its plants in 2024. 

Operation of blast furnaces is a continuous and regular process and is 

integral to the overall functioning of an integrated steel plant. Annual 

production plans of steel plants are finalised prior to the commencement of the 

financial year, taking into account maintenance requirements, prevailing 

market conditions and the overall business plan of the company.  

 

PLI SCHEME 

1770.  SHRI T.M. SELVAGANAPATHI: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 
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(a)  whether it is a fact that various production linked incentives schemes 

active in the country have resulted in actual investment of over Rs.1.88 

lakh crore across 14 sectors as of June, 2025, if so, the details thereof; 

(b)  whether investments through the production linked incentives schemes 

had resulted in incremental production and sales of over Rs.17 lakh 

crore and employment generation of over 12.3 lakh, including both direct 

and indirect employment; 

(c)  whether production linked incentive schemes have witnessed exports 

exceeding Rs.7.5 lakh crore with significant contributions from sectors 

such as electronics, pharmaceuticals, telecom and networking products 

and food processing; and 

(d)  if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (d) The Production Linked Incentive (PLI) schemes have been 

launched for 14 key sectors with an outlay of Rs. 1.97 lakh crore. The 

Schemes incentivize incremental production and sales, thereby facilitating 

fresh investments in identified sectors and promoting expansion of 

manufacturing capacities. The performance- linked nature of the incentives has 

contributed to increased production, higher turnover and improved capacity 

utilization by participating companies. 
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The schemes implemented across 14 key sectors in the country have 

generated actual investments exceeding ₹2 lakh crore as of 30th September 

2025. These investments have been reported under all 14 PLI Schemes 

notified by the Government, encompassing sectors such as Large-Scale 

Electronics Manufacturing (LSEM), IT Hardware, Pharmaceuticals, Medical 

Devices, Automobiles and Auto Components, Advanced Chemistry Cell 

Batteries, Telecom and Networking Products, Food Processing, Textiles, 

Specialty Steel, White Goods, Drones and Drone Components, among others. 

The investments made under the PLI Schemes have led to incremental 

production and sales of over ₹18.70 lakh crore, reported under 12 PLI 

Schemes as of 30th September, 2025. Further, the Schemes have 

resulted in an employment generation of over 12.60 lakh (direct and 

indirect), and 806 applications have been approved across all 14 sectors 

covered under the PLI framework. 

The impact of PLI Schemes has been significant across various sectors 

in India. These schemes have incentivized domestic manufacturing, leading to 

increased production, job creation and a boost in exports. Some of the major 

sectoral impacts include the pharmaceuticals sector which has witnessed 

cumulative sales of ₹2.66 lakh crore out of which exports of ₹1.70 lakh crore 

has been achieved in the first three years of the scheme. The scheme has 

contributed to India becoming a net exporter of bulk drugs (2280 cr.) from net 

importer (-1930 cr.) as was the case in FY 2021-22. It has also resulted in 
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significant reduction in gap between the domestic manufacturing capacity and 

demand of critical drugs. 

Similarly, under the PLI Scheme for medical devices, 21 projects have 

started manufacturing of 54 unique medical devices, which include high end 

devices such as Linear Accelerator (LINAC), MRI, CT-Scan, Heart Valve, 

Stent, Dialyzer Machine, C-Arm, Cath Lab, Mammograph, MRI Coils, etc. 

Further in the electronics sector, the production of mobiles in value terms has 

increased by around 146% from INR 2,13,773 Cr in 2020-21 to INR 5,25,000 

crore in 2024-25 as per industry association and DGCIS. During the same 

period, exports of mobile phones in value terms has increased by around 

775% from INR 22,870 crore in 2020-21 to INR 2,00,000 crore in 2024-25. 

The PLI Schemes have witnessed exports exceeding ₹8.2 lakh crore as 

of 30th September, 2025, wherein significant export contributions have been 

recorded from sectors such as Large Scale Electronics Manufacturing (LSEM), 

Pharmaceuticals, Telecom and Networking Products, and Food Processing, 

among others. The PLI Schemes have contributed substantially towards 

strengthening domestic manufacturing capacity, enhancing exports, generating 

employment and reducing the import dependence across multiple strategic 

sectors. 

औīोिगक हब के łप म¤ मेरठ  

1791. ®ी अŁण गोिवलः  

³या वािणºय और उīोग मýंी यह बताने कì कृपा कर¤गे िक: 
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(क)  ³या मेरठ खेल सामúी, रÂन और आभूषण के साथ-साथ पÖुतक ÿकाशन के िलए िवĵ 

Öतर पर माÆयता ÿाĮ केÆþ है और इन वÖतओु ंका िविभÆन देशŌ म¤ िनयाªत िकया जाता है 

और ³या वषª 2030 म¤ भारत म¤ राÕůमंडल खेलŌ कì मेजबानी िकए जाने का ÿÖताव है, 

िजससे खेल उīोग को महÂवपूणª बढ़ावा िमलने कì संभावना है, यिद हां, तो तÂसंबंधी 

Êयौरा ³या है; 

(ख)  िनयाªत संवधªन िमशन भारत कì िनयाªत ÿितÖपधाªÂमकता को िकस ÿकार सहायता ÿदान 

करता है और वैिĵक बाजारŌ म¤ िनयाªतकŌ कì िकस ÿकार सहायता करता है; 

(ग)  िनयाªत संवधªन पåरषद मेरठ िÖथत िनयाªतकŌ को िकस ÿकार सहायता ÿदान करती ह;ै 

और  

(घ)  िवगत पांच वषŎ के दौरान उĉ िमशन के कायाªÆवयन के िलए केÆþ सरकार Ĭारा मेरठ म¤ 

िकतनी धनरािश खचª कì गई ह;ै और 

(ङ)  सरकार Ĭारा िāिटश िबल और कÔमीरी िवलो कì उपलÊधता सिुनिĲत करने के िलए ³या 

ÿयास िकए जा रहे ह§ िजनका उपयोग उ¸च गुणव°ा वाले िøकेट बैट बनाने के िलए िकया 

जा सकता है? 

वािणºय और उīोग मýंालय म¤ राºय मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì 
मýंालय म¤ राºय मýंी (®ी िजितन ÿसाद): 

(क) मेरठ देश म¤ खेल के सामान, रÂन और आभूषणŌ के िविनमाªण के साथ-साथ पÖुतक 

ÿकाशन के िलए एक माÆयता ÿाĮ क¤ þ है। इस शहर म¤ िविनमाªताओ ंका एक लंबे समय से Öथािपत 

ईकोिसÖटम ह,ै और मेरठ म¤ िविनिमªत खेल के सामान का एक िहÖसा िविभÆन देशŌ को िनयाªत 

िकया जाता है। 

मेरठ खेलŌ के सामान, जसैे एथलेिटक सामान (सामाÆय Óयायाम उपकरण), िøकेट बैट, 

िøकेट के िलए सुर±ा संबधंी सामान, टेबल टेिनस, बॉि³संग के साजो-सामान, Öपोट्ªसिवयर, कैरम 

बोडª, नेट, िøकेट और हॉकì बॉल और टेबल टेिनस ए³सेसरीज़ जैसे उदप्ादŌ का िविनमाªण और 
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िनयाªत क¤ þ है। इन सामानŌ का िनयाªत मु́ य łप से एमएसएमई और Óयापारी िनयाªतकŌ के माÅयम 

से यूके, अमåेरका, ऑÖůेिलया, दि±ण अĀìका और यूरोपीय संघ के देशŌ सिहत कई देशŌ को 

िकया जाता है। खेल सामúी िनयाªत संवधªन पåरषद Ĭारा सूिचत िकए गए अनुसार, लगभग 50 

सदÖयŌ ने िव° वषª 2023-24 म¤ 1,150.48 करोड़ Łपए और िव° वषª 2024-25 म¤ 902.74 

करोड़ Łपए कì खेल सामúी का िनयाªत िकया। 

राÕůीय अनÿुयĉु आिथªक अनुसंधान पåरषद ने अĉूबर, 2020 म¤ िकए गए “भारत म¤ रÂन 

और आभूषण ±ेý के ³लÖटर मैिपंग अÅययन” म¤ मेरठ को 899 ®िमकŌ को रोजगार देने वाली 

353 इकाइयŌ के साथ, एक संभािवत रÂन और आभूषण ³लÖटर के łप म¤ िचिĹत िकया। 

भारत वषª 2030 म¤ राÕůमडंल खेलŌ कì मेजबानी करगेा। इन खेलŌ कì मेजबानी से देश म¤ 

खेल ईकोिसÖटम को Óयापक ÿोÂसाहन ÿाĮ होने कì संभावना है, िजसम¤ खेल अवसंरचना का 

िवकास, खेल संबंधी सामानŌ के िविनमाªण म¤ विृĦ और संबंिधत उīोगŌ का िवकास शािमल है। 

(ख) िदनांक 12.11.2025 को मंिýमंडल Ĭारा अनुमोिदत िनयाªत संवधªन िमशन (ईजीएम) 

क¤ þीय बजट 2025-26 म¤ घोिषत एक ÿमुख पहल है। इसका उĥेÔय िवशेष łप से एमएसएमई, 

पहली बार के िनयाªतकŌ और ®म-ÿधान ±ेýŌ के संदभª म¤ भारत कì िनयाªत ÿितÖपधाªÂमकता को 

मजबूत करना है। इस िमशन के िलए िव° वषª 2025-26 से िव° वषª 2030-31 कì अविध हेतु 

25,060 करोड़ Łपए के कुल पåरÓयय का ÿावधान िकया गया है।  

  यह िमशन कई खंिडत ÖकìमŌ को िमलाकर एक एकल, पåरणाम-आधाåरत और पåरवतªन 

कì गुंजाइश वाले ऐसे Āेमवकª  के Łप म¤ लाने के रणनीितक बदलाव को दशाªता है, जो Óयापार कì 

वैिĵक चुनौितयŌ और िनयाªतकŌ कì उभरती आवÔयकताओ ंके अनłुप ढलने म¤ स±म है। 

  ईपीएम, वािणºय िवभाग, एमएसएमई मýंालय, िव° मýंालय और िव°ीय सÖंथानŌ, 

िनयाªत संवधªन पåरषदŌ, कमोिडटी बोडŎ, उīोग संघŌ और राºय सरकारŌ सिहत अÆय ÿमुख 

िहतधारकŌ के सहयोगाÂमक Āेमवकª  पर आधाåरत है।  

यह िमशन दो एकìकृत उप-ÖकìमŌ के माÅयम से संचािलत िकया जाएगा: 
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िनयाªत ÿोÂसाहन – यह एमएसएमई के िलए िकफायती Óयापार िव° तक पहòंच म¤ सधुार 

पर क¤ िþत है, िजसके अंतगªत Êयाज सहायता, िनयाªत फै³टåरंग, बंधक गारंटी, ई-कॉमसª 

िनयाªतकŌ के िलए øेिडट काडª तथा नए बाजार म¤ िविवधता के िलए øेिडट संवधªन सहायता जैसे 

िविभÆन उपाय शािमल ह§। 

िनयाªत िदशा – यह गैर-िव°ीय एनÊेलसª कारकŌ पर क¤ िþत है, जो बाजार संबंधी तैयारी 

एवं ÿितÖपधाªÂमकता को बढ़ाते ह§, िजनम¤ िनयाªत गुणव°ा तथा अनुपालन सहायता, अंतरराÕůीय 

āांिडंग एवं पैकेिजंग के िलए सहयोग और Óयापार मेलŌ म¤ भागीदारी, िनयाªत भडंारण एवं 

लॉिजिÖट³स, अंतद¥शीय पåरवहन ÿितपूितª तथा Óयापार आसूचना एवं ±मता िनमाªण संबंधी 

पहल शािमल ह§।  

(ग) वतªमान म¤, वािणºय िवभाग के ÿशासिनक िनयýंणाधीन चौदह िनयाªत संवधªन पåरषद¤ ह§। 

ये पåरषद¤, कंपनी अिधिनयम/ सोसाइटी पंजीकरण अिधिनयम के तहत गैर-लाभकारी संगठनŌ के 

łप म¤ पंजीकृत ह§ और सलाहकार और कायªकारी दोनŌ ÿकार के कायª करती ह§। उनकì भूिमकाए ं

और कायª िवदेश Óयापार नीित, 2009-14 के आधार पर िनधाªåरत होते ह§। ये पåरषद¤, उĉ नीित 

के तहत िनयाªतकŌ के िलए पंजीकरण ÿािधकरण के łप म¤ भी कायª करती ह§। 

मेरठ म¤ िनयाªतकŌ को सहायता ÿदान करने वाली कुछ ÿमुख ईपीसी िनÌनानुसार है:- 

i. रÂन और आभूषण िनयाªत संवधªन पåरषद (जीजेईपीसी), Óयापार जगत के सदÖयŌ के साथ 

जड़ुने, उÆह¤ उīोग जगत से संबंिधत नई बातŌ से अवगत कराने और नीितगत उपायŌ पर 

जानकारी ÿदान करने हेत ुसमय-समय पर मेरठ कì ÿचार-ÿसार याýाए ंआयोिजत करती 

है। 

ii. मेरठ के खेल सामान और िखलौना िनयाªतकŌ को, खेल सामúी और िखलौना िनयाªत 

संवधªन पåरषद (एसजीईपीसी) के माÅयम से सहायता ÿदान कì जाती है, जो बाजार 

िवकास, Óयापार संवधªन कायªकलाप, बाजार आसूचना के ÿसार, मानकŌ और ÿमाणन पर 

मागªदशªन, िनयाªतकŌ कì समÖयाओ ंको सरकार के सम± ÿÖतुत करने और नए ³लÖटर 
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बनाने संबधंी सूचना ÿदान करने का कायª करती है। यह पåरषद, िनयाªतकŌ और सरकार के 

बीच एक इंटरफेस के łप म¤ कायª करती है। 

iii.  वषª 2016 म¤ उ°र ÿदेश सरकार Ĭारा Öथािपत उ°र ÿदेश िनयाªत संवधªन पåरषद, िनयाªत 

संवधªन Êयूरो उ°र ÿदेश के िलए एक सिुवधा ÿदाता संगठन के łप म¤ कायª करता है। 15 

िचिÆहत ÿमुख िनयाªत ±ेýŌ के अनुसार, इस पåरषद ने संबंिधत ±ेýŌ के िनयाªत म¤ वृिĦ, 

संवधªन करन,े संगत ±ेýŌ म¤ िनयाªत को सŀुढ़ बनाने के साथ-साथ इन ±ेýŌ के िनयाªतकŌ 

को सहायता ÿदान करने हेत ुिचिÆहत ±ेýŌ कì ±ेýीय पैनल सिमितयŌ का गठन िकया है। 

(घ) पूवªवतê बाजार पहòंच पहल (एमएआई) Öकìम, जो अब िनयाªत संवधªन िमशन (ईपीएम) के 

तहत समािहत है, के तहत िनिधयां योजना-आधाåरत और ±ेý-िविशĶ ह§ और इनका आबंटन 

शहर-वार आधार पर नहé िकया जाता और इस łप म¤ इनका िववरण भी नहé रखा जाता है। मेरठ 

के िनयाªतकŌ को, िपछले पांच वषŎ के दौरान, भी इस Öकìम/ िमशन के तहत राÕůीय और ±ेýीय 

Öतर पर कायाªिÆवत अनुमोिदत कायªकलापŌ के माÅयम से लाभ ÿाĮ हòआ है। 

(ङ) िāिटश िवलो को िविनमाªताओ ंĬारा आवÔयकतानसुार आयात िकया जाता है, जो लागू 

आयात और पादप संगरोध िविनयमŌ के अÅयधीन है। हालांिक, जÌमू और कÔमीर के िवलो िनषेध 

अिधिनयम, 2000 के तहत कÔमीर िवलो कì उपलÊधता पर बंिदश है। इस अिधिनयम के तहत, 

कÔमीर िवलो को जÌमू-कÔमीर के बाहर लाने-ले जाने कì अनमुित नहé है। 

 
RURAL DEVELOPMENT PROGRAMMES IN MIZORAM 

1792. SHRI RICHARD VANLALHMANGAIHA: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether the Government has reviewed the implementation and progress 

of rural development programmes in the State of Mizoram; 

(b)  if so, the details thereof, scheme-wise; 
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(c)  whether there are any pending liabilities, fund constraints or audit 

observations affecting the execution of rural development works in the 

State; and 

(d)  if so, the steps taken or proposed to be taken by the Government to 

address the same? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) and (b) Ministry of Rural Development (MoRD) is implementing a number of 

welfare schemes/programmes such as Mahatma Gandhi National Rural 

Employment Guarantee Scheme (MGNREGS), Pradhan Mantri Awaas 

Yojana-Gramin (PMAYG), Pradhan Mantri Gram Sadak Yojana (PMGSY), 

Deendayal Antyodaya Yojana - National Rural Livelihoods Mission (DAY-

NRLM), Deen Dayal Upadhyaya Grameen Kaushalya Yojana (DDUGKY), 

Rural Self Employment Training Institutes(RSETIs), National Social Assistance 

Programme (NSAP) and Watershed Development Component (WDC) of the 

Pradhan Mantri Krishi Sinchayee Yojana (WDC-PMKSY) for overall 

development of rural areas of the country including in the State of Mizoram. 

  The Government regularly reviews the implementation and progress of 

these key rural development schemes across the country, including Mizoram. 

In order to ensure effective implementation of the schemes/programmes in 

rural areas of the country, MoRD has evolved a comprehensive multi-level and 

multi-format system of monitoring and evaluation of the implementation of rural 

development schemes, including Performance Review Committee Meetings, 
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District Development Coordination and Monitoring Committee (“DISHA”) 

meetings, National Level Monitors (NLMs), Area Officers Schemes, Common 

Review Mission, Concurrent Evaluation and Impact Assessment Studies. State 

specific reviews of States/UTs are also undertaken from time to time and 

action is taken on the basis of their findings. The schemes have been brought 

upon end-to-end transaction-based MIS, which enables all the stakeholders to 

monitor status of schemes in a real time basis. The works are photographed 

with geo tags and time stamps. All the data of RD schemes are available on 

public domain. Social Audits are also conducted for some schemes like 

Mahatma Gandhi NREGS and PMAY-G. Ombudsman are also appointed for 

attending to any grievances regarding MGNREGA works. In addition to this, 

grievance redressal is being given due attention in all schemes of the Rural 

Development. Regular coordination with the State Govt. for preparation of the 

fund release proposals and documentation is made and timely advice is 

tendered to them in this regard. In cases of delay, the matter is escalated to 

higher levels for seeking release of funds. 

 (c)and(d) All the above schemes/programmes are implemented with active 

cooperation of the States/Union Territories (UTs) including Mizoram. 

Allocations of funds to the States/UTs under these schemes/programmes is a 

continuous process. Funds are allocated taking into account the balance of 

funds available with them, submission of requisite documents / utilization 

certificate as per schematic requirements, ensuring proper utilization of funds 

already allocated under the schemes and ensuring strict adherence of the 
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guidelines of each scheme/programme and assessing the actual requirement 

at the ground level. 

Under MGNREGS, the Wage payments are directly credited by the 

Central Government to the accounts of beneficiaries through the Direct Benefit 

Transfer protocol. Sanctions for payment of wages are issued by the Ministry 

on a daily basis through PFMS (Public Finance Management System), after 

receipt of fund transfer orders from States/UTs after following the due 

procedures. Accordingly, the fund release status keeps updating on a daily 

basis. At the beginning of each financial year, admissible pending liabilities of 

previous years, if any, are duly reimbursed by the Government of India. All due 

and admissible pending wage liabilities up to FY 2024-25 have already been 

cleared. As on 04.02.2026, the pending liabilities for the wage component in 

respect of Mizoram are Rs.22.63 crore. Further, during the current financial 

year 2025-26 (as on 04.02.2026), an amount of Rs.548.05 crore has been 

released for wage component to Mizoram. 

  Similarly, under PMAY-G, the Ministry has released a central share of 

Rs. 319.01 crore to the State of Mizoram since the inception of the scheme till 

date. Further, during Financial Year 2025–26, all Centrally Sponsored 

Schemes have migrated from the SNA model to the SNA-SPARSH model. 

This requires customization of Awaassoft and State-IFMIS. The State of 

Mizoram has been issued a mother sanction of a token amount of Rs. 1 lakh 

under SNA-SPARSH while it is yet to complete the onboarding on the SNA-

SPARSH portal. Also, for execution of projects sanctioned under PMGSY, 
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funds are allocated to States based on works sanctioned and in progress with 

the State, execution capacity of the State and unspent balance funds available 

with the State. In current Financial Year 2025-26, Mother Sanction of Rs. 

150.84 crore has been issued to the State through SNA-SPARSH, out of 

which, State has utilized funds of Rs. 44.38crore. As such, sufficient funds are 

available with State for programme implementation. 

There are no pending liabilities adversely affecting the execution of 

DAY-NRLM, DDU-GKY and RSETI Schemes in the State of Mizoram.  

E-COMMERCE MARKET 

1793.  SHRI ESWARASAMY K.: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  whether it is a fact that India is the fastest growing e-Commerce market 

in the world; 

(b)  if so, the details of growth and compound annual growth during the last 

five years and the current year, year-wise; 

(c)  whether Ministry has found any bottlenecks which are hampering further 

growth of e-Commerce in the country; 

(d)  if so, the details thereof and the manner in which the Ministry is planning 

to clear those bottlenecks; and 

(e)  the manner Ministry is going to help e-Commerce penetration into rural 

and uncovered areas? 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (e) The e-commerce sector in the country has witnessed growth in 

recent years, driven by increased digital adoption, improved logistics, and 

wider participation of consumers and enterprises across regions. The growth 

and compound annual growth of e-commerce market is not centrally 

maintained. 

The expansion of the sector is supported by an evolving regulatory 

framework for fair competition, consumer protection, data security and 

transparency, in line with the extant laws and guidelines governing the digital 

marketplace. 

 The e-commerce sector in the country comprises multiple stakeholders 

and operating models, and its expansion necessitates greater integration of 

local retail, wider penetration beyond metropolitan areas, and easier digital 

participation for small sellers, including those in rural and uncovered areas. 

To address these aspects, Department for Promotion of Industry and 

Internal Trade (DPIIT) has pioneered the initiative of Open Network for Digital 

Commerce (ONDC). ONDC is a neutral, interoperable and open network that 

enables small sellers, including those in rural and uncovered areas, to 

participate in digital commerce without dependence on any single proprietary 

e-commerce platform. ONDC unlike traditional e-commerce platforms that 

operate in silos, creates an open ecosystem where sellers can reach 
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customers across multiple platforms without being restricted by platform-

specific terms and conditions. ONDC plays a big part in ensuring that small 

businesses, local traders and MSMEs are not digitally excluded in the 

emerging e-commerce environments by providing a fair, transparent, and non-

discriminatory discovery within emerging e-commerce environment through 

size, scale or digital sophistication. ONDC has enabled partnerships with a 

wide range of logistics service providers to improve last-mile delivery, 

warehousing and fulfilment options for small and rural sellers. 

In addition, Ministry of Rural Development under its initiative of 

Deendayal Antyodaya Yojana-National Rural Livelihoods Mission (DAY-

NRLM), is providing support to Self Helf Groups (SHGs), which include rural 

entrepreneurs and artisans for adopting e-Commerce for marketing and sale of 

their products. Ministry of Micro, Small and Medium Enterprises (MSME) 

through its initiative of MSME TEAM (Trade Enablement and Marketing) 

supported “Raising and Accelerating MSME productivity (RAMP) program to 

empower Pan India MSMEs to expand their market reach via e-commerce. The 

TEAM Scheme digitizes MSME operations and promotes e-commerce 

adoption by providing MSMEs access to the government-backed ONDC for 

online storefronts, digital payments, and logistics; enabling seamless 

onboarding and cataloguing without the need to build individual e-commerce 

platforms. 
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INCOME STRESS AMONGST COFFEE GROWERS IN KARNATAKA 

1794. SHRI YADUVEER WADIYAR: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a) whether the Government has assessed the structural causes of income 

stress among coffee growers in Karnataka, particularly in Kodagu, including 

price volatility, rising input costs and climate shocks, if so, the details 

thereof; 

(b) the details of Coffee Board interventions implemented in Kodagu during the 

last three years for price support, replantation, climate-resilient varieties, 

export facilitation and income diversification; and 

(c) whether the Government proposes a region-specific stabilisation or  

        income-protection framework for small and marginal coffee growers in  

        ecologically fragile regions, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (c) During the period April to December 2025-26, the average farmgate 

prices of Arabica un-cured dry processed cherry coffee in Kodagu increased by 

65.4% and the average farmgate prices of Robusta un-cured dry processed 

cherry coffee in Kodagu increased by 29.5% compared to prices in the same 

period of 2024-25. During the period April to December 2025-26, the all India 

average farmgate prices of Arabica un-cured dry processed cherry coffee 

increased by 58.6% and the all India average farmgate prices of Robusta un-
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cured dry processed cherry coffee increased by 15.2% compared to prices in 

the same period of 2024-25. 

Further, Coffee Production in our country has consistently increased 

during the period from 2021-22 to 2024-25 with a Compound Annual Growth 

Rate (CAGR) of 2.05%. Coffee exports from India have grown during the same 

period with a CAGR of 20%, with Indian Coffee being exported to more than 125 

countries.  

Coffee Board has undertaken various measures in reference to climate 

change which inter alia include development of climate-resilient high-yielding, 

disease and pest resistant coffee varieties, standardization of agro-technologies, 

supply of improved planting material, integrated nutrient, pest and disease 

management practices and improvement of post-harvest processing methods. 

   Coffee Board, through its scheme ‘Integrated Coffee Development 

Project (ICDP)’, undertakes various activities for the benefit of coffee sector of 

the country, including for beneficiaries of Kodagu region, which inter alia include 

replantation of old/senile plants; development of improved plant varieties with 

higher yield; support for value-addition; participation in international trade 

fairs/events; buyer-seller meets; incentives for export of high value and value 

added coffee; capacity building programmes; entrepreneurship development 

programs; organization of coffee tasting sessions and training programmes on 

barista skills. 
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The activities undertaken by Coffee Board in Kodagu region under the 

ICDP scheme during the last three years (2022-23 to 2024-25) are mentioned 

below:  

 S.No Activities undertaken Financial assistance (₹ in Lakhs) 

1 Replantation 180.53 

2 Water augmentation 1775.40 

3 Quality upgradation 767.25 

 Source: Coffee Board 

सेल कì इकाइयŌ म¤ कायªरत कमªचारी 

1795. ®ी िबīुत बरन महतोः 

³या इÖपात मýंी यह बताने कì कृपा कर¤गे िकः 

(क) Öटील अथॉåरटी ऑफ इंिडया िलिमटेड (सेल) कì सभी इकाइयŌ म¤ कायª कì Öथायी और 

अÖथायी ÿकृित ³या है; 

(ख) िवगत पंþह वषŎ के दौरान सेल कì ÿÂयेक इकाई म¤ िकतने कमªचारी सेवािनव°ृ हòए और 

िकतने कमªचारी िनयĉु हòए; 

(ग) वतªमान म¤ सेल कì ÿÂयेक इकाई म¤ अिधकाåरयŌ और कमªचाåरयŌ के अलग-अलग पदŌ पर 

िकतनी åरिĉयां ह§; और 

(घ) सेल कì ÿÂयेक इकाई म¤ Öथायी Öवłप के कायŎ म¤ िनयोिजत ठेके पर काम करने वाले 

कामगारŌ (ठेकेदारŌ Ĭारा िनयोिजत) कì सं´या िकतनी है? 

भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राजू 
®ीिनवास वमाª): 
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(क) से (घ) Öटील अथॉåरटी ऑफ इंिडया िलिमटेड (सेल) म¤ Öथायी ÿकृित के कायª िनयिमत 

कमªचाåरयŌ के माÅयम से िवभागीय łप से िकए जाते ह§। कुछ िवशेष, सिवराम या गैर-ÿमुख 

गितिविधयां िनधाªåरत िनिवदा ÿिøयाओ ं और मौजूदा िदशािनद¥शŌ का पालन करते हòए जॉब-

कॉÆůै³ट के आधार पर आउटसोिस«ग के माÅयम से कì जाती ह§। 

सेल म¤ जनशिĉ कì लागत उÂपादन लागत का लगभग 12% है, जो इसकì साथी कंपिनयŌ 

म¤ सबसे अिधक है। अतः सेल वािषªक मानव संसाधन योजना कì ÿिøया के माÅयम से उĥेÔयपूणª 

मूÐयांकन के आधार पर अपने जनशिĉ आवÔयकताओ ंका अनुकूलन कर रहा है, िजसे वािषªक 

आधार पर बोडª Ĭारा अनुमोिदत िकया जाता है। 

COASTAL FISHER FOLK IN KERALA  

1796. SHRI N. K. PREMACHANDRAN: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a)  whether the Government addressed the major issue of coastal fisher folk 

in Kerala due to reduced fish catches especially of traditional species 

and if so, the details of action taken thereon;  

(b)  whether the Government has initiated any action in request of the Kerala 

fisher folk to reduce the price of kerosene and give subsidy and if so, the 

details thereof;  

(c)  whether the Government considered the request of coastal population 

from Kollam to drop the proposal of offshore mining so as to protect the 

marine ecosystem and provide livelihood to the fisher folk and if so, the 

details thereof; and  
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(d)  whether the Government proposes any special programme to State of 

Kerala to provide adequate landing centres, cold chain system, value 

addition units, safe docking and affordable storage persist and if so, the 

details thereof? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) The Department of Fisheries, Government of India, through its schemes, 

policies and programmes has taken up several initiatives towards holistic 

development of fisheries including strengthening the livelihood of fishers. 

Under the flagship scheme Pradhan Mantri Matsya Sampada Yojana 

(PMMSY) implemented by the Department, during last 5 years and current 

year fisheries developmental projects amounting to Rs. 1418.51 crore has 

been approved to Kerala. The approved activities inter-alia include support 

towards deep sea fishing vessels (20 Nos), installation of artificial reefs along 

the coast for stock rejuvenation(42 Nos), alternate/additional livelihood 

activities like bivalve cultivation(1140 Nos), biofloc units(780 Nos), Re-

Circulatory Aquaculture System (RAS) (708 Nos). In terms of welfare, 

livelihood support to fishers during fish ban (1,71,033 Nos) has been approved 

to Kerala. In addition, establishment of Integrated Modern Coastal Fishing 

Villages (09 Nos), Climate Resilient Coastal Villages (06 Nos), extension 

support services -Matsya Seva Kendras (10 Nos) and Sagar Mitras (222 Nos) 
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are also approved to Kerala for strengthening the coastal fisheries and 

infrastructure in the region.  

Further, uniform fishing ban is implemented for a period of 61 days, from 

15th April to 14th June on the East Coast and from 1st June to 31st July on the 

West Coast in the Indian Exclusive Economic Zone (EEZ) for rejuvenation of 

fish stock. The DoF, GoI has also issued orders to prohibit destructive fishing 

practices like bull or pair trawling and use of artificial lights/LED lights for 

fishing in the Exclusive Economic Zone (EEZ), and similar prohibitions are also 

imposed within territorial waters by the coastal States/UTs including Kerala 

such as Minimum Legal Size (MLS) of fish species, mesh size and fishing gear 

regulations, etc.  

(b) The Ministry of Petroleum and Natural Gas (MoPandNG) being the nodal 

Ministry in the subject matter has informed that the Government of India has 

formulated the Public Distribution Superior Kerosene Oil (PDS SKO) Allocation 

Policy under which government makes allocation of PDS Kerosene States/UTs 

on quarterly basis for cooking and lighting and for special needs (fisheries, 

mela, exhibitions, pandemic, calamity etc.). Further distribution of PDS 

Kerosene within the State/UT under PDS network is carried out by the 

concerned State/UT. Scale and criteria of the distribution is accordingly, also 

decided by the respective State/UT. Further, with effect from 1st March, 2020, 

the retail selling price of PDS kerosene is being maintained at a NIL under-

recovery level on a pan-India basis. 
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(c) As informed by the Ministry of Mines, the Offshore Areas Mineral and 

Development Act, 2002, and the Rules framed thereunder, namely, Offshore 

Areas Mineral (Auction) Rules, 2024 and Offshore Areas Mineral Conservation 

and Development Rules, 2024 are having the provisions to ensure the 

environment protection and preventing any adverse impacts on the marine 

ecosystem. 

(d) Under PMMSY, providing safe landing and berthing facility and 

strengthening of post-harvest infrastructure including cold chain facilities are 

one of the priority activities. During last 5 years and current year under 

PMMSY, various infrastructure projects in this line have been approved to 

Kerala which includes expansion/upgradation of fishing harbors (7 Nos), 

maintenance dredging of existing harbors (6Nos), establishment of ice 

plants/cold storages(16 Nos), transport vehicles for enhancing the shelf life of 

fishes(468 Nos), whole sale fish markets (2 Nos), retail market (5 Nos), fish 

kiosk (90 Nos), live fish vending centres (77 Nos), Value added enterprise 

units(10 Nos).  

 

IMPLEMENTATION OF VB G RAM G 

1797. SHRI MADHAVANENI RAGHUNANDAN RAO: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether the Viksit Bharat Guarantee for Rozgar and Ajeevika Gramin 

(VB G RAM G) schemes is being implemented for farmers; 
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(b)  whether working days have been increased under the Employment 

Guarantee Scheme; 

(c)  whether there are any irregularities in the scheme, if so, the measures 

taken by the Government; 

(d)  the details of the scheme's implementation in Medak Parliamentary 

Constituency including the number of beneficiaries and employment 

generated so far; and 

(e)  whether any irregularities reported in the VBG RAM G scheme and 

employment guarantee scheme specifically in Medak Parliamentary 

Constituency and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) and (b) The Viksit Bharat-Guarantee for Rozgar and Ajeevika Mission 

(Gramin): VB-G RAM G Act, 2025, provides to every rural household whose 

adult members volunteer to do unskilled manual work, not less than one 

hundred and twenty-five days of guaranteed wage employment in a financial 

year. 

  It is stated that, against provision of 100 days of wage employment 

under Mahatma Gandhi NREGS, under the New Act, number of guaranteed 

days of wage employment has been enhanced to 125 Days for every rural 

household willing to undertake unskilled manual labour work, including 

farmers. The Act also provides that if employment is not provided within the 
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stipulated time, the worker is entitled to a mandatory unemployment allowance. 

Thus, both employment and livelihood security are protected as legal rights. 

  Further, Viksit Bharat – Guarantee for Rozgar and Ajeevika Mission 

(Gramin) (VB–G RAM G) Act is not merely an employment programme. It is a 

comprehensive framework designed to accelerate rural development through 

four thematic work domains of water security, core rural infrastructure, 

livelihood related activities and works to mitigate extreme weather events. 

Many of the works under these domains strengthen agriculture ecosystem and 

support farmers. The Act supports farmers by facilitating labour availability 

during peak agricultural seasons. It is widely recognised that during peak 

sowing and harvesting periods, farmers often face labour shortages, which can 

lead to crop losses. To address this, States have been empowered to notify an 

aggregate of 60 days in a year during peak agricultural seasons when 

programme works may be paused. This ensures that agricultural operations 

continue smoothly and that farmers receive timely labour support when they 

need it the most. This provision is a significant relief for the farming community. 

The new Act places strong emphasis on water security, which is 

fundamental to agriculture. Priority is given to works such as ponds, check 

dams, farm ponds, canals, groundwater recharge structures, and micro-

irrigation support systems. These interventions will expand irrigation coverage, 

reduce dependence on erratic rainfall, and improve crop resilience. The 

approach is not only for present needs but also for long-term sustainability and 

future generations. 
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The Act also recognises that farmers’ challenges do not end at 

production. Post-harvest management is equally critical. Therefore, the 

permissible works also include creation of farm-level storage, warehouses, 

rural haats, and cold storage infrastructure. These facilities help farmers store 

produce safely, avoid distress sales, and obtain better market prices, thereby 

improving farm incomes. 

In addition, Act responds to the growing risks from climate variability and 

natural disasters. Works relating to flood control, embankments, water 

conservation, disaster shelters, and post-disaster reconstruction are included. 

This strengthens resilience of villages and farmlands while also generating 

employment during times of crisis. 

The new Act promotes diversified livelihoods linked to agriculture, 

including livestock rearing, fisheries, vermi-composting, nurseries, horticulture, 

and value addition activities. This enables farmers to increase income from 

multiple sources, generate local opportunities, reduce distress migration, and 

build prosperous rural economies.   

(c)to(e) It is stated that, after the commencement of Viksit Bharat Guarantee 

for Rozgar and Ajeevika Mission (Gramin) [VB-G RAM G] by the Central 

Government, the States/ UTs shall notify their respective schemes and 

commence implementation. 
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बीज úाम योजना 

1798. ®ी सिंदपनराव आसाराम भुमरःे 
®ी ²ानेĵर पाटीलः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) महाराÕů और मÅय ÿदेश के उन िजलŌ के नाम ³या ह§ िजनम¤ बीज úाम योजना लागू कì जा 

रही है और िवशेषकर छýपित संभाजीनगर िजले सिहत उĉ कायªøम स ेअब तक लाभािÆवत हòए 

िकसानŌ कì सं´या िकतनी है; 

(ख) ³या महाराÕů और मÅय ÿदेश म¤ बीज िवतरण ÿिøया म¤ समय पर िवतरण और गणुव°ा 

िनयंýण सिुनिĲत करने के िलए कोई िडिजटल पोटªल/िनगरानी ÿणाली अपनाई गई है; 

(ग) यिद हां, तो उĉ ÿणाली संचािलत करने वाली एज¤सी का नाम ³या है और उसम¤ िकसानŌ कì 

भागीदारी सुिनिĲत करने का तरीका ³या है; और 

(घ) छýपित संभाजीनगर िजले सिहत महाराÕů के संबंध म¤ Êयौरा ³या है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) बीज úाम कायªøम को बीज एवं पौध सामúी उप-िमशन (एसएमएसपी) के अंतगªत कायाªिÆवत 

िकया जा रहा था और अब यह राÕůीय खाī सुर±ा एवं पोषण िमशन (एनएफएसएनएम) के बीज 

घटक का िहÖसा बन गया है। "बीज úाम कायªøम" घटक को अब 'नई िकÖमŌ के बीजŌ के संवधªन 

हेतु सहायता' के łप म¤ पनुस«रिचत िकया गया है। यह महाराÕů के 34 िजलŌ और मÅय ÿदेश के 

55 िजलŌ म¤ कायाªिÆवत िकया जा रहा है। वषª 2024-25 के दौरान, महाराÕů म¤ इस Öकìम से 

3,39,551 िकसान लाभािÆवत हòए ह§, िजनम¤ छýपित संभाजीनगर िजले के 12,548 िकसान 

शािमल ह§। इसी ÿकार, वषª 2024-25 के दौरान मÅय ÿदेश म¤ 2,84,250 िकसान लाभािÆवत हòए 

ह§ । 

(ख) से (घ) महाराÕů और मÅय ÿदेश दोनŌ सरकारŌ ने सभी िजलŌ (छýपित संभाजीनगर िजले 

सिहत) म¤ भारत सरकार Ĭारा िवकिसत बीज ÿमाणीकरण, पता लगाने कì ±मता और समú 



10.02.2026  934 
 

 

सूचीकरण (साथी) पोटªल को कायाªिÆवत िकया है िजसका उĥेÔय संपूणª आपूितª ®ृंखला म¤ बीजŌ 

कì िडिजटली पता लगाने कì ±मता को स±म बनाना, पारदिशªता बढ़ाना और नकली/िनÌनÖतर 

के बीजŌ के पåरचालन को रोकने म¤ सहायता करना तथा बीज िवतरण ÿिøया म¤ गणुव°ा िनयýंण 

सिुनिĲत करना है। इसके अितåरĉ, वषª 2025-26 से मÅय ÿदेश म¤ बीज िवतरण ÿिøया म¤ 

समय पर िवतरण और गणुव°ा िनयंýण सिुनिĲत करने के िलए "एम.पी. िकसान" िडिजटल 

पोटªल/िनगरानी ÿणाली का भी उपयोग िकया जा रहा है। 

 

COTTON FARMERS IN TELANGANA 

1799. SHRI VAMSI KRISHNA GADDAM: 

Will the Minister of TEXTILES be pleased to state: 

(a) whether the Government is aware that cotton farmers in Mancherial and 

Peddapalli districts of Telangana are facing serious difficulties in selling their 

produce due to the limited number of Cotton Corporation of India (CCI) 

procurement centres;  

(b) whether the Government has any proposals to establish additional CCI 

procurement centres in these districts to ensure easy access, prevent distress 

sales and guarantee fair pricing for farmers; and  

(c) if so, the details thereof and the timelines for opening the new centres and if 

not, the reasons for not considering this long pending demand of cotton 

farmers? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRI 
PABITRA MARGHERITA): 
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(a) During the cotton season 2025–26, the Cotton Corporation of India Ltd. 

(CCI), in association with the Ministry of Textiles, prescribed norms for opening 

procurement centers to expand Minimum Support Price (MSP) outreach. These 

norms aimed to ensure that cotton farmers in every Taluka/Mandal having at 

least 3,000 hectares under cotton cultivation, a functional APMC, and at least 

one Ginning and Pressing factory are able to avail MSP benefits, while also 

reducing transportation distances and waiting time for farmers. Accordingly, 

during the cotton season 2025–26, under the jurisdiction of CCI’s three 

branches—Adilabad, Warangal, and Mahabubnagar—122 procurement centers 

were opened across 30 districts of Telangana, as compared to 110 centers 

during 2024–25. This included three procurement centers in Mancherial district 

(Luxettipet, Chennur, and Bellampally) and three procurement centers in 

Peddapalli district (Peddapalli, Sulthanabad, and Kamanpur).  

During cotton season 2025-26, CCI has procured about 451 lakh quintals 

kapas (equivalent to 90 lakh bales) under MSP operations out of which 148 

lakh quintals kapas (equivalent to 29.50 lakh bales) procured in the State of 

Telangana, valuing Rs. 11,800 crores, through 8.60 lakh direct farmer 

transactions. Out of 148 lakh quintals kapas procured in the State of 

Telangana, 5.80 lakh quintals, valuing Rs. 463 crores, have been procured in 

Mancherial district, and 1.21 lakh quintals, valuing Rs. 97 crore, seed cotton 

has been procured in Peddapalli District. 

(b) and (c) During cotton season 2025-26, additional procurement centres 

were opened by the Cotton Corporation of India (CCI) based on the prescribed 
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eligibility criteria. Three procurement centers each were opened in the districts 

of Mancherial and Peddapalli after assessment of parameters such as minimum 

of 3,000 hectares under cotton cultivation, availability of a functional APMC, 

and the presence of at least one ginning and pressing factory. Opening of 

procurement centres by CCI is undertaken on the basis of these objective 

criteria and operational requirements to ensure effective MSP operations. 

उ°र ÿदशे म¤ ÿधानमýंी úाम सड़क योजना 

1800. ®ी रमाशंकर िवīाथê राजभर: 

³या úामीण िवकास मýंी यह बताने कì कृपा कर¤गे िक: 

(क) िवगत पांच वषŎ के दौरान उ°र ÿदेश के दवेåरया और बिलया िजलŌ म¤ ÿधानमंýी úाम सड़क 

योजना (पीएमजीएसवाई) के अंतगªत ÿÖतािवत सड़कŌ और इनम¤ से अब तक िनिमªत कì जा चकुì 

और िनमाªण के िलए लंिबत सड़कŌ कì सं´या का वषªवार और सड़कवार Êयौरा ³या है; और 

(ख) उĉ िवलंब के ³या कारण ह§ और इन सड़कŌ का िनमाªण कायª कब तक पूरा होने कì संभावना 

ह?ै 

úामीण िवकास मýंालय म¤ राºय मýंी (®ी कमलशे पासवान): 

(क) उ°र ÿदेश म¤ िपछले पांच वषŎ के दौरान ÿधानमंýी úाम सड़क योजना (पीएमजीएसवाई) के 

िविभÆन कायªøमŌ/घटकŌ के तहत Öवीकृत और िनिमªत सड़क कì लंबाई का Êयौरा िनÌनानुसार 

ह:ै- 

वषª Öवीकृत 

सड़कŌ कì 

सं́ या 

Öवीकृत  

सड़क लंबाई 

(िक.मी.) 

Öवीकृत पुलŌ 

कì सं́ या 

िनिमªत 

सड़कŌ कì 

सं́ या 

िनिमªत पुलŌ 

कì सं́ या 

िनिमªत  

सड़क लंबाई 

(िक.मी.) 

2020-21 883 6188 4 94 0 718 

2021-22 1610 12274 0 216 3 3368 

2022-23 0 0 0 744 4 5011 



10.02.2026  937 
 

 

2023-24 64 454 0 911 4 6799 

2024-25 3 22 1 495 4 2808 

2025-26 

(िदनांक 05.02.2026 

कì िÖथित के अनुसार) 

0 0 0 88 0 527 

  

   ÿधानमंýी úाम सड़क योजना-III के तहत Öवीकृत इन कायŎ को पूरा करने कì समय-सीमा माचª 

2026 है।  

      उ°र ÿदेश के देवåरया िजले और बिलया िजले म¤ िपछले पांच वषŎ म¤ हòई ÿगित का Êयौरा इस 

ÿकार है:-  

िजला - देवåरया: 

Öवीकृत िनिमªत  कायª ÿगित पर 

सड़कŌ कì 

सं́ या 

सड़क लंबाई 

(िक.मी.) 

पुलŌ कì 

सं́ या 

सड़कŌ कì 

सं́ या 

सड़क 

लंबाई 

(िक.मी.) 

पुलŌ कì 

सं́ या 

सड़कŌ कì 

सं́ या 

सड़क 

लंबाई 

(िक.मी.) 

पुलŌ कì 

सं́ या 

68 489.307 0 56 429.339 0 14 59.968 0 

  

िजला - बिलया: 

Öवीकृत िनिमªत 

सड़कŌ कì सं́ या सड़क लंबाई 

(िक.मी.) 

पुलŌ कì सं́ या सड़कŌ कì सं́ या सड़क लंबाई 

(िक.मी.) 

पुलŌ कì सं́ या 

32 233.08 0 32 233.08 0 
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 (ख) बिलया िजले म¤ सभी कायª पूर े हो चकेु ह§। देवåरया िजले म¤ पीएमजीएसवाई-III के तहत 

Öवीकृत 59.968 िकलोमीटर के 14 सड़क कायŎ को पूरा िकया जाना शेष है। वषª 2021-22 म¤ 

पांच कायŎ और वषª 2023-24 म¤ 9 कायŎ को मंजूरी दी गई है। इन 14 लंिबत कायŎ का सड़क-वार 

Êयौरा संलµन िववरण म¤ िदया गया है। पीएमजीएसवाई-III के कायŎ को पूरा करने कì समय-सीमा 

माचª 2026 है।  

िववरण 

पीएमजीएसवाई-III के तहत लंिबत कायŎ का सड़क-वार Êयौरा 

ø. 
स.ं  

िजले का 
नाम 

Êलॉक का 
नाम 

पैकेज 
स.ं 

Öवीकृित 
का वषª 

सड़क का 
नाम/ 

पुल का नाम 

Öवीकृत 
रािश 
(लाख 

Łपये म¤) 

सड़क 
लंबाई 

(िक.मी.) 

िनिमªत 
सड़क 

कì 
लंबाई 
िक.मी. 

म¤ 

Óयय 
(लाख 

Łपये म¤) 

िÖथित पूरा होने कì 
सभंावना 
(िदनांक ) 

1 देवåरया भागलपरु यूपी2094 2023 - 
2024 

टी07-चेरो 
(बथê) से पैना 

1001.40 8.000 0.000 324.10 ÿगित पर 31.03.2026 

2 देवåरया भागलपरु यूपी20146 2024 - 
2025 

टी10-टी01 
काहावन से 

टी06 अåरला 

754.20 8.200 0.000 0.00 ÿगित पर 31.03.2026 

3 देवåरया भाटपर 
रानी 

यूपी20138 2023 - 
2024 

एमआरएल06-
िबशुनपरुा से 
बनकटा शÌहó 
वाया खैरत 

रलेवे øॉिसंग 

715.68 5.700 0.000 0.77  
ÿगित पर 

31.03.2026 

4 देवåरया भाटपर 
रानी 

यूपी20145 2023 - 
2024 

एमआरएल07-
खामपार से 
ŀगपरुा वाया 
नेटुआबीर 
टीकमपार 
अकताही 

1754.79 12.400 0.000 1.68 ÿगित पर 31.03.2026 
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5 देवåरया देवåरया 
सदर 

यूपी20109 2021 - 
2022 

टी09-देवåरया 
से बसडीला 

419.48 5.150 4.650 83.30 ÿगित पर 15.02.2026 

6 देवåरया देवåरया 
सदर 

यूपी20104 2021 - 
2022 

टी03-देवåरया 
से बेलडांड 

1130.66 10.000 9.900 839.88 ÿगित पर 15.02.2026 

7 देवåरया देवåरया 
सदर 

यूपी20139 2023 - 
2024 

एमआरएल 
38-िपपरा 
चþंभान से 

सहजौली वाया 
हाटा खास 

620.76 6.920 3.920 170.00 ÿगित पर 28.02.2026 

8 देवåरया देवåरया 
सदर 

यूपी20140 2023 - 
2024 

एमआरएल27-
टी05 स े

बरहया बज़ुगुª 
वाया जंगल 

ठकुराही 

534.96 5.650 5.550 153.26 ÿगित पर 28.02.2026 

9 देवåरया गौरी 
बाजार 

यूपी20144 2023 - 
2024 

एमआरएल01-
गौरी बाजार 
Łþपरु मागª 
इंदपुुर से 
Łþपरु 

बाईपास वाया 
बिनयानी 

2009.14 14.400 14.400 590.77 ÿगित पर 28.02.2026 

10 देवåरया लार यूपी2090 2021 - 
2022 

एमआरएल01-
एलएआर रोड 

से धरहरा 
वाया नेमा 

1333.74 11.297 8.200 668.88 ÿगित पर 28.02.2026 

11  
 
 
 

देवåरया 
 
  

लार यूपी20100 2021 - 
2022 

 
एमआरएल31-
लार भाटपर 

रोड 1 िक.मी. 
से परसी 
चकलार  

727.75 5.684 0.000 265.80 ÿगित पर 15.02.2026 

12 देवåरया लार यूपी20141 2023 - 
2024 

एमआरएल41-
गथुनी कंुडौली 
रोड 4 िक.मी. 

678.08 5.000 0.000 0.68 ÿगित पर 31.03.2026 
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से खेमा दाई 

13 देवåरया लार यूपी20142 2023 - 
2024 

एमआरएल37-
गथुनी कंुडौली 

रोड 01 
िक.मी. से 
मािनकपरु 

वाया चåुरया 

615.02 6.225 0.000 0.84 ÿगित पर 31.03.2026 

14 देवåरया तारकुलवा यूपी20107 2021 - 
2022 

टी09-मुंडेरा 
बाबू से नौतन 

हिथयागढ़ 

769.54 6.220 5.720 424.46 ÿगित पर 15.02.2026 

  
कुल 

   
13065.20 110.846 52.340 3524.43 

  

  

BENEFICIARIES UNDER NSAP AND NFBS 

1801. SHRI RAO RAJENDRA SINGH: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the number of eligible beneficiaries identified under National Social 

Assistance Programme (NSAP) including the National Family Benefit 

Scheme (NFBS) and the number of beneficiaries actually covered during 

the last three years, State and UT-wise; 

(b)  the names of such States/UTs where NFBS was not implemented or 

partially implemented during the last three years, along with the reasons 

therefor, State-wise; and 

(c)  the corrective steps taken or proposed by the Government to ensure 

universal coverage of eligible beneficiaries, proactive identification, 

database maintenance and full implementation of NAP across all States 

and Union Territories? 
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) State/UT-wise cap on the number of beneficiaries under the pension 

schemes of National Social Assistance Programme (NSAP) and under the 

National Family Benefit Scheme (NFBS) are given in the enclosed  Statement.  

(b) Under National Family Benefit Scheme (NFBS) of National Social 

Assistance Programme (NSAP), a lump-sum assistance of Rs.20,000 is given 

to the bereaved household of Below Poverty Line (BPL) in the event of death 

of the primary bread-winner aged more than 18 years and less than 60 years. 

It is a demand-based scheme. Release of funds is contingent upon receipt of 

proposals from the concerned State/UT, submitted in accordance with the 

scheme guidelines and Ministry of Finance (MoF) instructions. Funds under 

the scheme are released to States/UTs on the basis of number of eligible 

beneficiaries whose database has been digitized on NSAP-PPS (National 

Social Assistance Programme - Pension Payment System) portal or State cap 

of number of beneficiaries, whichever is less. As the scheme is demand-

driven, funds are released to States on receipt of proposal as per the 

guidelines. 

(c) NSAP caters to 3.09 crore BPL beneficiaries with a scheme-wise ceiling/ 

cap for each State/UT on the number of beneficiaries. At present, the pension 

schemes under NSAP have achieved almost 100% saturation. However, 

States/ UTs may give assistance from their own resources if there are more 

deserving beneficiaries. As per the information collected from States/UTs, 
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about 5.87 crore additional pensioners are supported by State-funded social 

pension schemes. 

As per NSAP guidelines, responsibility of implementation of NSAP 

schemes, identification/verification of beneficiaries, disbursal of pension to 

beneficiaries, stoppage of pension, annual verification of beneficiaries lies in 

the hand of States/UTs. 

A web-based pension payment portal, NSAP-PPS (National Social 

Assistance Programme-Pension Payment System) has been operationalized 

which is used for managing and monitoring pension benefits provided to 

eligible beneficiaries. The portal facilitates the maintenance of beneficiary 

records, processing of pension sanctions, tracking of fund disbursement to 

ensure transparency and efficiency in pension delivery. 

STATEMENT 

State/UT-wise cap of number of beneficiaries under pension schemes of 
NSAP (excluding NFBS) 

 S.No. States/UTs Cap/ceiling of no. of beneficiaries 

1 Andhra Pradesh 934980 

2 Bihar 3919447 

3 Chhattisgarh 880142 

4 Goa 13660 

5 Gujarat 916953 

6 Haryana 347256 

7 Himachal Pradesh 116005 

8 Jharkhand 1277520 

9 Karnataka 1396274 
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10 Kerala 846456 

11 Madhya Pradesh 2223469 

12 Maharashtra 1212967 

13 Odisha 2033959 

14 Punjab 138231 

15 Rajasthan 1169533 

16 Tamil Nadu 1920858 

17 Telangana 681613 

18 Uttar Pradesh 5833622 

19 Uttarakhand 231335 

20 West Bengal 2067272 

NE States   

21 Arunachal Pradesh 6293 

22 Assam 850531 

23 Manipur 63971 

24 Meghalaya 65316 

25 Mizoram 27524 

26 Nagaland 50779 

27 Sikkim 18854 

28 Tripura 154900 

Union Territories   

29 AandN Islands 590 

30 Chandigarh 4964 

31 DandN Haveli and DandD 11173 

32 NCT Delhi 154820 

33 JandK 140394 

34 Ladakh 7148 

35 Lakshadweep 293 

36 Puducherry 28805 

  TOTAL 29747907 
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State/UT-wise cap/ceiling of number of beneficiaries under the 
 National Family Benefit Scheme (NFBS) 

 
 Sl. No. States/UTs Cap/ceiling of no. of beneficiaries 

1 Andhra Pradesh 10906 

2 Bihar 35859 

3 Chhattisgarh 12801 

4 Goa 225 

5 Gujarat 10695 

6 Haryana 4154 

7 Himachal Pradesh 684 

8 Jharkhand 14148 

9 Karnataka 18312 

10 Kerala 4358 

11 Madhya Pradesh 30826 

12 Maharashtra 34987 

13 Odisha 24697 

14 Punjab 2673 

15 Rajasthan 12347 

16 Tamilnadu 18445 

17 Telangana 7794 

18 Uttar Pradesh 73075 

19 Uttarakhand 4808 

20 West Bengal 21553 

21 Arunachal Pradesh 346 

22 Assam 8524 

23 Manipur 669 

24 Meghalaya 781 

29 Mizoram 197 

26 Nagaland 535 

27 Sikkim 175 

28 Tripura 984 
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29 AandN Islands 86 

30 Chandigarh 80 

31 DandN Haveli and DandD 119 

32 NCT Delhi 2270 

33 J and K 323 

34 Ladakh 112 

35 Lakshadweep 9 

36 Puducherry 283 

  TOTAL 358840 

  

िबहार म¤ मÂÖयपालन, पशुपालन और डेयरी योजनाओ ंके लाभाथê 

1802. ®ी िगåरधारी यादवः 
®ी रामÿीत मडंलः 
®ी िदनेश चþं यादवः 

³या मÂÖयपालन, पशुपालन और डेयरी मýंी यह बताने कì कृपा कर¤गे िकः 

(क)  िबहार राºय म¤ ÿधानमंýी मÂÖय संपदा योजना (पीएमएमएसबाई), राÕůीय गोकुल िमशन 

(आरजीएम), राÕůीय पशधुन िमशन (एनएलएम), पशुधन जनगणना और एकìकृत ÿितदशª सव¥±ण 

(एलसी एवं आईएसएस), डेयरी सहायता सहकारी सिमितयां एवं िकसान उÂपादक संगठन 

(एसडीसीएफपीओ), उīिमता िवकास एवं रोजगार सजृन (ईडीईजी), पशुधन ÖवाÖÃय एवं रोग 

िनयंýण कायªøम (एलएचडीसीपी), डेयरी ÿसÖंकरण एवं अवसंरचना िवकास कोष (डीआईडीएफ) 

और राÕůीय डेयरी िवकास कायªøम (एनपीडीडी) के अंतगªत लाभािथªयŌ कì सं́ या का योजनावार 

Êयौरा ³या है; और 

(ख)  क¤ þ सरकार Ĭारा उĉ योजनाओ ंके लाभािथªयŌ के िलए िबहार राºय को जारी कì गई 

िनिध का योजनाबार Êयौरा ³या है? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 
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(क) और (ख) मÂÖयपालन, पशुपालन और डेयरी मýंालय, भारत सरकार Ĭारा मÂÖयपालन, 

पशुपालन और डेयरी ±ेýŌ के सवा«गीण िवकास के िलए िबहार राºय सिहत देश म¤ िनÌनिलिखत 

योजनाओ ंऔर कायªøमŌ को कायाª िÆवत िकया जा रहा है: 

I. ÿधानमंýी मÂÖय संपदा योजना(PMMSY), 

II. राÕůीय गोकुल िमशन (RGM), 

III. राÕůीय पशधुन िमशन (NLM), 

IV. पशुधन संगणना और एकìकृत नमूना सव¥±ण योजना (LC and ISS)  

V. डेयरी सहकाåरताओ ंऔर िकसान उÂपादक संगठनŌ कì सहायता (SDCFPO) 

VI. पशुधन ÖवाÖÃय और रोग िनयंýण कायªøम (LHDCP) 

VII. डेयरी िवकास के िलए राÕůीय कायªøम (NPDD), और  

VIII. डेयरी ÿसÖंकरण और अवसंरचना िवकास िनिध (DIDF), 

मािÂÖयकì, पशुपालन और डेयरी ±ेý हाल के वषŎ म¤ पयाªĮ वृिĦ िदखा रह ेह§। मýंालय Ĭारा 

कायाªिÆवत नीितयां और योजनाए ं/ कायªøम मािÂÖयकì, पशुपालन और डेयरी ±ेýŌ को बढ़ावा देने 

के िलए भी सवō¸च महÂव देते ह§। िवगत पांच वषŎ के दौरान उपरोĉ योजनाओ ं के िलए िबहार 

राºय को क¤ þ सरकार Ĭारा जारी कì गई धनरािश और लाभािथªयŌ कì सं́ या का िववरण 

िनÌनानुसार है: 

ø.स.ं 
योजना का नाम 

 

जारी कì गई क¤ þीय 

िनिध  

(Łपए लाख म¤) 

लाभाथê कì सं́ या 

(i) (ii) (iv) (v) 

1 ÿधानमýंी मÂÖय संपदा 

योजना(PMMSY) 

126.17 8981 

2 राÕůीय गोकुल िमशन (RGM) 154.06 2716059 

3 राÕůीय पशुधन िमशन (NLM) 0.14 2 

4 पशुधन संगणना और एकìकृत नमूना 1.06 0* 
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सव¥±ण योजना (LC and ISS)  

5 डेयरी सहकाåरताओ ं और िकसान 

उÂपादक संगठनŌ कì सहायता 

(SDCFPO) 

3.77 0** 

6 पशुधन ÖवाÖÃय और रोग िनयंýण 

कायªøम (LHDCP) 

130.51 12489000***  

7 डेयरी िवकास के िलए राÕůीय कायªøम 

(NPDD) 

241.24 501091 

8 डेयरी ÿसÖंकरण और अवसंरचना 

िवकास िनिध (DIDF) 

77.24 188800 

* लाभाथê योजना नहé है  
** 4 दµुध संघ/महासंघ 
*** मोबाइल पशु िचिकÂसा इकाई (MVU) के माÅयम से िकसानŌ के जानवरŌ का टीकाकरण 

 

EFFECTIVENESS OF NSAP 

1803. SHRIMATI POONAMBEN MAADAM: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the details of the various components implemented under the National 

Social Assistance Programme (NSAP); 

(b)  whether the Government has assessed the effectiveness of NSAP in 

achieving its objective of providing social assistance to the poor, 

particularly elderly persons, widows and persons with disabilities; 

(c)  if so, the broad outcomes thereof; 

(d)  whether any technology-based interventions have been integrated into 

the implementation and monitoring of NSAP to improve transparency 

and delivery of benefits; and 

(e)  if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) National Social Assistance Programme (NSAP) is a 100% funded 

centrally sponsored scheme (CSS) covering persons belonging to families 

living below poverty line (BPL). It comprises the following five schemes: 

i. Indira Gandhi National Old Age Pension Scheme - Assistance of ₹ 200/- 

per month to persons in the age group of 60-79 years and ₹ 500/- per 

month to persons of 80 years and above. 

ii. Indira Gandhi National Widow Pension Scheme - Assistance of ₹300/- 

per month to widows in the age-group of 40-79 years and ₹ 500/- per 

month to widows of 80 years and above. 

iii. Indira Gandhi National Disability Pension Scheme - Assistance of ₹300/- 

per month to divyangjans aged 18-79 years with severe or multiple 

disabilities and ₹ 500/- per month to divyangjans of 80 years and above. 

iv. National Family Benefit Scheme - A one-time assistance of ₹ 20,000/- to 

the bereaved household on the death of primary breadwinner aged 

between 18 and 59 years.  

v. Annapurna Scheme - 10 kg of food grains per month free of cost to 

those senior citizens who, though eligible, are not receiving old age 

pension. 

 (b) and (c) From time to time, various impact assessment and evaluation 

studies have been carried out to assess the impact of NSAP schemes by the 

Ministry and NITI Aayog. Additionally, National Level Monitoring (NLM) is an 
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initiative of the Ministry designed to ensure transparency, accountability, and 

continuous improvement across rural development programmes. By engaging 

independent third-party monitors, the system provides unbiased insights into 

how schemes are being implemented on the ground level. 

The assessments indicate satisfactory implementation at the grass root 

level, with most beneficiaries expressing overall satisfaction with the processes 

of selection, sanction, and disbursement of pensions. The studies also find that 

pensions are primarily used to meet essential needs such as food and 

healthcare. At the same time, they have recommended further strengthening of 

the programme through measures such as improving adequacy of assistance, 

ensuring timely and regular payments, enhancing beneficiary verification and 

monitoring systems etc. 

(d) and (e)  The Ministry has integrated several technology-based 

interventions in the implementation and monitoring of the NSAP to improve 

transparency and delivery of benefits. A web-based pension payment portal, 

NSAP-PPS (National Social Assistance Programme-Pension Payment 

System) has been operationalized as an end-to-end digital tool for Direct 

Benefit Transfer (DBT) mode disbursal of pension through PFMS. The platform 

is used for managing and monitoring pension benefits provided to eligible 

beneficiaries. The portal facilitates maintenance of beneficiary records, 

processing of pension sanctions, tracking of fund disbursement to ensure 

transparency and efficiency in pension delivery. Additionally, a Digital Life 
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Certification (DLC) mobile application has been developed for Aadhaar-based 

biometric verification of beneficiaries. 

 
SUPPORT FOR AGROFORESTRY 

1804. SHRI GURMEET SINGH MEET HAYER: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government is promoting diversification from the wheat–

paddy cycle to timber/agroforestry farming in Punjab; if so, the policy 

framework and objectives thereof; 

(b) whether any financial assistance, income support or incentives are being 

provided to farmers during the transition period, keeping in view that timber 

crops generally require 4-5 years to mature and if so, the scheme-wise details, 

eligibility criteria and beneficiaries; 

(c) whether support has been extended for plantation, maintenance and risk 

mitigation under the Sub-Mission on Agroforestry or other Central/State 

schemes; and 

(d) whether the Government has put in place marketing and value-chain 

support mechanisms, including market linkages, industry tie-ups or price 

assurance, to ensure remunerative returns to timber farmers, and if so the 

details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR):  



10.02.2026  951 
 

 

(a), (b) and (d) As reported by State of Punjab, agroforestry is being promoted 

in the State through their Scheme of Crop Diversification through Agroforestry 

(CDAF) under Green Punjab Mission to diversify from wheat-paddy cycle and 

to reduce pressure on forests. Under the scheme, financial assistance is 

provided to farmers during the transition period. All the farmers who undertake 

agroforestry are eligible for Direct Benefit Transfer under the Scheme. Details 

of the financial assistance provided under the Scheme are given in the 

enclosed Statement. To promote market for agroforestry produce, the 

licensing procedure for wood based industries depending on Agroforestry 

timber has been simplified by the State.  

(c) Sub-Mission on Agroforestry (SMAF) was implemented by the Government 

from 2016-17 to 2021-22 to promote agroforestry across the country including 

State of Punjab. Under the scheme financial assistance was provided to 

farmers for nursery development, boundary plantation, block plantation of 

prominent tree species and maintenance. Rs.10.3595 Crore was released to 

Punjab for implementation of the scheme during this period. The Mission was 

restructured as Agroforestry component of Pradhan Mantri Rashtriya Krishi 

Vikas Yojana (PM-RKVY) from 2023-24 with focus on supply of quality planting 

material (QPM). Punjab has not opted for this component. 
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STATEMENT 

Cost norms and Financial Assistance pattern under Crop Diversification Agro-Forestry (CDAF) Project  
in Punjab 

 

S. 
N. 

Details 

Cultivation/plantation of any Agroforestry trees other than clonal 
eucalyptus 

Cultivation/plantation of clonal eucalyptus 

Peripheral/Boundary and low 
density plantations 

High density plantations  
Peripheral/Boundary and low 

density plantations 
High density plantations 

1 to 625 plants/ha. More than 625 plants/ha. 1 to 625 plants/ha. More than 625 plants/ha 
Indicative Unit Price 120/- per 

plant 
Indicative Unit Cost 75000/- per 

ha 
Indicative Unit Price 100/- per 

plant 
Indicative Unit Cost 62500/- per 

ha 

Plant
ing 

Year 

1st 
Year 

Mainten
ance  

2nd 
year 
Main
tena
nce  

Total 
cost 
(Rs.) 

Plant
ing 

Year 

1st 
Year 

Mainten
ance  

2nd 
year 

Mainte
nance  

Total 
cost 
(Rs.) 

Plant
ing 

Year 

1st 
Year 
Maint
enan

ce  

2nd 
year 

Mainte
nance  

Total 
cost 
(Rs.) 

Plant
ing 

Year 

1st 
Year 

Mainten
ance  

2nd 
year 

Mainten
ance  

Total 
cost 
(Rs.) 

1 

Total 
Project 

Cost 
per 

plants/
Hac 

Rs 
60/- 
per 

plant 

Rs 30/- 
per 

plant 

Rs 
30/- 
per 

plant 

Rs 
120/- 
per 

plant 

Rs 
3750
0/- 
per 
hac 

Rs 
18750/- 
per hac 

Rs 
18750/
- per 
hac 

Rs 
75000
/- per 
hac 

Rs 
50/- 
per 

plant 

Rs 
25/- 
per 

plant 

Rs 25/- 
per 

plant 

Rs 
100/- 
per 

plant 

Rs 
3125
0/- 
per 
hac 

Rs 
15625/- 
per hac 

Rs 
15625/- 
per hac 

Rs 
6250
0/- 
per 
hac 
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2 

50% 
Financi

al 
Assista
nce in 

the 
ratio of 
50:25:2

5 

Rs 
30/- 
per 

plant 

Rs 15/- 
per 

plant 

Rs 
15/- 
per 

plant 

Rs 
60/- 
per 

plant 

Rs 
1875
0/- 
per 
hac 

Rs 
9375/- 
per hac 

Rs 
9375/- 
per hac 

Rs 
37500
/- per 
hac 

Rs 
25/- 
per 

plant 

Rs 
12.5/- 

per 
plant 

Rs 
12.5/- 

per 
plant 

Rs 
50/- 
per 

plant 

Rs 
1562
5/- 
per 
hac 

Rs 
7813/- 
per hac 

Rs 
7813/- 
per hac 

Rs 
3125
0/- 
per 
hac 

3 

Margin 
of 

farmer 
@ 50% 

Rs 
30/- 
per 

plant 

Rs 15/- 
per 

plant 

Rs 
15/- 
per 

plant 

Rs 
60/- 
per 

plant 

Rs 
1875
0/- 
per 
hac 

Rs 
9375/- 
per hac 

Rs 
9375/- 
per hac 

Rs 
37500
/- per 
hac 

Rs 
25/- 
per 

plant 

Rs 
12.5/- 

per 
plant 

Rs 
12.5/- 

per 
plant 

Rs 
50/- 
per 

plant 

Rs 
1562
5/- 
per 
hac 

Rs 
7813/- 
per hac 

Rs 
7813/- 
per hac 

Rs 
3125
0/- 
per 
hac 
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IMPACT OF THE KISAN CREDIT CARD 

1805. SHRI BHASKAR MURLIDHAR BHAGARE: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased 

to state: 

(a) whether the Government has reviewed the implementation and impact of 

the Kisan Credit Card (KCC) scheme in the tribal and Scheduled Areas of 

Maharashtra; 

(b) if so, the number of KCC accounts opened in tribal districts of Maharashtra, 

disaggregated by marginal and small farmers district-wise; 

(c) whether enrolment of tribal farmers and women cultivators remains low in 

these districts due to documentation hurdles, bank outreach gaps and limited 

awareness and if so, the details of special drives undertaken and their 

outcomes; 

(d) whether data is maintained on interest subvention availed by tribal KCC 

holders and if so, the details thereof; 

(e) whether lack of financial literacy has affected credit utilisation and 

repayment among tribal farmers and the details of awareness programmes 

conducted; and 

(f) whether any impact study has assessed KCC’s effect on productivity and 

incomes in tribal areas and if so, the findings thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR):  
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(a) The Institute for Social and Economic Change (ISEC), Bengaluru has 

recently conducted Third Party Evaluation Studies of Modified Interest 

Subvention Scheme (MISS) which also include partial evaluation of KCC 

scheme implicitly. The sample survey were conducted in Solapur, Sindhudurg 

and Jalagaon districts of Maharastra. No separate study in tribal and 

scheduled areas were conducted. 

(b) The number of KCC accounts opened in tribal districts of Maharashtra as 

on 31.12.2025 is given in the following table. As confirmed from DFS, data 

showing number of KCC accounts of Small and Marginal Farmers (SMF) are 

not maintained separately.  

                      (No. in Actual and Amount in Rs. Crore) 
Sl. 

No. 

Name of District Total number of 

KCC as on 

31.12.2025 

Total Outstanding 

amount in KCC  

1 AMRAVATI 209165 2947.27 

2 BHANDARA 105014 927.01 

3 CHANDRAPUR 117541 1251.57 

4 DHULE 105378 1472.67 

5 GADCHIROLI 49850 322.60 

6 GONDIA 126105 845.21 

7 JALGAON 274360 2759.91 

8 NANDURBAR 59501 945.65 

9 NASHIK 146799 4293.05 

10 PALGHAR 43959 402.85 

11 THANE 50025 403.64 

12 YAVATMAL 354998 4948.00 

Source: DFS 
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(c) and (e) The Government has been taking multiple initiatives to make the 

short-term credit accessible to all farmers including farmers engaged in Animal 

Husbandry and Fisheries through regular IEC campaigns organized by banks, 

State Government/ Central Government, RBI, NABARD, etc, besides, 

technology intervention like Kisan Rin Portal (KRP). These campaigns are 

used to issue or renew Kisan Credit Cards. Besides this, Viksit Bharat Sankalp 

Yatra (VBSY) and Particularly Vulnerable Tribal Group (PVTG) camps were 

organized to boost the KCC enrolment. 

(d) Data of interest subvention being paid to KCC accounts of ST farmers are 

maintained on Kisan Rin Portal. As on date, there are 128633 operative KCC 

accounts in FY 2024-25 belonging to Scheduled Tribe population in 

Maharashtra which received MISS benefits.  

(f) No separate study to assess KCC’s effect on productivity and income in 

Tribal areas have been conducted. However, the major findings of Third 

Party Evaluation Studies of MISS report prepared by ISEC, Bengaluru are as 

under: 

i. Every ₹1 invested under KCC–MISS contributes ₹2.30 to net value 

addition in the agriculture and allied sector; 

ii. The MISS has played a crucial role in reducing the interest burden on 

farmers with an estimated subsidy outlay of ₹1.87 lakh crore since 

inception till 2024–25; 

iii. The scheme has positively impacted cropping intensity and multi-

season cultivation, with KCC–MISS farmers cultivating larger areas, 
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achieving higher cropping intensity, and adopting more diversified crop 

portfolios across seasons, supported by reliable irrigation and 

concessional credit; 

iv. It has improved the timeliness of input use through access to adequate 

working capital, and beneficiaries receiving Prompt Repayment 

Incentive (PRI) have demonstrated better credit discipline, thereby 

enhancing banks’ confidence for further lending; 

v. The scheme has supported dairy and livestock expansion and 

promoted income diversification by supplementing crop income, 

reducing dependence on seasonal agriculture, and integrating livestock 

and fisheries farming with crop production. It has also supported 

Working Capital Requirements (WCR) for inland fisheries, which is 

significant for diversification in the North-Eastern Region. 

 

DISCREPANCIES IN MSP PROCUREMENT 

1806. SHRI PUSHPENDRA SAROJ: 

Will the minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the quantity of wheat and paddy in Uttar Pradesh that remained unprocured 

despite MSP notifications during the last three procurement seasons and the 

reasons recorded, district-wise and crop-wise;  
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(b) the number of occasions when MSP procurement in the State was delayed, 

reduced or halted due to Central buffer stock norms, storage ceilings or 

redirection of procurement to other States;  

(c) whether internal reviews examined the impact of such decisions on farmer 

participation, price realisation and market confidence in Uttar Pradesh;  

(d) the extent to which inter-State allocation and off-take targets influenced 

MSP coverage and procurement duration in the State; and  

(e) the corrective measures adopted to ensure full MSP procurement, timely 

agency deployment and zero avoidable crop denial in Uttar Pradesh?  

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

 (a) As per the information received from Department of Food and Public 

Distribution, procurement of wheat and paddy is carried out by the State 

Government at the Minimum Support Price (MSP) for central pool. 

Procurement centres are opened by Central Government Agencies/ State 

Government Agencies, taking into account the production, marketable surplus, 

convenience of farmers and availability of other logistics / infrastructure such 

as storage and transportation, etc. Adequate number of temporary purchase 

centres, in addition to the existing Mandis and depots/godowns are also 

established at key points for the convenience of farmers. The stocks 

conforming to the prescribed Fair Average Quality (FAQ) specifications and 

offered by the farmers to procurement centres for purchase are proucred by 

the State Government agencies.  
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During the past three years, no quantity of paddy and wheat brought by 

farmers to the procurement centres has remained unprocured. 

(b) and (c) As reported by the State Government, no such instance that has 

come to notice. 

(d) As reported by the State Government, no such instance that has come to 

notice. 

(e) Prior to the commencement of procurement, necessary arrangements such 

as farmer registration and verification, selection of procurement agencies, 

arrangement of funds for payment, and selection of procurement centres are 

made in advance. All procurement-related processes, including online 

registration and verification, are conducted through the e-Procurement Portal 

of the Food and Civil Supplies Department. With a view to ensuring 

transparency in procurement, purchases are made through biometric 

authentication of farmers and payment is made directly to their Aadhaar-linked 

bank accounts through PFMS. Wide publicity of the procurement is also 

carried out to ensure that the maximum number of farmers can avail the 

benefits of the MSP. Quality-based procurement of crops brought by farmers at 

government procurement centres is ensured across the State. 

 

PMGSY IN BELAGAVI 

1807. SHRI JAGADISH SHETTAR: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 
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(a)  the details of steps taken by the Government to undertake road 

construction/improvement under Pradhan Mantri Gram Sadak Yojana 

(PMGSY) in Belagavi district (Karnataka) in its new Phase; and 

(b)  the other steps taken by the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) and (b) The Pradhan Mantri Gram Sadak Yojana (PMGSY) was launched 

in 2000, as a one time special dispensation, for providing connectivity to 

eligible unconnected habitations in the country. The new phase, PMGSY-IV 

has been launched for construction of 62,500 km of all-weather roads (single 

lane) to provide connectivity to about 25,000 unconnected habitations of 

population size 500+ in plains, 250+ in NE and Hill states/ UTs, special 

category areas (Tribal Schedule V, Aspirational Districts/ Blocks, Desert areas) 

and 100+ in Left Wing Extremism (LWE) affected districts (areas notified by 

MHA) in 9 States , as per Census 2011.The PMGSY Phase-IV is being 

implemented from Financial Year 2024–2025 to 2028–2029. The Central 

Government is working in close coordination with the States to facilitate 

submission of proposals, including from Karnataka, under PMGSY IV.  

Till date, the State of Karnataka has not sent any Detailed Project 

Report proposals under PMGSY-IV. 

The details of habitations survey conducted for the state of Karnataka 

under PMGSY-IV is given in the enclosed Statement. No data for Belagavi 

district has been uploaded by the state of Karnataka on OMMAS.
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STATEMENT 

Details of habitations survey conducted for the state of Karnataka under PMGSY-IV 

Sr.No State 
Name 

District 
Name 

Approval 
(Status By 

NRIDA) 

Total 
Survey 

Connected 
Survey 

Un-
Connected 

Survey 

Approved 
Un-

Connected 
Survey 

By State 

Pending Un-
Connected 
Survey By 

State 

Rejected Un-
Connected 
Survey By 

State 

Eligible 
Total 

Grand Total 290 10 280 160 23 97 85 

Approved 110 0 110 110 0 0 53 

Pending 147 10 137 17 23 97 0 

Verification 33 0 33 33 0 0 32 

1 Karnataka Bagalkot Approved 4 0 4 4 0 0 4 

2 Karnataka Bagalkot Verification 2 0 2 2 0 0 2 

3 Karnataka Bidar Pending 1 0 1 0 0 1 0 

4 Karnataka Chickballapur Pending 22 0 22 0 0 22 0 

5 Karnataka Chickballapur Verification 2 0 2 2 0 0 2 

6 Karnataka Chitradurga Approved 8 0 8 8 0 0 5 
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7 Karnataka Chitradurga Pending 7 0 7 4 0 3 0 

8 Karnataka Dakshina 

Kannada 

Approved 31 0 31 31 0 0 10 

9 Karnataka Dakshina 

Kannada 

Pending 14 0 14 1 0 13 0 

10 Karnataka Hassan Approved 2 0 2 2 0 0 2 

11 Karnataka Hassan Pending 4 2 2 0 2 0 0 

12 Karnataka Kodagu Pending 10 0 10 0 10 0 0 

13 Karnataka Kolar Pending 2 2 0 0 0 0 0 

14 Karnataka Koppal Verification 1 0 1 1 0 0 1 

15 Karnataka Mandya Approved 2 0 2 2 0 0 0 

16 Karnataka Mandya Pending 1 0 1 0 1 0 0 

17 Karnataka Mysore Verification 2 0 2 2 0 0 2 

18 Karnataka Raichur Approved 2 0 2 2 0 0 1 

19 Karnataka Raichur Pending 5 4 1 0 1 0 0 

20 Karnataka Raichur Verification 7 0 7 7 0 0 7 
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21 Karnataka Shimoga Approved 44 0 44 44 0 0 26 

22 Karnataka Shimoga Pending 49 1 48 9 0 39 0 

23 Karnataka Shimoga Verification 15 0 15 15 0 0 14 

24 Karnataka Tumkur Approved 1 0 1 1 0 0 0 

25 Karnataka Tumkur Pending 8 0 8 0 2 6 0 

26 Karnataka Udupi Approved 7 0 7 7 0 0 3 

27 Karnataka Udupi Pending 15 0 15 3 7 5 0 

28 Karnataka Udupi Verification 4 0 4 4 0 0 4 

29 Karnataka Uttara 
Kannada 

Approved 9 0 9 9 0 0 2 

30 Karnataka Uttara  
Kannada 

Pending 9 1 8 0 0 8 0 

  



10.02.2026  964 
 

 

राÕůीय बागवानी िमशन का पुनगªठन 

1808. ®ी मनसुखभाई धनजीभाई वसावाः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार का देश म¤ फलŌ और सिÊजयŌ के उÂपादन को बढ़ाने के उĥेÔय से वतªमान 

राÕůीय बागवानी िमशन के पनुगªठन का ÿÖताव है; 

(ख) यिद हा,ँ तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या हाल ही म¤ देश के थोक और खुदरा बाजारŌ म¤ सिÊजयŌ और फलŌ कì कìमतŌ म¤ कई गनुा 

विृĦ हòई ह,ै यिद हा,ँ तो तÂसंबंधी Êयौरा ³या है; 

(घ) ³या अÆय देशŌ को टमाटर और Èयाज के िनयाªत के कारण उĉ वÖतुओ ंकì कìमतŌ म¤ वृिĦ 

हòई ह;ै और 

(ङ) यिद हा,ँ तो फलŌ और सिÊजयŌ के िलए बाजार हÖत±ेप योजना के ÿभावी कायाªÆवयन सिहत 

सरकार Ĭारा ³या सधुाराÂमक उपाय िकए गए ह§? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) और  (ख) भारत सरकार ने देश म¤ बागवानी ±ेý के समú िवकास के उĥेÔय से वषª 2004-05 

म¤ राÕůीय बागवानी िमशन (एनएचएम) कì शुŁआत कì। उĉ योजना का पनुगªठन कर इसे वषª 

2014-15 म¤ समेिकत बागवानी िवकास िमशन (एमआईडीएच) योजना के अंतगªत शािमल िकया 

गया, िजसम¤ बागवानी ±ेý के Óयापक दायरा शािमल था तथा वषª 2025 म¤ एमआईडीएच योजना 

का पनुगªठन संशोिधत ÿचालन संबंधी िदशािनद¥शŌ के साथ िकया गया, और इसे पूरे दशे म¤ लागू 

िकया गया, िजसम¤ देश के सभी िजले शािमल ह§, िविभÆन हÖत±ेपŌ के िलए लागत मानदडंŌ म¤ विृĦ 

कì गई उ¸च मूÐय वाली, िवदेशी और औषधीय फसलŌ को शािमल िकया गया तथा बागवानी ±ेý 

म¤ उपयोग कì जा रही नवीनतम और नवोÆमेषी ÿौīोिगिकयŌ को बढ़ावा िदया गया है।  
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(ग) से (ङ) सरकार कृिष और बागवानी उÂपादŌ कì खरीद के िलए बाजार हÖत±ेप योजना 

(एमआईएस) लागू कर रही है तािक िकसानŌ को उन कृिष और बागवानी उÂपादŌ के िलए, जो 

नाशवान ह§ और Æयूनतम समथªन मÐूय ÓयवÖथा के अंतगªत नहé आते ह§। लाभकारी मूÐय ÿाĮ हो 

सके इसका उĥेÔय िकसानŌ को फसल कì बंपर पैदावार पर, जब कìमतŌ के उÂपादन लागत से 

नीचे आ जाने पर मजबूरी म¤ अपनी फसल बेचने से बचाना है। एपीएमसी मंिडयŌ म¤ बेची गई फसलŌ 

के िलए िकसानŌ को बाजार हÖत±ेप मूÐय (एमआईपी) और िवøय मÐूय के बीच के अंतर का 

सीधा भगुतान करने के िवकÐप के साथ मÐूय अंतर भगुतान (पीडीपी) जैसे नए घटक जोड़े गए ह§। 

इसके अितåरĉ, टीओपी फसलŌ (टमाटर, Èयाज और आलू) के पåरवहन और भंडारण लागत कì 

ÿितपूितª क¤ þीय नोडल एज¤िसयŌ और राºय नािमत एज¤िसयŌ को उÂपादक राºय से उपभोĉा 

राºय तक उनके भडंारण और पåरवहन के िलए दी जाती है। पंजीकृत िकसानŌ के ब§क खातŌ म¤ 

ÿÂय± łप से एमआईएस के तहत भगुतान िकया जाता है।  

 
Öमाटª एúो-टे³सटाइल क¤ þ  

1809. डॉ. राजकुमार सांगवान:  

³या वľ मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या िकसानŌ कì आय बढ़ाने के उĥेÔय से कृिष उÂपादकता बढ़ान,े फसल संर±ण, जल 

संर±ण और शेड नेट, मÐ च फैिāक, øॉप कवर, कìट रोधी नेट जैसे कृिष ±ेý म¤ ÿयĉु 

उÂपादŌ के उपयोग को बढ़ावा देने के िलए कोई िविशĶ योजना/कायªøम शłु िकया गया है; 

(ख) यिद हा,ँ तो अब तक Öथािपत िकए गए 'Öमाटª एúो-टे³सटाइल क¤ þŌ' कì सं´ या िकतनी है 

और उ°र ÿदेश के बागपत िजले सिहत तÂसंबधंी उĥेÔय, लागत और वतªमान िÖथित का 

िजला-वार Êयौरा ³ या है; और 
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(ग) इन क¤ þŌ और कायªøमŌ के माÅयम से अब तक ÿिशि±त या ÿÂय± लाभ ÿाĮ करने वाले 

िकसानŌ कì सं´या िकतनी है और उ°र ÿदेश के बागपत िजले सिहत इसका िजला-वार 

Êयौरा ³या है?  

िवदेश मýंालय म¤ राºय मýंी; तथा  वÖ ý मýंालय म¤ राºय मýंी (®ी पिबýा माग¥åरटा): 

(क) अनसुंधान और नवाचार पर फोकस करने के िलए वÖ ý मýंालय ने वषª 2020 म¤ 1,480 

करोड़ Łपये के फंड आउटले के साथ राÕ ůीय तकनीकì वÖ ý िमशन (एनटीटीएम) शłु िकया। यह 

िमशन न िसफª  Öपेशिलटी फाइबर के ±ेý म¤ अनसुंधान और नवाचार पर फोकस करता है, बिÐक 

एúो टे³सटाइल सिहत तकनीकì वÖ ý के अलग-अलग ±ेýŌ पर भी फोकस करता है। इस िमशन के 

तहत, एúो टे³सटाइल और उसके अनÿुयोग के ±ेý म¤ कुल 15 अनुसंधान पåरयोजनाए ंअनुमोिदत 

कì गई ह§। इसके अलावा, िव²ान और ÿौīोिगकì िवभाग के तहत अनसुंधान नेशनल åरसचª 

फाउंडेशन (एएनआरएफ) और कृिष अनुसधंान और िश±ा िवभाग के तहत इंिडयन काउंिसल 

ऑफ़ एúीकÐचरल åरसचª-स¤ůल इंÖटीट्यूट फॉर कॉटन åरसचª (आईसीएआर-सीआईसीआर) 

जैसी सरकारी सÖंथाए ँदेश भर म¤ कृिष उÂ पादकता, फसल सरु±ा और जल संर±ण के िलए कई 

योजनाए ंिøयािÆवत कर रही ह§।  

(ख) और (ग) एनटीटीएम के तहत, नवसारी, गजुरात म¤ िदसंबर, 2024 म¤ 3.75 करोड़ Łपये कì 

लागत से एक ³ लाइमेट-Öमाटª एúो-टे³ सटाइल डेमŌÖůेशन स¤टर को मंजूरी दी गई है और 

इनोवेिटव और सÖ टेनेबल एúो-टे³ सटाइल अनÿुयोगŌ के िलए लाइव डेमŌÖůेशन, िकसानŌ के 

िलए ÿिश±ण और जागłकता कायªøम Ĭारा कृिष ±ेý म¤ उÂ पादकता बढ़ाने, लागत कम करने, 

³लाइमेट रिेजिलएसं को बेहतर बनाने और सÖटेनेबल तरीकŌ को बढ़ावा देने के िलए काम िकया 

जा रहा है। डेमो स¤टर को िसंथेिटक एडं आटª िसÐक िमÐस åरसचª एसोिसएशन (ससमीरा) Ĭारा 

संचािलत िकया जा रहा है। गजुरात के नवसारी म¤ ³लाइमेट-Öमाटª एúो-टे³सटाइल डेमŌÖůेशन 

स¤टर म¤ कुल 745 िकसानŌ को ÿिश±ण िदया गया है। 
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PM-KISAN INSTALMENTS 

1810. DR. M. K. VISHNU PRASAD: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE 

be pleased to state:  

(a) whether a large number of eligible farmers are not receiving PM-KISAN 

instalments due to Aadhaar or bank account issues;  

(b) if so, the number of pending cases, State-wise; and  

(c) the steps taken to resolve these issues quickly? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR):  

(a) to (c) The PM-KISAN scheme is a central sector scheme launched in 

February 2019 by the Hon’ble Prime Minister to supplement the financial 

needs of farmers with cultivable land-holding. Under the scheme, a financial 

benefit of ₹ 6,000/- per year is transferred in three equal instalments, into the 

Aadhaar seeded bank accounts of farmers through Direct Benefit Transfer 

(DBT) mode. Under the PM-KISAN Scheme, cultivable landholding is primary 

eligibility criteria to receive benefit of the Scheme subject to certain exclusions 

relating to higher economic status. 

A farmer-centric digital infrastructure has ensured the benefits of the 

scheme reach all the farmers across the country without involvement of any 

intermediaries. Maintaining absolute transparency in registering and verifying 

beneficiaries, the Government of India has disbursed over ₹ 4.09 lakh Cr. 

through 21 installments since inception of the Scheme. 
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All payments under PM-KISAN are made through the Direct Benefit 

Transfer (DBT) mechanism into Aadhaar-seeded bank accounts of the 

beneficiaries. Aadhaar seeded bank account is one of the mandatory 

requirement for receiving the benefits of the scheme. Accordingly, in cases 

where a farmers’ bank account is not seeded with Aadhaar, payments cannot 

be processed. The linking of bank accounts by farmers with Aadhaar is a 

continuous process, as farmers may change their accounts from one bank to 

another bank. However, as and when the farmers complete the mandatory 

requirement, their dues are immediately transferred to the bank account linked 

to Aadhaar. As on 06/02/2026, the State-wise details of farmers whose 

Aadhaar is not seeded with their bank accounts are given in the enclosed 

Statement for reference. 

Further, the Department regularly takes focused saturation drives in 

coordination with States/UTs, Common Service Centres (CSCs), and India 

Post Payments Bank (IPPB) to facilitate Aadhaar seeding of bank accounts. 

Also, farmers are intimated through SMS to ensure Aadhaar seeding of their 

bank accounts to ensure uninterrupted disbursement of benefits under PM-

KISAN. 
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STATEMENT  

State-wise count of farmers with pending Aadhaar bank account seeding 

 

Sr. No. State Name 
No. of farmers with pending 

Aadhaar-bank account seeding  

1 UTTAR PRADESH 10,44,200 

2 GUJARAT 2,90,358 

3 KERALA 68,798 

4 RAJASTHAN 2,13,779 

5 KARNATAKA 1,30,263 

6 WEST BENGAL 1,22,106 

7 MADHYA PRADESH 1,87,011 

8 MAHARASHTRA 1,72,349 

9 ODISHA 73,532 

10 JHARKHAND 53,083 

11 MANIPUR 18,898 

12 PUNJAB 61,360 

13 TAMIL NADU 87,432 

14 HARYANA 61,490 

15 BIHAR 1,39,430 

16 TELANGANA 97,467 

17 ANDHRA PRADESH 41,626 
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18 CHHATTISGARH 34,622 

19 HIMACHAL PRADESH 30,114 

20 ARUNACHAL PRADESH 3,915 

21 ASSAM 10,146 

22 NAGALAND 8,535 

23 UTTARAKHAND 26,273 

24 JAMMU AND KASHMIR 15,660 

25 TRIPURA 12,998 

26 MIZORAM 3,063 

27 MEGHALAYA 4,122 

28 SIKKIM 2,456 

29 DELHI 727 

30 LADAKH 734 

31 ANDAMAN AND NICOBAR ISLANDS 374 

32 

THE DADRA AND NAGAR HAVELI AND 

DAMAN AND DIU 583 

33 GOA 392 

34 LAKSHADWEEP 226 

35 PUDUCHERRY 213 

36 CHANDIGARH 26 

 
Total 30,18,361 
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PMMSY IN ASSAM  

1811 SHRI AMARSING TISSO: 

Will the Minister of FISHERIES, ANIMAL HUSBANDRY AND DAIRYING be 

pleased to state: 

(a)  whether the Government has sanctioned any projects under the Pradhan 

Mantri Matsya Sampada Yojana (PMMSY) for fisheries development in the 

hill and tribal districts of Karbi Anglong and Dima Hasao in Assam; 

(b)   if so, the details of projects approved, funds sanctioned and funds 

released during the last three years, district-wise; and 

(c)   the steps being taken by the Government to ensure sustainable fisheries 

livelihood opportunities in these districts, keeping in view their hilly terrain 

and tribal population? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) to (c) The Department of Fisheries, Ministry of Fisheries, Animal Husbandry 

and Dairying in the year 2020-21 has rolled out a flagship scheme the Pradhan 

Mantri Matsya Sampada Yojana (PMMSY) with an investment of Rs. 20,750 

crores in the fisheries sector in all the States/Union Territories including Assam 

State. PMMSY inter-alia, envisages to address critical gaps in fish production, 

productivity, quality, technology, post-harvest infrastructure and management, 

modernization and strengthening of value chain, reduction of post-harvest 

losses, traceability etc. For holistic development of the fisheries sector in the 

state of Assam, Department of Fisheries, Government of India accorded 
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approval to the projects at a total cost of Rs. 339.47 crore with the central 

share of Rs. 201.84 crore during last 3 years (2022-23 to 2024-25).  

As reported by the Government of Assam, an amount of Rs. 3.93 crore 

has been approved and Rs. 2.62 crore has been released for different fisheries 

developmental activities in the district of Karbi Anglong and Dima Hasao during 

last 3 years (2022-23 to 2024-25). The details of projects approved, funds 

sanctioned and funds released during the last 3 years are given in the enclosed  

Statement. 

STATEMENT 

Details of projects approved, funds sanctioned and funds released 
during the last 3 years 

 

(Rs. in lakh) 
A. District: Karbi Anglong 

S.No Approved activities Unit Funds Sanctioned Funds 

Released 

1 New Rearing Pond Ha 50.40 25.80 

2 Livelihood support to traditional 

Fisher 

Nos 6.00 6.00 

3 New Pond Construction under 

NEH 

Ha 65.52 58.90 

4 Inputs for fish farming Ha 31.20 7.20 

5 Fish Kiosk No 6.00 0.00 

6 Three wheeler with ice box No 5.40 0.00 

7 Inputs for IFS under NEH Ha 2.40 2.40 

8 Fingerling Stocking in Wetland Ha 0.72 0.72 

 Total  167.64 101.02 
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B. District: West Karbi Anglong 

S.No Approved activities Unit Funds Sanctioned Funds 

Released 

1 New Rearing Pond Ha 42.00 37.52 

2 Livelihood support to traditional 

Fisher 

Nos 7.50 7.50 

3 New Pond Construction under 

NEH 

Ha 52.92 52.92 

4 Inputs for fish farming Ha 25.20 0.00 

5 Mini feed mill (2 ton/day) No 18.00 5.40 

6 Three wheeler with ice box No 1.80 1.80 

7 Inputs for IFS under NEH Ha 0.90 0.00 

8 Fingerling Stocking in Wetland Ha 1.15 0.00 

9 Fin Fish Hatchery No 15.00 6.58 

10 Boat and Net (Replacement) No 0.402 0.402 

 Total  164.87 112.12 

 

C. District: Dima Hasao 

S.No Approved activities Unit Funds Sanctioned Funds 

Released 

1 New Rearing Pond Ha 60.42 48.76 

2 New Pond Construction 

under NEH 

 

3 Inputs for fish farming Nos 

4 Inputs for IFS under NEH Ha 

5 Livelihood support to 

traditional Fisher 

Ha 

 Total  60.42 48.76 
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िबहार म¤ कृिष अनुसंधान 

1812. ®ी अभय कुमार िसÆहाः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या पूवê भारत के िलए घोिषत पूवōदय योजना के तहत िवहार राºय म¤ सतत कृिष, 

उÂपादकता विृĦ और अनुसधंान को ÿाथिमकता दी गई है; 

(ख) यिद हा,ँ तो वषª 2023 से उĉ योजना के तहत िबहार के िलए आवंिटत और खचª कì गई 

धनरािश का Êयौरा ³या है और इससे ³या ठोस पåरणाम ÿाĮ हòए ह§; 

(ग) ³या सरकार Öवीकार करती है िक िबहार म¤ कृिष अनसुंधान के पåरणाम ÿभावी łप स े

िकसानŌ तक नहé पहòचँ पा रहे ह§; और 

(घ) ³या सरकार ने पूवōदय योजना के तहत औरंगाबाद संसदीय ±ेý म¤ अनसुंधान और िवÖतार 

सेवाओ ंका कोई अलग से आकलन िकया है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) सरकार िबहार राºय सिहत पूरे दशे म¤ सतत कृिष पĦितयŌ और उÂपादकता विृĦ को 

ÿाथिमकता देते हòए राÕůीय सतत कृिष िमशन (एनएमएसए) लागू कर रही है। 

(ख) िबहार राºय म¤ सतत कृिष पĦितयŌ को बढ़ावा दनेे के िलए एनएमएसए के अंतगªत कई 

योजनाए ंशुł कì गई ह§। वषª 2015-16 से ÿित बंूद अिधक फसल योजना लागू कì गई है, िजसका 

उĥेÔय सूàम िसंचाई तकनीकŌ, जैसे िűप िसंचाई और िÖÿंकलर िसंचाई के माÅयम से खेत Öतर 

पर जल उपयोग द±ता बढ़ाना है। अब तक 233.75 करोड़ Łपये जारी िकए जा चुके ह§ और राºय 

म¤ पीडीएमसी के अंतगªत 35496 ह³ेटेयर भूिम को शािमल िकया गया है। वषाª  िसंिचत ±ेý िवकास 

योजना 2014-15 म¤ शुł कì गई थी, जो उÂपादकता बढ़ाने और जलवाय ुपåरवतªनशीलता से जड़ेु 

जोिखमŌ को कम करने के िलए एकìकृत कृिष ÿणाली पर क¤ िþत है। अब तक 2024.74 लाख 

Łपये जारी िकए जा चुके ह§ और राºय म¤ 3519 ह³ेटेयर ±ेý को कवर िकया जा चकुा है। मदृा 

ÖवाÖÃय काडª (एसएचसी) और मदृा ÖवाÖÃय ÿबंधन (एसएचएम) को वषª 2014-15 म¤ उवªरकŌ के 
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संतुिलत उपयोग को बढ़ावा देने के िलए शłु िकया गया था। अब तक 8440.87 लाख Łपये जारी 

िकए जा चकेु ह§ और राºय म¤ 15653800 मदृा ÖवाÖÃय काडª िवतåरत िकए जा चकेु ह§। राÕůीय 

बागवानी िमशन (एनएचएम) िबहार म¤ 2005-06 से लागू िकया गया था। अÿैल 2014 से, बागवानी 

±ेý के समú िवकास के िलए एनएचएम को समेिकत बागवानी िवकास िमशन (एमआईडीएच) के 

अंतगªत शािमल कर िलया गया है। अब तक राºय म¤ 34177 हे³टेयर ±ेý म¤ बागवानी फसलŌ कì 

खेती कì जा चुकì है। राÕůीय ÿाकृितक कृिष िमशन (एनएमएनएफ) के तहत िबहार म¤ 400 

³लÖटर बनाए गए ह§, िजनम¤ 49,855 िकसान पंजीकृत ह§ और 20,000 हे³टेयर ±ेý को कवर 

िकया गया है। 31.12.2025 तक, परपंरागत कृिष िवकास योजना (पीकेवीवाई) के तहत िबहार म¤ 

31,783.27 हे³टेयर ±ेý म¤ जैिवक खेती कì जा रही है, िजससे 43,208 िकसानŌ को लाभ िमल 

रहा है। वषª 2015-16 से अब तक पीकेवीवाई योजना के अंतगªत िबहार राºय को कुल 7,244.08 

लाख Łपए का क¤ þीय िहÖसा जारी िकया जा चुका है। इसके अलावा, वषª 2025-26 के दौरान 

पीकेवीवाई के अंतगªत िबहार को ₹3,419.00 लाख का आवंटन िकया गया, िजसम¤ स े

31.12.2025 तक 1,710.00 लाख Łपए का क¤ þीय िहÖसा जारी िकया जा चुका है।  

भारतीय कृिष अनसुंधान पåरषद – पूवê ±ेý अनुसंधान पåरसर (आईसीएआर-

आरसीईआर) और इसके कृिष िव²ान क¤ þ (केवीके), ब³सर िबहार के कई िजलŌ (ब³सर, गया, 

औरगंाबाद, जमुई, समÖतीपुर आिद) म¤ अनसुंधान-िकसान संबंधŌ को मजबूत करने के िलए 

िवÖतार और जनसंपकª  गितिविधया ँचला रहे ह§। िपछले तीन वषŎ के दौरान कì गई ÿमुख जनसंपकª  

और िवÖतार गितिविधयŌ म¤ ³लÖटर Āंटलाइन ÿदशªन, Āंटलाइन ÿदशªन, फìÐड ड,े िकसान 

गोķी/मेला और जागłकता एवं ÿदशªन कायªøम शािमल ह§, िजनसे øमशः वषª 2023, 2024 और 

2025 म¤ 9,250, 6,550 और 7,650 लाभािथªयŌ को लाभ िमला। िपछले तीन वषŎ म¤ केवीके 

ब³सर के माÅयम से िकसानŌ के िलए कुल 268 ÿिश±ण कायªøम आयोिजत िकए गए, िजनसे 

7,800 से अिधक िकसानŌ को लाभ हòआ। इसके अितåरĉ, चावल, दालŌ और अÆय फसलŌ कì 

जारी कì गई िकÖमŌ के ÿदशªन जैसे कायªøमŌ के साथ-साथ बकरी पालन, एकìकृत कृिष ÿणाली 
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(आईएफएस) और फसल िविवधीकरण सिहत िविभÆन अिखल भारतीय समिÆवत अनसुंधान 

पåरयोजनाओ ंके तहत गितिविधयŌ के माÅयम से ÿितवषª लगभग 7,500 िकसानŌ को लाभ िमलता 

है। इस सÖंथान ने अनाज और दालŌ के 50.0 टन गणुव°ापूणª बीज का उÂपादन भी िकया, िजसे 

िविभÆन माÅयमŌ स ेिकसानŌ तक पहòचँाया गया। कुल िमलाकर, आईसीएआर-आरसीईआर, पटना 

और इसके केवीके ब³सर ने िमलकर िपछले तीन वषŎ म¤ िबहार राºय के लगभग 81,950 िकसानŌ 

तक उÆनत कृिष ÿौīोिगिकयŌ के ÿसार के िलए पहòचँ बनाई। आईसीएआर िबहार म¤ बड़े पैमाने पर, 

डेटा-आधाåरत िवÖतार और आउटरीच ÿयासŌ के माÅयम से कृिष अनुसंधान और िकसानŌ के 

बीच अंतराल को पाटने म¤ सिøय łप से लगा हòआ है। 

(ग)और (घ) सरकार न ेआईसीएआर के माÅयम से िबहार म¤ 44 कृिष क¤ þ (केवीके) Öथािपत िकए 

ह§, िजनका उĥेÔय ÿौīोिगकì मÐूयांकन, ÿदशªन और राºय सरकारŌ के िवÖतार कायªकताªओ ंएवं 

िकसानŌ के बीच ±मता िवकास के माÅयम से राºय के िकसानŌ के बीच कृिष अनसुंधान के 

पåरणामŌ का ÿसार करना है। वषª 2024-25 के दौरान, इन केवीके ने उÆनत कृिष ÿौīोिगिकयŌ पर 

23,181 ÿदशªन आयोिजत िकए। इसके अितåरĉ, केवीके ने ÿिश±ण कायªøमŌ के माÅयम स े

1.73 लाख िकसानŌ/मिहला िकसानŌ/úामीण यवुाओ/ंिवÖतार किमªयŌ को ÿिशि±त िकया और 

िविभÆन िवÖतार गितिविधयŌ के माÅयम से कृिष एवं संबĦ ±ेýŌ से संबंिधत िविभÆन ÿौīोिगिकयŌ 

पर 13.09 लाख िहतधारकŌ को जागłक िकया। उÆनत फसल िकÖमŌ को अपनाने को बढ़ावा देने 

के िलए, इन केवीके ने 27837.95 ि³वंटल गुणव°ापूणª बीज और बागवानी फसलŌ के 24.86 

लाख रोपण सामúी का उÂपादन िकया। 

कृिष इनपुट कì उपलÊधता 

1813. ®ी राम िशरोमिण वमाªः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 
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(क) ³या सरकार इस बात से अवगत है िक उ°र ÿदेश के कई िजलŌ, िवशेषकर ®ावÖती और 

बलरामपरु जैसे आकां±ी िजले जो बाढ़ ÿवण ±ेý भी ह§, के िकसानŌ को समय पर डीएपी, यूåरया 

और अÆय उवªरकŌ कì िनरंतर कमी का सामना करना पड़ रहा ह,ै यिद हा,ँ तो तÂसंबंधी Óयौरा 

³या है; 

(ख) ³या इन िजलŌ म¤ सीमांत, भूिमहीन और अनसुूिचत जाित/अनुसूिचत जनजाित के िकसानŌ 

के िलए कृिष इनपुट कì उपलÊधता, िसंचाई सुिवधाओ ंऔर फसल बीमा के ÿभावी कायाªÆवयन 

को सिुनिĲत िकया जा रहा ह;ै और 

(ग) ³या सरकार का इन बाढ़ ÿवण और वषाª आधाåरत ±ेýŌ म¤ िकसानŌ कì आय बढ़ाने के िलए 

िकसी िवशेष कृिष पैकेज, वैकिÐपक फसल योजना या जल संर±ण कायªøमŌ को लागू करने का 

ÿÖताव है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) िकसानŌ को अ¸छी गणुव°ा वाल ेउवªरकŌ कì पयाªĮ उपलÊधता सिुनिĲत करने के िलए, 

भारत सरकार ÿÂयेक फसल मौसम (जैसे रबी और खरीफ) स े पहले यूåरया, डाइअमोिनयम 

फॉÖफेट (डीएपी), Ìयूåरएट ऑफ पोटाश (एमओपी), कॉÌÈले³स और िसंगल सपुर फॉÖफेट 

(एसएसपी) जसैे ÿमुख उवªरकŌ कì आवÔयकता का आकलन करती है। यह आकलन, कृिष एवं 

िकसान कÐयाण िवभाग Ĭारा आयोिजत "कृिष इनपुट के िलए ±ेýीय सÌमेलनŌ" के माÅयम से 

िकया जाता है। कृिष एवं िकसान कÐयाण िवभाग Ĭारा आकिलत उवªरकŌ कì आवÔयकता कì 

सूचना उवªरक िवभाग को दी जाती है तािक फसल मौसम के दौरान उवªरकŌ कì िनबाªध 

उपलÊधता सिुनिĲत हो सके। इसके अलावा, राºय सरकारŌ के साथ साĮािहक आधार पर 

उवªरकŌ कì उपलÊधता कì िनगरानी कì जाती है। उ°र ÿदेश सरकार ने सूिचत िकया है िक 

राºय के ®ावÖती और बलरामपरु िजलŌ म¤ पयाªĮ माýा म¤ उवªरक उपलÊध ह§। ®ावÖती और 

बलरामपरु म¤ िदनांक 01.04.2025 से 31.01.2026 कì अविध के दौरान, उवªरक उपलÊधता से 

संबंिधत ÿासंिगक िववरण िनÌनानुसार ह§: 
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®ावÖती- 

(माýा एमटी म¤) 
ø.स.ं उवªरक सचंयी उपलÊधता िबøì उपलÊध 

Öटॉक 
1 यूåरया 53244 49473 3771 
2 डीएपी 12084 9706 2378 
3 एनपीके 4542 3268 1274 

 

बलरामपुर- 

(माýा एमटी म¤) 
ø.स.ं उवªरक सचंयी उपलÊधता िबøì उपलÊध 

Öटॉक 
1 यूåरया 81973 75459 6514 
2 डीएपी 10444 6241 4203 
3 एनपीके 4216 2869 1347 

 

(ख) और (ग) उ°र ÿदेश के सभी िजलŌ म¤ ÿधानमंýी फसल बीमा योजना (पीएमएफबीवाई) 

कायाªिÆवत कì जा रही है। इस योजना के अंतगªत खरीफ मौसम कì 10 फसल¤ अथाªत धान, 

म³का, ºवार, बाजरा, उड़द, मूंग, मूंगफली, ितल, अरहर और सोयाबीन, तथा रबी मौसम कì 8 

फसल¤, अथाªत् गेहóं, जौ, चना, मटर, मसूर, रेपसीड, अलसी और आलू, úाम पचंायत Öतर पर 

पीएमएफबीवाई के अंतगªत अिधसूिचत कì गई ह§। 

इसके अितåरĉ, रीÖů³चडª वेदर बÖेड øॉप इंÔयोर¤स Öकìम (आरडÊÐयूबीसीआईएस) 

को राºय के 60 चयिनत िजलŌ म¤ िवकास Êलॉक Öतर पर कायाªिÆवत िकया जाता है, िजÆह¤ 

फसल-िविशĶ ±ेýŌ के łप म¤ िचिĹत िकया गया है। 

ये दोनŌ योजनाए,ँ राºय के सभी ऋणी और गैर-ऋणी िकसानŌ के िलए Öवैि¸छक आधार 

पर कायाªिÆवत कì गई ह§। यह योजना, सभी ÿकार के िकसानŌ, िजनम¤ लघ,ु सीमांत, मÅयम, 

अधª-मÅयम और बड़े िकसानŌ के साथ-साथ सामाÆय वगª, अÆय िपछड़ा वगª, अनसुूिचत जाित, 
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अनसुूिचत जनजाित और भूिमहीन Óयिĉ जो भूिम िकराए पर लेते ह§ या बटाई पर खेती करते ह§ 

सिहत सभी वगŎ के िलए उपलÊध है। 

राºय के ®ावÖती और बलरामपरु िजलŌ म¤ वषª 2024-25 और 2025-26 के खरीफ 

और रबी सीजन के आंकड़े िनÌनानुसार ह§:- 

ø.
स.ं 

वषª िजला बीिमत 
िकसानŌ कì 
सं́ या 
 

लाभािÆवत 
िकसानŌ 
कì सं́ या 

िवतåरत 
मुआवजा 
(लाख 
Łपये म¤) 

1 खरीफ 
2024 

बलरामपरु 15,950 1,786 82.41 

  ®ावÖती 25,261 39 3.95 
  उ°र ÿदेश 15,31,689 3,65,770 28588.54 
2 रबी 

2024-25 
बलरामपरु 5,248 1,375 27.00 

  ®ावÖती 25,046 114 13.00 
  उ°र ÿदेश 15,85,577 1,17,762 13843.00 
3.  खरीफ 

2025 
बलरामपरु 23,263 20 2.06 

  ®ावÖती 25,715 89 7.59 
  उ°र ÿदेश 20,68,255 2,88,349 24717.09 
4. रबी 

2025-26 
बलरामपरु 8,509 

लागू नहé 
  ®ावÖती 22,599 
  उ°र ÿदेश 18,78,635 
 

सरकार ने वषª 2015-16 से उ°र ÿदेश सिहत पूर े देश म¤ पर űॉप मोर øॉप 

(पीडीएमसी) कì क¤ þीय ÿायोिजत योजना (सीएसएस) कायाªिÆवत कर रही। वषª 2015-16 स े

2021-22 तक, पीडीएमसी को ÿधानमंýी कृिष िसंचाई योजना (पीएमकेएसवाई) के एक घटक 

के łप म¤ कायाªिÆवत िकया गया था। वषª 2022-23 स,े यह योजना ÿधानमýंी राÕůीय कृिष 

िवकास योजना (पीएम-आरकेवीवाई) के तहत कायाª िÆवत कì जा रही है। सूàम िसंचाई से पानी 

कì बचत होती है, साथ ही फिटªगेशन के माÅयम से उवªरकŌ के उपयोग म¤, ®म Óयय म¤ और अÆय 
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इनपुट लागतŌ म¤ कमी आती है तथा िकसानŌ कì समú आय म¤ वृिĦ होती है। सरकार पीडीएमसी 

के अंतगªत िűप और िÖÿंकलर िसÖटम लगाने के िलए छोटे और सीमांत िकसानŌ को 55% और 

अÆय िकसानŌ को 45% कì िव°ीय सहायता ÿदान करती है। इसके अितåरĉ, राºय सरकार¤ भी 

अपने राºय बजट से िकसानŌ को टॉप-अप सिÊसडी ÿदान करती ह§। सूàम िसंचाई ÿणाली 

लगाने के िलए सहायता ÿित लाभाथê 5 हे³टेयर तक सीिमत है। ®ावÖती और बलरामपरु िजलŌ 

के िलए पीडीएमसी के अंतगªत वषª 2015-16 से 2025-26 तक कवर िकए गए ±ेý का िववरण 

िनÌनानुसार है: 

 

RESEARCH AGENDA OF THE ICAR 

1814.  SHRI PARSHOTTAMBHAI RUPALA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government proposes to constitute a high-powered 

committee of eminent agricultural scientists, technocrats and policy 

experts to review, restructure and modernise ICAR’s research agenda, 

governance and field-level impact;  

(b) whether ICAR has formally obtained State-wise feedback from State 

Governments on region-specific constraints, crop failures, climate risks 

and farmers’ unresolved problems;  

ø.स.ं िजला कवर िकया गया ±ेý (ह³ेटेयर म¤) 

1 ®ावÖती 3560 

2 बलरामपरु 6518 
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(c) the roadmap adopted by ICAR to undertake decentralised, location-

specific research aligned with each State’s agro-climatic, soil and 

geophysical conditions;  

(d)  whether the Government proposes to introduce a statutory accountability 

framework to ensure transparency, measurable outcomes and farmer-

responsive research within ICAR; and  

(e) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI BHAGIRATH CHOUDHARY): 

(a) Government, from time to time, constitutes high-power committees 

comprising distinguished agricultural technocrats and other experts to review 

the research programmes and initiatives of the Indian Council of Agricultural 

Research (ICAR) and to suggest ways for enhancing research output of the 

ICAR. Notable among these are: Dr G.V.K. Rao Committee (1988), Dr Johl 

Committee (1995), Mashelkar Committee (2005) and Dr T. Ramasami 

Committee (2017) which have suggested ways for strengthening inter-

institutional linkages, functional autonomy in research-related matters, 

improving the research base, strengthening the ICAR–industry interface and 

farmers out-reach for further strengthening the organization. Last such 

committee was constituted in 2017 under the chairmanship of Dr Deepak 

Pental to undertake an outcome-based review of various ICAR schemes 

implemented during the XII Five-Year Plan period.  
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(b) ICAR takes the stock of various researchable issue of the states through 

regional committee meetings, which are attended by the State Agricultural 

Departments of the region. Field-level issues/problems were identified through 

participatory farmer-scientist interactions, focused group discussions, on-field 

observations, and inputs from extension personnel during Viksit Krishi Sankalp 

Abhiyan (VKSA) organized from 29 May to 12 June 2025 across the country. 

ICAR has identified “One Team-One Task” programme to address the broad 

researchable issues. Crop specific consultation with stakeholders have also 

been organised covering pulses, cotton, soybean, and sugarcane. Since 

agriculture is the State Subject, ICAR supports State Governments in the 

development and demonstration of location specific and improved agricultural 

technologies through its institutes, Agricultural Technology Applications 

Research Institutes (ATATRIs), Krishi Vigyan Kendras (KVKs), and State 

Agricultural Universities (SAUs). The 731 KVKs spread all over the country are 

serving as the district Agricultural Technology Knowledge Centres for 

demonstration, dissemination and refinement of scientific technology suitable 

for farmers and other stake holders of the district or location.  

(c)  The ICAR conducts research specific to the local climatic and 

geophysical conditions for suitability of technologies in various agro-ecological 

zones, soil types, climatic type, and crop suitability, allowing for region-specific 

research and technology development. ICAR collaborates with SAUs through 

All India Coordinated Research Projects (AICRPs) for addressing localized 

researchable issues. The ICAR also promotes climate-resilient agriculture 
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through development of drought-resistant crop varieties, efficient water 

management practices, and sustainable farming techniques suitable to local 

climatic stresses. At district-level, KVKs provide training, frontline 

demonstrations, on-farm trials and location-specific technological 

backstopping. 

(d) and (e) ICAR a nearly century-old institution, has evolved into one of the 

world’s largest networks of agricultural research, education and extension. 

Since independence, ICAR has played a pivotal role in ensuring national food 

security through scientific and technological advancements, and has 

significantly contributed to positioning India as a net exporter of agricultural 

commodities. The Council has established a mechanism of scientific audit 

protocol for research activities, wherein the research programs/ activities of all 

ICAR institutes undergo annual monitoring by the Research Advisory Council 

(RAC) and a comprehensive evaluation every five years by the Quinquennial 

Review Team (QRT). These committees, assess institutional progress and 

provide guidance on future research directions. Besides, the Institute Research 

Committee (IRC), oversees the planning, execution, and periodic review of in-

house research projects. All these evaluations are for assessing the scientific 

output, institutional governance, and financial efficiency. In addition, the 

Government, from time to time, undertakes external evaluations of ICAR’s 

schemes/ programs to assess the impact of its research programmes and to 

recommend measures for improving research efficiency, effectiveness and 

responsiveness to the needs of farmers. The recent such evaluation was 
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undertaken during 2020–21, covering ICAR schemes implemented during the 

period of 2017–2020. 

 

SMART AGRO-FOOD SYSTEMS AND SUSTAINABLE PRODUCTION 
PRACTICES 

 
1815.  SHRIMATI BHARTI PARDHI: 

 SHRI NARESH GANPAT MHASKE: 
 DR. SHRIKANT EKNATH SHINDE: 
 SHRI SHRIRANG APPA CHANDU BARNE: 
 SHRI RAVINDRA DATTARAM WAIKAR:  

Will the Minister of AGRICULTURE AND FARMERS’ WELFARE be pleased 

to state: 

(a) whether the Government has identified key agronomic priorities such as 

climate-resilient, carbon-neutral and regenerative agriculture, if so, the details 

thereof and if not, the reasons therefor; 

(b) the major components of smart agro-food systems and sustainable 

production practices therein; 

(c) whether the Government proposes to integrate existing schemes like 

NMSA, PMKSY, Soil Health Card, Digital Agriculture Mission and Natural 

Farming with these agronomic priorities, if so, the details thereof and if not, the 

reasons therefor; 

(d) the steps being taken to strengthen research, innovation and capacity-

building of scientists, students and farmers based on the identified issues; and 
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(e) whether these agronomic focus areas are expected to guide future 

agricultural policy-making, if so, the details thereof and if not, the reasons for 

the same?  

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

 (a) and (b) Government has identified key agronomic priorities including 

climate-resilient, carbon-neutral and regenerative agriculture to address the 

challenges of climate change, resource degradation and sustainable food 

security. Several schemes have been initiated under National Mission for 

Sustainable Agriculture, to promote sustainable agriculture practices. Per Drop 

More Crop scheme increases water use efficiency at the farm level through 

micro irrigation technologies i.e. drip and sprinkler irrigation. Rainfed Area 

Development focuses on Integrated Farming System for enhancing 

productivity and minimizing risks associated with climatic variability. The Soil 

Health and Fertility scheme promotes integrated nutrient management through 

judicious use of chemical fertilizers. Mission for Integrated Development of 

Horticulture, Agroforestry and National Bamboo Mission also promote climate 

resilience. Pradhan Mantri Fasal Bima Yojana along with weather index based 

Restructured Weather Based Crop Insurance Scheme provides a 

comprehensive insurance cover against crop failure to farmers suffering crop 

loss/damage due to natural calamities.  

Indian Council of Agricultural Research (ICAR) is implementing a 

project- National Innovations in Climate Resilient Agriculture (NICRA) that 
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studies the impact of climate change on agriculture, conducts district level risk 

and vulnerability assessment due to climate change. Under NICRA, 310 

districts were identified as climatically vulnerable out of which 109 districts 

have been categorized as ‘very high’ and 201 districts as ‘highly’ vulnerable. 

For enhancing the resilience and adaptive capacity of farmers, location-specific 

climate resilient technologies (such as system of rice intensification, aerobic 

rice, direct seeding of rice, zero till wheat sowing etc) have been demonstrated 

under the project through Krishi Vigyan Kendras in 151 districts covering 448 

Climate Resilient Villages. Capacity building for village level seed banks and 

community nurseries is undertaken under NICRA to enable availability of seed. 

Drought and flood tolerant climate-resilient varieties of rice, wheat, soybean, 

mustard, chickpea, sorghum, gram, and foxtail millet were demonstrated in 

several NICRA villages. Besides, training programmes are conducted under 

Agricultural Technology Management Agency (ATMA) on various issues of 

agricultural practices. ICAR has released 2900 varieties during last 10 years 

(2014-2024) of which 2661 varieties are tolerant to one or more biotic and/or 

abiotic stresses.  

(c) Government is progressively aligning and converging existing agricultural 

schemes with broader agronomic priorities, including digital transformation, soil 

health, water use efficiency, organic/natural farming and other sustainable 

farming practices. Such merger will ensure a more integrated and outcome-

oriented approach, improve convergence, reduce duplication of efforts, 

optimize resource utilization, and strengthen implementation efficiency. 
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(d) and (e) Indian Council of Agricultural Research has established 731 KVKs 

with the mandate of technology assessment, demonstration and capacity 

development. The KVKs organize capacity-building programmes for the 

farmers on new technologies of agriculture and allied sectors including those 

related to climate-resilient and regenerative agriculture. Government is aligning 

agricultural policies with identified agronomic priorities such as climate-resilient 

agriculture, sustainable and regenerative farming practices, soil and water 

conservation, resource-use efficiency, diversification of cropping systems, and 

reduction of environmental footprints.  

 

CROP DIVERSIFICATION  

1816. DR. DHARAMVIRA GANDHI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government Crop Diversification has assessed the increasing 

fiscal risk and agrarian stress arising from Punjab’s continued over-

dependence on the wheat–paddy cropping cycle, which has led to a 

growing subsidy burden on both the State and the Union Government; 

(b) if so, the details thereof; and 

(c) whether the Government proposes to provide enhanced and assured fiscal 

support for crop diversification in Punjab to reduce this dependency, if not, 

the reasons therefor? 
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR):  

(a) to (c) To address the effects of over dependence on the wheat-paddy 

cropping cycle in the original green revolution states, the Department of 

Agriculture and Farmers Welfare (DAandFW) has been implementing Crop 

Diversification Programme (CDP) since 2013-14 under Pradhan Mantri - 

Rashtriya Krishi Vikas Yojana (PM-RKVY). The programme for CDP-Paddy is 

implemented in Haryana, Punjab and western Uttar Pradesh to divert the area 

of water intensive paddy crop to alternative crops like pulses, oilseeds, coarse 

cereals, nutri cereals, cotton etc. The main objective is to promote the 

improved production technologies of alternate crops for diversion of paddy 

cultivation and to restore soil fertility.  

   Under CDP, assistance is given for alternative crop demonstrations, 

farm mechanization and value addition, site specific activities and contingency 

for awareness and capacity building etc. The state of Punjab has been covered 

under the CDP since the inception of the scheme to help the farmers transit 

out of the wheat–paddy cropping system.  

   In addition, the Government of India has been encouraging crop 

diversification among farmers through the state governments to grow crops 

such as pulses, coarse cereals, nutri-cereals (Shree Anna) under the National 

Food Security and Nutrition Mission (NFSNM), oilseeds under the National 

Mission on Edible Oil (NMEO)-Oilseeds and horticultural crops under the 

Mission for Integrated Development of Horticulture (MIDH). Pulses are now 
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promoted under Mission for Aatmanirbharta in Pulses. The Government of 

India also provides flexibility to the states, for state specific needs/priorities 

under the Pradhan Mantri – Rashtriya Krishi Vikas Yojana (PM-RKVY). The 

states can promote crop diversification under the PM-RKVY with the approval 

of State Level Sanctioning Committee (SLSC). The Prime Minister -Dhan 

Dhaanya Krishi Yojana has crop diversification as one of its objectives and 100 

aspirational agricultural districts from allover the country including Punjab are 

covered under the scheme. 

िकसानŌ के मĥेु 

1817. एडवोकेट चÆþ शेखरः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) िपछले चार वषŎ के दौरान िकसानŌ कì वाÖतिवक आय म¤ हòई कुल ÿितशत विृĦ का Êयौरा 

³या है; 

(ख) सूखा या बाढ़ से ÿभािवत िकसानŌ को फसल बीमा रािश का समय पर संिवतरण सिुनिĲत 

करने के िलए सरकार Ĭारा ³या समय-सीमा िनधाªåरत कì गई है; और 

(ग) जैिवक खेती म¤ लगे िकसानŌ को अपनी उपज बेचने और उिचत मूÐय ÿाĮ करने म¤ मदद 

करने के िलए सरकार Ĭारा कौन सी िवशेष सहायता योजनाए ंकायाªिÆवत कì जा रही ह§? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

(क) देश म¤ कृषक पåरवारŌ कì औसत मािसक आय का आकलन समय-समय पर सांि´यकì एवं 

कायªøम कायाªÆवयन मýंालय (एमओएसपीआई) के राÕůीय सांि´यकì कायाªलय (एनएसओ) 

Ĭारा आयोिजत "कृिष पåरवारŌ कì िÖथित आकलन सव¥±ण (एसएएस)" के माÅयम से िकया 

जाता है। नवीनतम राÕůीय ÿितदशª सव¥±ण के 77व¤ दौर े(जनवरी, 2019 - िदसंबर, 2019) के 

अनसुार, देश के úामीण ±ेýŌ म¤ िविभÆन ąोतŌ से ÿित कृिषक पåरवार कì औसत मािसक आय 
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10,218 Łपये ÿित माह अनुमािनत है। एसएएस के िनÕकषŎ के अनुसार, कृषक पåरवारŌ कì 

औसत मािसक आय वषª 2012-13 म¤ 6,426 Łपये से बढ़कर 2018-19 म¤ 10,218 Łपये हो 

गई है, जो लगभग 59 ÿितशत कì वृिĦ दशाªती है। चूंिक कृषक पåरवारŌ कì आय पर िपछला 

सव¥±ण वषª 2019 म¤ िकया गया था, अतः िवगत चार वषŎ के िलए कृषक पåरवारŌ कì औसत 

मािसक आय का िववरण उपलÊध नहé है। 

(ख) ÿधानमंýी फसल बीमा योजना (पीएमएफबीवाई) संबंिधत राºय सरकार Ĭारा अिधसूिचत 

फसलŌ/±ेýŌ के िलए बआुई पूवª से लेकर फसलोपरांत तक गैर-िनवारणीय ÿाकृितक जोिखमŌ के 

कारण फसल ±ित के िलए Óयापक जोिखम बीमा ÿदान करती है। पीएमएफबीवाई के ÿचालन 

िदशािनद¥शŌ म¤ िनिहत ÿावधानŌ के अनुसार, अिधकांश दावŌ का िनपटान संबंिधत राºय 

सरकार से बीमा कंपिनयŌ को आवÔयक उपज डेटा ÿाĮ होने के 21 िदनŌ के भीतर िनधाªåरत 

समय-सीमा के भीतर कर िदया जाता है। 

(ग) सभी राºयŌ/क¤ þ शािसत ÿदेशŌ (पूवō°र राºयŌ को छोड़कर) म¤ परपंरागत कृिष िवकास 

योजना (पीकेवीवाई) और पूवō°र ±ेý जैिवक मूÐय ®ृंखला िवकास िमशन 

(एमओवीसीडीएनईआर) के माÅयम से वषª 2015-16 से जैिवक खेती को बढ़ावा िदया जा रहा है। 

दोनŌ योजनाए ं जैिवक खेती करने वाले िकसानŌ को उÂपादन से लेकर ÿोसेिसंग, ÿमाणीकरण 

और िवपणन तक संपूणª सहायता ÿदान करने पर बल देती ह§। इन योजनाओ ंका ÿाथिमक उĥेÔय 

जैिवक ³लÖटर कì Öथापना करना है, िजसम¤ छोटे और सीमांत िकसानŌ को ÿाथिमकता दी 

जाती है, तािक आपूितª ®ृंखला का िनमाªण हो सके। पीकेवीवाई के तहत जैिवक खेती को बढ़ावा 

देने के िलए 3 वषª कì अविध म¤ ÿित हे³टेयर 31,500 Łपये कì सहायता ÿदान कì जाती है। 

इसम¤ स,े िकसानŌ को ÿÂय± लाभ अंतरण के माÅयम से ÿित हे³टेयर 15,000 Łपये कì 

सहायता ÿदान कì जाती है, िजसम¤ जैिवक खाद सिहत ऑन फामª/ऑफ फामª जैिवक इनपुट 

शािमल ह§। िवपणन, पैकेिजंग, āांिडंग, मूÐयवधªन आिद के िलए 3 वषŎ तक ÿित हे³टेयर 4,500 
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Łपये कì िव°ीय सहायता ÿदान कì जाती है। ÿमाणन हेत ु3 वषŎ तक ÿित हे³टेयर 3,000 Łपये 

ÿदान िकए जाते ह§।  

 इसके अितåरĉ, जैिवक उÂपादŌ के िवपणन को बढ़ावा दनेे के िलए, कृिष एवं िकसान 

कÐयाण मýंालय ने सहभािगता गारटंी ÿणाली (पीजीएस)-भारत जैिवक ÿमाणन कायªøम ÿारभं 

िकया है, जो िकसानŌ को जैिवक उÂपादŌ के िलए ÿीिमयम मूÐय ÿाĮ करने म¤ स±म बनाता है। 

 
FARM ROAD SCHEME 

1818. SHRI DARSHAN SINGH CHOUDHARY: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  whether the Government is aware of the fact that farmers face difficulties 

in transporting their agricultural produce from farms to main 

roads/markets due to the lack of all-weather and easily accessible farm 

roads; 

(b)  whether the Government proposes to include Farm Road Scheme under 

the VB G RAM G Scheme with a view to facilitating farmers and 

strengthening rural agricultural infrastructure; 

(c)  if so, the concrete steps taken so far in this regard; 

(d)  whether any policy or guidelines have been formulated in this regard, if 

so, the details thereof; and 

(e)  whether the proposed farm roads will be constructed keeping in view the 

role of panchayats, agricultural production areas and the interests of 

farmers, if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) to (e) As per the Para 3 of Schedule I of the Viksit Bharat Guarantee for 

Rozgar and Ajeevika Mission (Gramin): VB- G RAM G Act, 2025, the core 

objectives of this Act is to align the rural development framework with the 

national vision of Viksit Bharat @2047 by providing an enhanced statutory 

wage employment guarantee of one hundred and twenty-five days in each 

financial year to such rural households whose adult members volunteer to 

undertake unskilled manual work, thereby enabling them to participate more 

effectively in the expanded livelihood security framework. 

  As per Schedule I of VB G RAM G Act, Para 4 (2), (b) Category II-Core 

Rural Infrastructure, (i) construction or upgradation of rural roads, culverts, 

cross drainage structures and village connectivity facilities are permissible 

activities. 

  According to the above, rural roads may be taken up to facilitate the 

smooth transport of agricultural produce to main roads and markets and to 

provide access for agricultural tools and farming implements, as per the 

requirements of the village or Gram Panchayat. 

  

डॉ. अंबेडकर फांउडेशन 

1819. ®ी अमरा रामः 

³या सामािजक Æयाय और अिधकाåरता मýंी यह बताने कì कृपा कर¤गे िकः 
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(क)  ³या देश के अÆय ÿितिķत िवĵिवīालयŌ कì तरह वषª 2016 म¤ सामािजक Æयाय और 

अिधकाåरता मýंालय के तहत डॉ. अंबडेकर फाउंडेशन, नई िदÐली Ĭारा राजÖथान 

िवĵिवīालय, जयपरु को डॉ. अंबेडकर चेयर/बेचलर आवंिटत कì गई थी, यिद हां, तो 

तÂसंबंधी Êयौरा ³या है; 

(ख)  ³या राजÖथान िवĵिवīालय ÿशासन ने कहा है िक क¤ þ सरकार Ĭारा पूणª अनुदान ÿदान 

नहé िकए जाने के कारण या िवĵिवīालय कì लापरवाही और शतŎ के उÐलंघन के कारण 

इसकì संबĦता/माÆयता रĥ कर दी गई थी, यिद हां, तो इसके ³या कारण ह§; 

(ग)  ³या डॉ. अंबडेकर चेयर कì माÆयता रĥ होने के बावजूद, राजÖथान िवĵिवīालय ÿशासन 

कई वषŎ तक चेयरमैन कì िनयुिĉ करता रहा, यिद हां, तो इसके ³या कारण ह§; 

(घ)  ³या सरकार ने इस पूरे मामले कì उ¸च Öतरीय जांच कराई है और दोषी पाए गए 

अिधकाåरयŌ के िखलाफ कारªवाई कì है, और 

(ङ)  यिद नहé, तो इसके ³या कारण ह§? 

सामािजक Æयाय और अिधकाåरता मýंालय म¤ राºय मýंी (®ी रामदास अठावल)े: 

(क) डॉ. अÌबेडकर पीठ (चेयर) कì Öथापना के िलए वषª 2016 म¤ डॉ. अÌबेडकर फाउंडेशन 

(डीएएफ) और राजÖथान िवĵिवīालय, जयपरु के बीच एक समझौता ²ापन (एमओयू) पर 

हÖता±र िकए गए थे।  

(ख) डॉ. अÌबडेकर पीठ कì Öथापना के िलए डॉ. अÌबेडकर फाउंडशेन और राजÖथान 

िवĵिवīालय के बीच िकया गया समझौता ²ापन (एमओयू) वषª 2021 म¤ समाĮ हो गया। 2021 म¤ 

समझौता ²ापन के समाĮ होने के बाद, राजÖथान िवĵिवīालय ने नवीनीकरण के िलए डीएएफ 

को ÿÖताव नहé भेजा।  

(ग) डॉ. अÌबेडकर पीठ के िलए समझौता ²ापन कì समािĮ के बाद कì गई िनयिुĉयां, यिद कोई 

हŌ, राजÖथान िवĵिवīालय, जयपरु के आंतåरक ÿशासिनक िनणªय थे और डॉ. अÌबेडकर पीठ 

योजना के अंतगªत माÆयता ÿाĮ नहé ह§। 
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(घ) और (ङ) चूंिक पीठ कायª नहé कर रही थी, इसिलए िकसी जांच का ÿĳ ही नहé उठता ह।ै 

 

IMPLEMENTATION OF PM-AASHA 

1820. SHRI ANAND BHADAURIA: 

Will the minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Government had started Pradhan Mantri Annadata Aay 

Sanrakshan Abhiyan (PM-AASHA) in 2018 to ensure remunerative prices to 

farmers of the country, if so, the details thereof;  

(b) the details of funds allocated, released and utilsed in PM-AASHA during 

last three years and the current year, till date, year and State-wise; 

(c) whether the Government has conducted any study during the last three 

years to ascertain the impact of PM-AASHA on remunerative prices to farmers, 

if so, the details thereof, State-wise;  

(d) if not, whether Government will conduct a study for the same during current 

year? 

(e) if so, the details thereof 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 
 
 (a) Yes. Pradhan Mantri Annadata Aay Sanrakshan Abhiyan (PM-AASHA) was 

launched in 2018 to ensure remunerative price to the farmers with the 

components of Price Support Scheme (PSS), Price Deficit Payment Scheme 

(PDPS) and Private Procurement and Stockist Scheme (PPSS). From 2024-25, 
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integrated PM-AASHA is being implemented with the components and Market 

Intervention Scheme (MIS). PSS, PDPS and MIS are implemented by 

Department of Agriculture and Farmers Welfare. PSF is implemented by 

Department of Consumer Affairs. 

            PSS is implemented on the request of State/UT Government for 

procurement of prescribed Fair Average Quality (FAQ) of notified pulses, 

oilseeds and copra at Minimum Support Price (MSP) through Central Nodal 

Agencies within the stipulated period as and when the market prices of these 

commodities fall below the notified MSP during peak harvesting period to 

provide remunerative price to pre-registered farmers.The overall quantity of 

procurement by Central Government will be limited to 25% of All India 

Production of the particular pulses, oilseeds and copra for the particular season. 

Initially the sanction for procurement under PSS is allowed at 25% of state 

estimated production. However, additional quantity under the window of 25% of 

All India Production of the commodity will be allowed only after the procurement 

of 25% of state production of the particular commodity by CNAs is exhausted in 

a given state.  

    To encourage domestic production and ensure remunerative prices to 

farmers, procurement of Tur, Urad and Masur from the pre-registered farmers is 

undertaken as much as offered by them through the Central Nodal Agencies 

under Mission for Aatmanirbharta in Pulses till 2030-31.  

            PDPS provides direct payment of the difference between the MSP and 

the selling / modal price to pre-registered farmers selling oilseeds of prescribed 
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FAQ norms within the stipulated period in the notified market yard through a 

transparent auction process. This scheme does not involve any physical 

procurement. Under PDPS full compensation of difference between MSP and 

Sale/Modal price i.e. Price Deficiency, received by farmers upto 15% of MSP 

value (including 2% administrative cost) is borne by Central Government. The 

support of the central government will be given for quantity upto 40% of state 

production of the particular oilseed. If any State is willing to cover quantities 

beyond 40%, the same needs to be funded from the resources of State 

governments. 

           MIS is implemented across the country to provide remunerative price to 

the farmers for agricultural and horticultural commodities which are perishable in 

nature and are not covered under the Minimum Support Price regime. The 

objective is to protect the farmers from distress sale in the event of a bumper 

crop during the peak arrival, when prices tend to fall below cost of 

production. There should be at least a 10% decrease in the ruling market prices 

over the previous normal year. The scheme is implemented at the request of a 

State/UT government, which is ready to bear 50 % of the loss (25% in case of 

North-Eastern States), if any, incurred on its implementation.  

         New components of PDPS with an option to make direct payment of the 

price difference between the Market Intervention Price (MIP) and the selling 

price to the farmers for the crops traded in the APMC mandis has been added. 

Additionally, reimbursement for transportation and storage cost of TOP crops 

(Tomato, Onion and Potato) to central nodal agencies and State designated 
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agencies for storing and transporting them from producing state to consuming 

state are allowed. 

(b) Under PM-AASHA, funds are not allocated to State Govt. However, the loss 

incurred if any, in the implementation of the these schemes are reimbursed to 

CNAs, State Agencies and State Government. The details of fund allocated and 

utilized under PM-AASHA during last three year and current year is given in the 

enclosed Statement. 

(c) to (e) The evaluation of PSS has been done by Development Monitoring and 

Evaluation Office (DMEO), NITI Aayog in 2023-24. As per the evaluation 

reports, farmers expressed satisfaction with MSP benefits and receiving 

remunerative price. 

STATEMENT 

Details of funds allocated and utilized under PM-AASHA during last three 
years and current year 

(Amount in Rs. crore) 

2022-23 Budget Allocated Utilized 

MIS/PSS 4,500.00 4,007.00 

PPSS 0.00 0.00 

PDPS 0.00 0.00 

 

2023-24 Budget Allocated Utilized 

MIS 40.00 0.00 

PSS 2200.00 2200.00 

PPSS 0.00 0.00 

PDPS 0.00 0.00 
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2024-25 Budget Allocated Utilized 

MIS 75.13 22.59 

PM-AASHA 6,476.13 5,437.99 

 

2025-26 Budget Allocated Utilized 

PM-AASHA 6941.36 3710.12 

*Different budget heads were allocated for MIS and PSS from 2023-24 
A common head under PM-AASHA was introduced in Oct. 2024 

 

PMGSY ROADS IN WEST BENGAL 

1821. SHRI JYOTIRMAY SINGH MAHATO: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a)  the details of roads constructed in West Bengal under the Pradhan 

Mantri Gram Sadak Yojana (PMGSY) from 2019 till date, including length 

completed, projects sanctioned and works pending, district-wise; 

(b)  the complete list of PMGSY roads constructed in Purulia district during 

the same period, along with sanctioned amounts, expenditure incurred, 

project timelines and reasons for delay, if any; 

(c)  whether all PMGSY roads in West Bengal, including Purulia, have been 

provided with mandatory foundation stones, signboards bearing the 

names of the local MP and other elected public representatives as per 

the guidelines, if not, the reasons therefor; 
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(d)  whether the Ministry has received any complaints regarding irregularities, 

poor construction quality, or non-display of signage in Purulia district, if 

so, the action taken in such cases; and 

(e)  whether third-party quality monitoring agencies have inspected PMGSY 

works in West Bengal, particularly Purulia and the outcome of such 

inspections? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) Under various interventions/verticals of the Pradhan Mantri Gram Sadak 

Yojana (PMGSY), in West Bengal, a total of 562 roads of 4,236 km length and 

26 bridges have been sanctioned during the period from 2019 till date 

(02.02.2026). During the same period, 1,966 roads of 6,425 km length and 54 

bridges have been completed, which includes the completion of works 

sanctioned in earlier years also. The year-wise details are given in the 

enclosed Statement-I. All sanctioned projects of PMGSY-I and II have already 

been completed except 1 bridge of PMGSY-II (Kalimpong district). Under 

PMGSY-III, a total of 562 roads of 4,236 km length and 6 bridges have been 

sanctioned, out of which 133 roads of 1,377 km length have been completed. 

429 roads of 2,844 km length and 6 bridges are at various stages of execution 

(as on 02.2.2026). The timeline for completion of PMGSY III is March 2026. 

District-wise details are given in the enclosed Statement-II. 

(b) Under various interventions/verticals of the Pradhan Mantri Gram Sadak 

Yojana (PMGSY), a total of 24 roads of 187 km length have been sanctioned 
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since 2019 till date (02.02.2026) in Purulia district. During the same period, 

101 roads of 373 km length have been completed, which includes the 

completion of works sanctioned in earlier years (Details are given in the 

enclosed Statement-III). 

All sanctioned projects under PMGSY-I and PMGSY-II have been 

completed in Purulia, except 19 roads of 152 km length under PMGSY-III, 

which are presently at various stages of execution (Road wise list is given in 

the enclosed Statement-IV). The timeline for completion of PMGSY-III is 

March 2026. 

Road-wise details of completed works in the district of Purulia may be 

accessed at programme website https://pmgsy.dord.gov.in/-> Progress 

Monitoring ->Monthly Progress Report -> Financial Year-wise Achievement. 

(c) The PMGSY guidelines (including PMGSY-III) strictly require that all 

roads constructed or upgraded under the scheme must have proper 

signboards (citizen information boards) displaying the official name of the 

scheme, logo, road length, estimated cost, contractor name, and date of 

completion. As per circular dated 28.07.2011 issued by Ministry, all elected 

representatives associated with the programme should be duly invited to the 

foundation laying and inauguration ceremonies. Also, it states that the 

foundation stone be laid and the road should also be inaugurated by the 

Hon’ble Member of Parliament (Lok Sabha) with the function presided over by 

the local Minister or other dignitary as per State Protocol. This advisory has 
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been reiterated to the States on 3rd February, 2022 (Details are given in the 

enclosed Statement-V).  

(d) As per para 15.1 of the Programme Guidelines, ensuring the quality of 

road works is the responsibility of the State Governments who are 

implementing the programme. Therefore, any complaint regarding 

irregularities, poor construction quality, or non-display of signage are normally 

sent to State Quality Coordinator (SQC) for inquiry and necessary action. In 

case, an adequate response is not received within the stated time schedule or 

reply seems insufficient, the National Rural Infrastructure Development Agency 

(NRIDA) deputes National Quality Monitors (NQMs) and further processing is 

done on the basis of NQM report. 

(e) Quality inspections of PMGSY works by independent monitors under 

third tier of quality control mechanism are conducted periodically. Details of 

quality inspections conducted by National Quality Monitors (NQMs) and State 

Quality Monitors (SQMs) in Purulia District viz-a-viz their grading for the period 

from April, 2019 till date (30.01.2026) is given in the enclosed Statement-VI. 

STATEMENT-I 

Details of roads constructed in West Bengal under the Pradhan Mantri 
Gram Sadak Yojana (PMGSY) from 2019 till date 

Year Sanctioned Completed 

No. of 
Roads 

Road Length 
(km) 

No. of 
Bridges 

No. of 
Roads 

No. of 
Bridges  

Road 
Length  

2019-20 - - 20 835 - 2,174.040 
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2020-21 - - - 472 3 2,176.960 

2021-22 - - - 303 16 525.964 

2022-23 144 856.688 - 182 25 122.665 

2023-24 - - - 43 10 361.607 

2024-25 418 3,379.622 6 95 - 405.402 

2025-26 (02-

02-2026) 

- - - 36 - 658.10 

Total: 562 4,236.31 26 1,966 54 6,424.74 

 

STATEMENT-II 

District-wise details of roads constructed in West Bengal under the 
Pradhan Mantri Gram Sadak Yojana (PMGSY) 

Sr.N

o. 

District 

Name 

Sanctioned Completed Balanced 

No. 

of 

Road

s 

Road 

Length 

(km) 

No. of 

Bridge

s 

No. 

of 

Road

s 

No. of 

Bridge

s 

Road 

Length 

(km) 

No. 

of 

Road

s 

No. of 

Bridge

s 

Road 

Length 

(km) 

1 Bankura 34 292.591 0 5 0 82.378 29 0 209.253 

2 Birbhum 34 271.260 0 13 0 129.980 21 0 141.035 

3 Cooch-

Behar 

24 194.774 0 1 0 36.970 23 0 157.800 

4 Dakshin 

Dinajpur 

16 140.085 0 0 0 32.625 16 0 107.460 

5 Darjeeling 14 108.784 0 2 0 11.297 12 0 97.487 

6 Hooghly 10 65.788 1 2 0 14.228 8 1 51.518 

7 Howrah 23 129.700 0 13 0 79.046 10 0 44.027 

8 Jalpaiguri 19 117.163 2 11 0 95.634 8 2 21.056 
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9 Maldah 32 241.086 0 13 0 114.418 19 0 125.206 

10 Murshidab

ad 

44 306.789 0 13 0 213.163 31 0 93.631 

11 Nadia 24 138.848 1 10 0 73.057 14 1 65.978 

12 North 24 

Parganas 

51 302.530 0 17 0 124.128 34 0 177.355 

13 Paschim 

Medinipur 

28 267.988 0 0 0 30.000 28 0 237.988 

14 Purba 

Medinipur 

34 314.717 0 0 0 17.500 34 0 297.217 

15 Purulia 24 187.967 0 5 0 33.888 19 0 152.353 

16 Siliguri 

M.P. 

7 44.827 0 1 0 12.414 6 0 32.408 

17 South 24-

Parganas 

47 320.352 0 7 0 56.523 40 0 263.829 

18 Uttardinajp

ur 

22 158.926 0 8 0 78.046 14 0 80.780 

19 Alipurduar 13 100.301 0 0 0 34.000 13 0 66.301 

20 Purba 

Burdwan 

27 262.320 1 4 0 26.480 23 1 235.840 

21 Paschim 

Burdwan 

17 100.042 1 7 0 57.670 10 1 40.862 

22 Jhargram 9 103.375 0 1 0 24.269 8 0 79.106 

23 Kalimpong 9 66.097 0 0 0 0.000 9 0 66.097 

Total: 562 4,236.31

0 

6 133 0 1,377.71

4 

429 6 2,844.58

7 
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STATEMENT-III  

List of PMGSY roads constructed in Purulia district 

Year Sanctioned Completed 

No. of 

Roads 

Road Length 

(km) 

No. of 

Bridges 

No. of 

Roads 

No. of 

Bridges  

Road Length 

(km)  

2019-20 - - - 75 - 196.217 

2020-21 - - - 11 - 134.522 

2021-22 - - - 10 - 8.477 

2022-23 5 31.514 - - - - 

2023-24 - - - - - 11.750 

2024-25 19 156.453 - 4 - 16.558 

2025-26 (29-

01-2026) 

- - - 1 - 5.58 

Total: 24 187.967 - 101 - 373.104 
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STATEMENT-IV 

Road wise list of various projects under PMGSY  

Sr.No. District 

Name 

Programme 

Implementation 

Unit 

Block Name Package 

No. 

Sanctioned 

Year 

Road Name / 

Bridge Name 

Sanction 

Cost 

State  

Cost 

Road 

Length 

(Kms) 

Road 

Length 

Completed 

Till Date 

Expenditure 

till Date 

Stage  

of 

Progress 

1 Purulia  DPIU Of Purulia Arsha WB16741 2024 - 2025 MRL02-ARSHA 

TO WILCOX 

ROAD (INT-

PURULIA-I) 

345.26 142.61 7.000 0 0.00 Progress 

2 Purulia  DPIU Of Purulia Barabazar WB16733 2024 - 2025 MRL12-

JHARKHAND 

BORDER TO 

PATPUR 

649.99 268.47 13.376 0 151.31 Progress 

3 Purulia  DPIU Of Purulia Barabazar WB16755 2024 - 2025 MRL03-

BARABAZAR 

TO 

JHARKHAND 

BORDER 

851.64 351.76 16.561 0 151.64 Progress 
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BORDER VIA 

BERADA 

4 Purulia  DPIU Of Purulia Bundwan WB16611 2024 - 2025 T02-

MADHUPUR 

TO 

DANGARJURI 

1,183.86 488.99 14.830 0 0.00 Progress 

5 Purulia  DPIU Of Purulia Bundwan WB16732 2024 - 2025 MRL08-

PURULIA 

ROAD TO 

GHAGRA 

MORE VIA 

LEDASHOL 

ROAD 

536.76 221.71 9.113 0 0.00 Progress 

6 Purulia  DPIU Of Purulia Hura WB16734 2024 - 2025 MRL02-Daldali 

More to 

Keshargarh Via 

Kajali-

Chatumadar 

253.80 104.82 4.700 0 0.00 Progress 

7 Purulia  DPIU Of Purulia Jaipur WB16750 2024 - 2025 MRL03-

jOYPUR-

KARKARA 

503.14 207.82 10.200 0 0.00 Progress 
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ROAD NEAR 

KARKARA TO 

JHARKHAND 

BORDER 

8 Purulia  DPIU Of Purulia Jhalda-II WB16735 2024 - 2025 MRL01-DURGU 

TO KOTSHILA 

376.16 155.37 5.030 2.1 154.47 Progress 

9 Purulia  DPIU Of Purulia Jhalda-II WB16753 2024 - 2025 T01-PURULIA 

RANCHI ROAD 

NEAR 

KOTSHILA 

293.63 121.28 5.060 0 48.27 Progress 

10 Purulia  DPIU Of Purulia Kashipur WB16737 2024 - 2025 MRL06-

Kaliyada to 

Talajuri More 

Via Kultore 

178.57 73.76 3.255 0 0.00 Progress 

11 Purulia  DPIU Of Purulia Kashipur WB16738 2024 - 2025 MRL16-Bhaluka 

(Indrabil) to 

Manihara road 

via Mantoria 

375.73 155.19 8.098 0 84.80 Progress 

12 Purulia  DPIU Of Purulia Kashipur WB16739 2024 - 2025 MRL20-Hura -

Subhash Road 

(upto Bankura 

557.22 230.15 9.807 0 0.00 Progress 
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Border Road) 

13 Purulia  DPIU Of Purulia Manbazar-I WB16612 2024 - 2025 MRL03-

MANBAZAR TO 

DEERPARK 

924.09 381.69 12.300 0 195.68 Progress 

14 Purulia  DPIU Of Purulia Manbazar-II WB16743 2024 - 2025 MRL07-

KUILAPAL-

JAMTORIA TO 

DANRIKADOBA 

548.98 226.75 9.091 0 85.32 Progress 

15 Purulia  DPIU Of Purulia Purulia-I WB16752 2024 - 2025 MRL03-

Ramnagar to 

Baligara road 

Via Sonaijuri 

258.49 106.77 4.110 0 0.00 Agreement 

16 Purulia  DPIU Of Purulia Purulia-II WB16748 2024 - 2025 T01-Surulia to 

Dumdumi via 

Bongabari 

399.07 164.84 7.600 2 67.13 Progress 

17 Purulia  DPIU Of Purulia Raghunathpur-

I 

WB16751 2024 - 2025 MRL06-

Raghunathpur-

Santuri Road 

To RTPS 

inspection 

243.44 100.55 3.690 0 0.00 Progress 
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bunglow near 

guhardanga via 

nutandi 

18 Purulia  DPIU Of Purulia Raghunathpur-

II 

WB16781 2024 - 2025 MRL08-

Gobranda More 

to Rangamati 

More upto 

Tentulia 

353.46 145.99 4.700 0 0.00 Progress 

19 Purulia  DPIU Of Purulia Santuri WB16745 2024 - 2025 MRL06-Santuri 

P.S to 

Kadadanga via 

Garshika 

347.12 143.38 7.932 0 0.00 Progress 

      Total       9,180.39 3,791.90 156.453 4.1 938.61   
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STATEMENT-V 

CIRCULARS REGARDING PMGSY GUIDELINES 

 

File No.P-17025/24/2022-RC (FMS-378848) 

Government of India 

Ministry of Rural Development 

Department of Rural Development 

Rural Connectivity Division 

Krishi Bhawan, New Delhi 

Dated the 3rd February, 2022 

To 

All Additional Chief Secretaries/Principal Secretaries/Secretaries 

In-Charge of PMGSY of all the States/UTs.  

Subject: Invitation to the Public Representatives for foundation laying 

and inauguration ceremonies of PMGSY works - reg. 

 Sir/Madam, 

     PMGSY has an inbuilt mechanism for consultation with public 

representatives at various stages of planning and implementation of the 

programme. It has already been advised to all the States/ UTs that in the 

matter of selection of roads to be taken up under PMGSY, the suggestions of 
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elected representatives, including MPs and MLAs, are expected to be duly 

taken into account and given full consideration. Besides, all the elected 

representatives associated with the programme should be duly invited to the 

foundation laying and inauguration ceremonies of PMGSY works. Advisories 

have been issued in this regard and reiterated from time to time to the State 

Governments by the Ministry. However, it has come to the notice of the 

Ministry that despite the above advisories, numerous complaints are being 

received from the various MPs about not inviting them to foundation laying and 

inauguration ceremonies of PMGSY works. 

2.  In this regard an advisory was issued by this Ministry to all states/UTs on 

28.7.2011 (copy enclosed). The abstract of the above advisory is once brought 

to the notice of states/UTs for strict compliance: 

i. All elected representatives associated with the programme should be 

duly invited to the foundation laying and inauguration ceremonies of 

PMGSY works; 

ii. The function should be held in a manner befitting official function with 

due regard to protocol requirements, particularly in relation to Hon’ble 

Union Ministers and Hon’ble Ministers from States; 

iii. The foundation stone for a PMGSY road should be laid and the road 

should also be inaugurated by the Hon’ble Member of Parliament (Lok 

Sabha) with the function presided over by the local Hon’ble Minister or 

other dignitary as per the State Protocol; 
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3.  States are once again advised to strictly adhere to the above guidelines and 

ensure that no such complaints are received from the Hon'ble Members of 

Parliament in this respect. Further, a good quality photograph (each) of the 

inauguration and foundation laying ceremonies, containing clear picture 

of Hon'ble M.P along with the plaque must be uploaded on OMMAS. 

 4. All concerned may kindly take note of it and do the needful.  

Yours faithfully,  

Sd/-  

(K.M.Singh) 

Deputy Secretary to the Government of India 

Tel No:- 011- 2307 0308 

  

Copy to:  

1.  All CEOs/Chief Engineers of PMGSY implementing States/UTs.  

 2.   All Directors, NRIDA 
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No. P-17017/1/2010-RC 

Government of India 

Ministry of Rural Development  

Department of Rural Development 

Krishi Bhavan, New Delhi. 

Dated 28 July, 2011 

CIRCULAR No. 10/2011 

Subject: Participation of Hon'ble Members of Parliament in selection of 

eligible proposals, joint inspections and Foundation Laying Ceremony 

under PMGSY. 

The role of Hon’ble Members of Parliament in successful implementation 

of Pradhan Mantri Gram Sadak, Yojana (PMGSY) is extremely important. 

PMGSY envisages an important role for them in planning and monitoring of 

Rural Roads. 

2. With a view to ensure wider participation of the elected representatives 

at various levels of decision making, PMGSY guidelines, inter alia, provide for 

consultation with the Hon'ble Members of Parliament. Some of them are : 

a. The Core Network and District Rural Roads Plan are to be finalized by 

the District Panchayat after giving full consideration to the suggestions of 

the Hon’ble Member of Parliament. 
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b. Suggestions of the Hon’ble Member of Parliament are to be taken while 

finalizing the Comprehensive New Connectivity Priority List (CNCPL) 

and Comprehensive Upgradation Priority List (CUPL). 

c. The Annual Plan proposals are to be finalised a consultation, with the 

Hon'ble Members of Lok Sabha in respect of their constituencies and 

Hon'ble Members of Rajya Sabha in respect of that district for which they 

have been nominated as Vice-chairman of the District Vigilance and 

Monitoring Committee. 

d. The proposals received from the Hon’ble Members of Parliament by the 

stipulated date have to he given full consideration by the District 

Panchayat. The Hon'ble Member of Parliament should be informed of 

the inclusion/ non-inclusion of their proposals along with the reasons 

given in each case in the event of non-inclusion.  

3.  In continuation of the earlier letter No P-17025/11/2010-RC dated 11th 

March, 2010 regarding participation of Hon’ble MPs in inspections of Projects 

and Foundation Laying Ceremony under PMGSY. Hon’ble Union Minister for 

Rural Development has written to all the Hon'ble Members of Parliament Vide 

DO Letter No. P-17025/11/2010-RC dated 21st April, 2010. 

4.  The State Governments have also been reminded to ensure a system of 

joint inspections of PMGSY projects. The procedure of inspections should be 

as under- 
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i. The Superintending Engineer incharge of the zone will request the 

Hon'ble MP and Chairman Zila Panchayat representing that zone 

once in six months for joint inspection of PMGSY road works as per 

the convenience of the MP and Chairman, Zila Panchayat. 

ii. The Executive Engineer in-charge of the division will request the 

MLA/Chairperson of the Intermediate Panchayat concerned once in 

three months for joint inspection as per their convenience. 

iii. The Assistant Engineer in-charge of the subdivision will request the 

concerned Chairman, Gram Panchayat once in two months for joint 

inspection. 

5.  In spite of above stipulations, some States are not adhering to these 

instructions as reported by many Hon’ble Members of Parliament. They have 

also pointed out that they are not being invited to lay the foundation stone or to 

inaugurate the PMGSY roads. Hence, the following stipulations are again 

issued for strict compliance by State Governments:- 

(a) All elected representatives associated with the programme should be 

duly invited to the foundation laying and inauguration ceremonies. 

(b) The function should be held in a manner befitting official functions with 

due regard to protocol requirements, particularly in relation to Hon'ble 

Union Ministers and Hon’ble Ministers from States; and 

(c) The foundation store for a PMGSY road should be laid and the road 

should also be inaugurated-by-the Hon'ble Member of Parliament (Lok 
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Sabha) with the function presided over by the local Hon’ble Minister or 

other dignitary as per State Protocol 

(d) While sending new project proposals for consideration, digital 

photographs of the recent foundation laying ceremony or the 

Inauguration of a road by the concerned Hon'ble MP should invariably 

be enclosed. In case, the Hon'ble Member of Parliament could not 

attend any foundation laying or inauguration function, copies of the 

letters inviting him for foundation or inauguration ceremony should also 

be appended with the new DPRs. 

6. Please ensure action as per para 2.4 and 5 above. 

Sd/- 28.07.2011 

(S. R.Meena) 

Director(RC) 

 

To 

All State Principal Secretaries/ Secretaries dealing with PMGSY 

 

Copy to: 

(i) PS to Secretary (RD)/ PS to JS (RC) 

(ii) Directors of RCC Division and NRRDA 

(iii) Technical Director (NIC) 

(iv) Guard file 
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STATEMENT-VI 

NQM Quality Grading in Purulia District West Bengal  

 (From 01st April, 2019 to 30th January, 2026) 
District S SRI U U% Total 

Purulia 

Completed Works 

4 0 0 0.00% 4 

Ongoing Works 

14 1 1 6.25% 16 

Maintenance Works 

2 0 1 33.33% 3 

Total No. of Inspections 23 

SQM Quality Grading in Purulia District West Bengal  

 (From 01st April, 2019 to 30th January, 2026) 

District S SRI U U% Total 

Purulia 

Completed Works 

129 2 1 0.76% 132 

Ongoing Works 

119 1 5 4.00% 125 

Maintenance Works 

513 10 54 9.36% 577 

Total No. of Inspections 834 

  

JAGGERY PRODUCTION 

1822. SHRI KONDA VISHWESHWAR REDDY: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 
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(a) whether the Government recognises the traditional, nutritional and 

livelihood significance of jaggery (gur), which supports small farmers, MSMEs 

and rural employment, particularly in sugarcane-growing regions; 

(b) whether the Government is aware that despite minimal processing, jaggery 

production remains largely unorganised and faces challenges relating to quality 

standardisation, branding, market access and value addition, unlike the 

organised sugar sector; 

(c) whether any assessment has been made comparing policy support, 

institutional mechanisms and market facilitation available to the sugar industry 

vis-à-vis traditional jaggery producers; 

(d) whether the Government proposes to promote jaggery and value-added 

jaggery products through appropriate schemes under MSME, agriculture, 

nutrition, AYUSH or export promotion programmes, without compromising food 

safety standards; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR):  

(a) to (e) Under the Prime Minister Employment Generation Programme 

(PMEGP) Scheme of the Ministry of Micro, Small and Medium Enterprises 

(MSME), manufacture of cane gur, khandsari and jaggery is a recognised 

village industry and this comes under the purview of Khadi and Village 

Industries Commission (KVIC). The sector is acknowledged for its traditional 
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importance, nutritional value and contribution to rural livelihoods, particularly 

in sugarcane-growing regions. 

 Further, in order to promote food processing sector including 

jaggery processing industries across the country, the Ministry of Food 

Processing Industries (MoFPI) has been incentivizing the setting 

up/expansion of related infrastructure through its Central Sector Schemes 

namely Pradhan Mantri Kisan SAMPADA Yojana (PMKSY) Scheme, 

Production Linked Incentive Scheme for Food Processing Industry (PLISFPI) 

and Centrally Sponsored – Pradhan Mantri Formalization of Micro Food 

Processing Enterprises (PMFME) Scheme. These projects are required to 

comply with the Food Safety and Standards Authority of India (FSSAI) 

regulations and are encouraged to align with international food safety and 

quality standards for improved market access including exports. 

Food Safety and Standards Authority of India (FSSAI) has notified the 

standards of Jaggery (Gud) under sub-regulation 2.8.4 of the Food Safety 

and Standards (Food Products Standards and Food Additives) Regulations, 

2011.  

 A centre of the All India Co-ordinated Research Project (AICRP) 

on Post-Harvest Engineering Technology at the Indian Sugarcane Research 

Institute (ISRI), Lucknow is working on jaggery handling, processing and 

storage and to develop protocols for quality jaggery manufacturing in 

accordance with FSSAI norms. 
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मॉडल युवा úाम सभा पहल  

1823. ®ी कौशलेÆ þ कुमार: 

³या पंचायती राज मýंी यह बतान ेकì कृपा कर¤गे िकः 

(क) िवकिसत भारत िमशन कì 'मॉडल यूथ úाम सभा' पहल के अंतगªत िबहार के कौन स ेÖकूल 

शािमल िकए गए ह§, 

(ख) ³या उĉÖकूलŌ के छाý úाम सभाओ ंĬाराआयोिजत कायªøमŌ म¤ भाग लेते ह§; 

(ग) यिद हां, तो उĉकायªøमŌ म¤ भाग लेन ेवाल ेछाýŌ कì पंचायत-वार सं́ या िकतनी ह;ै 

(घ) ³या िबहार के सरकारी ÖकूलŌ को भी इस िमशन के तहत शािमल िकया गया ह;ै और 

(ङ) यिद हा,ँ तो तÂसंबंधी Êयौरा ³या ह ैऔर यिद नहé, तो इसके ³या कारण ह§? 

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 

(क) स े(ग) आदशª यवुा úाम सभा (एमवाईजीएस) ÖकूलŌ म¤ जमीनी लोकतंý का एक अनभुवाÂमक 

अनकुरण ह,ै िजसम¤ Öकूल छाý-छाýाओ ंको कायªसूची तय करन,े िवचार-िवमशª करन,े बजट बनाने 

और ÿÖताव पाåरत करने म¤ शािमल करते हòए मॉक úाम सभा सý आयोिजत करते ह§, जो 

वाÖतिवक úाम सभा कì ÿिøयाओ ंका बारीकì स ेअनकुरण करते ह§। यह पहल छाýŌ को Öथानीय 

शासन के बार ेम¤ Óयावहाåरक जानकारी/ए³सपोजर ÿदान करती ह ैऔर जानकार, िजÌमेदार और 

सहभागी भिवÕय के नागåरकŌ का पोषण करती है। िबहार राºय म¤, 38 जवाहर नवोदय िवīालय 

(जेएनवी) को एमवाईजीएस पहल के तहत शािमल िकया गया है। इन ÖकूलŌ के छाýŌ न े अपने 

ÖकूलŌ म¤ आयोिजत एमवाईजीएस स ेसंबंिधत गितिविधयŌ म¤ भाग िलया ह,ै िजÆह¤ िवशेष łप स े

उÆह¤ úाम सभाओ ंके कामकाज और सामाÆय łप स ेपंचायती राज सÖंथाओ ंस ेपåरिचत करान ेके 

िलए तैयार िकया गया है। एमवाईजीएस पहल के तहत िबहार म¤ शािमल ÖकूलŌ कì सूची, भाग लेने 

वाल ेछाýŌ कì सं´या के साथ संलµन िववरण म¤ दी गई है। 
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(घ) और (ङ) मýंालय न ेÖकूली िश±ा और सा±रता िवभाग (डीओएसईएल) और जनजातीय कायª 

मýंालय (एमओटीए) के सहयोग स ेआदशª यवुा úाम सभा (एमवाईजीएस) पहल शłु कì है। इस 

पहल को देश भर म¤ 619 जवाहर नवोदय िवīालयŌ (जेएनवी) और 200 एकलÓय आदशª 

आवासीय िवīालयŌ (ईएमआरएस) म¤ लागू िकया गया है। राºय सरकार के ÖकूलŌ म¤ इस पहल का 

कायाªÆवयन संबंिधत राºय सरकारŌ कì Łिच और िनणªय के अधीन है। इस संबंध म¤, िबहार 

सरकार स ेराºय सरकार के ÖकूलŌ म¤ इस पहल के कायाªÆवयन के िलए कोई ÿÖताव ÿाĮ नहé 

हòआ है। 

िववरण  

एमवाईजीएस पहल के तहत िबहार म¤ शािमल ÖकूलŌ कì सूची, भाग लेन ेवाल ेछाýŌ कì 
सं́ या 

ø.स.ं Öकूल पुŁण मिहला िसमुलशेन म¤ भाग लेन ेवाल े

छाýŌ कì सं́ या* 

1 जेएनवी अरåरया 4 7 11 

2 जेएनवी अरवल 29 15 44 

3 जेएनवी औरगंाबाद (िबहार) 8 13 21 

4 जेएनवी बांका 7 13 20 

5 जेएनवी बेगसुराय 9 9 18 

6 जेएनवी भागलपुर 10 10 20 

7 जेएनवी भोजपरु 12 8 20 

8 जेएनवी ब³सर 10 14 24 

9 जेएनवी दरभगंा 18 22 40 

10 जेएनवी पूवê चंपारण 11 19 30 
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11 जेएनवी गया-I 18 8 26 

12 जेएनवी गया - II 25 7 32 

13 जेएनवी गोपालगंज 18 13 31 

14 जेएनवी जमईु 12 11 23 

15 जेएनवी जहानाबाद 17 9 26 

16 जेएनवी कैमूर 11 9 20 

17 जेएनवी किटहार 17 8 25 

18 जेएनवी िकशनगंज 8 15 23 

19 जेएनवी लखीसराय 14 16 30 

20 जेएनवी मधेपरुा 14 23 37 

21 जेएनवी,मधुबनी 13 7 20 

22 जेएनवी मुंगेर 15 9 24 

23 जेएनवी मुजÉफरपरु 7 13 20 

24 जेएनवी नालÆदा 15 19 34 

25 जेएनवी नवादा 18 17 35 

26 जेएनवी पटना 13 17 30 

27 जेएनवी पूिणªया 37 27 64 

28 जेएनवी रोहतास 16 12 28 

29 जेएनवी,सहरसा 9 13 22 

30 जेएनवी समÖतीपुर 11 16 27 

31 जेएनवी सारण 24 63 87 

32 जेएनवी शेखपरुा 15 17 32 
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33 जेएनवी िशवहर 11 10 21 

34 जेएनवी सीतामढी 12 13 25 

35 जेएनवी सीवान 16 24 40 

36 जेएनवी सुपौल 14 6 20 

37 जेएनवी वैशाली 37 33 70 

38 जेएनवी पिĲमी चंपारण 11 14 25 

कुल 566 579 1145 

*इसम¤ वे छाý शािमल थे िजÆहŌन े सरपंच, सिचव, वाडª सदÖय वगैरह जैस े रोल िनभाए और 
िसमलेुशन ए³सरसाइज म¤ िहÖसा िलया। इसके अलावा, क±ा 9 स े 11 तक के बड़ी सं́ या म¤ 
छाýŌ न ेमॉक úाम सभा म¤ सदÖय और आम नागåरक के तौर पर िहÖसा िलया। 

 

 

SCHEMES TO ENHANCE AGRICULTURAL PRODUCTIVITY 

1824. DR. C.M. RAMESH: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) the details of Government schemes being implemented in Andhra Pradesh 

for enhancing agricultural productivity and farmers' income during the last three 

years; 

(b) the physical and financial progress of these schemes, scheme-wise; and  

(c) the extent to which these interventions have contributed to yield 

improvement and income enhancement of farmers in the State? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR):  
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(a) The Government of India is implementing a comprehensive range of 

Central Sector and Centrally Sponsored Schemes and programmes aimed at 

enhancing agricultural productivity and increasing farmers’ income across all 

States, including Andhra Pradesh. These schemes encompass entire 

spectrum of agriculture, including credit, insurance, income support, 

infrastructure, crops (including horticulture), seeds, mechanization, marketing, 

organic and natural farming, farmer collectives, irrigation, extension, 

procurement of crops from farmers at minimum support prices and digital 

agriculture. The list of agriculture related schemes implemented by Department 

of Agriculture and Farmers’ Welfare (DAandFW) across all States, including 

Andhra Pradesh, is given in the enclosed  Statement-I. 

(b) The scheme-wise financial progress of the schemes being implemented by 

the DAandFW during the last three years is given in the enclosed  Statement-

II, while the scheme-wise physical progress is given in the enclosed  

Statement-III. 

(c) The interventions under the above schemes have contributed to 

improvement in agricultural productivity and enhancement of farmers’ income. 

The crop-wise productivity levels in Andhra Pradesh are given in the enclosed  

Statement-IV. Further, the impact of these schemes on farmers’ income is 

reflected in the following: 

 Indian Council on Agricultural Research (ICAR) has released a compilation 

of success stories of 75,000 farmers who have increased their income more 
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than two times through convergence of schemes of DAandFW and the 

allied Ministries/Departments. 

 The National Sample Survey Office (NSSO), Ministry of Statistics and 

Programme implementation (MoSPI) conducted a Situation Assessment 

Survey (SAS) of Agricultural Households during NSS 77th round (January 

2019-December 2019) with reference to the agricultural year July 2018- 

June 2019 in the rural areas of the country. According to this survey, the 

estimated average monthly income per agricultural household increased 

from ₹6,426 in 2012-13 (NSS 70th round) to ₹10,218 in 2018-19 (NSS 77th 

round). 

 As per NSSO Survey on House hold Consumption Expenditure (2023-24), 

a comparison of the estimates of all-India average Monthly Per Capita 

Consumption Expenditure (MPCE) is as under: 

Sector Average MPCE (Rs.) over different period 

2011-12 NSS (68th round) 2023-24 

Rural  1,430 4,122 

Urban 2,630 6,996 

Difference as % of Rural MPCE 83.9 69.7 

 

STATEMENT- I 

The list of the schemes implemented by the Government to support 

States in agriculture 

1. Pradhan Mantri Kisan Samman Nidhi (PM-KISAN) 

2. Pradhan Mantri Kisan Maan Dhan Yojana (PM-KMY) 
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3. Pradhan Mantri Fasal Bima Yojana (PMFBY)/Restructured Weather 

Based Crop Insurance Scheme (RWBCIS) 

4. Modified Interest Subvention Scheme (MISS) 

5. Agriculture Infrastructure Fund (AIF) 

6. Formation and Promotion of 10,000 new Farmer Producers 

Organizations (FPOs) 

7. National Bee Keeping and Honey Mission (NBHM) 

8. Namo Drone Didi 

9. Pradhan Mantri Annadata Aay SanraksHan Abhiyan (PM-AASHA) 

10. Agri Fund for Start-Ups and Rural Enterprises’ (AgriSURE) 

11. National Mission on Natural Farming (NMNF) 

12. Per Drop More Crop (PDMC) 

13. Sub-Mission on Agriculture Mechanization (SMAM) 

14. Paramparagat Krishi Vikas Yojana (PKVY) 

15. Soil Health and Fertility (SHandF) 

16. Rainfed Area Development (RAD) 

17. Agroforestry 

18. Crop Diversification Programme (CDP) 

19. Sub-Mission on Agriculture Extension (SMAE) 

20. Sub-Mission on Seed and Planting Material (SMSP) 

21. National Food Security and Nutrition Mission (NFSNM) 

22. Integrated Scheme for Agriculture Marketing (ISAM)  

23. Mission for Integrated Development of Horticulture (MIDH) 
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24. National Mission on Edible Oils (NMEO)-Oil Palm 

25. National Mission on Edible Oils (NMEO)-Oilseeds 

26. Mission Organic Value Chain Development for North Eastern Region 

27. Digital Agriculture Mission  

28. National Bamboo Mission 

29. Pradhan Mantri Dhan Dhanya Krishi Yojana 

30. Mission for Atmanirbharta in Pulses 

 

STATEMENT- II 

Details of funds released for the State of Andhra Pradesh 
 in last three years 

(Rs in crore) 

S. No. Name of Mission/Scheme 
2022-23 2023-24 2024-25 

Release Release Release 

A Rastriya Krishi Vikas Yojna 

1 Rastriya Krishi Vikas Yojna-DPR 45.79 86.33 63.75 

2 
Sub- Mission on Agricultural 

Mechanization (SMAM) 

47.45 - 46.65 

3 Per Drop More Crop (PDMC) 222.82 105.8 239.5 

4 Soil Health and Fertility - 4.20 6.45 

5 Rain fed Area Development (RAD) 2.50 - 3.51 

6 
Paramparagat Krishi Vikas Yojna 

(PKVY) 

- 9.70 17.91 

B Krishionnati Yojana  

1 
National Food Security Mission 

(NFSM) 

- 10.53 32.91 

2 
National Mission on Edible Oil - 

Oilpalm ( NMEO-OP) 

- 17.65 98.87 
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3 
National Mission on Edible Oil - 

Oilseeds (NMEO-OS) 

- 3.00 11.19 

4 
Mission for Integrated Development 

of Horticulture (MIDH) 

50.00 24.00 51.13 

5 
Sub-Mission on Agriculture 

Extension (SMAE) 

6.50 6.33 6.25 

6 
Sub-Mission on Seeds and Planting 

Material (SMSP) 

0.36 3.38 5.64 

7 Digital Agriculture Mission (DAM) - 5.00 5.92 

8 National Bamboo Mission (NBM) - - 0.19 

 

STATEMENT- III 

Physical progress of the schemes in Andhra Pradesh 

Name of the Schemes Physical Progress 

Pradhan Mantri Kisan Samman Nidhi 

(PM-KISAN) 

Till date, Rs. 19,121.14 Cr. has been disbursed 

through 21 instalments. Of this, Rs. 783.10 Cr 

was disbursed to 39,15,504 beneficiaries during 

the 21st instalment. 

Pradhan Mantri Kisan Maan Dhan 

Yojana (PM-KMY) 

32,408 farmers have been enrolled. 

Pradhan Mantri Fasal Bima Yojana 

(PMFBY)/Restructured Weather Based 

Crop Insurance Scheme (RWBCIS) 

Insurance companies have settled and 

disbursed claims worth ₹5,580.1 crore. 

Agriculture Infrastructure Fund (AIF) 5,663 projects have been approved with total 

project cost of Rs. 5,128 crores. Out of which 

Rs 3,030 Crore have been sanctioned. 

Formation and Promotion of 10,000 

new Farmer Producers Organizations 

(FPOs) 

714 FPOs have been registered. 

National Bee Keeping and Honey 5 projects amounting to Rs. 190.06 lakhs have 
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Mission (NBHM) been sanctioned. 

Pradhan Mantri Annadata Aay 

SanraksHan Abhiyan (PM-AASHA) 

During 2024-25, 87,303.25 MT of Copra, Gram, 

moong Tur and Urad have been procured 

amounting to ₹669.33 Crore. 

Per Drop More Crop (PDMC) 11.25 lakh ha has been covered under Micro 

Irrigation and Rs 3,192.49 crore (Central Share) 

has been released. 

Sub-Mission on Agriculture 

Mechanization (SMAM) 

More than 2,79,515 agricultural machines have 

been distributed to farmers. 

Paramparagat Krishi Vikas Yojana 

(PKVY) 

3.61 lakh ha covered under organic farming and 

7.47 lakh no. of farmers have been benefitted. 

Soil Health and Fertility (SHandF) 1,58,32,830 soil health cards have been 

distributed till now against the target of 

1,63,06,877. 

Rainfed Area Development (RAD) 69,524 ha has been covered and Central 

Assistance of Rs 123.97 Cr has been released.  

Sub-Mission on Agriculture Extension 

(SMAE) 

From 2020-21 to 2025-26, 5,60,545 farmers 

have been provided training under the scheme. 

Sub-Mission on Seed and Planting 

Material (SMSP) 

6.21 lakh farmers have been benefited, and 

2.21 lakh quintals of seeds were stored in the 

National Seed Reserve for natural disasters. 

National Food Security and Nutrition 

Mission (NFSNM) 

During the last three years, 95,157 ha of field 

demonstrations were conducted, 56,417 

quintals seed were distributed and 32,673 

quintals seed have been produced. 

Integrated Scheme for Agriculture 

Marketing (ISAM)  

1551 Storage Infrastructure Projects have been 

sanctioned with capacity of more than 6 million 

tonnes. An amount to Rs 31,936.74 Lakhs have 

been released as subsidy.  

Mission for Integrated Development of 

Horticulture (MIDH) 

From 2014-15 to 2024-25, 1634 Cold Storages 
infrastructures with capacity of 7.41 Million 
tonnes have been created, 19,626 market 
infrastructures have been set up, 997 nurseries 
have been established and 11.08 Lakh farmers 
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have been trained in various horticulture 
activities. 
 

National Mission on Edible Oils 

(NMEO)-Oil Palm 

91,906 ha coverage as of January 2026. 

National Mission on Edible Oils 

(NMEO)-Oilseeds 

4.04 lakh ha has been covered under Oilseeds 

during 2024-25. 

Digital Agriculture Mission  45,33,556 Farmer IDs have been generated. 

National Bamboo Mission 42 ha non-forest area has been covered under 

bamboo Plantation and 288 persons have been 

provided training. 

 

STATEMENT-IV 

Productivity of major crops in Andhra Pradesh 

 (in Kg/Ha) 
Crop 2022-23 2023-24 2024-25 

Rice 3730 3822 3928 

Maize* 4046 4007 4524 

Bajra 2027 2097 2310 

Ragi 1185 1261 1456 

Small Millets 860 902 848 

Tur 323 413 475 

Sunflower 834 886 963 

Total Oil Seeds 937 889 1031 

Sugarcane 73893 80533 90242 

Cotton 372 297 476 

*Productivity for Kharif season 
Source: UPAg portal 
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पंचायती राज सÖंथाओ ंम¤ मिहला ÿितिनिधयŌ कì िÖथित 

1825. ®ी उººवल रमण िसहंः 

³या पंचायती राज मýंी यह बतान ेकì कृपा कर¤गे िकः 

(क) ³या सरकार न ेदेश म¤ पंचायती राज सÖंथाओ ंम¤ मिहला ÿितिनिधयŌ कì ±मता और नेतÂृव 

के संबंध म¤ उनकì िÖथित कì समी±ा कì ह;ै 

(ख) यिद हा,ँ तो तÂसंबंधी Êयौरा ³या ह;ै 

(ग) ³या सरकार पंचायती राज सÖंथाओ ं म¤ मिहला ÿितिनिधयŌ को ±मता-िनमाªण और नेतÂृव 

ÿिश±ण ÿदान कर रही ह;ै और 

(घ) यिद हा,ँ तो तÂसंबंधी Êयौरा ³या ह?ै  

पंचायती राज मýंी; तथा मÂÖयपालन, पशुपालन और डेयरी मýंी (®ी राजीव रजंन िसहं उफª  
ललन िसहं): 

(क) से (घ)"पंचायत, "Öथानीय सरकार" होने के कारण, राºय का िवषय ह ैऔर भारत के संिवधान 

कì सातवé अनसुूची म¤ िनिहत राºय सूची का िहÖसा है। पंचायतŌ का गठन और संचालन संबंिधत 

राºय पंचायती राज अिधिनयमŌ के माÅयम स ेिकया जाता है। पंचायती राज सÖंथाओ ंम¤ मिहलाओ ं

के ÿितिनिधÂव कì िÖथित कì समी±ा सिहत पंचायत स े संबंिधत सभी कायª राºय सरकार के 

कायª±ेý म¤ आते ह§। 

भारत के संिवधान के अनु¸छेद 243घ म¤ 'ÿÂयेक पंचायत म¤ ÿÂय± चुनाव Ĭारा भरी जाने 

वाली कुल सीटŌ' और 'ÿÂयेक Öतर पर पंचायतŌ म¤ अÅय±Ō के कुल पदŌ' म¤ स ेमिहलाओ ंके िलए 

कम स ेकम एक-ितहाई आर±ण का ÿावधान िकया गया है। हालांिक, 21 राºयŌ, जैस ेआňं ÿदेश, 

असम, िबहार, छ°ीसगढ़, गजुरात, हåरयाणा, िहमाचल ÿदेश, झारखंड, कनाªटक, केरल, मÅय 

ÿदेश, महाराÕů, ओिडशा, पंजाब, राजÖथान, िसि³कम, तिमलनाडु, तेलंगाना, िýपरुा, उ°राखडं 

और पिĲम बंगाल और 2 क¤ þ शािसत ÿदेशŌ जैस ेल±Ĭीप और दादरा एवं नगर हवेली और दमन 

एवं दीव, न े इसस े भी आग े बढ़कर अपने संबंिधत राºय पंचायती राज अिधिनयमŌ/िनयमŌ म¤ 
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पंचायती राज सÖंथाओ ंम¤ मिहलाओ ंके िलए 50% आर±ण का ÿावधान िकया गया ह,ै िजससे 

जमीनी Öतर पर शासन म¤ मिहलाओ ंकì भागीदारी को बढ़ावा िमल रहा है। 

वतªमान म¤, मýंालय के पास उपलÊध जानकारी के अनसुार, 24,41,781 िनवाªिचत 

ÿितिनिधयŌ म¤ स े12,14,885 (49.75%) मिहलाए ं िनवाªिचत ÿितिनिध ह§। यह सं́ या िनधाªåरत 

Æयूनतम 33% आर±ण स ेअिधक ह ै³यŌिक कई राºयŌ म¤ पंचायती राज सÖंथाओ ंम¤ मिहलाओ ंके 

िलए 50% तक आर±ण ह ैऔर चूंिक मिहला िनवाª िचत ÿितिनिध अनारि±त सीटŌ से भी चुनी 

जाती ह§। िनवाª िचत ÿितिनिधयŌ कì सं́ या गितशील ÿकृित कì होती ह ै जो समय-समय पर 

पंचायती राज सÖंथानŌ म¤ नए चुनाव होने के साथ बदलती रहती है। 

पंचायती राज मýंालय न,े पंचायत शासन म¤ सुधार करन ेके िलए, िव°ीय वषª 2022-23 स े

सभी राºयŌ/संघ राºय ±ेýŌ म¤ पंचायतŌ के चयिनत ÿितिनिधयŌ, पदािधकाåरयŌ और अÆय 

िहतधारकŌ के ±मता िनमाªण और ÿिश±ण के मूल उĥेÔय के साथ संशोिधत राÕůीय úाम Öवराज 

अिभयान (आरजीएसए) कì क¤ þ ÿायोिजत योजना लागू कì है। संशोिधत राÕůीय úाम Öवराज 

अिभयान योजना के तहत, मýंालय पंचायतŌ के चयिनत ÿितिनिधयŌ, पदािधकाåरयŌ और अÆय 

िहतधारकŌ को िविभÆन ®ेिणयŌ जैस ेबिुनयादी ÿबोधन और पनुĲयाª ÿिश±ण, िवषयगत ÿिश±ण, 

िवशेष ÿिश±ण, पंचायत िवकास योजना ÿिश±ण आिद म¤ ±मता िनमाªण और ÿिश±ण के िलए 

सहायता ÿदान करता है। इस योजना के तहत िव°ीय वषª 2022-23 स े िव°ीय वषª 2025-26 

(31 िदसंबर 2025 तक) कुल 28,60,585 िनवाªिचत मिहला ÿितिनिधयŌ को ÿिशि±त िकया गया 

है।  

  इसके अलावा, मýंालय ने पंचायती राज सÖंथाओ ंकì िनवाªिचत मिहला ÿितिनिधयŌ के 

±मता िनमाªण के िलए “सशĉ पंचायत नýेी अिभयान” के एक भाग के łप म¤ एक Óयापक िवशेष 

ÿिश±ण मॉड्यूल शłु िकया है। इस ÿिश±ण मॉड्यूल का मूल िबंद ु úामीण शासन के िविभÆन 

पहलओु ंपर चयिनत मिहला ÿितिनिधयŌ कì ±मता को बढ़ाना, चयिनत ÿितिनिधयŌ के łप म¤ 

भूिमकाओ ंऔर िज़ÌमेदाåरयŌ के ÿभावी िनवªहन के िलए ²ान और Óयावहाåरक कौशल को बढ़ाना 
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और ÿभावी मिहला नेतÂृव वाल े शासन के िलए नेतÂृव, संचार, ÿबंधकìय तथा िनणªय लेन े के 

कौशल को िवकिसत करना है। इस िविशĶ मॉड्यूल पर कुल 64,863 मिहला ÿितिनिधयŌ (31 

िदसंबर 2025 तक) को ÿिशि±त िकया गया है।  

माननीय सवō¸च Æयायालय के िनद¥श पर, पंचायती राज मýंालय न े मिहला ÿधानŌ का 

उनके पåरवारŌ के पŁुष सदÖयŌ Ĭारा ÿितिनिधÂव िकए जान ेके मĥेु कì जांच करन ेऔर ÿॉ³सी 

ÿितिनिधÂव संबंिधत अÆय मĥुŌ कì भी जांच करने के िलए िसतंबर, 2023 म¤ एक सलाहकार 

सिमित का गठन िकया। सिमित न ेफरवरी 2025 म¤ मýंालय को िसफाåरशŌ के साथ अपनी åरपोटª 

ÿÖतुत कì ह,ै और इस ेमýंालय Ĭारा Öवीकार कर िलया गया है। 

सलाहकार सिमित न े िसफाåरश कì ह ै िक राºय सरकार¤ पंचायती राज सÖंथाओ ं

(पीआरआई) म¤ छĪ (ÿॉ³सी) नेतÂृव को समाĮ करन े और िनवाªिचत मिहला ÿितिनिधयŌ के 

वाÖतिवक सशिĉकरण, Öवाय°ता और जवाबदहेी सिुनिĲत करन ेके िलए कानूनी सरु±ा उपायŌ, 

±मता िनमाªण, सामािजक लेखा परी±ा और दडंाÂमक ÿावधानŌ सिहत आवÔयक उपाय कर¤। इस 

मामल ेके महÂव और पंचायती राज सÖंथाओ ंम¤ मिहलाओ ंके नेतृÂव पर इसके ÿभाव के कारण, 

इस मýंालय न े मिहला ÿधानŌ के मĥुŌ पर सलाहकार सिमित Ĭारा कì गई िसफाåरशŌ के 

Óयवहाåरक िøयाÆव यन को सिुनिĲत करन ेके िलए 17 अÿैल 2025 को एक टाÖक फोसª का भी 

गठन िकया। 

 

OILSEED PRODUCTION 

1826. SHRI C. N. ANNADURAI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a)  the details of oilseed production in the country during the last five years, 

highlighting the contribution of Tamil Nadu as a significant producer 
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under various Union Government programmes aimed at enhancing 

productivity and reducing import dependence; 

(b)  the extent to which key oilseed-growing districts of Tamil Nadu, including 

Tiruvannamalai, have contributed to increased area, yield and 

production of crops such as groundnut, gingelly and sunflower with 

support from centrally sponsored schemes like NFSM-Oilseeds, seed 

minikits, demonstrations and MSP operations; 

(c)  the measurable outcomes of Union Government interventions in terms 

of farmers’ income, adoption of improved varieties and strengthening of 

edible oil self-sufficiency in the State; and 

(d)  the future plans of the Union Government to further augment oilseed 

production in Tamil Nadu through research support, technology 

dissemination, mechanisation and market linkages? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR):  

(a) to (d) Oilseed production in the country has increased from 359.46 lakh 

tonnes in 2020-21 to 429.89 lakh tonnes in 2024-25. Details of area, 

production and yield at the national level as well as for Tamil Nadu are as 

under:  
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(Area in Lakh Ha, Production in Lakh Tonnes and Yield Kg/ Ha) 
Year All India Tamil Nadu % 

contribution 

of Tamil 

Nadu in total 

production  

Area Production Yield Area Production Yield 

2020-21 288.34 359.46 1247 4.74 10.63 2244 2.96 

2021-22 289.45 379.63 1312 4.32 10.83 2505 2.85 

2022-23 302.39 413.55 1368 4.15 9.49 2288 2.29 

2023-24 301.92 396.69 1314 4.01 9.17 2287 2.31 

2024-25 304.40 429.89 1412 4.06 8.12 1998 1.89 

Source: UPAg portal 

Tamil Nadu produces groundnut, gingelly and sunflower. Crop wise, 

district wise area, production and yield of oilseeds in Tamil Nadu State is 

available at https://upag.gov.in/.  

The National Mission on Edible Oils–Oilseeds (NMEO-OS) was 

approved on 3rd October, 2024 to boost domestic oilseed production and to 

strive towards self-reliance (Atmanirbhar Bharat) in edible oils. 

The NMEO-OS is implemented through a cluster-based approach with 

market linkages. Value Chain Clusters managed by Value Chain Partners such 

as Farmer Producer Organizations (FPOs), cooperatives and other agencies. 

Provide free high-quality seeds for up to one hectare per farmer and training in 

good agricultural practices. The Mission also supports the establishment and 

upgradation of post-harvest infrastructure (oil mills), to improve oil recovery 

from both primary and secondary sources. Different categories of 

demonstrations are also done in cluster mode.  
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Availability of quality certified seed is strengthened through 100 per cent 

support for breeder seed production, along with support for establishing new 

seed hubs and seed storage units in the public sector. Five (5) seed hubs 

(Groundnut, sesame and castor) and one (1) seed storage units have been 

sanctioned in Tamil Nadu.  

In addition, the Government declares Minimum Support Price (MSP) for 

oilseeds every year to ensure remunerative prices for farmers, protect them 

from market volatility, encourage higher domestic production and reduce 

import dependence. Procurement under the Pradhan Mantri Annadata Aay 

Sanrakshan Abhiyan (PM-AASHA) scheme also covers oilseeds and helps 

farmers get better prices and income support. 

 

SUPPORT FOR FARMERS IN ODISHA 

1827. SHRI SUKANTA KUMAR PANIGRAHI: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a) whether the Union Budget has strengthened support for irrigation, millets, 

FPOs and climate-resilient agriculture in Odisha; 

(b) the number of farmers benefitted under PM-Kisan, PMFBY, and RKVY 

during the last two years; and 

(c) the manner in which these measures are contributing to income 

enhancement of small and tribal farmers? 
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 

 (a) to (c) Government of India is implementing a comprehensive range of 

Central Sector as well as Centrally Sponsored Schemes to strengthened 

support for irrigation, millets, FPOs and climate-resilient agriculture in the 

country including Odisha. The list of schemes implemented by Department of 

Agriculture and Farmers Welfare (DAandFW) across the country, including 

Odisha, is given in the enclosed Statement.  

Under Pradhan Mantri Kisan Samman Nidhi (PM-KISAN), a total of 

34,15,469 beneficiaries were given assistance during the 21st installment 

released on 19th November 2025. Till date Rs. 13,801.99 Cr. has been 

disbursed through 21 instalments.  

Under Pradhan Mantri Fasal Bima Yojana (PMFBY), 141.6 lakh farmers 

and 146.8 lakh farmers were benefitted in FY 2023-24 and 2024-25 

respectively.  

Pradhan Mantri Rashtriya Krishi Vikas Yojana (PM-RKVY) is an umbrella 

scheme consisting of individual beneficiaries-oriented scheme as well as 

project based components. The details of beneficiaries are not maintained 

centrally. 

These schemes are contributing to income enhancement of small and tribal 

farmers, including those in Odisha as evident from the following: 

 Indian Council on Agricultural Research (ICAR) has released a compilation 

of success stories of 75,000 farmers who have increased their income more 
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than two times through convergence of schemes of DAandFW and the 

allied Ministries/Departments 

 The National Sample Survey Office (NSSO), Ministry of Statistics and 

Programme implementation (MoSPI) conducted a Situation Assessment 

Survey (SAS) of Agricultural Households during NSS 77th round (January 

2019-December 2019) with reference to the agricultural year July 2018- 

June 2019 in the rural areas of the country. According to this survey, the 

estimated average monthly income per agricultural household increased 

from ₹6,426 in 2012-13 (NSS 70th round) to ₹10,218 in 2018-19 (NSS 77th 

round). 

 As per NSSO Survey on House hold Consumption Expenditure (2023-24), 

a comparison of the estimates of all-India average Monthly Per Capita 

Consumption Expenditure (MPCE) is as under: 

Sector Average MPCE (Rs.) over different period 

2011-12 NSS (68th round) 2023-24 

Rural  1,430 4,122 

Urban 2,630 6,996 

Difference as % of Rural 

MPCE 

83.9 69.7 

 

STATEMENT  

The list of the schemes implemented by the Government to support 
States in agriculture 

1. Pradhan Mantri Kisan Samman Nidhi (PM-KISAN) 
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2. Pradhan Mantri Kisan Maan Dhan Yojana (PM-KMY) 

3. Pradhan Mantri Fasal Bima Yojana (PMFBY)/Restructured Weather 

Based Crop Insurance Scheme (RWBCIS) 

4. Modified Interest Subvention Scheme (MISS) 

5. Agriculture Infrastructure Fund (AIF) 

6. Formation and Promotion of 10,000 new Farmer Producers 

Organizations (FPOs) 

7. National Bee Keeping and Honey Mission (NBHM) 

8. Namo Drone Didi 

9. National Mission on Natural Farming (NMNF) 

10. Pradhan Mantri Annadata Aay SanraksHan Abhiyan (PM-AASHA) 

11. Agri Fund for Start-Ups and Rural Enterprises’ (AgriSURE) 

12. Per Drop More Crop (PDMC) 

13. Sub-Mission on Agriculture Mechanization (SMAM) 

14. Paramparagat Krishi Vikas Yojana (PKVY) 

15. Soil Health and Fertility (SHandF) 

16. Rainfed Area Development (RAD) 

17. Agroforestry 

18. Crop Diversification Programme (CDP) 

19. Sub-Mission on Agriculture Extension (SMAE) 

20. Sub-Mission on Seed and Planting Material (SMSP) 

21. National Food Security and Nutrition Mission (NFSNM) 

22. Integrated Scheme for Agriculture Marketing (ISAM)  
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23. Mission for Integrated Development of Horticulture (MIDH) 

24. National Mission on Edible Oils (NMEO)-Oil Palm 

25. National Mission on Edible Oils (NMEO)-Oilseeds 

26. Mission Organic Value Chain Development for North Eastern Region 

27. Digital Agriculture Mission  

28. National Bamboo Mission 

29. Pradhan Mantri Dhan Dhanya Krishi Yojana 

30. Mission for Atmanirbharta in Pulses 

             

एआईएफ Ĭारा िव°पोिषत पåरयोजनाओ ंकì िÖथित 

1828. ®ी ताåरक अनवरः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) िबहार और सीमांचल ±ेý के इलाकŌ म¤ ÿधानमýंी आनंद योजना के तहत Öथािपत कृिष 

अवसंरचना कोष (एआईएफ) से िव°पोिषत शीत ˒ंखला, ÿसÖंकरण इकाइयŌ और मूÐयवधªन 

पåरयोजनाओ ंकì वतªमान िÖथित ³या है; 

(ख) ³या िबहार और सीमांचल ±ेý म¤ आलू, Èयाज और टमाटर जैसी फसलŌ के बंपर उÂपादन के 

बावजूद, वतªमान म¤ िकसानŌ को उिचत मÐूय नहé िमल पा रहा है, िजससे उÆह¤ अपनी उपज 

सड़कŌ पर फ¤ कने के िलए मजबूर होना पड़ रहा है; और 

(ग) ³या इन ±ेýŌ म¤ बागवानी फसलŌ के िलए िकसानŌ को उनकì उपज का लाभकारी मूÐय 

सिुनिĲत करने हेत ु "ऑपरशेन úीÆस टॉप टू टोटल" योजना के तहत िवपणन हÖत±ेप का कोई 

ÿÖताव है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 
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(क) िबहार और सीमांचल ±ेý म¤ भारत सरकार Ĭारा “ÿधानमंýी आनंद योजना” नामक कोई 

योजना कायाªिÆवत नहé कì जा रही है। एúीकÐचर इंĀाÖů³चर फंड (एआईएफ) योजना के 

अंतगªत, िबहार म¤ फसलोपरांत इĀंाÖů³चर, शीत ®ृंखला, ÿसÖंकरण इकाइयŌ और अÆय 

मूÐयवधªन पåरयोजनाओ ंके िलए योजना कì शŁुआत से लेकर िदनांक 26.01.2026 तक 2,222 

पåरयोजनाए ंÖवीकृत कì गई ह§, िजनम¤ सीमांचल ±ेý (पूिणªया, किटहार, अरåरया और िकशनगंज) 

कì 411 पåरयोजनाए ंशािमल ह§। 

(ख) िबहार राºय सरकार Ĭारा ऐसी कोई सूचना नहé दी गई है। िबहार सरकार ने सूिचत िकया है 

िक Öथानीय भंडारण को बढ़ाने के िलए ±ेý म¤ इĀंाÖů³चर म¤ सधुार हेत ुएआईएफ, राÕůीय कृिष 

िवकास योजना (आरकेवीवाई) जैसी योजनाओ ंका समÆवय िकया जा रहा है। 

(ग) ÿधानमंýी अÆनदाता आय सरं±ण अिभयान (PM-AASHA) के माक¥ ट इंटरव¤शन Öकìम 

(MIS) घटक के तहत, TOP फसलŌ (टमाटर, Èयाज और आलू) के पåरवहन और भंडारण लागत 

कì ÿितपूितª का अÐपकािलक हÖत±ेप घटक, उÂपादन राºयŌ से उपभोग राºयŌ तक TOP 

फसलŌ के भंडारण और पåरवहन के िलए क¤ þीय नोडल एज¤िसयŌ और राºय नािमत एज¤िसयŌ के 

िलए कायाª िÆवत कì जाती है। 

STARTUP INDIA PROGRAMME 

1829.  SHRI MOHIBBULLAH: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  whether the Government has reviewed the outcomes of the Startup India 

programme during the last decade, such as semiconductors, artificial 

intelligence, batteries, defence, space and quantum computing; 

(b)  if so, the key findings of such a review; and 

(c)  the specific policy measures, incentives and timelines have been 

proposed under the next phase of Startup India to promote deep-tech 
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entrepreneurship, strengthen domestic RandD and reduce India’s 

dependence on foreign technology supply chains? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (c) Startup India is an initiative by the Government of India that was 

launched on 16th January 2016, with an intent to build a strong ecosystem for 

nurturing innovation, startups and encouraging investments in the startup 

ecosystem of the country. 

As per eligibility conditions prescribed under G.S.R. notification 127 (E) 

dated 19th February 2019, entities are recognised as ‘startups’ under the 

Startup India initiative by the Department for Promotion of Industry and Internal 

Trade (DPIIT). Sustained efforts by the Government under the Startup India 

initiative have led to an increase in the number of entities recognized as 

startups, and job creation. As on 31st December 2025, a total of 2,07,135 

entities have been recognised as startups. These recognized startups have 

reported to have created over 21.9 lakh direct jobs. 

Out of the total entities recognised as startups, over 14,400 startups 

have been recognized in sectors and industries such as Aeronautics 

Aerospace and Defence (including Defence Equipment and Space 

Technology), Artificial Intelligence (AI), and Technology Hardware (including 

Semiconductor) which have reported to have created more than 1.25 lakh 

direct jobs. 
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Such recognized startups have also benefitted through the three flagship 

Schemes of the Government under Startup India initiative, namely, Fund of 

Funds for Startups (FFS), Startup India Seed Fund Scheme (SISFS), and 

Credit Guarantee Scheme for Startups (CGSS) to provide funding 

opportunities and support at various stages of their business cycle. 

FFS has been established to catalyze venture capital investments and is 

operationalized by Small Industries Development Bank of India (SIDBI), which 

provides capital to Securities and Exchange Board of India (SEBI)-registered 

Alternative Investment Funds (AIFs) which in turn invest in startups. 

Specifically, in the Artificial Intelligence / Robotics and Space Tech sectors, 

supported AIFs have invested around Rs. 916.49 crore in 48 startups as on 

31st December 2025. 

SISFS provides financial assistance to seed stage startups through 

incubators. SISFS is implemented from 1st April 2021. Specifically, in the 

Aeronautics Aerospace and Defence (including Defence Equipment and Space 

Technology), Artificial Intelligence (AI), and Technology Hardware (including 

Semiconductor) sectors and industries, selected incubators have approved 

around Rs. 73.4 crore to 406 startups as on 31st December 2025. 

CGSS is implemented for enabling debt funding to startups through 

eligible financial institutions. CGSS is operationalized by the National Credit 

Guarantee Trustee Company (NCGTC) Limited and has been operationalized 

from 1st April 2023. Specifically, in the Aerospace and Defence sector/industry 
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14 loans amounting to around Rs. 68.30 crore have been guaranteed for 

startup borrowers as on 31st December 2025. 

Further, various steps are being taken to promote deep tech 

entrepreneurship, strengthen domestic RandD and domestic supply chains 

through a whole-of- government approach including in areas such as 

semiconductors, artificial intelligence, batteries, defence, space and quantum 

computing. Details of such initiatives by various Ministries and Departments 

are given in the enclosed  Statement. 

STATEMENT 

Details of initiatives undertaken by various Ministries and Departments 

are as follows: 

1. National Quantum Mission (NQM): NQM is implemented by the 

Department of Science and Technology (DST) under which four thematic 

hubs have been established. These hubs focus on key areas: Quantum 

Computing at the Indian Institute of Science Bengaluru, Quantum 

Communication at the Indian Institute of Technology Madras in association 

with C-DoT, Quantum Sensing and Metrology at the Indian Institute of 

Technology Bombay, and Quantum Materials and Devices at the Indian 

Institute of Technology Delhi. All four Hubs are now fully functional, driving 

technology development, nurturing human capital, promoting 

entrepreneurship, strengthening Industry partnership and advancing 

international collaborations. These hubs are uniting academia, national 

laboratories, industry, and startups to translate scientific breakthroughs into 
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deployable technologies while building critical infrastructure and skilled 

manpower for India’s quantum ecosystem and reduce India’s dependence 

on foreign technology supply chains. 

The NQM has actively engaged with startups to foster innovation and 

accelerate the development of quantum technologies in India. Recognizing 

that quantum technologies are still in their nascent stage and require 

substantial investment, NQM formulated exclusive guidelines to effectively 

onboard and support startups in this domain. The Mission is to support an 

expanding pool of quantum startups, providing them with funding, access to 

advanced infrastructure at Thematic Hubs (T-Hubs), and mentorship 

opportunities through partnerships with industry and strategic sectors. 

Accordingly, a rolling call has been launched by the NQM to support startups 

in the area of Quantum Technologies. 

2. IndiaAI Mission: Through initiatives like the IndiaAI Mission under the 

Ministry of Electronics and Information Technology (MeitY), the Government 

is accelerating the momentum with targeted investments and public-private 

partnerships. These efforts aim to strengthen India’s global position and 

ensure responsible and inclusive leadership in AI. The Mission is structured 

around seven foundational pillars:  

i. IndiaAI Compute Capacity: Providing affordable access to high-end 

computing resources, including GPUs, for startups, MSMEs and 

researchers  
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ii. IndiaAI Foundation Models: Developing indigenous large multimodal and 

language models trained on Indian datasets and languages to ensure 

sovereign capability in generative AI  

iii. AIKosh: Creating a unified platform of high-quality datasets from 

government and non-government sources for AI model development  

iv. IndiaAI Application Development Initiative: Supporting AI solutions for 

India-specific challenges in sectors such as healthcare, agriculture, 

climate resilience, governance and assistive technologies  

v. IndiaAI FutureSkills: Expanding India’s AI talent pipeline through 

increased undergraduate, postgraduate and PhD programmes, along 

with Data and AI Labs in Tier-2 and Tier-3 cities  

vi. IndiaAI Startup Financing: Providing financial support to AI startups  

vii. Safe and Trusted AI: Supporting projects focused on reducing bias, 

protecting privacy, improving transparency and managing AI-related 

risks while enabling innovation  

3. Design Linked Incentive (DLI) Scheme: The DLI Scheme has been 

approved as part of the Semicon India Programme to support domestic 

companies, start-ups, and MSMEs for designing semiconductor IP cores, 

ASICs, SoCs, and semiconductor-linked designs. The DLI Scheme provides 

support through a three-tier framework, comprising Design Infrastructure 

Support with access to EDA tools, IP cores, MPW services, and prototyping 

facilities; a Product Design Linked Incentive offering reimbursement of up to 

50% of eligible project costs, capped at Rs. 15 crore per application; and a 
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Deployment Linked Incentive providing reimbursement of net sales turnover 

ranging from 6% to 4% over five years, capped at Rs. 30 crore per 

application. 

Under the DLI Scheme, fiscal support has been approved to 24 projects 

for designing chips and System on Chip (SoCs) for various applications. In 

addition, centralized access of advanced chip design tools has been 

provided to 100+ startup/ MSME companies. These companies are 

designing chips across various sectors which include satellite 

communication, drone detection, surveillance camera, power management 

for Internet of Things (IoT) devices, LED driver, IoT and medical 

applications, broadband application, smart meter, gas sensors, and general-

purpose microprocessor Intellectual Property (IP) cores for edge AI etc. 

While these startups are at various stages of design, development, and 

prototyping, 16 design tape-outs have been carried out, 7 chips have been 

fabricated on advanced nodes (including 12 nm), 10 patents have been filed, 

and over 140 reusable core IPs have been developed. 

4. Initiatives undertake by the Defence Research and Development 

Organisation (DRDO): The following initiatives has been taken by DRDO 

under Ministry of Defence through which private sector especially MSMEs 

and Startups are encouraged to participate in Defence RandD by providing 

them with Grant-in-Aid. This Scheme aims to indigenize production of 

Defence equipment thereby reducing India's dependence on defence 

imports: 
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i. Technology Development Fund (DTDF) Scheme Technology 

Development Fund Scheme is a Programme of MoD ( Ministry of 

Defence) executed by DRDO under Make in India initiatives. The 

Government has approved TDF Scheme to encourage industries 

especially MSMEs and Startups to design and develop innovation 

Defence technologies. 

ii. Dare to Dream Pan India Innovation contest Dare to Dream is a Pan 

India Innovation Contest to support Startups and Innovation to 

contribute in Defence ecosystem. Through this contest, DRDO invites 

innovation ideas and best ideas are selected and awarded. Four 

versions of Dare to Dream Contest have already been successfully 

conducted. 

iii. Special focus on Development of Critical and DeepTech Technologies 

by involving startups and academia as collaborative development. 

5. Innovations for Defence Excellence (iDEX) and Acing Development of 

Innovative Technologies with iDEX (ADITI): Under the Ministry of 

Defence, iDEX and ADITI Schemes are fostering innovation and technology 

development in defence and aerospace by engaging startups. 

6. Anusandhan National Research Foundation (ANRF): ANRF has initiated 

the program, Mission for Advancement in High-impact Areas (MAHA) to 

address priority-driven, solution-focused research in mission-mode.  

7. IN-SPACe, Department of Space: Department of Space has undertaken 

various promotion and investment Schemes such as Preincubation 
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Entrepreneurship, Seed Fund, Technology Adoption Fund, and Rs. 1,000 

crore Venture capital fund. 

8. Production Linked Incentive Scheme on National Programme on 

Advanced Chemistry Cell (ACC) Battery Storage: The Government has 

approved PLI Scheme for manufacturing of ACC in the country with a 

budgetary outlay of Rs.18,100 crore. The scheme aims to establish a 

competitive domestic manufacturing ecosystem for 50 GWh of ACC 

batteries.  

9. Startup India initiative: Under Startup India initiative, the Government 

constantly undertakes various efforts, including policy, regulatory and fiscal 

measures, for the development and growth of startup ecosystem across 

sectors and industries. The Government implements periodic exercises and 

programs including States’ Startup Ranking, National Startup Awards, and 

Innovation Week which play an important role in the holistic development of 

the startup ecosystem. Government also encourages and support 

ecosystem led initiatives as Startup Mahakumbh which serve as a vibrant 

platform for stakeholders to network and collaborate. Initiatives to improve 

market access and enable public procurement also support startups in 

growing and scaling up their businesses have also been undertaken. The 

Government has also taken various measures to enhance ease of doing 

business including starting up of business, raising capital, and reducing 

compliance burden to simplify the regulatory environment and create a 

conducive business environment. 
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RASHTRIYA GRAM SWARAJ ABHIYAN IN NORTH EASTERN REGION 

1830. SHRI JOYANTA BASUMATARY: 

Will the Minister of PANCHAYATI RAJ be pleased to state: 

(a) whether the Government has reviewed the implementation of the 

Revamped Rashtriya Gram Swaraj Abhiyan (RGSA) in North Eastern Region, 

if so, the details thereof;  

(b) whether any North Eastern States have achieved significant outcomes in 

enhancing Own Source Revenue (OSR), e-enablement, or Panchayat 

infrastructure development through the scheme; and  

 (c) if so, the details on the key achievements recorded and the follow-up 

measures taken by the Ministry to support States with better-performing or 

innovative practices? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) Panchayat, being “Local Self Government”, is a State subject and part of 

the State list of the Seventh Schedule of the Constitution of India. Thus, 

providing support to strengthen Panchayat capacity is primarily the 

responsibility of States/UTs. However, the Ministry is implementing a Centrally 

Sponsored Scheme called Revamped Rashtriya Gram Swaraj Abhiyan 

(RGSA) w.e.f. financial year 2022-23, with the main objective of supporting the 

capacity building of Panchayati Raj institutions (PRIs) by imparting training to 

Elected Representatives (ERs), functionaries and other stakeholders to 

develop their governance capabilities for leadership roles, enabling Gram 
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Panchayats to function effectively across all States/UTs, including North 

Eastern (NE) States.  

The implementation of RGSA, including the utilization of funds released 

to States/UTs (including North-Eastern States), is regularly reviewed through 

regular meetings/video conferences, field visits,as well as pre-CEC meetings. 

This is also reviewed by the Central Empowered Committee, while approving 

the Annual Action Plans of States/UTs. Further, real-time monitoring of 

trainings is undertaken through the Training Management Portal (TMP). Fund 

releases and expenditure under RGSA are tracked through the Public 

Financial Management System (PFMS).States/UTs alsosubmit quarterly and 

annual progress reports.  

(b) Under the revamped RGSA, capacity building and training of elected 

representatives, functionaries and other stakeholders of Panchayats are 

supported under various categories such as basic orientation and refresher 

training, thematic training, specialized training, and Panchayat Development 

Plan training, along with exposure visits and development of training modules 

and materials. The number of participants provided training under revamped 

RGSA in the North Eastern States is given in the enclosed Statement-I. 

Further, the Ministry of Panchayati Raj, in collaboration with IIM Ahmedabad, 

has developed a training module on Own Source Revenue (OSR) to 

strengthen the financial self-reliance of Gram Panchayats by enhancing 

understanding of tax and non-tax revenue sources. So far, 2,24,379 

participants have been trained on OSR, including 4,090 participants from 
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North-Eastern States. The number of participants trained in the North Eastern 

States is given in the enclosed Statement-II. 

Further, to promote e-enablement of Panchayats, the Ministry is 

implementing the e-Panchayat Mission Mode Project (MMP), which has 

strengthened transparency, efficiency and governance at the grassroots level. 

Under this, the eGramSwaraj application facilitates digital planning, 

accounting, monitoring, and online payments at the Panchayat level and is 

integrated with the Public Financial Management System (PFMS) for real-time 

payments and seamless fund flow. The application is also integrated with the 

Government e-Marketplace (GeM) to enable transparent procurement of goods 

and services by Panchayats. In addition, the AuditOnline application has been 

developed for conducting online audits of Panchayat accounts and financial 

management. 

As ‘Panchayat’ is a State subject, providing basic infrastructural facilities 

such as GP building, CSC colocation, and computer etc., are primarily the 

responsibility of the State. However, the Ministry supplements the efforts of the 

States/UTs and has approved the construction of 13,848 Gram Panchayat 

Bhawans and 65,345computers to States/ UTs under the scheme. Details of 

the construction of Panchayat Bhawan and the procurement of computers 

approved to NE States are given in the enclosed Statement-III.  

(c) The Ministry has been incentivizing the best-performing Panchayats by 

recognizing their exemplary work under various nationally significant themes 

through the National Panchayat Awards. This initiative aims to foster a spirit of 
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healthy competition among Panchayats and motivate them to strive for 

excellence in local governance. To facilitate cross-learning and knowledge 

exchange, the best practices and innovative initiatives of award-winning 

Panchayats are systematically documented and disseminated through 

workshops, conferences, training programmes, and exposure visits. 

Additionally, compendiums and booklets highlighting these practices are 

published and shared widely with Panchayati Raj stakeholders across the 

country. These efforts contribute to the replication of successful models and 

the overall strengthening of Panchayati Raj Institutions. The details of the 

different category of the award to North Eastern States are given in the 

enclosed Statement-IV. 

STATEMENT- I 

Number of participants provided training under revamped RGSA in the 
North Eastern States (as on 31.01.26) 

  Sl. No States/UTs Participants trained 

1 Arunachal Pradesh 31,114 

2 Assam 8,36,072 

3 Manipur 10,789 

4 Meghalaya 1,80,508 

5 Mizoram 28,301 

6 Nagaland 12,381 

7 Sikkim 35,394 

8 Tripura 1,67,737 

  Total 13,02,296 

Source: as per information available on Training Management Portal (TMP) 

 



10.02.2026  1054 
 

 

STATEMENT- II 

Number of participants trained under Module for generation of  
OSR in the North Eastern States 

 
S. No State/UT Participants trained Module for generation 

of Own Source Revenue (OSR) 

1 Arunachal Pradesh 383 

2 Assam 659 

3 Manipur 387 

4 Meghalaya 96 

5 Mizoram 1665 

6 Nagaland 29 

7 Sikkim 604 

8 Tripura 267 

  Total 4,090 

 

STATEMENT-III 

Status of construction of Panchayat Bhawan and the procurement of 
computers approved to NE States 

Sl. No NE State Construction of GP 

Bhawan approved 

 

Procurement of 

computers 

approved 

1 ArunachalPradesh 1339 1200 

2 Assam 610 2055 

3 Manipur 43 141 

4 Meghalaya 36 1677 

5 Mizoram 368 591 

6 Nagaland 183 739 

7 Sikkim 27 235 
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8 Tripura 131 493 

  Total 2737 7131 

 

STATEMENT-IV 

Award conferred to the Panchayats of North Eastern States under different 
categories for the year 2024 

State Category-wise awardees 
Deen Dayal 
Upadhyay 
Panchayat 
Satat Vikas 
Puraskar 

Nanaji Deshmukh Sarvottam 
Panchayat Satat Vikas Puraskar 

Gram Urja 
Swaraj 
Vishesh 
Panchayat 
Puraskar 

Carbon 
Neutral 
Vishesh 
Panchayat 
Puraskar 

Panchayat 
Kshamta 
Nirmaan 
Sarvottam 
Sansthan 
Puraskar 

DARPG 
Award* 

Gram 
Panchayat 

Gram 
Panchayat 

Block 
Panchayat 

District 
Panchayat 

Gram 
Panchayats 

Gram 
Panchayats 

Institutions Gram 
Panchayats 

Assam 1 1 0 0 0 0 0 0 
Tripura 4 0 1 1 1 0 0 1 

* National Awards for e-Governance (NAeG) 2025 by the Department of Administrative 
Reforms and Public Grievances (DARPG) 
  

BENEFICIARIES UNDER NSAP 

1831. DR. LATA WANKHEDE: 
 SHRIMATI SHAMBHAVI: 
 SHRI RAJESH VERMA: 
 SHRIMATI DAGGUBATI PURANDESWARI: 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a) the details and number of beneficiaries under each of the   National 

Social Assistance Programme components since 2020, State and year-

wise;  



10.02.2026  1056 
 

 

(b) the details and number of grievances have been registered and 

resolved through official portals or helplines related to non-payment or 

delays in NSAP pensions, State and year-wise; 

(c) the details of the steps have been taken by the Government under the 

National Social Assistance Programme to provide financial assistance 

to elderly, widows and persons with 

disabilities living below the poverty line; 

(d)  the details of the steps taken by the Government to expand Aadhaar 

linkage, bank account seeding and grievance redressal mechanisms 

under NSAP; and 

(e) whether the Government is considering to link NSAP beneficiaries with 

other welfare schemes such as PMJAY, PM Ujjwala Yojana or PM 

Garib Kalyan Anna Yojana for holistic support, if so, the details thereof 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN): 

(a) National Social Assistance Programme (NSAP) caters to 3.09 crore BPL 

beneficiaries with scheme-wise ceiling/cap on the number of beneficiaries for 

each State/UT. Scheme-wise and State-wise ceiling of number of beneficiaries 

is given in the enclosed Statement. 

(b) As per NSAP guidelines, responsibility of implementation of NSAP 

schemes, identification/verification of beneficiaries, disbursal of pension to 

beneficiaries, stoppage of pension, annual verification of beneficiaries lies in 

the hand of States/UTs. As per the information available on the Centralized 
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Public Grievance Redress and Monitoring System (CPGRAMS) Portal, since 

FY 2020–21, a total of 2249 grievances (including 111 carried forward from the 

previous financial year) were received, out of which 2178 have been disposed 

of as on 31.01.2026.  

(c) and (d) Under NSAP, the old aged, widows, and divyangjans belonging to 

Below Poverty Line (BPL) and fulfilling eligibility criteria prescribed in the NSAP 

guidelines, are provided financial assistance, in form of pension, ranging from 

Rs.200/- to Rs.500/- per month and in the case of death of the breadwinner, a 

lump sum assistance of Rs.20,000/- is given to the bereaved family. Central 

assistance is released to States/UTs on receipt of complete proposals for 

release of funds. Pension amounts are disbursed directly to beneficiaries by 

the concerned States/UTs. 

A web-based pension payment portal- NSAP-PPS (Pension Payment 

System) has been operationalized as an end-to-end digital tool for Direct 

Benefit Transfer (DBT) mode disbursal of pension through PFMS. More than 

90% pension disbursal under NSAP is through DBT mode. At present, 

approximately 91% of beneficiaries have their Aadhaar numbers seeded in the 

NSAP-PPS portal.  

Under NSAP, grievances related to pension are addressed through the 

CPGRAMS portal with electronic tracking and time-bound resolution by the 

concerned authorities to ensure timely redressal. 

(e)The NSAP guidelines states for convergence of various anti-poverty 

programmes with NSAP so that besides pension support, eligible beneficiaries 
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may also get access to health, food security and other social assistance 

measures.  

STATEMENT 

 State/UT-wise cap/ceiling of no. of beneficiaries : 2020-21 

S.No. States/UTs IGNOAPS IGNWPS IGNDPS NFBS Annapurana 

1 Andhra Pradesh 662641 245607 24413 10906 54354 

2 Bihar 2996472 634695 126156 35859 166600 

3 Chhattisgarh 644429 260625 32085 12801 24196 

4 Goa 13059 8160 468 225 420 

5 Gujarat 580706 218395 33537 10695 35377 

6 Haryana 258583 57149 11537 4154  - 

7 Himachal Pradesh 98368 17979 3125 684 2644 

8 Jharkhand 993567 272108 31286 14148 54939 

9 Karnataka 966595 465363 43639 18312  - 

10 Kerala 449158 209236 29935 4358 36904 

11 Madhya Pradesh 1569627 536412 99924 30826  - 

12 Maharashtra 1350000 100000 50000 34987 108000 

13 Odisha 1418631 528570 90754 24697 64800 

14 Punjab 201039 42187 6473 2673  - 

15 Rajasthan 799636 278712 56854 12347 47500 

16 Tamilnadu 1237809 549084 79316 18445 66388 
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17 Telangana 473575 175530 17448 7794 38846 

18 Uttar Pradesh 4345014 991784 182823 73075  - 

19 Uttarakhand 239498 95313 14386 4808  - 

20 West Bengal 1423192 644590 86750 21553 65068 

21 Arunachal Pradesh 29290 3565 1284 346 1840 

22 Assam 707927 137463 18916 8524 25308 

23 Manipur 56045 8043 1007 669 3320 

24 Meghalaya 77980 8498 969 781 3580 

25 Mizoram 25251 1925 400 197 1000 

26 Nagaland 44530 3720 960 535 2600 

27 Sikkim 16418 1614 817 175 960 

28 Tripura 141510 17927 2144 984 5740 

29 AandN Islands 5924 1504 301 86 560 

30 Chandigarh 5111 942 204 80 440 

31 DandN Haveli and DandD 8898 1858 254 119 358 

32 NCT Delhi 119403 36361 6321 2270 8040 

33 JandK 132837 7891 2426 323 10220 

34 Ladakh 6488 443 363 112 

35 Lakshadweep 569 285 51 9 60 

36 Puducherry 17713 9785 1259 283 1580 

GRAND TOTAL 22117493 6573323 1058585 358840 831642 
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State/UT-wise cap/ceiling of no. of beneficiaries : 2021-22 

S.No. States/UTs IGNOAPS IGNWPS IGNDPS NFBS Annapurana 

1 Andhra Pradesh 662641 245607 24413 10906 54354 

2 Bihar 2996472 634695 126156 35859 166600 

3 Chhattisgarh 644429 260625 32085 12801 24196 

4 Goa 13059 8160 468 225 420 

5 Gujarat 580706 231632 20300 10695 35377 

6 Haryana 258583 57149 11537 4154  - 

7 Himachal Pradesh 96645 21974 853 684 2644 

8 Jharkhand 1000623 269583 26755 14148 54939 

9 Karnataka 966595 464177 44825 18312  - 

10 Kerala 449158 209236 29935 4358 36904 

11 Madhya Pradesh 1569627 536412 99924 30826  - 

12 Maharashtra 1350000 100000 50000 34987 108000 

13 Odisha 1418631 528570 90754 24697 64800 

14 Punjab 201039 42187 6473 2673  - 

15 Rajasthan 799636 305053 30513 12347 47500 

16 Tamilnadu 1237809 565139 63261 18445 66388 

17 Telangana 473575 175530 17448 7794 38846 

18 Uttar Pradesh 4419105 1025236 75280 73075  - 

19 Uttarakhand 239498 95313 14386 4808  - 

20 West Bengal 1359804 733189 86750 21553 65068 
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21 Arunachal Pradesh 29290 3565 1284 346 1840 

22 Assam 707927 121181 35198 8524 25308 

23 Manipur 56045 8043 1007 669 3320 

24 Meghalaya 77464 8425 1558 781 3580 

25 Mizoram 24524 2310 742 197 1000 

26 Nagaland 44530 3720 960 535 2600 

27 Sikkim 16923 1469 457 175 960 

28 Tripura 141510 17927 2144 984 5740 

29 AandN Islands 5924 1504 301 86 560 

30 Chandigarh 3671 2486 100 80 440 

31 DandN Haveli and DandD 8898 1858 254 119 358 

32 NCT Delhi 119403 36361 6321 2270 8040 

33 JandK 133013 7651 2490 323 10220 

34 Ladakh 6488 443 363 112  - 

35 Lakshadweep 569 101 51 9 60 

36 Puducherry 17713 9785 1259 283 1580 

GRAND TOTAL 22131527 6736296 906605 358840 831642 

  

 State/UT-wise cap/ceiling of no. of beneficiaries : 2022-23 

S.No. States/UTs IGNOAPS IGNWPS IGNDPS NFBS Annapurana 

1 Andhra Pradesh 663736 246832 24412 10906 54354 

2 Bihar 3157256 635091 127100 35859 166600 
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3 Chhattisgarh 644429 203628 32085 12801 24196 

4 Goa 7308 5886 225 225 420 

5 Gujarat 620548 276078 20327 10695 35377 

6 Haryana 259865 70808 16583 4154 - 

7 Himachal Pradesh 93178 21974 853 684 2644 

8 Jharkhand 985094 266077 26349 14148 54939 

9 Karnataka 899422 452027 44825 18312 - 

10 Kerala 458813 320715 66928 4358 36904 

11 Madhya Pradesh 1575079 546920 101470 30826 - 

12 Maharashtra 1122920 80725 9322 34987 108000 

13 Odisha 1418631 525045 90283 24697 64800 

14 Punjab 112955 19294 5982 2673 - 

15 Rajasthan 823972 315048 30513 12347 47500 

16 Tamilnadu 1282504 574258 64096 18445 66388 

17 Telangana 480315 180720 20578 7794 38846 

18 Uttar Pradesh 4722613 1025236 85773 73075 - 

19 Uttarakhand 204557 23898 2880 4808 - 

20 West Bengal 1281159 726172 59941 21553 65068 

21 Arunachal Pradesh 5894 288 346 346 1840 

22 Assam 695997 119955 34579 8524 25308 

23 Manipur 55891 7075 1005 669 3320 

24 Meghalaya 55734 8024 1558 781 3580 
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25 Mizoram 24524 2278 722 197 1000 

26 Nagaland 45941 3827 1011 535 2600 

27 Sikkim 16928 1469 457 175 960 

28 Tripura 135232 17537 2131 984 5740 

29 AandN Islands 585 3 2 86 560 

30 Chandigarh 2378 2486 100 80 440 

31 DandN Haveli and DandD 8754 2109 310 119 358 

32 NCT Delhi 113824 36361 4635 2270 8040 

33 JandK 130298 7631 2465 323 10220 

34 Ladakh 6486 443 219 112 - 

35 Lakshadweep 155 87 51 9 60 

36 Puducherry 17713 9821 1271 283 1580 

GRAND TOTAL 22130688 6735826 881387 358840 831642 

 • Due to non-utilization of ceiling in some of the schemes by the some of the States/UTs. 
State/UT-wise ceiling was revised in September, 2022.  
  

State/UT-wise cap/ceiling of no. of beneficiaries : 2023-24 

S.No. States/UTs IGNOAPS IGNWPS IGNDPS NFBS Annapurana 

1 Andhra Pradesh 663736 246832 24412 10906 54354 

2 Bihar 3157256 635091 127100 35859 166600 

3 Chhattisgarh 644429 203628 32085 12801 24196 

4 Goa 7308 5886 466 225 420 
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5 Gujarat 620548 276078 20327 10695 35377 

6 Haryana 259865 70808 16583 4154  - 

7 Himachal Pradesh 93178 21974 853 684 2644 

8 Jharkhand 985094 266077 26349 14148 54939 

9 Karnataka 899422 452027 44825 18312  - 

10 Kerala 458813 320715 66928 4358 36904 

11 Madhya Pradesh 1575079 546920 101470 30826  - 

12 Maharashtra 1122920 80725 9322 34987 108000 

13 Odisha 1418631 525045 90283 24697 64800 

14 Punjab 112955 19294 5982 2673  - 

15 Rajasthan 823972 315048 30513 12347 47500 

16 Tamilnadu 1282504 574258 64096 18445 66388 

17 Telangana 480315 180720 20578 7794 38846 

18 Uttar Pradesh 4722613 1025236 85773 73075  - 

19 Uttarakhand 204557 23898 2880 4808  - 

20 West Bengal 1281159 726172 59941 21553 65068 

21 Arunachal Pradesh 5893 288 112 346 1840 

22 Assam 695997 119955 34579 8524 25308 

23 Manipur 55891 7075 1005 669 3320 

24 Meghalaya 55734 8024 1558 781 3580 

25 Mizoram 24524 2278 722 197 1000 

26 Nagaland 45941 3827 1011 535 2600 
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27 Sikkim 16928 1469 457 175 960 

28 Tripura 135232 17537 2131 984 5740 

29 AandN Islands 585 3 2 86 560 

30 Chandigarh 2378 2486 100 80 440 

31 DandN Haveli and DandD 8754 2109 310 119 358 

32 NCT Delhi 113824 36361 4635 2270 8040 

33 JandK 130298 7631 2465 323 10220 

34 Ladakh 6486 443 219 112  - 

35 Lakshadweep 155 87 51 9 60 

36 Puducherry 17713 9821 1271 283 1580 

GRAND TOTAL 22130687 6735826 881394 358840 831642 

  

 State/UT-wise cap/ceiling of no. of beneficiaries : 2024-25 

S.No. States/UTs IGNOAPS IGNWPS IGNDPS NFBS Annapurana 

1 Andhra Pradesh 663736 246832 24412 10906 54354 

2 Bihar 3157256 635091 127100 35859 166600 

3 Chhattisgarh 644429 203628 32085 12801 24196 

4 Goa 7308 5886 466 225 420 

5 Gujarat 620548 276078 20327 10695 35377 

6 Haryana 259865 70808 16583 4154  - 

7 Himachal Pradesh 93178 21974 853 684 2644 
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8 Jharkhand 985094 266077 26349 14148 54939 

9 Karnataka 899422 452027 44825 18312  - 

10 Kerala 458813 368358 19285 4358 36904 

11 Madhya Pradesh 1575079 546920 101470 30826  - 

12 Maharashtra 1122920 80725 9322 34987 108000 

13 Odisha 1418631 525045 90283 24697 64800 

14 Punjab 112955 19294 5982 2673  - 

15 Rajasthan 823972 315048 30513 12347 47500 

16 Tamilnadu 1282504 574258 64096 18445 66388 

17 Telangana 480315 180720 20578 7794 38846 

18 Uttar Pradesh 4722613 1025236 85773 73075  - 

19 Uttarakhand 204557 23898 2880 4808  - 

20 West Bengal 1281159 726172 59941 21553 65068 

21 Arunachal Pradesh 5893 288 112 346 1840 

22 Assam 695997 119955 34579 8524 25308 

23 Manipur 55891 7075 1005 669 3320 

24 Meghalaya 55734 8024 1558 781 3580 

25 Mizoram 24524 2278 722 197 1000 

26 Nagaland 45941 3827 1011 535 2600 

27 Sikkim 16928 1469 457 175 960 

28 Tripura 135232 17537 2131 984 5740 

29 AandN Islands 585 3 2 86 560 
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30 Chandigarh 2378 2486 100 80 440 

31 DandN Haveli and DandD 8754 2109 310 119 358 

32 NCT Delhi 113824 36361 4635 2270 8040 

33 JandK 130298 7631 2465 323 10220 

34 Ladakh 6486 443 219 112 7260 

35 Lakshadweep 155 87 51 9 60 

36 Puducherry 17713 9821 1271 283 1580 

GRAND TOTAL 22130687 6783469 833751 358840 831642 

 
IGNOAPS-Indira Gandhi National Old Age Pension Scheme 
IGNWPS-Indira Gandhi National Widow Pension Scheme 
IGNDPS-Indira Gandhi National Disability Pension Scheme 
NFBS-National Family Benefit Scheme 
  

ELECTED REPRESENTATIVES IN THE PANCHAYATS 

1832. DR. THOL THIRUMAAVALAVAN: 

Will the Minister of PANCHAYATI RAJ be pleased to state: 

(a) whether the Government has the data pertaining to the total number of 

elected representatives in the Panchayats, Panchayat Samiti and the Zilla 

Parishad; 

(b) if so, the details thereof, State-wise; 

(c) whether the Government has the data about the number of elected 

Scheduled Caste, Scheduled Tribe and women Representatives in the 

Panchayats, Panchayat Samiti and the Zila Parishad; and 
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(d) if so, the details thereof, State-wise?  

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 

(a) to (d) State/Union Territory-wise number of Elected Representatives and 

Women Elected Representatives is given in the enclosed  Statement. This 

data includes the total number of Elected Representatives functioning in the 

Gram Panchayats, Intermediate Panchayats and District Panchayats of the 

State/Union Territory. Further, caste based data of Elected Representatives is 

not maintained by the Ministry of Panchayati Raj. 

 

STATEMENT 

State-wise details of Elected Representatives and Women Elected 
Representatives 

 
  

Sl. 
No. 

 
Category 

 
State/ Union 

Territory 

Number of 
Elected 

Representatives 

Number of 
Women Elected 
Representatives 

 
Remarks 

1 State Andhra 
Pradesh 

1,54,414 85,593 - 

2 State Arunachal 
Pradesh 

8,675 3,967 - 

3 State Assam 24,455 14,693 - 
4 State Bihar 2,45,342 1,35,805 - 
5 State Chhattisgarh 1,74,926 98,787 - 
6 State Goa 1,608 745 - 
7 State Gujarat 1,32,222 69,566 - 
8 State Haryana 71,455 32,892 - 
9 State Himachal 

Pradesh 
30,578 15,250 - 

10 State Jharkhand 56,808 32,014 - 
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11 State Karnataka 94,035 49,723 This is the 
data of Gram 
Panchayats. 
Block and 
District 
Panchayat 
Elections are 
pending 
since 2021 

12 State Kerala 19,950 10,930 - 
13 State Madhya 

Pradesh 
3,95,552 2,09,041 - 

14 State Maharashtra 28,248 14,135 Elections in 
336 Block 
Panchayats 
and 32 
District 
Panchayat 
are pending. 

 
15 

 
State 

 
Manipur 

Nil Nil 

Tenure of 
Panchayats 
ended in 
Oct, 2022. 
Elections not 
held yet. 

16 State Meghalaya Not applicable Not applicable Not covered 
under 
Part IX of the 
Constitution 

17 State Mizoram Not applicable Not applicable  
18 State Nagaland Not applicable Not applicable  
19 State Odisha 1,06,353 57,001 - 
20 State Punjab 1,00,034 44,519 - 
21 State Rajasthan 11,590 6,358 - 
22 State Sikkim 1,257 655 - 
 
23 

 
State 

 
Tamil Nadu 

Nil Nil 
Tenure of 
Panchayats 
ended in 
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January 
2025. 
Election not 
held yet. 

 
24 

 
State 

 
Telangana 

12,702 6,298 

This is the 
data of Gram 
Panchayats. 
Block and 
District 
Panchayat 
Elections not 
held yet. 

25 State Tripura 6,909 3,126 - 
26 State Uttar Pradesh 6,77,382 2,76,181 - 
 
27 

 
State 

 
Uttarakhand 

11,498 6,366 
 

28 State West Bengal 74,424 40,537 - 
29 Union 

Territory 
Andaman and 
Nicobar 
Islands 

861 415 
- 

30 
Union 
Territory 

Dadra and 
Nagar Haveli 
and Daman 
and Diu 

503 288 

- 

 
31 

Union 
Territory 

Jammu and 
Kashmir 

276 95 

Tenure of 
Gram 
Panchayats 
and Block 
Panchayat 
ended in 
Jan.,2024. 
Election not 
held yet. 

 
32 

Union 
Territory 

 
Ladakh 

Nil Nil 

Tenure of 
Panchayats 
ended in 
January 
2024. 
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Election not 
held yet. 

 
33 

Union 
Territory 

 
Lakshadweep 

Nil Nil 

Tenure of 
Panchayats 
ended in 
December, 
2022. 
Election not 
held yet. 

 
34 

Union 
Territory 

 
Puducherry 

Nil Nil 

Tenure of 
Panchayats 
ended in 
July, 2011.  
Election not 
held yet. 

Source: Data as provided, from time to time, by the States/Union Territories to the Ministry of 
Panchayati Raj. 

 

कृिष उÂपादकता और िसचंाई ±मता 

1833. ®ीमती कृÕणा देवी िशवशंकर पटेलः 

³या कृिष और िकसान कÐयाण मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या क¤ þ सरकार बुंदेलखंड ±ेý म¤ कृिष उÂपादकता और िसंचाई ±मता को बढ़ाने के िलए 

कोई िवशेष पåरयोजना कायाªिÆवत कर रही है; और 

(ख) यिद हा,ँ तो उ°र ÿदेश के बांदा और िचýकूट िजलŌ म¤ हòई ÿगित का Êयौरा ³या है? 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर): 

 (क) और (ख) जल संसाधन, नदी िवकास एवं गंगा संर±ण िवभाग, बुंदेलखंड ±ेý सिहत देश म¤ 

ÿधानमंýी कृिष िसंचाई योजना (पीएमकेएसवाई) का कायाªÆवयन कर रहा है, िजसका उĥेÔय कृिष 

भूिम तक पानी कì वाÖतिवक पहòंच बढ़ाना और सिुनिĲत िसंचाई के अंतगªत कृिष योµय ±ेý का 

िवÖतार करना है। पीएमकेएसवाई के एआईबीपी (Âवåरत िसंचाई लाभ कायªøम) घटक के तहत, 
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बुंदेलखंड ±ेý म¤ िसंहपरु, िसंध चरण II, बåरयारपरु एलबीसी और अजुªन सहायक नामक चार 

िसंचाई पåरयोजनाए ं कायाª िÆवत कì जा रही ह§। अजुªन सहायक पåरयोजना, िजससे बांदा सिहत 

िविभÆन िजलŌ को लाभ िमल रहा है, ने 57.64 हजार ह³ेटेयर िसंचाई ±मता का सजृन िकया है। 

इसके अलावा, बुंदेलखंड ±ेý म¤ पीएमकेएसवाई के जल िनकायŌ कì मरÌमत, नवीनीकरण 

और जीणōĦार (आरआरआर) घटक 'हर खेत को पानी' (एचकेकेपी) का कायाªÆवयन भी िकया जा 

रहा है। बांदा िजले कì तीन योजनाओ ंसिहत झांसी, महोबा, बांदा और लिलतपुर िजलŌ म¤ 20 

आरआरआर-जल िनकाय योजनाए ं लागू कì जा चकुì ह§, िजनसे 2.35 हजार हे³टेयर िसंचाई 

±मता का सजृन हòआ है। 

बुंदेलखंड ±ेý को लाभ पहòंचाने के उĥेÔय से "केन-बेतवा इंटरिलंिकंग पåरयोजना" भी शłु 

कì गई है, िजसका लàय उ°र ÿदेश के बांदा, महोबा, झांसी और लिलतपुर िजलŌ म¤ 2.51 लाख 

ह³ेटेयर ±ेý कì िसंचाई ±मता ÿाĮ करना है। 

इसके अलावा, कृिष एवं िकसान कÐयाण िवभाग वषª 2015-16 से बुंदलेखंड ±ेý सिहत 

पूरे देश म¤ क¤ þ ÿायोिजत योजना (सीएसएस) 'ÿित बूंद अिधक फसल' (पीडीएमसी) लागू कर रहा 

है। इस योजना का उĥेÔय सूàम िसंचाई, अथाªत िűप और िÖÿंकलर िसंचाई ÿणािलयŌ के माÅयम 

से कृिष Öतर पर जल उपयोग द±ता को बढ़ाना है। वषª 2015-16 से अब तक, बुंदेलखंड ±ेý म¤ 

पीडीएमसी के माÅयम से सूàम िसंचाई Ĭारा 2.50 लाख हे³टेयर ±ेý को कवर िकया गया ह,ै 

िजसम¤ बांदा िजले म¤ 28571 ह³ेटेयर और िचýकूट िजले म¤ 25725 ह³ेटेयर ±ेý शािमल है। 

कृिष उÂपादकता और उÂपादन को बढ़ाने और उसे सतत बनाए रखने के िलए, भारत 

सरकार राºय सरकारŌ के जåरए िविभÆन क¤ þीय ÿायोिजत और क¤ þीय ±ेý कì योजनाए ंजैसे िक 

राÕůीय खाī सरु±ा एवं पोषण िमशन, राÕůीय दलहन िमशन, मृदा ÖवाÖÃय काडª, बीज úाम 

कायªøम, परंपरागत कृिष िवकास योजना, राÕůीय ितलहन िमशन, समेिकत बागवानी िवकास 

िमशन, बीज एवं रोपण सामúी उप-िमशन, राÕůीय कृिष िवकास योजना, कृिष मशीनीकरण उप-

िमशन और कृिष िवÖतार सुधारŌ के िलए राºय िवÖतार कायªøमŌ को सहायता सिहत उĉ 
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योजनाओ ंका िøयाÆवयन उ°र ÿदेश राºय सिहत देश भर म¤ िकया जा रहा है। तथािप, क¤ þीय 

Öतर पर इन योजनाओ ंकì ÿगित से संबिंधत िजलावार जानकारी नहé रखी जाती है। 

 

NEW FARMING TECHNIQUES AND DIGITAL SERVICES 

1834. SHRI E. T. MOHAMMED BASHEER: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to 

state: 

(a)  the manner in which the Government promoting new farming techniques 

and digital services to enhance farmer income and climate resilience; 

(b)  the details of the initiatives which are being introduced to support 

precision farming, climate-smart agriculture and sustainable cropping 

practices; and 

(c)  the way by which the digital infrastructure such as farm advisory apps, 

data platforms and remote-sensing tools being expanded to benefit 

farmers in remote and underserved regions? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND 
FARMERS WELFARE (SHRI RAM NATH THAKUR): 
(a) to (c) The government has taken various initiatives to promote farming 

techniques and digital services to enhance farmer income and climate 

resilience, such as: 

I. Several schemes have been initiated under the National Mission for 

Sustainable Agriculture (NMSA), to promote sustainable agriculture practices. 

Per Drop More Crop (PDMC) scheme increases water use efficiency at the 

farm level through micro irrigation technologies i.e. drip and sprinkler 



10.02.2026  1074 
 

 

irrigation. Rainfed Area Development focuses on Integrated Farming System 

for enhancing productivity and minimizing risks associated with climatic 

variability. The Soil Health and Fertility scheme promotes integrated nutrient 

management through judicious use of chemical fertilizers. Mission for 

Integrated Development of Horticulture, Agroforestry and National Bamboo 

Mission also promotes climate resilience in agriculture. Further, Pradhan 

Mantri Fasal Bima Yojana, along with weather index-based Restructured 

Weather Based Crop Insurance Scheme provide a comprehensive insurance 

cover against crop failure by providing financial support to farmers suffering 

crop loss/damage arising out of unforeseen natural calamities. 

II. Sub Mission on Agricultural Mecharization (SMAM) is being implemented 

w.e.f 2014-15 through States/UTS Govemments including Tamil Nadu State. 

SMAM is now being implemented under the umbrella of Centrally Sponsored 

Scheme of Rashtriya Krishi Vikas Yojana (RKVY). The scheme aims at 

'reaching the unreached' by bringing to the small and marginal farmers in the 

core, including women farmers and giving the benefits of farm mecharization, 

by promoting 'Custom Hiring Centers', creating hubs for hi-tech and high 

value farm equipments, distribution of various agricultural equipments, 

creating awareness among stakeholders through demonstration and capacity 

building activities. Under this scheme, during the period from 2014-15 to 

2025-26 (as on date), the central funds amounting to Rs. 9404.47 Crores 

have been released to various States, and 2161202 number of machines 

have been distributed on subsidy to individual farmers, 27554 CHCs, 646Hi-
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tech Hubs and 25608 FMBs have been established. With these interventions, 

the farm power availability for various farm operations has increased from 1 

.73 kwlha it 2013- 14 to 2.49 kWha in 2018-19. 

III. The Prime Minister Dhan Dhaanya Krishi Yojana (DDKY),announced in Union 

Budget 2025-26,has been formally launched on 11th October, 2025 to cover 

100 districts. The Scheme aims to enhance agricultural productivity, increase 

adoption of crop diversification and sustainable agricultural practices, 

augment post-harvest storage at the panchayat and block levels, improve 

irrigation facilities and facilitate availability of long-term and short-term credit. 

The Scheme is being implemented in 100 DDKY districts through 

convergence of 36 existing schemes across 11 Departments, other State 

schemes and local partnerships with the private sector. 

IV. Further, the Government has taken various initiatives to develop the digital 

infrastructure in the country for the benefit of farmers, such as: 

(i) Under the Digital Agriculture Mission, the government envisages the 

creation of a Digital Public Infrastructure (DPI) for Agriculture, such as 

AgriStack, Krishi Decision Support System, a Comprehensive Soil Fertility and 

Profile Map and other IT initiatives undertaken by the Central 

Government/State Government to enable a robust digital agriculture 

ecosystem in the country. This, in turn, would drive innovative farmer-centric 

digital solutions and make them reliable. Crop-related information is available 

to all farmers on time. The AgriStack DPI consists of three foundational 

registries or databases associated with the agriculture sector, i.e., Geo-
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Reference Village Maps, Crop Sown Registry, and the Farmers Registry, all 

created and maintained by the State Governments/ Union Territories. It 

establishes a single source of truth for farmer identity, land, and their crops.  

Farmer ID enables seamless integration of Direct Benefit Transfer (DBT) 

schemes such as Pradhan Mantri Kisan Samman Nidhi Yojna (PM Kisan), 

Pradhan Mantri Fasal Bima Yojna (PMFBY), Minimum Support Price (MSP) 

based procurement, access to credit delivery, input distribution, and disaster 

relief. As of 04.02.2026, more than 8.48 Crore Farmer IDs have been 

generated across the country.  

Digital Crop Survey has enabled plot-level visibility of crops and better 

estimation of sowing patterns across seasons, which in turn supports 

evidence-based planning for procurement, input supply and logistics.  

(ii) Krishi Decision Support System is a geo-spatial platform that integrates 

satellite imagery, weather, soil, and crop data using Geographic Information 

System (GIS) to support agricultural planning and decision-making. This acts 

as an analytical platform (web-portal) for developing targeted advisories on 

crop, weather and soil.  

(iii) Kisan e-Mitra is a voice-based Artificial Intelligence (AI)-powered chatbot 

developed to assist farmers with responses to their queries on the PM Kisan 

Samman Nidhi scheme. This solution supports 11 regional languages and is 

evolving to assist with other government programs. At present, it handles over 

8,000 farmer queries on an average daily and so far, more than 95 lakh 

queries have been answered. 
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(iv) National Pest Surveillance System: The National Pest Surveillance 

System, for tackling the loss of produce due to climate change, utilizes AI and 

Machine Learning to detect pest infestation in crop issues, enabling timely 

intervention for healthier crops. This tool, currently used by over 10,000 

extension workers, allows farmers to capture images of pests to help them 

mitigate pest attacks and reduce crop losses. At present, it supports 65 crops 

and over 400 pests. 

(v) Seed Authenticity Traceability and Holistic Inventory (SATHI): It provides 

a digital platform that streamlines the holistic management of seed production, 

quality certification, distribution, and traceability pan-India. This endeavor 

establishes a National Seed Grid (NSG), integrating all seed stakeholders 

within a unified national digital platform. 

 

FDI FOR TAMIL NADU 

1835.  SHRI G. SELVAM: 

Will the Minister of COMMERCE AND INDUSTRY be pleased to state: 

(a)  the details of the Foreign Direct Investment (FDI) received by the State 

of Tamil Nadu during the last three financial years; 

(b)  whether the Government has taken steps to promote and attract FDI to 

the State of Tamil Nadu, particularly through investor-friendly policies, 

resulting in employment generation and creation of job opportunities, if 

so, the details thereof, including sector-wise reforms, automatic route 
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provisions and policy measures implemented to encourage FDI inflows; 

and 

(c)  the steps taken by the Government to review and update the FDI policy 

from time to time to ensure that India, including the State of Tamil Nadu? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) The total Foreign Direct Investment (FDI) inflow includes equity inflow, 

equity capital of unincorporated bodies, re-invested earnings and other 

capital. The State wise details are maintained for equity component of total 

FDI inflow. The details of FDI equity inflow that has been reported in the state 

of Tamil Nadu for the last three Financial Year are as under: 

Sr. 

No. 

Financial Year FDI Equity Inflow (In USD Million) 

(1) (2) (3) 

1 2022-23 2,168.96 

2 2023-24 2,436.33 

3 2024-25 3,681.36 

 

(b) and (c) FDI policy is an enabling policy which is uniformly applicable in 

the country. Government has put in place a liberal and transparent policy for 

FDI, wherein most of the sectors are open to FDI under the automatic route. 

FDI Policy does not provide special dispensation to any particular State and is 

uniformly applicable across the country to benefit all the States including Tamil 
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Nadu. Government has undertaken a number of reforms to promote FDI in the 

country, which complements and supplements domestic investment. Domestic 

companies are benefited through FDI by way of enhanced access to 

supplementary capital and state-of-art-technologies, as also exposure to 

global managerial practices resulting into employment generation, greater 

innovation and accelerated growth of the sectors. The Government of India 

always strives to attract larger FDI by removing regulatory barriers, 

streamlining processes, developing infrastructure, bettering logistics and 

improving the business environment by enhancing the Ease of Doing Business 

(EoDB). To further strengthen a seamless business regulatory framework 

across the country and nudge states to promote healthy competition to attract 

investment, including FDI, various initiatives are being undertaken. 

The Government reviews the FDI policies on an ongoing basis and 

makes significant changes from time to time, to ensure that India remains an 

attractive and investor-friendly destination. In the regulatory domain, the 

Government has undertaken transformative reforms across multiple sectors to 

liberalize FDI norms. Between 2014 and 2019, significant reforms included 

increased FDI caps in Defence, Insurance, and Pension sectors, and 

liberalized policies for Construction, Civil Aviation, and Single Brand Retail 

Trading. From 2019 to 2024, notable measures included allowing 100% FDI 

under the automatic route in coal mining, contract manufacturing, and 

insurance intermediaries. A brief of FDI reforms since 2019 are given in the 

enclosed Statement. 
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STATEMENT 

FDI Policy Reforms since Year 2019 

YEAR 2019 

i. 100% FDI under automatic route permitted for sale of coal and other 

coal mining activities including associated processing infrastructure like 

coal washery, crushing etc. Earlier, 100% FDI under automatic route 

was permitted in coal mining for captive consumption only. 

ii. In Manufacturing sector,100% FDI under automatic route allowed in 

contract manufacturing on Principal to Principal or Principal to Agent 

basis. 

iii. Single Brand Retail Trading (SBRT)- All procurements made from India 

by SBRT entity shall be counted towards local sourcing, irrespective of 

whether goods procured are sold in India or exported. 

iv. In digital media, 26% FDI has been permitted under government route 

for uploading/ streaming of News and Current Affairs. Earlier 49% in TV 

channels and 26% Print media already allowed. 

YEAR 2020 

i. 100% FDI permitted in Insurance Intermediaries like insurance brokers, 

consultants, TPAs, Surveyors and Loss Assessors etc. 49% FDI allowed 

for insurance companies through automatic route. 

ii. FDI in Air Transport Service permitted up to 100% under automatic route 

by NRIs. 
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For others the cap for automatic remains at 49% under automatic route 

and 100% via Government route. 

iii. Press Note-3 - Investment only through Government Route, if investor 

entity belongs to any land border sharing country, or if the beneficial 

owner of such investment resides there or is a citizen of such country. 

Further, if ownership of any existing or future FDI in an entity in India is 

transferred so that beneficial ownership falls within this restriction then 

such change will also require Government approval. 

iv. FDI in defence sector has been allowed up to 74% through automatic 

route (from earlier 49%) for companies seeking new industrial licenses. 

FDI beyond 74% and up to 100% permitted under Government route. 

YEAR 2021 

i. FDI in Insurance Companies increased from 49% to 74% under the 

automatic route and foreign ownership and control allowed with 

safeguards. 

ii. Investment by NRI(s) on non- repatriation basis are deemed to be 

domestic investments at par with residents. 

iii. FDI up to 100% under automatic route permitted in PSUs of PNG sector, 

where Government has accorded an 'in-principle' approval for strategic 

disinvestment. 

iv. 100% FDI in Telecom Sector allowed under Automatic Route. 
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YEAR 2022 

20% FDI allowed in Life Insurance Corporation (LIC) under automatic route. 

YEAR 2024 

Space sector has been liberalized for foreign direct investment in prescribed 

sub- sectors/activities. 

 

बुंदेलखंड म¤ औīोिगक िवकास 

1836. ®ी नारायणदास अिहरवारः 

³ या भारी उīोग मýंी यह बताने कì कृपा कर¤गे िकः 

(क) बिुनयादी ढांचे के िनमाªण, िनवेश ÿोÂसाहन, कौशल िवकास और उīिमता को ÿोÂसाहन के 

माÅयम से बुंदेलखंड ±ेý म¤ औīोिगक िवकास को गित देने के िलए सरकार Ĭारा अब तक उठाए 

गए ठोस और ÿभावी कदमŌ का Êयौरा ³या है;  

(ख) ³या सरकार िनकट भिवÕय म¤ बुंदेलखंड ±ेý म¤ िवशेष औīोिगक गिलयार,े कृिष आधाåरत 

उīोग, एमएसएमई पाकª  या खनन आधाåरत उīोग Öथािपत करने के िलए कोई Óयापक और 

समयबĦ कायª-योजना तैयार कर रही है और यिद हा,ँ तो तÂसंबंधी Êयौरा ³या है; और  

(ग) ³या सरकार बुंदेलखडं ±ेý को औīोिगक łप से िपछड़ा ±ेý घोिषत करने और वहां िवशेष 

िव°ीय और नीितगत ÿोÂसाहन ÿदान करने पर िवचार कर रही है और यिद हा,ँ तो तÂसंबंधी Êयौरा 

³या है और यिद नहé, तो इसके ³या कारण ह?ै 

भारी उīोग मýंालय म¤ राºय मýंी; तथा इÖपात मýंालय म¤ राºय मýंी (®ी भूपित राजू 
®ीिनवास वमाª): 

(क) कौशल िवकास और उīिमता मýंालय (एमएसडीई) से िमली जानकारी के अनुसार, ÿिश±ण 

महािनदेशालय (डीजीटी) देश भर के युवाओ ंको कौशलपूणª बनाने के उĥेÔय से औīोिगक ÿिश±ण 
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सÖंथानŌ (आईटीआई) के देशÓयापी नेटवकª  के ज़åरए िशÐपकार ÿिश±ण योजना (सीटीएस) 

कायाªिÆवत करता है। वषª 2021-25 के नामांकन सý के दौरान बुंदेलखंड ±ेý म¤ सीटीएस योजना 

के तहत कुल 238 आईटीआई काम कर रहे ह§।  

भारी उīोग मंýालय ने "भारतीय पूंजीगत वÖतु ±ýे म¤ ÿितÖपधाªÂमकता संवधªन Öकìम- 

चरण-II" कì शŁुआत कì है। यह अिखल भारतीय Öतर पर मांग आधाåरत Öकìम है, िजसके तहत 

देश के िकसी भी राºय/संघ राºय ±ेý से उīोग भागीदार के साथ िमलकर पåरयोजना कायाªिÆवत 

करने वाले संगठनŌ (पीआईओ) को पåरयोजनाए ं ÿÖतुत करनी होती है। इसके अितåरĉ, इस 

Öकìम के तहत बुंदेलखंड ±ेý से कोई ÿÖताव ÿाĮ नहé हòआ है। 

(ख) और (ग)  शूÆय ।  

 
PROMOTING EXPORTS FROM NASHIK 

1837. SHRI RAJABHAU PARAG PRAKASH WAJE: 

Will the Minister of COMMERCE AND INDUSTRY  be pleased to state: 

(a) whether the Government recognizes Nashik district of Maharashtra as a 

major export cluster for grapes, onions, wine, processed agri-products, 

engineering goods and pharmaceuticals, and if so, the details thereof; 

(b) the specific steps taken during the last three years to promote exports from 

Nashik, including market access, logistics, cold-chain, testing and 

certification facilities; 

(c) whether new global markets have been identified for Nashik’s agri and 

industrial exports amid the recent export slowdown and, if so, the details 

thereof; and 
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(d) the targeted support being provided to MSMEs and small exporters of 

Nashik to enhance competitiveness and reduce export-related costs? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 
INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 
PRASADA): 

(a) to (d) Districts as Export Hubs (DEH) is a capacity-building initiative of the 

Directorate General of Foreign Trade (DGFT), Department of Commerce, 

aimed at promoting exports, manufacturing, and employment generation at the 

grassroots level.  

Under the DEH initiative, export facilitation, handholding and 

sensitisation support, and onboarding to digital e-commerce and logistics 

platforms are provided, thereby equipping exporters and MSMEs with the 

essential support required to effectively engage in international trade through 

awareness programs. Awareness programmes were held every year for the 

benefit of exporters in the Nashik district. 

Grapes, onions, wine, processed agri-products, and pharmaceutical 

products from the Nashik district of Maharashtra are identified as focus 

products under the Districts as Export Hubs (DEH) initiative. 

The District Export Promotion Committee (DEPC) has been constituted 

for Nashik District, comprising representatives from the regional authority of 

DGFT, the district authority, other state and central government authorities, 

etc., to oversee district-specific export facilitation initiatives, review constraints, 

and recommend appropriate interventions. 
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The DEPC of Nashik district has also prepared the District Export Action 

Plan (DEAP), identifying export potential, supporting local businesses, 

improving infrastructure, and connecting them to global markets for Nashik 

District. 

Further, the Government has approved the Scheme for Export 

Promotion Mission (EPM) for the period FY 2025–26 to FY 2030–31 on 

November 12, 2025, aimed at strengthening India’s export competitiveness 

and supporting exporters in global markets, particularly MSMEs. The EPM 

shall operate through two integrated sub-schemes: 

i. Niryat Protsahan, focused on improving access to trade finance through 

instruments such as interest subvention, export factoring, collateral 

guarantee for export credit, credit for e-commerce exporters, and credit 

enhancement support for export diversification; and 

ii. Niryat Disha, focused on other trade enablers, including export quality 

and compliance support, international branding and packaging, market 

access initiatives, export logistics and warehousing, and trade 

intelligence. 

EPM would support exporters of all regions, including Nashik. 

The Department of Commerce, through the Agricultural and Processed 

Food Products Export Development Authority (APEDA), has launched the new 

initiative ‘BHARATI’ (Bharat’s Hub for Agritech, Resilience, Advancement and 

Incubation for Export Enablement). It is designed to empower agri-food 
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startups, promote innovation, and address export challenges in product 

development and logistics. 

The Government has launched the Trade Connect e-Platform to provide 

comprehensive trade-related information to Indian exporters, particularly 

MSMEs. It acts as an intermediary platform connecting Indian Missions 

Abroad, Export Promotion Councils, and the Department of Commerce to 

provide services and answer queries for new and existing exporters. 

 

SURVEY OF VILLAGES ABADI and MAPPING WITH IMPROVISED 
TECHNOLOGY IN VILLAGES 

 
1838. SHRI T. R. BAALU: 

Will the Minister of PANCHAYATI RAJ be pleased to state: 

(a) the details of technology used in the Survey of Villages Abadi and Mapping 

with Improvised Technology in Villages (SVAMITVA) to establish clear 

ownership of property in rural areas;  

(b) the number of ownership cases have been established under this Scheme 

since its launching along with the details of beneficiaries thereof, State-wise; 

and  

(c)whether the Government proposes to expand the Scheme to cover all 

States and if so, the details thereof? 

THE MINISTER OF PANCHAYATI RAJ; AND MINISTER OF FISHERIES, 
ANIMAL HUSBANDRY AND DAIRYING (SHRI RAJIV RANJAN SINGH 
ALIAS LALAN SINGH): 
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(a)Under the Survey of Villages Abadi and Mapping with Improvised 

Technology in Village Areas (SVAMITVA) Scheme, modern drone-based aerial 

survey technology and Continuously Operating Reference Stations (CORS) 

network is used to map Abadi areas of villages. The survey process includes 

generation of high-resolution orthorectified images, preparation of geo-

referenced maps, ground verification with participation of local authorities and 

villagers, and resolution of objections before issuance of Property Cards by the 

State Government. The maps created under SVAMITVA Scheme are of high 

resolution (1:500 scale) with an accuracy of upto 5cms. This technology-driven 

approach enables accurate demarcation of property boundaries and supports 

the establishment of clear ownership records in rural areas. 

(b) and (c) Since the launch of the Scheme, 3.06 crore Property Cards have 

been generated for 1.86 lakh villages (details are given in the enclosed 

Statement). As on date, 31 States/UT have been onboarded for SVAMITVA 

Scheme.  

STATEMENT 

Details of Property Cards generated under the Scheme 

States/UTs Property Cards prepared 
(villages) 

Number of Property Cards 
prepared 

Andaman and Nicobar 
Islands 

141 7409 

Andhra Pradesh 908 384336 
Arunachal Pradesh 0 0 

Assam 0 0 
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STEEL COMPANIES IN GUJARAT BENEFITED BY PLI SCHEME FOR 
SPECIALTY STEEL 

1839.  SHRI DHAVAL LAXMANBHAI PATEL: 

Chhattisgarh 2557 196757 
Dadra and Nagar Haveli and 

Daman and Diu 
75 4397 

Delhi 0 0 
Goa 410 672646 

Gujarat 10122 1658089 
Haryana 6260 2515646 

Himachal Pradesh 364 5419 
Jammu and Kashmir 1294 43910 

Jharkhand 0 0 
Karnataka 4930 1038215 

Kerala 0 0 
Ladakh 225 18788 

Lakshadweep Islands 10 13563 
Madhya Pradesh 39474 6565879 

Maharashtra 22609 3758310 
Manipur 0 0 
Mizoram 30 4041 
Odisha 43 1716 

Puducherry 92 2801 
Punjab 319 43922 

Rajasthan 15163 1443423 
Sikkim# 0 0 

Tamil Nadu 0 0 
Telangana 0 0 

Tripura 893 571783 
Uttar Pradesh 72938 11412927 
Uttarakhand 7441 278229 

Total 186298 30642206 
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Will the Minister of STEEL be pleased to state: 

(a) the details and the total number of Steel companies in Gujarat that have 

applied for or benefited from the Production Linked Incentive (PLI) Scheme for 

Specialty Steel; 

(b) the status of implementation of these PLI projects including investment 

mobilized and projects operational so far; and 

(c) the expected employment generation from these projects and the measures 

taken to ensure skill development and employment opportunities for local youth 

particularly in industrial clusters like Vapi? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; 
AND MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI 
RAJU SRINIVASA VARMA): 

(a) to (c)There are three companies from Gujarat participating, under the 

Production-Linked Incentive (PLI) Scheme for Specialty Steel. These 

participating companies have committed to an investment of ₹4,824 crore 

under the PLI Scheme. So far, one company has commissioned its project. The 

total employment generation committed by these companies under the PLI 

Scheme is 1,943. 

 
MISMANAGEMENT OF OBC RESERVATION AND CREAMY 

 LAYER POLICY 

1840. SHRI SURESH KUMAR SHETKAR:  

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 

state: 
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(a) whether the Ministry is aware that the current creamy layer limit is outdated, 

unrealistic and unfairly blocks thousands of genuinely struggling OBC students 

from accessing their rightful reservation benefits, if so, the details thereof;  

(b) the reasons for which the Government has refused to release a 

transparent, caste-wise data report, despite repeatedly promising social justice 

reforms and this secrecy itself an injustice to millions waiting for policy 

correction;  

(c) the reason for which the scholarship funds and post-matric assistance for 

OBC, SC/ST students are routinely delayed, slashed or left unused while 

students drop out due to financial pressure, if so, the details thereof;  

(d) whether the Government is aware that many States lack proper monitoring 

of hostel facilities, skill centres and welfare schemes and the reason for not 

accepting the responsibility for the miserable conditions under which 

beneficiaries are forced to survive; and  

(e) the reasons for which the Ministry has not initiated an independent review 

of reservation policies and creamy layer criteria when even the Supreme Court 

has signalled the need for periodic revision and evidence-based reform? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 
FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. 
VERMA): 

(a)The revision of income limit is done on an ongoing basis from time to time. 

The latest order for revision of the annual income limit from Rs. 6 lakhs to Rs. 8 

lakhs was issued by the Department of Personnel and Training (DoPandT) on 
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13.9.2017. At present, there is no proposal for further revision of the OBC 

income limit. 

(b) This Ministry does not maintain any such data. 

(c) Scholarships under the Centrally Sponsored Schemes under the Scheme 

of "PM Young Achievers Scholarship Award Scheme for Vibrant India for 

OBCs and others (PM YASASVI)" are disbursed as per the proposals 

received from States/UTs in accordance with the notional allocations to the 

concerned States/UTs. The Ministry undertakes periodic review of the 

implementation of schemes through third party evaluation studies. The studies 

have found that these are running satisfactorily and are achieving the desired 

objectives.  

(d) This Ministry releases financial assistance to the States/UTs under the 

Centrally Sponsored Scheme of Construction of Hostel for OBC Boys and 

Girls. However, no fund is released for maintenance of Hostels. The Ministry 

undertakes periodic review of the Schemes by holding meetings at National 

level, Regional level, State level and field visits by Senior Officers and also 

through third party evaluation studies. 

(e) The Government of India, through the Department of Personnel and 

Training (DoPandT) OM dated 8.9.1993 and other instructions issued from time 

to time, has directed that 27% of vacancies in direct recruitment to civil posts 

and services under the Government are reserved for OBCs (Socially and 

Educationally Backward Classes - SEBCs). The implementation of reservation 

policy is being done by the DoPandT.  
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HON. CHAIRPERSON: The House stands adjourned to meet at 12 o’clock. 

11.02 hrs  

The Lok Sabha then adjourned till Twelve of the Clock. 
 

________ 
 
 
12.00 hrs 

The Lok Sabha re-assembled at Twelve of the Clock. 

(Shri P. C. Mohan in the Chair)  

… (Interruptions) 

HON. CHAIRPERSON: Hon. Members, a few notices of Adjournment Motion 

have been received on different subjects. The hon. Speaker has disallowed all 

the notices of Adjournment Motion.  

… (Interruptions) 

 

12.01 hrs 

PAPERS LAID ON THE TABLE 
 

HON. CHAIRPERSON: Now, Papers to be laid. 

 Item No. 2 – Shri Piyush Goyal. 

…(Interruptions) 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): Respected Chairman, Sir, with your kind permission, on behalf of 
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my senior colleague, Shri Piyush Goyal, I rise to lay on the Table:- 

(1) A copy of the Annual Accounts (Hindi and English versions) of the 

NEIA (National Export Insurance Account) Trust, New Delhi, for 

the year 2024-2025, together with audit report thereon.  

[Placed in Library, See No. LT 6296/18/26] 

(2) A copy of the Review (Hindi and English versions) by the 

Government on the Audited Accounts of the NEIA (National 

Export Insurance Account) Trust, New Delhi, for the year 2024-

2025.   

[Placed in Library, See No. LT 6297/18/26] 

… (Interruptions) 

12.01½ hrs  

At this stage, Shri Imran Masood, Shri Saptagiri Sankar Ulaka and some other 
hon. Members came and stood on the floor near the Table. 

 
सामािजक Æयाय और अिधकाåरता मýंी (डॉ. वीरÆेþ कुमार) : महोदय, म§ िनÌनिलिखत पýŌ कì 

एक-एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) सभा पटल पर रखता हóं :- 

(1) सामािजक Æयाय और अिधकाåरता मýंालय कì वषª 2026-2027 कì अनदुानŌ कì 

िवÖतृत मांग¤ । 

(2) सामािजक Æयाय और अिधकाåरता मंýालय कì वषª 2026-2027 कì िनगªत पåरणामी 

अन®ुवण łपरखेा ।  

[Placed in Library, See No. LT 6298/18/26] 

… (Óयवधान) 

सहकाåरता मýंालय म¤ राºय मýंी (®ी कृÕण पाल) : महोदय, ®ी ÿतापराव गणपतराव जाधव 
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जी कì ओर स,े म§ िनÌनिलिखत पýŌ कì एक-एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) सभा पटल 

पर रखता हóं :- 

(1) आयुष मýंालय कì वषª 2026-2027 कì अनदुानŌ कì िवÖतृत मांग¤  । 

(2) आयुष मýंालय कì वषª 2026-2027 कì िनगªत पåरणामी अन®ुवण łपरखेा ।  

[Placed in Library, See No. LT 6299/18/26] 

… (Óयवधान) 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): Respected Chairman, Sir, with your permission, I rise to lay on 

the Table:- 

(1) A copy of the Boiler Attendants’ (Amendment) Rules, 2026 (Hindi 

and English versions) published in Notification No. G.S.R.09(E) in 

Gazette of India dated 6th January, 2026 under Section 41 of the 

Boilers Act, 2025.  

[Placed in Library, See No. LT 6300/18/26] 

(2) A copy of the Footwear Design and Development Institute 

(Amendment) Ordinance, 2025 (Hindi and English versions) 

published in Notification No. F.No. FDDI/GC/83/2024 in Gazette of 

India dated 18th December, 2025 issued under Section 28 of the 

Footwear Design and Development Act, 2017. 

[Placed in Library, See No. LT 6301/18/26] 
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(3) (i) A copy of the Annual Report (Hindi and English versions) of 

the Tobacco Board, Guntur, for the year 2024-2025, 

alongwith Audited Accounts.  

  (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Tobacco Board, Guntur, 

for the year 2024-2025.  

(4) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (3) above. 

[Placed in Library, See No. LT 6302/18/26] 

(5) (i) A copy of the Annual Report (Hindi and English versions) of the 

Chemicals and Allied Products Export Promotion Council 

(CAPEXIL), Kolkata, for the year 2024-2025, alongwith Audited 

Accounts.  

  (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Chemicals and Allied Products 

Export Promotion Council (CAPEXIL), Kolkata, for the year 2024-

2025. 

(6) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (5) above. 

[Placed in Library, See No. LT 6303/18/26] 

(7) (i) A copy of the Annual Report (Hindi and English versions) of the 

Agricultural and Processed Food Products Export Development 
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Authority (APEDA), New Delhi, for the year 2024-2025. 

[Placed in Library, See No. LT 6304/18/26] 

  (ii) A copy of the Annual Accounts (Hindi and English versions) of the 

Agricultural and Processed Food Products Export Development 

Authority (APEDA), New Delhi, for the year 2024-2025, together 

with Audit Report thereon. 

[Placed in Library, See No. LT 6305/18/26] 

  (iii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Agricultural and 

Processed Food Products Export Development Authority 

(APEDA), New Delhi, for the year 2024-2025.  

(8) Statement (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (7) above. 

[Placed in Library, See No. LT 6306/18/26] 

(9) (i) A copy of the Annual Report (Hindi and English versions) of 

the Pharmaceuticals Export Promotion Council of India 

(Pharmexcil), Hyderabad, for the year 2024-2025, alongwith 

Audited Accounts.  

  (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Pharmaceuticals Export 

Promotion Council of India (Pharmexcil), Hyderabad, for the 

year 2024-2025.  

(10) Statement (Hindi and English versions) showing reasons for delay 
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in laying the papers mentioned at (9) above. 

[Placed in Library, See No. LT 6307/18/26] 

(11) A copy each of the following papers (Hindi and English versions) 

under sub-section 1(b) of Section 394 of the Companies Act, 

2013:- 

(a) (i) Review by the Government of the working of the PEC 

Limited, New Delhi, for the year 2024-2025.  

  (ii) Annual Report of the PEC Limited, New Delhi, for the year 

2024-2025, alongwith Audited Accounts and comments of 

the Comptroller and Auditor General thereon. 

[Placed in Library, See No. LT 6308/18/26] 

(b) (i) Review by the Government of the working of the ECGC 

Limited (Export Credit Guarantee Corporation of India 

Limited), Mumbai, for the year 2024-2025.  

  (ii) Annual Report of the ECGC Limited (Export Credit 

Guarantee Corporation of India Limited), Mumbai, for the 

year 2024-2025, alongwith Audited Accounts and comments 

of the Comptroller and Auditor General thereon. 

(12) Two Statements (Hindi and English versions) showing reasons for 

delay in laying the papers mentioned at (11) above. 

[Placed in Library, See No. LT 6309/18/26] 

(13) A copy each of the following Notifications (Hindi and English 

versions) issued under Section 16 of the Bureau of Indian 
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Standards Act, 2016:- 

  (i) S.O.165(E) published in Gazette of India dated 12th January, 

2026, rescinding Notification No. S.O. 4092(E) dated the 18th 

September, 2023. 

  (ii) The Cookware, Utensils and Cans for Foods and Beverages 

(Quality Control) Order, 2026 published in Notification No. 

S.O.219(E) in Gazette of India dated 15th January, 2026. 

  (iii) The Electrical Accessories (Quality Control) Amendment 

Order, 2026 published in Notification No. S.O.187(E) in 

Gazette of India dated 13th January, 2026.  

[Placed in Library, See No. LT 6310/18/26] 

… (Interruptions) 

सहकाåरता मýंालय म¤ राºय मýंी (®ी कृÕण पाल) : महोदय, म§ िनÌनिलिखत पýŌ कì एक-एक 

ÿित (िहÆदी तथा अúेंजी सÖंकरण) सभा पटल पर रखता हóं :- 

(1) सहकाåरता मýंालय कì वषª 2026-2027 कì अनदुानŌ कì िवÖतृत मांग¤  । 

(2) सहकाåरता मýंालय कì वषª 2026-2027 कì िनगªत पåरणामी अन®ुवण łपरखेा । 

[Placed in Library, See No. LT 6311/18/26]  

… (Óयवधान) 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी राम नाथ ठाकुर) : महोदय, म§ 

िनÌनिलिखत पý सभा पटल पर रखता हóं :- 

(1) कृिष और िकसान कÐयाण मýंालय कì वषª 2026-2027 कì अनदुानŌ कì िवÖतृत 
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मांगŌ कì एक ÿित (िहÆदी और अúेंजी सÖंकरण)  । 

[Placed in Library, See No. LT 6312/18/26] 

(2) कंपनी अिधिनयम, 2013 कì धारा 394 कì उप-धारा (2) के अंतगªत िनÌनिलिखत पýŌ 

कì एक-एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) :- 

  (एक) हåरयाणा एúो इंडÖůीज कॉपōरेशन िलिमटेड, पंचकुला के वषª 2022-2023 

के कायªकरण कì सरकार Ĭारा समी±ा  । 

  (दो) हåरयाणा एúो इंडÖůीज कॉपōरेशन िलिमटेड, पंचकुला का वषª 2022-2023 

का वािषªक ÿितवेदन, लेखापरीि±त लेखे तथा उन पर िनयंýक-

महालेखापरी±क कì िटÈपिणया ँ। 

(3) उपयुªĉ (3) म¤ उिÐलिखत पýŌ को सभा पटल पर रखन ेम¤ हòए िवलंब के कारण दशाªने 

वाला िववरण (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 6313/18/26] 

(4) आवÔयक वÖत ु अिधिनयम, 1955 कì धारा 3 के अंतगªत जारी िनÌनिलिखत 

अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) :- 

  (एक) का.आ.5836(अ) जो िदनांक 17 िदसंबर, 2025 के भारत के राजपý म¤ 

ÿकािशत हòआ था तथा िजसके Ĭारा, उसम¤ उिÐलिखत, िकिÁवत जैिवक 

खाद और तरल िकिÁवत जैिवक खाद के िविनमाªताओ ंको, इस अिधसूचना 

के ÿकाशन कì ितिथ  स ेतीन वषª कì अविध के िलए, अपने उÂपाद अथाªत् 

िकिÁवत जैिवक खाद और तरल िकिÁवत जैिवक खाद थोक म¤ सीधे िकसानŌ 

को बेचने के िलए ÿािधकृत िकया गया ह ै।  

  (दो) उवªरक (अकाबªिनक, काबªिनक या िमि®त) (िनयýंण) तेरहवां संशोधन 

आदशे, 2025 जो िदनांक 17 िदसंबर, 2025 के भारत के राजपý म¤ 

अिधसूचना सं́ या का.आ.5837(अ) म¤ ÿकािशत हòआ था ।  
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  (तीन) का.आ.5838(अ) जो िदनांक 17 िदसंबर, 2025 के भारत के राजपý म¤ 

ÿकािशत हòआ तथा िजसके Ĭारा, इसम¤ उिÐलिखत, उवªरक (अकाबªिनक, 

काबªिनक या िमि®त) (िनयýंण) आदशे, 1985 के खंड 38 के उप-खंड (1) 

के अंतगªत 15 सदÖयŌ वाली क¤ þीय उवªरक सिमित का गठन िकया गया ह ै। 

  (चार) का.आ.5574(अ) जो िदनांक 3 िदसंबर, 2025 के भारत के राजपý म¤ 

ÿकािशत हòआ था तथा िजसके Ĭारा, इसम¤ उिÐलिखत, इस अिधसूचना के 

ÿकाशन कì ितिथ स ेतीन वषª कì अविध के िलए भारत म¤ िनिमªत िकए जाने 

वाल ेफॉÖफो िजÈसम के संबंध म¤ िविनद¥शŌ को अिधसूिचत करना ह ै। 

  (पांच) उवªरक (अकाबªिनक, काबªिनक या िमि®त) (िनयýंण) बारहवां संशोधन 

आदशे, 2025 जो िदनांक 3 िदसंबर, 2025 के भारत के राजपý म¤ 

अिधसूचना सं́ या का.आ.5575(अ) म¤ ÿकािशत हòआ था । 

  (छह) का.आ. 390(अ) जो िदनांक 28 जनवरी, 2026 भारत के राजपý म¤ ÿकािशत

हòआ था तथा िजसके Ĭारा उवªरक (अकाबªिनक, काबªिनक या िमि®त) 

(िनयंýण) आदशे, 1985 के खंड 3 के अंतगªत सÐफर लेिपत यूåरया का

अिधकतम खुदरा मूÐय िनधाªåरत िकया गया ह ै। 

[Placed in Library, See No. LT 6314/18/26] 

(5) नाशक कìट और नाशक जीव अिधिनयम, 1914 कì धारा 3 कì उप-धारा (1) के 

अंतगªत जारी पादप संगरोध (भारत म¤ आयात का िविनयमन) (पहला संशोधन) आदशे, 

2026,  जो िदनांक 20 जनवरी, 2026 के भारत के राजपý म¤ अिधसूचना सं́ या 

का.आ. 271(अ) म¤ ÿकािशत हòआ था, कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 6315/18/26]  

… (Óयवधान) 

 गृह मýंालय म¤ राºय मýंी (®ी िनÂयानÆद राय) : महोदय, म§ िनÌनिलिखत पý सभा पटल पर 
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रखता हóं :- 

(1) (एक) गहृ मýंालय कì वषª 2026-2027 कì अनदुानŌ कì िवÖतृत मांग¤ (खंड एक) । 

  (दो) गहृ मýंालय कì वषª 2026-2027 कì अनदुानŌ कì िवÖतृत मांग¤ [(खंड दो) 

(क)] (संघ राºय±ेý) । 

  (तीन) गहृ मýंालय कì वषª 2026-2027 कì अनदुानŌ कì िवÖतृत मांग¤ [(खंड दो) 

(ख)] (संघ राºय±ेý) । 

  (चार) गहृ मýंालय कì वषª 2026-2027 कì िनगªत पåरणामी अन®ुवण łपरेखा ।  

[Placed in Library, See No. LT 6316/18/26] 

(2) असम राइफÐस अिधिनयम, 2006 कì धारा 167 के अंतगªत गहृ मýंालय, असम 

राइफÐस, सूबेदार मेजर (भेषज²), सूबेदार (भेषज²) और नायब सूबेदार (भेषज²), 

समूह 'ख' पद, भतê िनयम, 2025 जो िदनांक 29 नवंबर, 2025 के भारत के साĮािहक 

राजपý म¤ अिधसूचना सं́ या सा.का.िन. 184 म¤ ÿकािशत हòए थ,े कì एक ÿित (िहÆदी 

और अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 6317/18/26] 

… (Óयवधान) 

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND 

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. 

SOMANNA): Respected Chairman, Sir, with your permission, I rise to lay on 

the Table a copy of the Detailed Demands for Grants (Hindi and English 

versions) of the Department of Drinking Water and Sanitation, Ministry of Jal 

Shakti, for the year 2026-2027. … (Interruptions) 

[Placed in Library, See No. LT 6318/18/26] 

मÂÖयपालन, पशुपालन और डेयरी मýंालय म¤ राºय मýंी; तथा पंचायती राज मýंालय म¤ 
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राºय मýंी (ÿो. एस. पी. िसहं बघेल) : महोदय, म§ भारतीय पश ु िचिकÂसा पåरषद अिधिनयम, 

1984 कì धारा 64 कì उप-धारा (2) के अंतगªत भारतीय पश ु िचिकÂसा पåरषद (िवदेशी पशु 

िचिकÂसा Öनातक पंजीकरण) िनयम, 2025 जो िदनांक 26 िदसंबर, 2025 को भारत के राजपý 

म¤ अिधसूचना सं´या सा.का.िन. 922 (अ) म¤ ÿकािशत हòए थ,े कì एक ÿित (िहÆदी तथा अúेंजी 

सÖंकरण) सभा पटल पर रखता हóं । 

[Placed in Library, See No. LT 6319/18/26] 

… (Óयवधान) 

उपभोĉा मामले, खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक 

Æयाय और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी. एल. वमाª) : महोदय, म§ िनÌनिलिखत 

पý सभा पटल पर रखता हóं :- 

(1) (एक) भारतीय पनुवाªस पåरषद, नई िदÐली के वषª 2024-2025 के वािषªक 

ÿितवेदन कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा लेखापरीि±त 

लेखे । 

  (दो) भारतीय पनुवाªस पåरषद, नई िदÐली के वषª 2024-2025 के कायªकरण कì 

सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

(2) उपयुªĉ (1) म¤ उिÐलिखत पýŌ को सभा पटल पर रखन ेम¤ हòए िवलंब के कारण दशाªने 

वाला िववरण (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 6320/18/26] 

(3) कंपनी अिधिनयम, 2013 कì धारा 394 कì उपधारा 1(ख) के अंतगªत िनÌनिलिखत 

पýŌ कì एक-एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) :- 

  (एक) भारतीय कृिýम अंग िनमाªण िनगम (एलीÌको), कानपरु के वषª 2024-2025 

के कायªकरण कì सरकार Ĭारा समी±ा । 

  (दो) भारतीय कृिýम अंग िनमाªण िनगम (एलीÌको), कानपरु का वषª 2024-2025 
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का वािषªक ÿितवेदन, लेखापरीि±त लखेे तथा उन पर िनयंýक-

महालेखापरी±क कì िटÈपिणया ँ। 

(4) उपयुªĉ (3) म¤ उिÐलिखत पýŌ को सभा पटल पर रखन ेम¤ हòए िवलंब के कारण दशाªने 

वाला िववरण (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 6321/18/26]  

… (Óयवधान) 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND 

NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF 

TOURISM (SHRI SURESH GOPI): Respected Chairman, Sir, with your 

permission, I rise to lay on the Table:- 

(1) A copy each of the following papers (Hindi and English versions):- 

  (i) Detailed Demands for Grants of the Ministry of Petroleum 

and Natural Gas for the year 2026-2027. 

  (ii) Output Outcome Monitoring Framework of the Ministry of 

Petroleum and Natural Gas for the year 2026-2027. 

[Placed in Library, See No. LT 6322/18/26] 

(2) (i) A copy of the Annual Report of the Indian Institute of 

Petroleum and Energy, Visakhapatnam, for the year 2024-

2025.  

  (ii) A copy of the Annual Accounts of the Indian Institute of 

Petroleum and Energy, Visakhapatnam, for the year 2024-

2025, together with Audit Report thereon. 

  (ii) Statement regarding Review by the Government of the 
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working of the Indian Institute of Petroleum and Energy, 

Visakhapatnam, for the year 2024-2025.  

(3) Statement (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (3) above. 

[Placed in Library, See No. LT 6323/18/26] 

(4) (i) A copy of the Annual Report (Hindi and English versions) of 

the Rajiv Gandhi Institute of Petroleum Technology, Amethi, 

for the year 2024-2025, alongwith Audited Accounts.  

  (ii) Statement regarding Review (Hindi and English versions) by 

the Government of the working of the Rajiv Gandhi Institute 

of Petroleum Technology, Amethi, for the year 2024-2025.  

(5) Statement (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (4) above.  

[Placed in Library, See No. LT 6324/18/26] 

… (Interruptions) 

कृिष और िकसान कÐयाण मýंालय म¤ राºय मýंी (®ी भागीरथ चौधरी) : महोदय, म§ कृिष और 

िकसान कÐयाण मýंालय कì वषª 2026-2027 िक िनगªत पåरणामी अन®ुवण łपरेखा कì ÿित 

(िहÆदी तथा अúेंजी सÖंकरण) सभा पटल पर रखता हóं । 

[Placed in Library, See No. LT 6325/18/26] 

… (Óयवधान) 

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS; 

AND MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL 

HUSBANDRY AND DAIRYING (SHRI GEORGE KURIAN): Respected 
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Chairman, Sir, with your permission, I rise to lay on the Table:- 

(1) (i) A copy of the Annual Report (Hindi and English versions) 

of the National Fisheries Development Board, Hyderabad, 

for the year 2024-2025, alongwith Audited Accounts.  

  (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the National Fisheries 

Development Board, Hyderabad, for the year 2024-2025.  

(2) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (1) above.  

[Placed in Library, See No. LT 6326/18/26] 

… (Interruptions) 

________ 

 
12.03 hrs 

 
STANDING COMMITTEE ON CHEMICALS AND FERTILIZERS 

(i) 16th to 19th Reports 
 

SHRI ROBERT BRUCE C. (TIRUNELVELI): Sir, I rise to present the following 

Reports (Hindi and English versions) of the Standing Committee on Chemicals 

and Fertilizers (2025-26):-  

(1)  Sixteenth Report on Action Taken by the Government on the 

observations/recommendations contained in the Sixth Report of the  Standing 

Committee on Chemicals and Fertilizers (18th Lok Sabha) on ‘Demands for 

Grants (2025-26)’ pertaining to the Ministry of Chemicals and Fertilizers 
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(Department of Fertilizers). 

(2) Seventeenth Report on Action Taken by the Government on the 

observations/recommendations contained in the Seventh Report of the 

Standing Committee on Chemicals and Fertilizers (18th Lok Sabha) on 

‘Demands for Grants (2025-26)’ pertaining to the Ministry of Chemicals and 

Fertilizers (Department of Chemicals and Petrochemicals). 

(3)  Eighteenth Report on Action Taken by the Government on the   

observations/recommendations contained in the Thirteenth Report of the 

Standing Committee on Chemicals and Fertilizers (18th Lok Sabha) on ‘Health 

hazards due to use of compromised/substandard quality of food-grade plastics 

and their exposure to extreme Indian climatic conditions’ pertaining to the 

Ministry of Chemicals and Fertilizers (Department of Chemicals and 

Petrochemicals). 

(4) Nineteenth Report on the subject ‘Review of the functioning of Institute 

of Pesticide Formulation Technology (IPFT)’ pertaining to the Ministry of 

Chemicals and Fertilizers (Department of Chemicals and Petrochemicals).  

… (Interruptions) 
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 (ii) Statements 
 

SHRI ROBERT BRUCE C. (TIRUNELVELI): Sir, I rise to lay on the Table the 

following Final Action Taken Statements (Hindi and English versions) of the 

Government on the Observations/Recommendations contained in Chapter I 

and V of the following Reports of the Standing Committee on Chemicals and 

Fertilizers:- 

(1) Second Report (Eighteenth Lok Sabha) on Action Taken by the 

 Government on the Fiftieth Report (Seventeenth Lok Sabha) on 

 ‘Promotion of Medical Device Industry’ relating to the Ministry of 

 Chemicals  and Fertilizers (Department of Pharmaceuticals). 

(2) Ninth Report (Eighteenth Lok Sabha) on Action Taken by the 

Government on the Third Report (Eighteenth Lok Sabha) on ‘Demands 

for Grants 2024-25’ relating to the Ministry of Chemicals and Fertilizers 

(Department of Fertilizers). 

(3) Tenth Report (Eighteenth Lok Sabha) on Action Taken by the 

 Government on the Fourth Report (Eighteenth Lok Sabha) on ‘Demands 

 for Grants 2024-25’ relating to the Ministry of Chemicals and Fertilizers 

 (Department of Chemicals and Petrochemicals).  

(4) Eleventh Report (Eighteenth Lok Sabha) on Action Taken by the 

Government on the Fifth Report (Eighteenth Lok Sabha) on ‘Demands 

for Grants 2024-25’ relating to the Ministry of Chemicals and Fertilizers 

(Department of Pharmaceuticals). …(Interruptions) 

________ 
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12.04 hrs 
 

STATEMENT BY MINISTER 
 

Status of implementation of recommendations contained in the 188th 
Report of the Standing Committee on Commerce on ‘Comprehensive 
Strategy to Map Major Products and Countries to Maximize Exports and 

Minimize Imports’. 
 
THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF 

ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN 

PRASADA): Respected Chairman, Sir, with your permission, I rise to lay a 

statement regarding the status of implementation of recommendations 

contained in the 188th Report of the Standing Committee on Commerce on 

‘Comprehensive Strategy to Map Major Products and Countries to Maximize 

Exports and Minimize Imports’. 

________ 

 
… (interruptions) 

 
HON. CHAIRPERSON: Hon. Members, please go back to your seats. Let us 

start the discussion on the Union Budget.  

… (Interruptions) 

 

 
 Laid on the Table and also placed in Library, See No. LT 6295/18/26. 
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THE MINISTER OF COAL; AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY): Hon. Chairman Sir, tomorrow there are municipal elections in 

Telangana State. … (Interruptions) In the constituency of Telangana Chief 

Minister, so many unruly activities are going on. … (Interruptions) Candidates 

are being kidnapped. … (Interruptions)  

A BJP candidate in that constituency committed suicide today. … 

(Interruptions) In the Chief Minister's constituency, muscle power and money 

power are being used to influence elections. … (Interruptions) I am bringing 

this matter to the notice of this august House and I expect the House to 

condemn this act. … (Interruptions) 

 

माननीय सभापित : िकरेन åरिजज ूजी, ³या आप बोलना चाहते ह§? 

… (Óयवधान) 

ससंदीय कायª मýंी; तथा अÐपसं́ यक कायª मýंी (®ी िकरेन åरिजज)ू : सर, यह बजट का 

समय ह ै। … (Óयवधान) मेरा अनरुोध ह ैिक आज बजट पर चचाª कìिजए । … (Óयवधान) म§न ेकल 

भी कांúेस के सदÖयŌ स े हाथ जोड़कर कहा था िक बजट पर िडÖकशन शłु हो चुका ह ै । 

… (Óयवधान) नाम भी पुकारा गया था । … (Óयवधान) शिश थłर जी का नाम पकुारा जा चुका   

था । वे अपनी बजट Öपीच शłु कर¤ । … (Óयवधान) अलग-अलग पाटê के मÌैबसª अपना-अपना 

नाम द ेचुके ह§ । … (Óयवधान) उसके बाद समाजवादी पाटê, तृणमूल कांúेस और डीएमके के नेता 

भी बोलन े के िलए तैयार ह§ । … (Óयवधान) कांúेस ही अपनी बात शłु नहé कर रही ह ै । 

… (Óयवधान) 

ये लोग हर िदन वेल म¤ आकर हंगामा करते ह§ । ये पािलªयाम¤ट नहé चलन ेदेते ह§ । इसस ेसबका 

 
 English translation of the speech originally delivered in Telugu. 
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नुकसान हो रहा ह ै। … (Óयवधान) म§ आपस ेिफर स ेअपील करना चाहता हó ँ। वैसे आप लोग इस 

सदन कì गåरमा को बहòत िगरा चुके ह§ । … (Óयवधान) सदन कì गåरमा को और ºयादा िगराने कì 

कोई आवÔयकता नहé ह ै। … (Óयवधान) 

 सभापित महोदय, अब सीधे-सीधे बजट पर चचाª शुł होनी चािहए । … (Óयवधान) 

 

HON. CHAIRPERSON: Hon. Members, please go back to your seats. 

… (Interruptions) 

HON. CHAIRPERSON: Hon. Members, please go back to your seats. Let the 

discussion on the Union Budget start.  

… (Interruptions) 

HON. CHAIRPERSON: The House stands adjourned to meet again at 2 p.m. 

… (Interruptions) 

 

12.07 hrs 

The Lok Sabha then adjourned till Fourteen of the Clock. 
 

_______ 
 
 
14.00 hrs 

The Lok Sabha re-assembled at Fourteen of the Clock. 

(Shri Krishna Prasad Tenneti in the Chair) 
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14.01 hrs 

MATTERS UNDER RULE 377 
 

माननीय सभापित : माननीय सदÖ यगण, िजÆ ह¤ आज िनयम 377 के अधीन मामले उठाने कì 

अनमुित दी गयी है, वे Ó यिĉगत łप से मामल ेका अनमुोिदत पाठ तÂ काल सभा पटल पर ÿÖ तुत 

कर द¤ ।  

(i) Need to establish a Kendriya Vidyalaya and a Skill Development Centre 
in Phulpur Parliamentary Constituency in Uttar Pradesh 

 
®ी ÿवीण पटेल (फूलपुर) : फूलपरु, िवशेषकर फाफामऊ और उससे सटे úामीण एवं अधª-शहरी 

इलाके,यवुाओ ंकì एक बड़ी आबादी का क¤ þ ह§ ।यहा ँके छाý िश±ा के ±ेý म¤ उÂकृĶ ÿदशªन कर 

रहे ह§, िकंतु संसाधनŌ के अभाव म¤ उनकì ÿितभा को सही िदशा नहé िमल पा रही ह ै। मरेी ÿमुख 

मांग¤ ह§: (1) क¤ þीय िवīालय कì Öथापना: क¤ þ सरकार के कमªचाåरयŌ और बड़ी सं́ या म¤ मÅयम 

वगêय पåरवारŌ के ब¸चे रहते ह§ । यहा ँक¤ þीय िवīालय न होने के कारण छाýŌ को गणुव°ापूणª और 

िकफायती िश±ा के िलए ÿयागराज शहर या दूरदराज के इलाकŌ म¤ जाना पड़ता है । नए क¤ þीय 

िवīालय कì Öथापना यहा ँके शैि±क Öतर को नई ऊंचाइयŌ पर ले जाएगी; (2) आधिुनक कौशल 

िवकास क¤ þ आज का युग तकनीक और कौशल का है । फूलपरु के यवुाओ ंम¤ ÿितभा कì कमी नहé 

ह,ै लेिकन आधुिनक उīोगŌ कì मांग के अनłुप उÆह¤ ÿिश±ण नहé िमल पा रहा है । अतः यहा ँएक 

कौशल िवकास क¤ þ खोला जाए, जहा ँ िडिजटल माक¥ िटंग, रोबोिट³स,और नई तकनीकŌ का 

ÿिश±ण िदया जा सके तािक ÿधानमंýी जी के आÂमिनभªर भारत के सपने को Öथानीय Öतर पर 

मजबूती िमल े । मेरा अनरुोध है िक फूलपरु और फाफामऊ कì इस यवुा शिĉ को भिवÕय कì 

चुनौितयŌ के िलए तैयार करने हेतु इन संÖथानŌ कì Öथापना कì जाये । 

 
 

 
 Treated as laid on the Table. 
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(ii) Need to depute adequate medical staff and provide essential facilities 
in Cancer Hospital in Bargarh, Odisha 

 
®ी ÿदीप पुरोिहत (बारगढ़) : म§ ओिडशा के िवशेषकर बारगढ़ िजले म¤ बढ़ते क§ सर मामलŌ और 

बारगढ़ क§ सर अÖपताल को शीŅ पूणª łप से कायªशील करने कì ओर सरकार का Åयान आकिषªत 

करना चाहता हó ँ ।  सरकारी आकँड़Ō के अनुसार,ओिडशा म¤ 2013 म¤ क§ सर रोिगयŌ कì सं́ या 

43,210 थी,जो 2022 म¤ बढ़कर 52,960 हो गई, जबिक क§ सर से मौत¤ 23,886 से बढ़कर 

29,287 हो चकुì ह§ । आईसीएमआर के नेशनल क§ सर रिजÖůी ÿोúाम के अनुसार 2025 तक यह 

सं́ या 55,000 से अिधक होने कì संभावना है । पिĲम ओिडशा के बारगढ़, संबलपरु, बलांगीर 

सिहत िजलŌ म¤ 2021–23 के बीच लगभग 22,000 नए मरीज सामने आए, िजनम¤ बड़ी सं´या 

इलाज के िलए राºय से बाहर जाने को मजबूर ह ै।  ÿधानमंýी ®ी नर¤þ मोदी जी के नेतÂृव म¤ क¤ þ 

सरकार Ĭारा आयÕुमान भारत जैसी योजनाओ ंसे गरीबŌ को बेहतर ÖवाÖÃय सरु±ा िमली ह ैऔर 

वतªमान क¤ þ सरकार “सबका साथ, सबका िवकास” के संकÐप के साथ ÖवाÖÃय ढांचे को सŀुढ़ 

कर रही ह ै । इसी øम म¤, मेरी सरकार से मांग है िक 138 करोड़ Łपये से बने बारगढ़ क§ सर 

अÖपताल म¤ शीŅ सभी Öवीकृत पदŌ पर िनयुिĉ कर PET-CT, रेिडएशन व आईसीयू जैसी सेवाए ँ

शłु कì जाए,ँ तािक पिĲम ओिडशा के गरीब मरीजŌ को समय पर, सलुभ और गणुव°ापूणª इलाज 

िमल सके । 

 
(iii) Need to strengthen the public safety alert and emergency response 
system in Palghar-Vasai Industrial Area in Maharashtra in the wake of 

recent Chlorine Gas leakage in the region 
 

डॉ. हमेतं िवÕणु सवरा (पालघर) : म§ सरकार का Åयान पालघर-वासई औīोिगक ±ेý म¤ हाल ही 

म¤ हòई ³लोरीन गैस åरसाव कì गंभीर घटना कì ओर आकिषªत करना चाहता हó ँ । इस घटना के 

कारण Öथानीय नागåरकŌ को ÖवाÖÃय संबंधी परशेानी हòई और कई लोगŌ को अÖपताल म¤ भतê 

कराना पड़ा ।पालघर िजला तेजी से औīोिगक और शहरी िवकास कì ओर बढ़ रहा है, जहा ँ
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औīोिगक इकाइया ँऔर घनी आबादी एक-दूसर ेके बहòत िनकट िÖथत ह§ । ऐसी िÖथित म¤ िकसी 

भी ÿकार कì गैस åरसाव या औīोिगक दघुªटना से जन-ÖवाÖÃय और पयाªवरण को सीधा खतरा 

उÂपÆन होता है । क¤ þ सरकार Ĭारा औīोिगक सरु±ा और आपदा ÿबंधन के ±ेý म¤ िनरतंर ÿयास 

िकए जा रहे ह§ । िफर भी, पालघर जैसे संवेदनशील ±ेýŌ म¤ Öथानीय Öतर पर िनगरानी और Âवåरत 

ÿितिøया ÓयवÖथा को और सशĉ करने कì आवÔयकता है । मेरा सरकार से िवनă िनवेदन है िक 

पालघर-वासई औīोिगक ±ेý म¤ खतरनाक रसायनŌ से जुड़ी इकाइयŌ कì िनयिमत जांच सुिनिĲत 

कì जाए, गैस åरसाव कì Âवåरत पहचान और चेतावनी ÿणाली को मजबूत िकया जाए, Öथानीय 

अÖपतालŌ म¤ आपात उपचार कì पयाªĮ ÓयवÖथा कì जाए तथा ÿशासन, उīोग और ÖवाÖÃय 

िवभाग के बीच बेहतर समÆवय Öथािपत िकया जाए । इन कदमŌ से पालघर के नागåरकŌ कì सुर±ा, 

ÖवाÖÃय और पयाªवरण सरं±ण को सिुनिĲत िकया जा सकेगा । 

(iv) Need to develop National Potato Development Board 
 

®ी मकेुश राजपूत (फłª खाबाद) : हमारे लोकसभा ±ेý फŁª खाबाद और इसके आस-पास कई 

लोकसभा ±ेýŌ म¤ एवं दशे के कई ÿाÆतŌ म¤ आलू का सवाªिधक उÂपादन होता है । आलू को 

सिÊजयŌ का राजा भी कहा जाता ह ै । आलू एक ऐसी सÊजी है, िजसका पूरे दशे म¤ साल म¤ 365 

िदन सÊजी के łप म¤ उपयोग िकया जाता है । यिद आलू का उÂपादन कम हो जाए, तो देश म¤ अÆय 

सिÊजयŌ के दाम आसमान छू जाते ह§ । अतः सरकार से िवनă आúह है िक िजस ÿकार मसाला 

बोडª कì Öथापना करने से मसाला उÂपादक िकसानŌ कì दशा म¤ आशातीत सधुार हòआ है, इसी 

ÿकार जूट बोडª, टी बोडª, एवं हाल ही म¤ िवगत िदनŌ म¤ देश के यशÖवी ÿधानमंýी ®ी नरÆेþ मोदी 

जी Ĭारा मखाना बोडª कì Öथापना हेत ुघोषणा कì गई है इससे िकसानŌ को उपज म¤ लाभ होगा । 

देश के यशÖवी ÿधानमंýी एवं कृिष मýंी जी से आúह करना चाहता हó ँिक इसी ÿकार राÕůीय आल ू

िवकास बोडª कì Öथापना कराने का कĶ कर¤, आलू िवकास बोडª के गठन से भारत म¤ आलू 

ÿसÖंकरण उīोग का भी समú िवकास होगा और ±ेý कì आलू कì गणुव°ा म¤ भी सधुार होगा । 
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(v) Need to develop a park in the Yamuna River Front and develop the 
area as a modern tourist place 

 
®ी मनोज ितवारी (उ°र-पूवª िदÐली) : म§ सरकार का Åयान अपने संसदीय ±ेý उ°र पूवê 

िदÐली म¤ िÖथत यमुना åरवर Āंट कì ओर आकिषªत कराना चाहता हó ँ। यह ±ेý ÿाकृितक सŏदयª, 

िवÖतृत हåरत संभावना तथा समतल एवं उपयोगी भूिम कì उपलÊधता के कारण अÂयंत महÂवपूणª 

ह ै । दभुाª µयवश, यहा ँ पयªटन एवं जन-उपयोगी िवकास कì असीम संभावनाए ँ होने के बावजूद 

योजनाए ँ केवल बनती ह§, परंतु उनका ÿभावी िøयाÆवयन नहé हो पाता । पåरणामÖवłप हजार 

एकड़ से अिधक भूिम आज भी पूणª उपयोग से वंिचत है । यिद इस ±ेý का सिुनयोिजत िवकास 

िकया जाए, तो यह राÕůीय राजधानी म¤ एक ÿमुख पयªटन, पयाªवरण एवं जन-मनोरंजन क¤ þ बन 

सकता है । इससे Öथानीय लोगŌ को बेहतर सावªजिनक सिुवधाए ँ िमल¤गी तथा रोजगार के नए 

अवसर भी सृिजत हŌगे ।  अतः म§ माननीय शहरी िवकास मýंी जी से िनवेदन करता हó ँिक िदÐली 

िवकास ÿािधकरण (DDA) को िनद¥िशत िकया जाए िक यहा ँ52 एकड़ भूिम पर भारत रÂन, पूवª 

ÿधानमंýी, परम ®Ħेय ®ी अटल िबहारी वाजपेयी जी के नाम पर एक भÓय पाकª  िवकिसत िकया 

जाए, िजसम¤ झील, हåरत उīान तथा दो खेल मैदान शािमल हŌ ।  साथ ही, इस पूरे ±ेý को 

साबरमती åरवर Āंट कì तजª पर एक आधिुनक पयªटन Öथल के łप म¤ िवकिसत करने कì Óयापक 

योजना बनाई जाए । 

 
(vi) Need to sanction funds for reopening of the 205 bed FCI Hospital in 

Sindri, Dhanbad, Jharkhand 
 

®ी दुल ूमहतो (धनबाद) : म§ सरकार का Åयान धनबाद के िसंदरी िÖथत FCI अÖपताल कì 

जजªर ÖवाÖÃय ÓयवÖथा कì ओर आकृĶ करना चाहता हó ँ। वषª 2003 से बंद पड़ा यह 205 बेड का 

अÖपताल, 300 एकड़ भूिम और िवशाल भवन संरचना के साथ आज पूरी तरह उपिे±त है । कभी 

यह औīोिगक ±ेý कì जीवनरखेा था, िकंतु आज संसाधनŌ के अभाव म¤ Öथानीय नागåरक गंभीर 
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उपचार हेत ुअÆय राºयŌ के महंगे अÖपतालŌ पर िनभªर ह§ । औīोिगक ÿदूषण कì चुनौितयŌ को 

देखते हòए यहा ँआधुिनक िचिकÂसा कì तÂकाल आवÔयकता ह ै । इस अधोसंरचना का तकनीकì 

िवकास कर Æयूनतम िनवेश म¤ इसे AIIMS Öतरीय सपुर Öपेशिलटी अÖपताल बनाया जा सकता  

ह ै । ÿमुख मांग¤:  अवसंरचना का उपयोग: उपलÊध भूिम व भवनŌ का पुनŁĦार कर सपुर 

Öपेशिलटी अÖपताल िवकिसत िकया जाए  । सलुभ सेवा: इस ेनो ÿॉिफट, नो लॉस आधार पर 

संचािलत कर आयÕुमान भारत के लाभािथªयŌ और Öथानीय जनता को उ¸च Öतरीय उपचार    

िमले ।  िश±ा व रोजगार: अÖपताल पåरसर म¤ पैरा-मेिडकल और निस«ग कॉलेज Öथािपत कर 

यवुाओ ं हेत ु अवसर सिृजत िकए जाए ँ । यह पहल ÿधानमंýी जी के ÖवÖथ भारत संकÐप को 

साकार कर कोयलांचल म¤ ÖवाÖÃय øांित लाएगी । अतः मेरा िनवेदन है िक इसे ÿाथिमकता दतेे 

हòए क¤ þीय अनुदान शीŅ Öवीकृत िकया जाए । 

(vii) Need to establish a Navodaya Vidyalaya or PM SHRI Vidyalaya in 
Mauganj district, Madhya Pradesh 

 
®ी जनादªन िम®ा (रीवा) : रीवा िजले के सबसे िपछड़े भाग म¤ एक नया िजला मऊगंज बनाया 

गया है । मऊगंज िजले कì लगभग सÌपूणª आबादी सुदूर जंगली व पहाड़ी इलाके म¤ रहती ह ै। िश±ा 

के िलए कोई ®ेķ िवīालय नहé है । मऊगंज िजले म¤ एक उÂकृĶ िवīालय कì अÂयंत आवÔयकता 

ह ै। अत: मýंी जी स े िनवेदन है िक मऊगंज िजले म¤ एक नवोदय िवīालय या पीएम ®ी िवīालय 

Öथािपत िकये जाने का कĶ कर¤ ।  

(viii) Need to strengthen the socio-economic condition and provide social 
security benefits to 'Bank Mitra' (Business Correspondent) 

 
®ी दशªन िसहं चौधरी (होशंगाबाद) : माननीय ÿधानमंýी जी के सशĉ नेतÂृव म¤ देश म¤ िकए गए 

Óयापक ब§िकंग एवं िव°ीय सधुारŌ के सफल िøयाÆवयन म¤ ब§क िमýŌ (िबजनेस कॉरÖेपॉÆड¤ट्स) का 

महÂवपूणª योगदान रहा ह ै। ब§क िमýŌ ने कोिवड-19 जैसी िवषम पåरिÖथितयŌ म¤ सरकार के साथ 

िमलकर अंितम पंिĉ तक ब§िकंग सेवाए ंपहòचँाई ंतथा करोड़Ō जन-धन खातŌ के खोलने एवं संचालन 
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म¤ सिøय भूिमका िनभाई । (क) ब§क िमýŌ कì सामािजक एवं आिथªक िÖथित के सŀुढ़ीकरण हेतु 

सरकार Ĭारा अब तक कौन-कौन सी सकाराÂमक एवं िनराकरणीय पहल¤ कì गई ह§? (ख) ³या 

सरकार ब§क िमýŌ कì भूिमका को और अिधक ÿभावी, पारदशê एवं सŀुढ़ बनाने के उĥेÔय से उÆह¤ 

सीधे ब§कŌ से जोड़ने तथा मÅयÖथ एज¤िसयŌ (CSP ÿोवाइडरŌ) के कारण उÂपÆन Óयावहाåरक 

किठनाइयŌ को दूर करने पर िवचार कर रही है? (ग) ³या ब§क िमýŌ के िलए Æयूनतम सिुनिĲत 

आय, कुशल ®िमक के अनłुप पाåर®िमक तथा सरकारी योजनाओ ं के अंतगªत जीवन एवं 

ÖवाÖÃय बीमा जैसी सामािजक सरु±ा सुिवधाए ंउपलÊध कराने हेत ुकोई समिÆवत नीित पर िवचार 

िकया जा रहा है? 

(ix) Need for establishment of Indian Institute of Technology (IIT) at 
Silchar, Assam 

 
SHRI PARIMAL SUKLABAIDYA (SILCHAR): I would like to know from the 

Minister of Education about the proposal or representation received by the 

Government for the establishment of an Indian Institute of Technology (IIT) at 

Silchar, Assam, considering its role as the educational hub of South Assam 

and neighbouring North-Eastern States and provide details thereof along with 

the present status of examination of the proposal.  In this context, it is to be 

mentioned that the Barak Valley and adjoining States contribute a large 

number of JEE aspirants annually but due to lack of an IIT-level institution, the 

students of Assam migrate to other States for study. Hence, I request the 

Government to ensure establishment of premier technical institutions in the 

North-Eastern region, particularly in South Assam for balanced regional 

distribution of such institutions. 
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(x) Regarding alleged misuse of RTI Act 
 

®ी धमªबीर िसहं (िभवानी-महÆेþगढ़) : म§ सरकार का Åयान आरटीआई अिधिनयम, 2005 के 

कुछ ÖथानŌ पर हो रहे दŁुपयोग कì ओर आकिषªत करना चाहता हó ँ । यīिप यह अिधिनयम 

पारदिशªता और जवाबदहेी सिुनिĲत करन े हेतु बनाया गया था, परंत ु दभुाª µयवश देश के अनेक 

úामीण ±ेýŌ म¤ कुछ ÓयिĉयŌ Ĭारा इसका लगातार और सिुनयोिजत दŁुपयोग िकया जा रहा ह ै । 

गावँŌ म¤ ऐसे लोग Öवयं को “आरटीआई एि³टिवÖट” बताते ह§, लेिकन वाÖतिवकता म¤ वे पंचायतŌ, 

िवīालयŌ, अÖपतालŌ, खेल िवभाग तथा अÆय िवकास कायŎ स े जड़ेु कायाªलयŌ म¤ बार-बार 

आरटीआई आवेदन देकर कायŎ म¤ अनावÔयक अड़चन उÂपÆन करते ह§ । कई मामलŌ म¤ यह देखा 

गया ह ैिक ऐसे लोग आरटीआई लगाने के बाद संबंिधत अिधकाåरयŌ या सÖंथानŌ स ेपैसŌ कì मांग 

करते ह§, िजसस ेईमानदार कमªचारी और सÖंथाए ंमानिसक दबाव म¤ आ जाती ह§ । इस ÿविृ° स ेन 

केवल ÿशासिनक तंý ÿभािवत होता ह ैबिÐक गावँŌ म¤ चल रहे िवकास कायª भी बािधत हो जाते ह§ । 

अतः सरकार स े अनरुोध ह ै िक वह ऐसे तÂवŌ कì पहचान कर उनके िवŁĦ कड़ी कायªवाही 

सिुनिĲत कर े तथा आरटीआई अिधिनयम के दŁुपयोग को रोकने हेतु ÖपĶ िदशा-िनद¥श और 

ÿभावी तंý िवकिसत कर,े िजसस ेकानून का उĥेÔय बना रहे और िवकास कायª सचुाŁ łप से 

चलते रह¤ ।  

 
(xi) Need to upgrade Bundelkhand Institute of Engineering and 

Technology (BIET), Jhansi as a Central Technical University or IIT or NIT 
 

SHRI ANURAG SHARMA (JHANSI): I wish to draw the attention of the 

Government to the Bundelkhand Institute of Engineering and Technology 

(BIET), Jhansi, situated in the Bundelkhand region of Uttar Pradesh. 

Established in 1986, BIET Jhansi is a Government Engineering institution 

affiliated with Dr A.P.J. Abdul Kalam Technical University, Lucknow, offering 
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undergraduate, postgraduate and doctoral programmes.  The Institute offers 

courses in Civil, Mechanical, Electrical, Electronics and Communication, 

Computer Science, Information Technology, Chemical Engineering, Pharmacy 

and Management. Thousands of students from Bundelkhand and neighbouring 

districts pursue education here under experienced faculty and technical staff. 

BIET Jhansi has a well-developed campus spread over more than four 

hundred acres, comprising academic blocks, modern laboratories, a central 

library, hostels, residential facilities, sports infrastructure and other essential 

amenities.  Bundelkhand remains an educationally and industrially backward 

region and presently lacks any Central Technical University, IIT or NIT. As a 

result, students are compelled to migrate to distant cities for quality technical 

education.  Granting BIET Jhansi the status of a Central Technical University 

would ensure affordable education, strengthen research, innovation and skill 

development, generate employment opportunities and promote balanced 

regional development. Considering the existing land, infrastructure and 

academic strength, such upgradation is both justified and feasible for the 

region. 

(xii) Need to start regular flight services from Fursatganj Airport in  
Uttar Pradesh 

 
®ी िकशोरी लाल (अमेठी) : म§ सरकार का Åयान उ°र ÿदेश राºय म¤ िÖथत फुरसतगंज एयरपोटª 

कì ओर आकृĶ करना चाहता हó,ँ िजसे इंिदरा गांधी राÕůीय उड़ान अकादमी (IGRUA) के नाम स े

जाना जाता है । यह एयरपोटª ±ेýीय कनेि³टिवटी और िवकास कì ŀिĶ से अÂयंत महÂवपूणª ह ै । 

िवगत वषŎ म¤ इस एयरपोटª का Óयापक Öतर पर आधुिनकìकरण िकया गया है, िजसम¤ रनवे का 
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उÆनयन, टिमªनल भवन का िनमाªण तथा अÆय आवÔयक आधारभूत सिुवधाओ ंका िवकास कायª 

पूणª हो चकुा ह ैऔर एयरपोटª संचालन के िलए तैयार िÖथित म¤ ह ै । इसके बावजूद, यह अÂयंत 

खेदजनक है िक अब तक यहां से िनयिमत याýी उड़ान सेवाए ंÿारभं नहé कì जा सकì ह§ । इस 

कारण अमेठी सिहत रायबरलेी, ÿतापगढ़ एव ंसÐुतानपरु जैसे आसपास के जनपदŌ कì जनता को 

अपेि±त लाभ नहé िमल पा रहा है, िजससे ±ेý म¤ िनराशा और असंतोष कì िÖथित बनी हòई है । 

यिद फुरसतगंज एयरपोटª को पूणª łप से चालू िकया जाता है तो इससे कई जनपदŌ के नागåरकŌ 

को सगुम आवागमन कì सुिवधा ÿाĮ होगी । साथ ही यह एयरपोटª ±ेýीय िवकास, िनवेश, पयªटन, 

िश±ा, ÖवाÖÃय सवेाओ ंतथा रोजगार के नए अवसर सिृजत करने म¤ महÂवपूणª भूिमका िनभाएगा । 

अतः म§ सरकार स े आúह करता हó ँ िक फुरसतगजं एयरपोटª स े िनयिमत याýी उड़ान सेवाए ं

अिवलंब ÿारभं कì जाए,ं तािक ±ेý कì जनता को इस महÂवपूणª पåरयोजना का वाÖतिवक और 

अपेि±त लाभ िमल सके । 

(xiii) Need to expedite revision for enhancement of cost norms for 
supplementary nutrition under the Saksham Anganwadi and Mission 

Poshan 2.0 Scheme 
 

SHRI MANISH TEWARI (CHANDIGARH): I wish to raise the matter of urgent 

public importance regarding the long-pending enhancement of cost norms for 

supplementary nutrition under the Saksham Anganwadi & Mission Poshan 2.0 

scheme.  The Hon’ble Finance Minister, in the Budget Speech for 2025-26, 

had announced an increase in the cost norms for providing nutritional support 

to vulnerable beneficiaries under this flagship programme. However, despite 

the passage of considerable time, the revised norms have not yet been 

finalized or notified. This inordinate delay is adversely affecting the delivery of 

essential nutrition to children in the age group of six months to six years, 



10.02.2026  1120 
 

 

pregnant women, lactating mothers, and adolescent girls, who depend heavily 

on this scheme for their health and development.  I seek reasons for the delay 

and details on the status of revised norms, the financial implications, and the 

definite timeline for implementation.  Given India’s continuing challenges of 

malnutrition and anaemia, enhanced allocations and timely disbursement are 

critical. I therefore urge the Government to take an immediate decision and 

inform this August House about the date from which the enhanced cost norms 

for supplementary nutrition will come into effect without any further 

postponement. 

(xiv) Need to ensure uniform implementation of the Street Vendors Act, 
2014 in the country 

 
ÿो. वषाª एकनाथ गायकवाड़ (मÌुबई उ°र-मÅय) : म§ सरकार का Åयान संिवधान के अनु̧ छेद 

21 के अंतगªत जीवन के अिधकार से जुड़े आजीिवका के अिधकार के िनरंतर हो रहे उÐलंघन कì 

ओर आकिषªत करना चाहती हó ँ। जीवन का अिधकार केवल अिÖतÂव तक सीिमत नहé ह,ै बिÐक 

सÌमानजनक आजीिवका का अवसर भी इसम¤ िनिहत है । इसी उĥेÔय से यूपीए सरकार ने 2014 

म¤ Öůीट व¤डसª अिधिनयम पाåरत िकया था । इस कानून ने फेरीवालŌ कì आजीिवका को वैध 

माÆयता दी और सावªजिनक ÖथानŌ पर संतुलन बनाए रखने का ÿावधान िकया । सरकार ने 

अिधिनयम को लागू करने कì िदशा म¤ ठोस कदम नहé उठाए । िवपरीत, देश भर म¤ शहरी गरीबŌ को 

जबरन हटाया जा रहा ह ै । मुंबई म¤ महानगर पािलका Ĭारा उठाए जा रहे कदमŌ स ेदशकŌ से वैध 

łप से Óयापार कर रहे फेरीवालŌ कì आजीिवका पर संकट आ गया ह ै। अितøमण हटाने के नाम 

पर उनको आजीिवका से वंिचत िकया जा रहा ह,ै िजससे मराठी और उ°र भारतीय समुदायŌ कì 

आिथªक अिÖमता पर संकट खड़ा हòआ ह ै। यह न केवल कानून का उÐलंघन है, बिÐक संिवधान 

का भी अपमान है ।  अतः मेरी मांग है िक अिधिनयम को देशभर म¤ पूणª łप से लागू िकया जाए । 
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अिधिनयम कì ÿिøया का पालन िकए िबना िकसी को जबरन न हटाया जाए । सरकार Öůीट व¤डसª 

के अिधकारŌ कì र±ा हेत ु³या कदम उठाएगी । 

(xv) Need for increasing allocation and spending on agricultural research 
and development 

 
SHRI G. KUMAR NAIK (RAICHUR): There is an urgent need for substantial 

enhancement in central spending on agricultural research, given the mounting 

pressures on India’s farm economy. Even as the national GDP grew at 8.2% in 

2023–24, agriculture slowed drastically to 1.4%. Yet the Centre’s allocation to 

the Department of Agricultural Research and Education increased by only 

0.7%, a decline in real terms, bringing research spending down to just 0.2% of 

agricultural GDP. India lags behind China and Brazil, which invest between 

0.6% and 1.6% of their agricultural GDP. Agricultural Research intensity in 

India, once as high as 0.75% in 2008–09, has fallen to 0.43% in 2022–23 and 

is set to decline further. This under-investment carries heavy consequences: 

crop yields are projected to fall by 10-40% by 2080 due to climate change, and 

fewer than 20% of farmers use modern or digital technologies. The Centre 

must raise R&D spending to at least 0.5–1% of agricultural GDP, expand 

applied research, and ensure technologies reach farmers—especially small 

holders, women and tenant farmers. Without stronger public research 

institutions and farmer-focused innovation, India risks compromising its food 

security, climate resilience and rural incomes at a critical moment. 
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(xvi) Need to establish an Electric Loco Shed in Gangapur city in Tonk-
Sawai Madhopur Parliamentary Constituency, Rajasthan 

 
®ी हरीश चþं मीना (टŌक-सवाई माधोपुर) : म§ सरकार का Åयान मेर ेससंदीय ±ेý टŌक-संवाई 

माधोपरु म¤ गंगापरु िसटी से जुड़े एक अÂयंत महÂवपूणª मĥेु कì ओर आकिषªत करना चाहता हó ँ । 

गंगापुर िसटी रेलवे के पास कोटा मंडल म¤ सवाªिधक भूिम उपलÊध होने के बावजूद भी वह िवकास 

नहé हो पाया है,  िजसकì अप±ेा यहा ँके लोगŌ ने वषŎ से कì है । यह एक ऐसा ±ेý है जहा ँरेलवे कì 

तमाम संभावनाए ँमौजूद ह§, िफर भी योजनाओ ंऔर सुिवधाओ ंके मामले म¤ इसे लगातार उप±ेा का 

सामना करना पड़ रहा ह ै । सबसे बड़ा दखुद पहलू यह है िक पूवª म¤ गंगापुरिसटी म¤ Öथािपत 

लोकोशेड को यहा ँसे Öथानांतåरत कर तुगलकाबाद भेज िदया गया । यह िनणªय न केवल Öथानीय 

जनता कì अप±ेाओ ंके िवपरीत था, बिÐक रलेवे कì ŀिĶ से भी एक दीघªकािलक नुकसान सािबत 

हòआ । यिद यह लोकोशेड गंगापरु िसटी म¤ ही िवकिसत होता तो सपूंणª ±ेý म¤ रोजगार, तकनीकì 

सिुवधाए ँऔर रेल संचालन कì गणुव°ा म¤ उÐलेखनीय सुधार होता । यहा ँउपलÊध रले भूिम और 

भौगोिलक िÖथित को देखते हòए नया इलेि³ůक लोकोशेड Öथािपत करना अÂयंत आवÔयक ह ै

अतः म§ सरकार से आúह करता हó ँ िक गंगापुर िसटी म¤ इलेि³ůक लोकोशेड Öथािपत करने कì 

तÂकाल Öवीकृित ÿदान कì जाए और इस उपेि±त ±ýे के िवकास को ÿाथिमकता म¤ शािमल िकया 

जाए । 

(xvii) Regarding railway related issues of Jalaun Parliamentary 
Constituency, Uttar Pradesh 

 
®ी नारायणदास अिहरवार (जालौन) : मेर े संसदीय ±ेý के अÆतगªत जनपद जालौन के 

मु́ यालय उरई से िदÐली जाने के िलए कोई सीधी ůेन नहé ह ै। िजसके कारण यािýयŌ को िदÐली 

आने-जाने म¤ परशेानी होती है । मेरी मॉग है िक  ®मशिĉ ए³सÿेस (12451/12452) जो नई 

िदÐली से रािý 11.55 पर चलकर सबुह 6.15 पर कानपरु पहòंचती है और रािý 11.55 पर 

कानपरु से पुनः रवाना होती है । लगभग 18 घंटे कानपरु म¤ खड़ी रहती है । इस ůेन को िजला 
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जालौन के मु́ यालय उरई तक बढ़ाया जाए ।   छपरा ए³सÿेस (11123/11124) वतªमान म¤ यह 

गाड़ी µवािलयर से बरौनी तक चलती है । इस ůेन को µवािलयर स ेबढ़ाकर नई िदÐली तक िकया 

जाए, िजससे इस ±ेý के यािýयŌ को नई िदÐली तक सीधी याýा कì सुिवधा िमल सके ।  गितमान 

ए³सÿेस (12049/12050) िनजामĥुीन से ÿातः 8.10 बजे चलकर अपराĹ 12.35 बजे झासँी 

पहòचँती है । इस ůेन को उरई तक िवÖताåरत िकया जाए, िजसकì अितåरĉ दूरी लगभग 117 

िकलोमीटर है । उरई से इस गाड़ी का संचालन होने पर यािýयŌ को िदÐली जाने म¤ सुिवधा िमलेगी 

और रेलव ेके राजÖव म¤ भी विृĦ होगी । 

(xviii) Need to establish a Kendriya Vidyalaya in Ambedkar Nagar district, 
Uttar Pradesh 

 
®ी लालजी वमाª (अÌबेडकर नगर) : िजला अÌबेडकर नगर, उ°र ÿदेश म¤ राजकìय मेिडकल 

कालेज, एन.टी.पी.सी.  तथा रेलवे आिद िवभागŌ म¤ कायªरत कमªचाåरयŌ एवं आम जनता के ब¸चŌ 

कì िश±ा के िलए िवīालय का अभाव है िजसके कारण उĉ सÖंथानŌ मे कायªरत कमªचाåरयŌ के 

ब¸चŌ को िश±ा ÿाĮ करने म¤ किठनाई हो रही है । अत: मेरा सरकार से आúह है िक उपरोĉ 

समÖया के िनदान हेत ुजनपद अÌबेडकर नगर म¤ एक केÆþीय िवīालय कì Öथापना कì जाए । 

 
(xix) Need for comprehensive measures to preserve and safeguard the 

Aravalli mountain ranges from environmental degradation 
 

SHRIMATI PRATIMA MONDAL (JAYNAGAR): The Aravalli range, one of the 

world oldest mountain systems, is facing accelerated degradation due to 

unchecked mining, construction activity, and dilution of environmental 

safeguards. Spanning four states, the Aravallis play a critical role in 

groundwater recharge, climate regulation, biodiversity conservation, and 

preventing desertification in north-western India.  Recent reports indicate 
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continued illegal mining, forest diversion, and real estate expansion, even in 

areas classified as ecologically sensitive. This destruction has contributed to 

declining groundwater levels, worsening air pollution in the NCR region, loss of 

wildlife corridors, and increased vulnerability to extreme heat and 

desertification. These challenges are only intensifying due to climate change.  

Despite multiple judicial directions recognising the Aravallis as a natural 

ecological barrier, enforcement remains weak and fragmented across states. 

Compensatory measures and post facto clearances have failed to arrest 

irreversible damage to this fragile ecosystem. Given India commitments to 

climate resilience and sustainable development, the continued neglect of the 

Aravallis represents a serious policy failure. There is an urgent need for a 

comprehensive, legally binding protection and restoration framework, backed 

by inter-state coordination, transparent monitoring, and strict accountability, to 

safeguard this vital natural shield for present and future generations. 

 
(xx) Need to impress upon the Sri Lankan Government to release the 

Tamil fishermen arrested by Sri Lankan Navy 
 

DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN (CHENNAI 

SOUTH): I wish to draw the attention of the Government to the continued 

arrest of Tamil Nadu fishermen by the Sri Lankan Navy, causing grave 

humanitarian distress to coastal communities.  On 21 January 2026, the 

SriLankan Navy arrested seven fishermen from Nagapattinam District of the 

Kodiyakkarai coast, alleging crossing of the International Maritime Boundary 
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Line. Their fishing boats were seized and towed to the Kankesanthurai naval 

base, and the fishermen were handed over to Sri Lankan Fisheries authorities.  

This incident is part of a disturbing pattern in January 2026 alone. On 13 

January, ten fishermen from Rameswaram were arrested near Neduntheevu, 

and on 1 January, eleven fishermen from Karaikal were taken into custody 

near Kodiyakkarai. In all these cases, boats were seized and the fishermen 

remanded or remain in custody. These repeated arrests during the Pongal 

season, a critical livelihood period for fishing communities, have intensified 

anxiety among families and disrupted traditional fishing activity.  Small-scale 

fishermen, who rely on seasonal income and inherited fishing routes, are 

bearing the brunt of unresolved maritime and diplomatic issues.  I request the 

Union Government, particularly the Ministry of External Affairs, to urgently 

intervene for the early release of all detained fishermen, ensure the return of 

seized boats, and pursue a sustained diplomatic mechanism with Sri Lanka to 

prevent recurrence of such incidents and protect the livelihood and safety of 

Tamil Nadu’s fishermen.  

(xxi) Regarding problems being faced by teachers due to mandatory 
Teacher Eligibility Test (TET) qualification norms 

 
SHRI PRABHAKAR REDDY VEMIREDDY (NELLORE): Guru Devo Bhava 

signifies that teachers should be revered and honoured as divine figures.  The 

entire House agrees with me that guru i.e., teacher’s role is very important in 

child’s growth as he/she dispels ignorance and impart knowledge.  The 

Supreme Court delivered a judgment in September, 2025 and made Teacher 
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Eligibility Test (TET) mandatory for all teachers teaching from classes I to VIII 

irrespective of their date of appointment.  This decision has fallen like a bolt 

from the blue on teachers, as it impacts their service security, livelihood and 

promotional prospects. I wish to bring to the notice of the Ministry that the 

National Council for Teacher Education, under the RTE Act, notified that 

teachers appointed before 2010 have been categorized as qualified and 

exempted from TET and teachers appointed after 2010 are required to pass 

TET.  In view of the above, I appeal to the Hon. Prime Minister to intervene in 

this issue and ensure that Supreme Court judgment is implemented 

prospectively, so that qualified and exempted teachers are protected as per 

NCTE Guidelines. And, if there is a need, I also appeal to the Minister of 

Education to file a Review Petition before the Supreme Court. 

(xxii) Regarding merger of Konkan Railway Corporation Limited with 
Indian Railways 

 
®ी रिवÆþ  द°ाराम वायकर (मÌुबई उ°र-पिĲम) : 1990 के दशक म¤ Öथािपत कŌकण रेलव े

एक ऐितहािसक कदम था, िजसम¤ भारतीय रलेवे ने 50% और शेष संबंिधत राºयŌ ने िनवेश िकया 

था ।मूल समझौते के अनुसार,10 वषŎ के भीतर KRCL का िवलय भारतीय रेलव े म¤ हो जाना 

चािहए था,जो तीन दशकŌ बाद भी नहé हो पाया है ।आज कŌकण रलेवे अपनी ±मता का 175% 

उपयोग कर रहा है ।लेिकन एक अलग कॉरपोरशेन होने के कारण इसे अÆय रलेवे जोÆस कì तरह 

क¤ þ से बजटीय सहायता नहé िमलती । फंड कì भारी कमी के कारण 350 िकमी ůैक का 

दोहरीकरण और भूÖखलन रोकने जैसे कायª Łके हòए ह§ और नई ůेन¤ चलाना असंभव हो गया है 

।केरल, कनाªटक और गोवा के बाद महाराÕů सरकार ने भी इस िवलय को मंजूरी द ेदी ह ै।महाराÕů 

का केवल एक अनरुोध था िक इस ऐितहािसक āांड का नाम "कŌकण रेलव"े ही रखा जाए, िजसे 
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क¤ þ ने Öवीकार कर िलया है ।अतः मेरा सरकार से अनरुोध है िक चंूिक सभी राºयŌ कì सहमित 

िमल चकुì है, इस िवलय कì ÿिøया को तÂकाल पूरा िकया जाए । इसस े कŌकण रलेवे को 

आवÔयक िव°ीय संसाधन िमल सक¤ गे और दोहरीकरण का कायª शłु हो सकेगा, िजसका यह ±ेý 

हकदार है ।  

(xxiii) Need to establish a central university in Jamui Parliamentary 
Constituency, Bihar 

 
®ी अŁण भारती (जमईु) : म§ सरकार का Åयान अपने संसदीय ±ेý जमईु कì ओर आकृĶ करना 

चाहता हó,ँ जो नीित आयोग Ĭारा िचिĹत एक अÂयंत महÂवपूणª आकां±ी िजला (Aspirational 

District) ह ै । मेरा ±ेý जमुई, मुंगेर और शेखपुरा िजलŌ के एक िवशाल भू-भाग और आबादी का 

ÿितिनिधÂव करता है ।िबहार के अÆय ±ेýŌ जैसे समÖतीपुर,नालंदा,पूवê चंपारण और गया म¤ क¤ þीय 

िवĵिवīालय या राÕůीय Öतर के िश±ण सÖंथान Öथािपत ह§, िजससे वहा ँ शैि±क और आिथªक 

िवकास को गित िमली है । परÆतु, जमुई जैसा ऐितहािसक और सामािजक łप से महÂवपूणª ±ेý 

आज भी उ¸च िश±ा के एक क¤ þीय क¤ þ से वंिचत है । गणुव°ापूणª िश±ा के अभाव म¤ यहा ँ के 

ÿितभाशाली छाýŌ को िदÐली या अÆय राºयŌ म¤ पलायन करना पड़ता ह,ै जो यहा ँके गरीब और 

मÅयम वगêय पåरवारŌ के िलए आिथªक łप से संभव नहé है । चूिँक सरकार आकां±ी िजलŌ के 

सवा«गीण िवकास पर िवशेष जोर दे रही है, अतः मेरा माननीय िश±ा मýंी जी से िवनă अनरुोध है 

िक ±ेýीय असंतुलन को दूर करने के िलए जमुई म¤ एक क¤ þीय िवĵिवīालय कì Öथापना कì जाए । 

यह िवĵिवīालय न केवल जमईु, बिÐक मुंगेर, शेखपुरा और आसपास के िपछड़े ±ेýŌ के यवुाओ ंके 

िलए वरदान सािबत होगा और िवकिसत भारत के संकÐप को िसĦ करने म¤ सहायक होगा ।  

(xxiv) Need to take steps to address the problems being faced by 
teaching and non-teaching staff of Navodaya Vidyalayas in the country 

 
SHRI TANGELLA UDAY SRINIVAS (KAKINADA): I wish to draw the attention 

of the Government to the long-pending service related to grievances of 
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employees of Jawahar Navodaya Vidyalayas, an autonomous organisation 

under the Ministry of Education running fully residential schools for rural and 

first-generation learners across the country. Thousands of teaching and non-

teaching employees who joined Navodaya Vidyalayas prior to 1st January 

2004 continue to be denied the Old Pension Scheme and remain under the 

Contributory Provident Fund, unlike similarly placed Central Government 

employees. After more than three decades of service in 24×7 residential 

institutions, many retired employees are facing financial insecurity. The matter 

has already been examined by Parliament. The 52nd Report of the Lok Sabha 

Petition Committee recommended grant of pensionary benefits to NVS 

employees. An RTI reply from the Ministry of Finance dated 2nd November 

2023 also confirms that the proposal is under consideration. Other anomalies 

persist. Gratuity for NVS employees remains capped at ₹20 lakh, while Central 

Government employees receive ₹25 lakh. Teachers have not been extended 

MACP benefits, and non-teaching staff are denied residential allowance 

despite working in the same residential environment. I urge the Hon’ble 

Minister to expedite a final decision and ensure justice to Navodaya Vidyalaya 

employees. 

(xxv) Need to enact the Provisions of the Municipalities (Extension to the 
Scheduled Areas) Bill, 2001 

 
®ी राजकुमार रोत (बांसवाड़ा) : म§ सरकार का Åयान भारतीय संिवधान के अनु̧ छेद 243ZC(1) 

तथा अनु̧ छेद 244(1) व (2) के ÿावधानŌ कì ओर आकृĶ करना चाहता हó,ँ िजनके अनुसार 

पाचँवé अनुसूची म¤ िनिदªĶ जनजातीय ±ेýŌ म¤ राºयपाल कì अनुशंसा अथवा संसद Ĭारा िवशेष 
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कानून बनाए िबना नगर िनकायŌ का गठन नहé िकया जा सकता । यह ÓयवÖथा आिदवासी समदुाय 

कì भूिम, सÖंकृित एवं Öवशासन के अिधकारŌ कì र±ा के उĥेÔय से कì गई थी । इसी संवैधािनक 

भावना के अनłुप वषª 2001 म¤ “नगरपािलका (अनसूुिचत ±ेýŌ म¤ िवÖतार) िवधेयक, 2001 

(MESA)” ÿÖतुत िकया गया था, िजसे वषª 2003 म¤ संबिंधत Öथायी सिमित Ĭारा अनमुोिदत 

िकया गया, िकंतु आज तक यह िवधेयक संसद से पाåरत नहé हो सका है । वषª 2020 म¤ पाचँवé 

अनसुूची वाले राºयŌ से िटÈपिणया ँ आमंिýत कì गई थé, परंतु झारखंड एवं महाराÕů से उ°र 

लंिबत रहने के कारण ÿिøया ठप पड़ी है । MESA कानून के अभाव म¤ कई राºयŌ Ĭारा अनुसूिचत 

±ेýŌ म¤ नगर िनकायŌ का गठन िकया जा रहा है, जो अनु̧ छेद 243ZC(1) के ÿितकूल है, िजससे 

आिदवासी पåरवारŌ कì परंपरागत भूिम पर अिधúहण एवं अितøमण बढ़ रहा है ।  

(xxvi) Need to exempt the teachers appointed before implementation of 
RTE Act, 2009 from mandatory Teachers Eligibility Test  

(TET) qualification 
 

SHRI VISHALDADA PRAKASHBAPU PATIL (SANGLI): I wish to draw the 

attention of the Government to the long-pending grievances of school teachers 

across the country. Teachers appointed prior to the enactment of the Right of 

Children to Free and Compulsory Education Act, 2009 are being subjected to 

mandatory Teacher Eligibility Test requirements retrospectively.  Large 

numbers of sanctioned teaching posts remain vacant, while merger and 

closure of government schools is affecting access to education. Teachers are 

burdened with non-teaching and administrative duties, undermining classroom 

learning. Contract teachers continue to be denied regularisation, minimum 

wages, and basic social security benefits. The replacement of the Old Pension 

Scheme and delays in implementing Pay Commission recommendations add 
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to financial stress. There is also a demand to recognise Primary School 

Teachers as an electorate for representation in State Legislative Council 

elections.  I therefore urge the Hon’ble Minister of Education, in coordination 

with the Ministries of Finance and Labour, to exempt pre-RTE appointees from 

mandatory TET, restore the Old Pension Scheme, fill all vacant posts, halt 

school mergers, restrict teachers to academic duties, regularise contract 

teachers with full social security and minimum wages, ensure timely 

implementation of the Eighth Central Pay Commission, and provide 

appropriate electoral representation to Primary School Teachers.  

_________ 

 

माननीय सभापित : आइटम नंबर 19, केÆ þीय बजट पर सामाÆ य चचाª ।  

 माननीय सदÖ य डॉ. शिश थłर जी । 

14.02 hrs 

UNION BUDGET, 2026-2027 – GENERAL DISCUSSION 
 

DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Thank you very much, 

Mr. Chairman. May I have your permission to speak seated? I am afraid I have 

a fracture in my foot. 

HON. CHAIRPERSON: You are permitted, Sir. 

DR. SHASHI THAROOR: Thank you, Sir, for granting me the honour of 

voicing, on behalf of the Indian National Congress, my perspective on the 

Union Budget presented by the hon. Finance Minister, whom I am glad to see 

in the Chamber. 
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         Last year, when I was standing in this very place, I had remarked that the 

2025 Finance Bill reminded me of the garage mechanic who said, “I could not 

fix your brakes, so I made the horn louder”. Looking at the Budget this year, I 

am saddened to observe that though the horn has been muted, there has not 

been enough movement, for this Budget too appears to be a squandered 

opportunity, equivalent to rearranging the airbags on a crashing car, while 

assuring the passengers that the chassis is sturdy and they will feel better 

afterwards. 

         This Budget is praised for prudence, but prudence without vision or 

fairness is hollow. It ignores unemployment, it ignores rising living costs, and it 

ignores inequality, offering little to address the real struggles and aspirations of 

the Aam Aadmi. The Government speaks endlessly of welfare, but its spending 

tells a very different story, behind flashy announcements like chronic 

underutilisation and administrative failure. Media reports show that of the over 

Rs.5 lakh crore budgeted for 53 major welfare and infrastructure schemes last 

year, barely 41 per cent was spent in the first nine months of the fiscal year. 

         Take the Jal Jeevan Mission, allotted Rs.67,000 crore, it managed to 

spend an astonishingly low Rs.31 crore in nine months. The much-touted PM 

Schools for Rising India Scheme spent only Rs.473 crore out of Rs.7,500 

crore. More shocking of all, the Pradhan Mantri Anusuchit Jaati Abhyudaya 

Yojana, meant for the socio-economic upliftment of the Scheduled Castes, 

utilised merely Rs.40 crore out of Rs.2,140 crore. 

         This is not governance, Mr Chairman, this is headline management. 
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Where promises are loud, like that horn, budgets are grand, but delivery is 

conspicuously absent. The Budget this year has landed with a thud, not 

because of what it contains, but because of what it omits. Behind claims of 

fiscal prudence lie a more uncomfortable reality. The Indian State is shrinking, 

not by design, but by compulsion. Government expenditure as a share of GDP 

has declined over the past decade, briefly rising during the pandemic before 

reverting to close to the 2016 levels, driven by stagnant revenue mobilisation. 

         Tax receipts have remained flat relative to GDP, disinvestment has 

underperformed, and non-tax revenues increasingly rely on extraordinary 

transfers such as Reserve Bank of India dividends, an unsustainable substitute 

for a stable revenue base. More troubling is the shift in the tax burden towards 

individuals, bearing a greater share of the tax burden than corporations, 

despite sharp post-pandemic profit growth. 

         To elaborate further, in fiscal year 2017, corporate taxes were 3.2 per 

cent of GDP, and personal income tax was 2.3 per cent. In fiscal year 2017, 

that is 10 years later, they are projected to be 3.1 per cent for corporations and 

3.7 per cent for personal income tax of individuals. So, your revenue is coming 

disproportionately from the individual taxpayers. 

Fiscal consolidation since COVID has been achieved largely through 

expenditure compression, presenting necessity as virtue and compulsion as 

choice. Within these constraints, the Government has relied on low-cost 

measures such as tax simplification and targeted incentives, but the Budget 

offers no credible medium-term framework linking spending to employment 
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and productivity. Capital expenditure is emphasised, yet weak demand, 

stagnant wages, high youth unemployment, compressed welfare spending, 

and inadequate devolution to States, all persist, leaving India fiscally 

disciplined but developmentally constrained, without the revenue capacity or 

strategic clarity to deliver real economic security for the aam aadmi. This is 

why, Mr. Chairman, this is what I call an underwhelming Budget.  

Let me look at specific sectors. M.S. Swaminathan had famously said, "If 

agriculture goes wrong, nothing else will have a chance to go right." This, I 

believe, is as good a starting point as any.  

Mr. Chairman, it is high time we stop treating agriculture as some issue 

that will sort itself out, because 46.1 per cent of India's workforce and 60 per 

cent of our population depend on agriculture and allied activities. Despite 

agriculture contributing 16 per cent to 17 per cent of GDP, it receives only 

three per cent of this Union Budget, 1.62 lakh crore, which is a 5.1 per cent cut 

from last year's 1.71 lakh crore. This underinvestment is all the more alarming, 

Mr. Chairman, given the existential threats facing Indian agriculture today. This 

sector, vital as it is, is increasingly threatened by climate change and 

misaligned farming practices. Nearly two-thirds of the country are prone to 

drought and the toll of weather-related disasters has been severe, yet the 

Fasal Bima Yojana, meant to protect farmers, has failed. Flawed assessments 

and opaque settlements have reduced compensation to token amounts – 1 

rupee, 3 rupees, 21 rupees – as your Minister himself has acknowledged, 

turning protection into systemic injustice. Matters are worsened by cuts that 
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leave the scheme at its lowest budget allocation in eight years, fuelling fears 

that new initiatives will repeat a familiar cycle of announcement without 

commitment, as seen last year when grandly announced missions on cotton 

technology, pulses, vegetables, fruits, and hybrid seeds, all quietly faded, with 

zero funding in the revised estimates. These announcements are like modern 

courtships – promises without commitment. That is what this Government does 

to us.  

At a time when farm distress is deepening, the Budget's silence on 

revising the PM-Kisan Nidhi disbursement speaks louder than any promise 

made elsewhere. हमार े िकसानŌ कì आय दोगनुी करने का वायदा तो आपस ेपूरा हो नहé 

पाया, कम स ेकम उनकì सÌ मान िनिध ही बढ़ा दीिजए । िपछल ेछ: सालŌ स ेयह िसफª  6000 Łपय े

पर ही अटकì हòई ह ै।  

While there is an imperative need for breakthroughs in research and 

development and AI-driven agricultural technologies, paradoxically, funding 

allocations for agricultural research and education have dipped by 4.8 per cent 

from the previous year's 10,466 crore. That is down to 9,967 crore, decreasing 

precisely when the Finance Minister is announcing new AI schemes. Frankly, 

Madam, touting a new AI app when the majority of our farmers cannot afford 

fertilisers, harvesters or tractors seems rather detached from reality, except of 

the virtual kind.  

This Budget speaks at length about crops from cashews to coconuts, yet 

ignores one of agriculture's most persistent concerns – pepper. Once hailed as 

black gold, the sector is now in distress in my State. In Kerala, which is one of 
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the country's leading producers of pepper, output has fallen from 40,000 plus 

tonnes to 30,000 tonnes, and is projected to decline by a further 28.7 per cent 

in the foreseeable future. The uncomfortable truth, Mr. Chairman, is that our 

spice market faces such deep challenges today that if history repeated itself, 

the British might not even bother looting us for it.  

Next, I turn to unemployment. This House has had this conversation far 

too many times. We recite the same statistics, express the same concerns, 

and then move on, while unemployment quietly worsens. The data at the end 

of 2025 makes one thing unmistakably clear. Rural unemployment has 

stagnated at 3.9 per cent, while urban unemployment continues to rise, ending 

at 6.7 per cent in December. However, the crisis is now starting to concentrate 

in our cities, where aspirations and frustrations are colliding. And yet, even the 

Centre’s flagship responses have failed to rise to the moment. 

Under the Pradhan Mantri Kaushal Vikas Yojana, barely 41 per cent of 

certified candidates secured placements. More than half of these jobs were 

concentrated in just five sectors. And of Rs. 1,380 crore released, Rs. 278 

crore remained unutilised. The Prime Minister Internship Scheme tells a similar 

story. The allocation is Rs. 10,831 crore. The Ministry has spent only Rs. 526 

crore in the first nine months. This pattern is recurrent. In the fiscal year 2025, 

allocations were cut after large unspent balances, with actual spending at just 

Rs. 680 crore. So much for creating employment, when we cannot even spend 

the money allocated for the purpose of creating employment. And what of gig 

workers, the backbone of our new economy? There is no mention of them in 
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this Budget. Their welfare has been deprioritised at a time when unrest is 

growing over the absence of clearly defined benefits, time-bound claims and 

appeals mechanisms, and mandatory disclosure of work hours, earnings, and 

deductions. This silence further weakens gig workers’ access to social security 

in practice. 

Any discourse on the workers of our country stands incomplete without a 

discussion on MGNREGA, now replaced by the ambitious VB-G RAM G Act. It 

increases guaranteed workdays from 100 to 125 and introduces weekly wage 

payments, but at the same time hollows out the legal employment guarantee. 

While MGNREGA was demand-driven, fully Centrally funded for unskilled 

wages, and rooted in decentralised planning, the new Act caps Central funding 

through State-wise normative allocations, shifts 40 per cent of wage costs to 

most States, and allows the scheme to be paused for up to 60 days during 

peak agricultural seasons, thereby shrinking the real window of guaranteed 

work. Once a State’s allocation is exhausted, workers’ statutory right to 

employment effectively ends. This converts an open-ended, rights-based 

programme into a budget-restricted, Centrally rationed scheme where fiscal 

ceilings override legal entitlements. 

The VB-G RAM G scheme has received a massive allocation of Rs. 

95,000 crore in this Budget, yet it has a major, overlooked flaw that needs to 

be addressed as soon as possible, Madam Minister. It attempts inclusion but 

perhaps unintentionally drives technological exclusion. MGNREGA trusted 

panchayats and gram sabhas to plan work based on local needs and 
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community strengths, but the VB-G RAM G Act mandates dashboards with 

GIS tools, PM Gati Shakti layers, and central digital stacks. Local priorities are 

filtered through a Viksit Bharat National Rural Infrastructure stack, making 

biometrics, geotagging, dashboards, and AI audits statutory requirements. 

Thus, for millions of rural workers, a single technological failure can mean 

exclusion without appeal, and work without consideration of skills. 

When millions are struggling to find work, the least the Government can 

do is to ensure that they move freely across the country to seek opportunities. 

But here too, Mr. Chairman, we see a pattern of neglect that is as consistent 

as it is shameful. Nowhere is this neglect of connectivity clearer than in Kerala. 

Despite repeated demands for new railway lines to decongest existing routes, 

the State finds no mention in the Finance Minister’s much-touted seven high-

speed railway corridor initiative. One is compelled to ask: does strategic 

connectivity end where political inconvenience begins? The consequences of 

this neglect are borne daily by passengers and railway staff alike in my State. 

Chronic overcrowding has pushed passenger capacity to dangerous limits. 

Sanitation has visibly deteriorated. Even basic facilities remain inadequate. 

It is telling, Mr. Chairman, that locomotive pilots, entrusted with the 

safety of thousands, are forced to work without assured access to toilets. For 

passengers, the experience is no better – overcrowded coaches, unsanitary 

conditions, and a steady erosion of dignity that no glossy brochure can 

conceal. 

These failures are structural, they are not incidental. The railways’ 
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sanctioned strength across categories stands at over two lakh, yet only about 

1.59 lakh employees are in service. This staffing deficit compromises safety, 

delays operations, and stretches frontline workers beyond reasonable limits. A 

railway system cannot run on announcements alone; continued under-

investment in capacity, personnel, and basic human conditions risk turning the 

nation’s lifeline into a symbol of administrative exhaustion. It is not just 

railways. We hear of national corridors and maritime ambitions, but Vizhinjam 

Port – India’s gateway to global trade and the only port that can host the 

world’s largest container ships – remains treated as a local afterthought, with 

no central support announced for the road and rail connectivity that is 

hampering its potential as a world-class transshipment port.  

Similarly, while 20 new National Waterways are to be operationalised, it 

remains unclear how many, if any, will benefit Kerala. Ship repair ecosystems 

are promised in Patna and Varanasi, but not in a State with 44 rivers and a rich 

inland waterway network. Our coastal communities face the deadly peril of sea 

erosion that has already leached so much of our territory into the sea, but there 

is no money for the sea-walls and groynes so essential for coastal protection. I 

have been raising this repeatedly in the House over the last 15 years. The 

Centre tells me it is the State’s problem and the State says it has no money. 

So, we continue losing our territory, our seafront, to the marauding ocean. The 

lives and livelihoods of our fisherfolk, mostly living below the poverty line, are 

apparently of no concern to our budget-makers either. If maritime connectivity 

disappoints, hon. Chairman, should we rely on the air? The Regional 
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Connectivity Scheme promised to give wings to the aam nagrik, to lift 

aspirations off the ground and make the skies accessible to all. Yet, today, 

many of those promises lie grounded. Nearly a decade on, at least eleven 

airports launched under the UDAN scheme have seen flights taper off or 

disappear altogether – leaving runways without aircraft, terminals without 

passengers and skies conspicuously empty. 

Last year, we were promised a modified UDAN with 120 new 

destinations and four crore passengers. But in this Budget, hon. Chairman, 

UDAN does not even earn a mention. Not just that, but for fiscal year 2024-

2025, a total of 81 airports owned and operated by the Airports Authority of 

India have incurred financial losses. Duopolies have led to declining service 

quality, with the IndiGo fiasco exposing the vulnerabilities of our airline 

industry. When aviation policies cannot stay airborne beyond announcements, 

one must ask whether this Government is still committed to democratising the 

skies as it claims, or rather as the Minister claimed last year. 

Hon. Chairman, if connectivity cannot move people physically, one 

would hope education might lift them socially and economically. But here too, 

we see a betrayal of promises. India speaks of global excellence while 

presiding over domestic neglect. The National Education Policy promised six 

per cent of GDP for education; years later, spending remains at barely four per 

cent, with the Union Government contributing only 0.4 per cent, leaving the 

States to shoulder an unsustainable burden. The consequences are visible 

and damaging. Over one and a half lakh schools lack electricity, thousands 
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lack toilets, ramps, or basic facilities for children with disabilities, and the 

foundations of learning continue to crumble, even as we advertise world class 

universities. This neglect hits the most vulnerable the hardest. For the 

Scheduled Castes, enrolment falls from 99 per cent at the preparatory stage to 

70 per cent at the secondary level; for the Scheduled Tribes, from 99 per cent 

to just 67 per cent. These numbers reveal a system where poverty pushes 

students out of classrooms and into premature work.  

We are told artificial intelligence will shape our future, yet only 52 per 

cent of Government schools have functional computers and just 58 per cent 

have internet access. When is artificial intelligence going to come to these 

schools? Madam Minister, technology without access is not transformation. It is 

exclusion by design. Continued underfunding paired with grand promises will 

not uplift our children. It will mortgage India’s future at a discount.  

Hon. Chairman, if education is one pillar of development the 

Government should care about, health is surely the other. 

Budgets may speak in numbers, but nations are built in flesh and blood, 

and any Budget serious about India's economic potential must invest in human 

capital. It is because healthcare is not charity, it is foresight. Yet, public health 

spending remains below two per cent of GDP, missing even the Government's 

own promise of 2.5 per cent after COVID.  

An allocation of over Rs. 1 lakh crore to the Health Ministry may sound 

impressive, but ambition must be measured in proportion not in numbers. The 

consequences are now visible beyond government hospitals. Since 2019, over 
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600 private hospitals have exited the Ayushman Bharat Jan Arogya Yojana, 

revealing the fragility of coverage without delivery.  

Insurance that arrives late is merely distress deferred. Meanwhile, the 

fundamental determinants of health -- clean air, safe water, nutritious food, and 

mental well-being -- continue to deteriorate even as disputes rise and mental 

health indicators worsen. A nation that seeks economic greatness cannot 

afford to economize on the health of its people.  

Madam, while you propose exempting seven additional rare disease 

drugs from import duties, your Centres of Excellence for rare diseases are few, 

unevenly distributed, and unable to utilize even the insufficient funds allocated, 

leaving thousands of patients to die every year for lack of treatment. And 

nowhere is this pattern of neglect more glaring than in the case of the long-

promised AIIMS in Kerala. The promise was announced in the first year of the 

NDA Government, but the promise still remains unrealized.  

A State with one of the strongest public health records in the country 

continues to wait, while this Budget, like its predecessors, offers neither clarity, 

nor timelines, nor urgency. 22 AIIMS have been sanctioned across India, Mr. 

Chairperson. But when it comes to Kerala, the silence is deafening. An AIIMS, 

that is not even a dot on the map, is not institution-building, it is institutional 

disregard. Kerala does not lack need, capacity or credibility. What it lacks, it 

seems, is visibility in this Government's priorities. Why, Mr. Chairperson, is 

Kerala invisible to this Government? I would like to know.  

Equally telling is the silence on air pollution. After months of public 
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outrage and choking headlines, the Finance Minister's speech found space for 

everything except the air we breathe. The National Clean Air Program still runs 

on 2009 standards, weaker than the WHO's PM 2.5 norms, even as pollution 

control funding has been cut from Rs. 1,300 crore to Rs. 1,091 crore this year. 

A Budget that saves on rupees, but ignores the air that its citizens breathe 

reduces development to bad arithmetic, not good progress.  

Mr. Chairperson, the announcement of three new National Institutes of 

Pharmaceutical Education and Research or NIPERs raises a troubling 

question of balance and intent once again. I am sorry to return to my State, but 

Kerala, despite being one of the country's strongest public health ecosystems 

and having a proven record in healthcare delivery, once again went 

unaddressed even as NIPERs are concentrated and clustered in Northern and 

Eastern India and a single institute in Hyderabad is expected to serve the 

entire South. This imbalance is not new. I flagged it two years ago when I was 

the Chairperson of the Standing Committee on Chemicals and Fertilizers.  

At a time when over 60 per cent of India's 8,500 MSME drug units lack 

support to adopt even Good Manufacturing Practices, such skewed 

institutional allocation risks shrinking, rather than strengthening, our 

manufacturing base. It also does little to reduce our dependence on China for 

nearly two-thirds of key active pharmaceutical ingredients or to correct India's 

anaemic R&D investment of just 0.64 per cent of GDP with even large pharma 

firms spending under one per cent of net sales on their research. The result is 

predictable -- limited innovation, continued reliance on low-cost biosimilars, 
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and life-saving biologics priced far beyond the reach of most Indians when 

public health spending remains so much below the GDP target of 2.5 per cent.  

Without correcting regional imbalance and backing institutions with 

serious R&D support, this NIPER initiative risks sounding visionary while 

delivering exclusion.  

Now, all of these shortcomings in the sectors I have surveyed - in 

infrastructure, education, and healthcare - might have been bearable if at least 

the economic burden was distributed equitably. But, as per the UNDP 

Inequality Adjusted Human Development Index, India ranks the lowest of all 

BRICS countries at 130!  

The silent shock absorbers of this economy are the middle-class. They 

are now cracking under the strain. The symbols of success we see today - 

smartphones, cars, lifestyle assets - are often sustained by EMIs, leaving the 

aam aadmi little room for health insurance, savings, or medical emergencies. 

Credit cards, once a luxury or a convenience, have now become a lifeline. 

Defaults rose 28 per cent last year to Rs. 6,742 crore, not because Indian 

households are reckless, but because they are running out of room to breathe.  

With Rs. 2.9 lakh crore in outstanding dues and 10.5 crore cards in 

circulation, borrowing has become the price of staying afloat. Even as 

households struggle, the tax burden has quietly shifted onto them. Personal 

income tax now contributes over half of all direct taxes, while the corporate 

share declines, as I mentioned earlier. While last year's Budget at least 

acknowledged middle-class housing stress through the SWAMIH Fund, this 
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Budget offers only silence. 

Inflation may look subdued on paper, but for citizens the cost of living 

has merely been shifted. When the State fails to provide clean air, safe water 

and uncontaminated food, households are forced to buy privately what should 

be public goods, air purifiers, water filters, basic safeguards. This burden is 

unequal. The privileged can protect themselves, while the poor remain 

exposed. A nation cannot grow by exhausting the very people who sustain it. 

The aam aadmi, who are financing this Government, are being sent 

deeply troubling signals on taxation. A one-time concession allowing Special 

Economic Zone manufacturing units to sell domestically at reduced duties is 

little more than tokenism when the SEZ ecosystem itself is collapsing, with 

hundreds of zones shut and employment in freefall.  

More disturbing still is the withdrawal of income-tax exemption on 

disability pensions for Defence personnel. This move weakens social 

protection for disabled veterans who have risked their lives for our country and 

draws an indefensible line between service-related disabilities, an abdication of 

the State's moral duty to those who have made such sacrifices for the nation.  

I would like to acknowledge that, amid this disaster and disorder, there 

has been some measure of fiscal discipline. The fiscal deficit has edged down 

from 4.5 per cent to 4.4 per cent. The Minister speaks of a further reduction to 

4.3 per cent. That may sound reassuring on paper. But I have been in this 

House long enough to remember when her predecessor, the late Arun Jaitley 

as Finance Minister, set a target of 3.5 per cent. We are nowhere near that 
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benchmark today, yet we seem eager to applaud ourselves for settling at a 

much higher number. Perspective matters, and without it, these figures lose 

their meaning, especially when they fail the only test that truly counts - whether 

the aam aadmi has more money in his pocket, whether he has wages that 

keep pace with prices, whether she or he has a life that is becoming easier. 

Fiscal prudence cannot be celebrated in isolation when household budgets 

remain under strain and economic security is elusive for millions.  

In this Budget, the Union Government has once again doubled down on 

an infrastructure-led growth strategy, raising capital expenditure to Rs. 12.2 

lakh crore on the assumption that public capex will crowd in private investment 

and generate jobs. But this promise has yet to materialise. In fact, it has not 

materialized at all during this Government’s tenure. Private investment 

throughout remains sluggish, labour-intensive sectors are crowded out by 

capital-heavy projects, and welfare spending has been compressed with key 

subsidies and social sector allocations falling short of stated goals.  

The burden has increasingly been pushed onto States without adequate 

devolution of tax revenue. Meanwhile, unemployment, particularly among 

educated youth, remains distressingly high and capacity utilisation continues to 

remain below levels that would trigger a genuine private investment cycle.  

In this context, the capex-centric approach appears less like a strategy 

for inclusive growth and more like a gamble that ignores weak demand, 

joblessness and the lived economic distress of the ordinary citizens. 

Mr. Chairman, no country can build its future on slogans and headlines 
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alone. India’s expenditure on research and development remains frozen at 

around 0.6 per cent of GDP – well below not just advanced economies, but 

even several emerging ones. China spends roughly 2.4 per cent, Brazil over 

one per cent, the United States 3.5 per cent, and South Korea nearly five per 

cent of GDP. Any nation that seeks to become a hub of manufacturing and 

knowledge cannot afford to treat research and development as an 

afterthought. I would strongly urge the hon. Minister to treat R&D as a core 

national priority.  

Turning to our urban centres, the same reluctance to innovate is evident 

in the Smart Cities Mission, which today stands as a symbol of unfulfilled 

promises. Nearly a decade after its launch, deadlines have been repeatedly 

pushed back from June, 2023 to December, 2025 without meaningful 

transformation on the ground. Assertions of 96 per cent completion ring hollow 

for citizens of Thiruvananthapuram or Warangal or Silvassa or Port Blair, 

where projects remain unfinished. Large parts of the Northeast continue to fall 

behind, leaving even the Parliamentary Standing Committee unconvinced. 

Rather than reshaping urban living, the Mission has largely refurbished select 

elite enclaves, while essential services for millions remain neglected.  

I cannot mention the newly announced interim trade arrangement with 

the United States, which has emerged just after the Minister’s speech. It 

appears far less like a free trade agreement and far more like a pre-committed 

purchase that overturns the very idea of reciprocity. How can one justify a so-

called reciprocal tariff structure where tariffs of 18 per cent apply on one side 
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and zero on the other?  

At a moment when India’s total bilateral trade with the U.S. is 

approximately 130 billion U.S. dollars and our trade surplus is only about 45 

billion U.S. dollars, how have we undertaken to purchase 500 billion U.S. 

dollars’ worth of American goods over five years? This converts a surplus into 

a prolonged deficit not through market forces, but through executive 

assurances. No major economy has ever voluntarily undermined its own trade 

leverage in this fashion.  

While the United States continues to levy import duties of up to 18 per 

cent, we appear – based on the joint US-India statement now circulating – to 

have agreed to slash our tariffs to near-zero levels, open up agriculture, 

weaken data localisation norms, dilute intellectual property protections, and 

even redirect strategic energy imports, particularly away from Russia, in order 

to meet purchase commitments. This cannot be described as strategic 

balancing. It amounts to economic pre-emption.  

Parliament has not been informed how farmers, MSMEs, and domestic 

industry will be safeguarded, nor why India has willingly relinquished its 

negotiating strength without securing proportionate market access or policy 

flexibility in return. I am aware the Government will ask us to wait for the final 

agreement expected in mid-March, but these concerns exist today and must 

be acknowledged now. The Government’s claim that India has obtained a 

better deal than China, Vietnam, or other Asian economies does not bear 

scrutiny.  
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While India may have received tariff reductions of one or two percentage 

points, no East Asian economy has agreed to deliberately erode its trade 

surplus with the U.S. through guaranteed purchase obligations. In fact, China, 

Vietnam, and several ASEAN nations have expanded their trade surpluses 

with the U.S.  even amid escalating trade tensions. This ambiguity directly 

affects the credibility of the Budget itself.  

When both the Minister of Commerce and Industry and the Minister of 

External Affairs were questioned about these commitments, no clear answers 

were provided regarding their scale, timeline, or fiscal impact. I raise this in the 

context of the Budget because its key budgetary assumptions on trade 

balances, external financing requirements, and overall macroeconomic stability 

rest on information that Parliament neither possesses nor has been given.  

A Budget prepared under such opacity is not merely incomplete; it asks 

this House to endorse figures without understanding the liabilities that may 

soon arise from this trade arrangement. I do want to say that when two 

Ministers pass responsibility back and forth, each claiming it falls outside their 

remit, accountability disappears and Parliament is then left examining a Budget 

that conceals obligations the Government seems to lack the courage to admit 

openly. 

 In short, Mr. Chairman, the real weakness of this Government's Budget 

lies in its implementation, where rhetoric is not matched by reality. Let me 

quote that famous verse once again by Mirza Ghalib which I think perfectly 

captures our reality today as reflected in this Budget and its aspirations:  
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“हम¤ मालूम है जÆ नत कì हकìक़त, 

लेिकन िदल बहलाने के िलए ग़ािलब यह ´ याल अ¸ छा है ।” 

That seems to be what we have had inflicted upon us. We know the 

reality behind these claims, these tall promises, these narratives of model 

governance, but they are not policies grounded in outcomes. They are 

carefully curated illusions, glossy schemes, utopian projections. They might 

soothe the imagination, िदल तो बहलाता है, but everyday life for the ordinary 

citizen of India has remained unchanged. Hope is repeatedly sold, but delivery 

remains perpetually deferred. Viksit Bharat by 2047 is an admirable ambition, 

safely more than two decades away.  

This Budget offers no credible pathway to reach it. Instead of narrowing 

the gap, it widens it. Unemployment continues to rise, poverty hardens, jobs 

remain scarce, wages remain stagnant. Small businesses already gasping for 

relief are smothered under layers of compliance, while informal workers, gig 

workers who sustain our economy with their labour are pushed further into 

invisibility and insecurity. Government promises railways, yet stations crumble. 

They speak of flight, yet UDAN has flown away. Our pepper, once celebrated 

as black gold, withers under neglect. Our long coastline stretches endlessly, 

but is ignored when it comes to protecting it. Education is curtailed precisely 

when it should be expanded, while the rhetoric of world-class technology and 

AI grows louder. One and a half lakh schools still function without electricity, 

yet Viksit Bharat is spoken of as if the lights are already on.  

When vision is severed from reality, it ceases to be an aspiration and 
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becomes merely an illusion. A truly Viksit Bharat will not be built on slogans, 

Mr. Chairman, not built on speeches or symbolism, but on delivery that 

reaches the last citizen of India. Turning promises into outcomes is not a 

favour; it is not a choice; it is our kartavya; it is your kartavya, may I say to the 

Government. Thank you, Mr. Chairman. Jai Hind. 

SHRIMATI APARAJITA SARANGI (BHUBANESWAR): Hon. Chairman, Sir, it 

is my pleasure and privilege to speak on the Union Budget for the financial 

year 2026-27. Thank you, Chairman Sir, for giving me this opportunity. At the 

outset, I commend hon. Finance Minister, Madam Nirmala Sitharaman, for 

giving to this country of 1.4 billion people her ninth consecutive Budget, a 

Budget which reflects her commitment, the commitment of the Government, 

the conviction of the Government, and the consistency of the Government. 

As I stand here to speak, I am reminded of a few words from Rig Veda, 

the oldest of our Vedas: 

“संग¸छÅवं संवदÅव ं

सं वो मनांिस जानताम ्।”  

 हम साथ बोल¤, हम साथ चल¤, हमारी भावना और हमारी सोच एक िदशा म¤ हो ।  

My dear colleagues, we are all moving towards one and only one goal in 

the country, and the goal is to make India Viksit Bharat by 2047. I can say with 

all conviction at my command that this particular Budget of the financial year 

2026-27 is definitely a very strong step in our common journey. For the sake of 

clarity, I must say, my dear friends, that our Finance Minister, Madam Nirmala 

Sitharaman, framed the blueprint around three kartavyas. One, to accelerate 
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and sustain economic growth; two, to fulfil the aspirations of the people and 

build their capacities; and three, to align with our core objective of सबका साथ, 

सबका िवकास ।   

बंधुगण, यह ऐितहािसक बजट िसफª  सं́ याओ ंका संकलन नहé ह,ै बिÐक यह ‘िवकिसत 

भारत’ कì याýा म¤ हम सबके िलए एक माइलÖटोन है, एक िनणाªयक मील का पÂथर ह ै। यह हमारी 

आिथªक िÖथरता, सधुार और हम सबके सामूिहक आÂमिवĵास का दÖतावेज ह ै। 

My dear colleagues, this particular Budget of the Union Government 

comes at a time when India is actually moving fast in its growth trajectory. We 

must accept and acknowledge this. This is the first Budget of the second 

quarter of the 21st Century and that is why it is very important for all of us and 

for 1.4 billion Indians.  

Friends, we are aware of the fact that in 2014, we were the 10th largest 

economy, and at this juncture, our microfinance fundamentals are very strong. 

We are the fourth largest economy, bypassing Japan and we are going to be 

the third largest economy, bypassing Germany very soon. Our forest reserves 

are very high. Our exports have gone beyond 800 billion dollars. I must say 

here that we have all been listening about the inflation rate. However, at this 

juncture, in December 2025, inflation is at 1.7 per cent. While I say this, I must 

say that between 2011 and 2014, the average inflation of this country was 9.8 

per cent. I must say this and I think, all of us sitting in this House must 

appreciate this.  

Friends, all of us have been talking about the employment rate. It has 

been declining, and at this juncture, it stands at 4.8 per cent. We must realise 
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this. 

हमारा देश िवदेशी िनवेशकŌ (फॉरेन इÆवेÖटसª) के िलए एक भरोसेमंद गंतÓय कì तरह 

उभरकर आया ह ै। हम सबको यह समझना होगा िक इस तरह कì जो आिथªक िÖथित ह,ै जब िवĵ 

म¤ हमारी ÿशंसा हो रही ह,ै हम मज़बूत ज़मीन पर खड़े ह§, तो यह कोई संयोग नहé ह ै। यह हमार े

अनशुािसत िव°ीय ÿबंधन, संरचनाÂमक सधुारŌ और ÖपĶ नीित का ÿमाण ह ै । म§ आदरणीय 

ÿधानमंýी जी कì सोच, दूरदिशªता और मागªदशªन को नमन करती हóं । 

The analysis of the Budget of the financial year 2026-27 makes it 

abundantly clear that the Indian Government has chosen the path of long-term 

growth. This is not impulsive growth or a short-term stimulus. This has been 

possible by sustained and continuous investment in infrastructure, in 

institutions, in industrial capacity, and upskilling. We must realise this. These 

four things which I talked of are extremely important when a country aspires to 

become a developed nation.  

As was told by hon. Madam Sitharaman in her speech, the expenditure, 

today stands at Rs. 53.5 lakh crore. We must remember this. The fiscal deficit 

stands at 4.3 per cent of the GDP.  

My dear friends, we are in a very difficult global settings. I think, all my 

esteemed colleagues who are present in this House are aware of this. It is an 

age of global uncertainty. In this age of fractured global order, the Government 

of India has decided to keep building “चरैवेित-चरैवेित” । We must remember this.  

There is a massive scale-up in public capital expenditure. I remember, in 

2014, it was just rupees two lakh crore. We must appreciate that from rupees 

two lakh crore in 2014-15, it has gone up to Rs.11.2 lakh crore in 2025-26. 
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Now, with all pride and as a citizen of this country, I can say that the public 

capital expenditure has gone up to Rs. 12.2 lakh crore, which is 4.4 per cent of 

the GDP, registering an increase of 10 per cent over the last year. 

 Friends, we are aware of the fact that if the capital expenditure grows, 

then, it definitely has a large multiplier effect on the economy.  

Now, I would like to mention about urban transformation. Urban 

transformation is a very significant pillar of the Budget. Madam Sitharaman 

talked about engines of growth. The cities, the big towns are today the engines 

of growth. A wonderful concept was brought about and placed before all of us, 

and that is the ‘city economic regions’ focusing on tier II and tier III cities. This 

has been thought about by the Government. Every city economic region will be 

given Rs. 5,000 crore over a period of five years to build infrastructure, and we 

know what will happen. There will be less/reduced pressure on the mega cities 

and also it will foster balanced development in the process. All of us know that 

no country ever can actually become a developed nation without having a 

manufacturing competitiveness, and our Government has tried to give a 

substantial push to manufacturing competitiveness idea. This will not only 

create jobs but also help promote our exporting community in the long run.  

The allocation of Rs. 10,000 crore to bio-pharma sector will not only help 

our people take care of their health care needs but it will also lead to huge 

exports. Similarly, there was a mention of many important areas which I think 

we must be talking about wherever we are. India has really advanced forward. 

There is focus on Semiconductor Mission 2.0, nuclear sector, rare earth 
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corridors, data centres and electronics components mission, with a whopping 

Rs. 40,000 crore as the allocation. I am sure these investments will lead to less 

import dependency and make India future ready. I think, these are the things 

that we are thinking about our country and I underscore the fact that we are 

intending to become Viksit Bharat by 2047 and that is why we have to be 

future ready. The provision of 4,000 e-buses is definitely going to enhance 

regional connectivity.  

My dear friends, 20 new national waterways, expanded road networks, 

freight corridors, seven high-speed rail corridors and multi-modal logistics 

system are giant and are towards a more competitive resilient, confident and 

self-reliant Viksit Bharat by 2047. We may like it, we may not like it, but we 

need to accept this.  

My dear friends, I take this opportunity to convey our immense 

gratefulness to our hon. Prime Minister for going for almost nine free trade 

agreements and trade deals with a couple of countries in the last couple of 

years. Again, there would be critics, there would be nay-sayers but I know, to 

every action of Prime Minister Modi there is an equal and opposite negative 

reaction from my right side. Free trade agreements and trade deals have been 

signed with New Zealand, UK, Oman, Australia, European Union, consisting of 

27 nations, and very recently with the US. This is an indication of a particular 

thing which, I think, we need to appreciate. This is an indication of the fact that 

the Government of India, under the leadership of our Prime Minister, knows 

how to navigate in a difficult world order. I talked about difficult global settings. 
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We are aware of that and in this difficult world order, the Government of India 

for the past couple of years, about 10-12 years, has acquired the ability, the 

capability, the talent to navigate successfully. In this Budget, a number of 

customs duties and Import Duties have been withdrawn and this is for good. 

This is to help the exporting community.   

 Friends, I would like to give certain examples which, I think, all of us 

need to appreciate. We have allowed duty-free import of ingredients by 

seafood exporters, allowing three per cent of the Free on Board value of 

exports to be imported duty free by textile and leather goods, and allowing SEZ 

units to sell in Domestic Tariff Area at concessional duty. These are extremely 

progressive and pragmatic ways of strengthening our exporting community. 

 My dear friends, our Prime Minister and our Finance Minister have been 

talking all the while about the Micro, Small, and Medium Enterprises. I would 

say that they are the backbone of Indian economy, which are extremely 

important, and they contribute 35.4 per cent of the manufacturing output; about 

49 per cent of India’s total exports; and around 31 per cent of the national 

GDP.  

Now, with 7.47 crore MSMEs in the country employing around 33 crore 

people, MSMEs have emerged as the second-largest employer after 

agriculture. Our Government, under the visionary leadership of our hon. Prime 

Minister, recognizes this, and, that is why, Rs. 10,000 crore have been 

allocated as SME Growth Fund. There is a great concept and the concept is 

‘Nurturing the Champion MSMEs’. I think this is something very interesting and 
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very innovative, and we all need to stand together and appreciate. 

Friends, a healthy India is a prosperous India. And here, I must like to 

inform all of you, or, rather help you recall, that Madam Nirmala Sitharaman 

allocated Rs. 1.06 lakh crore for the Ministry of Health and Family Welfare in 

this Budget, and, this is a staggering 194 per cent increase over the 2014-15 

levels. In order to make our healthcare affordable and even accessible to many 

people, the customs duties and import duties have been withdrawn from 17 

cancer drugs and drugs of many diseases which are rare by nature. I think this 

is something for which our Government, Prime Minister Modi’s Government, 

needs to be commended and complimented.  

My dear friends, could anybody think about Animation, Visual Effects, 

Gaming and Comics (AVGC)? This Government is planning to raise about two 

million professionals by 2030 in AVGC sector. It is absolutely out-of-the-box 

idea. You may like it or not but this is highly innovative and an out-of-the-box 

idea of our Government. Now, here, the Government will be supporting the 

Institute of Creative Technologies, Mumbai to raise these professionals and to 

actually establish Content Creator Labs in about 15,000 secondary schools 

and 500 colleges. It is very easy for me to read out as my dear friend just did. 

When you are convinced about what your Government is doing, you know you 

need not read out from the papers. I know what our Government is doing and 

how my Government is making and ensuring that India moves forward. I do not 

have to look into the papers for data and statistics. We are convinced that the 

Government is moving forward and this confidence is coming out when we 
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speak about the Government’s good works.  

Friends, there is a very interesting thing. 

HON. CHAIRPERSON: Madam, kindly address the Chair. 

SHRIMATI APARAJITA SARANGI: Yes sir. Thank you. It is an interesting 

phenomenon and it is a challenge to ensure a sustained economic growth, 

and, also, at the same time, to keep fiscal deficit in check. And I am extremely 

happy to inform the House that we recognize and we appreciate that this 

Government has been doing that. Our growth momentum has been sustained 

and, at the same time, fiscal deficit is low at 4.3 per cent. As I have mentioned 

earlier, this is a challenge which has been taken on by the Government. The 

Union Budget for the financial year 2026-27 is definitely pragmatic, pro-people 

and balanced in nature. हम¤ सश³ त, आÂ मिनभªर और िवकिसत भारत बनना ह ै।  

 बंधुगण, आदरणीय ÿधान मýंी जी कì सोच, उनके िदµ दशªन, उनकì सकाराÂ मकता के 

सामन ेहम सब नतमÖ तक ह§ । म§ नमन करती हóं और उनके िलए दो पंिĉयां कहना चाहती हóं:- 

“म§ सोच भी बदलता हóं, म§ नजåरया भी बदलता हóं, 

मंिजल जान ेतक का जåरया भी बदलता हóं, 

और अगर बदलता नहé कुछ, 

तो िसफª  अपना लà य नहé बदलता हóं, 

अपना प± नहé बदलता हóं ।” 

  आप सबको बहòत-बहòत धÆ यवाद । कहना आसान ह,ै करना किठन ह,ै लेिकन हमारी 

सरकार आदरणीय ÿधान मýंी जी के बिलÕ ठ नेतÂृ व म¤ आग ेबढ़ती जा रही ह ै । आइए हम सब - 

‘संग¸छÅवं संवदÅव ंस ंवो मनांिस जानताम’्, यानी हम साथ चल¤, हम साथ बोल¤ और हम सबकì 

सोच तथा भावना एक िदशा म¤ हो । आपका बहòत-बहòत धÆ यवाद । 
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®ी अिखलशे यादव (कÆ नौज) : सभापित महोदय, सबस ेपहल ेम§ आपको धÆ यवाद देता हóं िक 

आपने मुझे बजट पर बोलने का समय िदया ह ै।  

 म§ इस िवषय पर तीसरा सदÖ य बोल रहा हóं । मुझ स ेपूवª कांúेस पाटê के नेता माननीय 

शिश थłर जी बात कर रहे थ ेऔर उÆ हŌन ेबहòत सार ेआंकड़े िदए ह§ । वही िमलते-जलुते आंकड़ े

हमार ेपास भी ह§ । जब कभी जवाब आए, तो उन आंकड़Ō का जवाब भी आए । जब वह अपनी बातŌ 

को खÂ म कर रहे थ,े तो उÆ हŌने िमजाª  गािलब का एक शेर पढ़ा । अगर यही शेर बीजेपी को पढ़ना 

होता, तो वे पढ़ते िक:– 

“हमको मालूम ह ैÖ वगª कì स¸ चाई, 

लेिकन िदल को बहलान ेको गािलब, 

इस ´ याल कì जगह सोच अ¸ छी ह ै।” 

  सभापित महोदय, यही फकª  ह ै- सबका साथ, सबका िवकास । म§ बोलने स ेपहल ेबजट को 

देख रहा था । म§ सरकार को िपछल ेकई सालŌ स ेचलते हòए देख रहा हóं । म§ कहना चाहता हóं िक:-   

“³ यŌ झूठे ´ यालŌ म¤ िदन-रात कर¤, 

जो बनाते ह§ हवा म¤ बातŌ के महल, 

आओ उनसे कुछ जमीनी बात कर¤ ।” 

  सभापित महोदय, बजट आने स ेपहल ेऔर बजट आने के बाद पूर ेदेश म¤ बहस चल रही 

थी िक अमåेरका को लेकर डील होने जा रही है । मुझस े पहल े अभी भारतीय जनता पाटê कì 

माननीय सदÖ या बोल रही थé । भारतीय जनता पाटê का यह प± ह ै िक हम लोगŌ न ेदिुनया म¤ 

बहòत सार ेदेशŌ स ेĀì ůेड एúीम¤ट कर िलया ह ै । म§ भारतीय जनता पाटê कì सरकार स ेजानना 

चाहóंगा िक अभी िकतने देश और बच ेह§, िजनसे आप Āì ůेड एúीम¤ट नहé कर पाए ह§? शायद कुछ 

ऐसे भी देश बच ेहŌगे, िजनस ेआपकì इ¸ छा होगी िक हम Āì ůेड एúीम¤ट कर ल¤ । अगर Āì ůेड 

एúीम¤ट हो भी जाते ह§, तो जो लोग कभी Łपये के बार ेम¤ बहòत िचंता करते थ,े वे कभी-कभी उसे 

उă स ेया उसको दूसर ेलोगŌ स ेजोड़ देते थ े।  
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15.00 hrs 

 इतने सब Āì ůेड एúीम¤ट होने के बाद हमारा łपया कहां पहòंचेगा और अमåेरका से डील 

नहé ढील हòई है । अगर यही डील होनी थी, तो µ यारह महीने इंतजार ³ यŌ कराया? सभापित 

महोदय, अगर यही डील होनी थी, तो µ यारह महीने िकस बात का इंतजार था? हमार ेकारोबाåरयŌ 

या उīोग से जड़ेु िजतने भी लोग ह§, उनके साथ यह परशेानी ³ यŌ हòई? बजट पर सबसे पहला 

सवाल यही है िक डील पहले बनी या बजट और बजट का हलवा यहां º यादा बंटा या वहां?  

सभापित महोदय, Ö वदेशी, आÂ मिनभªर ये शÊ द तो बहòत अ¸ छे लगते ह§, लेिकन जब यह 

डील हो गयी है, तो ³ या इस बजट को लाने से पहले आÂ मिनभªरता और Ö वेदशी को आपने अपने 

शÊ दकोष से हटा िदया है या इसको उÐ टे अथª म¤ िवलोम शÊ दकोष म¤ डाल िदया है? यह डील नहé 

है, जो हम आप सब समझ पा रहे ह§ शायद सÂ ता प± के लोग यह नहé समझ पा रहे हŌगे, लेिकन 

पूरा देश समझ रहा है िक हमने एक बार और अपना बाजार खोल िदया है । पांच सौ िबिलयन 

डॉलर का एकतरफा Ó यापार होगा, तो हमारी आÂ मिनभªरता कहां जाएगी? हमारा Ö वेदशी का नारा 

कहां जाएगा? हमारे देश कì जनता भाजपा से कह रही है िक जहां तक हम¤ मालूम है डील 

एकतरफा नहé होती है । ³ या यह वहां बनी और यहां पहòंची जैसे कोई एकप±ीय मामला रहा हो? 

जनता भाजपा से यह भी जानना चाहती है िक ज़ीरो बड़ा या अęारह? सभापित महोदय, भाजपा 

का गिणत यह है िक अęारह ज़ीरो के बराबर ह ै। ³ या अęारह ज़ीरो के बराबर है? देश के िकसानŌ, 

दकुानदारŌ और उīोगŌ को बचाने के िलए भाजपा के पास खोखले शÊ दŌ के अलावा कोई और 

सरु±ा कवच या संर±ण योजना है या नहé है? सभापित महोदय, म§ कहना चाहता हóं िक यह बजट 

िदशाहीन है । इस बजट म¤ कोई िवज़न नहé है िक वषª 2047 तक हमारा देश िवकिसत भारत बन 

जाएगा । हम जैसे लोगŌ, समाजवािदयŌ को तो सरकार से पहले ही उÌ मीद नहé थी और िजस 

सरकार से उÌ मीद न हो, उसके बजट से ³ या उÌ मीद होगी? इस बजट म¤ पीडीए के िलए कुछ भी 

नहé है । दिलत, िपछड़ा, मिहला, गरीब, अÐ पसं́  यक या नवयवुक के िवकास के िलए कोई योजना 

नहé लायी गयी ह ै। ऐसा लग रहा है िक सरकार ने इनके बार ेम¤ सोचना ही छोड़ िदया ह ै। हमारी 
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जीडीपी 7 परस¤ट है और जीडीपी कì नॉिमनल úोथ केवल 8 परस¤ट है, जो िक लगभग 12 परस¤ट 

होनी चािहए थी । इसका कारण लोगŌ के हाथ म¤ कम पैसा ह ैऔर कारण यह भी लगता है िक हमारा 

ÿाइवेट इनवेÖ टम¤ट नहé आ पा रहा है । जो लोग यह कहते ह§ िक हम ÿितÓ यिĉ आय बढ़ा रहे ह§, 

जो आंकड़े हमारे पास ह§, जो जानकारी हमारे पास है, वह यही कहते ह§ िक हमारी ÿितÓ यिĉ आय 

लगभग तीन हजार डॉलर ह ै। जब हम दिुनया से इतना ही जड़ु गए ह§, तो वषª 2025 कì जो र§िकंग 

है, उसम¤ हमारा Ö थान 144वां ह ै । जहां हम दस-बारह साल से इतना बजट ला रहे ह§, तो ³ या 

हमारे लोगŌ कì पर-कैिपटा इनकम नहé बढ़ पायी? इसी सदन म¤ कई बार यह पूछा गया िक जो 

लोग राशन ÿाÈ त कर रहे ह§, गरीबी रखेा से नीचे ह§ कम से कम उनकì पर-कैिपटा इनकम ³ या है, 

यह तो सरकार को बताना ही चािहए । इस बजट म¤ िपछड़ेपन को दूर करन ेके िलए कोई िवज़न 

नहé िदखता ह ै। जैस ेजब बजट आता ह ैतो हम लोग बजट म¤ ढंूढते ह§ िक हमार ेÖ टेट के िलए कुछ 

खास नया आया होगा । उÂ तर ÿदेश जैसा ÿदेश, जहां पर डबल इंजन कì सरकार को बहòत कुछ 

कहा जाता ह ै िक डबल इंजन कì सरकार ह,ै िवकास भी डबल कर¤गे । लेिकन म§ देखता हóं िक 

उÂ तर ÿदेश के िलए कोई खास योजना ऐसी नहé आई ह,ै िजसस ेउÂ तर ÿदेश के 25 करोड़ लोगŌ 

को मु́  यधारा स ेजोड़ा जाए । 

वैसे तो बड़ी-बड़ी योजनाए ंबताई जा रही ह§ िक कई Āेट कॉरीडोसª बन रहे ह§, वाटरवेज़ बन 

रहे ह§, ए³ सÿेस-वे बन रहे ह§ । उÂ तर ÿदेश स ेÿधान मýंी जी आते ह§ । भिवÕ य म¤ जो ए³ सÿेव-व े

बन¤गे, वे बन¤गे, लेिकन भारत सरकार के बजट स ेकोई भी ए³ सÿेस-वे वहां नहé बना । अगर कोई 

बना हो, नया बन रहा हो या बड़ा बन रहा हो तो बताए ंऔर जो ए³ सÿेस-वे बन ेभी ह§, वे उस 

मानक या ³ वािलटी के नहé ह§, िजस ³ वािलटी के आज िवकिसत भारत के ए³ सÿेस-वे होने  

चािहए । जो लोग ĂÕ टाचार पर बड़े-बड़े सवाल उठाते ह§, वे कम स ेकम अपनी सड़कŌ को देख¤, 

अपने ए³ सÿेस-वेज़ को देख¤ िक इतने हजारŌ-करोड़ Łपये खचª करन ेके बाद उÆ हŌन े³ या बनाकर 

खड़ा िकया ह?ै इनके सबस ेपहल ेÿधान मýंी अटल िबहारी वाजपेयी जी के नाम स ेकोई ए³ सÿेस-

वे बन रहा था । हम लोगŌ न ेअखबारŌ म¤ पढ़ा । कई लोग Ö टेटम¤ट भी देते ह§ िक हम ए³ सÿेस-वे 
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बना रहे ह§ । वह ए³ सÿेस-वे बनने के साथ-साथ उसका नाम भी बदल िदया । वह पहल ेचंबल 

ए³ सÿेस-वे बन रहा था, िफर अटल जी के नाम स ेए³ सÿेस-वे बन रहा था । ऐसा लगता ह ैिक वह 

जमीन पर नहé उतरा ह,ै बिÐक वह कागजŌ पर बन रहा था । यह तो ए³ सÿेस-वे कì बात हòई ।  

िकसान को लेकर सबस े बड़ा सवाल यह ह ै िक इÆ हŌन े कहा िक हम िकसानŌ कì आय 

दोगनुी कर द¤गे । आज हमारा िकसान इस उदारीकरण म¤ कहां खड़ा ह?ै िजस िकसान को लेकर पूर े

देश के सभी राजनीितक दल िचंितत रहते ह§ । इस डील के बाद हमार ेिकसानŌ का हाल ³ या होगा? 

जब सब कुछ िवदेश स े ही आएगा तो हमारा िकसान भारत म¤ ³ या उगाएगा, जमीन पर ³ या 

उगाएगा और ³ या बेच पाएगा? 

सभापित महोदय, सरकार न ेबजट पेश िकया और कहा िक हम एúीकÐ चर इंĀाÖ ů³ चर 

तैयार कर¤ग े। हम एúीकÐ चर इĀंाÖ ů³ चर स ेमंिडयां तैयार कर¤गे, बाजार तैयार कर¤गे और एमएसपी 

लागू कर¤गे । हमार ेिकसान जब काले कानून के िखलाफ लड़ रहे थ,े तो बड़ी सं´ या म¤ उनकì जान 

चली गई ं। उसके बाद सरकार पीछे हटी और उÆ हŌन ेकाले कानून वापस िलए । आज िकसानŌ को 

एमएसपी कì जो कानूनी गारंटी िमलनी चािहए, अभी तक यह सरकार एमएसपी कì कानूनी गारंटी 

नहé द ेपाई ह ै। जो 23 øॉÈ स, हॉिटªकÐ चर øॉÈ स ह§ और दूध को लेकर सरकार दावा करती ह ैिक 

हमारी हॉिटªकÐ चर øॉÈ स इतनी úो कर गई ह§ िक हम दिुनया म¤ इतना पैदा कर रहे ह§ । जब दूध के 

आंकड़े बताते ह§ तो ये कहते ह§ िक हम दूध का इतना उÂ पादन कर रहे ह§ । अगर आपका बजट ही 

िवकिसत भारत का बजट ह ैतो हॉिटªकÐ चर øॉÈ स और दूध का जो उÂ पादन हो रहा ह,ै उसके िलए 

एमएसपी कì गारटंी आप लोग कब द¤गे? हम लोग गारंटी इसिलए मांग रहे ह§, ³ यŌिक वह घर कैस े

चलायेगा? अगर उस ेलाभ नहé िमलेगा, तो वह ब¸ चŌ को कैस ेपढ़ायेगा, अपनी बेिटयŌ को हसँी-

खुशी िवदा कैसे कर पाएगा? जहां फसल कì कìमत नहé िमल पा रही ह,ै सोने के भाव कहां पहòंच 

गए ह§ । गरीब पहल ेसोचता था िक जब हम अपनी बेटी को िवदा कर¤गे तो उसको सोन ेका एक 

सामान खरीद कर द ेद¤गे । जैस-ेजैस ेबीजेपी कì सरकार चली और आग ेबढ़ती गई, 12 साल ऐसे 

आ गए िक अब तो चांदी तो दूर, अगर यही सरकार चलती रही तो लोहे पर पीतल चढ़ा कर गरीब 
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अपनी बेटी कì िवदाई नहé कर पाएगा । अपने भिवÕ य के िलए दो पैस ेकैस ेजमा कर पाएगा, मतलब 

आज ³ या खाएगा, कल के िलए ³ या बचा पाएगा? ये िकसानŌ के बड़े सवाल ह§ । भाजपाई िकसानŌ 

को लाभ नहé पहòंचाना चाहते ह§ । ये िकसी और को लाभ पहòंचाना चाहते ह§ । कुछ अŀÔय लोग ह§, 

िजनको लाभ पहòंचाना चाहते ह§, ³यŌिक ये जो बजट बनाते ह§, उसम¤ आम जनता का न िजø रहता 

है, न िफø रहती ह ै। अगर उनको िफø होती, तो िकसानŌ को उनकì खाद समय पर िमल जाती, 

बीज समय पर िमल जाता, िसंचाई के िलए सÖती िबजली िमल जाती या िसंचाई मÉुत हो जाती ।  

 सभापित महोदय, मुझे याद है जब हमन ेसमाजवादी सरकार म¤ िकसानŌ कì िसंचाई मÉुत 

करने के भी फैसले िलए थ े। कìटनाशक दवाइयां बहòत महंगी ह§, िफर भी सरकार ने िकसानŌ को 

उनके हाल पर छोड़ िदया है । मंिडयŌ म¤ कहé कोई खरीद नहé है । अगर खरीद हòई है, ग¤हó कì 

खरीद म¤ तो उनको कìमत िमल जाती है, पर सरकार बताए िक धान और आलू जैसी फसलŌ पर 

सरकार कोई कìमत ³यŌ नहé दे पा रही है? महंगाई बेतहाशा बढ़ने पर भी इस बजट म¤ जनता को 

टै³स म¤ छूट नहé दी गई है । टै³स शोषण है । अमीरŌ के काम, कारोबार और घूमने-िफरने पर 10 

तरह कì छूट¤ दी गई ह§, लेिकन बेकारी, बेरोजगारी से जूझ रहे लोगŌ कì उÌमीदŌ कì थाली खाली   

ह ै। मÅयम वगª अपने आप को ठगा महसूस कर रहा है । शोिषत, वंिचत, गरीब Óयिĉ जहां पर था, 

वह उससे भी नीचे जाता िदख रहा ह ै । इस बजट ने उसकì चादर म¤ पैबंद लगाने कì जगह उसे 

और िचथड़ा कर िदया है, ³यŌिक सामािजक सुर±ा केवल शÊदŌ कì औपचाåरकता रह गई है । 

िकसान, मजूदर, ®िमक, कारोबारी, छोटे दकुानदार अपने िलए िमली राहत को दूरबीन से देखकर 

ढंूढ रहे ह§ । इसीिलए भाजपा का हर बजट 1/20 का बजट माना जाता है, ³यŌिक वह पांच ÿितशत 

लोगŌ के िलए ही होता है । 

“अ¸छे बजट कì होती ह§ तीन पहचान, 

गरीब कì तर³कì, खशुहाली और मÖुकान ।” 

शायद इस बजट के Ĭारा गरीबŌ से इन तीनŌ चीजŌ को छीनने का काम िकया गया ह ै । 

दूसरा, ÖवाÖÃय को लेकर हमारा गरीब समय-समय पर परशेान रहता है । ÖवाÖÃय को लेकर जो 
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ठोस कदम सरकार को उठाने चािहए, उनको सरकार नहé उठाती िदख रही है । िजतनी भी 

ÖवाÖÃय सेवाए ंह§, वे ठप होती चली जा रही ह§ । म§ उ°र ÿदेश के बारे म¤ बता सकता हóं । मुझे याद 

है जब भारत सरकार और ÿदेश सरकार ने िमलकर  शाहजहांपुर म¤ पहला मेिडकल कॉलेज बनाया 

था, तब भारतीय जनता पाटê के उस समय के ÖवाÖÃय मýंी और म§ने िमलकर उसका उĤाटन 

िकया था । ÿचार म¤ तो ये बहòत आगे ह§ । ÿचार म¤ तो ये यह कहते ह§ िक हर िजले म¤ एक अÖपताल 

या मेिडकल कॉलेज होगा, लेिकन स¸चाई तो यह है िक इन अÖपतालŌ म¤ इलाज नहé है, दवाई 

नहé है, ऑपरशेन के िलए भटकना पड़ता है । िजस तरह से अभी िजन लोगŌ ने इंÔयोर¤स या 

एलआईसी म¤ िकÖत दी होगी, वे जानते हŌगे िक महंगाई कम नहé हòई है, महंगाई बढ़ी है, िकÖत¤ बढ़ 

गई ह§ । उदाहरण के िलए, िदÐली के एÌस के िलए बजट म¤ पांच हजार छः सौ करोड़ Łपये िदये गए 

ह§, जबिक आयÕुमान भारत के िलए पूर ेदेश के िलए सरकार ने जो बजट रखा है, वह चार हजार 

सात सौ करोड़ Łपये है ।  

“सनुते ह§ पहले उपवन म¤ हर ऋतु म¤ बहार गाती थी 

किलयŌ का तो कहना ही ³या, िमĘी म¤ खुशबू आती थी 

यह भी ²ात हम¤ उपवन म¤ कुछ ऐसे भंवर ेआए थे 

सारा चमन कर िदया मरघट, अपने साथ ज़हर लाए थ े

लेिकन अगर चमन वाले ही भंवरŌ के रंग-ढंग अपनाए ं

माली तÌुहé फैसला कर दो, हम िकसको दोषी ठहराए ं।” 

 सभापित महोदय, म§ उÂ तर ÿदेश स ेचुन कर यहां आया हóं, जहां पर ÿधान संसदीय ±ेý   

ह§ । राजमाता पूजनीय अिहÐ याबाई होÐ कर जी कì मूितª को बलुडोजर स ेतुड़वा िदया गया । ³ या 

कोई इसकì कÐ पना कर सकता ह?ै मिणकिणªका घाट हमारी पौरािणक पहचान ह ै। यह सिदयŌ से 

हमारी िवरासत कì पहचान ह ै। यह सनातनी काशी कì िवरासत रही ह ै। सरकार न ेवहां पर ÿधान 

संसदीय ±ेý म¤ बलुडोजर चला कर हमारी पूजनीय अिहÐ याबाई होÐ कर जी कì मूितª को तोड़न ेका 

काम िकया ह ै।  
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 सभापित  महोदय, केवल एक मूितª ही नहé बिÐक अगर वहां पर िगनती कर¤गे तो एक नहé, 

दो नहé, तीन नहé, चार नहé, पांच नहé, छ: नहé, सात नहé, इसी सरकार म¤ लगभग 100 मंिदरŌ 

को तोड़न ेका काम  हòआ ह ै। वहां पर केवल मंिदर ही नहé तोड़े गए, बिÐक एक एटंीक बेल डोनेटेड 

बाई नेपाल नरशे, जो घंटा वहां बजता था, नेपाल नरशे न ेउस ेिगÉट िकया था, वह घंटा भी लापता 

ह ै। वहां केवल घंटा ही लापता नहé ह,ै बिÐक अभी भी नमािम गंगे को लेकर हमार ेकानŌ म¤ वे बात¤ 

गूंजती ह§ िक मां गंगा न ेमुझे बलुाया ह ै। ³ या बात ह ैिक िपछल े11 सालŌ स ेमां गंगा न ेिकसी को 

नहé बलुाया ह?ै मां गंगा बह रही ह§, उसम¤ िडजॉÐ Ó ड ऑ³ सीजन, सीओडी, बीओडी और तमाम 

पैरामीटसª को हर िदन नापा जाता ह,ै लेिकन आज मां गंगा िकस हालत म¤ ह§? कोई कह रहे थ ेिक 

अब गंगा बह कर दूर तक जाएगी, लेिकन शायद वे यह नहé जानते हŌगे िक कभी-कभी उÐ टी गंगा 

भी बहती ह ै। अगर यह उÐ टी बहेगी तो यूपी के आते-आते आप बाहर हो जाएगं े।  

 सभापित  महोदय, मां गगंा म¤ जड़ुने वाली निदयां, वŁणा नदी का सरं±ण और 

Ê यूिटिफकेशन कैस े हो, वहां åरवर Āंट कैस े बन,े उसकì शŁुआत कì गई थी, लेिकन इनकì 

बÐु डोजर सरकार न ेउसका काम रोक िदया । काली नदी िकस हालत म¤ ह?ै जब िदÐ ली म¤ सरकार 

बनानी थी तो कहा गया िक हम यमनुा पर दिुनया का बेहतर åरवर Āंट बनाएगंे । यह इसी राजधानी 

म¤ कहा गया था, लेिकन आज वे बताए ंिक यमनुा कì हालत ³ या ह?ै अगर यमनुा िदÐ ली म¤ गंदी हो 

रही ह,ै तो जब यह बह कर यूपी म¤ जाती ह ैतो यह मथरुा म¤ भी गंदी ह ै । गगंा थोड़ी-बहòत साफ 

इसिलए हो जाती ह ैिक जब चंबल का पानी िमलता ह ैतो यमनुा साफ हो जाती ह,ै मगर सरकार न े

यमनुा कì सफाई के िलए कोई इंतजाम नहé िकया ह ै । आज भी म§ कहता हóं िक देश का सबसे 

अ¸ छा åरवर Āंट लखनऊ म¤ गोमती नदी पर बना ह ै। जो लोग यह कहते ह§ िक दूसर ेåरवर Āंट्स 

अ¸ छे ह§, म§ उनसे कहóंगा िक आप कभी लखनऊ म¤ åरवर Āंट पर घूम कर आइए, तब आपको 

मालूम पड़ेगा िक åरवर Āंट ³ या होता ह?ै  

 इसी वषª 26 जनवरी को म§न े एक ÿितिķत अखबार म¤ पढ़ा । म§न े उसम¤ दखेा िक हाई 

यूरेिनयम इन इंिडयाज úाउंड वाटर । उसके सÌै पÐ स िदए गए ह§ । ए³ सपट्ªस वानª कर रहे ह§ िक 



10.02.2026  1165 
 

 

उसस ेसेवरल हÐे थ åरÖ ³स ह§ । Led pollution is alarming in 69 Indian rivers, and they 

are contaminated. हमार े पानी म¤ पेिÖटसाइड्स और इंडिÖ ů यल वÖे ट्स ह§ । वह िűंिकंग के 

िलए अनसेफ ह ै। हमारी निदयŌ म¤ मकª री ड¤जरस लेवल पर ह ै। इंडिÖ ůयल टाउÆ स के आस-पास 

िजतनी वाटर बॉडीज ह§, वे सब टॉि³ सक ह§ । वहां का पानी बड़े पैमान ेपर ड¤जरस ह ै।  

कई जगहŌ पर इंडÖ ůी का सीधा-सीधा वेÖ ट जा रहा ह ै। हम लोग आस¥िनकल लेवल का 

सोच ही नहé सकते ह§ । जो मानक ह,ै उसस ेकई गनुा º यादा ह ै। यह हमार ेदेश का पानी ह,ै जो 

निदयŌ म¤ बह रहा ह,ै अंडरúाउंड वॉटर बन रहा ह ै। हमार ेएक माननीय सदÖ य न ेठीक ही कहा ह,ै 

जो सÌ पÆ न ह§, जो िÿिवलºे ड ह§, व ेलोग पानी साफ करन ेकì मशीन खरीद सकते ह§, गरीब आदमी 

³ या खरीदेगा? गरीब आदमी कì हÐे थ िकतनी परेशानी और åरÖ क म¤ ह ै। यहां तक िक अतंराÕ ůीय 

È लेटफामª पर हमार ेदेश के एक ÿितिķत चैनल पर भी  सनुना पड़ा िक आपके देश म¤ इÆ वेÖ टम¤ट 

³ यŌ आएगा, यह आ ही नहé सकता है ³ यŌिक हवा खराब ह,ै िजस देश का पानी खराब हो । यह म§ 

नहé कह रहा हóं िक पानी खराब ह,ै सरकार को मालूम ह ैया नहé मालूम ह,ै जो ÿाइवेट कंपिनयां ह§, 

िजनको अपना पानी बेचना ह,ै वे बता रहे ह§ िक भारत के पानी म¤ ³ या-³ या ह ै । अगर यह बात 

गलत ह ैतो सरकार ऐसी कंपिनयŌ पर ÿितबंध ³ यŌ नहé लगाती िक इस तरह कì कंपिनयां अपना 

सामान बेचने के िलए झूठा ÿचार कर रही ह§? 

 सभापित महोदय, चचाª होती ह ै िक हवा खराब ह ै । हालांिक उÂ तर ÿदेश तक आते-आते 

सरकार कì भी हवा खराब हो जाती ह ै । सरकार सबको डराती ह,ै लेिकन सरकार को कोई 

नमÖ कार न कर,े उसको नहé डरा सकते । हमने कहा िक तुम लखनऊ स ेगए हो, लखनऊ का जो 

अǹब ह,ै लखनऊ कì जो हमारी पहचान ह,ै कम स ेकम नमÖ कार नहé कर सकते तो आदाब वहां 

जाकर कर ही देते । जो लोग िपछड़ ेऔर पीडीए के प±धर बनते ह§ और कहते ह§ िक  आर±ण द¤गे, 

इनकì सरकारŌ म¤ ³ या अÈ वाइंटम¤ट्स हो रहे ह§ । मुझे याद ह ैजब इसी सदन म¤ बहस हòई थी िक 

िकस तरीके स े यूिनविसªटीज और कॉलेजŌ म¤ अÈ वाइंटम¤ट्स हो रह े ह§,  म§ उसी के बार े म¤ कुछ 

कहना चाहता हóं,  
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“यह अपनी-अपनी िकÖ मत ह,ै कुछ किलयां ऊपर िखलती ह§ 

दूसरी मुरझा जाती ह§ और झकेु-झुके जीवन भर रहती ह§ 

माना बदिकÖ मत ह§, लेिकन ³ या वे महक नहé सकती ह§ 

अगर िमले अवसर तो अंगार ेजैसी दहक नहé सकती ह ै।” 

िजस तरीके स े आर±ण के ऊपर िखलवाड़ हो रहा ह,ै उसकì कोई कÐ पना नहé कर 

सकता था । िवकिसत भारत तभी िवकिसत भारत माना जाएगा, जब हमार े िपछड़,े दिलत, 

आिदवासी, अÐ पसं́  यक और मुसलमान भाईयŌ को बराबर का हक िमलेगा । जब तक हम उनको 

बराबरी का हक नहé िमलता, तब तक शायद िवकिसत भारत का सपना दखेना आधा-अधूरा ही 

रहेगा ।  

अभी-अभी सÿुीम कोटª न ेमाइúेशन को लेकर कहा ह,ै सÿुीम कोटª न े16 जनवरी को एक 

फैसला पलट िदया । हाई कोटª के फैसल ेको पलटते हòए फैसला सनुाया िक यिद आरि±त वगª का 

कोई उÌ मीदवार िबना िकसी छूट का लाभ िलए अनारि±त वगª स ेº यादा नÌ बर ÿाÈ त करता है तो  

उस ेअनारि±त वगª म¤ िसल³े ट िकया जाएगा । जो सÿुीम कोटª कह रहा ह,ै ³ या सरकार कì भी 

नीयत ह ैिक सभी को आर±ण िमलना चािहए? 

ÿधानमंýी जी कहते ह§ िक हम िपछड़ ेह§ । दूसर ेनÌ बर के नेता, ³ यŌिक उÆ ह¤ सनातनी बनना 

था, अपना धमª बदलकर दूसरा धमª रख िलया । कम स े कम िपछड़Ō का ´ याल कìिजए । जब 

िपछड़Ō का ´ याल करोगे तभी देश िवकिसत बनेगा, भारत िवकिसत बनेगा । अगर िपछड़Ō को छोड़ 

द¤गे, दिलतŌ को छोड़ द¤गे, आिदवािसयŌ को छोड़ द¤गे, अÐ पसं́  यक भाइयŌ को छोड़ द¤गे तो आप 

कैस ेिवकिसत भारत बनाएगंे?  

एक आिथªक बराबरी ह,ै दूसरी सामािजक बराबरी ह,ै मुझे लगता ह ै िक इस बजट स े न 

आिथªक गैर-बराबरी दूर हो रही ह ै न सामािजक गैर-बराबरी दूर हो रही ह ै । इनकì सरकार म¤ 

िकतना भेदभाव ह,ै यह केवल चुनाव जीतन ेके िलए सोचते ह§ । एक 72 साल के बजुगुª मोईद खान 

साहब कì बात है ।  बीजेपी का लà य केवल चुनाव िजतना ह,ै इन आंकड़Ō स े³ या मतलब, अगर य े
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ठीक आंकड़े होते, इÆ हŌने कहा था िक हम बलुटे ůेन एक लाख करोड़ Łपये कì बनाएगंे, आज 

बलुटे ůेन 2 लाख करोड़ Łपये कì कैस ेहो गई ?               

सभापित महोदय, इÆ हŌन ेकहा िक हम एक लाख करोड़ Łपये म¤ बलुटे ůेन बनाएगंे और 

बलुटे ůेन केवल संपÆ न राº यŌ म¤ ³ यŌ ? हमार ेबंगाल, िबहार और यूपी म¤ ³ यŌ नहé ? अगर आप 

हाई Ö पीड बलुटे ůेन लाना चाहते ह§, एक लाख करोड़ Łपये बजट िदया था, दो लाख करोड़ Łपये 

बजट हो गया । यूपी म¤ जब बनेगा, तो पता नहé कौन जानता ह ैिक कब बनेगा ? चुनाव जीतन ेके 

िलए इनकì सरकार के लोगŌ न े झूठा फंसाया, ³ यŌिक वह मुिÖलम ह ै । 72 वषª के बजुगुª को 19 

महीन े जेल म¤ रखा गया । समाजवादी पाटê को बदनाम िकया गया, केवल इसिलए िक आप 

अयोÅ या का चुनाव जीत जाए,ं ³ यŌिक अयोÅ या का चुनाव आप लोग हार गए थ े। म§ अयोÅ या कì 

महान जनता को धÆ यवाद देता हóं िक उÆ हŌन ेकÌ यूनल पॉिलिट³ स का समापन िकया । वे िवकास 

के राÖ ते पर जाना चाहते ह§ । म§ िफर कहता हó,ं अयोÅ या म¤ आपका िवकास कैसा ह,ै म§ जानता हóं । 

लोग काशी को ³ योटो बनते नहé देख पाए । हम सभी संसद सदÖ य ह§ और ÿधान सांसद अपने 

संसदीय ±ेý को ³ योटो नहé बना पाए । आप वहां पर िवरासत िमटा रहे ह§ । कई सौ वषª परुानी 

दाल मंडी को आप िडमॉिलश कर द¤गे, ³ यŌिक आपको वोट नहé िमलता ह ै। अयोÅ या को जीतन ेके 

िलए 72 वषª के एक Ó यिĉ को झूठा केस बनाकर फंसाया और जेल भेज िदया । न केवल उस ेजेल 

भेजा, बिÐक उसकì दुकानŌ और बेकरी पर भी बलुडोजर चला िदया । ³ या डेमोøेसी म¤ बलुडोजर 

का कोई Ö थान ह ै? हाई कोटª कहता ह ैिक ³ या आप फैसला सनुा सकते ह§ ? कोटª कहता ह ैिक 

आप फैसला सनुान ेवाल ेकौन ह§?  

 सभापित महोदय, ये कहते ह§- हर घर जल और नल । इÆ हé के िवधायक न ेमýंी जी को घेर 

िलया । इÆ हé के िवधायक न ेमýंी जी का अपहरण कर िलया । ये कहते ह§ िक हमार ेयहां कोई 

अराजकता नहé ह ै । ये कहते ह§ िक हम इनवेÖ टम¤ट लाएगं,े एमओयू साइन कर¤गे । देश के ÿधान 

मýंी, देश के सबस ेबड़े उīोगपित उÂ तर ÿदेश पहòंचे थ े। लाखŌ-करोड़Ō Łपये के एमओयूज़ साइन 

िकए गए । एमओयू साइन होने के बाद पåरणाम जमीन पर िकतना उतरा, यह सरकार बताए । य े
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जब कÔ मीर म¤ अनु̧  छेद-370 हटा रहे थ े। …(Ó यवधान) यह बजट ही ह ै। एमओयू म¤ इंस¤िटव नहé 

द¤गे, तो कौन इनवेÖ टम¤ट लाएगा ? यह राº य का िवषय नहé ह ै। राº य स ेÿधान मýंी जी आते ह§ । 

आपने कहा िक हमने 1 हजार िकलो मीटर मůेो लाइन िबछाई ह ै । आपने देश के ÿधान मýंी के 

संसदीय ±ेý म¤ मůेो लाइन ³ यŌ नहé िबछाई? आपने देश के ÿधान मýंी के संसदीय ±ेý को 

ए³ सÿेस-वे स े³ यŌ नहé जोड़ा? इसिलए, ³ यŌिक आपके पास बजट नहé ह ै। Ö वगêय अटल िबहारी 

जी के नाम स ेआपने ए³ सÿेस-वे ³ यŌ नहé बनाया? आपके पास बजट नहé ह ै।  

 सभापित महोदय, अयोÅ या, एयरपोटª घोटाला । एयरपोटª बनते ही पानी टपकने लगा । 

एयरपोटª तो िदÐ ली का ह,ै बजट िदÐ ली न ेिदया होगा । अयोÅ या रेलवे Ö टेशन, कÆ नौज का रेलव े

Ö टेशन बनते ही िगर गया और िगरन ेके बाद अभी तक नहé बन पाया । ³ या यह बजट का िहÖ सा 

नहé ह?ै आप वाटर-वेज़ कì बात कर रहे ह§, जबिक गंगा साफ नहé ह ै। पानी का जहाज आप कहां 

लेकर जाएगं?े िबहार म¤ जाकर वह Łक जाएगा । िपछली बार भी एक पानी का जहाज बनारस से 

चला था और िबहार म¤ Łक गया । वह पटना भी नहé पहòंच पाया । रामपथ, सीवर लाइन Ö माटª  

िसटी का िहÖ सा ह ै । आपका Ö माटª िसटी कैसा ह?ै इंदौर म¤ पानी पीने स े िकतन ेलोगŌ कì जान 

चली गई? 

आप कोई ऐसा शहर बता दीिजए, जहां पर कूड़े का ढेर न हो । देश के ÿधानमंýी जी ने 

झाड़ñ  उठायी, लेिकन उसके बाद भी कूड़ा नहé हटा । भजन सÅं या Ö थल घोटाला हòआ । 

अंतराªÕ ůीय मीिडया स¤टर बनाया, उसम¤ भी पानी िगर रहा है । सजावट कì लाइट्स चाइनीज आयी 

ह§ । आपने हमार े देश का कारोबार कैसे उलझा िदया है? चीन और अमåेरका और थोड़ा बहòत 

रिशया, आपकì िवदेश नीित तो असफल हòई ही है, लेिकन आपने हमार ेबाजार को भी पूरा बेच 

िदया है । 

महोदय, चीन के सवाल पर म§ कहना चाहता हó ँ िक चीन हमारी जमीन पर भी िनगाह¤ रखे 

हòए है और हमारे बाजार पर भी िनगाह¤ रखे हòए है । इसिलए सरकार जो भी फैसला ले, वह बड़ी 

सावधानी से ल े। म§ िकतनी बातŌ का िजø कłँ? जमीन¤ जाने कहां चली गई ह§?  
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महोदय, म§ कहना चाहता हó ँ िक यह बजट िदशाहीन है । वषª 2047 तक हमारा िवकिसत 

भारत तो नहé बनेगा । िजस तरह से बेरोजगारी बढ़ी है, बेरोजगारी को लेकर हमेशा िचंता रहती   

थी । सरकार ने बड़े-बड़े फैसले भी िलए थ े। सरकार ने जानकारी दी थी िक हम बेरोजगारी ऐसे दूर 

कर ल¤गे । मेक इन इंिडया का जो सपना िदखाया था, आिखरकार मेक इन इंिडया का सपना कहां 

पूरा हो पा रहा है?  

महोदय, मेक इन इंिडया का जो शेर था, वह जंग खा रहा है । आप एÌ È लॉयम¤ट िलं³ ड 

इंस¤िटव योजना लेकर आये थ े। सरकार बताए िक इस योजना से हम¤ िकतना लाभ पहòचँा है? वषª 

2024-2025 के बजट म¤ इन योजनाओ ं के िलए 33 हजार करोड़ Łपये आवंिटत िकए गए थे, 

लेिकन खचª  माý 1700 करोड़ Łपया खचª हòआ । िपछली बार आपन ेइंटनªिशप कì योजना का एक 

सपना िदखाया था । आपने इंटनªिशप कì योजना घोिषत कì थी और इसके िलए 10 हजार करोड़ 

Łपये आवंिटत िकए थे, लेिकन उसम¤ माý 500 करोड़ Łपये खचª हòए ह§ । आपने यह लà य रखा था 

िक आप 5 साल म¤ एक करोड़ लोगŌ को इस योजना का लाभ द¤गे । इसम¤ एक लाख 65 हजार 

लोगŌ ने फॉमª भरा । उÆ हŌने ऑफर िदया, लेिकन फाइनली ऑफर िसल³े ट हòआ, वह केवल 16 

हजार लोगŌ को िमला । स ोिचए, हमारा इतना बड़ा देश है, जहां करोड़Ō लोगŌ को आप इस योजना 

से जोड़ना चाहते थे, वहां केवल 16 हजार लोग उसम¤ जाएगंे । ³ या यह आपकì बेरोजगारी खÂ म 

करने कì योजना है?  

माननीय िवÂ त मýंी जी को सदन के सामने यह िÖथित Ö पÕ ट करनी चािहए । मनरगेा एक 

महÂ वपूणª योजना थी, िजसम¤ गरीबŌ को úाम Ö तर पर रोजगार िमलता था । वह योजना राइट टू 

वकª  के अनुसार थी । इस योजना को समाÈ त करते हòए आपने नई योजना का नाम वीबी-जी राम 

जी रखा है और हमार ेराम जी कहां बैठे ह§ । हमार ेराम जी कहां ह§, िजÆ ह¤ हम राम जी के łप म¤ 

बचपन से दखेते आये ह§ । यह हमारी खुशिकÖ मती है िक राम जी इस सदन म¤ बैठे ह§ । आप राम जी 

का अपमान कर रह ेह§ । आप उÆ ह¤ यहा ंनहé िबठा सकते तो उÆ ह¤ आपको यहां नंबर दो पर िबठाना 

चािहए ।  
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महोदय, अगर आप स¸ च ेमायने म¤ वीबी जी राम जी... 

माननीय सभापित : अिखलेश जी, आप कृपया बजट पर बोिलए ।  

®ी अिखलशे यादव : देिखए, िवÂ त मýंी राम जी को ही नहé जानती ह§ । हे भगवान, अब हम ³ या 

कर¤?  

माननीय सभापित : अिखलेश जी, आप कृपया बजट पर आ जाइए । आप कृपया बजट पर    

जाइए । 

… (Óयवधान) 

®ी अनुराग िसहं ठाकुर (हमीरपुर) : राम भ³ तŌ पर गोली चलाने वालŌ को राम जी याद आ रहे   

ह§ ।… (Óयवधान) 

®ी अिखलशे यादव : एक िमनट । आप ³ या बोले? आप दोबारा से बोलना । 

माननीय सभापित : नहé-नहé, आप बजट पर आइए ।   

®ी अिखलशे यादव : महोदय, ये बोल¤ । आप बोिलए ।  

®ी अनुराग िसहं ठाकुर : राम भ³ तŌ पर गोली चला रहे थ े।  

®ी अिखलशे यादव : महोदय, िजÆ हŌने गोली चलायी, वे आपका राम मंिदर बना रहे ह§ । िजÆ हŌने 

गोली चलवायी, व ेराम मंिदर बनवा रहे ह§ । अगर कुछ पता न हो तो जाकर के पूछ लेना, पता कर 

लेना । आधी-अधूरी जानकारी के साथ यहां पर मत आया करो ।  

महोदय, इÆ हŌने वीबी-जी राम जी नाम कर िदया । यूपी बड़ा Ö टेट है, उसको अब ³ या 

िमलेगा? जहां पर एक हजार úाम सभाए ंअबªन हो गई ह§ । अब एक हजार úाम सभाए ंअबªन हो गई 

ह§ और 40 ÿितशत Ó यय ÿदेश सरकारŌ पर डाल िदया गया है । आपकì यह Ö कìम कैसे चलेगी? 

म§न े पहले ही कहा था िक एमएसपी कì लीगल गारटंी िमलनी चािहए । िजस तरीके से िकसान 

आÂ महÂ या कर रहा है, एनसीआरबी के आंकड़े सरकार के पास हŌगे िक िकसान िकतनी 

आÂ महÂ या कर रहा है? इÆ हŌने यह कहा िक वषª 2022 तक हम िकसानŌ कì आय दोगुनी कर द¤गे । 

आप बताइए िक ³ या आलू कì पैदावार करने वाले िकसानŌ कì आय दोगनुी हो गई है?  
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 ³ या धान कì पैदावार करने वाले कì आय दो गनुी हो गई? आपको गाय से बहòत ÿेम है । 

हमारे ±ेý म¤ यू.पी. का पहला काऊ िमÐ क È लांट बना, लेिकन आपकì सरकार ने उसे बंद कर 

िदया । आप कहते ह§ िक गाय कì सेवा करो, लेिकन यू.पी. का पहला काऊ िमÐ क È लांट, बंद हो 

गया । अगर हम उस È लांट से ऊंट के िमÐ क कì चॉकलेट बना रहे होते, तो वह È लांट चलता    

रहता । सरकार बताए िक िकतनी आय दो गुनी हòई है । मÂ Ö य पालन और पशुधन िवकास कì ओर 

सरकार का कोई Å यान नहé है । सरकार का कहना है िक िवÂ तीय आय अ¸ छी हòई है, लेिकन ³ या 

कारण है िक एफडीआई म¤ लगातार कमी आ रही है? िवदेशी िनवेशक िनवेश को बाहर ³ यŌ लेकर 

जा रहे ह§? वे भारत म¤ िनवेश करने के इ¸ छुक ³ यŌ नहé ह§ और शेयर माक¥ ट इतनी जÐ दी ³ यŌ िगर 

जाता है? Łपये के मूÐ य म¤ डॉलर के िवŁĦ िनरंतर िगरावट आ रही है ।  

 सभापित महोदय, इस डील और ढील के बाद हमारा Łपया कहां होगा, इसके बारे म¤ 

सरकार जłर बताए । मÆै यफैु³ चåरंग म¤ कोई सुधार नहé हो रहा है । अभी भी हम जीडीपी के 15 

ÿितशत मÆै यफैु³ चåरंग पर िनभªर ह§, जबिक मÆै यफैु³ चåरंग का शेयर मेक इन इंिडया के अनुसार 25 

ÿितशत हो जाना चािहए था । इससे Ö पÕ ट लगता है िक मेक इन इंिडया, आÂ मिनभªर भारत और 

पीएलआई इÂ यािद योजनाए ंसफल नहé हो पायी ह§ । इसी का पåरणाम है िक आज हमारे नौजवानŌ 

को रोजगार और नौकरी नहé िमल पा रही है । सरकार उīोगपितयŌ के साथ खड़ी है । सरकार 

Ĭारा लेबर कोड्स लाए गए ह§, िजÆह¤ लेबर åरफॉÌ सª के łप म¤ दशाªया जा रहा है । वे लेबर कोड्स 

एÌ È लॉयर के िहत म¤ ह§ । वे लेबर के प± म¤ नहé ह§, वे मजदूरŌ के िलए नहé ह§ । अब अिधकांश 

उīोगŌ Ĭारा लेबर को िकसी भी नौकरी से िनकाला जा सकता ह ै । इतनी तानाशाही हो गई िक 

उÆ ह¤ जब चाह¤गे, तब िनकाल द¤गे । उनसे आठ घंटे से अिधक काम कराया जा सकता ह ै। सरकार 

ने परमानÆे ट एÌ È लॉयम¤ट कì बजाय कॉÆůै³चुअल एÌ È लॉयम¤ट कì Ó यवÖ था कì है । ³ या यही 

सरकार है? यही सबका साथ, सबका िवकास है? म§ एयर पॉÐ यूशन को लेकर पहले ही कह चुका    

हóं । म§न ेइनके शहरी िवकास के ³ योटो कì पåरकÐ पना को देखा है । इसिलए म§ उस ³ योटो कì 

पåरकÐ पना के बार ेम¤ º यादा नहé कहना चाहता हóं ।  
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 म§ अंत म¤ इतना ही कहóंगा िक Ö वाÖ Ã य और िश±ा का केवल 10 ÿितशत और 14.2 

ÿितशत बजट बढ़ाया गया है, जबिक िपछले वषª का पूरा बजट इन दोनŌ मदŌ म¤ खचª ही नहé िकया 

गया है । सरकार बताए िक आिखरकार बजट ³ यŌ नहé खचª हòआ? इसके ³ या कारण ह§, िजसकì 

वजह से यह खचª नहé हòआ । जल जीवन िमशन म¤ 50,000 करोड़ Łपये खचª नहé हो पाए ह§ और 

ÿधानमंýी आवास योजना म¤ 40,000 करोड़ Łपये खचª हो गए । हमारे दशे के ÿधानमýंी ने एक 

गांव गोद िलया था, लेिकन लगता ह ै िक ÿधानमंýी जी ने उस गांव को अनाथ छोड़ िदया ह ै । 

आरबीआई के डेटा के अनसुार इनकम म¤ जो 80 ÿितशत नीचे ह§, उनकì इनकम का शेयर 36 

ÿितशत से घटकर 32 ÿितशत हो गया है । हर वषª म¤ åरयल वेजेज़ 2 ÿितशत कम हो रही ह§ । 

आिखरकार इसका ³ या कारण है? मुझे उÌ मीद है, इसके बारे म¤ सरकार बताएगी िक इसका ³ या 

कारण है, िजसकì वजह से लगातार िगरावट होती जा रही है । म§ र§िकंग म¤ नहé जाना चाहता हóं िक 

हमारी र§िकंग कहां पर है? गैर बराबरी कì र§िकंग म¤ हम कहां पहòंच गए ह§, हम िकतना नीचे पहòंच गए 

ह§ । समय-समय पर जो तरह-तरह कì र§िकंµ स आती ह§, उन र§िकंµ स के बार ेम¤ सरकार को जłर 

पता होगा िक हम दिुनया म¤ एजुकेशन इंडे³ स म¤ कहां पर ह§ । हम हेÐ थ इंडे³ स म¤ दिुनया म¤ कहां पर 

ह§ । हम दिुनया म¤ एयर ³ वािलटी इंडे³ स म¤ कहां पर ह§ ।  

 सभापित महोदय, म§ अंत म¤ इतना ही कहना चाहता हóं िक ये बजट िदशाहीन है । वषª 2047 

तक िवकिसत भारत तो नहé बनेगा, लेिकन हमारे गरीबŌ के साथ बहòत अÆ याय होगा । िजस तरह 

एआई पर बात कì गई है । एआई अगर अ¸ छाई और भलाई के िलए हो, तो अ¸ छी बात है, लेिकन 

पता नहé भारतीय जनता पाटê के पास िकतने åरसōसेज़ ह§ िक एआई और हमारा िजतना भी बजट 

है, उसे सबसे º यादा दूसरŌ को बदनाम करने के िलए खचª करते ह§ ।  इÆ हé शÊ दŌ के साथ म§ 

सभापित महोदय का धÆ यवाद देता हóं । म§ उÌ मीद करता हóं िक सरकार इस बजट को गरीबŌ कì 

तरफ मोड़ेगी, पीडीए के लोगŌ कì तरफ मोड़ेगी, िजससे वे भी मु́  यधारा म¤ खड़े हो सक¤  । बहòत-

बहòत धÆ यवाद ।  

माननीय सभापित: माननीय सदÖ यगण, अभी हम केÆ þीय बजट पर सामाÆ य चचाª कर रहे ह§ ।  
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 माननीय ®ी अिभषेक बनजê जी ।  

SHRI ABHISHEK BANERJEE (DIAMOND HARBOUR): Thank you, Sir, for 

giving me the opportunity to speak on the Union Budget. Sir, I rise here today, 

not merely as a Member of the Opposition, but as a voice of a billion Indians, 

who were promised “achhe din”, and who today struggle to survive under the 

weight of soaring costs. This Union Budget was presented on Maghi Purnima, 

a day which is ideally meant for clarity, renewal of purpose and moral 

responsibility. Yet, this Budget offers none of these. This Budget does not heal 

the economy, rather it curates headlines. It speaks loudly in slogans but softly 

in solutions. Sir, this is a Budget that rewards those who can avoid taxes 

through privilege and punishes those who pay them honestly through 

compulsion.  

  With all due respect to the hon. Finance Minister, I think the hon. 

Finance Minister is appearing to practise the Robin Hood model in reverse. 

She drains the poor through taxation and inflation while rewarding the rich with 

concessions and privileges. Sir, even a cup of tea today comes with GST. But 

relief for the common man comes with conditions, clauses, terms and 

regulations. This is not a simple tax regime; it is a maze where only the 

powerful knows the exit and the honest taxpayer keeps paying the entry fee. 

Sir, Akhilesh ji was speaking before me. He was saying, “यू.पी. के िलए ³ या िमला 

ह,ै म§ इस बजट म¤ देखना चाह रहा था ।”  

 सर, फाइन§स िमिनÖ टर कì Ö पीच 85 िमनट्स कì थी । Bengal was not even 

mentioned once. Even the Freight Corridor from Dankuni referred in this very 
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Budget was originally announced in 2009 by the then Railway Minister Ms. 

Mamata Banerjee, who is now the Chief Minister of West Bengal. The 

Constitution promises equality among the States, but this Government 

practices preference. Allies are funded, while the opponents are starved. Sir, 

this is a not a model of cooperative federalism. This is a model of subscription-

based federalism. The Budget and the manner in which the Government 

chooses to function, forces us to confront a truth that we as citizens have been 

avoiding for too long.  

Sir, in November 2021, on a stage, thousands of miles away, at the 

Kennedy Centre, Vir Das a young stand-up comedian from India spoke of two 

Indias. Many laughed and some were offended. Few paused to listen but what 

he offered was not comedy. It was a warning, a prophecy, a mirror held up to a 

nation standing at the edge of its own contradictions because I, too, come from 

two India. I come from an India which proclaims Ek Bharat Shreshtha Bharat. I 

also come from an India where mother tongue becomes a marker of suspicion, 

where speaking Bengali makes you a Bangladeshi and eating fish makes you 

a Mughal. Sir, I come from a part of India that gave birth to revolutionaries and 

wrote courage in blood. I also represent an India where saying “joy Bangla” or 

singing “amar sonar Bangla” is enough to strip you and brand you a labelled 

“ghuspaithiya”.  

Sir, I come from an India that thunders “Sabka Saath, Sabka Vikas” from 

every podium and I also come from an India where West Bengal’s rightful dues 

to the tune of Rs. 1,96,000 crore remain frozen in cold bureaucratic silence.  
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Sir, what is withheld is not just money. What is withheld is dignity. What 

is withheld is constitutional promise that every Indian, every State stands equal 

before the Union. This is not governance or federalism. This is a message that 

you stand in line or you will be made to pay the price. And that is the tragedy of 

our time.  

India has two faces, but that one India is being asked to kneel before the 

other is the truth that we are all facing today. I come from an India where the 

Finance Minister proudly declares, with absolute confidence, that India is the 

fastest growing economy in the world, and I come from another India where 

Bengal, after contributing Rs. 6.5 lakh crore in taxes in just last seven years, is 

systematically denied its rightful share.  

Sir, despite repeated requests and appeals, we have been denied 

employment under MGNREGA, housing under PM Awas Yojana, road 

connectivity under Gram Sadak Yojana, and even basic drinking water under 

the Jal Jeevan Mission is being stopped.  

I come from an India that boasts of ‘maximum governance, minimum 

Government’, and I also come from an India where governance means 

abandonment, where the poorest are forced to fight for roti, kapda aur makan; 

where wages are held hostage; where houses are sanctioned on paper but 

erased in practice; and where even drinking water becomes a bargaining chip 

in a political vendetta. I come from an India where farmers are stopped at the 

national capital with nail embedded in the roads, with concrete barricades, and 

I also come from an India where terrorists can enter the national capital and 



10.02.2026  1176 
 

 

carry out blast killing 50 innocent people.  

I come from an India where we are told, and I quote, “India's borders are 

safe and they cannot be violated”. A promise that is made from the highest 

office. And I also come from an India where that promise lies in ruins. 

Terrorists cross our border, infiltrate heavily-guarded militarized zones like 

Pahalgam, and gun down 26 innocent civilians under broad daylight.  

Hon. Sir, all of these -- the abandonment, the broken promises, the 

selective cruelty -- are not random. They are not accidental. They flow from a 

single unmistakable principle of this Budget. This Budget is built on a single 

unmistakable principle, that is triple. A writer once said, there are three kinds of 

lies: lies, damned lies, and statistics. Modern India lives with three certainties: 

pressure that mounts, taxes that multiply, and trust that is betrayed.  

Today, India lives under triple pressure, triple taxation and triple 

betrayal. Triple! So, let me place before this august House my 10 principles of 

triple. सर, पहले िůपल टै³ स ůैप है । एक आम इसंान को लगता है िक म§ एक बार इनकम टै³ स 

दे रहा हóं । But I will explain to the Chair and share with this august House that 

how a common man is being taxed three times over -- not ones, twice, but 

thrice. The first blow is the income tax. The salaried citizen pays tax even 

before the salary reaches his bank account. There is no escape, no 

negotiation, and no adjustment made for inflation. In today's India, honesty 

does not pay, it costs.  

Number two is GST. From the first biscuit with the morning tea to a 

school notebook, from sugar and spices in the kitchen to the electricity bills, 
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from hospital expenses to medical expenses, from soap in the bathroom to the 

software at work, indirect taxes follows everywhere. जहां सरकार कì वेÐ फेयर 

Ö कìÌ स नहé पहòंचती ह§, वहां भी जीएसटी पहòंच जाती है । The Government celebrates 

record GST revenue. But this number does not reflect growth or prosperity. It 

reflects a system squeezing revenue from consumption, often from necessity 

not choice.  

The third tax is inflation -- the most silent tax of all. The tax that rises 

without permission and collects without responsibility.  It is a slow leak in the 

common man's wallet. For the middle-class, inflation feels like the salary 

comes on time, but it does not last the month. The same grocery list costs 

more, the same school fees feel heavier and the same electricity bill shocks 

more than even before. Nothing extra is being bought, yet money disappears 

faster. It quietly eats into savings meant for children's education, family travel, 

medical emergency or old age.  

Sir, I come from an India that proudly calls itself a ‘Vishwaguru’. I also 

come from an India that is teaching the world how to extract triple tax out of a 

single citizen.  

Now, I come to my triple number two, triple pain of proving your 

existence. Let us be honest. Voting today is no longer considered enough. 

Having one's name on the electoral rolls for decades is no longer enough. 

Even service to the nation is no longer enough. You may be a decorated 

soldier, a Nobel laureate, a sitting High Court Justice, or even a Member of this 

august House, and still you have been asked to prove that you belong to this 
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country. This strikes the heart of Article 326 of the Constitution, which 

guarantees adult citizens the Right to Vote.  

In Bengal alone, 150 lives have been lost in the last couple of months, 

and nearly one crore people are today being treated as suspects. If electoral 

rolls are so unreliable that every citizen must continually reprove their 

legitimacy, then by that same logic, the legitimacy of this very House, formed 

on the basis of this very electoral rolls, is itself questionable. 

  Now, I come to my triple number three, and I will talk of three betrayals. 

The first betrayal is this. Where the global crude oil prices crash, Indian citizen 

sees no benefit. Instead, the common man is generally offered ethanol mixed 

petrol at a premium, paying extra for a policy experiment he neither demanded 

nor benefits from.  

  The second betrayal is, the Government boasts of bullet trains, which 

Akhilesh ji has also mentioned. While fancy trains make the headlines, only 

four per cent of the network is safeguarded with Kavach, leaving ordinary 

travellers exposed to risk.  

The third betrayal is this. The ordinary Indian does not ask for any 

miracle, they ask for clean air to breathe, clean water to drink, safe roads to 

return home, and affordable healthcare while life falters. Even these simple 

hopes remain uncertain. An ordinary citizen pays income tax to buy a vehicle, 

or for example, an ordinary citizen pays income tax to earn, a road tax to buy a 

vehicle, and toll tax to drive it on the road, often broken, unsafe, and 

unfinished. There are three payments on one journey. अगर एक इंसान इनकम टै³ स 
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दे रहा है, तो एक गाड़ी को सड़क पर चलाने के िलए उसे तीन बार टै³ स देना पड़ता है, िजसम¤ एक 

इनकम टै³ स, दूसरा रोड टै³ स और तीसरा टोल टै³ स ह ै । That is why, I say three 

betrayals. 

Now, I will come to triple four, triple bonanzas for the rich. This Budget 

reveals a clear pattern, first, a triple bonanza for the elites, and a triple lock on 

the poor. The top 10 per cent of this country now acquire 57 per cent of 

nation's income, and 65 per cent of its wealth, while the bottom half survives 

on just 6.4 per cent. In this economy, money earns money, but survival earns 

nothing.  Second, if you look at taxation and support, foreign cloud giants 

are handed tax holidays, while Indian MSMEs, the very backbone of 

employment, are left empty handed. Relief exists on paper, but in actual 

distress exists on the ground. 

  Third, corporate India gets red carpet, easier property rules, wider equity 

access for NRIs and massive infrastructure promises, but the result of these 

Government policies is not competition, it is concentration. Oligopolies flourish, 

entry barriers rise, and ordinary entrepreneurs are kept outside the gate, 

watching cronies grow richer with the Union's support.  

Sir, I come from an India where wealth is applauded as a virtue and I 

also come from an India where survival itself is treated as ambition. I come 

from an India where policy quietly opens gates for the powerful, and I also 

come from an India that stands outside those gates with folded hands, bent 

backs, heavy hearts, and raised eyes, hoping that one day these gates will 

open for them too.  
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Now I come to farmers. This Budget completes a cycle of betrayal. 

Every day, nearly 30 farmers die by suicide not because they failed, but 

because policy failed them. Five years after the historic farmers’ movement, in 

which 700 lives were lost, the Union government has still refused to legalise 

MSP. Promises were made at protest sites; assurances were echoed in 

Parliament, but delivery never followed.  

Now, adding salt to injury, the Government has announced a trade deal 

with the United States that will open Indian markets to heavily subsidised 

American farm produce. This deal may benefit American farmers, but it will 

depress prices, destroy competitiveness, and further marginalise Indian 

farmers who already struggle without MSP protection. This is not a trade 

policy. This is an abandonment of our Annadata.  

Sir, I have a tweet right in front of me which I wish to place before you. 

Brooke Rollins, the Agricultural Secretary of the United States, stated this just 

five days ago, on the very day this trade deal was announced. She has cleared 

said: “New US–India deal will export more American farm products to India’s 

massive market. In 2024, America’s agricultural trade deficit with India stood at 

1.3 billion U.S. dollars. India’s growing population is an important market for 

American agricultural products, and today’s deal will go a long way in reducing 

that deficit.” 

Sir, this is not my tweet. She clearly states: “Thank you to the President 

of the United States for once again delivering for our American farmers.” If the 

Government disagrees with this claim, where is the letter of disapproval? 
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Where is the communication sent in protest against a tweet issued five days 

ago? अमरीका के एúीकÐ चर सøेैůी कह रहे ह§ िक इस डील से अमरीका के िकसानŌ का फायदा 

ह ै। इसिलए हम अमरीका के राÕ ůपित का धÆ यवाद करते है । The Indian Government has 

not written a single line in protest.  

Sir, now I come to the youth. The much-publicised PM Internship 

Scheme was allocated over Rs.10,800 crore, yet less than five per cent of the 

amount has been utilised. Similarly, the PM Young Achievers Scholarship, 

meant to uplift talented students from marginalized backgrounds, saw 31 per 

cent of its funds go unused in the financial year 2026.  

Sir, if I speak of women, more than 86 women are raped every day in 

this country – a figure that reflects systemic collapse, not isolated crime. The 

West Bengal Government exercised its constitutional authority and passed the 

Aparajita Woman and Child Bill (West Bengal Criminal Laws and Amendment) 

Bill, a stringent anti-rape law providing the strongest deterrence against crimes 

against women. The Bill was duly sent to the Union through the Governor 18 to 

19 months ago. For one and a half years, it has remained pending without any 

decision.  

When a democratically passed law meant to strengthen protection is left 

in limbo, it reflects a lack of intent. This reminds me that I come from an India 

that promises to double farmers’ income, and I also come from an India where 

1,11,174 farmers and agricultural labourers – our brothers and sisters – have 

been forced to commit suicide.  
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16.00 hrs 

 I come from an India which launched ‘Beti Bachao, Beti Padhao’ and I 

come from another India where every 16 minutes a rape or a crime against 

women is reported. 

 Sir, now I come to three cracks in the Constitutions. First, hatred has 

now been normalized. It has moved from margin to the mainstream. If I talk 

about cases registered for promoting enmity between religious and social 

groups, the number of cases has doubled between 2021 and 2023 and this 

rise did not happen in silence. It happened alongside political speeches, public 

rallies and calculated dog whistles. When hate goes unpunished, it spreads. 

When it spreads, minorities pay the price. 

Second, hate is no longer whispered. It has become a broadcast. So, 

our country has documented more than 1,300 hate speeches in a single year. 

When such volume of hate fills public space and the Government refuses to 

act decisively and swiftly, then the message is clear; intimidation is tolerated, 

and silence is the Union's policy.  

Third, the education empowerment scheme under the Ministry of 

Minority Affairs has just used eight per cent of its total funds while the 35 per 

cent of the Ministry's allocation, 27 per cent under Tribal Affairs and 28 per 

cent under Scheduled Tribes, remain unutilized. Even scholarship schemes 

like Maulana Azad National Fellowship, the Pre-matric Scholarship and Padho 

Pradesh have been hollowed out.  
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16.02 hrs                     (Shri N. K. Premachandran in the Chair)  

Now I come to triple seven, which is the triple power grab. Over the last 

decade, the Government has treated institutions as the Government's own 

personal property. So, the Parliament is silenced, debates are curtailed, 

scrutiny is abandoned and even the Deputy Speaker's post is kept vacant 

because dissent is inconvenient. Sir, investigating agencies no longer 

investigate; they intimidate, chasing the Opposition with raids and arrests while 

convictions become negligible. As independent institutions weaken, public 

institutions are put on the auction block. Air India, BPCL, the Shipping 

Corporation of India, built by generations with public money, are being sold like 

distressed assets hastily without any sort of accountability. Sir, this is 

described as a reform, but it is actually a managed handover. When institutions 

are bent to serve power and national assets are reduced to headlines and 

handovers, the Constitution is not broken in protest, it is torn apart. 

Sir, I come from an India where the hon. Prime Minister says, ‘Na 

Khaunga, Na Khaane Doonga.’ I also come from an India where questioning 

the washing machine that gave reprieve to 23 of the 25 leaders who joined the 

BJP makes you the most corrupt one.  

Sir, now I come to triple jumla on finances, on agriculture. So, the 

Budget waxes eloquent about coconut, cocoa, cashew, sandalwood, fisheries 

and AI advisories but remain silent on MSP assurances, procurement 

expansion. There is no price stabilization fund, no diesel support, no fertilizer 

relief and no electrical subsidy. This is diversification without security and it 
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leaves the majority of Indian farmers trapped in distress. Sir, even the PM 

Kisan Scheme has been stuck at Rs.6,000 since December 2018 despite 

soaring input costs and record diesel prices. 

Sir, in actual, if we see in real terms, the farmers are earning less each 

year. A rupee in 2018 is not a rupee in 2026 in value. Sir, if I speak of health 

care, the Government spends less than 0.26 per cent of the GDP and they 

might have questions on my source of information. If the need be, I will place 

all the sources on the Table by 8 p.m. tonight. The Government spends 0.26 

per cent of GDP on public health even today. The national health policy 

promised a spend of 2.5 per cent of GDP. What we get instead is 

postponement, excuses and under-allocation. In a country where illness is still 

the fastest road to poverty, this Budget chooses flyover over first aid, optics 

over oxygen and announcement over actual care.  

Sir, if I speak of infrastructure, the Smart City Mission promised 

transformation in one hundred cities with over Rs.2 lakh crore. Yet, a decade 

later, what we have is half-dug roads and half-built homes. Instead of finishing 

the job, this Budget announces new economic reasons.  

Sir, under the Jal Jeevan Mission, funds were cut by 74 per cent, forcing 

the States to pick up the Bill. In higher education, an amount of Rs. 55000 

crore is spent on management, but an amount of Rs. 2.68 crore on 

infrastructure is not enough even to build a world-class lab.  

 Sir, now I come to my triple nine, the triple truth trap. What I mean by the 

truth is that the accountability of the Governments primarily rests on three 
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pillars. One is the RTI Act, but when I speak of transparency, it diluted the RTI 

Act by expanding personal information as a ground for refusal.   

 Sir, if you speak of PM Cares, the PMO claims that it lies outside the 

purview of RTI because it is a private fund. A fund that is created by a public 

authority in a public office with the money of the people is being claimed as a 

private fund. There is no accountability.  

 Sir, the data of NFHS and NCRB has been frozen. It is because welfare 

still runs on Census 2011. If I am to summarise the Budget from the 

perspective of three stalwarts, what is the moral verdict of the Budget? If we 

have to look at the it from the perspective of Dr. Ambedkar, Gandhi ji and 

Swami Vivekananda, Dr. Ambedkar warned us that democracy is not just 

institution, it is a constitutional morality; Gandhi ji taught us that economics 

divorced from ethics is violence; and Swami Vivekananda reminded us that a 

nation cannot rise by crushing the weakest. This Budget violates all three.  

 Sir, in today’s India, tax does not follow income; it follows life. आज के 

भारत म¤ टै³ स कमाई के पीछे नहé, िजंदगी के पीछे चलती ह ै । I will give you a small 

example. A baby is born, his milk and diapers are taxed. He grows, his 

education is taxed. He studies, his books, pencil and mobile data are taxed. He 

starts earning, his income is taxed. He saves for future, his savings are taxed. 

He spends to survive, his survival is taxed. He goes to work, his fuel is taxed. 

He falls sick, his illness is taxed. He grows old, his pension and healthcare are 

also taxed. And, hon. Chairperson, even after his death, the family still pays 

the tax.  



10.02.2026  1186 
 

 

ब¸ चा पैदा होता ह,ै तो दूध और डायपर पर टै³ स । पढ़ाई शŁु होती ह,ै तो िश±ा पर    

टै³ स । िकताब¤, नोटबुक, पेन, प¤िसल, मोबाइल डेटा,सब कुछ पर टै³ स । जब कमाई शŁु होती ह,ै 

तो इनकम पर टै³ स । अगर बचत करता ह,ै तो उस पर टै³ स । जीने के िलए खचª करता ह,ै तो उस 

खचª पर टै³ स । काम पर जाता ह,ै तो पůेोल-डीजल पर टै³ स । बीमार पड़ता ह,ै तो इलाज और 

दवाई पर टै³ स । बढ़ुापा आता ह,ै तो प¤शन और इलाज पर टै³ स और मौत के बाद शोक सभा म¤ 

अगरबÂ ती जलान े के िलए भी पåरवार को टै³ स देना पड़ता ह ै । This summarises the 

Budget.  

 Sir, I am addressing the Chair. I am sure, the hon. Finance Minister will 

have a reply ready. When she will be given the opportunity to speak, she can 

quote me and If I am misleading the House, she can take my name and then 

place her arguments. 

 Sir, from a baby’s first milk to a citizen’s final farewell, this Government 

taxes life at every step. जÆ म स ेलेकर अंितम सÖं कार तक, हर कदम पर टै³ स लगाया जाता 

ह ै। सर, यह åरफॉमª नहé ह,ै यह लाइफ टाइम टै³ स ůैप ह ै। 

Sir, now I come to my triple ten. म§न े 9 िůपल कì बात कì अब म§ 10वां िůपल 

करन ेजा रहा हóं । I will end with three dates. These are three moments of history-

2016, 2021, and 2024 - three elections, three verdicts, and three decisive 

defeats for the BJP in West Bengal. After this triple defeat, the fourth one is no 

longer a warning; it is approaching.  

सर, म§ º यादा घुमाऊंगा नहé, let me come straight to the point. The 

Government wants to punish Bengal. Let them proceed. We would not bow. 

You want to freeze our funds; we will persist. म§ परिसÖ ट ³ यŌ कह रहा हóं,³ यŌिक पीएम 

आवास स ेलेकर, सड़क, मनरगेा, बंगाल के सार ेपैस ेिपछल ेपांच वषŎ स ेइस सरकार न ेरोक कर 
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रखा ह ै। ÿधानमंýी जी ने ‘आÂ मिनभªर भारत’ कì बात कì ह ै। ‘Ö विनभªर बंगाल’ ³ या होता ह,ैयह 

हमने काम करके िदखाया ह ै । If you want to punish Bengal, you can proceed; we 

would not bow. If you want to freeze our funds, we will persist. If you want to 

profile and persecute our youth, we will protect them. If you want to starve our 

schemes, we will sustain our people. Bengal’s spine was never bent by 

surrender, nor was it softened by sermons of hate. It is forced in struggle, 

tempered in sacrifice, and is not for sale. Go ahead and send your audits, we 

will answer them. If you unleash your agencies, we will confront them. If you 

delay our clearances, we will chronicle every stolen day. But remember, files 

can be frozen, funds can be stalled, voices can be suppressed but memories 

cannot be erased. When the people rise and the ballot breaks the silence, we 

will settle the final account. You will wear the mask of the Union, we will raise 

the mirror of the people. When truth looks back, power will bend and let us see 

who will blink first.  

This reminds me again that I come from an India that celebrates labour 

as the backbone of the economy, the hands that build our highways, factories, 

ports, cities, and this Parliament. But I also represent an India where that very 

labour, when it travels from Bengal, is no longer seen as a labour, but he is 

seen as a suspect, punished for the language he speaks. I come from an India 

where the North-East is proudly called ‘ashtalakshmi’ and I also come from an 

India where Manipur bled for 864 days and the Prime Minister found no time to 

visit Manipur. I come from an India that derives its vocabulary from Ishwar 

Chandra Vidyasagar and I also come from an India where Vidyasagar’s bust 
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was vandalised by the ruling party at the Centre. I come from an India where 

we worship Maa Durga, the supreme shakti and I also come from an India 

where Maa Durga’s ancestry is questioned by BJP leaders. Sir, I really come 

from ‘two Indias’. Honestly, I am tired of explaining this to this House to which 

India I belong to because the truth is that they both exist and until and unless 

we acknowledge that the second one exists, we will never be able to claim the 

first one.  

 Sir, Budgets can divide, politics can polarise, power can pretend, but 

there is something deeper than Budgets, older than Governments and stronger 

than fear, and that is the moral imagination of the people. When institutions 

weaken and language loses its faith, it is our literature, our culture, our shared 

memory which rises to remind the nation of who it is and who it must never 

cease to be.  

I finally return to the Constitution. When it opens or when we open the 

Constitution, it opens with the words ‘We the People of India’. It is not a 

ceremonial phrase but it is a declaration of sovereignty. It is a reminder that 

power flows upwards from the people, not the other way down; that the 

Governments may rule but the people remain the supreme. That sentence is 

not meant to be recited, it is meant to be lived. As long as people remember it, 

no fear can last, no injustice can endure and no republic can ever truly be 

taken away. Thus, today, I do not end with slogans; I end with conscience and 

I end with the voice of Bengal: 
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 “This valley of death is not my country, 

This hangman’s cheering stage is not my country, 

This widespread crematorium is not my country, 

This blood-drenched slaughterhouse is not my country, 

I will revive my country.” 

Jai Hind! Jai Bangla!” * 

SHRI T. R. BAALU (SRIPERUMBUDUR): Hon. Chairperson, Sir, thank you for 

giving me this opportunity to discuss on the subject matter of Budget Estimates 

2026-27. 

 First of all, I would like to congratulate Madam Nirmala Sitharaman ji for 

having brought the Budget Estimates for the consecutive ninth time, next to 

Shri P. Chidambaram who had also done the same thing in the same 

Parliament. 

 Sir, the Finance Minister claims that she aims at Developed India by 

2047. India has programmes on Artificial Intelligence, biopharma, 

semiconductors and critical minerals, and they are given a lot of priority and 

importance. But the question is: how efficiently is Madam Nirmala ji going to 

implement them with a sustained push?  

 The strategy of the Government is said to be reducing revenue 

expenditure and increasing capital expenditure. It is also claimed that the 

revenue expenditure has fallen by 11 per cent in the last 10 years, that is, from 

88 per cent in 2014-15 to 77 per cent in 2026-27. It is also stated that reduction 

 
….. English translation of this part of speech was originally delivered in Bengali. 
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of the revenue expenditure included seven per cent of subsidies. But what is 

the reality? Your usual practice is reduction of subsidies in the Budget 

Estimates, and, in the next six months, you come up with additional demands 

for subsidies through the Supplementary Demands. That is what I had also 

mentioned during my speech on the last Supplementary Demands in 2025-26. 

Within six months, things became haywire. Now, at the end of the current fiscal 

year, you are saying that the revenue receipts shortfall is around Rs. 78,086 

crore. The decrease in revenue expenditure is Rs. 1,00,503 crore. The fall in 

capital expenditure is Rs. 1,44,376 crore, a very huge fall. It gives no hope of 

credibility.  

 Now, I come to Budget 2026-27. The expenditure estimated is Rs. 53.43 

lakh crore and expenditure proposed in 2025-26 was Rs. 50.65 lakh crore. 

Now, the FM is asking Rs. 3 lakh crore more in the upcoming fiscal year. 

Usually, the Government used to announce big schemes in the Budget. But 

even after several months, no progress is the result. Last year, on 15th of 

August, Employment-Linked Incentive (ELI) Scheme was announced as an 

incentive to labour and industry to provide additional 3.5 crore jobs, with an 

outlay of Rs. 99,446 crore. But the Scheme has not taken off.  

 Another non-starter is Research, Development and Innovation (RDI) 

Scheme, announced with effect from 01.07.2025 and was said to be 

implemented with a corpus of Rs 1 lakh crore and a provision of Rs. 20,000 

crore was made in 2025-26 Budget. But no progress has been achieved in this 

effort also. This was also properly responded to by the hon. Minister during the 
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reply in the Lok Sabha. 

 Now, I come to the coconut production in Tamil Nadu. Tamil Nadu is the 

second largest coconut production State. Twelve lakh acres are under coconut 

cultivation, next to paddy. Besides Pollachi, Pattukkottai, Trichy, and Dindigul, 

other Southern districts are major coconut producing districts. It has got high 

export potential to an extent of Rs. 3,500 crore per year. The production has 

fallen because of the root diseases, but the Government of India has not taken 

care and root diseases still remain. The Economic Survey pointed out that the 

agricultural growth has slowed down to 3.5 per cent in 2025-26 from 4.4 per 

cent, nearly 1.1 per cent fall.  

 The Tariff and Trade Agreement unilaterally announced by the USA is 

bound to open the floodgates of imports of agricultural products into India. This 

will be disastrous for our farmers and the farm sector. The Finance Minister 

has said in her speech that rich value crops like coconut, cocoon, sandalwood, 

cashews, etc., will be given special support. But the allocation was Rs.350 

crores only. The farmers’ organisations are condemning this announcement of 

the Government as nothing, but a naive rhetoric. 

 Banana is another crop that requires special attention and support from 

the Government of India. Tamil Nadu is number one in banana cultivation and 

exports around Rs.4,000 crores worth of banana every year. The Government 

of India should come forward to give special attention to banana cultivation to 

boost exports. The Union Government has been giving step-motherly 

treatment to Tamil Nadu, and there has been no special scheme or financial 



10.02.2026  1192 
 

 

allocation so far. Even prestigious projects like ‘Sethusamudram Shipping 

Canal Project’, which were implemented by the UPA, have been shelved on 

political grounds.  

The UPA Government gifted 16 large and very important projects in all 

sectors during 2004 and 2014. The list of schemes include giving the Tamil 

classical language status, Chennai Port to Maduravoyal elevated bridge of 21 

kilometers, abolition of CENVAT to protect the textile industry, a new railway 

line inauguration at Salem, Thiruvarur Central University, IIM at Trichy, Indian 

Maritime University at Chennai, etc. 

 On the contrary, for the past 12 years, only one project has come, that is 

AIIMS Madurai, which has not yet been taken up. AIIMS Madurai is still under 

the ground. It has not yet been taken up. The Tamil Nadu Chief Minister had 

also stated that during the UPA period, Tamil Nadu was allotted 11 per cent of 

Plan expenditure, and now Tamil Nadu is given zero allocation. 

 The Government of India is not funding Metro Rail Project. Under the 

“Samagra Shiksha Abhiyan (SSA)”, Tamil Nadu was allocated funds to the 

tune of Rs.3,548 crores, which have not yet been released. Madurai and 

Coimbatore Metro projects, for which Rs.21,000 crores have been proposed, 

and whose project reports have been submitted to the Union Government, 

have not yet been given approval. At the same time, small towns like Agra, 

Bhubaneswar, Navi Mumbai, and Indore have been permitted.  

 Under the “Jal Jeevan Mission (JJM)”, Rs.3,112 crores have not been 

released. For the railway schemes, an amount of Rs.289.73 crores for the 
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Thiruvananthapuram–Kanyakumari section has not been released so far for 

land acquisition. Further, to purchase 931 hectares of land, funds have not 

been provided. The Chief Minister of Tamil Nadu has also urged that the 

devolution from the divisible pool of taxes should be increased to 50 per cent, 

but it has fallen on deaf ears of the Union Government. At present, only 41 per 

cent is allotted. 

 I also urge the Government of India that cess and other taxes which are 

not being shared with the states should be abolished immediately, or they 

should be brought under the divisible pool. Such an anti-federal attitude and 

exploitation must be ended. 

What happened to the promises made by the hon. Prime Minister of 

India - two crore jobs per year and rupees fifteen lakh per family? Nobody 

knows. It is all dumfounded. For this question, for the past 10 years, the people 

representing the Government of India have been keeping a lukewarm 

approach. 

 The much talked about MSP has not been implemented. Doubling of 

agricultural income has not been implemented. Dr. Swaminathan’s 

recommendations have become only slogans in every election. People from 

industry, business, the middle class, and even ordinary citizens of the State 

have expressed dissatisfaction and said that this Budget is nothing but a 

rhetoric from a sloganeering government, with little use to the common 

masses.  Before I conclude, I would like to ask one thing.  How are you going 

to arrest the jet speed depreciation of rupee against US Dollar? It is already 
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Rs. 92 per Dollar. The Prime Minister has lauded this Budget as a historic one.  

There is a proverb in Tamil “Kaakkaikkum than kunju pon kunju”.  It means 

even for a crow, its offspring is golden. Thank you very much.  

SHRI BASTIPATI NAGARAJU (KURNOOL): Respected Chairperson Sir, 

while extending my appreciation for the leadership and vision of our honorable 

Prime Minister Sri Narendra Modi, I commend the visionary budget presented 

by our Finance Minister SHRIMATI. Nirmala Sitharaman for the year 2025-26. 

This budget has been prepared with three responsibilities while keeping in 

mind, Viksit Bharat as our goal. First responsibility is to expedite financial 

growth, Second responsibility is to increase capacity building 3rd responsibility 

is to ensure comprehensive development. On the basis of these three points 

this budget is undoubtedly a macro budget.  

There is an estimate of Rs 36.5 lakh crores for non-debit receipts and Rs 

53 .5 lakh crores for total expenditure. Capital expenditure has been increased 

to Rs 12.2 lakh crores, which is unprecedented.  This reflects the commitment 

of government towards infrastructure and its development. Fiscal deficit has 

been decreased to 4.3 percent of our GDP. Debt to GDP ratio has been 

pegged to 55.6%. These figures reflect a balance between development and 

fiscal discipline. It is not fair on the part of opposition parties which are only 

criticizing the government and its budget. Our country has given priority to 

make in India especially in strategic sectors. As part of that strategy, the 

Government has allocated Rs 10,000 crore for biopharma sector, Rs 40,000 

 
 English translation of the speech originally delivered in Telugu. 
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crores for electronics manufacturing, Rs 10,000 crores for technology, Rs 

10,000 crores for champion SMSEs.  

In order to compete with Western countries and to provide high end 

technology to the people of this country, this budget has provided for seven 

high speed corridors in our country. Also, there are proposals to develop 20 

National Waterways. This is not an ordinary budget I consider this to be a 

constructive and reforming budget. This budget is improving supply chains, 

promoting exports, encouraging small and medium enterprises and providing 

minimum support price for farmers. This budget is prepared to take our country 

ahead in the global race for development.  

Sir, I would like to mention two points on how this budget has benefited 

Andhra Pradesh. As per the recommendations of Finance Commission Andhra 

Pradesh was allocated with Rupees 64,320 crores. Andhra Pradesh share in 

divided Andhra Pradesh has increased to 4.21%, which shows that the 

development needs of our state has been recognized and for this I would like 

to thank hon.Finance Minister SHRIMATI. Nirmala Sitharaman. For this 

dedicated rare earth and permanent magnet corridor has been announced 

which will be an historic opportunity for our state Andhra Pradesh. As a mineral 

rich state we would like to move forward from mineral exploring state to the 

state of value centric industries by promoting processing, research and modern 

technology. In AP we have lengthy coastline, this budget has provided 

provisions for fisheries and export clusters which will benefit our coastline 

immensely. By increasing limit of duty free imports from 1% to 3%, there will be 
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less financial burden. Financial support that is being provided to EEZ will 

improve the income opportunities of fishermen in our state. In tribal areas 

especially in Araku valley by providing special mountain trails and also by 

promoting migratory bird sanctuary’s like Pulicat, our state will evolve as a 

state of eco-tourism. This will also provide employment opportunities to the 

youth in this tribal areas, which will contribute in the development of these 

tribal areas. We are happy that Andhra Pradesh has been selected for the pilot 

project in which Rs 600 crores are being allocated for skill development and 

transformation program. This will not only improve employment opportunities 

for our youth but also empower our youth to provide employment opportunities 

to others. 

Chairman Sir, I would like to mention that the bullet trains from 

Hyderabad to Chennai and Chennai to Bangalore will help in development of 

our States. High speed corridor from Hyderabad to Chennai will touch 

Amravati which is our capital city. Similarly bullet train from Hyderabad to 

Bengaluru will touch Kurnool which is my parliamentary constituency. I am 

happy at these proposals. Sir polavaram project is lifeline of our state Andhra 

Pradesh, and our government is committed to complete it by 2027. By 

providing more funds to the Ministry of water resources you are helping in 

timely completion of this project. Construction of a capital city Amravati is very 

important for our state and I would like to thank finance minister SHRIMATI. 

Nirmala Sitharaman for providing adequate fund to the Ministry of urban 

development. Desperate also identified Andhra Pradesh as a strategic partner 
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in the development journey of our country. Under the vision and leadership of 

our chief minister Shri Nara Chandrababu Naidu Garu these allocations will 

only help in realising development goals of our state at the earliest. I believe 

that these investments will contribute in changing the future of our state.  

I would like to mention a few points about my parliamentary constituency 

Kurnool. By providing high speed corridor between Hyderabad and Bengaluru, 

Kurnool will get better connectivity with two metropolitan cities. As Ministry of 

highways and roads received a good allocation of funds, I request that 

Kurnool-Bellary Highway may be completed in this financial year. In last year’s 

budget Orvakallu in my constituency was provided industrial node and this 

credit goes to NDA government. In this contact I request the government to 

provide integrated Steel hub in this industrial node as this area is a backward 

area. As part of this initiative, I request rail connectivity to Mantralayam as well. 

As our area is drought prone, I request additional funds under ‘Atal Bhu Jal 

Yojana’ to recharge groundwater levels in this district. Sir under the able 

leadership of our chief minister Shri Nara Chandrababu Naidu, our state is 

surging ahead in efficient administration, reforms and technology. Under the 

leadership of our hon.prime Minister Narendra Modi ji when we have 

coordination between state and Central Governments we can show what a 

‘double engine Sarkar’ can deliver to the people. With these words, I conclude 

my speech and I thank hon. Speaker for giving me this opportunity and also I 

would like to express gratitude on behalf of people of my constituency.  
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SHRI ANIL YESHWANT DESAI (MUMBAI SOUTH-CENTRAL): Thank you, 

Chairperson, Sir. Hon. Finance Minister Shrimati Nirmala Sitharaman 

presented the Union Budget 2026-2027 in this House on the auspicious day of 

Magha Purnima. A lot of expectations were there from the Indian population, 

common people and all alike. The total expenditure estimates of Rs. 53.47 lakh 

crore, that is 7.7 per cent higher than the revised estimates of 2025-2026, were 

presented. In this, interest payments account for 26 per cent of the total 

expenditure, which is 40 per cent of the revenue receipts. Whereas the total 

receipts other than borrowings are estimated to be Rs. 36.51 lakh crore, which 

is 7.2 per cent higher than the revised estimates of 2025-2026. Revenue deficit 

in 2026-2027 is targeted at 1.5 per cent of the GDP which is the same like the 

revised estimate of 2025-2026. It is unchanged. Fiscal deficit of 2026-2027 is 

targeted at 4.3 per cent of the GDP, which is lower than the revised estimates 

of 4.4 per cent of the GDP of 2025-2026. 

 As far as debt is concerned, the Government aims to reduce its 

outstanding liabilities to around 50 per cent of the GDP by 2031, that is in five 

years. In 2026-2027, outstanding liabilities are estimated to be around 55.6 per 

cent of the GDP. 

 This Budget of 2026-2027 emphasises the need for fiscal consolidation 

targeting a reduction of debt-to-GDP ratio to 50 per cent, plus or minus one per 

cent by 2030, that is in five years, which is now 55.6 per cent of the GDP. 

Fiscal consolidation is being pursued by cutting total expenditure by five per 

cent but no significant growth momentum is expected with only 10.9 per cent of 



10.02.2026  1199 
 

 

growth in capital expenditure in terms of GDP. There is no corresponding 

increase in capital expenditure. 

 Sir, there is a marginal increase in Union Government revenue 

expenditure, that is Rs. 39.44 lakh crore from 2025-2026 revised estimate to 

Rs. 41.25 lakh crore in 2026-2027, that is a growth of around 4.5 per cent. 

There is only a marginal increase in transfer towards centrally sponsored 

schemes, rising from Rs. 5.42 lakh crore in 2025-2026 to Rs. 5.49 lakh crore in 

2026-2027, that is just an increase of 1.28 per cent. 

Sir, it is to be noted that the Finance Commission grants have declined 

from Rs. 1.32 lakh crore in 2025-2026 budget estimates to 1.29 lakh crore in 

2026-2027 budget estimates. As far as revenue receipts are concerned, only 

marginal increase is there in revenue receipts from Rs. 34.30 lakh crore in 

2025-2026 to Rs. 35.33 lakh crore in 2026-2027, that is a rise of around 2.90 

per cent. 

 There is no estimate of GST compensation cess collection and the 

Budget is silent about the future of GST compensation sales. I would request 

the hon. Finance Minister to shed some light on this aspect because we would 

like to know how the compensation cess stands and what is the future course 

of it. 

 The share of States has fallen from Rs. 14.22 lakh crore in 2025-2026 to 

Rs. 13.93 lakh crore in 2025-2026 RE, which is a decline of 2.07 per cent for 

the year 2026-2027. The estimated tax share to States is Rs. 15.26 lakh crore, 

which is only 7.3 per cent higher than the previous year. Even after considering 
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the 16th Finance Commission tax devolution, the Centre’s tax share to States 

amounts to Rs. 34.65 lakh crore instead of which is mandated at 41 per cent. 

The 16th Finance Commission recommended State share in divisible pool at its 

present level of 41 per cent. For horizontal devolution, there is a change in the 

criteria and weightage from the 15th Finance Commission. The major change is 

the criteria of inclusion of contributions to GDP, that is, 10 per cent weightage 

is given, and demographic performance by each State.  

With regard to revenue deficit grants, the 16th Finance Commission has 

not recommended that these be granted to the States. When States fall short 

of revenue deficit, they try to obtain revenue deficit support from the Central 

Government to carry on with their projects, such as development or wherever it 

is needed. However, this time around, the Finance Commission has regrettably 

negated the recommendation, which will put stress on the States because they 

are unable to generate any significant revenue, as GST has already subsumed 

all taxes, and there are hardly any avenues left for the Central Government to 

generate revenue of its kind.  

My State of Maharashtra contributes the maximum amount to the 

Central exchequer. In recent years, we have seen that we have contributed 

more than Rs. 5.5 lakh crore to the Central exchequer, but what we receive in 

return is hardly around Rs. 3 lakh crore. The Maharashtra's Chief Minister, Shri 

Fadnavis, has praised the entire Budget, substantiating that around Rs. 1 lakh 

crore will come to the State of Maharashtra, of which Rs. 98,000 crore will be 

in the form of devolution or tax returns, and Rs. 12,000 crore allocated for 
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various projects in Maharashtra. In the financial year 2026-27, allocations have 

been made for different projects.  

Maharashtra is expected to receive close to Rs. 1 lakh crore, but if we 

go by the Budget, whatever has been praised by the Chief Minister, the reality 

is far from what exists on the ground. The projects in the pipeline that have 

been funded or allocated significant amounts for infrastructure or urban 

development are facing exorbitant cost escalations. Overvaluation is being 

conducted, which favours contractors and raises suspicions and doubts 

regarding corruption in Maharashtra. So, whatever projects are there, such as 

the Mumbai-Aurangabad high-speed rail, Rs. 6,103 crore has been allocated; 

for the Mumbai Metro projects, Rs. 1,702 crore has been provided; and for the 

Mumbai Urban Transport Project (MUTP-3), Rs. 462 crore has been allocated. 

Additionally, green mobility projects in the Mumbai Metropolitan Region (MMR) 

have received Rs. 155 crore, and the Intelligent Transport System (ITS) on the 

Samriddhi Mahamarga has received Rs. 680 crore. Furthermore, the Pune 

Metro Rail Project has been allocated Rs. 517 crore. These projects should 

have been completed by now, but their non-completion is not only proving 

inconvenient to the people; it is also a hindrance to the progress of 

Maharashtra.  

Who benefits from this situation? Only the contractors are benefiting, 

which brings inconvenience to the Government officials and politicians who are 

sitting in the Treasure Benches of Maharashtra Assembly. These observations 

do not aim to level charges; rather, they reflect what the people witness and 
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feel. People wonder why a progressive State like Maharashtra is taking a back 

seat.  

When it comes to finance and economy, concerning this budget, a High-

Level Committee on banking for Viksit Bharat has been proposed. The banking 

sector, which is the backbone of the Indian economy, especially the public 

sector, is essential. Recently, it was reported that the State Bank of India 

registered a profit of Rs. 31,000 crore in the last quarter. This is the strength 

and potential of our public sector banks and other public sector units. Instead 

of strengthening these institutions, the Government appears to be taking steps 

to weaken them. Why are we going for disinvestment? Why does every budget 

presentation include a disinvestment plan? Last year, Rs. 75,000 to Rs. 80,000 

crore was anticipated to be generated via disinvestment, yet not even Rs. 

40,000 crore came out. 

Today, banks like IDBI have employees who are worried as to why it is 

being on the panel for privatisation. Private banks do not cater to the 

employment needs of the public. Instead of utilising the banking sector's 

substantial potential, profits are good, yet these banks, which should be 

responsible for addressing the unemployment issue in the country, are 

hindered because the Government has tied their hands. Whenever we talk to 

the management, they say that they are not receiving clearance from the 

Finance Ministry. If this situation persists, where will the youth go? We hear 

about brain drain occurring from India. For those with qualifications, lack of 

employment opportunities in banks or the public sector leaves them with no 
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alternative but to leave the country.  

This is a sad situation when we talk of creating employment 

opportunities. Even where capacity exists, opportunities are not being 

provided. This trend is also observed in insurance companies. There were 

concerns about the merger of the three general insurance companies, but after 

the solvency ratio has come out with the hard work of the employees, the 

Government has fortunately changed its stance regarding disinvestment. But 

these are the things which we need to do.  

What has happened to the Labour Code? The Labour Code may provide 

opportunities, but a lopsided Labour Code is being formulated which is 

benefiting the employers and there is absolutely no say for the employee or 

labour. Today, we must ask why the gig economy has arisen. Within this gig 

economy, people who are working there 24x7 are often those with 

qualifications, such as engineers, Chartered Accountants, and lawyers. 

However, they are not finding suitable employment. It is easy to say that self-

employment creates job opportunities, but when it comes to sustenance, jobs 

are there for people with some level of qualification. Where is the policy going 

wrong? The Government must reflect on this and genuinely think of the future 

of youth.  

Moreover, while skill training initiatives are coming up, it is important to 

consider their effectiveness.  

HON. CHAIRPERSON: Please conclude.  

SHRI ANIL YESHWANT DESAI: Yes, Sir. Regarding education, the 
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Government's new National Education Policy has numerous flaws. What about 

the situation of teachers? What about the students? There is a significant gap 

between urban and rural education, and rural institutions. You do not get 

teachers. The problem is also not yet addressed with regard to TET.  Those 

who began teaching long before this law came into existence are made to 

reappear for TET. These flaws should be rectified. We look up to teachers to 

educate the society.  

As for health, despite the allocations and provisions, they fall short of the 

2.5 per cent of GDP declared by the Government. In Maharashtra, the state of 

Government hospitals is such that no one would dare go there. There is lack of 

doctors and medicine. Patients often lie on the corridors. There are no beds for 

them. This kind of situation is there not only in rural areas but also in cities like 

Mumbai.  

HON. CHAIRPERSON: Please conclude now.  

SHRI ANIL YESHWANT DESAI: Regarding agriculture, the allocation is Rs. 

10,000 crore, with everything meticulously detailed on paper. What is the 

reality? Suicide has become a pattern. Why suicides are increasing in the 

State in Maharashtra? What is happening? Is the Pradhan Mantri Fasal Bima 

Yojana really working or it is merely on paper? When a farmer is paid a claim 

of Rs. 3 or Rs. 6, you can imagine how that formula works. Who has 

formulated that? What are the agencies doing; what are the people doing? The 

dreams of poor farmers are finished. He has nothing to look up to. They are 

finishing their lives because there is no tomorrow for them. 
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 Last but not least, the main concern relates to MGNREGA. It has now 

been re-coined and re-named as VB- G RAM G, but the basic character of the 

scheme itself has been fundamentally altered. Earlier, whenever the need 

arose, the Central Government funded 90 per cent, and in certain cases even 

100 per cent of the programme. Today, however, if a State requires 

employment under this scheme, the State Government has to formally request 

the guarantee of employment days. On paper, the guarantee remains 100 

days and has even been extended from 100 to 125 days. But what is the use 

of it? You have changed the character of the scheme, killing MGNREGA and 

killing the poor labourers of the country. 

 To conclude, I would say that when we think that robots and AI will be 

the future of tomorrow’s Viksit Bharat, the Government should ensure that the 

people who are living human beings in India, are taken care of before AI rules 

over us. Thank you. 

®ी िदलेĵर कामैत (सुपौल) : सभापित महोदय, आपने मुझे वषª 2026-27 के आम बजट पर चल 

रही चचाª म¤ भाग लेन ेका अवसर िदया, इसके िलए म§ आपका बहòत-बहòत आभार ÿकट करता हóं । 

… (Óयवधान)  म§ माननीय ÿधानमंýी ®ी नरÆेþ मोदी जी एवं िबहार के लोकिÿय मु́ यमýंी ®ी 

नीतीश कुमार जी को हािदªक बधाई एवं धÆयवाद देता हóं िक उनकì अगुवाई म¤ एनडीए न े िबहार 

िवधानसभा चुनाव, 2025 म¤ ऐितहािसक िवजय ÿाĮ कर ÿचंड बहòमत स ेसरकार बनान ेका काम 

िकया ह ै। 

 महोदय, समावेशी िवकास का यह आम बजट वाकई म¤ राÕůिहत और जनिहत के िलए 

अमतृ एवं संजीवनी के łप म¤ कायª करगेा । भारत के यशÖवी ÿधानमंýी आदरणीय ®ी नरÆेþ मोदी 

जी कì दूरदशê एवं ÿगितशील आिथªक नीितयां एवं योजनाए ंसमाज के अंितम Óयिĉ के साथ सभी 
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वगō को समानांतर एवं साथªक łप स ेलाभािÆवत करती ह ै । म§ इसके िलए आदरणीय ÿधानमंýी 

जी एवं माननीय िव° मýंी जी का हािदªक आभार Óयĉ करता हó ँ।   

महोदय, यह बजट भारत के िकसानŌ, यवुाओ,ं मिहलाओ ंएवं सभी वगō के उÂथान तथा 

िवकास के िलए ह,ै िकÆतु हमार ेसािथयŌ को यह सब िदखाई नहé पड़ता ह ै। न जान ेयह उÆह¤ ³यŌ 

नहé िदखाई पड़ता ह?ै उनके चÔम ेस ेइस तरह स े³यŌ नहé िदखाई पड़ रहा ह?ै रोजगार, कौशल 

ÿिश±ण और अÆय अवसरŌ कì सिुवधाए ं उपलÊध करान े के िलए माननीय ÿधानमंýी जी कì 

योजनाए ंिवकिसत भारत बनान ेम¤ एक महÂवपूणª कदम ह ै। … (Óयवधान) 

महोदय, ÿधानमंýी जी न ेिकसान भाईयŌ के िलए कृिष म¤ उÂपादकता और अनकूुलनीयता 

को ÿाथिमकता देते हòए पåरवतªनकारी राÕůीय सहकाåरता नीित जैसी योजनाओ ंको कायाªिÆवत 

िकया ह ै। ÿधानमंýी जी न ेभारत के यवुाओ ंके भिवÕय को उººवल बनान ेके िलए रोजगार और 

ÿिश±ण को ÿाथिमकता देते हòए रोजगार पाने वाल ेिविनमाªण ±ेý म¤ रोजगार सजृन एवं िनयोĉाओ ं

कì सहायता जैसी योजनाए ंशािमल कì ह§ ।  

महोदय, भारतीय अथªÓयवÖथा कì िवकास याýा को िवकिसत भारत का लàय ÿाĮ कराने 

के िलए समावेिशता कì मागªदशªक ÿेरणा स ेईधंन के łप म¤ हमार ेसधुारŌ का उपयोग कर कृिष, 

एमएसएमई, िनवेश और िनयाªत जसै ेचार शिĉशाली इंजन गित ÿदान कर रहे ह§ । यह बजट कृिष 

±ेý समावेशी, संतुिलत, उ¸चतर संविृĦ और उÂपादकता कì ओर अúसर ह ै । यवुाओ ं का 

सशिĉकरण और हमारी समिृĦ यवुाओ ंको पयाªĮ łप स ेसाधन-संपÆन करन ेऔर सशĉ बनाने 

पर िनभªर करती ह ै । एनडीए कì सरकार न े िवकास के ÿित मानवोिचत और समावेशी ŀिĶकोण 

अपनाया ह ै । जहां िपछले 11 वषŎ म¤ इन िवकास कायªøमŌ न े åरकॉडª समय म¤ सभी के िलए 

आवास, हर-घर जल, सभी के िलए िबजली, सभी के िलए रसोई गैस, सभी के िलए ब§क खाते और 

िव°ीय सेवाओ ंके माÅयम स ेÿÂयेक पåरवार और Óयिĉ के िलए सेवाए ंसलुभ कराई गई ह§, वहé 

करोड़Ō लोगŌ को मÉुत राशन उपलÊध कराकर गरीबी कì िचंता समाĮ कर दी गई ह ैऔर रोजगार 

का सजृन हòआ ह ै। साथ ही सरकार सवा«गीण, सवªÖपशê और सवªसमावेशी िवकास के ŀिĶकोण से 
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कायª कर रही ह ै। इसम¤ सभी जाितयŌ और सभी ÖतरŌ के लोग शािमल ह§ ।  

 सभापित महोदय, हम वषª 2047 तक भारत को ‘िवकिसत भारत’ बनाने के िलए कायª कर 

रहे ह§ । इस लàय को ÿाĮ करने के िलए हम¤ लोगŌ कì ±मता म¤ विृĦ करनी होगी और उÆह¤ सशĉ 

बनाना होगा । ‘गरीब’, ‘मिहलाए’ं, ‘यवुा’ और ‘अÆ नदाता’, उनकì आवÔयकताए,ं उनकì आकां±ाए ं

और उनका कÐयाण हमारी सवō¸च ÿाथिमकता है । देश कì ÿगित तब ही होती ह,ै जब वे ÿगित 

करते ह§ । 

महोदय, म§ अपने संसदीय ±ेý सपुौल सिहत िबहार के सभी िकसान भाइयŌ के िहत स े

संबंिधत मु́ य अित-आवÔयक मांगŌ के िलए आúह करता हóं । वषª 2008 कì ÿलयकारी बाढ़ कì 

तबाही के बाद कोसी ±ेý के िकसान भाइयŌ ने बहòत ही कĶ सहन कर मखाना के साथ म³का एवं 

जूट कì खेती करनी शłु कì थी । म§ माननीय ÿधानमंýी जी का आभार Óयĉ करता हó ंिक उनके 

Ĭारा मखाना बोडª कì Öथापना कì गई है । 

सभापित महोदय, मेर ेसंसदीय ±ेý सपुौल के साथ िबहार के सीमावतê कोसी एवं िमिथला 

±ेý म¤ देश के कोने-कोने से मखाना के साथ म³का एवं जूट कì खरीददारी हेतु ÓयापाåरयŌ का 

आना-जाना लगा रहता है । इसके िलए बड़े Öतर पर Óयापार केÆþ अित-आवÔयक एवं अपेि±त ह§ । 

इसी के साथ चौड़ी सड़क, रेलवे का कÆ टेनर िडपो, दशे के सभी महानगरŌ के साथ रेल-

कने³टिवटी, भारी वाहन पािक« ग, उ¸च ±मता का भंडारण, कोÐड Öटोरेज, राÕůीयकृत ब§क, 

भोजनालय, शौचालय के साथ अितिथ गृह का िनमाªण हो, िजससे िकसानŌ एवं ÓयापाåरयŌ के िलए 

मूलभूत सिुवधाए ंÿाĮ हो सक¤  । 

महोदय, मेर ेसंसदीय ±ेý सपुौल एवं िबहार के कोसी-िमिथला वािसयŌ के िलए एक केÆþीय 

कृिष अनुसंधान महािवīालय कì Öथापना जनिहत म¤ अÂयंत ही आवÔयक एवं अपेि±त है, िजसम¤ 

कृिष एवं िकसान कÐयाण संबंिधत सभी िवषयŌ का पठन-पाठन हो सके । मेरा आúह है िक मेर े

संसदीय ±ेý सपुौल म¤ केÆþीय कृिष अनुसंधान महािवīालय कì Öथापना कì जाए ।  

सभापित महोदय, रलेवे िबहार के िवकास कì धुरी ह ै । वषª 2019-2024 म¤ रलेवे बजट 



10.02.2026  1208 
 

 

औसतन 1,132 करोड़ Łपए का था । जबिक, वषª 2026-27 म¤ रेलवे बजट बढ़कर 10,370 करोड़ 

Łपए हòआ ह ै। बढ़ा हòआ बजट सीधे-सीधे पåरयोजनाओ,ं रोजगार और बेहतर सेवाओ ंम¤ तÊदील 

होता िदख रहा है । इसका सीधा लाभ िबहार को िमल रहा है । 

सभापित महोदय, अपने संसदीय ±ेý सपुौल म¤ रलेवे संबंिधत अित-आवÔयक समÖयायŌ 

के समाधान के िलए म§ माननीय ÿधानमंýी जी एवं माननीय रले मýंी जी से आúह करता हóं िक पूवª-

मÅय रलेवे के अंतगªत सीतामढ़ी-जयनगर वाया िनमªली तथा लिलतúाम-बीरपरु नई रेल लाईन 

पåरयोजना का िशलाÆयास कर यथाशीŅ िनमाªण कायª का शभुारभं हो तथा रेल पåरचालन करने 

कì कृपा कì जाए । 

सभापित महोदय, गाड़ी सं´ या -15949 और 15950 िडāूगढ़-गोमतीनगर अमतृ भारत 

ए³सÿेस का पåरचालन गलगिलया-अरåरया रले-खंड होकर फारिबसगंज-सरायगढ़ दरभंगा के 

राÖते करने कì कृपा कì जाए । 

सभापित महोदय, िडāूगढ़ से नई िदÐली वाया किटहार-बरौनी एवं वाया किटहार-हाजीपरु 

होकर तीन राजधानी ए³सÿेस ůेनŌ का पåरचालन िकया जाता है । इन तीनŌ म¤ से िकसी एक 

राजधानी ए³सÿेस को नविनिमªत गलगिलया-अरåरया रले-खंड होते हòए फारिबसगंज-राघोपुर तथा 

दरभंगा के łट से पåरचालन करने कì कृपा कì जाए । ऐसा करने से बंगाल, िबहार तथा उ°र ÿदेश 

के सीमावतê ±ेýŌ कì जनता को इसका लाभ िमल सकेगा तथा समय एवं दरूी भी कम होगी । 

सभापित महोदय, छाýŌ, यवुाओ,ं िकसानŌ, ÓयापाåरयŌ तथा िश±ा ÖवाÖÃय-बाजार-कोटª-

कचहरी कì सुिवधा के िलए पूवª-मÅय रलेवे के िýवेणीगंज से पटना वाया सरायगढ़-दरभंगा होते हòए 

एक मेल/ए³सÿेस ůेन का पåरचालन रािý म¤ दोनŌ तरफ से िकया जाए । इसके साथ ही सुपौल से 

िसयालदह यानी कोलकाता के िलए एक नई ůेन चलाई जाए, िजससे उस ±ेý के Ó यापाåरयŌ, 

जनता तथा सीमावतê ±ेý कì जनता को भी इसका लाभ िमल सके ।  

सभापित महोदय, िबहार राºय के सपुौल िजला अंतगªत एनएच-327ई सपुौल से बåैरया मंच 

होते हòए वाया मरौना एवं मधेपरु होते हòए दरभंगा तक सड़क एवं उĉ सड़क के मÅय कोसी नदी म¤ 
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पलु का िनमाªण करने कì कृपा कì जाए । 

सभापित महोदय, िवकिसत भारत के िनमाªण के िलए देश के गरीब, युवा, नारी शिĉ और 

िकसान सशĉ हŌगे, सरकार इसके ÿित वचनबĦ है । इÆहé शुभकामनाओ ंके साथ म§ वषª 2026-

27 के आम बजट का समªथन करते हòए िबहार कì समÖत जनता एवं जनता दल (यूनाइटेड) कì 

तरफ से धÆयवाद एवं आभार ÿकट करता हóं । धÆ यवाद । 

17.00 hrs 

®ी बजरगं मनोहर सोनवणे (बीड) : सभापित महोदय, म§ आपको धÆ यवाद देता हóं िक आपने मझुे 

बोलने का मौका िदया है । म§ एनीसीपी (शरद पवार) पाटê से हóं । आदरणीय शरद पवार साहब कì 

कृपा से म§ इस सभागहृ म¤ हóं । मुझे इस बजट पर बात करते समय बहòत खेदजनक बात बोलनी है 

िक महाराÕ ů के िवÂ त मंýी, जो िडÈ टी सीएम थे, उनका िनधन 14 िदन पहले हो गया है । वे इस 

सभागहृ के भी सदÖ य रहे थ े। म§ पहले उनको भावपूणª ®Ħांजिल अिपªत करता हóं ।  

Sir, I express my gratitude for giving me the opportunity to speak on the 

budget for 2025-2026. This time, there is no clear policy from the government 

in the budget or any positive things for the countrymen. This resolution has 

been made in a hurry and without understanding the reality. As usual, this 

should not be called a financial resolution but a jumla budget of this 

government.  

I want to raise some important issues in the House; the issues raised in 

the previous financial resolution have only been raised in a colorful manner. 

The Honorable Finance Minister made a big announcement about the concept 

of Sudhar Express. And she said that the government has made more than 

350 reforms, but the details of those reforms have not been given. Except for 

 
….. English translation of this part of speech originally delivered in Marathi. 
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GST, no reforms have been made. GST is a matter of looting the poor; the 

changes made in GST are wrong. Talking about GST, this tax has been 

imposed in a hurry. 

The opposition suggested that this tax should be implemented after 

discussion, but the government did not accept the suggestion. Today, the 

government is trying to remove the problems in the name of Sudhar Express to 

rectify the wrong decision. My question to the government is, will the 

government compensate the traders, entrepreneurs, and common citizens who 

have suffered losses due to your wrong GST tax?  

Sir, Promises are made every year for the MSME sector, but in reality, 

some small and medium enterprises of the government are getting into trouble 

day by day. Many small enterprises are on the verge of closure, and the 

government has no policy to save them. 

Sir, The entrepreneurs of our country are capable, but due to the wrong 

policy of the government, they are getting into trouble. Despite having 

production capacity, there is no concrete policy for the market system; as a 

result, India is becoming only a consumer, and other countries are benefiting 

from this. In the past, the government had expressed its desire for an ethanol 

project for the sugar industry, and under the name of Interest Submission, 

sugar millers set up projects worth crores of rupees, and the result of this was 

that on December 7, 2023, a letter was issued at night and said to stop ethanol 

production. Through you, I would like to tell the Finance Minister that we 

should consider how much loss is caused due to such a decision. The money 
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that was supposed to be received by the middle class of the country has 

stopped being received, and there has been a great loss.* 

माननीय सभापित महोदय, म§ आपके माÅ यम से अथª मýंी जी से कहना चाहता हóं िक ऐसा 

करने से उīोगŌ का िकतना घाटा हòआ, यह भी सभागृह और देशवािसयŌ को बताना चािहए । 

इसका पåरणाम यह हòआ है िक देश के िकसान को जो पैसा िमलने वाला था, वह कम िमला, 

³ यŌिक वह रातŌ-रात बंद कर िदया गया । यह बहòत बड़ी बात है ।  

Sir, Due to the closure of ethanol production projects worth 

200,300,500 crores, the government has not yet received the interest 

submission money that it had promised to distribute. At the same time, 

sugarcane farmers should get a proper MSP. Just as the FRP is increased 

every year, the MSP should also be increased. Today, in this agricultural 

country, whether it is sugarcane farming, potato farming, or wheat farming, all 

farmers should get MSP. The government says that it will double the income of 

farmers, but it is unfortunately being halved instead. The government seems to 

think that farmers should be permanently in debt. 

Sir, It was announced to set up a ship repair yard on the waterway in 

Banaras-Patna, but it is not right to make such announcements when this 

project is failing due to low water quality in the rivers. While talking about the 

health sector, many announcements were made, but even today there is no 

medical facility in the hospitals of the country, no staff, and no necessary 

equipment. The government is not paying attention to health infrastructure. 

Sir, In my Lok Sabha constituency, there is Swami Ramanand Tirth 

 
….. English translation of this part of speech  originally delivered in Marathi. 
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Rural Medical Hospital in Ambajogai taluka of Beed district. It provides a 

medical support for five to six surrounding districts. Every day 2500-3000 

patients come here for medical tests, but there are no doctors, staff, or medical 

facilities available there. Therefore, I demand the Finance Minister through you 

that the government should pay attention to the infrastructure facilities that it 

has instead of making new announcements. There is also a shortage of 

medicines in this hospital I am demanding that it should be fulfilled.  

Sir, The ridiculous thing about this budget is that after 11 years, the 

government has been late in realizing that urban area number 47 can pay 

attention to the progress of tier 2 and tier 3 cities. This means that for the last 

11 years, the government has been giving secondary treatment to the citizens. 

The district from which I come is rural; my identity is as the son of a farmer. My 

demand is that justice should be done to the farmers of this an agriculture 

dominated country. 

 Sir, Cashew and sandalwood were mentioned in the budget. Cashews 

are not affordable for the common man, and the farmers of the southern region 

who produce sandalwood are struggling to sell their goods. Our district is rural; 

from 2014 to 2019, our Chief Minister announced that he would bring the 

watergrid scheme for my Beed district, but my district has not yet received the 

benefits of this. I request the Finance Minister to kindly provide irrigation 

facilities to my district; the water from the Ujani dam should be brought to the 

Manjara dam, and from there the villages should get irrigation facilities and 

infrastructure. 
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Sir, Lakhpati Didi Yojana has become just a central election campaign 

slogan. There is still no concrete work from the government regarding women's 

safety. Women are being subjected to atrocities, but there is no proper security 

system. Through you, I would like to ask the minister that the government's 

PMJSY scheme is still lacking for rural development. Not a single work in this 

scheme has been approved. Finally, I will say, this budget is very disappointing 

for the people of the country. It has been made in a hurry by mixing old 

slogans only*. … (Interruptions)  

इसिलए म§ कहता हóं िक इस ेजÐ द स ेजÐ द देना चािहए । सरकार कì एक और घोषणा ह ै– 

‘हर घर नल स ेजल’ । इस योजना के अंदर िपछले बजट म¤ स े50 करोड़ Łपये भी खचª नहé हòए 

और मेर ेिजल ेके िलए एक Łपया भी नहé िदया । आपने ³ यŌ नहé िदया? अगर 50 हजार करोड़ 

Łपये लैÈ स होते ह§ और मेर े±ेý के िलए एक Łपया भी नहé िमलता ह ैतो यह खेदजनक बात ह ै। 

मेरा सरकार स ेयह सवाल ह ैिक म§ अपोिजशन का एमपी हóं, ³ या आपने इसिलए पैस ेनहé िदए? 

मेरी åर³ वैÖ ट ह ै।… (Óयवधान) सर, मेरी पाटê का िजतना समय ह,ै आप उतना समय द ेदीिजए । 

आप िवकिसत भारत के बार ेम¤ बोल रहे ह§ । अभी ³ या-³ या करना ह?ै भारत को एक नंबर पर 

लाना ह,ै कौन स ेनंबर पर लाना ह?ै टे³ नोलॉजी के ±ेý म¤ मेरा अथª संकÐ प ह ै।… (Óयवधान) 

HON. CHAIRPERSON: Please try to conclude now. 

… (Interruptions) 

SHRI BAJRANG MANOHAR SONWANE: Sir, please give me two more 

minutes to speak. … (Interruptions) मेर ेयहां 400 गांव ह§ । अभी भी वहां बीएसएनएल का 

टावर नहé ह,ै िकसी दूसरी कंपनी का टावर ह ै । म§ सरकार स े åर³ वैÖ ट कłंगा िक मेर े िजल ेके 

अंदर उस ेदेना चािहए । रेल के बार ेम¤ बहòत िजø िकया । आपने बलुटे ůेन के िलए 1 लाख करोड़ 

Łपये के बजट को 2 लाख करोड़ Łपये कर िदया । आपने यह ³ यŌ िकया? मरे ेयहां ³ या िकया ह?ै 
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हमार े महाराÕ ů के अंदर खाली अबªन के िलए सरकार चलती ह,ै łरल के िलए ³ यŌ नहé ह?ै 

… (Óयवधान) मेर ेिजल ेके िलए एक ही ÿोज³े ट कì मांग थी । सरकार और िवÂ त मýंी जी स ेमेरी 

åर³ वैÖ ट ह ै िक धारािशव-बीड-संभाजीनगर के रेल मागª के िलए कुछ न कुछ बजट देना 

चािहए।… (Óयवधान) 

माननीय सभापित : ®ी राहòल कÖवां जी ।  

®ी बजरगं मनोहर सोनवणे : सर, म§ लाÖ ट म¤ एक बात बोल रहा हóं । 

Finally, I will say, this budget is very disappointing for the people of the 

country. It has been made in a hurry by mixing old slogans only.*  Thank you. 

®ी राहòल कÖवां (चłु) : सभापित महोदय, आपने मुझे बजट पर बोलने के िलए मौका िदया, 

उसके िलए म§ आपको धÆ यवाद देता हóं । म§ तÃ यŌ के साथ खड़ा हòआ हóं, सिुखªयŌ के साथ नहé । 

सरकार के अपने ऑिडट खाते, बजट व³ तÓ यŌ और संसदीय उÂ तरŌ के साथ जब इÆ ह¤ एक साथ 

पढ़ा जाता ह ैतो एक पैटनª साफ िदखता ह ै िक घोषणाए ंआग ेदौड़ती ह§, नतीजे पीछे रह जाते ह§ 

तथा जवाबदहेी सधे हòए शÊ दŌ कì ओट म¤ गायब हो जाती ह ै। 

 महोदय, यूिनयन बजट वषª 2025-26 के समाÈ त होते-होते सरकार न ेÉलैगिशप Ö कìÌ स 

को बड़ी-बड़ी हैडलाइन के जåरय ेबार-बार बेचने कì कोिशश कì । आप िपछले बजटŌ को चैक कर¤ग े

तो हर बार बजट म¤ कुछ न कुछ नया आता ह,ै लेिकन उसका कंपेरिेटव चाटª  पािलªयाम¤ट म¤ कभी 

पेश नहé हो पाता ह ैिक ³ या Ö कìÌ स लॉÆ च हòई ंऔर फìÐ ड म¤ उनका ³ या इÌ पै³ ट रहा ह?ै 

म§ पीएम पोषण Ö कìम स ेअपनी बात शłु करना चाहóंगा । भारत सरकार का यह ÿोúाम 

अ¸ छा ह ै । हम पोषण को इÌ ÿूव करना चाहते ह§ । अगर आप गवनªम¤ट ऑफ इंिडया का डैशबोडª 

चैक कर¤गे तो वषª 2021-22 के अंदर इस Ö कìम के िलए जो बजट ऐिÖटमेट था, वह 11,500 

करोड़ Łपये था, जबिक ए³ चअुल ए³ सप¤िडचर 10,000 करोड़ Łपये के आस-पास ही हòआ । वषª 

2023-24 म¤ इस े11600 करोड़ Łपये कर िदया गया और ए³ चअुल ए³ सप¤िडचर 8400 करोड़ 

 
….. English translation of this part of speech  originally delivered in Marathi. 
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Łपये हòआ । वषª 2024-25 म¤ इस े 12500 करोड़ Łपये कर िदया गया और ए³ चअुल åरलीज 

9900 करोड़ Łपये हòआ । वषª 2025-26 म¤ बजट एिÖटमेट 12500 करोड़ Łपये था और 

ए³ चअुल åरलीज 6170 करोड़ Łपये हòआ । 

 सर, म§ यह कहना चाहता हóं िक सरकार ÖकìमŌ के साथ जब बजट अनाउसम¤ट करती है 

और साल के बीच म¤ åरवाइºड एÖटीमेट्स होते ह§, तो वहां आधा दम टूट जाता है । िफर जब यह 

असिलयत म¤ लागू होती ह§, तो इनकì हालत और भी दयनीय हो जाती है । ऐसा नहé है िक यह 

िकसी एक Öकìम के साथ है । ऐसा अनेक Öकìम के साथ म¤ है । आज कì तारीख म¤ यिद हम 

एनएफएचएस का डेटा देखते ह§, तो हमारी िकतनी ही बि¸चयŌ को हम ÖकूलŌ के अंदर आयरन, 

िजंक कì टैबलेट्स दी जा रही ह§ । वे बि¸चयां एिनिमक ह§ और पीएम पोषण कायªøम कì 

वाÖतिवकता यह है िक भारत सरकार से अपना पूरा-पूरा बजट भी खचª नहé हो पा रहा है । ऐसे ही 

आप दखे¤गे िक अनेक ÖकìÌस ह§ । 

  अभी हम Öकूल िश±ा के बारे म¤ बात करते ह§ । एक समú िश±ा अिभयान चला । उसके 

अंदर वषª 2021-22 म¤ 31,000 करोड़ Łपये स§³शन िकए गए । उसम¤ से 30,000 करोड़ Łपये भी 

खचª नहé हòए । वषª 2023-24 म¤ 37,400 करोड़ Łपये स§³शन हòए और वह पैसा आज तक खचª 

नहé हòआ । हालत यह है िक राजÖथान म¤ हाई कोटª के ऊपर राजÖथान सरकार ने अपना एक 

वĉÓय िदया है िक राजÖथान सरकार के अंदर 56 ÿितशत ÖकूलŌ के जो łÌस ह§, वे जजªर हालत 

म¤ ह§, अनयूजेबल ह§ और मेजर åरपेयसª मांगते ह§ । राजÖथान म¤ एक Öकूल के अंदर िबिÐडंग िगरने 

से सात ब¸चŌ कì मÂृय ुहòई । राजÖथान सरकार ने आनन-फानन म¤ राजÖथान के सारे ÖकूलŌ का 

डेटा कल³ैट करवाया । डेटा कलै³ट करने के बाद यह मालूम पड़ा िक ÖकूलŌ के अंदर 2,83,780 

łÌस तो ऐसे ह§, जो जजªर हालत म¤ ह§ और वे कमर ेब¸चŌ के बैठने लायक नहé ह§ । 2,19,000 ऐस े

कमरे ह§, िजनको मेजर åरपेयर कì जłरत है । हाई कोटª ने साथ-साथ यह भी कहा, जो åरपोटª  

सामने आई िक राजÖथान के ÖकूलŌ म¤ बि¸चयां इसिलए कम पानी पीती ह§, ³यŌिक राजÖथान म¤ 

विक« ग टॉयलेट्स तक नहé ह§ । समú िश±ा अिभयान कì हालत यह है िक उसके िलए बजट नहé   
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ह ै। मेर ेअकेल ेसंसदीय ±ýे म¤ 1,600 से अिधक कमरŌ कì åर³वायरम¤ट है, पर सरकार के पास 

कहé कोई पैसा नहé ह ै । Öटेट सÊज³ेट और स¤ůल सÊज³ेट के ऊपर बात घूमकर रह जाती है । 

ऐसे कई Öकूल ह§ ।  

म§ चूł लोक सभा ±ेý से आता हóं । वहां पर 50 िडúी तक तापमान चला जाता है । वहां 

आज भी ब¸चे बाहर पेड़ के नीचे पढ़ने को मजबूर ह§ । सरकार के पास िवकिसत भारत के िवज़न के 

अंदर ब¸चŌ के िलए कोई िवज़न नजर नहé आता िक कैसे ब¸चे पढ़¤गे, कैस ेब¸चŌ को Öकूल के 

ÿॉपर łÌस िमल¤गे । यह हालत समú िश±ा अिभयान कì है । अभी सरकार ने एक बहòत अ¸छा 

नया अनाउंसम¤ट िकया है । वैसे तो हर बार अनाउंसम¤ट होता है । इस बार के बजट म¤ एवीजीसी 

कंटेÆट िøएटर लÊैस खोली जाएगंी । एिनमेशन, िवजुअल इफै³ट्स, गेिमंग एडं कॉिम³स कì लÊैस 

खोली जाएगंी । 15,000 लÊैस खोली जाएगंी, यह बड़ी अ¸छी उÌमीद है, पर इनके िलए हम ůेनसª 

कहां से लेकर आएगंे, उनको हम िÖकिलंग कैसे द¤गे, कैसे इनके इ³यूपम¤ट्स आएगंे, इनका रख-

रखाव कौन करेगा? अटल िटंकåरंग लÊैस खुलé, आज हमार ेपास कहé भी उनका असेसम¤ट नहé  

ह ै। अनाउंसम¤ट के बाद कहé भी यह समझ म¤ नहé आता िक कैसे Öकूली िश±ा के अंदर आगे बढ़¤ ।  

 सर, राजÖथान के अंदर हालत तो यह है िक आज कì तारीख म¤ मेरे संसदीय ±ेý म¤ 83 

ÿितशत ÖकूलŌ म¤ हम ब¸चŌ को आट्ªस पढ़ा रहे ह§ । माý 17 ÿितशत सरकारी ÖकूलŌ म¤ साइंस 

और कॉमसª है । उन 17 ÿितशत ÖकूलŌ म¤ से 53 ÿितशत ÖकूलŌ के पास म¤ कोई विक« ग लैबोरेटरी 

नहé है । हम िडिजटल एज कì बात कर रहे ह§, हम एआई टे³नोलॉजी कì बात कर रहे ह§, उसके 

िलए ब¸चे कैसे तैयार हŌगे? िश±ा के ÿित इस सरकार कì इतनी जबरदÖत उदासीनता है िक 

इसके बारे म¤ िजतना बोला जाए, उतना कम है । जवाहर लाल नेहł जी ने इस देश के अंदर वषª 

1960 म¤ क¤ þीय िवīालय और नवोदय िवīालय का एक कॉÆसÈेट िøएट िकया । आज भी इनकì 

स³सेज़ रेट 95-97 ÿितशत से ऊपर जा रही है, पर इस सरकार कì उदासीनता के कारण 

ऑिफिशयल डेटा के अनुसार क¤ þीय िवīालयŌ और नवोदय िवīालयŌ म¤ 12,000 से अिधक 

टेि³नकल पोÖट वेक¤ ट पड़ी हòई ह§ । ब¸चŌ के एडिमशन घटते जा रहे ह§ । जहां वषª 2020-21 के 
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अंदर 1,95,000 ब¸चे क¤ þीय िवīालयŌ म¤ एडिमशन िलए हòए थे, आज वह िफगर घटते-घटते 

1,39,000 के ऊपर आ गया है । यही हालत नवोदय ÖकूलŌ कì है ।  

म§ने ÿधान मंýी कौशल िवकास योजना के बार ेम¤ बात कì । उनकì िÖथित यह है िक स¤टसª 

िबÐकुल खÂम होने कì पोजीशन के ऊपर आ गए ह§ । डेटा के अनसुार, िसफª  41 ÿितशत ůेÆड 

ब¸चŌ को ही सरकार Èलेसम¤ट िदला पाई । आज कì तारीख म¤ यह िसफª  सिटª िफकेट िडिÖůÊयूशन 

का एक ÿोúाम रह गया है । अनेक ऐसी समÖयाए ंह§ । पीएम इंटनªिशप कì ही बात कर लीिजए । 

िपछली बार बहòत जोर-शोर के साथ म¤ यह Öकìम लॉÆच कì गई । इसके िलए 10,831 करोड़ Łपये 

का बजट भी स§³शन िकया गया, पर åरवाइºड एÖटीमेट 526 करोड़ Łपये हो गया । 10,000 

करोड़ Łपये कì अनाउंस¤ट के बाद म¤ 526 करोड़ Łपये का ही बजट स§³शन हòआ । इस साल 

4,788 करोड़ Łपये कì बात कì गई है । यही हालत एआई िमशन कì है- 2,000 करोड़ Łपये का 

बजट एÖटीमेट और 800 करोड़ åरवाइºड एÖटीमेट । इस बार िफर से यह 1,000 करोड़ Łपये ह ै। 

म§ इस ेसरकार कì िश±ा के ÿित उदासीनता मानता हóं । म§ सरकार स ेिनवेदन करना चाहता हóं । 

िवÂ त मýंी महोदया यहां बैठी हòई ह§ । मडैम, हमार े राजÖ थान के Ö कूÐ स म¤ बहòत समय के बाद 

एनरॉलम¤ट्स बढ़े ह§, but we are lacking basic infrastructure and it needs to be 

funded by someone. As a parliamentarian, म§ संसदीय ±ेý म¤ घूमता हóं । वहां Ö कूÐ स म¤ 

łÌ स कì िडमांड ह ै। हम वहां łÌ स कहां स ेलाए?ं मेर ेसंसदीय ±ेý म¤ 1800 कमर ेकì जłरत ह,ै 

but there is no way out. Ö टेट के पास पैस ेनहé ह§ और सÆे टर के पास आते ह§ तो यहां Ö कìम 

नहé ह ै । कुछ एलॉटम¤ट्स होती ह§, I cannot deny that. But the allotment has to be 

increased by a substantial number so that the students can at least sit in the 

class. That is my point in regard to education.  (Óयवधान) आप िकसके बार ेम¤ बोल रहे 

ह§?…(Óयवधान) आप वहां स ेभी बोलने नहé देते ह§ और यहा ंस ेभी बोलने नहé द ेरहे ह§ । आप मुझे 

कहé स ेबोलने दीिजए । …(Óयवधान)  

 सर, जल जीवन िमशन के बार ेम¤ बात हòई ह ै । इसके िलए वषª 2025-26 के बीई म¤ 67 
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हजार करोड़ Łपए थ ेऔर åरवाइº ड एÖटीमेट 17 हजार करोड़ Łपए ह ै। इसका मतलब ह ैिक हम 

50 हजार करोड़ Łपए खचª नहé कर पाए या बजट को च¤ज करन ेकì कोिशश ह ै। आज राजÖ थान 

कì यह हालत ह ैिक राजÖ थान म¤ पीने के िलए पानी कì Ó यवÖ था नहé ह ै।  

आज मेर ेसंसदीय ±ेý और राजÖ थान म¤  जल जीवन िमशन के ऐसे िकतने ट¤डसª ह§, जो 

ओपेन तक नहé हो पाए ह§ । आज कì तारीख म¤ वषª 2021 म¤ अवाडª हòए ट¤डसª का डेिवएशन हो 

गया । 500 करोड़ Łपए के ÿोज³े ट म¤ 70 करोड़ Łपए डेिवएशन आ गया और उस डेिवएशन कì 

फाइल सरकार के पास दो सालŌ स ेपड़ी हòई ह ै। सरकार के पास 70 करोड़ Łपए नहé ह§ । रतनपरुा 

के िकसान धरन ेपर बैठे हòए थ,े लेिकन सरकार के पास उनके पीने के िलए पानी का कोई िसÖ टम 

नहé ह ै। जल जीवन िमशन को बंद करन ेका काम कर िदया गया ह ै। सरकार कहé हाथ पर हाथ 

धर कर बैठ गई ह ै। सरकार के पास पानी के िलए पसैे देने का कोई िवजन नहé ह ै। ऐसे ÿोज³े ट्स 

ह§, िजनको स§³ शन करन ेके िलए फाइÐ स दो सालŌ स ेऑिफससª के पास पड़ी ह§ ।…(Óयवधान) 

िनिशकाÆ त जी, म§ आपस ेिनवेदन कłंगा िक आप भी बोिलए िक जल जीवन िमशन के ÿोजे³ ट्स 

वषª 2021 म¤ शłु हòए थ,े लेिकन वे आज तक कÌ È लीट नहé हòए ह§ ।…(Óयवधान)  

 म§ सरकार स ेÿधानमंýी úामीण सड़क योजना के बार ेम¤ कहना चाहता हóं िक 19 हजार 

करोड़ Łपए स§³ शन िकए गए थ,े मगर बजट एÖ टीमेट को åरवाइज करके åरवाइº ड एस्टीमेट म¤ 11 

हजार करोड़ Łपए कर िदए गए ह§ । आज ÿधानमंýी úामीण सड़क योजना का फोथª फेज चल रहा 

ह,ै उसम¤ बच ेहòए गांवŌ कì र³े वायरम¤ट नहé रही ह ै। आज इतनी पंचायत¤ बन गई ह§ िक पंचायत से 

गांव कैस ेजड़ु¤गे? कम स ेकम अपने गांव स ेपंचायत, हेड³ वाटªर को जोड़न ेका भी ÿावधान होना 

चािहए । जो सड़क¤  पहल ेबनé हòई थé, वे फेज Ňी म¤ थé, जहां पर आप रोड्स का चौड़ीकरण कर रहे 

थ,े उन रोड्स को भी शािमल करन ेकì बात कìिजए । 

 म§ मनरगेा के बार ेम¤ कहना चाहता हóं । आपने वीबी-जी राम जी िबल म¤ मनरगेा के बार ेम¤ 

कहा ह ैिक राº य सरकार 40 ÿितशत शेयर देगी ।  

 सभापित महोदय, िपछल ेराजÖ थान सरकार न े48 सौ करोड़ Łपए मनरगेा म¤ खचª िकया   
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ह ै। राजÖ थान सरकार को अपने बेिसक डे टू डे ए³ सप¤िडचर के िलए भी लोन लेना पड़ता ह ैतो 

³ या राजÖ थान सरकार दो हजार करोड़ Łपए अपनी जेब स ेद ेपाएगी? इस नए िबल स ेमनरगेा के 

खाÂ म ेकì शŁुआत हòई ह ै। गांव के अंितम छोर पर बैठे हòए आदमी को इसस ेरोजगार िमलता था, 

उसको सरकार छीन रही ह ै।  

म§ जल जीवन िमशन के साथ िसंचाई कì बात करना चाहता हóं । हाल ही म¤ नई åरपोटª आई 

ह ै। एÆ वायरÆ म¤ट एडं वाटर कì एक इंिडप¤ड¤ट Ö डटी के अनसुार अभी इंिडया कì वेÖ ट वाटर रेस³ यू 

कैपेिसटी बहòत कम ह ै। िसफª  10 राº यŌ के पास रीयूज पॉिलसी ह ै। वषª 2050 तक ůीटेड वेÖ ट 

वाटर िदÐ ली के ±ेýफल के 26 गनुा ±ेý के बराबर कì िसंचाई कर सकता ह ै और वाÖतिवक 

आिथªक मूÐ य पैदा कर सकता ह ै। िफर भी इस सदन म¤ कोई नेशनल È लान नहé बताया गया ह ै। 

वेÖ ट वाटर को रीयूज के िलए न बजट ह,ै न टारगेट ह ैऔर न ही टाइम लाइन ह ैतािक वेÖ ट वाटर 

को कैसे रीयूज िकया जाए । वाटर Ö कैरिसटी को केÆ þीय Ö तÌ भ बनाया जाए । हमारा वेÖ ट वाटर 

बह कर बबाªद हो रहा ह,ै हम उसका उपयोग ³ यŌ नहé कर सकते ह§? यह खेतŌ कì िसंचाई कर 

सकता ह ै।     

HON. CHAIRPERSON: Rahul ji, please conclude now.  

SHRI RAHUL KASWAN: Sir, I was allotted ten minutes. Please give me three 

minutes more.  

HON. CHAIRPERSON: You have already spoken for 11 minutes.  

SHRI RAHUL KASWAN: Please give me two minutes more. 

सर, मेरा सरकार स ेयह कहना ह ै िक हमार ेयहां तीनŌ निदयŌ का पानी हåरके बैराज स े

 इंटरनेशनल बॉडर øॉस करता ह ै। टू एमएएफ पानी कì शिĉ 10 स े15 लाख ह³े टेयर जमीन को 

िसंिचत करने कì ह,ै लेिकन इåरगेशन के बार ेम¤ सरकार कì कोई एनाउंसम¤ट नहé ह ै। हम एक तरफ 

50 लाख टन दलहन और तेलहन िवदेशŌ स ेइÌ पोटª कर रहे ह§ और दूसरी तरफ इåरगेशन के िलए 

कोई भी बजट स§³ शन नहé िकया गया ह ै । मेरी सरकार स ेगजुाåरश ह,ै राजÖ थान के नाथª वेÖ ट 
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चłु, झुंझन,ु बाड़मेर और बीकानेर जैस े ±ेý ह§, जहां इतना बड़ा ल§डमास पड़ा हòआ ह ै । अगर 

इåरगेशन कì फेिसिलटीज िमलेगी तो उसस ेबहòत बड़ा फायदा िमलेगा । इåरगशेन पर गवनªम¤ट को 

फोकस करना चािहए ।  

म§ राÕ ůीय राजमागŎ कì बात कłंगा, नेशनल हाईवेज के अंदर हर साल बजट बढ़ रहा ह ै

लेिकन हमार ेजो Ö टेट हाईवेज ह§, उनका ओवर कैिपिसटी यूिटलाइजेशन हो रहा ह,ै Ö ůेस बढ़ता 

जा रहा ह ै । म§ हाईवे कì िडजाइन का एµ जाÌ पल देता हóं, जयपरु स े लेकर िकशनगढ़ हाईवे 

राजÖ थान म¤ ह,ै पचास हजार पीसीयू के िलए िडजाइÆ ड हाईवे पर आज आज 1 लाख 26 हजार 

पीसीयू तक यूिटलाइजेशन हो रहा है, इससे आए िदन ए³ सीड¤ट होते ह§ । िपछली बार इलीगल 

कट्स के पास ए³ सीड¤ट्स होने पर 100 स ेअिधक लोगŌ कì जान¤ गई ं। सरकार के पास हाईवे के 

िलए कोई È लान नजर नहé आ रहा ह ै। इस बजट म¤ राजÖ थान का नाम तक नहé िलया गया । 

म§ रेलव ेके िलए कहना चाहóंगा, Æ यू रेलवे लाइÆ स के िलए बजट ऐिÖटमेट 32 हजार करोड़ 

Łपये का था लेिकन केवल 30 हजार करोड़ Łपय ेही खचª हòए । मरे ेलोक सभा ±ेý चłु के अंदर 

सीकर स ेनोखा, खाटू Ô याम जी स ेकरणी माता वाया मुकाम नोखा िवदासर, सरदार सेठ स ेनौहर, 

सरदार सेठ स ेहनुमानगढ़, साधुपरु से तारानगर के िलए रेलव ेलाइन कì िडमांड बहòत º यादा ह ै। 

हर बार जब हम सव¥ कराते ह§ तो आरओआई िनगेिटव आती ह,ै राजÖ थान म¤ Āेट नहé ह ै।  There 

has to be some viability gap funding kind of stuff or we need special assistance 

of money on that. आिखर म¤,  

“वादŌ कì दकुान सजती रही हर साल 

पर गरीब कì थाली रही खाली कì खाली 

कागज पर सपन ेचमकते रहे हजार 

जमé पर मगर िससकता पåरवारा ।” 

िपछल े बजट का िहसाब नहé और इस बजट का िहसाब नहé, राजÖ थान का िहÖ सा नहé तो 

िवकिसत भारत िसफª  एक नारा ह ैऔर एक नारा ही रहेगा ।   
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SHRIMATI DAGGUBATI PURANDESWARI (RAJAHMUNDRY): Hon. 

Chairman Sir, I thank you for giving me this opportunity to participate in this 

very important discussion on the Budget that was presented by the hon. 

Finance Minister Shrimati Nirmala Sitharaman Ji.  

 Sir, I would first like to begin by congratulating her on her 9th consecutive 

Budget that she had presented in the Parliament. The Budget gives us a clear 

message about India’s long-term priorities and it also emphatically states 

where India intends to position herself in the unfurling global economic 

scenario. It also clearly states that the Budget intends to balance growth and 

macro-stability.   

 The challenge before the hon. Finance Minister as she was charting out 

the Budget was that she had to ensure momentum alongside building 

resilience. We had a GDP of around seven per cent with inflation being low 

and fiscal deficit in the right direction. This was the momentum that was there 

in the country, but we need it to build our resilience against the global trade 

which was in a flux.  

 Sir, the fiscal deficit of 4.3 per cent which is marginally lower than 4.4 

per cent only emphasizes that the focus of the Finance Minister has been on 

continuity rather than ambition. Since the pandemic, the slow rate of fiscal 

deficit reduction only highlights that the focus has been on stability rather than 

dramatic consolidation. With the global uncertainty looming large and also the 

rupee being under pressure, the Budget that was presented is nothing short of 

prudent macroeconomics. Above all of this, the real story is in the increase of 
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allocation of capex at Rs.12.20 lakh crore as against Rs.11.20 lakh crore which 

is 4.4 per cent of the GDP and this clearly underlines that the focus is on 

investments rather than on consumption subsidies. This is what we would call 

fiscal prudence over populism.  

 The EU Free Trade Agreement would most probably come into 

operation by 2027 and we also have the US tariff uncertainties looming large. 

Under these circumstances, we need to build our domestic capacities to 

protect our country from supply chain disruptions.    

Sir, against this backdrop, the industrial strategy that has been spelt out 

in the budget, reveals a resolve to move up the value chain. It could be an 

amount of Rs. 10,000 crore allocation for the Biopharma Shakti Initiative or the 

amount of Rs. 40,000 crore allocation for the Electronic Component 

Manufacturing or India’s Semiconductor Mission 2.0. They together emphasise 

that India would want to become Atmanirbhar or self-reliant in these strategic 

sectors on which it was until now import dependent.  

Sir, there is also renewed emphasis on service sector and we know that 

the contribution of service sector to our GDP is around 55 per cent and it 

dominates our exports as well. Sir, the common safe harbour margins 15.5 per 

cent and the threshold enhancement from Rs. 300 crore to Rs. 2,000 crore 

only emphasise that India’s software still remain our reliable foreign exchange 

earner. 

Sir, the proposed Education to Employment and Enterprise Standing 

Committee aiming at 10 per cent of the global service market underscores this 
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and the expansion of AYUSH and Khelo India Mission only revealed the intent 

of extending or diversifying service exports beyond technology.  

Sir, there has also been emphasis on rare earth mineral corridors. 

Today, we are faced with an external environment in which trade as well as 

multilateralism is in danger and access to supply chains is being disrupted. 

Hence, we need to strengthen, if not protect ourselves against these external 

shocks. Therefore, the manufacturing of rare earth permanent magnets or 

REPM is vital to meet our growing demands of the upstream industries like 

electronics, electric vehicles, aerospace, defence and the likes. 

Sir, the need for securing our supply chain arose when China, the 

world’s largest, if not the only, supplier of REPM curbed its exports giving rise 

to global shortage and disrupting industries. This shock emphasised the need 

for indigenisation. Today, by indigenising REPM, India could position itself as a 

global hub of sustainable manufacturing.  

Sir, the proposed scrapping of custom duty on monazite from the 

present 2.5 per cent is a welcome measure because this would only attract 

more investments in REPM and also improve the employment opportunities for 

our own children. The States in which monazite is largely found are Kerala, 

Tamil Nadu, Andhra Pradesh, Odisha, Jharkhand, Maharashtra, Gujarat and 

West Bengal with Andhra Pradesh, Kerala, Tamil Nadu and Odisha 

contributing 89 per cent of the 12.73 million tonne monazite reserves in our 

country. 

Sir, I would only request the hon. Finance Minister here that we would 
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need to work closely with the States for the single window clearances as well 

as land subsidies because this is largely in the control of the States and this 

would also hasten and quicken investments into our country in REPM. 

Alongside, I would also request the hon. Finance Minister to consider applying 

PLI or performance linked incentives for the mining of rare earth minerals 

because as the very name states, they are rare earth minerals and we need 

our efficacy to improve in mining of rare earth minerals and also apply PLI to 

REPMs too. 

Sir, the Budget further simplifies customs tariff by rationalising 

exemptions and focusing on effective rates. The ripple effect of this would be 

that our domestic manufacturing sector would be strengthened and our exports 

would improve. Customs today are moving towards trust-based, digitally AI-

assisted framework marking a significant stride towards ease of doing 

business. So, the targeted exemptions and process reforms aim at reducing 

the input cost that would improve certainty for long gestation and capital 

incentive projects. 

Sir, manufacturing is the central pillar of our Indian economic growth and 

its contribution to the GDP is around 16 to 17 per cent. It is much lower than 

what many of the other countries, for example, China, have. However, 

measures such as duty-free imports for the leather and footwear industry, the 

extension of the export-obligation period under the Advance Authorisation 

Scheme from six months to one year, the announcement of a scheme to 

support the production of high-value, technologically advanced construction 
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and infrastructure components, and the removal of Rs. 10 lakh per-

consignment cap on courier exports for MSMEs would not only improve access 

to foreign markets but also strengthen domestic manufacturing. 

Sir, in the health sector, the customs duty exemption on 17 additional 

drugs and medicines as well as on key diagnostic components, only indicates 

the commitment of the NDA Government to the well-being of its citizens. This 

is over and above the exemption that was given for the cancer drugs earlier in 

her earlier Budget. This reduction in customs duty would provide immediate 

relief to patients who are suffering from cancer and rare diseases, signalling a 

policy towards affordable health care. This is alongside the Ayushman Bharat, 

the Jan Aushadhi Kendras which are already in place in our country.  

The PLI allocation for the auto sector has been increased, which is a 

very welcome measure, but I would also appeal to the hon. Finance Minister to 

reconsider the 45 per cent reduction in the PLI for the lithium-ion cells because 

this is rather important.  

The Exclusive Economic Zone, or the EEZ, span about 2.3 million 

kilometer in the Indian Ocean. Catching fish in the EEZ duty-free will not only 

reduce operational costs, but would also recognize the fish as Indian catch. If it 

lands on other shores, then it would be considered as exports. Many countries, 

like the US and China actually follow this route, and this would actually unlock 

the economic potential of our country’s marine resources. This would also, 

beyond boosting deep-sea fishing, facilitate harvesting high-value fish, like 

tuna, marlin, sailfish, and the likes. Presently, Indian fishing vessels are not 
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well-equipped for long distance operations. This would actually call for 

investments in vessels with on-board freezing facilities as well, opening up a 

sea of opportunities for our fisherfolk. The limit for duty-free imports and 

specified inputs used for processing seafood has been increased from one per 

cent to three per cent over the previous year’s export turnover, and this would 

actually ease the pressure on the marine sector by bringing down the cost of 

production at a time when one of our largest export earners is actually facing a 

crisis of the high US tariffs, which have now been, of course, reduced.  

Sir, now I would state about the Budget thrust on high value farm 

produce and allied sectors. This would also help in reducing our import cost 

dependency, modernize agricultural practices, and also improve farm incomes. 

The production of coconut oil has reduced drastically in the past one decade. 

The production of coconut in our country is around 600 thousand tons, and of 

coconut oil is around 450 hundred tons. The oil production has now reduced to 

4 lakh tons, and one of the reasons, if not the sole reason, is that our 

plantations are ageing and we need to replace them. Therefore, the hon. 

Finance Minister coming forward, shouldering the coconut farmers and 

assuring them that their trees would be replaced by new saplings is a welcome 

measure. The export on coconuts have actually risen to 1.88 lakh tons in 2025 

as against the 1.76 lakh tons in 2024, which is a seven per cent hike.   

None of us have actually forgotten the success story of Aruku Coffee. 

When it was initiated, there were many people who did not believe that it would 

succeed. But today, Aruku Coffee has become a global brand. So, riding on 
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the success of Aruku Coffee, to emulate it in cashew nuts and coconuts would 

actually reduce our dependency on imports.  

Exports of cocoa and related products have increased 26 per cent 

touching 4.54 lakh tons in 2025, up from 36.86 lakh tons. So, I think this is a 

very welcome measure.  

Sandalwood is an integral part of our culture. Therefore, the support that 

has been given to sandalwood farming as well as post-harvest processing 

would only help us in restoring the past glory of sandalwood. 

 Sir, alongside this, the AI initiative called the Virtually Integrated System 

to Access Agricultural Resources (VISTAAR) would educate the farmers in 

every detail of agriculture and economics, and this is very important for us 

because 80 per cent of our farmers are small and marginal farmers who have 

land holdings which are less than five acres. Therefore, this technical 

assistance would help farmers in innovative practices, thereby enhancing their 

incomes. 

Sir, India’s 7.4 million MSMEs would stand to benefit from the Rs. 

10,000 crore SME Growth Fund that has been allocated. This is over and 

above the Rs. 2000 crore Self Reliant India Fund that has already been 

allocated, and this provides access to risk capital for MSMEs. MSMEs largely 

supply to PSUs and other large houses, but payments are quite often delayed, 

which leads to financial crunch and thereby the ill-health of the MSME. 

Therefore, TReDS are being made mandatory where the invoice has to be 

settled via the platform with no excuses. It is a big help for the MSMEs. The 
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chronic problem that MSMEs face, which even our Economic Survey has 

emphasized, is their lack of accessibility to capital. Therefore, these initiatives 

would surely enhance proximity to capital for the MSMEs, which are one of the 

largest employment generators after agriculture.  

Sir, urbanization is happening at a great speed and the focus on Tier II 

and Tier III and Temple cities is a welcome measure because here the 

infrastructure would definitely be upgraded and modernized, making life for 

migrants, who actually come into these cities, much better and safer, and they 

would not have to live in deplorable conditions as they are doing now. Today, 

recognizing cities and towns as growth hubs is the need of the hour. Therefore, 

I would surely like to welcome this measure. … (Interruptions) Sir, I just need 

five minutes. 

  Sir, having said that, a nation’s progress is impossible without the 

empowerment of its women.  Building on the success of Lakhpati Didi, the 

most important initiative that has been introduced in the Budget, is the 

establishment of the Self-Help Entrepreneur Marts or SHE-Marts, which will 

provide women entrepreneurs direct market access and business 

opportunities. 

In addition, the credit-linked support for women-led fisheries and 

aquaculture enterprises encourages economic independence in coastal and 

rural regions. These initiatives are designed to convert small-scale participation 

into scalable enterprise. Another landmark initiative in this Budget is the 

establishment of one hostel for girls in every district, especially near the STEM 



10.02.2026  1229 
 

 

institutions. This step ensures that talented young women from rural and semi-

urban areas would not have to discontinue education for lack of 

accommodation. These initiatives collectively strengthen financial inclusion, 

education access, and entrepreneurial growth for women, converting 

empowerment into leadership. Beyond economic and educational support, the 

Budget also gives a strong social message that women are partners in nation-

building and not mere beneficiaries of welfare. Therefore, it is no longer 

women’s development, but, now, the new story is ‘women-led development’.  

Sir, having said that, I would only like to conclude by saying that the 

Budget has been crafted and presented amidst unique circumstances in an 

increasingly turbulent world. In such circumstances, this Budget is a coherent 

framework that laid emphasis on financial prudence, infrastructure-led growth, 

and human development, preparing India for the Viksit Bharat 2047 in a 

volatile and an unpredictable world. Thank you, Sir. 

HON. CHAIRPERSON: Thank you very much. You did not take five minutes 

further.  

The next speaker is Shri Y.S. Avinash Reddy ji.  

SHRI Y. S. AVINASH REDDY (KADAPA): Thank you, Sir. I congratulate the 

hon. Finance Minister for presenting the Budget for the ninth consecutive time. 

We appreciate the Central Government for enhancing the CAPEX Budget for 

the year 2026-27 to Rs. 12,21,821 crore, an 11.5 per cent higher allocation 

than the revised Budget for the current financial year 2025-26. 

Sir, now, I come to the allocations for our State of Andhra Pradesh. We 
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all know that Polavaram is a national project with 194 TMC storage capacity, 

45.72 metres height, and an estimated cost of Rs. 55,000 crore, which have to 

be spent by way of 100 per cent Central grants. 

 Sir, in the Union Budget 2026–27, an amount of Rs.3,320 crore is 

allocated. There is a specific mention in the Budget presentation that the 

revised cost of the project is Rs.30,436 crore for completion up to the Minimum 

Draw Down Level (MDDL) of 41.15 meters, and the balanced Central grant for 

the project is limited to Rs.12,157 crore. At 41.15 meters, only 75 Thousand 

Million Cubic Feet (TMC) of water can be stored. The objectives envisaged 

cannot be achieved if the project is restricted only to a height of 41.15 meters 

with only 75 TMC storage. 

 We, on behalf of YSRCP, bring to the notice of the Government of India 

that this national project should be constructed up to a height of 45.72 meters 

with 194 TMC storage capacity, with an estimated and sanctioned amount of 

Rs.55,000 crore. Any change, any reduction to the sanctioned amount will 

severely affect the interests of crores of farmers across the State. 

 We also request the Government of India to revisit and issue 

Environmental Clearance (EC) to the “Rayalaseema Lift Irrigation Scheme 

(RLIS).” Earlier, in March 2025, EC was rejected due to lack of persuasion by 

the present State Government. 

 I seek to draw your attention regarding the borrowings of our State, 

Andhra Pradesh. During the 2019-2024 YSRCP tenure, considering all forms 

of liabilities, an amount of Rs.3,32,000 crore was borrowed. Whereas, in the 
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present tenure, in a span of just 20 months, an amount of Rs.3,20,000 crore is 

contracted for borrowing so far. Generally, all kinds of borrowings put together 

should not exceed 3.5 percent of the State’s GDP. 

 For instance, during 2014-19, the then State Government borrowed 

Rs.17,000 crore beyond their limit, and this excess borrowing was deducted 

from the borrowing limit of the next government during 2019-2024. If the 

present pace of borrowing is continued, just like the president stated above, 

the borrowing limits of the next Government will be deducted due to the 

present Government’s over-excess borrowing. Therefore, the next Government 

will not be in a position to pay even salaries and pensions if this abnormal pace 

of borrowing is permitted. 

 Our State Government is raising off-budget borrowings. In May 2025, an 

amount of Rs.9,000 crore was borrowed by way of Andhra Pradesh Mineral 

Development Corporation (APMDC) through Non-Convertible Debenture 

(NCD) issuances. The worst part here is, a private lender was given direct 

access to draw his servicing amount from the Consolidated Fund of Andhra 

Pradesh, which is highly unconstitutional and unprecedented. In December 

2025, Rs.5,750 crore was borrowed by way of Andhra Pradesh State 

Beverages Corporation Limited (APSBCL) bonds. Recently, the State Cabinet 

cleared a borrowing of an additional Rs.11,850 crore by way of APSBCL NCD 

issuances. 

 During the financial year 2022-23, when the previous Government tried 

for similar off-budget borrowing through APSBCL NCD issuances, the Central 
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Government objected to such borrowings, and the Ministry of Finance issued a 

circular. The Ministry of Finance wrote a letter to the Special Chief Secretary of 

the Andhra Pradesh Finance Department dated 27th March, 2023 and stopped 

the State from taking such off-budget borrowing. This kind of off-budget 

borrowing will have long-lasting ramifications. The next Governments will have 

to pay their entire budget amount for repaying the interest, duly sacrificing 

salaries and pensions for employees and welfare schemes for the poor people. 

So, I request the Hon. Finance Minister to give clarity on this issue during her 

reply. 

 As I mentioned above, our State, in a span of just 20 months, borrowed 

Rs.3,20,000 crore, but it could not allocate nearly Rs.5,000 crore for 

completing the 10 medical colleges out of the 17 new medical colleges taken 

up during the tenure of Mr. Y.S. Jaganmohan Reddy Garu. Bids are called for 

privatization of the Government medical colleges and hospitals, which will 

directly impact the poor, as they will not be in a position to afford costly 

treatment in these privatized hospitals. 

 Sir, an allocation of Rs. 96000 crore is made for VB G RAM G Scheme 

which is the new MGNREGA Scheme. Our State’s share has increased from 

ten per cent to 40 per cent because of which it is highly unlikely that the 

allocated amount is completely spent in the year 2026-27. We request the 

Government of India to implement the new scheme VB G RAM G with 90:10 

ratio for our State of Andhra Pradesh on par with the North - Eastern Stares as 

our State’s financial condition is very weak.  We request the Government of 
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India to set up a steel plant at Kadapa which is part of assurance given to the 

Andhra Pradesh as part of AP Bifurcation Act 2014. We brought this issue to 

the notice of this august House several times and we, once again, request the 

Government to fulfil its promise.  

 We request the Government of India to stop privatisation of Vizag Steel 

Plant and also request to allocate the grants to clear the present dues of Vizag 

Steel.  

 Sir, Kadapa to Bengaluru Railway line was sanctioned in 2010 with an 

outlay of Rs. 2700 crore. Till date, only 10 per cent of the work is completed. 

We request the Government of India to allocate sufficient funds for completion 

of this project. Initially, this project was sanctioned on 50:50 cost sharing basis 

between Central and State Governments.  

 Sir, post-bifurcation Andhra Pradesh is not in a position to contribute its 

50 per cent share. The Andhra Pradesh Government has already requested 

the Government of India to complete this project with hundred per cent Central 

funds.  

 Sir, we request the Government of India to consider the same and 

expedite the construction of this new Railway line between Kadapa and 

Bengaluru.  

 With these submissions, I conclude my Speech on General Discussion 

on the Union Budget for 2026-27. Thank you, Sir.   

®ी लालजी वमाª (अÌबेडकर नगर) : माÆ यवर, आपने मझु े क¤ þीय बजट पर सामाÆ य चचाª म¤ 

िहÖ सा लेने के िलए अवसर िदया, इसके िलए म§ आपको धÆ यवाद देता हóं ।  
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 माÆ यवर, माननीय िवÂ त मंýी जी ने नौवां बजट ÿÖ तुत िकया । हम लोगŌ कì अप±ेा थी िक 

देश और ÿदेशŌ के िलए इस बजट म¤ बहòत कुछ आएगा, लेिकन ‘खोदा पहाड़ िनकली चुिहया’ वाली 

बात हòई । 

  माÆ यवर, माननीय मंýी जी बता रही ह§ िक यह बजट िवकासोÆ मखु, समावेशी और 

भिवÕ यवादी है । लेिकन, स¸ चाई यही है िक यह बजट महंगाई से ýÖ त जनता को राहत नहé देता, 

बेरोजगार यवुाओ ंको आशा नहé दतेा, िकसानŌ को सुर±ा नहé देता और Ö वाÖ Ã य एवं िश±ा जैस े

मूल ±ेýŌ म¤ िनवेश से कतराता है । यह बजट आंकड़Ō कì बाजीगरी है । इसम¤ जनता कì जŁरतŌ 

का समाधान नहé ह ै । माननीय मýंी जी ने इस बजट को सधुार ए³ सÿेस कहा । यह सधुार 

ए³ सÿेस नहé, बिÐक उधार ए³ सÿेस है ।  इस बजट के 53,47,315 करोड़ Łपये म¤ से करीब 

26.25 परस¤ट केवल Ê याज पर ही खचª िकया जा रहा है । 

माÆ यवर, पहल ेबड़ा बजट बनाया जाता है और िफर खचª नहé हो पाता । अभी नौ महीने 

बीत गए, लेिकन िपछले िवÂ तीय वषª का 41 परस¤ट से º यादा पैसा खचª नहé हो पाया । िपछले वषª 

का जो संशोिधत बजट है, उसम¤ लगभग एक लाख करोड़ Łपये कम हो गए । 

माÆ यवर, माननीय मंýी जी ने एक दसूरी बात का िजø िकया िक यह िवकिसत भारत के 

िलए सबका साथ और सबका िवकास का बजट है । परंतु, यह बजट सबका साथ नहé दतेा ह ै। इस 

देश म¤ सबसे बड़ी आबादी ओबीसी, एससी और एसटी कì है । उनके िहतŌ कì अनदेखी करने का 

काम इस बजट म¤ िकया गया ह ै। आज रोजगार देने का सवाल है । देश म¤ 45 क¤ þीय िवÔ विवīालय 

ह§ । 38 िवÔ विवīालयŌ के वाइस चांसलर सवणª ह§ । उनम¤ एससी-एसटी को पद नहé िदया गया है । 

जो सारे क¤ þीय सÖं थान ह§, उनम¤ िपछड़े और दिलतŌ के 80 से 64 परस¤ट पद खाली ह§ । लगभग 

10 लाख पद खाली ह§ । इस बजट म¤ उन पदŌ को भरने के िलए कोई खाका दनेे का काम नहé 

िकया गया ह ै। 

माÆ यवर, इसके साथ-साथ आज देश कì जो सबस ेबड़ी समÖ या है, वह Ö वाÖ Ã य कì है । 

गरीब बीमार होता है, वह Ńदय रोग से बीमार होता है, क§ सर से बीमार होता है, लेिकन उसके िलए 
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धन कì Ó यवÖ था नहé कì गई है । जो आयÕु मान भारत योजना है, उसम¤ भी एक पैसे का इजाफा 

करन ेका काम नहé िकया गया है । उसम¤ खचª कम हòआ ह ै। िपछली बार िजतना बजट था, उससे 

भी कम खचª करने का काम िकया गया है । 

माÆ यवर, दूसरी तरफ िपछड़ े वगª के जो िकसान ह§, उनके िलए भी इस बजट म¤ कोई 

ÿावधान नहé ह ै। कृिष से संबंिधत लगभग 70 परस¤ट लोग गांवŌ म¤ रहते ह§ । इस बजट का केवल 

3.04 ÿितशत ही उन पर खचª िकया जाएगा । उसी तरह िश±ा पर 2.60 ÿितशत बजट आबंिटत 

हòआ है । Ö वाÖ Ã य पर केवल 1.95 ÿितशत कुल बजट का िहÖ सा आता ह ै । हमने एक संकÐ प 

िलया था िक जीडीपी का ढाई ÿितशत Ö वाÖ Ã य पर बजट आवंिटत होगा, लेिकन Ö वाÖ Ã य पर यह 

बजट जीडीपी का 0.5 ÿितशत भी नहé है, िजसके कारण देश के तमाम लोग बीमारी के िशकार 

होते ह§, उनका इलाज नहé होता है, उनका घर-बार िबकने कì कगार पर आ जाता है ।  

 इसी तरह जब िकसानŌ के खेतŌ कì बआुई का समय आता है, तब खाद कì जłरत पड़ती 

ह ै। खाद म¤ िजस उवªरक कì जłरत है, िपछली बार बजट म¤ उस उवªरक के िलए जो खचª िकया 

गया था, इस बार माननीय मýंी जी न ेसंशोिधत बजट म¤ उससे साढ़े सात ÿितशत कम रसायन 

और उवªरक पर बजट आवंिटत िकया है, जो िनिĲत łप से िकसानŌ के िहतŌ को संरि±त नहé 

करता है ।  

 दूसरा सबसे महÂ वपूणª िबÆ द ुहै िक आज अमåेरका से डील हòई । हमारी माक¥ ट अमरीका 

कैÈ चर करगेा, िजसस ेिकसान और तबाह होगा । हम¤ उसे Æ यूनतम समथªन मÐू य कì गारटंी देने कì 

आवÔ यकता थी, उस पर भी यह बजट मौन ह ै । िकसानŌ को गारटंी देने का काम यह बजट नहé 

करता है ।  

माÆ यवर, हम लोगŌ ने बड़ी अप±ेा कì थी िक भारतीय जनता पाटê कì जो सरकार है, जो 

अयोÅ या को िवकिसत बनाने कì बात करते ह§, उÆ हŌने इस बजट म¤ अयोÅ या कì पूरी तरह से 

उप±ेा कì है । पूरे उÂ तर ÿदेश कì उपे±ा कì गई है । इस बजट म¤ अयोÅ या के िलए कोई Ó यवÖ था 

नहé कì गई है । म§ आपके माÅ यम से माननीय मýंी जी से कहना चाहता हó ँिक अयोÅ या म¤ कम स े
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कम एक एÌ स बना दीिजए, िजससे आपका, उनसे जो भेदभाव है, उससे छुटकारा िमलने का काम 

हो सके ।  

माÆ यवर, जहां तक िपछड़ी जाितयŌ का ÿÔ न ह ै । सबका साथ, सबका िवकास, तो यह 

कैसा सबका साथ, सबका िवकास है िक परी±ा म¤ जहां भतê होती है, वहां ÿव³ ता अúेंजी का, 

अनåरजÓ डª का कट ऑफ 64 और ओबीसी का कट ऑफ 87 है । उसम¤ उसे माइúेट करने का 

काम नहé िकया गया है, जबिक हमार ेमाननीय नेता ने कहा है िक सÿुीम कोटª का इस संबंध म¤ एक 

फैसला है । उस फैसले के आधार पर अगर िपछड़ी जाित का Ó यि³ त उă म¤, अटैÌ È ट म¤ िकसी भी 

ÿकार का लाभ नहé लेता है, तो िनिĲत łप से अगर उसके मा³ सª º यादा ह§, तो उसे अनåरजÓ डª 

कैटेगरी म¤ शािमल िकया जाना चािहए । उसे इसम¤ शािमल करने का काम नहé िकया गया ह ै। यह 

माइúेशन न होने के कारण तमाम तरह कì िद³ कत¤ आती ह§ । इसम¤ मेरी यह मांग है िक माइúेशन 

करके 'सबका साथ, सबका िवकास' का जो नारा है, उसे धरातल पर लाने का ÿयास कर¤ ।  

माÆ यवर, महंगाई बढ़ रही है । इस बजट म¤ िपछली बार के बजट से साढ़े पांच फìसदी कì 

विृĦ है, लेिकन महंगाई उसस ेº यादा बढ़ गई है । िपछली बार से भी बजट कम है, लेिकन दूसरी 

तरफ ये अप±ेाए ंथé िक माननीय मýंी जी नौवां बजट ÿÖ तुत कर रही ह§, तो वह िवकासमखुी बजट 

होगा, ÿधान मýंी úाम सड़क योजना के िलए º यादा धन िदया जाएगा । Ö कìम¤ बनाने के िलए जो 

मानक तय िकया गया है, उस मानक म¤ सधुार िकया जाएगा । हर िवधान सभा, हर लोक सभा ±ेý 

म¤ सांसद के ÿÖ ताव पर सड़क¤  बनाई ंजाएगंी, लेिकन इस बजट म¤ उसका कोई समाधान नहé है ।  

दूसरी तरफ जो सांसद िनिध है, वह सार ेसांसदŌ कì पांच करोड़ Łपये है, िजसे बढ़ाने कì 

मांग लंबे से चली आ रही ह ै।  

माननीय सभापित : आप अपनी बात समाÈ त कìिजए ।   

®ी लालजी वमाª : महोदय, महंगाई दस गुना बढ़ गई है, लेिकन सांसद िनिध पांच करोड़ Łपये है । 

एक िकलोमीटर सड़क बनने म¤ एक करोड़ Łपये लगते ह§ । माननीय मýंी जी हमारी यह मांग है िक 

अगर आप सभी ±ेýŌ को िवकास कì तरफ ले जाना चाहती ह§, तो सांसद िनिध को कम से कम 25 
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करोड़ Łपये अिनवायª łप से करने का काम िकया जाए । … (Óयवधान) 

 माÆ यवर, गरीब आदमी क§ सर से बीमार होता है । … (Óयवधान) मेरा आपके माÅ यम स े

माननीय मंýी जी से िनवेदन है िक और बीमाåरयŌ को छोड़ द¤, कम से कम क§ सर जैसी बीमारी के 

इलाज को पूरी तरह स ेĀì कर द¤ । सरकार उसके िलए संपूणª धन देने का काम करे, िजससे आम 

नागåरक कì सरु±ा हो सके ।  

माननीय सभापित : आप अपनी बात समाÈ त कìिजए ।  

®ी लालजी वमाª : माÆ यवर, एक िनवेदन और करके म§ अपनी बात समाÈ त कर रहा हó ँ। यह बजट 

महंगाई से राहत नहé देता है, रोजगार कì गारटंी नहé देता । आउटसोिस«ग को रोजगार माना ह ै । 

इसी तरह से इस बजट म¤ Ö वाÖ Ã य एवं िश±ा पर अिधक िनवेश नहé िकया गया है ।  

18.00 hrs 

HON. CHAIRPERSON: It is already 6 o’Clock. If the House agrees, we will 

extend the House till 8 p.m. 

SEVERAL HON. MEMBERS: Yes. 

HON. CHAIRPERSON: The House is extended up to 8 p.m. 

Now, please conclude your last sentence. 

®ी लालजी वमाª : महोदय, म§ अंत म¤ यही कहना चाहता हॅू ं िक  जीडीपी का कम स े कम ढाई 

ÿितशत Ö वाÖ थ ±ेý पर खचª हो । रोज़गार के िलए Ö पÕ ट भतê कल§डर लागू िकया जाए । िकसानŌ 

को Æ यूनतम समथªन मूÐ य कì गारटंी दी जाए । िश±ा-Ö वाÖ थ म¤ वाÖ तिवक िनवेश हो । इसके साथ 

ही, सांसद िनिध को बढ़ा कर कम स ेकम 25 करोड़ Łपये िकया जाए ।  यह मेरा आपस ेिनवेदन   

ह ै। धÆ यवाद । 

SHRI KARTI P. CHIDAMBARAM (SIVAGANGA): Thank you, Sir. At the 

outset, I would like to congratulate the hon. Finance Minister for presenting 

nine consecutive Budgets. It is not a mean feat. Vaazhthukkal! 
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Congratulations! Especially, it is commendable because she represents a party 

which draws its inspiration and its genesis from an all-male organisation. In 

that background, Finance Minister, a lady from my State, presenting nine 

Budgets is remarkable. Meendum Vaazhthukkal! Congratulations again! 

Sir, this Budget is in the backdrop of the much-touted trade deal. To my 

understanding, this trade deal is nothing but – to borrow the words of Winston 

Churchill – a riddle wrapped in a mystery and inside an enigma. I hope the 

Finance Minister, when she addresses the House, will shed some light on this 

trade deal, whether India is obligated to buy 500 billion dollars worth of goods 

from the United States. Are we allowed to buy oil from our long-standing friend, 

Russia? Are we allowed to buy oil from Iran, with whom we have a long-

standing relationship? Will these decisions be taken sovereignly in India or will 

it be taken by the White House? Are we obligated to buy oil from the new 

colony of America, Venezuela? And most importantly, are we going to allow 

agricultural products of America into India at zero tariff? If so, what are the 

products? The Finance Minister must tell the House and the nation because 

we are none the wiser from the statement of the Commerce Minister because 

every time he comes and points the finger at the Foreign Minister, the Foreign 

Minister is pointing the finger back at him and the Agriculture Minister is 

completely absent. I hope the Finance Minister will fill this gap and answer on 

behalf of her Cabinet and all her colleagues on what this trade deal actually 

means. 

Sir, if you look at the attendance here in the House, it is quite sparse. 
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This is quite indicative of the mood about a Budget. Budgets are losing 

relevance. People are losing interest in Budgets and this is a reflection of that. 

If Members are not interested, it also means that their constituents are less 

interested. There is a reason for this. 

Before I get into the specifics of this Budget, I would like to go down 

memory lane and recollect some of the landmark schemes our hon. Finance 

Minister has announced in the last nine years. AMRUT, SANKALP, DigiGaon, 

National Nutrition Mission, National Infrastructure Pipelines, Startup India Seed 

Fund, PM Garib Kalyan Package, PM Internship Scheme, MISHTI, National 

Monetisation Pipeline, Operation Greens, Deep Ocean Mission – all these 

schemes, when they were announced, were greatly lauded by the newspapers 

and the media, but if you actually look at the details to see where the 

implementation of all these schemes is, you will be very distressed. I hope the 

Finance Minister in her address will go back to the nine years and recollect the 

schemes she has announced and give us a status report of each and every 

scheme and where it stands today. I will give a few examples, Sir. In 2021, the 

Government launched the PM Formalisation of Micro Food Processing 

Enterprise Scheme (PMFME), allocating Rs. 10,000 crore, supposedly to 

support 2 lakh micro food enterprises. But after five years, only 60 per cent of 

the funds are spent. Then we have the Animal Husbandry Infrastructure 

Development Fund, which announced Rs. 15,000 crore for dairy and meat 

infrastructure. But after all these years, only 30 per cent of it is utilised. Then 

for PM Mitra Parks – seven mega textile parks – allocation of Rs. 4,445 crore 
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was announced. But after five years, we only have 15 per cent of the works 

done. I hope our officers are taking notes and they will give us the status 

reports of all these schemes which they announced with such great fanfare 

before.  

In the same budget, they announced – these are all tongue twisters – 

Atmanirbhar Swasth Bharat Yojana.  I want to urge the hon. Finance Minister 

to kindly keep one or two names of these schemes in Tamil. We find it difficult 

to pronounce. Every name is in Hindi. Whether it is implemented or not, please 

name at least one scheme in Tamil.*    

The allocation of Rs. 64,180 crore has been announced to strengthen 

healthcare. Only construction is going on in most of these places, including 

AIIMS in Tamil Nadu. There is no manpower in most of the places. There are 

no trained doctors or nurses. So, again, this is all bombastic announcements 

without actual implementation of anything on the ground.  

In 2020-23, they announced the PM Divine for the North-East, for which 

Rs. 6,600 crore were allotted, but the fund utilisation is not even 18 per cent till 

date. Then we have the DESH-Stack e-portal. I do not know what this portal 

does. The Government allotted Rs. 400 crore for skilling and job discovery. It 

failed dismally. The portal exists, but nobody trusts the portal.  

In 2023-24, under the GOBARdhan scheme, Rs. 10,000 crore were 

allocated for 500 compressed biogas plants, out of which only 40 have been 

operational till now. The target was 500. Under the Amrit Dharohar Scheme for 

 
….. English translation of this part of speech was originally delivered in Tamil. 
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conservation of 75 wetlands, Rs. 3,000 crore were allotted, but barely 10 pilot 

sites are there. In 2024-25, they announced an internship scheme claiming to 

provide internships to one crore people. Actual internship offers given are only 

about 15 per cent. Even from the people who got the offer, about 20 per cent 

of them dropped out. So, that scheme is again a failure, but they announced it 

as if it is going to transform the entire landscape of employment for young 

people in India.  

The PM Surya Ghar was brought to provide rooftop solar panels to one 

crore households, but only 24 per cent of the target is achieved. Again in 2025-

26, under the Urban Challenge Fund, they allotted Rs. 1 lakh crore to reform 

cities, but utilisation stands at two per cent. For the PM Dhan Dhanya Krishi 

Yojana, Rs. 1.44 lakh crore were allotted and it has been over six years, and 

farmer support is still not given which was promised under the scheme. So, if 

people are losing interest in budgets, it is because only bombastic 

announcements are made and nothing is implemented. So, nobody takes it 

seriously. It is a clear reflection. The Parliamentarians do not take it seriously, 

and the public do not trust any of these announcements made because there 

is hardly any implementation of these schemes. 

Sir, I will tell you another very shocking fact. In the last Budget, Madam 

announced Rs. 100 crores for a Makhana Board. I do not know which State 

was going for election. The Government announced this scheme and allocated 

Rs. Rs. 100 crore. But the fact is that not even one rupee has been spent till 

date. Where is this board? Have you even formed it? This is the status of all 
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these schemes.  

Coming back to this year's Budget, hon. Finance Minister has 

announced integrated textile programme with five subparts. When they 

replaced MGNREGA with VB G-Ram-G Act, there was a lot of pushback 

because they removed the name of Mahatma Gandhi. Now, they have come 

up with another scheme in the name of Mahatma Gandhi called ‘Mahatma 

Gandhi Gram Swaraj Initiative’. Then there is an Infrastructure Risk Guarantee 

Fund. They have also announced 20 new national waterways. They have 

allocated Rs. 20,000 crore for city economic regions, dedicated rare earth 

corridors in Odisha, Kerala and Tamil Nadu, and allied health professional 

institutions to be set up, among countless others. So, all these 

announcements, if you look at them one or two years later, will only be there 

on paper and nothing would have been implemented. This is the reason that 

budgets are becoming irrelevant and the announcements made in budgets are 

only bombastic and have no meaning at all.  

HON. CHAIRPERSON: Please conclude.  

SHRI KARTI P. CHIDAMBARAM: Yes, Sir. What hurts me the most about this 

Budget is that it always lacks empathy. And again, the hon. Finance Minister 

has shown the true colours of this Government. Disability pension, which the 

Armed Forces veterans were getting, was tax exempt. And in this Budget, they 

have brought it under tax for soldiers who have laid their lives for India and for 

soldiers who have become during fighting. This Government hides behind 

national security and patriotism all the time. But when it comes to action, this is 
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the reality. They do not respect our soldiers. They are now going to tax 

disability pension. People who have been getting this pension for years will 

have to start paying income tax on it. I wish the Finance Minister withdraws it, 

and when she replies, I hope, she gives her account of all the grand schemes 

she has announced in the nine years and show what the status is. Thank you 

very much. 

SHRI JAGADISH SHETTAR (BELGAUM): Thank you, hon. Chairperson Sir, 

for giving me the opportunity to speak on the Union Budget. I am very happy to 

congratulate our hon. Finance Minister for presenting her ninth consecutive 

Budget. According to me, it is a mature Budget and a perfect Budget that lays 

the strongest base for Viksit Bharat, which is Shri Narendra Modi ji’s dream.  

Sir, this is a Budget of a mature economy, for an economically stable 

country, by a Government that is confidently looking beyond today. The Union 

Budget 2026-27 signals a shift from crisis management to long-term nation-

building, aligning with Prime Minister Narendra Modi's vision of a developed 

India by 2047. Rather than announcing flashy giveaways, the Government has 

focused on strengthening core systems like healthcare, education, 

manufacturing, infrastructure, and now explicitly, energy security and cutting-

edge technologies, including Al. It leaps to the eye that the Modi Government 

is preparing India for sustained growth, for a march towards becoming a 

developed economy. What does it mean? It clearly signals faster connectivity 

between major economic centres. Alongside city economic regions, new freight 

corridors, inland waterways, coastal cargo promotion and support to States, 
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the Modi Government is now thinking in terms of agglomeration economics. 

Cities, especially Tier-Il and Tier-III, are being positioned as growth engines 

rather than mere population magnets. Manufacturing policy has been 

sharpened further. The India Semiconductor Mission 2.0, the Biopharma 

SHAKTI, rare earth magnets, container manufacturing, textile cluster revival, 

chemical parks, electronic components and construction equipment upgrades 

point to a deliberate effort to rebuild India's industrial base. These are not 

isolated announcements.  

To this end, the Government has brought about several structural 

reforms like the introduction of goods and services tax, the introduction of 

Insolvency and Bankruptcy Code, the historic corporate tax cut in 2019, and 

the provisioning of massive subsidies in the form of Production-Linked 

Incentive schemes. 

Sir, logistics efficiency is another major focus, with plans for East-West 

Dedicated Freight Corridors, the operationalisation of 20 national waterways 

over five years, and the development of seven high-speed rail corridors 

connecting major cities. The emphasis on urban development with a budget of 

Rs. 25,000 crore over five years acknowledges the economic power of 

agglomerations and the role cities play as engines of growth. The 

establishment of five regional medical hubs will not only boost medical tourism 

but also strengthen domestic healthcare capacity. This will be complemented 

by plans to retain 1.5 lakh caregivers and one lakh allied health professionals 

over the next five years. 
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         The proposal to create five inner-city townships near industrial and 

logistics corridors is timely and strategic. If this initiative is supplemented by 

outreach to talented Indians abroad, particularly in the United States, it could 

catalyse a reverse brain-drain, which is an essential ingredient for true 

atmanirbharta, that is, self-reliance. Artificial intelligence has been given 

special focus, and cloud services data centres have been provided with a 22-

year tax holiday. There are many such initiatives highlighted in the Budget, and 

I do not wish to go into each of them in detail. 

         However, with regard to the seven high-speed rail corridors already 

declared by the hon. Prime Minister, I request that another important railway 

corridor should be announced, namely, the high-speed rail corridor from 

Bengaluru to Bombay. This corridor would cover most of Karnataka. Therefore, 

I humbly request the hon. Minister of Railways, Shri Ashwini Vaishnaw and the 

hon. Minister of State in the Ministry of Railways, Shri V. Somanna that an 

eighth corridor should also be announced, which would be highly beneficial for 

the State. 

         Another important issue is the establishment of a defence cluster in 

Belagavi. It is a defence and military-based city, and around 1,000 acres of 

land is available. Therefore, a defence cluster should be declared. 

         I would also like to speak about the Kalasa-Banduri drinking water 

project. The Mahadayi Water Disputes Tribunal has already awarded 3.5 TMC 

water for drinking water purposes. Once implemented, this will certainly 

contribute to the development of the concerned area. In this regard, I would 
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like to submit that matters relating to the Environment Department and the 

Forest Department are still pending. If the Minister concerned takes an interest 

and also convinces the Goa Government, this issue can be resolved. Clearing 

this matter is essential as it will directly support the drinking water project. 

         It is also important to note that the Chief Minister of Karnataka is 

consistently critical of the Modi Government and frequently criticises the 

Budget, claiming that there are no allocations. However, over the past several 

years, numerous railway projects and national highway projects have been 

announced for Karnataka. The main reason for delays is that the State 

Government has not taken sufficient interest in land acquisition for railway and 

national highway projects. Due to the non-acquisition of land, many projects 

have been held up for the last five to six years. Despite this, criticism of the 

Union Government continues unnecessarily. If all the projects mentioned in the 

Budget are implemented, they will certainly benefit Karnataka. 

         Bengaluru, in particular, reflects the Prime Minister’s strategic vision for 

the State. This vision prioritises several key areas, including high-speed 

connectivity, frontier technologies and innovation, MSME liquidity and support, 

green tourism and sustainability, agricultural renewal, housing and urban 

development and capital investment and infrastructure. The Union Budget 

positions Karnataka as a national growth engine in semiconductors, 

biotechnology, information technology, aerospace, clean energy, advanced 

manufacturing, tourism, and innovation, with a national capital expenditure of 

Rs.12.2 lakh crore. Through these policies, the Modi Government is scaling 
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Karnataka’s strengths into global leadership. He has to understand. Karnataka 

Government has to understand. So, he has to clear all the projects. Acquisition 

has to be completed. Then, see in Karnataka, what is the development that will 

happen! The Vande Bharat trains will definitely help so many people in 

Karnataka. And UDAN scheme is a very popular scheme. Because of 

implementation of UDAN scheme, Modi's dream, in tier 2, tier 3 cities, airports 

have been developed. We have so many air connections to so many cities 

because of UDAN. The UDAN scheme is only for three years. After completion 

of three years, all the airlines are withdrawing. Even if it is economically viable, 

the airlines are withdrawing the flights. So, for example, Belagavi has 16 air 

connections to so many cities. Now, after UDAN period is completed, they 

withdraw, they have shifted to other side even if economically viable. Now, we 

are only having six connections to some cities, only six airlines. So, for that 

purpose, I request the hon. Prime Minister and hon. Finance Minister that 

some action has to be taken.  

HON. CHAIRPERSON: Now, please try to conclude. 

SHRI JAGADISH SHETTAR: At least it has to be extended to five years or ten 

years. Definitely, it will be helpful for that purpose. 

Lastly, I conclude that this Budget, the Union Budget, firmly positions 

Karnataka as a core engine of India's growth under the Modi Government. The 

Budget does not impose a one-size-fits-all approach. Instead, it builds directly 

on Karnataka's proven strength – electronics and semiconductors, 

biotechnology, pharma, and aerospace. By strengthening infrastructure, clean 
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energy, leadership, innovation, and export, the Modi Government is ensuring 

that Karnataka remains globally competitive while delivering inclusive growth. 

This Budget enforces a clear message. Under the PM Modi, entire India, 

Karnataka is a growth engine of Viksit Bharat where innovation meets 

infrastructure and health meets high technology. Thank you very much.  

®ी अभय कुमार िसÆहा (औरगंाबाद) : धÆ यवाद सभापित महोदय । माननीय िवÂ त मýंी महोदया 

जी ने नौवां बजट पेश िकया है । हम¤ याद है िक जब ये सÂ ता म¤ आए थ ेतो इÆ हŌन ेकहा था िक 

परुानी सोच बदलेगी, ÿाथिमकताए ं बदल¤गी और आम आदमी के जीवन म¤ वाÖ तिवक पåरवतªन 

आएगा ।  

 महोदय, वषª 2026-27 के बजट को देखकर यह ÿÔ न उठता है िक ³ या बदला और 

िकसके िलए बदला? इस बजट म¤ जहां एक ओर बड़े-बड़े पंूजीगत आंकड़े िदखाए गए ह§, वहé दसूरी 

ओर िश±ा, Ö वाÖ Ã य, कृिष, आपदा, úामीण िवकास, राº यŌ और सामािजक ±ेýŌ से जुड़े अहम 

मदŌ म¤ कटौती कì गई है । क¤ þीय बजट वषª 2026-27 के दÖ तावेज बताते ह§ िक बदलाव नहé, 

बिÐक कटौती, ठहराव और कुÿबंधन हòआ है । इसका सबसे बड़ा नुकसान हमार ेिबहार जैसे राº यŌ 

को उठाना पड़ता है । यह बजट िवकास का िवजन नहé है, बिÐक िबहार के यवुाओ,ं िकसानŌ, 

®िमकŌ और छाýŌ के िलए िनराशा का दÖ तावेज है । म§ सरकार स ेपूछना चाहता हóं िक िबहार का 

अमतृकाल कहां गया? यह म§ जानना चाहता हóं । 

 महोदय, कुछ ही िदन पहले िबहार म¤ चुनाव संपÆ न हòआ है । डबल इंजन कì सरकार डबल 

िडिजट म¤, डबल स¤चुरी म¤ 203 सीट पर जीतकर आई है । चुनावी घोषणा म¤ उÆ हŌने कहा था िक 

जब हम आएगंे तो जाित गणना कराएगं े। इस बजट म¤ जाित गणना पर िकसी ÿकार का कोई भी 

बजट ÿÖ तुत नहé करना बड़े दभुाª µ य कì बात है । 

 महोदय, म§ यह जłर कहना चाहóंगा िक िजसे आप डबल इंजन कì सरकार कहते ह§, इस 

तरह के बजट से सबसे बड़ा असर िबहार जैसे राº यŌ पर पड़ता ह ै। म§ बता द ेरहा हóं िक गरीबी म¤ 
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िबहार नÌबर वन, बेरोजगारी म¤ िबहार नÌबर वन, पलायन म¤ िबहार नÌबर वन, अपराध म¤ िबहार 

नÌबर वन, Öकूल űॉपआउट म¤ िबहार नÌबर वन, दशे म¤ सबस ेकम ÿित Óयिĉ आय िबहार म¤, दशे 

म¤ सबसे कम ÿित Óयिĉ िनवेश िबहार म¤, दशे म¤ सबसे कम उīोग-धंधे िबहार म¤, दशे म¤ सबसे कम 

सा±रता दर िबहार म¤, छाý-छाýाओ ं के उÂपीड़न म¤ िबहार नÌबर वन, हÂया और बलाÂकार म¤ 

िबहार नÌबर वन, यही है डबल इंजन कì सरकार । यह ताºजबु कì बात है । 

महोदय, म§ एक-दो पॉइंट्स और बताना चाहता हóं । केÆþ सरकार एथेनॉल उÂपादन नीित 

िबहार के िलए लेकर आई थी । म§ बताना चाहता हóं िक िबहार के िलए केÆþ सरकार एथेनॉल 

उÂपादन नीित लेकर आई थी । सरकार बोली थी िक उīोग लग¤गे, रोजगार पैदा हŌगे और पलायन 

Łकेगा । वषª 2025-26 के बजट म¤ बड़े पैमाने पर तेल िवपणन कंपिनयŌ Ĭारा िबहार कì एथेनॉल 

ईकाइयŌ का खरीद आवंटन लगभग 50 ÿितशत घटा िदया गया है, िजससे 17 संयंý बंद होने कì 

कगार पर पहòंच चकेु ह§ और कुछ ने उÂपादन भी रोक िदया है । इसके पåरणाÖवłप 25 हजार से 

अिधक ®िमकŌ कì नौकरी खतरे म¤ है और 15 लाख म³का िकसानŌ को िमला सिुनिĲत बाजार 

टूट चकुा है । इस तरह कì नीित स ेइस क¤ þ सरकार का बजट चलता है ।  

 महोदय, म§ यह जłर कहना चाहóंगा िक बेरोजगारी कì बात आती है, जब ये वषª 2014 म¤ 

पहली बार स°ा म¤ आए थ,े तो इÆहŌने वादा िकया था िक हम बेरोजगारी को दरू कर¤गे, हम महंगाई 

को खÂम कर¤गे, आप हम¤ स°ा म¤ लाइए । जब देश कì जनता इÆह¤ स°ा म¤ लेकर आई, तो 

बेरोजगारी तो छोड़ दीिजए, महंगाई भी चरम सीमा को पार कर गई । मुझे याद है िक वषª 2014 म¤ 

िसल¤डर का दाम 386 Łपये था, उस समय स°ा प± कì तरफ से एक माननीय मýंी हòआ करती 

थé, वे िसल¤डर माथे पर रखकर डांस िकया करती थé । इसी सरकार म¤ िसल¤डर का दाम 1100 

Łपये हòआ, लेिकन स°ाप± के लोगŌ के कान पर जूं तक नहé र¤गा । ऐसे बहòत आंकड़े ह§, म§ उन 

आंकडŌ पर नहé जाना चाहता हóं ।  

 माननीय सभापित, म§ ÖवाÖÃय के बार ेम¤ उÐलेख करना चाहता हóं । भारत के िनयंýक एवं 

महालेखा परी±क कì वषª 2024 कì åरपोटª िबहार कì ÖवाÖÃय ÓयवÖथा कì गÌभीर िवफलता को 



10.02.2026  1250 
 

 

उजागर करती है । कैग के अनसुार राºय म¤ डÊÐयूएचओ मानकŌ कì तुलना म¤ 53 ÿितशत डॉ³टरŌ 

कì कमी है । ÿाथिमक व सामदुाियक ÖवाÖÃय क¤ þŌ म¤ लगभग 60 ÿितशत पद खाली ह§ । 

अिधकांश िजला अÖपताल और सीएचसी िवशेष² डॉ³टरŌ के िबना संचािलत हो रहे ह§, जबिक 

कई जगह आईसीयू ऑपरशेन िथयेटसª और Êलड ब§क जैसी मूलभूत सुिवधाए ंभी उपलÊध नहé है । 

पूरे मगध ±ेý का भार मगध मेिडकल कॉलेज पर रहता है, लेिकन वहां पर भी पीजी Öनातको°र 

सीट¤ बढ़ाने कì ÿिøया अभी तक भी धीमी चल रही है । म§ दो और बातŌ का िजø करना चाहता   

हóं । माननीय िव° मýंी महोदया जी ने कहा िक हम 25 करोड़ दशेवािसयŌ को गरीबी रेखा स ेऊपर 

उठाकर लाए ह§, वे आंकड़े कहां ह§? आप कैसे इतने लोगŌ को गरीबी रेखा से ऊपर लाई?ं आपने 

िपछले बजट म¤ कहा िक 75 से 80 करोड़ बीपीएल काडªधारी पåरवारŌ को 5 िकलो अनाज देने का 

काम करते ह§ और इस बार एक साल म¤ 25 करोड़ बीपीएल काडªधारी पåरवारŌ को गरीबी से ऊपर 

उठाकर लाई ह§, तो म§ यही कहóंगा िक राºयवार इसका आंकड़ा भी आपको पूरी तरह स ेÿÖतुत 

करना चािहए ।  

माननीय सभापित : अब आप समाĮ कìिजए । 

®ी अभय कुमार िसÆहा : म§ माननीय िव° मýंी महोदया जी से एक मांग करना चाहता हóं िक आप 

िजन बीपीएल पåरवारŌ को 5 िकलो अनाज Āì म¤ देती ह§ । आपके पास डेटा है, उन पåरवारŌ का, 

जो गरीबी रखेा से नीचे बसर करने वाले लोग ह§, उनसे जीएसटी टै³स लेने का इस सरकार को 

कोई अिधकार नहé है ।  अगर आप वाÖ तव म¤ गरीबी उÆ मूलन करना चाहते ह§ तो आप उन गरीब 

पåरवारŌ को जीएसटी Āì का एक काडª िनगªत कर दीिजए । ऐसा करन ेस ेगरीबी उÆ मूलन कì बात 

होगी ।  

महोदय, एक महÂ वपूणª बात, िजस पर िपछल ेिवÂ तीय वषª म¤ भी चचाª  हòई थी । सलुभ और 

सरुि±त याýा के िलए माननीय रेल मýंी जी न ेभी कहा िक िजतनी भी मेल ए³ सÿेस ůेÆ स ह§, उनम¤ 

कम स ेकम चार-पांच जनरल बोगी बढ़ाई जाए ं । यह कहा था िक इÆ ह¤ बढ़ान ेकì ÿिøया होगी, 

लेिकन अभी उस पर िकसी भी ÿकार का, इस बजट म¤ भी सरकार कì तरफ स ेिकसी ÿकार का 
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कोई ÿावधान नहé िकया गया ह ै। यह इनका गरीबी उÆ मूलन ह ै। हमार ेदेश के गरीब लोग भी चाहते 

ह§ िक वे सलुभ और सरुि±त याýा कर सक¤  । समाजवाद के परुोधा परम आदरणीय लालू ÿसाद 

यादव जी जब सÂ ता म¤ थ ेतो उÆ हŌने गरीब रथ ůेन चलाने का काम िकया था और उस समय 

गरीब-गरुबा भी एसी म¤ सफर करते थ े।  

हम माननीय िवÂ त मýंी महोदया जी स ेएक आúह और करना चाह¤गे । यह िसफª  िवप± का 

ही आúह नहé ह,ै बिÐक सÂ ता प± के भी सभी माननीय सांसदŌ का इस पर अंदर स ेसमथªन ह ैिक 

मैडम जी, लोक सभा म¤ एमपी लैड फंड तो कम स ेकम इस बार बढ़ा दीिजए । यह इतनी महंगाई म¤ 

बहòत जłरी ह ै। बहòत-बहòत धÆ यवाद ।   

®ी िमयां अÐताफ अहमद (अनÆतनाग-राजौरी) : सर, आपका बहòत-बहòत शुिøया । म§ ऑनरबेल 

फाइन¤स िमिनÖ टर सािहबा को मुबारकबाद देता हóं िक इतने बड़े देश कì िजस बेहतर तरीके से य े

फाइन¤िशयल मैनेजम¤ट कर रही ह§, िसÖ टम को चला रही ह§, उसके िलए हम इनकì सराहना करते 

ह§ । इसके साथ-साथ, म§ यहां यह भी कहना चाहता हóं िक कई ऐसी चीज¤ ह§ जो लोगŌ तक नहé 

पहòंचती ह§ । इस व³ त खास तौर पर इस मÐु क म¤ सबसे बड़ा मसला बेरोजगारी का है ।  इÆ हŌने यहां 

जो बजट पेश िकया, उसम¤ बेरोजगारी के हवाल ेसे कोई रोडमैप लोगŌ के सामने नहé आया । अगर 

आज बेचैनी है, हमारे ब¸ चŌ म¤ िडÿेशन है, अगर वे नशे कì तरफ जा रहे ह§, तो उन सबकì बेिसक 

वजह अनइंÈ लायम¤ट है । यूिन विसªटीज़ खोली जा रही ह§, स¤ůल यूिनविसªटीज़ खुल रही ह§, ³ लÖ टर 

यूिनविसªटीज़ खलु रही ह§, बड़े-बड़ े इंजीिनयåरंग कॉलेज खुल रहे ह§ । यह सब कुछ हो रहा है, 

लेिकन जो लोग वहां से िडúी लेकर िनकल रहे ह§, उनके िलए कोई रोडमैप नहé ह ै । इतना सारा 

पैसा उस स³ै टर पर खचª िकया जा रहा है, लेिकन जो वहां से पढ़कर आ रहे ह§, इंजीिनयर बन रहे 

ह§, डॉ³ टर बन रहे ह§, उन यूिनविसªटीज़ म¤ पढ़ रहे ह§, उनके रोजगार, Éयूचर और उनके काम के 

िलए कोई चीज बजट म¤ नहé है । उन इÖं टीट्यूशÆ स, यूिनविसªटीज़ और कॉलेजेज़ को खोलने का 

³ या फायदा है, जब उनसे कोई ऐसी चीज नहé होती, िजससे लोगŌ को रोजगार िमले?  

रोजगार के हवाले से मनरेगा एक अ¸ छी Ö कìम थी । यह बदिकÖ मती कì बात है िक उस 
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Ö कìम को डॉयवटª िकया गया । वह Ö कìम आिहÖ ता-आिहÖ ता बÆ द हो जाएगी । हम यह ए³ सप³े ट 

नहé कर सकते िक Ö टेट 40 पस¦ट उसके िलए दगेी या यूिनयन टेåर टरी अपने बजट म¤ से कुछ 

िहÖ सा दगेी । जो काम के िदन थे, वे कम िकए गए । वह रोजगार का एक जåरया गांवŌ म¤ था, गरीब 

लोगŌ के िलए था, उसम¤ भी लोगŌ को बहòत º यादा नकुसान हòआ । म§ तव³ को रखता था िक जो 

इसम¤ च¤ज िकया गया, उसके बाद फाइन¤स िमिनÖ टर सािहबा लोगŌ के जº ़बात दखेकर, 

पॉिलिटशयÆ स और पािलªयाम¤टेåरयÆ स के जवाब देखकर जो åरज¤टम¤ट उस कानून के िखलाफ था, 

वे इस बजट म¤ उसको रिे³ ट फाई कर¤गी, लेिकन उस िसलिसले म¤ भी कुछ नहé हòआ ।       

ब§क बेरोजगारŌ के िलए दसूरा जåरया है, लेिकन अब ब§³स सरमायेदारŌ के िलए ह§, 

िबजनेसमैन के िलए ह§ । जब कोई बेरोजगार इंजीिनयर, डॉ³ टर या कोई टे³ नीकल ह§ड ब§कŌ म¤ 

िडúी लेकर जाता है तो वहां बड़ी तवालत¤ होती ह§ और åरÔ वत¤ ली जाती ह§ । पहले लोगŌ को लगता 

था िक ब§क बरेोजगारŌ को िÿयाåरटी पर लोन द¤गे, दÉतरी तवालत¤ कम हŌगी और रटे ऑफ 

इंटरÖ ट कम होगा लेिकन ब§क  इस व³ त ये मकसद पूरा नहé कर पा रहे ह§ । Ö टेट ब§क ऑफ इंिडया 

को देिखए, जÌ मू-कÔ मीर ब§क कì हालत यह है िक  उस ब§क म¤ अब Ö टॉफ रहा ही नहé है । वहां 

गाडªनर ³ लकª  का काम करता है और ³ लास-4 कैिशयर का काम करता है । जÌ मू-कÔ मीर म¤ लोग 

बेरोजगार ह§, पोÖ ट्स वैक¤ ट है लेिकन इनको िफलअप करने के िलए कुछ भी नहé िकया जा रहा है । 

दूरदराज के इलाकŌ म¤ जÌ म-ूकÔ मीर कì āांच¤ज़ खोली जानी चािहए । मुझे लगता है िक  ब§िकंग  ऐसा 

स³ै टर है िजस पर िकसी का कंůोल रहा ही नहé ह ै। … (Óयवधान) 

सर, मुझे बोलने के िलए दो िमनट और चािहए । … (Óयवधान) मुझे बोलना है । 

… (Óयवधान) अभी तो म§ टूåरº म स³ै टर पर आया ही नहé हóं ।  म§ चाहता हó ं िक  भारत सरकार, 

फाइन¤स िडपाटªम¤ट Ĭारा कुछ काम हो ³ यŌिक  इस सै³ टर म¤ कुछ काम नहé हो रहा है और लोगŌ 

को जÌ मू-कÔ मीर ब§क स ेकुछ फायदा नहé हो रहा ह ै । āांचेज़ łरल एåरयाज़ म¤ नहé खुल रही ह§ 

और इसस ेलोगŌ को कोई फायदा नहé हो रहा है ।… (Óयवधान)  

 सर, टूåरº म स³ै टर का इस बजट म¤ िजø िकया गया है । बाहर से टूåरÖ ट आते ह§ और 
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टूåरº म स³ै टर स ेदेश को आमदनी होती है, हमारी åरयासत को आमदनी होती है लेिकन इसके 

िलए इÆ ĀाÖ ů³ चर नहé बनाया जा रहा है । बजट म¤ िजø िकया गया ह ै िक नेशनल इÖं टीट्यूट 

ऑफ हॉिÖपटैिलटी बना रहे ह§ । … (Óयवधान)   

HON. CHAIRPERSON: There is one more speaker from your Party. 

… (Interruptions) 

®ी िमयां अÐताफ अहमद : सर, ठीक है पाटê कì बात है, लेिकन आपने सबको टाइम िदया ह ै। 

आप मझुे दो िमनट का समय दीिजए, म§ कÆ कलूड कर रहा हóं ।  (Óयवधान)   

 सर, टूåरº म बहòत बड़ा सै³ टर है । वह जÌ मू-कÔ मीर के अलावा पूरे िहदंÖु तान के 

एÌ पलायम¤ट का बहòत बड़ा जåरया है लेिकन देश म¤ अ¸ छे ůेिनंग इÖं टीट्यूट्स नहé ह§ । इÆ हŌने एक 

इÖं टीट्यूट का िजø िकया है जबिक यहां दजªन होने चािहए । नाथª म¤ भी होने चािहए, साउथ म¤ भी 

होने चािहए और कÔ मीर म¤ भी होने चािहए तब जाकर लोगŌ को इसका फायदा पहòंचेगा । 

  एúीकÐ चर स³ै टर का िजø िकया गया है । शीप, एनीमल हसब§डरी और हॉटêकÐ चर 

इंडÖ ůी का िजø िकया गया है । जब तक इÔं योर¤स कवर नहé द¤गे, खास तौर से एúीकÐ चर स³ै टर 

और हॉटêकÐ चर स³ै टर के िलए øॉप इंÔ योर¤स कवर नहé कर¤गे तब तक इस इंडÖ ůी को कोई 

फायदा नहé हो सकता । जब भी आंधी या तूफान आता है तो लोगŌ कì लाखŌ Łपये कì फसल 

तबाह हो जाती है ।… (Óयवधान) आप मुझे गरीब लोगŌ कì बात कहन ेदीिजए । लाइव Ö टॉक को 

इÔं योर¤स कवर िमलना चािहए ³ यŌिक  गरीब लोगŌ का गजुारा इसी से होता है ।… (Óयवधान) 

HON. CHAIRPERSON: Please mention the last sentence. 

 … (Interruptions) 

®ी िमयां अÐताफ अहमद : सर, हम िदन म¤ इसीिलए बैठे रहते ह§ तािक हम¤ बोलने का मौका  

िमले । सर, आप मुझे अपनी बात कÆ कलूड करने दीिजए । गलुमगª टूåरÖ ट Ö पॉट ह ैजो िक बहòत 

फेमस ह ै। वहां लीज़ के मसले पर कुछ नहé हो रहा है । इस बजट म¤ ůाइबÐ स का बहòत िजø िकया 

गया है लेिकन ůाइबÐ स के िलए कोई ÿोúाम नहé है, कोई È लािनंग नहé ह ै। िहंदÖु तान म¤ जो इसके 
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िलए जो पैसा िदया जा रहा है, उसकì मॉिनटåरंग नहé हो रही है । इसे कंůोल करने और खचª करने 

के िलए कोई तरीक़-ए-कार नहé है । म§ यह आपके नोिटस म¤ लाना चाहता हóं । यह िसफª  पिÊलिसटी 

कì हद तक ह ै।  

HON. CHAIRPERSON: Prof. Sougata Ray please. 

  … (Interruptions) 

PROF. SOUGATA RAY (DUM DUM): Sir, I rise to speak on the Budget. … 

(Interruptions) Sir, I rise to speak on Budget. Abhishek Banerjee has already 

spoken on behalf of our Party on the budget. Without repeating him, I want to 

point out that this Budget shows that the Finance Minister is cruel towards 

West Bengal.  

I remember last year when Bihar elections were there, she gave all the 

projects to Bihar and then to Andhra Pradesh. This time, the Budget does not 

find mention of West Bengal at all, except for a freight corridor that is to 

happen from Dankuni to Gujarat. I strongly oppose this.  

The Finance Minister has been practically cruel on Bengal. An amount of 

Rs. 1,09,000 crore, due to West Bengal, has been held up, both on account of 

MGNREGA and the Prime Minister Awas Yojana. I demand again that the 

Finance Minister revise her position on this matter and do proper justice to 

Bengal.  

Speaking on this Budget, I feel ashamed as an Indian because this 

Budget is not made by the Government of India. It is made by ... . Two days 

after the Budget, we had the so-called Indo-US trade agreement. How? Our 

 
 Expunged as ordered by the Chair. 
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tariffs were reduced to 18 per cent, but our exports were made free by 

America. This is the cruelest blow on Indian agriculturists, who are our bread 

givers.  

This Government always speaks that we have done the ‘Mother of all 

Agreements’ with the European Union, though the contours of the same are 

not clear. On the Indo-US Trade Agreement, where they have allowed free 

exports by the United States to India, it is not clear what are the other contours 

of the Indo-US Trade Agreement. There is apparently a difference of opinion 

between the Commerce and Industry Minister and the External Affairs Minister.  

It is shameful that India, which has the potential to be a great country, is 

subject to the vagaries of the opinion of a ....our Prime Minister is reported to 

have said, “Sir, may I come and see you?” What is this? Maybe we have 

poverty, but we are a country with a great tradition, This is Gandhi's country. 

We cannot bow down our head like this. I do not know why the BJP people are 

keeping quiet when the ...  

  I would not speak for very long, but I want to point out that this Budget 

seems like the Finance Minister was told by the Prime Minister not to make too 

many announcements. She has given no projects to Bengal. So, the Prime 

Minister must have told her that if any announcements are to be made, he will 

make it in Tamil Nadu, Kerala or West Bengal. That is why, this is not a 

Budget, this is tinkering, just playing around with a few small, small things and 

making small, small changes. I am quite ashamed that the Budget is like this. 
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There are no major changes in the Budget on income tax slab rates. 

Implementation of the new IT Act will begin from April, 2026. There is only 

minor tinkering with doubling of electronic manufacturing outlay to Rs.10,000 

crore. Duties on 17 drugs for cancer have been waived. 

Sir, Rs.1.34 lakh crore have been allocated for education, almost the 

same as last year. Then, what is this budget really for? You could have kept 

every figure exactly the same. You will notice that only the allocation for 

defence expenditure has seen a 15 per cent jump. There is also some mention 

of high-speed rail, but nobody knows when it will be implemented.  

Sir, you may be surprised. You are from Kerala. You know that Kerala 

has got nothing from this Budget, not even for national waterways. Subsidies 

for food, fertiliser and fuel have declined by 4.47 per cent. Only textiles, leather 

and seafood have received a boost from budget proposals that cut customs 

duty on certain imports.  

Sir, India’s 7.4 million MSMEs will soon be beneficiaries of a Rs.10,000 

crore advance. The deficit is pegged at 4.3 per cent compared to 4.4 per cent 

last year. But the Centre will have to borrow Rs.17.2 lakh crore in 2026-27 to 

bridge the fiscal deficit. The States’ share remains at 41 per cent even after the 

Finance Commission recommendations. This Budget fails the test of economic 

strategy. 

Sir, the impact of US tariffs on exporters must be declared by the 

Government. A protracted global trade deficit is a serious concern. China has 

forbidden the export of rare earths to India. They are not allowing tunnel boring 
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machines into India. So, we are at loggerheads with both the US and China. 

Where is our foreign policy? We are losing on every count.  

Sir, the widening trade deficit with China is a major problem. The Gross 

Fixed Capital Formation remains low at around 30 per cent. The worst part is 

that this Government claims to be a great champion of the private sector. It is 

called the ...  Government. Yet, the private sector is not investing at all. What 

is the Finance Minister’s proposal for industry?  

There is deep distress among MSMEs. Widespread closures are taking 

place. Youth unemployment is rising. This is a very serious problem. 

Deteriorating urban infrastructure amid rapid urbanisation is another major 

challenge for the country. Every year, the Government announces new 

schemes. There are 24 such schemes that have not seen the light of day. 

Instead of announcing so many new schemes, the Finance Minister should 

have focused on completing the existing ones. But they did not do so. As a 

result, today we have youth without jobs.  

Manufacturing sector is failing. Investors are not investing capital. Tax 

exemptions amount to just one humane step. Tax exemption has been 

provided for motor accident compensation. The Budget completely ignores 

unemployment and social security. The allocation for the Union Labour Ministry 

is the same as in the last Budget. There is no scheme to increase job 

opportunities. The total Central outlay for urban development where the cities 

are supposed to be engines of growth, has fallen from Rs.96,700 crore to 
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Rs.85,000 crore, a shrinkage of 11.6 per cent.  

India’s long-term economic security arrangement with Russia has gone. 

Russia has been our friend. With Trump threatening India, we have said that 

we will not buy Russian oil any more. Is this the way an independent country 

should function? India’s long-term security arrangement with Russia is not 

there. European Union is the mother of all unions. Nobody knows what that 

European Union Free Trade Agreement holds.  

There is a difference between the Foreign Minister and the Commerce 

and Industry Minister. The Finance Minister is saying, ‘Deregulate, simplify and 

reduce business friction.’ Some foreign companies that are providing cloud 

services are being exempted from duty till 2047. This is no Budget, Sir. We 

cannot even get a tunnel boring machine from China; no rare earth from China.  

 Lastly, I would say that the Finance Minister is not here and the Minister 

of State is constantly conversing on the Uttar Pradesh politics. So, what to 

speak to him? He is not listening. He is not interested. … (Interruptions) Make 

in India has failed; Atmanirbhar Bharat has failed; The Production Linked 

Incentive Scheme has failed. India needs to encourage investment. The 

Finance Minister has presented the Budget with her hands tied behind her 

back. On one hand, Trump is pulling at her hand; on the other hand, Modi is 

pulling at her hand. I am ashamed of such a Budget. 

CAPTAIN VIRIATO FERNANDES (SOUTH GOA): Hon. Chairperson, I thank 

you for allowing me to speak on the Budget. I heard the entire speech of the 

hon. Finance Minister. Like a small child who used to wait during Christmas for 
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Santa Claus to come and put some gifts in the stockings, I waited and waited 

but finally was greatly disappointed, not because Goa did not get anything, but 

also not because the hon. Minister did not even take the name of my beloved 

State of Goa, because in the last 11 years, they have taken away everything 

from Goa, be it our land, our rivers, our forest, our agricultural land, including 

our 18 MLAs in wholesale without GST, without any taxes, lock, stock and 

barrel.  

 You thought that you would leave us helpless. Forget that. We Goans 

are generous.* We are people with brave hearts. We know to fight our battle. 

18.54 hrs                           (Shri Jagdambika Pal in the Chair) 

माननीय सभापित : आज माननीय ÿेमचÆþन जी कì शादी कì सालिगरह ह,ै आप सब लोग 

उनको शुभकामनाए ंदीिजए । 

CAPTAIN VIRIATO FERNANDES: Coming to the Budget, the Government 

has run out of ideas. The Budget 2026 looks like a swinging of cricket bat in 

total darkness. Laga gaya to lag gaya. It does not provide a single solution to 

India’s many economic, social and political challenges. In the last 11 years, we 

kept hearing Mission this, Mission that, and quoting points has become a huge 

challenge to the nation with neither any policy vision nor any political will. 

Today, with not much details of trade with USA, the deep and committed love 

for the two ..., close friend of Vishwaguru, it has resulted in the betrayal of 

annadatas of our country. We have backstabbed the annadata farmers who 
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still await meaningful welfare support or income security.  

In the 1960s, the Congress Government gave the slogan, Jai Jawan, Jai 

Kisan. But this Government has backstepped both, our Jawan and our Kisan. 

When it comes to defence, today we have taxed the pension drawn by the 

disability Jawans or officers, which is a sad thing because they got injured 

during combat operation or during conflict. There is a delay in disbursement of 

funds for the ECHS and that has affected the treatment of our veterans and 

their families. Inequality has surpassed a level seen under the British Raj, but 

the Budget does not even mention it or provide any support to SC, ST, OBC, 

EWS, and minority communities. 

Yesterday, after 42 days of chain hunger strike, Amche Warat Goenkar, 

belonging to the ST community, won a battle of opposing the construction of a 

mall close to the tribal land and a hotspot of diversity. As far as health is 

concerned, the South Goa District Hospital is having shortage of doctors, 

nurses, equipment and most cases are shifted to GMC, putting a huge burden 

on the doctors and staff of Goa Medical College. There is a need to equip our 

primary health centres. There are funds needed to augment the water 

requirement, but the Government is only giving approval for megaprojects with 

swimming pools. The moneybags from Delhi have marginalised Amche 

Goenkaram. Faulty infrastructure and corruption have led to repeated 

expenditure by the State Government. The job scam of massive proportion has 

shattered the dreams of the Goan youth. The emerging scam in handing over 

garbage handling plants to favoured corporates, be it in Chicalim or Sancoale, 
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has led to wastage of public money with no desired results. This requires an 

investigation by the Central Government. 

Today, the Goa Government is known as the event management 

Government by spending crores and crores of rupees and this has led to a 

loan of over Rs. 35,000 crore.  

Today even new borns are burdened with almost Rs. 2 lakh of loan.* 

I feel sad to state that today, Goa has turned into a crime capital of the 

country. It is a drug capital and unemployment capital. The Arpora tragedy, 

which has just happened, has resulted in the loss of life of 25 innocent tourists 

and staff. There were no licences of the Excise Department and no fire 

clearances. There is a total law and order failure. The only focus of the Centre 

is to turn Goa into a coal hub with double tracking, expansion of roads and 

other destructive projects meant to help Adani who is transporting coal from 

Goa to other States. There is a drop in the Budget for education with 

implementation of NEP suffering badly. Teachers are on contract or lecture 

basis.  

Today, the exams of the 12th standard have commenced in Goa. The 

teachers who are on contract or lecture basis are not sure, after this academic 

year, whether they will get a renewal of their contract or not.  

HON. CHAIRPERSON: Kindly conclude. 

CAPTAIN VIRIATO FERNANDES: Sir, I have just started. Regarding the 12th 

standard, even the staff working in various departments are having temporary 
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jobs. The then Congress Government in Goa had given Balrath buses to 

ensure that poor students from remote areas come to the school. Today, those 

buses need replacement. I have been trying to meet the requirement through 

MPLADS funds.  

The Finance Commission which had visited Goa is living in a bliss, 

providing absolutely no relief to Goa, which is under severe financial stress 

due to faulty policies. There are no jobs for the youth, employment of youth or 

increasing participation of women in workforce. I would like to know what is the 

outcome of internship or skill development schemes? For poor and middle 

class, there is no relief from inflation. There are low savings and there is rising 

debt. Instead of focusing on actual infrastructure in Goa, we are demolishing 

religious places.  

Sir, we need a special status for Goa for a sustainable development 

council. This is the only solution for my beloved Goa. 

Otherwise, the Goa which our elders have preserved it will be 

destroyed. Nothing would survive. Goa will be completely destroyed.* 

  Jai Hind. 

19.00 hrs  

®ी िवजय कुमार हाँसदाक (राजमहल) : चेयरमैन सर, मुझे अपनी पाटê जेएमएम कì तरफ से 

बजट 2026-27 पर बोलने का मौका देने के िलए आपका धÆ यवाद ।  

 सर, झारखंड बजट म¤ हमशेा थोड़ा पीछे रहता है, ³ यŌिक जीएसटी इनपुट के साथ-साथ 

माइिनंग कì रॉयÐ टीज़ वगैरह समय पर नहé िमलने से बहòत सारी परशेािनयां खड़ी होती ह§ । 
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सरकार के इस बजट म¤ Ö टेिबलेटी, िफÖ कल िडिसिÈलन और सÖ टेÆ ड úोथ कì बात कì गई है । 

अगर इसके कॉÆ ůरी हम दखे¤, तो अभी जो इÆ Éलेशन  आया है और µ लोबल माक¥ ट म¤ िजस तरह 

से Łपए का भाव िगरा है, गवनªम¤ट अपनी गलितयŌ को कहé भी ए³ सÈे ट नहé कर रही ह ै । व ह 

लगातार फेÐयोसª पर भी पीठ थपथपा रही है ।  

 चेयरमैन सर, डोमेिÖटक मÆै यफैु³ चåरंग केपेिसटी, एनजê िस³ योåरटी और åरड्यूÖ ड 

िøिटकल इÌ पोटª जैसे बड़े-बड़े शÊ द यहां िदखाए जा रहे ह§ । इन 12 सालŌ म¤ िकतने छोटे और बड़े 

उīोग बंद हòए? िकतने िमिलयनेयसª और िबिलयनेयसª हमार े देश को छोड़कर चले गए? िकतने 

लोगŌ ने अपन ेजॉÊ स खोए? जॉÊ स न होने कì वजह से िकतने लोगŌ ने अपनी जान दी? इन सभी 

चीजŌ पर सरकार कोई भी डेटा पेश नहé कर रही है ।  

चेयरमैन सर, इÌ पोटª कम करने कì बात हो रही है, लेिकन यूएसए ůेड डील के बाद यह 

िदख रहा है िक सरकार पूरी तरह से घुटन ेटेक द ेरही है । परुाने सािथयŌ से संबंध खराब करना 

और यूएसए के साथ सबंधं बनाने के च³ कर म¤ हमार ेयहां के िजतने भी उīोग ह§, जैस ेिमÐक या 

भĘेु के बाय-ÿोड³ ट, उन सबको लेने के बाद यहां के फामªसª कì ³ या िÖथित होगी? इस पर कोई 

ि³लयर इÆ ट¤शन नहé िदख रही है ।  

   सर, बाहर कì कंपनीज़ यहां अपने ÿोड³ ट्स डंप करती ह§ । बहòत से ऐसे सÊ सट¤सेज़, जो 

दूसर ेदेशŌ म¤ बंद रहते ह§, वे हमार ेदशे म¤ यूज़ िकए जाते ह§ । वे सÊ सट¤सेज़ यहां के लोगŌ के िलए 

हािनकारक ह§, खतरनाक ह§ ।  

चेयरमैन सर, सात परस¤ट कì हाई-úोथ और पॉवटê åरड³ शन कì बात कì गई है । म§ कह 

सकता हóं िक यह पूरी तरह से असÂ य ह ै । आज िजस तरह स ेगरीबी है, महंगाई बढ़ी हòई है और 

िजस तरह से 80 करोड़ लोगŌ को राशन िदया जा रहा है, तो िकस तरह से यह कहा जा सकता है 

िक गरीबी से लोगŌ को बाहर िनकाला गया है? 

पहले गवनªम¤ट एक बहòत ही अ¸ छा डेटा देती थी िक हमारी िमिनÖ ůीज़ ने ³ या-³ या काम 

िकए और िकतने काम िकए । लेिकन, अब डेटा िछपाए जाते ह§ । डेटा िदखाए नहé जाते ह§ और 
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लोगŌ को Ăम म¤ डाला जाता है । हमार ेयहां हाइएÖ ट टै³ स पेइंग िसÖ टम ह ै। हम िसफª  डायर³े ट 

टै³ स कì बात नहé कर रहे ह§ । इस देश का हर एक Ó यिĉ, चाहे वह िकसान से लेकर गरीब या कोई 

भी हो, हर Ó यिĉ कोई भी चीज खरीदने पर टै³ स भरता है ।  

सर, इस गवनªम¤ट का सोशल िस³ योåरटी पर आज तक फोकस नहé है । हÐै थ, जॉब 

अपॉ¸ युª िनटी, एजुकेशन, फािम«ग, ÿोड³ शन आिद िजन पर गवनªम¤ट का फोकस नहé है, उÆ ह¤ 

िदµ Ăिमत करने के िलए िसफª  बड़े-बड़े शÊ द इÖ तेमाल िकए जा रहे ह§ ।  

चेयरमैन सर, आज नॉथª ईÖ ट म¤ बिुĦÖ ट सिकª ट कì बात हो रही थी । इस पूरे देश म¤ 

आपसी सदभाव, आपसी ÿेम, जाित, धमª का जो सुंदर माहौल है, उसे इस सरकार के लोगŌ Ĭारा 

लगातार चोट करके िबगाड़ा जा रहा है । मिणपुर म¤ जो हòआ और इस सरकार ने िजस तरह से 

बैकफुट पर रहकर वहां घटनाओ ंको आगे बढ़ने िदया, यह यहां कì सरकार कì मंशा को िदखाता   

ह ै। आज असम के टी-ůाइब को, चाहे िहल ůाइब बोलकर, जो वहां के आिदवासी ह§, उÆ ह¤ उनका 

हक नहé िदया जा रहा है ।  

सर, आज वे िजस िÖथित म¤ रह रहे ह§ । … का िजस तरह का िववादाÖ पद बयान आता है 

और उसके बावजूद … (Óयवधान) म§ बोल रहा हóं, मुझे बोलने िदया जाए । … (Óयवधान) िजस 

तरह का िववादाÖ पद बयान आता है, चाहे वह अÐ पसं́  यकŌ के िवरोध म¤ हो, चाहे वह दूसरे दलŌ 

के नेताओ ंके बारे म¤ हो … (Óयवधान) 

माननीय सभापित : िवजय जी, आप भारत कì पािलªयाम¤ट म¤ देश के बजट पर चचाª कर रहे ह§ । 

आप झारखंड कì चचाª कìिजए ।  

… (Óयवधान) 

डॉ. िनिशकाÆत दुब े(गोड्डा) : चेयरमैन सर, मरेा पॉइंट ऑफ ऑडªर है । … (Óयवधान) 

®ी िवजय कुमार हाँसदाक : सर, म§ बजट के साथ ही उनके शÊ दŌ के ऊपर भी चचाª कर रहा हó ं। 

… (Óयवधान) इनको बहòत तकलीफ हो रही है, ³ यŌिक म§ स¸ चाई बोल रहा हóं । … (Óयवधान) म§ 

 
 Not recorded. 
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यह कह सकता हóं िक वहां िजस तरह से ůाइÊ स के ऊपर अÂ याचार हो रहे ह§, वह िबलकुल 

अपराध है ।  … (Óयवधान)  

माननीय सभापित : िनिशकाÆ त जी, आपका ³ या पॉइंट ऑफ ऑडªर है? 

… (Óयवधान) 

डॉ. िनिशकाÆत दुब े: चेयरमैन सर, łल नंबर - 353 कहता है िक जो भी इस सदन के सदÖ य 

नहé ह§ या अपने को िडफ¤ ड करने के िलए यहां मौजूद नहé ह§, उनके बारे म¤ िकसी ÿकार कì कोई 

चचाª नहé हो सकती है । … (Óयवधान) इसीिलए, … के बार ेम¤ िजतनी बात¤ कही गई ह§, उनको 

कृपया ए³ सपंज कìिजए । … (Óयवधान) 

माननीय सभापित : िवजय जी, आप बैठ जाइए । 

… (Óयवधान) 

®ी िवजय कुमार हाँसदाक : सर, जो Ö टेटम¤ट इंिडया के लोगŌ के सामने है, उसे झठुलाया नहé 

जा सकता है, चाहे आप यहां कोई भी िनयम लाकर बात कर¤ । … (Óयवधान) 

माननीय सभापित : िवजय जी, आप मेरी बात सिुनए । िनिशकाÆ त जी ने जो पॉइंट ऑफ ऑडªर 

उठाया है, म§ उस पर Ó यवÖ था दे देता हóं । 

… (Óयवधान) 

®ी िवजय कुमार हाँसदाक : सर, म§ अपनी बातŌ को अभी समाÈ त कłंगा । … (Óयवधान) 

माननीय सभापित :  ठीक है ।  

… (Óयवधान) 

®ी िवजय कुमार हाँसदाक : सर, म§ आप लोगŌ कì बातŌ को पूरी तरह से सनु रहा हóं ।  

माननीय सभापित : कृपया, िजस Ó यिĉ को यहां पर सफाई दनेे का अवसर नहé है, उसका नाम 

न ल¤ या उसको लेकर न बोल¤ ।  

… (Óयवधान) 

 
 Not recorded. 
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®ी िवजय कुमार हाँसदाक : सर, म§ने िबÐ कुल नाम नहé िलया है । … (Óयवधान) 

माननीय सभापित : कृपया, अपनी बात को समाÈ त कर¤ ।  

… (Óयवधान) 

®ी िवजय कुमार हाँसदाक : सर, लगातार इस दशे कì Ó यवÖ था खराब होती चली जा रही है । म§ 

यहां के सदन के नेता कì ही बात कłंगा, जो शायद िडफ¤ ड कर सकते ह§ । हमारे चौकìदार कì 

तरफ से हमने सुना था िक हमारा ³ या है, हम तो झोला उठाकर चले जाएगंे, लेिकन अब म§ यह पूरे 

िवÔ वास के साथ कह सकता हóं िक उनकì फकìरी के च³ कर म¤ यह पूरा देश फकìर होने कì राह 

पर चल पड़ा ह ै। आपका बहòत-बहòत धÆ यवाद ।  

®ी वीरÆेþ िसहं (चÆदौली) : सभापित महोदय, धÆ यवाद । म§ माननीय िवÂ त मýंी जी Ĭारा ÿÖ तुत 

बजट - सामाÆ य चचाª के िलए खड़ा हòआ हóं । इस वषª 2026-27 म¤ करीब 53.5 लाख करोड़ का 

बजट रखा है ।  

माननीय सभापित : बजट इ तना बड़ा हो गया है िक उसके आंकड़Ō को कहने म¤ िद³ कत आ रही 

ह ै।  

®ी वीरÆेþ िसहं : अगर िकसी को सुनने म¤ िद³ कत हो, तो म§ ³ या कłं । यह िपछले वषª कì अप±ेा 

7.7 परस¤ट अिधक है । … (Óयवधान) यह 7.7 परस¤ट हमार ेआंकड़े से ह ै।  

माननीय सभापित : माननीय सदÖ य, आप अपनी बात कह चुके ह§ । वीर¤þ जी भी िवधान सभा म¤ 

रहे ह§, तो आप ÿॉÌ पिटंग मत कìिजए । 

®ी वीरÆेþ िसहं : यह 4.4 परस¤ट डेिफिसट के साथ ह ै। म§ इस बात कì चचाª जłर करना चाहता 

हóं िक माननीय िवÂ त मýंी जी ने कृिष के िलए 1 लाख 62 हजार 671 करोड़ आवंिटत िकए ह§ । पूरा 

सदन जानता है िक हमारे देश कì 70 परस¤ट आबादी कृिष पर िनभªर है । हम लोग Ö पÕ ट łप स े

माननीय िवÂ त मýंी जी से चाहते ह§ और इस बजट के अवलोकन से हम¤ आशा नहé िदख रही है, 

³ यŌिक िकसानŌ के ऊपर लगातार कजª बढ़ रहा ह ै। न उसकì माफì के िलए बजट म¤ िकसी ÿकार 

का  ÿावधान है और न ही एमएसपी कì गारटंी के कानून के संदभª म¤ कोई ÿावधान ह ै।  
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 िपछले िदनŌ माननीय कृिष मंýी जी सदन म¤ ÿÔ न काल के दौरान उपिÖथत थ े । सबसे 

अिधक किठन िÖथित बंटाईदार िकसानŌ कì है । जो बड़े िकसान ह§, वे Ö वयं खेती नहé करते ह§ । वे 

अपनी जमीन को कृषक मजदूरŌ को ठेके पर बंटाईदार के łप म¤ द े दतेे ह§, लेिकन जब दैवीय 

आपदा आती ह ैया बाढ़ से िकसी कारण उनकì पूरी फसल नÕ ट हो जाती है, उनकì मेहनत बबाªद 

हो जाती है, तो उनको इÔ यŌर¤स कì िकसी भी सरकारी सहायता का लाभ नहé िमलता है । म§न े

उनसे उस समय भी अनुरोध िकया था और माननीय मýंी जी से भी अप±ेा थी िक बजट म¤ कुछ 

इस तरीके का ÿावधान कर¤ िक बंटाईदार िकसानŌ के भी िहत कì र±ा हो सके । यह सरकार सबके 

िवकास का दावा करती है, लेिकन म§ सरकार के सम± यह रखना चाहता हóं िक कई ÿदेशŌ, यहां 

तक मेर ेजनपद चंदौली म¤ भी कुछ जाितयां ऐसी ह§ िक एक िजले म¤ वह अनुसूिचत जनजाित म¤ ह ै

और दसूर ेिजले म¤ अनुसूिचत जाित म¤ है । इनम¤ गŏड, पिनका, चेरो, खरवार, कोल, भील, िबयार  

ह§ । इनका आिथªक सव¥±ण भी नहé िकया गया है । यिद सरकार उनके ÿित इतनी दयालु है िक 

उनका भी िवकास हो, लेिकन अभी तक उनको राº य सरकार के Ĭारा Ö थानीय Ö तर पर 

सिटªिफकेट भी नहé िमल पा रहा है और उनका शोषण भी हो रहा है । सरकार उनके िहत के िलए 

कैसे काम करेगी, यह भी म§ जानना चाहता हóं । माननीय राÕ ůीय अÅ य± जी ने अपने भाषण म¤ 

बनारस म¤ िवकास के नाम पर िजस तरीके से ऐितहािसक, धािमªक और पौरािणक धरोहरŌ को नÕ ट 

िकए जाने का उÐ लेख िकया, म§ अपने आपको उनसे संबĦ करते हòए सरकार का Å यान आकिषªत 

करता हóं । म§ उसी जनपद से आता हóं जहां से माननीय ÿधानमंýी जी सांसद ह§, वहां पर मालवीय 

जी के नाम पर बीएचयू िचिकÂ सा सÖं थान है, वहां लोगŌ कì भलाई के िलए राº य सरकार और 

केÆ þ सरकार अनुदान दतेी ह§, पैसा दतेी ह§ और वहां पर गरीबŌ का ठीक तरीके स ेइलाज नहé होता 

ह ै।  

माननीय सभापित :  कृपया समाÈ त कर¤ ।  

®ी वीरÆेþ िसहं : सर, अभी तो एक िमनट भी नहé हòआ है । 

माननीय सभापित : छह िमनट हो गये ह§ । 
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®ी वीरÆेþ िसहं : सर, आपकì घड़ी तेज ह ै। वहां पर मशीनरी और दवा कì खरीद म¤ बड़े पैमाने पर 

धांधली होती है । जहां तक एडिमशन का सवाल है, तो ओबीसी, एससी, एसटी और तमाम शोध के 

ऐसे छाý ह§, िनयमŌ का उÐ लंघन करते हòए सरकार उनके अिधकारŌ कì चोरी कर रही ह ै। म§ एक 

±ेý म¤ आपके माÅ यम से माननीय मýंी का Å यान आकिषªत करना चाहता हóं िक िश±ा के ±ेý म¤ 

उÆ हŌने एक लाख उनतालीस हजार दो सौ नवासी करोड़ का बजट आवंिटत िकया है । उÆ हŌने 

आिथªक सव¥±ण म¤ भी यह कहा है िक जो िपछड़ा ±ेý है, जो जनजाित वाला ±ेý है, वहां पर गरीब 

तथा िपछड़े वगª कì छाýाओ ंके िलए 500 कमरŌ का छाýावास द¤गी, तो म§ यही कहना चाहता हóं िक 

हमारा चंदौली आकां±ी िजला है और बहòत ही िपछड़ा जनपद है । यिद वहां िश±ा के ±ेý म¤ िमनी 

Ö टेिडयम, छाýावास और एक िवīालय देने से वहां के गरीबŌ के जीवनÖ तर म¤ सधुार होगा ।  

माननीय सभापित : एक-एक मिहला हॉÖ टल िमल रहा है । बहòत-बहòत धÆ यवाद । 

®ी वीरÆेþ िसहं : सर, एक िमनट । महोदय, एक बात रोजगार के ±ेý म¤ म§ कहना चाहता हóं िक 

सरकार कौशल िवकास के नाम पर बहòत बड़ी-बड़ी योजनाए ंला रही थी । िपछले बजट म¤ कौशल 

िवकास का कायª जमीन पर माý छह परस¤ट िदखायी द े रहा है । सीएजी कì åरपोटª है िक उसम¤ 

हजारो करोड़ łपये का घोटाला हòआ है और म§ चाहता हóं िक जीरो टॉलर¤स को बढ़ावा दनेे कì जो 

बात वे कहते ह§ हमारी सरकार जीरो टॉलर¤स है । 

माननीय सभापित : आपने चंदौली कì जो मांग कì है, उसको डायÐ यूट मत कìिजए । अब समाÈ त 

कìिजए ।  

®ी वीरÆेþ िसहं : धÆ यवाद सर । … िजÆ हŌने आठ हजार करोड़ Łपये का घोटाला िकया है, जो 

इसम¤ शािमल ह§ । धÆ यवाद सर । … (Óयवधान) 

माननीय सभापित : यह कायªवाही का िहÖ सा नहé होगी । 

डॉ. आलोक कुमार सुमन (गोपालगंज) : धÆ यवाद सभापित महोदय । म§ आपका आभार Ó य³ त 

करता हóं िक आपने मझुे वषª 2026-27 के क¤ þीय बजट पर अपनी बात रखने का मौका िदया ।  

 
 Not recorded. 
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 सबसे पहले म§ अपने माननीय ÿधानमंýी ®ी नरÆे þ मोदी जी एवं माननीय मु́  यमýंी ®ी 

नीतीश कुमार जी का आभार Ó य³ त करता हóं और िवशेष łप से म§ अपनी माननीय िवÂ त मýंी 

सीतारमण जी का आभार Ó य³ त करता हó,ं िजÆ हŌने कतªÓ य कì नई शपथ के साथ अÂयंत जिटल 

वैिĵक पåरिÖथितयŌ, अंतराªÕ ůीय भू-राजनीितक तनावŌ तथा घरेलू िवकासाÂमक आवÔयकताओ ं

को Å यान म¤ रखते हòए तीन कतªÓ यŌ यानी आिथªक वृिĦ को गित देने, लोगŌ कì आकां±ाओ ंको पूरा 

करने और सबका साथ, सबका िवकास के मÅ य एक संतुिलत, दरूदशê और राÕůिहत को सवōपåर 

रखने वाला 53.45 लाख करोड़ का बजट ÿÖतुत िकया । िजसम¤ हाई कैपे³ स और हाई úोथ का 

समÆवय है और इसके साथ ही साथ नए उभरते उīोगŌ Sunrise Sectors कì बढ़ोतरी के िलए 

िवशेष łप से समथªन िदया गया है, यह बेहद अहम बात है ।  

महोदय, इस बजट के छ: Ö तÌ भ – आिथªक विृĦ के िलए िविनमाªण को गित, िवकास के 

आधारŌ पर सŀुढ़ीकरण, जनिहत स े जड़ुी सिुवधाओ ं पर जोर, िवÔ वास आधाåरत शासन को 

बढ़ावा, Ó यापार और जीवन कì सगुमता तथा राº यŌ को अिधक िवÂ तीय सहायता देना ह ै। 

महोदय, म§ सबस ेपहल ेसरकार का आभार Ó य³ त कłंगा । चूंिक यह बजट ऐसे ÿÖ तुत 

िकया गया ह,ै िजसम¤ केवल खचª का दÖ तावेज नहé ह,ै बिÐक यह नीित, नीयत और िदशा Ö पÕ ट 

करता ह ै। इसके साथ-साथ आशा, आÂ मिवÔ वास और अवसर तीनŌ का समÆ वय भी ह ै। 

महोदय, म§ सबस ेपहल ेसरकार Ĭारा ÿÖ तािवत 12.2 लाख करोड़ Łपये के पूंजीगत Ó यय 

कì सराहना करना चाहता हóं, जो जीडीपी का 4.4 परस¤ट ह ै। यह ÿावधान पåरवहन अवसंरचना, 

ऊजाª ±ेý, िडिजटल कनेि³टिवटी और शहरी-úामीण ढांच ेको सŀुढ़ करन ेम¤ सहायक िसĦ होगा । 

सबस ेमहÂ वपूणª बात यह ह ैिक यह Ó यय रोजगार को बढ़ावा देगा और अवसर म¤ बदलेगा ।  

महोदय, सरकार न े इस बजट म¤ िवÂ तीय घाटे को जीडीपी के 4.3 परस¤ट तक सीिमत 

रखने का लà य रखा ह ै । यह दशाªता ह ै िक सरकार िवकास भी चाहती ह,ै सरकार कÐ याण भी 

चाहती ह,ै लेिकन भिवÕ य कì पीिढ़ यŌ पर कजª का बोझ भी नहé डालना चाहती । आिथªक िवकास 

तभी साथªक ह,ै जब हमार े नागåरक Ö वÖ थ हŌ । इसी सोच के साथ वषª 2026-27 के बजट म¤ 
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Ö वाÖ Ã य ±ेý को िवशेष łप स ेÿाथिमकता दी गई है । म§ बताना चाहता हóं िक सरकार न ेÖ वाÖ Ã य 

±ेý के िलए 1 लाख करोड़ Łपय ेस ेअिधक का ÿावधान िकया ह ै। इस बजट म¤ यह बताया गया ह ै

िक 3 नए अिखल भारतीय आयुव¥द सÖं थान Ö थािपत िकए जाएगं े और िजला अÖ पतालŌ म¤ 

इमरज¤सी व ůॉमा स¤टर बढ़ाए जाएगं े । िजला अÖ पतालŌ का िवÖ तार और आधिुनकìकरण, 

बायोफामाª शिĉ योजना के तहत 10 हजार करोड़ Łपये के िनवेश कì बात कì गई ह,ै जो 

बायोलॉिज³ स, बायोिसिमलर और फामाª अनसुंधान को ÿोÂ सािहत करगेी । इस बजट म¤ संबĦ 

Ö वाÖ Ã य पेशेवरŌ (एएचपी) और ±ेýीय िचिकÂ सा क¤ þŌ के िनमाªण पर फोकस िकया गया ह,ै िजसम¤ 

1.5 लाख केयरिगवसª को ÿिश±ण देने का लà य ह ै । हर िजला अÖ पताल म¤ ůॉमा केयर स¤टर 

Ö थािपत िकए जाएगं,े िजससे 24x7 आपातकालीन िÖथित सŀुढ़ होगी और सिुनिĲत होगी । 

मधमुेह, क§ सर और 17 दलुªभ बीमाåरयŌ कì दवाइयŌ पर सीमा शÐु क म¤ कमी स ेइलाज कì लागत 

कम और सÖ ती होगी । बजट म¤ ÿधान मýंी जनआरोµ य योजना के िलए 9500 करोड़ Łपय ेऔर 

राÕ ůीय Ö वाÖ Ã य िमशन के िलए 39,390 करोड़ Łपये का आवंटन बढ़ाया गया ह,ै जो ÿाथिमक 

Ö वाÖ Ã य सेवा, मातृ-िशश ुÖ वाÖ Ã य और रोग िनयंýण को मजबूत करगेा । 

महोदय, एमएसएमई स³े टर भारत कì अथªÓ यवÖ था कì रीढ़ ह ैऔर सबस ेअिधक रोजगार 

यहé स ेआता ह ै। बजट म¤ छोटे और मÅ यम उīोगŌ के िलए 10,000 करोड़ Łपये आवंिटत िकए 

गए ह§ । सरकार न ेएमएसएमई को समथªन देने के िलए आÂ मिनभªर भारत कोष म¤ 4,000 करोड़ 

Łपये कì अितåर³ त रािश जोड़न ेका ÿÖ ताव रखा है । इस बजट म¤ वोकल फॉर लोकल केवल नारा 

नहé ह,ै बिÐक इस ेआिथªक मॉडल के łप म¤ ÿÖ तुत िकया गया ह ै।… (Óयवधान) 

माननीय सभापित : आप कृपया समाÈ त कìिजए । 

डॉ. आलोक कुमार सुमन : सर, म§ अपनी बात दो िमनट म¤ समाÈ त करता हóं । इस अवसर पर म§ 

माननीय िवÂ त मýंी जी का Å यान अपने संसदीय ±ýे गोपालगंज कì तरफ आकृÕ ट करना चाहता  

हóं । वहां सबेया एयरपोटª ह,ै िजस ेवषª 2020 म¤ उड़ान योजना म¤ शािमल िकया गया था । लेिकन 

अभी तक इसकì िबिडंग कì ÿिøया नहé हो पा रही ह ैऔर आिथªक संरचना तैयार नहé हो पा रही 
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ह,ै िजसके कारण यह पåरयोजना धरातल पर उतरने म¤ िवलंब का िशकार हो रही ह,ै जबिक हमारी 

सरकार 149 हवाई अड्डे बना चुकì ह ै। 

अत: म§ इस सदन के माÅ यम स ेमाननीय मýंी जी स ेयह िवनă आúह करता हóं िक सबेया 

एयरपोटª के िलए उड़ान योजना के तहत िबिडंग ÿिøया के साथ-साथ धन एलोकेट िकया जाए, 

तािक इसकì संरचना और इसकì िबिडंग कì ÿिøया शłु हो सके । धÆ यवाद । 

डॉ. राजकुमार सांगवान (बागपत) : सभापित महोदय, आपने मुझे बजट चचाª म¤ भाग लेने का 

अवसर िदया, इसके िलए म§ आपको धÆयवाद देता हóं । म§ क¤ þीय बजट पर चचाª  म¤ भाग लेते हòए यह 

कहना चाहता हó ँिक यह बजट केवल आय-Óयय का लेखा-जोखा नहé ह,ै बिÐक यह उस भारत का 

रोडमैप ह ैजो आÂमिनभªर, समावेशी और िवकिसत भारत के संकÐप के साथ आग ेबढ़ रहा ह ै। यह 

बजट देश कì आकां±ाओ,ं िकसानŌ कì उÌमीदŌ, यवुाओ ंके सपनŌ और मिहलाओ ंकì शिĉ का 

ÿितिबंब ह ै। 

कृिष भारत कì अथªÓयवÖथा कì रीढ़ ह ैऔर यह सतंोष का िवषय ह ैिक वषª 2024-25 म¤ 

देश न ेखाīाÆन और बागवानी उÂपादन म¤ ऐितहािसक åरकॉडª बनाया ह ै । यह बजट िकसानŌ कì 

आय बढ़ान,े लागत घटाने और जोिखम कम करन ेकì ÖपĶ िदशा ÿÖतुत करता ह ै। ितलहन और 

दलहन के िलए चलाए गए राÕůीय अिभयानŌ के सकाराÂमक पåरणाम सामने आए ह§ । खाī तेल 

आयात पर िनभªरता कम करन ेकì िदशा म¤ यह बजट एक िनणाªयक कदम ह ै। 

®ीअÆन यानी िमलेट्स को वैिĵक पहचान देकर सरकार न ेन केवल पोषण सरु±ा सिुनिĲत 

कì ह,ै बिÐक छोटे और सीमांत िकसानŌ के िलए आय के नए अवसर भी पैदा िकए ह§ । आज का 

िकसान केवल फसल उÂपादक नहé रहा, बिÐक वह पशुपालन, मÂÖयपालन और मधमु³खी पालन 

स ेजड़ुकर आय के िविवध ąोत अपना रहा ह ै। वषª 2024-25 म¤ देश का मÂÖय उÂपादन लगभग 

200 लाख टन तक पहòचँना इस बात का ÿमाण ह ैिक úामीण अथªÓयवÖथा मजबूत हो रही ह ै। 

कृिष के आधुिनकìकरण के िलए इस बजट म¤ इĀंाÖů³चर पर िवशेष जोर िदया गया है । 

एúीकÐचर इĀंाÖů³चर फंड के माÅयम से सवा लाख करोड़ Łपये से अिधक का िनजी िनवेश 
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आकिषªत होना यह दशाªता है िक सरकार कì नीितयŌ पर भरोसा बढ़ा ह ै। भंडारण, कोÐड चेन और 

लॉिजिÖट³स के िवÖतार से िकसानŌ को उनकì उपज का बेहतर मÐूय िमल रहा है और úामीण 

यवुाओ ं के िलए रोजगार के अवसर बने ह§ । úामीण रोजगार और िवकास के ±ेý म¤ सरकार ने 

पारदिशªता और जवाबदेही के साथ सुधार िकए ह§ । 125 िदन तक रोजगार, िडिजटल भगुतान और 

सामािजक अंके±ण से न केवल ĂĶाचार पर िनयýंण होगा बिÐक गांवŌ म¤ øय शिĉ भी बढ़ेगी । यह 

बजट úामीण मांग को मजबूत करने वाला बजट ह ै। 

यह बजट मिहला सशिĉकरण को िवकास के क¤ þ म¤ रखता है । आज 10 करोड़ से अिधक 

मिहलाए ँÖवयं सहायता समूहŌ से जड़ुी ह§, दो करोड़ से अिधक मिहलाए ँलखपित दीदी बन चकुì ह§ 

और केवल एक वषª म¤ 60 लाख नई लखपित दीदी बनी ह§ । नमो űोन दीदी योजना और 'ÖवÖथ 

नारी, सशĉ पåरवार' अिभयान यह सािबत करते ह§ िक यह बजट मिहलाओ ंको लाभाथê नहé, 

नेतÂृवकताª बना रहा है । 

राÕůीय सुर±ा और आिथªक मजबूती एक-दूसर ेके पूरक ह§ । यह बजट ÖपĶ संदेश दतेा है 

िक भारत सरु±ा के साथ समझौता नहé करगेा । आंतåरक सरु±ा कì िÖथित म¤ सधुार, माओवादी 

िहंसा का सीिमत होना और यवुाओ ंका मु́ यधारा म¤ लौटना- यह सब िवकास और िवĵास का 

पåरणाम ह ै। 

आÂमिनभªर भारत कì िदशा म¤ उÂपादन आधाåरत ÿोÂसाहन योजनाओ ं ने ठोस पåरणाम 

िदए ह§ । लगभग दो लाख करोड़ Łपये का िनवेश, 17 लाख करोड़ Łपये स ेअिधक का उÂपादन, 

और 2025 म¤ र±ा उÂपादन का डेढ़ लाख करोड़ Łपये पार करना- यह बजट भारत को वैिĵक 

मÆैयफैु³चåरंग हब बनाने कì नéव मजबूत करता है । िपछले 11 वषŎ म¤ 750 िबिलयन डॉलर का 

FDI वैिĵक िवĵास का ÿमाण है । 

यवुाओ ंके िलए यह बजट अवसरŌ का बजट है । मुþा योजना के तहत 38 लाख करोड़ 

Łपये का ऋण देकर 12 करोड़ से अिधक यवुाओ ंको Öवरोजगार से जोड़ा गया है । भारत का 

तीसरा सबसे बड़ा Öटाटª-अप इकोिसÖटम बनना यह दशाªता है िक यह बजट नौकरी खोजने वालŌ 
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का नहé, नौकरी देने वालŌ का बजट ह ै। 

िश±ा, तकनीक और कौशल िवकास पर यह बजट भिवÕय कì तैयारी करता ह ै । अटल 

िटंकåरंग लैÊस, AI और सेमीकंड³टर ÿिश±ण, तथा ITI के उÆनयन से भारत एक Future 

Ready Nation बन रहा है । 

यह बजट िवकास के साथ-साथ भारत कì सÖंकृित, िवरासत और आÂमसÌमान को भी 

सशĉ करता ह ै। आिथªक ÿगित और सांÖकृितक गौरव- दोनŌ को साथ लेकर चलने कì यह सोच 

भारत कì पहचान को और मजबूत करती है । यह बजट यह ÖपĶ करता है िक िवकिसत भारत कोई 

नारा नहé, बिÐक ÖपĶ नीित, मजबूत नेतÂृव और जनभागीदारी से साकार होने वाला लàय है । 

महोदय, म§ एक और बात कहना चाहता हóं िक बजट म¤ क§ सर जैसी गंभीर बीमाåरयŌ के िलए 

और सÖती दवाओ ंके िलए ÿावधान िकया गया है । मेरा लोक सभा ±ेý म¤ निदयŌ का गंभीर खतरा 

है और दूिषत जल से क§ सर जैसी गंभीर बीमाåरयां हो रही ह§ । हमारे दशे कì सरकार ने बहòत सार े

एÌस के स¤टर बनाए ह§, एÌस खोले ह§ । िदÐली के एÌस म¤ पूर ेदेश के मरीजŌ का पूरा भरोसा है और 

यहां पर मरीजŌ का इतना दवाब रहता है िक उनको भतê होने म¤ िद³कत होती है । मेरा लोक सभा 

±ेý एनसीआर का िहÖसा है । अगर एक एÌस का स¤टर, मरीज भी यही चाहते ह§, ³यŌिक जो लोग 

अ±रधाम से देहरादून के िलए बागपत होकर जाते ह§, वे आधे से पौने घÁटे म¤ बागपत पहòंच जाएगं े। 

यिद एक स¤टर वहां बन जाए, तो जो िदÐली एÌस म¤ मरीजŌ का दवाब है, उसको हम कम कर सकते 

ह§ । 

सर, म§ एक बात और कहना चाहóंगा । अभी िकसानŌ के मन म¤ भाव भी ह ै िक सरकारी 

पåरयोजनाओ ंके िलए भूिम का अिधúहण होता ह ैऔर उसके िलए िकसानŌ को जो ÿितकर िमलता 

ह,ै उनको उस पर टै³ स स ेराहत िमलती ह ै। अगर उÆ हé सरकारी पåरयोजनाओ ंके िलए आपसी 

समझौते के आधार पर जमीन को िलया जाता है तो उस ÿितकर पर िकसानŌ स े टै³ स वसूला 

जाता ह ै। अगर इस ेभी अिधúहण के दायर ेम¤ ला िदया जाए तो बहòत बेहतर होगा ।  

मेरा ±ेý गड़ु-श³ कर कì पहचान वाला ±ेý ह ै । हमार ेयहां गड़ु-श³ कर के िलए एक हब, 
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ए³ सपोटª जोन बना िदया जाए तो िकसानŌ कì आय बढ़ेगी, उनकì आय दोगुनी होगी ।…(Óयवधान) 

माननीय सभापित : यह कैस ेमालूम होगा िक आपका गड़ु का ±ेý ह,ै जब तक आप माननीय को 

यह नहé िखलाएगंे!  

डॉ. राजकुमार सांगवान : महोदय, आपने मुझे बोलने का मौका िदया ह,ै इसके िलए म§ आपको 

बहòत-बहòत धÆ यवाद देता हóं ।  

SHRI SACHITHANANTHAM R. (DINDIGUL): Sir, the Budget is not merely 

inadequate, it is structurally anti-people and pro-corporate. At a time when 

workers face job losses, farmers face falling incomes, youth face 

unemployment and families face rising prices, the Government has chosen to 

protect profits instead of people. The working masses of this country are 

experiencing one of the worst phases of economic distress in decades. Real 

wages are stagnating, unorganised workers remain without security, and 

unemployment among youth is alarmingly high. Yet, instead of expanding 

public spending to generate jobs and strengthen demand, the Government is 

obsessed with fiscal tightening for the poor and fiscal generosity for the rich. 

There is no universal employment guarantee for urban youth, no major 

expansion of public sector recruitment and no serious programme to revive 

labour-intensive industries. This is a Budget that asks the unemployed to be 

patient while rewarding those who already control wealth. 

Agriculture remains in deep crisis. Input costs, seeds, fertilisers, fuel 

keep rising. Climate change is increasing crop losses. Farmers are burdened 

with debt. But this Budget does not provide a legal guarantee of Minimum 

Support Price, large-scale public investment in irrigation, storage and 
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procurement, and strong measures to reduce input costs. Instead, policies 

continue to open agriculture to corporate control while reducing the State's 

responsibility. Farmers are being pushed towards the market without 

protection, while big agribusinesses are given policy support. This is not a 

reform. This is abandonment. 

Now, I come to the issue of public money for private profit. Hon. 

Chairperson, Sir, this Budget clearly shows a pattern. Losses are socialised, 

profits are privatised. Corporate tax concessions continue. Incentives and 

subsidies are extended to large private players in infrastructure, logistics and 

strategic sectors. Meanwhile, allocations for food security, rural development 

and welfare schemes do not keep pace with inflation. 

The Government claims that there is no money for expanding social 

welfare, but there is always money when big capital demands support. 

Labour rights are being weakened in the name of ease of doing 

business. The new labour regime reduces job security, weakens collective 

bargaining and makes it easier for corporations to hire and fire. But where in 

this Budget is the protection for gig workers, contract workers, scheme workers 

and the vast informal workforce? Workers are treated as disposable while 

corporations are treated as national assets. 

Now, I come to the issue of energy transition without self-reliance. Yes, 

renewable energy is discussed, but the real question is: who will control this 

transition? Without strong public sector leadership and heavy investment in 

domestic manufacturing of solar panels, batteries and grid systems, India will 
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remain dependent on imports. We will become a market, not a manufacturing 

power. A genuine green transition must create jobs for Indian workers, not 

profits for foreign suppliers and private monopolies. 

Defence spending rises, social spending suffers. National security is 

important. But security is not only about weapons; it is also about food, health, 

education, and employment. What kind of security do we build when the 

Government schools lack teachers, public hospitals lack staff and equipment, 

youth lack jobs, and farmers lack income security? A hungry and unemployed 

population cannot be the foundation of a strong nation.  

HON. CHAIRPERSON: Kindly conclude.    

SHRI SACHITHANANTHAM R.: Regarding science and research, this Budget 

had an opportunity to stand with workers, farmers, youth, and the poor. It had a 

chance to expand public investment, generate employment, and reduce 

inequality. Instead, it has chosen the path of corporate-driven growth, 

weakened labour rights, and shrinking welfare. We believe in a different vision 

of India where public investment creates jobs, where farmers receive 

guaranteed remunerative prices, where health and education are rights, not 

privileges, where workers have dignity and protection, and where economic 

policy serves the many, not the few. This Budget fails that vision. Therefore, 

we strongly oppose this anti-people, pro-corporate Budget.  

®ी सुदामा ÿसाद (आरा): माननीय सभापित महोदय, म§ अपनी बात रखंू, उसस ेपहल ेअंडर-19 

िवÔ व कप म¤ िजÌ बाब ेके हरार ेशहर म¤ हòए िवÔ व कप मैच म¤ िबहार के वैभव सूयªवंशी न े80 ग¤दŌ पर 

175 रन बनाय¤ और टीम इंिडया को जीत िदलाई, इसके िलए म§ वैभव सूयªवशंी और टीम इंिडया 
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को बधाई देता हóं । 

 वषª 2026-27 का बजट जन िवरोधी बजट ह ैऔर अमåेरका परÖ त बजट ह,ै इसिलए म§ 

इसकì मुखालफत करता हóं । बजट का पैसा कहां जा रहा ह,ै बजट का पैसा कहé देहाती इलाकŌ म¤ 

िदखाई नहé पड़ रहा ह ै। न नली-गली बन रहा ह,ै न पलु-पिुलया और न ही úामीण िवकास का कोई 

काम हो रहा ह ै। हम लोगŌ को पांच करोड़ Łपये िमलता ह,ै हम लोगŌ का  सवा सौ करोड़ Łपये कì 

भी योजना आ गई ह ैतो हम लोग ³ या कर¤ ? बजट का पैसा वहां खचª नहé हो रहा ह,ै इस फंड पर 

भारी दबाव ह ै।  

 महोदय, म§ आपके माÅ यम स ेसरकार स ेिनवेदन करता हóं िक कम स ेकम इस रािश को 30 

करोड़ Łपये िकया जाए । आपको बजट िजसको देना ह,ै दीिजए, लेिकन कम स ेकम देहाती इलाकŌ 

म¤ काम चल,े िजन लोगŌ ने हम¤ जीता कर भेजा ह,ै हम लोगŌ पर भारी  दबाव ह ै। इतन ेिदन हो गये, 

लेिकन एक नाली नहé बनी, एक गली नहé बनी । इस बजट म¤ धान, गेहóं, दलहन, ितलहन, फल 

और सÊ जी पैदा करन ेवाल े िकसानŌ के बार ेम¤ कोई ÿावधान नहé िकया गया ह,ै वे ³ या कर¤गे? 

भारत-अमåेरका का जो Ó यापार समझौता हòआ ह,ै िजसम¤ अमåेरकì कृिष उÂ पादŌ पर जीरो टैåरफ 

कर िदया गया वह भारत के िकसानŌ और खुदरा Ó यवसािययŌ के गले म¤ फांसी का फंदा हो गया । 

अभी जनवरी कì åरपोटª ह ै। 

माननीय सभापित : इस पर पीयूष गोयल जी का बयान आ गया ह ै। 

®ी सुदामा ÿसाद : माननीय सभापित महोदय, इस साल के जनवरी माह म¤ महाराÕ ů के यवतमाल 

िजल ेम¤ 21 िकसानŌ न ेकजª और घाटे कì वजह स ेआÂ महÂ या कर ली । महाराÕ ů म¤ ³ या होगा 

और पूर ेदेश म¤ ³ या होगा ? अमåेरकì सामानŌ पर पहल ेजो टैåरफ था या हम जो सामान भेजते थ,े 

उस पर जो टैåरफ था, उसको म§ पनु: बहाल करन ेकì सरकार स ेमांग करता हóं ।      

 महोदय, ‘एक पेड़ मां के नाम’ और करोड़Ō पेड़ अडानी और अÌ बानी के नाम । कैस ेरहेगी 

यह धरती?  

माननीय सभापित : आप कृपया नाम न ल¤ ।   
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®ी सुदामा ÿसाद : सभापित महोदय, अगर पेड़ काटे जाएगं ेतो यह धरती कैस ेचलेगी? बारह 

हजार िकलोमीटर म¤ िवकास के नाम पर रेल पåरयोजनाओ ंके िलए, कोयला खनन के िलए, बांध 

और रोड पåरयोजनाओ ंके िलए पेड़Ō कì कटाई होगी । उनको लीज पर जंगल िदया जा रहा ह ै । 

वहां के जो मूल िनवासी आिदवासी ह§, उनको पिुलस बल के जåरए हटाकर और  उनके िवरोध को 

नजरअंदाज करन ेका काम तमाम राº यŌ म¤ चल रहा ह ै । इस सरकार म¤ जो लोग ह§, ³ या उनके 

बसन ेके िलए कहé दूसर ेúह पर जमीन खोज ली गई ह?ै जब धरती पर पड़े नहé रह¤गे, तो सिृĶ 

कैसे रहेगी? जब सारे के सारे पेड़ कट जाएगंे, तो हम लोगŌ को ऑ³ सीजन कैसे िमलेगी? पानी 

कहां से िमलेगा? खेती कैसे होगी? इसिलए हम मांग करते ह§ िक इस सिृĶ को बचाने के िलए हम¤ 

ÿयास करना होगा । कोई भी पाटê तभी रहेगी, जब यह धरती रहेगी । जंगलŌ कì कटाई पर स´ ती 

से रोक लगाई जाए । पीरप§ती म¤ 10 और 50 एकड़ जमीन अडानी को पावरÈ लांट बनाने के िलए दे 

दी गई । एक Łपये कì लीज पर िकए गए इस आवंटन को रĥ िकया जाए ।  

माननीय सभापित : कृपया अब आप अपनी बात समाÈ त कर¤ ।  

®ी सुदामा ÿसाद : मनरेगा को खÂ म करके जी राम जी योजना लाई गई है । इससे úामीण भारत 

के मजदरूŌ को जो काम का अिधकार िमला था, वह अिधकार खÂ म कर िदया गया है । अत: इसको 

बहाल िकया जाए । लेबर कोटª के जåरए मजदूरŌ के िहतŌ कì र±ा के िलए 44 ®म कोट्ªस को खÂ म 

करके 4 कोट्ªस लाए गए ह§ । िफर स ेपरुाने को लाया जाए, नए को खÂ म िकया जाए ।   

 अंत म¤, सोन नदी पर हम लोग जलाशय के िनमाªण कì बात कर रहे ह§ । अगर वह जलाशय 

बन जाता है, तो मÅ य िबहार के 8 िजलŌ कì 42 लाख एकड़ जमीन कì िसंचाई होगी । सोन नहरŌ 

का आधुिनकìकरण िकया जाए । इसके साथ ही भोजपरु म¤ एक Ö टेिडयम का सरकार िनमाªण करा 

द े। धÆ यवाद ।  

®ी जुगल िकशोर (जÌ मू) : सभापित महोदय, म§ आपका आभार ÿकट करना चाहता हóं िक आपने 

मुझे वषª 2026-27 के बजट पर बोलने का मौका िदया । म§ अपने देश के ÿधान मýंी आदरणीय 

नर¤þ भाई मोदी जी और िवÂ त मंýी िनमªला सीतारमण जी का आभार ÿकट करना चाहता हóं । 
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ÿधान मंýी जी के नेतÂृ व म¤ िवÂ त मýंी जी ने वषª 2026-27 का बजट यहां ÿÖ तुत िकया ।  

 महोदय, यह बजट वषª 2047 म¤ िवकिसत भारत बनाने कì नéव, उसकì आधारिशला का 

बजट है । यह बजट दरूŀिĶ और दूर कì सोच का है । देश के ÿधान मंýी जी ने कहा िक हम आने 

वाली पीिढ़यŌ को एक अ¸ छा और िवकिसत भारत दकेर जाए ंऔर िवÔ व म¤ भारत नंबर एक पर हो 

तथा आÂ मिनभªर हो । इसी िदशा म¤ यह बजट एक कदम है । वैसे तो यह बजट वषª 2026-27 के 

िलए लाया गया है, लेिकन यह सोच आने वाले 5 वषŎ कì है तथा वषª 2047 तक जो कायª हम¤ 

करने ह§, उÆ ह¤ संपÆ न करने के िलए उनकì शुŁआत आज वषª 2026-27 के बजट से यहां पर हो 

रही है ।  

 महोदय, यह बजट मु́  यत: 3 Ö पÕ ट कतªÓ यŌ पर आधाåरत है । िवशेष तौर पर पहला 

कतªÓ य, िजसकì चचाª म§ यहां कर रहा हóं, वह आिथªक वृिĦ को तेज करना और बनाए रखना, यानी 

गित भी दनेा और बनाए भी रखना, िजसम¤ उÂ पादकता और ÿितÖ पधाª को बढ़ाना तथा वैिĵक 

उथल-पथुल के ÿित अथªÓ यवÖ था को सहनशील बनाना है । साथ ही िनयाªत विृĦ और दीघªकालीन 

िनवेश आक रि्षत करना इस बजट के माÅ यम से सरकार कì सोच ह ै।  

 महोदय, दूसरा, आकां±ाए ंऔर ±मता का िनमाªण । भारत के नागåरकŌ कì आकां±ाओ ंको 

पूरा करना, िश±ा, कौशल, रोजगार म¤ इनवेÖ ट करना और िवशेष तौर पर जनता को भारत कì 

समृिĦ का भागीदार बनाना । हर एक भारतीय का यह दाियÂ व बनता ह ैिक वह भारत को आग ेले 

जान ेके िलए अपना दाियÂ व िनभाये और भारत को आÂ मिनभªर बनान ेका कायª कर े। देश के ÿधान 

मýंी जी न ेयह जो संकÐ प िलया ह,ै उस संकÐ प को पूरा करन ेके िलए यह बजट पेश िकया गया   

ह ै। िवशेष तौर पर तीसरा कतªÓ य ह,ै सबका साथ, सबका िवकास, जो ÿधान मंýी जी कì सोच ह,ै 

उस ओर भारत आग े बढ़ रहा ह ै । इसके साथ-साथ ही, समावेशी िवकास सिुनिĲत करना, हर 

पåरवार, ±ेý और समुदाय तक अवसर पहòंचाना, सामािजक Æ याय और ±ेýीय संतुलन पर जोर देने 

जैस ेिवषयŌ पर इस बजट का Å यान िवशेष तौर पर क¤ िþत िकया गया ह ै।   

 महोदय, टै³ सज़े कì यहां पर बात कही गई । अनपुालन का सरलीकरण करना, लोगŌ को 
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परेशानी न आए, इसिलए आयकर िववरणी, आईटीआर को सरल बनान ेऔर छोटे करदाताओ ंके 

िलए िनयमŌ म¤ ढील देने का ÿÖ ताव इस बजट म¤ रखा गया ह ै। इसके साथ ही हम सब जानते ह§ िक 

12 लाख तक कì आय पर टै³ स स ेछूट दी गई ह ै। यह बहòत बड़ी राहत दशे के ÿधान मýंी ®ी 

नरÆे þ भाई Ĭारा देश के नागåरकŌ को दी गई ह ै।  

 महोदय, ऐसे बहòत से ±ेý ह§, िजनकì ओर बजट के Ĭारा Å यान आकिषªत िकया गया ह ै । 

पåरवहन, र±ा, úामीण िवकास, गहृ कायª और कृिष संबंधी कायाªलय, िश±ा, ऊजाª, Ö वाÖ Ã य, 

शहरी िवकास, आईटी और दूरसंचार, वािणº य और उīोग, सामािजक कÐ याण, िव²ान, वै²ािनक 

िवभाग, कर ÿशासन, िवदेश कायª, िवÂ त तथा पूवōÂ तर िवकास के िलए यहां पर बहòत सारा 

ÿावधान रखा गया ह ै। इसके साथ-साथ ही, म§ यह भी बताना चाहता हóं िक हÐे थ स³ै टर म¤ बहòत 

बड़ी राहत इस बजट म¤ दी गई ह ै। 

 महोदय, िश±ा और कौशल ±ेý म¤ बहòत बड़ा ÿावधान इस बजट म¤ रखा गया ह,ै तािक 

आने वाल ेिदनŌ म¤ देश के नौजवान अ¸ छे स ेपढ़¤, कौशलयु³ त हŌ और आÂ मिनभªरता कì ओर आगे 

बढ़¤ । म§ कहना चाहता हóं िक वी बी जी राम जी िवधेयक यहां पर लाकर सरकार न ेएक बहòत बड़ी 

राहत úामीण ±ेý के लोगŌ को दी ह ै। आने वाल ेिदनŌ म¤, जो किमयां मनरगेा म¤ थé, उन किम यŌ को 

दूर करके, ĂÕ टाचार को दूर करके, अिनयिमतताओ ंको दूर करके, वी बी जी राम जी जो िबल 

लाया गया, इसस ेबहòत बड़ी राहत लोगŌ को िमलन ेवाली ह ै। म§ कहना चाहता हóं िक देश के ÿधान 

मýंी जी न े6 हजार िकसान सÌ मान िनिध िकसानŌ को देने का जो िनणªय िलया था, वह बहòत ही 

अ¸ छा िनणªय था । हमारी जो अथªÓ यÖ था लढ़ुकन ेकì तरफ जा रही थी, वह अथªÓ यवÖ था अब तेजी 

के साथ आग ेबढ़ रही ह ै।   

 ÿधानमंýी नरÆे þ भाई मोदी जी Ĭारा िवÂ तीय अनशुासन और उनके Ĭारा पेश िकए जा रहे 

दीघªकालीन उपायŌ के असर िदखने लगे ह§ । बजट के कारण भारत कì अथªÓ यवÖ था दिुनया कì 

सबसे तेज बढ़ने वाली अथªÓ यवÖ था बनती जा रही है और बनने वाली है । भारत कì अथªÓ यवÖ था 

िवÔ व कì चौथे नंबर कì अथªÓ यवÖ था लगभग बन ही गई ह ै। इसके अलावा भी बहòत सारी जो अÆ य 
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योजनाए ंचलायी गई ह§, वे भी बहòत अ¸ छी ह§ । म§ आपका आभार ÿकट करना चाहता हó ँिक आपने 

मुझे बस इतना ही समय िदया है ।  

महोदय, कहने के िलए बहòत कुछ था, लेिकन म§ आपका आभार ÿकट करना चाहता हó ँिक 

सरकार ने बहòत अ¸ छा बजट पेश िकया है । िवशेष तौर पर म§ अगर जÌ मू-कÔ मीर कì बात कłँ तो 

इस बजट म¤ जÌ मू-कÔ मीर के िलए दो हजार लाख करोड़ Łपये º यादा िदए गए ह§ । इÆ हé शÊ दŌ के 

साथ म§ आपका आभार ÿकट करता हó ँ। धÆ यवाद ।  

®ी हनुमान बेनीवाल (नागौर) : सभापित महोदय, म§ सबसे पहले आपको धÆ यवाद दूगंा िक आज 

सदन म¤ सचुाł łप स ेचचाª आरभं हòई है, इसके िलए दोनŌ प±Ō को धÆ यवाद देना चािहए । यह 

अगर पांच-सात िदन पहले शłु हो जाता, तो कम से कम हमारा और देश का समय तो खराब नहé 

होता । हम भी राÕ ůपित अिभभाषण पर कुछ बोल लेते ।  

 सभापित महोदय, क¤ þ सरकार का जो आम बजट आया, इसम¤ गरीब, िकसान, मजदरू, 

यवुा और मÅ यम वगª कì उÌ मीद¤ होती ह§ । जब बजट आता है तो देश का ÿÂ येक वगª उÌ मीद रखता 

है िक अब बजट आएगा और हम¤ कुछ िवशेष łप से सौगात िमलेगी, लेिकन दभुाª µ य से कोई भी वगª 

इस बजट से º यादा खुश नहé है । सरकार 'सबका साथ, सबका िवकास' का नारा देती है । यह 

बजट कुछ िगन-ेचुने कॉपōरेट घरानŌ का बजट बनकर रह गया है । इस पर पूवª व³ ताओ ंने भी यहां 

बहòत लंबी-चौड़ी बात¤ कहé ह§ । 

सभापित महोदय, हमारे देश म¤ आयकर, अिधभार, उपकार और जीएसटी सिहत िविभÆ न 

ÿकार के करŌ के कारण मÅ यम वगª, वेतनभोगी कमªचारी और पेशेवर वगª आिथªक łप से शोिषत 

महसूस कर रहे ह§ और यह जो कर का बहòतÖ तरीय ढांचा है, यह नागåरकŌ कì वाÖ तिवक आय और 

बचत को गंभीर łप से ÿभािवत कर रहा ह ै । इसके बावजूद बजट म¤ सरकार ने उ¸ च और बहò-

कराधान कì ÿणाली म¤ सुधार करने का कोई ठोस रोडमैप तैयार नहé िकया है । यह बजट अमीर 

और गरीबŌ के बीच खाई बढ़ाने वाला बजट है । आपने Ö वाÖ Ã य बीमा और Ó यिĉगत जीवन बीमा 

पर जीएसटी शूÆ य कर दी है, मगर राजÖ थान सिहत कई राº यŌ म¤ बीमा कंपिनयŌ ने ऐसे बीमा पर 
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बेस ÿीिमयम बढ़ाकर सरकार को चुनौती दी ह ै । मगर सरकार इस बात को Ö वीकार करने से 

इनकार कर रही है, इसिलए राहत के नाम पर िदखावा करने म¤ सरकार को º यादा भरोसा है ।  

सभापित महोदय, म§ िजस राजÖ थान ÿांत से आता हó,ं वहां से एनडीए को लगातार 25-25 

सीट¤ िमली ह§, अबकì बार भी आपको 14-15 सीट¤ िमली ह§ । इस बजट म¤ राजÖ थान का िजø तक 

नहé िकया गया है । हमने राजÖ थान के िलए बहòत बड़ी मांग¤ कì थé । जहां-जहां चुनाव होते ह§, आप 

उस साल उस Ö टेट को मदद करते ह§ । आप यह जो करते ह§, यह सही है, लेिकन राजÖ थान जैसे 

ÿांत का नाम आपको लेना चािहए, ³ यŌिक भारतीय जनता पाटê राजÖ थान स ेही मजबूत होती है । 

मेरा यह आúह है िक जब बजट पर िवÂ त मýंी जी दोबारा जवाब द¤, तो उसम¤ राजÖ थान का िजø 

जłर कर¤, ³ यŌिक राजÖ थान का नौजवान, िकसान एवं ÿÂ येक वगª इससे नाराज है िक आपने 

राजÖ थान का िजø तक नहé िकया । राजÖ थान को िवशेष राº य के दज¥ कì बात तो छोिड़ ए, आप 

राजÖ थान का नाम तो ले लेते । यह राजÖ थान के लोग चाह रहे थ े।  

सभापित महोदय, इस बजट म¤ महंगाई और मÅ यम वगª कì अनदेखी कì गई है । िजस तरह 

से सोना, चांदी, पůेोल, डीजल, रसोई गैस, खाī पदाथŎ और दवाइयŌ के दाम लगातार बढ़ रहे ह§, 

तो इस बजट म¤ उÌ मीद थी िक महंगाई को कंůोल करने के िलए आप कोई ÿणाली लाएगं े। आपने 

महंगाई से राहत देने का कोई ठोस ÿावधान नहé िकया है ।  

सभापित महोदय, इस बजट म¤ िकसानŌ और úामीण भारत के साथ अÆ याय हòआ ह ै । 

महोदय, िकसान देश कì रीढ़ है । जब िकसान आंदोलन हòआ था, तब आपने एमएसपी लागू करने 

और िकसानŌ कì आय दो गनुी करने का वादा िकया था । सदन म¤ आज मेरा एक सवाल भी लगा 

हòआ था । इसका मुझे गोलमोल जवाब िदया है । दभुाª µ य इस बात का है िक िजन िकसानŌ और 

जवानŌ ने आपकì सरकार बनाई, अगर हर बजट म¤ उÆ ह¤ िनराशा हाथ लगेगी तो िकसान और 

जवान िकस तरफ जाएगं े। देश म¤ लोग अलग ही तरीके से सोचने लगे ह§ । मरेा आúह है िक इस पर 

बजट म¤ जवाब द¤ । देश म¤ खाद-बीज महंगे हो रहे ह§, यूåरया और डीएपी के िलए लाठीचाजª हो रहा 

ह ै।  



10.02.2026  1283 
 

 

सभापित महोदय, देश के यवुाओ ंके साथ आपने रोजगार के कोई ठोस साधन उÂ सिजªत 

करने कì बात नहé कì है । म§ एक Æ यूज चैनल म¤ दखे रहा था िक ÿधानमंýी कौशल िवकास योजना 

का जो पैसा जा रहा है एवं ÿधानमंýी कौशल िवकास योजना के जो क¤ þ बने हòए ह§, वहां कुछ भी 

नहé है । अिधकारी कह रहे ह§ िक कौशल क¤ þ चल रहा है, लेिकन वहां पर कुछ भी नहé है । कहé-

कहé लोगŌ ने अपना घर बना रखा है, कहé पर गौशाला बना रखी है और कहé पर बकरी पालन हो 

रहा है । ÿधानमंýी कौशल िवकास योजना म¤ ĂÕ टाचार चल रहा ह ै। यहां पर मýंी जी बैठे हòए ह§ । 

मýंी जी आप Å यान द¤ और राजÖ थान म¤ एक टीम भेज¤ और जहां-जहां गड़बड़ी हो रही है, उÆ ह¤ 

िगरÉतार कर¤ और सीबीआई जांच कराए ं। आपको एक मैसेज दनेा चािहए, अिधकारीगण आपको 

सही बात नहé बताते ह§, यह बहòत बड़ा दभुाª µ य है ।  

सभापित महोदय, एसएससी जैसी परी±ाओ ंम¤ पेपर लीक, भतê म¤ देरी हो रही है । इसका 

कोई रोडमैप नहé ह ै। राजÖ थान के तो लगभग सार ेही पेपर आउट हो रहे ह§ । ओएमआर सीट म¤ 

गड़बड़ी, उससे पहल ेआरपीएससी घोटाले, एसआई भतê जैसे मामल ेह ै। मेरा आपस ेआúह ह ैिक 

अब आप वैक¤ सीज़ िनकाल¤, तािक यवुाओ ंको ठोस भरोसा िमले । 

माननीय सभापित : यह राº य सरकार का िवषय है ।  

®ी हनुमान बेनीवाल : सभापित महोदय, राº य का नहé, म§ िदÐ ली के बारे म¤ ही बता रहा हóं । पूरे 

देश म¤ पेपर आउट हो रहे ह§ । नीट के भी पेपर आउट हòए ह§ और भी जगह हòए ह§, िबहार म¤ हòए, 

बंगाल म¤ हòए, राजÖ थान म¤ हòए । मेरा आúह है िक जब पेपर ही आउट हो जाएगा, तो नौजवान 

भरोसा कैसे करगेा? आप पर भी तो भरोसा है । आप िजस चेयर पर बैठे ह§, आप लोक सभा 

अÅ य± नहé ह§, बिÐक सभापित ह§, लेिकन लोग आपको लोक सभा अÅ य± के łप म¤ ही देख रहे   

ह§ ।… (Óयवधान) इसम¤ हंसने कì कोई बात नहé है । यह सही है । आप मुझे िबठा दीिजए, म§ इसकì 

पावर बता दूगंा, इसिलए जो बैठा है, वही राजा है । आप तो एक िदन के मु́  यमýंी रहे ह§ । आपके 

नाम कì तो मूवी बनी थी, नायक िफÐ म आयी थी । ³ या आपने देखी है? हम जगदिÌबका पाल जी 

का नाम जब Ö कूल म¤ थ,े तब सुनते थ े। … (Óयवधान) आप हम¤ थोड़ा तो टाइम दीिजए । हमने इस 



10.02.2026  1284 
 

 

बार तो आपको बाधा भी नहé डाली । … (Óयवधान) इस बजट म¤ िश±ा और Ö वाÖ Ã य के ±ेý म¤ 

केवल घोषणाए ं हòई ह§ । आज अÖ पतालŌ म¤ डॉ³ टसª नहé ह§ और Ö टेट म¤ क¤ þ Ĭारा संचािलत 

िवīालयŌ म¤ Ö टॉफ कैसे लगाया जाए, इसके बार ेम¤ आपको Å यान देने कì आवÔ यकता है ।  

 महोदय, सीएसआर कì रािश के Ó यय के िलए ठोस िनगरानी ÿणाली बने । राजÖ थान के 

बाड़मेर, जसैलमेर, जालौर, जोधपुर सिहत देश के तमाम िजलŌ म¤ जो माइिनंग हो रही है और दसूर े

काम हो रहे ह§ तो वहां संबंिधत एम.पी. को कोई नहé पूछता है । िनिशकाÆ त दबेु जी को पूछते ह§, 

हम¤ नहé पूछा जाता है, ³ यŌिक ये कागजŌ म¤ स ेकोई बात िनकाल लेते ह§ । अब मरे ेपास पढ़ने का 

समय तो है नहé, और ये पढ़-पढ़ कर ऐसी बात िनकालते ह§ िक लोग हमसे कहते ह§ िक साहब, 

िनिशकाÆ त जी के यहां तो काम हो रहा ह ै । हमारे यहां भी आप काम कìिजए । ³ या केवल 

िनिशकाÆ त जी के यहां काम करने से काम चल जाएगा? 

माननीय सभापित : आप िनिशकाÆ त जी के साथ आ जाइए । 

… (Óयवधान) 

डॉ. िनिशकाÆत दुब े(गोड्डा) : आप अपनी ऑåरिजनल जगह पर आ जाइए ।… (Óयवधान) 

®ी हनुमान बेनीवाल : अगर म§ आ जाऊंगा तो िफर आपको िद³ कत होगी ।… (Óयवधान) म§ तो 

चाहता हóं िक आप भाषण देने कì बजाय मंýी बिनए ।… (Óयवधान) आप पूरे जीवन भर भाषण ही 

देते रह जाएगंे ।… (Óयवधान) हम आपको आगे लाना चाहते ह§ । आप िजतनी तैयारी के साथ 

िजतना भाषण द¤गे, उतना ही मýंी बनने म¤ आपका नÌ बर लेट आएगा ।… (Óयवधान) 

माननीय सभापित : आप कृपया िवषय के ऊपर बोल¤ और अपना भाषण समाÈ त कर¤ ।  

… (Óयवधान) 

®ी हनुमान बेनीवाल : सभापित महोदय, म§ कुछ मांग कर रहा हóं । 

महोदय, एन.पी.एस. को सरकार सधुार के łप म¤ बता रही है, लेिकन स¸ चाई यह है िक 

इसने कमªचाåरयŌ कì åरटायरम¤ट सरु±ा को जुए म¤ डाल िदया है । जहां परुानी प¤शन Ö कìम 

(ओपीएस) म¤ सÌ मानजनक और िनिĲत जीवन था, वहé एन.पी.एस. म¤ बढ़ुाप ेको बाजार के भरोसे 
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छोड़ िदया गया है और सरकार िवकास कì बात करती है । 

सभापित महोदय, मेरी मांग है िक पैरा िमिलůी सिहत तमाम केÆ þीय कािमªकŌ के िलए 

ओ.पी.एस. को बहाल िकया जाए ³ यŌिक ओ.पी.एस. म¤ एक भरोसा था, िÖथरता थी, सÌ मान था । 

… (Óयवधान) 

सर,  हाउस के अÆ दर सही तरीके से लोकतांिýक Ó यवÖ था का पालन िकया जाना चािहए । 

हमारी िवधान सभाओ ंका जो ůैक åरकॉडª है, वह º यादा ठीक नहé है, लेिकन यहां यह ठीक है । 

इसिलए इसे ठीक बनाकर हम¤ बोलने का समय िदया कर¤ । इसम¤ ³ या िद³ कत है? 

सभापित महोदय, म§ कुछ सझुाव दे देता हóं । राजÖ थान कì िवपरीत भौगोिलक िÖथितयŌ 

को देखते हòए राजÖ थान को 'िवशेष राº य' का दजाª िदया जाए । 

अÆ तराªº यीय जल िववादŌ का िनÖ तारण करने के िलए पंजाब और गजुरात स ेराजÖ थान के 

िहÖ स े का पानी राजÖ थान को िदलाया जाए । नागौर, डीडवाना, कुचामन, बीकानेर, बाड़मेर, 

जैलसमेर, फलोदी जैसे पिĲमी राजÖ थान म¤ पेयजल एवं िसंचाई हेत ु िचनाब नदी के जल को 

ई.आर.सी.पी. कì तजª पर डÊ Ð यू.आर.सी.पी. बनाकर िवशेष बजट आबिंटत िकया जाए । 

मेर ेसंसदीय ±ेý नागौर के डीडवाना-कूचामन िजले म¤, मकराना म¤ माबªल कì अंतराªÕ ůीय 

मंडी Ö थािपत कì जाए । नागौर कì हवाई पĘी का िवÖ तार िकया जाए । 

नागौर कì िवÔ व िव´ यात पान, मेथी सिहत राजÖ थान के 40 से अिधक उÂ पादŌ को 

जी.आई. टैग िदया जाए । मेर ेसंसदीय ±ेý नागौर म¤ केÆ þीय शÕु क कृिष िवÔ विवīालय कì Ö थापना 

कì जाए ।… (Óयवधान) 

माननीय सभापित : अब आप अपना भाषण समाÈ त कìिजए । 

®ी अÊ दलु रशीद शेख । 

… (Óयवधान) 

®ी हनुमान बेनीवाल : सर, म§ बस आधे िमनट म¤ अपनी बात समाÈ त कर रहा हóं । मेर ेसंसदीय 

±ेý नागौर के डीडवाना-कुचामन िजले के कुचामन म¤ एक सÆे ůल Ö पोट्ªस यूिनविसªटी को Ö वीकृत 
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िकया जाए ।… (Óयवधान) 

 सर, नागौर िजले के डेगाना ±ेý म¤ टंगÖ टन व िलिथयम के खनन हेतु काम कर¤ । सांसदŌ के 

एमपी लैड के बजट को बढ़ाकर 25 करोड़ Łपये िकया जाए । मनरगेा कì सिमित का चेयरमैन 

सांसदŌ को बनाया जाए और सांसदŌ को कुछ अिधकार दीिजए । अरावली म¤ काम पर रोक लगी । 

… (Óयवधान) सरकार इस पर Å यान द े ।… (Óयवधान) यह मेरा ÿमुख łप से आúह ह ै । 

… (Óयवधान)  

माननीय सभापित : ®ी मÐ लू रिव । 

… (Óयवधान) 

माननीय सभापित : अÊ दलु रशीद साहब, आपको मÐ लू रिव जी के बाद बोलने का मौका द¤गे । 

अभी आप बैठ जाइए । 

®ी मÐ लू रिव ।  

… (Óयवधान) 

DR. MALLU RAVI (NAGARKURNOOL): Hon. Chairperson, Sir, thank you 

very much for giving me an opportunity to speak on the Budget. This Budget is 

meant to serve as a roadmap that reflects the aspirations and needs of the 

country. The question before us is whether this Budget truly reflects that 

responsibility. The answer is evident and requires little elaboration. The Budget 

has been a disappointment for the common citizen. It conveys a clear 

message that ‘Dilli abhi door hai’. There appears to be a lack of sensitivity 

towards the difficulties faced by the people, and the Budget reflects that 

growing disconnect between the Government and the lived realities of the 

citizens. 

This Budget does not meet the requirements of the unemployed youth. 
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The focus of the Budget is on increasing capital for corporations alone, and not 

on mass employment generation. Secondly, with regard to unemployment in 

agriculture, even there the issue of MSP has not been addressed, which could 

have ensured better production of foodgrains. That aspect has also not been 

attended to. Food security, too, has not been adequately addressed. On the 

issue of unemployment once again, women, the poor, and informal workers 

are facing increasing struggles, compounded by weakening social safety nets. 

Over recent years, public investment in food security has declined significantly. 

Allocations under the National Food Security Act, including key programmes 

such as Integrated Child Development Services, PM POSHAN, and maternity 

entitlements, have been reduced by nearly 50 per cent. This reduction has 

weakened India’s nutrition safety net at a time when it is most needed. Since 

2014, the rupee has depreciated over 50 per cent touching Rs. 90.12 per USD 

by January, 2026 and it was among the worst performing Asian currencies in 

2025. This has weakened further to nearly Rs. 92 per USD. This shows how 

the economy of India is weakening in the world economy.  

Sir, I come from Nagarkurnool, Telangana. Telangana’s proposals for 

other major infrastructure-heavy projects such as Hyderabad Metro Rail 

Phase-II, Regional Ring Road, Musi Riverfront Development Project and the 

Palamuru-Rangareddy Lift Irrigation Project are neglected in the Budget in 

spite of the repeated representation given by the Chief Minister and the 

Members of Parliament from Telangana.  

Overall, this Budget represents a clear shift away from the needs of 
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farmers, workers, students, patients and States and instead prioritises capital, 

markets and balance sheet presentation over constitutional obligations and 

social justice. Thank you very much.  

®ी अÊदुल रशीद शेख (बारामूला) : थ§³ यू सर, आपका बहòत-बहòत शुिøया । म§ अपनी 

कंÖ टीटूएÆ सी कì िडमांड फाइन§स िमिनÖ टर को पहले ही द ेचुका हóं । मुझे उÌ मीद है िक वह उसका 

´ याल रख¤गी । 

माननीय सभापित : िवÂ त राº य मýंी जी बैठे ह§ । वह भी आपकì बात नोट कर रहे ह§ । 

®ी अÊदुल रशीद शेख : थ§³ यू सर । इससे पहले म§ अपनी बात कहóं, Let us admire those 

people who really fight for their convictions and commitments.  राº य सभा के 

माननीय सदÖ य सदानंद माÖ टर जी ह§, जो इतना कÕ ट उठाने के बाद राº य सभा पहòंच ेह§ । उÆ हŌने 

जो Ö पीच दी, उसको म§ने टीवी पर सनुा । उनको म§ अपनी तरफ से मुबारकवाद दतेा हóं । Cutting 

across his political ideology, उसके साथ म§ अलग हो सकता हóं, लेिकन िजस तरह स े

उÆ हŌने अपने लाइफ म¤ फाइट कì, उसके िलए भी म§ उनको मबुारकवाद देता हóं । जÌ मू-कÔ मीर कì 

िøेकेट टीम पहली बार सेमीफाइनल म¤ पहòंची, उनको भी म§ मबुारकवाद दे सकता हóं । अभी म§ जेल 

म¤ हóं, इसिलए वहां जा नहé सकता हóं ।  

 इसके साथ ही म§ बीजेपी और कांúेस दोनŌ स ेह§डफोÐ ड åर³ वेÖ ट करना चाहता हóं । हम 

सब म¤ से हर आदमी कहता है िक 140 करोड़ लोग जानना चाहते ह§ िक आपने छह िदनŌ तक इस 

हाउस को होÖ टेज ³ यŌ रखा? यह आपकì जागीर नहé ह ै। यह न इनकì है और न ही आपकì  ह ै। 

आपको इसका अिधकार िकसने िदया है? यहां मेरे जसैे एमपीज भी ह§ । पािलªयाम¤ट आने के िलए 

मेर ेनाम पर डेढ़ लाख Łपये रोज चढ़ते ह§ । यहां हम आपका िसफª  चेहरा दखे शोरगलु करते ह§ और 

इस व³ त कहé नहé ह§ । म§ आपसे यही गज़ुाåरश कłंगा । यह बरुा हòआ िक यहां लीडर ऑफ 

अपोिजशन को बोलने नहé िदया गया और ÿाइम िमिनÖ टर साहब भी नहé बोले ।  इससे 

पािलªयाम¤ट का जो Ö टेचर है, please, for God’s sake, think over that. 
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माननीय सभापित: रशीद साहब, आप बजट पर बोिलए । 

®ी अÊदुल रशीद शेख : ज़नाब, यह बजट ही है । डेढ़ करोड़ Łपये एक घंटे के िलए खचª हो रहे   

ह§ । म§ यही बात आपसे कह रहा हóं । 

 सर, जहां तक बजट कì बात है, हमार ेजÌ म-ूकÔ मीर के जो चीफ िमिनÖ टर है, वे सरकार के 

िबलकुल आभारी ह§ । … (Óयवधान) भैया, अगर आप खामोश रह¤ तो म§ अपनी बात कह दू ं। हमारे 

जो चीफ िमिनÖ टर साहब ह§, उÆ हŌने सरकार का शिुøया अदा िकया है िक हम¤ बहòत पैसा िमल रहा 

ह,ै लेिकन, हम उस पैस ेका ³ या कर¤, अगर वहां अमन-शांित ही न हो । सरकार का दावा है िक 5 

अगÖ त, 2019 के बाद जÌ मू-कÔ मीर म¤ एक नया कÔ मीर बना है । हो सकता है िक अगर वे अपने 

दावे म¤ सही ह§ तो म§ एक ही गुज़ाåरश कłंगा िक इस बजट म¤ कुछ करोड़ Łपये रख¤ । जÌ मू-कÔ मीर 

के लोगŌ से एक छोटा सा åरĀ¤ डम करा कर पूछ¤ िक ³ या वे आिटªकल 370 और 35ए हटाने स े

खुश ह§? इसके िलए हम सब आपका बहòत आभार ÿकट कर¤गे । 

 सर, उसके बाद मेरी एक गुज़ाåरश है िक आप चाहे िकतना भी पैसा दे द¤, वहां कì सड़कŌ 

पर चाहे सोना भी िबछा द¤,  … (Óयवधान) आप मेहरबानी करके मेरी बात सुिनए । आपको 

आिटªकल 370 और 35ए सूद के साथ वापस दनेा पड़ेगा । 

 माननीय सभापित: कृपया आप अपनी बात समाÈ त कर¤ । 

 ®ी अÊदुल रशीद शेख : सर, म§ अपनी बात समाÈ त ही कर रहा हó ं। आप ऐसा नहé कर सकते ह§ । 

मेरी एक गजुाåरश है ।… (Óयवधान) आपने हमार ेऊपर अÂ याचार िकया । आपकì आइिडयोलॉजी 

थी, आप लड़¤ । चाहे हम¤ 100 साल लड़ना पड़े, लेिकन आपको आिटªकल 370 और 35ए देना ही 

पड़ेगा ।… (Óयवधान)  

20.00 hrs 

माननीय सभापित : आपकì बात आ गई है । अब आप अपनी बात को समाÈ त कर¤ । 

… (Óयवधान) 

®ी अÊदुल रशीद शेख : अगर धारा 370 हटाना है । … (Óयवधान) चिलए सर, कोई बात नहé । 
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… (Óयवधान) 

माननीय सभापित : अÊ दलु रशीद साहब शुिøया, आपकì बात आ गई है ।  

  … (Óयवधान) 

माननीय सभापित : सभा कì कायªवाही कल बुधवार िदनांक 11 फरवरी, 2026 को ÿात: 11 बजे 

तक के िलए Ö थिगत कì जाती ह ै। 

20.01 hrs 

 The Lok Sabha then adjourned till Eleven of the Clock  
on Wednesday, February 11, 2026 / Magha 22, 1947 (Saka). 

 

_______  
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(i) Member-wise Index to Starred Questions 
 

Sl No. Member's Name Question Number 

1 Adv Priya Saroj 157 
2 Dr. Amol Ramsing Kolhe 144 
3 Dr. Ganapathy Rajkumar P 145 
4 Dr. Nishikant Dubey 154 
5 Dr. Shivaji Bandappa Kalge 160 
6 Ms Iqra Choudhary 141 
7 Prof. Sougata Ray 158 
8 Shri Anoop Pradhan Valmiki 149 
9 Shri Balabhadra Majhi 146 
10 Shri Dineshbhai Makwana 146 
11 Shri Gopal Jee Thakur 142 
12 Shri Hanuman Beniwal 150 
13 Shri Jai Parkash 152 
14 Shri Kalipada Saren Kherwal 156 
15 Shri Lavu Sri Krishna Devarayalu 143 
16 Shri Nilesh Dnyandev Lanke 160 
17 Shri Putta Mahesh Kumar 143 
18 Shri Rajeev Rai 147 
19 Shri Ranjit Dutta 159 
20 Shri Sanjay Dina Patil 148 
21 Shri Suresh Kumar Kashyap 154 
22 Shri Y S Avinash Reddy 155 
23 Smt. June Maliah 153 
24 Smt. Kamaljeet Sehrawat 142 
25 Smt. Kamlesh Jangde 149 
26 Smt. Priyanka Gandhi Vadra 151 
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(ii) Member-wise Index to Unstarred Questions 

 

Sl No. Member's Name Question Number 

1 Adv Dean Kuriakose 1706, 1699 
2 Adv. Adoor Prakash 1745 
3 Adv. Chandra Shekhar 1817 
4 Com. Selvaraj V 1731 
5 Dr. Alok Kumar Suman 1737 
6 Dr. Amar Singh 1726 
7 Dr. Amol Ramsing Kolhe 1652 
8 Dr. Anand Kumar 1655 
9 Dr. Angomcha Bimol Akoijam 1676 
10 Dr. Bachhav Shobha Dinesh 1790 
11 Dr. Bhola Singh 1667, 1620 
12 Dr. Byreddy Shabari 1663, 1704, 1650 
13 Dr. C M Ramesh 1824 
14 Dr. D. Purandeswari 1671, 1831 
15 Dr. Dharamvira Gandhi 1816 
16 Dr. Gumma Thanuja Rani 1659 
17 Dr. Hemant Vishnu Savara 1624 
18 Dr. K Sudhakar 1679 
19 Dr. Kadiyam Kavya 1698 
20 Dr. Kakoli Ghosh Dastidar 1804 
21 Dr. Kalanidhi Veeraswamy 1637 
22 Dr. Kalyan Vaijinathrao Kale 1699, 1726 
23 Dr. Kirsan Namdeo 1789, 1699 
24 Dr. Lata Wankhede 1831, 1649 
25 Dr. M K Vishnu Prasad 1810 
26 Dr. Manna Lal Rawat 1736 
27 Dr. Mohammad Jawed 1686 
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28 Dr. Nishikant Dubey 1658, 1630, 1626 
29 Dr. Prabha Mallikarjun 1722 
30 Dr. Raj Kumar Chabbewal 1774 
31 Dr. Rajesh Mishra 1701, 1630 
32 Dr. Rajkumar Sangwan 1809 
33 Dr. Sambit Patra 1669 
34 Dr. Sharmila Sarkar 1746 
35 Dr. Shashi Tharoor 1748 
36 Dr. Shivaji Bandappa Kalge 1682 
37 Dr. Shrikant Eknath Shinde 1643, 1815, 1724 
38 Dr. T Sumathy Alias Thamizhachi 

Thangapandian 
1697 

39 Dr. Thirumaavalavan Tholkappiyan 1832 
40 Dr. Vinod Kumar Bind 1658, 1626, 1620, 1630 
41 Km. Sudha R 1656 
42 Md. Rakibul Hussain 1662 
43 Mr Pathan Yusuf 1670 
44 Ms Kangna Ranaut 1729, 1624 
45 Ms Sayani Ghosh 1757 
46 Ms. Mahua Moitra 1780 
47 Ms. Praniti Sushilkumar Shinde 1700 
48 Ms. S Jothimani 1672 
49 Prof. Varsha Eknath Gaikwad 1652 
50 Shri Selvaganapathi T.M. 1770 
51 Shri Abhay Kumar Sinha 1812 
52 Shri Aditya Yadav 1732 
53 Shri Alok Sharma 1701, 1620, 1626 
54 Shri Amar Sharadrao Kale 1640 
55 Shri Amarsing Tisso 1811 
56 Shri Amra Ram 1819 
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57 Shri Amrinder Singh Raja Warring 1632 
58 Shri Anand Bhadauria 1820, 1758 
59 Shri Ananta Nayak 1620 
60 Shri Anil Yeshwant Desai 1618, 1641 
61 Shri Anto Antony 1683 
62 Shri Anup Sanjay Dhotre 1668, 1630, 1620 
63 Shri Anurag Sharma 1650, 1657 
64 Shri Anurag Singh Thakur 1692, 1630 
65 Shri Appalanaidu Kalisetti 1704, 1627 
66 Shri Arun Bharti 1685 
67 Shri Arun Kumar Sagar 1735 
68 Shri Arvind Dharmapuri 1688 
69 Shri Arvind Ganpat Sawant 1777, 1703 
70 Shri Asaduddin Owaisi 1767 
71 Shri Atul Garg 1665 
72 Shri Azad Kirti Jha 1749 
73 Shri B Y Raghavendra 1766 
74 Shri Babu Singh Kushwaha 1765 
75 Shri Baijayant Panda 1648 
76 Shri Bajrang Manohar Sonwane 1642, 1641 
77 Shri Balabhadra Majhi 1677 
78 Shri Balashowry Vallabhaneni 1785 
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82 Shri Bastipati Nagaraju 1711 
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87 Shri Bhojraj Nag 1626 
88 Shri Bhumare Sandipanrao Asaram 1798, 1682 
89 Shri Bibhu Prasad Tarai 1629, 1677, 1620 
90 Shri Bidyut Baran Mahato 1650 
91 Shri Brijendra Singh Ola 1752, 1726 
92 Shri Brijmohan Agrawal 1782 
93 Shri Bunty Vivek Sahu 1620 
94 Shri C N Annadurai 1826, 1684 
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97 Shri Chandra Prakash Choudhary 1701 
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103 Shri Darshan Singh Choudhary 1818 
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105 Shri Devesh Shakya 1709, 1620 
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107 Shri Dharambir Singh 1771 
108 Shri Dharmendra Yadav 1758 
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110 Shri Dileshwar Kamait 1696 
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119 Shri G Kumar Naik 1795 
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178 Shri Nalin Soren 1701, 1626 
179 Shri Narayan Tatu Rane 1690 
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271 Smt. Geniben Nagaji Thakor 1628 
272 Smt. Harsimrat Kaur Badal 1713 
273 Smt. Himadri Singh 1677, 1620, 1629 
274 Smt. Kamaljeet Sehrawat 1677, 1658, 1620 
275 Smt. Kamlesh Jangde 1650 
276 Smt. Krishna Devi Shivshankar Patel 1833 
277 Smt. Mahima Kumari Mewar 1677, 1650 
278 Smt. Mala Rajya Laxmi Shah 1630, 1629 
279 Smt. Mala Roy 1678 
280 Smt. Manju Sharma 1738 
281 Smt. Poonamben Hematbhai  
                Maadam 

1803, 1669 

282 Smt. Pratima Mondal 1794 
283 Smt. Rachna Banerjee 1710 
284 Smt.  Roopkumari Choudhary 1751 
285 SHRIMATI. Sangeeta Kumari Singh  
                Deo 

1718 

286 Smt.  Sanjna Jatav 1768, 1630 
287 Smt. Satabdi Roy 1788 
288 Smt. Shambhavi 1649, 1831 
289 Smt. Shobhanaben Mahendrasinh 

Baraiya 
1620 

290 Smt. Smita Uday Wagh 1620, 1630, 1658 
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291 Smt. Supriya Sule 1652 
292 Thiru Arun Nehru 1707 
293 Thiru D M Kathir Anand 1750 
294 Thiru S Jagathratchakan 1730 
295 Thiru Thanga Tamilselvan 1760 
 

 
_________ 
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ANNEXURE-II 
(i)  Ministry-wise Index to Starred Questions 

 
 
Agriculture and Farmers Welfare 

 
: 

 
144, 146, 149, 151, 153, 154, 157, 158, 159 

 
Commerce and Industry 

 
: 

 
142, 147, 155 

 
Cooperation 

 
: 

 
152 

 
Fisheries, Animal Husbandry and Dairying 

 
: 

 
141, 150  

 
Heavy Industries 

 
: 

 
 

 
Home Affairs 

 
: 

 
143 

 
Panchayati Raj 

 
: 

 
 

 
Rural Development 

 
: 

 
145 

 
Social Justice and Empowerment 

 
: 

 
148 

 
Steel 

 
: 

 
 

 
Textiles 

 
: 

 
156, 160 
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(ii) Ministry-wise Index to Unstarred Questions 
 
Agriculture and Farmers Welfare 

 
: 

 
1621, 1632, 1634, 1636, 1637, 1640, 1644,  
1649, 1650, 1655, 1656, 1663, 1668, 1669, 1676, 
1681, 1688, 1690, 1692, 1693, 1704, 1708, 1709, 
1710, 1711, 1721, 1722, 1726, 1727, 1735, 1738, 
1743, 1744, 1753, 1754, 1763, 1769, 1777, 1780, 
1785, 1786, 1788, 1798, 1804, 1805, 1806, 1808, 
1810, 1812, 1813, 1814, 1815, 1816, 1817, 1820, 
1822, 1824, 1826, 1827, 1828, 1833, 1834 

 
Commerce and Industry 

 
: 

 
1611, 1612, 1628, 1633, 1639, 1643, 1645,  
1646, 1648, 1670, 1671, 1672, 1683, 1687, 1691, 
1696, 1702, 1716, 1717, 1728, 1731, 1747, 1750, 
1752, 1759, 1770, 1771, 1790, 1791, 1793, 1794, 
1829, 1835, 1837 

 
Cooperation 

 
: 

 
1622, 1641, 1659, 1661, 1706, 1729, 1736,  
1762 

 
Fisheries, Animal Husbandry and 
Dairying 

 
: 

 
1617, 1627, 1629, 1635, 1651, 1667, 1675,  
1698, 1700, 1703, 1714, 1718, 1723, 1745, 1748, 
1751, 1764, 1765, 1766, 1768, 1774, 1796, 1802, 
1811 

 
Heavy Industries 

 
: 

 
1618, 1624, 1625, 1654, 1658, 1662, 1665,  
1680, 1737, 1772, 1779, 1836 

 
Home Affairs 

 
: 

 
1613, 1616, 1623, 1664, 1679, 1715, 1719,  
1739, 1784 

 
Panchayati Raj 

 
: 

 
1614, 1620, 1626, 1652, 1697, 1712, 1760,  
1823, 1825, 1830, 1832, 1838 
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Rural Development : 1619, 1630, 1638, 1642, 1673, 1674, 1678,  
1695, 1713, 1730, 1732, 1757, 1778, 1783, 1792, 
1797, 1800, 1801, 1803, 1807, 1818, 1821, 1831 

 
Social Justice and Empowerment 

 
: 

 
1631, 1653, 1660, 1666, 1682, 1685, 1689,  
1694, 1725, 1733, 1742, 1756, 1761, 1775, 1776, 
1819, 1840 

 
Steel 

 
: 

 
1701, 1720, 1740, 1741, 1746, 1749, 1755,  
1773, 1787, 1789, 1795, 1839 

 
Textiles 

 
: 

 
1615, 1647, 1657, 1677, 1684, 1686, 1699,  
1705, 1707, 1724, 1734, 1758, 1767, 1781, 1782, 
1799, 1809 

 
 

 
_________ 
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           The Original Version of Lok Sabha proceedings is available on Parliament of India Website at the 
following address: 

           www.sansad.in/ls   

LIVE TELECAST OF PROCEEDINGS OF LOK SABHA 

        Lok Sabha proceedings are being telecast live on Sansad T.V. Channel. Live telecast begins at 11 
A.M. everyday the Lok Sabha sits, till the adjournment of the House. 
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